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HOW TO USE THE INDEX 

The Index is arranged alphabetically with the Subject Index separated from Nin IndeX 
and printed in the followin, order: Put I-SUBJECT INDEX; Put JI-NAME INDEX. 
At the end of every entry, the Debate Number is ,iven in numerical and \\)Iume Number 
il liven in Roman numerall followed by the date of the Debate in pINIIthesis and 
column number or numbers, u the cue may be is ,iven immediately after that printed 
u(Deb. 3, Vol. XXXVII, 04-12-2003) Col. 154-156. 

AU the Bills are alphabetically arranpd under the main headina "8111(1)". The 
matter pertaini", to Papers Laid on the· Table is shown under the be.cIina PLT. 

Each keyword is reflective of the -SUbject matter it pertains to, for cumple, a IDIIIIr 
pertainin, to A,riculturc may be round under the heldin, Apioulturc besides the 
appropriate head. Similarly matter related to all types of Di_ il put under the 
headin, Disease and matter· related to Health Care under heidillJ Health Care. 

The name of Institutions, Propammes, Scbemes arc put under the hOldin, of the 
name of such Iflltitudon, Scheme, Propammes. The staps of the Bills ue aivtn It the 
end of title in- form of Int., Consid., Consid. and Pass etc. 

The Committee report sta,es are reflected at the end of title by the word Prcsen~ 
Laid. 

The Matters Under Rule 371 are shown u (MUR 377) and Dilcullion Under 
Rule 193u(DUR 193). 

The matter pertain in, to Committees arc put under the headin, Commlttee(s), Port 
under Port, Airport under Airport, Airlines under Airline, River under River. 

Infonnation pertainina to RailwlI¥s has been indexed under the vftUS maiD headinp 
commencin, with the word Railways e.g. "Railway Line", "Railway Train" etc. 

Information reprding various States in India and the various foreian countries hu 
been Indexed under their respective names. 

A list of abbreviations used in the Index is liven below: 

A.M. 
C.A. 

Consio. It Pass 
OUR 193 
Int. 
MURln 
PLT 
Res. 

.St. 

(iii) 

Adjournment Motion 
Calling Attention to Matter of Urgent 
Public Importance 
Consideration Il. Adoption &.ae of a Bill 
Discussion Under Rule 193 
Introduction Stase of Bill 
Matter Under Rule 377 
Papers Laid on the Table 
Resolution 
Statement 
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LOK SABRA DEBATES 
(IIOURTEEN11I SERIES) 

VOWMl'SDTO IV 

July 5. 2004 10 Allps/26. 2004 

If .... 14.1926 (~u)/tJBIttItIrtIptM/II4.192' ($crkQ) 

Sf.O)ND SESSIONOFnIE FOUJn'EENTH LOK SABHA 

PART·I 
SUBJECI'INDEX 

21 Pobat 'I'OIra ... 
20-Point Propnme 

(Deb. 13, ~. m.21~7-20(4)CoI. IS 
MoGan CIWebI ~ 
Formulation of Aao Oaon· Chalein 

Scheme 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 511-82 

~ 
Ezhimala Naval Academy 

(Deb. 9, Vol. II, 15-07-2004) 
Col. 1 s()'5 1 

Accelerated Urban Water Supply ......... ~ 
Proposall Sanctioned Under AUWSP 

(Deb. 12, Vol. III, 20-07-2004) 
Col. 213-16 

Aeddeat(l) 

Accident II Tehri Dam 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 190-91 

Accidents in Minel 
(Deb. 10, Vol. II, 16-Q7-2004) 
Col. 31-39 

Seetin. up of National Golf Academy 
(Deb. 16, Vol. III, 16-01-2004) Accidents in Public Sector Steel Plants 
CoL135-36 (Deb. 17, Vol. III, 17-08-2004) 

Accelerated Irr1latl08 Be,efits 
Propa ... e 

Assistance to State Govea UliMItS under 
AlBP 
(Deb. II, Vol. Ill, 19-07-2004) 
Col. 209-14 

Funds to Maharashtra under AIBP 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 407-01 

Accelerated Rural Water Supply 
Pl'OIramme 

Pending Proposal under ARWSP in 
Himachal Pradesh 
(Deb. 24, Vol. IV, 26-08-2004) Col. 211 

Col. 292-95 
Accidents on National Highway-I~_ 

(Dolt. I, Vol. II, 14-07-2004) 
CoL 119-20 

Accidents on NH~2 
(Deb. 23, VoI.IV,25-01-20(4)CoI. 714 

FireIBlut in Ordinance FactorieslDepots 
(Deb. 19, V<\I. Ill, 19-01-2004) 
Col. 162--«; 

Act(s) 
Amendment in APMC Act 

(Deb. 16, Vol. III, 16-08-2004) 
Col. 212-83 



2 LOK SABHA 

Amendment in Constitution (74th 
Amcndmenl) Act. 1992 
(Deb. 12, Vol. III, 20-01-2004) 
CoI.204'()S 

Amendment in Drugs and CoSMetics Act 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 112-IS 

Amendment in Evidence (Amendment) 
Act,lOO2 
{Deb. 10, Vol. II, 16-07-2064) 
CoI.ISS-S6 

Amendment in Railway Act 
(Deb. 24, Vol. IV, 26-08-2004) 
CoLl41 

Amendment of Seed Act 
(Deb. II, Vol. III, 19-07-2004) 
Col. 269 

BioloSic:a1 Diversity Ac&, 2002 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 37407S 

Changes in Drugs and Cosmetics Act 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 77-79 

Delhi Land ReformsAct 19S4 
(Deb. 17, Vol. III, 11-08-20(4) 
Col. 319-&0,419-20 

Dowry Prohibition Act 

International Patem Act 
(Deb. IS, Vol. III, 23-07-20041 
Co! 213-14 

Public Utility Service Under 10 Acta 
(D.b. 11, Vol. IV, 2l-08-2004) 
Col. 396-97 

Simplification 0'0 ..... and Counetic: Act 
end Rules 
(lHb. 3, Vol. II, 07.07-2004) 
Co1.14~ 

SpeciaJAnned Fore_Act, 1958 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 57-S8 

Statement Laid under Filcal 
. Responsibility and Bud.et 
MIIII8ementAct,2003 - (St.) 
(Deb. 4, Vol. II, 08-07-2004) 
Col. 35-36 

Violation of Companies Act, 1956 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 39-42 

Ad_lliltr'lnlve ""0l11li 

Constitution of Admlniltrative Reform 
Committee 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 360-61 

(De"b. 12, Vol. III, 20-07-2004) Implementation ofDoPT Directives 
CoI.4S46 (Deb. IS, Vol. III, 23-07-2004) 

Enforcement of Panchayati Raj Act Col. 162 
(Deb. 14, Vol. III, 22-07-2004) Introduction of Post based Roster 
Col. 26-28 (Deb. 18, Vol. III, 18-08-2004) 

Freedom oflnformation Act I ~1. 237 
(Deb. 23, Vol. IV, 25-08-2004) AdultEducadonProaram .... 
Col. 55-56 

Impact of Porest Act 1980 on 
Developmental Activities 
(Deb. 16, Vol. 1lI, 16-08-2004) 
CoI.2~7··S8 

Indian Labour Act 
(Deb. I, Vol. II, 05-07-2004) 
CoI.12S 

Adult Education Programme 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 237-39 

Adult Uteney 
Adult Literacy 

(Deb. 7, Vol. 
Col. 58-62 . 

II, 13-07-2004) 
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Adulteration in Food Items/Medicines 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 88-91 

Involvement 0' Senior Officials in 
Adulteration Rackets 
(Deb. 9, Vol. Ii, 15-07-2004) 
Col. 4546 

Mobile Lab 10 Check Adulteration 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 66-68 

Ad\llDce Jet TraillCn 

Development of Advance Jet Trainers 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 220-21 

Advertisement(s) 

Advertisements through Media 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 42-44 

lei Out Space in Railway Coaches for 
Advertisement 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 117-81 

Reduction in Duration of Advertisements 
(Deb. 14, Vol. 111, 22-07-2004) 
Col. 175 

Advocates 
Surrendering of Licences by Advocates 

(Deb. 15, Vol. 111, 23-07-2004) 
Col. 167-68 

Aerial PhotoanPby 
Satellite Survey and Aerial Photography 

to Locate Minerals 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 677-78 

Aero Space Command 
Development of Aero Space Command 

(Deb. 14, Vol. III, 22-07-2004) 
Col. 18 

Development of Indigenous AEWACS 
(Deb. 9, Vol. 11, 1 5~7-2004) Col. 397 

AfI'orestation 
Afforestation 

(Deb. 6, Vol. II, 12-07-2004) 
Col. 90-1 10 

Afforestation in Aravalli Hills 
(Deb. 16, Vol. III, 16-01-lO04) 
Co1.317-11 

Compensatory Afforestation 
(Deb. 16, VoI.III,16~8-2004)Col.279 

AI.a.ista. 
Agreement for Laying Transmission Line 

in Afghanistan 
(Deb. 12, Vol. JII, 20-07-2004) 
Col. 24546 

Alrarian Sector 
Relief measures for workers in Agrarian 

sector 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 400-01 

Alrftment(s) 

Agreement for Development of Railways 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 606-07 

Agreement for Promotion of Co -opera tion 
in Film Production Field· 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 135-36 

Agreement with European Union 
(Deb. 3, Vol. II, 07-07-2004) 
Co1.203~ 

Free Trade Agreement 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 32-36 

International Agreement on Asian 
Hilhway Network 
(Deb. _, Vol. II, 14-07-200") 
Col. 79-80 
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Need to have the Punjab Government's 
decision on water agreements reviewed 
with a view to avoid water crisis in 
Rajasthan (MUR 377) 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 390-91 

Tripartite Agreement for Rural 
Elcdrifiadion 
(Deb. 17, Vol. III, 17-01.2004) 
Col. 23-24 

Alri Export la. 

Agri Export Zone in Kerala 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 112-13 

Agri-Biotecbaoloty 

Swaminathan Committee Report 
(Deb. 1, Vol. II, OS-07-2004) 
Col. 61 

AlrI-Busl.al 

Asri··Business- B.a Presentation 
(Deb. 4, Vol. II, 01-07-2004) 
Col. 12 

Api-ExportZolle 

Darjeeling as an Agri-Export Zone 
(Deb. IS, Vol. III, 23-07-2004) 
Co1.171-72 

Alricultura' Credit 
Agricultural CreditFlind 

(Deb. S, Vol. II. 09-07-2004) 
Col. 90-91 

Credit- B.G Presentation . 
(Deb. 4, Vol. II, 08-07-2004) 
Col. 9-10 

Apieultural Crops 
Special pa.;:kase for Revival of Perennial 

Crops In Kerala 
(Deb. 1, Vol. II, OS-07-2004) 
Col. ),46-47 

Agricultural Forecasting 
Agricultural Foreeastina by Remote 

Sensinl 
(Deb. I, Vol. II, OS-07-2004) 
Col. 242-43 

Alrieulturall.plealeDtI 
Production of Tracton and Aaricultural 

Implements 
(Deb. 24. Vol. IV, 2'-0'-2004) 
Col. 321-29 

Alric.ltllrall ......... 

Development of Alriculturallndullries in 
Andaman and Nicobar Islandl 
(Deb. 16, \bl. III, 16-01-2004) CoL 161 

Alrieulturallnlurance 
Expansion of Crops Coveraae under NAiS 

(Deb. II. Vol. III, 19-07-2004) 
Col. 267 

Farmen benefitted under NAIS 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 204-48 

National Agricultural Insurance Scheme 
(Deb. 6, Vol. II, t 2-07-2004) 
Col. 243-44 
(Deb. 11, \b1.1II. 19-07-2004) Col. 2-3 , 

Alrieulturallavatmeat 
Rate of Asro Investment 

(Deb. 6, Vol. II, 12-07-2004) 
Cot. 381-12 

Agricultural Laad 
Misuse of Agricultural Land in Delhi 

(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 278-79 

Residential Use of Agricultural Land in 
Delhi 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 237-38 

Survey of Asricultural Land in Delhi 
(Deb. 7, Vol. II, 13-07-2004) 
CoL 103-IOS 
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Use of Urea for Fenility of Agriculture 
Land 
(Oeb. 2, Vol. II, 06-07-2004) 
Col. 269-70 

Alrleultural Loans 
Farm Leanding Target 

(Deb. 1 0, ~I.II, 16-07-2004) Col. 231 
Interest on AJI'iculture Loan 

(Deb. 5, ~1. iI,09-07-2004) Col. 216 . 
Lou to Farmers 

Alrleultural Researcb 
Agro Res~ch Institute in the Country 

(Deb. 6, Vol. II, 12-07-2004) 
Col. 81-84 

Promotion of Tissue Culture 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 266-67 

Agricultural Research Centre- Election 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 45-46 

(Deb. 10, Vol. II, 16-07-2004) Funds Crunch for Agricultural Research 
CoI.202..()6 Proaramme. 

Apic_ltllral Marked ... 
Private Sector in Agriculture Marketing 

System 
(Deb. I, Vol. 11,05-07-2004) Col. 135 

Almultural Products 
Impon of Agricultural Products 

(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 70-11 

Indian Agro Products 
(Deb. II, VoJ.III,I9-07-20(4)CoI. 126 

Production of Aaricultunl Commodities 
(Deb. I, Vol. II, 05-07-2004) 
Col. 266-72 

(Deb. I I, VoJ.1I1, I 9-07-20(4) Col. 257 
Alrlcultural Subsidy 

Subsidy in AJI'icultural Sector 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 112-14 

Aerleultural TeehDolOl)' 
Loss Due to Inadequate Tedanology 

(Deb. I I, Vol. III, 19-07-2004) 
Col. 323-24 

Research and Development in Aariculture 
and Technolop 
(Deb. I, Vol. II, 14-07-2004) 
Col. 59-60 

Purchase of Aaricultural Commodities Apieultural Unlvenity 
(Deb. II, Vol. III, 19-07-2004) Agricultural University 
Col. 337-38 "I II (Deb. 6, yO. , 12-07-2004) 

Rubber in WTO List as Agricultural 
Product 

Col. 181-.92 

(Deb. 10, Vol. II, 
Col. 207-08 

Alficultural University in Bodoland 
16-07-2004} (Deb. I, Vol. II, OS-07-2004) 

Alrlcultura. Project 
A ... icultural Project by Foreian Countries 

(Deb. 16, Vol. III, 16-08-2004) 
Col. 461-62 

Alrlcultural aerol'llll 

Col. 178-79 
Alrleulturll Worken 

. Comprehenlive Lelislltion for 
AJl'icuitural Labour 
(Deb. I, Vol. II, OS-07 -2004) 
CoLS9-60 

~ariculture Reforms Minimum w.ae for Aaricultural Workers 
(Deb. 11, Vol. Ill. 19-0?-2004) (Deb. 6, Vol. II, 12-07-2004) 
C01.31S-18 Col. IIO-Il 
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Need to "ring in a comprehensive 
leeislation for the welfare of 
Agricultural Workers (MUR 377) 
(Deb. 23, \bl. IV, 2S-01-2004) Col. 104 

Social Security Scheme for Unorganised 
Sector 
(Deb. II. Vol. III, 19-07-2004) 
Col. 24-26 

Alriell!ture 
Agricultural Port 

(Deb. 21, \b1.1V, 23'()1-2004) Col. 13 

Cennally Sponsored Schemes for 
Agriculture 
(Deb. 6. Vol. II. 12.07-2004) 
Col. 367-12 

Conversion of Agriculture Land for non-
Agricultural Purposes 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 397-99 

Creation of Agriculture Infrastructure and 
Credit Fund 
(Deb. 20. Vol. VIII. 20-01-2004) 

AgriculturaL WorkerI' Col. 101.02 
(D.b. 16. Vol. III, 16-01-2004) CreditFacilitiestoFanners 
Co13~·26 (Deb. 20, Vol. VIII, 20-08-2004) 

Agriculture Clinic/Technology Co1.6~ 
Information Centre 
(Deb. 16, Vol. III. 16-08-2004) 
Col. 494-S02 

Agriculture Income in Tax Net 

Database and Information Networkins 
Propamme 
(Deb. 16, Vol. III, 16-G8-20(4) Col. 427 

(Deb. 20, Vol. VIII, 20-08-2004) Declining of Agricultural Growth Rate 
Col. 302'()3 (Deb. 6, Vol. II, 12-07-2004) 

Akasmik Fasal Yojana Col. 390-91 
(Deb. 16, Y.oI.III, 16-G8-20(4) Col. 4SS Decreasing of Investment in Agricultural 

Allocation for Agricultural Sector Sector 
(Deb. 21, VoI.1Y,23-OS-20(4)Cal.2S (Deb. 21, Vol. IV, 23-01-2004) 

Allocation of Ful)Cls for Development of Col. 341 ~2 
Horticulture and Agriculture in NER Development of Pasture Land 
(Deb. 16, Vol. III, 16-08-2004) (Deb. 16, Vol. III, 16-08-2004) 
Col. 22S-34 CoI.141~2 

I 
Assistance for Modernisation of Effect of Scanty Rainfall on Crops 

Agriculture (Deb. 16, Vol. III, 16-08-2004) 
(Deb. 6, Vol. II, 12-07-2004) Col. 48S-86 
COI.3S6-60 

Employment Opportunities in Agriculture 
Assistance to Drought Hit Farmers and Animal Husbandry Sector 

(Deb. 20, Vol. VIII, 20-08-2004) (Deb. 21, Vol. IV, 23-08-2004) 
Col. 143-44 Col. 272-73 

Assistance under New Agriculture Policy 
. U P Farmer Assistance/Counselling Centres In .. 
(Deb. 21, Vol. "IV, 23-08-2004) (Deb. 16, Vol. Ill, 16-08-2004) 
Col. 73-74 Col. 217-18 

Black I1aichi Crop Grant for Pipes 
(Deb. 21, Vol. IV, 23-08-2004) I (Deb. 16, Vol. III, 16-08-2004) 
Col 147-48 Col. 283-84 
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Grant Provided on Seeds 
(Deb. 16. Vol. 111, 16-01-2004) 
Co1.4S4 

Impact on Land Fertility 
(Def). 21, Vol. IV, 23-08-2004) 
Col. 27-28 

Need to ensure increased public 
investment in agriculture and o~ the 
sector for' direct foreign i.-vestment 
(MUR377) 
(Deb. 6. Vol. II, 12-07-2004) 
Col. 409-10 

Implementation of Rural Credit Package Per Capita Allocation 
(Deb. II. Vol. III. 19-07-2004) I (Deb. 23. Vol. IV, 2S.08.2'(04) 
Col 326-327 Col. 756-60 

Increase in Yield 
(Deb. 1. Vol. II. 05-07-2004) 
Col, 147-48 

Industry Status to Agriculture 
(Deb. 21, Vol. IV, :23-08-2004) 
Col. 70 

Job Opportunities in Agriculture and 
Industrial Sector 
(Deb. 1. Vol. II, 05-01·2004) 
CoI.94-9S 

Production Cost of Agriculture 
(Deb. II. Vol. Ill, 19-07·2004) 
CoLlSl·52 

Production of Agricultural Commodities 
(m-b. I, Vol. II, 05-01-2004) 
Col. 266-72 
(Deb. 16. Vol. III, 16·08·2004) 
Co •. 20S~7 

Promotion of Agricukure 
(Deb. II, Vol. 111, 19.07-2004) 

Kisan Call Centres CoI.I09-10 
(Deb. 16. Vol. Ill, 16-08-2004) RashUiyaKrishiBimaYojana 
Col. 341-46 (Deb. 16. Vol. Ill. 16·08·2004) 

Kisan TV Channel Col. 256-57 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 436 

Livelihood from Agriculture and Allied 
Industries 
(Deb. 23, Vol. IV. 2S-08-2004) 
Col. 473·75 

Mango Research Centre 
(Deb. 16, Vol. III. 16-08-2004) 
Col. 193-94 

Mechanised Fishing Boats 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 458-59 

Need to desilt the Sarasanka DiShi Tank 
at Dantan in Paschim Midnapore 
District of West Bengal owing to its 
utility in enabling promotion of 
agricultural activities as well as tourism 
(MUR377) 
(Deb. 13. Vol. III. 21-07-2004) 
rnl ~n4.1\~ 

R.ecosnition ofMulti DimeJteional Nature 
of Agriculture 
(Deb. 21. \t)I.IV, 2l~8-2004) Col. 211 

Red .... ing Agrkulturallmport 
(Deb, S. Vol. II, 09-07·2004) 
Col. 91-9'2 

Reforms in Agricultural Marketing 
(Deb. 21, Vol. IV. 23-08-2004) 
Col. 178·79 

Relief Package for Fanners 
(Deb. 21. Vol. IV, 23~8-2004) Col. 391 

Reserved Post Lying Vacant 
(Deb. 16, Vol. III, 16~8-2004)CoI. 373 

Scheme to Promote Research 
(Deb. 16, Vol. III, 16-08·2004) 
Col. 382-83 

Selling of Fake Seeds 
(Deb. 16. Vol. III, 16~8-2004)CoI. 67 



8 LOK SABHA 

Status of Agricultural-and Non· 
Agricultural Land 
(Deb. 21, Vol. IV, 23·01·2004) 
Col. 131·33 

Supply of Oroundllut and Sesame Seeds 
(Dcb.16, Vol. III, 16-08.20(4) Col. 137 

Tariff Reduction Formula for Agriculture 

Ape .......... 
Blue Print on Aaro and Rural Industries 

(Deb. 23, Vol. IV, 2S·01·2004) 
Col. 618-19 

Inclusion of New Industries 
(Deb. 23, Vol. IV, 2S·01·2004) 
CoI.SI4-16 . 

(Deb. IS, Vol. III, 23·07·2004) Promotion ofAgro and Rural Industries 
Col. 228-30 (Deb. I, \\)1. JI,I4-07·2(04)CoI. 3·14 

Tuk Force for Farmers 
(Deb. 21, \t)L IY,23-oa-20(4)Col. 378 

Use of Endosulfan by Ca.hewnut 
Plantation Authority 
(Deb. 16, Vol. III, 16-08·2004) 
Col. 383-14 

Variation in Yield of Agricultural Produce 
(Deb. I, Vol. II, 05·07·2004) 
Col. 161-68 

Agrieulturt COlDmlssloD 
National Commission on Agriculture 

(Deb. I, Vol. II, OS·07·2004) 
Col. 221·22 

ApiCIIltlire Policy 

Promotion of Aaro and Rural Industries 
ia Tamil Nidu 
(Deb. 23, Vol. IV, 25·08·2004) 
CoL 461-62 

Revival of Aaro Run) Industries 
(Deb. 13, \t)J. 10,21-07·2004) Col. 14S 

Setting up of Agro and Rural Industries in 
N.E. 
(Deb. 8, Vol. II, 14·07·2004) 
Col. 43-44 

Setting up· of Agro based Industries 
(Deb. 23, Vol. IV, 2S·08·2004) 
Col. 439-40 

Settina up of Rural AIfO Industries 
(Deb. 13, Vol. III, 21·07·2004) 
Col. 197-206 

Need ~ bring forward a new qriculture 
policy with thrust on agricultural AIDS 
growth (MUR377) Cases of HI VIA IDS 
(Deb. 2, Vol. II, 06.07.2004) (Deb. 23, \t)1.1Y,2S-08-2004)COI.34S 
Col. 412·83 CombetinaAlDS 

Alriculture ReleardllDltltute (Deb. 23, Vol. IV, 2S·01-2004) 
CoI.S42-M 

Agwanpur Agriculture Research Institute Conference on HIV! AIDS 
(Deb. 6, VaI.II,12-G7-2(04)CoI.2SO (Deb. 3, Vol. II, 07.07.2004) 

A.rAeultan Selt.tllts Col. S4-6O 
Arrears to Scientists 

(Deb. I, \\)1. II, OS-G7-2(04) Col 153 
ApoForatry 
Lifting oCBan on Entry ofPriVllle Sector 

in Asro Forestry 
(Deb. II, Vol. III, 19-07-2004) 
CoL 270-271 

lntemationalAIDS Conferonc:e 
(Deb. II, Vol. III, la.08-2004) 
CoLSS-60 

Law on AIDS 
(Deb. 23~\t)1.1Y, 2S-08-20(4) CoL SOO 

Unani Modicine for AIDS 
(Deb. 23, \bI. tv. 2S-OI-20(4)CoI. 601 



Expansion of Air IndiaIIndilft.Airlines 
(Deb. 5, \bl. D, 09-07-20(4) Col. 163 

AirAecide." 
Crash of Aircrafts 

(Deb. 9, Vol. 
Col. 40-44 

II, IS-07-2004) FOodQualityonAIIIA 

Air DefeDet Sblp 
Mlnufacturinl of Air Defence Ship 

(Deb. 24, Vol. IV, 26-01-2004) 
CoI.IOS~ 

Alr'a .. 
Increase in Air Fares 

(Deb .. 5, Vol. II, 09-07-2004) 
Col. 221-29 

ReimbursementAir Fare to Group A and B 
Employees 
(Deb. 13, Vol. III, 21-07-2004) 
Co1.131-32 

Air Foree 
Acquisition of Land for Air Force Base 

(Deb. 10, Vol. II, 16-07-2004) 
Col. 21G-II 

Under Capitalization ofWAI 
(Deb. 20, Vol. VIII, 20-08-2004) 
CoL 197-98 

Wutaae of Spare Parts of AI Aircraft 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 237-38 

Air PoIIutlGD 
Rold Map for Air Pollution 

(Deb. 2 J, Vol. IV,. 23-08-200_4) 
CoI.S7-S8 

Study on Air Pollution 
(Deb. I, Vol. II, 05-07-2004) 
Col. 23S-36 

(Deb. 24, Vol. IV, 26-08-2004) SupplyofCNOforControlofAirPoliution 
CoI.167~. (Deb. 6, Vol. II, ] 2-07-2004) 

Hlndover some of Airports to lAP 
(Deb. J S, ~1. III, 23..()7-2004) Col. 179 

Air Frellbt 

CoL 186-87 
AtrServlea 
Air Bus Service for .lndore 

(Deb. IS, ~1.m,23-07-2004)CoI. 7S ,Air Fre ... t Charps 
(Deb. J 0, Vol. 
Col. 167-61 

II, 16-07-2004) Air s.vices on Short Haul Routes 
(Deb. S, ~I. B, 09-07-2004) Col. 76 

AirlacUa 
Advertisement of Posts by AI 

(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 291-92 

AIIIA Facing Competition ftom Private 
Airlines 
(Deb. IS, ~I. m, 23..()7-2004) Col. 230 

Air India Subsidiary 
(Deb. 10, \bLU, 16-07-20(4) Col. 197 

Decline in Profits 
(Deb. IC,~. n, 16-07-2004) Col. 269 

Distribution of Domestic IlOUIIes 
(Deb. S. \bL D, 09-07-20(4) Col. 123 

Dilbibution of Domestic Routes 
(Deb. 5, \bl. n, 09-07-2(04) CoL 123 

Air Connection between Cities 
(Deb. 15, Vol. JU. 23-07-2004) 
CoL 163-64 

Air Connection between States 
(Deb. .s, Vol. II, 09-07-2004) 
CoL 127-21 

Air Service between India and Pakistan 
(Deb. 5, \bLD,09-07-20(4)CoI.131 

Air Service between Jabalpur and Delhi 
(Deb. 10. Vol. II. 16-07-2004) 
CoL 154-55 
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M Services on Short Haul Routes 
(Deb. 5, \\>1. n, 09-07-20(4) Col. 76 

Air Services with India 
(Deb. 10, Vol. II, 16-07-2004) 
CoI.l09-l1 

Delay ofFlipts 
(Deb. 5, \\>1. II, 09-07-20(4) Col. 164 

Expansion of Air Space 
(Deb.S, \\>1. II, 09-07-20(4) Col. 163 

Leasing out of Aircrafts 
(Deb. IS, Vol. 111, 23-07-20(4) Col. 284 

Phasing Out of Aircrafts 
(Deb. 15, VoI.III,23-07-20(4)CoI. 73 

Procurement of Jets from Brazil 
(Deb. 9, Vol. II. 15-07-2004) Col. 177 

Saras Aircrafts 
(Deb. 3. Vol. II. 07-07-2004) Col. 230 

Introducing Greater Affordability in Snag in Jaguar Enline 
Aviation (Deb. 9, VoI.II,IS-07-2004)Col.408 
(Deb. S. Vol. II, 09-07-2004) Transfer of Technology for Manufacturing 
Col. 112-13 of Sukhoi-30 MK-J 

Madurai-Colombo-Singapore Flipt (Deb. 14. Vol. In. 22-07-2004) Col. 240 
(Deb. 10. Vol. II, 16-07-2004) Wastage of Spare Parts of AI Aircraft 
Co1.26S-66 (Deb. 20. Vol. VIII. 20-08-2004) 

AIrStrips Col. 237-38 
Disuse of Air Strips 

(Deb. 5. Vol. II. 09-07-2004) 
CoI.I64-6S 

Aircraft Carrlen 
Allowing of French Aircraft Carrier for 

Scrapping 
(Deb. 17. Vol. III, 17-08-2004) 
Col. t 19-20 

Italian Assistance for Design and 
Construction of Aircraft Carrier 
(Deb. 24, Vol. IV. 26·08-2004) 
Col. 258-59 

Aircr.rts 
Crash of Aircrafts 

Airllac. 
Dues from Private Airlines 

(Deb. S, Vol. II. 09-07-2004) 
Col. t06-07 

Expansion of Services for Private Airlines 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 208-09 

Grounding of Jet Airways 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 69-70 

Increase in Air Fares 
(Deb. S. Vol. II, 09-07-2004) 
Col. 228-29 

(Deb. 9. Vol. II, 15-07-2004) LaadingSlotsbyJctAirways 
CoI.40-44 (Deb. 5, Vol. II. 09-07-2004) Col. 122 

Decommissioning of MIG Aircraft 
(Deb. 9. Vol. II. 15-07-2004) 
CoI.l94-9S 

Development of Indigenous AEWACS 
(Deb. 9, \bl. II, I S-07-2004) Col. 397 

Lease Tax on Airlines 
(Deb. 20, Vol. VIII. 20-08-2004) Col. 252 

Permission to Private Airlines 
(Deb. S. Vol. II. 09-07-2004) 
Col. 130-31 

Import of Aircraft to India 
(Deb. 20. Vol. VIII. 20-08-2004)· Regularisation of Services 
Col. 4546 (Deb. 15, Vol. IU. 23-07-20(4) Col. 73 
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Airport Authority of India Lou tnakinl Airports 
HIHl8.r Scrike by AAI Staff {Deb. 5, Vol. n,~7-20(4)CoI.l28 

(Deb. 20, Vol. VIII, 20-01-2004) MillingGoldBarfi'omPalllDAirport 
Col. 211-12 (Deb. la, Vol. II, 16-07-2004) 

Payment of Kiosk Rental Charges 
(Deb. 21, \b1.1V,23-01-20(4)CoI.134 

Airports 
Allotment of Land to SafdarjungAirport 

(Deb. 17, VoI.III,17420(4)CoI. 290 
ClI'Jo Complex at Indore Airport 

(Deb. 10, Vol. II, 16-07-2004) 
Col. 106-07 

Complaints agailll& cu.om Officials 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 23 1-32 

Domestic Airport at Kokrajhar 
(Deb. 5, Vol. II, 09-07-2004) Col. 98 

Expansion of Airport Area 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 206-07 

Expension of Airports 
(Deb. 10, Vol. II, 16-07-20(4) Col. 129 

Expansion of Port Blair Airport 
I (Deb. 20, \bl. VUl, 2().()8-2004) Col. 9 I 
Extension of Runways 

(Deb. IS, Vol. Ill, 23-07-2004) Col. 57 

Flight via Satna Airport 
(Deb. 10, Vol. II, 16-07-2004) 
Co1.21S-16 

eor.97-91 
Need to develop the unused airports at 

Amarda road and Jharsuguda in Ori_ 
with a view to promote tourism Irade 
and industry in the ~ (MUR 377) 
(Deb. 16, Vol. m, 16-08-20(4)CoCS44 

Need to modernize the urod50me at 
GopeIpnj, Su(MUR 377) 
(Deb. 9, Vol. n,I5-m-20(4)CoI.4S1 

Opening of Small Ailportl 
(Deb. 20, Vol. VIII, 20-08~2004) 
Col 46-5 1 

Participation in Development 
ConItruetion of Airports 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 47-48 

Private Agencies for Survey of Airports 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 111-19 

Renaming of Airports 
(Deb. 20, Vol. VIII, 20-08.2004) 
Col. 97-98 

Restructuring of Airports 
(Deb. 20, Vol. VIII, 20-08-2004) 
Co1.214-IS 

Revision in Licensing and Registration 
Char.,. for Airports 

Handover Some of Airports to IAF (Deb. 20, \bl. vrn, 20-08-20(4) Col. 104 
(Deb. IS, \bI.III,23-07-20(4)CoI.179 Safety of Airports 

International Hub A irport at Nagpurl Agra (Deb. 5, \b1.1I, 09-07-20(4) Col. 7 I 
(Deb. 5, Vol. II, 09-07-2004) Standards of Airports 
Col. 126-27 (Deb. IS, Vol. Ill, 23-07-2004) 

Intemational Terminal Col. 20S.()6 
(Deb. '''0, Vol. II, 16-07-2004) 
Co1.l78-79 

Land for Khajurian Airport 
~::>eb. 5, Vol. II, 09-07-20(4) Col. 185 

Task Force Report on Airport 
Infrastructure 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 177-90 
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Theft cases at Airports 
(Deb. 20,.1101. VIIl, 20-0&-20Q4) 
COl. 62-63 

Utilisation of Amritsar Airpon 
(Deb. 20, Vol. vm, 20-08.2(04) Col. 113 

Acldtmia 

Overhauling of Ac:ademicslMuseumslASI 
(Deb. 9, Vol. II, 15-07-2004) 
CoI.IOI.()9 

Need to set up an All India Institute of 
Medical Sciences at Patna, Bihar and 
make it functional at the earliest 
(MUR377) 
(Deb. 17, Vol. III, 17-01-2004) 
CoI.502~3 

Need to set up the proposed centre of All 
India Institute of Medical Sciences .. 
Gonkhpur, U.P. (MUR 377) 
(Deb. I, Vol. II, 1~7-2(04)CoI.347 

AlIadiaCouadl ror1iehnieallduCatioa Progress of Projects in AIIMS 
All India Council for Technical 

Education-Election 
(Deb.17,Vol.lll,17-08-2004)CoI.467 

Decentralisation of AICfE 
(Deb. 12. Vol. 01,20-07.2(04) Col. 241 

AU IDClAllaltitatt or Medieal Scleaces 

(Deb. 13, VoI.IU, 21 ~7-2004) Col. 426 
Setting up of All India Institutes of Medical 

Sciences 
(Deb. 3, Vol. II. 07-07-2004) 
Col. 40-4 I 

Shonage of Medicines at AIIMS, Delhi 
(Deb. 3, Vol. n, 07-07.20(4) Col. 6S 

AlIMS Doctors on Long Leave AD ladia Radio 
(Deb. II, Vol. 111.- 11-08.2004) AlRandDDRelayCentresinUttaranchal 
Col. 139-40 (Deb. 14, Vol. m, 22~7-20(4) Col. 254 

AllMS, New Delhi AIR Stations at Karail, Ladakh 
(Deb. 3, Vol. II, 07-07-2004) (Deb. 14, Vol. III, 22.07-2004) 
Col. 259-60 Col. 119-20 

Costly Equipment in AIIMS 
(Deb. I, Vol. U, 14-07.20(4) Col. 228 

Expansion ofHeaJth Services in AlIMS 

DO/AIR Propamme 
(Deb. 14, Vol. III, 22-07-2004) , 
Col. 113-8' 

(Deb. II, Vol. III, 18-08-2004) FM Radio Station 
Col. 246-47 (Deb. 14, Vol. III, 22-07-2004) 

Faculty Members Desertina AIIMS CoI.227-lI 
(Deb. 13, Vol. III, 21-07-2004) ModemisationofAIRIDDCentres 
Col. 250-52 (Deb. 24, Vol. IV, 26-01-2004) 

Coi.6().Q FiUing of Reserved Q.oIa.ta-AIINS . 
(Deb. 18, Vol. m, 11-08-20(4) Col. 103 

MP. Gettina Raw Deal atAIiMS 
(Deb .. 18, Vol. m, 18~8-2004) Col. 313 

Need to IIIICtion fimdJ for settina up of 
All India Institute ofMed~1 Scienc:es 
at BInIbInawIr, Orissa (MUR 377) 
(Deb. 24, Vol. IV, 26-01-2004) 
CoI.394-95 

'Need. appoiat teduUcaI and proJl'lllUl1C 
staffat Himmatnapr AIR. Station 10 U 
to make it operational (MUR 377) 
(Deb. 23, Vol. IV, 25-01-2004) 
Col798-99 

Need to let up allation of All India Radio 
at Seoni, Madhya Pradesh (MUR 377) 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 449-5'0 



SUBJECT INDEX 13 

Staff Strength in North Bast AIR/DD American Community Co ... 
Kendras American and Canadian COJQlllunity 
(Deb. 19, VoI.IU, 1 9-08-20(4) Col. 243 Colleges 

AlIOCIIdoa (Deb. 12, Vol. III, 20-07-20(4) Col. 246 
Allocation for Agricultural Sector AmaIonIa Plot 

(Deb. 21, VoL Iv, 23-08-20(4) Col. 2S SettinS up of Ammonia Plant in Iran . 
Allocation for Urban Projects in Tamil (Deb. 12, Vol. III, 20-07-2004) 

Nadu Col. 274-7S 
(Deb. 23, Vol. Iv, 2S-OI-20(4) Col. 393 AIIeIe.t City Discovery 

Allocation of Funds to Animal Welfare 
Advisory Boards 
(Deb. 21, Vol. IV, 23-08-2004) 
C01.1S7-S8 

Amount Allocated and Spent on Income 
Generating Projects 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 326-28 

Norms for Allocation ofFURds to drought 
affected States 
(Deb. 21, Vol. IY, 23-08-2004) 
Col. 221-28 

Aluminium 
Production of Aluminium 

(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 63-64 

Amamath Yatn 
Inadequate arrangements for the pilgrims 

of Amarnath Vma 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 296-99 

Ambulances 
Financial Assistance for Crane & 

Ambulance 
(peb. 23, Vol. IV, 25-08-2004) 
Col. 61 7-18 

AmendP"1Dt(I) 

Amendment of Seed Act 
(Deb. II, Vol. Ill. 19-07-2004) 
Col. 269 

Discovery of Ancient City 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 349-S1 

Ancieat Herltale Patents 

Patenting of Ancient Heritage in Foreip 
Countries 
(Deb. 1 S, Vol. HI, 23-07-2004) 
Col.lS-16 

Ancient Scriptuns 
National Library for Ancient Scriptures 

(Deb. 9, VoI.n,IS47-2004)Col.66 
Ancillary Units 

Merger of Ancillary Units of C~I India 
Limited 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 110-12 

Aadaman" Nicoa.r Islands 
Development of Asricultural Industries in 

Andaman and Nicobar Islaads 
(Deb. 16, Vol. m, 16-08.:20(4)CoI. 161 

Development of Tourism in A&N Islands 
(Deb. 16, Vol. III, 16-08-2004) 
CoI.4S2-S3 

Development under CAPART inAndarnan 
& Nicobar Islands 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 121-22 

Harvesting of McdIane from Waste 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 22J-22 
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InstitutionallNon-lnstitutional Services 
for OrphansfOrphanages 
(Deb. 2(, Vol. IV, 26.01-2004) 
Col. 334-40 

Need to look into the interest of Jarwas in 
Andaman and Nicobar Islands 
(MUR377) 
(Deb. 21, Vol. IV, 23-08-2004) 
CoJ.44s-c6 

Need to review the ban imposed on 
collection oflClHllJd In Andaman and 
Nicobar Islands (MUR 377) 
(Deb.ll, Vol. 111,2 1.07-20(4) Col. 500 

Scarcity of Essential Commodities in 
Andaman 
(Deb. 21, \bI.IV,2l-01-20(4)CoI.339 

Schemes in Operation in Andaman and 
Nicobar Islands 
(Deb. 23, Vol. IV, 25-01.2004) 
CoI.S39-40 

Shortage of Drinking Water in A4N 
Islands 
(Deb. 17, Vol. III, 17.01-2004) 
Col. 157-58 

Water Supply in Port Blair 
(Deb. 17, Vol. III, 17-01-2004) 
Co1.3t9-20 

AIIdbn ".,... 

Allotment of Land for Public Welfare 
Activities 
(Deb. 14, Vol. III, 22-07-2004) 
CoI.2S4-SS 

Auistance to Andhra Pradesh for 
Irrigation Projects 
(Deb. It, Vol. III, 19-07-2004) 
Col. 325-26 

BanonPWQ 
(Deb. 23, Vol. IV, 25-01-2004) 
CoJ.29S-96 

Coal Deposits in Andhra Pradesh 
(Deb. IS, Vol. III, 23-07-2004) 
Cot. 226-27 

Computerisation of Post Offices in AP 
(Deb. I, Vol. II, 14-01-2004) 
Col. 111-92 

Concessions Demanded by Delegation of 
Andhra Pradesh Weavers 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 232-33 

Condition of Farmers in Andhra Pradesh 
(Deb. I, Vol. II, 05.07-2(04) Col. 25 I 

Constitution of sub-Group on 
Transportation and Demand 
(Deb. 24, Vol. tv, 26-08-2004) Col. 189 

C!eation of Separate Telangana State 
(Deb. 7, Vol, II, 13-07-2004) 
CoJ.I66-67 

Crisis in Handloom Sector in Andhra 
Pradesh 
(Deb. IS, Vol. III, 23-07-2004)' 
Co1.21~20 

Death of Tobacco Farmers in Andhra 
P~ 
(Deb. 10, VoI.JI, 16-07-2004) Col. 132 

Detlaration of Tel. Language 
(Deb. 12, Vol. III, 20-07-2004) 
Co1.209-1J 

I, 

Development of Tourism in Andhra 
Pradesh 
(Deb. 16, Vol. III, 16-08-2004) Col. 411 

Development of Tourist Spots in Andhra 
Pradesh 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 169-70 

Drought Relief Assistance to Andhra 
Pradesh 
(Deb. I, Vol. II, OS.o7-2(04) Col. 215 

Drug Research Unit at Hyderabad 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 281-82 

Four Laning on NH-9 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 696-97 
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Functioning of Cotton and Man Made 
Fibre Mills in Andhra Pradesh 
(Deb. 15. Vol. III, 23-07-2004) 
Col. 45-46 

Funds for National Highways in Bihar and 
Andhra Pradesh 
(Deb. 23. Vol. IV, 25-08-2004) 
Col. 605-06 

Gas Pipeline from AP to Maharashtra 
(Deb. 24, Vol. IV,26-08-2004) Col: 263 

Gauge Conversion of Secunderabad to 
Nizamabad 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 59-60 

Gauge Conversion work of Secunderabad 
Mudroad and Janpet Bodhan 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 209-10 

Highway Development inA.P. 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 206-10 

ILO Support to NCPL in A.P. 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 162 

Need for Centtalassistance in tackling the 
problems being faced by the fanning 
community in Andhra Pradesh 
(MUR371) 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 346-47 

Need to chalk out a plan to undertake 
defluorification of drinkina water in 
Nalgonda and other districts of Andhra 
Pradesh (MUR 377) 
(Deb. 2, Vol. II, 06~7-2004)CoI. 483 

Need to Classify Hyderabad as Category 
• A' City (MUR 377) 
(Deb. 9, Vol. II, 15~7-2004)CoI. 447 

Need to construct a rail line between 
KhJlmmam in Andhra Pradesh and 
Di,canantri in Chhattisaarh via 
Malkangiri. Jeypore, Nawarangpur and 
Umerkot in Orissa (MUR 377) 
(Deb. I, VoI.II,05-07-2004)CoI.278 

Need to fund scheme fol" effective 
utilization of Godavari river water in 
Andhra Pradesh (MUR 377) 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 446-47 

Need to help fannen ofRayalaseema and 
Telangana regions of Andhra Pradesh 
in setting up rainwater harvesting 
techniques for irrigation (MUR 377) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 42 1-22 

Need to include Andhra Pradesh under 
the National Drainage Technology 
Programme the enable to State to 
undertake research and adopt drainage 
improvement measures (MUR 377) 
(Deb. 18, Vol. In, 18~8-2004) Col. S08 

Need to initiate appropriate measuree for 
the benefit of chilli producing farmen 
of Andhra Pradesh (MUR 377) 
(Deb. I, Vol. II, 05-07-20"') 
Col. 277-78 

Need to provide adequate finallcial 
assistance to the Government of 
Andhra Pradesh for implementing 
schemes for the welfare of kkward 
Classes (MUR 377) 
(Deb. 6, Votu, 12~7-20(4)CoL416 

Need to provide better rail linkaaes .. d 
facilities in Guntur Railway Divisioa of 
Andhra Pradesh (MUR 377) 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 389-90 

Need to provide financial assistance to 
the Government of Andhra Pradesh for 
developing the infrastructure for 
'Model Residential Schools' m~tbr 
the Welfare oflndia (MUR 377) 
{Deb. 24, Vol. IV,26-08-20(4)CoI. 396 

Need to provide financial assistance to 
the Government of Andhra Pradesh for 
extending help to FCV tobacco 
cultivators (MUR 377) 
(Deb. 12, Vol. III, 20-07-20(4) Col. 324 
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Need to provide financial usistlnce to 
the Government of Andhra Pradesh to 
construct the Pulichintala Ileservoir in 
the Krishna Delta repon of the State 
(MUR377) 
(Deb. I, ~I. n. OS.o7-20(4)Col. 277 

New Gas Reaerve Areas in Orilla and 
Andbra Pradesh 
{Deb. 14, ~lm,22-07-2(04)CoI.260 

NlTWlI'IIlpl 
(Deb. 12, Vol. III. 20.07-2004) 
CoL 24041 

Non-Utilization of Funds by Andhra 
Governments 
(Deb. 5, Vol.· II, 09·07-2004) 
Col226-21 

Pendina PusportAppUCItions in Andhra 
Pradesh 
(Deb. II, Vol. III, 11-01-2004) 
CoI.445-t6 

PMGSY Programme inADdhra Pradesh 
(Deb. 19. Vol. III, 19-08-2004) 
CoL 239-40 

Posts and Telegrun Facilities in Andhra 
Pradesh 
(Deb. 18, Vol. III, 18",01-2004) 
CoL26S~ 

. Seuina up of Hotela in Andhra Prldesh 
(Deb. 16, Vol. III, 16·01-2004) 
CoL 151-52 

Shortip of LPG in HydnbM City 
(Dn. 14, Vol. III, 22-07-2004) 
CoI.212-13 

Sound ad Li_ Show iaWa ..... 
(DIb.I4, .... m.22-07-2ON)COI.I20 

Touria ProjecII ill AIIdIn ,....... 
(Deb. 11, Vol. III, 19..07·2004) 
CoL I SUO 

TnnIport ofGu fi'onlAP CoIIt to NTPC 
P .... GqjInIt 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 245-046 

Upandiq PrimIay Healdl CIre inAP 
(Deb. II, \bI.1D, 11-01-20(4) Col 271 

Wuer Disputes between Andhra Pndah 
and Orissa 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 14741 

Aapawadi Ka.,. .. nrt ..... YoJ_ 
Anpnwadi KaryaIwtri Bima Yojlna 

(Deb. 12, Vol. III, 20-07-2004) 
CoI.l73-74 

ADpawadies 
Power Projects in Andbra Pradesh 

(Deb. 2, Vol. II, 06-.07-2004) Anpnwadi Centres 
Col.146-47 (Deb. 12, Vol. III, 20-07-2004) 

Production of Milk in A.P. 
Col. 229-34 

(Deb. I, Vol. II, 05-07-2004) Anpnwadi Kendras 
Col. 69-70 (Deb. 7, Vol. II, 13-07-2004) 

Col. 30-38 Proposal for Rehabilitation ofTribals 
(Deb. 2, Vol. II, 06-07-2004) Anganwadi Seviku 
CoL 332-33 (Deb. 7, Vol. II, 13-07-2004) 

Proposal from Andhra Pradesh for Rail 
Projects 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 382-18 

Retail Outlets oflOCL in Andhra Pradesh 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 326-27 

Col. 244-46 
Award to Anganwadi Workers 

(Deb. 23, Vol. IV, 25-08-2004) 
C01.3S7-58 

Construction of Buildings for 
AngaDwadies 
(Deb. 2, Vol. II, 06-07-20(4) Col. 276 
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Increasc in Assistance under Anganwadi 
K.endra 
(Deb. 17, Vol. III, 17-01-2004) 
Col 324-26 

Need to ensure uniformity in 
implementation of Intelrated Child 
Development Scbeme in the country 
IIId enMnciDa the hoaorIrium pa)l1lble 
toAnpaWldi workers (MUll 377) 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 449-50 

Need to recopileAnpawlldi wortccn IIId 
helpen u Government employees 
(MUR.377) 
(Deb. 23, \bl Iv, 25-01-20(4) Col 102 

AaA.alR ........ ry 

Allocation of Funds for Development of 
Animtl HusbIndry and Dairying 
(Deb. II, Vol. III, 19-07-2004) 
Col. 111-92 

Animal Husbandry Awareness 
Propmrne 
(Deb. 16, Vol. III, 16-01-2004) 
Col 279-80 

Development of Animal Husbandry 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 371-10 

Pasture Land and Fodder for Animals 
(Deb. I, Vol. II, 05-07-2004) 
Col. 62-67 

ADimals 
Animals Menace in Delhi 

Deaths of Animals and Birds in Delhi Zoo 
(Deb. 2 I, Vol. IV, 23-01-2004) 
CoL 126-21 

Employment Opportunities in Aaricultlft 
and Animal Husbandry Sector 
(Deb. 21, Vol. IV, 23-01-2004) 
CoL 272-73 

Extinction of Birds and Animals 
(Deb. 21, Vol. IV, 231-01-2004) 
CoLJ69.70 

HIV Test in Animals 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 179-80 

Killinc of people by Leopards 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 161-69 

Milchina Animals 
(Deb. 21, Vol. IV, 23-08-2004) 
CoL214-1S 

Poachina of Wild Animals 
(Deb. 16, Vol. III, 16-08-2004) 
COI.238-SO 

Project Tiger 
(Deb. 21, Vol. IV, 23-08-2004) 
CoI.2S2-56 

Protection of Species of Animals in 
Rajasthan 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 195-96 

Threat to Human Life due to increased 
Animals Population 
(Deb. I, Vol. 11, 05;.07-2004) 
Col. 229-30 

(Deb. 21, Vol. IV, 23-08-2004) 
Col. 71-72 Animation Hub 

Compensation to the Families of Victims 
of Wild Animals 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 337-42 

DCIItb Qf Animals due to FloodslDrought 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 206-08 

Animation Hub 
(Deb. 13, Vol. III, 21-07-2004) 
CoI.82~3 

Annual Growth Rate 
Annual Growth Rate 

(Deb. 8, Vol. II, 14-07-2004) 
Col. 42-43 
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Annu.l .... n 
Reduction in Annual Plan 

(Deb. 18, Vol. Ill, 18-08-2004) 
Col. 232-38 

Anti-Dunapinl Duty 
Review of Anti-Dumping Duty 

(Deb. I S, Vol. III, 23-07-2004) 
Col. 203-04 

Aati-CoiIistOil Devke 
Anti-Collision Device 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 48-49 

Anti-Dunapi .. C.ses 
Anti-Dumping Cases Investigations 

(Deb. 10, Vol. II, 16-07-2004) 
Col. 134-44 

Appoiatment(s) 
Additional Charges to Officials 

(Deb. 13, Vol. 111,21-07-2004) 
Col. 172-73 

Appointment of Teachers in Kendriya 
Vidyalaya 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 168-69 

Appointment on Compassionate Grounds 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 212 
(Deb. 26, Vol. VIII,20-08-2004) Col. 106 

Appointments in Delhi University 
(Deb. 12, Vol. Ill, 20-07-2004) 
Col. 116-17 

Compassionate Appointments in KVs 
(Deb. 17, Vol. III, 17-08-2004) 

Anti-Dumping Case against Chinese CoI.30S-07 
Companies . 
(Deb. 10, Vol. II, 1 ~7-2004) Col. 160 I Employment on Compassionate Ground 

Anti-Snaoldnl Tre.ty 
Draft Anti-Smoking Treaty 

(Deb. 3, Vol. II, 07-07-2004) 
CoI.I89-90 

Antl-Snaualial Laws 
Anti-Smulliing Laws 

(Deb. S, Vol. II, 09-07-2004) 
Col. IS6-57 

Antyoday.Anna Yojaaa 
A.otyodaya Yojana 

(Deb. 11, Vol. Ill, 19-07-2004) 
Col. 324-26 

Beneficiaries under AAY 
(Deb. 21, Vol. IV, 23~20(4)CoI. 7-11 

Quality of Food grain Provided for AAY 
(Deb. 16, Vol. Ill, 16..()8-2004) 
Col. 181-86 

(Deb. 3, VoI.II,07-07-2004)CoI.183 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 81-82 
(Deb. 23, Vol. IV, 2S-08-2004) 
Co1.13S-36 

Recruitment on Compassionate Ground in 
BSNL 
(Deb. 23, Vol. IV, 2S-D8-2004) Col. 629 

Appropriation (No.3) Bill,lCMM 
Preponing of Submission of Outstanding 

Demands to Vote of the House and 
Appropriation (No.3) Bill, 2004 and 
Finance (No.2) Bill, 2004 - Consid. 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.80S-07 

Aquaeultun 
Prawn Aq'uaculture 

(Deb. 16, Vol. Ill, 16-08-2004) 
CoL 132-33 

Areh8eololical Survey orlndla 
Export of Apparel 

(Deb. 5, Vol. II, 09-07-2004) Construction of Boudh Stupa by ASI 

Apparel 

Col. 23 1-32 {Deb. 19, VoI.nI, 19-08-2004) Col. 80 
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Overhauling of AcademieslMuseumsi ASI 
(Deb. 9, Vol. Il, 15-07-2004) 
CoJ.I08-09 

Arehivtl 
Conservation and Preservation of 

Archival Records 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 80-81 

ArecaDUt 
Arecanut Farmers 

(Deb. I, Vol. II, 05-07·2004) 
CoI.9J.99 

Armed Forees 
Need to increase the recruitment quota of 

Himachal Pradesh in the Armed Forces 
(MUR377) 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 389 

Special Armed Forces Act, 1958 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 57-58 

Arms" Ammunition 
Arms Licence 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 24044 

Recruitment of Army Personnel ~ 
Employmenl Alencies 
(Deb. I, Vol. II, 05-07-2004) 
Col. 122-23 

Reliments existed in Army 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 157·'8 

Setting up of Army Units in Himachal 
Prlldesh 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 232 

Stampede during Recruitment in Bihar 
(Deb. 19. Vol. III, 19-08.2004) 
Col. 220 

Terrorist Auadts on Army Camps 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 99-100 

Army Recruitment Board 
Fake Army Recruitment Bo .. d 

(Deb. 9, Vol. II, 15-07-2004) 
Col. 294-95 

Need to set up an office of Army 
Recruitment Bo .. d at Allahabad, Uttar 
Pradesh (MUR 377) 
(Deb. 24, Vol. IV, 26-08-2004) Col. 393 

Arrest 
Expon of Arms and Ammunitions Arrest of AccUsed 

(Deb.14,VoI.IIJ,22.o7-2004)CoI.l79 (Deb. 12, Vol. 111,20-07-2004) 
Gun Factories in Private Sector Col. 276-77 

(Deb. 23, Vol. IV, 25-08-2004) Artians Intemational FouDdation 
Col. 199-200 

Gunpowder Factories 
(Deb. 15,' Vol. III, 23-07-2004) 
Col. 283-84 

Funds Unutilized by Artisans 
International Foundation 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 201-02 

Illegal Arms Shipment Arunacbal Pndesb 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 144-45 

Purchase of A.K. 47 Assault Rifles 
(Deb. 12, VoI.IlI,20-07-20(4)CoI.137 

Army 
~ Occupied by Army alons Indo-Pak 

Bord~ 
(Deb. 14, VoI.IIJ,22.o7-20(4)CoJ.I91 

Construction of Bridges and National 
Highways in Arunachal Pradesh 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 482-83 

Dissolution of Arunachal Pradesh 
Lelislative Assembly CSt.) 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 311-12 
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Need to expedite the construction of the 
planned bridge over river Siang at 
R.aneghat. Palightt in E ... Siang 
district of Arunachal Pradesh 
(MUR377) 
(Deb. 6. Vol. II. 12-07-2004) 
Q)l.412-13 

Need to increase the eapacity of Ixiatinl 
low power Transmitten in Arunachal 
Pradesh (MUR. 377) 
(Deb. 3. Vol. II. 07-07-2004) 
Col. 326 

New Rail Lines in Arunachal Pradesh 
(Deb. 24. \t)1.Iv,2«M)1.2004)CoL 102 

ADB Loan for Railway Sector 
Improvement Programme 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 73-74 

Assiltance by World Bank and Asian 
Development Bank 
(Deb. 21, \t)LIV,23-08-lOO4)CoI.I29 

Assistance &om ADB for Drinkilll Water 
Projects 
(Deb. 17, Vol. III, 17-01·2004) 
Co1.61~ 

Assistance to India from Asian 
Development Bank 
{Deb. I, \t)1.n,OS-07-2004)CoJ. 71 

Settina up of Technical Institutions Loan from Asian Development Bank 
(Deb. 12, Vol. 111,20-07-2004) (Deb. 13. Vol. 111,21-07-2004) 
Col96-97 Co1161-62 

Telephone Connection in Arunachal 
Pradesh 
(Deb. I I, Vol. III, 11-08-2004) 
Col. 238-39 

Alb-Dyke 

Construction of Ash-Dyke 
(Deb. 17, Vol. III, 17-08-2004) 
Col 142-43 

AIIIoka Paper MUIs 
Referring of Ashoka Paper Mills to BIFR 

(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 173-75 

Mhl'lM Schools 
Financial Assistance to Ashram Schools 

(Deb. 17, \\)1. In, 17-OS-2(04)Col. 90 

Asia. Co-operatio8 Dialoaae 

Asian Co-operation DialOJUe 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 91-92 

AIiIn Development Bank 

ADB Assistance to India 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 269-70 

" 

World Dank and ADD Assistance 
(Dcb. IS, Vol. III, 23-07·2004) 
CoI.2S3-S4 

AliI. IUPway Network 

International Agreement on Asian 
Highway Network 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 79-80 

ASIDE 
Export Promotion Wldcr ASIDE 

(Deb. 20, \\)1. vm,20-08-20(4) Col. 26S 
As.am 
Activities ofULFAlNSCN (1M) 

(Deb. '7, Vol. II, 13-07-2004) 
CoL 248-49 

Allqcation of funds to Assam by Tenth 
Finance Commission 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 53-54 ' 

Allocation of Funds to Assam Under 
Centrally Sponsored Schemes 
(Deb. 7, Vol. II, J 3-07-2004) 
CoI.3S4-S6 
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Assam Accord Floods SitultiOD in Assam (St.) 
(Deb. 7, Vol. II, 13-07-2004) (Deb. 10, Vol. 11, 16.01-2004) 
CoI.SS-S8 CoL 271-75 

Assistance from House Production Fund 
to DDK Guwahati 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 293-94 

Barak and Gerukamukh Dams in Assam 
(Deb. 21, Vol. IV, 23-08-2004) 
Col 372-73 

Baresharia Bhaona 
(Deb. 19, Vol. m,19.oa-20(4)CoI. 108 

Border Dispute with Assam and Nagaland 
(Deb. 2, Vol. II, 06-07-20(4) Col. 283 

Bye-Pass on NH in Assam 
(Deb. la, Vol. III, I 8-Oa-20(4) Col. a3 

CGHS in Assam 
(Deb. a, Vol.lI,14.o7-20(4)CoI. 101 

Chinese Goods Flooding Guwahati 
Markets 
(Deb. 20, Vol. VIII, 20-08-2004) 
CoL 87-88 

Development of Dee par Beel 
(Deb. I, Vol. II, OS.o7-2004) Col. a3 

Food Manaaement Schemes of Assam 
{Deb. II, Vol. III, 1 9-Q7-lO(4) Col. 109 

Gas Cracker Project in Dibruaam, Assam 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 111-12 

HPTsILP1'w'VLPTs inA.-o 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 128-29 

Implementation on SORY in Assam 
(Deb. 24, Vol. IV, 26-0'-2004) 
CoI.IS8-61 

Incident of Bomb Blast at ~i Disarict, 
Assam 
(Deb. 17, Vol. III, 17-0a-2004) 
CoI.364-6S 

Industrial Units in Assam 
(Deb. 1 S, Vol. III, 23-07-2004) 
Col. 40-42 

Insurgency in .Assam 
(Deb. 2, Vol. II, 06-07-2004) 
CoI.I4-IS Development Proposals from Assam 

(Deb. 17, Vol. III, 17-08-2004) 
Col. as~ Losses to Assam due to Flood 

Domestic Airport at Kokr~har 
(Deb. S, \b1.1I, t9-07-20(4) Col. 9a 

Doubling of Jalpaigurl to Bongaiaaon 
(Deb. 24, Vol. Iv, 26-08-20(4) Col. 73 

.Earthquakes in Assam 
(Deb. 3, VOI.U, 07-07-20(4) Col. 83 

East-West Corridor in Assam 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 126-27 

Fl's Assistance to Assam and N.E. States 
(Deb. 15, Vol. III, 23-07-2004) 
CoL SUO 

FIOCY'..,mcI Erosion in Assam 
(Deb. 11, Vol. III, 19-07-2004) 
Col 3.38-39 

(Deb. 16, Vol. III, 16-08-2004) 
Col. 283-8S 

Modernisation of Assam Medical Col" 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 95-96 

National Highways By-pass in Auam 
(Deb. 8, Vol. II, 14-07-2004) 
CoL 120-21 

Need for Four-Lanina of NH-S2 with 
Connectivity'through Four-Lane Rail-
cum-Road Bridle over Bralunaputra 
between Chandrapur and North 
GuWlhati in Assam (MUR 377) 
(Deb. 2, Vol. II, 06-07-2004) 
CoL4.1-82 
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Need to allocate adequate funds for 
completing the plannecl projcdS of 
building a bridge across Lohit and 
Khaboli rivers and strengthenina the 
NLK link road in Assam (MUR 377) 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 453-54 

Need to Expedite Broad-Gauge 
Conversion Work of Lumding-
Bardarpur Rail Section tn Assam 
(MUR377) 
(Deb. 2, Vol. II, ~7-2004) Col. 482 

Need to extend Cell One Mobile Service 
of BSNL to Karimganj, Assam 
(MUR377) 
(Deb. 6, Vol.ll,12-07-20(4)CoI.411 

Need to release funds for checking the 
erosion caused by Brahmaputra and 
Dihing rivers in Assam (MUR 377) 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 425 

Need to set up a gas-cracker unit at 
lepetkata in Assam as incorporated in 
the Assam accord of 1985 (MUR 377) 
(Deb. 2, Vol. II, 06-07-2004) Col. 478 

Operation of Rangiya Rail Division in 
Assam 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 75-;6 

Pending Railway Projects in Assam 
(Deb. 24, Vol. IV. 26-08-2004) 
Col. 213-18 

Pilferage of Crude Oil inAlsam 
(Deb. 19. Vol. Ill, 19-08-2004) 
Col. 119 

Proposal for another Operational Division 
ofN .F.Railway in Assam 
(Deb. 24. VoL IV. 26-08-2004) 
Col. 58-59 

Repair ofNational Highways in Assam 
(Deb. 18. Vol. III, 18-08-2004) 
Col. 147 

Reporfild clOlClre of • namber of Tca 
Gardens'ln Welt Beaaa~Assam, Tamil 
Nadu and Kerela resulting in 
unemployment of thousands of 
workers and steps taken by the 
Government in regard thereto. (CA) 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 475-94 

Saraighat Bridge 
(Deb. I. Vol. II. 14-o7-20(4)CoI. 161 

Sharing of Power from Lower Subansiri 
Power Project 
(Deb. 17. Vol. III. I 7-08-20(4) Col. 196 

Soil Protection Schemes of Assam 
(Deb. 16, Vol. Ill, 16-08-2004) 
Col. 155-57 

Tea Tribes of Assam 
(Deb. 17, Vol. Ill, 17-08-2004) Col. 376 

Telephone Connections to Villages in 
Assam 
(Deb. 13. Vol. III, 21-07-2004) 
Col. 427-28 

Tourism Development in Assam 
(Deb. I. Vol. II. 05-07-2004) 
Col. 72-73 

Work of Alipurduar Junction to Bamanhat 
Railway Station 
(Deb. 24, Vol. rv. 26-08-20(4) Col. 213 

Assetl 
Freezing of Assets of Terrorists 

(Deb. 2, Vol. II, 06-07-2004) 
Col. 96-103 

Alilitancc 
Assistance for State-wide Area Network 

(Deb. 23, Vol. IV,25-OS-20(4)Col. 485 
AtheDs Olympics 
Congratulations to Major Rajyawardhan 

Singh Rathore on his Winning the 
Silver Medal at the Athens Olympics 
{Deb. II. Vol. III, 1 1-08-2004) Col. l-2 
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Athletes 
Drugs Taken by Athletes 

(Deb. I, Vol. II, 05-07-2004) 
Col. 153-54 

Experiment of Prohibited Drugs on 
Athletes 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 76-77 

Atomic EReFIY Act 
Review of Atomic Energy Act 

(Deb. 13, Vol. III. 2 1-07-2004) Col. 152 
Atomic Minerals 
Exploration of Non-fuel and Non-Atomic 

Minerals 
(Deb. 5, Vol. II. 09-07-2004) 
Col. 176-77 

Atomic Power 
Production of Electricity by R.A.P.s. 

(Deb. 18. Vol. III, 18-08-2004) 
Col. 148-49 

Atomic Power Pllnt 
Expansion of Rajasthan Atomic Power 

Plant 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 138-39 

Setting up of Atomic Power Stations 
(Deb. 3, Vol. JI,07-07-2004)CoI. 149 

Atrocities 
Atrocities Against Dalits 

(Deb. 14. Vol. III, 22-07-2004) 
Col. 97-98 

Atrocities on Minorities in Bangladesh 
(Deb. 3, Vol. II. 07-07-2004) Col. 188 

Atrocities on SCIST 
(Deb. 12, Vol. Ill. 20-07-2004) 
Col. 139-58 

Auction 
Develop~ntl Auction of Residential Plots 

(Deb. 23. Vol. IV, 25-08-2004) 
Col.l64-66 

I 

Tea Auction System 
(Deb. I S. Vol. III. 23-07-2004) 
Col. 68-69 

Audit 
Central Statutory Audit Experience of 

J & K Bank Ltd. 
(Deb. 20, Vol. VIII,20-08-2004)Col. 137 

Cost Audit Report 
(Deb. 20, Vol. VIII, 20-08-2004) Col. 92 

Authority 
Central Authority of Rivers Water 

Distribution 
(Deb. 16, Vol. Ill, 16-08-2004) 
Col.4S4-S5 

Taj Trapezium Zone Pollution Authority 
(Deb. 16. Vol. III, 16-08-2004) 
Col. 194-95 

Use of Endosulfan by ·Cashewnut 
Plantation Authority 
(Deb. 16. Vol. III. 16-08-2004) 
Col. 383-84 

Auto Disposable Syrinle 
Introduction of Auto Disposable Syringe 

(Deb. 13. Vol. 111.21-07-2004) 
Col. 12-17 

Auto Fuel Policy 
Auto Fuel Policy 

(Deb. 23, Vol. IY, 25-08-2004) Col. 637 
Auto Rkkshlw 
Pre-paid Taxi and Auto Rickshaw 

(Deb. 2. Vol. II. 06-07-2004) 
Col. 233-34 

Automobile Industry 
Automobile Industry 

(Deb. 15. Vol. III. 23-07-2004) 
Col. 199-202 

Autonomous Colleles 
Setting up of Autonomous Colleges 

(Deb. 2. Vol. II. 06-07-2004) 
Col.217-18 
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A.toao.oUI DIItrIet C .. 1IdIa 
Direct Central Fundi to Autonomous 

Dillrict Councils 
Web. 17, ~1.m.17-41-20(4)CoI.I12 

AUWSP 

.... s.MbH • .......,Yoj ... 
Baba Slheb Hlltlhilp Yojana 

(Deb. 20, Vol. VIII, 20.01·2004) 
Col. 217-19 

BaekwardAna 

Additional Financial Assistance to Orissa Backward Districts 
under AUWSP (Deb. 3, ~L n. 07'()7·2004) Col. 3·20 
(Deb. 12, ~I.ID, 2().()7-2004) Col. 229 Backwardness in Konkan Resion 

AviatiouSedor (Deb. 17, VoI.1D,17.o1-20(4)CoI.147 

Forei ... Equity in Aviation Sector 
(Deb. S, Vol. II, 09-07-2004) 
Col. 195-96 

AyodIaya DIspute 
Ayodhya Dispute 

(Deb. 2, ~1.1l. 06-07-20(4) Col. 219 ...,........ 
Ayurvedlc and Hornoeopathic Hospital! 

Dispensaries 
(Deb. 1', ~I.IU,lI-41-20(4)CoI.131 

Setting up of International Institw.e of 
Ayurveda 
{Deb. 13, ~I. ID, 21-07-20(4) Col. 2S9 

AranwdaPark 

Industrially Backward Rural Anal 
(Deb. 23, Vol. IV, 25-0'-2004) 
CoI.49S-97 

Violation of Oovernment Directives for 
BackwtrdlTribal Areas 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 10().()2 

Barkwlrd Clau Welflre Sebema 
Funds for Backward Clus Welfare 

Schemel 
(Deb. 9, Vol. II. 1 '-07-2004) 
ColSO-S4 

Baekwanl State'l Co.lBiIIIo. 
Backward State's Commission-B.a 

Presentation 
(Deb. 4, \bl. n. 01-07-20(4) Col. 24 

EsrIblilhment of~ PII'k in Renla 
(DIb.', ~1.n.J4-07-20(4)COl.l.1 IlaekwaniStatil 

Scheme for Development of Backward 
Statel A,lIrvedieA Remoeopatby Co ..... 

Ayurvedic " Homoeopathy Courses in 
Developing Countries 
(Deb. 11, Vol. III, 11-01-2004) 
CoI.45-i6 

~Medldaes 

Ayurved1c Medicines to CORS 
(Deb. 23, Vol. IV, 25-0'-2004) 
Col. 691-92 

ApI'YlClIe PnMIIICII 
Export of Ayurvedic Products 

(Deb. II, Vol. III. 11-0'-2004) 
CoL67~ 

(Deb. 13, ~lID,21'()7-2004)CoI.112 
Special Category Statui to Backward 

States 
(Deb. 3, \\:>1. n, 07-07-20(4) Col. 101 

BaJra 
CultivatiOn ofBiVra 

(Deb. 16, Vol. III, 16-01·2004) 
Col 292-93 

IW..C'O 

09-07·2004) 
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Expansion ofBALCO Plant, Korba 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 102-03 

Strike in DALCO 
(Deb. 20, Vol. VIII, 20-08-2004) Col. 325 

VRSinBALCO 

Infiltration of Insurgent to Bangladesh 
(Deb. 12, Vol. III, 20-07-2004) 
CoJ.I03-04 

Joint Operation against Insurgents 
(Deb. 13, Vol. III, 21-07-1J04) 
'Col. 391-92 

(Deb. 20, Vol. VIII, 20-08-2004) Joint Patrolling on Bangladesh Border 
Col.I~1 (Deb. 17, Vol. III, 17-0S-2004) 

Balika Samridhi Yojaaa 
Balika Samridhi Yojana 

(Deb. 7, Vol. II, 13-07-2004) 
Col. 265-70 
(Deb. 17, Vol. III, 17-0S-2004) 
Col. 287-89 

Bamboo 
Bamboo Flowering 

(Deb. II. Vol. III, 19-07-2004) 
Col. 120-22 

Promotion ofBlmboo 
(Deb. II, Vol. III, 19-07-2004) Col. 250 

Bangladesb 
Atrocities on Minorities in Bangladesh 

(Deb. 3, Vol. II. 07-07-2004) Col. ISS 
Check Posts on Bangladesh Border 

(Deb. 17, Vol. III, 17-08-2004) 
• Col. 106-07 
Fencing of Bangladesh Border 

(Deb. 23. VoI.I'V~25-OS-2004)Col.404 
Fencing on Indo-Bangladesh Border 

(Deb. 7, Vol. II, 13-07-2004) 
CoI.IOS-I09 

Import of Natural Gas from Bangladesh 
(Deb. 14. Vol. III, 22-07-2004) 
Col. 101-02 
(Deb. 24. Vol. IV. 26-0B-2004) 
Col. 239-40 

Indian Fishermen in Bangladesh Jails 
(Deb. 13, Vol. III. '21-07-2004) 
Co1.1Sl-82 

Indo-Bangl~,.Bilateral Trade 
(Deb. '} 5, Vol. III. 23-07-2004) 
Col. 19B-99 

Col. 39-40 
Pakistani and Bangladeshi in Voters List 

(Deb. 5, Vol. II, 09-07-2004) 
Col. 12S-30 

Rail Link with Bangladesh 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 57-5B 

Illegal Bangladeshi Migrants in Delhi 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 72-74 

Banks 
Accounting Standards for Banks 

(Deb. 20, Vol. VIII, 20-0B-2004) Col. 90 
Amendment to NABARD Act, 2003 

(Deb. 20, Vol. VIII, 20-0S-2004) Col. 253 
Audit of Private Banking Companies 

(Deb. 10, Vol. II, 16-07-2004) Col. 20S 
Bank Lending to SSI 

(Deb. 10, Vol. II. 16-07-2004) 
Col.66-6B 

Bank Loan to Poor and Unemployed 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 261-76 

Banks in Rural Areas of West Bengal 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 197-98 

Branches of Banks in Rural Areas 
(Deb. 15, Vol. 111. 23-07-2004) 
Col. 74-75 

Branches of Nationalised Banks 
(Deb. 5, Vol. II. 09-07-2004) Col. 193 

Central Statutory Audit Experience of 
J &. K Bank Ltd. 
(Deb. 20. Vol. VIII, 20-08-2004) Col. 137 
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Clasure of Branches of United Bank of I Houlinl LOin 
India (Deb. 15, Vol. III, 23-07-2004) 
(Deb. IS, VOl; 111,23-07-20(4) Col. 22S Col. 61-62 

Collection ofTelcphooe Bills Ihroup Post 
. Offices and Banks 

(Deb. 13, VOl. 111,2 1-07-20(4) Col. 184 
Corruption in Public Sector Banks 

(Deb. 5, VOl. U,09-07-20(4) Col. 1-10 
Defaulters of Loan 

(Deb. 20. Vol. VIII, 20-08-2004) 
Col. 169-70 

Disbursement ofFuncis by Exi", Bank and 
lOBI 
(Dcb. I S, Vol. III, 23-07-2004) 
Col. 97-102 

Education Loan 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 146-47 

Facilities in Banks 
(Deb. 20, VOl. VIII. 20-08-2004) Col. 177 

Facilities of Core Banking Solution in 
Manipur 
(Deb. I S, Vol. III, 23-07-2004) 
Col. 247-41 

Family Pension for Employees of Rural 
Bank 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 92-93 

Fraud in Dena Bank 
(Deb. I S, Vol. III. 23-07-2004) 
Col. 194-95 

Global Trust Bank 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 43-4S 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 90-91 

Guidelines for NPA 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 29-30 

Holding in Public Sec:19r Banks 
(Deb. 10, Vol. II, 16-007-2004) Col. 92 

lOBI in Banking Service 
(Deb. 20. Vol. VIII, 20-08-2004) 
Col. 326-27 

Interest on SLR Deposits 
(Deb.lO, Vol. VIII,20-08-2004) Col. 67 

Investment by Banks in Bihar 
(Deb. 15, Vol. III, 23-07-2004) 
Co1.16S-67 

Irregularities in Sanctioning of Loan to 
Farmers 
(Deb. 20, Vol. VIII, 20-08-2004) Col. S4 

Loan to Film Producers 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 242-46 

Loan to Minorities by Banks 
(Deb. I S. Vol. III, 23-07-2004) 
CoI.217-18 

Merger of Banks 
(Deb. S, Vol. II, 09-07-2004) Col. 77 

Multinational Banks 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 232-33 

Non-Availability of Cap ita I From Bank in 
Plantation Sector 
(Deb. 20, Vol. VIII. 20-08-2004) 
Col. 94-9S 

Non-Issue of Notices to Defaulters by 
Banks 
(Deb. IS, VOl. 111,23-07-2004) Col. 88 

NPAofPunjabtlnd Sind Bank 
(Deb. 10, VotU, I 6-07-2004) Col. 131 

NPA of Public Sector Banks 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 37-40 

Opening of Branches of Banks 
(Deb. I S, Vol. III, 23-07-2004) 
Col. 124-32 
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Opening of Branches ofNABARD 
(Deb. IS, ~1.1II,23-07-20(4)CoI.43 

Opening of Foreign Banks 

TheftinPNB 
(Deb. 20, Vol. VIII. 20-01-2004) 
Col. 223-25 

(Deb. 20, Vol. Vm,20-01-2004)CoI.~- Unclaimed Deposits in Banks 
Opening of Offices of Banks Abroad' (Deb. IS, Vol. 111,23-07-2004) 

(Deb. S, Vol. II, 09-07-2004) Col. 196 Col. 70-71 

Opening of Regional Rural Banks 
(Deb. 20, Vol. VIII. 20-08-2004) 
CoI.41-42 

Organ Retrieval and Banking 
Organizations 
(Deb. 18, Vol. III. 18-08-2004) 
Col. 275-76 

Performance ofRRBs 
(Deb. S. Vol. II. 09-07-2004) 
Col. 12-37 

Policy for Private Sector Banks 
(Deb. 20, Vol. VIII. 20-08-2004) 
Col. 24S-47 

Profit earned by Public Sector Banks 
(Deb. 20, Vol. VIII, 20-08-2004) 
CoI.S7-S8 

Rights Issue of Global Trust Bank 

Urban Cooperative Banks 
(Deb. 20, Vol. VIII, 20-08-2004) 
CoI.311-12 

VRSinBanks 
(Deb. S, Vol. II, 09-07-2004) 
Col. 198-99 

Complaints against Chairmen of 
Nationalised Banks 
(Deb. 1 S, Vol. Ill, 23'()7·2004) Col. 44 

Dilution of Equity ofSBI . 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 190-91 

Embezzlement in Union Bank oflndia 
(Deb. S, Vol. II, 09-07-2004) 
Col. 113-14 

IFCI-PNB Merger 
(Deb. IS, Vol. llI, 23-07-2004) Col. 67 

(Deb. 20, Vol. VIII, 20-08-2004) 
, Col. 284-15 Loans Advance by PSB in North Eastern 

States 
SBI Branches in Manipur 

(Deb. IS, Vol. III, 23-07-2004) 
Col. 195-96 

Scam in Banks 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 23 1-32 

Setting up of Grain Banks 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 63-77 

Shortage of Staff in Nationalised Banks 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 63-6S 

Target ofCrl'-e Banking Service Branches 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 229 

(Deb. IS, Vol. Ill, 23-07-2004) 
Col. 134-36 

Merger ofBanaras Bank with BOB 
(Deb. IS, Vol. III. 23-07-2004) 
Col. 109-10 

SBI Branches in Manipur 
(Deb. IS, Vol. IIJ, 23-07-2004) 
Col. 19S-96 

SBI Scheme for NRI 
(Deb. 10, Vol. II, 16-07-2004) Col. 23S 

BInned Items 
Banned Items in Kendriya Bhandar 

(Deb. 3, Vol. II, 07-07-2004) 
Col. 137-38 
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Barnp 

Agra Barrage Project 
(Deb. 6. Vol. II, 12-07-2004) 
Col. 238-39 

Anandpur Barrage Project of Orissa 
(Deb. 6. Vol. n. 12-07 .. 2004) Col. 187 

Construction of Barrage in Joranala in 
Chhattisgarh 
(Deb. 11. Vol. III. 19-07-2004) 
Col. 44-45 

Bauxite 
Potential Reserves of Gold. Diamond and 

Bauxite in Chhattisprh 
(Deb. 20, Vol. VIII, 20-08-2004) Col. 68 

Privatisation of Bauxite Exploitation in 
Orissa 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 619-20 

Seedl Workers 

Becdi Workers 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 280-81 

Housing Scheme for Bee(1i Workers 
(Deb. 1], Vol. III, 19-07-2004) 
Col. 256-57 
(Deb. 21. Vol. IV, 23-08-2004) 
Col. 136-37 

Minimum Wages for Beedi Workers 
(Deb. II. Vol. 111,19-07·2004) 
Col. 297-98 

Need to reduce the excise duty on beedi 
products and announce Special 
Welfare Scheme for beedi workers in 
Kerala (MUR 377) 
(Deb. 17, Vol. III. 17-08-2004) Col. 502 

Subsidy to Beedi Workers for House 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 235-38 

Welfare ofBoedi Workers 
(Deb. 1. Vol. II. 05-07-2004) 
Co1.217-18 

Bhant &bann Trust 

Bharat Bhavan Trust 
(Deb. 9. Vol. II, 15-07-2004) 
Col. 146-47 

Bhant Heavy Electrlcals Umlted 

Agreement for Supply of Gas and Steam 
Turbines 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 339-4J 

Export Orders to BHEL 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 77-78 

Manufacturing of Rail Engines by BHEL, 
Jhansi 
(Deb. 19, Vol. Ill, 19-08·2004) Col. 153 

Power Plant by BHEL 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 218-19 

Review of Working ofBHEL 
(Deb. 24, Vol. IV. 26-08-2004) 
Col. 86-88 

Schools for BHEL Employees' Children 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 330-3J 

Supply of Locos to Railways by BHEL 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 280 

Bhant Opthalmic Glass Ltd. 

Revival ofBOGL Unit Durgapur 
(Deb. 9, Vol. II. 15-07-2004) Col. 213 

Bharat Petroleum Corpontion Limited 

Convenience Stores by BPCL 
(Deb. 19, Vol. III, 19-08-2004) Col. 322 

Decline in Profit ofBharat Petroleum 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 24C-4 I 

Merging BPCL and HPCL with ONGC and 
CILwithlOC 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 74·15 
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Bbarat Sanc:bar Nipm Umlted 

Access Deficiency Charges 
(Deb. 13, Vol. III, 21-47-2004) Col. 452 

Appointment by BSNL 

Interconnection Usage Charges 
(Deb. 23, Vol. IV,· 21-01-2004) 
Col. 111-12 

Licence Sought by BSNL 
(Deb. 8, ~1.I1, 14-47-2004) Col. 270 (Deb. 23, Vol. IV, 25-01-2004) 

Col. 721-22 Maharatna Status to BSNL 

Billing Problems of Mobile Phone ofBSNL 
(Deb. 3, Vol. II, 07-47-2004) Col. 159 

BSNL Facility in Suna 
(Deb. II, Vol. III, 11-01-2004) 
Co1.6W9 

BSNL Facility in West Bengal 
(Deb. 23, Vol. IV, 25-01-i004) 
Col. 462-63 

BSNL Mobile Service 
(Deb. 18, Vol. III, 18-01-2004) 
Col. 142-43 

Cable TV Business by BSNL 
(Deb. 23, Vol. IV, 25.-01-2004) 
Col. 577-71 

Cell Phone Service ofBSNL 
(Deb. 8, ~1.1I.14-47-2004)Col. 97 

Cellone Service 
(Deb. 13, ~I.III, 21-47-20(4) Col. 429 

Corruption Cases in MTNL and BSNL 
(Deb. II, Vol. III, 18-08-2004) 
Col. 211-301 

Defaulters in MTNLJBSNL 
(Deb. II, Vol. III, 11-01-2004) 
Col. 267-68 

Delay in disbursing Retirement Pensionery 
dues 
(Deb. II, Vol. III, 18-01-2004) 
Col. 247-48 

Increase in Customer's Facilities 
(Deb. 13, Vol. III, 2J'-07-2004) 
Col. 205-48 

Increa~ in Revenue Arrears 
(Deb. 13, Vol. III, 21-07-2004) 
CoI.2S1-53 

(Deb. 3, ~1. n, 07-47-2004) Col. 249 
Need to clear BSNL's backlog of cases for 

new telephone connections and 
introduce mobile SIM Services at 
Indore in Madhya Pradesh (MUR 377) 
(Deb. 16, ~I.m, 16-48-20(4)CoI.S45 

Need to extend Cell One Mobile Service 
of BSNL to Karimganj, Assam 
(MUR377) 
(Deb. 6, Vol. n,12-47-2004)CoI.411 

Need to improve the functioning of 
B.S.N.L's mobile service in Betul and 
Harda Districts in Madhya Pradesh 
(MUR377) 
(Deb. 21, ~I.IY, 23-08-2004) Col. 441 

Privatisation of Activities ofBSNL 
(Deb. 18, ~l.In, 11-48-20(4) Col. 121 

Recovery of dues by BSNL 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 709-10 

Recruitment in BSNL 
(Deb. 8, VoI.Il,14-47-20(4)Col. 186 

Recruitment of Hockey players in BSNL 
(Deb. II, ~I. m, 18-48-20(4) Col. 274 

Recruitment on Compassionate Ground in 
BSNL 
(Deb. 23, Vol. IV, 25-48-2004) Col. 629 

Shortage of Cables 
(Deb. 18, Vol. m, 11-41-20(4) Col. 221 

Waiting Lilt of Excel Mobile Phone 
Connections 
(Deb. 3, Vol. II, 07-47-2004) Col. 107 

Bharat Sblklba Ko.b 
Bharat Shiksha Rosh 

(Deb. 17, Vol. III, 17-01-2004) 
Co1.l75-76 
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Bhopal Gas Tragedy 
Disbursement of Money to Victims of 

Bhopal Gas Tragedy 
(Deb. 17, Vol. III, J 7-08-2004) 
Col. 27-28 

Extradition of Bhopal Gas Tragedy 
Accused 
(Deb. IS, Vol. III, 18-08-2004) 
Col. 34345 

Union Carbide Case, Bhopal 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 164-65 

Unspent Funds Lying for Distribution to 
Bhopal Gas VICtims 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 207.09 

Bhutan 
Setting up Power Projects Abroad 

(Deb. 2, Vol. II, 06-07-2004) 
Col.210-11 

BD1t 

Winding ofBIFR 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 23940 

Blbar 
Agwanpur Agriculture Research Institute 

(Deb. 6, Vol.u, 12..()7-2004) Col. 250 
Assistance to Bihar for Minor Irrigation 

(Deb. II, Vol. III, 19-07-2004) 
Col. 99-100 

Bhaga\pur-Kahalgaon NH-80 
(Deb. 13, Vol. m, 21"()7-2004) Col. 130 

Closure of Sugar Factories in Bihar 
{Deb. I, Vol. 11, OS"()7-2004) Col. 137 

Complaints against Ticket Clerks 
(Deb. 24, Vol. IV, 26-08-2004) Col. 69 

Condition of National Highways in Bihar 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 279, 386-S9 

Construction of Roads and Rail Over 
Bridges in Bihar 
(Deb. 18, Vol. m, 18-08-2004) Col. 63 

Construction of ROB in Bihar 
(Dcb. 9, Vol. II, \ 5-07-2004) 
Col. 191-92 

Financial Package to Bihar 
(Deb. a, Vol. II, 14-07-2004) 
Col. 222-24 

Flood situation in Bihar (St.) 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 276-79 

FWlds for National Highways in Bihar and 
Andhra Pradesh 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 6OS-06 

Funds for the ExpansiOR ofThennal Power 
Plants in Bihar 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 91-93 

Funds to Bihar for Construction of 
Embankment 
(Deb. 6, Vol. II, 12-07-2004) 
Col.l1S-16 

Gauge Conversion of Katihar-Barauni 
(Deb. 24, Vol. IV, 26-08-2004) Col. 104 

Increase in Reservation Quota for STs in 
Bihar 
(Deb. 23, Vol. IV, 25-08-2004) 
CoL 405-06 

Interest of Loans Sanctioned to Bihar 
(Deb. 20, \\>1. VID, 20-08-2004) Col. 217 

Investment by Banks in Bihar 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 165-67 

Mahabodhi Temple as Interrlational 
Heritage 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. I 53-S4 
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Need to check recurrent floods in Banka , Need to send a central team to Bihar to 
district of Bihar and ensure adequate I assess the dam~ge caused b)', recent 
relief measures to the affected people floods and provide relief to the affected 
(MUR377) I people (MUR 377) 
(Deb. 6. Vol. II. 12-07-2004) (Deb.12,Vol.lII,20-07-2004)CQI.327 
Col.411-12 I Need to set up a railway spare-parts 

Need to construct an Over-Bridge at 
railway crossin. in Sabarsa, Bihar, 
(MUR377) 
(Deb. 6, Vol. II, 12'{)7.2004) Col. 417 

Need to find a permanent solution to the 
recurrent floods in Bihar (MUR 377) 
(Deb. 3, Vol. n, 07'{)7·2004) Col. 329 

Need to grant a financial package for all 
round development of the State of Bihar 
(MUR377) 
(Deb. 1, Vol. II, 05.{)7-2004) Col. 281 

Need to modernize the aerodrome at 
Gopalganj, Bihar (MUR 377) 
(Deb. 9, Vol. II, ] 5'{)7 .20(4) Col. 45 ] 

Need to open new telephone exchange in 
Saran district of Bihar so as to enable 
clearing the pending cases for 
telephone connections (MUR 377) 
(Deb. 21. Vol. IV, 23'{)8-2004) Col. 452 

Need to provide a financial package to 
the Government of Bihar for rendering 
assistance to the people affected by 
floods in the State (MUR 377) 
(Deb. 19, Vol. Ill, 19.08.2904) 
Col. 422-23 . 

Need to provide funds to the Government 
of Bihar for reviving the Bihar State 
Seeds Corporation (MUR 377) 
(Deb. 24, Vol. IV, 26-08-2004) 
COl. 393-94 

Need to release funds tOr the Maharajganj 
Mashrak raillinc and to extend the rail 
li~ upto Permanandpur in Bihar 
(MUR377) 
(Deb. 9, Vol. II, 15-07·20(4)Col.4S2 

factory at Gadhara (Barauni) in ~orth 
Bibar(MUR377) 
(Deb. 21, \bL Iv, 23'{)8-2004) Col. 452 

Need to set up an All India Institute of 
Medical SciaJces at Patna, Bihar and 
make it fianctional at the earliest 
(MUR377) 
(Deb. 17, Vol. III, 17-08·2004) 
Col. S02'{)3 

Need to solve the problem of scarcity of 
drinking;water in Gaya, Bihar throup 
Centrally 'Sponsored Schemes 
(MUR377) 
(Deb. 23, \01. IY,25'{)8-2004)Col. 803 

Need to take suitable measures in 
consultation with Government of Nepal 
to check recurrent floods in Bihar 
(MUR377) 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 330 

Need to telecast the programmes of 
Doordarshan-2 in Katihar district, Bihar 
(MUR377) 
(Deb. 17, Vol. III, J 7-08-2004) 
Col. SO 1.{)2 

Need to widen and raise the land level of 
National Highway No.77 between Janar 
and Saidpur in Bihar with a view to 
protect the people of Sitamarhi from 
floods (MUR 377) 
(Deb. 16, \Ol.lU,16'{)8-2004)Col. 546 

New National Highways in Bihar 
• (Deb. 3; Vol. II, 07-07-2004) 

Col. 204-05 
Old Bridges on NHs in Bihar 

(Deb. 8, Vol. II, 14-07-2004) 
Col. 169-'0 
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Opening ofl. T. 
(Deb. 12. Vol. III, 20-07-2004) 
Col. 233-34 

Opening ofSainik Schools in Bihar 
(Deb. 14, Vol. III, 22-07-2004) Col. 65 

Shipping Service between Patna and 
Haldia 
(Deb. 3. \b1.1I, 07-07-2004) Col. 143 

Stampede during Recruilment in Bihar 
(Deb. 19, \b1.1II, 19-08-2004) Col. 220 

Waiting List of Telephone Connections 
in Bihar 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 230-33 

Youth Hostels in Bihar 
(Deb. 6, Vol. II, 12-07-2004) 
Co1.317-18 

BUateral Ties 
Bilateral Tics with Britain 

(Deb. 8, \b1.1I, 14-07-2004) Col. 270 
Bilateral Trade 
Agreement between India and Thailand 

(Deb. 20, Vol. VIII, 20-08-20(4) Col. 166 
Bilateral Trade between India and China 

(Deb. S, \bl. 0,09-07-2(04) Col. 81 
Framework Agreement Adopted by the 

World Trade Orpnisation (St.) 
(Deb. 16, Vol. III, 16-08-2004) 
COI.S14-18 

India-UK Agreement 
(Deb. 16, Vol. Ill, I 6-08-20(4) Col. 210 

Indo-Bangla-Bilateral Trade 
(Deb. 15, Vol. Ill, 23-07-2004) 
Col. 198-99 

'BIII(.) 
1. The Appropriation (Railways) Vote 

on Account No.2 Bill, 2004 - Passed 
2. The Appropriation (No.2) Bill, 2004 

- Passed 

3. The Appropriation (Vote on· 
Account) No.2 Bill, 2004 - Passed 

(Deb. 17, Vol. III, 17-08-2004) 
CoI.4S9~ 

Abolition of Child Labour in Hazardous 
Employment, 2004 -(Int.) 
(Deb. 5, Vol. II, 09-07-2004) Col. 327 

Appropriation (NO.2) Bill, 2004 - Consid. 
" Pass 
(Deb. 13, Vol. III, 21-07-2004) 
COI.S62-64 

Appropriation (No.3) Bill, 2004 -Int. 
(Deb. 23, Vol.' IV, 25-08-2004) 
Col. 822-24 

Appropriation (Railways) No.3 Bill, 2004 
-Int. 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 457-60 

Appropriation (Vote on Account) No.2 
Bill, 2004 -Consid. " Pass 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 559-62 

Committee on Private Members Bills and 
Resolutions-First Report-Presented 
(Deb. 18, VoI.III,I8-08-2004)CoI.476 

Committee on Private Members' Bills and' 
Resolutions- - Sceond Report Presented 
(Deb. 23, \b1.1V,25-08-2004)CoL 795 

Compulsory Voting Bill, 2004 -(Int.) 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 327-28 

Constitution (Amendment) Bill, 2004 -
(Amendment of article 155) Int. 
(Deb. 5, \b1.1I, 09-07-2004) Col. 325 

Constitution (Amendment) Bill, 2004 -Int. 
(Insertion of new article 16A) 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 325, 328-30 

Constitution (Scheduled Castes) Order 
(Amendment) Bill, 2004- Int. 
(Amendment to Schedule) 
(Deb. 5, Vol. II, 09-07-20(4) Col. 326 
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Constitution (Scheduled Tribes) Order 
(Amendment) Bill, 2004-lnt. 
(Amendment of the Schedule) 
(Deb. S, Vol. II, 09-07-2004) Col. 326 

Customs and Central Excise Laws (Repeal) 
Bill, 2004 -lnt. 
(Deb.21, Vol. IV. 23-08-2004) Col. 44S 

Delay in Submission of Bills 
(Deb. 16. Vol. III. 16-08-2004) 
Col. 235-36 

Finance (No.2) Bill. 2004 -Int. 
(Deb. 4. Vol. II, 08-07-2004) Col. 36 

Finance (No.2) Bill. 2004 - Consid. 
(Deb. 24. Vol. IV, 26-08-2004) 
Col. 398438 

Government Servants (Declaration of 
Assets and Investigation) Bill. 2004 
(Deb. 5. Vol. II, 09-07-2004) Col. 328 

Preponing of Submission of Outstanding 
Demands to Vote of the House and 
Appropriation (No.3) Bill. 2004 and 
Finance (No.2) Bill, 2004 - Consid. 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 805-07 

Representation of the People 
(Amendment) Bill, 2004 

(Insertion of new article IVA)-Int. 
(Deb. 5, Vol. II, 09-07-2004) Col. 330 

University of Allahabad Bill, 2004-(Int.) 
(Deb. S, VOI.U, 09-07-2004) Col. 330 

Victims' of Natural Calamities 
(Rehabilitation a~d Financial 
Assistance) Bill, 2004 
(Deb. S, Vol. II, 09-07-2004) Col. 329 

Bio-Dlesel 
Use ofBio-Diesel in Trains 

Bio-Sphere Reserves 
Establishment of National Parksl 

SanctuariesIB io-sphere Reserves 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 335-38 

Bio-Techno. 
Indian Institute of Bio-Technology 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 638-39 

New Bio-Technology Policy 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 310-1 1 

Research and Development in Bio-
Technology 
(Deb. 23, Vol. IV, 25-08-2004) Col. 761 

Task Force on Application of 
Biotechnology 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 237-39 

BiOla. Plants 
Setting up of Biogas Plants 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 272-77 

.Biotech Parks 
Biotech Parks at Vadodara 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 440-41 

Bird. 
Deaths of Animals and Birds in Delhi Zoo 

(Deb. 21, Vol. IV, 23-08-2004) 
Col. 126-28 

Extinction of Bird Species 
(Deb. II, Vol. III, 19-07-2004) 
Col. 107-08 

(Deb. 19, Vol. III, 19-08-2004) 
Col. 268-69 Extinction of Birds 

(Deb. I, Vol. 
Col. 180-82 

II, 05-07-2004) 
Bio-Divenlty 
Indig~us Kno,wledJe ofBio-Diversity 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 494-95 f 

Extinction ofBinis and Animals 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 369-70 
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Birth and Death Rates 
Birth and Death Rates 

(Deb. 23, Vol. IV. 2S-08-2004) 
CoI.763~ 

Black Marketing 

I National Dairy Development Board I (Deb. 21, Vol. IV. 23-08-2004) 
Col. 171-72 

Bodo Accord 

Bodo Accord 
(Deb. 2, Vol. II. 06-07-2(04) Col 277 

Black Marketing of LPG and Kerosene 
(Deb. 24, Vol. IV, 26-08-2004) BodoHandloomProducts 
Col. 83-8S Central Fund for Bodo Handloom 

Black Marketing of Rail Tickets I r~~~1 11, 09-07-20(4) Col 234 
(Deb. 14. Vol. III, 22-07-2004) " . 
Col. 24243 Bodo M ........ 

Black Money 
New Sc~e t~ Unearth Black t.1oney 

(Deb. IS, VoI.III,23~-20(4)CoI.19 

Blacldisted Companies 

Sale of Medicines by Blacklisted 
Companies 
(Deb. )3, Vol. 111,21-07-2004) 
Col. 270 

BIalt Reculatinl Macllinll 
Cost Per Kilometer of Blast Regulating 

Machines 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 287-88 

Blood Banks 

Activities of Bodo Militants. 
(Deb. 7, VoI.II,13-07-20(4)CoI. 354 

BodoIaDd 
Agricultural University in Bodoland 

(Deb. I, Vol. II, 05-07-2004) 
Col. 178-79 

Development Package for Bodoland 
(Deb. 17, VoJ.I-U, 17-08-20(4)CoI.2S4 

BOLT Schemes 
Imponant Project to Private Sector 

(Deb. 9, Vol. II, I ~7-20(4)CoI. 203 
BombSI .... 

Incident of Bomb Blast at Dhamaji District, • 
Assam 
(Deb. 17, Vol. III, 17-08-2004) 

Shortage of Blood Col. 364~S 
(Deb. 23, Vol. IV, 25-08-2004) Bombay StockEKunle 
Col. 486-87 

Transfusion of Safe Blood 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 183-84 

Board. 

Aifocation of Funds to Animal Welfare 
Advisory Boards 
(Deb. 21, Vol. IV, 23-08-2004) 
CoI.IS7-S8 

CurbiDg Malpractices on Trading in BSE 
andNSE 
(Deb. )5, Vol. Ill, 23-07-2004) 
Col. 185-86 

BonulA-ct,1965 
Amendment in Payment of Bonus Act, 

1965 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 240-41 

Master Plans by Brahmaputra Board Book Sanks 
(Deb. 16, Vol. III, 16-08-2004) Setting up of Book Banks 
Col. 377-79 (Deb. 2, Vol. II, ~7-2(04) Col. 103 
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Bookstalls Fencing on Indo-Pak Border 
Allotment of Bookstalls to Unemployed (Deb. 2, Vol. II, 06-07-2004) 

Graduates Col. 22-26 
(Deb. 24, \t)l.IV, 2~8-20(4) Col. 249 : Bonier Road. 

I 
Control of Bookstalls Contract I Construction of Border Road 

(Deb. 24, Vol. IV. 26-08-2004) (Deb. 9, \t)1.n, 15-o7-2(04)Col.57 
Col. 327-28 

Irregularities by Bookstall Contractors 
(Deb. 24, \t)1.1V, 26-08-20(4) Col. 258 

BonIer Area DeY ..... t Projects 

Progress regarding Border Roads 
(Deb. 9, Vol. 11, 15-07-2004) 
CoI.IOS..()6 

Repair of Roads 
(Deb. 19, Vol. III, 19-08-2004) Col 137 

Border Area Development Projects 
(Deb. 2, Vol. II, 06-07-2004) BorderSeturity 
Col. 13-17 Check Posts on Bangladesh Border 

Border Areal 
CoastaVBorder Area Development 

(Deb. 17, Vol. III, 17-08-20(4) Col. 328 
Compensation to Farmers 

(Deb. 9, Vol. II, 15-07-2004) 
Col. 78-82 

Border Dispute 

(Deb. 17, Vol. III, 17-08-2004) 
Col. 106-07 

Joint Patrolling on Bangladesh Border 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 39-40 

Border Security Force 

Abduction ofBSF Officials 
(Deb. 2, Vol. D, 06-07-20(4) Col. 314 

Border Dispute between Himachal Excesses by BSF 
Pradesh and Uttaranchal (Deb. 7, Vol. II, 13-07-2004) 
(Deb. 17, Vol. Ill, 17-08-2004) I Col.3S3-S4 
Col. 342-43 I Fake Encounter Charge hits BSF 

Border Dispute with Assam and Nagaland (Deb. 17, Vol. Ill, 17-08-2004) 
(Deb. 2, Vol. II, ~7-2004) Col. 283 Col. 385-86 

Border Fencina OverstayofBSFICRPFlClSF/lTBP in NCR 
Border Fencing . . (Deb. 12, Vol. III, 20-07-2004) Col. 95 

(Deb. 23, VoI.IV,2S-08-2004)Col.2S8 I Red Tape Grounds BSFs Brand New 
(Deb. 17, Vol. Ill, 17-08-2004) Chopper Fleet 
CoI.32()'22 i (Deb. 23, Vol IV, 2S-08-20(4) Col. 408 

Fencing of Bangladesh Border l Border Talks 
(Deb. 23. Vol. IV, 25-08-20(4) Col. 404 i Sino-Indian Border Talks 

Fencing on Indo-Bangladesh Border ; (Deb. 18, Vol. III. 18-08-2004) 
(Deb. 7, Vol. II, 13-07-2004) Col. 3-37 
Col. 108-09 Bottled Water 

FenCing on Indo-China Border 
(Deb. 17, Vol. III. 17-08-2004) 
Col.4SS 

~esticides in Bottled Drinking Water 
(Deb. 3, Vol. II, 0"7-07-2004) 
Col. 92-93 
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Sale of Spurious Mineral Water 
(Deb. II, Vol. 111,19-07-2004) 
Col. 101-14 

BPOMarket 
Restriction in BPO Market 

(Deb. 10, Vol. II, 16-07-.2004) 
Col. 193-94 

Brahmaputra Board 

Brahmaputra Board 
(Deb. I, Vol. II, 05-07-2004) 
Col. 86-87 

Brahmo. Supersonk Cruise MluJle 
Induction of Brahm os Supersonic Cruise 

Missile 
(Deb. 24, \b1.IV, 26-08-2004) Col. 293 

Brain Drain 
Brain-Drain 

(Deb. 17, Vol. 1JI, 17-01-2004) 
CoI.S7·11 

Brazil 
Indo-Brazil Tl'IIde 

(Deb. IS, Vol. III, 23-07-2004) 
Col. 103..()4 

Procurement of Jets from Brazil 
(D·eb. 9, Vol. II, 15-07-2004) 
Col. 177 

Brakwater FacUity 
Setting up of Breakwater Facility 

(Deb. 18, Vol. III, 18·08-2004) 
Col. I 77·7S 

Bridle. 
Bridge Over Rapti River 

(Deb. 18, Vol. III, 18-08-2004) 
CoI.I02~3 

Bridges in Uttar Pradesh 
(Deb. 13, Vol. 111,21-07-2004) 
0>1.242 

Bridles on National Hiahways 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 27 1-77 

Bridges Over Ganga 
(Deb. 13, Vol. III, 21·07 -2004~ 
Col. 143 

Construction of Bridges and National 
Highways in Arunachal Pradesh 
(Deb. 23, Vol. IV. 25-08·2004) 
Col. 412-83 

Construction of B ridges and National Rail 
Road Projects . 
(Deb. 24. Vol. IV, 26-08-2004) Col. 137 

Construction of Bridges on NH-52 
(Deb. 9, Vol. II, 15·07-2004) 
Col. 168-72 

Construction ofRCC Bridge 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 83-84 

Daman Bridges Collapse 
(Deb. 7, Vol. II, 13~7-2004)CoI. 137 

Need for construction of a bridge over 
river Ganga in Buxar, U .P. (MUR 377) 
(Deb. 21. \u1.1V, 23~1-2004) Col. 450 

Need to construct a bridge over river 
Chambal at Usaidghat (MUR 377) 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 391 

Need to construct a new bridge linking 
Unnao with Kanpur in Uttar Pradesh 
(MUR377) 
(Deb. 13, \UI. 111, 21 ~7-2004) Col. 504 

Need to construct a new bridge near 
Peranai Regulator to provide 
connectivity of Nilokkottai and 
Usilampatti taluks of Madurai and 
Dindigul districts in Tamil Nadu 
(MUR377) 
(Deb. 17. Vol. 111, 17-01-2004) 
Col. 500 

Need to construct a new 'bridge on river 
Gomti at Jaunpur. Uttar Pradesh 
(MUR377) 
(Deb. 13, \UI. IIJ,21'()7-2004)CoI. S03 
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Need to construct an over-bridge on the 
rail line at Nasik, Maharashtra 
(MUR377) 
(Deb. 13, Vol. III, 21-07-2004) Col. 50S 

Need to construct on Over-Bridge at 
railway crossing in Saharsa, Bihar, 
(MUR377) 
(Deb. 6, Vol. II, 12-07-2004) Col. 417 

Need to expedite the construction of the 
planned bridge over river Siang at 
Raneghat. Pasighat in East Siang 
district of Arunachal Pradesh 
(MUR377) 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.412-t3 

Need to undertake repair work on the 
National Highway between Paswan 
Chowk and Musarigharari via Jandaha 
in Hajipur, Bihar and also strengthen 
the bridges on Baya and Noon rivers 
(MUR377) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 422-23 

Old Bridges on NHs in Bihar 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 169-70 

Over-Bridges on Highways 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 171-82 

Saraighat Bridge 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 161 • 

World Bank Assistance for Construction 
of Bridges 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 84 

Rail Over Bridges and Under Bridges in 
Karnataka 

BroadCaulc 

Need to sanction the requisite amount to 
extend the Kapadvanj-Modasa broad 
gauge railway line in Western Railway 
Division to Shamlaji road (MUR 377) 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 345-46 

Broadband Polley 

Policy on Broadband 
(Deb. I, Vol. II, 14-07-2004) 
Col. 231-33 

Policy on Broadband/Internet Penetration 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 188-S9 

Broldclsten 
ExistingAgreement between Broadcasters 

and Cable Service Providers 
(Deb. 24, \t)1. Iv, 26-08-2004) Col. 257 

Broadcasting 

Air Stations in Tribal and Hilly Areas in 
Orissa 
(Deb. 19, Vol.lII,19-oS-2004)CoI.341 

Ban on using of Foreign owned Satellites 
(Deb. 19, Vol. m,19-08-20(4)CoI.2S4 

Clearing of Music and Video Albums 
(Deb. 19, Vol. III, 19-08-2004) Col. 199 

Installation ofHPTILPTNLPTs in Ladakh 
(Deb. 19, Vol. III, 19·08-2004) 
Col. ISS-56 

Irregularities in Awarding Marketing 
Telecast Rights 
(Deb. 19, Vol.III,19-01-2004)CoI.166 

Letter of Intent for DTH Telecast-
(Deb. 19, Vol. III, 19-08-2004) 
Col. 250-51 

(Deb. 19, Vol. Ill, 19-08~2004) New Broadcasting Policy 
Col. 372-82 (Deb. 24, Vol. IV, 26-0B-2004) Co/. 287 

Britain 
Bilateral Ties with Britain 

(Deb. 8, Vol. II. 14-07-2004) Col. 270 

Regulator for Broadcasting Sector 
(Deb. 9, Vol. n, 15-07-2004) 
Col. 397-98 
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Remix Songs 

(Deb. 19. Vol. III. 19-01-2004) 
Col. 243-44 

Setting up of New AIR/DO Centres 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 349-53 

Setting up of Production Studios 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 365-66 

Special Package for N ER 
(Deb. 19. Vol. III, 19-08-2004) 
Col. 225-28 

lJpgradation ofLPT into HPT in Rajasthan 
(Deb. 19. Vol. III, 19-08-2004) 
Col. 34446 

BTSTowen 
Scuing up of BTS Towers . 

(Deb. 18, Vol. III, 18-08-2004) 
Co1.361-62 

Buddhist Sites 

Development of Buddhist Sites 
(Deb. 21. Vol. IV, 23-08-2004) 
Col. 182-83 

Hi-Speed Rail Corridor to Connect 
Buddhist Spots 
(Del:,. 24. Vol. IV, 26-08-2004) 
Col. 165 

Budget 
Budget Deficit ofCentrelState Government 

(Deb. 10. Vol. II, 16-07-2004) 
Col.218-19 

Budget for Welfare of People 
(Deb. 20. Vol. VIII. 20-08-2004) 
Col. 94 

Budlet (General) -1004-05 
General Budget 2004-05 - General 

Discussion 
(Deb. 8. Vol. II, 14-0'1'-2004) 
Col. 351-402 

Budget General - Presentation 
(Deb. 4, Vol: II, 08.07-2004) 
Col. 2-35 

General Budget. 2004-0S - General 
Discussion Demands for Grants on 
Account - (General), 2004-05 and 
Demands for Excess Grants· (General), 
2001-2002 
(Deb. 13, Vol. 111,21-07-2004) 
COI.S07-59 

General Budget, 2004-0S- General 
Discussion and Demands for Grants 
on Account (General) - 2004-05 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 3334S, 346-S8 

BudKet (Railways) -2004-05 
Railway Budget, 2004-05-General 

Discussion and Demands for Grants 
on Account-Railways, 2004-OS 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 30943 
(Deb. S, Vol. 11, 09-07-2004) 
Col. 29S-99 

BuUdina By-Laws 
Amendment/Withdrawal of Notification, 

1983 
(Deb. 7, Vol. II. 13-07-2004) 
Col. 163 

Construction of Additional Floors in 
Existing Buildings 
(Deb. 23. Vol. IV. 25-08-2004) 
Co1.2S9-60 

Buildin .. 
Price of Lands/Buildings/Flats Built by 

DDA 
(Deb. 23. Vol. IV. 25-08-2004) 
Col. 389 

World Bank Aided Capacity Building 
Projects 
(Deb. 13. Vol. 111,21-07-2004) 
Col. 243-44 

Bureau oflndian Standard 
BIS Marking for Household Appliances 

(Deb. 16. Vol. III, 16-08-2004) 
CoI.3C6-07 
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Bus Service 

Bus Service 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 269-70 

Need to take immediate steps to ensure 
early completion of the Quiton By-Pass 
Project in Kerala (MUR 377) 
(Deb. I, Vol. II, 05-07-2004) 
Col.2S0 

Bus Service between Amritsar and I P fH 'h BIB P . rogress 0 an ar- e agum ye- ass 
NankanaSahib I (Deb. 18, Vol. III. 18-08-2004) 
(Deb. 18, Vol. III. IS-08-2004) Col. 201-02 
Col. 109-10 

Tour Package. for Lahore-Delhi Bus 
Passengers 
(Deb. 23, Vol. IV, 25-0S-2004) 
Col. 413 

8y-pass(es) 

By-Pass for Jaipur 
(Deb. 23. Vol. IV, 25-08-2004) 
Col. 449 

C&AGRepol1 

C" AG Report No.1 0 of2004 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 96 

C and AG Report on Review of Some 
Selected Judgements Pronounced 
(Deb. 15, Vol. 111,23-07-2004) 
Col.210-14 

C and AG Report on Undercharging of 
By-Pass on East-West Corridor Tax 

(Deb. 23, Vol. IV, 25-08-2004) (Deb. 15, Vol. 111,23-07-2004) 
Col. 667 Col.2SI-82 

By-Pass on National Highway-3 C-DoT 
(Deb. 23, Vol. IV. 25-08-2004) C-DOT256 Exchanges in Ladakh 
Col. 620-21 (Deb. 13. Vol. III. 21-07-2004) 

By-Pass Road on NH No.6 
(Deb. 23. Vol. IV. 25-08-2004) 
Col. 599-600 

By-passes on NH-24 
(Deb. 13, Vol. III. 21-07-2004) 
Col. 186-87 

Kollam By-pass on NH-47 
(Deb. 13, Vol. III. 21-07-2004) 
Col. 249-50 

Col. 151-52 

CabinCmv 

Recruitment of Cabin Crew 
(Deb. 10, Vol. II. 16-07-2004) 
Col. 249 

Cabinet 
Downsizing of Cabinet of States 

(Deb. 10, Vol. II, 16-07-2004) 
Col. 159-60 

National Highways By-pass in Assam Cable Service Providers 
(Deb. S. Vol. IJ, 14-07-2004) Existing Agreement between Broadcasters 
Col. 120-21 and Cable Service Providers 

Need to provide adequate funds for the (Deb. 24. Vol. IV. 26-08-2004) 
construction of Rohtang Tunnel and a Col. 257 
by-pass at Mana1i. Himachal Pradesh CablelV 
<Ml\R377) Cable TV Business by BSNL 
(Deb. 24, Vol. IV, 26-08-2004) I (Deb. 23, Vol. IV, 25-08-2004) 
Col. 388·89 Col. 577-78 
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Cables 
Demand and Supply of Cables 

(Deb. 3, Vol. II, 07-07-2004) 
Col. 110-11 

Hindustan Cables Limited 
(Deb. 19, Vol. III. 19-08-2004) 
Col. 193-94 

Calorie Consumption 

Per-Capita Calorie Consumption 
(Deb. l, Vol. 11, 05-0·7-2004) 
Col. 126-21 

CAMPA 
Constitution of CAMPA 

(Deb. 21. Vol. IV. 23-08-2004) 
Theft of Cable Col. 138-40 

(Deb. 13. Vol. 111.21-07-2004) C dl C 'tyC II Col. 2S3-54 ana an ommunl 0 eles 

Calamity RelierFund I Amcer1ilcan and Canadian Community 
o eges 

Projects Under CRF ' (Deb. 12. Vol. III. 20-07-2004) 
(Deb. 18. Vol. III, 18-08-2004) Col. 246 
Col. 178-80 

Calcutta 
Filling Vacancies in Mormugao Port Trust 

(Deb. 3. Vol. II. 07-07-2004) 
Col. I 34-3S 

Callinl Attention 
Calling Attention to Matter of Urgent 

Public Importance (CA) 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 481-S07 

Move to curb the right to strike by 
employees and placing other 
restrictions on the working class and 
steps taken by the Government in this 
regard (CA) 
(Deb. 18. Vol. III, 18-08-2004) 
Col. 481-82 

Reported reduction in interest rate of 
Employees Provident Fund from 9.5 
percent to 8.S percent and steps taken 
by the Government in regard thereto 
(CA) 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 47S-96 

Situation arising out offall in the Price of 
Rubber and steps taken by the 
Government in regard thereto (CA) 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 443-4S 

Canlls 
Sutlej-Yamuna Link Canal Project 

(Deb. I. Vol. II. OS-07-2004) 
Col. 123-24 

Assistance to Punjab for Construction of 
KandiCanal 
(Deb. II, Vol. III, 19-07-2004) 
CoI.6S 

Indira Gandhi Nahar Project 
(Deb. 11, Vol. 111, 19-07-2004) 
Col. 225 

Rehabilitation of Indira Nahar Land 
Oustees 
(Deb. 6, Vol. II. 12-07-2004) 
CoI.26S 

Cancer 
Assistance to NGOs for Cancer 

Awareness 
(Deb. 23. Vol. IV. 2S-01-2004) 
Col. 753-56 

Cobalt Machines for Cancer Treatment 
(Deb. 13. Vol. 111,21-07-2004) 
Col.llS-16 

Canteen Facility 
Canteen and Medical Facility to PMF 

(Deb. 2, Vol. ... I~, 06-07-2004) 
Col. 297 ~,~. 

../ ~" 
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Need to extend cantcca and medical 
facilities to retired employees ofpera-
military forces in the country 
(MUR371) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 425-426 

CaDteeD Sto ... DepartmeDt 

CallO 
Cargo Traffic 

(Deb. 3, Vol. II, 07-87-2004) 
Co,. 267-6t) 

Transportation of Car&~ .. 
(Deb. 3, Vol. II, 07-07-2004) 
CoL 199 

Sellini ofCSD Items in Open Market 
(Deb. 9, Vol. II, 1S-07-2004) CubCorps 
Col. 78 Production of C.ash Corps 

CIDtoDmeat Boards 
Constit,pon of Cantonment Boards 
• (Deb. 9, Vol. II, 15-07-2004) 

Cot 219-20 
CAPAIU 
Assistance to NGOs by CAPART 

(Deb. 9, ~I.II, 15-07-2004) Col. 58 
CAPART for Drought Prone Areas 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 242-43 

CAPART in Jharkhand 
(Deb. 14, Vol. m, 22-07-2004) Col. 208 

Development under CAPART inAndaman 
cl Nicobar Islands 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 121·22 

Ol-jectives of CAP ART 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 249-50 

CapitallDvestllleDt 
Capital Investment by NRls 

(Deb. IS, Vol. III, 23-07-2004) 
CoI.S6 

Capital Markets 
Capital Markets - B.a Presentation 

(Deb. 4, Vol. II, 08-07-2004) 
Col. 16-17 

ClpltaUoD Fee 
Capitation Fee 

(Deb. 13, Vol.m,21-07-2004)CoI.127 

(Deb. 5, Vol. II, 09·07-2004) 
Col. 95-96 

CIsbew 
Crisis in Cashew Industry 

(Deb. 10, ~I.II, 16-07-2004)CoI.IJ6 
Need to look into the hardships faced by 

the local inhabitants around .th~ 
cashew plantations in Kasargod district 
of Keral. due to use of Endosulfan 
pesticide (MUR 377) 
(Deb. 3, Vol. n, 07-07-2004) Col. 32' 

Need to provide financial assistance for 
reviving and promoting the Cashew 
IndUlby in Keraia (MUR 377) 
(Deb. 18, VoI.ID, 18-08-2004) Col. 513 

CubewBoard 
Cashew Board 

(Deb. S, Vol. n, 09-07-2004) Col. 233 
C ......... bour 

Regularisation of Casual Labour 
(Deb. 17, Vol. III, 17.08.2004) 
CoL 192-94 

CAT 
Anomaly in Pay Scale of Assistants 

(Deb. J 8, Vol. III, 18-01-2004) 
C01.31S·16 

ClttIe 
Artiftciallnsemination Facility for Cattle 

(Deb. 21, Vol. IV, 23-08-2004) 
Col. 172·77 
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Ceatnl Bureau orInvestilltion 
Bribery Cases handled by CDI 

(Deb. 8, Vol. II, 14-07-2004) 
Col. 271-72 

CBICues 
(Deb. 3, Vol. II, 07-07-2004) 
Co1.I~1 

CBllnquiry in Bungling 
(Deb. II, Vol. III, 19-01-2004) 
CoI.IS3-S4 

Shortage ofCBI Officers/Field Staff 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 70S-06 

CBSE 
C.B.S.E. 

(Deb. 17, Vol. III, 17-08-2004) 
Col. 371-74 

CeliPboDe. 
Cell Phone Operators 

(Deb. 23, Vol. IV, 2S-08-2004) 
CBllnquiry into the Marad Musacrt Col. 63948 

(Deb. 2, Vol. II, 06-07-2004) CellPhoneServiceofBSNL 
Col. 17-22 (Deb. 8, Vol. II, 14-07-2004) 

CBllnquiry on PMT Leak Case Col. 97 
(Deb. 17, Vol. III, 17-08-2004) Increue in Demand of Cell Phones 
C01.1l4-1S (Deb. 18, Vol. III, 18-08-2004) 

CBI Raid on Officials ofSEBI Col. 260-62 
(Deb. 20, Vol. VIII, 20-08-2004) CellularTelepboneOperaton 
Col. 249 

CBIRaids 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 273-74 

CBI Raids in Cement Corporation oflndia 
Ltd. 
(Deb. 9, Vol. II, IS-07-2004) 
Col. 392 

CBI Raids on Revenue Officials 
(Deb. 10, Vol. II, 16-07-2004) 
CoI.S6-62 

Coordination between CBI Authorities 
and Local Police 
(Deb. 23, Vol. IV, 2S-08-2004) 
CoI.40?'()8 

Pending CBI Cases 
(Deb. IB, Vol. III, 18-08-2004) 
CoI.17S-77 

Permission for CBI Enquiry 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 149-50 

Separate Cadre for CBI 
(Deb. 3, Vol. II, 07-07-2004) Col. 139 

Licence for Cellular Telephone Operators 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 627-30 

Objections of Cellular Operators 
, (Deb. 23. Vol. IV, 2S-08-2004) 

Col. 463-64 
Cement 
Cement Manufacturers 

(Deb. 10, Vol. II, 16-07-2004) 
CoI.IS7-S8 

Demand of Cement in Gulf 
(Deb. 10, Vol. II, I 6-07-2004) Col. 159 

Export of Steel and Cement to China 
(Deb. IS, Vol. III, 23-07·2004) 
Col. 238·39 

Cement Corporation Or india 
CBI raids in Cement Corporation of India 

Ltd. 
(Deb. 9, Vol. II, 1 S-07·2004) CoL 392 

Conuption in Cement Corporation of India 
Ltd. 
(Deb. 9, Vol. n, 15-07·2004) CoI.306 
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Procurement ofDG set by CCI Ceatral Board orFilm Certiflcatioa 
(Deb. 19, Vol. III, 19-08-2004) 
Col. I 94-9S 

Fee for Examination of Films by CBFC 
(Deb. 24, Vol. IV, 26-08-.2004) 

Reconstruction ofCCI Col. 23S-37 
(Deb. 14, Vol. III, 22-07-2004) CentralCoalfieldsLimited 
Co1.217-18 

Census 
Census 

Death of Workers in Vaniadih Projects 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 146-47 

(Deb. 7, Vol. II, 13-07-2004) Ceatral Eselle Departmeat Col. 99-104 
(Deb. 23, Vol. 
CQI.197-99 

Centaur Hotel 

I V, 2 S -0 8-2004) Appeal Filed by Central Excise Department 
(Deb. 1 S, Vol. III, 23-07-2004) 
Col. 249-S I 

Sale of Centaur Ho&el Central Fund 
(Deb. IS, Vol. III, 23-07-2004) Central Fund for Bodo Handloom 
Col. 117 Products 

Central Advisory Board (Deb. 5, Vol. D, 09~7-20(4) Col. 234 

Central Advisory Board of Education Direct Central-Funds to Autonomous 
(Deb. 17, Vol. III, 17-08-2004) District Councils 
CoI.l81-82 (Deb. 17, Vol. III, 17-08-2004) 

Col. 112 
Central Advisory Board of Education -

Election Central Government 
(Deb. 17, VoI.IU, 17~1-2004) Col. 468 Budget Deficit ofCentrelState Government 

CentralAlencies (Deb. 10, Vol. II, 16-07-2004) 

Implementation of PMGSY through CoI.218-19 
Central Agencies Central Government Employees 
(Deb. 24, Vol. IV, 26-01-2004) Retirement Age of Central Government 
Col. 345-46 Employees 

Central Assistance (Deb. 5, Vol. II, 09-07·2004) 

Central Assistance for OBCs Schemes Col. 209-10 
(Deb. 19, Vol. Ill, 19~8-2004)CoI.251 Central Grant 

Central Assistance under NSLRS Grant to Chhattisgarh under Prohibition 
(Deb. 23, Vol. IV, 25-08-2004)' Scheme 
Col. 288-89 (Deb. 24, Vol. IV, 26-08-2004) 

Grant to Maharashtra Col. 219 
(Deb. 10, Vol. II, 16~7-20(4)CoI.125 Central Indian Pharmacopoeia 

Need to extend adequate Central I Laboratory 
Assiltance for development of tourism Conversion of Central Indian 
in the State of Rajasthan (MUR 377) Pharmacopoeia Laboratory 
(Deb. 19, Vol. III, 19-08-2004) (Deb. 18, Vol. III, 18-08-2004) 
Col. 421-22 Col. 242-43 
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Centl'll Inland Wlter Transport Central Silk BOlrd 
CorporatioltLimited Central Silk Board - Election 

Reviving CIw:rC Limited (Deb. 5, Vol. II, 09-07-2004) Col. 270 
(Deb. 18, Vo I. III, 18-01-2004) Central St.tistic.1 Ol'lanisation 
Col. 6U6 CSO Release on GOP Growth 

CeDtral .... tituteofPl.stic EnlPaeerilll (Deb. I, Vol. II, 14-07-2004) 
ancl ndmolol)' Col. 122-23 

Setting up ofCIPET in Jaipur 
(Deb. 17, Vel. m, 17.08-20(4) Col. 18S 

Central Ubraria 
Linking of all Central Libraries 

(Deb. 24, \\>1. Iv, 26-08-2004) Col. 241 
Central Marine Flsherle. Research 

IIIStitute 
Shifting ofCMFRI 

(Deb. 16, Vol. III, J 6-01-2004) 
Col. 237-38 

Ctatral Public Underbldnll 

Central Tales 
Share of Central Taxes to States 

(Deb. 5, Vol. II, 09-07-2004) Col. 199 
Central University 
Central University Status to State 

Universities 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 342-43 

Central VlliI.nce Commission 
CVC Permission for Prosecution 

(Deb. 13, Vol. III, 21-07-2004) 
CoI.4S3-S4 

Central Public Undertaking! in Kerala Finalization of Vigilance Cases 
(Deb. 9, 'Vol. II, 15-07-2004) (Deb. 13, Vol. III, 21-07-2004) 
Co1.207'()1 Col. 434-36 

Central RailwaY' 
Turbhe-Thane Section 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 162-63 

Central Road had 
Funds Released ifrorn CRF to Punjab 

(Deb. I, 'WI. n, 1~7-2004) Col. 78 
Funds to Maharashtra Under CRF 

(Deb. 3, Vol. II, 07-07-2004) 
Col. 140-41 

Central Rural Saaitation Pl'OIramme 
Central Rural Sanitation Propamme 
, (Deb. 19, Vol. III, 19-08-2004) 

CoL3$S-S6 
C.atral Secretariat Service 
Cadre Strenath ofCSS 

(Deb. 1., Vol. III, 11-08-2004) 
CoL 69-70 

Central Warehouslna Corporation 
Malpractices in CWC 

(Deb. II, Vol. III, 19-07-2004) Col. 92 < 

Storage Capacity ofFCI and CWC 
(Deb. 16, 'WI.ID,I6-08-20(4)CoI. 7S 

CeDtnlly Aided Scbemes 
Centrally Aided Schemes in Towns of 

Orissa 
(Deb. 17, Vol. 111, 17-08-2004) 
Col. 215-86 

Centrally Aulsted Scheme. 
Funds for Centrally Assisted Schemes 

(Deb. IS, Vol. III, 23-07-2004) 
Col. 39-40 

CentraDy Sponsored ScheIDel 
Allocation of Fundi to AsIIIn Under 

Centrally Sponsored Schomea 
(Deb. 7, Vol. II, 13-07-2004) 
CoI.3S4-S6 
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Centrally Sponsored Scheme I Ayurvedic Medicines to CGHS 
(Deb. II, Vol. Ill, 19-07-2004) (Deb. 23, Vol. IV, 2S-()8~2004) 
Co1.340-62 Col. 691-92 
(Deb. 3, \b1.1I, 07-07-2004) Col. 44 Blacklisted CGHS Chemists 

Centra lIy Sponsored Schemes for (Deb. 18, \b1.1II, 18-08-2004) Col. 200 
Agriculture CGHS Beneficiaries Plagued with 
(Deb. 6, Vol. II, 12-07-2004) Difficulties 
Col. 367-72 (Deb. 8, Vol. II, 14-07-2004) 

Reduction in Centrally Sponsored 
Schemes 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 131-32 

Reyiew of Centrally Sponsored Schemes 
(Deb. 3. Vol. II, 07-07-2004) 
Col. 178-82 

Review of Performance of Centrally 
Sponsored Schemes 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 264-86 

Withdrawal of Centrally Sponsored 
Schemes 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 10-12 

Centre State Relationship 
New Commission for Central State 

Relationship 
(Deb. 7, \bl. II, 13-07-2004) Col. 110 

Cess 
Cess from Petroleum Products for Oil 

Industry 
(Deb. 9. Vol. II, 15·07·2004) 
Col. 341-43 

CGHS 

Absence of Doctors in CGHS 
Dispensaries/Hospitals 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 413-15 

Availing~ilitiesofCGHS Dispensary 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 86-87 

Col. 88-89 
CGHS Empanelled Private Hospitals 

(Deb. 18, Vol. III, 11-08-2004) 
CoI.lIl-27 

CGHS inAssam 
(Deb. 8, Vol. II, I 4-07-2004) Col. 101 

Construction of Building for CGHS 
Dispensaries, Delhi 
(Deb. 23, VoUv, 2S"()8-2004) Col. 626 

Criteria for Appointing Local Chemist 
(Deb. 13, Vol. III, 21-07-2004) 
Co1.l14-15 

Disparity in providing Medicines to COHS 
BenefICiaries 
(Deb. 18, Vol. 1II, 18-08-2004) 
Col. 397-98 

Fraud in Purchase ofMediciaes 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 703-04 

Functioning ofCGHS Dispensaries 
(Deb. 3, Vol. II, 07-07-2004) 
Col.ln-78 

Irregularities in the Purchase of Drugs 
UnderCGHS 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 273-74 

Life Saving Medicines in CGHS 
(Deb. 3, Vol. II, 07-07-2004) 
CoL44-4S 

Opening CGHS Dispensaries in Delhi 
during 2004-05 
(Deb. 8, Vol. 11,14-07-2004) 
Col. 23UO 



46 LOK SABHA 

Opening CGWS Dispensary at Mayur Vihar Chemical Fertilizen 
(Deb. 18, Vol. III. 18-08-2004) Production Cost of Chemical Fertilizers 
Col. 439-40 (Deb. 7, Vol. II, 13-07-2004) 

Opening of Medical Hospitals and CGHS 
Dispensaries 
(Deb. 23, \\>1. Iv, 25-08-2004) Col. 692 

Pennission for Treatment under Specialist 
Doctors 
(Deb. II, Vol. Ill, 11-08-2004) 
Col. 205..()7 

Policy for Assisting COHS Beneficiaries 
(Deb. 18, Vol. III, 18-01-2004) 
Col. 70-71 

Recognised Private Hospitab and Nursing 
Homes 
(Deb. 18, Vol. III, 18-08.2004) 
Col. 211-22 

Reviewing PIl'IUQeters ofCGHS 
(Deb. 13, Vat III, 21.07-2004) 
Col. 209-11 

Selection of Private Hospitals by COHS 
(Deb. I, \tll.ll,I4-07·2004)CoI.234 

Shortage of Medicines in COHS 

Col. 138-140 
Recognition of Chemical Fertilizer Plants 

(Deb. 12, Vol. III, 20-07-2004) 
Col. 111-16 

Chemical. 
Bungling in Import of Potash 

(Deb. 17, Vol. III, 17-0'-2004) 
Col. 299-300 

International Convention on Poisonous 
Chemicals 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 25S-56 

Need to $top ftI1her reduction in the impor1 
duty on Soda Ash so u &0 save the 
indigenous Soda Ash industry in 
Gujarat and other parts of the country 
(MUR377) 
(Deb. 13, Vol. 111,21-07-2004) 
Col.'~l 

Production of Ethanol 
{Deb. I, \tll.lI,05-07-20(4)Col.14 

(Deb. 3, Vol. II, 07.07.2004) Taxes on Chemicals Fertilizers 
Co1.151.52 (Deb. 17, Vol. III, 17.01.2004) 

CoI.313·19 
Spurious Drugs in COHS Dispensaries 

(Deb. I, Vol. II, 14.07.2004) Chemists 
Col. 64-65 Criteria for Appointins Local Chemist 

Strike by CGHS Scheme 
(Deb. I, Vol. II, 14·07-2004) 
Col. 182-83 

e ........ 

(Deb. 13, Vol. III, 21.07 .. 2004) 
Col. 114-15 

Strike by CGHS Scheme 
(Deb. I, Vol. II, 14-07.2004) 
CoL 182-83 

Challans ofVehiclea in Delhi C ..... ttllprtl 
(Deb. 23, Vol. IV, 25·01-2004) Allotment of Land to Oovel'lUlleftt of 
Col. 213-85 Chhattilprh CUm.,. LaI CajnJ Moitta 1'nIIt (Deb. 12, Vol. m. 2()'()7·2004) Col. 206 

Income 1ix Exemption to Institutions 
(Deb. 10, Vol. II, 16-07.2004) 
Col. 87 

Assistance to Chhatiqarh under NPRPD 
(Deb. 24, Vol. IV, 26·01·2004) 
Col. 77-" 



SUBIECf INDEX 47 

Construction of Barrage in Joranala in 
Chhattisgarh 
(Deb. II, Vol. III, 19-07-2004) 
Col. 44-45 

Opening of Branches of Bapks 
(Deb. IS, Vol. III, 23..07-2004) 
Col. 124-32 . 

Pending Proposals of Chhauisgarh 
Financial Package ofChhattisgarh (Deb. 13, Vol. m,21.Q7-20(4) Col. 121 

(Deb. 3, Vol. II, 07-07-2004) Pending Proposals under ADIP 
Col. 171-72 (Deb. 24, Vol. IV, 26-01-2004) 

Funds Allocated to Chhattisgarh for NCES Col. 319-20 
(Deb. 7, Vol. II, 13-07-2004) PiggerySchemeinChhattisgarh 
CoL 163-64 (Deb.21, Vol. IV,23-01-20(4) CoL 162 

Funds Provided to Chhattisgarh 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 117-11 . 

Qrant to Chhattisgarh under Prohibition 
Scheme 
(Deb. 24, Vol. IV. 26-08-2004) 
Col. 219 

Inclusion of Satnami Caste in Another 
Schedule 
(Deb. 9, Vol. 11. 15-07-2004) 
Co1.417-18 

Inter-State Highways in ChhaUisgarh 

Potential Reserves of Gold. Diamond and 
Bauxite in Chhattisprh 
(Deb. 20, Vol. VIII. 20-08-2004) 
Col. 68 

Railway Projects of Madhya Pradesh and 
Chhattisgarh 
(Deb. 14, Vol. III. 22-07-2004) 
Col. 218-23 

CbUdAbuse 
NHRC Workshops on Child Abuse 

(Deb. 17. Vol. III, 17-01-2004) 
CoL 106 

(Deb. 23, Vol. IV, 25-08-2004) 
Co,I.670-71 CbiId Healt_ Can 

Anaemic Deficiency amons School 
Children 

~Needto accord the status of a Central 
University to Guru Ghasidas Uniwrsity 
in Bilaspur district, Chhattisgllrh 
(MlJR.J77) 
(Dob. 13, Vol. III, 21-07-2004) 
CoI.S02.Q3 

Need to construct a rail line between 
Kh8ll)mam in Andhra Pradesh and 
Dhanantri in Chhattisgarh via 
. Malkangiri. Jeypore. NawaranlPur and 
Umerkot in Orissa (MUR 377) 
(Deb. 1, Vol. II. 05-07-2004) 
Col. 278 

Need to take steps for ensurinl early 
completion of the Mogra Irrigation 
projCC' 'It RAVrwndgaon in ChhaUisgarh 
(MUR377) 
(Deb. 16, Vol. Ill, 16-08-2004) 
CoI.S44-45 

(Deb. 17, Vol. III, 17-08-2004) 
Col. 377 

Diagnosis from Drop of Blood 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 695-96 

CbiId Llbour 
Abolition of Child Labour 

(Deb. 11, Vol. III, 19·07-2004) 
Col. 264-65 

Abolition of Child Labour in Hazardous 
Employment Bill, 2004- Int 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 327 

Bonded Child Labour 
(Deb. 11, Vol III, 19-07-2004) 
Col.~ 
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Bonded Child Labour in Circus 
(Deb. 21, Vol. IV, 23-08-2004) 
Co1.17G-71 

Child Labour 
(Deb. 1, Vol. II, 05-07-2004) 
Col. 175-77 
(Deb. 6, ~1. II, 12-07-2004) CoL 306 

Child Labour EUmination ProIfllllUDC 
(Deb. J, Vol. II, 05-07-2004) 
Col. 252-53 

Implementation of Mid-Day-Meal Scheme 
(Deb. 17, Vol. III, 17-08-2004) 
Co1.31G-14 

Working of State Council of Child Welfare 
(Deb. 23. Vol. IV, 25-08-2004) 
Co1.28f 

Children 
Approval oflCDS-III Project 

(Deb". J 7, Vol. Ill, J 7-0'-2004) 
Col. 1l.J. 

Children IS Domestic: Labour Auistuce under ICDS 
(Deb. 6, Vol. II, 12-07·2004) (Deb. I', Vol. III, 17-01-2004) 
Col. 109-10 CoL 92-104 

Children in Hazardous Activities Child,..d Women Welfare Schemes 
(Deb. 6, Vol. iI, 12-07-2004) (Deb. 7, Vol. II, 13-07-2004) 
Col. 263-64 Col. 291 

Engagement of Children in Zari Industries Children Film Complex 
(Deb. IS, Vol. III, 23-07-2004) (Deb. 9, Vol. II, 15-07-2004) 
Col. 124 Col. 55-56 

Indo-US Venture for Eliminating Child 
Labour 
(Deb. J, Vol. II, 05-07-2004), . 
Col. 105-06 

Proposal under National Child Laboua 
Project 
(Deb. I, Vol. 
Col. 161 

Child Marriage 
Child Marriage 

(Deb. 7, Vol. 
COI.2S3-54 

ChDd MortaUty Rate 

Child Mortality Rate 

II, 13-07-2004)' 

(Deb. 8, Vol. II. 14-07-2004) 
Col. 248-52 

Child Mortality Rate in Government 
Hospitals • 
(Deb. 18, Vol. III, 18-08-2004) 
CoI.IG-23 

Cbild Welfare 
Awareness Camps Organised by NIPCCD 

(peb. 17, Vol. III. 17-08-2004) 
Col.303-OS 

Children Infected by Flourosis 
(Deb. 3, Vol. II, 07-07-2004) 
CoI.2G-26 

Criminal Training to Children 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 165 
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Children Death Rate 
Death of Children Due to Malnutrition 

(Deb. 11, Vol. Ill, 18-08-2004) 
Col. 141-42 

Children Film Soelety 
Children Film Society 

Expansion of 0-8 and O~ I 0 
(Deb. 13, Vol. III, 21-07-2004) 
Col.lSO-S1 

Export of Steel and Cement to China 
(Deb. 1 S, Vol. 111, 23-07-2004) 
Col. 238-39 

(Deb. 24, Vol. IV, 26-08-2004) ExporttoChina 
Col. 309-13 (Deb. 20, Vol. VIII, 20-08-2004) 

Child Right 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 277-78 

U.N. Charter ofRiaht of Children 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 197 

Chilli 
Heavy Premium for Paddy and Chilli 

(Deb. 16, Vol. III, 16-08-2004) 
Col. 233-35 

Need to initiate appropriate measures for 
the benefit of chilli producing farmers 
of Andhra Pradesh (MUR 377) 
(Deb. I, Vol. II, OS-07-2004) 
Co1.2n-78 

China 
Anti-Dumping case against Chinese 

Companies 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 160 

Bilateral Trade between India and China 
(Deb. 5, Vol. II, 09-07-2004 
Col. 81 

Chinese Goods Flooding Guwahati 
Markets 
(Deb. 20, Vol. VIII. 20-08-2004) 
Col. 87-88 

Common Nuclear Doctrine among India, 
China and Pakistan 
(Deb. 3. Vol. 11,07-07-2004) Col. 51 

Competition from China in Textiles 
(Deb. 5. Vol. 11.09-07-2004) Col. 51-53 

CoL204-0S 
Fencin& on Indo-China Border 

(Deb. 17, Vol. III. 17-01-2004) 
Col. 455 

India China Bilateral Trade 
(Deb. 10, Vol. II, 16-07-2004) 
CoI.2SO-S1 

Indo-ChinaAarcement 
(Deb. 15, Vol. III, 23-07-2004) 
Co1.2S-26 

Indo-China Bilateral Ties in InfrastJucture 
Sector 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 132-33 

Sino-Indian Border Talks 
(Deb. 18, Vol. III, 11-08-2004) 
Col. 3-37 

Smuggling of Silk from China 
(Deb. IS, Vol. m, 23-07-2004) Col. ,-6 

Threat from Pakistan and China on Sea 
Border 
(Deb. 14, Vol. ID, 22-07-2004) Col. 17 

Trade with China and Myanmar 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 139 

Trilateral Axis among India, Japan and 
China 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 147 

CbromeOre 
Ceiling on ExpoJ1 of Chrome Ore 

(Deb. 17, Vol. III, 17-08-2004) 
CoJ.421-22 
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Circus 
Bonded Child Labour in CirC'us 

(Deb. 21, Vol. IV, 23-08-2004) 
Col. 170-71 

CISF 
Overstay ofBSFICRPFICISFIITBP in NCR 

(Deb. 12, Vol. III, 20-07-2004) 
CoI.9S 

CidaJTow .. 
Centrally Aided Schemes in Towns of 

Orissa 
(Deb. 17, Vol. Ill, 17-01-2004) 
CoI.2IS-16 

DeclarationofCitiesasA-1 Cities 
(Deb. S, Vol. II, 09-07-2004) 
Col.l77-78 

Development of Cities 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 78 

Development of Counter Magnet City 
(Deb. 12, Vol. III, 20-07-2004) 
C01.2S-26 

Developmont of Delhi as a World Class 
City 
(Deb. 17, Vol. III, 17-01-2004) 
CoI.4IS-16 

Problems Afflicting Hospitals in Metro 
Cities 
(Deb. 3, Vol. II, 07-07-2004) 
CoI.2S3-S4 

Proposal submitted by the State 
Government 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 107-01 

Selection of Cities under Me,1 City 
Scheme 
(Deb. J 7, Vol. III, 17-01-2004) 
Col. 407·09 

Slum Population in Cities 
(Deb. 17, Vol. III, 17-01-1004) 
CoI.2S~77 

Citizeasbip 
Dual Citizenship to NRIs 

(Deb. 3, Vol. II, 07-07-2004) 
CoI.4S 

Civic AmeDities 
Funds for Basic Amenities in Slums 

(Deb. 7, Vol. II, 13-07-2004) 
CoI.2S9-66 

CivHAviatioa 
Airlines Insurance Premium 

(Deb. 20, Vol. VllI, 20-01-2004) 
Col. 211-82 

Expansion of Air Space 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 163 

Import of Aircraft to India 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 45-46 

Naresh Chandra Committee 
(Deb. IS, Vol. Ill, 23-07-2004) 
Col. 191-94 

New Civil Aviation Policy 
(Deb. S, Vol. II, 09-07-2004) 
Col.17S 

Open Sky Policy 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 293 

Openina of Small Airports 
(Deb. 20, Vol. VIII, 20-01-2004) 
CoI.46-SI 

Ownershiplleasc ofTerminus by Domestic 
Airlines 
(Deb. 20, Vol. VIlI, 20-01-2004) 
Col. 319 

PurcbaR of Aircraft 
(Deb. 20, Vol. VIII, 20-01-2004) 
CoI.9-J4 

Reduction of Air Fares 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 261-69 
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Remittance of Dues by Travel Agents 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 206-12 

Restriction of Entry Points to Foreign 
Airlines 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 27 

Civil Service Examina"" 
Inclusion of Environmental Sciences in 

Civil Service Examination 
(Deb. II, Vol. III, 11-01-2004) 
Col. 167-69 

Civil". IDdian ' ...... n 
Release of Civilian Indian Prisoners from 

PakJails 
(Deb. 8, Vol. II, 14-07-2004) 
CoI.20I"()2· 

CleaDlIness Drives 
Cleanliness Drives at Railway Stations 

(Deb. 24, \bl. rv, 26..()8-2004) 
Col. 291 

Climate 
Report on Climate Chanaes 

(Deb. 16, Vol. III, 16-08-2004) 
Col.n-78 

CIiDIeaITria .. 
Clinical Trials of Products by Bio-Tech 

Companies 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 258-59 

CIotb 
Import of Cotton and Linen 

(Deb. 20, Vol. VIII, 20-01-2004) 
CoI.~1 

au" 
Taxes Paid by Clubs 

(Deb. 10, Vol.' II, 16-07-2004) 
Col. 21 1-12 

Co-opendve PolIcy 
National Co-operative Policy 

(Deb. 21, \bl. IV; 23-08-2004) 
CoI.2S7 

Co-operative Soeietiel 

Difficulties Faced by Co-operative 
Societies 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 50-51 

Co-opendve System 
Revitalising Co-operative Credit System 

(Deb. 6, \b1.1I, 12.(J7.2004) Col. 260 

C" 
Allocation of Coal to Private Players 

(Deb. 20, Vol. VIII, 20-01-20(4) 
Col. 290 

Coal Deposits in Andhra Pradesh 
(Deb. IS, Vol. III, 23-07.2004) 
Col. 226-27 

Coal Gassitication Plant 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 176 

Coal Mine Accidents 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 207-10 

Dam Under North Coal Project lohe 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 231 

Decline in Production of Coking Coal 
(Deb. 23, Vol. IV, 25-01-2004) 
CoIA73 

Demand and Supply ofCoaJ 
(Deb. 10, Vol. II, 16·07-2004) 
CoI.26().64 
(Deb. 20, Vol. VIII, 20-01-2004) 
CoJ.32-33 

Diversion of Quota of. Power and Coal 
from MP to Maharashtra 
CDeb. 2, Vol. II, 06-07-2004) 
Col. 165-67 

Import of Coal 
(Deb. 20, ~. VUI, 20-01..20(4) Col. 90 

Import ofCokina Coal for SAIL 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 175-76 
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Increase in Coal Prices 
(Deb. 5, Vol. II. 09·07.2004) 
Co1.212-13 

Liberalisation of Coal Sales Policy 
(Deb. IS, Vol. III, 23-07·2004) 
CoI.2~S 

Modernisation and Expansion oflron Ore 
and Coal Mining 
(Deb. 17, Vol. III, 17·01·2004) 
CoI.390-92 

Need to Increase the Royalty on Non-coal 
Major Minerals (MUR 377) . 
(Deb. 13, Vol. III, 21·07·2004) 
CoI.S04 

Policy for Coal Excavation 

Revision of Royalty of Coal 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 279 

Revival ofDankuni Coal Complex 
(Deb. 20, Vol. VIII, 20·01·2004) 
CoL 148-49 

Rise in Prices of Coal, Petrollftd Diesel 
(Deb. 15, Vol. Ill, 23-07-2004) 
Col. 19-20 

~ity of Coal to Steel Plants 
(Deb. 2. Vol. II, 06-07-2004) 
CoI.3~s 

Setting up of Gas and Coal based Plants 
(Deh. 17, Vol. III, 17-08-2004) 
Col. 301-04 

Shortage ofNon-Coking Power Grade Coal 
(Deb. 23, Vol. IV, 25.01·2004) (Deb. 5, Vol. II, 09-07-2004) 
Col. 470-72 Col. 77-78 

Production of Coat Shortage ofStatfin the Coal Subsidiaries 
(Deb. 10, Vol. II, 16-07-2004) (Deb. 5, Vol. II, 09-07-2004) 
Col. 224-26 

Production of Good Quality Coal 
(D.b. 23, Vol. IV, 25-08-2004) 
Col. 631-36 

Proposal for Coal Mining Works in 
Bhandaria 
(Deb. 10, Vol. II, 16·07-2004) 
Col. 256 

Raising of Coal by Coal Mafia 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 41 I 

Rate and Royalty of Coal in Madhya 
Pradesh 
(Deb. 20, Vol. VIII, 20·08-2004) 
Col. 276-77 

Review of Royalty Rate of Coal in respect 
of Uttar Pradesh 
(Deb. 20, Vol. VllI, 20-08-2004) 
Col. 60 

Revision of Coal Royalty 
(Deb. 5, Vol. II, 09·07-2004) 
Col. 121-22 

Col. 102 
Supply of Coal to Industry 

(Deb. IS, Vol. III, 23-07-2004) 
Col. 137-38 

Transportation of Coal byCIL 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 267-68 

Coal based »>ower Station 
Power Generating Capacity of Old Coal 

based Power Station 
(Deb. 2, Vol. II, 06-07-2004) 
C.o1.270-74 

Coal Companies 
Coal Videsh Mines 

(Deb. 10, Vol. II, 16-07-2004) 
Col. 113-14 

Development and Welfare Works by WCL 
(Deb. 23, Vol. IV, 25·08-2004) 
Col. 74144 

Modernisation of Coal Mines 
(Deb. 10, Vol. II, 16-07.2004) 
Col. 111-12 
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Privatisation of Coal Companies 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 237 . 

Renewal of Mining lease by Coal 
Companies 
(Deb. ) O. Vol. II, 16-07-2004) 
Col. 247 

Revival Package for EO. and other Coal 
Companies 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 64-66 

Coal India Umited 
Community Development by CIL 

(Deb. S, Vol. II, 09-07-2004) 
Col. 99 

CoalM11ItS 
Expansion of Coal Mines 

(Deb. lS, Vol. III. 23-07-2004) 
CoJ.4748 

Fire in Coal Mines 
(Dob. 23, Vol. IV, 2S-08-2004) 
Col. 609-10 

Coal ProJedI 
New Projects of Coal 

(Deb. 15, Vol. III, 23-07-2004) 
CoL 172..,76 

Profit and Loss of Coal Projects 
(Peb. 23, Vol. IV, 2S-08-2004) 
Col. 469-70 

Coastal Areas 
. Imported Machinery Purchase - CIL Coastal Area Development Fund 

(Deb. 10, Vol. II, 16-07-2004) (Deb. 16, Vol. III, 16-08-2004) 
Col. 87-90 Col. 320-21 

loss in Cll Subsidiaries 
(Deb. 23, Vol. IV, 25-08-2004) 
COJ.S80-81 . 

Merger of Ancillary Units of Coal India 
limited 
(Deb. 15, Vol. Ill, 23-07-2004) 
Col. 110-12 

Mqing BPCLand HPCL wi1h ONGC and 
CILwithlOC 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 74-75 

Shifting of Headquarters 
(Deb. 5, Vol. II, 09..()7-2004) Col. 235 

Transportation of Coal by CIL 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 267-68 

Coal Mine Worken 
Pension to Coal Mines Workers 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 582 .... 3 

RIse&tlement of Displaced Coal Mine 
Workers 
(Deb. 15, 'WI. m. 2J..()7-2004) 
Col. 106 

CoastaVDorder Area Development 
(Deb. 17 .• Vol. III, 17-08-2004) 
Col. 328 

Construction of Houses along Coastal 
Areas 
(Deb. 21. Vol. IV, 23-08-2004) 
Col. 400 

Need for Central assistance in checking 
the erosion caused by the sea in the 
coastal areas of Udupi Parliamentary 
Constituency, Karnataka (MUR 377) 
(Deb. 18, Vol. III, 18-08-2004) 
CoI.'1I 

Soil Erosion in Coastal Zones 
(Deb. II~VoI.III, 19-07-20(4) 
Col. 271 

Coastal ReauJatory Zone 
Amendments to EIA and CRZ 

Notifications 
(Deb. 21, Vol. IV. 23-08-2004) 
0,1,179-10 

Special Economic Zones under CRZ 
(Deb. 21. Vol. IV, 23-08-2004) 
Col, 277-71 
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.:i 

CoutII Shlppl ... Dev ....... ApMy e.eeGrowen 
Setting up of a Coastal Shipping 

Development Agency 
(Deb. I, VoI.II,14-o7-20(4) 
Col. 91 

CoutalZone 
Coastal Zone Management Plan' 

(Deb. II, Vol. III, 19-07-2004) 
Col. 247 

Coconut 
Coconut Cultivation 

(Deb. I, Vol. II, OS-07-2004) 
Col. 22S-27 
(Deb. 16. Vol. III, '16-01-2004) 
CoI.421 

Coconut Cultivation in Gujarat 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 424-25 

Special Package for Revival of Perennial 
Crops in Kerala 
(Deb. I, Vol. II, OS-07-2004) 
Col. 146-47 

COClOIIut Development Board 
Coconut Development Board-Election 

Plight of the Coffee Growers 
(Deb. I, Vol. II, 05-07-2004) 
Col. 136 

Coffee Plaatation 
Extention ofCotTee Plantation in Orissa 

(Deb. 10, Vol. II, 16-07-2004) 
Col. 91 

emn 80s lastrument 
Purchase or Coin Box Instrument 

(Deb. 18, Vol. III, 18-08-2004) 
Col. 64 

Coins 
Lower Denomination Coins 

(Deb. 20. Vol. VIII, 20-01-2004) 
Col. 147-48 

Coir 
CoirExport 

(Deb. IS, Vol. Ill, 23-07-2004) 
Col. 167-70 

Research & Management Institute for Coir 
Sector 
(Deb. 23, Vol. Iv, 25-08-2004) 
Col. 539 

(Deb. 6, Vol. II, 12-07-2004) CoirBoeni 
Col. 399 

Coconut Technology Million 
Coconut Technology Mission 

Coir Board - Election 
(Deb. 18, Vol. III, 18-01-2004) 
Col. 479 

(Deb. II, Vol. III, 19-07-2004) Colleae(s) 
Col. 22-24 

Coffee 
Degree College in Islands 

(Deb. 12, Vol. III, 20-07-2004) 
Col. 246-47 Coffee Price 

(Deb. 10, 
Col. 114 

Vol. 11, 16-07-2004) FireSafetyMeasuresinSchoolslColleges 
(Deb. 17, Vol. lIl, 17-01-2004) 

Waiver of Coffee Growen Loan 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 290-91 

Coffee Board 
Coffee Board - Elections 

(Deb. 20~ Vol. VIII, 20-01-2004) 
Col. 343 

Col. 1-10 
Funds to Colleges and Universities 

(Deb. 7, Vol. II, 13-07-2004) 
Col. 389 

Special Grants to Colleges 
(Deb. 23, Vol. IV, 25-01.2004) 
Col. 133-34 
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Vacancies of Teaching and Non-Teaching 
Staff 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 321-24 

Commercial Activities 
Illegal Commercial use of Residential 

Properties 
(Deb. 17, \\>l.In,17-08-2004) 
Col. 378 

Investigation of Commercial and 
Residential Structures 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 243-44 

Use' of Basements for Commercial 
Activities 

National Commission for Unorganised 
Sector 
(Deb. 16, \\>1.ID,I6-08-2004) 
Col. 359 

New Commission for Welfare of 
Minorities 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 135-36 

Recommendation for Downsizing 
Strength of Government Employees 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 104-05 

Setting up of Youth Affairs 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 275-76 

(Deb. 12, Vol. III, 20-07-2004) 
Col. 79-80 Commission of)bllway Safety 

Commercial Land 

Using ofLand for Commercial Purposes 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 255 

Commercial Vehicles 

Speed Governors in Commercial Vehicles 
of Delhi 

Accident Inquiry Reports by CRS 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 105-06 

Committee(l) 

Advisory Council of Delhi Development 
Authority-Election 
(Deb. 7, Vol. II, 1 3-07-2004) Col. 417 

(Deb. 2, Vol. II, 06-07-2004) AlllndiaCouncilforTechnicalEducation-
Col. 144-45 

Commission (s) 

2nd National Labour Commission 
(Deb,. 21, Vol. IV, 23-08-2004) 
Col. 68-69 ,.,:; 

Employment Commission 
(Deb. 16. Vol. III, 16-08-2004) 
Col. 463 

Liberhan Commission 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 323-25 

Nit/oQ Commission for Women 
(Deb. 16, Vol. Ill, 16-08-2004) 
Col 144 

Election 
(Deb. 17, Vol. III, ] 7-08-20(4) 
Col. 467 

All India Institute of Medical Sciences, 
New Delhi-Election 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 293 

Animal Welfare Board oflndia-Election 
(Deb. 16, Vol. 111, 16-08-2004) 
CoI.S22 

Central Building and other Construction 
Worbrs'Advisory~Election 

(Deb. 16, Vol. 111, 16-08-2004) 
Col. 5-21 
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Cenll'll Supervisory Board-Election 
(Deb. 3, \b1.11, 07-07-2004) 
CoJ.293 

Coconut Development Board-Election 
(Deb. 6, Vol. 11;12-07-2004) 
Col. 399 

Committee on Absence of Members trom 
the Sitting of the Houit - First Report-
Laid 
(Deb. 24, Vol. IV, 26-08-20(4) 
Col. 381 

Conunittee on Ofticial ~Icc:tion 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 41 8-42 I 

Committee on Private Members' Bills and 
Resolutions - Second Report-
Presented 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 387 

Employees'S_ Insurance Corporation-
Election 
(Deb. 16, Vol. Ill, 16-01-2004) • 
Col. 52J-22 

Governing Council ofNorth-.Eastem Indira 
Gandhi Regional Institute of Health and 
Medical Sciences, Shillona - Election 
(Deb. 3, Vol. JI, 07-07-2004) 
COI.29S 

Indian Council of AlI'icultural Research 
Society - Election 
(Deb. 16, Vol. III, 16-08-2004) 
CoI.SI9 

Indian Nursing Council, New Delhi -
Election 
{Deb. 3, Vol. 11,07-07-2004) 
Col. 294 

National Oilseeds and Vegetable Oils 
Development (NOYOD) Board-
Election 

Committee on Private Members' Bills and (Deb. 16, Vol. Ill, 16-08-2004) 
Resolutions-First Report-Presented Col. 520-21 
(Deb. 18, Yol. III, 18-08-2004) National Welfare Board for Seaf/"--Col. 476 ...... .....-

Election 
Committee on Private Members' Bills and 

Resolutions-Second Report Presented 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.79S 

Committees on Estimates-Election 
(Deb., 7, Vol. II, 13-07-2004) 
Col. 413-421 

Committees on Public Accounts-Elcction 
(Deb. 7, Vol. II, 13-07-2004) 
Co1.413-14 

Committees on Public Undertakings-
Election 
(Deb. 7, Vol. II, 13-07-2004) 
Co1.414-1S 

Committees on the Welfare ofScbedu1ed 
Castes and Scheduled Trib5-Election 
(Deb. 7, Yol. II, 13-07-2004) 
Col. 415-16 

Court of AIi .... b MUllim Univerlity-
Eleedon 
(Deb. 7, Vol. II, 13-07-2004) 
~L418 

(Deb. 18, Vol. III, 18-08-2004) 
CoJ.478-11 

Post Graduate Institute of Medical 
Education and Research, Chandiprh-
Election 
(Deb. 3, Vol. II, 07-07-20(4) 
Col. 294 

Railway Convention Committee -
Appointment 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.417-18 

Rajghat Samadhi Committee -Election 
(Dob. 7, Vol. n, 13-07-2004) 
Col. 417 

RulesCommitteo-FirstReport-Presented 
(Deb. 12, Vol. III, 20·07·2004) 
Col. 320-21 

Standina Committee ofHomeA1fain.......<) 
Hundred Ninth and One Hundred 
Tenth ReportI- Preaented , 
(Deb. 21, Vol. IV, 23·01·2004) 
Col. 438-39 
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Standing Committee on Agriculture-First 
to Fourth Repor:ts - Presented 
(Deb. 17, Vol. 111.17-08-2004) 
Col. 460 

Standing Committee on Chemicals and 
Fertilisers-First and Second Report-
Presented 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 335 

S1IInding Committee on Coal and Steel-
First, Second and Third Reports -
Presented 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 795-96 

Standing Cornnittee on Commerce- Sixty-
fifty and Sixty-sixth Reports-
Presented 
(Deb. II, Vol. III, 11-08-2004) 
Col.4n 

s.din. Committee on Defence-First 
Report-Presented 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 394 

Standing Committee on Energy -- First 
and Second Reports-Presented 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 394 

Standing Committee on Ex1emaIAffairs-
First Report - Presented 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 336 

Standing Committee on External Affairs--
Second Report - Presented. 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 796 

Standing Committee on Finance-First to 
Fifth Report - Presented 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 336 

Standing Committee on Food Consumer 
Atfairund Public Distribution - First 
and Second Reports-Presented 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.196-97 

Standing Committee on Heahh and Family 
Welfare-·First to Third Reports -
Presented 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 383 

Standing Committee on Human Resource 
Development- One Hundred Forty-
ninth to One Hundred Fifty-first Report 
-Presented 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 337 

Standing Committee on Human Resource 
Development - One-Hundred Fifty-
Second Report - Presented 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 381 

SWlding Committee on Industry - One 
Hundred Forty-sixth to One HundNci 
Fifty-third Reports- Presented 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 381-82 

Standina Committee on Information 
Techno\ol)'-Firstlo Fo ..... Reports-
Presented 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 437 

Slinding Committee on Labcu'-fnllld 
Second Report - Presented 
(Deb. 19, Vol. III, 19-01-2004) 
CoL 395 

Standing Committee on Personnel, Public 
Grievances, Law and Justice - Pint 
and Second Reports - PreIented 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 383 

Standing Committee on Petroleum and 
NIIIUraI Gas-First Report ........ 
(Deb. 20, Vol. VIII, 20-01-2004) 
CoL 337 

Standinl Committee on Railway. -
Action Taken Report - Pr ...... 
(Deb. 23, Vol. IV, 25-01-2004) 
CoL 797 
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Standing Conunittee on Railways - First 
Repon - Presented 
(Deb. 19, Vol. III, 19-08-2004) 
COl.39S 

Standing Committee on Rural 
DevelopmP.Dt - First and Second 
Reports- Presented 
(Deb. 18, Vol. III, 18-08-2004) 
CoJ.476 

Standing Committee on Rural 
Development - Third and Fourth 
Report - Presented 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 395 

Standing Committee on Science and 
Technology, Environment and Forest-
One Hundred-Twenty Fifth to One 
Hundred-Twenty Seventh Reports -
Presented 
(De)). 18, Vol. III, 18-08-2004) 
Col.4n-78 

Standing Committee on Science and 
Technology, Environment and Forests 
- One Hundred twenty-eighth to One 
Hundred Thirty-first Reports -
Presented 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 382 

Standing Committee on Social Justice and 
Empowerment - First and Second 
Report - Presented 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 476 

Standing Committee on Transport, 
Tourism and Culture - Seventy-
eighty Report - Presented· 
(Deb. 18, Vol. III, 18-08-2004) 
CoL 47. 

Standing Committee on Transport, 
Tourism and Culture - Seventy-ninth, 
Eighty-First and Eighty Second 
RepOrts-Presented 
~. 24, \\)1. Iv, 26-08-20(4) 
Col. 384 

Standing Committee on Urban 
Development- First and Second 
Report - Presented 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 438 

Standing Committee on Water Resources 
- First Report - Presented 
(Deb. 21, Vol. IV, 23-08-2004) 
CoI,438 

Tea Board - Elections 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 342-48 

Common Admission Test 
Common Admission Test 

(Deb. 7. Vol. II, 13-07-2004) 
Col. 143-44 

Common Minimum Programme 
Common Minimum Programme 

(Deb. 23, Vol. IV. 25-08-2004) 
Col. 41 1-12 ' 

Employment in Common Minimum 
Programme 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 275 

Commonwealth Games 1OlO 
Development ofInfrastructure and Stadia 

for Commonwealth Games 20 10· 
(Deb. II. Vol. III. 19-07-2004) 
Col. 117-19 

Communal Riots 
Gujarat,Riots 

(Deb. 2, Vol. II, 06-07-2004) 
CoL 255·56 

Communal Violence 
Communal Violence 

(Deb. 2, Vol. II, 06-07-2004) 
Col. 334-3S 

COlBmuDicatioDl 
Connections to Wait Listed Applicants 

(Deb. 3, Vol. II, 07-07-2004) 
CoL 146 
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Optical Fibre Cable 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 725-26 

Policy on Broadband 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 23 1-33 

Community Infonnation Centres 
Community Information Centres 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 749-50 

Community Radio Service 
Community Radio Service 

(Deb. 14, Vol. III, 22-07-2004) 
Col. 102 

Company(l) 
Clinical Trials of Products by Bio-Tech 

Companies 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 258-59 

Task Force for Forget Companies 
(Deb. 20, Vol. VIII, 20·08-2004) 
Col. 269 

Compeasation 
Compensation for Failure of Family 

Planning Operations 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 449-53 

Compensation paid by NLC 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.S63-65 

Compensation to Families of Para-Military 
Forces from Kargil Funds 
(Deb. 17, Vol. III, 17·08-2004) 
Col. 173-7S 

Compensation to Fanners 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 78-82 

Compensation to Robbed Passengers 
(Deb. 9, Vol. II, 15-07-2004) 

Closure of Edible Oil Companies Col. 214-15 
(Deb. 16, Vol. Ill, 16-08-2004) CompetitiveExamiaations 
Col. 203-05 

Companies Registered with Technology 
Parks ~ 

(Deb. 18, Vol. III, 18-08-2004) 
C.ol. 147-48 

Companies under Search and Seizure 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 163-64 

Defaulting Companies 
(Deb. 5, Vol. II, 09-07-2004) 

Funds for Preparing the ST Youths for' 
Competitive Examinations 
(Deb. 12, Vol. 111,20-07-2004) Col. 52 

Compressed Natural Gu 
Emission from CNG Run Vehicles 

(Deb. 16, Vol. III, 16-08-2004) 
Col. 463-64 

ExportofLPG/CNG 
(Deb. 14, Vol. JIl,22-07-2004)Col. 83 

Col. 21 0-1 1 Supply ofCNG for Control of Air Pollution 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 186-87 Employment in Limited Companies 

(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 106-12 Computer EdUCJItion 

Fiscal Incentives to Companies 
{Deb. 8, Vol. II, 14-07-2004)CoI. 103 

Fraud brGodrej 
(Deb. 6, Vol. II, IU7.2004~CoI. 323 

Promoting Products of Companies 
(Deb. 13, Vol. HI, 21-07-2004) Col. 118 

Computer Education 
(Deb. 2, Vol. II, 06-07·2004) 
Col. 299-300 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 87-92 . 
(Deb. 23;' Vol. IV, 25-08-2004) 
CoJ.2~28 
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Computer Hardware 
Growth of Software Export 

(Deb. 13, Vol. III, 21-07-2004) 
Col. 136-37 

I.T. Hardware Production 
(Deb. 13, Vol. III, 21-07-2004) 
CoJ.IS-89 

Computer TralniDl 

Computer Training to Employees in CPWD 
(Deb. 23, Vol. IV, 2S-01-2004) 
CoJ.IIS 

Computerilatioa 
Computerisation of Post Offices 

(Deb. 23, Vol. IV, 2S-01-2004) 
COJ.S4S-64 

Super COMputers 
(Deb. 18, Vol. III, 11-01-2004) 
Co1.4S3-S4 

Theft of Computers and Senlitive 
Documents 
(Deb. 9, Vol. II. 1 S-07-2004) 
Col. 129-30 

Co.ditlo.al Ac:ceu System 

Telecom Regulatory Authority 
(Deb. 9, Vol. II. 1 S-07-2004) 
CoI.204-0S 

Conferences 

Conference on Conservation of 
Environment and Forests 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 14849 

Computerisation of Post Offices in AP 
(Deb. 8, Vol. II. 14-07-2004) ConferenceonHIV/AIDS 
CoJ.188-92 (Deb. 3. Vol. II. 07-07-2004) 

CoI.S4-60 
Failure of Computerization in DDA 

(Deb. 17, Vol. III, 17-08-2004) 
Col. 117-88 

Programme for Computerisation 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 196-97 

ColDputen 
Computer and Internet Facility 

(Deb. 18, Vol. III, 11-08-2004) 
CoJ.398-404 

Corruption in Purchase of Computers 
(Deb. 3, Vol. II, 07~07-2004) 
Col. 77 

Extended Warranty Charges on Computers 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 318-19 

Purchase of Computers 
(Deb. 23, Vol. IV, 25-08-2004) 
CoL~l 

Reducing Prices of Computers 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 193-94 

International AIDS Conference 
(D.f). 18, Vol. III, 11-08-2004) 
CoI.SS-60 

Indo-US Conference on Space Science 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 108-09 

International Conference on UN and the 
NcwThreats 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 84-85 

SAARC Communication Ministers' 
Conference 
(Deb. 13, Vol. Ill, 21-07-2004) 
Col. 229-30 

Consdtudoa 
Constitution (Amendment) Bill, 2004 

(Amendment of article I SS)-Int. 
(Deb. S, Vol. n. 09-07-2004) Col. 325 

Constitution (Amendment) Bill, 2004 
(Insertion of new article 16A) - Int. 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 325, 328-30 
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Constitution (Amendment) Bill, 2004 
(Insertion of new article 21 B) -Int. 
(Deb. S, Vol. II, 09-07-2004) 
Col. 324 

Constitution (Scheduled Castes) Order 
(Amendment) Bill, 2004-lnt. 
(Amendment to Schedule) 
(Deb. S, Vol. II, 09-07-2004) 
Col. 326 

Constitution (Scheduled Tribes) Order 
(Amendment) Bill, 2004-lnt. 
(Amendment of the Schedule) 
(Deb. S, Vol. II, 09-07-2004) 
Col. 326 

Reservation Policy ofSC/ST in the Ninth 
Schedule 
(Deb. 3, Vol. II, 07-07-2004) 
CoL 142-43 

CODldtudoD.IA ...... dm'DtI 
Amendment in Constitution (74th 

Amondment)Act, 1992 
(Deb. 12, Vol. III, 20-07-2004) 
CoL204-0S 

Amendment to Article 371 
(Deb. 17, Vol. III, 17-08-2004) 
COl.16S 

Violation of Concept of Panchayati Raj 
Constitutional Amendments 
(Deb. 14, Vol. III, 22-07-2004) 
Co1.12S-26 

CODltructioD 

Construction of Centres by HUDCO 
{Deb. 23, \bl. Iv, 25.08-2004) COL 313 

Construction of Dam over Saptllcoshi and 
Sankoshi Riven 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 356-57 

Construction of Godowns 
(Deb 21, Vol. IV, 23-01-2004) 
CoI.~O 

Construction ofHalhi Gram 
{Deb.2I, \bLIV,23-OI-20(4)CoL 157 

Construction of Hou$es along Coastal 
Areas 
(Deb. 21, \bl. Iv, 23-O8-2~ Col. 400 

Construction of New Rail Line 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 176-84 

Construction of Roads Passing through 
Forests 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 16-11 

Construction ofStadium in Hazaribagh 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 377 

Construction of Watenhed 
(Deb. 21, Vol. IV, 23-08-2004) 
Col.S8-60 

Con.tructlon Contracts 
Awarding of Construction' Contracts to 

Public Sector Undertakings 
(Deb. 9, Vol. II, 1 S-07 -2004) 
Col. 90-91 

Coastructlo. Work 
Construction Work. on Land Acquired by 

DDA 
(Deb. 7, \b1.B,13.o7-2004)CoI.I46 

CODluha.cy Service 

Settin. up of Technical Consultancy 
Service 
(Deb. 16, Vol. III, 16·08-2004) 
CoL 271-72 

Coasu .. r Aw.na .. 
. Consumer Awareness amollJ Children 

(Deb. 21, Vol. IV, 23·08-2004) 
Col. 276-77 

C ...... ' ... ra .... 
IIIep) Sale throuah NCCF Franchiles 

(D.b. I, Vol. II, 05·07·2004) 
CoLt4-I5 

Supply ofSlltionery by NCCF 
(Deb. I, Vol. II, 05·07·2004) 
Col. 73-74 
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CORsumer Forums I Coatraet System 
Infrastructure of Consumer Forums Introduction of Contract System for 

(Deb. 16, Vol. III. 16.08-2004) Cricket Players 
Co1.336-37 (Deb. 16, Vol. III, I 6'()1-2004) Col. 320 

Consumer Inrormat!on Centre Cooperative Banks 
Consumer Information Centre Assistance to Cooperative Banks 

(Deb. I. Vol. II. 05-07-2004) I (Deb. 10. Vol. 11. 16-07-2004) 
Co1.211-14 Col. 56 

Consumer Protection Cooperative Banks in Urban Areas 
(Deb. I S, Vol. III, 23-07-2004) 

Rates of Toner Cartridges Col. 225-26 
(Deb. 11, Vol. Ill, 19.07-2004) Credit Policy of Co -operative Banks 
Col. 37-31 (Deb. IS, Vol. 111,23-07-2004) 

Sale of Poor Quality Goods Col. 191-92 
(Deb. II, Vol. Ill. 19-07-2004) 
Col. 121-23 

Consumer Protection Councils 
Consumer Protection Councils 

(Deb. II, Vol.lIl, 19-07-2004) 
Col. 27-28 

Container Trailers 

Violation of Motor Vehicle Act by 
Container Trailers 
(Deb. I, Vol. II, 14-07-2004) 
Col. 159-61 

Contents Label 

Need to take steps to strength the working 
of Co-operation Banks in Gujarat 
(MUR377) 
(Deb. 7, Vol. II, 13-07.2004) 
Col. 423-24 

Cooperative Societies 
Income Tax Evasion by Cooperative 

Societies 
(Deb. 5, Vol. II, 09-07-2004) 
CoI.S2-83 

Copper Project 
Closure ofRakha Copper Project 

(Deb. 23. Vol. IV, 25-08-2004) 
Display of Contents Label Col. 412-73 

(Deb. I, Vol. II. 14-07-2004) CorporateHo ..... 
Col. 2 19-20 

Contracepdvn 
Fake Condoms 

(Deb. 8, Vol. 
COI.S2-S4 

Female Condoms 

II, 14·07·2004) 

(Deb. S, Vol. II, 14·07-2004) 
CoI.2S6-S7 

Injectable Contraceptive for Women 
. (Deb. 13, Vol. III, 21-07-2004) 

Col. 4SO-S 1 

Outstanding Taxes against Corporate 
Houles 
(Deb. S, Vol. II, 09-07-2004) 
Col. 139 

Corporate Sector 
Low Saving Rates in Corporate Sector 

(Deb. 20, \\)1. VlD,20.08-20(4)CoI.176 
Corrupdon 
Anti-Corruption Drive in DDA 

(Deb. 17, Vol. III, 17·0S-2004~ 
Col. 148-50 
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Arrest of Doordarshan Officials 
(Deb. 9, Vol. 1I, 15-07-2004) 
Col. 286-17 

Bribery Cases handled by CBI 
(Deb. I, Vol. II, 14-07-2004) 
Col. 271-72 

Cash on Camera Charges Hit Police 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 297-98 

Central Vigilance Commission 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 767-68 

Committee to Investigate Alleged 
Corruption in MCI 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 137 

Corruption in Cement Corporation of India 
Ltd. 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 306 

Corruption Cases against IFS Officers 
(Deb. 21. Vol. IV. 23-08-2004) 
Col. 119-90 

Corruption in DDA 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 23 1-32 

Corruption in Delhi Police 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 9-13 

Corruption in Kendriya Bhandar 
(Deb. 3. Vol. II, 07-07-2004) 
Col. 65 

Corruption in MCD 
(Deb. 17, Vol. III. 17-01-2004) 
Col. 43 1-32 

Corruption in Parcel Booking Offices 
(Deb. 19, Vol. III. 19-08-2004) 
. Col. 264-6S 

Corruption in Public Sector Banks 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 1-10 

CorruptiQn in Purchase of Computers 
(Deb. 3, Vol. II, 07-Q7-2004) 
Col. 77 

Corruption in Railways 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 205-06 

Corruption in Sanctioning of Proposals! 
Projects 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 118-89 

Corruption in the Rajban Cement Factory 
ofCCI 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 120 

CVC Pennission for Prosecution 
(Deb. 13, Vol. III, 2i-07-2004) 
Col. 453-S4 

Se~.itive PostinS for Tainted Officers 
(Deb. 16. Vol. III, 16-08-2004) 
CoL 360 

Special Courts for Conuption Cases 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 761-69 

COimeda 
Ban on the Sale of Cosmetic I 

(Deb. 3. Vol. II. 07~07-2004) 
CoL 101002 

COUIII' IDdIlltriel 
ClOlina Down of Cottage Industriel 

(Deb. 23, Vol. IV. 25-0'-2004) 
Col. 513-86 

Competition Faced by CoUip IndUltriet 
(Deb. " Vol. II, 14-07-2004) 
CoL 262 

Condition of Traditional and COttall 
IndUltrie. 
(Deb. " Vol. II, 14-07-2004) 
CoL 63-64 

Promotion of CoUIp IndusIrieI 
(D.b. 23. Vol. IV. 25-01-2004) 
COU3. 
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Cob 

Development of Spring-Summer Cotton 
Seed 
(Deb. II, Vol. III, 19-07-2004) 
Col. 91-92 

Export of Cotton, Yarn, Readymade 
Gannents 
(Deb. IS, Vol. 111,23-07-2004) 
Co1.l51-60 

Import and Export of Cotton. Natural and 
Synthetic Yarn 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 225-28 

Import Duty on Cotton 
(Deb: 11, Vol. III, 19-07-2004} 
CoL 81-82 

Import of Cotton and Linen 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 60-61 

Minimum Support Price of Cotton 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 331 
(Deb .. 1, Vol. II, 05-07-2004) 
Col. 87-88 

Production of Cotton 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 187-90 

Spurious Hybrids of BT Cotton 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 148-49 

CottoDMUIl 
Functioning of Cotton and Man Made 

Fibre Mills in Andhra Pradesh 
(Deb. 15, Vol. III, 23-07-2004) 
CoI.4S-46 

Cotton Projed 
Cotton Project Financed by Netherland 

(Deb. 16, Vol. Ill, 16-08-2004) 
Col. 96-97 

Coundl o, .. dia.laI8i .... ot1idIlIOIoKY 
Council oflndilll Institutea ofTedInology 

-Election 
(Deh. 17, Vol. III, 17-0'-2004) 
Col. 467-68 

CouDcil or Scientific •• d Ind ... trial 
ReHere" 

Additional Charges to Officials 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 172-73 

CSIR Embroiled in Litigations 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 104-08 

CSIR Projects 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 242-43 

International Tours 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 259-60 

Court(l) 
Backlog of Civil Cases 

(Deb. 10, Vol. II, 16-07-2004) 
CoI.2S4-55 

Court of University of Delhi 
(Deb. 7, Vol. II, 13-07-2004) 
CoI.416 

Pending Court Cases 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 72-74 

Post of Notary Public 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 206-10 

Setting up Environmental Courts 
(Deb. 20, Vol. VIII, 20-08-2004) 
Co1.1S1-S2 

Cow Slaulbter 
Cow Slaughter 

(Dcb. I, Vol. II, 05-07-2004) 
Col. 174 
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Cows SIftMaHal 

~uulin& of Cows 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 123-24 

CPWD 
Computer Training to Employees in CPWD 

(Deb. 23, Vol. IV. 25-01-2004) 
Col. liS 

CPWD Service in Government Colonies 
(Deb. 17, Vol. III. 17-08-2004) 
Col. 203-07 

Craftn 
Financial Assistance for Crane & 

Ambulance 
(Deb. 23, Vol. IV. 25-08-2004) 
Col.617-18 

Credit 

Creation of Agriculture Infrastructure and 
Credit Fund 
(Deb. 20, Vol. VIII, 20-08-2004) 
CoI.IOI:'()2 

Micro Finance and Micro Credit 
(Deb. 5, Vol. 11, 09-07-2004) 
Col. 96-98 

Credit Deposit Ratio 
Credit Deposit Ratio 

(Deb. 10, Vol. II, 16-07-2004) 
Col. 161-66 

Credit Guarantee Fund Sebe_ 
Credit Guarantee Fund Scheme for 551 

(Deb. 13, Vol. III, 21-07-2004) 
Col. 3-12 

Credit Poliey 
Credit Policy of Co -operative Banks 

Crime against Women 
(Deb. 2, Vol. II, 06-07-2004) 
Co1.212-14 
(D.b. 17, Vol. III, 17-01-2004) 
Col. 422 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 161-76.367-73 
(Deb. 23, Vol: IV, 25-08-2004) 
Col. 367-73 

Crimes and Accidents on National 
HighwayslExpressways 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 73-74 

Crimes in Trains 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 423-26 

Exchange oflnformation on Crimes 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 403-04 

Gang-Rape ofDalit Women in Bhomtola 
village, Sconi District, Madhya Pradesh 
(St.) 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 279-80 

Identification of Rape Accused 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 167-168 

Involvement of Educated Youth in 
Criminal Activities 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 216-17 

Juveniles Crimes 
(Deb. 9, Vol. II, 1'-07-2004) 
Col. 319-90 

(Deb. 15, Vol. III, 23-07-2004) I PaulRescuesWomenfi'omMoblleGoona 
Col. 191-92 (Deb. 23, Vol. IV, 25.08·2004) 

Cricket CoIA07 

Introduction of Contract System' for Survey of Crimes 
Cricket Players (Deb. 23, Vol. IV, 2'-01-2004) 
(Deb. 16, Vol. m, 16-08-2004) Col. 320 Col. 293-94 



LOK SABHA 

Women Involved in Crime 
(Deb. 7, Vol. II, 13-07-2004) 
CoI.286-90 

Crop Divenlfication 

DiversiflC8tion - B.G. Presentation 
(Deb. 4, Vol. II, 08-07-2004) 
CoI.II-12 ' 

Crop Insurance 

Crude Oil Import 
(Deb. 9, Vol. II, 15-07-2004) 
CoI.211-19 

Crude Oil Stabilisation Fund to Insulate 
Customers 
(Deb. 14, Vol. Ill, 22-07-2004) 
Col. 62-63 

, Diversification in Crude and Gas Shipping 
(Deb. 9, Vol. II, 1'.07·2004) 

Comprehensive Crop Insurance Scheme Col. 292 
(Deb. 6, Vol. II, 12-07-2004) Hike in Crude Oil 
Col. 195-96 (Deb. 19, Vol. III, 19-08-2004) 

Need to issue instructions to the General 
Insurance Company to ensure early 
clearance of the pending Crop 
Insurance claims in Karnataka 
(MUR377) 
(Deb. 13, Vol. Ill, 21-07-2004) 
CoLSOI~ 

Crop Insurance Scheme 

Col. 231-32 
Import of Crude Oil 

(Deb. 24, Vol. IV, 26-01-2004) 
Col. 11-82 

Increue in Prices of Crude Oil 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 243-44 

(Deb. 21, Vol. IV, 23-08-2004) Production of Crude Oil 
Col. 160-61 (Deb. 24, Vol. IV, 26-08-2004) 

Expansion of Crops Coverage under NAiS CoI.l24 

(Deb. JJ, Vol. III, 19-07-2004) Refinery Margin of Crude Oil 
Col. 267 (Deb. 9, Vol. II, 15-07-2004) 

Crop Production 

Scheme for Crop Production 
(Deb. I, Vol. II, 0'.07.2004) 
Col. 2'1-'2 

cropSarecy 
Negligence on Crop Safety 

(Deb. I, Vol. II, 0'-07-2004) 
CoJ.S6-'7 

CRPF 

Col. 326 
Tax on Import of Crude Oil 

(Deb. 24, Vol. IV, 26-01-2004) 
Col. 319 

Cultivatloa 
Bamboo Cultivation 

(Deb. 21, Vol. IV, 23-08-2004) 
CoL 76-80 

Cultivation ofMedic:inal Plants 
(Deb. I, Vol. II, 14-07-2004) 

OvenIayofBSFlCRPFlCISFl1TBPitNCR CoI.llS-36 
(Deb. 12, Vol. III, 20·07·2004) Scheme for Paddy Cultivation 
COl.9S (Deb. 21, Vol. IV, 23-01-2004) 

Crude OU Col 303-44 
Ban on Import of Genetic Modified Oil Utilisation ofWuteland for Cultivation 

(Deb. 16, Vol. III. 16-01-200 .. > (Deb. 24, Vol. IV. 26-08-2004) 
Col. 129-l0 CoL 1040G' 
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Cultural Exchange 
Meeting oflndo-Pak Cultural Secretaries 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 3-4 

Culturallastitutions 
Changes in Cultural Institutions 

(Deb. 19, Vol. Ill, 19-08-2004) 
Col. 73-74 

Cultural Relations 
Improving Cultural Relations with the US 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 692-93 

Culture 

Complaints against Custom Officials 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 231-32 

Excess Holding of Goods in Warehouses 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 323-24 

Need to reduce the customs duty, 
applicable to the ship breaking industry 
(MUR377) 
(Deb. 8, Vol. II. 14-07-2004) 
Col. 151 

Working of Customs Department 
(Deb. S, Vol. II, 09-07-2004) 
Col. 175-76 

Bareshua Bhaona 
(Deb. 19, Vol. III, 19-08-2004) CyberCrimet 
Col. 108 Paul Rescues Women from Mobile Goons 

NationaJ Culture Polic)' 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 187 

Preservation of Indian Culture 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 332-33 

Sound and Light Show in Warrangal 
(Deb. 14, Vol. III. 22-07-2004) 
Col. 120 

Currency Notes 
Currency Note Printing Presses 

(Deb.IOrVoI.II,I6-07-2004)CoI.259 
Polymer Currency Notes 

(Deb. 5, Vol. II, 09-:07-2004) Col. 127 
Custodial Deaths 
Custodial Deaths 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 31-33 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 328-32 

custom Duty 
Cases ofExciselCustom Duty Evasion 

(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 298-99 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 407 

Cydone 
FloodICyclone in Lakshadweep 

(Deb. 17, Vol. III, 17-08-2004) 
Col. 178-79 

D.A.V.P. 
Advertisement by D.A. V.P. 

(Deb. 9, Vol. II, 15-07-2004) 
Col. 331·32 

DlbboI Power Projeet 
Dabhol Power Project 

(Deb. 7, Vol. II, 13-07-2004) 
Col. 165-166 
(Deb. 2, Vol. II. 06-07-2004) 
Col. 14748 

Dldn Nlpr HlVeil 
AlI~nt of Teram Plots to Tribals in 

Dadra N .... Haveli 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 204 

Illegal Punctionlna of Industries 
(Deb. 2, Vol. II, 06-07-2004) 
Col.2l1 
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DMw_MIMI 
Fraud by Daewoo Motors . 

(Deb. I S, Vol. III. 23-07-2004) 
Col. 67-61 

O.ilyWa .. n 
Regularisation of Daily Wase Employees 

(Deb. 13, Vol. III, 21-07-2004) 
Col. 241 

Resularisation of Daily Wagers 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 63-64 

Dairy Developllleat 
Allocation of Funds for Development of 

Animal Husbandry and Dairying 
(Deb. II, Vol. III, 19-01-2004) 
Co1.111-92 

Dairy Projects in M.P. 

D ..... 
Atrocities Apinat Daliu 

(Deb. 14, Vol. III, 22-07-2004). 
Col. 97-91 ... 

Narmad. Dam Project 
(Deb. II, Vol. III, 19-07-2004) 
Co1.t47 

Need to increase the height ofPeriyar Dam 
for the benefit of1he fInners (MUR 377) 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 418 

Accident at Tehri Dam 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 190-91 

Bansapr Project of Madhya Pradesh 
(Deb. II, Vol. III, 19-07-2004) 
Col.l31-l2 

(Deb. 16, Vol. III, 16-08-2004) 
Col. 367 Barak and Oerukamukh Dams in Assam 

(Deb. 21, Vol. IV, 23-01-2004) 
Col. 372-73 Development and Expansion of D.iry 

Industry 
(Deb. II, Vol. III, 19-07-2004) 
Col. 276-16 

Production of Milk 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 196-200 
(Deb. t, Vol. II, 05-07-2004) 
CoI.SI-S9 

Production of Mille inA.P. 

Clearance to Subanliri Dam Project 
(Deb. 11, Vol. Ill, 19-07-2004) 
Col. 226 

Construction of Dam. 
(Deb. I, Vol. II, 05-07-2004) 
Col. I ()6.08 

Dam on TlllliPO River 
(Deb. I, Vol. II, 05-07-2004) 
Col. 139-40 

(Deb. I, Vol. II, OS-07-2004) 
Col. 69-70 Dam Under North Co.1 Project Zone 

(Deb. 10, \bLII, 16-07-2004) Col. 231 
Production ofSpuriou. Milk 

(Deb. 21, Vol. IV, 23-01-2004) 
CoI.IIS-17 

Proanmme of Dairy Industry 
(Deb. 6, Vol. II, 12-07-2004) 
COI.3S9-62 

Protection of Milk Producen 
(Deb. 21, Vol. IV, 23-01-2004) 
CoI.1S3-S4 

Effects of Dam con.truction on Silent 
Valley 
(Deb. 11, Vol. III, 19-07-2004) 
CoL 124 

Need to expedite the construction of 
Renuk. D.m in Sirmaur diltrict, 
Himachal Pradesh (MUR 377) 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 491-99 
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Need to provide compensation to 
displaced land owncrs of Raj ghat Da.m 
Project in Jhansi Parliamcntary 
Constituency, U .P. (MUR 377) 
(Deb. I, Vol. II, 14-07-2004) 
Col. 349 

DDT 
Impact of DDT 

Environment 
(Deb. 8, Vol. 
CoI.204-0S 

Death Sentence 

on Health and 

II, 14-07-2004) 

P.a.dia Dam Project Abolition of Death Sentence 
(Deb. 16, Vol. III, 16-01-2004) (Deb. 12, \bJ.m,20-07.lOO4)CoI.43 
Col. 143-44 

Method of Execution of DeaIh Scnte"" 
RehabilitidionofN ....... au.. (Deb. 20, Vol. VIII, 20.08-2004) 

(Deb. 16, Vol. III, 16·08-2004) Col. 4-9 
CO,.4IS-86 

Sethuparai Dams in Tamil Nadu 
(Deb. J 6, Vol. III, 16-01.2004) 
CoL4IS 

Dcbt Burdcn on States 
(Dcb. S, Vol. II, 09-07-2004) 
Col. 188-92 

Tipaimuka DIm 
(Dcb. 21, Vol. 
Col.14S 

Debt ofNorth-Eastcm Statcs 
IV, 23-01-2004) (Deb. 20, Vol. VIII, 20-08-2004) 

o. ... "Diu 
Daman Bridges Collapse 

(Deb. 7, Vol. II, 13-07-2004) 
Col. 137 

Non-transfer of powers to Panchayats in 
Daman and Diu 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 74-7S 

Posting of Officials to Daman and Diu 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 93 

Damodar Valcy Corporatioll 
Shifting of Hcadquarters 

(Deb. S, Vol. II, 09-07-2004) 
Col. 235 

Shifting of Headquarters orDVC 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 140-41 

Dance Museum 
Proposal from Kerala for Dance Museum 

(Deb. 24, Vol. IV, 26-08-2004) 
CoI.l37-38 

Col. 165-66 
Intcrest Rate on Debts 

(Dcb. 20, Vol. VIII, 20-08-2004) 
Col. 149 

Represcntations from States . 
(Deb. 10, Vol. II, 16-07-2004) 
Col.2S2·S3 

Debt Recovery Tribunal 
Dcbt Recovcry Tribunal in Tamil Nadu 

(Deb. 10, Vol. II, 16-07-2004) 
Col. ISS 

Deendayal Hadlka ...... ProIIUu Yojaaa 
Deendayal Hathkargha Protsahan Yojana 

(Deb. 5, Vol. II, 09·07-2004) 
CoI.I94-9S 

Defence 
Allotment of Land for Public Wclfare 

Activities 
(Deb. 14, Vol. Ill, 22·07-2004) 
COI.2S4-S5 

Appointment of Chief of Defence Staff 
(Deb. 9, Vol. II, I S-07·2004) 
Col. 403 
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Benefit of DA Merger to Defence 
Personnel 
(Deb. 24, Vol. IV, 26-08-2004) 
CoL 76 

Commissioning of Mobile Canteen Vans 
(Deb. 14, VoI.IIl,22'()7-2004)Col. 57 

Conducting of Entrance Exam in other 
Languages 
(Deb. 9, Vol. II, 15-07.2004) 
CoI.89-90 . 

Conversion of INS Vikarant into Museum 
(Deb. 19. Vol. III, 19·08-2004) 
Col. 107 

Defence Modernization - B.G Presentation 
(Deb. 4, Vol. II, 08-07.2004) 
Col. 24 

Defence ProjectslSchemes on Internet 
(Deb. 9, Vol. II, 15:..07-2004) 
Col. 124-25 

Development of Milsiles for Battle Tank 
(Deb. 9, VoI.II, lS'()7.2004) Col. 217 

Development of Multi-Role Fighter 
Aircraft 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 293..c)4 

Fake Killing in Saichen 
(Deb. 9, Vol. II, 15·07-2004) 
Col. 428-29 

Inclusion of India in Missile Defence 
Programme 

Manufacturing/Supply of Drugs 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 264 

Military Ties with USA 
(Deb. 14, Vol. III, 22·07-2004) 
Col. 229 

Monitoring System for SpendingAUocated 
Funds 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 140-41 

Need to implement 'one rank-one pension' 
scheme for Defence personnel (MUR 
311) 
(Deb. 16, Vol. III, 16-08-2004) 
CoI.S43 

Procurement of Defence Equipments 
(Deb. 14. Vol. 111, 22'()7-2004) Col. 235 

Projects Delayed due to Imposition of 
Sanctions 
(Deb. 24, Vol. IV. 26-08-2004) 
Col. 334 

Recruitment of Defence Personnel 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 130-32 

Rehabilitation of Prisoners of War 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 360-62 

Review of Defence Procurement Policy 
(Deb. 24, Vol .• V, 26-08-2004) 
Col. 308-09 

(Deb. 18, Vol. III, t 8-08-2004) 
Col. 314 Selling ofCSD Items in Open Market 

. . (Deb. 9, Vol. n,IS'()7-2004)CoI. 78 
Induction of Brahm os Supersomc Cruise 

Missile I Setting up of a Defence Modernisation 
(Deb. 24, Vol. IV, 26-08-2004) Fund 
Col. 293 (Deb. 19, Vol. 1Il, 19-08-2004) 

Irregularities in Defence Purchases 
(Deb. 9, Vol. II, 1 S'()7·2004) Col. 288 

Manufacturing of Defence Equipments by 
Private sector . 

'(Deb. 9, Vol. II, 15·07-2004) 
Col. 291·92 

CoJ.36S~7 

Snag in Jaguar Engine 
(Deb. 9, Vol.lI,15'()7-2004)CoI.408 

Transfer of Technology for 
Manufacturing ofSukhoi·30 MK·I 
(Oeb.14, Vol.III,22'()7-2004)CoI.240 
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Utilisation of Funds I Closure of Polluting Industries in Delhi 
(Deb. 14, Vol. III, 22-07-2004) (Deb. 6, Vol. II,' 12-07-2004) 
Col. 231 Col. 242 

DefeDee Production Units 
Setting up of Defence Production Units 

inU.P. 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 330 

Delbi 
Acquisition of Land 

(Deb. 12, Vol. Ill, 20-07-2004) 
CoI.SO-SI 

Construction of Additional Floors in 
Existing Buildings 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.259~ 

Construction of Building for CGHS 
Dispensaries, Delhi 
(Deb. 23, Vol. IV, 25-08-2004) 
CoL 626 

Construction of Information Technology 
Park in Delhi 

AIIMS, New Delhi (Deb. 3, Vol. II, 07.()7-2004) Col. 148 
(Deb. 3, ~/4/1. II, 07-07-2004) CorruptioninMCD 
Col. 259-60 (Deb. 17, Vol. III, 17-08-2004) 

Air Service between Jabalpur and Delhi 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 154-55 

Allotment of Land to Safdarjung Airport 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 290 

AmendmentlWithdrawal of Notification, 
1983 
(Deb. 7, Vol.II,13'()7-2004)CoI.163 

Animals Menace in Delhi 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 71-72 ' 

Anti-Corruption Drive in DDA 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 141-50 

Bifurcation ofMCD 

Col. 431-32 
Court of University of Delhi 

(Deb. 7, Vol. ll,13.()7-2004)CoI.416 
Decongestion of Delhi 

(Deb. 2, Vol. II, 06-07-2004) 
Col. 161-63 

Delhi Fire Services 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 115-16 ' 

Delhi Land Reforms Act 1954 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 379-80,419-20 

Demand and Supply of Dr inking Water in 
Delhi 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 239-40 

(0 b 7 "I I DemolitionbyMCD e. ,YO. I, \3-07-2004) " ... Col. 289 (Deb. 2, Vol. II, uu'()7-2004) Col. 211 

Bungling in Sale of Tickets in Delhi Zoo 
(Deb. 21, Vol. Iv, 23'()8-2004) Col. 272 

Challans of Vehicles in Delhi 
(Deb 23, Vol. IV, 25-01-2004) 
Col. 283-8S 

Change of Land Use in Delhi 
(Deb. 12, Vol. nI, 20.()7-2004) Col. 166 

Developing a Multi Speciality Centre at 
RML Hospital 
(Deb. I, Vol. II, 14-07-2004) 
Col. ISS-56 

Development of Approach Roads to 
'Dwarka 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 92-93 
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Development of Delhi as a World Class 
Cit)' 
(Deb. 17, Vol. III, 17-08-2004) 
CoI.4IS-16 

Distribution of Power by Private Sector in 
Delhi 
(Deb. 12, Vol. 1D,20-07-20(4) Col. 135 

Drug Racket in Delhi 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 65 

Encroachments in Connivance with 
otftcials in Delhi 
(Deb. 12, Vol. Ill, 20-07-2004) 
Col. 94-95 

lIIopl Nursing Homes in Delhi 
(Deb. 13, Vol. III, 21-07-2004) 
CoI.244-4S 

Integrated Development of Delhi 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 283 

Killin. of Foreign Tourists in Delhi 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 300-01 

Land for Housing Societies in Delhi 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 312-13 

Law and Order Situation in Delhi 
(Deb. 7, Vol. II, 13-07-2004) 
CoI.309-12 Failure (If Delhi in Checking Pollution 

(Deb. 6, Vol. II, 12-07-2004) 
Col. 25 I LosslProfit of Public Sector Fertilizer Units 

Fake Silver Coin 
(Deb. 12, Vol. Ill, 20-07-2004) 

(Deb. 23, Vol. IV, ~S-01-2004) 
Col. 351-56 

Col. 54 LPG Godowns in Delhi 

Government Accommodations Lying 
Vacant in Delhi 
(Deb. 23, Vol. IV, 2S-01-2004) 
Col. 227-30 

Heart Institute in Safdurjang Hospital 
(Deb. 18, Vol. III, 11-08-2004) 
Col. 263 

Hospital at Dwarka 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 731-32 

lIIepl Parking in Delhi 

(Deb. 9, Vol. II, 
Col. 201-09 

15-07-2004) 

Mercury Poisoning Threat to Capital 
(Deb. II, Vol. Ill, 19-07-2004) 
Col. 24().41 

Misuse of Agriculture Land in Delhi 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 278-79 

Murder of Senior Citizens in Delhi 
(Deb. 2, Vol. II, 06-07-2004) 
'CoI.13G-34 

(Deb. 23, Vol. IV, 25-01-2004) N~ug School in Delhi 
CoI.314-15(Deb. 12, Vol. III, 20-07-2004) 

Illegal Banglade~i Miarants in Delhi 
(Deb. 2, Vol. II, 06.07-2004) 
Col. 72-74 

Illegal Boring in South Delhi 
(Deb. 16, Vo I. Ill, 16-0&.2004) 
Col. 455-S6 

Illegal Construction in Delhi 
(Deb. 12, Vol. III, 20 ... 07-2004) 
Col. 27S·76 

Col. 242-44 
Need to put a check on sale of adulterated 

Ghee in Delhi and other parts of the 
country (MUR 377) 
(Deb. 23, Vol. IV, 25-08-20(4) Col. 798 

Need to regularise the unauthorised 
colonies in Delhi (MUR 377) 
(Deb. 21, Vol. IV, 23-08.2004) 
Col. 446 
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New Master Plan for Deihl Speed B ..... en in Deihl 
t (Deb. 12; Vol. III, 20·07.2004) (Deb. 12, Vol. III, 20·07·2004) 

Col. 6-10 Col. 239 
Open ina COHS Dispensaries in Delhi 

durina 2004'()S 
(Deb. 8, Vol. II. 14·07·2004) 
Col. 238-40 

• p,rklna Polic)' in Delhi 
(D.b. 17, Vol. III, 17·08-2004) 
Col.4S6 

Potllftiol'l in Delhi 
(Deb. 6, Vol. II, 12·07.2004) 
Col. 237·38 

Post ofNotll'y Publie 

Speed Oovemon In Commercial Vthleles 
ofD.lhi 
(Deb. 2, Vol. II, 06·07-2004) 
CoI.144-4S 

Stat.hood to Delhi· 
(Deb. 23, Vol. IV, 25·08·2004) 
Col. 397 

Suppl)' of Water from Sonia ViMr Water 
Plant 
(D.b. 17, Vol. III, 17·08·2004) 
Col. 110 

(Deb. IS, \'&1. III, 23·07.2004) Surve)'ofAarlcultural LIftd In Deihl 
Col. 106·10 (Dlb. 7, Vol. II, 13·07-2004) 

Promotion oflE in MCD Col. 103·105 
(Deb. 7, Vol. II. 13-07.2004) Theft of Paint Ins 
CoJ.252 (Deb. 24, Vo\. IV, 26·01·2004) 

Protected Monuments in Delhi Col.6S 
(Deb. 9,-Vol. 11, 15-07-2004) Tourist Police for foreip touriltl in Deihl 
Col. 309-26 (Deb. 21, Vol. IV, 23-08-2004) 

Renovation of INA Market CoJ.163-64 
(Deb. 17. Vol. III, 17·01-2004) TremoninDelhiReaion 

t,' C4J.392-93 (Deb. 13, Vol. III, 21-07-2004) 
Residential Use of Agricultural Land In 

Delhi 
(Deb. 23, Vol. IV. :25·01-2004) 
Col.l37-38 

Responsibilities of Sub·Divlllonal 

Col. 119-22 
Underwelaht CookinS Oas C)'linders jn 

various parts ofOelhl 
(Oeb. 51. Vol. II, 1'·07-2004) 
CoI.'7·58 

Mlliitrate of Delhi UPsradatlon and Modernisation of 
(Deb. 17, Vol. III, 17.08·2004) PrlS.tl Maldan 
Col.417-19 (Dob. IS, Vol. III, 23-07.2004) 

·Sex RAckets Operating In Delhi Col. 49 
(Deb. 12. Vol. Ill, 20-07.2004) I Usc of Baaementi for Commercial 
Col. 273·74 Activities 

Shortas.ofDrlnkinaW.torinDwaru (Deb. 12, Vol. JII, 20-07-2004) 
(Deb. 2, Vo\. II, 06.07.2004) Col. 79-10 
Col. 27';-74 Utilisation of2 NMll NM Rake from New 

Shortqe of Medicines at AIlMS, Dtlhi 
(Deb. 3, Vol. II. 01·07·2004) 
Col. 65 

Delhi to R.ewarI 
(Deb. 24. Vol. IV, 26-08-2004) 
Col. 129 
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Vacancies in Delhi Schools 
(Deb. 23, \(;l. IV, 2S-08-20(4) Col. 409 

Vacancies in M.e.D. Schools 
(Deb. 17, Vol. III, 17-08-2004) 
Co1.416-17 

Vehicular Pollution in Delhi 
(Deb. 6, Vol. II, 12-07-2004) 
CoJ.384-8S 
(Deb. 2l, Vol. IV, 23-08-2004) 
COJ.3S4-SS 

Water Bodies under Encroachments in 
Delhi 
(Deb. 17, Vol. III, 17-08-2004) 
COl.14S 

Delhi Development AutHrity 
Allotment of Flats by DDA 

(Deb. 12, Vol. III, 20-07-2004) 
C01.2S5-58 

Allotment of~d by DDA 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 178,227-28 

"Allotment of Land on Lease by DDA to 
Societies 
(Deb. 23, Vol. IV, 2j-OI-2004) 
CoI.IS7 

Allotment of land to Ineligible Institutes 
byDDA 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 387 

Functioning of Institutions 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 402-03 

MaintllllllCC of P_apet wan. of DDA 
Flats 
(Deb. 11, Vol. III, 17-01-2004) 
Col. Ht8-o9 

Prioc of LandsIBMildinplflats ~ilt by 
DDA 
(Deb. 23, ~I.IY, 2S-oI-20(4) Col. 319 

RecontIrUction of Houses by DDA 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 282-83 

Refund of Money by DDA 
(Deb. 17, Vol. m, 17-et-20C4) 
Col. 409 

Regularization of JIIeaa1 Alterationsl 
Addition. in DDA Flata 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 291-93 

Supply ofWuor through Tankers in DDA 
Colonies 
(Deb. 17, ~J. III, 17-08-20(4) Col. 327 

Vacant Fla. of DDA 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 164 

Dellai Metro Rail Project 
Delhi Metro Rail Projeot 

(Deb. 7, Vol. II, 13-07-2004) 
Anti-Corruption -Drive in DDA Col. 161-63 

(Deb. 17, Vol. III, 17-08-2004) DeIIHMilkSC ..... 
Col. 148-S0 

Delhi Milk Sdteme 
Construction Work on Land Acquired by (Deb. 6, Vol. II, 12-07-2004) 

DDA Col. 347-41 
(Deb. 7, Vol. II, 13-07-2004) DIal ...... 
Col. 146 

Corruption in DDA 
(Deb. 2, Vol. II, 06-07·2004) 
CoL 23 1·32 

Failure of Computerization in DDA 
(Deb. 17, Vol. Ill, 17-01·2004) 
CoL 117-81 . 

Co~ ill DlIhi Police 
.(D .... 21, Vol. IV, 25·01·2004) 
Col. 9-13 

Inc:nue 'iIl SInnadt of Delhi Police 
(Deb. 7, Vol. II, 13·07·2004) 
001.~51 
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._ Police Officials Arrested 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 235-38 

Promotion ofSC/ST/OBCs in Delhi Police 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 179 

Special Police Officers Working with Delhi 
• Police 

(Deb. 12, Vol. Ill, 20-07-2004) 
Col. 69-10 

DeHniltatiOll Commission 
~limitation Commission 

• (Deb. 10, Vol. n, 16-07-2004) 
Col. 84-86 

Demand for Grall" (RaIlways) 
• Demand for Grants - Ministry of Railways 

(Deb. 21, Vol. IV, 23-08-2004) 
Col. 453-58 

• 

Demands for Excess Grants (General) 
General Budget, 2004-05 - General 

Discussion Demands for Grants on 
Account - (General), 2004-05 and 

~ 

Demands fur Excess Grants-(GeneraI), 
2001-2002 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 507-59 

Demands for Gra ... -(General) 
Demands for Grantl- (General) -2004-05 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 808-22 

• Demands for Graats on Account 
(General) 

General Budget, 2004-05 - General 
• Discussion Demands for Grants on 

Account - (General), 2004-05 and 
Demands b Excess GranII-(OeneraI), 

• 2001-2002 
(Deb. 13, Vol. III, 21-07-2004) 
CoI.S07-59 

General Budget, 2004-0S- General 
Discussion and Demand's tPr Grants 
011 Account (General) - 2004-05 
(Deb. 10, Vol. II, 16-07-2004) 
~.333-4S,3~S8 

DelHcracy 
Democratic set uP. in UT 

(Deb. 2, Vol. II, 06-07-2004) 
Col. 27S-76 

Demolition 
Demolition by MCD 

(Deb. 2, Vol. II, 06-07-2004) 
Col. 281 

Dental Collele 
Admission in Governmont Dental College 

(Deb. 18, Vol. III, 18-08-2004) 
Col. 94-9S 

Departmental Railway Vika. Nlpm 

Financial Status ofDRVN 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 167 

Deportation 
Deportation ofChakmalHojong R'filaees 

(Deb. 23, Vol. IV,2S-08-2004) 
CoI.210-1I 

Deposlton 
Cheating of Poor Depositors 

(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 166-67 

Dllalinatlo. 
Desalination of Sea Water 

(Deb. 8, Vol. II, 14-07-2004) 
Col. 90-91 

Desalination Plants 
(Deb. I. Vol. II. OS-07-2004) 
Col. 57-58 

Desalination Plants in Vmaaes 
(Deb. 24. Vol. IV, 26-08-2004) 
CoL 41-42 
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Low Coat Delllloaiion PIInt 
(Deb. 23. Vol. IV, 25·08·2004) 
Co1.479-80 

D."n 
Control on Expansion ofDelOrt Ar.u 

(Deb. 14. Vol. Ill, 22·07·2004) 
Col. 235·36 . 

D",.lepl., Countri .. 
GDP Ratio in Comparilon to Other 

D.v.lopina Countries 
(D.b. 10, Vol. II, J 6·07-2004) 
Col. 176-77 

DeYeiopment 
Seminar on Alternative Strate,i •• for 

Development 
(Deb. 24, Vol. IV. 26·08.2004) 
Col. 75·76 

Develop .. 1."", Sobe ... 
Additional Fundi for New Schemel 

(Deb. 3, Vol. II, 07-07·2004) 
Col. 161 

DGMD 
Difference Rate Contracts for DOS&:D 

(Deb. 7, Vol. If, 13-07.2004) 
Col. 1 OCJ.1 0 

Procurement of Photocopies and Stencil 
Paper by OOSAD 
(Deb. 10, Vol. II, 16·07·2004) 
Col. 253·54 

Dlabet. 
Medical Facilities. to Diabetic Patients 

(Dob. 11, Vol. Ill, 18.08-2004) 
Col. 46-47 

Diamonds 
Diamond Export 

(D.b. 20, Vol. V11I. 20·0,·2004) 
CoI.29S-97;-

Potential ResOlVes of Gold, Ojanlond and 
Bauxite in Chhattll .. h 
(Deb. 20, Vol. V lit , 20·08·2004) 
Col. 68 

01 ... 1 
Prod"ction of Petrol, Diesel, Kerolene 

from Crude Oil 
(Dob. 9, Vol. II, 15·07·2004) 
Col. 290-91 

PropoII' to Export DlelCI to Plkilran 
(Deb. 9, Vol. II, 15-07.2004) 
Col. 56 

RiHln Prices of Coal, Petrol and Dielet 
(Deb. IS, Vol. Ill, 23-07·2004) 
Col. 19·20 

Withdrawal oflmport Duty on Potrol and 
Dioaol 
(Deb. 24. Vol. IV, 26-08-2004) 
Col. 164-65 

Direct Fortlln Investment 
Need to enlure increased public 

Investment in .. iculture and open the 
lector for direct foreign inveltment 
(MUR377) 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 409-10 

DIrect 1'1101 

DiroctTaxes- B.a Prosentation 
(Deb. 4. \bI.II, OS"()7·2004) Col. 26·30 

Dlreetor Gen.nl of Survey ollndla 
Offices Func:tionlna Under DOSI 

(Deb. U. Vol. Ill. 21-07-2004) 
Col. 247-41 

Directorate GeneralefClvll Aviation 
'LapulofDGCA 

(Deb. 20, Vol. VIII, 20.08.2004) 
Col. 250·'1 

DtlablUty 
Irradiation of Diamond I Aulltam:e to CbI1attl ..... h und.r NPRPD 

(Deb,. 13. Vol. Ill. 21·07·2004) (Deb. 24, Vol. IV, 26-08.2004) 
Col. 123 Col. 77.78 
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Conttltution ofNatiOMI Commiliion for 
Hudlcapp.d 
(Deb. 9, Vol. II, 1'·01-2004) 
Col. 113-14 

Integrated Education for Dlillbled Children 
(Deb. 23, Vol. IV, 25·08·2004) 
Col. 256 

New Education Policy for Handicapped 
Children 
(Deb. 23, Vol. IV, 25·0'-2004) 
Col. 49-S3 

Pending Proposals und.r ADIP 

Removal of Governors of four States on 
the buil of their ideol0aY <DUR 193) 
(Deb. 6, Vol. II, 12-07·2004) 
COJ.444·S38 

Situation arisina out ofShortqe ofP.ower 
in the Country (DUR 193) 
(Deb. 11, Vol. Ill. 18 .. 08-2004) 
Col. 524-90 
(Deb. 17, Vol. III, 17·08·2004) 
Col. 504·31. ~76-79 " 

Situation in Iraq (OUR. 193) 
(Deb. 2, Vol. n, 06·07.2004)' 
Col. 413·534 

O .... H. 
(Deb. 24, 'J~1. IV, 26.01.2004) ActioftPllnfbrM.nin,ltiaIKalaAJlr 
Col. 319-20 (D • .,. I. Vol. II, 1.4·07·2004) 

Dibbled RthabUltatiol Ctn .... 
District Di .. bled Rehabilitation Centrel 

(Deb. 24, Vol. IV. 26-08·2004) 
Col. 52-58 

DlAlt.r Man ••• ,nt PoUey 
DilUter Man ... ment Poliey 

(D.b. 17, Vol. III, 11 .. 01-2004) 
Col. 11·14 

D .... pU .. ry CI .. 
ChIrpIIItet Ap'nlt Min .. 

(D.b. 17. Vol. Ill, 17·01-2004) 
Col. 112 

DI ....... U ... r .... l,. 
Floo~ ud Drou.he Situation In the 

c....y~1lMl .. ) 
(De'b. 17, Vol. JUt, 17-0'-2004) 
Col. 532·76 
(Deb. 16, Vol. Ill, 1'.01.2004) 
CoJ.54U44 

Matten Relet .. to Intemal SlCurit)' in 
the eo......" (OUR 193) 
(D.b. 13, Vol. III, 21·07-2004) 
0\J.56W5 

CoI.I~1 

Anumla Due to Malnutrition 
(D.b. 3, Vol. II, 01.07 .. 2004) 
Col. ISO-51 

Anti T8 COll'lblnatiOlll 
(D.b. 23, Vol. IV, 25-01-2084) 
Col. 762 

BII'I on IIIIII'UIIlIRU for ........... BlOod 
Pr •• ure 
(Deb. I, Vol. II, 14-07·2004) 
Col. 120 

ChUcfrtn Inf'ecttd by FlolU'O.iI 
(Deb. 3 t Vol. II, 01.07.200,,> 
Col. 2046 

I*tJIti. 
(Deb. I, Vc.1. n, 14·01.2004) 
Col. 134-" 

Dlapoll. tom Drop ofBlooci 
(D.b. 23, Vol. IV, 25·01-2004) 
CoLS95-96 

Brldicatlon ofCanctr 
(D.b. 3, Vol. II. 07-07·2004) 
Col. 45-41 

Er.diCldon ofCloln 
,(Deb. 3, Vol. II, 07.07-2004) 
CoL?..., 
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Eradication ofKalaAzar 
(Deb. 13. Vol. Ill. 21-07-2004) 
CoJ.94-9~ 

Eradication of Leprosy . 
(Deb. 3, Vol. II. 07-07~2004) 

Col. 68-69 
Eradication ofMa/aria 

(Deb. 3, Vol. II, 07-07-2004) 
Co/.80-82 

Eradication of Malaria. Kala-Azar and T.B. 
(Deb. 23, Vol. IV, 25-08-2004) 
CoJ.517-20 

Eradication of Polio 
(Deb. 3, Vol. II, 07-07-2004) 
CoJ.98 

Expenditure on Treatment of Fatal 
Diseases 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 217-08 

Financial Package to UPDPL for TB 
Medicines 

-(Deb. 2, Vol. II, 06-07-2004) 
CoI.9S-96 

Japanese Encephalitis 
(Deb. 23, Vol. IV, 25-08-2004) 
CoJ.603-05 

Manufacture of New ORS for Diarrhoea 
(Deb. 13, Vol. m. 21-07-2004) Col. 393 

Menace of Jaundice 
(Deb. 13, Vol. lIl, 21-07-2004) 
CoJ.I46-47 

Need to take steps to .heck the menace of 
Sickle Cell and thalasseMia diseases 
in Maharashtra (MUR 377) 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 326 

Prevention ofThalassaemia 
(Deb. 13, Vol. III, 21-07-2004) 
~1.H6-17 

Short Supply of Measles Vaccines 
(Deb. 8, Vol. II, 14-07-2004)CoI. 199 

'. 

Study on Cardio-Vascular Dise8SC!Ii 
(Deb. 3, Vol. II, 07-07-2004 
Col. 53-54 

Typhoid Vaccines 
(Deb. 13, Vol. III, 21-07-2004, 
Col. 175-76 

Dilinvestment 
BALCO Sale Agreement 

(Deb. 5, Vol. II, 09-07-2004) 
CoI.S7-59 

Disinvestment 
(Dob. 20, Vol. VIII, 20-08-2004) 
CoJ.252-53 

Disinv"""ent of Hindustan News Print 
Ltd. 
(Deb. 9, Vot.U, 15-07-2004) Col. 204 

Disinvestment ofNALCO 
(Deb. S, Vol. II, 09-07-2004) 
Col. 199-200 

Disinvestment of Profitable PSUs 
(Deb. 5, Vol. II, 09-07-2004) 
Col.'llO-ll 

Disillvestment of State Owned Fertilizer 
Units 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 386 

Disinvestment Policy 
Disinvestment Policy 

(Deb. IS, Vol. III, 23-07-2004) 
Col. 254-58 

Dispensaries 
Ayurvedic and Homoeopathic HospitaV 

Dispensaries 
(Deb. 18, Vol. III, 18-08-2004) Col. 138 

FunctioniRg of HospitalsIDispensaries 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 189-90 

Opening Hospitals and Dispensaries with 
World Bank Fund 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 484-85 
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Revamping/Working of Hospitals and I Dependence of Doctors on Test Reports 
Dispensaries (Deb. 13, Vol. III, 21-07-2004) 
(Deb. 23, Vol. IV, 25-01-2004) Co1.245-46 
Col. 752 

DI.placed Families 
Displaced Families of Mejia Thermal 

Power Project 
(Deb. 17, Vol. III, \7-01-2004) 
Col. ISO-51 

Displaced Person. 
Displacement from Jharia 

(Deb. 15, Vol. III, 23-07-2004) 
Col. 277-78 

Rehabilitariof! ofDisplaccd Persons 
. (Deb. 5, Vol. II, 09-07-2004) 
Col. 103 

Migration of Doctors 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 99·100 

Shortage of DoctOrslNursesIParamec1ics 
(Deb. 8, Vol. II, 14-07·2004) 
Col. 272·73 

ShortaJe of Specialist Doctors 
(Deb. 3, Vol. II, 07.07·2004) 
Col. 26-30 

Documents 
Theft of Computers and Sensitive 

Documents 
(Deb. 9, Vol. II, 15-07-2004) 

UNEP Report on Environmental Refugees Col. 129-30 
(Deb. I, Vol. II, 05-07-2004) DoioBlite 
Col. 27) 

Dlltallt Educatioll 
Distant Education 

(Deb. 7, Vol. II, 13-07-2004) 
Col. 373-80 

Diltriet PrilUry Education Progralllme 
D.P.E.P. 

(Deb. 2, Vol. II, 06-07-2004) 
Col. 90-92 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 267 

Explftlion ofDPEP 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 32 

DNA ProllUlll 
Committee I)n DNA Profiling 

(Qeb.8, Vol. II, 14-07-2004) 
Col. 73 

Dodo .... 
Availability of Doctors 

(Deb. 13, Vol. III, 21-07.2004) 
Col. 430-3 I 

Need to review the decision to allow import 
of marble and dolomite with a view to 
protect the interest of people engaged 
in the domestic marble industry 
(MUR377) 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 391-92 

Production and Import uf Marbles and 
.Dolomites 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 724 

DoonIanhan 

AIR and DD Relay Centres in Uttaranc::hal 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 254 

Arrest of Doordarshan Officials 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 286-87 

~ Assistance from House Production Fund 
to DDI{, Guwahati . 
(Deb. 24, Vol. IV, 26-01.2(04) 
Col. 293-94 
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Black Listed fompanies 
(Deb. ) 9, Vol. Ill, 19.08.2004) 
Col. 4044 

DO/AIR Pro...,nme 
(D.b. 14, Vol. Ill, 22·07·2004) 
Col. 183·IS 

Development of Software Focullin& on 
Indian CIUlicl and Heritqe 
(D.b. 9, Vol. tI, 1 '·07·2004) 
Col. 283-86 

Documentary Films by Doordanhln 
(Deb. 19, Vol. III, 19·01.2004) 
Col. 82·83 

Downlinkinl Policy 
(Deb. 24, Vol. IV, 26·08·2004) 
Col. 213·14 

Eamin .. by Doordanhan 
(Deb. 19, Vol. III, 19-08·2004) 
Col. 39-40 

Irr •• ul~rltle. It Doordar.hln Centre, 
teo ... 
(Deb. 14, Vol. III, 22·07-2004) 
Col. 60-61 

LPTIHPTNLPTI 
(Deb. 24, Vol. IV, 26-0'-2004) 
Col. 141-52 

Need to t.l.eut the pro,ralft"''' of 
Doordarshan-2 In KAlihIr diRid, Bihar 
(MUR377) 
(Deb. 17, Vol. Ill, 17·01.2004) 
Col. 501-02 

Newl Correspond.ntl/Reporters I' 
Ouwahatl,DDK 
(o.b. 24, Vol. IV. 26·01·2004) 
Col. 166 

PlI'dcipalfon orOutsldtr Procedurel 
(D.b. 14, Vol. III, 22-07-2004) 
Col. 121 

Jilecrultmlftt of Anchol'llReporten on ao 
N.wt 
(Dob. 19, Vol. III, 19-01·2004) 
Col. 214-15 

lWei Lan .... ProJlWMltl toM DOK, 
BtnpIore 
(Dob. 19, Vel. III, 19·0t·2004) 
Col. 199-200 

StafT Strenlth in NortJl Bllt AIIVDD 
Kendrll .. 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 243 

Telecat of Sports Evenll 
(Deb. 24, Vol. IV, 26-01-2004)" 
Q)1.261-62 

MlI'ketina of International Sporta by DO 
(Deb. 14, \tt1.IU, 22-07-2(04) Col. 25 Time Slot on DO Bharail 

(D.b. 14, Vol. III. 22-07-2004) 
Modernilltlon of AIRIDD Ctnll'tl 

(Deb. 24, Vol. IV, 26·01-2004) 
CoI.~ 

ModernllatloD of DO ",endlUm Oujlrlt 
(D.b. 19. Vol. III. 19-0'-2~4) 
Col. 341-42 

Mod.rnisation of DooNerthlll Servia 
(Dob. 9, Vol. n. 15-07-2004) 
Col. 414 

Need to lit up In H.P.T. --InAJIIddhya 
filii Station in PuruUI diltriCt, Welt 
Btnp1 (WUR 377) 
(D.b. 7. Vol. II. 13-07-2004) 
Col ...... 

Col, 64 
Viofe .. 11 IIld Oblc,qjty hi Itp 

Pro......... ' 
(D.b. 19, Vol. III, 19·01-1004) 
CoI.1t4l' 

Dowry ProIIIbillollMt 
Dowry ProIdbteIOil Act 

(D.b. 11, Vol. III, 20-07-2004) 
Col.4~ 

DPPQI 
LocUIt 0.....- .". DPPQI 

(D.b. 16, Vol. III, 1'-0I·M04) Col.,. 
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Dra"', 
Dralflt _II' EnQroaehmentslSiited 

(D.b. 23, Vol. IV, 25-01-2004) 
CoJ.408-09 

On_Dlv'" 
Closina of Publicity Photo Division IRd 

S .... lftd DrIMa Divilion 
(Deb. 19, Vol. III, 19-01-1004) 
Col. 174-75 

DrlIlIdDIWa .... 
ASllltance froM ADB for Drlnkln, Water 

Projeetl 
(D.It. 17, Vol. III, 17·01·200~) 
Col. 61-64 .. ~ 

Conv .... lon of Salt WIler into Drinkina 
W_ 
(Oeb. 23, Vel. tV, 25-01·2004) 
Col. 7tQ ... U 

Crllil of Drink In I Water h'lllfll Are. 
(D .... t, Vol. II, 15·07·2004) 
Col. 263·72 

o.Md II'Id luppty of Drlnkl", Wlter in 
Delhi 
(Deb. 2, Vol. II, 06·01·2004) 
Col. 239-40 

Drinkina Water ..... IMitation Facilities 
(Deb. 23, \t)1. tv, 25-01·2004) Col. 161 

Drinkina Water for Mountain Area 
(D.b. 19, Vol. m, 19·01·2004) 
CoI.220-26 

Drlnkln, Water for School. 
(Deb. 19, Vol. III, 19·01-200~) 
Col. 231 

Drlnkint W_ for VII .... Ilona Polluted 
Rivtrl 
(Deb. 19, Vol. III, 19·01.2004) 
CoL 75·71 

DriakJnl Water Scheme. under 
RONDWM 
(Deb. 24, Vol. IV, 26·01·2004) 
Cd. 352·" 

MemoranduM of Und.rstlndins on 
Drinking Water 
(D.b. 19, Vol. III, 19.01-2004) 
CoI.I'I·S3 

Need to chllk Ollt I plan to IIlden •• 
deftuorlflcadon of driftkilta WMIr in 
N • ..". Mel othIr dittri ... of AMhra 
Pradeth (MUR J 77) 
(Deb. 2, Vol. II, 06·07-2004) 
CoI.4Il 

NIId to depute a centrillft.dl.a' ttlftl to 
visit Andip.ttt area of P.riakulam 
'If'liam.nllry (onltitueney In Tlmil 
Nadu to study the dill .... preval.llt 
there owinl to unsafe drinkina water 
(MUR377) 
(D.b. 7, Vol. II, 13·01·2004) 
Col. 424 

Need to provide financial Mliltance to 
die OoVWMllftt of TIIII'IU NIdu to ICIlve 
the probl.m of Icarclty or ."'J'*", 
water III" ,,&ani Parlllm."tlr), 
Coftltltuene)' (MUR 3'77) 
(Deb. 12, Vol. III, 20-07·2004) 
Col. 321 

Need to solve the problem of scarcity of 
driRkin, water in Gayl, Bihar throup 
Centrally Sponsored Schemes 

" (MUR377) 
(Deb. 23, Vol. IV, 2.-01·2004) 
Cotto3 

NHd "to solve the probl.m of scarcity of 
.Wtlna WIler in Oirldlh Parliamentary 
Conltltuency,1lwkhllld (MUl377) 
(Deb. 18, Vol. III, 11·01-2004) 
001.514 

"Need to take ItepI to IOlve .. problem 
of lureit)' of drink ina water in 
a.r .... put PHliamentary Conatl-
lUency, 0rI ... (MUIt 377) 
(Delt. 6, Vol. II, 12-07.2004) 
CoI.~lO 
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Pesticides in Bottled Drinking Water 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 92-93 

Potable Water fi'om River Narmada 
(Deb. 17, Vol. lJl, 17-08-2004) 
Col. 58-59 

Review on Funds for Utilization of 
Drinking Warer 
(Deb. 9, Vol. II, 15-07-2004) 
Col.3~ 

Sharing Pattern for Drinking Water 
(Deb. 24, Vol. (V, 26-01-2004) 
Col. 298-99 

Drolllht 
Allocation of Foodgrains to Drought 

Affected Families 
(Deb. I, \b1.1I, 05-07-2004) 
Col. 9-12 

Assistance to West Bengal to Combat 
drought situation . 
(Deb. 16, Vol. III, 16-08-2004) 
CoI.433 

Death of Animals due to Floods/Drought 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 206-08 

Shortage of Drinking Water in A&N Drought Affected States 
Islands i - (Deb. I, Vol. II, 05-07-2004) 
(Deb. 17, Vol. IIJ, 17-08-2004) I Co1.238-40 
Co1.1S7-58 (Deb. 16, Vol. JII, 16-08-2004) 

Shortage of Drinking Water in Dwarka I Col. 18-28 
(Deb. 2, Vol. II, 06-07-2004) I Drought Prone Areas 
Col. 273-74 (Deb. 14, Vol. III, 22-07-2004) 

Shortage of Drinking Water in Nagaur CoI.IS3-S6 
(Rajasthan) 
(Deb. 9, Vol. II, 15-07-2004) 
Col.B7 

Supply of Drinking Water 
(Deb. 17, Vol. III, 17-08-2004) 
CoI.45~-56 

Supply ofPolluted/Dirty Drinking Water 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 149-150 

Supply of Water from Sonia Vihar Water 
Plant 
(Deb. 17, Vol. m,17'()8-2004) 
CoI.II0 

Drivers TrlinillK Institute 
Medel Drivers' Training School 

(Deb. 23, Vol. IV, 25-0B-2004) 
Col. 583-84 

DrolHut Rates 
Drop-out Rates 

(Deb. 2, Vol. II, 06-07-2004) 
Col. 329-31 

Drought prone Areas in Madhya Pradesh 
(Deb. 19, Vol. III, 19-08-2004) 
CoI.2S2-53 

Drought Relief Assistance to Andhr. 
Pradesh 
(Deb. 1, Vol. II, OS-07-2004) 
CoI.2IS 

Drought Situation in Maharulitra (St.) 
(Deb. 13, Vol. III, 21-07-2004) 
COI.4S9-62 

Employment Opportunities to drought 
affected Persons 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 127-28 

FIQod and Drought Situation in the 
Country(DUR 193) 
(Deb. 16, Vol. III, 16-01-2004) 
CoI.S48-644 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 532-76 
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Food Supply during Drought 
(Deb. 16, Vol. III, 16-0S-2004) 
CoI.207-oS 

Need to take suitable measures for 
providing relief to the drought affected 
people of Pollachi Parliamentary 
Constituency, Tamil Nadu (MUR 377) 
(Deb. 23, Vol. IV, 25-0S-2004) 
CoJ.804-05 

Norms for Allocation of Funds to drought 
affected States 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 221-28 

Special Drought Relief Prices 
(Deb. 16, Vol. III, 16-08-2004) 
CoI.4i"S-IS 

Drolllht Proae Area Prolramme 
CAPART for Drought Prone Areas 

(Deb. 24, Vol. IV, 26-0S-2004) 
Col. 242-43 

Drought Prone Area Programme in 
Rajasthan 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 426-27 

Droulht Relier 
ReHefto Drought Victims in Maharashtra 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 220-21 

Drua 
New Drug Policy 

(Deb. 7, Vol. II, 13-07-2004) 
Col. 95-96 

Drug Addiction 
Drug Addiction in CollegeslEducational 

InlltiLution 
(Deb. 24, Vol. IV, 26-0S-2004) 
Col. 79-80 

Drug Addiction in Rural Areas 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 134 

Inclusion of Chapter on Drug Addiction 
in School Syllabus 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 157 

Drug Control Maehilltry 
Centralisation of Drug Control Machinery 

(Deb. 2, Vol. 11,06-07-2004) 
Col. 88-89 

Drul De-addiedoll CtIltres 
Setting up of Drug De-addiction Centres 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 138-44 

Drug Maauraehires 
Use of Banned/Substandard I ... edients 

by Drug Manufacturers 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 25 I-52 

DrulPolicy 
Drug Policy 

(Deb. 12, Vol. m, 20-07-2004) Col. 248 
New Drug Policy 

(Deb. 2, Vol. II, 06-07-2004) 
Col. 274-75 

Drul Priee Control Order 
Inclusion of Medicines in Drug Price 

Control Order 
(Deb. 12, Vol. JII, 20-07-2004) 
Col. 282-83 

Drug Regulatory System 
Effective Drug Regulatory System 

(Deb. 13, Vol. III, 21-07-2004) 
Col. 195-97 

Drug Research 
Drug Research Unit at Hyderabad 

(Deb. 7, Vol. II, 13-07-2004) 
Col. 281-S2 

Drug Testing Laboratories 
Drug Testing Laboratories 

(Deb. 3, Vol. II, 07-07-2004) 
Col. 1 47-4S 
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Drll TramtldRI 
Indo-Pak Talks on DrUC Trlftickina 

(Deb. 3, Vol. II, 01 .. 07-2004) 
Col. 222·23 

Drup 
811'1 on u" ofeFe in Orua MlI'JIIfecturing 

(D.b. II, Vol. Ill, 19.07.20(4) 
CoI.l6-27 

C.i1ift, Packqe fbr Dru,s 
(Deb. 17, Vol. III, 17-0'-2lt4) 
Col. IN 

Circulation of B.R.d Oru,. 
(Deb. 8, Vol. It, 14-07-2004) 
Col. 162-64 

Clearance of New DNJ. 
(D.b. 13, Vol. III, 21-07·2004) 
CoI.l6O-6l 

I Inclusion of Drup in .. Lilt of DNa-
Price Control Order 
(Deb. 7, Vol. 11. 13·07.2004) 
Col. 145-146 

IrreauJarit... ill die PurchaM of Or .... 
UnderOOHS 
(Deb. 3, Vol. II, 01-07-2004) 
CoI.2n-?4 

"' ..... bOrup 
(D.b. 23, Vol. IV, 25-0'-2(04) 
CoU1.5·71 

LUI. Sb1aa Medicines in COHS 
(D.b. 3, Vol. II, 07·07·2004) 
CoI.4i-4' 

Lilt ofEuentlal Oruas 
(Deb. 23, Vol. IV, 2S·01-2004) 
Col. 500-13 . 

Clinical Triala ofN.w Dna.. MMytecturina/Supply of Dru •• 
(D.b. at Vol. II, 14·07-2004) (D.b. 24, Vol. IV, 26-01-2004) 
Col. 41-42 CoI.l64 

De-Llcence ofDrup Sector Nft Memory Pilil 
(D.b. 23, Vol. IV, 2'-08.2004) (D.b. 23, Vol. IV. 25.01.2004) 
Col. 265~ Col _ .. . ,_·23 

DrY, kacktt in Delhi 
.... 7. Vel. I, 13""-21N) Col. 65 Ovtrchlralnl of OrU" 

(Deb. 11, Vol. Ill, 11·08-2004) 
DJ'UII Taken by Athletes Col. 171 .. 12 

(D.b. I, Vol. II, 05.07-2004) PhIrInIeIutical ExportPIOIIIOIIOICo'-"11 
Col. 153-54 .... 

(D.b. 20, Vol. VIII, 20·01-2004) 
Col. 323 EMA. for Dru, •• nd A,fo Ch .... lc.1 

Inv ... tloR 
(Deb. 20, Vol. VUI, 20 .. 01.2004) PMeefLMttlivilllDtutl 
Col. 222·24 (Deb. 7, Vol. II, 13 .. 01.200~) 

Col. 136-31 
Exp.rlment of Prohibited Dr" ..... 

Atblete. .Prlce of'Noft-Schldule Formullttona 
~ ; 

(D.b. 16, Vol. 111,16.0'-2004) (Deb. 17, Vol. 111,17-08-2004) 
Col. 76-17 CoI.I7G' 

OeMric Dn181 
(Deb. 17, Vol. m, 17.08.2004) 
Col. 31-32 

Import ofDruat 
(nib." Vol. D, 14.00'7.2(04) Col. un 

. (Deb. 23, \t)1. Iv, 2S-0840(4) Col. 175 

ProdtIctio~ct orDtoontrolltd ON •• 
(Deb. 12, Vol. III, 20.07-2004) 
Col. 241 

Rite rn the Prictl otLi. SavinaDrup 
(Deb. 20, Yol. VIII, 20·01.2004) 
Col. 163 
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Sale of Anti-Cancer Drup . Duplicate Bnnda 
(D.b. 13, Vol. 111.21·07·2004) Ban on Dupli.att Brlftdl 
Col. 270-7J (Deb. 21, Vol. IV, 23.08-2004) 

Spurious and 8IMtd Drup in CifAlltion Col. J40 
(D.b. 3, Vol. 11. 07·07-2004) Dtltyl .... mc.t' •• 8ookSch .. 
CoJ.113-86 

Spurioul ONtlln COHS Dilptn .... i,1 
(Dcb. " Vol. II. 14-07.2004) 
Col. 64-65 

UnderlOver Involcins C .... .,amlt Drua 
Compani .. 
(D.b. 20, Vol. VIII, 20-08-2004) 
Col. 167-68 

Dr ... attd Ct ... erie Aet 
Chanae• in Drugs and Cosmetics Act 

(Deb. 13. Vol. III, 21-07-2004) 
Col. 77-79 

Simplification ofDruss and Cosmetic Act 

Duty Entitlement PassBook 5th.me 
(D.b. 20, Vol. VIII. 20·08·2004) 
CoJ.293-94 . 

Reltoration of Export Benefitl UREttr 
DiPB to Steel Indu .... I'" 
(Deb. 20, Vol. VIII. 20·01·2004) 
Col. 103 

Duty Evasion 
Duty EVllion by Mllltl·National 

Companies 
(Deb. I', Vol. III, 23-07-2004) 
Col. 218·19 

Dwelllni Ualtl 
and Rule. 
(D.b. 3, Vol. 
Co1.14S-46 

II. 07-07-2004) DwellingUnitsinSlumlChI.ttrs 
(Deb. 2, Vol. H, 06·07·2.04) 

Dryland F.rmln. 
Dry Fanning 

(Deb. 6, Vol. 
Col. 303-04 

II. 12·07·2004) 

Col. 276·77 
&-Governance 
Proaress ofJ~·Governance 

(Deb. 23. Vol. IV. 25-08·2004) 
Col. 46S-67 

0.,. Land 
(D.b. 1, Vol. II, 05.07.2004) IIrthqu .... VUlnenbJHtyM • .,. 
Col. 139 

Dryland Farmlns Scheme 
(Deb. 24, Vol. IV, 26-08.2004) 
Col. 147 

IJJ1I 
Downlinkina Policy 

(Deb. 24, Vo/. IV, 26-01-2004) 
Col. 213·14 

DTH Service 
(Deb. 9. Vol. lI, 15-01·2004) 
Col. 141-42 

Introduction ofDiroct to Hom. Servic. 
(Deb. 19, Vol. 111. J 9-08-2004) 
Col. 1·15 

Preparation of Earthqtlake Vulnerability 
M.ps . 
(Deb. 13, Vol. III. 2 J ·07·2004) 
Col. 432-33 

Elrthqu.ke(I) 
Earthquak~s in Assam 

(Deb. 3. Vol. II, 07-07-2004) 
CoI.S3 

Stlildie. on Are .. hit by Eriq'lake 
(Deb. 3, Vol. II. 07·07·2004) 
Col. 101-09 

Tremoraln Deihl Re,ion 
(Deb. 13; Vol. 111, 21-07-2004) 
Col. 119-22 
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£Utora Coalfield Umited 
Revival Package for ECL and other Coal 

Companies 
(Deb. IS, Vol. III, 23-07-2004) 
Col.~ 

Icolotkal Parkl 
Setting up of Ecological Parks 

(Deb. I, Vol. II, 05-07-2004) 
Col. 179 

EcoIo&Y 
Prot~etio .. of Ecologically Fragile 

Wetlands 
(Deb. 21, Vol. IV, 23-~'-2004) 
Col. 375 

EeoIIoInk Co-opentioa 

Economic Cooperation between India and 
Israel 
(Deb. IS, Vol. 111, 23-07-2004) 
Col. 142-43 

I ndo-Ch ina Agreement 

Economie Reforms 
Economic Refonns 

(Deb. 10, Vol. II, 16-07-2004) 
Col. 156-57 

Economic Survey 
Economic Survey fbr Review of Minimum 

Support Price System 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 201-02 

EcO.Olllie Zones 
Creation of Economic Zones 

(Deb. IS. Vol. III, 23-07-2004) 
Col. 40 

Eco.omicaDy Backward Area 
Need to declare the Western Vidarbha 

region of Maharashtra as an 
economically backward area 
(MUR377) 
(Deb. I a, Vol. III, 18-08-2004) 
001.512 

(Deb. IS, Vol. 111,23-07-2004) EcoItollticaUya.ekwardClasses 
Col. 25-26 

-Indo-Japan Economic Co-optration 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 236 

Economic Growtb CII.en 
Setting up of Economic Growth Clusters 

(Deb. 12, Vol. III, 20-07-2004) 
Col. 1 ()().() I 

Economic otreace(s) 

Review of Commission's Working for 
Reservation to EBCs 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 159-61 

EcoDomieally Backwards Upper Cutes 
Petrol Pamps and LPG Gas Agencies to 

Economically Backwards Upper Castes 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 129-30 

Anti Dumping Cases Investigations Edible 0'11 
(Deb. 10, Vol. II, 16-07-2004) Closu..eofEdible Oil Companies 
Co1.l34-44 (Deb. 16, Vol. III, 16-08-2004) 

Economic Paekale Col. 203-05 
Economic Package to States 

(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 291-92 

Economic Packqe to Uttar Pradesh 
(Deb. 10, Vol. II, 16-07-2004) 
CoLSS -

Edible Oil Packaging 
(Deb. 16, Vol. Ill, 16-08-2004) 
Co1.7D-74 

Imported PUn Oil 
(Deb. II, Vol. III, 19-07-2004) 
Col. 62-63 
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Price rise of Edible Oil 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.)06.07 

Promotion of Edible Oil Industry 
(Deb. 6, Vol. tI. 12-07-2004) 
Col. 187-8. 

Target Area of Palm Oil 
(Deb. II, Vol. III, 19-07-2004) 
Col.lS7 

Educated Youth 
Involvement of Educated Youth in 

Crimi",1 Activities 
(Deb. 17, Vol. III, 17-08-2004) 
GoI.286-117 

Education 
Accredition of Management Institutiofts 

(Deb. 2, Vol. II, 06-07-2004) 
Col. 14S46 

Additionall:ducational Complex 
. (Deb. 12, Vol. 1)1, 20-07-2004) 
Col. 287 

Allocation of Funds for Primary, 
Secondary and Higher Education 
(Deb. 7, Vol. 11, 13-07-200.) 
Col. 115-122 

Alloc:ation of Funds for Secondary 
Education 
(Deb. 17, Vol. III, 17-08·2004) 
Q,I. 199-202 

Bharat Shiksha Kosh 
(Deb. 17, Vol. III, 17-01-200.) 
CoLI7S-76 

C.B.S.E. 
(D.b. 17, Vol. 11-1, 17-01-200.) 
CoI.371-'H 

CentnI ~ ..... ofE ___ 
(Deb. 17, Vol. III, 17-01-1104) 
Col. 111-12 

C~ntbtuinl EchIIation Scheme 
(Deb. 17, Vol. IIIL 17-01-2004) 
·CoI.412-13 

D.P.E.P. 
(Deb. 2, Vol. II, 06-07·2004) 
Col. 90-92 

Dell'te Got. "' Islands 
(Deb. 12, Vol. III, 20-07·2004) 
Col. 246-47 

Detoxifying Proctll in Education 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 2SO-S I 

Education - B.a Presentation 
(Deb. 4, Vol. 'II, 08-07-2004) 
Col. 7-8 

Education for All 
(Deb. 7, Vol. II, 13-07·2004) 
Col. 271-72 

Education of Children by NGOs 
(Deb. 12, Vol. Ill. 20·07·2004) 
Col. 138-39 

Education to Minority Communities 
(Deb. 2, Vol. II, 06-07-2004) 
CoJ.263~ 

Educational Schemes 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.~301 

ExpanliOll ofDPEP 
(Deb. 23, Vol. IV. 25-08·2004) 
Col. 32 

Expanlion of Education 
(Deb. 7, Vol. II, 13-07-2004) 
CeI.176-242 

Foreign Fellowship by Ambedkar 
Foundation 
(Deb. 19, Vol. Ill, 19-08-2004) 
0tI.17S 

F ... LInpqc Teachi. lnItitutes 
(ON. 12, Vol. III, 20-07-200.) 
&1.1"·51 

Free Educa&ion to Girl Students 
• (Oft. 11, Vol. III, 17·08·2004) 

CoUII·12 
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Funds Sanctioned for Education of ST 
Stu".nt. 
(Deb. 23, Vol. IV. 25-01-2004) 
Col. 141·52 

Jr .... to NGOt Alr E~ and Traini"l 
ofHtlpl ••• Child ..... 
(Deb. 19, Vol. III, 19·01·2004) 
Col. 212·86 

IneJo-UK Collaboratio .. hI Hi.hl1 
EdueatiOfl 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 29-30 

Scheme for Education Purpose of SC 
Students 
(Deb. 24. Vol. IV, 26·'1·1004) 
Col. 192·210 

Schot.rlhtp to Nedi .. , and Enaineerinl 
ShldlR1t 
(D.b. 24, Vol. IV, 26~O'-2004) 
CoLla7 

SlttMa up of CIRt' .. of SlIcelle,," in 
Hiahtr Iduoltlon SlCtor 
(Deb. 17, Vol. III, 17.08·2004) 
Col. 79-81 

Informal Education Scheme Settin, up of National Monitori"1 
(Deb. 7. Vol. II. 13-01·2004) Committee 
Col. 241-42' (Deb. 23, Vol. IV, 25-08·2004) 

Intcarat~ Education for Disabled Children I Col. 249·" 
(Deb. 23, \b1.1Y, l'.()I.2004) Col. 256 I Setting up of Reaional Centre 

I 

Introduction of Environmtntef .twdies in (Deb. 17. Vol. Ill, 17-08-2004) 
Schools Col. 81-82 
(Deb. 17, Vol. III, 17.08·2004) 
Co1.41Q..ll 

Medical Univorsity in Kerals 
(Deb. 13, Vol. Ill, 21-07·2004) 
CoL 379 

Opining of Regional AuthenticatIOn 
Centre. 
(Deb. 23, Vol. IV, 25·08·2004) 
Col. 176 . 

Openina of Sainik Scbools in North 
Eastern State. 
(Deb. 19, Vol. III, 19-08~2004) 
Col. 33J-32 

Panicipation ofWo", ... in ~tion 
(Deb. 7, Vol.· II. 13·07·2004) 
Col. 93-95 

Promotion of Hducation Amoll.'t Tribel 
·Communltie. 
(Oeb. 12, Vol. m, 20·07.2004) 
Col. 278·80 

Rtductioll of Fees tJ' Medical Institution 
. (Deb. 13. Vol. Ill, 21·07-2004) 

Col.14S-46 

~tandard of Educltio .. 
(Deb. 7. Vol. II, 13·07-2004) 
Col. 48·50 

Women Studiea Centre. 
(Deb. 17. Vol. III, 17 .. 01·2004) 
0.>1.177.71 

Educatloft Loan 
Education Loan 

(Dob. 15, Vol. III, 23.07·2004) 
Col. 113·16 

Education Polley 
International Hilhor Educatioll Policy 

(D.b. 17, Vol. III. 17~08·2004) 
.'i Col. 420 
New Education Polley for Handicapped 

Children 
(Pob. 23. Vol. IV. 25 .. 0'-20~4) 
Col. 49-53 

EduadoaJlG .... 
BatabUlhrnent ofBducatlonal Orid . 
. (Oob. I, Vol. II, 14-07.2004) 

Col. 66 
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Edueitionallnltitutions 
Allotment of Land to Educational 

Institutions 

Central Supervisory Board - Election 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 293 

(Deb. 23, Vol. IV, 25-08-2004) Coffee Board - Election 
Col. 125-26 (Deb. 20, Vol. vm,2()'()8-2004)Col. 343 

Drug Addiction in Colleges/Educational' 
InstitutioD 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 79-80 

Grants to Educational Institutions· and 
Hostels 
(Deb. 17, Vol. Ill, 17-08-2004) 
Co1.331-33 

Introduction of Khadi in Educational 
Institutions 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 530-31 

.. Opening of Educational and Technical 
Institutions 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 222-23 

EFCGrants 
EFC Grants for Police Administration 

• (D~b. 23, Vol. IV, 25-08-2004) 
Col. 129-30 • 

Election 
All India Council for Technical Education 

- Election 
(Deb. 17. Vol. III. 17-08-2004) 
Col. 467 

All India Institute of Medical Sciences, 
New Delhi - Election 
(Deb. 3, Vol. II, 07-07-2004) 
Col. '293 

Central Advisory Board of Education -
Election 
(lkb. 17, Vol. 111,17-08-2004) 
Col. 468 

Central Silk Board - Election 
(Deb. 5, Vol. II, 09-07-2004) 
(;01.270 . 

Council of Indian Institutes of Technology 
-Election . 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 467-68 

Electoral Reforms 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 127 

Governing Council ofNorth-Eastern Indira 
Gandhi Regional Institute of Health and 
Medical Sciences, Shillong - Election 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 295 

Indian Nursing Council, New Delhi -
Election ., 
(Deb. 3, ·Vol. II, 07-07-2004) 
Col. 294' 

Marine Products Export Development 
Authority - Election 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 344 

Officers Deployed for Election Duty 
(Deb. 10, Vol. II, 16-07-2004) 
CQ1.91-92 

Post Graduate Institute of Medical 
Education and Research, Chandigarh -
Election 
(Dcb. 3, Vol. II, 07-07-2004) 
Col. 294 

Rubber Board - Election 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 343-44 

Spices Board - Election 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 344-45 

Tobacco Board - Election 
(Deb. -iQ, Vol. VIII. 20-08-2004) 
Col. 342 
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Electoral Rolls 
Missing of Voters Name from Electoral 

Rolls 
(Deb. 5, Vol. 11, 09-07-2004) 
Col. 120-21 

Electricity 
Electricity Dues oflDPL 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 264-65 

National Electricity Policy 
(Deb. 17, Vol. 111, 17-08-2004) 
Coi.26-27 

Production of Electricity by R.A.P.S. 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 14849 

Electrlc:1ty Bonds 
Disbanding of State Electricity Boards 

(Deb. 7, Vol. II. 13-07-2004) 
Col. 339-40 

Electricity Dues 
Outstanding Electricity Dues Towards I 

FCI 
(Deb. 12, Vol. JII, 20-07-2004) 
COl.25S 

Electrifieation 
Electrification of Katni-Allahabad Rail 

Section 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 128-29 

Electrification of Lucknow-Gorakhpur 
Line 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 99 

Electrification of Railway Lines in Kerala 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 136-37 

Need for electrification of Jaipur Railway 
Line (MUR 377) 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 392 

Electronic Auction System 
Electronic Auction System 

(Deb. 10, Vol. II, 16-07-2004) 
Col. JB7 

Electron.c: Telepbone Euhanles 
Conversion into Electronic Exchanges 

(Deb. 18, Vol. III, 18-08-2004) 
Col. 310 

Electronic Telephone Exchanges in NE 
Reaion 
(Deb. 23, Vol. IV, 25-08-2004) 
.Col. 565-66 

Electronic: Waste 
Awareness about disposal of electronic 

waste 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 149-50 

ElepbantMenace 
Need to take steps to check the menace 

caused by wild elephants in the 
.Periyakulam Parliamentary 
Constituency, Tamil Nadu (MUR 377) 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 499-500 

Embankment 
Funds to Bihar for Construction of 

Embankment 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 115-)6 

Embames 
Allotment of Land to Embassies 

(Deb. 23, \i)1. IV,25-08-2004) Col. 639 
EmeraencyQuota 
Emergency Quota in Passenger Trains 

(Deb: 24, Vol. IV, 26-08-2004) 
Col. 2 19-20 

Emilntion Rule. 
Relaxing Emi&ration Rules for Job Seekers 

(Deb. 6, Vol. II, 12-07-2004) 
Col. 335-36 
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Employees 
Computer Training to Employees in CPWD 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 185 

Demands of AI Employees 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 55 

Dues of Employees of Indian Iron and 
Steel Company (liSCO) 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 176-77 

Harassment of Employees in Maruti 
Udyog Limited 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 133 

Move to curb the right to strike by 
employees and placing other 
restrictions on the working class and 
steps taken by the Government in this 
regard (CA) • 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 481-82 

Protection ofPSU Employees' Interest 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 225 . 

Retirement Benefits to Employees 
(Deb. 23, Vol. IV, 25-08·2004) 
Col. 160-62 

Strength of Employees of Public Sector 
Steel Plants 
(Deb. 7, Vol. II, 13-07·2004) 
Col. 383·84 

Various Categories of Employees in 
Department of Commerce 
(Deb. 20, Vol. VIII, 20-08·2004) 
Col. 235·38 

Employees Provident Fund 
Dispute ofP.F. 

(Deb. II, Vol. III, 19-07-2004) Col. 41-42 

Expert Panel for EPF 
(Deb. 21, Vol. IV, 23-08-2004) 
C~I.283 

Interest Rate on EPF 
(Deb. I, Vol. II, 05-07-2004) 
Col. 222 

Non-Deposit ofEPF Share by Companies 
(Deb. I, Vol. II, 05-07·2004) 
Col. 156-58 

Non·perfonning Assets under EPF 
(Deb. 11, Vol. III, 19.07-2004) 
Co1.l9·20 

P.F. Dues·ofOgale Glass Works 
(Deb. II, Vol. III. 19-07-2004) 
Col. 134 

P.F. dues from Jute Mills 
(Deb. 21, Vol. IV. 23-08·2004). 
Co1.1l9·20 

P.F. Dues of Closed Establishment 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 238-39 

Pending Cases for Settlement ofEPF and 
Pension Accounts 
(Deb. 21, Vol. tV, 23-08·2004) 
Col. 4-6 

Rate oflnterest on EPF 
(Deb. 21 •. Vol. IV, 23·08-2004) 
Col. 134-36 

Reported reduction in interest rate of 
Employees Provident Fund from 9.5 
percent to 8.s percent and steps taken 
by the Government in regard thereto 
(CA) 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 475-96 

Seamen's Provident Fund Scam 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 153-55 

Total Amount Accumulated in EPF 
(Deb. I, Vol. II, 05-07·2004) 
Col. 237 

Unpaid amount in EPF 
(Deb. 6. Vol. II, 12-07-2004) 
Col. 391-92 
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Employees Provident Fund Act 
Amendment to Employees Provident 

Fund Act 
(Deb. 11, Vol. III, 19-07-2004) Col. 123 

Employees ProvIdent Fund Orpnizatton 
Pay Parity for Employees ofEPFO 

(Deb. 6, Vol. II, 12-07-2004) 
Col. 276-77 

Employees State (nsunnce 
Default in Payment ofESI Dues 

(Deb. II, Vol. III, 19-07-2004) 
Col. 337 

ESIDues 
(l)eb. 16, Vol. III, 16-08-2004) 
Col. 199-204 

ESI Hospitals in Kerala 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 263-64 

Employmeat 
Abolition of Posts 

(Deb. 19, Vol. III, 19-08-2004) 
Col. 321 

.~ppoinbnent of Chief of Defence Staff 
(Deb. 9, VoL II, 15-07-2004) 
Col. 403 

Appointment on Compassionate GrQund 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 275-76 

Ban on Recruibnent 
(Deb. 3, Vol. 'II, 07-07-2004) 
Col. 186-87 

Contract Employment in Print media 
lRdustry 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 89 

Creation of Employment Opportunities 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 164 

Creation of Jobs 
(Deb: I, Vol. II, 05-07-2004) 
'Col. 155-56 

Decline in Employment Generation 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 46-47 

Employment Commission 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 463 

Employment Coordination Programme 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 327 

Employment Generated in Organised 
Private Sector 
(Deb. 21, Vol. IV, 21-08-2004) 
Col. 378-82 

Employment Guarantee Scheme 
(Deb. 21, Vol. IV, 21-08-2004) 
Col. 140-41 

Employment in Gulf Countries 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 198 -' 

Employment in I.T. Sector 
(Deb., 13, Vol. III, 21-07-2004) 
CoJ.246-47 

Employment in Limited Companies 
(Deb. 20, Vol. VIII, 20-01-2004) , 
Col. 106-12 

Employment on Compassionate Ground 
(Deb. lB, Vol. III, 18-01-2004) 
Col. 11-82 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 115-36 

Employment Opportunities in Agriculture 
and Animal Husbandry Sector 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 272-73 

Employment Opportunities in Organised 
and Unorganised Sector 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 262-63 

Employment Opportunities to drought 
affected Persons 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 127-28 
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Employment to Displaced Person from 
Jharia 
(Dcb. 20, Vol. VIII, 20-08-2004) 
Col. 21 7-18 

Employment to Drought Affected Families 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 83-84 

Employment to spouses/dependents of 
Govegtment Servants 
(De&. 23, Vol: IV, 25-08-2004) 
Col. 70S 

Employment to Trainees 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 239-40 

Employment YIlder PMRY!REGP in the 
Tenth Five Year Plan 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 600-02 

Global Employment. 
(Deb. II, Vol. III, 19-07-2004) 
CoI.ttl-tt2 

Increase in Lower age for Recruitment 
(Deb. 9, Vol. U, 15-07-2004) 
Col. 420 

• Job Opportunities in AJriculture and 
Industrial Sector 
(Deb. I, Vol. II. 05-07-2004) 
Col. 94-95 

Mitigation of Difficulties of Job Seekers 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 99 

Need to promote tourism in Gonda District 
of U .P. with a view to generate 
additional employment for the local 
youths (MUR 377) 
(neb .. 21, Vol. IV. 23-08-2004) 
Col. 450 

Need to provide soft loans to the weaker 
sections for undertaking employment 
genenidon programmes (MUR 377) 
(Deb. 21. Vol. IV. 23-08-2004) 
Col. 449 

Need to roll back the ~ ~cruitment age of 
Government employees from 60 years 
to 58 years and provide employment 
to one of the dependents of the retiring 
Government servants (MUR 37'i) . 
(Deb. 9, VoI.II,15-07-2004)CoI.448. 

Potential for Increasing the Avenues of 
Employment 
(Deb. II, Vol. III, 19-07-2004) 
Col.ttO-t1 

Raising Upper Age Limit 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.601~2 

Re-Employment ofCasuaJ Workers 
(Deb. 20, \\>1. VIII, 20-08-2004) Col. 189 

Right to Work as Fundamental Right 
(Deb. II, Vol. III, 19-07-2004) Col. 159 

Scheme for Employment 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 171-76 

Schemes for Employment in Rural Areas 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 431-36 

Schemes for providing Jobs to Youths 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 242-48 

Task Force on Unemployed in Rural Areas 
(Deb. 19, Vol. III. 19-08-2004) 
Col. 353-54 

WTO Agreement on Employment 
Opportunities 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 142-43 

EmpIooymentLaw 
National Employment Guarantee Law 

(Deb. II, \\>1. III, 19-07-2004) Col. 3-4 
Emplo)'llleatApada 
Recruitment of Army Personnel by 
• EmployinentAgencies 

(Deb. I, Vol. II, 05-07-2004) 
0,1.122-23 
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EJnployment Exchanges 
Employment Exchanges 

(Deb. 16. Vol. III. 16-08-2004) 
Col. 345-47 

SCs/STs/OBCs Persons Registered in 
Employment Exchanges 
(Deb. 16. Vol. III. 16-0S-2004) 
CoJ.13D-32 

Employment Gu81'1ntee Scheme Centres 
Employment Guarantee Scheme Centres 

(Deb. 2. Vol. II. 06-07-2004) 
Col. 431 

Employment Opportunities 
Creation of Employment Opportunities 

(Deb. I, Vol. II, 05-07-2004) 
Col. 206 

Encroachments on Government Land 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 222 

Encroachments on Government Premises 
(Deb. 2. Vol. II, 06-07-2004) 
Col. 125-27 

Land Under Encroachments 
(Deb. 14, Vol. Ill, 22-07-2004) 
Col. 252 

Lease of Encroached Forest Land 
(Deb. 6, Vol. II. 12-07-2004) 
Col. 348 

Regularisation of Encroachments on 
Forest Land 
(Deb. 16. Vol. III. 16-0S-2004) 
Col. 2842 

Job Opportunities in North Eastern State Threat to Wildlife due to Encroachments 
(Deb. 2, Vol. II, 06-07-2004) on Forest Land 
Col.I05-OS (Deb. 21, Vol. IV, 23-08-2004) 

Special Package for Providing Co1.283-84 
Employment Opportunities Water Bodies under Encroachments in 
(Deb. 17. Vol. III. I 7-OS-20(4) Col. 119 Delhi 

Empowerment (Deb. 17. Vol. 1II. 17-0S-2004) 
Decline in Growth Rate of Empowerment Col. 145 

(Deb. 21, Vol. IV, 23-0S-2004) Endanaered Species 
Col. 196-97 

Encroachments 
Drains under Encroachments/Silted 

(Deb. 23. Vol. IV, 25-0S-2004) 
Col. 408-09 

Encroachment of Forest Land by 
Plantation Companies 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 131-32 

Encroachment on Forest Land 
(Deb. 11. Vol. III, 19-07-2004) 
Col. 103-04 

Encroachments in Connivance with 
Officials in Delhi 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 94-95 

Extinction of Birds 
(Deb. I, Vol. II, 05-07-2004) 
Co1.18D-82 

Satellite Facility for Conservation of 
Endangered Species 
(Deb. 21, Vol. IV, 23-08-2004) 
. Col. 40 1-02 

Satellite Facility for Research on 
Endangered Species 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 124-25 

Enerv Ellicienc:y Bureau 
Setting up of Bureau of Energy Efficiency 

(Deb. 12, Vol. III. 20-07.2004) 
Col. 43-44 
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Energy Parks 
Setting up of Energy Parks 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 3941 

Englneerinl Colleges 
. Inspection of Engineering Colleges 

(Deb. 12, Vol. III, 20-07-2004) 
Col.lS9-60 

Ban on White Asbeston . 
(Deb. 11. Vol. III. 19-()7..,2004) 
Col. 37 

Cases Pending with Environment Courts 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 312-13 

Clean Development Mechanism 
(Deb. I, Vol. II, 05-07·2004) 
Col. 136 NIT Warangal 

(Deb. 12, Vol. 
Col. 24041 

Ill, 20-07-2004) I Conference on Conservation of 
Environment and Forests 

Private Self Financing Engineering 
Colleges 
(Deb. 7 ... ··01. II, 13-07-2004) 
Col. 24748 

Setting up of Engineering Colleges 
(Deb. 7, Vol. II. 13-07-2004) 
Col. 128-29 

Enpneerinl Courses 
Admission in Management and 

Engineering Courses 
(Deb. 17. Vol. III, 17-08-2004) 
Col. 29 

• Ealiaeering Students 

(Deb. 16, Vol. ITI, 16-08-2004) 
Col. 14849 

Conservation of Environment, Foresls 
and Wildlife 
(Deb. II. Vol. JJJ, 19-07-2004) 
Col. 298-316 

Coastal Zone Management Plans for 
Mumbai 
(Deb. 16. Vol. III, 16-08-2004) 
CoI.lSO-81 

EtTects of Climate Change 
(Deb. 11, Vol. Ill, 19-07-2004) 
Col. 334 

Scholarship to Medical and Engineering Emission from CNG Run Vehicles 
Students I' . (Deb. 16, Vol. III, 16-08-2004) 
(Deb. 24, Vol. IV. 26-08-2004) CoI.463-64 
Col.t81 

Entertainment Policy 
Entertainment Policy 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 322-23 

Eavlronment 
Amendments to EIA and CRZ 

Enforcement of Environmental Laws 
(Deb. 16. Vol. III, 16-08-2004) 
Col. 192-93 

Environment Clearance for Expansion! 
Modernisation of Projects 
(Deb. 21. Vol. IV, 23-08-2004) 
Col. 228-30 

Notifications Environment Clearance for Urban Projects 
(Deb. 21, Vol. IV, 23-08-2004)' (Deb. I, Vol. II, 05-01·2004) 
Col. 179-80 Col. 207 

Awareness Programme for Protection of 
Wildlife 
(Deb. 16, Vol. JII. 16-08-2004) 
Col. 207-09 . 

Environment Friendly Atmosphere in 
States 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.3SS-S6 
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Environmental Awareness Amongst 
School Children 
(Deb. 16, Vol. III, 16-08-2004) 
Co1.412-1d 

Environmental Clearance for Thermal 
Power Project 
(Deb. 16, Vol. III, 16-08-2004) 
cOI.2?7-78 

Environmental Clearance to NTPC 
Projects 
(Deb. 16, -Vol. III, 16-08-2004) 
CoJ.379-80 

Environmental Degradation and Depletion 
of Forest Cover 
(Deb. 21, Vol. IV, '23-08-2004) 
Col. 130-31 

Environmental Improvement Projects in 
Slums 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 228-29 

Funds provided under Environmental 
Schemes 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 93-114 

Green Belt for Abatement of Pollution and 
Environment Improvement . 
(Deb. II, Vol. III, 19'()7-2004) Col. 7-9 

NGOs Involved in Environmental Projects 
(Deb. I J, Vol. Ill, 19-07-2004) 
Col. 39 

Preservation of Fragile Eco-system 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 98 

Protection of Biodiversity in North Eastern 
. Region 

(Deb. II, Vo1.lII, 19-07-2004) 
Col. 287-92 

Protection of the Environment 
(Deb. S, Vol. II, 09-07-2004) 
Col. 133-36 

Raja ChelJiah Committee Report 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 141 

Rehabilitation Package for Relocated 
People 
(Deb. 16, Vol. III, 16-08-2004) 
Co1.2~8 

Report on Climate Changes 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 77-7. 

Simplification of Environmental Clearance 
Procedure 
(Deb. 6, Vol. II, 12-07 ·2004) 
Col. 4-14 Illegal Felling of Trees 

(Deb. 6, Vol. II, 
Col. 47-S8 

12-07 -2004) Threat to Olive Ridley Turtles 

(Deb. 16, Vol. III, 16-08-2004) 
Col. 42-46 

Impact of Construction of Akshardham 
Mandir on Environment 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 423-24 . 

Impact of DDT 
Environment 
(Deb. 8, Vol. 
COI.204-0S 

on Health and 

II, 14-07-2004) 

Mercul)' Poisoning Threat to Capital 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 240-41 

(Deb. 16, Vol. Ill, 16-08-2004) 
Col. 129 

Tribals Rights to Forest Produce 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 281 

Utilisation of Funds Meant for 
Environment Projects 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 412-18 

EDvlronmeDt" 'oreats 
Silent Valley 

(Deb. 21. Vol. IV, 23-oi-2004) 
Col. 219-21 
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Environment Science 
Environmental Science in UGC Eligibility 

Test for NET 
(Deb. 17. Vol. III. 11-01-2004) 
Col. 122-23 

Environmentll Studies 
Introduction of Environmental Studies in 

Schools 
(Deb. 17. Vol. III. 17-01-2004) 
Col. 41 0-11 

Introduction of New Courses of 
Environmental Stu4ies 
(Deb. 2. Vol. II, 06-07-2004) 
Col. 305-«; 

EPF Pension Scheme 
Need to increase the pension payable to 

the retired employees under Workers' 
EPF Pension Scheme (MUR 377) 
(Deb. 12. VoL UI, 20-07-2004) Col. 321 

ESI Hospitlls 
Condition ofESI Hospitals 

(Deb. I. Vol. II. 05-07-2004) 
Co1.61~2 

Essential Commodities 
Allocation of Essential Commodities 

(Deb. 6. Vol. II. 12-07-2004) 
Col. 284-302 

EthanOl 

Production of Ethanol 
(Deb. I. Vol. II, OS-07-2094) 
Col. 84 

Euro Currency 
Euro Currency 

(Deb. S, Vol. II. 09-07-2004) 
Col. 113 

European Companies 
European Companies 

(Deb. S, Vol.' II, 09-07-2004) 
COl.20S 

European Union 
Agreement with EuropelU! Union 
. (Deb. 3. Vol. II. 07-07-2004) 

Col. 203-04 
Marine ExpoI1 to EU 

(Deb. 10, Vol. II. 16-07-2004) 
Col. 216-17 

Strengthening Relations with EU 
(Deb. 3, Vol. II. 07-07-2004) Col. 106 

Visit ofEU Members to India 
(Deb. 13. Vol. III. 2£-07-2004) 
Col. 76 

Withdrawal of Advisories from J&K by 
European Union 
(Deb. I, Vol. II, OS-07-2004) 
Col. 196-97 Essential Commodities through PDS 

(Deb. 16, Vol. III, 16-01-2004) 
Col. 30'-06 Evidence (Amendment) Act. 1001 

Fall in Prices of Onion in Rajasthan 
(Deb. 11. Vol. III. 19-07-2004) 
Col. 90-91 

Monitoring of Prices of Essential 
Commodities 
(Deb. I. Vol. II, OS-07-2004) 
Col. 141-50 

Scarcity of Essential Commodities in 
Andaman 
(Deb. 21, Vol. IV. 23-01-2004) 
Col. 339 

Amendment in Evidence (Amendment) 
Act, 2002 
(Deb. 10, Vol. II. 16-07-2004) 
Col. ISS-56 

Ell-Servicemen 
Rehabilltation of Ex-Servicemen 

(Dcb. 19, Vol. III, 19-01-2004) 
Col. 59-66 

Smart Card for Ex-Servicemen 
(Dcb. 23, Vol. IV. 2S-01-2004) 
Col. 711-12 



98 LOK SABHA 

Examination Reform. I Exclusive Eeonomie Zone 
Grading System for Board Examination Exclusive Rights Beyond EEZ 

(Deb. 2. Vol. II. 06-07-2004) (Deb. -I8, Vol. III, 18-08-2004) 
Col. 266 Col. 35 I . 

Excavations 
Excavation Projects 

(Deb. 19, Vol. III, 19-08-2004) 
Col. 334-37 

ExeiseDuty 
Cases of Excise/Custom Duty Evasion 

(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 298-99 

Collection of Central Excise Duty 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 233-34 

Excess Holding of Goods in Warehouses 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 323-24 

Excise Duty Earned trom Pan Masala 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 75-78 

Excise Duty Evasion by Tyre Companies 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 220-21 

Excise Exemption ~or K.utch District 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 139-40 

Exemption ofExci8C Duty on Industries in 
North-East 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 53-54 

Need to reduce the excise duty on beedi 
products and announce Special 
Welfare Scheme for beecii workers in 
Kerala (MUR 377) 
(Deb. 17, Vol. III, 17-08-2004) 
CoI.!502 

Pendinl Excise Out) 
. (Deb. 20, Vol. VlII, 20-08-2004) 
Co1.317~18 

Exit Poll 

Ban on Exit Poll 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 38-39 

Expatriates 
Setting up of Helpline for Expatriates 

(Deb. : 8, Vol. III, 18-08-2004) 
Col. 38-39 

Explosives 
Banning of Explosives 

(Deb. 5, Vol. II, 09.07-2004) 
Col. 81 

Explosive Department at Alang Ship 
Recycling Yards in Gujarat 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 112-13 

Suggestion to Amplify Rule 43 
(Deb. 19, Vol. III, 19-08~:l004) 

Col. 176 . 

Expon 
Action Plan to Boost Export 

(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 112 

Additional Quota for Export 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 3 19-20 

Apple Export 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 218-19 

Ceiling on Export of Chrome Ore 
(Deb. 17, Vol. 111, 17-08-2004) 
Col. 421-22 

CoirExport 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 167-70 
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Decline in Indian Exports 
(Deb. 20, Vol. VIII, 20-08-2004) Col. III 

Deemed Export Facilities to Domestic 
Manufacturers 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 256 

Discount in Export Price 
(Deb. 21, Vol. IV, 23-08-2004) 
Co1.63~5 

Export and Import of Rubber 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 124-26 

Export of Apparel 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 231·32 

Export of Arms and Ammunitions 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 179 

Export of Ayurve.iic Products 
(Deb. 18, Vol. III, 18-08-20(4) 
Col. 67-68 

Export of Clothes 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 104-05 

Export of Cotton, Yarn, Readymade 
Garments 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 158-60 

Export of Food grain 
(Deb. I, Vol. II, 05-07-2004) 
Col. 120-22 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 247-48 

Export of Fruits 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 191-93 

Export of Handicraft 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 278 

Export of Hand loom Items 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 200-01 

Export of Horticulture and Floricult.ure 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 299-300 

Export of Leather and Leather Items 
(Deb. S, Vol. II, 09-07-2004) 
Co1.l78-79 

Export of Leather Products 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 223-24 

Export ofLPGlCNG 
(Deb. 14, Vol. 111. 22-07-2004) 
Col. 83 

Export of Mango 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 297-98 

Export of Marine Products 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 256-57 

Export of Motor Vehicles 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 117-19 

Export of Onions 
(Deb. 5, Vol. II, 09-07-2004) 
CoI.94-9S 

Export of Organic: Farm Produce 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 384 

Export of Poor Quality Foodgrains 
(Deb. II, Vol. III, 19-07-2004) 
CoI.6S~ 

Export of Ready Made Garments 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 282-83 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 117-18 
(Deb. S, \t)1. 11,09-07-2004) Col. 136 

Export ofSoftwares 
(Deb. 8, Vol. II, 14-07-2004) 
COI.SS-S6 

Export of Steel and Cement to China 
(Deb. 15, Vol. 'III, 23-07-2004) 
Col. 238-39 



Export of Steel and Iron 
(Deb. 7, Yol. II, 13-07-2004) 
CoJ.299-306 

Export of Sugar 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 111-14,270-71 

Export of Tea 
(Deb. 10, Vol. II, 16-07-2004) 
Co1.l72-73 

Export of Wheat and Rice 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 61-62 

Export Orders to BHEL 
(Deb. 9, Vol. II, IS~7-20(4)CoI. n-71 

Export Promotion Council 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 229-30 

Export Promotion Schemes 
(Deb. 10, Vol. II, 16-07-2004) 
Col. I 7407S 

Export Promotion under ASIDE 
(Deb. 20, Vol. VUI, 20-08-20(4) Col. 265 

Export to China 
(Deb. 20, Vol. YIII, 20-01-2004) 
COI.204-0S 

Fall in Red Chillis Exports 

Foodgrains Export Policy 
(Deb. 6, VoI.n, 12~7-20(4)CoI.19B 

Gems and Jewellery Export 
(Deb. 10, Yol. If, 16-07-2004) 
CoI.18S 

Goods Export 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 138-39 

Groundnut Export . 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 247 

Illegal Export of Livestock 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 389-90 

Import and Export ofNon-Atomic Minerals 
(Deb. 10, Vol. II, 16-07-2004) 
CoI.2SI-S2 

India's.share in World Exports 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 162-63 

Inquiry into Irregularities 
(Deb. 21, Vol. IV, 23-08-2004) 
COl. 121-26 

Inspection of Export Firms 
(Deb. S, Vol. II, 09-07-2004) 
Col. 109-10 

(Deb. I S, Vol. 1II, 23-07-2004) JewelleryExpons 
Col. 241-49 (Deb. S, Vol. II, 09-07-2004) 

Financial Assistance for Export 
Infrastructure 
(Deb. 20, Vol. VIII, 20-08-2004) 
Co1.3()()'()1 

Fish Exports 
(Deb. S, Vol. II, 09-07-2004) 
Col. 87-88 

Fluctuation in Export of Rice 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 219-90 . 

Food .... ins Export by Private Traden 
(Deb. 21, Vol. IV, 23-01-2004) 

- Co1.67-61 

Col. 84 
Legislation for Special Economic Zones 

(Deb. 10, Vol. II, 16-07-2004) 
Col. I 43-4S 

Marine Export to EU 
(Deb. 10, Vol. H, 16-07-2004) 
Col. 216-17 

Marine Products Export 
(Deb. IS, Vol. III, 23-07-2004) 
CoI.I60-6~ 

Meat Exports 
(Deb. S, Vol. II, 09-07-2004) 
CoL 131-39 
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Minimum Export Price ofCoir 
(Deb. 20, \4:>1. VIII, 20-0'-2004) Col. S9 

Permission for Export of Medicinal 
Products 
(Deb. 23, Vol. IV, 2S-08'-2004) 
Col. 493-94 

Pharmaceutical Export Promotion Council 
(Deb. 20, \4:>1. VIII, 20-08-2004) Col. 323 

Potato Export 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 86-87 

Power of Panel ChairmanlSub-Committccs 
of Export Council 
(Deb. 20, Vol. VIII, 20-08-2004) 
C01.2S8-S9 

Problems faeed by Handloom Sector 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 72-74 

Production and Export of Tea 
(Deb. S, Vol. II, 09-07-2004) 
Co1.l73-7S 

Production of Tractors and Agricultural 
Implements 
(Deb. 24, VoL IV, 26-08-2004) 
Col. 328-29 

Restoration of Export Benefits under 
DEPB to Steel Industries 
(Deb. 20, \4:>1. VIII, 20-08-2004) Col. 103 

Rice Export 
(Deb. 16, VoL III, 16-08-2004) 
Col. 16S-68 

Subsidy on Export of Food grain 
(Deb. 16, VoL III, 16-08-2004) 
Col. 249 . 

Tea Export to Pakistan 

UAEExports 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 279-80 

Under-Invoicing in SoftWare Export 
(Deb, 13, \4:>1.111, 21 ~7-2004) Col. I SO 

Unresolved Export Related Issues 
(Deb. 10, VoL II, 16-07-2004) 
Col. 18S-86 

Wheat Export by STC 
(Deb. I S, Vol. III, 23-07-2004) 
Col. 31-34 

Wheat Export to Pakistan 
(Deb. 16, \4:>1. III, 16-08-2004) Col. 130 

Export Credit 
Export Credit 

(Deb. S, VoL II, 09-07-2004) 
Col. 168-69 

Export Oriented Units 
Export Oriented Units 

(Deb. I S, Vol. III, 23-07-2004) 
Col. 204 

Export Oriented Zones 
SEZandEOUs 

(Deb. 10, VoL II, 16-07-2004) 
Col. 222 

Export Promotion 
Export Promotion - B.G Presentation 

(Deb. 4, VoL II, 08-07-2004) 
Col. 20 

Misuse of Export Promotion Schemes 
(Deb. S, VoL II, 09-07-2004) 
Col. 7S-76 

EXportQuoCa 
Export Quota 

~lebl'ISIO, VoL II, 16-07-2004) (Deb. S, VoL II, 09-07-2004) 
~. Col. 99-101 

Tobacco Exports 
(Deb. 10, Vol. II, 16-07-2004) Exporteft 
Col. 179'-80 Verification of Licence to Exporters 
(Deb. IS, Vol. III, 23-07-2004) (Deb. IS, Vol. Ill, 23-07-2004) 
Col. 140-42 Col 249 
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[,ternal Debt 

Debt Burden of the Country 
(Deb. 10, Vol. II, 16-07-2004)-
Col. 18-25 

External Debt 
(Deb. 5, Vol. .11, 09-07-2004) 
Col.207-OS 

Family We.r ... e 
Compensation for Failure of Family 

Planning Operations 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 449-53 . 

Decline in Family Planning Programmes 
(Deb. II, Vol. III, 1I-0S-2004) 

Externally Aided Projects I Col. 339-44 

Externally Aided Projects in Maharashtra Denial of Facilities to Persons having 
(Deb. 2, Vol. II, 06-07-2004) more than two Children 
Col. 27S-80,314 (Deb. 23, Vol. IV, 25-08-2004) 

Extradition I CoI.4n-78 

Extradition of Akshardham Conspirator Family Welfare Centres 
(Deb. 3, Vol. II, 07-07-2004) (Deb. II, Vol. III, 11-08-2004) 
Col. 272-73 Col. 223-29 

Fake Currency Notes 
Circulation of Fake Currency Notes 

(Deb. 12, Vol. Ill, 20-07-2004) 
. Col. 107-12 

Fake Mark Sheet 
Fake Mark Sheet 

(Deb. 17. Vol. Ill, 17-08-2004) 
Col. 176-77 

Fake Silver Coin 
Fake Silver Coin 

(Deb. 12, VoI.III,20-07-2004)Col. 54 
Family Courts 
Family Courts 

(Deb. 10, Vol. 
Col. 105-06 

II, ]6-07-2004) 

Financial Assistance for Family Welfare 
Programme 
(Deb. ]3, Vol. 111,2]-07-2004) 
Col. 437-S0 

Funds for Family Welfare Programme in 
Five Year Plans 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 162-70 

Joint Scheme for Family Planning 
(Deb. ] 8, Vol. III, IS-08-2004) 
Col. 463-64 

NOO's in Family Planning Programme 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 425-26 

NOOs in Health and Family Welfare 
Programme 
(Deb. 3, Vol. II, 07-07-2004) 

Family Pension 
Family Pensions 

(Deb. 23, Vol. 
Col. 703 

IV, 25-0S-2004) I Col.l96 
I Performance of Family Welfare Programme 

(Deb. 13, Vol. III, 21-07-2004) 
tol.96-JOO 

Pending Family Pension Cases 
(Deb. ], Vol. II, 05-07-2004) 
Col. 20]-02 

Scheme for Family Pension 
(Deb. 18. Vol. III, 18-08-2004) 
Col. 101-02 

Schemes in Operation in Andaman and 
Nicobar Islands 
(Deb. 23, Vol. IV, 2S·08-2004) 
Col. 539-40 
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Voluntary Organisations in Family Welfare 
Programme 
(Deb. 13, Vol. III, 21-07-2004) 
·CoI.3~ 

FarmGoods 

Dumping of Farm Goods 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 228 

FarmHouses 

Farm Houses 
(Deb. 7. Vol. II. 13-07-2004) 
Col. 357-64, 392 • 

Social Functions at Farm Houses 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 392 

Farm Insurance Scheme 
Farmer Income Insurance Scheme 

(Deb. 6, Vol. II, 12-07-2004) 
Col. 261-62 

Farm Sector 
Farm Lending Target 

(Deb. 10, Vol. II, 16-07-2004) 
Col.231 

Farmen 
Arrears due to Sugarcane Farmers 

(Deb. I, Vol. II, 05-07-2004) 
CoI.IS8~ 

Compensation to Farmers of West Bengal 
(Deb. II, Vol. III, 19-07-2004) 
Col. 265 

Concessional Prices for Jharkh~nd 
Farmers 
(Deb. I, Vol. II, 05-07-2004) 
Col. 133 

Condition ofFarmers in Andhra Pradesh 
(Deb. I, Vol. II, 05-07-2004) 
Col.2S1 

Death of Tobacco Farmers in Andhra 
Pradesh 
(Deb. 10, Vol. II. 16-07-2004) 
Col. 132 

Denial of Rat ion to Farmers 
(Deb. II, Vol. Ill, 19-07-2004) 
CoI.IOS-«t 

Farmer Assistance/Counselling Centres 
(Deb. 16, Vol. lIl, 16-08-2004) 
Co1.217-18 

Farmer's Land Acquired by IOC/GAIU 
ONGC 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 22-23 

Farmers' Dependence on Monsoon 
(Deb. II. Vol. III.; 19-07-2004) Col. 125 

Land Improvement programme for Farmers 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 189-92 

Lending to Tobacco Farmers 
(Deb. IS, Vol. III. 23-07-2004) 
Col. 144-46 

Loans to Farmers for Agricultural 
Products 
(Deb. 16. Vol.. III, 16.08-2004) 
Col. I 35-S8 

Need for Central assistance in tackling the 
problems being faced by the farming 
community in Andhra Pradesh 
(MUR377) 
(Deb. S, Vol. II, 14-07-2004) 
CoI.346-47 

Needto increase the height ofPeriyar Dam 
for the benefit of the farmers (MUR 377) 
(Deb. 19, Vol. III, 19-08-2004) Col. 41S 

Need to initiate appropriate measures for 
the benefit of chilli producing farmers 
of Andhra Pradesh (MUR 377) 
(Deb. I, Vol. II, 05-07-2004) 
Col. 277-78 

Need to provide financial assistance to 
the Government of Andhra Pradesh for 
extending help to FCV tobacco 
cultivators (MUR 377) 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 324 
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Need to release funds to the Government 
of Uttar Pradesh for enabling 
settlement of dues to sugarcane 
growers in the State (MUIt 377) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 426-27 

Need to Review the Guidelines of National 
Honicultural Board with a view to make 
mem beneficial to small and marginal 
fanners (MUR 377) 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 547 

Number of Farmers 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 325 

Problems of Farmers 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 359-60 

Relief Package for Farmers 
(Deb. S, Vol. II, 09-07-2004) 
CoI.37-47,171-72 

Relief to Sugarcane Farmers and Sugar 
Mills 
(D~b. I, Vol. II, OS-07-2004) 
Col. 109-10 

Scheme for Welfare of Fanners 
(Deb. I, Vol. II, OS-07-2004) 
Col. 248-49 

Settlemem oflnsurance Claims of Tobacco 
Farmers 
(Deb. I S, Vol. III, 23-07-2004) 
Col. 201-03 

Small and Marginal Farmers 
(Deb. 1. Vol. II, 05-07-2004) 
Col. 131-33 

Special Package for Tobacco Farmers 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 10-11 

Subsidy to Farmers for Drip Irrigation 
(Deb. 16, Vol. III. 16-08-2004) 
. Col. 486-94 

Suicide by Farmers 
(Deb. II, Vol. 111,19-07-2004) 
Col. 124-125 
(Deb. I. Vol. II, 05-07~2004) 

Col. 7-8 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 422-23 

Supply ofFenilizer to Farmers 
(Deb. '12, Vol. III, 20-07-2004) 
CoI.4S 

Welfare of Farmers 
(Deb. II, Vol. III, 19-07-2004) 
Col. 199-120 

Farminr: 
Cell for Organic Farming 

(Deb. 21, Vol: tv, 23-08-2004) 
CoI.261-62 

Development of Farm Sector 
(Deb. 6, Vol. II, 12-07-200~) 

Col. 256-57 
Dry Farming ,-' 

(Deb. 6, Vol. II, 12-07-2004) 
Col. 303-04 

Need to provide mote facilities to the 
farming sector with a_ view to make it 
remunerative (MUR 377) 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 479-80 

Promotion of Organic Farming 
(Deb. 21, Vol. IV, 23-08-2004) 
CoI.209-l0 

Setting up of Regional Centres for Organic 
Farming 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 304-05 

Fashion TeehnolOlY 
Introduction of Fashion Technology 

Subject 
(Deb. 23, Vol. IV, 25-08-2004) 
Co1.13l-33 
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Fa.t Tnek CourtJ 
P.t Tnck Courts 

(Deb. 5, Vol. II, 09-07-2004) 
Col. 115-11 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 211 

Non-Implementation of Fast Track Courts 

Forei8ll Direct Investment in Fertiliser 
Sector 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 207-10 

Impact of use of Fertilizers 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 30-31 . 

(Deb. IS, Vol. III, 23-07-2004) ImportofFertilizen 
Col. 50-52 (Deb. 2, Vol. II, 06-07-2004) 

Female Foeticide 
Cues ofPemale Foeticide 

(Deb. 18, Vol. III, 18-08-2004) 
Col. 105-08 

Need to bring forth a comprehensive 
legislation to curb the practice of 
female foeticide in the country 
(MUR377) 
(Deb. 18, Vol. III, 11-01-2004) 
Col. 509 

Fertilizer 
Bungling in Import of Potash 

(Deb. 17, Vol. III, 17-08-2004) 
Col. 299-300 

Conlwnption ofUrca 
(De&. II, Vol. III, 19-07-2004) 
Col. 17-88 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 140-44 

\ Demand and Import of Fertilizers 
(Deb. 2, Vol. II. 06-07-2004) 
Col. 170-14 

Disinvestment of State Owned Fertilizer 
Units 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 386 

Col. 30-48 
Price of Fertilizers 

(Deb. 23, Vol. IV, 25-01-2004) 
CoI.S-7 

Pricing of Fertilizers 
(Deb. 7, Vol. II, 13-07-2004) 
CoI.25S 

Revival of Sick Fertili2l' Units 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 134-3S 

Secondary Freight for Fertilizers 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 109 

Secondary Freight System for Fertilizers 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 313-14 

Subsidy liven to Fertilizer Sector 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 28S-96 

Subsidy on CAN Fertilizers 
(Deb. 17, Vol. III, 17.08-2004) 
Co1.413-14 

Subsidy on Fertilizers 
(Deb. 23, Vol. IV, 2S-01-2004) 
Col. 177-78 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 74-76 

Expansion Plan for IFFCO AND KRlBHCO Supply of Fertilizer to Farmers 
(Deb. 17, Vol. III, 17-08-2004) (Deb. 12, Vol. III, 20-07-2004) 
Col. 160-61 CoI.4S 

Fertilizer Policy 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 30 

Taxes on Chemicals Fertilizers 
(Deb. 17, Vol. III, 17-08-2004) 
Co1.313-19 
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Uniform Policy for Decontrollod Fertilizer 
Industry 
(Deb. 1'7, Vol. III, 17-01-2004) 
Col. 22-23 

Fertilizer PI.atl 
Closure and Revival of-Fertilizers Units 

(Deb. '2, Vol. II, 06-07-2004) 
Col. 13542 

Expenditure...on Settinl up of Fertilizen 
Plants Abroad 
(Deb. 17, Vol. III, 17-01-2004) 
CoI.I'I 

FlbnMUIt 
Functioninl of Couon and Man Made 

Fibre Mill. in Andhra Pradelh 
(Deb. 15, Vol. III, 23.07-2004) 
Col. 4'-46 

Flftb P.yCom ...... a 
Benefit of Fifth Pay Conunillion to Police 

Penonnel 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 1" 

RecommendItion ofFjfth PayConuniuion 
(Deb. 10, Vol. II, 16-07-2004) 

Fertilizers Units Col. 20'~7 
(Deb. 2, Vol. II, 06-07-2004) Flp.rAJrcnftl 
Col. 114-11 

Foreiplnvelbnent in Sick Fertilizer Unlta 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 389 

I...eakIIge of Gas From Oswal Qemicalaand 
Fertili.- FIICIOr)' 
(Deb. 17, Vol. III, 17-01-2004) 
CoI.I79-IO 

Oil Based Fertilizer Plants 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 267-68 

Performance of Fertilizer Plants 
(Deb. 17, Vol. III, 17-01-2004) 
Col 1'-11 

Revival of Closed Fertilizer Units by Private 
Companies 
(Deb. 12, Vol. III, 20-07-2004) 
Col 293 

Subsidy Received by RaIna Phosphate, 
M.P. 
(Deb. 23, Vol. IV, 25-01-2004) 
Col 270-72 

r.rtlllzen .1Id C .... Ie ... Tnv •• core ,,... 
Revival of Fertilizer. and Cbemieal. 

'Trawncore LimiIId 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 247-50 

Development of Multi-Role Fighter 
Aircraft 
(Deb. 9, Vol. II, 1'-07-2004) 
Col. 293-94 

rum. 
Apement for Promotion ofCo-operation 

in Pin Production Field 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 135-36 

Cheap and Objectionable Films 
(Deb. 9, Vol. II, 1'-07-2004) 
Col. to-II 

OUkhn Film Complex 
(Deb. 9, Vol. II, 15-07-2004) 
Col'5-56 

Eaminp by Cinema Induatry 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 24-26 

Fee for Examination of Films by CBFC 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 235-37 

Film Indusary 
(Deb. 14, Vol. III, 22-07-2004) 
Col 31-32 

Pilllncial Alsilllncc to Filma 
(Deb. 9, Vol. II, 1'-07-2004) 
CoL 379-12 
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Guidelines for Imposina Ban on Finance Com.lIIIon 
... Objectionable Scenes in Films Extension of1\vclfth Finance Conunission 

(Deb. S, Vol. II, 09-07-2004) 
Col. 224 

.. 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 307-01 

International Film Festival 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 116-17 

Piracy oflndian Films and Music 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 126-27 

Screen ina of Film with Criminal 
Bac:kpound 

Separate PlanninWFinance Commission 
for Development of Tribal Areas 
(Deb. 23, \01. rv,25..o8-20(4) Col. 265 

Fl.anclal Alliltaace 
Additional Financial Assistance to Ori ... 

under AUWSP 
{Deb. 12, \01. ID, 20-07-20(4) CoL 229 

(Deb. 19, Vol. III, 19-08-2004) Additional Financial Assistance under 
Col. 244-45 NSDP 

Short Films on Important Personalities (Deb . ., 7, \bI. m, 17-08-20(4) Col. 160 
(Deb. 24, Vol. IV, 26-01-2004) AssiltlnC:c for AIDS Treatment 
CoI.IOI-02 (Deb. 13, Vol. III, 21-07-2004) 

• FiDaace CoL 69-74 

Bond Trac:kina Systenl 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 93-94 

Increase in Economic Offcoces 
{Deb. 20, \01. VDI, 2~20(4)CoL 307 

.Micro Finance ud Micro Credit 

Assistance from World Bank ud DFID 
(Deb. 23, Vol. IV, 25-0'-2004) 
CoL 294 

AssiltlnC:c to Drought Hit Fanners 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 143-44 

(Deb. 5, Vol. II, 09-07-2004) Assistance to North·EutenJ Coal Field 
Col. 96-98 (Deb. IS, Vol. III, 23-07-2004) 

Non-Plan Expenditure of State 
Government 
(Deb. 20, \oL VDI, 20-08-20(4) Col. 2.1 

Valuation of Initial Public Offerinp 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 221-22 

FI.anee (No.2) BUI, 2004 
• Finance (No.2) Bil~ 2084 -lot. 

(Deb. 4, \01. II, 08-07-20(4) CoL 36 
Preponina of Submission ofOutltlndinJ 

Demands to Vote of the House and 
Appropriation (No.3) Bill, 2004 ud 
FinInc:e ~o.2) Bill, 2004 -Conaid. 
(Deb. 23, Vol. IV, 25-0'-2004) 
CoL80S-07 

Col. 117-18 
Assistance to Poor for Medical Treatment 

(Deb. 13. Vol. III, 21-07-20.04) 
CoL 139-42 

Financial AssistancclLoan to StIdeI by 
NABARD 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 36-38 

Financial Assistance by Global Fund 
(Deb. II, Vol. III, 1I-01-20U4) 
CoL 372-71 

Financial A •• i.tance for Ambodkar 
BbIwan Complex IlA.hmedlbld . 
(Dob. 19, Vol. III, 19-01-2004) 
CoL 141-42 
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Financial Astistance for Crane cI: 
Ambulance 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 617-18 

Financial Assistance for Development of 
Science and Technoloay 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 750-52 

Financial Assistance for Family Welfare 
Propnme 
(Deb. Il, Vol. III, 21-07-2004) 
Col. 437-50 

Financial Assistance for Man.sarovar Vatra 
(Deb. ~, Vol. II. 07-07-2004) 
Col. 72-73 

Financial Assistance for Science City 
Project In Gujarat 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 86 

Financial Assistance from World Bank 
(Deb. 10, Vol. II, 16-07-2004) 
CoL 77-83 

Financial Assistance required for PSUs 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 107-08 

Financial Assistance to Ashram Schools 
(Deb. 17, Vol. Ill, 17-08-2004) 
CoL 90 

Financial Assistance to bogus NGOs 
(Deb. 19, Vol. Ill, 19·08-2004) 
Col. 384-88 

Financial Assistance to CCI for Voluntary 
Retirement Fund 
(Deb. J 9, Vol. III, J 9-08-2004) 
Col. 121 

Financial Assistance to Indigent Artists 
(Deb. 19. Vol. III, 19-01-2004) 
CoLIfO.82 

FiDlnclal Auistance to Rajuthan 
(Deb. S, Vol .. 11, 09-07-2004) 
Col. 205-06 

Financial Assistance to SPCA 
(Deb. 21, Vol. IV, 23'-01-2004) 
Col. 217-92 

Financial Assistance to State 
Governments 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 619-91 

Financial Assistance to S ..... by HUDCO 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 21 1-24 

Financial Assistance to Voluntary 
Ol'lJlIliaationINGOs 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 48-51 

Financial Assistance to Women Victims 
for Baina Beach, Goa 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 396-97 

Need to provide financial .. istance for 
reviving and promoting the Cashew 
Industry in Kerala (MUR 377) 
(Deb. 18, Vol. III, 18-08-2004) 
CoI.5Il 

Need to provide financial assistance to 
the Govenunent of Andhra Pradesh b 
developing the infrastructure for 
'Model Residential Schools' meant for 
the Welt.re oflndia (MUR l77) 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 396 

Need to provide financial assistance to 
the Government of Andhra Pradesh for 
extending help to FeV tobacco 
cultivators (MUR 377) 
(Deb. 12, Vol. 111. 20-07-2004) 
Col. 324 

Need to provide financial assistance to 
the Government of Andhra Pradesh to 
construct the Pulichintala Reservoir in 
the Krishna Delta region of the State 
(M'fJR377) 
(Deb.. I, Vol. II, 05-07.2004) 
Col. 277 
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. Need to provide financial assistance to 
the Government of Himachal Pradesh 
for operatina helicopter services in the 
border areas of the State (MUR 377) 
(Deb. 19, Vol. III, 19-08-2004) 
CoI.411-19 

Need to provide financial IllJalance to 
the Government onnil Nadu 10 solve 
the problem of scarcity of drinking 
water in Palani Parliamentary 
Conltituency (MUR 377) 
(Deb .. 12, Vol. III, '20-07-2004) . 

Flnaaeiallrnplaritltl 

BUDIling in Department of Food 
(Dob. 6, Vol. II, i~-07-2004) 
Col. 240-41 

Flaa.clal rackap 
Financial Peckap ofChhatti ..... h 

(Deb. 3, Vol. II, 07-07-2004) 
Col. 171-'12 

Financial Packa&eto Bihar 
(Deb ... , Vol. II, 14-07-2004) 
Col. 222-24 

Col. 323 Financial Package to J&K and UP 

Need to provide financial assistance to 
the Government of Uttar Pradesh for 
development of Tourism at Estate 
Charkhari in Mahoba (MUR 377) 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 327 

Plan Assistance to States 
(Deb. 20, Vol. VIII, 20-01·1004) 
Col.S9 

(Deb. 17, Vol. HI, 17-08-2004) 
Col. 114 

Financial Package to Orissa 
(Deb. 23, Vol. IV, 25-08-2004.) 
Col. 540-41 

Financial Package to UPDPL for TB 
Medicines 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 95-96 :. 

World Bank and DFID Assistance to Financial Packip to Uttar Pradesh 
(Deb. I, Vol. II, 14-07-2004) Orissa 

• (Deb. 20, Vol. VIII, 20-01-2004) 
Col. 231-39 

FI.lnelal Crisis 
Financial Crisis faced by States 

Col. 11-82 
Fin 
fire in Betalpur Oil Depot 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 97 

(Deb. 5, Vol. II, 09-07-2004) 
Col. 166-68 Fire in Coal Mines 

FI.I.eiat Institutions 
(Deb. 23, Vol. 
CoI.609-tO 

IV, 25-08-2004) 

Fl's Assistance to Assam and N.E. States Fire in Indiln Oil TlllDinal in W .. Benpl . 
(Deb. IS, Vol. JII, 23-07-2004) (Deb. 9, Vol. II, 15-07-2004) 
Col. 58-60 Col. 335-36 

FI's Assistance to Mabarashtra 
(Deb. ) 5, Vol. 111, 23-07-2004) 
Col. 240-48 

Studies on Functioninl of Financill 
Insticutions 
(Deb. 24, Vol. IV, 26-0'-2004) 
CoI.IS4-51 

I'tnAcdde ... 
Fire Accidents in Steel Pllnll 

(De~. 12, Vol. III, 20-07-2004) 
Col. 41-43 

Fire in Rail CQIcha 
(Deb. 9, Vol. n. 15-07-2004) 
Col. 175 
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fire Incident at a Nursery School in 
Kumbakonam, Tamil Nadu 
(Deb. 10, \t)l. n, 16-07-2004) Col 331 

fresh Inquiry in Godhra Train fire 
Incident 
(Deb. 9, Vol. II, 15-07-2004) 
Col.l~ 

MoW'llina the loss of young innocent lives 
in fire accident at Lord Krishna School 
at Kumbakonam, Tamil Nadu 
(Deb. 10, VoL II, 16-07-2004) 
Col 345 

Fire Sarety M.su ... 
fire Safety Meuures in Schools/Colleses 

(Deb. 17, Vol. III, 17-08-2004) 
CoI.S-IO 

Fire SenicII 
Delhi Fire Services 

(Deb. 12, Vol. III, 20-07-2004) 
CoI.llS-16 

FiNal Deficit 
fiscal Deficit 

(Deb. S, Vol. II, 09-07-2004) 
Col.lSS 
(Deb. 15, Vol. III, 23-07-2004) 
CoL 147-49 

Revenue Deficit and fiscal Deficit- B.G 
Presentation 
(Deb. 4, Vol. II, 08-07-2004) 
Col2S 

FilcallDceDtivlI 
fiscallncentivlI to Companies 

(Deb. 8, Vol. II, 14-07-2004) 
Col. }'o3 

Fileal RefOI1llJ 

Accounting System 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 229-30 

New Accounting Guidelines 
(Deb. IS, Vol. III, 23-07-2004) 
Col 209 

Flleal Rerorms Pro.ra •• 11 

Mid Tenn fiscal Reforms Programmes 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 180-82 

Piscal RespoDsibility and Bud.et 
MaDa.emeDt Act, 1003 

Statement Laid under fiscal 
Responsibility and Budget 
ManagemcntAct, 2003 (St.) 
(Deb. 4, Vol. II, 08-07-2004) 
Col. 35-36 

Plsb ProceulDI 
fish Processing Unit in Lakshadweep 

(Deb. 21, Vol. IV, 23-08-2004) 
. Col. 144-45 

.... hermeD 
Centrally Sponsored Schemes for 

Traditional fishermen 
(Deb. 21, Vol. IV, 23-08-2004) 
CoI.6s-68 

facilities to Filhennen 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 405-07 

Harusment of Indian fishermen by Sri· 
Lanka 
(Deb. 8, \t)1.1I, 14-07-20(4)Cot. 140 

Indian fishermen in Bangladesh Jails 
(Deb. 13, Vol. III, 21-01-2004) 
Col. 181-82 

Indian Fishermen in Pakistani Jails 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 76-77 

Saving-cum-ReliefSchemc for fishermen 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 269-70 

Scheme(s) for fishermen 
{Deb. 21, Vol. Iv, 23-0'-2004) Col. 26 

Substdy on Kerosene and Diesel to 
fishennen 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 290-91 
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.... hery 

Deep Sea Fishina 
(Deb. II, Vol. III, 19-07-2004) 
Col. 221-29 

Decline in Production ofFish in Gujarat 
(Deb. 21, Vol. IV, 23-0S-2004) 
Col. 373-74 

Development ofFisheriei in Kerala 
(Deb. 6, Vol. II, 12-07-2004) 
CaL 272 

Development ofMlrine Fisheries 
(Deb. 16, Vol. UI, 16-01-2004) 
Col. 220-22 

Exploration ofTuna Fishinl 
(Deb. 21, Vol. IV, 23-0S-2004) 
CoI.2S1 

Fish Exports 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 17 .. 1 

Frelh Water Fishing 

FIIbJllI Harbour 
Assistance for Construction of i'ishinl 

HIrbour 
(Deb. I, Vol. II, 05-07-2004) 
Col. 61 

Construction ofMalpe Fishinl Harbour-
II Stage 
(Deb. 16, Vol. III, 16-01-2004) 
CoL 145-46 

Seltinl up of Fisbina Harbour. 
(Deb. 16, Vol. III, 16-01-2004) 
CoL2S1-66 . 

FIv. Yar PIu(I) 
Employment under PMRY IUGP in die 

Tenth Five Year Plan 
(Deb. 23, Vol. IV, 25-01-2004) 
CoL 600-02 

Funds for Family Welfare PropIunmo in 
Five Year P .... 
(Deb. 3, Vol. II, 07-07-2004) 
CoL 162-70 

. (Deb. 6, Vol. II, 12-07-2004) 
Col. 345-47 National Hiaftways in NinIh Fiw Y ... Plan 

(Deb. 23, Vol. IV, 25-01-2004) 
• Funds for Fishery Sector in Uttar Pradesh CoI.6Is-86 

(Deb. 11, Vol. III, 19-07-2004) ReviewofTenthPIinDocuments 
Col. 133 

(Deb. 3, Vol. II, 07-07-2004) 
Manaplore Fishinl Habour 

(Deb. 21, Vol. IV, 23-0S-2004) 
Col. 291 

Promotion oflnland Fisheries 
(Deb. 1, Vol. n, 05-07-2004) 
Col. 230-32 

FlsbiDI 
Steps for Making Fishina a Profitable 

Business 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 357-'1 

Flsbl_. Boa .. 

Mechanised Fishing Boats 
(Deb. 16, Vol. III, 16-01-2004) 
CoI.4SS-S9 

Col. 99-100 
Utilisation of Funds in Ninth Five Year 

Plan 
(Deb. 24, Vol. IV, 26-01-2004) 

. CoI.3SS-S7 

JIIood 
Assistance to Flood Victims 

(Deb. 20, Vol. VIII, 20-01-2004) 
CoI.2S-29 

Assistance to Ori881 for Flood Control 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.302~3 

Death of Animals due to FloodIIDrought 
(Deb. 21, Vol. IV, 23-01-2004) 
COl.206-GS 
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Flood Affeoted States 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 216-20 

Flood and Drought Situation in the 
country (DUR 193) (Deb. 16, Vol. III, 
16-08-20(4) 
Co1.S4U44 
(Deb. 17, Vol. Ill, 17-08-2004) 
Col. 53Z-76 

Flood Control- B.a Presentation 
(Deb. 4, Vol. II, 08-07-2004) 
Col. 12 

Flood Control in States 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 473-74 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 59-61 

Flood Control Projects 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 434-35 

Flood situation in Bihar (St.) 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 276-79 

Flood/Cyclone in Lakshadweep 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 178-79 

Floods Situation in Assam (St) 
(Deb. 10, Vol. II, 16-07-2004) 
CoI.271-7S 

Losses to Assam due to Flood 
(Deb. 16, Vol. III, 16-08-2004) 
. Col. 283-85 

Need to find a permanent solution to the 
recurrent floods in Bihar (MUR 377) 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 329 

Need to provide a financial package to 
the Government ofBmar for rendering 
assistlnce to the people affected by 
floods in the State (MUR 377) 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 422-23 

Need to send a central ...... to Bihar to 
assess the damale caused by recent 
floods and provide relief to the affected 
people (MUR 377) 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 327 

Need to take suitable measures in 
consultation with Government ofNepal 
to check recurrent floods in Bihar 
(MUR377) 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 330 

Need to widen and raise the land level of 
National Highway No.77 between Janar 
and Saidpur in Bihar with a view to 
protect the people of Sitamarhi from 
floods (MUR 377) 
(Deb. 16, Vol. III, 16-08-2004) 
CoI.S46 

Repair of Roads Damaged by Floodl 
Heavy Rains 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 680-8 I 

Task Force on Flood and E1'osion 
(Deb. 16, Vol. III, 16-08-2004) • 
Col. 426 

Utilisation of Rain and Flood Water 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 377 

"oricalture 
Export of Horticulture and Floriculture 

(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 299-300 

FlyIBIOU'" 
Flying Clubs 

(Deb. 15, Vol. III, 23-07-2004) 
Co1.214-16 

ftyoven 
Flyovers under Construction in NCR 

(Deb. 23, Vol. IV, 25-01-2004) 
Col. 126-30 
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ntRlldio 
PrivatilAtion ofFM Radio 

(D.b. 24, Vol. IV, 26·0.·2004) 
Col." 

Fodder 
Fodder Development Works 

(Deb. 21, Vol. IV, 23-01·2004) 
Col. 152·'3 

Non-Availability of Fodder for Cattle 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 377:'7. 

Puture Land and Fodder for Animals 
(Deb. I, Vol. II, 05·07-2004) 
Col. 62-67 

FoIIdonAcadeay 

Folklore Academy 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 239 

Jaad 
Adulteration In Food ItemllMedicines 

(Deb. 3, Vol. II, 07-07-2004) 
Col. 88-91 

Food MlUllJement Schema of Assam 
(Deb. II, Vol. III, 19·07-2004) 
Col. 109 

Food Supply durinl Drouaht 
(Deb. 16, Vol. III, 16-01-2004) 
CoI.207..()1 

Hannfullnaredients in Poodltems 
(Deb. 3, Vol. II, 07-07':'2004) 
Col. 91-92 

Import Duty on Food Products 
(Deb. I, Vol. II, 05·07-2004) 
Col. 191 

Patentinl of Food Products 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 4344 

Quality ,,[Food in TrainllStations 
(Deb. 24, Vol. IV, 26-01-2004) 
CoI.4-12 

Food CorpontioD of India 
Attendance of Labourers in FCI 

(Deb. 16, Vol. III, 16-01-2004) 
Col. 336 

Bue Depots of FCI 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 206-10 

CBI Inquiry in Bunllinl 
(Deb. I I, Vol. III, 19-07-2004) 
Col. I 53-S4 

Expenditure on Procurement 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 339-42 

FDlPolicy 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 110-14 

Improvement in FCI 
(Deb. I, Vol. II, 05·07-2004) 
Col. 244-45 

Increase in Storase Clp8City 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 313-14 

Inspection of Godowns 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 241-42 

Optimisation of Expenditure 
(Deb. II, Vol. III, 19-07-2004) 
Col. 114 

Outstandinl Electricity Dues Towards 
FCI 
(Deb. 12, Vol. III, 20·07·2004) 
Col2SS 

Procurement of Poor Quality Rice 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 237 

Storage Capacity ofFCI and CWC 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 75 

VISion Document 2020 in PCI 
(D.b. 6, Vol. II, 12-07-2004) 
Col. 321·22 
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. rood for Work 
Food for Work Propunme under SORY 

(Deb. 14, Vol. III, 22·07-2004) 
Col. 32-37 

Supply of Foodgrains under 'Food for 
Work'Scheme 
(Deb. I, Vol. II, OS~7-20(4) Col. 236 

'oodParka 
Food Parks 

Pend ina proposal ofFPI 
(Deb. 21. Vo"!. IV, 23-01-2004) 
ColI6S-68 

Promotion ofFPI 
(Deb. II. Vol. III, 19-07-2004) 
Col. 132-33 

Proposals to Set up FPI. 
(Deb. I, Vol. II. 05-07-2004) 
Col 121-30 

(Deb. 16, Vol. III, 
CoI.2aS"7 

16-01-2004) Ilobm in EP Sector 
(Deb. 6, Vol. II, 12-07·2004) 

Food Proceulagladllltria 
Disbunement of Funds 

(Deb. II. Vol. III, 19-01-2004) 
Col. 329-32 

Draft Policy on FPI 

Col. 319-20 

Special Packap for Settinl up FPI. 
(Deb. I, Vol. II. OS-07-2004) 
Col. 232-34 

StaffShortap in FPI 
(Deb.lI, \t»1.m, 19-07-20(4) Col. 251 

(Deb. 21, Vol. IV. 23·01·2004) 
Col. 390-91 Turnover ofFPI 

Encouragement to FPIs 
(Deb. II, Vol. III, 19·07-2004) 
Col. 30-31 

Establishment ofFPI 
{Dcb.6, ~l.n,12~7-20(4)CoI.213 

Food Processinl Training Centres 
(Deb. I, Vol. II, OS-07·2004) 
CoL203~S 

Food Processing Units 
(Deb. I, Vol. II, 05-07-2004) 
Col. 227 

Impetus to FPI 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 28-32 

Incentives to Private Enterprises' 
(Deb. II, Vol. III, 19-07-2004) 
Col. liS 

Modernisation of fPl 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 203-04 

. National Policy for FPJ 
(Deb. 21, Vol. IV. 23-08-2004) 
Col. 74-7S' 

(Deb. 16, ~1.m,I6-01-2(04)CoI.251 

Food ...... oIo&Y 
Setting up of Institute of Food 

Technoloay 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 111-12 

FoocIinJas 
Allocation ofEuential Commodities 

(Deb. 6. Vol. II, 12-07-2004) 
Col. 214-302 

Allocation of Foodgrains 
(Deb. I, Vol. II, OS-07-2004) 
Col. 113-16 . 

Allocation of Foodgrains' to Drought 
Affected Families 
(Deb. I, Vol. II, OS·07-2004) 
Col. 9-12 

Availability of Food grains 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 19-21 

Compensation for Loss of Foodgrains 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 434 
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Cut in Foodgraln Quota 
(Deb. 6, Vol. II, 12-07-2004) 
CoL 344-46 

Decline in Foodgrain Production in Tribal 
Areas 
(Deb. II, Vol. III, 19-07-2004) 
Col. 20-22 

Decreue in Food Subsidy 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 197-91 

II, 05-07-2004) 

Foodgrains Migin. from Godowns 
(Deb. II, Vol. Ill, 19-07-2004) 
Col. 287 

Foodarains Rotting in Godowns 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 170 

Free of Cost Foodgrains under SGRY 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 112-18 

Insufl"acient Sto ..... Facility 
(Deb. 21, Vol. IV, 23-08-2004) 
CoI.3S3 

Export of Food grain 
(Deb. I, Vol. 
Col. 120-22 
(Deb. 6, Vol. 
Col. 247-48 

II, 12-07-2004) (nter State Tradina in Foodpains 
(Deb. 6, Vol. II, 12-07-2004) 

Export of Poor Quality Foodgrains CoI.3SO 
(Deb. II, Vol .. III, 19-07-2004) Irregularities in Supply of Wheat 
Co1.65~ (Deb. 6, Vol. II, 12-07-2004) 

Export of Wheat and Rice 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.61~2 

Failure'to Provide Foodgrains 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 393 

Fake Ration Cards 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 181-82 

Fixing of Food grain Prices under SGRY 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 79 

Foodgrains Export by Private Traden 
(Deb. 21, Vol. IV, 23-08-2004) 
CoI.67~ 

Foodgrains Export Policy 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 198 

Foodgrains for BPL Families 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 433 

Foodgrains for Relief Package 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 193-96 

Col. 231 
Maize CukiVltion 

(Deb. 6, Vol. II, 12-07-2004) 
Col. 341-44 

Misuse of Foodpns 
(Deb. II, Vol. III, 19-07-2004) 
Col. 131 

Misuse of Foodgrains in Kamataka 
(Deb. 24, Vol. IV, 26-08-2004) 
Co1.161~2 

Mobile Vans for Distribution of 
Foodgrains and Kerosene Oil 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 387-88 

Need to restore the supply of rice and 
wheat for tea garden workers from 
Fel's Siliguri Depot in West Bengal 
(MUR377) 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 799-800 

Non-availability of Food grain 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 337-39 
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Old Foodgrains Stock 
(Deb. 16. Vol. III, 16-08-2004) 
Col. 78-79 

Poor Quality Rice 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 375-76 

Transit Loss of Foodarains 
(Deb. II, Vol. III, 19-07-2004) 
CoI.15~ 

Wheat Allocation for Rajasthan 
(Deb. 6, Vol. II, 12-07-2004) 
CoL 248 

Procurement of Paddy Foott.I 
(Deb. II, Vol. III, 19-07-2004) Popularity of FootbaU 
Co1.214-18 (Deb. 11, Vol. III, 19-07-2004) 

Procurement of Poor Quality Rice Col. 170-71 
(Deb. 11, Vol. III, 19-07-2004) 
CoL 237 . 

Procurement of Wheat 
(Deb. 16. Vol. III, 16-01-2004) 
Col. 224-25 

Production of Pulses, Cereals, Oilseeds 
(Deb. 11, Vol. III, 19-07-2004) 
CoI.2's9~ 

Quality of Foodarain provided for MY 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 111-16 

. Quality ofFoodarains in I"DS 
(Deb. 21, Vol. IV, 23-01-2004) 
Co1.3S6 

Stock of Food .... ins 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 3 .... 9 

Storale Capacity of Foodlrains 

Fore •• Alsina.ee 
ForeiJII Assistance to NGOs 

(Deb. 7. Vol. II, 13-07-2004) 
CoI.J42-~0 

(Deb. 17, Vol. 111,17-01-2004) 
Col. 361-n 

Japanese Assistance for Hydro Power 
Projects 
(Deb. 17, Vol. III, 1.7-08-2004) 
Col. 29S-98 

Rural Development Schemes with Foreian 
AssistanCe 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 250-S6 

Sellinl up ofForeian Aided Private Power-
Projects 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 296-300 

(Deb. 21, Vol. IV, 23-08-2004) ForeilDCompaal • 
. CoL 349-S2 

Study on storlie and dilllribution 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 170 

Subsidy on Export of Foodarain 
(Deb. 16, Yol.lR, 16-08-20(4) Col. 249 

Supply of Food.rains under 'Food for 
Work'Scheme 
(Deb. I, Vol. II, OS-07-2004) Col. 236 

Timely Distribution ofFoodarains 
(Deb. 6, Vol. II, 12-07-2004) 
COl.t13-14 

Participation in Development, 
Construction of Airports 
(Deb. S, Vol. II. 09-07-2004) 
Col. 47 .. 1 

Fe ..... Countries 
m Treatment of Indians in Foreign 

Countries 
(Deb. 8, Vol. II, 14-07-2004) 
CoI.4's 

Mlaration to Foreiln Countries 
(Deb. 13, Vol. III, 21-07-2004) 
C'41.90-92 



SUBJECT INDEX )]7 

Mobilisation of Money from Foreign 
Countries 
(Deb. I S, Vol. III, 23-07-2004) 
Col. 11-12 

Patenting of Ancient H.ritaae in Foreign 
Countries 
(Deb. I S, Vol. III, 23-07-2004) 
CoI.IS-16 

'0""" DeleptioD 
Visit of Chinese Delealtion to KoUcata 

(Deb. 21, Vol. IV, 23-01-2004) 
COl.2S1 

Vilit ofEU Members to India 
(Deb. 13, Vol. 111, 21-07-2004) 
Col. 76 

Visit of Foreign Dignitaries 

Plan to Boost FDIin the Country 
(Deb. I S, Vol. III, 23-07-2004) 
Col. 232-33 

Forelp Idacatio. 
Foreign Currieulum 

(Deb. 23, Vol. IV, 2S-01-2004) 
Col. 321 

Fonlp EqaIty 
Foreign Equity in Aviation Sector 

(Deb. S, Vol. II, 09-07-2004) 
Col. 19S-96 

Forelp Elella. 
Foreign Exchange Earnin,. through 

Tourism 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 43-44 (Deb. 3, Vol. II, 07-07-2004) 

Col. 245-49 Foreign Exchange inflows from NRls 
Visit of US Coordinator for Counter-

T.-rorism 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 431 

Welcome to Parliamentary Delegation from 
Thailand 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 1-3 

Forelp Dlnet .............. 
Foreign Direct Investment in 

Communication Sector 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 669-70 

Foreign Direct Investment in Fertiliser 
Sector 
(Deb. 12, Vol. III, 20-07-2004) 

, ' CtrI.207-10 
Foreign Direct Investment in Telecom 

Sector 
(Deb. 23, Vol. IV, 2S-01-2004) 
Q\1.464 

Liberalised FDI Policy 
(Deb. 10, Vol. II, 16-07·2004) 
Col. 110-81 

(Deb. 3, Vol. II, 07..()7-2004) Col. 255 
Foreign Exchange Reserves 

(Deb. 5, Vol. n, 09-07-2004) 
Col. 227-28 

Foreiln Flnanciallnstltutions 
FFI's Assistance to States 

(Deb. 1 S, Vol. III, 23-07-2004) 
Col. 186-90 

Ongoing Railway Projects Funded- by 
Foreign Financing Institutions 
(Deb. 24, Vol. . IV, 26-08-2004) 
Col. 363-65 

Forelln 'lind. 
Foreign Funds to Militant Outfits 

(Deb. 2, Vol. II, 06-07-2004) 
Col. 220-22 

Foreign Funds to Militants 
(Deb. 12, Vol. III, 20-07-2004) 
Col. SO 

Fore~lnv~eDt 

Forelplnvestment in India 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 64-66 
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Foreign Investment in Sick Fertilizer Units 
(Deb. 17, Vol. 111,17-08·2004) 
Col. 389 

Foreign Investment in SSI Sector 
(Deb .• , VoI.II,I4-07-20(4)CoI.162 

Foreign Investment in Urban 
Real Estate 

Killin, of Foreign Tourists in Delhi 
(Deb. 2, Vol. II, 06-07·2004) 
CoI.JOO.Ol 

Fomp 1blln 
International Tours 

(Deb. 13, Vol. III, 21-07-2004) 
CoI.2S~ 

Fonll·1'nde 
II, 13-07-2004) 

Indo-Brazil Trade 

Infrastructure and 
Development 
(Deb. 7, Vol. 
Col. 28-29 

Fo ..... I.".ton 
(Deb. I S, Vol. III, 23-07-2004) 
CoI.I03~ 

Foreign Investon New Foreign Trade Policy 
(Deb. IS, Vol. III, 23-07-2004) (Deb. 5, Vol. II, 09-07-2004) 
Col. 7-8 Col. 223·24 

Forell. LaDluaP 1'eaclllDIIDltttuta Forelp TrIpi 

Foreign Language Teachinglnstitutel Foreign Trips by Government Official 
(Deb. 12, Vol. III, 20-07-2004) (Deb. 12, Vol. IU, 20-07-20(4) Col. 204 
CoI.IS7-S8 

Foreien Newl P.pen 
International Herald Tribune 

(Deb. 9, Vol. II, 15-07-2004) 
Col. 39-40 

Fo ...... P.yCU ... 

Forella Vilits 
Ban on Indians going to Iraq 

(Deb. 23, Vol. IV, 2S-0'-2004) 
COI.S79 

Foreian Visits ofOfficen 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 474-76 Fonip Pay Channell 

(Deb. 9, Vol. II, 
Co1.414-1S 

Fonlp Policy 

15-07 -2004) Visit by PMI of Sri Lanka and Singapore 
(Deb. 23, Vol. IV, 2S-01-2004) 
CoI.7()6.()9 

Chinle in Indian Foreign Policy 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 60-63 

Fonlp 1burlltl 
Decline in Foreign Tourista 

(Deb. I, Vol. II, 05-07-2004) 
Col. 174 

Foreign Touriltl 
(Deb. 23, Vol. IV, 2S-01-2004) 
Col. 397-400 

Impact ofTIXII on Foreign Tourist Flow 
(Deb. I, Vol. II, OS-07-2004) 
Col. 169-70 

Visit ofDirecton of Banks Abroad 
(Deb. IS, Vol. III, 23-07-2004) 
Col.61 

Visit ofEAM Abroad 
(Deb. 23, Vol. IV, 2S-01-2004) 
Col. 98-99 

Visit of Indian Deleptions Abroad 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 20a-1S 

Fore" Scleaa 
New Directorate of Forensic Science 

(Deb. 7, Vol. II, ·13-07-2004) 
CoI.214-1S 
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Forest 
Agreement between ICFRE and IDA 

(Deb. 1, Vol. II, 05-07-2004) 
Col. 210-11 

Allotment of Forest Land to Landless 
Persons 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 270 

Conservation of Mansrove Forests 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 409-12 

Construction of RoIds Pusin, throush 
Forests 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 16-11 

Decllration of Ratn F~ • Wildlife 
Sanctuary 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 10-81 

Destruction to Forests by Elltern Express 
Hishway 
(Deb. 21, \bI.IV, 23-08-2004) Col. 138 

Divenion of Forest Land in Oir FofCSts 
(Deb. I, Vol. II, 05-07-2004) 
CoI.96-97 

Effects of Forest Fires 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 361-63 

Effects of Min in, on Forest Cover 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 251-59 

Etrects of Reservation and Dereservation 
of Forest Areas 
(Deb. 6, Vol. II. 12-07-2004) 
Col. 332-33 

Encro~hment of Forelt Land by 
Plantation Companies 
(Deb. 11. Vol. III. 19-07-2004) 

• Co1.131-32 . 
Encroachment on Forest Land 

(Deb. 11, Vol. III. 19-07-2004) 
CoLI03~ 

Envil'Omlellllll l)esradation and Depletion 
afForest Cover 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 130-31 

Exp8Mion ofFortIt Cover and Promotion 
ofEco-Tourism 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 21 1-12 

Forelt University Stltus to Van 
Anusandhan Kendras 
(Deb. II, Vol. III, 19-07-2004) 
Col. 147 .... 

Funds&med tbroush Diversion of Forest 
Land 
(Deb. I, Vol. II, 05-07-2004) 
Col. 111-13 

LeIIe of Encroecheci Forest Land 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 348 

Lease of Forest Land 
(Deb. II, Vol. III, 19-07-2004) 
Col. 191-204 
(Deb. I, Vol. II, 05-07-2004) 
Col. 109 

Need to am clearlnc:e to the proposal of 
the Government of Maharuhtra for 
diversion of seventy eiaht ..... of 
forest lind for enabling construction 
of Jambre Medium Irri,ation Project 
(MUR377) 
(Deb. I. Vol. II, 05-07-2004) 
Col. 212-83 

Plantation of Saplinp throup Farm and 
Social Forestry Proprnmes 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 264-61 

~aChellilh Committee Report 
(Deb. 20. Vol. VIII. 20-08-2004) 
CoL 141 

a"ularlsation of Encroachments on 
Foreat Land 
(Deb. 16. Vol. III. 16-08-2004) 
CoI.2I-U 
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Revenue Earned throup Sale of Seized 
Timber 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 237-31 

Setting up of Forelt Protection 
Committees 
(Deb. II, Vol. III, 19-07-2004) 
Col. 123-24 

Smuuling of Trees 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 27S-76 

Threat to Wildlife due to Encroachmer.ts 
on Forest Land 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 213-14 

F....,. ...... vo.rDev.Io,...tC..-
Shiftlna Loc.aon ofPFDC 

(Deb. I, Vol. II, 14-07-2004) 
Col. 219 

Fraaee 
Allowina of French Aircraft ClJTier for 

Scrappinl 
(Deb. 17, Vol. III, 17-08-2004) 
CoL 119-20 

Trainina oflndian Police Personnel in UK 
and France 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 291-92 ........ 

Transfer of Forest Land Fraud by Daewoo Moton 
(Deb. II, Vol. III, 19-07-2004) (Deb. 15, Vol. III, 23-07-2004) 
Col. 106-07 Col. 67-68 

Tribals Rights to 'Forest Produce 
(Deb. 16, VoI.IU, 16-01-2004) Col. 281 Fraud in DenaBank 

(Deb. IS, Vol. III, 23-07-2004) 
Welfare Scheme for Tribal. in Forests Col. I94-9S 
~~~S-;8 Vol. II, 06-07-2004) FraudinPurchueofMedicines 

(Deb. 23, Vol. IV, 25-01-2004) 
Col. 703-04 Wild Life and Forest Tourism 

(Deb. 21, Vol. IV, 23-0S-2004) 
Col. 392-93 Free Trade AcreelDent 

World Bank Aided U.P. Forestry Project 
(Deb. 6, Vol. II, 12-07-2004) 
Co1.26s-66 

ForatAct 

FTA with Mercosur Countries (Latin 
American Countries) 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 226 

Hurdle of Forest Act in PMGSY in FTAwith US in Service Sector 
Himachal Pradesh (Deb. 20, Vol. VIII, 20-08-2004) 
(Deb. 24, Vol. IV, 26-0S-2004) Col. 322 
Col. 346-47 Review ofFTA and PTA 

Forestry DeveioplDelit Projects (Deb. 20, Vol. VIII, 20-0S-2004) 
Col. 28S-87 Integrated Forestry Development Projects 

.(Deb. IS, Vol. Ill, 23-07-2004) SAARC-FreeTradeAgreement 
Col. 179-80 (Deb. 10, Vol. II, 16-07-2004) 

Fort 
Need for protection and conservation of 

Bayana Fort in Dayana Parliamentary 
Constituency, Rajasthan (MUR 377) 
(Deb. 23" Vol. Iv, 25-OS-2004) Col. 800 

CoI.214-IS 
Freedom Flabter 
Ashes ofKrantivir Shayamji Varma 

(Deb 2, Vol. II, 06-07-2004)' 
Col. 299 
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Freedom Flpten Pealloa 
Freedom FiJhters Pension 

(Deb. 2, Vol. II, 06-07-2004) 
Col. 29S-96 

Freedom FiJhter Pensioners 
(Deb. 17, Vol. III, 17-08-2004) 
COI.IS3-S4 

Freedom FiJhters' Pension in UT 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 120-21 

Pension to Widows of Freedom FiJhters 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 323-24 

Freedom onaformadoa Act. 200l 
Freedom oflnformaiion Act, 2002 

(Deb. 8, Vol. II, 14-07-2004) 
Col. 274 

Frelsht System 
Sec:ondary Freight System fo~ Fertilizers 

(Deb. 2, Vol. II, 06-07-2004) 
Col. 313-14 . 

Fruit BeariDI Trees 
Fruit Bearing Trees along the sides of 

• National Highways 
(Deb. 13, \bl. ID,21-07-20(4)CoI. 92 

Frulb" Vesetablet 
Demand of Potato 

Fruits under QGL 
(Deb. S, Vol. II, 89-07-2004) 
CoI.1S7-S8 

Mango Research Centre 
(Deb. 16, Vol. Ill, 16-08-2004) 
Col. 193-94 

Onion Intervention Scheme, 2000 
(Deb. II, Vol. III, 19-07-2004) 
Col. 33S-36 . 

Organisational 1n1i'utructure for Mango 
and Lyehec Growers byNHB 
(Deb. 16, Vol. III, 16-01-2004) 
Col.ln-78 

Potato Export 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 86-87 

Production of Guava 
(Deb. II, Vol. III, 19-07-2004) 
Col. 116-18 

Production of Onion in ~asthan 
(Deb. I, Vol. II, OS-07-2004) 
CoI.ln-78 

ProductionofPUH.pp~ 

(Deb. 6, Vol. II, 12-07-2004) 
CoLS~ 

(Deb. 21, Vol. IV, 23-01-2004) Production of Potato and Onion 
Col. 70-71 (Deb. 21. Vol. IV, 23-01-2004) 

Export of Fruits CoL 26-27 
(Deb. S, Vol. II, 09-07-2004) Setting up of Drumstick Research Centre 
Co1.l91-93 (Deb. 21, Vol. IV, 23-01-200~) 

Export of Mango Col.194-9S 
(Deb. 20, Vol. VlII, 20-01-2004) 
Col. 297-98 

Export of On ions 
(Deb. S, Vol. II, 09-07-2004) 
Col.94-9S 

Fall in Prices of Onion in~uthan 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 90-91 

Veptabla and FruillAvailIble in Mother 
Dairy 
(Deb. 16, Vol. III, 16-01-2004) 
CoL 236 

WutIge of Fnait and Veptabla 
(Deb. 21, V.1. IV, 23-08-2004) 
0,1.394 
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Usc of Fuel in Power Goneration 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 37-39 

.... Il.nd Food V .. e 
Fun and Food Village 

(Deb. 2, Vol. II, 
CoL 223-24 

JI'uad(.) 
Alloc:ation of Funds 

06-07-2004) 

(Deb. 17, Vol. III, 17-08-2004) 
Col. 172-73 

Allocation of Funds for Career-Oriented 
Courses 

Allocation of Funds to Animal Welfare 
Advisory Boards 
(Deb. 21, Vol. IV, 23-08-2004) 
CoI.IS7-S8 

Allocation of funds to Assam by Tenth 
Finance Commission 
(Deb. 10, Vol. II, 16-07-2004) 
CoI.S3-S4 

Allocation of Funds to NGOs. 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 129 . 

Allocation of Funds to States under 
Panchayati Raj 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 226-31 

(Deb. 17, Vol. III, 17-01-2004) Allocation of Funds under AUWSP 
CoL 333-34 (Deb. 17, Vol. III, 17-08-2004) 

Allocation of Funds for Construction of Col. 123-42 
Hostels Allocation of Funds under PMRY 
(Deb. 2, Vol. II, 06-07-2004) (Deb. 23. Vol. IV, 2S-01-2004) 
Col. 429-30 Col. 102-10 

Allocation of Funds for Power Generation Allocation of Funds under Urban 
(Deb. 23, Vol. IV, 2S-01-2004) Development Schemes 
Gel. 25-30 (Deb. '2, Vol. II, 06-07-2004) 

Allocation of Funds for Railway Projects Col. 21 1-12 ~ 

(Deb. 19. Vol. III, 19-08-2004) Amount Released to MuniCipalities 
CoI.3S4 (Deb. 23, Vol. IV, 25-01~~04) 

Allocation of Funds for Research Wark Col. 219-90 
(Deb. 17, Vol. III, 17-08-2004) Coastal Area Development Fund 
CoLl21-22 (Deb. 16, Vol. III, 16..08.2004) 

Allocation of Funds for Secondary Col. 320-21 
Education 
(Deb. 17, Vol. 111, 17-01-2004) 
Col. 199-202 

Allocation of Funds for up-gradation of 
Roads 
(Dob.- 19, Vol. III, 19-08-2004) 
Col.261~ 

Alloeation of Funds for Women 
Dewlopment Proarammes 
(Dob. 17, Vol. 1II. 17-01-2004) 
CoL21()'16 

Decline in allocation of Funds under 
PMGSY 
(Deb. 19. Vol. Ill, 19-08-2004) 
Col. 106-07 

Delivery System of Funds 
(Deb. 13, Vol. III, 21-07-2004) 
CoL 17·30 

Dilbul'lOl11Cllt ofFwds by Exim Bank and 
IDBI 
(Deb. IS. Vol. III, 23-07·2004)' 
Col. 97·102 
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Discretionary Fund 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 337-38 

Diversion of Funds 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 419-20 

Diversion of Funds under PMGSY 

Funds for Preparing the 8T Youths for 
Competitive Examinations 
(Deb. 12, Vol. ID,20-07-2004)Col. 52 

Funds for Providing Low Cost Houses to 
Poor People 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 186-98 

(Deb. 24, Vol. IV, 26-08-2004) Funds for Rural Development 
Col. 341-44 (Deb. 24, Vol. IV, 26-08-2004) 

Fund Allocated for Projects in Punjab Col. 165-66 
(Deb. 23, Vol. IV, 25-08-2004) Funds for SSI 
Col. 586-87 (Deb. 10, Vol. II, 16-07-2004) 

Fund for Rashtriya Arogya N idhi 
(Deb. 23, Vol. IV, 15-08-2004) 
Col. 686-88 

Fund for Research in Sugar 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 242 

Funding of Proposal by Japan Bank for 
International Co-operation 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 683-86 

Funds by Sports Authority of India 
• (Deb. 21, Vol. IV, 23-08-2004) 

Col. 292-98 
Funds for Family Welfare Pwgramme in 

Five Year Plans 
(Deb. 3. Vol. II. 07-07-2004) 
Col. 162-70 

Fundt for Health Sector 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 651-67 

Funds for Implementation of Sub-Mission 
Projects in Karnataka 
(Deb. 19. Vol. III, 19-08-2004) 
Col. 118 

Funds for Panchayati Raj 
(Deb. 15, Vol. III. 23-07-2004) 
Col. 222 

Funds for Population Control 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 746-47 

Col. 173-74 
Funds for the Expansion of Thermal Power 

Plants in Bihar 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 91-93 

Funds for Welfare Schemes 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 84-94 

Funds of Telecom 
Himachal Pradesh 
(Deb. 3. Vol. II, 
Col. 154-56 

Service in 

07-07-2004) 

Funds Provided to Chhattisgarh 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 117-18 

Funds provided under Environmental 
Schemes 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 93-114 

Funds Sanctioned for Education of ST 
Students 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 141-52 

Funds Spent on Development of National 
Highways 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 422-24 

Funds Spent on Literacy Campaign 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 2-3 . 
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Funds to M,!harashtra 
(Deb. 3, Vol. II. 07-07-2004) 
Col. 219-20 

Need to provide funds to the Government 
of Bihar for reviving the Bihar State 
Seeds Corporation (MUR 377) 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 393-94 Funds to Maharuhtra Under CRF 

(Deb. 3, Vol. II, 07-07-2004) 
Col. 140-41 Need to provide funds to the newly fonned 

Funds to NYKS 
(Deb. ~I, Vol. IV, 23-01-2004) 
Col. 312-90 

Funds to States for Development Projects 
and Canals 
(Deb. 16, Vol. Ill, 16-08-2004) 
Col. 453-54, 464 

Funds to States for Minor Irrigation 
Projects 
(Deb. I, Vol. II, 05-07-2004) 
CoI.II . 

Funds utilised for Gauge Conversion 
(Deb. 19, \\)l.In, I 9-08-20(4) Col. 196 

Loan trom Sugar Development Fund 
(Deb. 16, Vol. 111, 16-08-2004) 
Cof.349-S8 

Misuse of Funds for Modernisation of 
Police Force 
(Deb. 17. Vol. III, 17-01-2004) 
Col. 279-80 

Monitoring of Funds 
(Deb. 24, Vol. IV, 26-01-2004) 
CoI.4~-46 

Need to declare Banda-Bahraich State 
Highway. as National Highway and 
sanction necessary funds for its 
development(MUR377) . 
(Deb. 23, Vol. IV, 15-08-2004) 
CoL 103 

Need to declare Rajasthan as a special 
category State and provide funds f~ 
its development (MUR 377) . 
(Deb. 12, Vol. III, 20-07-2004) 
CoL 325 

sugar co-operative in Kalahandi 
District of Orissa to take over and run 
the closed sugar mill at village 
Goudsargiguda (MUR 377) 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 447-41 

Need to release adequate funds for 
enablinl early completion of the work 
on Muxi-lndore-Dahot..Qodhra railway 
line (MUR 377) 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 448-49 

Need to release funds for checking the 
erosion caused by Brahmaputra and 
Dihing rivers In Assam (MUR 377) 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 425 

Need to revive Prime Minister's Grlllt 
Project and releue adequate fund, to 
the 'Mumbai Repair and 
Reconstruction Board' (MUR 377) 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 325 

Need to sanction the Funds soulht by 
the Government of Tamil Nadu for 
beautification of Chidambaram town 
under the Adisankara circuit scheme 
(MUR377) 
{Deb. 19. \\)I.m, 19-08-20(4) Col. 424 

Non-Utilization of Funds by Andhra 
Governments 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 226-28 

Nonns for Allocation of Funds to drouaht 
affected States 
(Deb. 21, Vol. IV, 23-08-2004) 
CoL 221-28 
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Outiay/\)tilisation of Funds by PSUs 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 378-79 

Permanent Fund for Handicraft Sector 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 91-92 

PrOposal to raise Funds 

Utilisation of Funds Meant for 
Environment Projects 
(Deb. 21, Vol. IV, 23-08-2004) 
Co1.412-18 

Utilisation of Funds under MPLADS 
(Deb. 8, Vol. II, 14-07-2004) 
Co1.259~ 

(Deb. 2, Vol. II, 06-07-2004) Utilization of Funds under NSLRS 
Col. 305 (Deb. 17, Vol. III, 17-08-2004) 

Release of Funds CoI.47~1 

(Deb. 21, Vol. IV, 23-01-2004)' FUDumeataiJUpt(.) 
Col. 81-82 

Release of Funds for National Highways 
Projects 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 72-73 

Releasing of amount for ~ural 

Development Schemes 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 112-14 

Separate Fund for Rural 
Telecommunication Facility 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 66-67 

• Siphoning of Funds under lAY 
(Deb. 19. Vol. III. 19-08-2004) 
Col. 241-42 

RiJht to Work as Fundamental Right 
(Deb.Il, VoI.D1,I9-07-20(4)CoI.1.59 

G-IO 
Expansion of 0-8 and 0-10 

(Deb. 13, Vol. III, 21-07-2004) 
Col. ISO-51 

G-10 Doba Meet 
G-20 Doha Meet 

(Deb. S. Vol. 
Col. 79-80 

G-8 

II. 09-07-2004) 

Expansion ofG-8 and G-I 0 
(Deb. 13, Vol. III, 21-07-2004) 
Co1.15~51 

. Gadlil-Mukberjce Formula 
Special Fund for NER Amendment to GadgH-Mukherjee Formula 

(Deb. 21. Vol. IV. 23-08-2004) (Deb. I, Vol. II, 14-07 .. 200'4) 
Col. 79 Col. 3~ 

Stabilisation Fund 
(Deb. 10. Vol. 11, 16-07-2004)CoI.21l 

Unutilisation of Funds 
(Deb. I, Vol. II,OS-o7-2004) Cot 106 

Utilisation of Funds for Monuments and 
Heritage Buildings 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. SI-52 I 

Gandblan Studies 
Grants to Gandhian Studies 

(Deb. 17, Vol. III, 17-08-2004) Col. 172 
Glnp Action Plan 
Ganga Action Plan 

(Deb. 21, Vol. IV. 23-08-2004) 
CoI.40-S8 

Utilisation of Funds in Ninth Five Year ' ';:;In.1 Basins 
Plan Anti-Erosion Works in Ganga Basins 
(Deb. 24, Vol. IV, 26-01~2004) (Deb. I. Vol. II, 05-07-2004) 
Col. 355-S7 Col. 249 
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Agreement for Supply of Gas and Steam 
Turbines 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 339-41 

GuApndea 
Opening o£New Petrol Pumps and Gas 

Aaencies in HP and J&K 
(Deb. 14, Vol. III, 22-07-2004) 
CoL211-12 

GuAutborlty oflDdia UmIted 
Expansion Plan ofGAn.. 

(Deb. 19, Vol. III, 19-08-2004) 
CoL 187-88 

Fanner's Laud Acquired by IOCIGAIU 
CNJC 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 22-23 

Petrochemical Plants by GAIL 
(Deb. 19, Vol. III, 19-08-2004) 
CoI.267.Q 

Supply of Natural Gas throuah Gas Pipe 
Line by GAIL 
(Deb. 24, Vol. IV, 26-08-2004) 
CoL 240 

Termination of Contract with GAIL 

Ga. Fleldl 
Development of 0-6 Gas Fields in AP 

(Deb. 14, Vol. III, 22-07-2004) 
Col. 207 

Gal Leakale 
Leakage of Gas From 0swaJ Chemicals and 

Fertilizer Factory 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 179-80 

Gal Pipeline(l) 
Gas Pipeline from AP to Maharashtra 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 263 

International Guarant~ for Gas Pipelines 
passing throuah Pakistan 
lOeb. 14, Vol. III, 22-07-2004) 
Col. 236-37 

Ga. Raerve Are •• 
New Gas Reserve Areas in Orissa and 

Andhra Pradesh 
(Deb. 14, Vol.m,22~7-2004)CoI.260 

GuSupply 
Enhancement of Gas Supply to Rajasthan 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 70 

(Deb. 9, Vol. II, 15-07-2004) Gu-CraekerVnlt 
Col. 37 

Tl'IDIIIliuion of Contnct of VSNL and 
State owned GAIL 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 4-13 

Ga. Based ProJeeu 
Demand of Gas due to Construction of 

Gu Based Projects 
(Deb. 9, Vol. II, 15-07-2004) 
CoL 359-60 

Gu Craeker ProJeet 
au CrIcker Project in Dibruprh, Assam 

(Deb. 14, Vol. III, 22-07-2004) 
€oI.11I-12 

Need to let up a gas-cracker unit at 
Lepetkata in Assam as incorporatec1ln 
the Assam accord of 1985 (MUR 377) 
(Deb. 2, Vol. II, 06~07-2004) 

Col. 478 
Gaule Conversion 
Conversion of Broad Gaule from Meter 

Gauge 
(Deb. 9, Vol. II, 15-07.2004) 
CoI.I07~8 

Conversion of Broad pUle line between 
Rajkot to Varaval 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 248-49 
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Conversion ofBroadaauge Line between 
Surender Nagar to Bhav Nagar 
(Deb. 24, Vol. IV, 26-01-2004) 
CoL 190 

Conversion of Meter Gauge Line into 
Broad Gauge Line 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 339 

Conversion of Metre Gauge Line into 
Broad Gauge 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 171 

Funds utilised for Gauge Conversion 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 196 

Gauge Conversion from Naupada to 
Gunupur 
(Deb. 14, Vol. III, 22-07-2004) 
Co1.202"()3 

Gauge Conversion in Maharashtra 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 60 

Gauae Conversion ofKatihar-B!U'auni 

Gauge Conversion work ofSecWlderabad 
Mudroad and Janpet Bodhan 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 209-10 

Gauge Conversion Work on Ransia-
Murkongselek Railway Line 
(Deb. 14, ~1.m.22"()7-2004)CoI.149 

Progress ofGauae Conversion ofBijlpW' 
toGadag 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 297-98 

GelaUoe 
Ban on Gelatine 

(Deb. 10, ~I.U, 1 6-07-2004) Col. 75 
GelDS A Jewellery 
Display ofNizam Jewellery at Hyderabad 

(Deb. 19, Vol. III, 19-01-1004) 
Col. 234 

Gems and Jewellery Export 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 115 

Gender BudptlDl 
(Deb. 24, Vol. IV, 26-01-2004) Gender BudptinS- B.a PreaaataQon 
Col. 104 (Deb. 4, Vol. II, 01-07-2004) 

Gauge Conversion ofMangalore-Husan 
Railway Track 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 269 

Gauge Conversion ofRatJam Mau Station 
(Deb. 14, ~1.m.22"()7-2004)CoI.247 

Gauge Conversion of Secundenbad to 
Nizamabad 
(Deb. 24, Vol. IV, 26-01-2004) 
COI.S9-60 

Gauge Conversion Work at Jabalpur to 
Goudiya and Balaghat to Katangi 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 136-31 

Gauge Conversion Work in KeraJa 
(Deb. 9, Vol. II, 15-07-2004) 
CoL ~27-28 

Col. 22 
Genenl ""'aceCoa,...y 
Need to ill'" iDl1rUctionlID abo 0eneraI 

Insurance Company to ensure ell'ly 
clearance of the pendin, Crop 
In.urance claim. in Karnataka 
(MUlt377) 
(Deb. 13, Vol. III, 21-07-2004) 
Col. SOI-02 

GeIIIticaIIy ModUIed Crupi 
Genetically Modified Crops 

(Deb. 23, Vol. IV, 25-01-2004) 
CoL 741 
~ 

GenevaNIIt 
(Deb. IS, Vol. III, 23-07-2004) 
CoL 196-97 
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WTO Meet GENEVA 
(t'eb. 20, Vol. VIJJ, 20-08·2004) 
Col. 34-36 

Germuy 
Agreement with Germany for Safety of 

Rail Coaches 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 233 

Gbee 
Need to put a check on sale of adulterated 

Ohee in Delhi and other parts of the 
country (MUR 377) 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 798 

Glrb 
Free Education to Girl Students 

(Deb. 17, Vol. III, 17-08·2004) 
Col411-12 

Need to look into the problem of increasing 
incidents of desertion of girls from 
Pttojab marricd to Non-Rcsidcnt 
Indians (MUR 377) 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 324-25 

cw.tFund 
Financial Assistance by Global Fund 

(Deb. 18, Vol. III, 18-08-2004) 
Col. 372-18 

Globalization 
Competition due to Globalization 

(Deb. 23, Vol. IV, 25-08-2064) 
Col. 761-62 

Goa 
Assistancc for Upgradation of Football 

Stadium in Goa 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 322 

Financiat Assistance to Women Victims 
for Baina Beach, Ooa 
(Dcb. 17, Vol.. III, 17-08-2004) 
Col. 3%-97 

Godavari Buin 
Gas in Godavri Basin 

(Deb. 9, Vol. II, 15-07-2004) 
(,,oJ. 190-91 

Godbn Inddeot 
Frcsh Inquiry in Godhra Train Fir"c 

Incident 
(Dcb. 9, Vol. II, 15-07-2004) 
Col. 164-66 

Godown(I) 

Construction of Godown by NABARD 
(Deb. IS, Vol. III, 23-07-2004) 
Col 283 

Foodgrains Missing from Godowns 
(Deb. II, Vol. Ill, 19-07-2004) 
Col. 287 

Foodgrains Rotting in Godowns 
(Dcb. 16, Vol. III, 16-08-2004) 
Col. 170 

Godowns in N.E. States 
(Dcb. 6, Vol. II, 12-07-2004) 
Col. 283-84 

Rural Godowns 
(Dcb. 16, Vol. III, 16-08-2004) 
Col. 360-66 

Shortagc of GodOwns 
(Deb. II, Vol. lII, 19-07-2004) 
Col. 106 

Storagc Godowns 
(Dcb. I, Vol. II, 05-07-2004) 
Col. 23-56 

Gold 
Gold Mining in Orissa Coast 

(Deb. 20, Vol. Vlll, 2~8-2004) Col. 105 

Gold/Silver Seized by RPF in Rajdhani 
Express 
(Dcb. 24, Vol. IV, 26-08-2004) 
Col. 348-49 

Missing Gold Bar from Palam Airport 
(Dcb. 10, Vol. II, 16-07-2004) 
Col. 97-98 
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Potential Reserves of Gold, Diamond and 
'Bauxite in Chhattisprh 
(Deb. 20, \\>1. Vrn, 20-08-2004) Col. 68 

Golde. Quadrilateral Road Project 
Delay in Golden Quadrilateral Project 

(Deb. 3, Vol. II; 07-07-2004) 
Col. 249-S 1 

Golden Quadrilateral Road Project 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 641-49 
(Deb. II, Vol. III, 18-01-2004) 
Col. 99-102 

Irregularities in Golden Quadrilateral 
Project 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 102-03 

Rehabilitation of Oustees 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 421-29 

Security Threats to Golden Quadrilateral 
Project 
(Deb. 13, Vol. III, 21-07-2004) 
CoJ.111 

Golden Quadrilateral Project 
Quadrilateral Project 

(Deb. 23, Vol. IV, 25-01-2004) 
CoI.SI9-94 

Goods Shed 
Repair of Goods Shed at Karad 

(Deb. 24, Vol. IV, 26-01-2004) 
Col. 67 

Government AccommodatloD(s) 
Allotment of Government 

Accommodation to Kendriya Bhandar 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 294-9S 
(Deb. 2, Vol. II, 06-07-2004) 
CoJ.317-11 

Closure of Government Quarters 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 105-106 

Government Accommodations Lying 
Vacant in Delhi 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 227-30 

Sub~msofGo~tAccomm~on 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 180-81 

Government Aae.cies 
Delayed Execution of Projects 

(Deb. 12, Vol. III, 20-07-2004) 
Col. 25 

Government Employeel 
Denying Right to Strike to Government 

Employees 
(Deb. 13, Vol. III, 21-07-2004) 
CoI.IS6-S7 

Disproportionate Assets 
(Deb. 3, \\>1. D, 07-07-2004) Col. 66 

Employment to spouses/dependents of 
Government Servants 
(Deb. 23, \\>1. rv. 2S-01-2004) Col. 70S 

Government Servants (Declaration of 
Assets and Investigation) Bill, 2004 
(Deb. S, Vol. II, 09-07-2004) CoJ.328 

Need to recogniseAnganwadi workers and 
helpers as Government employees 
(MUR377) 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 802 

Promoting Products of Companies 
(Deb. 13, Vol. III, 21-07-2004) 
Col. III 

Reimbursement Air Fare to Group A and B 
Employees 
(Deb. 13, Vol. Ill, 21-07-2004) 
Col. 131-32 

Government HospUals 
Poor Sanitation in Government Hospitals 

(Deb. I, Vol. II, 14-07-2004) 
CoJ.I84-15 
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Theft IlfChiidren in Government Hospitals 
(Deb. 23, Vol. IV, 2S-08-2004) 
CoJ.499-SOO 

Govemmeat Jobs 
Reservation of Vacancies in North CentraJ 

Railway 
(Deb. 9, Vol. II, IS-07-2004) 
COI.SS 

Reservations to Muslims in Government 
Jobs 
(Deb. 8, Vol. II, 14~7 -2004) Col. 272 

Govel'1Ullent Land 
Encroachments on Government Land 

(Deb. 2, Vol. II, 06~7-2(04) Col. 222 
Government Oftken 
Strength of Class-I Officers 

(Deb. I, Vol. II, 14-07-2004) 
CoI.9S-97 

Government Omees 
Use of Solar Energy in Government 

Offices 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 171-73 

Government Polleies 
Implementation of Projects and Schemes 

(Deb. 24, Vol. IV, 26-08-2004) 
COl. 67-69 

Government Prem" 
Encroachments on Government Premises 

Foreign Trips by Government Official 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 204 

Sensitive Posting for Tainted Officers 
(Deb. 16, Vol. Ill, 16-08-2004) 
Col. 360 

Government Services 
SCs Appointed in Government Services 

(Deb. 23, Vo/. IV, 2S-01-2004) 
Col. 693-95 

Governor(s) 
Removal of Governors of four States on 

the basis of their ideology (OUR 193) 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 444-S38 

Gram P,nchayats 
Need to release full share of Gram 

Panchayat funds for enabling effective 
implementation of developmental 
works (MUR 377) 
(Deb. I, Vol. II, 14-07-2004) 
Col. 34748 

Post Offices in Gram Panchayats 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 136-39 

Gram Urj. PartyoJ'" 
Gram Urja Pariyojana 

(Deb. 7, Vol. II, 13-07-2004) 
Col. 51-52 

(Deb. 2, Vol. II, 06-07-2004) GramlaDakSev.k 
Co1.12S-27 

Governmeat Railw.y PolIce 
Coordination Committee Meetings 

between GRP and RPP 
(Deb. 24, Vol. IV, 26-01-2004) 
CoL 34741 

Government Serv ..... 
cve Permiuion for Prosecution 

(Deb. 13, Vol. 111,21-07-2004) 
CoI.4S3·S4 

Meraer ofDA for Gramin Oak Sevak 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 299 

Granite 
Incentives to Granite Industry 

(Deb. IS, Vol. III, 23-07-2004) 
Col. 121-23 

Special ScIIerM for Granite Excavation 
(Deb. 15, Vol. III. 23-07-2004) 
Col. 235-37 
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Gnnt(s) Grievance Redressal System 
EFC Grant for Heritage Protection (Deb. 20, \\:II. VIII,2G-08-2004) Col. 161 

(Deb. 20, Vol. VIII, 20-08-2004) Gross Domestic Product 
Col. 89 

Grant Provided on Seeds 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 454 

Grants for Upliftment of People Living in 
Tribal Areas 
(Deb. 17, Vol. Ill, 17-08-2004) 
Col. 334-35 

Grants to Educational Institutions and 
Hostels 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 331-33 

Grants to Gandhian Studies 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 172 

Grants to State Universities 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 91-93 

Grants to Universities 
(Deb. 17, Vol. m, 17-08-20(4) Col. 389 

Grants-in-aid to States under lDSMT 
Scheme 
(Deb. 2, Vol. II, 06-07-2004) 
Col..lSl-418 

Provisions of Grants for Rural 
Development Schemes 
(Deb. 24, Vol. IV, 26-08-2004) 
Col 295-96 

Green RevolutioD 
Launching of Second Green Revolution 

in Agriculture 
(Deb. 1 Vol. II, 05-07-2004) 
Col. 86 

Grievance Redressal 
Grievance Redressal Committees Under 

ICDS 
(Deb. 12, Vol. Ill, 20-07-2004) 
Col. 247 

GOP Ratio in Comparison to Other 
Developing Countries 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 176-77 

Growth Rate of Gross Domestic Product 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 227-28 

Low Growth Tax Ratio in Comparison of 
CDP 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 223-24 

Ground Water 

Contaminated Ground Water 
(Deb. I, Vol. D,05-07-20(4)CoI. 59 

Decline in Ground Water Level 
(Deb. I, Vol. 11, 05-07-2004) 
Col. 18-24 

Survey on Declining Water Level 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 86-89 

Utilisation of Ground Water by Soft Drinks 
Companies 
(Deb. I, Vol. II, 05-07-2004) 
CoI.4-6 

Growth Ceatnl 
Resource Utilisation by Growth Centres 

(Deb. IS, Vol. III, 23-07-2004) 
Col. 149-58 

GuJant 
Amount allocated to Gujarat 

(Deb. 18, Vol. III, 18-08-2004) 
Col. 449-50 

Biotech Parks at Vadodara 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 440-41 

Coconut Cultivation in Oujarat 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 424-2S 
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Computerised Booking Offaces of Railway Increase in Length of Highways in GujlJ'llt 
Stations in Gujarat (Deb. 13, Vol. 111,21-07-2004) 
(Deb. 19, Vol. lJl, 19-08-2004) CoJ.l 60-6 I 
0,1. 99-106 Integrated Forestry Development Projects 

ConstrucDon of Head Post Office Building (Deb. 15, Vol. Ill. 23-07-2004) 
in Surat Col. 179-80 
(Deb. 8. Vol. II. 14-07-2004) Internet Exchanges in Gujarat 
Co1.181-82 (Deb. II. Vol. III, 11-08-2004) 

Conversion of Broad gauge Line between Col. 267 
Surender Napr to Bhav Napr 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 190 

LPG Botteling Plant in GujlJ'llt 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 136-37 

Decline in Production ofFish in Oujarat Mcp city Status to Sural and Ahmedabad 
(Dcb. 21, Vol. IV, 23-01-2004) (Deb. 12, Vol. III, 20-07-2004) 
Col. 373-74 CoJ.165-66 

Delinking ofVadinar Area fi'om Port Limits Modernisation ofDD Kendras in Gujarat 
(Deb.ll,VoI.ID,I8-08-2004)CoI.l37 (Deb. 19, Vol. 111,19-08-2004) 

Discovery of Ancicnt City Col. 341-42 
(Dcb. 24, Vol. IV, 26-08-2004) 
Col. 349-SI 

Encounter in Gujarat 
(Dcb. 2. Vol. II, 06-07-2004) 
Col. 297-98 

Excise Exemption for Kutc:h District 
(Dcb. 20, Vol. VIII, 20-08-2004) 
Col. 139-40 

Expansion of Coastal Shipping Operation 
in Gujarat 
(Dcb. 8, Vol. II, 14-07-2004) 
Col. 230 

Explosivc Department at Alang Ship 
Recycling Yards in Gujarat 
(Dcb. 20, Vol. VIII, 20-08-2004) 
Col. 1 12-13 

Financial Assistance for Ambedkar 
Bhawan Complex at Ahmcdabad 
(Deb. 19, Vol. Ill, 19-08-2004) 
Col. 141-42 

Financial Assistance for Scicnce City 
Project in Gujarat 
(Dcb. 24, Vol. IV, 26-08-2004) 
Col. 86 

Necd for doubling of the railway track 
between Jalgaon and Ughana (MUR 
377) 
(Dcb. 19, Vol. Ill, 19-08-2004) 
Col. 419 

Need to appoint technical and programme 
staffal Himrnatnagar AIR Station so as 
to make it operational (MUR 377) 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 798-99 

Need to construct a rail over-bridge on 
Level Crossing No. 81/A at 
Himmatnagar on Himmatnagar-
Ahmcdabad Metrc-Gauge railway line 
in Gujarat(MUR 377) 
(Dcb. 2, Vol. II, 06-07-2004) 
Col. 478-79 

Need to stop furthcr reduction in the import 
duty on Soda Ash so as to save the 
indigcnous Soda Ash industry in 
Gujarat and other parts of thecC'untry 
(MUR377) 
(Deb. 13, Vol. III, 21-07-2004) 
CoI.SOO-OI 
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Need to take steps to strength the working 
of Co-operation Banks in Gujarat 
(MUR377) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 423-24 

Old Railway Bridges in Gujarat 
(Deb. 19, Vol. III. 19-01-2004) 
Col. 323 

Sick Companies in Gujarat 
(Deb. 20, Vol. VIII, 20-1)1-2004) 
Co1.2S1-52 

SUDestion to AmplifY Rule 43 
(Deb. 19, VoI.ID, 19~8-20(4) Col. 176 

Survey of Third Track between 
Ahmedabad and Mumbai 
(Deb. 9, Vol. II, I S-07-2004) 

Opening of Post Offices in Gujarat Col. 281-83 
(Deb. 8, Vol. II, 14-07-2004) Tourism Development in Gujarat 
COI.2S3-S4 (Deb. 16, Vol. III, 16-08-2004) 

Pending Projects of Orissa and Gujarat Col. 331 
(Deb. 23, Vol. IV, 25-08-2004) TransportofGufi"omAPCoasttoNTPC 
Col. 317-22 Plant, Gujarat 

Pending ROB in Wardha (Deb. 14, Vol. III, 22-07-2004) 
(Deb. 9, Vol. II, 1 S-07-2004) CoI.245-46 
Col. 199-200 

Plan Allocation for Projects in Gujarat 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 110-11 

Poverty Alleviation in Tribal Districts of 
Gujarat 
(Deb. 7, Vol. II. 13-07-2004) 
CoI.2S4-55 

Power Plant by ONGC in Gujarat and 
Tripura 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 341 

Progress of Ahmedabad-Vadodara 
Expressway 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 23S-37 

Promotion of Tourism in Gujarat 
(Deb. 11. Vol. III, 19-07-2004) 
CoL 157-58 

Revival ofNTC Mills in Gujarat 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 101 

Riots in Gujarat 
(Deb. 12, Vol. III, 20-07-2004) 
CoL ~ 19-21 

Upgradation of Broad Gauge Rail Routes 
in Gujarat 
(Deb. 9, Vol. II, 15-07-2004) 
CoI.402~3 

Upgradation of Co uta I Highways 
(Deb. 13, Vol. III, 21-07-2004) 
CoI.lS6 

GujJar CoIDInunity 
Need to include the Gujjar Community 

living in the forest area ofUttaranchal 
in the list of Scheduled Tribes 
(MUR377) 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 388 

GalfCouDtrItI 
Demand of Cement in Gulf 

(Deb. 10, Vol. II, 16-07-2004) 
Col. 159 

Employment in Gulf Countries 
(Dcb.2I, Vol. IV, 23-08-2004) 
Col. 198 

Exploitation of Indian Girls in Gulf 
Countries 
(Deb. 1. Vol. II, 05-07-2004) 
CoL 17-18 
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Problems ofNRls in Gulf Countries 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 277-71 

Protection oflndians in Gulf Countries 
(Deb .• , Vol. II, 14-07.2004) 
Col. 234-35 

Reduction in ISD Rates 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 699-700 

Repatriation of Indians 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 240 

Uneducated Emigrants as labourers in 
Gulf 
(Deb. 2 I, Vol. IV, 23-01-2004) 
Col. lSI 

Gurudaksbina'lax 

Imposing Gurudakshina Tax by UGC on 
Graduates 
(Deb. 2, Vol, II, 06-07-2004) 
CoI.306-07 

G)'JIIUm 

Rebate in Transportation of Gypsum 
(Deb. 14, Vol. Ill, 22-07-2004) 
Col. 121 

Haat 
Opening ofHaat in U .P. 

(Deb. 10, Vol. II, 16-07-2004) 
Col. 209-10 

Haj Pilgrims 

Aircraft for Haj Pilgrims 
(Deb. 10, Vol. II, 16-07-2004) 
CoI.12l 

Amount Spent on Haj Pilgrimage 
(Deb. IS, Vol. Ill, 23-07-2004) 
Col. 72 

Bhopal to Jeddah FUgitt 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 62 I 

Haldia Petro Cbemieal Projeet 
Modernisation ofHaldia Petro Chemical 

Project 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 94-95 

HandPum .. 
Installation of Hand Pumps in Tamil Nadu 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 292-93 

Handicapped Penons 
Accessibility for Disabled Persons 

(Deb. 19, Vol. III, 19-01-2004) 
Col. 72 

Allotment of Shops, Stalls and Parking 
Lots to SCiST Handicapped 
(Deb. 17, VoI.IU, 1 7-01-2004) Col. 181 

Benefits to Disabled Persons 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 404-07 

Distribution ofEquipments to Physically 
Handicapped Persons 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 110-11 

Handicapped Accessible Railway Stations 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 217-11 

Pension Scheme for Mentally Disabled 
Handicapped Persons 
(Deb. 9, Vol. II. 15-07-2004) 
Col. 273-82 

Reservation to SCs/STs &. Physically 
Handicapped 
(Deb. 17, Vol. III, 17-01-2004) 
COl.34S 

Udavikaram Scheme for Disabled by IOC 
(Deb. 14, Vol. Ill, 22-07-2004) 
Col. 246 . 

Handicnft 
Export of Handicraft 

(Deb. 20, Vol. VllI, 20-01-2004) 
Col. 278 
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Grants for Handicraft Schemes 
(Deb.'20, Vol. VIII, 20-08-2004) 
Col.) 13-124 

Increase in Handicraft Trade 
(Deb. S, Vol. II, 09-07-2004) 
Col. 236 

Permanent Fund for Handicraft Sector 
(Deb. I S, Vol. III, 23-07-2004) 
Col. 91-92 

Handloom 
Closure of Hand loom Industries 

(Deb. 20, Vol. VIII, 20-08-2004) 
CoI.9S-96 

Crisis in Handloom Sector in Andhra 
Pradesh 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 219-20 

Export of Hand loom Items 
(Deb. S, Vol. II, 09-07-2004) 
Col. 200-01 

Scheme for Weavers 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 98-99 

Schemes for Handloom Sectors 
(Deb. S, Vol. II, 09-07-2004) 
CoI.221-23 

Sickness of Hand loom Industry 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 278-79 

Yam Used in Handloom 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 246-47 

Hariyali 
Guidelines for Hariyali . 

(Deb. 24, Vol. IV, 26-08-2004) 
CoI.I06~7 

Harvest 'JecbDoIOIY Centre 
High Teck Post Harvest Technology 

Centre 
(Deb. 16, Vol. 111, 16-08-2004) 

Handloom Development Centre Col. 276-77 
(Deb. 20, Vol. Vlll, 20-08-2004) Haryalll 
Col. 3 10-1 I 

Handloom Industry 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 2S-3 I 

Marketing Development Assistance 
Scheme 
(Deb. S, Vol. II, 09-07-2004) 
Col. 101-02 

Need to provide a financial package for 
revival of hand loom industry in Orissa 
(MUR377) 
(Deb. 6, Vol. II, 12-07-2004) 
Co1.41S-16 

Problems faced by Handloom Sector 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 72-74 

Restructuring of 
Corporation 

U.P. Handloom 

(Deb. S, Vol. II, 09-07-2004) 
CoI.I~ 

Need to develop Kurukshetra as a 
prominent tourist destination 
(MUR3n) 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 419 

Need to solve the problems being faced 
by farmers in FarUlabad and Mewat 
regions in Haryana owing to inadequate 
irrigation facilities (MUR 377) 
(Deb. 7, Vol. II, 13-07-2004) Col. 423 

Petro Chemical Hub at Panipat (Haryana) 
(Deb. 9, Vol. II, I S-07-2004) 
Col. 393-94 

Rail Projects in Haryana 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 129-36 

Telephone Connection in Gurgaon 
(Deb. 18, Vol. III, 18-08-2004) 
CoI.~7 
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Hawala Transactions 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 11-19 

Health 

Amount for Centrally Sponsored Health 
Scheme 
(Deb. II, Vol. III, 11-01-2004) 
CoI.46S 

Funds to NOOs Engaged in Health Care 
Schemes 
(Deb. II, Vol. III, 11-01-2004). 
Col. 18-93 

Health-B.a Presentation 
(Deb. 4, Vol. II, 01-07-2004) 
Col. 1-9 

Health Care for Women 
(Deb. I, Vol. II, 14-07-2004) 
COI.46-S0 

Assistance to Poor for Medic:al Treatment Health Care in Tenth Plan 
(Deb. 13, Vol. 111,21-07-2004) (Deb. I,Vol. II, 14-07-2004) 
Col. 139-42 Col. 98-100 

Ban on Instruments for Measuring Blood 
Pressure 
(Deb. I, Vol. II, 14-07-2004) 
Col. 120 

Canteen and Medical Facility to PMF 
(Deb. 2, \bl. II, ~7-20(4) Col. 297 

Centrally Sponsored Health Schemes 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 714-19 

Health Care Schemes 
(Deb. 13, Vol. Ill, 21-07-2004) 
CoI.2S4-51 

Heal!h Facilities &om Private Practitioners 
(Deb. I, Vol. II, 14-07-2004) 
Co1.161~ 

Health Hazard in Kerala 
(Deb. I, Vol. II, 14-07-2004) 
CoI.SI-52 

Cobalt Machines for Cancer Treatment Health Melu 
(Deb. 13, Vol. III, 21-07-2004) (Deb. 3, Vol. II, 07-07-2004) 
Col. II 5-16 Col. 176-77 

Dependence of Docton on Test Reports 
(Deb. 13, Vol. Ill, 21·07-2004) 
CoI.24s-46 

Doctor-Patient Ratio in Oovernmeqt 
Hospitals 
(Deb. II, Vol. Ill, 11-01·2004) 
Col. 441-49 

Establishment of Additional Health Sub-
Centres 
(Deb. II, Vol. Ill, 1S-01-2004) 
Col. 111-12 

Expenditure on Health Care 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 31-34 

Health Related Programmes for Women 
and Children 
(Deb. 11, Vol. III, 11-0.1.2004) 
Col. 171-76 

Health Schemes in Tamil Nadu 
(Deb. 18, Vol. III, 11-08-2004) 
Col. 133-34 

Health SchemesIProgrammes 
(Deb. 13, Vol. III, 21-07-2004) 
CoI.3~J 

Impact of DDT on Health and 
Environment 
(Deb. 8, Vol. II, 14-07·2004) 
COI.204-0S 

Funds for Health Sedor Inadequate Medical Facilities 
(Deb. 23, Vol. IV, 25·01-2004) (Deb. 23, Vol. IV, 25-08-2004) 
Co1.651~7 Col. 476-78 
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Increase in Treatment Fee 
(Deb. " Vol. II, 14-07-2004) 
Col. 61 

Increasing Medical Expenditure 
(Deb. ] 8, Vol. III, 18-08-2004) 
Col 317-18 

Installation of Laser Trimming System in 
VSSC 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 251-S3 

Issuing Fake Certificates by Mental Health 
Institute 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 483-84 

Mass Vaccination Programmes 
(Deb. 18, Vol. III. 18-08-2004) 
Col. 338-39 

Medical Diploma Course 
(Deb. 18, Vol. III, 18-08-2004) 
COl.46S 

Medical Facilities in Rural Areas 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 84-8S 

Meeting of Senior Officials on Polio 
Eradication 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 464 

Mental Disorders 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 62 

Model Hospitals for Labourers 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 263 

National Goitre Control Programme 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 206 

Need to extend canteen and medical 
facilities to retired employees of 
para-military forces in the country 
(MUR.377) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 425-426 

Need to look into the health problems 
being faced by the people of Padre 
village in Kasargod district of Kerala 
due to the presence of endosulfan 
pesticide in soH and water (MUR 377) 
(Deb. 13, Vol. III, 21-07-2004) 
CoI.S05-06 

Negligence in Sat(larjung Hospital 
(Deb. 13, Vol. Ill, 21-07-2004) 
CoI.IS7-58 

NGOs in Health and Family Welfare 
Progranune 
(Deb: 3, Vol. II, 07-07-2004) 
Col. 196 

Opening of Medical Dispensaries 
(Deb. 16, Vol. III, 16-08-2004) 
CoI.165~ 

Performance ofHealthProsramme 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 144-S6 

Preventing Spread of Dengue 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 44 1-43 ' 

Purchase from Local Chemists 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 313-14 

Quali~ of Health Services 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 171-72 

Reforms in Health Sector 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 215-16 

Setting up Mental Health Care Centres 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 624-25 

Setting up of Institutions 
(Deb. 23, Vol. IV, 25-0'-2004) 
CoL40S 

Shortage of Essential Medicines and 
Equipments 
(Deb. 8, Vol. II, 14-07-2004) 
CoL 40 
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side Effects of Silver Filling 
(Deb. 3, Vol. n, 07-07-2004) 
Col. 205 

Siphonins of Money 
(Deb. 23, Vol. IV, 25-08-2004) 
COJ.S8S..J6 

Upgradation of Health Services 
(Deb. lB. Vol. Ill, 18-01-2004) 
Col. 139 

Uppadation of Maternal and Child Health 
Care Hospital 
(Deb. II, Vol. III, 18-08-2004) 
Col. 248 

UParading Primary Health Care in AP 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 278 

Health Guide Worun 
Need to enhance the Honorarium payable 

to Community Health Guide Workers 
(MUR377) 
(Deb. 17, Vol. III, 17-08-2004) 
COI.S03-04 

HaY)' E .... rialCorpontioD Ltd. 
Closure' of Heavy Engineering 

Corporation 
(Deb. 19, Vol. Ill, 19-08-2004) 
Col. 274-7S 

Helicopter 
Red Tape Grounds BSFs Brand New 

Chopper Fleet 
(Deb. 23, Vol. IV, 2'-08-2004) 
Col. 408 

Hepatitis A 
Vaccination for Hepatitis • A' Virus 

(Deb. 23, Vol. IV, 2S..()8..2004) Col. 712 
Heritap 
Conservation of Heritage Sites 

(Deb. 9, \bl. II, 1 '~7-2(04) Col. 91 
EFC Grant for Heritage Protection 

(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 89 

Maintenance and Preservation of 
Historical' Monuments and Heritase 
Sites 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 12'-26 

Restoration and Upkeeping of Heritage 
Monuments 
(Deb. 14, Vol. Ill, 22-07-2004) 
Col. n-B2 

Royal Castle as Heritage Monuments 
(Deb. 14. \bJ. m, 22-07-2004) Col. 84 

Unakoti as World Heritage 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 236-37 

Utilisation of Funds for Monuments and 
Heritage Buildings 
(Deb. 24. Vol. IV, 26.08-2004) 
Col. 51-52 

HiahCourt 
High Court Bench at Thiruvanathapuram 

(Deb. IS, Vol. III, 23-07.2004) 
Col. 75-76 

High Court Bench in Western Uttar 
Pradesh 
(Deb. 5, Vol. II, 09-07-2004) 
CoI.IlH2 

High Court Benches 
(Deb. 10, Vol. II. 16·07-2004) 
Col. 96-97 

Higher EducatioD 

Introduction of BIT Course 
(Deb. 12, VoI.Ill,2~7-2004)CoI.290 

Introduction of Degree Level Courses 
(Deb. 7, Vol. II, 13-07·2004) 
Col. 380-84 

Loans to Students for Higher Education 
(Deb. 5, Vol. II, 09-07-2004) 
Col. I 72-73 

New Courses at Graduate Level 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 305-310 
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HipwlY' 
Inter-State Highways in Chhattisgarh 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 670-71 

Upgradation of Coastal Highways 
(Deb. 13, Vol. Ill, 21-07-2004) 
Col. 156 

HIDy Reaion Development Scheme 
Central Assistance to HRDS 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 74546 

Hlmacbal Pradesh 
Border Dispute between Himachal 

Pradesh and Uttaranchal 
(Deb. 17, Vol. III. 17-08-2004) 
Col. 342-43 

Damage to Nathpa Jhakri Power Projects 
(Deb. 23, Vol. IV. 25-08-2004) 
Col. 344-45 

Excavation ofMata Bagla Mukhi Temple 
in Himachal Pradesh 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 283 

Extension of Runways 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 57 

Funds of Telecom Service in Himachal 
Pradesh 
(Deb. 3. Vol. II, 07-07-2004) 
Co1.l54-56 

Hurdle of Forest Act in PMGSY in 
Himachal Pradesh 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 346-47 

Launching Information Technology in 
Himachal Pradesh 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 700 ... 01 

NCCF Pact with HP 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 61-62 

Need to declare certain tehsi~ in Sirmour, 
Shimla and Kutlu districts as Scheduled 
Tribe area (MUR 377) 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 499 

Need to expedite the construction of 
Renuka Dam in Sirmaur district, 
Himachal Pradesh (MUR 377) 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 498-99 

Need to increase the recruitment quota of 
Himachal Pradesh in the Armed Forces 
(MUR377) 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 389 

Need to permit the Government of 
Himachal Pradesh to Levy two per cent 
generation cess on power produced by 
the State (MUR 377) 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 548 

Need to provide adequate funds for the 
construction of Rohtang Tunnel and a 
bypass at Manali, Himachal Pradesh 
(MUR377) 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 38B-19 

Need to provide financial assistance to 
the Government of Himachal Pradesh 
for operating helicopter services in the 
border areas of the State (MUR 377) 
(Deb. 19, Vol. III, 19-08-2004) 
Co1.41B-19 

Nehru Yuva Kendras in Himachal Pradesh 
(Deb. I, Vol. II, 05-07-2004) 
Col. 172-73 

Opening of New Petrol Pumps and Gas 
Agencies in HP and J&K 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 21 1-12 

Payment to Sainik Kalyan Board, Hamirpur 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 72-73 
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Pending and Ongoing Rail Projects in 
Himac:hal.Pradesh 
(Deb. 9, Vol. II. IS-07-2004) 
Col. 271-74 

Pending Proposal under ARWSP in 
Himachal Pradesh 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 211 

Pending Proposals ofHP 
(Deb. fI, Vol. III, 18-08-2004) 
Col. 132 

Hindustan Aeronautics Urnited 

Supply of Pilotless Aircraft by HAL 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 220 

HindUitan Antibiotics Limited 

Burning of Medicines in HAL, Bhopal' 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 191-92 

Rf!vival of Hindus tan Antibiotics Limited 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 130-31 

Pending Schemes ofH.P. Hindastan Cable Factory 
(Deb. 3, Vol. II, 07.07-20(4) 
Col. 233 

Problems being faced by the People of 
Lahual-Spiti and Chamba Districts due 
to Non-Functioning of Telephone 
Exchanges 
(Deb. 19, Vol. III, 19-08-2004) 
CoI.40s-07 

Restructure of Hindustan Cable Factory 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 237·39 

Hindastan Copper Umited 
Closing ofHCL Mines 

(Deb. 1 S, Vol. III, 23-07·2004) 
Col. 93 

Road Proposals sent by Himachal Pradesh Inoperation ofHCL 
(Deb. 23, Vol. IV, 25-08-2004) (Deb. 10, Vol. II, 16-07-2004) 
Col. 730-31 Col. JlS-16 

Setting up of Army Units in Himachal 
Pradesh 
(Deb. 24. Vol. IV, 26-08-2004) 
Col. 232 

Special Economic Package to Himachal 
Pradesh 
(Deb. Il, Vol. III. 21-07·2004) 
Col. 392 

Supply of Optical Fibre Cable by HCL \0 

Rail Tel Department 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 112-13 

Hindustan In.eetlddes Umited 

Fire in HIL 
(Deb. 17, Vol. III, 17-08·2004) 
Col. 143-44 

Sports facility in H.P. Hlndustan New. Print Ltd. 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 230-36 

Telecom Sc:rvices in Himachal Pradesh 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 230-3 1 

IDnduI 
Abduction of Hindus in Sindh 

(Deb. 18, Vol. III, 18-08-20.04) 
Col. 407-01 

Disinvestment of Hindustan News Print 
Ltd. 
(Deb. 9, Vol. II, 1 S~7-2004) Col. 204 

Hlndu.tan Petroleum Corporation 
Umlted 

Amount Spent by IOC and Hindustan 
Petroleum on IRO in Uttar Pradesh 
(Deb. 24, Vol. IV, 26-08-2004) 
Col.234-3S 
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Hindustan Steel Work Construction 
Corporation Ltd. 

Employees o(HSCL 
(Deb. 17, Vol. III, 17-08-2004) I 
Col. 186-87 

VRSinHSCL 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 209 

Historical Buildings 
Repairing o(Historical Buildings 

(Deb. 9, Vol. II. 15-07-2004) 
Col. 73-74 

Historical Places 
Adoption of Sites by ASI 

(Deb. 9. Vol. II. 15-07-2004) 
Col. 177-87 

Centrally Protected Monuments 
(Deb. 14. Vol. III. 22-07-2004) 
Col. 165-77 

HIV Test in Animals 
(Deb. II. Vol. III, 19-07-2004) 
Col. II 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 179-80 

Invention o(Vaccine (o.r AIDS 
(Deb. II. Vol. In. 11-01-2004) 
Col. 334-36 

Medicines (or HIV/AIDS 
(Deb. 23. Vol. IV, 25..()1-20M) Col. 55 

Spending on AIDS Campaign 
(Deb. IB, Vol. III, 18-08-.1.004) 
Col. I 43-4S 

Treatment of AIDS Patients 
(Deb. IB, Vol. III, 18-01-2004) 
Col. 387-88 

HOllie Guards 
Working of Home Guards 

(Deb. 17. Vol. HI, 17-08-2004) 
Col. 90-91 Illegal Occupation in Jinat-ul-Masjid 

(Deb. 24, Vol. IV, 26-08-2004) Homoeo .. thy 
Col. 127 Ayurvedic and Homoeopathic Hospital! 

Ramp at Historical Places Dispensaries 
(Deb. 14. Vol. III, 22-07-2004) (Deb. lB. Vol. III, 18-08-2004) 
Col. 85-90 Col. 138 

HIV I AIDS Promotion ofIndian Systems of Medicine 
AIDS/HIV affected Children and Homoeopathy 

(Deb. lB. Vol. III. 1B-08-2004) (Deb. 8, Vol. II. 14-07-2004) 
Col. 245-46 , Col. 240-41 

Assistance for AIDS Treatment Horticulture 
(Deb. 13. Vol. 111,21-07-2004) Allocalion of Funds for Development of 
Col. 69-74 Horticulture and Agriculture in NER 

Cases of HI VIA IDS (Deb. 16, Vol. III. 16-08-2004) 
(Deb. 23. Vol. IV, 25-08-2004) Col. 225-34 
Col. 345 Areas Identified for Horticulture 

Conference on HIV I AIDS 
(Deb. 3, Vol. II. 07-07-2004) 
Col. 54-60 

Diagnostic Kit for HIV 
(Deb. IB, Vol. III, 1B-08-2004) 
CoJ.309 

Cultivation 
(Deb. 16. Vol. III, 16-08-2004) 
Col. 335-37 

Assistance under NHB Scheme 
(Deb. I, Vol. II, 05-07-2004) 
Col. 74-80 
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Export ofHo{ficulture and Floriculture 
(Deb. 20, Vol. VIIJ, 20-08-2004) 
Col. 299-300 

Funds for Development of Horticulture 
(Deb. II, V('IJ. 111, 19-07-2004) 
Col. 218-224 

Horticulture Po !icy 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 296--.:97 

Mini HClj"',lculture Mission for NER 
(D~··.,. I, VoL II, 05-07-2004) 
Col. 14-16 

l':ational Horticulture Board 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 82-88 

Need to Review the Guidelines of National 
Horticul~ Board with a view to make 
them beneficial to small and marginal 
tinners (MUR 377) 
(Deb. 16, Vol. Ill, 16-08-2004) 
CoI.S47 

Organisational Infrastructure for Mango 
and Lychee Growers by NHB 
(Deb. 16, Vol. 111, 16-08-2004) 
Col. 177-7. 

HOIpital(s) 
Ayurvedic and Homoeopathic HospitaV 

Dispensaries 
(Deb. J 8, Vol. III, J 8-08-2004) 
Col. 138 

Child Mortality Rate in Government 
Hospitals 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 10-23 

Dental Medical CoJlegesIHospitals 
(Deb. IS, Vol. III, 18-08-2004) 
Col. 192-94 

Developing a Multi Speciality Centre at 
RML Hospital 
(Deb. 8, Vol. II, 14-07-2004) 
Col.lSS-S6 

Developing RML Hospital as Health 
Promoting Hospital 
(Deb. 3, Vol. II, 07-07-2004) 
('.01. 133-34 

Disposal of Hospital Waste 
(Deb. 18, Vol. III, 18·08-2004) 
Col. 49-50 

Empanelment of Government Hospitals 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 169-71 

Production of Horticulture Crops ESIC Super Speciality Hospitals 
(Deb. I, Vol. II, 05-07-2004) (Deb. 21, Vol. IV, 23-08-2004) 
Col. 67-68 Col. 87-92 

Promotion of Horticulture Evasion ofTaxes by Private Hospitals and 
(Deb. I, Vol. II, 05-07-2004) Nursing Homes 
Co1.25~ (Deb. 10, Vol. II, 16-07-2004) 

Promotion of Horticulture in Rajasthan Col. 119-20 
(Deb. I, Vol. II, 05-07-2004) Functionina of HospitalsIDispenaarjes 
CoI.IS-86 (Deb. 13, Vol. III, 21-07-2004) 

Promotion of Horticulture Sector 
(Deb. 1, Vol. II, 05-07-2004) 
CoL 8-9 

Tcchnoloay Mission for Horticulture 
Crops 
(Deb. 6, Vol. II, 12-07-2004) 
Cnl343-44 

Col. 189-90 
Heart Institute in Safdurjang Hospital 

(Deb. 18, Vol. III, 18-08-2004) 
CoJ.263 

Hospital at Dwarka 
(Deb. 23, Vol. IV, 25-08-2004) 
CoL 731-32 
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Hospitals of SAIL 
(Deb. 12, Vol. III, 20-07-2004) 
Col.l61-64 

Irregularities in Government Hospitals 
(Deb. 13,Vol.lJI, 21-07-2004) 
Col. 426-27 

Land to Hospitals at Reduced Rate 
(Deb. I, Vol. II, 14-07-2004) 
Col. 233 

Model Hospitals for Labourers 

Setting up of Hospital 
(Deb. 18, Vol. Ill, 18..08-2004) 
COI.9S-96 

Setting up of Trauma Centres 
(Deb. 23, Vol. IV, 25-08-1004) 
Col. 732-41 

Shortage of Antibiotics in Government 
Hospitals 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 75-76 

(Deb. 21, Vol. IV, 23-01-2004) Shortage of Specialist Doctors 
Col. 263 (Deb. 3, Vol. II, 07-07-2004) 

Modernisation of Central Government's 
Hospitals 
(Deb. 13, Vol. 1II, 21-07-2004) 
Col. 436 

Need to set up a Central Government run 
hospital in Madurai, Tamil Nadu 
(MUR377) 
(Deb. 16, Vol. III, 16-01-2004) 
COI.S4S-% 

Negligence in Safdarjung Hospital 
(Deb. 13, Vol. III, 21-07-2004) 
Col.lS7-S1 

Opening Hospitals and Dispensaries with 
World Bank Fund 
(Deb. 23, Vol. IV, 2S-01-2004) 
CoI.484-8S 

Private Hospitals 
(Deb. 13, Vol. In, 21'()7-2004) Col. 432 

Problems Aftlictill8 Hospitals in Metro 
Cities 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 253-54 

Recognised Private Hospital and Nursilll 
Homes 
(Deb. 18, Vol. III, 18-08-2004) 
CoI.218-22 

Revamping Working of Hospitals and 
Dispensaries 
(Deb. 23, Vol. IV, 25-08-2004) 
CoL 752 

Col. 26-30 
Trauma Centre in Hospitals 

(Deb. 13, Vol. III, 21-07-2004) 
C01.4S4-S9 

Violation of Pre<.onditions of Allotment 
of Land by Hospitals 
(Deb. 2, Vol. II, 06-07-2004) 
CoL 169-70 

Mobile Hospital on Certain Routes 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 491 

Openin& of Medical Hospitals and·CGHS 
Dispensaries 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 692 

HosteI(.) 
Allocation of Funds for Construction of 

Hostels 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 429-30 

Construction of Additional Hostels in 
Maharuhtra 
{Deb. 17, VoI.ID.17.()1.2004)CoI.431 

Grants to Educational Institutions and 
Hostels 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 331-33 

Hostels for SCI and OBCs Students 
(Deb. 24, Vol. IV, 26-08-2004) 
Coll20-2S 
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Ho.lstels in North-Eastern States' House BuildiDgAdY.nee 
(Deb. 23, Vol. IV, 25-08-2004) House Building Advance 
Col. 315-87 (Deb. 10, VoI.II,I6-07-20(4)Col 83 

Setting up of Youth Hostels in T.N. 
(Deb. 6, Vol. II, 11-07-2004) 
Col. 271 

Youth Hostels 
(Deb. 11. Vol. III, 19-07-2004) 
Col. 273-76 

House Produedon Fund • 
Assistance from House Production Fund 

to DDK Guwahati 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 293-94 

Housebolel Appliaoees 
Youth Hostels in Bihar BIS Marking for Household Appliances 

(Deb. 6, Vol. II, 12-07-2004) (Deb. 16, Vol. Ill, 16-08-2004) 
Col. 317-18 Col. 306-07 

Hotel M .... meat lastitute 
Institute of Hotel Management at 

Jamshedpur 
(Deb. II, Vol. III, 19-07-2004) 
Col. 113 

HoteI(.) 

Capital Pub in Ashoka Hotel Campus 

HousiDI 
Funds for Providing Low Cost Houses to 

Poor People 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 186-98 

Housing for All Programme 
(Deb. 7, Vol. II, 13.07-2004) Col. 40-48 

(Deb. 21, Vol. IV. 23-08-2004) Housing Loan 
Col. 72-73 (Deb. IS, Vol. III, 23-07-2004) 

, Col. 61-62 
Construction of Small Budget Hotels 

along National Highways 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 321 

Construction ofYatri Niwas 
(Deb. 11, Vol. 1Il, 19-07-2004) 
Col. 334-35 

Five Star Eco-Hotels 

Housing Scheme for Beedi Workers 
(Deb. 11, Vol. III, 19-07-2004) 
(:01.256-57 

Housing Scheme for Public Sector Steel 
Plants 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 59-60 

Land for Housing Societies in Delhi 
(Deb. 16, Vol. III, 16-08-2004) (Deb. 2, Vol. II, 06-07-2004) 
Col. 321-22 CoI.312-13 

Restaurant on Lease in Pl'I8ati Maidan Loan taken by Housing Boards of States 
(Deb. 20, Vol. VIII, 20-08-2004) fiomHUDCO 
Col. 202-04 

Sale of Centaur Hotel 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 117 

Setting up of Hotels in Andhra Pradesh 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 151-52 

(Deb. 17, Vol. III, 17-08-2004) 
Col. 280-84 

Need to release special funds under the 
Indira AWlS Yojana for re-constructing 
the damaged houses in Ganjam district 
of Orissa (MUR 377) 
{Deb. 17,Vol.m, 17.08-2004) Col. 501 
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Partici~ation of Private Sector in Housing I HUIUn Development Report 
Projects . 
(Deb. 2. Vol. 11,06-07-2004) Col. 427 Human Development Report 

(Deb. 18, Vol. 111,18-08-2004) 
Promotion of Low Cost Housing 

(Deb. 2. Vol. II, 06-07-2004) 
Col. 308-09 

Release of Centra I Share under Fishennen 
Housing Scheme 
(Deb. II, Vol. III, J 9-07 -2004) 
Col. 59 

Sanction or Houses under VAMBAY 
(Deb. 17, Vol. III. 17-08-2004) 
Col. 197-98 

Subsidy to Beedi Workers for House 
(Deb. 21, Vol. IV. 23-08-2004) 
Col. 235-38 

• Houslne Development Finance 
Corporation 

HDFC Interest Rate 
(Deb. 20, Vol. VIII. 20-08-2004) 
Col. 321 

HVOCO 
Construction of Centres by HUDCO 

(Deb. 23, Vol. IV. 25-08-2004) 
CoI.313 

Financial Assistance to States by HUDCO 
(Deb. 23, Vol. IV. 25-08-2004) 
Col. 211-24 

Financing by HUDCO 
(Deb. 7. Vol. II, 13-07-2004) 
Col. 270 

HUDCO Loan to States 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 345-66 

Loan Sanctioned by HUDCO 
(Deb. 17. Vol. III, 17-08-2004) 
Col. 308-09 

Loan taken by Housing Boards of States 
fromHUOCO 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 280-84 

Co1.62~3 

Human Organ Bank 
Human Organ Bank 

(Deb. 23. Vo\. 
Col. 498-99 

Human Organ. 

Trade in Kidneys 
(Deb. 13, Vo\. 
Col. 245 

IV, 25-08-2004) 

111,21-07-2004) 

Human Rights Commission 

Human Rights Commission 
(Deb. 12, Vol. 111, 20-07-2004) 
Col. 176 

Human Tnmckina 

Human Trafficking 
(Deb. 16. Vol. III. 16-08-2004) 
Col. 374-76 

Hybrid Seeds 

Hybrid Seeds and Pesticides in J&K 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 252-54 

LR.D.A. 
Need to amend I.R.D.A. rules to provide 

insurance cover to small boat owners 
in the country particularly in Kerala 
(MUR377) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 426 

mw 
Disbursement of Funds by Exim Bank and 

IDBI 
(Deb. 15, Vol. III. 23-07-2004) 
Col. 97-102 

IDBI in Banking Service 
(Deb. 20, Vol. VIII. 20-08-2004) 
Col. 326-27 
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Merger ofIFCI and lOBi 
(Deb. 5, Vol. II, 09-07-2004) 
Col. J22-23 

Investigation of Commercial anI 
Residential Structures 
(Deb. 7, Vol. II, 13-01-2004 
ClI.243-44 Merger of UTI and lOBI Bank 

(Deb. 10, Vol. II, 16-07-2004) I Regularization of JIlegal Alterations 
Col. 113 Additions in ODA Flats 

IdendtyC.nts (Deb. 23, Vol. IV, 25-08·2004) 
Col. 291-93 

Identity Cards to Rail Hawkers 
(Deb. 14, Vol. Ill, 22-07-2004) 
Col. 100 

IDPL 
Electricity Dues ofIDPL 

(Deb. 23. Vol. IV, 25-08-2004) 
Col. 264-65 

Revival oflDPL . 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 279 

Status ofIDPL Units 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 227 

IF(] 

Illegal Migrants 
Illegal Migrants 

(Deb. 2, Vol. II, 06-07-2004) 
Col. 129-30 
(Deb. 12. Vol. III, 20-07-2004) 
CoJ.258-74 

IIIepl Mlnllli 
Illegal Mining in Dhanbarl 

(Deb. IS, Vol. III, 23-07-2004) 
COJ.55-S6 

Illeeal Occupation 
Illegal Occupation in linat-ul-Masjid 

(Deb. 24. ~I.IV. 26-08-2004) Col. 127 

IWteracy Merger oflFCI and IDBI 
(Deb. 5, Vol. 11, 09-07-2004) Illiteracy among Tribals 
Col. 122-23 (Deb. 23, Vol. IV, 25-08-2004) 

IFsomcers 
Corruption Cases against IFS Officers 

(Deb. 21. Vol. IV. 23-08-2004) 
Col. 189-90 

Dlepl COD.tructloDl 

Illegal Construction in Delhi 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 275-76 

Illegal Constructions 
(Deb. 12. Vol. III. 20-01-2004) 
Col. 68 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 343 

IIIepl Flats ConIUUCtcd by Builders 
(Deb. 17. Vol. III, 17-08-2004) 
Co1.3()()..()t 

Col. 136-38 

n.oCODVelltion 

Ratification oflLO Convention 
(Deb. 1, Vol. II, 05-07-2004) 
CoJ.221 

Imm .... tion 
Amendment in Immiaration Law 

(Deb. 7, Vol. II, 13-07-2004) 
Col. 385-86 

Import 
Amount Spent on Oil Imports 

(Deb. 9, Vol. II, 15-07-2004) 
Col. 63-64 

Ban on Import of Genetic Modifiocl Oil 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 129-30 
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Bungling in Import of Potash 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 299-300 

Crude Oil Import 
(Deb. 9, Vol. II, 15-07-2004) 
Co1.218-19 

Demand and Import of Fertilizers 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 170-84 

Export and Import of Rubber 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 124-26 

Gold Import 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. ISO 

Import and Export of Non-Atomic Minerals 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 25 I-52 

Import Duty on Food Products 
(Deb. I, Vol. II, 05-07-2004) 
Col.ty. 

Import of Coal 

Import of LPG 
(Deb. 14, Vol. Ill, 22-07-2004) 
Col. 179-80 

Import of Natural Gas from Bangladesh 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 101-02 
,(Deb. 24, Vol. IV, 26-08-2004) 
Col. 239-40 

Import of Palm Oil 
(Deb. I, Vol. II, 05-07-2004) 
Col. 129-30 

Import of Rubber 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 138 

Import of Second Hand Telecom Capital 
Goods 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 116 

Import of Sensitive Items 
(Deb. 20, \bl. VDI, 20-0S-2004) Col. 64 

Import Restrictions 
(Deb. 5, Vol. II, 09-07-2004) 
Co1.218-19 

(Deb. 20, Vol. VIII, 20-08-2004) Lifting of Ban on Importing SSlltems 
Col. 90 (Deb. 3, Vol. II, 07-07·2004) 

Import of Coking Coal for SAIL Col. 136-37 
(Deb. 23, Vol. IV, 25-08-2004) LNG Import Tenninal at Mangalore 
Col. 175·76 (Deb. 9, Vol. II, IS·07.2004) 

Import of Crude Oil Col. 174 
(Deb. 24, Vol. IV, 26·08·2004) 
Col.SI-82 

Import of Drugs 
(Deb. S, Vol. II, 14-07-2004) 
Col. 101 
(Deb. 23, Vol. IV, 25-01-2004) 
CoI.I7S 

Import ofFcrtilizers 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 30-41 

Import of Iran and Steel 
(Deb. 12, Vol. 111, 20·07-2004) 
Col. 104-08 

Need to review the decision to allow import 
of marble and dolomite with a view to 
protect the interest of people engaged 
in the domestic marble industry 

.. (MUR377) 
(Deb. 24, Vol. IV, 26-01-2004) 
CaJL391-92 

Price and Import of Steel 
(Deb. 7, Vol. II, 13-07-2004) 
Col.161.Q 

Price Control on Imported Formulations 
(Deb. 17, Vol. III, 17-01-2004) 
CoL 367.Q -
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Reducing Agricultural Import 
(Deb. S, Vol. II. 09-01-2004) 
Col. 91-92 

Restriction of the Import in USA 
(Deb. 5, Vol. II, 09-07-2004) 
Col.107 

Tax on Import of Crude Oil 
(Deb. 24. Vol. IV. 26-08-2004) 
Col. 319 

Tea Import from Vietnam 
(Deb. 10. Vol. II, 16-07-2004) 
Col. 124 

Income Tax Evasion 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 170-71 

Income Tax Evasion by Cooperative 
Societies 
(Deb. S, Vol. II, 09-01-2004) 
Col. 82-83 

Income Tax Exempted Pension to War 
Widows 
(Deb. 19, Vol. Ill. 19-08-2004) 
Col. 150-51 

Income Tax Exemption to Institutions 
fmportDuty (Deb. 10, Vol. II. 16-01-2004) 
Import Duties on LPG and Kerosene I Col. 87 

(Deb. 24. Vol. IV, 26-08-2004) Income Tax Exemption to Social 
Col. 41 . Institutions 

Need to stop further reduction in the import 
duty on Soda Ash so as to save the 
indigenous Soda Ash industry in 
Gujarat and other parts of the country 
(MUR371) 
(Deb. 13, Vol. 111,21-07-2004) 
Col.SOO-OI 

Withdrawal oflmport Duty on Petro1 and 
Diesel 
(Deb. 24, Vol. IV. 26-08-2004) 
CoI.I64-6S 

(Deb. 15, Vol. III. 23-07-2004) 
Col. 93-95 

Income Tax Payee in the Country 
(Deb. I S, Vol. III, 23-07-2004) 
Col. 119-20 

Recovery oflncome Tax Arrears 
(Deb. 20, Vol. VIII,. 20-08-2004) 
Col. 19-26 

Vacant Posts in Income Tax Department 
in Orissa 

.. (Deb. S, Vol. II. 09-01-2004) 
Income Genel'1ltlnl Projects Col. 170 
Amount AI.locate~ and Spent on Income /Indil Tourism Develo ent Co I'1Ition 

Generattng Projects pm I1JO 
(Deb. 23. Vol. IV. 2S-08-2004) Complimentary Membership 
Co1.326-28 (Deb. II, Vol. III, 19-01-2004) 

. Income Tax 
Collection oflncome Tax 

(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 153-62 

Income Tax Arrears in Orissa 
(Deb. 5, Vol. II, 09-01-2004) 
Co1.217-18 

Income Tax Defaulters 
(Deb. I~, Vol. III, 23-07-2004) 
Col. 169-71 

'Col. 163-66 
IndJanAid 

Indian Aid to Sri Lanka 
(Deb. 8. Vol. II, 14-07-2004) 
Col. 102-03 

Indian Airlines 

AIIIA Facing Competition from Private 
Airlines 
(Deb. I S, Vol. III, 23-07-2004) 
Col. 230 
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Distribution of Domestic Routes 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 123 

Expansion of Air India/Indian Airlines 
(Deb. 5. Vol. II, 09-07-2004) 
Col. 163 

Food Quality on AIIIA 
(Deb. 10, Vol. II, 16-07-2004) 
Cot. 210-1 I 

Loss Incurring Routes of Indian Airlines 
(Deb. 10, Vol. II. 16-07-2004) 
CoI.212-13 

Under Capitalization oflA/AI 

Fate of Surplus Employees oflCFRE 
(Deb. 16. Vol. III. 16-08·2004) 
Col. 287-89 

Indian Couad) or Historical Research 
Indian Council of Historical Research 

(Deb. 17. Vol. III, 17-08-2004) 
Col. 19-20 

IndUi. CouneH of Medical Research 
Indian Council of Medical Research -

Election 
(Deb. IS. Vol. Ill, I S.o8-2004) Col. 479 

Indian Council of Sodal Science 
Research 

(Deb. 20, Vol. VIII. 20-08-2004) 
Col. 197-98 I.C.S.S.R. 

(Deb. 23, Vol. IV, 25-08-2004) 
Indian Council for Cultural Relations 
Schemes of Indian Council for Cultural 

Relations 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 29-30 

Indian CouncU of Alrlcultural Research 
Activities oflCAR in Tamil Nadu 

(Deb. 21, Vol. IV, 23-0S-2004) 
Cot. 273-75 

Allocation for ICAR 
(Deb. II, Vol. III, 19-07-2004) 
Cot.~-IO 

ICAR 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 68 

Negligence on Crop Safety 
(Deb. I. Vol. II. 05-07-2004) 
COI.S6-S7 

Research Projects in ICAR 
(Deb. 21, Vol. IV, 23-0S-2004) 
Col. 304-36 

Indian Council of Forest Research and 
Education 

Agreement between ICFRE and IDA 
(Deb. I. Vol. II. 05-07-2004) 
Col.210-11 

Col. 287-88 
Indian Delegations 
Visit of Indian Delegations Abroad 

(Deb. 3, Vol. II, 07-07-2004) 
Col. 208-15 

Indian Ecooomy 
State ofIndian Economy in 2020 

(Deb. 13, Vol. 111.21-07-2004) 
Col. 77 

Indian Embassies 
Assistance from Indian Embassies 

(Deb. S. Vol. II. 14-07-2004) 
Col. 100 

IncUan Enclaves 
Indian Enclaves 

(Deb. 23. Vol. IV, 25-08-2004) 
Col. 158-59 

Indian Fannen Fertilizer Cooperative 
Ud. 

Expansion Plan for IFFCO and KRIBHCO 
(Deb. 17, Vol. Ill. 17-08-2004) 
CoL 160-61 . 

Setting up of Ammonia Plant in Iran . 
(Deb. 12, Vol. III, 20-07-2004) 
CoL 274-75 
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Indian Institute ofManasement 
Admission of SC/ST Candidates in UTs 

and lIMs 
(Deb. 17, \obI.ID,17~8-20(4)CoI.82 

Common Admission Test 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 143-44 

Enhancement of Scholarship by 11M 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 33 1-32 

Removal of Official 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 292-93 

Uniform Fee Structure in IIMs 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 26-29 

Indian Institute of Mus Communication 
Upgradation ofllMC Centres 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 260-61 

Indian Institute of Plaoning and 
Management 

Indian Institute of Planning and 
Management 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 209-10 

Indian Institute orTecbnology 
Admission of SC/ST Candidates in IITs 

and IIMs 
(Deb. 17, \obI. III, I 7-08-2004) Col. 82 

I.I.T. 
. (Deb. 17, Vol. III. 17-08-2004) 

Col. 376-77 
nT. Murnbai 

(Deb. 12. Vol. III. 20-07-2004) 
Col. 175-76 

Setting up of IITs 
(Deb. 2, Vol. II. 06-07-2004) 
Col. 159-62 
(Deb. 23. Vol. IV, 25-08-2004) 
Col 270 

Opening ofl. T. 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 233-34 

IndJan Iron and Steel Company 
Dues of Employees of Indian Iron and 

Steel Company (lISCO) 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 176-77 

Indian Iron and Steel Company 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 133 

Indian Labour Act 
Indian Labour Act 

(Deb. I, Vol. II, 05-07-2004) 
Col. 125 

Indian Navy 
Fleet Strength ofIndian Navy 

(Deb. 14, Vol. III. 22-07-2004) 
Col. 25-26 

Indian Ocean 
Study on Resources in Indian Ocean 

(Deb. 13. Vol. 111.21-07-2004) 
Col. 117 

Indian Oil Corporation Umited 
'7\mount Spent by IOC and Hindustan 

Petroleum on JRO in Uttar Pradesh 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 234-35 

Farmer's Land Acquired by IOC/GAIU 
ONGC 
(Deb. 24. Vol. IV, 26-08-2004) 
Col. 22-23 

Fire in Indian Oil Terminal in West Bengal 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 335-36 

Merging BPCL and HPCL with ONGC and 
CILwithiOC 
(Deb. 24. Vol. IV. 26-08-2004) 
Col. 74-75 
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Modernisation ofRetineries of Kenya and 
Vanen 
(Deb. 24, Vol. [V, 26-08-2004) 
Col. 232-33 

iDcUan 'Nepboae ladUltry 
Revival oflTl Units 

(Deb. 13, Vol. III, 21-07-2004) 
Col. 190-91 

Monitoring System by IOC , Indian Trade Promotion OrpDiation 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 103 Indian Trade Promotion Organisation 

(Deb. 10, Vol. II, 16-07-2004) 
Retail Outlets ofIOCL in Andhra Pradesh Col. 258-59 

(Deb. 24, Vol. IV, 26-08-2004) lndIaasAiH"a.d 
Col. 326-27 

Cases of Death oflndians Abroad' 
UdavikaramScheme for Disabled byIOC (Deb. 23, Vol. IV, 25-08-2004) 

(Deb. 14, Vol. III, 22.07-2004) Col. 246 Col. 523-28 
Upgradation ofRetineries 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 23-24 

Indian Pharmacopoeia Commission 
Conversion of Central Indian 

Pharmacopoeia Laboratory 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 242-43 

Indian rOwer Fund 
Setting up of Indian Power Fund 

(Deb. 7, Vol. II, 13-07-2004) 
Col 255-56 

Indian Prilonen 
Indians Languishing in Foreign Jails 

(Deb. 8, Vol. II, 14-07-2004) 
Col. 265-70 

Need to take suitable stops for ensuring 
the release oflndians jailed in Pakistan 
(MUR377) 
(Deb. 19, Vol. III, 19-08-2004) Col. 420 

Indian Railway Construction Company 
Railway Projects under taken Abroad by 

Indian Railway Construction Company 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 259-60 

Indian Systems of Medicine 
Popularity ofISM 

(Deb. 18, Vol. III, t 8-08-2004) 
Col. 253-54 

Indian Nationals Overstaying in Other 
Countries 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 131-33 

Indian Youths in Pakistani Jails 
(Deb. 3, Vol. II, 07.07-2004) Col. 49 

Indians killed in Iraq 
, (Deb. 8, Vol. II, 14-07 .. 2004) 

Col. 199-200 
Labourers in Construction Work Abroad 

(Deb. 16, Vol. III, 16-08-2004) 
CoI.I52-S6 

Plight of Indian Labourers Abroad 
(Deb.lI, Vol.m,19-07-2004)CoI.36-37 

Protection oflndians in GulfCountriils 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 234-3S 

Return on Indians from Iraq 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 637-38 

IndiraAwas Yojau 
Amount of Assistance under Indira Awas 

Vojana 
(Deb. 14, Vol. Ill, 22-07-2004) 
Col. 103-06 

Implementation of New Scheme under 
Indira Awas Vojana 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 110-IS 
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Need to release special funds under the 
IndiraAwas Yojana for re-c:onstructing 
the damaged houses in GlII1jam district 
ofOrissa(MUR377) 
(Deb. 17. Vol. Ill, 17-01-2004) 
Col. 501 

Indirect lilet 

Industrial Growth 
Industrial Growth 

(Deb. 10, Vol. II, 16-07-2004) 
Col. 93-94 

Industrial Investment 
Industrial Investment 

(Deb. IS, Vol. ID, 23-07-2004) Col. IS 
Indirect Tax - B.G Presentation Industrial Worker(s) 

(Deb. 4, Vol. II, 01-07-2004) 
Col. 30-35 Discrimination of worker of Swadeshi 

Politics, Ghaziabad 
Indo-GermaaRaearcbTniniqGroup (Deb. 10, Vol. II, 16-07-2004) 
Indo-German Research Training Group Col. 102-03 

(Deb. 23, Vol. IV, 25-01-2004) Industries 
Col. 697 

Indus Water Treaty 

Indus Water Treaty 
(Deb. 11, Vol. Ill, 19-07-2004) 
Col. 90 

Review of Indus Water Treaty 
(Deb. II, Vol. III, 19-07-2004) 
Col. 251 

Industrial Ana 

Conversion of Residential Areas into 
Industrial Areas 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 327 

Indust.,al Backwardness 

Industrial Backwardness in N.E.Region 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 234-35 

IndUitrial Closure 

Workers Affected Due to Closure of 
Industrial Units 
(Deb. I, Vol. II, 05-07-2004) 
Col. 137-39 

industrial FlaanceCorporation of India 

lFCI-PNB Merpr 
(Deb. 1 S, Vol. III, 23-07-2004) 
Col. 67 

Annual Growth Rate oflndustries 
(Deb. IS, Vol. ID, 23-07-2004) Col. 8-9 

Boosting Industrial Production 
(Deb. 20, Vol. VIII. 20-08-2004) 
Co1.161~9 

Cashew Industry 
(Deb. 20, Vol. VDI, 2~8-2004) Col. 205 

Closure ofIndustries due to Non-Payment 
of Loans 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 77-84 

Compensation by Polluting Industrial 
Units 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 361-63 

Consumer Non-Durables 
(Deb. 20, Vol. VIII, 20-08~2004) 
Col. 325-26 

Crisis in Cashew Industry 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 186 

Decline in Core Sector Industries 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 294-95 

Discrimination of worken of Swadesbi 
Politics, Ghaziabad 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 102-03 
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Engagement of Children in Zari Industries 
(Deb. I S, Vol. III, 23-07-2004) 
Col. 124 

Funds for Industrial Development 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 273-76 

Illegal Functioning of Industries 
(Deb. 2, Vol. II, 06-07-2004) 
Col.2JJ 

Incentives for Development of New/ 
Existing Industrial Units 
(Deb. 20, Vol. VIII, 20-01-2004) 
CoI.2S6-S7 

Inclusion afNew Industries 
(Deb. 23, VQI. IV, 2S-01-2004) 
CoI.SI4-16 

Industrial Backwardness in N.E.Region 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 234-3S 

Industrial Growth 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 309-10 

Industrial Units in Assam 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 40-42 

Industries Polluting Sea 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 273-74 

Industries Set up in the Post Liberatisation 
Period 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 230-34 

Industry - B.G. Presentation 
(Deb. 4, Vol. 11, 01-07-2004) 
Col.lS-16 

Industry Status to Agriculture 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 70 

Inspection of Export Firms 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 109-10 

Job Opportunities in Agriculture and 
Industrial Sector 
(Deb. 1, Vol II. 05-07-2004) 
CoI.94-9S 

Livelihood from Agriculture and Allied 
Industries 
(Deb. 23, Vol. IV, 25-0'-2004) 
Col. 473-75 

Misappropriation of Funds by MIs Ispat 
Industries 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 11-89 

Need to ensure adequate supply of gas at 
economical rates to the glass industrial 
Units in Firozabad, U .P. with a view to 
make them viable (MUR-377) 
(Deb. 6, Vol. II, .12-07-2004) 
Col. 414 

Need to provide fmancial assistance for 
reviving and promoting the Cashew 
Industry in Kerala (MUR 377) 
(Deb. II, Vol. III, 1 '-08-2004) 
Col. 513 

Need to take steps to check the rille in 
price of yarn being used in the 

. Powerl~m Industry (MUR 377) 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 395-96 

Policy to set up New Industries 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 14446 

Promotion of New Industrial Units 
(Deb. II, Vol. III, 18-08-2004) 
Col. 365-70 

Revision of Stratesy by Indian 
Manufactures 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 141-42 

Revival ofBOGL Unit Duraapur 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 213 



154 LOR SABHA 

Revival of Domestic Industries Inflation 
(Deb. 5, Vol. II, 09-07-2004) Need to take suitable steps to check 
Col. 219-22 inflation rate (MUR 377) 

Setting up of Industrial Clusters (Deb. 18, Vol. III. 18~8-2004) Col. S09 
(Deb. IS, Vol 111.23-07-2004) Inflation Rate 
Col. 279-82 (Deb. 5, Vol. II, 09-07-2004) 

Setting up ofIndustries CoI.21J-12 
(Deb. 24, Vol. IV, 26-08-2004) Intol'llUldon 1KhnolOl)' 
Col. 125 

Setting up of New Industries/SSI, 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 137-38 

Setting up of Rubber Park 
(Deb. 20, Vol. VIII. 20-08-2004) 
Col. 270-71 

Shifting of Industries 
(Deb. 23. Vol. IV, 25-08-2004) 
Col. 401-02 

Sick Hydro Power Projects 
. (Deb. 2, Vol. II. 06-07-2004) 
Co1.265~ 

Sick Industrial Units 
~Deb. 20, Vol. VIII, 20-08-2004) 
Col. 260-6S 

Sickness of Handloom Industry 
(Deb. 20, Vol. VIII. 20-08-2004) 
Col. 278-79 

Soda Ash Industry 
(Deb. 20, \t)1. VIII, 20-08-2004) Col. 287 

Supply of Coal to Industry 
(Deb. IS, Vol. Ill, 23-07-2004) 
Col. 137-38 

Infiltration 
Cross Border Infiltration 

(Deb. 2. Vol. II, 06-07-2004) Col. 83-84 
Infiltration in Jammu and Kashmir 

(Deb. 24, Vol. . IV, 26-08-2004) 
Col. 99-101 

Infiltration of Insurgent to Bangladesh 
(Deb. 12. Vol. lII, 20-07-2004) 
Col. 103-04 

Animation Hub 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 82-83 

Assistance for State-wide Area Network 
(Deb. 23, Vol. IV, 25-08-2004) Col. 485 

Construction of Information Technology 
Park in Delhi 
(Deb. 3. Vol. II, 07-07-2004) Col. 148 

Employment in I.T. Sector 
(Deb. 13, Vol. 111.21-07-2004) 
Col. 246-47 

Foreign Trade in IT 
(Deb. 18, Vol. III. 18-08-2004) 
Col. 467-69 

Funds for Development of IT 
(Deb. 23. Vol. IV. 25-08-2004) . 
Col. 755-56 

I.T. Hardware Production 
(Deb. 13. Vol. III. 21-07-2004) 
Col. 85-89 

Information and Communication 
Technology 
(Deb. 7. Vol. II, 13-07-2004) 
Col. 314-36 

Launching Information Technology in 
HbnachalPr.adesh 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 700-01 

Need to set up an Information Technology 
Development Park at Madurai; Tamil 
Nadu (MUR 377) 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 326 
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Rank of India in IT Infrastructure and 
Telecommunication Competition 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 257-58 

Infrastructure 
Comprehensive Plan for Infrastructure 

Development 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 429-30 

Development of Infrastructure near 
Guruvayoor Temple 
(Deb. 21. Vol. IV, 23-08-2004) 
CoL 246-47 

Funds for Strengthening Infrastructural 
Facilities in NCR 
(Deb. 7. Vol. II, 13-07-2004) 
CoL 172-73 

Growth rate in Infrastructure Industries 
(Deb. 10, Vol. 11, 16-07-2004) 
Col. 127-28 

Indo-China Bilateral Ties in Infrastructure 
Sector 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 132-33 

Infrastructure - B.G Presentation 
(Deb. 4, Vol. II. 08-07-2004) 
Col. 13 

Monitoring of Projects in Rural Areas 
(Deb. 9, Vol. II. 15-07-2004) 
CoL 11-14 

Need to device an appropriate plan to 
provide the basic amenities of potable 
water and Road connectivity in the 
villages ofChidambaram Parliamentary 
Constituency, Tamil Nadu (MUR 377) 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 453 

Rank of India in IT Infrastructure and 
Telecommunication Competition 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 257-58 

Special Assistance for Infrastructure 
Development in NER 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 29-30 

Spending on Infrastructural Projects 
(Deb. 8. Vol. II, 14-07-2004) 
Col.IS5 

Injections 
WHO Report on Unsafe Injections 

(Deb. 3, Vol. II, 07-07-2004) 
Col. 141-42 

Inland Waterways 
Inland Waterways in Tamil Nadu 

(Deb. 18, Vol. III, 18-08-2004) 
CoI.I07"()8 

Inland Water Transport 
Control of Multinational Companies on 

Inland Water Projects 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 267.Q 

Inland Water Transport Routes in 
Maharashtra 
(Deb. 13, Vol. m,21"()7-2004)CoJ. 237 

Insecticide. 
Impact of DDT on Health and 

Environment 
(Deb. 8, Vol. II, 14-07-2004) 
CoI.204-0S 

Institute of Chartered Accountants 
New Accounting Guidelines 

(Deb. IS, Vol. Ill. 23'()7-2004) Col. 209 
Institute ofSeismologJeal Research 
Establishment of Institute of 

Seismological Research 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 463 

Instrumentation Ltd. 
Revival Package for Instrumentation Ltd. 

(Deb. 9, Vol. II, IS-07-2004) 
CoL 172-73 



/56 LOKSABHA 

Insul"311Cf 
Insurance Seheme for BPL 

(Deb. 5, Vol. II, 09-07-2004) 
Col. 202-04 

Kr~hj ShrlllTlik Bima and Pension Yojana, 
200/ 
(Deb. 21, Vol. IV, 23-08-2004) 
Co1.402..{)6 

National AJricultural Insurance Scheme 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 2-3 

Non-Payment oflnsurance Claims Under 
NAIS in Maharashtra 
(Deb. 11, Vol. III, 19-07-2004) 
Col.llS-16 

Private Players in Insurance Sector 
(Deb. 20, Vol. V III , 20-08-2004) 
Col. 175-76 

Rain Insurance Scheme 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 207-09 

Restoring Single Prc"mium Insurance 
Policy 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 276 

Settlement oflnsurance Claims of Tobacco 
Fanners 
(Deb. 15, Vol. III, 23-07-2004) 
CoJ.201"{)3 

Varishth Pension Sima Yojana 
(Deb. 5, Vol. II, 09-07-2004) 
Col.l78 

Insurance Industry 
(Deb. S," Vol. II, 09.07.2004) 
Col. 136-37 

Malpractice in Allotment of Cases in 
Insurance Companies 
(Deb. 5, Vol. II, 09·07·2004) 
Col. liS 

Private Insurance Companies 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 163 

I Insurgency 
Insurgency in Assam 

(Deb. 2. Vol. II, 06-07-2004) 
Col. 84-8S 

Joint Operation against Insurgents 
(Deb. 13, Vol. Ill, 21-07-2004) 
Col. 391·92 

Intelrated Child Development Services 
Approval ofICDS-I11 Project 

(Deb. 17, Vol. III, 17·08·2004) 
Col. 116-18 

Assistance under ICDS 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 92-104 

Grievance Redressal Committees Under 
ICDS 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 247 

Integrated Child Development Scheme 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 30-40, 81-88, 134-35 

Integrated Development or Small and 
Medium 1bwns 

Development of Towns under IDSMT 
Scheme 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 342-43 

Grants-in-aid to States under IDSMT 
Scheme 
(Deb. 2, Vol. II, 06-07-2004) 
C01.3S1-418 

Intearated Infrastructure Development 
Centres 

IIDCsin SSI 
(Deb. 18, Vol. III, 18·08.2004) 
Col. 271-74 

ateanted RunllDn'lYl'rolfl.me 
Integrated Rural Energy Programme 

(Deb. 12, Vol. III, 20-07·2004) 
Col. 46-48 
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lntearated Wltersbed Development I Reported reduction in interest rate of 
Projects Employees Provident Fund from 9.5 

Integrated Watershed Development percent to 8.5 percent and stepl~en 
Programme in Rural Areas by the Government in regard thereto 
(Deb. 14, Vol. Ill, 22-07-2004) (CA) 
COI.IS9-66 (Deb. 17, Vol. III, 17-08-2004) 

Col. 475-96 
Intellectual Property Rights 

. I~m~~w~y 
Intellectual Property Rights 

(Deb. 5, Vol. II. 09-07-2004) I Internal Security 
Col. 225 (Deb. 2, Vol. II, 06-07-2004) 

Col. 234 
Inter State Disputes 
Inter State Disputes in Power Sharing 

(Deb. 7, Vol. II, 13-07-2004) 
CoJ.403-04 

Matters Relating to Internal Security in 
theCountry(DUR 193) 

I nter-City Trips 
Inter-City Trips 

(Deb. 23, Vol. IV, 25-08-2004) 
CoJ.372-73 

Inter-Institutional Group 

(Deb. 13, Vol. III, 21-07-2004) 
CoJ.S64-65 

International Border 
Fencing ofLoC 

(Deb. 14, Vol. Ill, 22-07-2004) 
Col. 203-04 

Fencing on Indo-Bangladesh Border 
Inter-Institutional Group -- B.G. (Deb. 7, Vol. II, 13-07-2004) 

Presentation Col. 108-09 
(Deb. 4, Vol. II, 08-07-2004) 
Col. 13 Fencing on Indo-Pak Border 

(Deb. 2, Vol. II, 06-07-2004) 
Inter-national Bus Services Col. 22-26 

Tour Package for Lahore-Delhi Bus Joint Patrol on Indo-Pak Border 
Passengers I (Deb. 17, VoL m, 17-08-2004) 
(Deb. 23, Vol.IV, 25-08-2004) Col. 413 Col. 192 

Interest Rates Land Occupied by Army along Indo-Pak 
Disparity in Interest Rate Border 

(Deb. IS, Vol. Ill, 23-07-2004) (Deb. 14, Vol. JII, 22-07-2004) 
Col. 53-55 Col. 191 

Interest Rate of Loans Opening of Border 
(Deb. 5, Vol. II, 09-07-2004) (Deb. 12, Vol. III, 20-07-2004) 
Col. 196-97 Col. 160-61 

Interest Rate on Small Savings Proposal toAher Indo-Pak Border 
(Deb. 15, Vol. III, 23-07-2004) (Oeb. 3, Vol. II, 07·07-2004) 
Col. 92-93 Col. 273 

Interest Rates - B.G. Presentation Smuggling along Indo-Nepal Border 
(Deb. 4, Vol. II, 08-07-2004) (Deb. 20, Vol. VIII, 20-08-2004) 
Col. 20 Col. 255 
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Withdrawal of Forces from Indo-Pak /Internatlonal Pltent Act 
Border International Patent Act 
(Deb. 14, Vol. 1II, 22"()7-2004) Col. 214 (Deb. IS, Vol. 111,23-07-2004) 

International Crim'nal Court Col. 2 J 3-J 4 
Intemarional Criminal Court 

(Deb. 18, Vol. III, 18-08-2004) 
Col. 71-82 

IDternldoDal Development Association 
Agreement between ICFRE and IDA 

(Deb. I, Vol. II, 05-07-2004) 
Col. 210-1 I 

International FiUDce Corporadon 
Investment by IFC 

(Deb. IS, Vol. III, 23-07-2004) 
Col. 237-38 

Internationlillistitute 01 Ayurveda 
Setting up of International Institute of 

Ayurveda 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 259 

Internatioaal ... bourOrpnlsation 
ILO Suppon to NCPL in A.P. 

(Deb. 21, Vol. IV, 23-08-2004) 
Col. 162 

International Labour Organisation 
Conference 
(Deb. I, Vol. II, 05-07-2004) 
Col. 13-14 

International LatberCompiel 
International Leather Complex 

(Deb. 15, . Vol. III, 23-07-2004) 
Col. 103 

IDternational Lonl DIstaDce Servkes 
Launching oflLD Services 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 610-1 I 

InterDltional Monetary Fund 
IMP and World Bank Aid 

(Deb. I S, Vol. III, 23-07-2004) 
Col. 149 

Intemational Relation. 
Strengthening ties with Japan 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 720 

Trilateral Axis among India, Japan and 
China 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 147 

Intemltlonal Terrorism 
Need to concrete policy guidelines to 

tackle the recurring problem of terrorist 
groups taking hostage of innocent 
people (MUR 377) 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 424-25 

Internet Services 
Defence Projects/Schemes on Internet 

(Deb. 9, Vol. II, 15-07-2004) 
Col. 124-25 

Internet Exchanges in Gujarat 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 267 

Internet Service in Remote Villages 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 76 

Policy on Brolldbandllnternet Penetration 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 181-89 

Investiptlon 
Probe into Assassination ofRajiv Gandhi 

(Deb. 12, Vol. III, 20-07-2004) 
Col. 139 

InvestmeDt 
Decreasing of Investment in Agricultural 

Sector 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 341-42 
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Investmcnt by IFC ' 
(Dcb. 15, Vol. III, 23-07-2004) 
Col. 237-38 

Invcstmcnt in Powcr Sector 
(Deb. 2, Vol. II, 06-07-2004) Col. 233 

Invcstmcnt madc by NHPC 

III Trcatmcnt to Indian Workcr.a in Iraq 
(Dcb. 6, Vol. II, 12-07-2004)-
Col. 334-.3S 

Indians killed in Iraq 
(Dcb. 8, Vol. II, 14-07-2004) 
Col. 199·200 

(Dcb. 7, Vol. II, 13-07-2004) Rally Against Torturc on Iraqis 
CoI.155~ (Dcb. 3, Vol. II, 07-07-2004) 

Invcstment made by UTI 
(Deb. 10, Vol. II, 16-07-20(4) 
Col. 44-S2 

Pcnding Investment Proposals 
(Deb. 21, Vol. IV_ 23-08-2004) 
Col. 196 

RBI Report on Growth Savings and 
Invcstments 
(Dcb. S, Vol. U, 09-07-2004) 
Col.II4-IS 

Investment Commission 
Investmcnt Commission 

(Deb. S, Vol. II, 09-07-2004) 
Col.IS8 

Inn 
Agreemcnt oflndia and Iran on LNG 

Col. 279 
Recruitment to Iraq 

(Deb. 21, Vol. IV, 23-08·2004) 
Col. 118·19 

Rcturn on Indians from Iraq 
(Deb. 23, Vol. IV, 2S-08·2004) 
Col. 637-38 

Scnding Indian Troops to Iraq 
(Dcb. 3, Vol. 11, 07.07·2004) 
Col. 31-40 

Situation in Iraq (DUR 193) 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 483-S34 

Iroa 
Acquisition ofNcw Iron Mif\cS 

(Deb. 17, VoI.ID, 17~8-2(04)CoI.I0S 
(Dcb. 14, Vol. III, 22-07-2004) Export ofStecl and Iron 
Col. 99-100 (Dcb. 7, Vol. II, 13-(117·2004) 

Dcal betwcen India and Iran for Purchasc 
ofLNG 
(Dcb. 14, Vol. Ill, 22-07-2004) 
Col. 203 

Col. 299-306 
Import oflron and Steel 

(Deb. 12, Vol. III, 20-0~7-2004) 
Col. I ()4..0~ 

Setting up of Ammonia Plant in Iran ' Rise in Price oflron 
(Dcb. Jo2, Vol. III, 20-07.2004) (Deb. 7, Vol. II, 13·0;·2004) 
Col. 274-7S Col. 141 

Status of Importing Liquid Natural Gas 
from Iran 
(Deb. 14, Vol. III, 22-07-2004) 
Col.2lS 

InIq 
Ban on Indians going to Iraq 

(Dcb. 23, Vol. IV, 25·01·2004) 
Cot. 579 

Iron Ore 
Iron Ore Mills under SAIL 

(Dcb. 2. Vol. II, 06-07.2004) 
Co1.307~8 

Modernisation Expansion of Iron Ore and 
Coal Mining 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 390-92 
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.Irrelularitie. 
Irteaularities in the Purchase of Drugs 

UnderCGHS 
(Deb. 3, Vol. 11. 07-07-2004) 
CoJ,273-74 

IrriptiOD 
Assistance to Bihar for Minor Irrigation 

(Deb. II, Vol. III, 19-07-2004) 
Col. 99-100 

Assistance to State Governments under 
AIBP 
(Deb. II, Vol. III, 19-07-2004) 
CoI.209-14 

Bina River Irrigation Project of Madhya 
Pradesh 
(Deb. 6, Vol. II,' 12-07-2004) 
CoI.I99 

Dam on Tsangpo River 
(Deb. 1, Vol. II, 05-07-2004) 
Col. 13940 

Digg~ of Canal 
(Deb. 19, Vol. III, 19-08-20(4) Col. 83 

Funds to States for Minor Irrigation 
Projects 
(Deb. 1, Vol. II, 05-07-2004) 
Col. IS 

Irrigated Land 
(Deb. 21, Vol. IV, 23-0S-2004) 
COI.2S-30 

Irrigation Capacity 
(Deb. I, Vol. II, 05-07-2004) 
CoI.222-23 

Irrigation Capacity in Jharkhand 
(Deb. I, Vol. II, 05-07-2004) 
CoI.202-03 

Irrigation Potential 
(Deb. 1, Vol. II, 05-07-2004) 
Col. 260-62 

Irrigation Schemes 
(Deb. 21, Vol. IV, 23-0S-2004) 
Col. 252 

Irrigation, Rural Infrastructure - B.G. 
Presentation 
(Deb. 4, Vol. II, 08-07-2004) 
Co/.lO-JI 

Irrigations Schemes 
(Deb. II, Vol. Ill, J 9-07-2004) 
CoI.23940 

Kanpur Irrigation Project of Orissa 
(Deb. I, Vol. II, 05-07-2004) 
Co1.l17-IS 

Kosi-Khurd Irrigation Project 
(Deb. I, Vol. II, 05-07-2004) 
CoI.IIB-19 

Need to help farmers ofRayalaseema and 
Telangana regions of Andhra Pradesh 
in setting up rain water harvesting 
techniques for irrigation (MUR 377) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 42 1-22 

Need to solve the problems being faced 
by farmers in Faridabad and Mewat 
regions in Haryana owing to inadequate 
irrigation facilities (MUR 377) 
(Deb. 7, Vol. II, 13-07-2004)' 
Col. 423 

New Technology for Irrigation 
(Deb. II, Vol. III, 19-07-2004) 
CoI.IB5-SS 

Ongoing Irrigation Projects 
(Deb. I, Vol. II, 05-07-2004) 
CoI.149-52 

Pending Hydel Power and Irrigation 
Projects 
(Deb. I, Vol. II, 05-07-2004) 
Col. 193-95 

Pending Irrigation Projects 
(Deb. I, Vol. II, 05-07-2004) 
Co1.l17-IS 

Private Participation in Irrigation Sector 
(Deb. I. Vol. II, 05-07-2004) 
Col. 130-31 
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Project Reports on Irrigation Schemes and 
Tubewells 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 131 

Scarcity of Water 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 32-34 

Subsidy to Farmers for Drip Irrigation 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 486-94 

Utilisation of Rain Water for Irrigation 
(Deb. II, Vol. III, 19-07-2004) 
Col. 293-94 

IrriCltion Projects 
Assistance to Andhra Pradesh for 

Irrigation Projects 
(Deb. 11, Vol. 111,19-07-2004) 
Col. 325-26 

Bisalpur Irrigation Project 
(Deb. II, Vol. III, 19-07-2004) 
Co1.1l4-15 

Effect of Dams and Irrigation Projects 
(Deb. I, Vol. II, 05-07-2004) 
Col. 245 

Irrigation Projects 
(Deb. 6, Vol. II, 12-07-2004) 
Col.380-81 

Need to accord clearance to Beena river 
Irrigation Project in Sagar Parliamentary 
Constituency of Madhya Pradesh 
(MUR377) 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 413 

Need to give clearance to the proposal of 
the Government of Maharashtra for 
diversion of seventy eight hectares of 
forest land for enabling construction 
of Jambrf'! Medium Irrigation Project 
(MUR377) 
(Deb. 1, Vol. II, 05-07-2004) 
Col. 282-83 

Need to take steps for ensuring early 
completion of the Mogra Irrigation 
project at Rajnandgaon in Chhattisgarh 
(MUR377) 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 544-45 

Pending Irrigation Projects 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 195 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 62-80 
(Deb. I, Vol. II, 05-07-2004) 
Col. 142 

Said pur and Gurauli Lift Irrigation Project 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 333 

Upper Kolab Irrigation Project 
(Deb. II, Vol. 111.19-07-2004) 
Col. 223 

Vargi Irrigation Project of Madhya Pradesh 
(Deb. II, Vol. III, 19-07-2004) 
Col. 285-86 

lSI Activities 
Activities of lSI! AI-Quaeda 

(Deb. 17, Vol. III, 17-08-2004) 
Col. 32-33 

lSI Activities 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 288 

lsIand(s} 

Development ofMajauli Island(s) 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 194 

Israel 
Economic Cooperation between India and 

Israel 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 142-43 

Indo-Israel Free Trade Agreement 
(Deb. 20. yo I. VIII, 20-08-2004) 
Col. 221 
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Visit oflsraeli Delegation 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 146 

.DIy 

Italian Assistance for Design and 
Construction of Aircraft Carrier 
(Deb. 24, Vol. IV, 26-08-2004) 
CoI.2~8-S9 

(TBP 
OverstayofBSFICRPFlClSFIITBP in NCR 

(Deb. 12, Vol. JJl, 20-01-2004) 
Col. 95 

IwIy 
lIJepllvory Trade 

(Deb. I, Vol. II, OS-07-2004) 
Col, 81 

JaURerorm 
Jail Refonn 

_ (Deb. 23, \t>1. IV, 2S-08-2004) Col. 202 
Jans 
Condition of Jails in the Country 

(Deb. 7, Vol. II, 13-07-2004) 
Col. 61-64 

High Risk Ward in Tihar Jan 
(Deb. 17, Vol. III, 11-08-2004) 
CoI.414-1S 

Inmate in Tihar Jail 
(Deb. 12, Vol. III, 20-07-2004) 
CoI.S3-54 

Jaldban 
Rajiv Gandhi Pilot Project 

Assistance to Jammu and Kashmir for 
Development of Tourist Spots 
(Deb. I, Vol. II. 05-07-2004) 
Col. 167-69 

8agJihar Hydro Power Projects 
(Deb. I. Vol. II, OS-07-2004) 
Col. ISS 

C-DOT 256 Exchanges in Ladakh 
(Deb. 13, Vol. 111,21-07-2004) 
Col. lSI-52 

Construction of Bridges in Jammu and 
Kashmir 
(Deb. 14, Vol. III, 22-07-2004) 
COI.I3S 

Cross Border Infiltration 
(Deb. 2. Vol. II, 06-07-2004) 
Col, 83-84 

Development of Railway in Jammu and 
Kashmir 
(Deb. 9, Vol. II, 1 S-07-2004) 
Col. 62-64 

Displaced Kashmiri Families 
(Deb. 7, Vol. II. 13-07-2004) 
Col. 338-39 

Financial Package to J&:K and UP 
(Deb. 17, VoI.III,17.o8-2004)CoI.1I4 

Hybrid Seeds and Pesticides in J&:K 
(Deb. 6, Vol. II. 12-07-2004) 
COI.2S2-54 

Infiltration in Jammu and Kashmir 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 99-101 

Installation ofHPTILPTNLPTs in Ladakh 
~~~;"9, Vol. III, 19-08-2004) (Deb. 19, Vol. III, 19-08-2004) 

Col.lSS-S6 
Jammu A Kalbmir 
AIR Stations at Karail, Ladakh 

(Deb. 14, Vol. Ill, 22-07-2004) 
Col. 119-20 

Approval to Jammu and Kashmir Schemes 
(Deb. 18, Vol. III, 18-08-2004) 
C01,14S-46 . 

Jammu &: Kashmir - B.G Presentation 
(Deb. 4, Vol. II. 08-07-2004) 
Col. 24 

LTC Facilities to Employees to Srinagar 
by Air 
(Deb. I, Vol. II, 05-07-2004) 
Col, 129 
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Mughal Road in Jammu and Kashmir 
(Deb. IB, Vol. III, 18-08-2004) 
Col. 363 

Need to provide better salaries and 
facilities to members of the Village 
Defence Committee in Jammu &. 
Kashmir (MUR 377) 
(Deb. 21, Vol. IV, 23-08-2004) Col. 447 

Need to provide rail linkage to Rajouri 
Poonch in Jammu &. Kashmir 
(MUR377) 
(Deb. 19, Vol. III, 19-08-2004) 
Co1.417-18 

Need to provide reservations to Kashmiri 
migrants in jobs and admissions to 
education Institutions (MUR 377) 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 410-1 1 

New Rail Line in Punjab and J&.K 
(Deb. 19, Vol. III, 19-08-2004) 

Salal and URI Hydro Power Projects 
(Deb. 17, Vol. III. 17-08-2004) 
Col. 14748 

Unemployment in J&.K 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 161-62 

UT Status for Ladakh 
(Deb. 12, Vol. III. 20-07-2004) 
Col. 228-29 

Visit of Tourists to Jammu and Kashmir 
(Deb. I, Vol. II, 05-07-2004) 
Col. 245-46 

Waiting List in Jammu and Kashmir 
(Deb. IB, Vol. III, 18-08-2004) 
Col. 268-71 

Withdrawal of Advisories from J &. K by 
European Union 
(Deb. I, Vol. II, 05-07-2004) 
Col. 196-97 

Co1.16's Jan Shlkshan SIIn.than 

Opening of New Petrol Pumps and Gas 
Agencies in HP and J&.K 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 21 1-12 

P&T Facilities in Maharashtra and J&K 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 435-37 

Peace Talks on Kashmir Issue 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 86-88 

Progress of work on Kazigund to 
Baramulla 
(Deb. 24, Vol. IV, 26-08-2004) 
CoI.6S-66 

Recruitment of Kashmiri Youth by 
Militants 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 110-11 

Road Network in Jammu and Kashmir 
(Deb. 18. Vol. III, 18-08-2004) 
CoI.314-IS 

Jan Shikshan Sansthan 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 255-56 

..... n 
Assistance from Japan for TB Centres-

(Deb. 23, Vol. IV, 2S·08-2004) 
Col. 481 

Defence Dialogue with Japan 
(Deb. 24, Vol. IV, 26-08-2004) 
Col, 333-34 

Funding of Proposal by Japan Bank for 
Internaticnal Co·operation 
(Deb. 23, Vol. IV, 2S·08-2004) 
Col. 683-86 

"Indo-Japan Economic Co-operation 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 236 

Japanese Assistance for Hydro Power 
Projects 
(Deb. 17. Vol. III, 17-08-2004) 
Col. 295-98 
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Loans ~om Japan 
(Deb. 10. Vol. II. 16·07-2004) 
Col. 42-44 

Strengthening ties with Japan 
(Deb. 23. Vol. IV. 25-08-2004) 
Col. 720 

Trilateral Axis among India. Japan and 
China 
(Deb. 13. Vol. 111.21-07-2004) 
Col. 147 

Jawahar Gram Samridhi Yojana 
Review of Jawahar Gram Samridhi Yojana 

(Deb. 14. Vol. Ill. 22-07-2004) 
Col. 201-02 

Jawaharla. Nebru Port Trust 
Container Terminal at Jawaharlal Nehru 

Port Trust 
(Deb. 8. Vol. II. 14-07-2004) 
Col. 258-59 

Jetties 
Jetties Functioning in Tamil Nadu 

(Deb. 21. Vol. IV. 23-08-2004) 
Col. 62-64 

JeweHery 
Jewellery Exports 

(Deb. 5. Vol. II, 09-07-2004) 
CoI.B4 

Jharkhand 
CAPART in Jharkhand 

(Deb. 14. Vol. Ill. 22-07-2004) 
Col. 208 

Concessional Prices for Jharkhand 
Farmers 
(Deb. I. Vol. II. 05-07-2004) 
Col. 133 

Direct Rail Route for Ranchi 
(Deb. 14. Vol. 111. 22-07-2004) 
Col. 132 .. 33 

Displacement from Jharia 
(Deb. 15. Vol. III. 23-07-2004) 
Col. 277-78 

Illegal Mining in Dhanbad 
(Deb. 15. Vol. III. 23-07-2004) 
Col. 55-56 

Implementation ofPMGSY in Jharkhand 
(Deb. 14. Vol. III, 22-07-2004) 
Col. t26-27 

Institute of Hotel Management at 
Jamshedpur 
(Deb. II. Vol. III. 19-07-2004) 
CoI.II3 

Irrigation Capacity in Jharkhand 
(Deb. I, Vol. II. 05-07-2004) 
Col. 202-03 

Need to advise the Government of 
Jharkhand to conduct the Panchayat 
Elections in the State at an early date 
(MUR377) 
(Deb. 1. Vol. II. 05-07-2004) 
Col. 282 

Need to set up Power Grid Stations in 
Sahebganj and Pakud Districts of 
Jharkhand (MUR 377) 
(Deb. 2. Vol. II. 06-07 -2004) Col. 480 

Closing ofHCL Mines 
(Deb. IS. Vol. III. 23-07-2004) Oilseed Cultivation in Jharkhand 
Col. 93 (Deb. 6. Vol. II. 12-07-2004) 

Closure of Bokaro Thermal Power Plant 
(Deb. 23. Vol. IV. 25-08-2004) 
Col. 259 

Completion ofKodarma-Ranchi Railway . 
Line in Jharkhand 
(Deb. 9. Vol. 11. 15-07-2004) 
Col. 331 

CoJ.I92·93 
Pending Projects of Jharkhand 

(Deb. 13. Vol. 111.21-07-2004) 
Col. 427 

Pending Railway Projects in Jharkhand 
(Deb. 19. Vol. III. 19-08-2004) 
Co1.2S7-62 
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Production of Paddy in Jharkhand i Wage Board for Journalists 
(Deb.' II, Vol. III. 19-07-2004) (Deb. II, Vol. 111. 19-07-2004) 
Col. 112 Col. 89-90 

Proposal for Coal Mining Works in 
Bhandaria 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 256 

Jubilee Retail Outlets 
Amount Spent by JOC and Hindustan 

Petroleum on JRO in Uttar Pradesh 
(Deb. 24, Vol. IV, 26-08-2004) 

Relics of Jain and Buddha in Jharkhand Col. 234-35 
(Deb. 9, Vol. II, 15-07-2004) Judlel 
Col. 81 

ROBs in Jharkhand 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 217 

Setting up of a Thermal Power Project in 
Jharkhand 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 167-68 

Setting up of Telephone Exchange in 
Jharkhand 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 77-78 

Special Package to HEC, Ranchi 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 209-10 

Special Packages for Jharkhand 
(Deb. 3, Vol. II, 07-07-2004) 
CoI.I3S 

Telephone Exchange with STD/ISD 
Facilities in Jharkhand 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 752-53 

Telephone Facility in Jharkhand 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 163-64 

Uranium Plant In Jharkhand 

Vac:ant Posts of Judges 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 132-33 

Judiciary 
Fast Track Courts 

(Deb. 20. Vol. VIII, 20-08-2004) Col. 211 

High Court Bench in North Karnataka 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 164 

LokAdalats 
(Deb. 20, Vol. VIII, 20-08-2004) 
Co1.303~ 

More Powers to Chief Justice 
(Deb. 20, \t>1. VIII, 20-08-2004) Col. 99 

Number of Consumer Courts 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 269-71 

Setting up Environmental Courts 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 151-52 

JUldee Na.avad CommUaio. 
Justice Nanavati Commission 

(Deb. 7, Vol. II, 13-07-2004) 
Col. 285-86 

(Deb. 3, Vol. II. 07-07-2004) Jute 
Col. 106-07 

Journaliltl 
Legislation to Regulate Working 

Conditions of Journalists 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 36 

. Centres for Procurement of Jute 
(Deb. 20, \t>1. vm, 20-08-2004) Col. 320 

Problems being faced by Jute Industry 
(MUR 193) 
(Deb. II, Vol. III, 18-01-2004) 
Col. 591-601 
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Problems of J ute Growers 
(Deb. 20. Vol. VIII. ·20-08-2004) 
Col. 33-34 

Development of Highways in Karnataka 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 687-89 

Development of Minor/Major Ports in Production of Jute 
(Deb. 21. Vol. 
Col. 245-46 

IV. 23·08·2004) Karnataka 

Scheme for Jute Industry 
(Deb. 15. Vol. 1IJ, 23-07-2004) 
Col. 35-38 

Jute Bags 

: (Deb. 18, Vol. III, 18-08-2004) I Col. 183 
Funds for Implementation of Sub-Mission 

Projects in Karnataka 
(Deb. 19. Vol. III. 19·08·2004) 
Col. liB 

Use of Jute Bags 
(Deb. 10, Vol. 
Col. 121-22 

High Court Bench in North Kamataka 
II, 16-07-2004) (Deb. 20, Vol. VIII, 20.08.2004) 

Jute Mills 
P.F. dues from Jute Mills 

(Deb. 21. Vol. IV, 23-08-2004) 
Col. 119-20 

Col. 164 • 
Housing Scheme for Haveri District in 

Kamataka 
(Deb. 19. Vol. III, 19-08-2004) 
Col. 346 

Jyoti Gram Yoja... LNG Import Terminal at Mangalore 
Inclusion of Jyoti Gram Yojana under (Deb. 9, Vol. II, 15-07-2004) 

MPLADS I Col. 174 
(Deb. 18, -Vol. III, 18-08-2004) I Long Stay at Dharwad 
Col. 279 (Deb. 23, Vol. IV, 25-08-2004) 

Kal'lil Col. 485-86 

Compensation to Families of Para-Military 
Forces from KargiJ Funds 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 173-75 

Kargil Conflict 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 189-91 

Pakistan's Control on KargiJ Peak 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 404 

Karnataka 
Bridges on NH in Karnataka 

(Deb. II, Vol. III, 18-08-2004) 
Col. 207-12 

Coconut Cultivation 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 421 

Misuse of Foodgrains in Karnataka 
(Deb. 24, Vol. IV. 26-08-2004) 
CoI.161~2 

National Highways in Karnataka 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 695 

Need for Central assistance in checking 
the erosion caused by the sea in the 
coastal areas of Udupi Parliamentary 
Constituency, Karnataka (MUR 377) 
(Deb. 18, Vol. III, 18-08-2004) Col. 5 II 

Need to enforce regulations to prevent 
discharge of pol/ution causing 
effluents into the marine waters of 
Dakshina Kannada area of Karnataka 
(MUR377) 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 348 
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Need to ensure that the rural telephone 
subscribes ofDavangere Parliamentary 
Constituency, Karnataka who have 
been provided telephone connections 
from urban exchanges are charged 
rental rates applicable to rural 
subscribers (MUR 377) 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.801~2 

Need to issue instructions to the General 
Insurance Company to ensure early 
clearance of the pending Crop 
Insurance claims in Karnataka 
(MUR377) 
(Deb. 13. Vol. 111,21-07-2004) 
CoI.501~2 

New Rail Lines from Cuddapah to 
Bangalore 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 229-30 

Progress of Gauge Conversion ofBijapur 
to Gadag 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 297-98 

Progress ofHarihar-Belagum Bye·Pass 
(Deb. 18, Vol. III, 18·08-2004) 
Co1.201~2 

Silent Valley 
(Deb. 21, Vol. IV, 23-08-2004) 
Co1.219-21 

Special Project under SGSV in Kamataka 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 246-47 

Total Sanitation Campaign in Kamataka 
(Deb. 24, Vol. IV, 26·08·2004) 
CoI.~7 

Transfer of Customers as per Guidelines 
in Karnataka 
(Deb. 14, Vol. III, 22·07·2004) 
Col. 21 1 

Transfer of Defence land in Bangalore 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 144-45 

Upgradation of Railway Hospital at Hubli 
(Deb. 24, Vol. IV, 26·08·2004) 
Col. 72 

Upper Tunga Project ofKarnataka 
(Deb. 16, Vol. III, 16·08·2004) 
Col. 223 

KBK Development Prosnmme 
KBK Development Programme 

(Deb. 13, VoI.I1I,21~7-2004)CoI.129 
Kelkar Report 

Progress work of Hub Ii-An kola New Line 
(Deb. 24, Vol. IV, 26.08-2004) KelkarReport 
Col. 21 0-11 (Deb. 20. Vol. VIII, 2~8-tOO4) Col. 52 

Promotion of Sports in Kamataka 
(Deb. 16, Vol. III, 16-08·2004) 
Col. 251·52 

~il Over Bridges and Under Bridges in 
Kamataka 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 372-82 

Sea Erosion in Karnataka 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 41 1-12 

Shifting of Hubli Goodshed to Amargol 
(Deb. 24, Vol. IV, 26-08-2004) 
COl.3S2 

Kendriya Bhandar 
Allotment of Government Acx:onunodation 

to Kendriya Bhandar 
(Ueb. 12, Vol. III, 20-07-2004) 
Col. 294-9S 
(Deb. 2, Vol. II, 06-07·2004) 
CoI.31?-18 

Appointing to CVO in Kendriya Shandar 
(Deb. 8, Vol. lI, 14-07-2004) 
CoI.62-63 . 

Banned Items in Kendriya Bhandar 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 137-38 
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Blacklisted Vendors in Kendriya Shandar 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 312 

Collecting Money from Suppliers 
(Deb. 13, Vol. III, 2' -07-2004) 
Col. 254 

Corruption in Kendriya Bhandar 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 65 

Scam in Kendriya Shandar 
(Deb. 3, Vol. II, 07-07-2004) Col. 259 

Supp!t' of Livery Items and Shoes By KB 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 450-S I 

Vigilance Unit ofKendriya Bhandar 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 176-78 

Keadrlya Vldyalaya 
Furnishing Wrong Information Admission in KVS 

(Deb. 8, Vol. II, 14-07-2004) 
Col. 27S-76 (Deb. 23, Vol. IV, 25-08-2004) 

CoI.IS3-SS 
Irregularities in Kendriya Bhandar 

(Deb. 3, Vol. 11, 07-07-2004) 
Col. 288-19 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 101-02 

Market Survey by Kendriya Bhandar 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 164 

Nomination of Kendriya Bhandar as 
Authorised Agency 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 381 

Overcharging by Kendriya Shandar 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 146-47 

Placing of Indents by Kendriya Bhandar 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 201-02 

Prices ofltems in Kendriya Bhandar 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 227 

Pricing ofKendriya Bhandar Items 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 223-24 

Pw'chasing Branded Items at HiJher Prices 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 229 

Review of Registration of Suppliers 
(Deb. 13, Vol. III, 21-07-2004) 
Col.lai-83 

Appointment of Teachers in Kendriya 
Vidyalaya 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 168-69 

Compassionate Appointments in KVs 
(Deb. 17, Vol. III, 17-08-2004) 
CoI.30S-07 

Kendriya/Navodaya Vidyalayas 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 260-64 

Opening of Kendriya Vidyalayas 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 97-99 

Recruitment of Teachers in Kendriya 
VidyaJayas 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 392-93 

Transfer Policy for K V Teachers 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 162-63 

Vacant Posts in Cent.,' Schools 
(Deb. 17, Vol. III, 17-08-2004) 
CoI.4S3-SS 

Vacant Posts in KVs and NV. 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 272-74 

Vocational Training in KVs 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 400 
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Kenya 
Modernisation of Refineries of Kenya and 

Yemen 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 232-33 

Kera" 
Agri Export Zone in Kerala 

(Deb. I S, Vol. III, 23-07-2004) 
Col. 112-13 

Bye-Passes on National Highways in 
Kerala 
(Deb. lB, Vol. III, 18-08-2004) 
CoI.I94-96 

C.-al Public Ulldortakings in Kerala 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 207-08 

Coconut Cultivation 
(Deb. 16, \\)f. III, 16-0S-2004) Col. 421 

Collapse of ROB under Construction 
(Deb. 24, Vol. IV, 26-08-2004) 
CoI.14S-46 

Development ofFilheries in Kerala 
(Deb. 6, \obI. It, 12-07-2004) Col. 272 

Development of Roads in JC.erale 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 202-04 

Doubling of Rail Line from Kayamkulam 
In Kerala 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 292-93 

Electrification of Railway Lines in Kerala 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 136-37 

ESI Hospitals in Kerala 
(Deb. J I, Vol. m, J 9-07-2004) 
Col. 263-64 

Establishment of Ayurveda Park in Kerala 
(Deb. S, \bl. n, 14-07-2004) Col. lSI 

Gaule Conversion Work in Kerala 
(Deb. 9, Vol. II, 15-07-2004) 
Col. I 27-2S 

..... Ith HUlrd in Keral. 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 51-52 

High Court Bench at Thiruvanathapuram 
(Deb. 1~, Vol. III, 23-07-2004) 
Col. 75-76 

Implementation ofSagarmala Project 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 81-82 

Inclusion of Tftachar Community in SCs 
List 
(Deb. 9, Vol. II, IS-07-2004) 
Col. 200 

LNG Terminal at Kochi 
(Deb. 9, Vol. II, I S-07-2004) 
CoI.2IS-16 

LNG Terminal in Kerala 
(Deb. 9, Vol. II, IS-07-2094) 
Co1.217-IS 

Medical University in KefaJa 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 379· 

Need to amend I.R.D.A. rules to provide 
insurance cover to small boat owners 
in the country particularly in Kerl. 
(MUR377) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 426 

Need to look into the hardships faced by 
the local inhabitants around the 
cashew plantations in Kasargod district 
of Kerala due to use of Endosulfan 
pesticide (MUR 377) 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 328 

Need to look into the health problema 
being faced by the people of Padre 
village in Kasargod district of Kerala 
due to the presence of endosulfan 
pesticide in soli and water (MUR 377) 
(Deb. 13, Vol. III, 21-07-2004) 
CoI.SOS-06 
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I'leed to provide fmancial assistance for 
reviving and promoting the Cashew 
Industry in Kerala (MUR 377) 
(Deb. 18, Vol. III, 18-08-2004) 
CoJ.513 

Need to reduce the excise duty on beedi 
products and announce Special 
Welfare Scheme for becdi workers in 
Kerala (MUR 377) 
(Deb. 17, Vol. 111,- 17-08-2004) 
CoL 502 

Need to take immediate steps to ensure 
early completion of tile Quilon By-Pass 
Project in Kerala (MUR 377) 
(Deb. I, Vol. 11, 05-07-2004) 
Col. 280 

Old ROBslRUBs in Kerala 

Setting up of IITs 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 159-62 

Setting up of LNG Terminal in Kerala 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 127-28 

Setting Up of New Railway Station at 
Nedumbassery 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 431 

Silent Valley 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 219-21 

Special Package for Revival of Perennial 
Crops in Kerala 
(Deb. I, Vol. II, 05-07-2004) 
Col. 146-47 " 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 237 Upgradation ofIlMC Centres 

Opening of Regional Authentication 
Centres 
(Deb. 23, Vol. IV, 25'()8-2004) Col. 176 

Pending Proposals ofKerala 
(Deb. 15, Vol. III, 23-07-2004) 
CoL 57-58 

Persons Below Poverty Line in Kerala 
(Deb. 11, Vol. III; 19-07-2004) 
Col. 241-244 

Proposal from Kerala for Dance Museum 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 137-38 

Reported closure of a number of Tea 
Gardens in West Bengal, Assam, Tamil 
Nadu and" Kerala resulting in 
unemployment of thousands of 
workers and steps taken by the 
Government in regard thereto (CA) 
(Deb.)3, Vol. III, 21-07-2004) 
Col. 475-94 

S~ari Railway Project from Angamaly to 
Sabarimala in Kerala 
(Deb. 9, Vol. II, 15-07-2004).1 
Col. 147 

(Deb. 24, Vol. IV, 26-08-2004) 
CoJ.2~1 

Use of Endosulfan by Cashewnut 
Plantation Authority 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 383-84 

Vallarpadam International Container 
TaminaJ 
(Deb. 3, Vol. II, 07-07-2004) 
C01.152-S3 

Kerosene 
Allocation of Super Kerosene Oil 

(Deb. 24, Vol. IV, 26-08-2004) 
" Col. 237-38" 
Black Marketing of LPG and Kerosene 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 83-85 

Import Duties on LPG and Kerosene 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 41 

Mobile Vans "for Distribution of 
FoOdgrai.'lS and Kerosene Oil 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 387-81 
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Production Of P.etrol. Diesel. Kerosene I Kiosk 
from Crude all Payment of Kiosk Rental Charges 
(Deb. 9, Vol. II, 15-07-2004) . (Deb. 21, Vol. IV, 23-08-2004) 
Col. 290-91 Col. 134 

State Quota'of Kerosene Oil 
(Deb. II, Vol. III, 19-07-2004) 
Col. 46-48 

Subsidy on Kerosene and Diesel to 
Fishermen 
(Deb. 24, Vol. . IV, 26-08-2004) 
Col. 290-91 

Subsidy on LPG and Kerosene 
(Deb. 24. Vol. IV, 26-08-2004) Col. 38-39 

Khadi 

Introduction of Earthern Cup and Khadi 
in Trains/Stations 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 139-40 

Introduction .)f Khadi in Educational 
Institutions 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 530-31 

Investment in Khadi Sector 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 379-88 

Problems ofKhadi and Village Industries 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 203-06 . 

Production ofKhadi 
(Deb. 8. Vol. II, 14-07-2004) 
Col. 141-42 

Promotion ofKhadi and Village Industries 
(Deb. 3, Vol. II. 07-07-2004) 
Col. 262-69 

Khadi. and Village Industries 
Commission 

Loan Provided by KVIC 
(Deb. 3, Vol. II, U7-07-2004) 
Col. 274-78 

Kisan Can Centres 

Kisan Call Centres 
(Deb. 16, Vol. III, 16-08-2004) 

. Co1.34146-

Kitan Credit Cards 

Kisan Credit Card 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 92-94 

Target for issuing Kisan Credit Cards 
(Deb. 15. Vol. III, 23-07-2004) 
Col. 71 

Kisan Vlkas Patn 

Theft ofKVPs and NSCs 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 150-68 

Koehl Refineries Limited 

Power Project by Kochi Refmeries Limited 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 333-34 

Konkan Railways 

Funds for Improvement of Konkan 
Railways . 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 216-17 

Proposal for Merger of Konkan Railway 
Corporation with Indian Railways 
(Deb. 9. Vol. II, 15-07-2004) 
Col. 192 

Konun Region 
Backwardness in Konkan Region 

(Deb. 17, Vol. III, 17-08-2004) 
Col. 147 

Krishak Bharti Coopentive Ltd. 

Expansion Plan for IFFCO and KRlBHCO 
(Deb. 17, Vol. III. 17-08-2004) 
Col. 160-61 



172 LOK SABHA 

Krliitl a.m. YoJa •• 
Rashtriya Krishi Bima Yojana 

(Deb. 16, Vol. Ill, 16-08-2004) 
Col. 256-57 

Krilhl VIIY.n K •• dras 
Krishi Vigyan Kendras 

(Deb. 6, Vol. II, 12-07-2004) 
Col. 200-03 

Laboratoriel 
Laboratories to detect fake Drup 

(Deb. 23. \bI.IV, 25-01-2004) Col. 529 
Su~-Staftd1r4 Testing Labs 

(!)M.23, Vol. IV,2S-OI-1004)Col. 537 
LIItow 
Advisery Boar" for Protection of 

LabourerS 
(Deb. 6; Vol. II, 12-07-2004) 
Col. 31"-15 

Bonded Labourers 
(Deb. II, Vol. m, 19-07-2004) 
CoI.IS2-53 

Development and Welfare Works by WCL 
(Deb. 23, Vol. IV. 25-08-2004) 
Col. 741-44 

Report of National Commission on 
Agricultural Labour 
(Deb. I, Vol. II, 05-07-2004) 
Col. 110-11 

Labour Commission 
Report of Second Labour Commission 

(Deb. II, Vol. 1II, 19-07-2004) 
Col. 29 

Laboar en ... 
Pend in, Cues in LabCilur CCiI~ 

(Deb. 6, Vel. II, 12-17-1004) 
·C.()l.~' 

uM.rB.., ... 
Pend in, Cues of LBour Disputes 

(Deb. 16, Vol. III, 16-.. -208"4) 
Col. 9. I 

ubourLaws 
Amendment in Labour Laws 

(Deb. 16, Vol. III, 16-08-2004) 
Col. 381 

LabowLaws 
(Deb. 6, Vo I. II, 12-07-2004) 
Col. 241 

Violation of Labour Laws 
(Deb. I, Vol. H, 05-07-2004) CoI.3-4, 94 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 42S-26 

Labollr R.Ie..-
Strategy to Lebow Reform. 

(Deb. 6, Vol. II, 12.07-2004) 
Col. 279-80 

Labollnn 
Human Trafficking 

(Deb. 16, Vol. III, 16-08-2004) 
Col. 374-76 

Indian Labourers Abroad 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 370-71 

Labourers in Construction Work Abroad 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 152-56 

Medical Facilities to Labourers 
(Deb. 11, Vol. Ill, 19-07-2004) 
Col. 167-70 

Migration of Labour en trom RuralAreaa 
toUrhanAreas 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 251-52 

Model HoapiIaII fbr LabolH'trS 
(D.b. 21, Vol. IV, 23.08.1(04) 
Col163 

Netd Ie brhtc in a le,islation 10 accord 
'iti,ht to Strike' t8 the employ", 
(MUR377) 
(De'-. 2, V.1. tI, 06-01-2004) 
Col. 479 
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Need to ensure that the Tea estate workfrs 
and coolies of Valparai hill a~ea in 
Pollaehi Parliamentary Constituency, 
Tamit Nadu are paid inc;reased daily 
wages at Rs. 82 per day (MUR 317) 
(Deb. 12, Vol. Ill. 20-07-2004) 
Col. 329 

Payment of Wages Due to Labourers 
(Deb. 15, Vol. III. 23-07-2004) 
Col. 51-54 

lMd 
Acquisition of Land 

(Deb. 12, Vol. III, 20-07-2004) 
Col. 50-51 

Alienation ofTribal Land 
(Deb. 21. Vol. IV, 23-0'-2004) 
Col. 278-79 

Allotment of Land by DDA 
(Deb. 12, Vol. III. 20-07-200",) 
Col. 178 

Plight .flndian Labourers Abroad (Deb. 12, Vol. III, 20-07-2004) 
(Deb. 11, Vol. lIl, 19-07-2804) Col. 227-28 
Col. 36-37 Allotment of Land to Nursing Homes in 

School for Children of Labourers I Delhi . 
(Deb. 6, Vol. II, 12-07-2004) (Deb. 7, Vol. 11.13-07-2004) 
Col. 35 I Col. 279-81 

Uneducated EMigrants as labourers in 
Gulf 
(Deb. 21. Vol. IV, 23-08-2004) 
Col. 151 

Lakes 
Conservation of Lakes 

(Deb. 6, Vol. II, 12-07-2004) 
Col. 331-32 

Saving ofDal Lake 
(Deb. 16, Vol. III, 16-0B-2004) 
Cs>1. 138 

Lakshadweep 
Degree College in Islands 

(Deb. 12, Vol. III, 20-07-2004) 
Col. 246-47 

Fish Processing Unit in Lakshadweep 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 144-45 

Flood/Cyclone in Lakshadweep 
(Deb. 17, Vel. III, 17-0'-2004) 
Col. 178-79 

Vacant Posts in Lak"hadweep 
(Deb. 12, Vol. Ill, 21-07-2004) 
Col. 2.3 

Allotment of Land on Leue ") DDA to 
Societies 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 157 

Allotment of Land to Educational 
IOInitutions 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 125-26 

Allotment of Land to Embassies 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 639 

Allotment of Land to Government of 
Chhattisgarh 
(Deb. 12, Vol. III, 20·07·2004) 
Col. 206 

Allotment of Land to Ineli,ible Inltitutes 
byDDA 
(Deb. 23, Vol. IV, 25-0'-2004) 
Col. 317 

Allotment of Land to Landless People 
(Deb. 19. Vol. III, 1'-01·2004) 
Col. 145-46 

AII.tlnent of Land to Safdarjulli Airport 
(Deb. 17, Vol. III, 17-0'-2004) 
Col. 290 
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• Ailotment ofLand to Societies 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 285 

Barren Land • 
(Deb. 21. Vol. IV, 23-08-2004) 
Col. 241-42 

ChaRge ofLand Use in Delhi 

Price of Lands/Buildings/Fiats Built by 
DOA 
{Deb. 23, \t>1. N, 25-O8-2004} Col. 389 

Residential Use of Agricultural Land in 
Delhi 
(Deb. 23. Vol. IV, 25-08-2004) 
Col. 237-38 

(Deb. 12. Vol. III. 20-07-2004) Sale of Land 
CoI.J66· (Deb. 20, Vol. VIII, 20-08-2004) 

Conditi~n for M~king Plots Free Hold 
(Deb. 7, Vol. II, 13·07·2004) 
Col. 289-90 

Construction Wode on Land Acquired by 
DDA 
(Deb. 7, Vol. II, 13·07·2004) 
Col. 146 

Development of Pasture Land 
,(Deb. 16, Vol. III, 16-08·2004) 
Co1.l41-42 

Disposal of Un utilised Land, 
(Deb. 19, Vol. III, 19.08-2004) 
Col.136 • 

Distribution of Surplus Land 
(Deb. 19, Vol. III, 19.08-2004) 
Col. 132-34 

Col. 27-28 
Status of Agricultural and Non-

Agricultural Land 
(Deb. 21, Vol. IV, 23-08-2004), 
Co1.l31-33 

Transfer of Defence land in Bangalore 
(Deb. 19, Vol. III, 19-08-2004) 
Col.144-4S 

Violation of Pre-conditions of Allotment 
of Land by Hospitals . 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 169-70 

LInd Reforms 
Delhi Land Reforms Act 1954 

(Deb. 17, Vol. III. 17-08-2004)" 
Col. 379-80. 419-20 

Functioninl of Institutions LaDdie" Penoa. 
(Deb. 23, Vol. IV, 25-08-2004) Allotment of Forest Land to Landless 
Col. 402-03 Persons 

Land Acquired by Government at Bokaro 
Steel Plant 
(Deb. 17,.. Vol. III, 17·08-2004) 
Col. 189-90 

Land Acquisition 
(Deb. 8, Vol. II, 14-07·2004) 
Col. 186-87 

Land Salinity 
(Deb. 1, Vol. II, 05.07.2004) 
CoL140-41 

Misuse of Apiculture Land in Delhi 
(Deb. 23, Vol. IV, 25·08·2004) 
Col. 27$-79 

(Deb. 11, Vol. Ill, I 9-07.20(4) Col. 270 
Landless Tribals 

(Deb. 12. Vol. III. 20·07·2004) 
Col. 10-11 

LaD ....... 
Development of Languaaes Spoken by 

Minority Community 
(Deb. 17, Vol. ID.17-o1-20(4)CoI. 343 

Lada Amerlc.n Co •• tries 
FTA with Mercosur Countries (Latin 

American CounJries) 
(Deb. 15, Vol. III. 23-07.2004) 
Col. 226 
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Legal Aid to SCslSTs 
Amendment in Immigration Law . (Deb. IS, Vol.m,23-07-20(4)CoI. 72 

(Deb. 7, Vol. II, 13-07-2004) LepllatioDi 
Col. 38S-386 

Lew & Order 
Law and Order Situ_ion in Delhi 

Legislation for RccoveryofNPA 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 139-40 

(Deb. 7, Vol. II, "13-07.;2004) UberaUatJoa 
CoI.309-12 

Law and Order Situation in Manipur (St.) 
(Deb. 17, Vol. III, 17-08-2004) 
CoI.~1 

Method of Execution of Death Sentence 
(Deb. 20, Vol. vm, "2()'()8-2004) Col. 4-9 

Committee on FM-II Liberalisation 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 299-303 

Liberalisation of Coal Sales Policy 
(Deb. IS, Vol. III, 23-07-2004) 
CoL2~S " 

New Law to Replace POTA Ubraries 
(Deb. 23, Vol. IV, 2S-08-2004) Grant for Librwiea 
C01.1S7-S8 (Deb. 19, Vol. III, 19-08-2004) 

Lew(I) Col. 229-32 
Consumer Protection Law 

(Deb. II, Vol. m, 19-07-2004)CoI.I()'18 
Leather Products 

Rural Libraries 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 115-17 

Export of Leather and Leather Items Ubnry 
(Deb. S, Vol. II, 09-07-2004) GrantforHarikrishnaMahtabLibrary 
Col. 178-79 (Deb. 24, Vol. IV, 26-08-2004) Col. 249 

Export of Leather Products Uceace(l) 
(Deb. 15, Vol. III, 23-07-2004) Cancellation of Licence of Reliance 
Col. 223-24 (Deb. 24, Vol. IV, 26-08-2004) 

Leave Travel CoaeellioD Col. 288-89 
LTC by Air Licence for Cellular Telephone Operators 

(Deb. 18, Vol. III, 18-08-2004) (Deb. 23, Vol. IV, 25 .. 08-2004) 
Col. 229-30 CoL 627-30 

LTC Facilities to Employees to Srinapr Licences for Drup 
by Air (Deb. 23, Vol. IV, 25-08-2004) 
{Deb. I, Vol. U,05..()7-2004)CoI.129 " " CoI.67$-77 

LTC to Retired Employees 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.608-09 

"LepiAid 
Free Legal Aid to Poor 

(Deb. 5, Vol. II, 09-07-2004) 
Col. 88-90 

Outstandin, Licence Fee of Private 
Comganies 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 109-12 

Renewal ofLicencea ofSwimmina Pools 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 151-59 
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Surrendering of Licenc .. by Advocates 
(Deb. 15, Vol. III. 23-07-2004) 
Col. 167-68 

Verification ofLicence to Exporters 
(Deb. )5, Vol. III, 23-07-2004) 
Col. 249 

Single-window Clearance System for 
Mining Licences 
(Deb. 23, Vol. IV, 25-08-2004) 
Cal. 541 

Ufe IMuraKe C.,.,.ratieR .r bulla 
Claim Settlement System 

(Deb. 20, Vol. VIII, 20-68-2004) 
Col. 91-92 

Interest on LIe Loans 
(Deb. 20, Vol. VlII, 20-08-2004) 
C.ol.327 

LICAgents 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 136-37 

LIC'Business 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 119 

LNG Ttrminel at Kochi 
(Deb. 9, Vol. II, 1'·07-2004) 
CoI.2IS-]6 

LNG Terminal in Kerala 
(Deb. 9, Vol. II, 15·07-2004) 
Col 217-18 

Setting up ofLNG Terminal in Kerala 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 127-28 

Status of Importing Liquid Natural Gas 
fromlrJn 
(Deb. 14, \obI. III, 22-07-2004) Col. 215 

LIqHr 
Ban on Adverti._ .... of Liquor 

(Deb. 14, Vol. III, 22-07-2004) 
COI.204-OS 

National Policy on Prohibition of Liquor 
Consumption 
(Deb. 19, Vol. III, 19-08·2004) 
Col. 322-23 

Utera.y 
Funds Spent on Literacy Campaian 

(Deb. 23, Vol. IV, 25-88-2004) 
New Schemes by LIC Col. 2-3 

(Deb. 15, Vol. III, 23-07-2004) LitcracyRate 
CoI.I64-66 (Deb. 17, Vol. Ill, 17-08-2004) 

Umestone 
Freight Charges for Limestone 

(Deb. 14, Vol. III, 22-07.2004) 
Col. 205 

Uquefied Natural CI. 
Agreement oflndia and Iran on LNG 

(Deb. 14, Vol. Ill, 22-07-2004) 
Col. 99-100 

Deal between India and Irlll for Purchase 
of LNG 
(Deb. 14, Vol. III, 22-07-2004) 
CoL 203 

Demand of LNG 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 262-63 

Col. 167-70 
Livestock 
Caale Research C.ntres 

(Deb. 6, Vol. II, 12-07-2004) 
CoI.18S·86 

Illegal Export of Liv'ltock 
(Deb. 6, Vol. II, 12-07·2004) 
Col. 389-90 

Liv'ltock Census 
(Delt. I', Vol. III, 16-08-2004) 
CeJ.290-92 

National 'rej .. t for Cattle and ... «alo 
Breeding 
(Deb. 11, Vol. III, 1'·17-2114) 
Col. 320-22 
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NCiI .. -AvaUability of FoGider for Cattle 
(Dlb. 6, Vol. II, 12-07-2004) 
Col. 377-78 

Loanl" Ad" .... 
Chanles i .. LendiAs N ... 

(Deb. IS, Vol. III, 23-07-2004) 
Col. 141-42 

Closure oflndustries due to Non-Payment 
ofL08I'Is 

Loan A4vance to Farmers aa,4 Small 
Entrepreneurs 
(Deb. 28, Vel. VIII, 20-08-2004) 
Co1.311·19 

LOIIIl iroaAIiIII D.v.loplMftt Bank 
(D.b. 13, Vol. 111,21.07·2004) 
CoJ.161-62 

Loan from Sugar Development Fund 
(Deb. 16. Vol. III, 16·01-2004) 
Col. 349·58 

(Deb. IS, Vol. 
Col. 77-84 

III, 23.07·2004) Loan Provided by KVIC 

Defaulters ofLoen 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 169-70 

Delay in Sanctioni .. g Loan 
(Deb. 10, Vol. II, 16-07-2004) 
CoI.3-11 

I4wcatioft Loan 
(Deb. 20, Vol. VIII, 20-01-Z004) 
Col. 146-47 

Financial AlliltHe./Loan to States by 
NABARD 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 36-31 

Housing Loan 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 61-62 

Interest of Loans Sanctioned to Bihar 
(Deb. 20, Vol. VIII, 20·08·2004) 
Col. 217 

(Deb. 3, Vol. N, 07·87·2004) 
Col. 274-71 

Loan Sanctioned by HUDeO 
(Deb. 17, Vol. III, 17·08·2004) 
Col. 308-09 

Loa" tak.n by Howsi .. g Boards of States 
fi'oIIl HUDCO 
(Deb. 17, Vol. Ill, 17·08·2004) 
Col. 280-84 

L .... to FarMers 
(D.b. 10, Vol. II, 16·07-2.04) 
CoI.202~ 

Loan to Film Producers 
(Deb. 20, Vol. VIII, 10-.8·2004) 
Col. 242-46 

Loan to Minorities by Banks 
(Deb. IS, Vol. III, 23-07-2004) 
Co1.217-IS 

Loan to Mumbai SEZ 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 24041 

Interest Rate of Loans Loan to Power Companies 
(Deb. S, Vol. II, 09-07-2004) I (Deb. 17, Vol. Ill, 17-01-2004) 
Col. 196-97 Col. 166-67 

Irregularities in Sanctioning of Loan to 
Fln'lers 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 54 

L.nditll to T.~aec:o Farmers 
(Deb. IS, Vol. HI, 21·07-10'4) 
Col. 144-46 

LOMs Advance by PSB in North Eastern 
SaatlS 
(Deb. 1 S, Vol. III, 23-07-2004) 
Col. 134-36 

Leualurden of States 
(Deb. 10, Vol. II, 16·07-2"4) 
CeI.III-14 
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Loans for Integrated Disease Inspection 
FiOject 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 243 • Loans from Japan 

-(Deb. 10, Vol. II, 16-07-2004) 
Col. 42-44 

Loans to Customers in Rural Areas 
(Deb. IS, Vol. III, 23-07-2004) 
Cot 95-97 

Loans to Firmers for Agricultural 
Products 

Waiver ofCotfee Growers Loan 
. (Deb. 20, Vol. VIII, 20-08-2004) 

Col. 290-91 
Waiver of Loans Granted to States 

(Deb. 15, Vol. III, 23-07-2004) 
Col. 131-39 

World Bank Loan 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 123-24 . 

Locust 
Locust Detected by DPPQS 

(Deb. 16, Vol. III, 16-01-2004) 
Col. 321 

Loll Maldnl Public Enterprises 
Loans to Students for Hipr Education 

(Deb. 5, Vol. II, 09-07-2004) LossMakingPublicEnterpriscs 

(Deb. 16, Vol. III, 16-08-2004) 
Col. 185-88 

Col. 172-73 (Deb. 9, Vol. II, 15-07-2004) 

Need to provide soft loans to the weaker 
sections for undenaldnl employment 
pnemion programmes (MUR 377) 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 449 

Permission to States for Market 
Borrowinp 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 219-21 

Raising Bank's Lending 
(Deb. 10, Vol. n, 16-07-2004) 
Col. 265 

Release ofGr&nt and Soft Loans to Shikara 
and Boat Owners 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 161-62 

Review of Loan Policy 
(Deb. 15, Vol III, 23-07-2004) 
Col. 20-26 

Statui of Loans apinst States 
(Deb. 15, Vol. III, 23-07-2004) 
CoI.81-92 

Saructural Adjustment Loan 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 133-34 

Col. 20-34 
UG 
Advertisement for 

Distributorships 
(Deb. 9, Vol. II, 
Col. 171-72 

New LPG 

15-07-2004) 

Blick Marketing of LPG and Kerosene 
(Deb. 24,. Vol. IV, 26-08-2004) • 
Col. 83-85 

Black Marketing of LPG Cylinders 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 295-36 

Companies dalina with LPG connection 
& Distribution in West Bensal 
(Deb. 14, Vol. III, 22-07-2004) 
Co1.214-15 

Consumption of LPG in the Country 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 68-70 

Cookina Gas in Rural Areas 
(Deb. 19, Vol. 1If, 19-08-2004) 
Col. 140-41 

Demand and Supply of Kerosene cl LPG 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 14-16 



SUBJECf INDEX 179 

Duplic,ate LPG Cylinders 
(Deb. 24, Vol. IV, 26-08-2004) 
CoI.44-4S 

Export ofLPG/CNG 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 83 

Gas Connections under Eco Development 
Projects 

LPG ,Godowns in Delhi 
(Deb. 9, Vol. II, I S-07-2004) 
Col. 208-09 

LPG Service through Pipelines 
(Deb. 19, Vol. III, 19-08-2004) 
Co1.21S-11 

Mobile Vans for Distribution of 
Foodgrains and Kerosene Oil 

(Deb. 16, Vol. III, 1-6-08-2004) . 
Co1.314-16 

(Deb, 6, Vol. II, 12-07-2004) 
Col. 387.&8 

Import Duties on LPG and'Kerosene • 
(Deb. 24; \bI.IV, 2~8-20(4) Col. 41 

Import of LPG 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 179-80 

Licences for Opening of Petrol Pumps" 
(las Agencies 
(Deb. 19, Vol. III, 19-08-2004) 
COl. 14344 

LPG Agencies and Petrol Pumps 
Functioning in Orissa 
(Deb. 14, Vol. III, '22-07-2004) 
Col. 24344 

, LPG Bottling Plant in Various States 
(Deb. 19, Vol. III, 19-01-2004) 
CoI.219 

LPG Cooking Gas in RW'l1 Areas 
(Deb. 24, Vol. IV, 26-08-2004) 
CoI.360-6i 

LPG Dealership and Petrol Pumps to 
Dependents of Martyrs 
(Deb. 14, \bl. IU, 22-07-2004) Col. 259 

LPG Demand from Domestic Production 
(Deb. 19, Vol. Ill, 19-08-2004) 
Col. 313-14 

LPG Distributon in Maharashtra 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 247-52 

'LPG Gas Apneics to Women S.lf Help 
Groups 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 223 ' 

Security Deposit on Cooking Gas 
Cylinders . 
(Deb: 19, Vol. III, 19-08-2004) 
Col. 273·74 

Shortage of LPG in Hyderabad City 
(Deb. 14, Vol. III, 22·07·2004) 
Co1.212·13 

Subsidy on Cooking Gas to Private 
Companies 
(Deb. 14, Vol. m, 22·07·2004) 
CoI.S8 

Subsidy on LPG and Kerosene 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 38·39 

Supply of Cooking Gas to Panchayats of 
Banda and Fatehpur 
(Deb. 9, Vol. II, 1 S-07-2004) 
Co1.2~1 

Underweight Cooking Gas Cylinden in 
Various parts of Delhi 

. (Deb. 9, Vol. II, 15-07-2004) 
Col. 57-58 

Villages in U.P. Deprived ofLPO 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 201.()9 , 

'Violation of Marketina Discipline 
Guidelines (MOO) 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 377-79 

Waitinl List for LPG Connections 
(Deb. 19, Vol. III, 19-01-2004) 
CoL 131-39 
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LPGA., .. ciel 

Oemano for More LPGApMits and Petrol 
Pumps 
(Deb. 14, Vol. 111,22-07-2004) Col. 137 

LPG Alencies in West Bengal 
(Deb. 24. Vol. IV, 26-08-2004) Col. I I 1 

Petrol Pumps and LPG Gu Agencies to 
EconoInically Backwardl UPI*' Clites 
(Deb. 14, Vol. III, 22-07·2004) 
Col. 119-30 

LP{; Bottelilll P".t 
LP(,; Bottelin. Plant in Clujarat 

(Belil. 14, V.1. m, 22-07-2004) 
em. 136-37 

LPTMPTNCPTM..P1I 

I Ma6ya PndeIh 
Action Plan for Empowerment ofCenain 

Communities in Madhya Pradesh 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 123-24 

Additional Financial Assistance under 
NSDP 
(Deb. 17, Vol. III, 17-61-2004) 
Col. 160 

Air BUI Service for Indore 
(Deb. IS, . Vol. III, 23-07-2004) 
CoI.7S 

Air Service between J.ltal,ur and Delhi 
(Deb. 1 t, V.1. II. 16-07-2004) 
Col.IS4-SS 

Assistance to M.P. for Post-Matric 
Need to increase the capacity of existing Scholarship 

low power Transmitters in Arunachal (Deb. 7, Vol. II, 13-07-2004) 
Pradah (MUR 377) Col. 242-43 
(Deb. 3, Vol. H. 07-07-2004) Assistance to Madhya Pradesh for 
Col. 326 Various Schemes . 

NNdto inCN8IetftenpacityofLPTs in I (Deb. 16. Vol. 111,16-08-2004) 
Madsaur Parlilllftentary COMtHuency, I Col. 33 1-34 
Madhya Prad .. h (MUR 377) I Bansagar Project of Madhya Pradesh 
(Deb. I, Vol. II. 05-07-2004) (Deb. II, Vol. 111, 19-07-2004) 
Cot 279-80 Col. 331-32 

LPTIHPTMPrs Bhopal to Jeddah Flight 
(Deb. 24, Vol. IV, 26-08-2004) (Deb. IS, Vol. III, 23-07 w2004) 
Col. 148-S2 Col. 62 

Lt. General Nla.', Plttol 
Lt. General Niazi's Pistol 

(Deb. 7. Vol. II, 13-07-2004) 
COl.3S7 

LU:UryTall 
Abolition of Luxury Taxon Oil 

(Deb. 14. Vol. III, 22-07-2004) 
Col. 218 

Mada ... ao.nt 
Settinl up of Nadll'll Board 

(Deb. ]7, Vol. III, 17.01-2004) 
Col. 77-7. 

Bina River Irrigation Project of Madhya 
Pradesh 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 199 

BSNL Facility in Satna 
(Deb. 18, Vol. III, 18-08-2004) 
Co1.6I~9 

Burning of Medicines in HAL, Bhopal 
(Deb. 17. Vol. III, J 7-08-2004) 
('.01. 191-92 

Carle Comple:, at Indore Airport 
(Deb. 10. Vol. II. 16-07-2"4) 
Col. ]06-e7 
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COMtnIetion of Railway Line betwe.n 
RaJlnganj Mandi and Bhopal 
(Deb. 9, Vol. II, 15-07-2004) 
CoI.3Of-06 

Construction ofStidia in Midbya Predeth 
(Deb. 6, Vol. II, 12-07-2004) 
Col.33~0 

Conversion of Sanchi as International 
Tourilt Spot in Madhya Pradesh 
(Deb. 1, Vol. II, 05-07-2004) 
Col. 240-41 

Dairy Projects in M.P. 
(o.b. 16. \<\11.111, I ~8-2004) Col. 367 

Diversion of Quota of Power and Coal 
from MP to Maharashtra 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 16S-67 

Drought prone Areas in Madhya Pradesh 
(Deb. 19, Vol. III. 19-08-2004) 
C01.2S2-S3 

Dues of Employees of Indian Iron and 
Steel Company (liSCO) 
(Deb. 12, Vol., III, 20-07-2004) 
Col. 176-77 

Emergency Quota in Passenger Trains 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 219-20 

Financial Assistance to Madhya Pr ..... 
(Deb. 23, V01. IV, 2S-0S-20CM) 
Cc?1. 341-42 

FIiSht 'Via SaIna Ailport 
(Deb. 10, Vol. 11, 16-01-2004) 
Co1.21S·16 

Fuftctioninl of Telecom Sy,tem in 
Madhya PradeM 
(Deb. 13, ~L UI. 21;.01 .. 2 ... ) 
Colm-t4 . 

O .. ~lape ofDatit Women in Bhomtola 
village, Seoni District, Madhya Pradesh 
(St.) 
(Dob. 10, Vol. II, 16-07-2004) 
Co1.279-80 

Inclusion ofMandi CIIte in STs Lilt 
(Deb. 12, Vol. III, 20.07-2004) 
Col. 96 

Inter Link ... orbit Routes in M.P. 
(Dob. 9, Vol. II, I S.01-2004) 
CoI.2SS 

Inttmetional Hub Airport at N.,IIrIAp 
(Deb. S, Vol. II, 09.07-lO(4) 
Col. 126-27 

Land for KhajuritmAirport 
(Deb. S, Vol. II, 09-07-2004) 
Col. 18:5 

Mid-day Meal Programme ill Madhya 
Pradesh 
(Deb. 24, Vol.'IV, 26-08-2004) 
Col. SO 

Need to accord ctewance to B .... riv", 
Irrigation Project in S.,. P.liamtnllry 
Constituency of Madhya Pradesh 
(MUR377) 
(Deb. 6, Vol. II, 12-07-2004) 
COI.413 

Need to clear BSNL's backlog of cases for 
new telephone connections and 
introduce mobile SIM Services at 
Indore in Madhya Pradesh (MUR 377) 
(Deb. 16, Vol. III, 1.6.08.2004) 
Col."" 

Need to construct a briclae evtl riwr 
0. .... at Utai4Jh. (MUR 317) 
(Deb. 24, V.I. IV, 26-01-2004) 
Col. 391 

Need to construct a by...,...1C ~ 
aad four-_ road ~II ....,..,... 
aDd' Dewu ill Madhya Pradesh 
(.MIk317) 
(Deb. 7, \<\1I.U,13-o7.2004)CoI.42S 

Need to construct a rail under·bridge at 
Khariphatak road in Vidiiha Town of 
Madhya Pradesh (MUR 377) 
(D.b. 3, Vol. II, 07-07-2004) 
Col. 327 
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Need to improve the functioning ot: I Proposals from' Madhya Pradesh 
B.S.N.L's mobile service in Betul and (Deb. 19, Vol. III, 19-08-2004) 
Harda Districts in Madhya Pradesh Col. 324 
(MUR377) 
(Deb. 21, Vol. IV, 23-08-2004) Col. 448 

Need to increase the capacity of LPTs in 
Mandsaur Parliamentary Constituency, 
Madhya Pradesh (MUR 377) 
(Deb. I, Vo I. II, 05-07-"2004) 
Col. 279-80 

Need to operationalise the newly set up 
telephone exchanges in Mandsaur, 
Neemach and Ratlam districts in 
Madhya Pradesh (MUR 377) 
(Deb. 13, Vol. 111,21-07·2004) Col. 502 

Need to sanction Jabalpur-Damoh-Panna-
Khajuraho railway line project 
(MUR377) 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 801 

Need to set up a station of All India Radio 
at Seoni, Madhya Pradesh (MUR 377) 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 449-S0 

North-South Corridor Scheme in MP 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 116 

Pench Project in Madhya Pradesh 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 462-63 

Pending Projects of Madhya Pradesh 
"(Deb. 10, Vol. II, 16-07-2004) 
CoI.I03.()4 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 136-37 

Pending Railway Projects of Madhya 
Pradesh 
(Deb. 24, Vol. IV, 26';'OS-2004) 
Col. 102-03 

Progress Made in the R.efinery at Bina, 
Madh~a Pradesh 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 216-17 

Proposals of'Urban Development Sent by 
Madhya Pradesh 
(Deb. 23, Vot. IV, 25-08-2004) 
Col. 325-26 . 

Rail Projects in Madhya Pradesh 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 158-60 

Railway Projects of Madhya Pradesh and 
Chhattisgarh 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 21 S-23 

Railway Stations in Rajasthan and 
Madh!'a Pradesh 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 296-97 

Rake Points 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. SO 

Rate and Royalty of Coal in Madhya 
Pradesh 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 276-77 

Subsidy Received by Rama Phosphate, 
M.P. 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 270-72 

Telecom Services in Madhya Pradesh 
(Deb. 13, Vol. III, 21~07-20041 
CoI.16S-71 

Tourism Development in Madhya Pradesh 
(Deb. I, Vol. II, OS-07 -2004) 
Col. 143-45 

Varai Irrigation Project of Madhya Pradesh 
(Deb. II, Vol. III, 19-07-2004)" 
Col. 28S-86 

Madras Fertilizer Umited 
Capacity Utilisation of MFL, Chennai 

(Deb. 17, Vol. III, 17-08-2004) 
Col .. 432-33 
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Mid ...... 
Activities of Madrasas 

(Deb. 12, Vol. Ill, 20·07·2004) 
Col. 138 

Assistance to Madrasas 
. (Deb. 7, Vol. II, 13-07-2004) 

Col. 249-250 
Madrasas Education 

(Deb. 12, Vol. III, 20-07-2004) 
Col. 46 

Mala 
Raising of Coal by Coal Mafia 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 41 I ... 

MahanalarTelephone Nigam Umited 
Bid for Acquisition of Rwanda Telecom 

(Deb. 3, Vol. II, 07-07-2004) 
Col. 261-62 

Corruption Cases in MTNL and BSNL 
(Deb. 18, Vol. III, 18-0B-2004) 
CoI.2B8-308 

Delay in disbursing RetiRlment Pensionery 
dues 
(Deb. 18, Vol. III, 18-0B-2004) 
Cot. 247-48 

Faulty Telephone Services ofMTNL 
(Deb. 18, Vol. Ill, 18-08-2004) 
Col. 134-35 

Increue in Customer's Facilities 
(Deb. 13, Vol. III, 21-07..2004)· 
COl.20S"()8 

MTNL Trust Line Service 
(Deb. 18, Vol. III, 18-0B-2004) 
Col. 87-88 

Reserved Quota in MTNL 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 266 

Revision of Call RatelPulse Rate 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 213-16 

Telephone Connections by MTNL 
(Deb. 23, Vol. IV, 2S-01-2004) 
Cot. 729-30 

VRSinMTNL 
(Deb. ) 8, Vol. III, ) 8-0B-2004) 
Col. 136-37 

Defaulters in MTNUBSNL 
(Deb. 18, Vol. III, 18-08-2004) 
Col. )45,267-68 

Interconnection Usage Charges 
(Deb. 23, Vol. IV, 25-0B-2004) 
Coi.ll )-12 

Mabaruhtn 
Assistance of World Bank for Water/ 

Sanitation in Maharashtra 
(Deb. 24, Vol. IV, 26-08-2004) 
COI.2SS-S6' 

Assistance to Maharashtra for 
Development of Pandharpur 
(Deb. ) 6, Vol. III, 16-08-2004) 
Col. 236-37 

Ass;stance to Maharashtra to Combat 
Drought Situation _ 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 320-21 

Assistance to women by NABARD 
(Deb. 15, Vol. III, 23-07-2004) 
CoI.216-17 

Capacity ofMumbai Refinery 
(Deb. 24, Vol. IV, 26-08-2004) 
Col.30B 

Closing of Kosa Seeds Production 
Projects • 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 63 

Closure of Railway Crossings 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. I 27-2B 

Cloud Seeding Project in Maharashtra 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 449 
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Coal Mines in Maharuhtra 
(Deb. 20, Vol. VIII, 20-08-2004) 
CoI.2S9-60 

Coaclitioa of National Highways in 
Maharashtra 
(Deb. I, Vol. II, 14-01 .. 100.4) 
CoI.202"()3 

COMb'uctioR of Additional Hottets in 
Maharashtra 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 431 

Construction of Overbridges to connect 
Central Avenue with Western end of 
Nagpur Railway Station 
(Deb. 24, Vol. IV, 26-08-2004) 
eotW;-47 

COfIItnIGtioft orPune-NIl. Railway Une 
(Deb. 9, Vol. II, 1 S-07-2OO4) 
CoI.l92-9J 

COMtruetion of Ring Railways in Nagpur 
(Deb. 9, Vol. II, 1 S-07~2004) 
Col. 294 

Details of Mineral based Plants 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 723 

Diversion of Quota of Power and Coal 
from MP to Maharashtra 
(Deb. 2, Vol. II, 06-07-2004) 
CoI.16s.67 

o.natK SiMtion in MIIIaruhtra (St.) 
(D.~. 13, Vol. 111, 21-07-2004) 
Col.459-Q 

hpeRdinn incurred on Railway Police of 
Maharashtra 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 340-41 

Externally Aided Projects in Maharuhtra 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 278-80, 314 

Fl's Assistance to Mahal'llhtra 
(Deb. IS, Vol. HI, 23-07-2004) 
Col. 24048 

Funds for Panchayati Raj 
(Deb. 1 S, Vol. III, 23-07-2004) 
O>l.m 

Funds to Maharuhtra 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 219-20 

Funds to Maharashtra under AIBP 
(Deb. 21, Vol. IV, 23-08-2004) 
CoI.407"()8 

Funds to Maharashtra Under CRF 
(Deb. 3, Vol. II, 87-07-2004) 
Col. 140-41 

Funds to Nodal Agencies 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.309-IO 

Gas PipeliRe from AP to MaharuInra 
(Deb. 24, Vol. IV, 26-08-1(04) 
Col. 263 

Gauge Conversion in Mahlll'llhtra 
(Deb. 14. \o1.III,22"()7-2004)Col.60 

Grant to Maharashtra 
(Deb. 10, Vol. II, 16-07-20(4) Col. 125 

Guidelines for Hariyali 
(Deb. 24, Vol. IV, 26-08·2004) 
Col. 106-07 

Gunpowder Factories 
(D.b. IS, Vol. III, 23-07-2004) 
001.213-84 

11TMumbai 
(Deb. 12, Vol. lII, 20-07-2004) 
Col. 17S-76 

Inland Water Transport Routes in 
Maharashtra 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 237 

Faulty Telephone Service in Maharashtra Layins ofRait Line in Maharuhtra 
(Deb. II, Vol. III, 18-08-2004) (Dob. 14, Vol. Ill, 22-07-2004) 
c:.tl&tO. OIL ..... 
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LPG Distributors in Maharashtra 
(Deb. 14, Vol. III, 22.:07-2004) 
Col. 247-52 

Maharashtra Water Supply and Sewage 
Project Stage-II 
(Deb. I, Vol. II, 05-07-2004) 
CoI.B9-90 

Mass Rapid Transit System 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 240-41 

Mass Rapid Transit System along 
Andheri-Ghatkopar Corridor 
(Deb. 23, Vol. IV, 25-0B-2004) 
Col. 26B-69 

Mobile Phone Service in Maharashtra 
(Deb. B, Vol. II, 14-07-2004) 
Col. 86-B8 

Mumbai Urban Infrastructure Project 
(Deb. 17. Vol. III, 17-0B-2004) 
Col. 27B-79 

Need for doubling of the railway track 
between Jalgaon and Ughalla 
(MUR377) 
(Deb. 19, Vol. IIl .... 19-0B-2004) 
Col. 419 

Need to conduct a fresh survey to assess 
the viability of constructing a rail line 

"between Pune and Nasik in 
Maharashtra (MUR :r77) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 427-28 

Need to construct a railway station at 
village Ganpur in Maharashtra 
(MUR377) 
(Deb. 6, Vol. II, 12-07-2004) 
.coI.414-15 

Need to declare the support price for paddy 
at Rs. One thousand per quintal in 
Maharashtra and other par16 of the 
country (MUR 377) 
(Deb. 21, Vol. IV, 23-0B-2004) 
Col. 451 

Need to give clearance to the proposal of 
the Government of Maharashtra for 
diversion of seventy eight hectares of 
forest land for enabling construction 
of lambre Medium Irrigation Project 
(MUR377) 
(Deb. 1, Vol. II, 05-07-2004) 
Col. 282-83 

Need to provide houses under rural 
development projcct to the people 
displaced 'by floods caused by 
Venganga River in Bapera village of 
Shandara Parliamentary Constituency, 
Maharashtra (MUR 377) 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 449 

Need to revive Prime Minister's Grant 
Project and release adequate funds te 
the 'Mumbai Repair and 
Reconstruction Soard' (MUR 377) 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 325 

Need to set up a Textile Park and re-open 
the closed textile mills in Sholapur 
Parliamentary Constituency, 
Maharashtra (MUR 377) 
(Deb. 19, Vol. III, 19-0B-2004) 
Col. 421 

Need to set up textile parks and to reopen 
the closed textile mills in SholaplU' 
Parliamentary Constituency, 
Maharashtra (MUR 377) 
(Deb. 9, Vol.lI, 1 5-07-2004) Col. 449 

Need to construct an over-bridge on the /' Need to take steps to check the menace of 
rail line at Nasik, Maharashtra Sickle Cell and Thalassemia diseases 
(MUR 377) in Maharashtra (MUR 377) . 
(Deb. 13. Vol. 111,21-07-2004) (Deb. 12, Vol. 111,20-07-2004) 
Col. 505 Col. 326 
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Need to undertake construction of 
Ahmednapr-Beed-Parli railway line 
via Sonpedt in Maharashtra (MUR 377) 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 329 

Recosnition of Chemical fertilizer Plants 
(Deb. 12, Vol. III, 20-07-2004) 
CoI.II1-J6 

Relief to Drought Victims in Maharashtra 
(Deb. 24, Vol. IV, 26-08-2004) 

New Rail Lines in Maharashtra Col. 220-21 
(Deb. J 9, Vol. Ill, J 9-08-2004) Repair ofG~ods Shed at Karad 
Col. 234-35 (Deb. 24, Yol. IY, 26-08-2004) 

Non-Payment oflnsurance Claims Under Col. 67 
NAIS in Maharashtra 
(Deb. II, Vol. III, J 9-07-2004) 
CoJ.IIS-16 . 

Sanctioning of Proposals under SORY in 
Maharashtra 
(Deb. 14, Yol. III, 22-07-1.004) 

NTC Mills in Mumbai Col. 213 
(Deb. 5, Yol. II, 09-07-2004) Scheme for Small Textile Mills 
Col. 137-38 

(Deb. J S, Vol. III, 23-07-2004) 
Opening of Post Office in Bhisi 

(Deb. 13, Vol. III, 21-07-2004) 
Col. 121-23 

PitT facilities in Maharashtra and JltK 
(Deb. 23, Vol. IV, 25-08-2004) 
CoIA3S-37 

Polio Cases in Mumbai 

Col. 26-30 
Seed Act in Maharashtra 

(Deb. 6, Vol. II, 12-07-2004) 
Col. 245-46 

Setting up ofWLL Towers in Satars 
(Deb. 3, Vol. II, 07-07-2004) 
CoJ.69-72 

(Deb. 13, Vol. III, 21-07-2004) 
Col. 451-52 Survey of Maharashtra and U.P. 

Preservation of Rock-Cut Caves in 
Maharashtra 
(Deb .. 19, Vol. III, 19-08-2004) 
Col. 271 

Project Report for Dharavi Slum 
Upgradation 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 203 

Proposal for Construction of RUB in 
Maharashtra 
(Deb. 24, Vol. IV, 26-08-2004) 
CoJ. 330-3 I 

(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 223-3S 

Survey of Third Track between 
Ahmedabad and Mumbai 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 281-83 

Surveys by WCL for Pollution 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 579-80 

Theft of Cable 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 253-S4 

Rail Projects in Mabarashtra , Turbhe·Thane Section 
(Deb. 19, Vot: III, 19-08-2004) I (Deb. 24, Vol. IV, 26-08-2004) 
Col. 206-12 Col. 162-63 

Railway Station at Nahur, Mumbai 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 242 I 

Uman Scheme ofMaharashtra 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 379-80 
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Urdu DTP Centres 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 178 

Utilization of Funds by Maharashtra 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 337-38 

Waiting List of Telephone Connections 
in Maharashtra 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 179-80 

Water Tank Project of Maharashtra 
(Deb. I, Vol. II, 05-07-2004) 
Col. 180 

WLL Towers in Maharashtra 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 448-49 

Death of Children Due to Malnutrition 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 141-42 

Death of Tribal Children due to 
Malnutrition 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 156-57 

Malta BoatTragedy 
Malta Incident 

(Deb. 8, Vol. II, 14-07-2004) 
CoI.262~3 

ManagftRentCounMS 

Admission in Management and 
Engineering Courses 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 29 

World Bank Assistance for Mumbai 
Sewerage Disposal Project Management Quota 
(Deb. 17. Vol. III, 17-08-2004) I Percentage of Seats under Merit/ 
Col. 290-91 I Management Quota 

Major Rajyawardhan Singh Rathore ' (Deb. 23, Vol. IV, 25-08-2004) 
I Col. 607 

Congratulations to Major Rajyawardhan I 
Singh Rathore on his Winning the Manganese 
Silver Medal at the Athens Olympics ,'NationaJisation of Manganese Mines 
(Deb. 18. Vol. III, tS-08-2004) I (Deb. 15, Vol. m, 23-07-2004) 
Col. 1-2 I Col. 220 

I 

Malaysia i Manipur 
Casps of Death of Indians Abroad : Facilities of Core Banking Solution in 

(Deb. 23. Vol. IV, 25-08-2004) I Manipur 
Co1.S23-28 I (Deb. I S. Vol. III,' 23-07-2004) 

I 

III Treatment of Indians in Foreign I Col. 247-48 
Countries ! Law and Order Situation in Manipur (St.) 
(Deb.8,Vol.lI, 14-07-2004) Col. 45 I (Deb. 17, Vol. 111.17-08-2004) 

I 

Manufacturing of Railways Coaches from: Col. 4~ I 
Malaysia ,I Rail Line between Diphu and Karong in 
(Deb. 9, Vol. II, 15-07-2004) Manipur 
Col. 330 I (Deb. 19, Vol. III, 19-08-2004) 

Malnutrition I Col. 205 

Anaemia Due to Malnutrition 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 150-51 

S81 Branches in Manipur , 
(Deb. IS, VOl. III, 23·07-2004) 
Col. 195-96 
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Maapower 
Manpower Export Promotion Council 

(Deb. 23, Vol. IV, 25-08-2004) 
CoI.S67~8 

ftI.DUlISeave~DI 

Elimination of Manual Scavenging 
(Deb. 12, Vol. III, 20-07-2004) 
CoI.16I~9 

Maoflt Problem 
Indian Assistance for Resolving Maoist 

Problem 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 14-23 

Marble 
Need to review the decision to allow import 

of marble and dolomite with a view to 
protect the interest of people engaged 
in the domestic marble industry 
(MUR377) 
(Deb. 24, Vol. IV, 26-08-2004) 

..col. 391-92 
Need to review the decision to allow import 

of marble and dolomite with a view to 
protect the interest of people engaged 
in the domestic marble industry 
(MUR377) 
(Deb. 24, Vol. IV, 26-08-2004) 
Co1.391-92 

Production and Import of Marbles and 
Dolomites 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 724 

Marine BiotechnolOl)' 
Setting up of New. Centre for Marine 

Biotechnology 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 81 

ftlariDe Products 
Export of Marine Products 

(Deb. 1 0, Vol~ 1I. 16-07-2004) 
Col. 256-S7 

Marine Export to EU 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 216-17 

Marine Products Export 
(Deb .. 15, Vol. III, 23-07-2004) 
Col. 160-62 

Muine Products Export Development 
Authority 

Marine Products Export Development 
Authority - Elections 
(Deb. 20, Vol. vrn,20-08-20(4)CoI.344 

Marine Raourees 
Study on Resources in Indian otean 

(Deb. 13, Vol.IlI,2I-07-20(4)CoI.1I7 
Market Intervention Scheme 
Market Intervention Scheme 

(Deb. 6, Vol. 11, 12-07-2004) 
Col. 324-28 

Marketing Development 
Marketing Development Assistance 

Scheme 
(Deb . .5, Vol. II, 09-07-2004) 
Col. 101-02 

Martyn 
LPG Dealership and Petrol Pumps to 

Dependents of Martyrs 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 259 

Maruti Udyog Umited 
Harassment of Employees in Maruti 

Udyog Limited 
(Deb. 14, Vol. 111,22-07-20(4) Col. 133 

Mass Rapid Transit System 
Mass Rapid Transit System 

(Deb. 13, Vol. 111,21-07-2004) 
Col. 240-41 

Mass Rapid Transit System along 
Andheri-Ghatkopar Corridor 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 26U9 



SUBJECT INDEX 189 

Massacre 
CBI Inquiry into the Marad Massacre 

(Deb. 2, Vol. II, 06-07-2004) 
Col. 17-22 

MasterPlan 
Master Plans by Brahmaputra Board 

(Deb. 16, Vol. III, 16-01-2004) 
Co1.3n-79 

New Master Plan for Delhi 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 6-10 

Matten Under Rule 377 
Need to allocate adequate funds for 

completing the planned projects of 
building a bridge across Lohit and 
Khaboli rivers and strengthening the 
NLK link road in Assam (MUR 377) 
(Deb. 9, Vol. II, 1 S-07-2004) 
Col. 453-S4 . 

Need to provide relief to the people 
affected due to severe cyclone in 
Gonda district, Uttar Pradesh 
(MUR377) 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 329 

Need to Classify Hyderabad as Category 
• A' City (MUR 377) 
(Deb. 9, Vol. II, 1 S-07-2004) 
Col. 447 

Need for Central assistance in checking 
the erosion caused by the sea in the 
coastal areas of Udupi Parliamentary 
Constituency, Kamataka (MUR 377) 
(Deb. II, Vol. III, 18-08-2004) 
Col.Sll 

Need for Central assistance in tackling the 
problems being faced by the farming 
community in Andhra Pradesh 
(MUR377) 
(Deb. 8, Vol. n, 14-07-2004) 
Col. 346-47 

Need to release funds for the Maharajganj 
Mashrak rail line and to extend the rail 
line upto Permanandpur '" Bihar 
(MUR377) 
(Deb. 9, Vol. II, 1 S-07-2004) 
Col. 452 

Need to set up a station ofAlIlndiaRldio 
at Seoni, Madhya Pradesh (MUR 377) 
(Deb. 9, Vol. II, 1 S-07-2004) 
Col. 449-50 

Need for construction of a bridge over 
river Ganga in Bwear, U.P. (MUR 377) 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 450 

Need for construction of a by-pass at Rewa 
on National Highway No.7 in Madhya 
Pradesh (MUR 377) 
(Deb. 18, Vol. In, 18-08-2004) Col. 5 J 0 

Need for doubling of the railway track 
between Jalgaon and Ugh ana 
(MUR377) 
(Deb. 19, Vol. m, 19-08-2004) COl. 4 J 9 

Need to roll back the recruitment age of 
Government employees fi'om 60 years 
to 58 years and provide employment 
to one of the dependents of the retiring 
Government servants (MUR 377) 
(Deb. 9, Vol. n, I S-07-2004) Col. 448 

Need for electrification of Jaipur Railway 
Line (MUR 377) 
(Deb. 24, Vol. Iv, 26-08-2004) Col. 392 

Need for expeditious completion of the 
work on Agra-Kanpur section of the 
National Highway No.2 in Uttar 
Pradesh (MUR 377) 
{Deb. II, VoI.ID,18-08-2004)CoI.S12 

Need for Four-Laning of NH-S2 with 
COMectivity through Four-Lane Rail· 
cum-Road Bridge over Brahmaputra 
between Chandrapur and Nortlt 
GUWlhati in Assam (MUR 377) 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 481-82 



190 LOK SABHA 

Need for pr*ction and conservation of 
Bayana Fort in Bayana Parliamentary 
Constituency. Rajasthan (MUR 377) 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 800 

Need to modernize the aerodrome at 
Gopalganj, Bihar (MUR 377) 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 451 

Need for repair and double-Ianingofroad 
between Bidharghat and Karmaini in 
Khalilabad Parliamentary Constituency, 
U.P.(MUR377) 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 329-30 

Need to accord approval for funding the 
setting up of a Medical College in the 
State ofTripura (MUR 377) 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 503 

Need to accord clearance to Beena river 
lniption Project in Sigar Parliamentary 
Constituency of Madhya Pradesh 
(MUR377) 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.413 

Need to accord the status of a Central 
University to Guru Ghasidas University 
in Bilaspur district, Chhatti5garh 
(MUR377) 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 502-03 

Need to advise the Government of 
Jharkhand to conduct the Panchayat 
Elections in the State at an early date 
(MUR377) 
(Deb. I, Vol. II, OS-07-2004)Col. 282 

c: 
Need to advise the Union Territory 

Administration ofPonciicherry to hold 
Pancbayat Elections at an early date 
(MUR117) 
(Deb. 6, Vol. II, 12-07.2004) 
CoL 416 

Need to amend I.R.D.A. rules to provide 
insurance cover to small boat owners 
in the country particularly in Kerla 
(MUR377) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 426 

Need to appoint technical and programme 
staff at Himmatnagar AIR Station so as 
to make it operational (MUR 377) 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 798-99 

Need to bring forth a comprehensive 
legislation to curb the practice of 
female foeticide in the country 
(MUR377) 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 509 

Need to bring forward a new agriculture 
policy with thrust on agricultural 
growth (MUR 377) 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 482-83 

Need to bring in a comprehensive 
legislation for the welfare of agricultural 
workers (MUR 377) 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 804 

Need to bring in a legislation to accord 
'Right to Strike' to the employees 
(MUR377) 
(Deb. 2, Vol. II, 06-07-2004) 
CoI.479 

Need to bring legislation for providing job 
reservations for deprived classes in 
Private Sector (MUR 377) 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 481 

Need to chalk out a plan to undertake 
defluorification of drinking water in 
Nalgonda and other districts of Andhra 
Pradesh (MUR 377) 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 483 
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Need to check recurrent floods in Danica 
district of Bihar and ensure adequate 
relief measures to the affected people 
(MUR377) 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.411-12 

Need to clear BSNL's backlog of cases for 
new telephone connections and 
introduce mobile SIM Services at 
Indore in Madhya Pradesh (MUR 377) 
(Deb. 16, Vol. ID, I ~8-2004) Col. S4S 

Need to conduct a fresh survey to asseSs 
the viability of constructing a rail line 
between Pune and Nasik in 
Maharashtra (MUR 377) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 427-28 

Need to conduct a fresh survey to identifY 
people living below poverty line in 
Rajasthan (MUR 377) 
(Deb. 12, Vol. Ill, 20-07-2004) Col. 325 

Need to construct a bridge over river 
Chambal at Usaidghat (MUR 377) 
(Deb. 24, Vol. N, 26-08-2004) Col. 391 

Need to construct a by-pass at Sh,gapur 
and four-lane road betwccn Shajapur 
and Dewas in Madhya Pradesh 
(MUR377) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 425 

Need to construct a new bridge linking 
Unnao with Kanpur in Uttar Pradesh 
(MUR377) 
(Deb. 13, Vol. Ill, 21-07-2004) 
Col. 504 

Need to construct a new bridge near 
Peranai Regulator to provide 
connectivity of Nilokkottai and 
Usilampatti taluks of Madurai and 
Dindigul districts in Tamil Nadu 
(MUR377) 
(Deb. 17, Vol. III, 17-08-2004) 
CoI.5OD . 

Need to construct a new bridge on river 
Gomti at Jaunpur. Uftat Pradesh 
(MUR377) 
(Deb. 13, Vol. m. 21-47-2004) Col. S03 

Need to construct a rail line between 
Khammam in Andhra Pradesh and 
Dhanantri in Chhattisgarh via 
Malkangiri. Jeypore, Nawarangpur and 
Umerkot in Orissa (MUR 377) 
(Deb. I. Vol. II, 05-07-2004) 
Col. 278 

Need to construct a rail over-bridge on 
Level Crossing No. 8I1A at 
Himmatnagar on Himmatnagar-
Ahmedabad Metre-Gauge railway line 
in Gujaral(MUR 377) 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 478-79 

Need to construct a rail under-bridge at 
Khariphatak road in Vidisha Town of 
Madhya Pradesh (MUR 377) 
(Deb. 3, Vol. n. 07-47-2004) Col. 327 

Need to construct a nilway over-bridge 
at Mohitnagar level crossing in West 
Bengal (MUR 377) 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 511-12 

Need to construct a railway station at 
villale Ganpur in Maharashtra 
(MUR377) 
(Deb. 6, Vol. II. 12-07-2004) 
Co1.414-1S 

Need to construct a two-way road in 
Oddanchatram town on Dindigul-
Palani-Coimbatore-Bangalore National' 
Highway No. 209 in Tamil Nadu 
(MUR377) 
(Deb. I, Vol. II, 05-07-2004) 
Col. 277-78 

Need to construct an over-bridge on the 
rail line at Nasik, Maharashtra 
(MUll 377) . 
{Deb. 13. \b1.m.21~7-2(04)CoI,~5 
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Need to construct embankments on rivers 
in Maharajganj, Uttar Pradesh with a 
view to protect it from flood water of 
rivers originating from Nepal 
(MUR377) 
(Deb. 7, Vol. II, I 3"()7-2004) Col. 424 

Need to construct an Over-Bridge at 
railway crossing in Saharsa, Bihar, 
(MUR377) 
(Deb. 6, Vol II, 12"()7-2004)~1.417 

Need to declare Banda-Bahraich State 
Highway as National Highway and 
sanction necessary funds for its 
development (MUR 377) 
(Deb. 23, Vol. Iv, 2S..()8-2004) Col. 803 

Need to declare certain tehsils in Sirmour, 
Shimla and Kullu districts as Scheduled 
Tribe areas-(MUR 377) 
(Deb. 13, Vol. Ill, 21.07-2004) Col. 499 

Need to declare Rajasthan as a special 
category State and provide funds for 
its development (MUR 377) 
(Deb. 12, Vol. til, 20.07-2004) Col. 325 

Need to declare the support price for 
paddy at Rs. One thousand per quintal 
in Maharashtra and other parts of the 
country (MUR 377) 
(Deb. ·21, Vol. IV, 23-08-2004) 
CoI.4S! 

Need to declare the Western Vidarbha 
region of Maharashtra as an 
economically backward area 
(MUR377) 
(Deb. 18, .Vol. 1II, 18-08-2004) 
CoI.S12 

Need to depute a central medical team to 
visit Andipetti area of Periakulam 
Parliamentary Constituency in Tamil 
Nadu to study the diseases prevalent 
there owing to unsafe drinking water 
(MUR377) 
(Deb. 7, Vol. II, 13-07·2004) 
Col. 424 

Need to desilt the Sarasanka Dighi Tank 
at Dantan in Paschim Midnapore 
Distri~ of West Bengal owing to its 
utility in enabling promotion of 
agricultural activities as well as tourism 
(MUR377) 
(Deb. 13, Vol. III, 21-07.2004) 
CoI.S04..()S 

. Need to develop Daringibadi in Orissa as 
a tourist resort by extending Central 
assistance (MUR 377) 
(Deb. 18, Vol. III, 18-08-2004) 
CoI.S12-13 

Need to develop Kurukshetra as a 
prominent tourist destination 
(MUR377) 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 419 

Need to develop the unused airports at 
Amarda road and Jharsuguda in Ori ... 
with a view to promote tourism trade 
and industry in the area (MUR 377) 
(Deb. 16, Vol. III, 16-08·2004) 
CoI.S44 

Need to discontinue the practice of 
charging testing fee from fireworks 
industries in Sivakasi, Tamil Nadu 
(MUR377) 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 396-97 

Need to doubling ud electrification of 
Jhansi-Banda, Banda-Manikpur and 
Banda-Kanpur railway routes 
(MUR377) 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 503 

Need to enforce regUlations to prevent 
discharge of pollution causing 
effluents into the marine waters of 
Dakshina Kannada area of Kamataka 
(MUR377) 
(Deb. 8, Vol. 11, 14·07-2004) 
Col. 348 
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Need to enhance the Honorarium payable 
to Community Health Guide Workers 
(MUR377) 
(Deb. 17, Vol. III, 17-08-2004) 
CoI.S03-04 

Need to ensure adequate supply of gas at 
economical rates to the glass industrial 
Units in Firozabad. U.P. with a view to 
make them viable (MUR 377) 

. (Deb. 6, Vol. II, 12-07-2004) 
Col. 414 

Need to ensure in~reased public 
investment in agriculture and open the 
sector for direct foreign investment 
(MUR377) 
(Deb. 6, Vol. 11, 12-07-2004) 
Col. 409-10 

Need to ensure proper functioning of 
telephone services in Banda and 
Fatehpur districts of Uttar Pradesh 
(MUR3n) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 427 

Need to ensure proper maintenance of 
National Highways between Deoria 
and Balia in U.P.(MUR 377) 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 8m 

Need to ensure proper maintenance of the 
WLL System installed in Balasore 
Telecom Circle of Orissa (MUR 377) 
(Deb. I, Vol. II, OS-07-2004) Col. 282 

Need to ensure proper safety and security 
of pilgrims to Man Sarovar, Sindhu 
Darshan and Amamath (MUR 377) 
(Deb. I, Vol. II, OS-07-2004) 
Col. 27'-79 

Need to ensure protection and 
conservation of sites of historic 
importance in Murshidabad district, 
West Bengal (MUR 377) 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 346 

Need to ensure that the rural telephone 
subscribers of Davangere Parliamentary 
Constituency, Karnataka who have 
been provided telephone connections 
from urban exchanges are charged 
rental rates applicable to rural 
subscribers (MUR 377) 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 801-02 

Need to ensure that the Tea estate workers 
and coolies of Valparai hill area in 
Pollachi Parliamentary Constituency, 
Tamil Nadu are paid increased daily 
wages at Rs. 82 per day (MUR 377) 
(Deb. 12, Vol. III, 20-07-2004) 
.CoI.329 

Need to ensure uniformity in 
implementation of Integrated Child 
Development Scheme in the country 
and enhancing the honorarium payable 
to Anganwadi workers (MUR 317) 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 449-S0 

Need to Expedite Broad-Gauge 
Conversion Work of Lumding-
Bardarpur Rail Section in Assam 
(MUR377) 
(Deb. 2, Vol. II. 06-07-2004) 
Col. 482 

Need to expedite the construction of 
Renuka Dam in Sirmaur district, 
Himachal Pradesh (MUR 377) 
(Deb. 13, Vol. 111,21-07-2004) 
CoJ.498-99 

Need to expedite the construction of the 
planned bridge over river Siang at 
Ranelhat, Pasighat in East Siang 
district of Arunachal Pradesh 
(MUR377) 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.412-13 

Need to extend adequate Central 
assistance for development of tourism 
in the State of Rajasthan (MUR 377) 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 42 1-22 
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Need to exrend aid to Sardar VaJlabhbhai 
Patel Memorial Society for building a 
national memorial in honour ofSardar 
Vallabhbhai Patel (MUR 377) 
(Deb. I, Vol. II, 05-07-2004) 
Col. 277 

Need to extend canteen and medical 
facilities to retired employees of para-
military forces in the country 
(MUR377) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 425-426 

Need to extend Cell One Mobile Service 
of BSNL to Karimganj, Assam 
(MUR377) 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 411 

Need to find a permanent solution to the 
recurrent floods in Bihar (MUR 377) 
(Deb. 3, Vol. II. 07-07-2004) Col. 329 

Need to fund scheme for effective 
utilization of Godavari river warer in 
Andhra Pradesh (MUR 317) 
(Deb. 9, Vol. II, 15-07-2004) 
CoJ,446-47 

Need to give clearance to the proposal of 
the Government of Maharashtra for 
diversion of seventy eight hectares of 
forest land for enabling construction 
of Jambre Medium Irrigation Project 
(MUR377) 
(Deb. I, Vol. II, 05-07-2004) 
Col. 282-83 

Need to grant a financial package for all 
round development of the State of Bihar 
(MUR377) 
(Deb. 1, Vol. II, 05-07-2004) Col. 281 

Need to grant funds from the Sagar-Mela 
Scheme for the development of 
Kakinada Port and its surroundings 
(MUR377) 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 323-24 

Need to have the Punjab Government's 
decision on water agreements reviewed 
with a view to avoid water crisis in 
Rajasthan (MUR 377) 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 390-91 

Need to help fanners ofRayalaseema and 
Telangana regions of Andhra Pradesh 
in setting up rain water harvesting 
techniques for irrigation (MUR 377) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 42 1-22 

Need to implement 'one rank-one 
pensjon'-scheme for Defence 
persoMCI (MUR 377) 
(Deb. 16, Vol. III, 16-08-2004) 
CoI.S43 

Need to implement Watershed 
ManagementSchemeindrou~prone 
Tiruvannamalai and Dharmpuri 
districts of Tamil Nadu (MUR 377) 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 423-24 

Need to improve the functioning of 
B.S.N.t's mobile service in Betul and 
Harda Districts in Madhya Pradesh 
(MUR377) 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 448 

Need to improve the telecommunication 
services in rural areas, especially in 
Birbhum district, West Bengal 
(MUR377) 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 413-14 

Need to include Andhra Pradesh under 
the National Drainage Technology 
Programme enable to the StIte to 
undertake research and adopt drainage 
improvement measures (MUR 377) 
(Deb. 18, Vol. III, 18-01-2004) 
Col. 508 
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Need to include Sriganganagar 
ParHamentary Constituency in 
Rajasthan under the Rashtriya Sam 
Vikas Yojana (MUR 377) 
(Deb. 23, Vol. rv. 25-08-2004) Col. 800 

Need to include the Guijar Community 
living in the forest areas ofUttaranchal 
in the list of Scheduled Tribes 
(MUR377) 
(Deb. 24, Vol. IV, 26-08-2004) Col. 388 

Need to include the proposal for a Tiger 
Project in Chandoli Wild Life Sanctuary 
in the Tenth Five Year Plan (MUR 377) 
(Deb. 7, Vol. n, 13-07-2004) Col. 428 

Need to increase the capacity of existing 
low power Transmitters in Arunachal 
Pradesh (MUR 377) 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 326 

Need to increase the capacity of LPTs in 
Mandsaur Parliamentary Constituency, 
Madhya Pradesh (MUR 377) 
(Deb. I, Vol. II, 05-07-2004) 
Col. 279-80 

Need to increase the height ofPeriyar Dam 
for the benefit of the fanners (MUR 377) 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 418 

Need to increase the pension payable to 
the retired employees under Workers' 
EPF Pension Scheme (MUR 377) 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 328 

Need to increase the Railways share of 
the cost of construction of ROBs in 
West Bengal (MUR 377) 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 392-93 

Need to increase the recruibnent quota of 
Himachal Pradesh in the Anned Forces 
(MUR377) 
(Deb. 24, Vol. IV, 26-01·2004) 
Col. 389 

Need to increase the royalty on non-coal 
major minerals (MUR 377) 
(Deb. 13, Vol.m, 21-07-2004) Col. 504 

Need to initiate appropriate measures for 
the benefit of chilli producing farmers 
of Andhra Pradesh (MUR 377) 
(Deb. I, Vol. II, 05-07-2004) 
Col. 277-78 

Need to introduce mobile 
telecommunication facilities in the rural 
areas of Nasik Parliamentary 
Constituency, Maharashtra (MUR 377) 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 514 

Need to issue instructions to the General 
Insurance Company to ensure early 
clearance of the pending Crop 
Insurance claims in Karnataka 
(MUR377) 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 501-02 

Need to lay a new railway line between 
Gajraula and Sambhal in Uttar Pradesh 
(MUR377) 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 422 

Need to link the Phulera-Jodhpur railway 
section with Auto Signal System 
(MUR377) 
(Deb. 17, VoI.III,17-08-2004)CoI. 501 

Need to look into the hardships faced by 
the local inhabitants around the 
cashew plantations in Kasargod district 
of Kerala due to use of Endosulfan 
pesticide (MUR 377) 
{Deb. 3, VoI.II,07-07-2004)CoI. 328 

Need to look into the health problems 
being faced by the people of Padre 
village in Kasargod district of Kerala 
due to the presence of endosulfan 
pesticide in soil and water (MUR 377) 
(Deb. 13, Vol. Ill, 21-07-2004) 
CoI.SOS..()6 
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Need to look into the interest of Jarwas in 
Andaman and Nicobar Islands 
(MUR377) 
(Deb. 21, Vol. IV, 23 -08-2004) 
CoI.44S-46 

Need to look into the problem of Increasing 
incidents of desertion of girls from 
Punjab married to Non-Resident 
Indians (MUR 377) 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 324-2S 

Need to look into the problems faced by 
pensioners of Tamil Nadu Electricity 
Board (MUR 377) 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 4S0-5 I 

Need to make sugar mills in Dindigul 
parliamentary constituency of Tamil 
Nadu operational and also register cane 
for the mills in the area earmarked for it 
(MUR377) 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 324-2S 

Need to mandatorily take the 
recommendations of the Local Area 
Member ofParliame'1t for sanctioning 
old age pension (MUR 377) 
(Deb. 18; Vol. III, 18-08-20(4) Col. 510 

Need to open new telephone exchange in 
Saran district of Bihar so as to enable 
clearing the pending cases for 
telephone connections (MUR 377) 
(Deb. 21, Vol. IV, 23-08-2004) Col. 452 

Need to operationalise the newly set up 
telephone exchanges in Mandsaur, 
Neemach and Ratlam districts in 
Madhya Pradesh (MUR 377) 
(Deb. 13, Vol. m,2 1-07-20(4) Col. SOl 

Need to permit the Government of 
Himachal Pradesh to Levy two per cent 
leneration cess on power produced by 
the State (MUR 371) 
(Deb. 16, Vol. IU, 16"()8-2004) Col. S48 

Need to place a curb on removal of sand 
from the Amravathi river bed in Erode 
district of Palani Parliamentary 
Constituency, Tamil Nadu (MUR 377) 
(Deb. 18, Vol. Ill, J 8-08-2004) 
CoI.'07..()8 

Need to promote tourism in Gonda District 
of V.P. with a view to generate 
additional employment for the local 
youths (MUR 377) 
(Deb. 21, Vol. Iv, 23-08-20(4) Col. 450 

Need to provide a financial package for 
revival of hand loom industry in Orissa 
(MUR377) 
(Deb. 6, Vol. II, 12-07-2004) 
Co1.41S-16 

Need to provide a financial package to 
the Government of Bihar for renderina 
assistance to the people affected by 
noods in the State (MUR 377) 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 422-23 

Need to provide adequate amenities at 
Dimapur Railway Station ~ declare it 
as a sub-division (MUR 377) 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 3JO..3 I 

Need to provide adequate financial 
assistance to the Government of 
Andhra Pradesh for implementing 
schemes for the welfare of Backward 
Classes (MUR 377) 
(Deb. 6, Vol. II, 12"()7-2004) Col. 416 

Need to provide adequate funds for the 
construction of Rohtang Tunnel and a 
bypass at Manali, Himachal Pradesh 
(MUR377) 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 388-89 

Need to provide better facilities to railway 
hawkers in West Bcogal (MUR 377) 
(Deb. 8, Vol. II. 14-07-2004) 
Col. 348-49 
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Need t? provide .better passenger I Need to provide financial assistance to 
~emtles at Canmng Railway Station the Government of Andhra Pradesh to 
In West Bengal (MUR ~ 77) construct the Pulichintala Reservoir in 
(Deb. 23, \bl. JY, 25-08-2004) Col. lOS the Krishna Delta region of the 

Need to provide better rail linkages and State(MUR 377) 
facilities in Guntur Railway Division of (Deb. I, Vol. II, 05-07-2004) Col. 277 
Andhra Pradesh (MUR 377) Need to provide financial assistance to 
(Deb. 24, Vol. 'IV, 26-01-2004) the Government of Himachal Pradesh 
Col. 389-90 for operating helicopter serVices in the 

Need to provide better salaries and border areas of the State (MUR 377) 
facilities to members of the Village (Deb. 19, Vol. III, 19-01-2004) 
Defence Committee in Jammu" CoI.418-19 
Kashmir(MUR377) Need to provide financial assistance to 
(Deb. 21. Vol. JY, 23-08-2004) Col. 44 7 the Government of Orissa for enabling 

Need to provide compensation to early completion for the upper Indravati 
displaced land owners of Raj ghat Dam Multipurpose Hydro Power Project in 
Project in Jhansi Parliamentary Kalahandi district (MUR 377) 
Constituency, U .P. (MUR 377) (Deb. 8, Vol. II, 14-07-2004) Col. 348 
(Deb. 8, \b1.1I. 14-07-2004) Col. 349 Need to provide financial assistance to 

Need to provide compensation to the the Government of Punjab to check the 
Scheduled Caste people who lost their mysterious disease caused due to 
homes in a fire in Jai Prakash Nagar in presence of selenium in the soil in 
Jalaun district, U .P. (MUR 377) Hoshiarpur Parliamentary Constituency 
(Deb. I, Vol. II, 05-07-2004) (MUR377) 
Col. 279 (Deb. 6, VoI.I1,12-07-2004)CoI.412 

Need to provide financial assistance for 
reviving and promoting the Cashew 
Industry in Kerala (MUR 377) 
(Deb. 18, Vol. JII, 18-08-2004) 
Col. 513 

Need to provide financial assistance to 
the Government of Andhra Pradesh for 
developing the infrastructure for 
'Model Residential Schools' meant for 
the Welfare oflndia (MUR 377) 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 396 

Need to provide financial assistance to 
the Government of Andhra Pradesh for 
extending help to FCV tobacco 
cultivators (MUR 377) 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 324 

Need to provide financial assistance to 
the Government ofTamil Nadu to solve 
the problem of scarcity of drir!,king 
water in Palani Parliamentary 
Constituency (MUR 377) 
(Deb. 12, Vol. III; 20-07-2004) 
Col. 323 

Need to provide financial assistance to 
the Government of Uttar Pradesh for 
development of Tour,ism at Estate 
Charkhari in Mahoba (MUR 377) 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 327 

Need to provide for stoppage of Ashram 
Express at Rajgarh Railway Station in 

Rajasthan (MUR 377) 
(Deb. 21. Vol. IV, 23-01-2004) 
Col. 446-47 
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Need to provide funds to the Government 
of Bihar for reviving the Bihar State 
Seeds Corporation (MUR 377) 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 393-94 

Need to provide funds to the newly formed 
sugar co-operative in Ka/ahandi 
District of Orissa to take over and run 
the closed sugar mill at village 
Goudsargiguda (MUR 377) 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 447-48 

Need to provide grants to the Government 
of West Bengal to undertake repair 
work of the damaged embankments in 
the Sunderbans (MlJR 377) 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 349-50 

N'eed to provide more facilities to the i 
farming sector with a view to make it 
remunerative (MUR 377) 
(Deb. 2, Vol. 11, 06-07-2004) 
Col. 479-80 

Need to provide rail linkage to Rajouri 
Poonch in Jammu & Kashmir 
(MUR377) 
(Deb. 19, Vol. III, 19-08-2004) 
Col.417-18 

Need to provide relief to the people 
affected due to heavy rains and cloud 
burst in Uttaranchal (MUR 377) 
(Deb. 3, Vol. II. 07-07-2004) 
Col. 327 

Need to provide reservations to Kashmiri 
migrants in jobs and admissions to 
education Institutions (MUR 377) 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.4IO-11 

Need to provide soft loans to the weaker 
sections for undertaking employment 
generation programmes (MUR 377) 
(Deb. 21. Vol. IV, 23-08-2004) 
Col. 449 

Need to put a check on sale of adulterated 
Ghee in Delhi and other parts of the 
country (MUR 377) 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. ;98 

Need to recognise Anganwadi workers and 
helpers as Government employees 
(MUR377) 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 802 

Need to reduce the customs duty, 
applicable to the ship breaking industry 
(MUR377) 
(Deb. 8. Vol. II, 14-07-2004) 
Col.3SI 

Need to reduce the excise duty on beedi 
products and announce Special 
Welfare Scheme for beedi workers in 
Kerala (MUR 377) 
(Deb. 17. Vol. III. 17-08-2004) 
Col. 502 

Need to regularise the unauthorised 
colonies in Delhi (MUR 377) 
(Deb. 21. Vol. IV. 23-08-2004) 
Col. 446 

Need to regulate the Usage and Disposal 
of Plastic Bags in the country 
(MUR377) 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 326 

Nee'd to release adequate funds for 
enabling early completion of the work 
on Muxi-Indore-Dahot-Godhra railway 
line (MUR 377) 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 448-49 

Need to release full share of Gram 
Panchayat funds for enabling effective 
implementation of developmental 

. works (MUR 377) 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 347-48 
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Need to release funds for checking the 
erosion caused by Brahmaputra and 
Dihing rivers in Assam (MUR 377) 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 425 

Need to release funds to the Government 
of Uttar Pradesh for enabling 
settlement of dues to sugarcane 
growers in the State (MUR 377) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 426-27 

Need to revive Prime Minister's Grant 
Project and release adequate funds to 
the 'Mumbai Repair and 
Reconstruction Board' (MUR 377) 
(Deb. 3, Vol. II, 07~7-2004)CoI. 325 

Need to run a to and fro fast passenger 
train in the day time between Kolkata 
and Murshidabad in West Bengal 
(MUR377) 
(Deb. 23, \\>1. rv. 2S~8-2004) Col. 799 

Need to release special funds under the Need to sanction funds for setting up of 
IndiraAwas Yojana for re-constructing All India Institute of Medical Sciences 
the damaged houses in Ganjam district at Bhubaneswar, Orissa (MUR 377) 
of Orissa (MUR 377) (Deb. 24, Vol. IV, 26-08-2004) 
(Deb. 17, Vol. III, 17-08-2004) Col. 394-95 
Col. SOl Need to sanction Jabalpur-Damoh-Panna- . 

Need to release withheld portion of Non- Khajuraho railway line project 
Plan Gap Grant to the Government of (MUR377) 
Tripura (MUR 377) (Deb. 23, \\>1. rv. 25~8-2004) Col. 80 I 
(Deb. 3, Vol. II, 07-07-2004) I Need to sanction the Funds sought by 
Col. 328-29 the Government of Tamil Nadu for 

Need to restore the supply of rice and beautification of Chidambaram town 
wheat for tea garden workers from under the Adisankara circuit scheme 
FCI's SiJiguri Depot in West Bengal (MUR 377) 
(MUR377) (Deb. 19, VoI.III,19~8-2004)CoI.424 
(Deb. 23, Vol. IV, 25-08-2004) I . . . 
Col 799-800 Need to sanction the requIsIte amount to 
'. . /' extend the Kapadvanj-Modasa broad 

Need to review the ban Imposed on gauge railway line in Western RailWay 
c~lIection of sea-sand in Andaman and Division to Shamlaji road (MUR 377) 
Nlcobar Islands (MUR 377) 
(Deb. 13,Vol. ID,2 1-07-2004) Col. SOO ~~~4S!6 Vol. Jr, 14-07-2004) 

Need to review the decision to allow iinport 
of marble and dolomite with a view to 
protect the interest of people engaged 
in the domestic marble industry 
(MUR377) I 
(Deb. 24, Vol. IV, 26-08-2004) 
Co1.391-92 

Need to Review the Guidelines of National 
Horticu1tura1 Board with a view to make 
them beneficial to small and marginal 
fanners (MUR 377) 
(Deb. 16, Vol. III, 16-08-2004) Col. 547 

Need to send a central team to Bihar to 
assess the damage caused by recent 
floods and provide relief to the affected 
people (MUR 3 n) 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 327 

Need to set up a Central Government run 
hospital in Madurai, Tamil Nadu 
(MUR377) 
(Deb. 16, Vol. III, 16-08-2004) 
C01.S4S46 
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Need t(' set up a gas-cracker unit at 
Lepetkata in Assam as incorporated in 
the Assam accord of 1985 (MUR 377) 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 478 

Need to set up a railway spare-parts 
factory at Gadhara (Barauni) in North 
Bihar (MUR 3n) 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 452 

Need to set up a Textile Park and re-open 
the closed textile mills in Sholapur 
Parliamentary Constituency, 
Maharashtra (MUR 377) 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 421 

Need to set up Rashtriya Oramin Bank in 
the Public Sector for the benefit of rural 
people (MUR 377) 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 327-28 

Need to set up the proposed centre of All 
India Institute of Medical Sciences at 
Gorakhpur, U .P.(MUR 377) 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 347 

Need to solve the problem of scarcity of 
drinking water in Gaya, Bihar through 
Centrally Sponsored Schemes 
(MUR377) , 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 803 

Need to set up an All India Institute of I' Need. to .solve the. pro~~e~ of s~arc:ity of 
Medical Sciences at Patna Bihar and drmkmg water m Glndlh Parhamentary 
make it functional at the earliest Constituency, Jharkhand (MUR 377) 
(MUR377) I (Deb. 18, Vol. III, 18-08-2004) 
(Deb. 17, Vol. 111,17-08.2004) Col.S14 
Col. S02-03 Need to solve the problems being faced 

Need to set up an H.P.T. centre in Ajaddhya 
Hill Station in Purulia district, West 
Bengal (MUR 377) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 428-29 

Need to set up an Information Technology 
Development Park at Madurai, Tamil 
Nadu (MUR 377) 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 326 

Need to set up an office of Army 
Recruitment Board at Allahabad, Uttar 
Pradesh (MUR 377) 
(Deb. 24, Vol. IY, 26-01-2004) 
Col. 393 

Need to set up Power Grid Stations in 
Sahebganj' and Pakud Districts of 
Jharkhand (MUR 377) 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 480 

by farmers in Faridabad and Mewat 
regions in Haryana owing to inadequate 
irrigation facilities (MUR 377) 
(Deb. 7, Vol. II, 13'()7·2004) Col. 423 

Need to solve the problems being faced 
by the Indians in getting visas from 
Pakistan High Court (MUR 377) 
(Deb. I, Vol. II, OS-07-2004) 
Col. 211 

Need to stop further reduction in the import 
duty on Soda Ash so as to save the 
indigenous Soda Ash industry in 
Gujarat and other parts of the country 
(MUR377) 
(Deb. 13, Vol. III, 21·07-2004) 
Col. S()()"() 1 

Need to take steps to check the rise in 
price of yarn being used in the 
Powerloom Industry (MUR 377) 
(Deb. 24, Vol. IV, 26·08·2004) 
Col. 39S-96 
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Need to take immediate steps to ensure Need to take steps to solve the acute 
early completion of the Quilon By-Pass drinking water problem in Agra, U.P. 
Project in Kerala(MUR377) (MUR377) 
(Deb. 1. Vol. II, 05-07-2004) (Deb. I. Vol. II. 05-07-2004) 
Col. 280 , Col. 280-81 

Need to ta~e steps for ensurin~ ea.rly ! Need to take steps to solve the problerp 
co~pletlon .of the M~gra Irrt~atlon I of scarcity of drinking water in 
project at RaJnandgaon an Chhattlsgarh B h P I' (MUR377) er ampur ar lamentary 
(Deb. 16, Vol. III, 16-08-2004) Constituency, Orissa (MUR 377) 
CoI.S44-4S (Deb. 6, Vol. II, 12-07-2004) 

Need to take steps for promoting industrial 
development and re-opening the closed 
Padrauna Sugar Mill in Gorakhpur, I 
Eastern Uttar Pradesh (MUR 377) 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 547-48 

Need to take steps to ameliorate the 
condjtion of SCs/STs in the country 
(MUR377) 
(Deb. 8, Vol. II. 14-07-2004) 
Col. 350-51 

Need to take steps to check the growing 
regional disparities in the country 
(MUR377) 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 422 

CoI.41O 
Need to take steps to strength the working 

of Co-operation Banks in Gujarat 
(MUR377) 
(Deb. 7. Vol. II, 13-07-2004) 
C.o1.423-24 

Need to take suitable measures for 
providing relief to the drought affected 
people of Pollachi Parliamentary 
Constituency, Tamil Nadu(MUR377) 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.804'()S 

Need to take suitable measures in 
consultation with Government of Nepal 
to check recurrent floods in Bihar 
(MUR377) 

Need to take steps to check the menace 'Id I h . h (Deb. 3, Vol. II, 07·07·2004) caused by WI e ep ants In t e C I 330 
Periyakulam PlII'liamentary Constituency. ! 0 . . 
Tamil Nadu (MUR 377) i Need to take suitable steps for ensuring 
(Deb. 'l3, Vol. 111,21-07-2004): thereleaseofindiansjailedinPakistan 
Col. 499-500 i (MUR377) 

Need to take steps to check the menace of II' (Deb. 19, Vol. III, 19·08-2004) 
Sickle Cell and T;lalassemia diseases I Col. 420 
in Maharashtra'(MUR 377) i Need to take suitable steps to check 
(Deb. 12, Vol. III, 20-07-2004) I inflation rate (MUR 377) 
Col. 326 (Deb. 18, Vol. III, 18-08-2004) 

NeC1i to tllke steps to preview the CoI.509 
programmes of private TV channels 
with a view to eliminate airing of 
objectionable and vulgar shows 
(MUR377) 
(Deb. 12, Vol. III, 20-07-2004) I 
Col. 322 ! 

Need to telecast the programmes of 
Doordarshan-2 in Katihardistrict. Bihar 
(MUR377) 
(Deb. 17, Vol. III. 17-08-2004) 
Co1.50H)2 
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Need to undertake construction of 
Ahmednagar-Becd-Parli-railway line via 
Sonpeth in lttaharashtra (MUR 377) 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 329 

Need to undcrtake repair work on the 
National Highway bctween Paswan 
Chowk and Musarigharari via Jandaha 
in Hajipur, Bihar and also strengthcn 
the bridges on Baya and Noon rivers 
(MUR377) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 422-23 

Necd to upgrade and improve the 
condition of road between Sukinda and 
Dubri crossing and four-Ianing the road 
bctween Panikoili and Barbil in Orissa 
as a part of thc on going National 
Highway Project in Ibc Stare (MUR 377) 
(Deb. 7,. Vol. II, 13-07-2004) 
Col.42S 

Need to utilize the amount accruing from 
Small Savings Schemes in Bijnore 
District, Uttar Pra4esh for Local 
Development ofthc area (MUR 377) 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 547 

Need to widen and raise the land level of 
National Highway No.77 between Janar 
and Saidpur in Bihar with a view to 
protect the people of Sitamarhi from 
floods (MUR 377) 
(Deb. 16, Vol. Ill, 16-08-2004) 
CoI.S46 

Meat 
Mcat Exports 

(Deb. S, -Vol. II, 09-07-2004) 
Col. 138-39 

MedIa 
Advertisements through Media 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 42-44 

Ban on Advertisements of Liquor 
(Deb. 14, Vol. III, 22-07-200.) 
CoI.204-0S 

Expenditure on Mcdia and Publicity 
(Deb. 19, Vol. Ill, 19-08-2004) 
CoI.IS4-SS 

Rcduction in Duration of Advertisements 
(Deb. 14, Vol. III. 22-07-2004) 
CoI.17S 

Women in Advertisemcnts 
(Deb. 14, Vol. III .. 22-07-2004) 
CoOl. 38-39 

Work Culture in Media Organisation 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 87-90 

Mediel1 Collegts 
Ban on Private Medical Colleges 

(Deb. 13, Vol. 111,21-07-2004) 
Col. 187 . 

Dental Medical CollegesIHospitals 
(Deb. 18, Vol. III. 18-08-2004) 
Col. 192-94 

Fee in Medical Colleges 
(Deb. 13, Vol. 111, 21-07-2004) 
Col. I 49-S0 

Infrastructural Facilities in Medical 
Colleges 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 89-90 

Modernisation of Assam Medical College 
(Deb. 3, Vol. II, 07-07-2004) 
CoI.9S-96 

Modernisation of Medical Colleges 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 137-39 

Need to accord approval for funding the 
setting up of a Medical College in the 

. State ofTripura (MUR 377) 
(Deb. 13, Vol. III, 21-07-2004) 
COl.S03 

Private Self-FinancinB Medical Colleps 
(Deb. 8, Vol. II. 1· .... 07-2004) 
Col. 74-75 

ReBulations for Medi,* Colleaes 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 713 
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Setting up of Medical Collages 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 277-78 

Setting up of Medical College in Orissa 

Reserved Seats for North Eastern States 
forMBBS 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 107-09 

(Deb. 13, Vol. III, 21-07-2004) Starting ofD.M. (Rheumatology) Course 
Col. 244 (Deb. 8, Vol. II, 14-.07-2.0.04) 

Setting up of New M~dical Colleges 
(Deb. 3, Vol. II, .07-.07-2.0.04) 
Col. 22S-27 

Medical Council ofliJdia 
Ban on Quacks 

Col. 170-71 
Medical Insurance 

Medical Insurance for Senior Citizens 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 78-79 

(Deb. 3, Vol. II, 07-07-2.0.04) MedicinalHerbs 
Col. 187 Cultivation of Medicinal Plants 

Committee to Investigate Alleged (Deb. 8, Vol. II, 14-.07-2.0.04) 
Corruption inMCI Col. 135-36 
(Deb. 3, Vol. II, .07-.07-2.0.04) Patenting of Herbs and Medicinal Plants 
Col, 137 (Deb. 2.0, Vol. VIII, 20-08-2.0.04) 

Medical Education 
Capitation Fee 

(Deb, 13, Vol. III, 21-.07-2.0.04) 
Col. 127 

Expenditure incurred on Medical 
Education 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 566-67 

Inclusion of Yoga and Naturopathy in 
MBBSCourse 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 117-18 

Leaking of Question Papers 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 76-77 

Leakage of Medical Papers , 
(Deb. 13, Vol. '111,21-.07-2.0.04) 
Col. 148 

Leaking out of Text Papers 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 276-78 

Col. 219-20 
Plantation of Medicinal Herbs 

(Deb. 21, Vol. IV, 23-08-2.004) 
Col. 392 

Plantation of Medicinal Plants 
(Deb. 18, Vol. III, 18-08-2.004) 
Col. 415-40 

Cultivation of Medicinal Plants 
(Deb. 16, Vol. III, 16-.08-20.04) 
Col. 460-61 

Medicinal Products 
Permission for Export of Medicinal 

Products 
(Deb. 23, Vol. IV, 25-.08-2004) 
Col. 493-94 

Medicines 
Adulteration in Food ItemsIMedicines 

(Deb. 3, Vol. II, .07-.07-2.004) 
Col. 88-91 

Availability of Medicines 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 366-67 

Medical EntrInCe Examinations 
(Deb. 18, Vol. III, 18-08-2004) Bumina of Medicines in HAL, Bhopal 
Coli 69-70 (Deb. 17, Vol. III, 17-.08-2.0.04) 

Col. 191-92 ' 
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Financial Package to UPDPL for TB 
Medicines 
(Deb. 2. Vol. II. 06-07-2004) 
Col. 95-96 

Fraud in Purchase of Medicines 
(Deb. 23, Vol. IV. 25-08-2004) 
Col. 703-04 

Inclusion of Medicines in Drug Price 
Control Order 
(Deb. 12, Vol. .III. 20-07-2004) 
Col. 282-83 

Irregularities in Distribution of Medicines : 

Shortage of Medicines in CGHS 
(Deb. 3, Vol. fI, 07-07-2004) 
Col. I S I -52 

Uniform MRP for Medicines 
(Deb. 17. Vol. III. 17-08-2004) 
Co1.36S~ 

Medicl.im Policy 
Mediclaim Policy of New India Assurance 

Company 
(Deb. S. Vol. II, 09-07-2004) 
Col. III 

(Deb. 18. Vol. III, 18-08-2004) i Meg.ChemicalEstate 
Col. 93 I Mega Chemical Estate for Petrochemical 

Medicines for HIV/AIDS Industry 
(Deb. 23~ Vol. IV, 25-08-2004) (Deb. 7, Vol. II, 13-07-2004) 
Col.5S CoI.171-n 

Price Control on Imported Formulations Mela Cities 
(Deb. 17, Vol. III, 17-08-2004) 
Co1.367~8 . Cities Selected under Mega City Scheme 

, (Deb. 23. Vol. IV, 2S-08-2004) 
Col. 134 

Price of Medicine 
(peb. 12, Vol. Ill, 20-07-2004) 
Col. 293-94 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 4-6 

Promotion ofJndian Systems of Medicine 
and Homoeopathy 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 240-41 

Sale of Medicines by Blacklisted 
Companies 
(Deb. 13, Vol. III, 21-07-2004) I 
Col. 270 

Shortage of Al\tibiotics in Government 
Hospitals 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 7S-76 

Shortage of Essential Medicines and 
Equipments 
(Deb. I; Vol. n, 14-07-.2004) 
Col. 40 

Shol'tap of Medicines at AIIMS, Delhi 
(Deb. 3, Vol. 11, 07-07-2004) 
CoI.6S 

Development of New Satellite Cities 
Around Metropolitan Cities 
(Deb. 12; Vol. III, 20-07-2004) 
Col. 99-100 

Funds to Nodal Agencies 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.309-JO 

Mega City Scheme 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 343-44 

Mega city Status to Surat and Ahmedabad 
(Deb. 12, Vol. III, 20-07-2004) 
CoI.J6S~ 

Problems Afflicting Hospitals in Metro 
Cities 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 253-S4 

Sanitation Condition in Metro Cities 
(Deb. 2. Vol. II, 06-07-2004) 
Col. 240-42 
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Memben Sworn I Preparation of Earthquake Vulnerability 
... Shri KinJArapu Yerrannaidu-Swom ! Maps 

(Deb. I, Vol. 11, OS-07-2004) i (Deb. ]3, Vol. III, 2J-t»7-2004) 
Col. I I Col. 432-33 

Message rrom Rajya Sabba : Methaae 
• Appropriation (Railways) No.3 Bill, 2004/ Harvesting of Methane from Waste 

_ Returned without Amendment (Deb. 24, Vol. IV, 26-08-2004) 
(Deb. 24, Vol. IV. 26-08-2004) I Col. 22J-22 
Col. 439-40 Metro Rail 

Appropriation (Rai·lways) Vote on 
Account Bill. 2004-Retumed without 
Amendment 
(Deb. 12, Vol. HI, 20-07-2004) 

... Col. 319-20 
Appropriation (Vote on Account) No. 2 

Bill, 2004 as passed/Returned by the 
Lok Sabha on 21 st July, 2004 
(Deb. I S, Vol. Ill, 23-07-2004) 
Col. 302 

Constitution of Joint Committee on offices 
of Profit (Motion) 
(Deb. 23. Vol. IV. 25-08·2004) 
Col. 794 

Motion in regard to the Committee on 
Public Accounts 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 380 

• Motion in relard k) the Committee on 
Public Undertakings 
(Deb. 24, Vol. IV. 26-01-2004) 
Col. 379 

Motion in regard to the Committee on the 
Welfare of Scheduled Castes and 
Scheduled Tribes 
(Deb. 24. Vol. IV. 26-08-2004) 
Col. 378-79 

MeteoroloaY 
Failure of Meteorological Department 

• (Deb. 18. Vol. Ill. 18-08-2004) 
Col. 34-37 

Derailment of Metro Train 
(Deb. 17. Vol. m. 17-08-2004) 
Col. 115-16 

Ext~nsion of Metro Rail 
(Deb. ] 2. Vol. III. 20-07-2004) 
Col. 28 J-82 

FreelConcessional Metro Rides 
(Deb. 23. Vol. IV, 25-08-2004) 
Col 237 

Loss due to Operation of Metro Rail 
(Deb. 17, Vol. m, 17-08-2004) 
Col. 162 

Need to introduce Metro Rail Service in 
Jaipur 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 319 

MeUco 
Trade Relations with Mexico 

(Deb. 10, Vol. II. 16-07-2004) 
Col. 95-96 

Mid-day Meal Selle_ 
Implementation of Mid-Day-Meal Scheme 

(Deb. 17. Vol. III, 17-08-2004) 
CoI.310-14 

Mid-day Meal Programme in Madhya 
Pradesh 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. SO 

Mid-Day Meals Scheme 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 141-44 
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Review of Mid-day Meals Scheme I Recruitment of Kashmiri Youth by 
(Deb. 2. Vol. II, 06-07-2004) Militants 
Col. 235-36 (Deb. 17. Vol. III, J 7-08-2004) 

MI,...tioo CoI.1I0-IJ 

Disbursement of Relief to Migrants 
(Deb. 7, Vol. II, J 3-07-2004) 
Col. 52-53 

Migration of Doctors 
(Deb. 23. Vol. IV, 25-08-2004) 
Col. 99-100 

Migration of Labourers from Rural Areas 
to Urban Areas 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 25 I-52 

Migration of Youth from Rural Areas 
(Deb. 9, Vol. II, 15-07-2004) 

Milk Products 
Selling of MilklMilk Products in Trains! 

Stations 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 100-01 

Mine 
Accidents in Mines 

(Deb. 10, Vol. lJ, 16-07-2004) 
CoI.3S-39 

Acquisition of New Iron Mines 
(Deb. 17, Vol. III, 17-0S-2004) 
Col. 105 

Col. 88-89 Allocation of Coal to Private Players 
Migration to Foreign Countries (Deb. 20, Vol. VIII, 20-08-2004) 

(Deb. 13, Vol. Ill, 21-07-2004) I Co1.290 
Col. 90-92 Amendment of Mines and Minerals 

Rights of Migrant Workers Regulation and Development 
(Deb. I, Vol. II, 05-07-2004) (Deb. 20, Vol. VIII, 20-08-2004) 
Co1.119-20 Col. 315-17 

Camps for Augmentation ofExplorationl. 
Mianltory Birds 
Decline in Number'ofMigratory Birds 

(Deb. 16, Vol. III, 16-08-2004) 
Col. 44344 

MUitaney 
Foreign Funds to Militant Outfits 

(Deb. 2, Vol. II, 06-07-2004) 
Col. 220-22 

DriUin& works in Coalfields 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 248-49 

Closure of Hindus tan Zink Ltd. 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col.317 

Closure of Mines 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 63Q-3I 

Foreign Funds to Militants 
(Deb. 12, Vol. Ill, 20-07-2004) Coal Mines in Maharashtra 
Col. SO (Deb. 20, Vol. VIII, 2"0-08-2004) • 

CoI.259~ 
Militancy in North-Eastern States 

(Deb. 12, Vol. III, 20-07-2004) 
CoL 170·71 

Rail.ProjectAffec1ed by Militancy 
(Deb. 17, Vol. III, 17-08~2004) 
Col.4S47 

Coal Videsh Mines 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 113-14 

Death of Workers in Vaniadih Projects 
(Deb .. I S, Vol. III, 23-07-2004) ~ 
CoL 14647 
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Decrease in Production from Mines 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 24S-46 

Effects ofE&F policy on mining operations 
(Deb. 21, Vol. IV, 23-08-2004) 
Col.IS3 

Exemption of Mining Plan of Low Value 
Minerals 
(Deb. 20, Vol. VIII, 20-08-2004) 
Cot. 216-17 

Exploitation of Children in Mines 
(Deb. 21, Vol. IV, 23-08-2004) . 
Col. 248-49 

Investment to Fund Mega Projects by CIL 
_ (Deb. 20, Vol. VIII, 20-08-2004) 

Col. 189-92 
Malpractices in SECL, Korba 

(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 249-S0 

Mining in Orissa 
(Deb. S, Vol. II, 09-07-2004) 
Col. 169-70 

Modernisation of Coal Mines 
(Deb. 10, Vol. II, 16-07 -2D04) 
Col. 111-12 

Polluting Mines 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 280-82 

Renewal of Mining Lease by Coal 
Companies 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 247 

Theft Cases in Chikhla Mines 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 290-91 

Transportation of Coal by CIL 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 267-68 

Water Problem in Adjoining Areas of 
Western Coal Fields Ltd. 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 140 

Welfare Schemes of Mine Workers 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 98-99 

Mineral Water 
Bottled of Drinking Water 

(Deb. 6, Vol. II, 12-07-2004) 
Col.lll-12 

Certification for Supply of Bottled Water 
(Deb. 6, Vol. Uy' 11-07-2004) 
C01.8S-86 ' ,/ 

Details of Mineral based Plants 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 723 

Pollution by Mining Activity Minerals 
(Deb. I, Vol. 11, 05-07-2004) I Exploration of Non-fuel and Non-Atomic 
Col. 96 I Minerals 

Privatisation of Mines (Deb. 5, Vol. II, 09-07-2004) 
(Deb. 20, Vol. VIII, 20-08-2004) Col. 176-77 
Col. 301'()2 Import and ExportofNon-Atomic Minerals 
(Deb. S, Vol. II, 09-07-2004) (Deb. 10, Vol. II, 16-07-2004) 
Col. 71-72 Col. 25]-52 

Problems in Rapid Load System 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 152 

Rate and Royalty of Coal in Madhya 
Pradesh 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 277 

Mineral Exploration by MNC 
(Deb. ]0, Vol. II, 16-07-2004) 
Col. 187-92 

Minerals in Tribal Areas 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 6"'-
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Need to increase the royalty on non-coal 
major minerals (MUR 377) 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 504 

Production of Minerals I 
(Deb. 5, Vol. II, 09-07-2004) I 
Col. 103-05 

Quantum of Mineral Reserves i 

Minimum Support Price in Punjab 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 242-46 

Minimum Support Price ofeatton 
(Deb. 6, Vol. II, 12-07-2004) 
Col.331 
(Deb. I. Vol. II, 05-07-2004) 
Col. 87-88 

(Deb. 23, Vol. IV. 25-08-2004) : Remunerative Pric:eto Farmers 
Col. 487-90 I (Deb. I, Vol. II, 05-07-2004) 

Royalty Rate of Minerals I Col. 2SS-~8 
(Deb. 5, Vol. 11, 09-07-2004) I Revision of Minimum Support Prices 
Col. 197 (Deb. 16, Vol. III, 16·08-2004) 

Satellite Survey and Aerial Photography 
to Locate Minerals 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 677-78 

Mines ; 
I 

Col. 430-32 
Minimum Wages 
Difference in Minimum Wages 

(Deb. 16, Vol. 111 •. 16-08-2004) 
Col. 210-11 

Modernisation Expansion oflron Ore and i Minimum Wage for Agricultural Workers 
Coal Mining II (Deb. 6, Vol. II, 12-07-2004) 
(Deb. 17, Vol. III. 17-08-2004) I CoI.IIO-ll 
Col. 390-92 I 

Nationalisation of Manganese Mines 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 220 

Minimum Support Price 
Economic Survey for Review of Minimum 

Supp.ort Price System 
(Deb. 21, Vol. IV, 23-08-2004) 
Co1.201J)2 

Minimum Wages 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 427-28 

Minimum Wages for Deedi Workers 
(Deb. II. Vol. III, 19-07-2004) 
Col. 297-98 

Non-payment of Minimu(ll Wages 
(Deb. II, Vol. III, 19-07-2004) 
Col. 17-19 

Fixation of Minimum Support Price 
(Deb. 6, Vol. II, 12-07-2004) Mining 
Col. 14-27 Effects or Mining on Forest Cover 

Fixing of Minimum Support Price 
(Deb. 21, Vol. IV, 23-08-2004) 
CoJ.167-69 

Minimum Support Price for Paddy 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 37J.72 

Miniml#ffi Support Price for Sugarcane 
(Deb. 16, Vol. III, 16-08-20(4) 
Col. 254 

(Deb. II, Vol. III, 19-07-2004) 
C01.2S8-S9 

Illegal Mining in Aravali Ranges 
(Deb. II, Vol. III, 19-07-2004) 
Col. 266 

Single-window Clearance System for 
Mining Licences 
(Deb. 23, Vol. IV, 25-08-2004) 
Col.S4i 



Minorities 
Development of Languages Spoken by i 

Minority CommuniI}' 
(Deb. 17. Vol III. 17-08-2004) 
Col. 343 

Education to Minority Communities 
(Deb. 2, Vol. II. 06-07-2004) 
Col. 263-66 

Empowerment of Minorities 
(Deb. 19. Vol. III. 19-08-2004) 
Col. 31-39 

Loan to Minorities by Banks 
(Deb. 15, Vol. 111,23-07-2004) 
Col.2l7-18 

New Commission for Welfare of 
Minorities 

Mobile Bookstall 
Mobile Library-Cum-Bookstall in Tram~ 

(Deb. 24. Vol. IV. 26-08-2(14141 
Col. 289·Q() 

Mobile Telephones 

Billing Problems of Mobile Phone ofBSNt 
(Deb. 3. Vol II. ()7-()7_~OCl.l1 

Col. 159 
Cellone Service 

(Deb. 13. Vol. 111,21-07·2004, 
Col. 429 

Failure ofWLL System in Orissa 
(Deb. 13. Vol. III. 21-07-2(104. 
Col. 130·31 

Impact of Mobile on Users 
(Deb. 13, Vol. III. 21-07-2004) 
Col. 382-83 

(Deb. 19, Vol. III. 19-08-2004) 
Col. 135-36 ' Mobile and WLL Service in Nonh Eastern 

Region 
Reservations to Muslims in Government ~ 

Jobs 
(Deb. 13, Vol. III. 21-07-2004)· 
Col. 383·86 

(Deb. 8, Vol. II. 14-07-2004) 
Col. 272 

Setting up of National Monitoring 
Committee 
(Deb. 23. Vol. IV, 25-08-2004) 
Col. 249-S5 

Mobile Phone Facility 
(Deb. 8. Vol 1.1, 14-07-2004) 
Col. 193-94 

Mobile Phone Providers 
(Deb. 13. Vol III, 21-07-2004) 
Col. 93·94 

Minority Education Commiuion Mobile Phone Service 
Setting up of Minority Education i (Deb. 8. Vol. II. 14-07-2004) 

Commission I Col. 203-04 
(Deb. 12, Vol. III. 20-07·2004) i Mobile Phone Service in Maharashtra 
CoJ.24S : (Deb. 8. Vol. II. 14-07-2004) 

Mis.ile. I 
CoJ.86-88 

I Mobile Phone Service in Rajasthan 
Development of Missiles for Battle Tank (Deb. 23. Vol. IV. 25·08-2004) 

(Deb. 9, Vol. II. 15-07-2004) I Col. 445-48 
Col.217 I Mobile Service in Naxalite Areas 

TestingofAgni.Missile . (Deb. 3. Vol. II. 07-07-2004) 
(Deb. 19, Vol. III, 19-01-2004) Col. ... 
Col. 28S-17 

Testing of Nag Missile 
(Deb. 9. Vol. II, 15-07-2004) 
Col.2S8 

. Need to extend Cell One Mobile Service 
of BSNL to Karimganj, Assam 
(MUR3.77) 
(Deb. 6. Vol. II. 12-07-2004) 
Col. 411 
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Pcrforma'1ce ofWLL in Uttaranchal ! Monsoon 
lOeb. 13. Vol. 111.21-07-2004) IF' D d Col. 453 armers epen ence on Monsoon 

(Deb. 11. Vol. III, 19-07-2004) 
Pre-paid Mobile Connection Holders in Col 125 

UP . 
(Deb. 13. Vol. 111. 21-07-2004) I Loss during Monsoon due to shortage of 
Col. 224-29 Storage Space 

Revision in RatelTaritT I (Deb. 1, Vol. II, OS-07-2004) 
(Deb. 23. Vol. IV. 25-08-2004) I Col. 234-35 
Col. 116-17 Monument(s) 

Telecom Services in Madhya Pradesh Adoption of Sites by ASI 
(Deb. 13. Vol. III, 21-07-2004) (Deb. 9. Vol. II, IS-07-2004) 
~~1. :65~71 . i Col. I 77-87 • 

Waiting LI.st of Excel Mobile Phone I Assistance for Protection of Monuments 
Connections I (Deb. 24, Vol. IV, 26-08-2004) 
(Deb. 3, Vol. II. 07-07-2004) Col.SO-SI 
Col. \07 

Waiting Li§t of Landline and Mobile ~ Co~truction Activities around Protected 
Telephone Connections I onuments 
(Deb. 3, Vol. II. 07-07-2004)' (Deb. 19, Vol. III, 19-08-2004) 
Col. 144-45 Col. 148-49 

WLL in Rural Areas 
lOeb. 13. Vol. 111, 21-07-2004) 
Col. 253 

Modemisation 

Cooperation of Corporate Bodies in 
Maintenance of Protected Monuments 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 127-28 

Modernisation ofHaldia Petro Chemical Encroachment around Protected 
Project Monuments 
(Deb. 2. Vol. 11. 06-07-2004) (Deb. 19, Vol. III, 19-08-2004) 
Col. 94-95 Col. 320-2 t 

Modernisation of Power loom I Maintenance and Preservation of 
I 

(Deb. 15. Vol. Ill. 23-07-2004) i Historical Monuments and Heritage 
Col. 95 I Sites 

Money Mobilisation I (Deb. 9, Vol. II, 15-07-2004) 
M b'I' . i Col. 12S-26 

o I Isatlon of Money from Foreign I 
Countries Monuments Recognised by UNESCO 

·(Deb. 15, Vol. 111.23-07-2004) I! (Deb. 9, Vol. II. 15-07-2004) 
Col. 11-12 Col. 82-87 

I 
Monopolies and Restrictive Tude I Need for protection and conservation of 

Practices Commission Bayana Fon in Bayana Parliamentary 
MRTP Commission I Constituency, Rajasthan (MUR 377) 

(Deb. 20, Vol. VIII, 20-08-2004) i (Deb. 23, Vol. IV, 25-08-2004) 
Col. 42-43 : Col. 800 



Need .. to ensure protection and 
conservation of sites of historic 
imponance in Murshidabad district, 
West Bengal (MUR 377) 
(Deb. 8, Vol. II, 14-(}1-2004) 
Col. 346 

Opening ofQutab Minar for Tourists 
(Deb. 19, Vol. Ill, 19·08·2004) 
Col. 252 

Protected Monuments in Delhi 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 309-26 

Protected Monuments in Orissa 

Motor Vehicles 
Export of Motor Vehicles 

(Deb. 5, Vol. II, 09-07-2004) 
Col. 117-19 

Life of Motor Vehicles 
(Deb. 18, Vol. 111, 18-08-2004) 
Col. 149 

MPlAD 
Inclusion of Jyoti Gram Yojana under 

MPLADS 
(Deb. 18. Vol. Ill, 18-08-2004) 
Col. 279 

(Deb. 9, Vol. II, '5-07-2004) NormsLaidDownforMPLAD 
Co1.371-78 (Deb. 3, Vol. II, 07-07.2004) 

Royal Castle as Heritage Monuments 
(Deb. 14, Vol. Ill, 22-07-2004) 
Col. 84 

Utilisation of Funds for Monuments and 
Heritage Buildings 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 51-52 

Unakoti as World Heritage 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 236-37 

Col. 222 
Review ofMPLADS Fund 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 115-16 

Sanctioned Schemes ofMPLAD 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 255-S6 

Time Limit for Completion of Works under 
MPLAD Scheme 
(Deb. 23, Vol. IV. 25-08-2004) 

Vacation of Kungla Fort 
(Deb. 17, Vol. III, 
CoI.309 

Mother Dairy 

I Col. 497-98 
17-08-2004) .. Utilisation of Funds under MPLADS 

(Deb. 8, Vol. II, 14-07-2004) 
. Col. 259-60 

Mother Dairy 
(Deb. 16. Vol. III, 16-08-2004) 
Col. 384 

Vegetables and FruitsAvailable in Mother 
Dairy 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 236 

Works undertaken under MPLAD Scheme 
(Deb. 8, Vol. II, 14-07-2004) 
Co1.92-~ 

Multinltlonll Complnies 
Control of Multinational Companies on 

Inland Water Projects 
(Deb. 13, Vol. 111,21-07-2004) 

Motor Vehicle Act I Col. 267-68 
Violatio.n of ~otor Vehicle Act by I Duty Evasion by Multi-National 

~ontalner Trailers Companies 
(Deb. 8, Vol. II, 14-07-2004) (Deb. 1 S, Vol. III, 23-07-2004) 
Col. 159-61 I CoI.218-19 
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Mineral Exp/oralion MNC ! NABARD 
(Deb. 10. Vol. II. 16-07-2004) . AmendmentioNABARDAct.2003 
CuI. 187-92 (Deb. 20, Vol. VIII. 20-08-2004) 

Mummies Col. 253 
J)1~cu\ICry of Mummies 

(l>cb. 19. Vol. III. 19-08-2004) 
CuI. 133-34 

1\1 unic:ipalities 
Amount Released to Municipalities 

(Deb. 23. Vol. IV. 25-08-2004) , 
Co1.289-90 . 

Museum(s) 

Assistance from NABARD 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 125-3.6 

Assistance to States by NABARD 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 96 

. "Assistance to women by NA8ARD 
(Deb. 15. Vol. III. 23-07-2004) 
Co1.216-17 Construction of Museum in Arrikkamedu . 

(Deb. 24. Vol. IV. 26-08-2004) : ConstructionofGodownbyNABARD 
Col 70 I (Deb. 15, Vol. III, 23-07-2004) 

Ovc:rh<luling of Academies!Museums! ASI i Col. 283 
(Deb. 9. Vol. II, 15-07-2004) I financial Assistance/Loan 10 States by 
Col. 108-09 I NABARD 

Theft in Museum I (Deb. 1'0, Vol. 11, 16-07-2004) 
(Deb. 23, Vol. IV, 25-08-2004), Col. 36-38 
Col.313-14 ! NABARD Schemes for Rural 

Muslim Personal Law I 
Triple Talaq System I 

(Deb. 15, Vol. III, 23-07-2004) 
Col. 87 

Myanmar 
Agreement for Development of Railways 

Development 
(Deb. 20, Vol. VIII. 20-08-2004) 
Col. 256-57 

Opening of Branches ofNABARD 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 43 

(Deb. 23, Vol. IV, 25-08-2004) Sale ofNABARD Shares by RBI 
Col. 606-07 (Deb. I S, Vol. III, 23-07-2004) 

Trade with China and Myanmar 
(Deb 20. Vol. VIII, 20-08-2004) 
Col. 139 

N.A.F.E.D. 
N.A.f.E.D. 

CoI.IIS-17 
N ... 1and 
Border Dispute with Assam and Napland 

(Deb. 2, Vol. II. 06-07-2004) 
Col. 283 

(Deb. II, Vol. 
Col. 149 

III, 19-07-2004) Peace Talks with NSCN (1M) 

N.c.E.R.T. 
Nomination of Members in N.C.E.R.T. 

(Deb. 7. Vol. II. 13-07-2004) 
('.01.390-9 t 

(Deb. 17, Vol. III. 17-08-2004) 
CoI.2S 

Unification of Nagai and Area 
(Deb. 2. Vol. II. 06-07-2004) 
Col. 2.51 
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National Capital Region 
Naphtha based Power Projects , Flyovers under Construction in NCR 

(Deb. 17, Vol. III, 17-08-2004" (Deb. 23. Vol. IV. 25-08-2004) 
Col. 195-96 : Col. 126-30 

Narcotic Drugs 
Cultivation ofGanja 

(Deb. 11, Vol. III. 19-07-2004) 
Col. 154-55 

Funds for Strengthening Infrastructural 
Facilities in NCR 
(Deb. 7. Vol. II, 13-07-2(04) 
Col. 172-73 

Smuggling of Narcotics ! OverstayofBSF/CRPF/CISFIITBP in NCR 
(Deb. 2. Vol. ·11. 06-07-2004) II (Deb. 12, Vol. 111 .. 20.07-2004) 
Col. 349.50 Col. 95 

Namh Chandra Committee 
Naresh Chandra Committee 

(Deb. IS. Vol. 111.23-07-2004) 
Col. 191-94 I 

Proposal submitted by the State 
Government 
(Deb. 17. Vol. III. 17-08-2004) 
Col. 107-08 

National Commission 
National Agriculture Insurance Scheme : 

i National Commission on River-Water 
National Agriculture Insurance Scheme I Disputes 

(Deb. I. Vol. II. 05-07-2004) i (Deb. II, Vol. III. 19-07-2004) 
Col. 198·202 I Col. 149 

National Alrlculture Policy National Commission for STs 
National Agriculture Policy Recommendations of National 

(Deb. I. Vol. II. 05·07-2004) Commission for STs on Reservation 
Col. 17 I (Deb. 23. Vol. IV, 25·08-2004) 

NationalAlumlniumCompanyUmited I Col. 167-68 
Disinvestment ofNALCO I Nattonal Conference 

(Deb. 5, Vol. II. 09-07·2004) I Second National Conference on Steam 
Col. 199·200 Locomotives 

National Biosphere Reserves I' (Deb. 24. Vol. IV. 26-08-2004) 
Col. 241-42 ButTer Zones 

(Deb. 16, Vol. 111, 16·08-2004) National Cooperative CORsumers' 
Col. 287 Federation 

NatiOnal BIni Illegal Sale through NCCF Franchises 
ThreattoNationalBird (Deb. I, Vol. II, 05-07-2004) 

(Deb. 16. Vol. III. 16.08-2004) I Col. 84-85 
Col. 385-86 I NCCF Pact with HP 

N II IB llell Code j (Deb. 21, Vol. IV. 23-08-2004) 
• ona u ng I Col. 61-62 

Natiopal Building Code . 
(Deb. 12, Vol. III. 20.07-2004) , Supply of StatIOnery by NCCF 
Cot 2~2-S3 (Deb. I, Vol. II. 05-07-2004) 

. . Col. 73·74 
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Vigilance Cases in NCCF National Games 1005 
(Deb. II, Vol. III, 19-07-2004) National Games 2005 
Col. 229-31 (Deb. 21, Vol. IV, 23-08.2004) 

National Councillor Teacher Education Col. 250-S2 
N.C.T.E. Bangalore National Gas Grid 

(Deb. )7, Vol. III, 17-08-2004) Linking of Gas Manufacturing and 
Col. 171 Distribution Units with National Gas 

NCTE I Grid . I (Deb 14 Vol III, 22-07-2004) 
(Deb. 12, Vol. III, 20-07-2004) Col. IS ' . 
Col. 257-58 I 

N · I C '1 IA I'ed E . I National Highways atlona ounci 0 pp I conomlc I 
Research ! Accidents on National Highway-I 7 

Report ofNCAER 
(Deb. 17. Vol. III. 17-08-2004) 
Col. 163-64 

National Dairy Development Board 

National Dairy Development Board 
(Deb. I. Vol. II. 05-07-2004) 
Col. 124 

(Deb. I, Vol. II, 14-07-2004) 
Col. 119·20 

Accidents 011 NH·IO 
(Deb. IS, Vol. III, IS-01-2004) 
Col. 244 

Accidents on NH-2 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 714 

National Drainage TechnololY Bhagalpur-KahalgaonNH-IO 
Programme (Deb. ) 3, Vol. III, 2) -07-2004) 

National Drainlle Technology Programme Col. 130 
(Deb. ) 9, Vol. III, '19-0S-2004) I Bridges on National Highways 
Col. 12S-29 (Oeb. 13, Vol. 111,21-07-2004) 

Need to include And~ra Pradesh under 
the National Drainage Technology 
Programme to enable the State to 
undertake research and adopt drainage 
improvement measures (MUR 377) 
.(Deb. 18, Vol. III, 18-01-2004) 
Col.S08 

Natioaal Eligibility Test 

Environmental Science in UGC Eligibility 
Test for NET 
(Deb. 17. Vol. IJI, ) 7-08-2004) 
Col. 122-23 

'National Fuel Complex 
Expansion of National Fuel Complex 

(Deb. 13, Vol. Ill, 2)-07-2004) 
CoL 92-93 . 

CoJ.271·77 
Bridges on NH in Karnataka 

(Deb. 18, Vol. III, 18-08-2004) 
Col. 207-12 

Budgetary Provision for National 
Highways in Rajasthan 
(Deb. 13, Vol. Ill, 21-07-2004) 
Col. 449-50 

By.Pass on East-West Corridor 
(Deb. 23, Vol. IV, 2S-01-2004) 
Col. 667 

By-Pass on National Highway-) 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 62Q-21 

By-Pass Road of National Hishway-2 
(Deb. ), Vol. II, 07-07-2004) 
Col. 289 
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By-Pass Road on NH No.6 
(Deb. 23, Vol. IV, 25-0S-2004) 
Col. 599-600 

Bye-Pass on NH in Assam 
(Deb. 18, Vol. III, 18-08-2004) 
CoI.S3 

Bye-Passes on National Highways in 
Kerala 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 194-96 

Bypasses on NH-24 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 186-87 

Condition of National Highway 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 538-39 

Condition of National Highways in Bihar 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 279. 386-89 

Condition of National Highways in 
Maharashtra 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 202-03 

Condition of National Highways in Orissa 
(Deb. 8. Vol. II, 14-07-2004) 
Col. 187-88 

Condition ofNH-17 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 111-12 

Condition ofNH-31 
(Deb. 23, Vol. IV, 25-0S-2004) 
Col. 68 1-82 

Construction of Bridges and National 
Highways in Arunachal Pradesh 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 482-83 

Construction of Bridges on NH-S2 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 168-72 

Construction of Bypass on National 
Highways No.7. 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 397 

Construction of New Highways 
(Deb. 13. Vol.. 111,21-07.-2004) 
Col. 65-68 

Construction of Small Budget Hotels 
along National Highways 
(Deb. 16, Vol. III. 16-08-2004) 
Col. 321 

Conversion of National Highways 
(Deb. 18, Vol. III, 18-08-2004) 
CoI.3S2-60 

Conversion 'of State Highway into 
National Highway 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 136 

Crimes and Accidents on National 
H ighways/Expressways 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 73-74 

Deaths on NH 
(Deb. 3, Vol. II. 07-07-2004) 
Col. 109-10 

Declaration of Banda-Behraich Highway 
asNH 
(Deb. 13, Vol. III. 21-07-2004) 
Col. 258-59 

Declaration ofBankura Durgapur Road as 
National Highways 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 143 

Delay in Construction of National 
Highway 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 199-200 

Destruction to Forests by Eastern Express 
Highway 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 138 

Development of Highways in Karnataka 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 687-89 

Development of National Highways 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 244-45 
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Dilapidated Condition of National I Funding of Projects 
Highway No.24 I (Deb. 3, Vol. II, 07-07-2004) 
(Deh. 8. Vol. II. 14-07-2004) I Col.200~1 
Col. 223-24 i Funds for National Highways in Bihar and 

East- West Cnrridor 'I Andhra Pradesh 
(Deb. 3. Vol. II, 07-07-2004)· (Deb. 23, Vol. IV, 25-08-2004) 
Col. 272 Col. 605-06 

East-West Corridor in Assam ! Funds Spent on Development of National 
(Deb. 13. Vol. III, 21-07-2004) I Highways 
Col. 126-27 I (Deb. 23, Vol. IV, 25-08-2004) 

East-West Highway Col. 422-24 
(Deb. 23, Vol. IV. 25-08-2004) i Highway Development inA.P. 
Col. 603 i (Deb. 8, Vol. II, 14-07-2004) 

Eight Laning of National Highway from Ii Col. 206-10 
Dhaula Kuan to Gurgaon Highway Projects 
(Deb. 8. Vol. II. 14-07-2004) I {Deb. 13, Vol. 111,21-07-2004) 
Col. 14041 i Col. 394-422 

i Express Way in T. N. 
(Deb. 18, Vol. III, 
Col. 263 

18-08-2004) ! HighwayProjects I (Deb. 3, Vol. II, 07-07-2004) 
Col. 159-62 

Four LaningofN.H.24 
(Deb. 8. Vol. II, 14-07-2004) 
Col. 254-55 

Increase in Length ofHiahways in Gujarat 
(Deb. 13, Vol. III, '21-07-2004) 
Col.l~l 

Four Laning of National Highway-7 .. 
lOeb. 13. Vol. III. 21-07-2004) I Incr~asJng ACCidents on National 
Col. \\8-20 ' Highways 9 and 212 

Four Laning of National Highway No.6 
(Deb. 13, Vol. 111.21-07-2004) 
Col. 103-04 

Four Laning of National Highway No. 76 
(Deb. 18, Vol. III, 18-08~2004) 
Col. 451-52 

Four Laning on NH-9 
(Deb. 23. Vol. IV, 25-08-2004) 

(Deb. 8, Vol. II, 14-07-2004) 
Col. 118-19 

Kollam Bypass on NH-4 7 
(Deb. 13, Vol. 111.21-07-2004) 
Col. 249-S0 

Length of National Highways 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 280 

Col. 696-97 I Lesser Focus on NHDP 
F IS ' L' fN t' I H' h (Deb. 23, Vol. IV, 25-08-2004) our IX anmgs 0 a lona Ig ways Col 630 

Nos. 8 and 69 I· 
(Deb. 18, Vol. III, 18-08-2004)· LinkingNainitaltoAgrawithNH 
CoI.264-65 . (Deb. 18, Vol. III, 18-08-2004) 

Fruit Beering Trees along the sides of 
Nation8;l Highways 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 92 

Col. 82-83 
Long Stay at Dharwad 

(Deb. 23, Vol. IV, 2'-08-2004) 
Col. 485-&6 
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Maintenance and Repair Works of I Need for Four-Laning of NH-S2 with 
National Highways Connectivity through Four-Lane Rail-
(Deb. 18, Vol. III, 18-08-2004) cum-Road Bridge over Brahmaputra 
Col. 452-53 between Chandrapur and North 

Maintenance of National Highways Guwahati in Assam (MUR 377) 
(Deb. 23, Vol. IV, 25-08-2004) (Deb. 2, Vol. II, 06-07-2004) 
Col. 668 Col. 481-82 

Maintenante of National Highways in 
Punjab 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 364 

Maintenance of National Highways in 
Uttar Pradesh 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 74 

Mobile Connectivity on National 
Highways 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 262 

Mumbai-Pune Super Expressway 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 14243 

National Highways By-pass in Assam 
(Deb. 8, Vol. II, 14-07-2(04) 
Col. 120-21 

National Highways in Karnataka 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 695 

NatLonal Highways in Ninth Five Year Plan 
(Deb. 23, Vol. IV, 25-08-2004) 
Co1.6B5-B6 

Need for construction of a by-pass at Rewa 
on National Highway No.7 in Madhya 
Pradesh (MUR 377) 
(Deb. IB, Vol. III, IB-08-2004) 
Col. 510 

Need for expeditious completion of the I 
work on Agra-Kanpur section of the 
National Highway No. 2 in Uttar 
Pradesh (MUR 377) 
(Deb. 18, Vol. III, 18-0B-2004) 
Col. 512 

Need to construct a two-way road in 
Oddanchatram town on Dindigul-
Palani-Coimbatore-Bangalorc National 
Highway No. 209 in Tamil Nadu 
(MUR377) 
(Deb. I, Vol. II, 05-07-2004) 
Col. 277-78 

Need to declare Banda-Behraich State 
Highway as National Highway and 
sanction necessary funds for its 
development (MUR 377) 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 803 

Need to ensure proper maintenance of 
National Highways between Deoria 
and Balia in U .P.(MUR 377) 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.B02 

Need to undertake repair work on the 
National Highway between Paswan 
Chowk and Musarigharari via landaha 
in Hajipur, Bihar and also strengthen 
the bridges on Baya and Noon rivers 
(MUR377) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 422-23 

Need to upgrade and improve the 
condition of road between Sukinda and 
Dubri crossing and four-Ianing the road 
be~een Panikoili and Barbil in Orissa 
as a part of the on going National 
Highway Project in the State (MUR 377) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 425 
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Nc:ed to widen and raise the land level of 
National Highway No. 77 between Janar 
and Saidpur in Bihar with a view to 
protect the people of Sitamarhi from 
floods (MUR 377) 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 546 

Repair of National Highways in Assam 
(Deb. I B, Vol. Ill, J 8-08-2004) 
Col. 147 

Road Accidents on NH-I 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 404-05 

New National Highways in Bihar .. , Scrapping ofNHDP 
(Deb. 3, Vol. II, 07-07-2004) (Deb. 8, Vol. II, 14-07-2004) 
Col. 204-05 Col. 85-86 

North-South Corridor Scheme in MP 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 116 

Old Bridges on NHs in Bihar 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 169-70 

Over-Bridges on Highways 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 171-82 

Pollution Along National Highways 
(Deb. I, Vol. II, 05-07-2004) 
Col. 118 

Privatisation of Construction and 
"Maintenance on NH 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 224 

Progress of Ahmedabad-Vadodara 
Expressway 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 235-37 

Railway Crossing or. National Highways 
in Rajasthan 
(Deb. 9, Vol. 11, 15-07-2004) 
CoL210 

Rehabilitation ofOustces 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 428-29 

Release of Funds for National Highways 
Projects 
(Deb. 8, Vol. II, 14-07-2004) 
CoL 72-73 

Repair. and Maintenance ofNH 
(Deb. 3, Vol. 11, 07-07-2004) 
901.228-29 

Six laning ofNH-24 
(Deb. 18, Vol. 111, 18-08-2004) 
Col. 260 

Sky-Boards on National Highways 
(Deb. IB, Vol. III, 18-08-2004) 
Col. 187-88 

Steps for Smooth Driving on National 
Highways 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 214 

Upgradation of Panwadi to Hoshiarpur 
Highway 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 101 

Upgradation of State Highways into 
National Highways 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 58-66 

Upgrading of National Highway-29 
(Deb. 18, Vol. Ill, 18-08-2004) 
Col. 282-83 

Vilaspur-Mungeli-Pondi as National 
Highway 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 96 

Widening ofNH Passage No.5 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 769-70 

Work on Kanpur-Lucknow National 
Highway 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 121-22 
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Work on National Highway 60 Natlonallntepwted Development Scheme 
(Deb. 8, Vol. II, 14.07-2004) Amount of assistance under National 
Col. ISS 

National Highways Authority oflndia 
Methodology Adopted by NHAI 

(Deb. II, Vol. Ill, ] 1-01-2004) 
Col. 4 1 1-14 

National Houling Bank 

National Housing Bank 
(Deb. 15, Vol. III. 23-07-2004) 
Col. 64 

National Human Rilhb Commission 

NHRC Workshops on Child Abuse 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 106 

National Hydroelectric Power 
Corporation 

Investment made by NHPC 
(Deb. 7, Vol. II, 13-07-2004) 
Co/. 155-60 

• National Identity Card 
Multi purpose National Identify Card 

(Deb. 17, Vol. Ill, . .17-08-2004) 
Col. 145-46 

National Institute for Public: Co-operation 
and Child Development 

Awareness Camps Organised by NIPCCD 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 303-05 

National Institute of Fashion Technology 

Centres ofNIFT 
(Deb. 20, Vol. VlIl. 20-08-2004) 
Col. 138 

NationallnstltuteofOrpnic Farming 

Setting up of National Institute of Organic 
Fanning 
(Deb. 16, Vol. III, t 6-08-2004) 
Col. 162 

Integrated Development Scheme 
(Deb. 14, Vol. III, 22-01-2004) 
Col. 75 

National Judicial Commission 
National Judicial Commission 

(Deb. 5, Vol. 1·1, 09-07-2004) 
Col. 84 

National Ubrary 
National Library for Ancient Scriptures 

(Deb. 9, Vol. II, t 5-07-2004) 
Co/.66 

National Museum 
Theft from National Museum 

(Deb. 9, Vol. II, 15-07-2004) 
Col. 286 

National Nutrition Mission 
Natio~ Nutrition Mission 

(Deb. 7, Vol. II, 13-07-2004) 
Col. 284 

National Parks 
Development of National Parksi 

Sanctuaries 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 210-30 

Establishment of National Parks/ 
SanctuarieslBio-sphere Reserves 
(Deb. 21, Vol. IV. 23-08-2004) 
Col. 335-31 

Private Sector Participation in 
Development of National Parks 
(Deb. 21, Vol. IV. 23-08-2004) 
Col. 352-53 

Protection of Wildlife in Flood Affected 
National Park 
(Deb. 6. Vol. II. 12-07-2004) 
Col. 383-84 

Release of Rabbits and Pigs into Sanjay 
Gandhi National Park 
(Deb. II. Vol. III, 19-07-2004) 
Col. 126-27 
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Strengthening of Security of National National Seeurity Council 
Parks Constitution of National Security Council 
(Deb. 21, Vol. N, 23~8-2004) Col. 354 and Advisory Board 

NationalRailRo.dProjeds (Deb. 24, Vol. IV, 26-08-2004) 

Construction of Bridges and National Rail 
Road Projects 
(Deb. 24, Vol. IV, 26-0S-2004) 

, Col. 137 

Nation.1 Savini Scheme 
National Saving Scheme 

(Deb. 10, Vol. II, 16-07-2004) 
Col. 124-25 
(Deb. 2~, Vol. VIII, 20-08-2004) 
Co1.2S4-55 

National Savings Alent 
Ceiling on Remittance of Amount by 

Agents 
(Deb. IS, Vol. III, 23-07-2004) 
Col.IS7 

National Savings Certificate 
Theft ofKVPs and NSCs 

(Deb. 18, Vol. Ill, 18-0S-2004) 
Co1.15Q-68 

National Savings Organisation 
Restructuring of National Savings 

Organisation 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 106-07 

National Scbeme for Liberation and 
Reh.biHtation orScavenlen 

Central Assistance under NSLRS 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.2SS-S9 

Col. 300-01 
N.tion.1 Shipping Bo.rd 
National Shipping Board-Election to 

Committee 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 283-84 

N.tion.1 Slum Development Programme 
Additional Financial Assistance under 

NSDP 
(Deb. 17, Vol.III,17-OS-2004)Col.l60 

National Sports Development Fund 
National Sports Development Fund 

(Deb. 16, Vol. III, 16-0S-2004) 
Col. S-IS 

National Sports Federations 
Assistance to National Sports Federations 

(Deb. I, Vol. II. 05-07-2004) 
Col. 249-50 

Nation.1 Sports Policy 
National Sports Policy 

(Deb. 16, Vol. III, 16-08-2004) 
Col. 373-74 

Nation.1 Steel Consumer's Council 
Meeting of National Steel Consumer's 

Council 
(Deb. 7, Vol. II. 13-07-2004) 
Col. 340-41 

National Steel Regulatory Commission 
Constitution of National Steel Regulatory 

Implementation ofNSLRS Commission 
(Deb. 12, Vol. Ill, 20-07-2004) I (Deb. 2, Vol. II, 06-07-2004) 
Col. 52-53 Co1.318-19 

Nation.1 Seeurity Advisory Board i Nation.1 Stock Exchange 
Constitution of National Security Council 

and Advisory Board 
(Deb. 24, Vol. IV, 26-08-2004) 

• Col. 300-0 I 

Curbing Malpractices on Trading in BSE 
andNSE 
(D'eb. IS, Vol. III, 23-07-2004) 
Col. 185-86 
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National Textile Corporation 

Basic Pay ofNTC Workers 
(Deb. 20, Vol. VIIl. 20-08-2004) 
Col. 90-91 

Assistance to. States to Combat Drought 
Situation 
(Deb. I I, Vol. III, 19--07-2004) 
Col. 32-36 

Avalanche/Heavy Snowfall 
(Deb. 17, VoI.JIl, 17-08-2004)COI.4S3 

Purchase ofNTC Land by Railways 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 161-62 Death of Animals due to FloodslDrought 

Use of Vacant Land 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 171 

VRSinNTC 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 19K 

National Thermal Power Corporation 
Construction of ASH-DYKE 

(Deb. 17. Vol. III, 17-08-2004) 
Col. 142-43 

Environmental Clearance to NTPC 
Projects 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 379-80 

Expansion of NT PC Power Projects 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 322-24 

Generation of Power by NTPC 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 302-04 

Loss to NT PC due to SEBs 
(Deb. 2, Vol. II, 06-07·2004) 
Col. 281.s2 

Outstanding Dues of NT PC on SEDs 
(Deb. 12, Vol. III, 20·07·2004) 
Col. 290-92 

Tour Conducted by the Official 
(Deb. 17, Vol. III, 17·08·2004)' 
Col. 380-86 

Natural Calamidn 
Assistance to Maharashtra to Combat 

Drought Situation 
(Deb. 6, Vol. II, 12-07·2004) 
Col. 320·21 

(Deb. 21, Vol. IV, 23-08-2004) 
Col. 206-08 

Drought Prone Area Programme in 
Rajasthan 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 426-27 

Flood Affected States 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 216-20 

Flood and Erosion in Assam 
(Deb. II, Vol. III, 19-07-2004) 
Col. 338-39 

Flood Control in States 
(Deb. 21, Vol. IV, 23·08·2004) 
CoI.S9-61 

Foodgrains for Relief Package 
(Deb. 6, Vol. II, 12.07-2004) 
Col. 193-96 

Natural Calamity 
(Deb. 2, Vol. II, 06.07-2004) 
Col. 111·16 

Ned to provide relief to the people affec::ted 
due to severe cyclone in Gonda district, 
Uttar Pradesh (MUR 377) 
(Deb. 3, ~I. n, 07-07-2(04) Col. 329 

Need to check recurrent floods in Banka 
district of Bihar and ensure adequate 
relief meuures to the affected people 
(MUR377) 
(Deb. 6, Vol. II, 12·07·2004) 
CoI.4IJ·12 

Need to construct embankments on rivers 
in Maharajganj, Uttar Pradesh with a 
view to protect it from flood water of 
rivers orighlating from Nepal 
(MUR377) 
(Deb. 7, ~1.n,13-07.2(04)CoI.424 
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Need to provide houses under rural 
development project to the people 
displaced by floods caused by 
Venganga River in Bapera village of 
Bhandara Parliamentary Constituency, 
Maharashtra 
(Deb. 9, Vol. II. I S'()7-2004) Col. 449 

Need to provide relief to the people 
affected due to heavy rains and cloud 
burst in Uttaranchal (MUR 377) 
(Deb. 3, Yol. lI, 07-07-2004) 
Col. 327 

Norms for Natural CaJamities Assistance 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 33-36 

Repair of Roads Damaged by Floodl 
Heavy Rains 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.6S0-SI 

Tremors in Delhi Region 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 119-22 

Victims of Natural Calamities 
(Rehabilitation and Financial 
Assistance) Bill, 2004 - Int. 
(Deb. S, Vol. II, 09-07-2004) 
CoI . .329 

Natural Gas 
Constitution of sub-Group on 

Transportation and Demand 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 119 

Consumption of Natural Gas in the 
Country 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 343-45 

Diversification in Crude IIld au Shipping 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 292 

Increase in Consumption of Natural Gas 
(Deb. 14, Yol. Ill, 22-07-2004) 
CoJ.I94 

Natural Gas for Power Generation 
(Deb. 7, Vol. II, 13-07-2004) 
CoI.SQ-SI 

Production of Natural Gas 
(Deb. 9, Vol. II, 15-07-2004) 
CoI.41-S0 

Setting up of Gas and Coal based Plants 
(Deb. 17, Vol. 1I1, J 7-08-2004) 
CoJ.30J-04 

Setting up of Gas based Power Plants 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 224-26 

Subsidy on Petroleum, Diesel and Natural 
Gas 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 71-72 

Supply of Natural Gas through Gas Pipe 
Line by GAIL 
(Deb. 24, Vol. IV, 26-08-20(4) Col. 240 

Naturopathy 
Inclusion of Yoga and Naturopathy in • 

MBBSCourse 
(Deb. 23, Vol. IV, 2S-01-2004) 
Col. It7-11 

Navodaya Vldyalayas 
KendriyalNavodaya Vidyalayas 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 260-64 

Opening of Navodaya Vidyalayu 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 364-74 

Vacant Posts in KVs and NVs 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 272-74 

NIt)' 
Import of Natural Gas from Bangladesh Ezhimala Naval Academy 

(Deb. 24. Vol. IV, 26-08-2004) (Deb. 9, Vol'. II, 15-07-2004) 
Col. 239-40 Col. 150-51 
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Nllalism 
Meeting ofNaxal Affected States 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 396-97 

Naxalism 
(Deb. 2, Vol. II. 06-07-2004) 
Col. 254-55 

Naxalite Violence 
(Deb. 17, Vol. III, 17.08-2004) 
Col. 20-22 

Nasalite Areas 
Mobile Service in Naxalite Areas 

(Deb. 3, Vol. II, 07-07-2004) Cql. 84 
NBCFDC 
Welfare.Schemes for Backward Classes 

through NBCFDC 
(Deb. 9, Vol. II, 1 S-07-2004) Col. 77 

NCC 
Awards ofNCC Cadets 

(Deb. 19, Vol. III, 19-08-2004) 
Col. 327-30 

Misuse ofNCC Fund 
(Deb. 19, Vol. III, 19-08-2004) 
Col.217-IS 

NCERT 
Inquiry against NCERT 

(Deb. 2, Vol. II, 06-07-2004) Col. 161 
NCERTBooks 

(Deb. 7, Vol. II, 13-07-2004) 
Col. 37-40 

NCERTText Books 
(Deb. 23, Vol. IV, 2S-01-2004) 
CoI.3IS-16 

Removal of Official 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 292-93 

NCPL 
ILO Support to NCPL inA.P. 

(Deb. 21, Vol. IV, 23-01-2004) 
Col. 162 

I Nedane ... I"pat Ltd. 
Fate ofNeelanchallspat Ltd. 

(Deb. 1, Vol. II, 13-07-2004) Col. 253 
Nehru YUVl Kendra. 
Functioning of Nehru Yuvak Kendra 

(Deb. 1, Vol. II, 05-07-2004) 
Col. 262-66 

Funds to NYKS 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 382-90 

Nehru Yuva Kendras 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 124-21 
(Deb. 2 I, Vol. IV, 23-01-2004) 
Col. 342-46 

Nehru Yuva Kendras in Himachal Pradesh 
(Deb. 1, Vol. II, 05-07-2004) 
Col. 172-73 

Nehru Yuva Kendras in West Bengal 
(Deb. 2 I, Vol. IV, 23-01-2004) 
Col. 284-81 

NOOs Working for Youth through NYKs 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 251-59 

Nellhbourlnl Countries 
Illegal Occupation of Areas by 

Neighbouring Countries 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 254-55 

Setting up of Hydro Power Project in 
Neighbouring Countries 
(Deb. 23, Vol. IV, 25-01-2004) 
C01.2SD-82 

Talks with Neighbouring Countries on 
Terrorism 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 11-12 

Nepal 
Assistance to Power Projects in Nepal 

(Deb. 17, Vol. III, 17-01-2004) 
Col3S-31 
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Need to construct embankments on rivers 
in Maharajganj, Uttar Pradesh with a 
view to protect it from flood water of 
rivers originating from Nepal 
(MUR371) 
(Deb. 7, Vol. II. I 3-07-2004) Col. 424 

Protest Lodged with Nepal 
(Deb. 3. Vol. II. 07-07-2004) 
Col. 279-110 

Smuggling along Indo-Nepal Border 
(Deb. 20. Vol. VIU.,20..01-2004) Col. 2SS 

Nm 
Allocation of Funds for Development of 

Horticulture and Agriculture in NER 
(Deb. 16. Vol. III, 16-01-2004) 
Col. 22S-34 

Special Fund for NER 
(Deb. 21. Vol. IV. 23-08-2004) Col. 79 

NetheriaDd 
Cotton Project Financed by Netherland 

(Deb. 16, Vol. III, 16·01·2004) 
Col. 96-97 

Nevil UaDite Corporation (NLC) 
Compensation paid by NLC 

(Deb. 23. Vol. IV. 25-01·2004) 
Col. 563-65 

Income trom NLC 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.n0-71 

New Cndit Policy 

New Credit Policy 
{Deb .• a. \b1.1I, 16-07-20(4) Col. 83 

N_ DeIhl MUDldpal CO.Ddl 

Vacant Posts in NDMC Schools 

Newspaper 
Newspapers from Sikkim 

(Deb. 14, Vol. III. 22-07-2004) 
Col. 66-68 

Night Bauan 
Night Bazaars 

(Deb. 21, Vol. IV, 23-08-2004) Col. 273 
Ninth Fin Year Plan 
Electrification of Rail Lines during Ninth 

Five Year Plan 
(Deb. 9, Vol. II, 15-07-2004) 
Col.415-16 

Nirmal Bharat 
Constitution of Consultative Committee 

forVAMBAY 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 245-41 

.NJSCAIR 
Additional Charlcs to Officials 

(Deb. 13, Vol. III. 21-07·2004) 
Col. 172-73 

Nobe.Prtze 
Theft of Nobel Prize Medal 

(Deb. 2, Vol. II. 06-07-2004) 
Col. 71-72 

NOIDA 
Reservation in Allotment of FlatslPlots in 

NOIDA 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 79 

NOD GoveralDHtal Orp ..... tlon(l) 

Allocation of Fundi to NGOs 
(Deb. II, Vol. m. 18·01·2004) 
Col. 129 

(Deb. 23, Vol. IV, 2S·01·2004) 
CoL 294-9S Assistance to NOOs 

(Deb. 16, Vol. III, 16·01·2004) 
Col. 99-122 New EspioratioD Ueeuiaa Polley 

BlocklAwarded in NELP Auiltance to NGOa by CAPART 
(Deb. 9, Vol. II, 15.07·2004) (Deb. 9, Vol. II, 15.07.2004) 
Col. 132·36 Col. SI 
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··Assistance .to NGOs for Cancer Awareness I NGOs Assisting Terrorist Groups in North 
(Deb. 23. Vol. IV. 25-08-2004) East 
Col. 753-56 (Deb. 12, VoL Iii, 20-07-2004) 

Criteria for Assistance to NGOs Col. 29-30 
(Deb. 17, Vol. III, 17-08-2004) NGOs Engaged in Development of 
Col. 433-S4 Primitive Tribes 

EducationofChildrenbyNGOs (Deb. 17, Vol. III. 17-08-2004) 
(Deb. 12. Vol. III. 20-07-2004) Col. 82-86 
Col. 138-39 

Financial Assistance to bogus NGOs 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 384-88 

Financial Assistance to Voluntary 
OrganisationINGOs 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 48-58 

Foreign Assistance to NGOs 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 342-50 
(Deb. 17. Vol. III, 17-01.-2004) 
Col. 361-72 

Funds to NOOs 
(Deb. II, Vol. III, 11-01-2004) 
Col. 311-34 

Funds to NGOs Engaged in Health Care 
Schemes 
(Deb. 11, Vol. III, 18-01-2004) 
Col. 18-93 

Funds to NGOs for Education and Training 
of Helpless Children 
(Deb. 19. Vol. III, 19-01-2004) 
Col. 282-86 

Funds Unutilized by Artisans 
International Foundation 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 201-02 

NGO Nexus with Terrorists 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 223-2S 

NGO's in Family PlaMing Programme 
(Deb. 13, Vol. Ill, 21-07-2004) 
Col. 425-26 

NGOs in Health and Family Welfare 
Programme 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 196 

NGOs Involved in Environmental Projects 
(Deb. II, Vol. III, 19-07-2004) Col. 39 

NGOs Under WCD Programmes 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 15-24 

NGOs Working for Youth throu,h NYKs 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 251-59 

Proposal from NGOs in Tamil Nadu 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 456-57 

Non-Bankinl COIIPlnies 
Ban on Non-Banking Companies 

(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 322-23 

Non-Banking Finance Companies 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 294 

Public Deposit by Non-Banking 
Companies 
(Deb. 5, Vol. II, 09-07-2004) 
CoI.204-OS 

Single Regulatory Authority for Non-
Banking Companies 
(Deb. IS, Vol. 10, 23-07-2004) Col. 194 

Noa-Convendonl. EDtI'l)' Sources 
Funds Allocated to Chhattisgam for NCES 

(Deb. 7, Vol. II, 13-07-2004) 
CoI.163~ 
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O(;ean Thermal Energy Plant 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 621-22 

Progress in Non-Conventional Energy 
Sources 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 33742 

Promotion ofNCES 
(Deb. 23. Vol. IV, 25-08-2004) 
Col. 394-95 

Promotion of Non-Conventional Energy 
Sources 
(Deb. 17. Vol. ",, 17-08-2004) 
Col. lSI-52 

Review ofNCES Programmes 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 422-30 

Setting up of Biogas Plants 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 272-77 

Setting up of Rice Husk Ash Based Power 
Plants 
(Deb. 2, Vol. II, 06-07-2004) Col. 183 

Non-Performing Assets 
Legislation for Recovery ofNPA 

(Deb. 15, Vol. III, 23-07-2004) 
Col. 13940 

Non-performing Assets under EPF 
(Deb. ii, Vol. III, 19-07-2004) 
Col. 19-20 

NPAofPunjab and Sind Bank 
(Deb. 10, Vol. II, 16-07-2(04) Col. 131 

NPAsoflFCI 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 271-72 

Recovery of Non-Perfonning Assets 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 24 1-44 

Recovery of Non-Performing Assets 
(NPAs) oflRCTC 
(Deb. 19, Vol.lJI,19-o8-2(04)CoI. 320 

Non-plan Expenditure 
Non-plan expenditure - B.G Presentation 

(Deb. 4, Vol. II, 08-07-2004) 
Col. 25 

Non-proliferation 
Indo-US Talks on Proliferation 

(Deb. 13. Vol. 111,21-07-2004) 
Col. 209 

Non-Resident Indians 
Capital Investment by NRls 

(Deb. 15, Vol. III, 23-07-2004) 
Col. 56 

Dual Citizenship to NRls 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 45 

Foreign Exchange inflows from NRls 
(Deb. 3, Vol. II, 07-07-2004) 
.Co1.255 

Need to look into the problem of increasing 
incidents of desertion of girls from 
Punjab married to Non-Resident 
Indians (MUR 377) 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 324-25 

New Ministry for NRls 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 256 

Non-Resident Indian Labourers 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 381-82 

NRI Remittances through Post Offices 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 682 

NRls Cities in Various States 
(Deb. 23, VoJ.1Y, 25-08-2(04) Col. 578 

Problems ofNRls in Gulf Countries 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 277-78 

S81 Scheme for NRI 
(Deb. 10, Vol. II, 16-07·2004) 
Col. 235 
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Voting Rights to NRI 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 328 
(Deb. 5, Vol.Il,09-07-2004)Col. 166 

North Eastern Coal Field 
Assistance to North Eastern Coal Field 

(Deb. 15, Vol. Ill, 23-07-2004) 
Col. 117-18 

North Eastern Region 
Bamboo Flowering 

(Deb. II, Vol. III, 19-07-2004) 
Col. 120-22 

Debt of North-Eastern States 
(Deb. 20, Vol. VIII, 20-08-2004) 
CoI.165~ 

Development of North Eastern Region 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 129-130 

Development of North Eastern States 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 250 

Development of Rural Industries in North-
Eastern Region 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 209-12 

Development Projects 
(Deb. 17, Vol. III, 17-01-2004) 
CoI.4J7 

Electronic; Telephone Exc;hanges in NE 
Region 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 565-66 

Fl's Assistance to Assam and N .E. States 
(Deb. IS, Vol. III, 23.07-2004) 
Col. 51-60 

Godowns in N.E. States 
(Deb. 6, Vol. II, 12"-07-2004) 
Col. 213-84 

Hostels in North·Eastern States 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 385-87 

Hydro Power Projects in North Eastern 
Region 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 393-95 

Industrial Backwardness in N.E.Region 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 234-35 

Integrated inter-state Tourist Rout in 
North-East 
(Deb. 16, Vol. Ill, 16-08-2004) 
Col. 137 

Job Opportunities in North Eastern State 
(Deb. 2, Vol. II, 06-07-2004) 
CoJ.105-08 

Loans Advance by PSB in North Eastern 
States 
(D.eb. 1 S, Vol. III, 23-07-2004) 
Col. 134-36 

Metre Gauge/Broad Gauge Rail Lines in 
NER 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 142 

Mid Term Fiscal Reforms Programmes 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 110-82 

Militancy in North-Eastern States 
(Deb. 12, Vol. Ill, 20-07-2004) 
Co1.l70-71 

Mini Horticulture Mission for NER 
(Deb. I, Vol. II, OS·07-2004) 
Col. 14-16 

Mobile and WLL Service in North Eastern 
Region 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 383-86 

NGOs Assisting Terrorist Groups in North 
East 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 29-30 

North Eastern Council Plan 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 135-36 
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North Eastern Region (NER) - B.G. 
Presentation 
(Deb. 4. VoI.II,08-07-2004)CoI.23 

Population in North East State 
(Deb. 23. Vol. IV, 25-08-2004) 
Col. 257-58 

Protecfion ofBiodiversiry in North Eastern 
Region 
(Deb. II, Vol. lIJ, 19-07-2004) 
Col. 287-92 

Regional Pharmacy Institutes 
(Deb. 13, Vol. 111,21-07-2004) 
Col. I 73-7S 

Reserved Seats for North Eastern States 
forMBBS 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 107-09 

Scheme for North-Eastern States 
(Deb. 9, Vol. II, 15-07-2004) 
CoI.IS7~ 

Setting up of Agro and Rural Industries in 
N.E. 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 43-44 

Sharing of Power from Lower Subansiri 
Power Project 
(Deb. 17, Vol.lII,I7"()8-2004)Col.l96 

Special Armed Forces Act, 19S8 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 57-58 

Special Assistance for Infrastructure 
Development in NER 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 29-30 

Success ofPMRY in North Eastern Region 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 242-i3 

Task Force for Development and 
Promotion of Sports in N .E. States 
(Deb. 11, Vol. III,. 19-07-2004) 
CoI.5~ 

Notary Public 
Post of Notary Public 

(Deb. 15, Vol. III, 23-07-2004)' 
Col. 206-1 0 

NTC 

Modernisation ofNTC Mills 
(Deb. 5, Vol. II, 09-07-2004) 
Col. IOS..()6 

NTC Mills in Mumbai 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 137-38 

Pay Scale ofNTC Workers 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 233-34 

Revival ofNTC Mills in Gujarat 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 101 

Sale of Excess Land 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 59--70 

Sick NTC Mills 
(Deb. S, Vol. II, 09-07-2004) 
Col. 53-57 

Nuclear Doctrine 
Common Nuclear Doctrine among India, 

China and Pakistan 
(Deb. 3, Vol. II, 07-07-2004) 
CoI.SI 

Nuclear Power 
Generation of Nuclear Power 

(Deb. 8, Vol. II, 14-07-2004) 
Col. 24-29 

Nuclear Energy Prosramme 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 113-14 

Nurs" 
Establishment of Nurse Training College 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 495 

Rules and Regulations for Nurses 
(Deb. 19, Vol. III, 19-08-2004) 
CoL 139-40 
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Shortage of DoctorslNurses/Paramedics 
(Deb. 8, Vol. 11, 14-07-2004) 
Col. 272-73 

Nuning Homes 
Allotment of Land to Nursing Homes in 

Delhi 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 279-81 

ObscenIty 
Guidelines for Imposing Ban on 

Objectionable Scenes in Films 
(Deb. 24. Vol. IV, 26-08-2004) 
Co1.307~8 

Need to take steps to preview the 
programmes of private TV channels 
with a view to eliminate airing of 
objectionable and vulgar shows 

Evasion ofTaxes by Private Hospitals and (MUR 377) 
Nursing Homes (Deb. 12, Vol.lII,20~7-20(4)Col. 322 
(Deb. 10, Vol. II, 16-07-2004) I Observation by the Speaker 
Col. 119-20 i . . ., I Business Before the House-Observation 

Illegal NurSing Homes In Deihl : by the Speaker 
(Deb. 13, Vol. 111,21-07-2004) I (Deb. IS, Vol. 111,23-07-2004) 
Col. 244-45 Col. 2-3 

Nutrition Notices to raise issues involving 

Per-Capita Calorie Consumption 
(Deb. I, Vol. II, 05-07-2004) 
Col. 126-28 

Supply of Nutritious Food 
(Deb. I, Vol. II, 05-07-2004) 
Col. 142-44 

Obituary References 
Sad demise of Dr. K. Venkatagiri Gowda. 

S/Shri M.R. Krishna. Abdul Ghafoor, 

allegations of serious nature against 
Ministers-Ruling by the Speaker 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.40S.()9 

Ocean 
Saline Water Intrusion in Coastal Belts of 

West Bengal 
(Deb. II, Vol. III. 19~7-2004) Col. 255 

Sea Erosion 
(Deb. II, Vol. III, 19~7-2004)Col. 79 

Hirendra Nath Mukerjee Oeean Wave Energy 
aping 0 ean ave nergy (Deb. 16, Vol. \11, 16-08-2004) It' fOc W E 

Col. 1-6 (Deb. 12, Vol. 111, 20-07-2004) 
Sad demise of Shri Jang Bahadur Singh! Col. 21 I 

Patel I Orncial Language 
(Deb.15,Vol.lII,23~7-2004)Col.l D I . fTiI La g ec aratlon 0 e ugu ngua e 

Sad demise of Shri Ram Kinkar,Shri Daulat i (Deb. 12, Vol. JII, 20-07-2004) 
Mal Bhandari and Shri Vitthal Baburao I Col. 209-1 I 
Tupe i Neglect of Hindi Language 
(Deb. 7. Vol. II, 13-07-2004) I (Deb. 12. Vol. Ill, 20-07-2004) 
Col. \-3 CoI.IOI~2 

Sad demise ofShri Ramchandra Veerappa 
(Deb. 11. Vol. III, 19-07-2004) 
Col. 1-2 

Promotion of Hindi Language 
(Deb. 12. Vol. III. 20-07-2004) 
Col. 57-60 
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Offshore Exploration Drilling Contracts I Strike by ~orkers of Public Sector Oil 
Offshore Exploration Dri"ing Contracts : Companies 

(Deb. 24. Vol. IV. 26-08-2004) I (Deb. 9, Vol. II. 15-07-2004) 
Col. 287 ' Col. 109 

Oil & Natural Gas Project 
ONGC Project in Russia 

(Deb. 24, Vol. IV, 26-08-2004) 
Co1.108~ 

Subsidy given by ONGC to BPCL and 
Indian Oil Corporation 
(Deb. 24. Vol. IV, 26-08-2004) 
Col. 325-26 

. . Oil Depot 
011 and Na'ura' Gas Corpor".on 

Fire in BetaipurOil Depor 
Expenditu~e lncur~ed by ONGC on I (Deb. 24. Vol: IV. 26-08-2004) 

Exploration and Discovery I' Col. 97 
(Deb. 9, Vol. II. 15-07-2004) 
Col. 287-88 I Oil Exploration. .. 

Farmer's Land Acquired by IOC/GAILI ' Offshore Exploration Dnlhng Contracts 
ONGC (Deb. 24, Vol. IV, 26-08-2004) 
(Deb. 24, Vol. IV, 26-08-2004) Col. 287 
Col. 22-23 Oil Extraction 

Gas in Godavri Basin 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 190-91 

Merging BPCL and HPCL with ONGC and 
CILwithlOC 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 74-75 

Offshore Exploration Drilling Contracts 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 287 

Extraction of Oil from Sick Wells 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 306-07 

011 Fields 
Exploration of Oil fields with the Help of 

Bacteri~ 
(Deb .. 9, Vol. II, 15-07-2004) 
Col. 188 

Oil Fields Discovered in the Country 
(Deb. "', Vol. II, 15-07-2004) 

ONGC Entrance into Power Generation Col. 399-400 
(Deb. 19, Vol. III, 19-08-2004) Oil Pool Defidt 
Co1.J69-71 

Oil Pool Deficit Power Plant by ONGC in Gujarat and 
Tripura 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 347 

(Deb. 14, Vol. III, 22-07-2004) 
Col. 149-50 

Oil Sector 
Profit earned by ONGC 

(Deb. 19, Vol. III, 19-08-2004) 
Col.IOS-09 

Creation of Mega Players in the Oil Sectors 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 320 

Oil Companies Oil Wells 
Freedom to Oil Companies to Revise Price I Oil Wells in Barmer 

(Deb. 24, Vol. IV, 26-08-2004) I (Deb. 19, Vol. 
Col. 359-60 Col. 240-4 I 

III, 19-08-2004) 
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Ollseeds I Plans for Olympic Games 2008 
Oilseed Cultivation in Jharkhand ! (Deb. 16. Vol. III. 16-08-2004) 

(De~. 6, Vol. II. 12-07-2004) I Col. 135 
Col. 192-93 i Selection of Sports persons for Olympic 

Production of Oilseed I (Deb. 16. Vol. III, 16-08-2004) 
(Deb. II, Vol. III, 19-07-2004)! CoI.369-72 
Co1.l37-46 Ii Unfair Se.lection of Wrestlers for Athens 

Production of Pulses and Oilseeds OlympIC 
(Deb. 6, Vol. II, 12-07-2004) i (Deb. 16, Vol. III. 16-08-2004) 
Col. 267-70 I' Col. 451-52 

Production of Pulses in Rajasthan Olympic Torch 
(Deb. 6, Vol. II, 12-07-2004); OlympicTorchRelay 
Col. 329-30 I (Deb. I, Vol. II, 05-07-2004) 

Production of Pulses. Cereals, Oilseeds I' Col. 14 
(Deb. II. Vol. III, 19-07-2004) Open General Licence Scheme 
Col. 259-64 I I Fruits under OGL 

Shortage of Groundnut and Arhar Seeds (Deb. 5, Vol. II, 09-07-2004) 
(Deb. 6, Vol. II, 12-07-2004) Col. 157-58 
Col. 272-73 

Open Sky Policy 
Stock of Pulses and Oilseeds 

(Deb. 21, Vol. IV, 23-08-2004) I OpenSkyPolicy 
Col. 340 I (Deb. 23, Vol. 

Col. 98 
Supply of Groundnut and Sesame Seeds 

(Deb. 16. Vol. III. I 6-08-2004) Col. 137 j Opinion Polls 

IV. 25-08-2004) 

Old Age Pension Ban on Opinion Polls 
N d d k h (Deb. 9, Vol 11. 15-07-2004) 

ee to man alory ta e t e ~ 

recommendations of the Local Area' Col. 151 
Member of Parliament for sanctioning Optical Fibre Cables 
old age pension (MUR 377) Linking of Telephone Exchanges with 
(Deb. 18, Vol. 111. 18-08-2004) , Optical Fibre Cable 
Col. 510 (Deb. 13. Vol. 111.21-07-2004) 

Olympic Games Col. 230-36 

Athens Olympics, 2004 Optical fibre Cable 
(Deb. I. Vol. II, 05-07-2004) (Deb. 23. Vol. IV, 25':08-2004) 
Col. 145-46 Col. 725-26 

Indian Athletic Team Optical Fibre Cables in Uttar Pradesh 
(Deb. 16, Vol. III, 16-08-2004) (Deb. 3, Vol. II, 07-07-2004) 
CoI.419 Col. 149-50 

Olympic Games Optical Fibre Cables in Uttaranchal 
(Oeb. 16, Vol. III, 16-08-2004) (Deb. 3, Vol. II, 07-07-2004) 
Col. 305 Col. 172-76 
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Optical Fibre Line in UP 
(Deb. 13. Vol. III. 21-07-2004) 
Col. 281-379 

Supply of Optical Fibre Cable by HCL to 
Rail Tel Department 
(Deb. 24. Vol. IV, 26-08-2004) 
Col. 112-13 

Condition of National Highways in Orissa 
(Deb. 8, Vol. II. 14-07-2004) 
Col. 187-88 

Conservation and Preservation of 
Archival Records 
(Deb. 24, Vol. 1 V, 26-08-2004) 
Col. 80-81 

Ol"lan Tnnsplants Conservation Work of Jagannath Temple 
Legislation for Organ Transplants (Deb. 9, Vol. II. 1'-07-2004) 

(Deb. 18. Vol. III. 18-08-2004) Col.l63 
Col. 131-32 I D.P.E.P. 

Organic Farminl 
Expon of Organic Farm Produce 

(Deb. 6. Vol. II. 12-07-2004) 
Col. 384 

Setting up of Regional Centres for Organic 
Farming 
(Deb. 6. Vol. II. 12~07-2004) 
Col. 304-05 

Orissa 
Additional Financial Assistance to Orissa 

under AUWSP 
(Deb. 12. Vol. III, 20-07-2004) Col. 229 

Allocation for Special Programmes in 
Orissa 
(Deb. 18, Vol. Ill, 18-08-2004) 
Col. 84-85 

Anandpur Barrage Project of Orissa 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 187 

Assistance to Orissa for Flood Control 
(Deb. 6, Vol. II. 12-07-2004) 
Col. 302-03 

Centrally Aided Schemes ill Towns of 
Orissa 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 28S-86 

Committee on Watershed Development 
Programme 
(Deb. 14, Vol. III. 22-07-2004) 
Co1.24Q-41 

i (Deb. 2, Vol. II. 06-07-2004) 
Col. 90-92 

Dairy Development Project in Orrisa 
(Deb. 21. Vol. IV. 23-08-2004) 
Col. 400-0 1 

Daitari-Banspani Railway Line Project in 
Orissa 
(Deb. 19, Vol. III. 19-08-2004) 
Col. 149-S0 

Expon Potential 
(Deb. 15, Vol. III. 23-07-2004) 
Col. 181-86 

Extension of Coffee Plantation in Orissa 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 91 

Failure ofWLL System in Orissa 
(Deb. 13, Vol. 111.21-07-2004) 
Col. 130-31 

Financial Package to Orissa 
(Deb. 23. Vol. IV, 25-08-2004) 
Cq1.S40-41 

Functions Performed by TRIFED 
(Deb. 17. Vol. Ill. 17-08-2004) 
Col. 336-40 

Gem Stones in Orissa 
(D~b. 20, Vol. VIII, 20-08-2004) 
CoI.266~7 

Gold Mining in Orissa Coast 
,(Deb. 20, Vol. VIII. 20-08-2004) 
Col. 105 
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Income Tax Arrears in Orissa 
(Deb. 5, Vol. II, 09-07-2004) 
Col.217-18 

Kanpur Irrigation Project of Orissa 
(Deb. I, Vol. II, 05-07-2004) 
Col.117-1S 

Loss to East Coast Railway by Bifurcation 
of Orissa 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 121-29 

LPG Agencies and Petrol Pumps 
Functioning in Orissa 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 243-44 

Mining in Orissa 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 169-70 

Need to construct a rail line between 
Khammam in Andhra Pradesh and 
Dhanantri in Chhattisgarh via 
Malkangiri, Jeypore, Nawarangpur and 
Umerkot in Orissa (MUR 377) 
(Deb. I, Vol. II, 05-07-2004) 
Col.27S 

Need to ensure proper maintenance of the 
WLL System installed in Balasore 
Telecom Circle of Orissa (MlIR 377) 

Need to release special funds under the 
.Jndira Awas Yojana for re-constructing 
the damaged houses in Ganjam district 
of Orissa (MUR 377) 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 501 

Need to sanction funds for setting up of 
All India Institute of Medical Sciences 
at Bhubaneswar, Orissa (MUR 377) 
(Deb. 24. Vol. IV, 26-01-2004) 
Col. 394·95 

Need to take steps to solve the problem 
of scarcity of drinking water in 
Berhampur Parliamentary 
Constituency, Orissa (MUR 377) 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.4lO 

Need to upgrade and improve the 
. condition of road between Sukinda and 

Dubri crossing and four-Ianing the road 
between Panikoili and Barbil in Orissa 
as a part of the Ort ~oing National 
Highway Project in the State (MUR 37,7) 
(Deb. 7, Vol. II. 13·07·2004) 
Col. 425 

New Gas Reserve Areas in Orissa and 
Andhra Pradesh 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 260 

(Deb. I, Vol. 11, 05-07-2004) Non-Functional ofPCO in Orissa • I 
Col. 282 I (Deb. 3, Vol. II, 07-07-2004) 

Need to provide a financial package for 
revival of hand loom industry in Orissa 
(MUR377) 
(Deb. 6, Vol. II, 12-07-2004) 
Co1.415-16 

Need to provide financial assistance to 
the Government of Orissa for enabling 
early completion forthe upper Indravati 
MUltipurpose Hydro Power Project in 
Kalahandi district (MUR 377) 
(Deb. I, Vol. II, 14-07-2004) 
Col. 341 

Col. 97 
Oil in Offshore of Orissa Coast 

(Deb. 14. Vol. 111, 22'{)7-2004) Col. 242 
Oil Refinery at Paradeep Port in Orissa 

(Deb. 14, Vol. III. 22-07-2004) 
CoI.217· 

Oriya Language 
(Deb. 17, Vol. III, 17·01-2004) 
Col.1I3 

Pending Projects of Orissa and Gujarat 
(Deb. 23. Vol. IV,2S-01-2004) 
Col. 317-'22 
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Pendin, Proposals of Orissa 
(Deb. 10, Vol. II, 16-07-2004) 
CoI.217-1~ 

Privatisation of Bauxite Exploitation in 
Orissa 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 619-20 

Progress in Rural Development in Orissa 
(Deb. 19, Vol. III, 19-01-2004) 
CoL 211-82 

Progress of Banspani-Daitari Line in 
Orissa 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 419 

Promotion of Self Help Group in Orissa 
(Deb. 15, Vol. III, 23-07-2004) 
CoL 120-22 

Promotion of Tribal Culture 
(Deb. 24, Vol. IV, 26-08-2004) 
CoL63~ 

Proposal for Khurda Road Dolangir 
8Jjlway Line in Orissa 
(Deb. 14, Vol. III, 22-07-2004) 
Col 61-62 

Protected Monuments ia Orissa 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 371-71 

Rail Line betweell Talcher and Bimlagarb 
(Deb-. 24,. Vol. IV, 26~08-2004) 
Col. 146-47 

Railway Bridge over River in Orissa 
(Deb. 9, VoI.ll,15-o7-2004)CoI.193 

Research and Training Activities 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 41-48 . 

Revival ofRourkela Steel-Plant 
(Deb. 17, Vol. Ill, 17-08-2004) 
Col. 254-5S 

SchemeslProgrammes for Tribal Areas of 
Orissa . 
(Deb. 23, Vol. IV, 25~08-2004) 
Col. 476-78 

Sea Beach Erosion in Orissa 
(Deb. II, Vol. III, 19-07-2004) 
CoI.1SS-S6 

Setting up of Medical College in Orissa 
(Deb. 13, Vol. Ill, 21-07·2004) 
Col. 244 

SGRYinOrissa 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 157-51 

Short Films on Imponant Personalities 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. ~01-o2 

Shortage of Gangmen in Khurda Road 
Division in Orissa 
(Deb. 14, Vol. III, 22-0!7-20'04) 
Col. 121-22 

Sports Facilities in Orissa 
(Deb. 16, Vol. Ill, 16·01.2004) 
Col. 271·79 

Status of Rail Projects in Orissa 
(Deb. 9, Vol. II, J 5-07·2004) 
CoL 296-300 

Telephone Facilities. in Orissa 
(Deb. 13, VQI. Ill, 21-07-2004) 
Col. 452-53 

Textile Mills in Orissa 
(Deb. 10, Vol. II, 16-07·2004) 
Col. 239-49 

Upgradation of Radio Stations in Orissa 
(Deb. 24, Vol. IV, 26·08-.2004) 
Col. 256-57 

Vacant Posts in Income Tax Department 
in Orissa 
(Deb. 5, Vol. II, 09-07·2004) 
Col. 170 . 

Village Grain Bank Scheme . 
(Deb. 12, Vol. Ill, 20-07-2004) 
Col. 295 

Water Disputes between Andhra Pradesh 
and Orissa 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 147-48 
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Watershed Developm~nt Programmes in 
Orissa 
(Deb. !4, Vol. III, 22-07-2004) 
Col. 22S-27 

World Bank Aided Projects in Orissa 
. (Deb. 10, Vol. II, 16-07-2004) 

Col.IS8 
World Bank and DFID Assistance to 

Orissa 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 238-39 

Orphanalel . 
I nsfttutionallN on-Institutional Services 

for Orphans/OrPhanaBes 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 334-40 

Orphans 
InstitutionallNon-lnstitutional Services 

for Orphans/Orphanages 
. (Deb. 24, Vol. IV, 26-08-2004) 

Col. 334-40 
ORS 

Manufacture of New ORS for Diarrhoea 
(Deb. 13, Vol. III, 21.07-2004) 
Col. 393 

Outstanding Dues 
Outstanding Dues of NT PC on SEBs 

(D,eb. 12, Vol. 111, 20-07-2004) 
Col. 290-92 

Outstanding Taxes against Companies 
(Deb. S, Vol. II, 09-07-2004) 
Co1.216-17 

Out~tanding Taxes against Corporate 
Houses 
.(Deb. S, yol. II, 09-07-2004) 
Col. 139 

Overbridges 

Construction of Overbridges in West 
Bengal 
(Deb. 24, Vol. IV, 26-0S-2004) 
Col. 143-4S 

Construction of Overbridges to connect 
Central Avenue with Western end of 
Nagpur Railway Station 
(Deti. 24, Vol. IV, 26-08-2004) 
Col. 24647 

Overseas Business Ventures 
Business Ventures Outside India 

(Deb.' 24, Vol. IV, 26-08-2004) 
Col. 247 

PacD,e 
Special Package to Punjab 

(Deb. 20, Vol. VIII, 20-08-2004) 
Col.2S9 

PIddy 

Centres for Procurement of Paddy . 
(Deb. I, Vol. II, 05-07-2004). 
Col. 209-10 

Damage of Paddy 
(Deb. II, Vol. Ill, 19-07-2004) 
Col. 156 

Heavy Ptemium for Paddy and Chilly 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 233-35 

Improved Varieties ofPaddy/Rice 
(Deb. 16, Vol. III, 16-08-20~4) 
Col. 32S-27 

Minimum SlAjlport Price for Paddy 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 371-72 

Non-Payment of Paddy Prices to Farmers 
(Deb. I, Vol. II, 05-07-2004) 
Col. 125-26 

Paddy Procurement Centres 
(Deb. ~I, Vol. IV, 23-08-2004) 
Col. 22-24 

Paddy Year 
(Deb. I, Vol. 11, 05-07-2004) 
Col. 124-2!!i 

Procurement of Paddy 
(Deb. 11, Vol. III, 19-07-2004) 
Col.2l4-IB 
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Production of Paddy 
(Deb. 16, Vol. JIl, 16-08-2004) 
CoL 139-40 

Production of Paddy in Jharkband 
(Deb. II, Vol. III, 19-07-2004) 
Col. 112 

Remunerative Price of Paddy 
(Deb. 16, Vol. Ill, 16-08-2004) 
Col. 503-08 

PadmubneAwardl 
Padmashree Awards 

(Deb. 17, Vol. Ill, 17-08-2004) 
Col. 188-89 

Painting 
Theft of Painting 

(Deb. 24, Vol. IV, 26-0S-2004) 
Coly 

Pakistan 
Abduction of Hindus in Sindh 

(Deb. 18, Vol. III, 18-08-2004) 
Col. 407-08 

Air Service between India and Pakistan 
(Deb. S, Vol. II, 09-07-2004) 
CoI.Bl 

Bus Service 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 269-70 

Common Nuclear Doctrine among India, 
China and Pakistan 
(Deb. 3, Vol. 11, 07-07-2004) 
Cot 51 

Distorted Publications by Pakistan 
(Deb. 8, Votll,l4-07-2004)CoI. 183 

Fencing on Indo-Pak Border 
(Deb. 2, Vol. II, 06-07-2004) Col. 22-26 

Indian Channels in Pakistan 
(Deb~ ~~VVol. Ill, 22-07-2004) 
CoI.3904CY • 

Indian Fbhermen in·Pakistani Jails 
(Deb. a, Vol. II, 14-07-2004) 
Col. 76-77 

Indian Youths in Pakistani Jails . 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 49 

Indo-Pak DO Level Talks 
(Deb. 7, Vol. II, 13-()7-2004) 
CoI.3aS 

Indo-Pak Talks on Drug Trafficking 
(Deb. 3, Vol. II, 07-07-2004) 
C.o1.222-23 

International Guarantee for Gas Pipelines 
passing through Pakistan 
(Deb. 14, Vol. HI, 22-07-2004) 
Col. 236-37 

Joint Patrol on Indo-Pak Border 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 192 

Killing of Pakistani Fishermen in Indian 
Waters 
(Deb. 3, Vol. II, 07-07-2004) 
COI.'17S 

Land Occupied by Army along Indo-Pak 
Border 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 191 

Meeting ofIndo-Pak Cultural Secretaries 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 3-4 

Need to solve the problems being faced 
by the Indians in getting visas from 
Pakistan High Court (MUR 377) 
(Deb. I, Vol. II, 05-07-2004) Col. 28 I 

Need to take suitable steps for ensuring 
the release oflndians jailed in Pakistan 
(MUR377) 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 420 

Non-NOTA Status to Pakistan 
(Deb. 3, Vol. II, 07-07-2004) 
CoI.1S9 

Pakistan', Control on KargiJ Peak 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 404 
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Pakistani and Bangladeshi in Voters List 
(Deb. S. Vol. II, 09-07-2004) 
Col. 121-30 

Peace Talks with Pakistan 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 41-43 

Proposal to Alter Indo-Pak Border 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 273 

Proposal to Export Diesel to Pakistan 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 56 

Re-opening Consulates by India & 
Pakistan 
(Deb. I, Vol. II, 14-07-2004) 
Col. 114-15 

Release ,,{Civilian Indian Prisoners from 
PakJails 
(Deb. I, Vol. II. 14-07-2004) 
Col. 201-02 

Release of Prisoners from Pak Jails 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 701-03 

Religious Places in Pakistan 
(Deb. II, Vol. III, 11-01-2004) 
Col. 96 

Unclaimed Bodies of Pakistani Soldiers 
(Deb. 19, Vol. III, (9...01-2004) 
Col. 333 

Wheat Export to Pakistan 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 130 

Withdrawal of Forces from Indo-Pak 
Border 
(D~~ 14, Vol. III, 22-07-2004) 
Coy~14 

Palace on Wbeels 
'Palace on Wheels 

(Deb. 9, Vol. II, 15-07-2004) 
Col. 34344 

Running of Palace on Wheels from 
Safdarjung Station 
(Deb. 19, Vol. III, 19-08-2004) 
Col. lSI 

PilmOil 
Import of Palm Oil 

(Deb. I, Vol. II, 05-07-2004) 
Col. 129-30 

PlnM .... a 
Excise Duty Earned from Pan Maula 

(Deb. 1 S, Vol. III, 23-07-2004) 
Col. 75-78 

Revival ofTraining Camps in PoK 
(Deb. 3, Vol. II, 07-07-2004) Paneha)'lltiRaJ 
Col. 93-94 Allocation of Funds to States under 

'Jtrengthening Ties with Pakistan Pancha)'llti ~ 
(Deb. I, Vol. II, 14-07-2004) (Deb. 24, Vol. IV, 26-08-2004) 
Col. 98 Col. 226-31 

Tea Export to Pakistan 
(Deb. 10, Vol. 11, 16-07-2004) 
CoL'lIS 

Threat from Plkistan and China on Sea 
Border 
(Deb. 14, VoL III, 22-07-2004) 
Col.l7 

Training Camps in PoK 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 19-20 

Amount Released to Pancba)'ltS 
(Deb. 24, Vol. IV, 26-08-2004) 
CoL294-95 • 

Bud,etIFundI of Pancba)'ltS audited by 
OtAO 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 102-43 

Chinese Model ofllural Development 
(Deb. 19, Vol •. III, 19-01-20Q4) 
CoL 227-29 . 
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Devolution of Powers to Panchayati Raj 
Institutions 
(Deb. 9, Vol. II, 1 5-07-2~04) 
Col. 7-10 

Direct Funding to Panchayats 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 391 

Direct Funding to Panchayats by U.K. 
(Deb. H, Vol. IV, 26-08-2004) 
Col. 355 

Diversion of Panchayati Fund 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 398 

Enforcement ofPanchayati Raj Act 
(Deb. 14, Vol. III, 22-07-2004) 

. Co1.26-28 
Funds for Panchayati Raj 

(Deb. 15, Vol. III, 23-07-2004) 
Col. 222 

Meeting ofCjdefMinisters on Panchayati 
Rig 
(Deb. 9, Vol. 11, 15-07-2004) 
CClI. 147-49 

Monito~g of Funds 
(Deb. 24, Vol. IV, 26-08-2004) 
CoI.,45-46 

Need to advise the Government of 
Sharkhand to conduct the Panchayat 
Elections in the State at an early date 
(MUR377) 
(Deb. I ,Vol. II, 05-07-2004) 
Col. 282 

Need to advise th~ Union Territory 
Administration ofPondicherry to hold 
,Panchayat Elections at an early date 
(MUR377) 
(Deb. 6, Vol. 11, 12-07-2004) 
Col. 416 

New Lc&isllllion for Panchaylti Raj 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 38-39 

Non-transfer of powers to Panchayats in 
Daman and Diu 
(Deb. 19, Vol. JII, 19-08-2004) 
Col. 74-75 

Panchayati Raj Elections 
(Deb. 19, Vol. 1II, 19-08-2004) 
Col. 130-31 

Panchayati Raj in Fifth Schedule Areas 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 245-46 . 

Post Offices in Gram Panchayats 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 132-36 

Providing Telephone in Village Panchayilt 
(P-:b. 8. Vol. II, 14-07-2004) 
Col. 230-31 

Recognition of~rLA 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 130 

Reservation for women in Panchayats 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 197-98 

Rural Development thro,ush Panchayati 
Raj Institutions 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 39-40 

Supply of Cookins Gas to Panchayats of 
Banda and Fatehpur 
(Deb. 9, Vol. II, 15-'07-2004) 
Co1.2~1 

Trainin. to Panchayati Raj Institutions 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 260 

Violation of Concept of Panchayati Raj 
Constitutional Amendments 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 125-26 

World Bank Report on Control of 
Panchayats 
(Deb. 19, Vol. III, 19-08-2004) 
CoLS1-S4 
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Paper 
Procurement.of Photocopies and Stencil 

Paper by DGS&D 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 253-S4 

Papen Laid on tbe 'Jable 
Audited A('counts of the North-Eastern 

Hill University, Shillong, for the year 
2002"()3 
(Deb. 23, Vol. IV, 25"()8-2004) Col. 791 

33rd Annual Assessment Report regarding 
progress for accelerating the Spread 
and Development of Hindi and its 
progressive use for the various Official 
purposes of the- Union and its 
implementation for the year 200 1-2002. 
(Deb. 7, Vol. II, I 3'()7-2004) Col. 40S 

Annual Accounts and Audit Report of the 
National Human Rights Commission, 
New Delhi, for the year 200 1-02 
(Deb. 12, Vol. 1U,20-07-2004)CoI. 313 

Annual Accounts and Audited Report of 
theEmployees' State Insurance 
Corporation, New Delhi, for the year 
2001-02 
(Deb. 12, VoI.IU, 20-07-2004) Col. 306 

Annual Accounts and Audit Report of the 
Delhi Urban Art Commission, New 

. Delhi for the year 2002-03 
(Deb. 2, Vol. n, ~7-20(4) Col. 434 

Annual Accounts and Audit Report of the 
National Institute of Pharmaceutical 
'Education and Research, S.A.S. Nagar, 
for dae year 2002-2003 
(Deb. 17, Vol. IU,17"()8-2004)CoI.4S7 

Annual Accol£nts and Audited Report of 
the Employees Provident Fund 
Organisation, New Delhi for the year 
2002'()3 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 510 

Annual Accounts and A.,dited Report of 
the Employees State Insurance 
Institute, New Delhi for. the year 
2002'()3 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 510 

Annual Accounts and Review of the 
Government on the Audited Accounts 
of the National Capital Region Planning 
Board, New Delhi for the year 
2001-2002. 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 404 

Annual Accounts of the Sardar 
Vallabhbhai Patel Institute of Textile 
Management, Coimbatore, Audited 
Accounts 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 328 

Annual Accounts, Audit Report and the 
Review of the Thrift' Authority for: MJVQr 
Ports, Mumba~ for the year 2001-2002. 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 470 

Annual Accounts, Review and Audited 
Report of the working of the Central 
Board for Workers Education, Nagpur, 
for the year 2002"()3 
(Deb. 16, Vol. ·111, 16-08-2004) 
CoI.Sll 

AMual Accounts,. Review and Audited 
Report of the workinl of the V.V. GiH 
National Labour Institute, Noida for the 
~2002-O3 
{Deb. 16, VoI.ID,I6-01-2004)CoI.SI0 

Annual Accounts, Comments' of the 
Comptroller and Auditor General and 
Review by the Government of the 
workina ofNationaI Sdai KIrImc:IIIriI 
Finance and Development 
Corpontion, Now Delhi for tile yell' 
2002.03 
(Deb. 14, Vol. III, 22-07-2004) 
Col 27. 
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Annuul Accounts, Commerts of the I Annual Report and Review by the 
Comptroller and Auditor General and I Government of the working of the 
Review by the Government of the, Rashtriya Sanskrit Vidyapeetha, 
working of the National Handicapped I Tirupati, for the year 2002-2003 
Finance and Development (Deb. 7, Vol. II. 13-07-2004) 
Corporation, Faridabad for the year I Col. 409 

200 1-C2 i Annual Report and Review of the Aurovile 
(Deb. 14, Vol. III, 22-07-2004) I Foundation, Aurovile, for the year 
Col. 274 2002-2003 

Annual Administration Report of the (Deb. 7, Vol. II, 13-07-2004) 
Cantonment Boards, 2002-2003 Col. 410 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 389 

Annual Report and Review of the Export-
Import Bank oflndia, Mumbai, for the 

Annual Report and Action taken Report year2003-2004 
of the Chief Commissioner for Persons I (Deb. 20, Vol. V III, 20-08-2004) 
with Disabilities for the year 2002-03 Col. 331-32 
(Deb. 24, Vol. 1V,26-08-2004) Col. 378 I Annual Report and Review of the 

Annual Report and Action Taken Report Government of the working of the 
on the recommendations of the Chief Hindustan Prefab Limited, New Delhi, 
Commissioner for Persons with for the year 2001-2002. 
Disabilities for the year 2001-02 (Deb. 7, Vol. II, 13-07-2004) 
(Deb. 14, Vol. III, 22-07-2004) COI.40S 
Col. 27S-76 

Annual Report and Audited Accounts of 
the Press Council of India, New Delhi 
(Deb. 14, 'W1.1II, 22-07-2004) Col. 271 

Annual Report and Audited Accounts of 
the working of the Insurance 
Regulatory and Development 
Authority, Hyderabad, for the year 
2002-2003 
(Deb. 10, Vol. II. 16-07-2004) 
Col. 286-87 

Annual Report and Memorandum of 
Action Taken on the advices tendered 
by the National Commission-for 
Backward Classes. New Delhi 
(Deb. 14, Vol. m, 22-07-2004) Col. 27S 

Annual Report and Review by the 
Government of the work in, of the 
Jawaharlal Nehru University, New 
Delhi, for the year 2002-2003. 
(Deb. 7, Vol. II, 13-07-2004) Col. 409 

Annual Report and review of the National 
Institute of Public Cooperation and 
Child Development, New Delhi. for the 
Year 2002-2003, along with Audited 
Accounts. 
(Deb. 7, Vol. II, 13-07-2004) Col. 412 

Annual Report and Review of the working 
of the Assam University Silchar, for the 
year 2002-03 
(Deb. 23, Vol. IV, 2S-08-2004) Col. 783 

Annual Report and Review of the working 
of the Himalayan Mountaineering 
Institute, Darjeeling, 2002-2003 
(Deb. 19, Vol. lII, 19-08-2004) 
Col. 390 

Annual Report and Review of the working 
of the Jawahar Institute of 
Mountaineering and Winter Spotts, 
B~,2002·2(M)3 

(Deb. 19, Vol. 1II, 19-08-2004) 
Col. 319 
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Annual Report and Review of the working 
of the Khuda Bakhsh Oriental Public 
Library. Patna, 2002-2003 
(Deb. 19. Vol. III. 19-08-2004) 
Col. 392 

Annual Report and Review of the working 
of the National Trust for the Welfare of 
Persons with Autism. Cerebral Palsy, 
Mental Retardation and Multiple 
Disabilities. New Delhi. 2002-2003 . 
(Deb. 19. Vol. III, 19-08-2004) 
Col. 393 

Annual Report of the Nationat Capital 
Region Planning Board, New Delhi for 
the year 200 1-02 and 2002-03 
(Deb. 12. Vol. 111. 20-07-2004) 
Col. 305 

Annual Report of the Central Vigilance 
Commission, New Delhi. for the year 
2002 
(Deb. lB. Vol. III. 18-0B-2004) 
Col. 470 

Annual Report of the Central Vigilance 
Commission, New Delhi. for the year 

Annual Report and Review of the working 2003 
of the Nehru Institute of (Deb. \8, Vol. III, \8-0B-2004) 
Mountaineering, Uttarkashi, 2002-2003 Col. 470 
(Deb. 19, Vol. III. 19-08-2004) Annual Report of the Controller General 
Col. 389 of Patents, Designs and Trade marks 

Annual Report and Review of the working for the year 2002-2003 
of the Raja Rammohan Roy Library I (Deb. 20, Vol. VIII. 20-08-2004) 
Foundation, Kolkata. 2002-2003 I Col. 334 
(Deb. 19, Vol. III. 19-0B-2004) I Annual Report of the MSTC Limited 
Col. 391 including its subsidiary Ferro Scrap 

Annual Report and Review of the working I Nigam Limited, Kolkata. for the year 
of the Securities and Exchange Board 2002-2003 
of India. Mumbai, for the year! (Deb. 17, Vol. III. 17-0B-2004) 
2003-2004 Col. 457 
(Deb. 20, Vol. VIII, 20-0B-2004) Annual Report of the UPSC, New Delhi 
Col. 331 for the year 200 1-2002 

Annual Report and Review of the working 
of the South Zone Cultural Centre, 
Thanjavur. 200 1-2002 
(Deb. 19, Vol. III. 19-0B-2004) 
Col. 390 

Annual Report and Review of the working 
of the Tezpur University. Tezpur, for 
the year 2002-03 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 790 

Annual Report and Review of the workina 
of the Visva-Bharati, Shantiniketan, for 
the year 2002-03 
(Deb. 23. Vol. IV, 25-01-2004) 
Col. 719-90 

(Deb. B, Vol. II, 14-07-2004) Col. 2BO 
Annual Report of the working and 

administration of the Companies Act, 
1956 
(Deb. 24. Vol. IV, 26-0B-2004) Col. 372 

Annual Report of the working of the 
Victoria Memorial Hall. Kolkata. 
2002-2003 
(Deb. 19, Vol. III, 19-08-2004) Col. 391 

Annual Report on the Protection of Civil 
A~ 1955 for the year 2002 under sub-
section (4) of section IS A of the said 
Act 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 272 
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Annual RepOrt on the Scheduled Castes I Annual Report, Annual Accounts and 
and Scheduled Tribes (Prevention ofl Review ofthe.workin~ of the Cen~ral 
Atrocities) Act, 1989 (or the year 2002 . Institute of Higher Tibetan Studies, 
under sub-section (4) of section 21 of Samath2002-2oo3 
the said Act I (Deb. 19, Vol. 111,19-08-2004) 
(Deb. 14, Vol. III, 22-07-2004) Col. 392 
Col. 272 

Annual Report, and Review of the working 
of the University Grants Commission, 
New Delhi, for the year 2002-2003 
(Deb. 17, Vol. III, 17-08-2004) 
CoI.4S9 

Annual Report, Annual Accounts II. the 
Review of the working of the All 
Federation of Cooperative Spinning 
Mills Limited, Mumbai, for the year 
2002-03 
(Deb. 6, Vol. II. 12-07.2004) 
Col. 396 . 

Annual Report, Annual Accounts II. the 
Review of the working of the National 
Cooperative Development 
Corporation, New Delhi, for the·year 
2002-03 
(Deb. 6, Vol. 1I, 12·07·2004) 
Col. 396 

Annual Report, Annual Accounts II. the 
Review of the working of the National 
Cooperative l)niOn ofIndill,Jllew Delhi, 
for the year 2oo2'()3 
(Deb. 6, Vol. II, 12·07·2004) 
Col. 39S·96 

Annual Report, Annual Accounts II. the 
Review of the working of the National 
Council for Cooperative Training, New 
Delhi, for the year 2002'()3 
(Deb. 6, Vol. II, 12·07-2004) 
Col. 396 

Annual Report, Annual Accounts and 
Review by the Government of the 
working of Shri Lal Bahadur Shastri 
Rashtriya Sanskrit Vidyapeetha, New 
Delhi, for the year 200T-2003. 
(Deb. 7, Votu, I 3.()7-2004) Col. 409 

Annual Report. Annual Accounts and 
Review of the working of the Maulana 
Azad Education Foundation, New 
Delhi, 2002-2003 
(Deb .. 19, Vol. III, 19-08-2004) 
Col. 393-94 

Annual Report, Annual Accounts and 
Review of the working of the Nava 
Nalanda Mahavihar, Nalanda, 
2002-2003 
(Deb. 19, Vol. III, 19-08-2004) 
Col.391 

Annual Report, Annual Accounts. Audit 
Report and Review of the working of 
the Central Council for Research in 
Ayurveda and Siddha, New Delhi for 
the year 2001-2002 
(Deb.' 13, Vol. Ill, 21-07-2004) 
Col. 467-68 . 

Annual Report, Annual Accounts, Audit 
Report and Review of the working of 
the Kidwai Memorial Institute of 
Oncology, Bangalore, for the year 
2002-2003 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 469-70 

Annual Report, Annual Accounts, Audit 
Report and Review of the working of 
the Postaraduate Institute of Medical 
Education arid Research, Chandigarh, 
for the year 2002-2003 
(Deb. 13, VoI.m,21'()7-2004)Col.469 

Annual Report, Audited Accounts and 
Review of the working of the Rubber 
Board, Kottayam, for the year 
2002-2003 
,(Deb. 10, Vol. II. 16-07-2004) 
CoL 296 
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AnnulU Report, Audited Accounts and 
Review of the working of tile Tea Board, 
Kolkata, for the year 2002-2003 
(Deb. 10, \b1.1I, 16-07-20(4) Col. 292 

Annual Report, Audited Account and the 
Review by the Government of the 

. working of the National Institut~ of 
Rural Development, Hyderabad, for the 
year 2002-2003 
(Deb. 9, Vol. II, I S-07-20(4) Col. 442 

Annual Report, Audited Account under 
sub-section 2 of section 32 of the 
Deposit hlsurance and Credit 
Guarantee Corporation Act, 1961 
(Deb. 05, VOI.U, 09-07-2004) Col. 262 

Annual Report, Audited Accounts &. 
Review of Assam Ashok, Hotel 
Corporation Limited, Guwahati for the 
year 200 1-02 
(Deb. 6, Vol. II, 12-07-20(4) Col. 394 . 

Annual Report, Audited Accounts &. 
Review of Donyi Polo Ashok, Hotel 
Corporation Limited, for the year 
2002'()3 
(Deb. 6, Vol. II, I 2-07-20(4) Col. 395 

Annual Report, Audited Accounts &. 
Review of Ranchi Ashok, Bihar Hotel 
Corporation Limited, for the year 
2001-02 
(Deb. 6, \b1:II,12-07-20(4)Col. 

Annual Report, Audited Accounts " 
Review of the working of the Indian 
Plywood Industries Research IUld 
Training Institute, Ban,alore, for the 
year 2002-03 
(Deb. 6, VoI.II,12-07-2004)CoI.398 

Annual Report, Audited Accounts &. 
Review otthe work in, of the Govind 
Ballabh Pant Institute of Himalayan 
Environment and Development, Kosi-
KaWmaI,Ahnora. for die yar 2002'()3 
(Deb. 6, Vol. n,12-07.20(4)CoI. 397 

Annual Report, Audited Accounts &. 
Review of the working of the Utkal 
Ashok Hotel Corporation Limited, Puri 
for the year 200 I :.02 
(Deb. 6, Vol. II, I 2-07-20(4) Col. 394 

Annual Report, Audited Accounts " 
Review of the working of the 
Brahmanputra Board, Guwahati, for the 
year 2002-03 
(Deb. 6, Vol. II, 12-07-~004)CoJ. 393 

Annual Report, Audited Accounts" 
Review of the working of the Indian 
Council of Forestry Research and 
Education,Dehradun, for the year 
2002-03 
(Deb. 6, Vol. II, I 2'()7-2004)CoJ. 398 

Annual Report, Audited Accounts" 
Review of the working of the National 
Institute of Hydrology Roorkee for the 
year 2002'()3 
(Deb. 6, Vol. II, I 2-07-20(4) CoJ. 393 

Annual Report, Audited Accounts " 
Review of the working of the Punjab 
Ashok, Bihar Hotel Corporation 
Limited, for the year 200 1'()2 
(Deb. 6, Vol. 1I,12-07-20(4)CoI. 394 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Airlines Limited, New DeJh~ for the year 
2002-03 
(Deb. IS, Vol. 111,23-07·2004) Col. 289 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Pt. Deendayal 
Upadhyaya Institute for the Physically 
Handicapped, New Delhi 
(Deb. 14, Vol. m,22'()7·2004)CoI.274 

Annual Report, Audited Accounts and 
Review by Jhe Government of the 
work in, of the CQuncil for 
Advancement of People's Action and 
Rural TechnololY, New Delhi 
(Deb. 14, Vol. m, 22-07.2004) Col. 273 
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Annual Report. Audited Accounts and I Annual Report, Audited Accounts and 
Review by the Government of the I' Review of the working ofthe National 
working of the Indian Institute of Mass Judicial Academy, New Delhi. for the 
Communication, New Delhi I year 2002-03 
(Deb. 14, Vol. JII,22.-07-2004) Col. 272 I (Deb.I~, Vol. 111,23-07-;2004) Col. 288 

Annual Report, Audited Accounts and I Annual Report Audited Accounts and 
Review by the Government of the! R' fth' k' fth A h 
working of the Institute for Defence ! ev~ew 0 e .wor Ing 0 e c arya 
Studies and Analyses. New Delhi, for I Harlh~r Regional Cancer Centre, 
the year 2002-03 ' CuttacK, for the year 2002-2003 
(Deb. 14, Vol. III. 22-07-2004) Col. 269 I (Deb. 13. Vol. 1JI,2 1-07-2004) Col. 468 

Annual Report, Audited Accounts and I Annual Report, Audited Accounts and 
Review of the working of the Sports Review of the working of the Agharkar 
Goods Export promotion Council, New I Research Institute Pune, for the year 
Delhi. for the year 2002-2003 2002-03 
(Deb. 20,Vol. VIII. 20-08-2004) Col. 335 (Deb. 8. Vol. II. 14-07-2004) Col. 278 

Annual Report. Audited Accounts and 
Review of the working of the Central 
Manufacturing Technology Institute 
Banglore, for the year 2002-2003 
(Deb. 20, Vol. VIII. 20-08-2004) Col. 334 

Annual Report, Audited Accounts and 
Review of the working of the Food 
Corporation of India for the year 
2000-2001 
(Deb. 21, Vol. IV, 23-08-20(4) Col. 437 

Annual Report, Audited Accounts and 
Review of the working of Bharat 
Sanchar Nigam Ltd. New Delhi -
2002-2003 
(Deb. 8, Vol. II, 14-07-2(04) Col. 282 

Annual Report, Audited Accounts and 
Review of the working of the Andaman 
and Nicobar Islands Forest and 
Plantation Development Corporation 
Limited, Port Blair, for the year 2002-03 
(Deb. 16, Vol. III, J6-08-20(4)CoI.SI3 

Annual Report. Audited Accounts and 
Review of the working of the Jawahar 
Lal Nehru Centre for Advanced 
ScientifIC Research, Banplore, for the 
year 2002-03 
(Deb. 8, Vol. II, 14-07-2004) 
081.279-80 

Annual Report, Audited Accounts and 
Review of the working of the Airlines 
Allied Services Limited, New Delhi, for 
the year 2002-03 
(Deb. IS, Vol. III, 23-07-2004) Col. 289 

Annual Report, Audited Accounts and 
Review of the working of the Aligarh 
Muslim University. Aligarh, for the year 
2002-03 
(Deb. 23, VoJ.IV, 2S-08-2004) Col. 791 

Annual Report. Audited Accounts and 
Review of the workina of the All India 
Council for Technical Education, New 
Delhi, for the year 2002-03 
(Deb. 23, Vol. IV, 2S-08-2004) Col. 789 

Annual Report, Audited Accounts and 
Review of the working oftheAllahIbad 
Museum, Allahabad for the year 
2002-03 
(Deb. 24, Vol. 1V,26-08-2004) Col. 370 

Annual Report, Audited Accounts and 
Review of the working oftheAndaman 
and Nlcobar Islands Integrated 
Development Corporation Limited, Port 
Blair, for the year 2002-03 
{Deb. 23, Vol. rv,2S'()8-2004)CoI. 712 
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Annual Report, Audited Accounts and 
Review of the working of the Artiticial 
Limbs Manufacturing Corporation of 
hldia. Kanpur, for the year 2003·04 I 
(l)eb. 24. Vol.IV, 26-Os..2004) Col.3 78 I 

I 

Annual Report, Audited Accounts and 
Review of the working of the Board of 
Apprenticeship Training (Southern 
Region), Chennai. for the year 2002-03 
(Deb. 12, VoI.III,20-07-2004)CoIJI6 

Annual Report. Audited Accounts and I Annual Report. Audited Accounts and 
Review of the working of the Asiatic I Review of the working of the Board of 
Society, Kolkata. for the year 2002·03 I Apprenticeship Training (Western 
(Deb. 24, Vol. IV, 26-08-2004) Col. 369 Region), Mumbai, for the year 2002-03 

Annual Report, Audited Accounts and II (Deb. 12, Vol. III, 20·07-2004) 
Review of the working of the Assam Col. 317-18 
Agro Industries Development II Annual Report, Audited Accounts and 
Corporation Limited. Guwahati, for the I Review of the working of the Board of 
year 1999-2000 Practical Training (Eastern Region). 
(Deb. 12. Vol. III. 20-07-2004) Col. 311 I Kolkata. for the year 2002-03 

Annual Report. Audited Accounts and I (Deb. 12. Vol.III,20-07-2004)CbI. 317 
Review of the working of the Axom i Annual Report, Audited Accounts and 
Sarba Siksha Abhiyan Mission, I' Review of the working of the Calcutta 
Guwahati, for the year 2002-03 Dock Labour Board, Kolkata. for the 
(Deb. 23, Vol. IV. 25-08-2004) Col. 781 I year 2002-03 

Annual Report. Audited Accounts and (Deb. 8. Vol. II, I 4-07-2004) Col. 277 
Review of the working ofthe 8anaras I Annual Report. Audited Accounts and 
Hindu University. Varanasi, for the year. Review of the working of the CAPEXIL 
2001-02 (Chemicals and Allied products Export 
(Deb. 15. VoI.III,23-07-2004)CoI.291 Promotion Council). Kolkata. for the 

Annual Report. Audited Accounts and i year 2002-2003 
Review of the working of the Basic I (Deb. 10. Vol. II. 16-07-2004) Col. 294 
Chemicals. Pharmaceuticals and Annual Report, Audited Accounts and 
Cosmetics Export Promotion Council Review of the working of the Cashew 
(CHEMEXCIL). Mumbai, for the year I Export Promotion Council of India. 
2002-2003 I Kochi. for the year 2002-2003 
(Deb. 10, Vol. II. I 6-07-2004) Col. 293 (Deb. 10, Vol. II. I 6-07-2004) Col. 293 

Annual Report, Audited Accounts and 
Review of the working of the Bharat 
Yantra Nigam Limited~ Allahabad and 
its subsidiaries for the year, 2002-03 I 
(Deb. 24, VoL IV, 26-08-2004) Col.38S i , 

Annual Report. Audited Accounts and 
Review of the working of the Central 
Council of Homeopathy. New Delhi. for 
the year 2002-03 
(Deb. 24, Vol. IV, 26-08·2004) Col. 372 

Annual Report, Audited Accounts and 'I Annual Report, Audited Accounts and 
Review of the working of the Board of Review of the working of the Central 
Apprenticeship Training (Northern COWlcil oflndian Medicine. New Delhi, 
Region) Kanpur, for the year 2002·03 for the year 2002-03 
(Deb. 12. Vol. III. 20-07.2004)CoI.3 17 (Deb. 3, VoI.II,07-07-2004)Col.291 
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Annual Report, Audited Accounts and 
Review of the working of the Central 
~Iectronics Limited, New Delhi, for the 
year 2002-03 
(Deb. 23, Vol. IV, 25·08·2004) 
Col. 776-77 

Annual Report, Audited Accounts and 
Review of the working of the Central 
Government Empl.oyees- Welfare 
Housing Organization, New Delhi, for 
the year 2002-03 
(Deb. 12, Vol. III, 20.07·2004) 
CoI.3Q9·10 

Annual Report, Audited Accounts and 
Review of the working of the Central 
Inland Water Transport Corporation 
Limited, Kolkata, for the year 2002-03 
(Deb. 3, VoUI, 07-07-2004) Col. 290 

Annual Report, Audited Accounts and 
Review of the working of the Central 
Pollution Control Board, Delhi, for the 

. year 2002~3 
(Deb. I S, Vol. III, 23-07.2004) Col. 30 I 

Annual Report, Audited Accounts and 
Review of the working of the Central 
Social Welfare BQard, New Delhi, for 
the year 2002-03 

. (Deb. 23, VoI.IY, 2S-08·2004)Col. 794 
Annual Report, Audited Accounts and 

Review of the working of the Central 
Zoo authority, New Delhi" for the year 
2002-03 
(Deb. 16, VoL III, 16-08-2004) Col. S 13 

Annual Report, Audited Accounts and 
Review of the working of the Centre 
for Cultural Resources and Training, 
New Delhi, for the year 2002-03 
(Deb. 24, Vol. IV, 26-08-2004) Col. 368 • 

Annual Report, Audited Accounts. and 
Review of the working of the Centre 
for Development of Telematics 
(C-OOT) for the year 2002-03 
(Deb. 8, Vol. II, 14-07-2004) Col. 282 

Annual Report, Audited Accounts and 
Review of the working of the Centre 
for Liquid Crystal Research, Bangalore, 
for the year 2002-03 
(Deb. 8, Vol. II, 14-07-2004) Col. 279 

Annual Report, Audited Accounts and 
Reviey of the working of the Coal 
Mines Provident Fund, Coal Mines 
Pension and Coal Mines Deposit 
Linked Insurance Schemes, Dhanbad, 
for the year 200 1-2002 .. . 

. (Deb. 10, Vol. II, 16-07-2004) Col. 284 
Annual Report, Audited Accounts and 

Review of the working of the Coconut 
Development Board, .Kochi, for the 
year 2002-03 . 
(Deb: I, Vol. II, OS-07-2004)Col. 273 

Annual Report, Audited Accounts and 
Review of the working of the 
Construction Industry Development 
Council, New. Delhi, for the year 
2003-2004 
(Deb. ] 8, Vol. III, ) 8-08-2004) Col. 475 

Annual Report; Audited Accounts and 
Review ofthe working of the Council 
for Leather Exports, Chennai, for the 
year 2002-03 
(Deb. S, Vol. II, 09-07-2004) Col. 26S 

Annual Report, ,\udited Accounts and 
Review of the: working of the Council 
of Scientific and Industrial Research, 
New Delhi, tor the year 2002-03 
(Deb. 23, Vol. IV, 2S-08-2004)Col. 776 

Annual Report, Audited Aecounts and 
Review of the working of the Dr. B.R. 
Ambedkar Regional Engineerio, 
Coilege, Jalandhar, for the year 
2001-02 . 
(Deb. IS, Vol. III, 23-07-2004) Col. 2?2 

Annual Report, Audited Accounts and 
Review of the working of the Dr. B.R. 

. Ambedkar, National Institute of 
technology, Jalandhar, for the year 
2002'()3 
(Deb. 23, Vol. IV, 2S.QS-2004) Col. 788 
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Annual Report, Audited Accounts and 
Review of the working of the Eastern 
Zonal Cultural Centre, Kolkata, for die 

. 'year2001-02 
(Deb. 24, Vol. IV, 26~08-2004) 
Col. 369-70 

. Annual Report, Audited Accounts and 
Review' of the working of the 
Educational Consultants India Limited, 
New Deihl, for the year 2002-03 
(Deb. 23, Vol. IV, 25-OS-2004) Col. 7S5 

Annual Report, Audited Accounts and 
R.eview of the working of the 
.Engineering Export Promotion Council, 
Kolkaia, for the year 2002-03 
(Deb. 5, Vol. II, 09-07-2004) Col. 266 

Annual Report, Audited Accounts and 
Review of the wotking of the 
Federation of Indian Export 
Organisations, New Delhi, for the year 
2002-03 
(Deb. 5, Vol. II, 09-07-2004) Col. 265 

Annual Report, Audited Accounts and 
Review of the working of the Fertilizers 
and Chemicals Travancore Limited, 
Cochin, for the year 2002-03 
(Deb. 2, Vol. II, 06-O7-2~) Col. 435 

Annual Report, Audited Accounts and 
Review of the working of the Footwear 
Design and Development Institute, 
Noida, for the year 2002-03 
(Deb. 5, Vol. 1I,09-07-2004)Col. 265 

Annual Report, Audited Accounts and 
Review of the working of the Oem and 
Jewellery Export Promotion Council, 
Mumbai, for the year 2002-03 
(Deb. 5, Vol.lI,09-07-2004)Col:266 

Annual Report, Audite~ Accounts and 
Review of the working of the Gujarat 
Cancer and Research Institute, 
Ahmedabad, for the year 2002-2003 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 468-69 

Annual Report, Audited Accounts and 
Review of the working of the Gujarat 
State Seeds Corporation Limited, 
Gandhinagar, for the year 2002-03 
(Deb. 12, Vol. III, 20-07-200:*) Col. 312, 

Annual Report, Audited ..,.ccounts and 
Review of tile working of the Himachal 
Pradesh Primary Education Society, 
Shimla, for the year 2002-03 
(Deb. 23, Vol. IV, 25-0S-2004) 
Col. 791-92 

Annual Report, Audited Accounts and 
Reviewofthe working oftheJ-lindustan 
Antibiotics, Limited, Pune, for the year 
2001-02 
(Deb. 12, Vol. 111,20-07.2004) Co 1.3 10 

Annual Report, Audited Accounts and 
Review of the working of the HinduslBn 
Insecticides Limited, New Delhi, for the 
year 2002-03 
(Deb. 12, Vol. III, 20-07-2004) 
Co1.3IO-I1 

Annual Report, Audited Accounts and 
Review of the working of the Indian 

, Council of Arbitration, New Delhi, for 
the year 2002-2003 
(Deb. 10, Vol. n, 16-07-2004) Col. 294 

Annual Report, A~dited Accounts and 
Review of the working of the Indian 
Council of Historical Research, New 
Delhi, for the year 2002-03 
(Deb. 23, Vol. Iv, 25-OS-2004) Col. 793 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Council ofPhilosophic:a1 Research, New 
Delhi, for the year 2002-03 
(Deb. 23, Vol. IV,25..:()8-2004)Col.'7&4 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Council of Social Science Research, 
New Delhi, for the year 2001-02 
(Deb. ) 2, Vol. 111,20-0'7-2004) Col. 314 
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Annual Report, Audited Accounts and I Annual Report. Audited Accounts and 
R~view of the working of the Indian: Review of the working of the Indian 
Diamond Institute. Surat. for the year I Institute of Management, Kozhikode. 
2002~3 ' for the year 2002-03 
(Deb. S. Vol. II. 09-07-2004) Col. 266 (Deb. 12, Vol. III. 20-07-2(04) Col. 314 

Annual Report. Audited Accounts and 
Review of the working of the Indian 
Institute of Advanced Study. Shimla. 
for the year 2002-03 
(Deb. 12, Vol.lII.20-07-2004)Col.3IS 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Institute of Astrophysics. Banglore for I 
the year 2002-2003 
(Deb. 8, Vol. II. I 4-07-2004) Col. 278 

Annual Report. Audited Accounts and 
Review of the working of the Indian 
Institute of Entrepreneurship, 
Guwahati, for the year 2002-03 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 773 

Annual Report. Audited Accounts and 
Review of the working of the Indian 
Institute of Management, Lucknow, for 
[he year 2002-03 
(Deb. 12. Vol. III, 20-07-2004) Col.314 

Annual Report. Audited Accounts and 
Review of the working of the Indian 
Institute of Science. Bangalore, for the 
year 2002-03 
(Deb. 23, Vol. IV, 2S-08-2004) Col. 784 

Annuai Report. Audited Accounts and 
Review of the working of the Indian 
Institute of Technology. Kanpur. for 
the year 2002-03 
(Deb. 23. Vol. IV. 2S-08-2004) Col. 783 

Annual Report. Audited Accounts and Annual Report, Audited Accounts and 
R · f th k' f th I d' Review of the working of the Indian eVlew 0 e wor mg 0 e n Ian . . . 
Institute of Information Technology, Nursl;: c~ncil. New DeIhl. for the 
Alla"abad. forthe year 2001-02 year 2 2-2 3 
(Deb. 12. VoI.III.20-07-2004)CoI.3IS (Deb. 18. Vol. III. 1 8-08-2004) Col. 471 

Annual Report. Audited Accounts and I Annua~ Report. Audit~d Accounts ~nd 
Review of the working of the Indian! Review of th~ workmg of the Indian 
Institute of Information Technology I' School of Manes. Dhanbad. for the 
/lnd Management Gwalior. for the year year 2002-03 
2001-02 I (Deb. 12, VoI.III,20-07-2004)Col.317 
(Deb. 23, Vol. IV,2S-08-2004) Col. 788 Annual Report. Audited Accounts and 

-Annual Report. Audited Accounts and 
R~view of the working of the Indian 
Institute of Management, Bangalore, I 
for the year 2002-03 
(Deb. 12, Vol. III, 20-07-2004) Col. 313 

Review of the working of the Indira 
Gafldhi Rashtriya Manav 
Sangrahalaya, Bhopal, for the year 
2001~ 

(Deb. 24, \t)1. IV, 26-08-2004) Col. 369 

Annual Report, Audited Accounts and Annual Report, Audited Accounts and 
Review of the working of the Indian I Review of tile working of tile Industrial 
Institute of Management, Indore. for I Investment Bank of India Limited, 
the year 2002-03 " Kolkata. for the year 2002-2003 
(Deb. 23, Vol.lY,2S-08-2004)Col. 784 (Deb. 10, Vol. II. I 6-07-2004) Col. 287 
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Af1nual Report, Audited Accounts and 
Review of the working of the Institute 
of Applied Manpower Research, Delhi, 
for the year 2002-03 
(Deb. 3, Vol. II, 07-07-2004) Col. 292 

Annual Report, Audited Accounts and 
Review of the working of the Institute 
of Pesticide Formulation Technology, 
Gurgaon, for the year 2002-03 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 435-36 

Annual Report, Audited Accounts and 
Review of the working of the Institute 
of Physics, Bhubaneswar, for the year 
2002'()3 
(Deb. 3, Vol. II, 07-07-2004) Col. 292 

Annual Report, Audited Accounts and 
Review of the working of the Institute 
of Post Graduate Teaching and 
Research in Ayurveda, Jamnagar, for 
the year 2002-03 
(Deb. 3, Vol. II, 07-07-2004) Col. 29) 

Annual Report, Audited Accounts and 
Revjew of the working of the 
International Advanced Research 
Centre for Powder Metallurgy and new 
Materials, Hyderabad, for the year 
2002-03 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 27S-79 

Annual Report, Audited Accounts and 
Review of the working of the Jamia 
Millia Islamia, New Delhi, for the year 
2002-03 
{Deb. 23, Vol. JV,25-OS-2004) Col. 790 

Annual Report, Audited Accounts and 
Review of the working of the )(andla 

. Dor.k Labour Board, Kandla, for the 
year 2002-2003 
(Deb. 13, Vol. m, 21-07-2004) CoI.465 

Annual Report, Audited Accounts and 
Review of the working of the 
Lakshadweep Building Development 
Board, Kavaratti, rorthe year 2002-2003 
(Deb. 17, Vol. nI, I 7-08-2004) Coil 458 

Annual Report, Audited Accounts and 
Review of the working of the 
Maharashtra Prathamik Shikshan 
Parishad (District Primary Education 
Programme and Sarva Shikshan 
Mohim) Mumbai, for the year 2002-03 
(Deb. 23, Vol. IV, 25-08-2004) Col. 793 

Annual Report, Audited Accounts and 
Review of the working of~e Malaviya 
Regional Engineering College, Jaipur. 
for the year 2002-03 
(Deb. 23, Vol. IV, 25-08-2004) Col. 786 

Annual Report, Aud ited Accounts and 
Review of the working of the Maulana 
Azad National Institute of Technology, 
Bhopal, for the year 2002-03 
(Deb. 12, VoI.III,20-07-2004)CoI. 316 

Annual Report, Audited Accounts and 
Review of the working of the MNJ 
Institute of Oncology and Regional 
Can<;er Centre, Hyderabad, for the year 
2002-2003 
(Deb. 13, Vol.III,2I-07-2004)CoI.470 

Annual Report, Audited Accounts and 
Review of the working of the Morarji 
Desai National Institute of Yoga, New 
Delhi, for the year 2002-2003 
(Deb.IB, VoI.III,IB-OB-2004)CoI.471 

Annual Report, Audited Accounts and 
Review of the working of the National 
Academy of Ayurveda, New Delhi, for 
the year 2002-2003 
(Deb. 13, Vol. 1D,2 1-07-2004) Col. 468 

Annual Report, AUdited Accounts and 
Review of the working of the National 
Academy of Medical Science, New 
Delhi, for the year 2002-2003 
(Deb. 13, Vol. 111,21-07-2004) Col. 469 

Annual Report, Audited Accounts and 
Review of the working of the National 
Board of Examinations, New Delhi, for 
the year 1999-2000 
(Deb. 18, Vol. III. 18-08-2004,1 
Col. 471-72 
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Annual Report, Audited Accounts and 
Review of the working of the National 
Board of Examinations, New Delhi, for 
the year 20()&"'200 1 
(Deb. t 8, Vol.lO, t 8-08-2004) Col. 472 

Annual Report, Aud ited Accounts and 
Review of the working of the National 
Board of Examinations, New Delhi, for 
the year 2001-2002 
(Deb. t 8, Vol. III, t 8-08-2004) Col. 472 

Annual Report, Audited Accounts and 
Review of the working of the National 
Council for Promotion of Sindhi 
Language, Vadodara, for the year 
2002-03 
(Deb. 23, Vol. IV, 25-08-2004) Col. 782 

Annual Report, Audited Accounts and 
Review ofthe working of the National 
Council of Educafional Research and 
Training, New Delhi, for the year 
2001-02 
(Deb. 23, 'WI. Iv, 2S-08-2004) Col. 789 

Annual Report, Audited Accounts and 
Review of the working of the National 
Council ofRurallnstitutcs; Hyderabad, 
for the year 2002-03 
(Deb. 12, 'WI. ID,20-07-2004) Col. 314 

Annual Report, Audited Accounts and 
Review of the working of the National 
Highways Authority of India, New 
Delhi, for the year 2002-03 
(Deb. 3, Vol. 11, 07-07-2004) 
Col. 291-92 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute for Entrepreneurship and 
Small Business Development, New 
Delhi, for abe year 2002-03 
(Deb. 23, ~L IV, 25"()"lOO4) Col. 772 

AIlnutl Repon, Audited Accounts and 
Review olthe workina of the Natioftlll 
Institute' of Poundary and Forie 
TechnololY, Ranchi, for the year 
2002-03 
{Deb. 23, \\JI.1v,25-Oa.lO(4)CoI. 790 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute ofHomoeopathy, Kolkata for 
the year 200 1-02 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 290-91 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute of Mental Health and Neuro 
Sciences, Bangalore, for the year 
2002-03 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 312-73 

Annual Report, Audited Accounts and 
Review of the working of the National • 
Institute of Open Schooling, New 
Delhi, for the year 2002-03 
(Deb. 12, Vol. III, 20-07-2004) Col. 31S 

Annual Report. Audited Accounts and • 
Review of the working of the National 
Institute of Small Industry Extension 
Training, Hyderabad, for the year 
2002-03 
(Deb. 23, Vol. IV, 2S"()8-2004) Col. 773 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute of Technology, Calicut, for the 
year 2002-03 
(Deb. 12, Vol. III, 20-07-2004) Col. 316 

Annual Report, Audited Accounts and 
Review of the working of the National ... ~ 
Institute of Technology, Hamirpur. for 
the year 2002-03 
(Deb. 23, \\lI.IV, 2S-08-2004) Col. 787 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute of Technology, Jamshcdpur, 
for the year 200 t '()2 
(Deb. 23, 'WI. IV, 2S"()8.2004) Col. 786 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute of Technology, Rourkela, for 
the year 2002"()3 
(Deb. 15, 'WI. nI, 23-07.2004) CoL 292 
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Annual Report, Audited Accounts and 
Review of the working of the National 
Institute of Technology, Silchar, for the 
year 2002-03 
(Deb. 23, Vol. IV, 25-08-2004) Col. 786 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute of Technology, Srinagar for 
the year 2002-03 
(Deb. 23, Vol. IV, 25-08-2004) Col. 787 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute of Technology, 
Tiruchirappalli, for the year 2002-03 
(Deb. 23, Vol. IV, 25-08-2004) Col. 788 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute of Technology, Warangal, for 
the year 2002-03 
(Deb. 15, Vol. 111,23-07-2004) Col. 292 

Annual Report, Audited Accounts and 
Review of the working of the National 
Scheduled Tribes· Finance and 
Development Corporation, New Delhi. 
for the year 2002-2003 
(Deb. 17, Vol. III, 17-08-2004)CoI.457 

Annual Report, Audited Accounts and 
Review of the working of the National 
Water Development Agency, New 
Delhi, for the year 2002-03 
(Deb. 12, Vol.JII,20-07-2004)CoI.308 

Annual Report, Audited Accounts and 
Review of the working of the North 
Zone Cultural Centre, Patiala, for the 
year 200 1-02 
(Deb. 24, Vol. IV, 26-08-2004) 
CoI.368~9 

Annual Report, Audited Accounts and 
Review of the working of the Export 
Credit Guarantee Corporation ofIndia 
Limited, Mumbai, for the year 2002-03 
(Deb. S, Vol. n, 09-07-2004) Col. 264 

Annual Report. Audited Accounts and 
Review of the wQrking of the 
Ophthalmic GJ8ss Limited. Durgapur for 
the year 2002-03 
(Deb. 9, Vol. II. 15-07-2004) 
Col. 441-42 

Annual Report, Audited Accounts and 
Review of the working of the Orissa 
Agro Industries Corporation Limited, 
Bhubaneswar, for the year 1996-97 
(Deb. 12, Vol. Ill, 20-07-2004) Col. 311 

Annual Report, Audited Accounts and 
Review of the working of the Orissa 
Primary Education Programme 
Authority, Bhubaneswar, for the year 
2002-03 
(Deb. IS, Vol. III, 23-07-2004) Col. 291 

Annual Report, Audited Accounts. and 
Review of the working of the Overseas 
Construction Council of India, New 
Deihi, for the year 2002-2003 
(Deb: 10, Vol. 11,16-07-2004) Col. 292 

Annual Report, Audited Accounts and 
Review of the working of the Padmaja 
Naidu Himalayan Zoological Park, 
Darjeeling, for the year 2002-03 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 513-14 

Annual Report, Audited Accounts and 
Review of the working of the Pharmacy 
Council of India, New Delhi, for the year 
2002-2003 
(Deb. 18, Vol. III, Is..o8-2004) Col. 471 

Annual Report, Audited Accounts and 
Review of the working of the Plastics 
Export Promotion Council 
(PLEXCONCIL), Mumbai, for the year 
2002-2003 
(Deb. 10, VoI.U,I6-07.2004)CoI.294 

Annual Report, Audited AccoullU and 
Review of the workina ofdae Pyrites, 
Phosphates and Chemicals Limited, 
Rohtas, for the year 2002-03 
(Deb. 12, Vol. DI,20-07-2004)CoI.310 
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Annual Report, Audited Accounts and 
Review of the working of the Rajghat 
Samadhi Committee. New Delhi. for the 
year 2002-03 
(Deb. 12. Vol. fII. 20-07-2004) Col. 305 

Annual Report, Audited Accounts and 
Review of the working of the Rashtriya 
Mabila Kosh, New Delhi, for the year 
2002-03 
(Deb. 23, VOl. IV. 25-08-2004) Col. 794 

Annual Report, Audited Accounts and 
Review of the working of dIe Regional 
Engineering College (National Institute 
of Technology), Silchar. for the year 
2001-02 
(Deb. I S,VoI. Ill, 23-07-2004) Col. 291 

Annual Report, Audited Accounts and 
Review of the working of the Regional 
R1Ba1 Banks, for the year ended the 31 st 
March, 2004 
(Deb. IS, Vol. m,23-07-20(4) Col. 295 

ADnual Report, Audited Accounts and 
Review of the working of the 
Rehabilitation Council of India, New 
Delhi. for the year aD02-03 
(Deb. 24, Vol. IV, 26-08-2004) Col. 377 

Annual Report, Audited Accounts and 
Review of the working of the Salim Ali 
Centre fC?r Ornithology and Natural 
History, Coimbatore. for the year 
2002'()3 
(Deb. 12, Vol. m,20-07-2004) Col. 318 

Annual R.eport. Audited Accounts and 
Review of the working of the Sanged 
NatakAkademi, New Delhi, for the year 
~ 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 367-68 

Annual Report. Audited Accounts and 
Review of the working of the SlIDt 
Longowallnstitute ofEnaineerina and 
Technology, Longowal, for the year 
lOO2-03 
(Deb. 23, Vol IV, 25.()8-2004) Col. 783 

Annual R.eport. Audited Accoants and 
Review of the working of the Sardar 
Vallabhbhai National Institute of 
Technology, Surat, for the year 
2002-03 
(Deb. 23, Vol. IV, 25-08-2004) Col. 787 

Annual Report, Audited Accounts and 
Review of the working of the Sarva . 
Shiksha Abhiyan Rajya Mission, 
Aizawal, for the year 2002-03 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 792-93 

Annual Report, Audited Accounts and 
Review of the working of the Sarva . A 

Shiksha Abhiyan Rajya Mission 
Tripura, Agartala, for the year 2002-03 
(Deb. 23, Vol. IV, 25-08-2004) Col. 793 

, 

Annual Report, Audited Accounts and . 
Review of the working of the Satyajit 
Ray Film and Television Institute, 
Kolkata, for the year 200 1-02 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 370-71 

Annual Report. Audited Accounts and 
Review of the working of the Seamen's 
Provident Fund Organisation, 
Mumbai, for the year 2002-03 
(Deb. 8, Vol. II, 14'()7-2004) Col. 277 

Annual Report, Audited Accounts and • 
Review of the working of the South 
Central Zone Cultural Centre, Nagpur, 
for the year 200 1-02 
(Deb. 24, Vol. IV, 26-08-20(4) Col. 368 

Annual Report, Audited Accounts and 
Review of dte working of the South 
Zone Cultural Centre, Thanjavur. for 
the year 2002-03 
(Deb. 24, \t)J. IV, 2~8-2004) Col. 370 

Annual Report. Audited Accounts and 
Review of the working of the Spices .; 
Board, Cochin, for the year 2002-03 
(Deb. S, Vol. n, 09'()7w2004) Col. 26S 
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Annual Report, Audited Accounts and 
Review of the working of the Sree 
Chitra Tirunal' Institute for Medical 
Sciences and Technology, 
Thiruvananthapuram, for the year 
2002-2003 
(Deb. 13, Vol. 111,2 1-07-2004) Col. 466 

Annual Report, Audited Accounts and 
Review of the working of the Tamil 
Nadu State Mission of Education for 
AII(District Primary Education 
Programme a'1d Sarva Shiksha 
Abhiyan), Chennai, for the year 
2002-03 
(Deb. 23, Vol. IV, 2S.()8-2004) Col. 7lf2 

Annual Report, Audited Accounts and 
Review of the working oflhe Technical 
Teachers' Training Institute, Chennai, 
for the year 2002-03 
(Deb. 23, \b1.IV, 25-08-2004) Col. 789 

Annual Report, Audited Accounts and 
Review of the working of the Technical 
Teachers' Training Institute, K.olkata, 
for the year 2002-03 
(Doh. 23, Vol. IV~2~-2004) Col. 7lf2 

Annual Report, Audited Accounts and 
Review of the working of the 
Technology D~elopment Board, New 
Delhi, for the year 2002-2003 
(Deb. 13, Vol. m,21-07·20(4)CoI.466 

Annual Report, Audited Accounts and 
Review of the working of the Telecom 
Regulatory Authority of India, Now 
Delhi, for the year i002'()3 
(Deb. 23, Vol. IV, 25'()872004) Col. m 

Annual R.eport, Audited Accounts and 
Review of the working of th~ U.P. 
Education for All Project Board (DiIIric.1 , 

Annual Report, Audited Accounts and 
Review of the working of the 
U.P.Education for All PrQjeat Board 
(Sarva ShikshaAbhiyan), Lucknow, tOr 
the year 2002'()3 
{Deb. 23. \bI.IV,25-08-2004)CoI. 7S2 

Annual Report, Audited Accounts and 
Review of the working of the University 
of Delhi for the year 1999-2000 
(Deb. 15, Vol. III, 23-07-2004) Col. 2QJ 

Annual Report, Audited Accounts and 
Review of the working of the West 
Bengal Agro Industries Corporation 
Limited, Kolkata, for the year 200 1-02 
(Deb. 12, Vol. III, 20-07-2004) 
CoI.311·12 

Annual Report, Audited Accounts and 
Review of the working of the West 
Bengal District Primary Education 
Programme (Paschim Banga Rajya 
Prarambhik Shiksha UIIDayan 
Sansthan), K.olkata, for th~ year 
2OO1~ 

(Deb. 23, \b1.IY,25-o8-2004)CoI. 783 
Annual Report, Audited Accounts and 

.1 Review oflhe working of the Wildlife 
Institute of India, Dehradun, for the 
)Ie8I' 2002-03 
(Deb. 16, \bl. m,l6-08-2004)CoI. SI3 

Annual Report, Audited Accounts and the 
Review by the Government of the 
workin, ofthe Central WakfCouncil, 
New Delhi, for the year 2002-2003 
(Deb. 9, Vol. II, 15-07·2004) Col. 443 

Annual Report, Audited Accounts of the 
Delhi Development Authority, New 
Delhi, for the year 1995·96 
(Deb. 24, \t)"-1Y.26-01-lOO4)CoI. 367 

Primary Education Prolfllllllll'"lIl), Annual R.eport, R.evlew and Audited 
Lucknow. for1heyear2002-G3 Account of the Bocwa River Board, 
(Deb. 23, Vol. IV. 2'.01-20(4). Jhanai, b-the year 2002-2003 
Col. 711-12 {Deb. 21, w. 1Y.23.()8-lOO4) CoI.433 
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Annual Report. Review and Audited 
Ac<:ount of the Companies Act, 1956 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 433-35 

Annual Report, Review by the 
Government of the working of the 
National Institute for the Visually 
Handicapped, Dehradun for the year 
20()().()3 
(Deb. 14, Vol. m, 22~7-2004) Col. 275 

Annual Report and Review of the working 
of the Tobacco Board, Guntur for the 
~2002-2003 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 333-34 

AMual Reports under sub-section (8) of 
section 10 of the Banking Companies 
(Acquisition and Transfer of 
Undertakings) Acts, 1970 and 1980 
(Deb. 15, VoI.lU,23~7-2004)CoI.298 

Appropriation Accounts (Civil) - Union 
Govemment- for the year, 2002-2003 
(Deb. 7, VOI.U, 13~7-2004)CoI.412 

Appropriation Accounts (Postal 
Services)- Union Govemment- for 
the year, 2002-2003 
(Deb. 7, Vol.n,13~7-2004)CoI.412 

Appropriation Accounts - Indian 
Railways for the year 2002-2003 (Part-I 
Review) 
(Deb. 10, VoL n, 16-07-2004) Col. 292 

Appropriation Accounts - Indian 
Railways for the year 2002-2003 
(Part-If Detailed Appropriation 
Ac<:ounts) 
{Deb. 10, VoL n, 16-07-2004) Col. 292 

Appropriation Accounts of the Defence 
Services - Union Government - for 
the~. 2002-2003 
(Deb. 7, VoI.U,13~7·20(4)Col.412 

Audited Accounts of the Visva Bharati, 
Santiniketan, for the year 2002-03 
{Deb. 23, VoI.rv.25~8.2(04)Col. 791 

Audited Accounts of the working of the 
Indian Institute of Technology, 
Bombay, for the year 2002-03 
(Deb. 23, Vol. IV, 25-08-2004) Col. 785 

Audited Accounts of the working of the 
Indian Institute of Technology, 
Kanpur, for the year 2002-03 
(Deb. 23. Vol. JY, 25-08·2004) Col. 786 

Audited Accounts of the working of the 
Indian Institute of Technology, 
Madras, for the year 2002-03 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 785-86 

Audited Accounts and Review of the 
working of the Coir Board. Kochi, for 
the year 2002-2003 
(Deb. 13, Vol. m, 21-07-2004) Col. 463 

Audited Accounts of the working of the 
Pondicherry University, Pondicherry, 
for the year 2002-03 
(Deb. 23, Vol. IV, 25-08-2004) Col. 789 

Border Security Force, Combatised Head 
Constable (Ministerial) and Assistant 
Sub-Inspector (Steno) Recruitment 
Rules, 2004 
(Deb. 7, Vol. II, 13~7·2004) Col. 405 

Demands for Grants of the Department of 
Information Technology for the year 
20()4.45 

(Deb. 8, Vol. II, 14-07·2004) Col. 282 
Demands for Grants of the Department of 

Mines, Ministry ofC~.1 and Mines for 
the year 2004·2005 
(Deb. 10, Vol. II, 16-07.2004) Col. 284 

Demands for Grants of the Ministry of 
Agriculture for the year 2004-05 
(Deb. 12, Vol. Ill, 20~7.2004) Col. 304· 

Demands for Grants of the Ministry of 
Agro and Rural Industries for the year 
~ 
(Deb. 12, Vol. UI, 2~7-2004) Col. 307 
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Demands for Grants of the Ministry of 
Development of North Eastern Region 
for the year 2004-OS 
(Deb. 12, Vol.JII.20-07-2004)CoI.307 

Demands for Grants of the Ministry of 
Home Affairs for the year 2004-0S 
(Deb. 12, Vol. III, 20-07-2004) Col. 304 

Demands for Grants of the Ministry of 
Human Resource Development for the 
year 2004-OS 
(Deb. 12, Vol. III, 20"()7·2004) Col. 304 

Demands for Grants of the Ministry of Coal 
for the year 2004-2005 
(Deb. 10, Vol.lI, 16-07-2004) Col. 283 

Demands for Grants of the Ministry of 
Consumer Affairs, Food and Public 
Distribution for the year 2004-05 
(Deb. 12, VoI.IIJ, 20-07-2004) Col. 304 

Demands for Grants of the Ministry of 
Defence for the year 2004-2005 Defence 
Services Estimates for the year 
2O()4.:200S 
(Deb. 10, Vol. II, 16-07-2,9(4) Col. 281 

Demands for Grants of the Ministry of 
Health and Family Welfare for the year 
2()()'wS 
(Deb. 12, Vol. III, 20..()7-2004) Col. 309 

Demands for Grants of the Ministry of 
Labour and Employment for the year 
2()()'wS 
(Deb. 12, Vol.m,20-07-2004)Co1.306 

Demands for Grants of the Ministry of 
Power for the year 2004-05 
(Deb. 12, Vol. Ill, 20-07-2004) Col. 307 

Demands for Grants of the Ministry of 
Road Transport and Highways for the 
year 2004-05 
(Deb. 12, Vol. Ill, 20-07.2004) Col. 307 

Demands for Grants of the Ministry of 
Shipping for the year 2004-OS 
(Deb. 12, Vol. In, 20-07-20(4) Col. 307 

Demands for Grants of the Ministry of 
Small Scale Industries for the year 
2004-05 
(Deb. 12, Vol. 1ll,20-O7-20(4) Col. 307 

Demands for Grants of the Ministry of 
Social Justice and Empowerment for 1he 
year 2004-0S 
(Deb. 12, Vol. Ul, 20-07·2004) Col. 309 

Demands for Grants of the Ministry of 
Textiles for the year 2004·200S 
(Deb. 10, Vol. 11. 16-07-2004) Col. 281 

Demands for Grants of the Ministry of 
Tourism for the year 2004-OS 
(Deb. 12, Vol. Ill. 20-07-20(4) Col. 309 

Demands for Grants of the Ministry of 
Urban Development for the year 
2O()4.()S 
(Deb. 12, Vol. Ill, 20-07·2004) Col. 30S 

Demands for Grants of the Ministry of 
Urban Employment and Poverty 
Alleviation for the year 2004..()8 
{Deb. 12. Vol. m,20"()7·2004)CoJ. 309 

Demands for Grants of the Ministry of Law 
and Justice for the year 2004.200S Demands for Grants of the Mini.try of 
(Deb. 10, Vol. II, 16-07-2004) Col. 281 Water Resources for the year 2004-05 

(Deb. 12, Vol. III, 20-07-2004) Col. 301 
Demands for Grants of the Ministry of 

Non-Conventional Energy Sources for Demands for Grants of the Mini.try of 
the year 2004-05 Youth Affairs and Sports for the year 

2OO4-OS 
(Deb. 12, Vol. Ill, 20"()7·2004) Col. 309 (Deb. 12, Vol. m, 20-07.2004) Col. 308 

Demands for Grants of the Ministry of : Demands for Grants of the Parliament, 
Non-Resident Indian Affairs for the Secretadats of tile President and Vice-
year 2004-05 . President for the year 2004-OS 
(Deb. lS, \A)I. m, 23-07·2004) Col. 288 (Deb. I S, Vol. m, 23..()7·2004) CoL 301 
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Detailed Demands for Grants of the 
Department of Atomic Energy for the 
year 2004-2005 
(Deb. 13. Vol. III. 21-07-2004)CoI. 474 

Detailed Demands for Grants of the 
Department of Ocean Development for 
the year 2004-2005 
(Deb. 13. Vol. III. 21-07-2004) Col. 466 

Detailed Demands for Grants of the 
Department of Posts for the year 
2004-2005 
(Deb. 13. Vol. III. 21-O7-l0(4) Col. 466 

Detailed Demands for Grants of the 
Department of Space for the year 
2004-05 
(Deb. 8, Vol. II, 14-07-2004) Col. 283 

Detailed Demands for Grants of the 
Department of Telecommunications, 
Ministry of Communications and 
Information Technology for the year 
2004-2005 
(Deb. 13, Vol. III, 21-07-2004) Col. 466 

Detailed Demands for Grants of the 
Ministry ofPanchayati Raj for the year 
2004-05 
(Deb. 14, Vol. III, 22-07-2004) Col. 271 

Detailed DemaAds for Grants of the 
Ministry of Culture for the year 
2004-05 
(Deb. 14, Vol. m, 22-07-20(4) Col. 270 

Detailed Demands for Grants of the 
Ministry of Steel for the year 2004-05 
(Deb. 14, Vol. III, 22-07-2004) Col. 270 

Detailed Demands for Grants of the 
Ministry of Chemicals and Fertilizers 
for the year 2004-05 
(Deb. 14, VoI.IJl,22-07-2004)CoI.270 

Detailed Demands for Grants of the 
Ministry of Company Affairs for the 
year 2004-05 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 289-90 

Detailed Demands for Grants of the 
Ministry of Finance for the year 
2004-2005 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 462-75 

Detailed Demands for Grants of the 
Ministry of Food Processing 
Industries for the year 2004-65 
(Deb. 14, Vol. 01,22-07-2004) Col. 273 

Detailed Demands for Grants of the 
Ministry of Heavy Industries and 
Public Enterprises for the year 2004-05 
(Deb. 14, Vol. III, 22-07-2004) Col. 272 

Detailed Demands for Grants of the 
Ministry of Information and 
Broadcasting for the year 2004-2005 
(Deb. 9, Vol. II, 1 5-07-2004) Col. 440 

Detailed Demands for Grants of the 
Ministry of Parliamentary Affairs for 
the year 2004-2005 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 474-75 

Detailed Demands for Grants of the 
Ministry of Personnel, Public 
Grievances and Pensions and Union 
Public Service Commission for the year 
2004-2005 
(Deb. 13, Vol. In, 21'()7-2004) Col. 467 

Detailed Demands for Grants of the 
Ministry of Planning for the year 
2004-2005 
{Deb. 13, Vol. ID,21'()7-2004) Col. 474 

Detailed Demands for Grants of the 
Ministry of Science and Technology 
for the year 2004-05 
(Deb. 8, Vol. II, 14-07-2004) Col. 278 

Detailed Demands for Grants of she 
Ministry of Statistics and Programme 
Implementation for the year 2004-05 
(Deb. 8. Vol. II, 14-07-20(4) Col. 277 

Economic Survey, 2003-04 
{Deb. 3, Vol. n, 07.()7-2004)Col. 290 
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Fiscal Responsibility and Budget 
Management Rules, 2004 
(Deb. 2, Vot II, 06-07-2004) 
COl.43S . 

Fortieth Report of the CommiS$ioner for 
Linguistic Minorities 
(Deb. 14: Vol. III, 22-07-2004) 
Col. 275 

Indian Medicines Pharmaceutical 
Corporation Limited, Mohan, for the 
year 2000-200 I • 
(Deb. II, Vol. III, 18-08-2004) 
Col. 472-73 

Memorandum of Understanding between 
the Hindustan Copper Lirmted and the 
Department of Mines, Ministry of Coal 
and Mines, for the year 2004-05 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 290 

Memorandum of Understanding between 
the Mineral Exploration Corporation 
Limited and the Department of Mines, 
Ministry of Coal and Mines. for the 
year 2004-05 
(Deb. 15, Vol. III, 23-07·2004) I 
Col. 290-91 I 

Memorandum of Understanding between 
the National Aluminium Company 
Limited and the Department of Mines, 
Ministry of Coal and Mines, for the 
year 2004-05 
(Deb. 15, Vol. III, 23-07-2004) Col. 290 

Memorandum of Understanding between 
. NeyveJi Lignite Corporation Limited 

and the Department of Coal, Ministry 
of Coal and Mines, for the year 
2004-2005 
(Deb.lO, \bi. V1J1,20-0B-2004)CoI.329 

Memorandum of Understanding between 
the Container Corporation of India 
Limited and the Ministry of Railways 
for the year 2004-2005 
(Deb. 9, VoI.II,lS-07-2004)CoI.439 

Memorandum of Understanding between 
the Artificial Limbs Manufa'turing 
Corporation of India and the Ministry 
of Social Justice and Empowerment. for 
the year 2004-OS 
(Deb. 24, \bI.IV, 26-08-2004) Col. 378 

Me~orandum of Understanding between 
the Balmer Lawrie and Company 
Limited and the Ministry of Petroleum 
and Natural Gas for the year 2004-2005. 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 440-41 . 

Memorandum of Understanding between 
the Bharat Dynamics Limited and the 
Department of Defence Production, 
Ministry of Defence, 2004-2005 
(Deb. 19, Vol. III, 19-08-2004) Col. ~90 

Memorandum of Understanding between 
the Dharat Earth Movers Limited and 
the Department of Defence Production 
for the year 2004-2005 
(Deb. 9, Vol. II. 15·07·2004) 
Col. 438-39 

Memorandum of Understanding between 
the Dharat Petroleum Corporation 
Limited and the Ministry of Petroleum 
and Natural Gas for the year 2004-2005 
(Deb. 9, Vol. II, 15-07·2004) 
Col. 44041 

Memorandum of Understanding between 
the Central Warehousing Corporation 
and the Department of Food and Public 
Distribution, Ministry of Consumer 
Affairs, Food and Public Distribution 
for the year 2004-05 
(Deb. 6, \bI.II,12-07-2004)Col. 398 

Memorandum of Understanding between 
the Cochin Shipyard Limited, Ministry 
of Shipping for the year, 2004-05 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 276-77 

Memorandum of Understanding between 
the Cotton Corporation oflndia Limited 
and the Ministry of Textiles for the year 
2004-05 
(Deb. S, \b1.1I, 09-07-2004) Col. 237 
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Memorandum of Understanding between 
the Dredging Corporation of India 
Limited, Ministry of Shipping for the 
year, 2004~5 
(Deb. S, VoI.U, 14-07.2(04) Col. 277 

Memorandum of Understanding between 
the Garden Reach Shipbuilders and 
Engineers Limited and the Department 
of Defence Production for the year 
2004-2005 

Memorandum of Understanding between (Deb. 9, Vol. II, 15-07-2004) 
the Educational Consultants India Col. 438-39 
Limited and the Department of . 
Secondary and Higher Education, I Memorandum of~ndersta~dm~ ~een 
Ministry of Human Resource the GasAuthontyoflndla LimIted and 
Development for the year 2004-05 the M inistr), of Petroleum and Natural 
(Deb. 23, \bl. IV, 25-08.2004) Col. 785 Gas for the year 2004-05 

Memorandum of Understanding between 
the Electronics Corporation of India 
Limited and the Department of Atomic 
Energy, for the year 2004·2005 I 

(Deb. 18, VoI.IJI, 18~8-2004) Col. 475 II 

Memorandum of Understanding between 
the Engineering Proj~1:S (India) Limited I 
and Ministry of Heavy Industries and 
Public Enterprises, for the year 
2004-05 
(Deb. 14, Vol. 111,22-07-20(4) Col. 273 

Memorandum of Understanding between 
the Engineers India Limited and the 
Ministry of Petroleum and Natural Gas 
(Deb. 14, Vol. 10, 22-07-20(4) Col. 271 

Memorandum of Understanding between 
the Export Credit Guarantee 
Corporation of India Limited and the 
Department of Commerce, Ministry of 
Commerce and Industry for the year 
2004-05 
(Deb. 5, \bl. II, 09~7-20(4) Col. 264 

Memorandum of Understanding between 
the Ferro Scrap Nigam Limited and the 
Ministry of Steel for the year 2004-05 
(Deb. 2, Vol. II, 06-07·2004) Col. 434 

Memorandum of Understanding between 
the Fertilizers and Chemicals 
Travancorc Liinited and the Department 
of Fertilizers, Ministry of Chemicals and 
Fertilizers for the year 2004-05 
(Deb. 12, Vol. m,2().q7-2004) Col. 310 

(Deb. 14, \b1.1II,22~7·2004)CoI.272 

Memorandum of Understanding between 
the Goa Shipyard Limited and the 
Department of Defence Production for 
the year 2004·2005 
(Deb. 9, Vol. II, 15·07-2004) 
Col. 438·39 

Memorandum of Understanding between 
the Hindustan Petroleum Corporation 
Limited and the Ministry of Petroleum 
and Natural Gas for the year 2004·2005 
(Deb. 9, Vol. II, 15·07·2004) 
Col. 440-41 

Memorandum of Understanding between 
the Hindustan Aeronautics Limited and 
the Department of Defence Production, 
Ministry of Defence, 2004-2005 
(Deb. 19, Vol. Ill, 19-08-20(4) Col. 390 

Memorandum of Understanding between 
the Hindustan Paper Corporation 
Limited and the Department of Heavy 
Industry, Ministry of Heavy Industries 
and Public Enterprises, for the year 
2004-05 
(Deb. 14, Vol. m,22-07-20(4) Col. 272 

Memorandum of Understanding between 
the Hindustan Shipyard Limited and 
the Ministry of Shipping for the year 
2OO4-OS 
(Deb. 3, Vol. n, 07.()7-2004) Col. 290 
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Memorandum of Understanding between 
the India Tourism Development 
Corporation Limited and the Ministry 
of Tourism for the year 2004-OS 
(Deb. 6, Vol. II, 12-07-2004) COl.39S 

Memorandum of Understanding between 
the India Trade Promotion 
Organisation and the Department of 
Commerce, MinistryofCornmerceand 
Industry, for the year 2004-200S 
(Deb. 20, Vol. VIII, 20-08-2004) Col. 334 

Memorandum of Understanding between 
the Indian Oil Corporation Limited and 
the Ministry of Petroleum and Natural 
Gas for the year 2004-200S 
(Deb. 9, Vol. 1I,IS-07-2004)CoI.440-41 

Memorandum of Understanding between 
the Indian Railway Finance 
Corporation Limited and the Ministry 
of Railway for the year 2004-05 
(Deb. 24, Vol. rv, 26-08-2004) Col. 367 

Memorandum of Understanding between 
the IRCON International Limited and 
the Ministry of Railways for the year 
2004-200S 
(Deb. 9, Vol. 1I,IS-07-2004) Co1.439 

Memorandum of Understanding between. 
the Konkan Railway Corporation 
Limited and the Ministry of Railways 
for the year 2004-200S 
(Deb. 9, Vol. II, 1 S-07-2004) Col. 439 

Memorandum of Understanding between 
the Kudremukh Iron Ore Company 
Limited for the Year 2004-2005 
(Deb. 7, VOl.I1,13-07-2004)COl.404 

Memorandum of Understanding between 
the Mazagon Dock Limited and the 
Department of Defence Production for 
the year 2004-2OOS 
(Deb. 9, Vol. 11,15-07-2004) 
Col. 438-39 

Memorandum of Understanding between 
the MECON Limited and the Ministry 
of Steel for the year 2004-05 
(Deb. 2. Vol. II, 06-07-2(04) Col. 434 

Memorandum of Under standing between 
the MMTC Limited and the 
Department of Commerce, Ministry of 
Commerce and Industry for the year 
2004-05 
(Deb. 5, Vol. II, 09-07-2004) Col. 264 

Memorandum of Understanding between 
the MSTC Limited and the Ministry of 
Steel for the year 2004-05 
(Deb. 2, Vol. II, 06-07-2004) Col. 434 

Memorandum of Understanding between 
the National Backward Classes 
Finance and the Development 
Corporation and Ministry of Social 
Justice and Empowerment, for the year 
2004-05 
(Deb. 14, Vol. m, 22-07-2004) Col. 274 

Memorandum of Understanding between 
the National Handloom Development 
Corporation Limited and the Ministry 
of Textiles for the year 2004-05 
(Deb. 5, Vol. II, 09-07-2004) Col. 236-37 

Memorandum of Understanding between 
the National Mineral Development 
Corporation Limited and the Ministry 
of Steel for the year 2004-05 
(Deb. 12, Vol. III, 20-07-2004) Col. 304 

Memorandum of Understanding between 
the National Minorities Development 
and Finance Corporation and the 
Ministry of Social Justice and 
Empowerment, for the year 2004-OS 
(Deb. 14, Vol. m, 22-07-2004) Col. 273 

Memorandum of Understanding between 
the National Seeds Corporation Umited 
and the Department of Agriculture and 
Cooperation, Ministry of Agricultw"e 
for the year 2004-05 
(Deb. 12, VoI.IIl, 20-07-2004) Col. 312 
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Memorandum of Understanding between 
the Nuclear Powt"r Corporation of 
Atomic Energy for the year 2004-200S 
(Deb. 18, Vol. III, I 8-08-2004) Col. 47S 

Memorandum of understanding between 

Memorandum ofUndersranding between 
the Steel Authority of India Limited 
and the Ministry of Steel for the Year 
2004-2005. 
(Deb. 7, Vol. t1, I 3-07-2004) Col. 404 

the Oil and Natural Gas Corporation Memorandum ofU"derstanding between 
Limited and the Ministry of Petroleum 
and Natural Gas, for the year 2004-OS the Uranium Corporation of India 
(Deb. 24, \01. IV. 26-08-2004) Col. 372 Limited and the Department of Atomic 

. Energy, for the year 2004-2005 
Memorandum .ofUnderstandl~g be~~n (Deb 18 \b11Jl I 8-08-2004) Col 475 

the Power Fmance Corporation Limited I .,., . 
and the Ministry of Power for the year Memorandum of Un den tanding between 
2004-05 the Water and Power Consultancy 
(Deb. 12, Vol. III, 2Q.07-2004 Col. 308 Services (I) Limited and the Ministry 

Memorandum of Understanding between of Water Resources for the year 
the Rajasthan Electronics and 2004-05 
Instruments Limited and the (Deb. I, Vol. II, OS-07-2004) 
Department of Heavy Industry Public Col. 272-73 
Enterprises for the year 2004-2005 
(Deb. 9, Vol. II, I S-07-2004) Col. 44142 

Memorandum of Understanding between 
the RITES Limited and the Ministry of 
Railways for .he year 2004-2OOS 
(Deb. 9. Vol. II. I S-07-2004) Col. 439 

Memorandum of Understanding between 
the Rural Electrification Corporation 
Limited and the Ministry of Power for 
the year 2004-OS 
(Deb. 23, \b1.lV, 2S-08-2004) Col. 774 

Memorandum of Understanding between 
the SatJuj Jal Vidyut Nigam Limited and 
the Ministry of Power for the year 
2004~S 

(Deb. 2, Vol. II, 06-07-2004) Col. 435 
Memorandum of Understanding between 

the Sponge Iron India Limited for the 
Year 2004-200S 
(Deb. 7, VoI.II,13'()7-2004)CoI.404 

Memorandum of Understanding between 
the State Farms Corporation Limited 
and the Department of Agriculture and 
Coorperation Ministry of Agriculture 
for the year 2oo4-OS 
(Deb. 6, Vol. U, 12~7-2004) Col. 395 

Memorandum of Understanding between 
the Indian Rare Earths Limited and the 
Department of Atomic Energy, for the 
year 2004-2OOS 
(Deb. 18, Vol. Ill, 18-08-2004) Col. 475 

MoU between the Hindustan Latex 
Limited and the Department of Family 
Welfare. Ministry of Health and Family 
Welfare, for the year 2004-2005 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 470-71 

MoU between the National Thermal Power 
Corporation Limited and the Ministry 
of Power for the)'llr 2004-2005 
(Deb. 17, Vol. III, 17-08-2004) Col. 458 

MoU between the PEe Limited and the 
Department of Commerce, Ministry of 
Commerce and Industry for the year 
2004-200S 
(Deb. 10, VoI.U, 16-07-2004) Col. 295 

MoU between the Power Oriel Corporation 
of India Limited and tho Minillry of 
Power for the year 2004-~OOS 
(Deb. 17, \b1.11I, 17-08-2004) Col. 458 
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MoU between the Shipping Corporation I Notification under sub-section (3) of 
of India Limited and the Ministry of section 1 S6 of the Indo-Tibetan Border 
Shipping for the year 2004-2005 Pol1ce Force Act, 1992 
(Deb. 13, Vol. III, 21-07-2004) Col. 463 (Deb. IS, Vol. III, 23-07-2004) Col. 287 

MoU between the State Trading 
Corporation of India Limited and the 
'Department of Commerce. Ministry of 
Commerce and Industry. for the year 
2004-2005 
(Deb. 10, Vol. II, 16-07-2004) Col. 29S 

Notification under sub-section (3) of 
Section 141 of the Border Security 
Force Act, I 968 
(Deb. J 2, Vol. III, 20-07-2004) Col. 313 

Notification brought the Fiscal 
ResponsibiHty and Budget 
Management Act, 2003 
(Deb. 2, Vol. n,06-07-2004) Col. 435 

Notification issued under sub-sectio!l (3) 
of section 44 of the Food Corporations 
Act, 1964 
(Deb. 6, Vol. II, 12-07-2004) Col. 399 

Notification issued under section 10 of 
the National Highways Act, 1956 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 778-80 

Notification under section I S of the 
Repatriation of Prisoners Act, 2003 
(Deb. 23, Vol. IV, 25-08-2004) Col. 171 

Notification under section 179 of the 
Electricity Act, 2003 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 174-75 

Notification under section 183 of the 
Electricity Act, 2003 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 175-76 

Notification under section 47-E and 123-
A of the Major Port Trusts Act, 1963 
(Deb. 23, Vol. IV, 25-08-20Q.4) 
Col. 773-74 

Notification under sub-section (3) of 
section 21 of the Railway Protection 

. Force Act, 1957 
(Deb. 9, Vol. II, 15-07-2004) Col. 439 

Notification under sub-section 5 of section 
17 A of the General Insurance Business 
(Nationalisation) Act, 1972 
(Deb. 5, Vol. II, 09-O7-2004) Col. 262 

Notification under the Telecom Regulatory 
Authority oflndia Act, 1997 
(Deb. 23, Vol. IV, 25-08-2004) Col. 777 

Notification under section 22(3) of the 
University Grants Commission Act, 1956 
(Deb. 7, Vol. II, 13-07-2004) Col. 410 

Notification under section 396 of the 
Companies Act, 1956 
(Deb. 20, Vol. VIII, 20-08-2004) Col. 329 

Notification under section 2 of the 
Apprentices Act, 1961 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 432-33 

Notification under sub-section (a) of 
section 97 of the employees State 
Insurance Act, 1948 
(Deb. 6, Vol. II. 12-07-20(4) Col. 392 

Notification under section S8E of the Wild 
Life (Protection) Amendment Act, 1972 
(Deb. 16. Vol. III, 16-08~2004)C.()tsI2 

Notification under section 6 of the Wild 
Life (Protection) Amendment Act, 2002 
(Deb. 16, Vol. III, 16-08-2004) Col. 512 

Notification under sub-section (I) of 
section 40 of the Industrial Disputes 
Act,1947 
(Deb. 12, Vol. 111,20-07-2004) Col. 306 

Notification under Mines and Minerals 
(Dovelopment and Regulation) Act, 
1957 
(Deb. 20, Vol. VID, 20-08-2004) Col. 330 
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Notification under section (3) ~f the 
Essential Commodities Act, 1955 
(Deb. 21, Vol. IV, 23-08·2004) Col. 435 

Notification under section I of II 
Cigarettes and other Tobacco Products' 
(Prohibition of Advertisement and 
Regulation of Trade and Commerce, 
Production, Supply and Distribution) 
Act,2003 
(Deb. 18, Vol. III, I S-OS·2004) Col. 473 

Notification under section I of the Railway 
Protection Force (Amendment) Act, 
2003 
(Deb. 24, Vol. IV, 26-08·2004) Col. 366 

Notification under section I of the 
Railways (Second Amendment) Act, 
2003 
(Deb. 24, Vol. IV, 26-08-2004) Col. 366 

Notification under section 10 of the 
National Highways Act, 1956 
(Deb. 18, Vol. III, 18-08·20(4)CoI.474 

Notification under section 296 of the 
Income Tax Act, 1961 
(Deb. 20, Vol. VIII, 20-08-2004) Col. 33 I 

Notification under section 3 of the Jute 
Manufacturers Development Council 
Act, 1983 
(Deb. 15, Vol. III, 23-07-2004) Col. 288 

Notification under section 31 of the 
Lakshadweep Building Development 
Board Regulation. 1997 
(Deb. 17, Vol. Ill, 17-08-2004) Col. 458 

Notification under section J3 of the 
NationaJ Council for Teacher Education 
Act,1993 
(Deb. 17, Vol. III, 17-08-2004) Col. 459 

Notification under section 37 of the 
National Highways Authority oflndia 
Act, 1988 • 
(Deb. 13, Vol. III, 21'()7-2004) Col. 474 

Notification under section 38 of the Drup 
and CosmeticsAt:t, 1940 
(Deb. 15, Vol. III, 23'()7-2004) Col. 290 

Notification under section 14 of the 
Bureau of Indian Standards Act: 1986 Notification under section 40 of the Spices 

Board Act, 1986 
(Deb. 10, Vol. II, 16-07·2004) Col. 295 (Deb. 20, Vol. VIII,2~8-2004)CoI. 334 

Notification under se~tion 14A of the 
Aircraft Act, 1934 
(Deb. 10, Vol.lI,I6-07·2004)CoI. 2S3 . . 

Notification under section 159 of the 
Customs Act, 1962 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 348-49 

Notification under section 179 of the 
Railways Act, 1989 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 366-67 

Notification under section 22 of the 
Nation Cooperative Development 
Corporation Act, 1962 
(Deb. 6, Vol. II, 12.()7-2004) Col. 397 

Notification under section 48 of the 
Foreign Exchange Management Act, 
1999 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 284-8S 

Notification under section 48 of the 
Income-Tax Act, 1961 
(Deb. 15, VoI.IU, 23-07-2004) Col. 30 I 

Notitication under section S A of the Wild 
Life (Protection) AmendmartAct, 1972 
(Deb. 16, Vol. m, 1 6-08-2004) Col. 512 

Notification under section , of the 
National Dairy Development Board 
Act, 1917 
(Deb. 12, Vol. ro, 20'()7.2004) Col. 312 

Notification under section 21 of the Notification under section'" of the Wild 
Environment (Protection)ACl, 1986 Life (pro1eCtlon) Amendment Act, 1972 
{Deb. 121 \bl. III,2~7-2004)CoI.318 (Deb. 16, Vol. 01, 16-01-2004) Col.512 
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Notification under section 65 of the 
Finance Act, 1994 
(Deb. 10, Vol.lI,16-07-2004)Col. 290 

Notification under section 80-IC of the 
Income Tax Act, 1961 
(Deb. 15, Vol. 111,23-07-2004) Col. 301 

Notification under section 3 of the 
Environment (Protection) Act, 1986 
(Deb.2I, Vol. IV, 23-08-2004) Col. 436 

Notification under section 3 of the 
Environment (Protection) Act, 1916 
(Deb. 16. Vol. III, 16-08-2004) 
Col.511 

Notification under sub-section (I) of 
section 31 Consumer Protection Act, 
1986 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 313 

Notification under sub-section (2) of 
section (7) of the Employees Provident 
Funds and Miscellaneous Provisions 
Act, 1952 
(Deb. 16, Vol. III, 16-08-2004) 
CoUll 

Notification under sub-section (2) of 
section 23 of the Prevention of Food 
Adulteration Act, 1954 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 290 

Notification under sub-section (3) of 
section 10 of the Dowry Prohibition 
Act, 1961 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 436 

Notification under sub-section (4) of 
section 18 of the Citizenship Act, 1955 
(Deb. 12. Vol. m. 20-07-2004) 
Col. 312-13 

Notification under sub-section (4) of the 
section 97 of the Employees' State 
Insurance Act, 1948 
(Deb. 12, Vol. Ill, 20-07-2004) 
CoL 306 

Notification under sub-section (I) of 
section 59 of the Energy Conversation 
Act, 2001 
(Deb. 12, Vol. III, 20-07-2004) Col. 308 

Notification under sub-section (2) of 
section 3 of the All India Services Act, 
1951 
(Deb. 13, Vol. III, 21-07-2004) Col. 467 

Notification under sub-section (2) of 
section 40 of the Securitisation and 
Reconstruction of Financial Assets and 
Enforcement of Security Interest Act, 
2002 
(Deb. IS, Vol.llJ, 23-07-2004) Col. 299 

Notification under sub-section (3) of 
section 114 of the Insurance Act, 1938 
(Deb. 15, Vol. III, 23-07·2004) Col. 300 

Notification under sub-section (3) of 
section 20 of the National Council for 
Teacher Education Act, 1993 
(Deb. 23, Vol. IV, 25-08·2004) Col. 785 

Notification under sub-section (3) of 
section 49 of the Tea Act, 19S3 
(Deb. 5, Vol. II, 09-07-2004) Col. 237 

Notification under sub-section (3) of 
section 642 of the Companies Act, 1956 
(Deb. 10. Vol. II, I 6-07-2004) Col. 283 

Notitication under sub-section (3) of the 
Section 24 of the Supreme Court Judges 
(Salaries and Conditions of Service) 
Act, 1958 
(Deb. 5, VoJ.II,09-07-2004)CoI.237 

Notification under sub-section (4) of 
Section 19 of the Banking Companies 
(Acquisition and Transfer of 
Undertakin,l) Act, 1970 and 1980 
(Deb. 20, Vol. VIII, 2()'()8-2004) Col. 332 

Notification under sub-section (4) of 
section ~. of the Reaerve Bank oflndia 
Act, 1934 
(Deb. IS, Vol. DI, 23-G7-20(4)Col. 300 
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Notification under sub-section (5) of 
section 55 of the National Housing 
BankAct, 1987 
(Deb. 10, Vol. II, I 6-07-2004) Col. 287 

Notification under sub-section (3) of 
section 25 of the Press Council Act, 
1978 
(Deb. 24, Vol. IV, 26-08-'2004) Col. 371 

Notification under sub-sections (4) ofthe 
section 83 of the Standards of Weights 
and Measures Act, 1976 
(Deb. 24, Vol. IV, 26-08-2004) 
CoJ.385-86 

Notification under section 2 the 
Apprentices Act, 1961 
(Deb. 6, Vol. II, 12-07-2004.) 
CoJ.392-93 

Notifications under section 159 of the 
Customs Act, 1962 
(Deb. 5, Vol. II, 09-01-2004) 
CoJ.247-55 

Notifications under section 2 of section 
38 of the Central Excise Act, 1948 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 255-57 

Notifications under section 58 of the Delhi 
Development Act, 1957 
(Deb. 2, Vol. II, 06-07-20(4) Col. 434 

Notifications under sub-section (3) of the 
section 39 of the Export-Import Bank 
ofindiaAct, 1981 
(Deb. 5, Vol. II, 09-07-2004) 
CoJ.261 

Notifications under sub-SCA:tion (3) of the 
section 48 of the Life Insurance 
Corporation Act, 1956 
(Deb. 5, Vol. n, 09-07-2004) 
Col. 262-63 

Notificati9ns under sub-section (4) of the 
section 19 of the Banking Companies 
(Acquisition and transfer of 
Undertakings)Act, 1970 &; 1980 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 260-61 

Notifications under sub-section (4) of the 
section 94 of the Finance Act, 1944 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 259-60 

Notifications under sub-section (7) of 
section 9A of the Customs Tariff Act, 
1975 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 258-59 

Notifrcations under sub-section (6) of 
section 3 of the Essential Commodities 
Act, 1955 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 436-37 

Notifications under article 320 (5) of the 
Constitution 
(Deb. 13, VoI.IH, 21-07-2004) Col. 467 

Notifications under Foreign Exchange 
ManagementAct, 1999 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 285-86 

Notifications under proviso to article 280 
of the Constitution 
(Deb. 10, Vol. II, 16-07-2004) Col. 286 

Notifications under section 10 of the 
National Highways Act, 1956 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 470-74 . 

Notifications under section II of the 
National Highways Authority ofIndia 
Act, 1988 
(Deb. 18, Vol. Ill, 18-08-2004) 
Col. 474 

Notifications under sections 12 and 19 of 
the Central Excise Rules, 2002 
(Deb. 24, Vol. Iv, 26-01-2004) Col. 375 

Notifications under section 159 of the 
Customs Act, 1962 
(Deb. ,15, Vol. III, 23-07-2004) Col. 300 
(Deb. 10, Vol. D, 16-07-2004) Col. 291 
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Notitications under section 23 of the 
Technology Development Board Act, 
1995 

Notifications under sub-section (I) of 
Section 28 of the Mines and Minerals 
(Development and Reaulation) Act, 

(Deb. 8. Vol. II. 14-07-2004) Col. 280 1957 
, (De". 10, Vol. II, 16-07-2004) Col. 212 

Notifications under section 296 of the I N 'n' db' (2) f otl Icatlons un er su -seCtion 0 
Income-Tax Act. 1961 I section 31 of the Central Excise Act, 
(Deb. 5. Vol. II, 09-07-2004) 1944 
Col. 23847 I (Dea.. 10, Vol. II, 16-07-2004) 

Notifications under section 31 of the I Col. 211-19 
Securities and Exchan,e Board oflndia (Det.. 24. Vol. IV, 26-01-20.04) 
Act. 1992 CoI.373-74 
(Deb. 20. Vol. VIII. 20-01-2004) Notifications .. nder sub-section (2) of 
Col. 330 section 63 of the Wild Life (Protection) 

(Deb. 15. Vol. III. 23-07-2004) 
Col. 2Q')-95 

Notifications un"er section 39 of the 
Bureau t)f Indian Standards Act, 1916 
fDeb. 24. Vol. IV, 26-08-2004) Col. 315 

Notifications under section 41 of the 
For-eiln ExchaJil. Manlaement Act, 

Act,l972 
(Deb. 16, Vol. III, 16-01-2004) 
CoUll 

NotifICations UDder sub-~ection (3) of 
section 17 of the Export (Quality Control 
and Inspection) Act. 1963 
(Deb. 5, Vol. U, 09-07-2004) 
Col. 266-67 

1999 Notific:ations under sub-section (3) of 
(Deb. 20-. Vol. "1fI, 20-01-2004) section 22 of the Central Industrial 
Col. 332-33 '1 Security Ferce Act, 1968 

I (Deb. 7, Vol. II. 13-07-2004) Col. 406 
NotiflCltions under sections ! and I of [N 'fi' db' (3) f . . . . otl Icallons un er su -section 0 

the BIOlogical DiverSity Act. 2002 section 62 of Biological Diversity Act, 
(0..,. 12. Vol. 111,20-07-2004) Col.319 2002 

Notifications under sections I and 10 of (Deb. 12. Vol. 111,20-07-2004) Col. 3 J 9 
aheTo~.c:co Board Act, 1975 Notifications under sub-section (3) of 
(Deb. 20, Vol. VIII, 20-01-20(4) Col. 333 section 642 of the Companies Act, 1956 

Notifications under sub-section (2) of 
section 3 of theA II India Services Act, 
1951 
(Deb. 8, Vol. II, 14-07-2004) Col. 280 

Notifications under sub-section (4) of 
settion 19 of the Bankina Companies 
(Acquisition and Transfers of 
Undertakinp) Act, 1970 
(Deb. 24, Vol. IV, 26-08-2004) Col. 377 I 

(Deb. 20, Vol. VIII, 20-08-2004) Col. 329 
Notifications under sub-section (3) of 

section 17 of the Export (Quality Control 
and Inspection) Act, 1963 . 
(Deb. 10, Vol.II,I6-07-2004)Col.295 

Notifications under sub-section (4) of 
section 124 of the Major Pon Trusts 
Act, 1963 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 463,(;5 
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Notifications under sub-section (4) of 
section 18 of the Citizenship Act, 1955 
(Deb. 17. Vol. Ill, 17-08-2004) 
Col. 458-59 

Notifications under suo-section (4) of 
section 94 of the Finance Act, 1994 
(Deb. J 0, Vol. II, J 6-07-2004) Col. 290 

Notifications under sub-section (6) of 
section 3 of the Essential Commodities 
Act, 1955 
(Deb. 16, Vol. III. 16-08-2004) Col. 514 

Notifications under sub-sections (7) of 
section 9A of the Customs Tariff Act. 
1975 
(Deb. 24, Vol. IV. 26-08-2004) 
Col. 375-76 

Notifications under the Recovery of Debts 
due to Banks and Financial Institutions 
Act,J993 
(Deb. 10, Vol. n, 16-07-2004) Col. 287 

Notification under section ) 0 of the 
Customs Tariff Act, 1975 
(Deb. 24, Vol. IV, 26-08-2004) Col. 377 

Notification under section 159 of the 
Customs Tariff Act, 1975 
(Deb. 24, Vol. IV, 26-08-2004) Col. 377 

Notification under section 58 of the Delhi 
Development Authority Act, 1957 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 305-06 

One Hundred Eighty Seventh Report on 
Mode of Execution of Death Sentence 
and Incidental Matters-Octobcr, 2003 
(Deb. 5, Vol. n, 09-07-2004) Col. 237 

One Hundred Eighty Sixth Report on 
Proposal to Constitute Environment 
Courts-September,2003 
(Deb. 5, Vol. II, 09-07-2004) Col. 23' 

One Hundred Eighty-eighth Report of the 
Law Commission of India on Proposals 
for Constitution of Hi-Tech-Fast Track 
Commercial Divisions in High C'...ourts, 
December,2003 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 371 

Railway Protection Force (Amendment) 
Rules. 2003, Notification No. GSR 
257(E) in Gazette oflndia dated the 31 st 
March, 2003 under sub-section (3) of 
section 21 of the Railway Protection 
ForceAct, 1957 
(Deb. 14, VoI.lU, 22-07-20(4) Col. 270 

Report of the Comptroller and Auditor 
General oflndi~Union Government 
(No. 10 of 2004)/1 (Indirect Taxes-
Customs) for the year ended March, 
2003. 
(Deb. 7, Vol.lI,ll-07-2004)CoI.4J1 

Report of the Comptroller and· Auditor 
General of India- Union Government 
(No.) of2004}-AccountsoftheUnion 
Government for the year ended March, 
2003 
(Deb. 7, Vol. II, 13"()7-2004) Col. 411 

Report of the Comptroller and Auditor 
General oflndia-Union Governmeat 
(No.1 I of2004)- (Indirect Taxes-
Central Excise and Service Tax) for the 
year ended March, 2003 
(Deb. 7, Vol. n, 13-07-2004) Col. 411 

Report of the Comptroller and Auditor 
General oflndia-Union Government 
(No.12 of2004}--(Direct Taxes) for the 
year ended March, 2003. 
(Deb. 7, Vol. ll,13"()7-2004)CoI.411 .. 

Report of the Comptroller and Auditor 
General of India-Union Government 
(No.13 of 2004)- (Direct Taxes)-
System Appraisal for the year ended 
March, 2003. 
(Deb. 7, Vol.ll,13"()7-2004)CoI.411 

Report of the Comptroller and Auditor 
General of India-Union Government 
(No.14 of 2004 )-Performance 
AppraiaaJ for the year ended March, 
2003. 
(Deb. 7, Vol. II, 13-07-2004) 
CoUI2 
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Report of the Comptroller and Auditor 
General oflndia-Union Government 
(No. I 5 of 2004 )-Performance 
Appraisal for the year ended March, 
2003 
(Deb. 7, Vol. II, 13~7-2004)CoI.412 

Report of the Comptroller and Auditor 
General oflndia-Union Government 
(No.2 of 2004)-Transaction Audit 
Observations for the year ended 
March, 2003 
(Deb. 7. Vol. II, 13-07-2004) Col. 41 I 

Report of the Comptroller and Auditor 
General oflndia--Union GoveFnment 
(No.3 of 2004)--PerfonnanceAppraisal 
for the year ended March, 2003 
(Deb. 7, Vol. II. I 3-07-2004) Col. 41 I 

Report of the Comptroller and Auditor 
General oflndia-Union Government 
(No.4 of2004)-Autonomous Bodies 
for the year ended March, 2003 
(Deb. 7, Vol. II, J 3-07-2004) Col. 411 

Report under section 42 of the National 
Housing Bank Act. 1987 
(Deb. S, Vol. II. ~-2004) Col. 263 

Annual Report and Review of the National 
Backward Classes Finance and 
Development Corporation, New Delhi, 
2002-2003,. alongwith Audited 
Aceounts and comments of tht 
Comptroller and Auditor General 
thereon 
(Deb. 19, Vol. III, 19~8-2004) Col. 393 

Annual Report and Review of the National 
Scheduled Castes Finance and 
Development Corporation, 2002-2003, 
alongwith Audited Accounts and 
comments of the Comptroller and 
Auditor General thereon 
(Deb. 19, Vol. III, 19~8-2004) Col.393 

Statements showing action taken by the 
Government of the Assurances, 
promises and undertakings given by 
the Ministers during the' various 
sessions of Eighth. Ninth, Tenth • 
Eleventh, Twelfth and Thirteenth Lok 
Sabhas 
(Deb. 7. Vot.II, 13~7-2004)CoI.406 

. Report of the Comptroller and Auditor 
General oflndia-Union Government 
(No.5 of 2004)-(Scientific 
Departments) for the year ended 
March. 2003 Statement under sub-section (I) of section 
(Deb. 7. Vol. II. 13~7-2004) Col. 41 J 7 of the Fiscal Responsibility and 

. Budget Management Act, 2003 
Report of the ('~mptrol!er and Auditor (Deb. IS Vol. III i3~7-2004)CoI. 301 

(No.6 of2004HDetence Services}-- Audited Ac~ounts. o~ the British India 
General oflndla·-Umon Government I " 
Army and Ordinance Factories for the Corporation Limited, Kanpur and 
year ended March, 2003 I Companies for year 2002-03 
(Deb. 7, Vol. II, 13-07-2004)Col.41 J (Deb. 20, Vol. VIfJ,~~8-2~)CoI.328 

Report of the Comptroller and Auditor " The C~ntral Industrial Security For~e, 
General oflndia-· -Union Government ASSistant Commandant (Junior 
(No.7 of2004)---(Defence Services)- Administrative Officer), Recruitment 
Air Force and Navy for the year ended /1 Rules, 2003 
March. 2003 (Deb. 7, Vol. II, 13~7-2004)Cot. 406 
(Deb. 7, Vol. II, 13-07-2004) Col. 411 The Handicrafts and Handlooms Exports 

Report of the Comptroller and Auditor 
General of India-Union Government 
(No.8 and 9 of 2004) (Railway) for ~he 
year ended March. 2003 I 

(Deb. 10, Vol. II, I 6-07-2004) Col. 291 

Corporation of India Limited and the 
Ministry of Textiles for the year 2004-
200S 
(Deb. __ ~O, Vol. VIII, 20-08·2004) 
Cot. 328-3S 
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TIle HiP Court Judi" (AlMndment) 
RI,.,2004 
(0Ib. 20, \ttl. VIII, 20-01-2(04) Col. 329 

Noti&.tion und • ......aion 3 of the 
section 31 of the Oil Industry 
(Develiop .... )Act, 197-4 
(Deb. 19, ,.,1. UI, 19-01-20(4) Col. 392 

The University Grants Commission 
(Admiuion to specifi,d professional 
programme) Inlerim Reaulations, 2003. 
(Deb. 7, VOl. 11, I 3-07-20(4) Col. 410 

The University Grallts Commission 
(EltabIUhmentof and maintenance of 
Standards in Private Universities) 
R.eau1alionJ, 2003 
([)lb. 7, \t)I. II. 13.()7-2004) Col. 41 0 

Thirty Second A .... at Report of the 
provilioBl of die Moaopolies and 
Restrictive Trlde Practices Act, ) 969 
for the year Jan-Dec 2002 
(Deb. 5, Vol. II, 09-07-2004) Col. 237 

Under section 37 of the Telecom 
Repllmry Auftority ofindiaAct, 1997 
(Deb. I, Vol. II, I 4'()7-2004) Col. 283 

Union Government-Finance Accounts 
tbr the year, 2002· 2003 
(Deb. 7, VoI.II,13-07-20(4)CoI.412 

Notifications illued under sub-section (6) 
of section 3 of the Essential 
CommoditiesAct. 1955 
(DIb. 9. Vol. 11,15-07-20(4) Col. 441 

Pan-MIlItary 'ore. 
Canteen and Mtdical FICi1ity to PMF 

{Deb. 2, Vol. B, 06-07.2(04) Col. 297 
Compenudoato'8IIilillofP .... Military 

Forces trom bin FundJ 
(Deb. 17, Vol. III, 17·08-2004) 
Co1.173-75 

(i)vftayofBSFICRPFICISFIITBP in NCR 
(DIb.12, Vol. m,2047.20(4)CoI. 95 

Recru ..... Centre for PMF 
{DIlt.17. VoI.Ul, 17-G1-2OO4) Col. 392 

Recndtlnen( ;11 '.,...MUiauy force, 
. (Deb. 12, Vol. Iff. 20·07·2004) 

Co1.121·32 . 

Vacation ofKM,1a Fort 
(Deb. 17, Vol. III; 17-01.20(4) Col. 309 

P.nmedks 
Demand of Physiotherapists 

(Deb. 13, Vol. III, 21-07-2004) 
Coi.124 

Shortage of DoctorsIN urseslParamed ics 
(Deb. 8, Vol. 11, 14-07-2004) 
Col. 272-73 

Parking 
Allotment of Shops, Stalls and Parking 

Lots to SCtST Handicapped 
(Deb. 17, Vol. III, 17-08-2004) Col. 181 

Illegal Parking in Delhi 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 314-15 

Parking Policy in Delhi 
(Deb. 17. Vol. III, 17-08-2004) Col. 456 

Parking System 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 374-84 

P.rlilmeatHoQe 
Attack on Parliament House 

(Deb. 12, Vol. III. 20-07·2004) Col. 104 
Passengen' In.unnee Seheme 
Passengers' Insurance Schenle 

(Deb. 24. Vol. IV, 26-08-2004) 
Col. 126-27 

Pusport 
Delay in Issuance of Passports 

(Deb. 8, Vol. II, 14-07·2004) 
Col. 227·28 

Pending Passport Applications in Andhra 
Pradesh 
(Deb. II, Vol. III, 11·08·2004) 
CoI.44S-46 
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Reopening of Passport Office in Amritsar 
(De~. 18, Vol. JII, 18-08-2004) 
Col. 195-98 

P.y" Alle.l .. 
P.y Parity for blployles ofBPfO 

(Deb. 6, Vol. II. 12.0'·2004) 
Simplifying Passport Issuance Procedure Col. 276-77 

(Deb. 13, Vol. 111.21-07-2004) P.yScaleofMTCWorkm 
Col. 74-75 (Deb. 5, Vol. II, 09.01·2004) 

Passport Omee(s) 
Establishment of Passport Office 

(Deb. 3, Vol. II, 07-07-2004) 
Col. \05-06 

Inspection of Passport Offices 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 261 

Inspection of Passport Offices 

Col. 233-34 
P.yCo_ ...... 
FifthPayCoaailaion 

(Deb. 10. Vol. II. 16-01·1004) 
Col. 135-36 

PCO. 
PCOs in CoUllb'y 

(Deb. 23, Vol. IV. 25·0.·2004) 
Col.~l-« (Deb. 23, Vol. IV, 25-08-2004) 

Col. 65-74 
Puee liIlkI 

Opening of Passport Office in Uttar&nchal 
(Deb. 3. Vol. II, 07.07-2004) PeaceTalkJonKllhmirllale 
Col. 96-97 (Deb. 2. Vol. II, 06-07.2Ge4) 

Col. 16-11 
Opening of Regional Passport Office in 

Allahabad 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 721 

Setting up of Passport Office 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 143-44 

P ... ureLand 

Peace Talks widl NSCN (1M) 
(Deb. 17, Vol. III, 17-oa~2004) 
Col.2S 

Peace Ta" with Palel.tID 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 41-43 

Unification ofN.g.land Area 
(Deb. 2, Vol. II, 06-07-2004) 
COl.2S1 Pasture Land and Fodder for Animals 

(Deb. I, Vol. II, OS-07-20o..) 
Col. 62~7 Pelldi_ ..... 

Patents 
Patent Applications 

(Deb. 1 S. Vol. III, 23-07-2004) 
Col. 27S-77 

Patenting of Ancient Heritage in Foreign 
Countries 
(Deb. 1 S, Vol. III, 23-07-2004) 
CoI.IS-16 

Patenting of Food Products 
(Deb. 10, Vol. II. 16-07-2004) 
Col. 43-44 

Pend ing B ills of St.te Le,illatlve 
Assemblies 
(Deb. 12. Vol. III. 20-07-2004) 
Col. 247-48 

Peadl., Projects 
Pending Projects 

(Deb. 6; Vol. II, 12-07·2004) 
CoL 116-82 

Pending Projecu of JharkhIDd 
(Deb. 13. Vol. III, 21-07-2004) 
Col. 427 
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Separate Fund for Completion of Projects 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 159 

Pending Proposals 
Pending Proposals of Chhattisgarh 

(Deb. 13. Vol. 111,21-07-2004) 
Col. 128 

Pending Proposals of Kerala 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 57-58 

Pending Sf:hemes 
Pending Schemes ofH.P. 

(Deb. 3, Vol. II, 07-07-2004) 
Col. 233 

Pending Schemes of West Bengal 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 480-8 I 

Pension 
Delay in disbursing Retirement Pensionery 

dues 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 247-48 

Income Tax Exempted Pension to War 
Widows 
(Deb. 19, Vol. III, 19-08-2004) 
CoI.J 50-S 1 

Krishi Shramik Bima and Pension Yojana, 
2001 
(Deb. 21, Vol. IV, 23-08-2004) 
CoJ.402~ 

New Pension Scheme 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 268 

Non-Payment of Post Retirement 
Pensionery Benefits 
(Deb. 9, Vol. II, 15-07-2004) 
Co1.20S~ 

Pending Cases for Settlement ofEPF and 
Pension Acx:ounts 
(Deb.2t, Vol. IV, 23-08-2004) 
Col. 4-6 

Pension Liabilities 
(Deb. 18, Vol. Ill, 18-08-2004) 
Col. 336-38 

Pension Scheme for Mentally Disabled 
Handicapped Persons 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 273-82 

Pension to Coal Mines Workers 
(Deb. 23, Vol. IV, 2S-08-2004) 
CoI.S82-83 

Pension to Widows of Freedom Fighters 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 323-24 

Pension Reform 
Pension Reform--B.G Presentation 

(Deb. 4, Vol. II, 08-07-2004) 
Col. 20 

Pensioners 
Need to look into the problems faced by 

pensioners of Tamil Nadu Electricity 
Board (MUR377) 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 450-S1 

People orIndian Origin 
III Treatment to Indian Workers in Iraq 

(Deb. 6, Vol. II, 12-07-2004) 
Col. 334-3S 

People's War Group 
Ban on PWG 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 29S-96 

Per Capita Income 
Per Capita Income 

(Deb. 13, Vol. 111,21-07-2004) 
Col. 187-89 

Per Capita Income in States 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 82-84 

Penonal Expi*natlon 
Personal Explanation Under Rule 357 

(Deb. 6, Vol. II, 12-07-2004) 
Col. 399-405 
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Penons Below Poverty Line 
Persons Below Poverty Line in Kerala 

(Deb. II, Vol. III, 19-07-2004) 
Col. 241 44 

Petroleum Products 
Gas in Godavri Basin 

(Deb. 9, Vol. II, 15-07-2004) 
Col. 190-91 

Pesticide 
Availability of Free Pesticides to Farmers 

(Deb. 23, Vol. IV, 25-08-2004) Col. 343 
Consumption of Urea 

(Deb. II. Vol. III, 19-07-2004) 
Col. 87-88 

Hybrid Seeds and Pesticides in J&K 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 252-54 

National Policy on Pesticides 
(Deb. I, Vol. II, 05-07-2004) 
Col. 197-98 

Need to look into the health problems 
being faced by the people of Padre 
village in Kasargod district of Kerala 
due to the presence of endosulfan 
pesticide in soil and water (MUR 377) 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 505-06 

Over Use of Urea 
(Deb. II, Vol. III, 19-07-2004) Col. 80 

Pesticides in Bottled Drinking Water 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 92-93 

Seed Act in Maharashtra 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 245-46 

Petitions 
FCI Pensioners' association, Kolkata, 

regarding issue of order for payment 
of pension and pensionary benefits 
w.e.f. 1.1.1997 to the Directorate of Food 
transferee employees retired from Food 
Corporation oflndia. 
(Deb. 12, Vol. III, 20-07.20(4) Cot 321 

Presentation of Petition-Presented 
(Deb. 19, Vol. 10, 19-OS-2004)COI.396 

Petro Chemicllindustry 
Petro Chemical Hub at Panipat (Haryana) 

(Deb. 9, Vol. II, 15-07-2004) 
CoJ.393-94 

Second Petro Chemical Complex in West 
Bengal 
(Deb. 17, VoI.III,17-08-20(4)CoI.120 

Petro Cbemicllindustry 
Mega Chemical Estate for Petro Chemical 

Industry 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 171-72 

Petrol 

Crude Oil Import 
(Deb. 9, Vol. II, 15-07-2004) 
CoI.21S·19 

LNG Terminal in Kerala 
(Deb. 9, Vol. II, 15-01-2004) 
CoI.217-18 

Oil Fields Discovered in the Country 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 399-400 

Permission to Pvt. Companies to increase 
the Prices of their Products 
(Dcb.9, VoI.II,IS-07-2004)Col.l99 

Petrol from Plastic 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 223-24 

Production of Petrol, Diesel, Kerosene 
from Crude Oil 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 290-91 

Rise in Prices of Coal, Petrol and Diesel 
(Deb. 15, Vol. III, 23-07.2004) 
Col. 19-20 

Sale of Petrol in Open Markets in States 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 33940 
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Subsidy on Petroleum, Diesel and Natural I Petroleum 
I 

~~b. 24, Vol. IV, 26.0'.2004) ( CratjonofMe,a"'ayers;nrheO;ISecto~ 
Col. 71.72 (Deb. 24, Vol. IV, 26·0'-2004) 

Col. 320 
Underground Rock Cavern and Concrete 

for Storing Crude Oil Petrele .... C • ..,.nia 
(Deb. 14, Vot III, 22·87-2004) Cancellatioft of Allotment of Petroleum 
Col. 40-41 Pumps by IBP Co. 

Withdrawaiofimport Duty on Petrol and (Deb. 14, Vol. III, 22-07-2004) 
Diesel Col. 136 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 164-65 

Petrol PUMPS 
Cancellation of Allotment of Petroleum 

Pumps by IBP Co. 
(Deb. 14, Vol. 111,22-07-2004) Col. 136 

Criteria for Allotment of Petrol Pwmps 
(Deb. 19, Vol. Ill, 19-08·2004) 
Col. 109-10 

Entrance of ONGC into Crude and Gas 
Shipping 
(Dcb. 14, Vol. III, 22-07-2004) 
Col. 25 I-52 

Linking of Gas Manufacturing and 
Distribution Units with National Gas 
Grid 
(Deb. 14, \91.)((,22-o7-2004)Col.1I 

Demand for More LPG Agencies and Petrol Merger of Petro Retail.r IBP with IOC 
Pumps . (Deb. 9, Vol. II, 15.07.2(04) 
(Deb. 14, Vol. 1U,22-o7-2t(4) Cot. 137 Col. 413 

Guidelines for Petrol Pumps on HiJhways Optnin& ofOftices oflOC 
(Deb. 19, Vol. m. 19-01-20(4) Col. 316 (0..9. Vol. H. I S~"-lM4) Col. 199 

Licences for Opening of Petrol Pumps &. 
Gas Agencies 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 143-44 

LPG Agencies and Petrol Pumps 
Functioning in Orissa 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 243-44 

LPG Dealership and Petrol Pumps to 
Dependents of Martyrs 
(Deb. 14, Vol. III, 22-07-20(4) 
Col. 259 

Opening of New Petrol Pumps and Gas 
Agencies in HP and J&.K 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 211-12 

Petrol Pumps and LPG Gu Agencies to 
Economically Backwards Upper Castes 
(Deb. 14, Vol. III, 22-07-2104) 
Col. 129-30 

P ... tlilll MIII'k.ti"l PIMI .fll.tail Outl_ 
(Deb. 14, Vol. III, 22-07-2014) 
Col. 82-83 

Profits Earn." by Public Sector Oil 
Companies 
(D~b. 14, Vol. III. 22-07-2004) 
Col. 58-60 

Petroleum Products 
Abolition of Luxury Tax on Oil 

(Deb. 14, Vol. III, 22·07-2004) 
Col. 218 

Allotment of Petrol, Diesel and Cooking 
GuA,encies 
(Deb. 19, Vol. III, 1'·01-2004) 
Col. 266-67 

Amount Spent on Oil Imports 
(Deb. 9, Vol. 11, 15-07-2004) 
Col. 63-64 
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Borrow:ng of Oil PSUs 
(Deb. 9, Vol.lI,15-07·2004)Col. 57 

: Fare increased for Transporting Petrot. 
, Diesel and LPG , 

Cess from Petroleum Products for Oil I' (Deb. 9. Vol. II. 15·07·2004, 
Industry Col. 60-62 
(Deb. 9, Vol. II, 15·07·2004); IncreaseinPriceiofPetroleumProducts 
Col. 34 143 (Deb. 9, Vol. U. 15·07·2064) 

Cheating in Petrol and LPG 
(Deb. 9, Vol. II, 15·07·2004) 
Col. 395·97 

Consumption ofDiesel Oil 

Col. 6·7 

Import ofNntu~al Gas from Bangladesh 
(I)ch 14. Vol. III. 22·07·2004) 
Col. 101-02 

(Deb. 19, Vol. III, 19-01·2004) Col. 185 Increase in Petrol Refining Capacity 
Contract to US Subsidiary SAW Pipes by ,: (Deb. 14, Vol. 111.22·07.>.2004) 

GAIL Col. 63 
(Deb. 19, VoI.III,19-01.2004)CoI. 270 Increase in Prices of Petroleum Products 

Crude Oil Stabilisation Fund to Insulate (Deb. 9, Vol. II, 15·07·2004) 
Customers Col. 430·31 
(De". 14, Vol. III, 22-07-2004) Indigenous Production ofLPG 
Col. 62-63 (Deb. 19, Vol. III, 19·08·2004) 

Demand and Supply ofKerOMtt a LPG CoI.1S5-56 
(Deb. 14, Vol. 111,22-07-2004) Layina a Gas Pipeline from JaSdishpurto 
Col. 14·16 Haldia 

Demand of Gas due to ConltM:tion of (De". 19, Vol. III, 19·08-2004) 
Gu Buld Projects Col. 324 
(Deb. 9, Vol. II, 15-07-2004) New Pipelines for Transportation of 
Col. 359-60 Petroleum Products 

Demand of Petroleum Products (Deb. 24, Vol. IV, 26-08-2004) 
(Deb. 9, Vol. II, 15-07-20(4)CGI. 333 Col. 353-56 

Detail. of Production of Crude Oil Oil in Offshore of Orissa Coast 
(Deb. 9, Vol. II, 15-01-2004) (Deb. 14, Vol. Ill, 22-07-2004) 
Co1.l49-50 Col. 242 

Difftcultiel ofVm.aes due to Increase in Oil Pool Deficit 
Prices of Kerosene Oil (Deb. 14, Vol. III, 22-07-2004) 
(Deb. 14, Vol. III. 22-07-2004) Co1.l49-50 
Col. 18-19 Oil Strudt in Banner Distric:t in Rajasthan 

Discount for Sale of Lube Oil (Deb. 14, Vol. IIl,22-07-2004) Col. 150 

(Deb. 14, Vol. III, 22·07-2004) Pa)mCfttofDuesonSalesTaxofPdroIeum 
Col. 127-28 Products 

Exploration ofInfJanunab1e Gas in Kangra, 
H.P. 
(Deb. 14. Vol. III. 22-07-2004) 
Col. 24445 

(Deb. 10, Vol. II, 16-07-2004) Col. 174 

Pilferage of Crude Oil in Assam 
(Deb. 19, Vol. III, 19-08-2004) 
Col.l19 
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Pipeline Project from Paradeep to Haldia 
(Deb. 9, Vol. II, I 5-07-2004) Col. 430 

Production Cost of Kerosene and LPG 
(Deb. 19, Vol. III. 19-08-2004) 
Col. 343-44 

Production ofBio-Diesel 
(Deb. 19, Vol. III, 19-08-2004) Col. 193 

Target Fixed for Oil Production 
(Deb. 24. Vol. IV, 26-08-2004) 
Col. 13-14 

Tax Levied on Petrol and Diesel by State 
Governments 
(Deb. 19. Vol. III, 19-08-2004) 
Co1.291-318 

Production of Ethanol , Upgradation of Quality of Petrol 
(Deb. 14, Vol. III, 22-07-2004) I (Deb. 14, Vol. 111,22-07-2004) Col. 237 
Col. 185-87 Use of Fake Documents for Dealership 

Production of Oil Refineries during April ' (Deb. 19. Vol. III, 1 9-08-2004) Col. 319 
2004 to June 2004 Waiting List for LPG Connections 
(Deb. 19. Vol. III. 19-08-2004) (Deb. 19, Vol. III. 19-08-i004) 
Col. 195-96 Col. 138-39 

Project for Setting up of Refinery in I Petroleum Renneries 
Bhatinda District, Punjab B ttl' PI t fB . o mg an 0 ongalgaon 
(Deb. 19, Vel. III, 19-08-2004) (Deb. 9, Vol.lI,IS-07-2004)Col.203 
Col. 287-89 

Refining Cost of Oil Products 
(Deb. 24. Vol. IV, 26-08-2004) 
Col. 76-77 

Requirement of LPG in the Count!)' 
(Deb. 9, Vol. II. 15-07-2004) 
Co1.418-19 

Revenue Realised on Petroleum Products 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 117-18 

Selection of Dealers and Allotment of 
Distributorship for Oil Marketing 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 46-48 

Stealing of Oil from Pipelines 
(Deb. 9, Vol. II, 15·07-2004) 
Col. 18-19 

Subsidy on Diesel for Farmers 
(Deb. 19, Vol. III, 19.08-2004) 
Col. 116 

Survey for Exploration of Petroleum 
Products 
(Deb. 19. Vol. III, 19·08·2004) 
Col. 146-48 

Increase in Petrol Refining Capacity 
(Deb. 14. VoI.III,22-07-2004)C~1.63 

Modernisation of Refineries 
(Deb. 9, Vol. If, 15-07-2004) 
Col. 143-46 

New Refineries in T~nth Five Year Plan 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 161-62 

Oil Refine!), at Paradeep Port in Orissa 
(Deb. 14, Vol. 111,22-07-2004) Col. 217 

Petroleum Refining Capacity in Public 
Sector 
(Deb. 14, Vol. 111,22-07-2004) Col. 122 

Power Project by Kochi Refineries Limited 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 333-34 

Profit and Loss of Oil Refinery Company 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 224·26 

Progress Made in the Refinery at Bina, 
Madhya Pradesh 
(Deb. 14, Vol. III, 22-07-2004) 
Co1.216-17 
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Project of Laying Pipeline in Sudan 
(Deb. 14, Vol. III, 22-07-2004) Col. 244 

PCI, Chandigarh 
Availability of Doctors 

(Deb. 13, Vol. 111,21-07-2004) 
Cpl. 430-3 I 

Pha rmaeeuticals 
Association of Pharmaceuticals 

(Deb. 12, Vol. III, 20-07-2004) 
Col. 168 

US Market in Indian Phanna 
(Deb. 2, Vol. II, ~7-2004) Col. 428 

Use of Banned/Substandard Ingredients 
by Drug Manufactures 
(Deb. 7, Vol. II, 13-07-2004) 
CoI.2SI-S2 

Pharmacopoeia Commission 
Pharmacopoeia Commission 

(Deb. 13, Vol. 111,21-07-20(4) Col. 176 
Pharmexcil· 
Approval of Ph anne xci I 

(Deb. 20, Vol. VIII, 20-08-2004) 
CoI.S2-S3 . 

Photo Division 
Closing of Publicity Photo Division and 

Song and Drama Division 
(Deb. 19, Vol. III, 19-08-2004) 
Col. I 74-7S 

Plitrimaae 
Financial Assistance forMansarovar Yatra 

(Deb. 3, Vol. II, 07-07-2004) 
Col. 72-73 

Pilarims 
Development of Jain Pilgrim Place 

(Deb. 6, Vol. II, 12-07-2004) Col. 240 
Inadequate arrangements for the pilgrims 

of Amamath Yatra 
(Deb. 3, Vol. II, 07-07-2004) 
CoI.296-99 

Pilotless Aircraft 
Supply of Pilotless Aircraft by HAl.. 

(Deb. 24. Vol. IV, 26-08-2004) Col. 220 

Pilots 
Exodus of Pilots 

(Deb. 10, Vol. II. I 6-07-2004) Col. 268 
Pipelines 
New Pipelines for Transportation of 

Petroleum Products 
(Deb. 24. Vol. IV, 26-08-2004) 
Col.3S3-56 

Pipeline Project from Paradeep to Haldia 
(Deb. 9, Vol.lI, I 5-07-2004) Col. 430 

Piney 
Piracy oflndian Films and Music 

(Deb. 9, Vol. II, 15-07-2004) 
Col. 126-27 

Plan Allocation for Projects 
Plan Allocation for Projects in Gujarat 

(Deb. 18, Vol. III, 18-08-2004) 
Col. 110-11 

Plan Expenditure 
Plan Expenditure- B.G Presentation 

(Deb. 4, Vol. II, 08-07-2004) 
Col. 24 

Plan(s) 
Costal Zone Management Plans for 

Mumbai 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 180-81 

Projects under National River 
Conservation Plan 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 79-96 

Planning 
Additional Funds for New Schemes 

(Deb. 3, Vol. II, 07-07-20(4) Col. 161 
Rise in Plan and Non-Plan Expenditure 

(Deb. " Vol. II, 14-07-2004) 
Col. 123-24 
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Planning Commission /1 tMRY 
Reduction of Schemes by Planning Targets under PMRY in Rajasthan 

Commission / (Deb. 8. Vol. II. 14-07-2004) 
(Deb. 12. Vol. III. 20-07-2004) Col. 278 Col. 139-40 

Separate Planning/finance Commission ! POlching 
for Development of Tribal Areas 1 Poaching of Wild Animals 
(Deb. 23. Vol. IV. 25-08-2004) Col. 265 I (Deb. 16. Vol. III. 16-08-2004) 

Plantation Col. 238-50 
Plantation of Medicinal Herbs 

(Deb. 39121. Vol. IV. 23-08-2004) 
Col. 392 

Special Package for Revival of Perennial 
Crops in Kerala 
(Deb. I. Vol. II, 05-07-2004) 
Col. 146-47 

PIHtation Companies 
Encroachment of Forest land by 

Plantation Companies 
(Deb. II, Vol. III, 19-07-2004) 
Col. 131-32 

Plantation Labour Act 
Non Implementation of Plan fat ion Labour 

Act 
(Deb. I, Vol. n, OS-07-2004) Col. 87 

Pllstic 
Ban on Plastic and Polythene Bags 

(Deb. 16, Vol. Ill, 16-08-2004) 
Col. 133-34 

Need to regulate the Usage and Disposal 
of Plastic Bags in the country 
(MUR377) 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 326 

Petrol from Plastic 
(peb. 13, Vol. Ill, 21-07-2004) 
Col. 223-24 

PI •• tle IIIllaeerinl 
Setting up ofCIPET in Jaipur 

(Deb. 17, Vol. III, 17-08-2004) 
Co1.18S 

Police 
Benefit of Fifth Pay Commission to Police 

Personnel 
(Deb. 17. Vol. ill. I 7-08-2(04) Col. ISS 

Cash on Camera Chlrges Hit Police 
(Deb. 17, Vol. III. 17-08-2004) 
Col. 297-98 

Coastal Police 
(Deb. 17, Vol. III, 17-08-2004, 
Col. 1M-as 

Coordination between CBI Authorities 
and Local Police 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 407-08 

Misuse of Funds for Modernisation of 
Police Force 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 279-80 

Modernization of Police 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 259-64 

Promotion of Sports and Games among 
Policemen 
(Deb. 23, Vol. IV, 25-08-2(04) Col. 344 

Training oflndian Police Personnel in UK 
and France 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 291-92 

Pollee Ad_iailtratio. 
EFe Grants for Polic:eAdministration 

(Deb. 23. Vol. IV, 2S-01-2004) 
Col. 129-30 
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Polity Pollution 
Draft Policy 011 FPI 

(Deb. 21, Vol. IV, 23-08·2004) 
Col. 390·91 

Burning of Medicines in HAL, Bhopal 
(Deb. '17. Vol. III. 177°1.2004) 
Col. 191·92 

Effcct~ ofE&F policy on mining operations Cleaning of Rivers 
(Deb.21. Vol. IV. 23-OS·2004) Col. 153 (Deb. I. Vol. II. 05-07·2004) 

Col. 183·92 
National Policy for FPI . .' .. . 

(Deb. 21. Vol. IV •• 23·01·2004) ,ClosureolPollutmglndustnesmDelhl 
Col. 74.75 (Deb. 6. Vol. II. 12-07·2004) Col. 242 

, Compensation by Polluting Industrial 
Policy for Products and Services to CPSEs Units 

(Deb. 19. Vol. III. 19·08·2004) (Deb. 21, Vol. IV. 23.08.2004) 
Col. 34749 Co1.361-63 

Review of Water Policy : C·otnplianceofNoitieand Emission Norms 
(Deb. 16. Vo I. III. 16·08·2004) i (Deb. 16. Vol. III. 16·0S·2004) 
Col. 428·29 Col. 493·94 

Youth Policy ! Compliance of Pollution Nonns 
(Deb. 6. Vol. 11. 12.07.2004): (Deb. 16. Vol. II I. 16·08·2004) 
Col. 199.200 Col. 3 19·20 

! Contaminated Waler 
I 
. (Deb. II. Vol. III. 19·07·2004) 

Polio 

Administering Expired Polio Drgps I Col. 5.8 
(Deb. I, Vol. II. 14.07.2004)! Controlling of River Pollution 
Col. 34-36 i (Deb. 16. Vol. III. 16·08·2004) 

Expenditure of Polio Programme I Col. 46-66 
(Deb. 23, Vol. IV, 25-08-2004) Deaths due to Environmental Polhllian 
Col.l()()"()2 . (Deb. 6, Vol. II, 12·07·2004) 

Polio Cases .' Col. 327·28 
(Deb. I, Vol. II, '4-07-2004) failure of Delhi in Checking Pollution 
CoI.IS~ I (Deb.6,Vol.Il,12-07-2004)Col.2SI 

Polio Cases in Mumbai I Green Belt for Abatement of Pollution and 
(Deb. 13. Vol. III, 21-07-2004) I Environmentlmprovemcnt 
Cot.4SI.S2 (Deb. II, Vol. 111,19·07-2004) 

i Col. 7·' 
Polio Sum.it, lOI4 Inc:raIed Level of Carbon in Atmosphere 
PolioSummit,2004 (Oe&. J6,Vo~IH, 16-01-20(4) Col. 170 

(Deb. 23, Vol. IV, 2S·01-2004) 
Co1.490-92 

Industries pOllutlnf River 
(Deb. 6, Vo. I), 12-07-2004) 

Polltiul Rilhtl CoI.3J5-J6 

Political Rights to Taman, and Limbas I Industries PollutiPl Sea 
(Deb. 5, Vol. II, 09-07.2004) (Deb. 6, Vetl. II, 12-07-2004) 
Col. 83.84 I Col. 273-74 
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Industries Polluting Yamuna and Ganga 
(Deb. I, Vol. II, 05-07-2004) 
Col. 250-51 

Installation ofETPs by Polluting Factories 
(Deb. II, Vol. iii, 19-07-2004) 
Col. 286-87 

Mercury Poisoning Threat to Capital 
(Deb. II, Vol. III, 19-07-2004) 
Col. 240-41 

Need to check the pollution caused due 
to discharge of industrial effluents into 
Noyyal River, Tamil Nadu (MLJR 377) 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 447-48 

Need to enforce regulations to prevent 
discharge of pollution causing 
effluents into the marine waters of 
Dakshina Kannada area of Karnataka 
(MUR377) 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 348 

Operation of Polluting Factories 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 386-87 

Polluted Sea Beaches 
(Deb. II, Vol. III, 19-07-2004) 
Col. 64 

Polluting Industrial Units 
(Deb. II, Vol. III, 19-07-2004) 
('..01. 243-48 

Polluting Mines 
(Deb. 6, Vol. 11, 12-07-2004) 
Col. 280-82 

Pollution by Coal Based Projects 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 202-03 

Pollution by Mining Activity 
(Deb. I. Vol. II, 05-Q7-2004) Col. 96 

Pollution by Power Projects 
(Deb. 16, Vol. 111, 16-08-2004) 
Col. 429-30 

Pollution caused by Oswal Chemical 
Fertilizers 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 163 

Pollution Control Plan ofCh~mba 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 91-93 

Pollution Control under Clean 
Development Mechanism 
(Deb. 21 , \b1.1V, 23-08-2004) Col. 115 

Pollution in Bramhani River 
(Deb. I, Vol. II, 05-07-2004) 
Col. 82 

Pollution in Delhi 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 237-38 

Pollution in Ramganga and Kosi River 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 138-39 

Pollution on Indian Sea Shores 
(Deb. 6, Vol. II, 12-07-2004) Col. 336 

Remote Sensing Devices for Pollution 
Check 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 400-01 

Removal of Polluting Factories from 
Pollution along National Highways Residential Areas 

(Deb. I, Vol. II, 05-07-20(4) Co 1.1 18 (Deb. I, Vol. II, 05-07-2004) 
. Col. 133-34 

Pollution around Tij ., 
(Deb. 21, Voi. IV, 23-08-2004) I Spread of Diseases Due to Pollution 
Col 75-76 (Deb. II, Vol. III, 19-07-2004) 

. Col. 336-37 
Pollution by Bokaro Thermal Power 

Station 
(Deb. 16, Vol. III, 16-08-20(4) Col. 269 

Surveys by weL for Pollution 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.S79-80 
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Tanneries Polluting Ganga 
(Deb. 6. Vol. II. 12-07-2004) 
Col. 259-60 

Threat to Ganga Water 
(Deb. 21, Vol. IV, 23-0S-2004) 
Col. 389-90 

Vehicular Pollution in Delhi 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 354-55. 384-85 

Polyester Industry 
Plan to Promote Polyester Industry 

(Deb. 15. Vol. III, 23-07-2004) 
Col. 43-44 

Polytechnics 
Expansion of Community PolYtechnics 

(Deb. 2. Vol. II, 06-07-200.4) 
Co1.301~2 

Pondicherry 

Delivery System of Funds 
(Deb. 13, Vol. 111.21-07-2004) 
Col. 17-30 

Free Legal Aid to Poor 
(Deb. 5. Vol. II. 09-07-2004) 
Col. 88-90 

Funds for Providing Low Cost Houses to 
Poor People 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 186-98 

Population 
Funds for Population Control 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 746-47 

Incentive Based Population Control 
Measures 
(Deb. 18. Vol. III. 18-08-2004) 
Col. 127-28 

Construction of Museum in Arrikkamedu Population in North East State 
(Deb. 24. Vol. IV, 26-08-2004) . (Deb. 23, Vol. IV, 25-08-2004) 
Col. 10 Col. 257-58 

Need to advise the Union Territory 
Administration ofPondicherry to hold 
Panchayat Elections at an early date 
(MUR377) 
(Deb. 6. Vol. II, 12-07-2004) 
CoI.416 

Recognition to Certain Tribal 
Communities in Pondicherry 
(Deb. 12. Vol. III. 20-07-20(4) 
Col. 167 

Release of Water to Karaikal Region in 
Pondicherry 
(Deb. II. Vol. III, 19-07-2004) 
Col. 295-96 

Poor 
Assistance to Poor for Medical Treatment 

(Deb. 13, Vol. 111,21-07-2004) 
Col. 139-42 

Bank Loan to Poor and Unemployed 
(Deb. 15, Vol. Ill. 23-07-2004) 
Col. 261-76 

Population Growth Rate 
(Deb. 3, Vol. II, 07-07-2004) 
Co1.63-M 

Report of National Commission on 
Population . 
(Deb. 13, Vol. 111.21-07-2004) 
COI.S0-81 

Special Scheme for Population Control 
(Deb. 23, Vol. IV. 25-08-2004) 
Col. 74-86 . 

Stress on Policies of Education and 
Development 
(Deb. 23, Vol. IV. 25-08-2004) 
Col. 712-13 

Urban Population 
(Deb. 17, ~I.III, 17~8-2004)Col. 79 

Port(s) 
Agricultural Port 

(Deb. 21, Vol. IV, 23-08-2004) 
Col. 83 
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Congestion Problem at I'orts I Need to grant funds from the Sagar-Mala 
(Deb. 3, Vol. II, 07-01-200") I Scheme for the development of 
Col. 256-51 I Kakinada Port and its surroundings 

Construction ofTranshipmcnt Terminal (MUR 377) 
(Deb. 3. Vol. II. 07-07-20(4)Col.I S2 (Deb. 12. Vol. III. 20·07·2004) 

Development of Paradeep Port 
(Deb. 13. Vol. 111.21·07-2004) 
Col. 127-28 

Development of Ports 
(Deb. 13. Vol. 111.21·01·201)4) 
CoI.S3·84 

Col. 323-24 

Delinking of Va dinar Area from Port Limit!. 
(Deh.18. Vol.IlI. I S,,()S·2004) Col. 137 

Performance of Ports 
(Deb. 8, Vol. II. 14·07·2004) 
Col. 194·91 

Expansion ofEnnore Port I Ports Connectivity Through Rail 
(Deb. 3. Vol. II. 07-07·2004) I (Deb. 14. Vol. III. 22-07-2004) 
Gll. 139-40 i Col. 176-79 

Filling Vacancies in Monnugao Port Trust ! Reconstituting Port Trusts 
(Deb. 3. Vol. II. 07-07·2004) ~ (Deb. 13. Vol. III. 21-07·2004) 
Col. 134·35 Col. 89-90 i 

I land ling ofColltainers at Paradeep Port i Reduction of Waiting Time for Vessels at 
(Deb. 8. Vol. II. 14-07·2004) i Ports 
Col. 75·76 (Deb. 13. Vol. 111,21·07·2004) 

lIandlill~ ofTraflic at Ports i Col. 211·13 
(Deb. 8. Vol. II. 14.07.2004)!· Refina",:in&ofD~ts 
Col. 163-66 (Deb. 13, Vol. III. 21-07-,200:4) 

Implementation of Sagar mal. Project Col. 257-5& 
(Deb. 13. Vol. 11-1, 21-07-180") 
Col. 11-12 

Reviewinl W.rkin& of R-.jiv Oanllhi 
Container Term.a. 

""prov!n. Infrastructural Facilities in (Dell. 13, Vol. III. 21·07-2004) 
Ports i Col. I~S 
(Deb. 18. Vol. 111,11-01-2004) i ~"IlaUConnectivi!ytG"ol1l" 
Co~362~ (Deb. 3, Vol. II, 07-0?-.2"") 

I ntern.tional Container Transhipment CoL 251-53 
Terminal 
(Deb. 3, Vol. II, 97-07-2004) 
Col. 143 .... 

Intemafiont Conl.iner TraM ...... 
Terminal (lCTT) at Vallarpact.m--B.a. 
Presentation 
(Deb. 4. Vol. II. 01-07·200'4) 
Col. 14 

Linking of Road Network with Major Paris 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 191-92 

U., of Hltlt 'oN by I_i, 
(Deb. II, Vol. III. 11-01-200") 
CoI.!7I-79 

Va"arpada ... International QDntainer 
TenniMI 
(Deb. 3, Vol. II. 07-07-200") 
CoI.JS2-S3 
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Connectivities ofHajira Ports I Expansion of Postal Services 
(Deb. 14. Vol. 111, 22-07-2004) (Deb. 13, Vol. III, 21-07-2004) 
Col. 21 5-16 Col. 216-18 

Development of Minor/Major Ports in 
Karnataka 
(Deb. 18. Vol. III. 18-08-20(4) Col. 183 

Portugal 
Extradition Treaty between India and 

Portugal 
(Deb. II, Vol. III, 11-08-2004) 
Col. 23 1-32 

Post" Telegrapb 
Closure of Post Offices 

(Deb. 3. Vol. II, 07-07-20(4) Col. 219 
Collection ofTelephone Bills through Post 

Offices and Banks 
(Deb. 13. Vol. 111,21-07-2004) 
Col. 184 

Committee on 'Facilities to Extra 
Departmental Employees' 
(Deb. 3, Vol. II, 07-07-2004) 
Co1.216-19 

Computerisation of Post Offices 
(Deb. 8. Vol. II, 14-07-2004) 

Improvement in Postal Delivery System 
(Deb. 3, Vol. II, 07-07-2004) 
Col.I03-OS 

Improvement in Postal Services 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 519-24 

Improving Postal Services 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 446-47 

Modernisation of Post Offices 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 135-36 

Modernisation of Telegraph Services 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 194-96 

New Post/Telegraph Offices 
(Deb. 23, \k)1.1V, 25-08-20(4) Col. 693 

Norms for Opening of Post Offices 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 196-98 

NRI Remittances through Post Offices 
~. 23, 'WI. Iv. 25-08-20(4) Col. 682 Col. 243-45 

(Deb. 23, Vol. 
CoI.S45-64 

IV, 25-08-2004) Opening of Head Post Office 

Computerisation of Post Offices in AP 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 188-92 

Construction of He ad Post OffIce Building 
in Sural . 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 181-82 

Criteria for Opening of Post Offices 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 191-93 

Development of Postal and Telecom 
Projec::ts in WB 
(Deb. 13, Vol. 111,21-07-2004) 
Co1.279-82 

(Deb. 13, Vol. 111,21-07-2004) 
CoI.I84.a6 

Opening of New Post Offices in West 
Bengal 
(Deb. 3, 'WI. 0,07-07-20(4) Col. 95 

Opening of Post Office in Bhisi 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 121-23 

Opening of Post Offices 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 614-17 
(Deb. 18, Vol. III, 18-01-2004) 
CoI.2S4-59 

Openill8 of Post Offices in Gujarat 
(Deb. I, Vol. II, 14-07-2004) 
CoL2S3-S4 
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Opening lip Post Offices in Rajasthan 
(Deb. 23, 'WI. IV, 2S-08-2004) 
Col. 613-14 

P&T Facilities in Maharashtra and J&K 
(Deb. 23, Vol. IV, 2S-01-2004) 
Col. 435-37 

Post Offices in Gram Panchayats 
(Deb. 8, Vol. II. 14-07-2004) 
Col. 136-39 
(Deb. 13. -Vol. 111, 21-07-2004) 
Col. 132-36 

Postll Finances 
Deterioration of Postal Finances 

(Deb. 13, Vol. 111,21-07-2004) 
Col. 238-40 

Postal Stationery 
Meghdoot Cards 

(Deb. II, Vol. III, 
Col. 241-42 

POTA 

18-01-2004 ) 

New Law to Replace POT A 
(Deb. 23, Vol. IV, 2S·08·2004) 

Post Offices in Rented Buildings Col. 157·51 
(Deb. 13, Vol. III. 21·07-2004) RepcalofPOTA 
Col.ln-IO (Deb. 2. Vol. II. 06-07-2004) 

Post Offices in Rural Areas 
(Deb. 23. Vol. IV. 25-08-2004) 
CoI.419-21 
(Deb. 18, Vol. III. 18-08-2004) 
Col. 249-S3 

Posts and Telegram Facilities in Andhra 
Pradesh 
(Deb. 18, Vol. III, 18-01-2004) 
Col. 265-66 

Col. 43 1·32 
. PouHry Farms 
Assistance for Promotion of Poultry Farms 

(Deb. 6, Vol. II, 12-07-2004) 
Col. 373-76 

Poverty 
Assault on Poverty and Unemployment -

B.G. Presentation 
(Deb. 4, Vol. II, 01.07-2004) 
Col. 5-7 Premium Services of Postal Department 

(Deb. II, Vol. Ill, 18-08-2004) 
CoL 359 Committee on Poverty and Unemployment 

(Deb. 18, Vol. III, 18-01-2004) 
Col. 15-16 Revamping of Postal Services 

(Deb 18, Vol. Ill, 18-01-2004) 
CoL61-62 

Settina up of Post Offices 
(Deb. 3, Vol. II, 07-07-2004) 
ColIS-II 

Speed POit Centra 
(Deb. 18, Vol. III, 11-01-2004) 
CoL2I2.a4 

Te1eJl1lPb Oftk:e 
(Deb. 13, Vol. HI, 21-07-2004) 
CoL 269 

POit and Tele8l'lPh Offices in Re:lted 
BuildiDp 
(D.b. 11, Vol. III, 18-08-2004) 
aLl17·'" 

Poverty A1levUition 
Alleviation of Poverty in Backward and 

Tribal Areas 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 223-26 

Poverty Alleviation 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 342 

Poverty Alleviation in Rajasthan 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 309-10 

Poverty IJDe 
Decline in Poverty 

(Deb. 7, Vol. II, 13-07-2004) 
Col. 391-92 
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Foodgrains for BPL Families Allocation of Power 
(Deb. 16, Vol. II1,16-08-2004)CoI.433 (Deb. 2, Vol. II, 06-07-2004) 

Houses for Handicapped BPL Col. 77-84 
(Deb. 9, Vol. II, 15-07-2004) APDRPrograrnme 
Col. 2 11-13 (Deb. 7, Vol. II, 13-07-2004) 

Identification ofBPL Families Col. 349-53 
(Deb. 16, Vol. Ill, 16-08-2004) 
Col. 95-96 

• Insurance Scheme for BPL 
(Deb. ~, Vol. II, 09-07-2004) 
Col. 202-04 

Issue of Ration Cards 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 249-50 

( Need to conduct a fresh survey to identify 
people living below poverty line in 
Rajasthan (MUR 377) 
(Deb. 12, Vol. III, 20-07,,2004) 
Col. 325 

Parameters to Redefine BPL People 
(Deb. 23, Vol. IV, 25-08-2004) 
Co1.467~8 

Population Living Below Poverty Line 
(Deb. 8, Vol. II, 14-07-2004) 

• Co1.165-70 
Poverty Alleviation in Tribal Districts of 

Gujarat 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 254-55 

.. Reduction in Poverty 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 612-13 

Street Hawkers and Vendors Living below 

Changes in Lending Nonns 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 141-42 

Deficiency in Power Generation Capacity 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 13-18 

Demand and Supply of Power 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 148-60 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. I 78-8S 
(Deb. 7, VoI.II,13-07-2004)CoI.1S1 

Demand and Supply of Power in UP 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 283-8S 

Distribution of Power by Private Sector in 
Delhi 
(Deb. 12. Vol. m,20-07-2004) Col. 135 

Distribution of Power through Private 
Sector Companies 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 129 

Diversion of Quota of Power and Coal 
from MP to Maharashtra 
(Deb. 2, Vol. II, 06-07-2004) 
Co1.165~7 Poverty Line 

(Deb. 2, Vol. 
Col. 229-31 

II, 06-07-2004) Durgawati Mini Hydel Power Project 
(Deb. 12, Vol. III, 20-07-2004) 

, Upliftment ofBPL 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 30-31 

Power 
Allocation of Funds for Power Generation 

(Deb. 23, Vol. IV, 25-01-2004) 
CoI.2S-30 

CoI.SI-B2 
Expansion ofParidha Thennal Power Plant 

(Deb. 2, Vol. II, 06-07-2004) 
Col. 236-37 

Expert Group for Integrated EneraY Polic:y 
(Deb. 23, Vol. IV, 2S-01-2(04) 
Col.16~7 
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Generation (''apacity of Renewable Energy i Investment in Power Sector 
(Deb. 7, Vol. II. 13~07-2004) (Deb.2,Vol.lI,06-07-2004)CoI.233 
Col. 169-71 Losses due to Privatisation of Power 

GenerationofPowcrbyNTPC (Deb. 7, Vol. II, 13-07-2004) 
(Deb. 2, Vol. II, 06-07-2004)"1 Col. 142-43 
Col. 302-04 National Electricit)( Policy 

I 

Generation of Power from Waste I (Deb. 17, Vol. 111,17-08-2004) 
(Deb. 2. Vol. II. 06-07-2004), Col. 26-27 
Col. 327-28 'I

i National Power Transmission Network 
• l'; W d (GRID) 

Generation of Power Jrom ee s i (Deb. 7, Vol. II, 13.07.2004) 
(Deb. 12, Vol. III, 20-07-2004), C 1291-98 
Col. 117-20 ! o. 

• • • I Natural Gas for Power Generation 
Generatlonof.PowerThrough MIOI Hydro (Deb: 7, Vol. II, 13-07-2004) 

Power Projects Col. SO-S I 
(Deb. 12, Vol. Ill, 20-07-2004) 
Col. 60-68 

Generation of Power thr~ugh Non-
Conventional Energy Sources 
(Deb. 23, Vol. IV, 15;08-2004) 
Col. 19-26 

Generation of Power Through Waste and 
Wind 
(Deb. 7, Vol. II, 13·07·2004) 
Col. 273-76 

Generation of Solar Energy 
(Deb. 2, Vol. II, Ot-07-2004) 
Col. 310-12 

High Cost Power Generation 
(Deb. 23. Vol. IV, 25-08·2004) 
Col. 390·Y2 

Hydel Power Generation 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 232-33 

Hydel Power Projects 
(Deb. 2, Vol. 1I, 06·07.2004) 
Col. 117-26 

Hydro Power Generation 
(Deb. 23, Vol. IV, 25·01·2004) 
Col. 32·33 

Inter State Disputes in Power Sharing 
(Deb. 7, Vol. II, 13·07·2004) 
Col. 403-404 

N~ed to permit the Government of 
Himachal Pradesh to Levy two per cent 
generation cess on power produced by 
the State (MUR 377) 
(Deb. 16, Vol. III. 16-08-2004) 
Col. 548 

Need to provide financial assistance to 
the Government of Orissa for enabling 
early completion for the upper Indravati 
MUltipurpose Hydro Power Project in 
Kalahandi district (MUR 377) 
(Deb. 8, Vol. II, 14-07·2004) 
Col. 348 

Ocean Thermal Energy Plant 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 621·22 

ONGC Entrance into Power Generation 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 369·71 

Pending Hydel Power and Irrigation 
Projects 
(Deb. I, Vol. II, 05-07-2004) 
Col. t93-95 

Pollution by Power Projects 
(Deb. 16, Vol. III, J 6-08-2004) 
Col. 429-JO 

Potential of Hydro Power Generation 
(Deb. 23, Vol. IV, 25-08-2004) • 
CoI.~ 
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Power Crisis 
(Deb. 2. Vol. II. 06-07-2004) 
Col. 61-72 

Power Generating Capacity of Old teal 
Based Power Station 
(Deb. 2. Vol I/. 06-07-2004) i 
Col. 210-14 

Recovery of Dues 
(Deb. S. Vol. II, 09-07-2004) 
Col. 121 

Recovery of Dues from SEBslPSUs 
(Deb. 5, Vol. II. 09-01-2004) 
Col. 159-62 

Reform in Power Sector 
Power Generation (Deb. 1, ·Vol. II, 13-01-2004) 

(Deb. 1. Vol. II, 13-07-2004) Col.l44 
Col. 66-92 I Setting up of Mega Power Projects 

Power Generation by Private Sector (Deb. 23, Vol. IV, 25-08-2004) 
(Deb. 11. Vol. III. 17-08-2004) Col. 243-46 
Col. 307-08 

Power Generation Capacity 
(Deb. 17. Vol. III. 17-08-2004) 
Col. 29-3 I 

Power Generation from Sugarcane 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 278 

Power Generation through Renewable 
Energy Sources 
(Deb. 17, Vol. III. 17-08-2004) 
Col. 86-87 

I Share of Power from Bhakra NangaJ Puwer 
Project 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 298-99 

Sharing of Power from Lower Subansiri 
Power Project 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 196 

Sick Hydro Power Projects 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 26S-66 

Power Plant by BHEL I Situation arising out of shortage of power 
(Deb. 19. Vol. 111. 19-08-2004) inthecountJ'y(DUR 193) 
Col. 218-19 • I (Deb. 17, Vol. III, 17-01-2004) 

P6wer Tariff I Col. 504-31, 576-79 
(Deb. 12, Vol. III, 20-07-2004) I (Deb. 18, Vol. Ill, U-08-2004) 
Co1.212~28 Col. 524-90 

Priority of Power Sector 
(Deb. 2. Vol. II, 06-07-2004) 
Col. 341-42 

Private Participation in Power Sector 
lOeb. 17. Vol. III, 17-08-2004) 
Col. 38-39 

Subansiri Hydel Power Project 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 107-08 

T and 0 Losses 
(Deb. 2, Vol. II, 06-07-2004) 
CoI.2S~ 

Promotion of Mechanical Power T&d Losses ofSEBs 
(Deb. 21, Vol. IV, 23-08-2004) I (Deb. 7. Vol. II, 13-07-2004) 
Col. 113-16 ' Co1.l7-27 

Purchase of Power from Uttaranchal 
(Deb. 2, Vol. II, 06-07-2004) 
Col.31S 

Taraet for Power Generation 
(Deih- J.7, Vol. 111,11-08-2004) 
Col. 395-96 . 
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Task force on Power Sector 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 1] ]-]2 

Uniform Policy .for Small Hydro Power 
Projects 
(Deb. 12, Vol. III, 20-07-2004) 
Col. ]2-]6 

Uniform Power Tariff Policy 
(Deb. 17, Vol. III, ]7-08-2004) 
Col. 217-48 

Usc of Fuel in Power Generation 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 37-39 

Power Companies 
Loan to Power Companies 

(Deb. t 7, Vol. III, 17-08-2004) 
CoI.l~7 

Power Grid Corporation of India 
Agreement for Laying Transmission Line 

in Afghanistan 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 24S-46 

Power Grid Corporation 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 163-64 

Private Participation in T &D System 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 341-42 

Power Grid Stations 

Need to set up Power Grid Stations in 
Sahebganj and Pakud Districts of 
Jharkhand (MUR 377) 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 480 

Power Projects 
Assistance to Power Projects in Nepal 

(Deb. 17. Vol. III, 17-08-2004) 
CoI:35-38 

BagJihar Hydro Power Projects 
(Deb. 1, Vol. II, 05-07-2004) 
Col. ISS' 

Clearance for Setting up of Power Projcci 
(Deb. 2, Vol. II, 06-07-2004; 
CoL 127 

Clearance of Power Projects 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 213-18 
(Deb. 17, Vol. III, 17.08-2004) 
Cot. 421 

Closure of Low Tariff Power Projects 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 152-53 

Damage to Nathpa Jhakri Power Projects 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 344-45 

Expansi(\n of NT PC Power Projects 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 322-24 

Expansion of Thermal Power Station in 
Rajasthan 
(Deb. 2, Vol. II, 06-07-2004) 
CoL2S] 

Hydro Power Projects 
(Deb. 2, Vol. II, 06-07-2004) 
Co1.418-19 

Hydro Power Projects in North Eastern 
Region 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 393-95 

Identification of Low Power Generation 
Capacity Power Projects 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 327-38 

Identification of Mega Thermal Power 
Projects 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 383-86 

Japanese Assistance for Hydro Power 
Projects . 
(Deb. 17, Vol. III, 17-08-io04) 
Col. 295-98 

Nagarjuna Power Projects 
(Deb. 23, Vol. IV, 25-08-2004) 
CoL2S5 
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Naphtha based Power Projects 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 195-96 

Pollution by Bokaro Thermal Power 
Station 
(Deb. 16, VoI.JU, 16-08-2004) Col. 269 

Power Generatina Units in Uttar Pradesh 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 109-10 

Power Project by Kochi Refmeries Limited 
(Deb. 9, Vol. II, ] 5-07-2004) 
Col. 333-34 

Power Projects in Andhra Pradesh 
(Deb. 2, Vol. II. 06-07-2004) 
Col. 146-47 

Setting up of Rice Husk Ash Based Power 
Plants 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 183 

Setting up Power Projects Abroad 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 210-11 

Share of Power fi'om Bhalaa Nanga! Power 
Project 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 298-99 

Sharing of Power from Lower Subansiri 
Power Project 
(Deb. 17, Vol. III, 17-08·2004) 
Col. 196 

Review of Power Projects 
(Deb. 2, Vol. II, 06.07-2004) Thermal Power Projects 
Col. 335-36 (Deb. 23, Vol. IV, 2S·08-2004) 

Salal and URI Hydro Power Projects 
(Deb. 17, Vol. III, 17-08·2004) 
Col. 147-48 . 

Setting up of a Power Project by Satluj Jal 
VidyutNigam 
(Deb. 2, Vol. U, 06-07-2004) 
Col.2S3-S4 

Setting up ofF oreign Aided Private Power 
Projects 
(Deb. 12, Vol. III, 20-07·2004) 
Col. 296-300 

CoJ.202-08 
World Bank Assistance for Power Projects 

(Deb. 23. Vol. IV, 25-08-2004) 
Col. 355-58 

Power Transmltten 
HPTILPTNLPTs 

(Deb. 14, Vol. III, 22-07-2004) 
Col. 61 

HPTslLPTsNLPTs in Assam 
(Deb. 9, Vol. II, 15-07·2004) 
Col. 128-29 

Setting up of Gas and Coal based Plants 
(Deb. 17, Vol. Ill, 17-08-2004) Installation ofHPTILPTNLPTs 
CoJ.301~ (Peb. 14. Vol. III, 22-07-2004) 

Setting up of Gas based Power Plants 
(Deb. 2, Vol. II. 06·07-2004) 
Col. 224-26 

Setting up of Hydro Power Project in 
Neighbouring Countries 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 280-82 

Col. 90-97 
KU Band Transmission 

(Deb. 14, VoI.m,22-07-2004)CoI.262 
Private Participation in T &D System 

(Deb. 17; Vol. III, 17-0'-2004) 
Col. 341-42 

POWerloom(l) 
Setting up of Power Projects in Uttaranchal 

(Deb. 12, Vol. III, 20-07-2004) ModemisationofPowerloom 
Col. 174-75 (Ia.1S, Vol. m,23-07-20(4)CoI. 95 
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Need to take steps to check the rise in I Norms for Desert Areas under PMGSY 
price of yarn being used in the (Deb. 19, Vol. III, 19-08-2004) 
Powerloomlndustry(MUR377) I Col. 127 
(Deb. 24, Vol. IV, 26-08-2004) I OverviewofPMGSY 
Col. 39S-96 (Deb. 14, Vol. III, 22-07-2004) 

Production in Powerlooms Col. 188-89 
(Deb. S, Vol. II, 09-07-2004) 
Col. 229-30 

Pradhan Mantri Gram Sadak Yojana in 
Tribal Areas 

ProductivityofPowerloomsandTextiJes, (Deb. 19, Vol. III, 19-08-2004) 
(Deb. S, Votll, 09-07-2004) Col. 231 II Col. 79-80 

Subsidy for Small Powerlooms Review of Pradhan Mantri Gram Sadak 
(Deb. I S, Vol. lII, 23-07-2004) I Yojena ' 
Col. 233-35 I (Deb. 9, Vol. II, 15-07-2004) 

Col. 33-38 Pndban Mantri Gnm Sadak Vojana 
Diversion of Funds under PMGSY 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 341-44 

Guidelines for Identification of Villages 
under PMGSY . 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 49 

Guidelines/Criteria for PMGSY 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 166-67 

Hurdle of Forest Act in PMGSY in 
Himachal Pradesh 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 346-47 

Implementation ofPMGSY in Jharkhand 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 126-27 

Implementation of PMGSY through 
Central Agencies 
(Deb. 24, Vol. IV, 26-08-2004) 
CoI.34S-46 

Monitoring Committee on PMGSY 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 123·24 

Norms for Construction of Roads under 
PMGSY 
(Deb. 19, Vol. Ill, 19-08-2004) 
CoI.·2S3-S4 

Utilisation of allotted amount by 
Uttaranchal under PMGSY 
(Deb. 14. Vol. Ill. 22-07-2004) 
Col. 232-33 

Pradhan Mantrl Grameen Jal 
Samvardhan Vojana 

Pradhan Mantri Grameen Jal Samvardhan 
Yojana 
(Deb. 19. Vol. III, 19-08-2004) Col. 154 

Pndhan Mantri Gnmodaya Vojana 

Construction ofHouscs under PMGY 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 367·70 

Pndhan Mantri Rozpr Vojana 

Achievement under PMRY 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 704-05 

Allocation of Funds under PMRY 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 102-10 

Benefits to Youth under PMRY 
(Deb. 18, Vol. III, 18-08-2004) 
CoI.Sl-S2 

Criteria for Allocation of Funds under 
PMRY 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 39-40 
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Implementation ofPMRY i Prawn 
(Deb. 23. Vol. IV. 25-08-2004) I Demand ofrrawn 
Co1.417-18 : (Deb.21. VoI.IV.23-08-2004) Col. 292 

Performance ofPMRY & REGP I Prawn Aquaculture 
(Deb. 23. Vol. IV. 25-08-2(04): (Deb. 16, Vol. III, 16-08-2004) 
Col. 413-17 Col. 132-33 

Schemes under PMRY , Pre-paidT8Ii 
(Deb. 23. Vol. IV, 25-08-2004) : Pre-paidTaxiandAutoRickshaw 
Col. 578-79 'I (Deb.:. Vol. II. 06-07-2004) 

Special Cell for PMRY Col,233-34 
(Deb. 18. Vol. III. 18-08-2004) i PreferentialTradinaAareements 
Col. 198-99 I Review ofFTA and PTA 

Success ofPMRY in North Eastern Region (Deb. 20. Vol. VIII. 20-08-2004) 
(Deb. 8. Vol. II. 14-07-2004) I Col. 285-87 
Col. 242-43 I Price Index 

Employme.nt under PMRY/REGP in the I Consumer Price Index 
Tenth FIve Year Plan i (Deb. 21. Vol. IV. 23-08-2004) 
(Deb. 23. Vol. IV. 25-08-2004) I Co1.259-60 
Col. 600-02 I' Price Index 

FinancinaofPMRYSchemes I (Deb. 10, Vol. II, 16-07-2004) 
(Deb. 15. Vol. III. 23-07-2004) Co1.247-49 
Col. 33-35 P' R' rice lie 

Prapti Maielao 
Upgradation and Modernisation of 

,Pragati Maidan 
(Deb. 15. Vol. III. 23-07-2004) Col.49 

Prallr Dharatl I 

Rise in Prices of Coal, Petrol and Diesel 
(Deb. 15. Vol. III, 23-07-2004) 
Col. 19-20 

Primary Education 
Primary Education 

Anomaly in PrasarBharati Wage Structure (Deb. 2, Vol. II, 06-07.2004) 
(Deb. 24, Vol. IV. 26-08-2004) Col. 107 I Col. 103-04 

Income and Expenditure ofPrasar Bharati I Promotion of Primary and Technical 
(Deb. 24, Vol. IV, 26-08-2004) I Education 
Col. 222-23 (Deb. 23, Vol.lv, 25-08-2004) Col. 237 

Recruitment Board in Prasar Bharati Primary Health Centres 
(Deb. 9. Vol. II. 15-07-2004) FunctioningofPHCs 
Col. 37-38 (Deb. 13, Vol. 111.21·07·2004) 

Recruitment in Prasar Bharati Col. 248-49 
(Deb. 24, Vol. IV, 26·08-2004) I Primary Health Centres 
Col. 299-300 (Deb. 3, Vol. II, 07-07·2004) 

Shortage of Funds in Prasar Bharati 
(Deb, 14, Vol. III, 22-07-2004) 
Col. 29-30 

Col. 74-78 
(Deb, 23, Vol. IV, 2S·08-2004) 
Col. 532-3S 
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Setting up of Primary Health Centre ' Private Companies 
(Deb, 3, Vol. II, 07-07-2004) Cleanliness of Tracks by Private 
Col. 155-58,287-88 Companies 

Primitive Tribes (Deb. 24, Vol. IV, 26-08-2004) 
CoI,218-19 

Primitive Tribes 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 48-49 

Print Medl. 
Contract Employment in Print media 

Industry 

Competition with Private Companies 
(Deb. 8, Vol. II, 14-07-2004) Col. 248 

Outstanding Licence Fee of Private 
Companies 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 109-12 

(Deb. I), Vol. III, 19-07-2004) Revival of Closed Fertilizer Units by Private 
Col. 89 

Prisoners 
Prisoners Escaping from Custody 

(Deb. 7, Vol. II, 13-07-2004) 
Col. 258-59 

Proceeding against Women Accused 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 345-47 

Release of Prisoners from Pak Jails 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 70)-03 

Prisoners olW.r 
Rehabilitation of Prisoners of War 

(Deb. 9, Vol. II, 15-07-2004) 
Col. 360-62 

Private Airlines 
AIIIA Facing Competition from Private 

Airlines 
(Deb. IS. Vol. Ill, 23-07-2004) Col. 230 

Companies , 
{Deb. 12, Vol. 111,20-07-20(4) Col. 293 

Private Cun Factories 
Gun Factories in PrivateSector 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 199-200 

Gunpowder Factories 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 283-84 

Private HOIpltal(l) 
Violation of Rules by Private Hospitals 

(Deb. 3, VOI.1I,07-07-2004)COI.94 
Private Medical Colletn 
Fee in Private Medical Colleges 

(Deb. 8, Vol. II, 14-07-2004) 
Col. 37-38 

Private Members Bill 
Abolition of Capital Punishment Bill, 

2004-lnt. 
(Deb. ~, Vol. 11,09':'07-2004) 
Col. 324-2S 

Private Banks Abolition of Child Labour in Hazardous . . .. I Employment, 2004 -(Int.) 
Poltey on OwnershIp of PrIvate Banks (Deb. 5, Vol. 11.09-07-2004) Col. 327 

(Deb. 1 S, Vol. 111, 23-07-2004) 
Col 85-87 Compulsory Voting Bill, 2004 - (Int.) 

. (Deb. 5, Vol. II. 09-07-2004) 
Private Builden Col. 327-28 
lUegal Flats Constructed by Builders Constitution (Amendment) Bill, 2004 

. (Deb. 17, Vol. m. 17-08-2004) I (Amendment of article 155)-lnt. 
Col. 300-01 (Deb. S, Vol. n, 09-07-2004) Col. 325 
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Constitution (Amendment) Bill, 2004 
(Insertion of new article 16A)-lnt. 
(Deb. S, Vol. II, 09-07-2004) 
Col. 32S, 328-30 

Constitution (Amendment) Bill, 2004 
(Insertion of new article 21 B) -Int. 
(Deb. S, Vol. II, 09-07-20(4) Col. 324 

Constitution (Scheduled Castes) Order 
(Amendment) Bill. 2004- Int. 
(Amendment to Schedule)-Int. 
(Deb. S, Vol. 1.1, 09-07-20(4) Col. 326 

Constitution (Scheduled Tribes) Order 
(Amendment) Bill, 2004-lnt. 
(Amendment of the Schedule)-Int. 
(Deb. S, Vol. I1,09-07-20(4)Col. 326 

Government Servants (Declaration of 
Assets and Investigation) Bill, 2004-
Int. 
(Deb. 5, Vol. II, 09-07-2004) 
CoI..328 

Prevention ofTerrorism (Repeal) Bill, 2004 
-Int. 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 324 

Representation of the People 
(Amendment) Bill, 2004 (Insertion of 
new article IVA)-Int. 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 330 

University of Allahabad Bill, 2004-(lnt.) 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 330 

Victims of Natural Calamities 
(Rehabi \itation and Financial 
Assistance) Bill, 2004 .:.. Int. 
(Deb. 5, Vol. II. 09-07-2004) 
Col. 329 

Private Members Resolution 
Reservation for SCsiSTs and Backward 

Communities in Private Sector (Res.) 
(Deb. 10, Vol. II, 16-07-2004) 

'Col. 358-400 

Private Sector(s) 
Distribution of Power by Private Sector in 

Delhi 
(Deb. 12. Vol. III, 20-07-2004) 
Col. 135 

Distribution of Power through Private 
Sector Companies 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 129 

Employment Generated in Organised 
Private Sector 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 378-82 

Manufacturing of De fence Equipments by 
Private Sector 
(Deb. 9, Vol. II. 15-07-2004) 
Col. 291-92 

Need to bring legislation for providingjoh 
reservations for deprived classes in 
Private Sector (MUR 377) 
{Deb. 2, Vol.II,06-07-2004)CoI.4S1 

Participation of Private Sector in HOUSing 
Projects 
(Deb. 2, Vol. 11.06-07-2004) Col. 427 

Power Generation by Private Sector 
(Deb. 17, Vol. III, 17-0S-2004) 
COl.307-OS 

Private Participation in T&D System 
(Deb. 17. Vol. III, 17-08-2004) 
Col. 34142 

Private Sector Participation in 
Development of National Parks 
(Deb. 21, Vol. IV, 23-0S-2004) 
Col. 352-53 

Reservation for SCsiSTs and Backward 
Communities in Private Sector (Res.) 
(Deb. 10, Vol. 11, 16-07-2004) 
Col. 358400 

Reservation for SCslSTslOBCs in Private 
Sector 
(Deb. 9, Vol. II, 15-07-2004) 
CoI.I4-I~ 
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Privatisation : Production 
i 

Losses due to Privatisation of Power i Production and Export of Tea 
(Dcb. 7, Vol. II, 13-07-2004) i (Deb.· 5, Vol. II. 09-07-2004) 
Col. 14243 : Col. 173-75 

I 

Private Agencies for Survey of Airports i Production of Cotton 
(Deb. 10. Vol. II, 16-07-2004) I (Deb. 21. Vol. IV, 23-08-2004) 
Col. 118-19 Col. 187-90 

Privatisation of Activities ofBSNL I Production of Jute 
(Deb. 18, Vol. III, I 8-08-2004) Col. 128 I (Deb. 21, Vol. IV. 23-08-2004) 

Privatisation of Bauxite Exploitation in I Col. 24546 
Orissa I Production ofKharifCrops 
(Deb. 23, Vol. IV, 25-08-2004)! (Deb. 21, Vol. IV, 23-08-2004)' 
Col. 619-20 . Col. 399-400 

Privatisation of Coal Companies 
(Deb. 10. Vol. II,16-o7-2004)CoI. 237 

Privatisation ofFM Radio 
(Deb. 24. Vol. IV. 26-08-2004) Col. 98 

Privatisation of Mines 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 71-72 

Privatisation of Water Resources 
(Deb. 6. Vol. II. 12-07-2004) Col. 184 

Privatised Enterprises 
(Deb. 19. Vol. III. 19-08-2004) Col. 186 

Procurements 
Market Intervention Scheme 

(Deb. 6, Vol. II, 12-07-2004) 
Col. 324-28 

Opening of Procurement Centres 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 183-86 

Paddy Procurement Centres 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 22-24 

Ii Production of Potato and Onion 
(Deb. 21. Vol. IV. 23-08-2004) 
Col. 26-27 

Production of Spurious Milk 
(Deb. 21, Vol. IV. 23-08-2004) 
Col. 115-17 

Production of Steel 
(Deb. 2, Vol. II, 06-07-2004) Col. 147 

Production of Sugarcane 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 33-38 

Profellionll Coile ••• 
Private Self Financed Professional 

Colleges 
(Deb. 23. ,vol. IV, 25-08-2004) 
Col. 201-02 

Professlonll Counes 
Allocation of Funds for Career-Oriented 

Courses 
(Deb. 17, Vol. III. 17-08-2004) 
Col. 333-34 

Procurement of Wheat Proaramme(s) 
(Deb. 16, Vol. III, 16-08-2004) AmountforSeedDevelopmentProgramme 
Col. 224-25 (Deb. 16, Vol: III, 16-08-2004) CoI..444 

Procurement Target of Rice 
(Deb. 21, Vol. IV, 23-08-2004) 
CoI.2"-16 

Coastal Shelter Belt Plantation Programme 
(Deb. 21. Vol. IV. 23-08-2004) 
Col. 25S-S7 
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Health Related Programmes for Women i Development Projects 
and Children (Deb. 17. Vol. III. 17-08-2004) Col. 417 
(Deb. 18. Vol. III. 18-08-2004)' DistrictPovertyAlleviationProject 
Col. 171-76 (Deb. 20. Vol. VIII. 20-08-2004) Col. 61 

Plantation of Saplings through Farm and 
Social Forestry Programmes 
(Deb. 21. Vol. IV. 23-08-2004) 
CoI.264~8 

Project under Gas Hydrates Programme 
(Deb. 23. Vol. IV. 25-08-2004) 
Col. 48 1-82 

Prohibition 

Environment Clearance for Expansion/ 
Modernisation of Projects 
(Deb. 21. Vol. IV. 23-08-2004) 
Col. 228-30 

Environment Clearance for Urban Projects 
(Deb. I, Vol. II. 05-07-2004) Col. 207 

Environmental Clearance to NTPC 
Projects 

Grant to Chhattisgarh under Prohibition (Deb. 16. Vol. III. 16-08-2004) 
Scheme Col. 379-80 
(Deb. 24. Vol. IV. 26-08-2004) Col. 219 Flood Control Projects 

National Policy on Prohibition of Liquor (Deb. 16. Vol. III. 16-08-2004) 
Consumption Col. 434-35 
(Deb. 19. Vol. III. 19-08-2004) Foreign Assistance for Irrigation Projects 
Col. 322-23 I (Deb. 16. Vol. III. 16-08-2004) 

Projecl(s) Col. 329-32 
Allocation for Urban Projects in Tamil/I Funds for Sardar Sarovar Project 

Nadu (Deb. 20. Vol. VIII. 20-08·2004) 
(Deb. 23. \101. IV. 25-08.2004) Col. 393 I Col. 277-78 

Amount Spent by Government on Tourism I Funds to States for Developmental 
Projects Projects and Canals 
(Deb. 16. Vol. III. 16-08-2004) (Deb. 16. Vol. III. 16-0B-2004) Col. 464 
Col. 367~9 Gas Connections under Eco Development 

Assistance for Development and Projects 
Promotion of Environment Projects (Deb. 16, Vol. III, 16-08-2004) 
(Deb. 16. Vol. III, 16-08-2004) CoI.314-16 
Col. 386-410 Gujarat Urban Reforms Project 

Assistance to States for Irrigation Projects 
(Deb. 16. Vol. III. 16-08-2004) 
Col. 464-72 

Cloud Seeding Project in Maharashtra 
(Deb. 18, Vol. III, 18-08-2004) Col. 449 

Dairy Development Project in Orrisa 

(Deb. 20, Vol. VIII. 20-08-2004) Col. 223 
Integrated Dairy Development Project 

(Deb. 21. Vol. IV, 23-08-2004) Col. 363 
Mystification of Funds for Tourism 

Projects . 
(Deb. 16. VOl. III. 16-08-2004) Col. 385 

(Deb. 21, Vol. IV, 23·08-2004) Nannada Dam Project 
Col. 400-01 (Deb. II, Vol. III, 1 9-07.20(4) Col. 147 

Delayed Execution of Projects 
(Deb. 12, Vol. III, 20-07.20(4) Col. 25 

National Coastal Protection Project 
(Deb. 21, Vol. IV, 23-OB-2004) Col. III 
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National Watershed Development Project I Sea· Wall Under National Coastal 
(Deb. 21, Vol. N,23-:08-2004) Col. 409 Protection Project 

D t' K I'S' dhChamb IP . •• (Deb. 21, Vol. IV, 23-08-2004) rlrv8 J. 8 J In a rOJec ... 
(Deb. 16, Vol. IlI, 16-08.2(04) Col. 459 Col. 125-26 

Pench Project in Madhya Pradesh 
(Deb. 16, Vol. III, 16-08-2004) 
CoI.462~3 

Pending Projects of Madhya Pradesh 
(Deb. 10, Vol. II, 16-07.2004) 
Col.l034t 

Pollution by Coal Based Projects 
(Deb. 21, Vol. IV; 23-08-2004) 
Col.202~3 

Slow Implementation of Projects 
(Deb. 3, Vol. II, 01-01-2004) 
Col. I 12-32 

Take up of Lignite Based Power Projects 
of Jayamkondam 
(Deb. 20, Vol. VIII, 2~8-2004) Col. 240 

Prostitution 
Prostitution 

(Deb. 2, Vol. II, 06-01-2004) 
Co1.267~8 

Pollution by Power Projects 
(Deb. 16. Vol. III, 16.08.2004) Psyebiatric Disuse 
Col. 429-30 Rise in Psychiatric Patients 

Project Reports on Irrigation Schemes and 
Tubewells 
(Deb. 21, Vol. IV, 23~8-2004)CoI. 13 t 

Project Tiger 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 252-56 

Projects under National River 
Conservation Plan 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 79-96 

Pump Canal Projects 
(Deb. 16, Vol. Ill, 16-08-2004) 
CoI,272 .. 74 

(Deb. 18, Vol. III, 11-08-2004) 
Col. 129-30 

Public Distribution System 
Bungling in Public Distribution System 

(Deb. 6, Vol. II, 12.07-2004) 
Col. 196-91 

Denial orRation to farmers 
(Deb. II, Vol. IIJ, 19-07-2004) 
Col. 10S.()6 

Essential Commodities through PDS 
(Deb. 16, Vol. III, 16-08-2004) 
CoI.30S.()6 

New Scheme for Distribution .. 
Rehabilitation ofaffected persons oflndira (Deb. 11, Vol. III. 19-07-2004) 

Gandhi Nahar Project Col. 247-49 
(Deb. 2 J, Vol. IV, 23-08-2004) Non-Availability of Food· Items in PDS 
Col. 248-49 (Deb. ] I, Vol. III, 19-07-2004) 

Rengali Irrigation Projects Col. 217 
(Deb. 16, Vol. III, 16-08-2004) PalmoleinDistributionthroughPDS 
Col. 307-08 (Deb. 6, Vol. II, 12-07-2004) Col. 349 

Research Projects in leAR 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 304-36 

Review ofOn-loilla Tourism Projects 
(Deb. 16, Vol. III. 16-01-2004) 
CollS7~ 

PDS in Tribal Areas 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 267-69 

PDS Shops 
(Deb. 21, Vo\. IV, 23-08-2004) 
Col. 154-56 . 
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Quality of Food grains in PDS 
(Deb. 21, \bt.IV, 23-08·2004) Col. 356 

Reform of Public Distribution System ~ 
B.G Presentation 
(Deb.4, \bl.lJ, OB-07·2004) Col. 21 

Revamping ofPDS 
(Deb. 1, Vol. 11, 05·07-2004) 
Col. 97-98 

RevivalofPDS 

Accidents in Public Sector Steel Plants 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 292-9S 

Awarding of Construction Contracts to 
Public Sector Undertakings 
(Deb. 9, Vol. II. 15-07-2004) 
Col. 90-91 

Borrowing of Oil PSUs 
(Deb. 9, Vol. II, I 5-07-2004) Col. S7 

(Deb. 6, Vol. II, 12.07·2004) Capacity Utilisation ofPSUs 
CoI.348-49 I (Deb. 9, Vol. II, 15·01·2004) 

Schemes under PDS 
(Deb. 16, Vol. III, 16.08-2004) 
Col. 267-69 

Strengthening of PDS 
(Deb. I, Vol. II, 05-07-2004) 
Col. 208-09 

Public Provident Fund 
Decline in Saving of Public Provident Fund 

(Deb. 10, Vol. II, 16-07-2004) 
Col. 226-27 

Public Sector 
Division of Public Sector Industries 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 357-58 

Housing Scheme for Public Sector Steel 
Plants 
(Deb. 12, Vol. III, 20·07·2004) 
Col. 59-60 

Need to set up Rashtriya Gramin Bank in 
the Public Sector for the benefit of rural 
people (MUR 377) 
(Deb. 12, Vol. III, 20·07·2004) 
CoL 327-28 

Policy for Products and Services to CPSEs 
(Deb. 19, Vol. III. 19-08-2004) 
Col. 34749 

Public Sector - B.G. Presentation 
(Deb. 4, Vol. n, 08-07-2004) 
CoL 16-17 

Reecructure of PSEs 
(Deb. 14,.\b1. m. 22.07-2004) Col. 17 

Col. 381-82 
Disinvestment of Profitable PSUs 

(Deb. 5. Vol. II, 09-07-2004) 
Col. 110-11 

Financial Assistance required for PSUs 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 107-08 

Irregularities in Public Sector Enterprises 
(Deb. 19, Vol. III, 19-08-2004) 
CoI.172-73 

Navratna Status to PSUs 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 213-14 

Non-Payment of Wages in PSUs 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 409-1 2 

OutlaylUtiJisation of Funds by PSUs 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 378-79 

Performance of Central Public Sector 
Enterprises 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 413-14 

Performance ofPSUs in Rajasthan 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 191-92 

Petroleum Refining Capacity in Public 
Sector 
{Deb. 14, \bl. ID. 22.07-2004) Col. 122 

Recovery of Dues &om SEBslPSUs 
(Deb. 5, Vol. II. 09-07-2004) 
Col. 159-62 
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Recover]' of Guarantee Fee 
(Deb. 5, Vol. 11,09-07-2004) Col. 198 

Regularisation of Casual Labour : 
I 

Production of Pulses in Rajasthan 
(Deb. 6, Vol. II, 1'2-07-2004) 
Col. 329-30 

(Deb. 17, Vol. III, 17-08-2004) I Shortage of Groundnut and Arhar Seeds 
Col. 192-94 (Deb. 6. Vol. II, 12-07-2004) 

Salem Steel Plant Col. 272-73 
(Deb_ 12. Vol. 111.20-07-2004) i Stock of Pulses and Oilseeds 
Col. 133-34 (Deb. 21. Vol. IV. 23-08-2004) Col 340 

Strength of Employees of Public Seclor . 
Steel Plants i 
(Deb. 7, Vol. II. 13-07-2004)· 
Col. 383-84 

Strike by Workers of Public Sector Oil 
Companies 
(Deb. 9, Vol.Il.15-07-2004)Col.l09 

Violation of Companies Act, 1956 i 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 39-42 

Public Utility Service 
Public Utility Service Under ID Acts 

(Deb. 21, Vol. IV, 23-08-2004) 
Col. 396-97 

Publications 
Publication of Foreign Newspapers 

(Deb. 19, Vol. III, 19-08-2004) 
Col. 289-92 

Pulse Polio Programme 
Irregularities in Implementing Pulse Polio 

Programme 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 227-28 

Pulles 
Prices of Pulses 

(Deb. 21, Vol. IV, 23-08-2004) I 
Co1.212-14 

Production of Pulses 
(Deb. II, Vol. III, 19-07-2004) 
Col. 319-20 

Production of Pulses and Oilseeds 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 267-70 

PUJllpset 
Fund for Pumpset Energization 

(Deb. 7, Vol. II, 13-07-2004) 
Col. 112-14 

Punjab 
Assistance to Punjab for Construction of 

KandiCanal 
(Deb. 11. Vol. III, 19-07-2004) Col. 65 

Bus Service between Amritsar and 
Nankana Sahib 
(Deb. 18. Vol. III, 18-08-2004) 
Col. 109-\0 

Concessions·to Punjab Border Districts 
(Deb. 8, Vol. II, 14-07-2004)Col. 113 

Construction of ROBs in Punjab 
(Deb. 14. Vol. III, 22-07-2004) 
Col. 71-76 

Fund Allocated for Projects in Punjab 
(Deb. 23. Vol. IV, 25-08-2004) 
Col. 586-87 

Funds Released from CRF to Punjab 
(Deb. 8, VoI.II,14-07-2004)CoI.78 

Maintenance of National Highways in 
Punjab 
(Deb. 18, Vol. III, 18-08-2004) Col. 364 

Minimum Support Price in Punjab 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 242-46 

Nee~ to have the Punjab Government's 
decision on water agreements reviewed 
with a view to avoid water crisis in 
Rajasthan (MUR 377) 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 390-91 
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Upgradation of Radio Stations .in Orissa . 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 256-57 

Need to look into the problem ofincreasing 
incidents of desertion of girls from 
Punjab married to Non-Resident 
Indians (MUR 377) 
(Deb. 12. Vol. 111.20-07-2004) Rail Budget 
Col. 324-25 Outlay in Budget 

Need to provide financial assistance to ~~~8119. Vol. III, 19-01-2004) 
the Government of Punjab to check the I 0 . 

• mysterious disease caused due to Railway Budget 2004-05 

• 

presence of selenium in the soil in (Deb. 2, Vol. II, 06-07-2004) 
Hoshiarpur Parliamentary Constituen~ Col. 436-72 
(MUR377) 
(Deb. 6, VoLlI, I 2-07-2004) Col. 412 

New Rail Line in Punjab and J&K 
(Deb. 19, Vot III. 1 9-01-2004) Col. 165 

Project for Setting up of Refinory in 
Bhatinda District, Punjab 
(Deb. 19, Vol. III. 19-08-2004) 
Col. 287-89 

Rail Lino between Qadian and Beas 
(Deb. 19, Vol. nI, I 9-01-20(4) Col. 256 

Reopening of Passport Office in Amritsar 
(Deb. 18, Vol. III, 18-08-2004) 
Co 1.1 95-98 

Rural Development Projects in Punjab 
(Deb. 19, Vol. III, 19-08-2004) 
£'01. 158-60 

Share of Power from Bhakra Nangal Power 
Project 
(Deb. 17. Vol. III. 17-01-2004) 
Col. 291-99 

Special Package to Punjab 
(Deb. 20. Vol. VIII,20-08-2004) Col. 259 

Telephone Connections to Registrants 
(Deb. I, Vol. II, 14-07-2004) 
Col. 236-37 

Telephone Exchanges in Rural Areas of 
Punjab 
(Deb. I, Vol. II, 14-07-2004) 
Col. 24 1-42 

Radio 

Setting up of Coastal Radio Stations 
(Deb. 23, Vol. IV, 25-01-2004) Col. S 17 

Railway Budget 2004-05 General 
Discussion and Demands for Grants 
on Account (Railways)-2004-05 
(Deb. 3. Vol. II. 07-07-2004) 
Col. 332-404 
(Deb. 7, Vol. II, 13-07-2004)CoI.450-674 

Rail Lines 
Completion ofKodarma-Ranchi Railway 

Line in Jharkhand 
(Deb. 9, Vol. II, 15-07-2004) 
·C01.331 

Computerised Tickets Reservation 
Centres 
(Deb. 9, Vol. II. 15-07-2004) 
Col. 303-05 

Construction of New Rail Lines 
(Deb. 9, Vol. II, 15-07-2004) Col. 259 

Construction ofPune-Nasik Railway Line 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 192-93 

Dhar .. Makshi-Godhara Rail Line 
(Deb. 19, Vol. III, 19-01-2004) Col. 325 

Doubling of Ahmednagar-Manmad 
Railway Line 
(Deb. 14, Vol. Ill. 22-07-2004) Col. 62 

Doubling ofCuttack Paradeep Line 
(Deb. 9. Vol. II, 15-07-2004) 
CoI.S~ 

Doubling of Jaipur.Phulera Rail Line 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 329-30 
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Doubling of Rail Line from Kayamkulam 
InKeraia 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 292-93 

Doubling of Rail Lines 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 180-81 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 337-40 

Doubling of Railway Track 
(Deb. 9, Vol. II, 15-07-2004) 
CoL 327-28 

Doubling Project of lrugur-Coimbatore 
Rail Line 
(Deb. 19, Vol. m, 19-08-2004) Col. 287 

Electrification of Railway Lines in Kerala 
(Deb. 24, Vol. IV, 26-08-2004) 
Col 136-37 

Extenaion of Rail Lines 
(Deb. 14, Vol. III, 22-07-2004) 
CoI.19J 

Lalitpur to Singrauli Rail Line 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 206 

Laying of Railway Line on Forest Land 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 343 

Need for doubling of the railway track 
between J alglon and U ghana 
(MUR377) 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 419 

Need for electrification of Jaipur Railway 
Line(MUR377) 
(Deb. 24,. Vol. IV, 26-08-2004) 
Col. 392 

Need to allocate RI. 96 crore to expedite 
the doublina of the Madurai-Dindigul 
rail Line (MUR 377) 
(Deb. 9, Vol. 11.. 
Col. 4So-5 I 

15-67-2004) 

I 

Need to conduct a fresh survey to assess 
the viability of constructing a rail line 
between Pune and Nasik in 
Maharuhtra (MUR 377) 
(Deb. 7, Vol. 11, 13-07-2004) 
Col. 427-28 

Need to construct a rail line between 
Khammam in Andhra Pradesh and 
Dhanantri in Chhattisgarh via 
Malkangiri, Jeyporc, Nawarangpur and 
Umcrkot in Orissa (MUR 377) 
(Deb. I, Vol. II, 05-07-2004) 
('.01.278 

Need to construct an over-bridge on the 
rail line at Nasik, Maharashtra 
(MUR377) 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 505 

Need to Expedite Broad-Gauge 
Conversion Work of Lumding-
Bardarpur Rail Section in Assam 
(MUR371) 
(Deb. 2, Vol. II, 06-'07-2004) 
CoI.4B2 

Need to lay a new railway line between • 
Gajraula and Sambhal in Uttar Pradesh 
(MUR377) 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 422 

Need to link Bhiwadi and Rewari towns 
through a broad gauge railway line 
(MUR377) 
(Deb. 18, Vol. III, 18-0'-2004) 
Col. 508-09 

Need to release adequate funds for 
enabling early completion of the work 
on Muxi-Indore-Dahot-Godhra railway 
line (MUR377) 
(Deb. 21, Vol. IV, 23-08-2(04) 
Col. 448-49 

Need to releue funds for the Maharajganj 
Mashrak rail line and to extend the rail 
line upto Permanandpur in Bihar 
(MUR377) 
(Deb. 9, VoI.n, I 5-07-2004) Col. 452 
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Need to sanction Jabalpur-Damoh-Panna-
Khajuraho railway line project 
(MUR377) 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 801 

Need to sanction the requisite amount to 
extend the Kapadvanj-Modasa broad 
gauge railway line in Western Railway 

• Division to Shamlaji road (MUR 377) 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 345-46 

Need to undertake construction of 
Ahmednagar-Beed-Parli railway line 
via Sonpeth in Maharashtra (MUR 377) 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 329 

New Rail Lines 
(Deb. 19. Vol. III, 19-08-2004) 
Col. 238-40 

New Rail Lines from Cuddapah to 
Banga10re 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 229-30 

.New Rail Lines in Arunachal Pradesh 
(Deb. 24. Vol. IV, 26-08-2004) 
Col. 102 

New ~ail Lines in Maharashtra 
(Deb. 19, Vol. III. 19-08-2QP4) 
Col. 234-35 

"New Rail Lines in Uttaranchal 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 193-94 

New Rail Lines in West Bengal 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 308-10 

Ongoing Rail Line Projects in Tamil Nadu 
(Deb. 19, Vol. 1II, 19-08-2004) 
Col. 356-64 

Progress of work on Kazigund to 
Baramulla 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 65-66 

Progress of Banspani-Daitari Line in 
Orissa 
(Deb. 9, Vol. II, J 5-07-2004) 
CoI.419 

Proposal for Khurdha Road Bolangir 
Railway Line in Orissa 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 61-62 

Provision of Additional Track at 
Ahmedabad-Mumbai Railway Line 
(Deb. 9, Vol. II, 15-07·2004) 
Col. 428 

Rail Line betweeri Koderma and Giridih 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 334 

Rail Line betwe~n Qadian and Beas 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 256 

Rail Line between Talcher and Bimlagarh 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 146-47 

Rail Lines between Delhi and Bhiwadi 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 181-82 

Railway Budget 2004-2005-General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
Co1.517-19 

Report of New Project of Railway Lines 
(Deb. 24, Vol. IV 26-08-2004) 
Col. 70-71 

Scheme to connect Maharajganj (U .P.) 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 119-20 

Survey of New Railway Line 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 175 

Rail Museum 
Theft in Rail Museum 

(Deb. z;r, Vol. IV, 26-08-2004) 
Col. 109-11 
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Rail Projects 
Completicm of ongoing Projects 

(Deb. 24, Vol. IV, 26-08-2004) 
CoL 46-48 

Rail ProjectAfrected by Militancy 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 45-47 

Rail Projects in Haryana 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 129-36 

Status of Ongoing Rail Projects 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 90-96 

Rail Raervatioa 
Private Agencies for Rail Reservation 

(Deb. 14, Vol. Ill, 22-07-2004) 
Col. 28-29 

Ran Tel Department 
Supply of Optical Fibre Cable by HCL to 

Rail rei Department 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 112-13 

Rao Uader Bridles 
Rail Over and Under Bridges in TlI11il Nadu 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 306 

RcscrYl&ioft ofVacancics in North Central 
RaifwIIy 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 55 

Old Railway Bridges in Oujarat 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 323 

Railway Bridat CMr River in Orissa 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 193 

ltalway Accldeats 
ftakah Narain Committee on Railway 

Accidents 
(Deb. 14, Vol. III, 22-07-2004) 
Col 97 

Train Accidents 
(Deb. 9, Vol. 11, 15-07-2004) 
Col. 15-18 

RalhYay Bridge 
Railway Bridge at Bisrambagh 

(Deb. 19, Vol. III, 19-08-2004) 
Col. 232-33 

Railway Claims Tribunals 

Pending Cues before Railway Claims 
Tribunals 
(Deb. 14, Vol. 111, ~2-07-2004) 
Co1.257-59 

RaOWay Coaches 
Asreement with Germany ·for Safety of 

Rail Coaches 
(Deb. H, Vol. III, 19-08-2004) 
Col. 233 

Let Out Space in Railway Coaches for 
Advertisement 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 187-88 

Manufacturing of Railway Coaches from. 
Malaysia 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 330 

Raoway Crimes 
Compensation to Robbed Passenaers 

(Deb. 9, Vol. II, 15-07-2004), 
CoI.214-IS 

Crimes in Trains 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 423-26 

Railway Croutap 
Closure of Railway Crossings 

(Deb. 24, Vol. IV, 26-08 .. 2004) 
Col. 127·28 

Progress in Construction orROB at Kasya 
Road Railway Crossing 
(Deb. 9,. Vol. II, 15-07-2004) 
Col. 59 
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Railway Crossing on National Highways. 
in Rajasthan 
(Deb. 9, Vol. II, 15-07-2004) 
Col.210 

Railway Electrification 
Need to doubling and electrification of 

Jhansi-Banda. Banda-Manikpur and 
Banda-Kanpur railway routes 
(MUR371) 
(Deb. 17, VoJ. 1lI, 17-08-2004) 
Col. 503 

Railway Electrification 
(Deb. 24. Vol. IV, 26-08..,2004) 
Col. 298 

Railway Employees 
Shortage of Gangmen in Khurda Road 

Division in Orissa 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 121-22 

Railway Goodshecl 
Shifting of Hub Ii Ooodshod to Amargol 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 352 

Railway Hawken 
Need to provide better facilities to railway 

hawkers in West Bel'lgal (MUR 377) 
(Deb. 8, Vol. II. 14-07-2004) 
Col. 348-49 

Railway Officials 
Non-availability of TTEs in Reserved 

Coaches 
(Deb. 14, Vol. Ill. 22-07-2004) 
Col. 66 

Railway Over Bridges 
CoUaj>se of ROB under Construction 

(Oeb. 24, Vol. IV. 26-08-2004) 
Col. 145-46 

Construction of Over bridge Near Palhani 
Railway Station in V.P. 
(Pcb. 24, Vol. IV, 26-08-2004) 
Col. 52 

Construction of Railway Over Bridge in 
A.P. 
(Deb. 19, Vol. Ill, 19-0'8-2004) 
Col. 196-97 

Old Railway Bridges in Gujarat 
(Deb. 19, Vol. Ill. 19-08-l004) 
Col. 323 

Railway Bridge over River irt Orissa 
(Deb. 9, Vol. II, 1'-.07-2004) 
Col. 193 

Construction of Roads and Rail Over 
Bridges in Bihar 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 63 

Construction of ROB in Bihar 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 191-92 

Construction of ROBs in Punjab 
(Deb. 14, Vol. nl, 22-07-2004) 
Col. 71-76 

Need to construct a rail over-bridge· on 
Level Crossing No. 81/A at 
Himmatnagar on Himmatnagar-
Ahmedabad Mcter-<iauge railway line 
in Gujarat (MUR 377) 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 478-79 

Need to construct a railway over-bridge 
at Mohitnagar level crossing in West 
Bengal (MUR 377) 
(Deb. 18, Vol. III. 11-08-2004) 
Col. Sll-12 

Need to increase the Railways share of 
the cost of construction of ROBs in 
West Bengal (MUR 377) 
(Deb. 24, Vol. IV. 26-08-2004) 
Col. 392-93 

Pending ROB in Wardha 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 199-200 
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Progress in Construction of RoB at Kasya! Railway Safety 
Road Railway Crossing Funds Collected for Railway Safety Fund 
(Deb. 9. Vol. II. 15-07-2004) (Deb. 24. Vol. IV. 26-08-2004) 
Col. 59 Col.98-99 , 

Rail Over and Under Bridges in Tamil Nadu 
(Deb. 24. Vol. IV. 26-08-2004) 
Col. 306 

Rail Over Bridges and Under Bridges in 
Karnataka 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 372-82 

Railway Over Bridges 
(Deb. 23, Vol. IV, 25-08-2004) 
Col.44S 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 209-12 

Railway Safety Fund 
(Deb. 9, Vol. II. 15-07-2004) 
Col. 206-08 

Study on Rail Safety 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 339-40 

Railway Sector Improvement Programme 

ADB Loan for Railway Sector 
Improvement Programme 
(Deb. 24. Vol. IV. 26-08-2004) 
Col. 73-74 

RoB under Construction 
(Deb. 14, Vol. III, 22-07-2004) RaliwaySienalSystelli 
Col. 182-84 Need to link the Phulera-Jodhpur railway 

Railway Police section with Auto Signal System 
(MUR377) 

Expenditure incurred on Railway Police of 
Maharashtra 
(Deb. 19, Vol. III. 19-08-2004) 
Col. 340-41 

RalwlyP~donFo~ 

Coordination Committee Meeting. 
between ORP and RPF 
(Deb. 24. Vol. IV, 26-01-2004) 
Col. 347-48 

RaHway Recruitment 
Proposal for Railway Recruitment Board 

(Deb. 24, Vol. IV, 26-08-20(4) 
Col. 96-97 

Railway Recruitment Policy 
(Deb. 9, Vol. II. 15-07-2004) 
Col. 379 

RaOway Reforms Committee 
CoordinatiQJt'Committee Meetings 

bet\V&letl G RP and RPF 
(Deb. 24, Vol. IV. 26-08-2004) 
Col. 34748 

(Deb. 17, Vol. III, 17-08-2004) 
Col. 501 

Railway Stado .. s 
Handicapped Accessible Railway Stations 

(Deb. 24, Vol. IV. 26-01-2004) 
Col. 217-11 

Modernisation of Daltenganj Railway 
Station 
(Deb. 9. Vol. II, 15-07-2004) 
Col. 307-08 

Need to construct a railway station at 
village Ganpur in Maharashtra 
(MUR377) 
(Deb. 6, Vol. II, 12-07-2004) 
Co1.414-15 

Need to provide adequate amenities at 
Dimapur Railway Station and declare it 
as a sub-division (MUR 377) 
(Deb. 3, Vol. II. 07-07-2004) 
Col. 330-31 
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Need to provide better passenger 
amenities at Canning Railway Station 
in West Bonsai (MUR 377) 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 80S 

Railway Station at Nahur, MumblJi 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 242 

Railway Stations in Rajasthan and 
Madhya Pradesh 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 296-97 

Sub-Urban Railway Station 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 358-59 

Railway Tarift' Reeu1atory Authority 

Amendment in Railway Act 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 341 

Approved Trade Unions in Indian 
Railways 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 113-16 

Ara-Suaram Rail Line 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 161 

Cleanliness Drives at Railway Stations 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 291 

Cleanliness of Tracks by Private 
Companies 
(Deb. 24, Vol. IV, 26-08-2004) 
CoI.211-19 

Rakesh Mohan Committee 
\ (Deb. 24, Vol. IV, 26-08-2004) Committee to Monitor Railway Projects 

Col. 247-48 (Deb. 9, Vol. II, 15-07-2004) 
Col. 251-59 

Railway Tickets 

Misuse of Rail Tickets 
(Deb. 9, Vol. I~.. 15-07-2004) 
Col. 295 

Passenger Safety yess on Rail Tickets 
(Deb. 9, Vol. II, 15-07-2004) 
Col.202-Ol 

Railway WalODl 
Shortage of Wagons in Tripura 

(Deb. 14, Vol. Ill, 22-07-2004) 
Col. 132 

Railways 

Compensation by Railways 
(Deb. 24, Vol. IV, 26-0S-2004) 
CoI.62~3 

Complaints against Ticket Clerks 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 69 

Completion of Makshi-Indore-Dewu-
Godhra Project 
(Deb. 14, Vol. 1Il. 22-07-2004) 
Col. 201 

Computerised Booking Offices of Railway 
Stations in Gujarat 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 99-106 Agreement forOevelopment of Railways 

(Deb. 2,3, Vol. IV, 25-08-2004) 
Col. 606-07 Condition of Railway Workshops 

(Deb. 19,. Vol. III. 19-08-2004) 
CoI.3S3 Ahmednagar-Beed Rail Line 

(Deb. 19, Vol. III, 19-08-2004) 
CoJ.l1l 

Allocation of Funds for Railway Projects 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 354 

Allotment of Bookstalls at Stations 
(Deb. 19, Vol. III, I 9-OS-2004) Col. 115 

Connectivities ofHajira Ports 
(Deb. 14, Vol. III, 22-07-2004) 
CoI.215-16 

Construction of Railway Line between 
Ramganj Mandi and Bhopal 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 305-06 
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Construction of Overbridges . to· connect 
Contra I Avenue with Western end of 
Nagpur Railway Statiol) 
(Deb. 24, Vol. IV, 26-08-2004) 
CoJ.246-47 

Construction of Ring Railways in Nagpur 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 294 . 

Construction of RoB in Uttar Pradosh 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 336-40 

Consumption of Steel in Railways 
(Deb. 19, Vol. lIlt 19-08-2004) 
Col.1l9-20 

Control of Bookstalls Contract 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 327-28 

Conversion of Broad Gauge from Meter 
Gauge 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 107-08 

Conversion ofMachipatnam Guriwara Rail 
Line 
(Deb. 19, Vol. Ill, 19-08-2004) 
Col. J45 

Conversion of Meter Gauge Line into 
Broad Gauge 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 171 

Conversion of Reserved Compartments 
into General Compartments 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 335 

Coordination betwwn GRP and UF 
(Deb. 14, Vol. III, 22.07-2004) 
Col. 243 

CorrupdOD in Railways 
(Deb. 19, Vol. Ill, 19-08-2004) 
CGL20S46 

Oeation"rCeJlb'lmplemenla&bl ofRail 
Tl'MSport Project 
(Deb. 14, \bl. m. 22"()?2004) COl. 57 

l 

Crimes in Trains 
(Deb. 9. Vol. II, 15-07-2004) 
Col. 423-26 

Dacoities in Trains 
(Deb. 19, Vol. 111, 19-08-2004) 
Col. 213 

Daitari-Banspani Railway Line Project in 
Orissa 
(Deb. 19, Vol. III, 19-08-2004) 
Col.149-SO 

Damage to Railways by Flood • 
(Dob. 19, Vol. Ill, 19-08-2004) 
Col. 26-36 

Development of Railway in Jammu and 
Kashmir 
(Deb. 9, Vol. 1/, 15-07-2004) 
Col. 62-64 

Dilapidated Condition of Railway Stations 
in Barasat-Hasnabad 
(Deb. 14, Vol. III, 22-07-2004) 
Co/. 98-99 

Direct Rail Route for Ranchi 
(Deb. 14, Vol. Ill, 22-07-2004) 
Col. 132-33 

Double Line between Kharagpur-
Midnapore 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 193-94 

Double Rail Line Between Lakshar and 
Dehradun 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 70 

Doubling of Ahmednagar-Manmad 
RailWay Line 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 62 

Doubling of Jalpaiguri to Bongaigaon 
(Deb. 24, Vol. IV, 26-08-2004) 
Cot. 73 

Doubling of Rail Lines 
(Deb. 14. Vol. HI, 22-07-2004) 
Col. 180-81 
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Doubling of Railway Track ! Fire in Rail Coaches 
(Deb. 9. Vol. fl. 15-07-2004): (Deb. 9. Vol) I. I 5.07-2004) Col. 175 
Col. 166 " Free Rail passes to Railway Employees 

East Coast Railway Zone . (Deb. 19. Vol. Ill, 19-08-2004) 
(Deb. 19. Vol. Ill. 19-08-2004) Col. 264 
Col. 371-72 Freight Charges for Limestone 

Electrification of Katni-Allahabad Rail (Deb. 14. Vol. Ill, 22-07-2004) 
Section Col. 205 
(Deb. 14. Vol. 111.22-07-2004) Gauge Conversion in Fakiragram-Dhubri 
Col. 128-29 (Deb. 19. Vol. Ill. 19-08-2004) 

Elo~rification .of Khargpur and Col. 126-27 
Bhuvanesbwal' Smlon I Gaugo Conversion of Rat lam Mall SCatien 
(Deb. 14. Vol. Ill. 22-07.,2004) I ,Deb. 14. Vol. 111. 22-07-2004) 
Col. 216 Col. 247 

Electrification of Lucknow-Gorakhpur 
Line 
(Deb. 14, Vol. Ill, 22-07-2004) 
Col. 99 

Electrification of Rail Lines during Ninth 
Five Year Plan 
(Deb. 9, Vol. II. 15-07-2004) 
C01.41S-16 

. Emergency Quota in Passenger Trains 
(Deb. 24. Vol. IV, 26-08-2004) 
Col. 219-20 

Employees Working in Railways 
(Deb. 14. Vol. III. 22-07-2004) 
Col. 262 

Gauge Conversion Work at Jabalpur to 
Goudiya and Balaghat to Katangi 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 136-38 

Gauge Conversion Work in Kerala 
(Deb. 9, Vol. 11. 15-07-2004) 
Col. 127-28 

Gauge Conversion Work on Rangi.-
Murlrongselek Railway Line 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 149 

Goods Terminal Centre in Thani 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 274 

Entry of Unauthorised Persons in Trains Hi-Speed Rail Corridor to Connect 
(Deb. 9, Vol. II, 15-07-2004) I Buddhist Spots 
Col. 65-66 (Deb. 24, Vol. IV. 26-08-2004) 

Expansion of Railway Network I Col. )65 
(Deb. 9. Vol. II. 15-07-2004) Hike in Prices of Steel used in Railway 
Col. 390-91 (Deb. 24, Vol. IV, 26-08-2004) 

Expenditure for Comp~etion of Projects 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 33)-33 

Col. Jl8 
Illegal Consignment 

(Deb. )9, Vol. Ill, 19-08-2004) 
Extension of Barasat Hasnabad Section Col. 279-80 

(Deb. )9, Vol. III, 19-08-2004) Income and Expenditure in Railway by 
Col. 2) 1-13 I ditTerent States and Zones 

Extension ofTatkal Reservation Scheme I (Deb. 24, Vol. IV, 26-08-2004) 
(Deb. 9, \'01.11, 15-07-20(4) Col. 176 Col. 362-64 
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Income from the Freight by Railways I Misuse of Post by Railway Officials 
(Dcb. 19. Vol. III. 19-08-2004) I (Deb. 24. Vol. IV, 26-08-2004) 
CoL 271-73 I Col.347 

Inter Linking of Rail Routes in M.P. i Modernisation of Railway Stations 
(Deb.Q.Vol.II.I5-07-2004)Col.255 : (Deb. 14. Vol. 111.22-07-2004) 

I Col. 255-57 Introduction of Earthern Cup and Khadi ; 
in Trains/Stations i Need to increase the Railways share of 
(Deb. 9. Vol. II. 15-07-2004)i the cost of construction of ROBs in 
Col. 139-40 ! West Bengal (MU R 377) 

Items Manufactured under Railway Units I: (Deb. 24, Vol. IV, 26-08-2004) 
(Deb. 9, Vol. II, 15-07-2004) Co1.392-93 
Col. I 06-07 ~. ,. I Need to link the Phuler.-Jodhpur railway 

Lalitpurto Singrauli Rail Line section with Auto Signal System 
(Deb. 14, Vol. III, 22-07-2004) (MUR377) 
CoL 206 (Deb. 17, Vol. III, 17-08-2004) 

Land U nder E~croachments 
(Deb. 14, Vol. III. 22-07-2004) 
Col. 252 I 

Laying of Rail Line in Maharashtra 
(Deb. 14. Vol. III. 22-07-2004) 
Col. 148-49 

Loading Norms 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 277-79 

I 

Col. 501 
Need to provide better amenities at 

Haridwar railway station, Ultaranchal 
(MUR377) 
(Deb. 9. Vol. II, 15-07-2004) 
Col. 451 

Need to provide better rail linkages and 
facilities in Guntur Railway Division of 
Andhra Pradesh (MUR 377) 
(Deb. 24, Vol. IV, 26-08-2004) 

Less to ~st Coast Railway by Bifurcation I Col. 389-90 
ofOnssa . Need to provide for stoppage of Ashram 
(Deb. 24. Vol. IV. 26-08-2004) I Expressat Rajgarh Railway Station in 
Col. 128-29 Rajasthan (MUR 377) 

Manpower in Railways (Deb. 21, Vol. IV. 23-08-2004) 
(Deb. 19, Vol. III, 19-08-2004) Col. 446-47 
Col. 57-58 Need to provide rail linkage to Rajouri 

Manufacturing of Rail EnginesbyBHEL, I Poonch in Jammu &, Kashmir 
Jhansi (MUR377) 
(Deb. 19, Vol. III, I 9-08-2004) COI.IS3 (Deb. 19, Vol. III, 19-08-2004) 

Material Manufacture i~ Jamalpur Railway CoI.417-18 
Workshop Need to set up a railway spare-parts 
(Deb. 19., Vol. III, 19-08-2004) factory at Gadhara(Barauni) in North 
Col. 173-74 Bihar(MUR377) 

Metre Gau8~/Broad Gauge Rail Lines in 
NER 
(qeb. 19, Vol. Ill, 19-01-2004) 
CoL 142 

(Deb. 21, Vol. IV, 23-08-2004) Col. 452 
New Modem Signallinl System 

(Deb. 14, Vol. III, 22-07-2004) 
Col. 13D-31 
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New Rail Lines from Cuddapah to 
Bangalore 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 229-30 

New Railway Zones 
(Deb. 9, Vol. II, 15-07-2004)Col. 407 

Pending Railway Projects in Assam 
(Deb. 24, Vol. IV. 26-08-2004) 
Co1.213-18 

Pending Railway Projects in Jharkhand 
(Deb. 19, Vol. III. 19-08-2004) 
Col. 257-62 

New System for Level Crossing Pending Railway Projects of Madhya 
(Deb. 19. Vol. III, 19-08-2004) Pradesh 
Col. 333-34 (Deb. 24. Vol. IV. 26-08-'2004) 

Omoading of Goods at Mehatpur Station. Col. 102-03 
H.P. Pons Connectivity Through Rail 
(Deb. 19. Vol. III. 19-08-2004), (Deb. 14. Vol. III. 22-07-2004) 
Col. 200-01 Col., I 76-79 

Ongoing Railway Projects Funded by 
Foreign Financing Institutions 
(Deb. 24. Vol. IV. 26-08-2004) 
Col. 363-65 

Operation of Rangiya Rail Division in 
Assam 
(Deb. 14. Vol. III. 22-07-2004) 
Col. 75-76 

Order for Railway Wagons 
(Deb. 9. Vol. II. 15-07-2004) 
Col. 420-24 

Present Status of Ongoing Rail Projects 
in West Bengal 
(Deb. 9, Vol. II. 15-07-2004) 
Col. 66-72 

Present Status of Railway Projects in 
Country 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 420 

Private Agencies for Rail Reservation 
(Deb. 14, Vol. III. 22-07-2004) 

I Col. 28-29 
Outlay for Railway in Tenth Plan Progress in Construction of ROB at Kasya 

(Deb. 9, Vol. II, 15-07-2004) Road Railway Crossing 
Col. 74-75 (Deb. 9, Vol. II, 15-07-2004) 

Palace on Wheels Col. 59 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 343-44 

Passenger Booking Date 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 65-66 

Passenger Safety Cess on Rail Tickets 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 202-03 

Pending and Ongoing Rail Projects in 
Himachal Pradesh 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 271-74 

Pending Railway Projects 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 142-44 I 

Progress of Gauge Conversion ofBijapur 
to Gadag 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 297-98 

Progress work of Hub Ii-An kola New Line 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 210-1 I 

Projects in NFRLY 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 69-70 

Proposal for another Operational Division 
ofN.F.Railway in Assam 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 58-59 
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Proposal for Khwdba Road Bolangir 
Railway Line in Ori$A . 
(Deb. 14. Vol. III, 22-07-2004) 
Col. 61-62 

Proposal for Merger of Konkan ~ailway 
Corporation with Indian Railways 
(Deb. 9, Vol. II, I 5-07-2004) Col. 192 

Proposal from Andhra Pradesh for Rail 
Projects 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 382-88 

Proposal to Develop-Computerised 
Competence Evaluation System 
(Deb. 19, VoI.III,19.()8-2004)Col.273 

Purchase ofNTC Land by Railways 
(Deb. 19, Vol. HI, 19-08-2004) 
Col. 161-62 

Pur:chase System in Rallway 
(Deb. 14, Vol. III. 22·07.2004) 
Col. 260-61 

Quality of Food in Trains/Stations 
(Deb. 24, Vol. IV. 26-08-2004) 
Col. 4-12 

Rail COMectivity 
(Deb. ) 9, Vol. JII, 19-08-2004) 
Cot. 189 

Rail Line between Diphu and Karong in 
Manipur 
(Deb. 19, Vol. Ill, 19-08-2004) 
Col.2OS 

Rail Lines between Delhi and Bhiwadi 
(Deb. 14, Vol. III, 22-07-2004) 
Co1.l81-12 

Rail Passes to Individuals/Organisations 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 201-05 

Rail Projects in Madhya Pradesh 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 158-60 

Rail Vikas Nigam 
(Deb. 19, Vol. III, 19-08-2004) 
Co\. 93-100 

Railway Bridge at Balawali Station on 
OangaRiver 
(Deb. 19, Vol. III, 19-08-2004) 
Col. ISO 

Railway Link 
(Deb. 14, Vol. III, '22-07.2004) 
Co\. 181 

Railway Over Bridges 
·(Deb. 14, Vol. III, 22-07-2004) 
Col. 209·12 

Railway Projects of Madhya Pradesh and 
Chhattisgarh 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 218-23 

Railway Projects of West Bengal 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. II 1-12 

Railway Projects undertaken in Abroad 
by Indian Railway Construction 
Company 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 259-60 • 

Railway R.a:nritrnent Policy 
(Deb. 9, Vol. II, 1 5~07-2004) 
Col. 379 

Railway Routes 
(Deb. 19, Vol. IJI, 19-08·2004) 
Col. 249-50 

RaUway Safety Fund 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 206-08 

Rake Points 
(Deb. 14, VoJ.IJI,22-o7-2004)Col.40 

Refrigerated Vans for Carrying Vegetables 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 261 

Requirement of Coaches 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 228·l9 

Reservation of Vacancies in North Central 
Railway 
(Deb. 9, Vol. II, 1 S-07-2004) Col. 55 
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Retrenchment in Railway 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 238-39 

Signal/ing Network at Nizamuddin 
(Deb. 14, Vol. 111. 22-07-2004) 
Col. 241 

Road and Rail Connectivity to Ports I Special Railway Safety Fund 
(Deb. 3, Vol. II, 07-07-2004) (Deb. 19, Vol. 111, 19-08-2004) 
Col. 251-53 Col. 168-72 

Road Over Bridge in South Eastern Status of MMTS 
Railway (Deb. t4, Vol. III, 2~.07-2004) 
(Deb. 9, Vol. II, 15-07-2004) Col. 242 
Col. 332-3J 

Sabari Railway Project ITom Angamaly to 
Sabarimala in Kerala 
(Dell. 9, Vol. II. 15-07-2004) 
Col. 141 

Schemes Approved in Rajasthan 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 260-62 

Security and identification of Passenger 
Luggage in Trains 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 187-88 

Selling of Milk/Milk Products in Trains/ 
Stations 
(Deb. 14, Vol. III, 22-07-2004) 

Staaus of Rail Project 
(Deb. 19, Vol. III. 19-08-2004) 
Col. 216-78 

Status ofR.all Projects in Orissa 
(Deb. 9, Vol. If. I S·07.2004) 
Col. 296-300 

STD/JSD/PCO Booths at Railway 
Stations/Platforms 
(Deb. 19. Vol. til. 19-08-2004) 
Col. 37·38 

Summer Special Trains 
(Deb. 19. Vol. III. 19-08-2004) 
Col. 254-S5 

Supply of Locos to Railways by BHEL 
(Deb. 19, Vol. III. 19-08.2004) 

. . Col. 280 
Setting Up of New Railway Station at I 

Col. 100-01 

Nedumbassery Survey of Third Track between 
(Deb. 9, Vol. II, 15-07-2004) Ahmedabad and Mumbai 
Col. 43 1 (Deb. 9. Vol. II, 15-07-2004) 

Col. 281-83 
Setting up of Wheel and Axle Plant 

(Deb. 19, Vol. III, 19-08-2004) 
Col. 185-86 
(Deb. 14, Vol. III. 22-07-2004) 
Col. 175-76 

Shift of Western Railway Zonal Office 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 64-65 

Shortage of Gangmen in Khurda Road 
Division in Orissa 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 121-22 

Shortage of Wagons in Tripura 
(Deb. 14, Vol. III. 22-07-2004) Col. 132 

Surveys for New Rail Projects 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 118-24 

Suspension of Qazigund-Baramulla Rail 
Project 
(Deb. 14. Vol. III, 22-07-2004) 
Col. 120-21 

Taml Jk-Digha Railway Project 
(Deb. 14, Vol. 111, 22-07-2004) 
Col. 70-71 

Throwing of Garbage on Tracks 
(Deb. 9, Vol. II. 15-07-2004) 
Col. 400-02 
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Ticket'ess Travellers in Trains 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 23 1.:032 

Tokenless System with Route Relay 
Interlock in Indore Devas-Ujjain 
Section 
(Deb. 14, Vol. III, 22-07-2004) 
CoI.2J4-36 

Track Machines 

I Revival of Traditional Rain Water 
Harvelting System 
(Deb. II, Vol. 111,19-07-2004) 
CoJ.224-25 

Utilisation of Rain Water for Irrigllion 
(Deb. II, Vol. III, 19-07-2004) 
Col. 293-94 

Ralnrall 
Effect ofScanry Rainfall on Crops 

(Deb. 24. Vol. IV, 26-U8-2004) (Deb. 16, Vol. III, 16-0B-2004) 
Col. I 47-4B CoI.4B5-86 

Upgradation of Broad Gauge Rail Routes 
in Gujarat 
(Deb. 9, Vol. II, 15-07-2004) 
CoI.402~3 

Upgradetion ofReilway Hoephal at Hubli 
(Deb. 24, Vol. IV. 26-01-2004) 
Col. 72 

Use of Railways Land 
(Deb. ]4, Vol. III. 22-07-2004) 
Col.IB7 

Use ofTrack Relaying Train 
(Deb. 24. Vol. IV, 26-08-2004) 
CoI.IB9-90 

Utilisation of2 NM/I NM Rake from New 
Delhi to Rewari 
(Deb. 24, Vol. IV, 26-0B-2004) 
Col. 129 

Utilisation of Passenger Capacity in 
Rajdhani Express 
(Deb. 9, Vol. II, 15-07-2004) 
CoI.IB9-90 

Vacancies in All Railway Divisions 
(.Deb. 14, Vol. III, 22-07-2004) 
Col. 136 

Work of Alipurduar Junction to Bamanhat 
Railway Station 
(Deb. 24, \t)I.IV, 2~B-2004) Col. 213 

Rain Water HarYestina 
Rain Water Harvesting 

(Deb. 17, Vol. III, 17~8·2004) Col. 109 

Rajallthan 
Ajmer-Pushkar Rail Line 

(Deb. 19, Vol. III, 19-0B-2004) 
Col. II? 

Assistance for S~e-wtde Area Network 
(Deb. 23, Vol. IV, 25-0B-2004) 
Col.4B5 

Assistance to States for Development of 
Tourists Spots 
(Deb. 16, Vol. III, 16-0B-2004) 
Col. 422-23 

Budgetary Provision for National 
Highwa)'l in Rajasthan 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 449-50 

By·Pus for Jaipur 
(Deb. 23, Vol. IV, 25·0B-2004) 
Col. 449 

Closure of Units ofKota Thermal Power 
Plant 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 51 

Container Depot at Udaipur Divisional 
Headquarter in Rajasthan 
(Deb. 19, Vol. III, 19-0B-2004) 
Col. 146 

Development of Slums and Jhuggies in 
Rajasthan 
(Deb. 23, Vol. IV, 25~B-2004) Col. 245 
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Development of Tourist Places in 
Rajasthan 
(Deb. 21, Vol. IV, 23·08-2004) 
CoI.2~2 

Doubling ofJaipur·Phulera Rail Line 
(Deb. 24, Vol. IV, 26·08·2004) 
Col. 329-30 

Drought Prone area Programme in 
Rajasthan 
(Deb. 9, Vol. II, 15-07·2004) 
Col. 426-27 

Enhancement of Gas Supply to Rajasthan 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 70 

Expansion of Rajasthan Atomic Power 
Plant 
(Deb. 3, Vol. II, 07-07·2004) 
Col. 138-39 

Expansion of Thermal Power Station in 
Rajuthan 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 281 

Expansion of Tribal Sub-Plan 
(Deb. 12, Vol. Ill, 20-07-2004) 
Col. 177 

Financial Assistance to Rajasthan 
(Deb. 5, Vol. II, 09-07-2004) 
0>1. 20S.()6 

Kota Aerodrome 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 93 

Mobile Phone Service in Rajasthan 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 44S-48 

Need to conduct a fresh survey to identifY 
people living below poverty line in 
Rajuthan (MUR 377) 
(Deb. 12, Vol. III. 20-07-2004) 
Col. 325 

Need to declare Rajasthan as a special 
category State and provide funds fur 
its development (MUR 377) 
(Deb. 12. Vol. III. 20-07-2004) 
Col.32S 

Need to ex1end adequate Central 
ani,tance for development oftourism 
in the State of Rajasthan (M U R 377) 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 42 1-22 

Need to have the Punjab Government's 
decision on water agreements reviewed 
with a view to avoid water crisis in 
Rajasthan (MUR 377) 
(Deb. 24, Vol. IV. 26·08-2004) 
Col. 390-91 

Need to include Sriganganagar 
Parliamentary Constituency in 
Rajasthan under the Rashtriya Sam 
Vikas Yojana (MUR 377) 
(Deb. 23, Vol. IV. 25-08-2004) 
Col. 800 

Need to introduce Metro Rail Service in 
Jaipur (MUR 377) 
(Deb. 3, Vol. II, 07-07-2004) Col. 319 

Need to provide for stoppage of Ashram 
Express at Rajgarh Railway Station in 
Rajasthan (MUR 377) 
(Deb. ~ I, Vol. IV, 23-08-2004) 
Col. 446-47 

Need for electrification of Jaipur Railway Oil Struck in Barmer District in Rajasthan 
Line (MUR 377) (Deb. 14, Vol. II1,22-07-2004) Col. 150 
(Deb. 24, Vol. IV, 26-08-2004) Opening up Post Offices in Rajasthan 
Col. 392 (Deb. 23, Vol. IV, 25-08-2004) 

Need for protection and conservation of Col. 613-14 
Bayana Fort in Bayana Parliamentary I PcrformanceofPSUs in Rajasthan 
Constituency. Rajasthan (MUR 377) I (Deb. 24, Vol. IV, 26-08-2004) 
(Deb. 23, Vol. IV,2S-08-2004) Col. 800 Col. 191-92 
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Permanent Fund for Handicraft Sector 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 91-92 

Poverty Alleviation in Rajasthan 
(Deb. 2, Vol. II, 06-01-2004) 
Col. 309-10 

Production of Electricity by R.A.P.S. 
(Deb. ) 8, Vol. III, 18-08-2004) 
Col. 148-49 

Release of Water to Rajasthan 
(Deb. 16, Vol. III, 16-08·2004) 
Col. 144-45 

Rural Development Schemes in Rajasthan 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 195-98 

Schemes Approved in ~asthan 
(Deb. 9, Vol. II, 15-07-2004) 
COl. 260--62 

Production of Onion in Rajasthan .... 
(Deb. I, Vol. II, 05-07-2004) : SettmgupofClPETmJalpur 
Col. 177-78 I (Deb. ) 1, Vol. IH, 17-08-2004) 

Production of Pulses in Rajasthan 
(Deb. 6. Vol. II, 12-07-2004) 
Col. 329-30 

Promotion of Horticulture in Rajasthan 
(Deb. I, Vol. 11, 05-07-2004) 
Col. 85-86 

Promotion of Sports and Youth Welfare 
activities in Rajasthan 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 83-86 

Proposals Received from Rajasthan 
(Deb. 8, Vol. II, 14-01-2004) 
Col. 58-59 

Protection of Species of Animals in 
Rajasthan 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 195-96 

Railway Crossing on National Highways 
in Rajasthan 
(Deb. 9, Vol.lI,15-07-2004)Col. 210 

Rai Iway Stations in Rajasthan and 
Madhya Pradesh 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 296-97 

Refunds of Money 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 441-44 

Rehabilitation of Indira Nahar Land 
Oustees 
(Deb. 6, Vol. II, 12-01-2004) Col. 265 

Col. 18S 

Setting up of Oolf Course and Tourism 
Complex in Rajasthan 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 287 

Share of Rajasthan from Flood Water of 
Ganga 
(Deb. 6, Vol. II, 12·07-2004) 
CoI.lI3-15 

Shortage of Drinking Water in Nagaur 
(Rajasthan) 
(Deb. 9, Vol. n, 15-01-2004) 
COl. 87 

Survey on Places of Archaeological 
Importance in Rajasthan 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 122-24 

Targets under PMRY in Raj8$than 
(Deb. 8, ·Vol. II, 14-07-2004) 
Col. 139-40 

Telephone Exchanges in Rajasthan 
(Deb. 3, Vol. II, 01·07-2004) 
Col. 67 

Telecommunication Services in Rajasthan 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 456-60 

Waiting List in Rajasthan 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 421-25 
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Water Supply from B isalpur and 
Budhapushkar Jal Yojana in Ajmer 
(Deb. 19. Vol. III. 19-0S-2004) 
Col.S3 

Wheat Allocation for Rajasthan 
(Deb. 6. Vol. II, 12-07-2004) 
Col.24S 

Workers Affected Due to Closure of 
Industrial Units 
(Deb. I. Vol. II, 05-07-2004) 
Col. 137-39 

Rajdhani Ellpress 
Gold/Silver Seized by RPF in Rajdhani 

Express I 
(Deb. 24. Vol. IV. 26-0S-2004) 
Col. 348-49 I 

Utilisation of Passenger Capacity in 
Rajdhani Express 
(Dc:b. 9, Vol. II. 15-07-2004) 
Col. 189-90 

Rajiv Gandhi Container Terminal 
Reviewing Working of Rajiv Gandhi 

Container Terminal 
(Deb. 13. Vol. 111.21-07-2004) 
Col. 164-65 

Rajiv Gandhi Drinking Water Mission 
Drinking Water Schemes under 

RGNDWM 
(Deb. 24, Vol. IV, 26-0S-2004) 
Col. 352-53 

Implementation ofRGDWM 
(Deb. 24, Vol. IV. 26-08-2004) 
Col. 26--34 

Rake Points 
Rake Points 

(Deb. 24. Vol. IV, 26-08-2004) 
Col. 50 

Rakesh Mohan Committee 
Rakesh Mohan Committee 

(Deb. 24, Vol. IV, 26-08·2004) 
Col. 247-4S I 

Rakesh Mohan Committee on Small 
Savings 
(Deb. 5, Vol. n, 09-07·2004) Col. 80 

Rakesh Mohan Committee Report 
(Deb. 19, Vol. III. 1 9-08-2004) Col.337 

RashtriyaArogya Nidhi 
Fund for RashtriyaArogya Nidhi 

(Deb. 23, Vol. IV. 2S·0S·200M 
Col. 686-88 i' 

Rashtriya Gramin Bank 
Need to set up Rashtriya Gramin Batlk'in 

the Public Sector for the benefit of rural 
people (MUR 377) 
(Deb. 12, Vol. III. 20·07·2004) 
Col. 327-28 

Rashtriya Sam ViOl Vojana 
Need to include Sriganganagar 

Parliamentary Constituency in 
Rajasthan under the Rashtriya Sam 
Vikas Yojana (MUR 377) 
(Deb. 23. Vol. IV. 25-08·2004) Col. SOO 

Ration Cards 
Fake Ration Cards 

(Deb. 21, Vol. IV, 23-08-2004) 
Col. 181-S2 

Issue of Ration Cards 
(Deb. 6, Vol. II. 12-07-2Q04) 
Col. 249-S0 

Ration Shops 
Restarting of Ration Shops 

(Deb. I. Vol. II, OS-07-2004) 
Col. 179-80 

Re-employment 
Re-employment of Retired Teachers 

(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 389-90 

Readymade Gannen .. 
Export of Cotton, Varn, Readymade 

Garments 
(Deb. IS, Vol. III, 23-07-2.004) 
Co1.15~ 
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Export ofReadymade Gannents 
(Deb. 10, Vol. II, 16-'07-2004) 
Col. I 17-18 
(Deb. 5, Vol. 11,09-07-2004) Col. 136 

Real Estate Development 
Foreign Investment in Urban 

Infrastructure and Real Estate 
Development 
(Deb. 7, Vol. II, 13-07-2004) 
CoI.2S-29 

Reconstruction 
Reconstruction of Houses by DDA 

(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 282-83 

Recovery 
Recovery of dues by.BSNL 

(Deb. 23, Vol. IV, 25-0S-2004) 
Col. 709-10 

Retruitment 
Ban on Recruitment 

(Deb. IB, Vol. III, )8-08-2004) 
Col. 190-91 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 186-87 

Guidelines for Recruitment 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 229-30 

Guidelines for Recruitment in Group 'c' 
and'D' 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 66-67 

Illegal Job Recruitment Racket 
(Deb. 21, Vol. IV, 23-OS-2004) Col. 361 

Need to increase the. recruitment quota of 
Himachal Pradesh in the Armed Forces 
(MUR377) 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 389 

Opening of Recruitment Office 
(Deb. 24, Vol. IV, 26-0S-2004) 
,Col. 244-46 

Post Lying v~+,nt 
(Deb. II, Vol. III, 19-07-2004) 
CoI.SO . 

Recruitment Centre for PMF 
(Deb. 17, Vol. III. 17-0S-2004) 
Col. 392 

Recruitment inPara-Military Forces 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 121-32 

Recruitment in Prasar Bharati 
(Deb. 24, Vol. IV. 26-08-2004) 
Col. 299-300 

Recruitment of Defence Personnel 
(Deb. 9, Vol. II, 15-07·2004) 
Col. 130-32 

Recruitment of Employees 
(Deb. 5, Vol. II. 09-07·2004) 
Col. 206-07 

Recruitment on Compassionate Ground in 
BSNL 
(Deb. 23, Vol. IV, 25·0S-2004) 
Col. 629 

Recruitment to Iraq 
(Deb. 21, Vol. IV. 23-0S-2004) 
Col. 118·19 

Red Belcons Vehicles 
Red Beacons Vehicles 

(Deb. 17, Vol. III, 17-08-2004) 
Col. 152 

RedChillis 
Fall in Red Chillis Exports 

(Deb. IS, Vol. III, 23-07-2004) 
Col. 24S-49 

Reference by the Speaker 
Mourning the loss of young innocent lives 

in fire accident at Lord Krishna School 
at KumbakQnam, Tamil Nadu 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 345 

Refineries 
Capacity.ofMumbai Refinery 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 308 
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Modernisation of Refineries of Kenya and 
Yemen 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 232-33 

Regional Pharmacy Institutes 

Regional Pharmacy Institutes 
(Deb. 13, Vol. 111,21-07-2(04) 
Col. 173--75 

Refinery Margin of Crude Oil Regullrisalion 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 326 Regularisation of Services 

(Deb. 15, Vol. Ill, 23-07-2004) 
Upgradation of Refineries Col. 73 

(Deb. 24. Vol. IV. 26-08-2004) I . 
Col. 23-24 R!gularisation of Unauthorised Colonies 

• I (Deb. 12, Vol. III, 20-07-2004) 
Refugees I Col. 277-7& 
Deportation ofChakmalHojong Refugees 

(Deb. 23, Vol. IV, 25-0&-2004) 
Col. 210-1 I 

Refugees in the Country 
(Deb. 23. Vol. IV, 25-08-2004) 

Rehabilitation 

Displaced Families of Mejia Thermal 
Power Project 
(Deb. 17. Vol. III, 17-08-2004) 
Col. 150-51 . 

Col. 210 ' .. . i Need to provide compensation to the 
RehabilitatIOn of Refugees I Scheduled Caste people who lost their 

(Deb 17. Vol. III. 17-08-2004) I homes in afire inJai Prakash Nagar in 
Col. 144-45 ! Jalaun district, U.P. (MUR 377), 

Regional Disparity (Deb. I, Vol.II,05-07-2004)Col. 279 

Need to take steps to check the growing I New Rehabilitation Policy 
regional disparities in the country (Deb. 23, Vol. IV. 25-08-2004) 
(MUR 377) I Col. 156 
(Deb. 19. Vol. 111, 19-08-2004) Proposal for Rehabilitation of Tribals 
Col. 422 (Deb. 2, Vol. II, 06-07-2004) 

Widening of Disparities Col. 332-33 
(Deb. 23, Vol. IV, 25-0&-2004) 
Col. 593-99 

Regional Languages 
Oriya Language 

Rehabilitation of affected persons oflndira 
Gandhi Nahar Project 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 24849 

(Deb. 17, Vol. III, 17-0&-2004) Rehabilitation of Displaced Persons 
Col. 113 (Deb. 5, Vol. II, 09-07-2004) Col. 103 

Promotion of Tamil Language I Rehabilitation of Indira. Nahar Land 
(Deb. 2. Vol. II, 06-07-2004) Oustees 
Col. 282-83 (Deb. 6, Vol. n,12-07-2004)CoI.265 

Regional Leprosy Trainilllinstitute 

Re-opening of Regional Leprosy Training 
Institute 
(Deb. 18, Vol. Ill. 18-08-2004) 
Col. 95 

Rehabilitation of Ouslees 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 337-38 
(Deb. 13, Vol. Ill, 21-07-2004) 
CoJ.428-29 
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Rehabilitation of Refugees 
(Deb. 17, Vol. III, 17-08-2004) 
Col. \44-45 . 

Rehabilitation Package for Tribals 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 102 

Setting up of Rehabilitation Medicare 
Departments 
(Deb. 23, Vol. IV, 2S-08-2004) 
CoL618 

Religion!' 
Relics of Jain and Buddha in Jharkhand 

(Deb. 9, Vol. II, I S-07-2004) 
CoL81 

Religious Places 
Conservation Work of Jagannath Temple 

(Deb. 9, Vol. 11, I S-07-2004) 
Col. 163 

Development of Infrastructure near 
Guruvayoor Temple 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 246-47 

Excavation of Mata Bagla Mukhi Temple 
in Himachal Pradesh 
(Deb. 9, Vol. II, 1 S-07-2004) 
Col. 283 

Illegal Occupation in Jinat-ul-Masjid 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 127 

Impact of Construction of Akashardham 
Mandir on Environment 
(Deb. 21. Vol. IV, 23-08-2004) 
Col. 423-24 

Mahabodhi Temple as International 
Heritage 
(Deb. 24, Vol. IV, 26-08-2004) 
CoI.IS3-S4 

::'" " 
Need to ensure proper safety and security 

of pilgrims to Man Sarovar, Sindhu 
Darshan and Amamath (MUR 377) 
(Deb. I, Vol. II, 05-07-2004) 
Col. 278-79 

Religious Places in Pakistan 
(Deb. 18, Vol. III, I 8-08-2004) Col. 96 

Trust for Management of Temple and 
Shrines 
(Deb. I, Vol. II. OS-07-2004) 
Col. 69 

Remote Sensing 
Agricultural Forecasting by Remote 

Sensing 
(Deb. I. Vol. II, OS-07-2004) 
Col. 242-43 

Remote Sensing Devices for Pollution 
Check 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 400-0\ 

Renewable Energy Sounes 
Generation Capacity of Renewable Energy 

(Deb. 7, Vol. II, 13-07-2004) 
Col. \69-7\ 

Power Generation through Renewable 
Energy Sources 
(Deb. 17. Vol. III, 17-08-2004) 
Col. 86-87 

Reorganisation Commission 
Reorganisation Commission 

(Deb. 7, Vol. II, 13-07-2004) 
Col. 282 

Repatriation 

Repatriation ofDawood Ibrahim 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. \63-64 

Repatriation of Indians 
(Deb. 8, Vol. II, 14-07-2004) Col. 240 

Research" Development 
Allocation of Funds for Research Work 

(Deb. 17, Vol. III, 17-08-2004) 
Col. 121-22 

Expenditure on Research and 
Development 
(Deb. 23, Vol. IV, 25-08-2004) 
('",I "iI~Q 
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Research and Development-B.G. 
Presentation 
(Deb. 4, Vol. II, 08-07-2004) 
Col. 12 

Researth " Management 
Research & Management Institute for Coir 

Sector 
(Deb. 23. Vol. IV, 25-08-2004) 
Col. 539 

Reservation 
Evaluation of Reservation Policy 

(Deb. 18, Vol. III, 18-08-2004) 
Col. 146-47 

Filling up of Reserved Quotas for SC/ST 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 108-10 

Increase in Reservation Quota for STs in 
Bihar 
(Deb. 23, Vol. IV. 25-08-2004) 
Col. 405-06 

Need to bring legislation for providingjob 
reservations for deprived classes in 
Private Sector (MUR 371) 
(Deb. 2, Vol. II, '06-07-2004) 
Col. 481 

Office Memoranda relating to Reservation 
{Deb. 18, Vol. III, 18-08-2004) 
Col. 440-41 

Reservation for SC/ST 
(Deb. 23. Vol. IV, 25-08-2004) 
Col. 468-69 

Reservation for SCslSTs and Backward 
Communities in Private Sector (Res.) 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 358-400 

Reservation for SCs/STslOBCs in Private 
Sector 

. (Deb. 9, Vol. II, 15-07-2004) 
Co1.14-IS 

Reservation in Allotment of F latsIP lots in 
NOIDA • 
(Deb. 24, ~I.IV, 26-08-2004) Col. 79 

Reservation of Items in Small Scale 
Industries 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 270-71 

Reservation of Posts 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 146--41 

Reservation of Vacancies in North Central 
Railway 
(Deb. 9, Vol. II, IS-07-2004) 
COl.5S 

Reservation Policy ofSC/ST in the Ninth 
Schedule 
(Deb. 3,Vol. II, 07-07-2004) 
Col. 142-43 

Reservation Quota 
(Deb. 16, Vol. 111, 16-01-2004) 
Col.S09-IO 

Rescrvation Quota for VIPs in Trains 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 71-79 

Reservation to SCs/STs & Physically 
Handicapped 
(Deb. 17, Vol.lII,17-08-2004)Col.34S 

Reservations in Subsidiary Companies 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 61-62 

Reserved Post Lying Vacant 
(Deb. 16, Vol. III, 16-01-2004) Col. 373 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 191-92,373 
(Oct-. II, Vol. 111, 19-07-2004) 
Col. 268-69 
(Dcb. 21, Vol. IV, 23-01-2004t 
Col. 239-40 

Rcserved Scats for North Eastern States 
forMBBS 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 107-09 

Review of Commission's Working for 
Reservation to EBCs 
(Deb:O-9, Vol. II, 15-07-2004) 
Col. 1 S9--6 I 
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Status of Reservation Quota I Committee on Private Members' Bills and 
(Deb. 20. Vol. VIII, 20-08-2004), Resolutions-S.econd Report-
Col. 55-57 I Presented 

Reservations to Muslim!): in Government I (Deb. 23. Vol. IV, 25-08-2004) 
Jobs Col. 795 
(Deb. 8, Vol. II, 14-07-2004) I Resources 
Col. 272 I . 

I Non Lapsable Central Pool of Resources 
Reserve Bankoflndia I (Deb. 23, Vol. IV. 25-08-2004) 
Lower Denomination Coins I Col.4lO- I I 

(Deb. 20, Vol. VIII, 20-08-2004) Resource Utilisation by Growth Centres 
Col. J47-48 I (Deb. I S. Vol. III, 23-07-2004) 

Sale ofNABARD Shares by RBI I Col. 149-58 
(Deb. IS, Vol. II! , 23-07-2004) Review of Water Policy 
Col. 115-17 (Deb. J 6, Vol. III. 16-08-2004) 

Resettlement Col. 428-29 
Resettlement of Displaced Coal Mine I Retired Employees 

Workers 
(Deb. 15, Vol. 111, 23-07-2004) 
Col. 106 

Residential Areas 
Conversion of Residential Areas into 

Industrial Areas 
(Deb. 17, Vol. 111, 17-08-2004) 
Col. 321 

Development/Auction ofRcsidential Plots 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.J~ 

Illegal Commercial use of Residential 
Properties 
(Deb. 17, Vol. III, 17-08-2004) 
CoI.37S 

Use of Basements for Commercial 
Activities 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 79-80 

LTC to Retired Employees 
(Deb. 23, Vol. IV. 25-08-2004) 
Col. 608-09 

Need to extend canteen and. medical 
facilities to retired employees of para-
military forces in the country 
(MUR377) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 425-426 

Need to increase the pension payable to 
the retired employees under Workers' 
EPF Pension Scheme (MUR 377) 
(Deb. 12, Vol. Ill, 20-07-2004) 
Col. 328 

Retired Teachen 

Re-employment of Retired Teachers 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 389-90 

Resolution(s) I Retiremrnt Age 
Committee on Private Members Bills and Retirement Age of Central Government 

Resolutions-First Report-Presented Employees 
(Deb. 18, Vol. III, 18-08-2004) (Deb. 5, Vol. II, 09-07-2004) 
Col. 416 Col. 209-10 
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Retirement Be'nefits 

Retirement Benefits to Employees 
(Deb. 23. Vo/. IV, 25-08-2004) I 

Purchase of Rice 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. In-78 

Col. 160-62 I Rice Export 
Retrenchment 

Retrenchment in Railway 
(Deb. 24. Vo/. IV, 26-08-2004) 
Col. 238-39 

Revamped Trade Policy 

Revamped Trade Policy 
(Deb. 5. Vol. II, 09-07-2004) 
Co1.213-14 

Revenue 

Revenue Realised on Petroleum Products 
(Deb. 9. Vol. II, 15-07-2004) 
Col. 117-18 

Revenue Deficil 

(Deb. 16, Vol. 
Col. 165-68 

Right to Strike 

III, 16-08-2004) 

Denying Right to Strike to Government 
Employees 
(Deb. 13, Vol. 111,21-07-2004) 
C.o1.156-57 

Need to bring in a legislation to accord 
'Right to Strike' to the employees 
(MUR3n) 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 479 

Riots 
Riots in Gujarat 

Revenue Deficit and Fiscal Deficit - B.G. (Deb. 12, Vol. III, 20-07-2004) 
Presentation Col. 119-21 
(Deb. 4. Vol. II, 08-07-2004) Risk 
CoL2S 

Rice 
EU Restriction on Basmati Rice Export 

(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 14--19 

fluctuation ii' Export of Rice 
(Deb. 16, Vol. 111, 16-08-2004) 
Col. 289-90 

Hybrid Rice 
(Deb. 21. Vol. IV, 23-08-2004) 
CoL 159 

Inquiry into Irregularities 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 121-26 

Poor Quality Rice 
(Deb. 21, Vol. IV, 23-08-2004) 
Co1.375-76 

Procurement Target of Rice 
(Deb. 21, Vol. IV, 23-08-2004) 
CoL215-16 

Risk mitigation - B.a Presentation 
(Deb. 4, Vol. II, 08-07-2004) 
Col. 13 

River 

Allocation of Water by NRWDT 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 191-92 

Allocation of Water from Eastern Rivers 
of Indus Basin 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 239-40 

Assessment of Water in Rivers 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 4 

Bridges Over Ganga 
(Deb. 13, Vol. Ill, 21-07-2004) 
Col. 143 

Canalisation of Swan River 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 162-63 
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Cieanin80fYamuna Need to check the pollution caused due 
(Deb. 23, Vol. IV, 25-08-2004) to discharge ofindustrial effluents into 
Col. 409-10 Noyyal River Tamil Nadu (MUR 377) 

Construction of Dam over Saptakoshi and (Deb. 9, Vol. II, 15-07-2004) 
Sankoshi Rivers Col. 44748 
(Deb. 21, Vol. IV, 23-08-2004) I Nee'd to construct a new bridge on river 
Col.3S6-S7 Gomti at Jaunpur, Uttar Pradesh 

Controlling of River Pollution (MUR 377) 
(Deb. 16, Vol. Ill, 16-08-2004) (Deb. 13, Vol. 111,21-07-2004) 
Col. 46-66 Col. 503 

Damon Tsangpo River 
(Deb. I, Vol. II, OS-07-2004) 
Col. 13940 

Drainage Capacity of Rivers 
(Deb. 21. Vol. IV, 23-08-2004) 
Col. 39S-96 

Funds to Bihar for Construction of 
Embankment 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.IIS-16 

Indus Water Treaty 
(Deb. 11, Vol. III, 19-07-2004) Col. 90 

Industries Polluting River 
(Deb. 6, Vol. II, 12-07-2004) 
Co1.31S-16 

Industries Polluting Yamuna and Ganga 
(~eb. I, Vol. II, 05-07-2004) 
Col.2SO-S1 

Monitoring of Purity of Rivers Water 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 1 37·j8 

Need for construction of a bridge over 
river Ganga in Buxar, U.P. (MUR 377) 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 450 

Need to allocate adequate funds for 
completing the planned projects of 
building a bridge across Lohit and 
Khaboli' rivers and strengthening the 
NLK link road in Assam (MUR 377) 
(Deb. 9, Vol. II, 15-07-2004) 
COI.4S3-S4 

Need to fund scheme for effective 
utilization of Godavari river water in 
Andhra Pradesh (MUR 377) 
(Deb. 9, Vol. H, 15-07-2004) 
Col. 446-47 

Need to place a curb on removal of sand 
from the Amravathi river bed in Erode 
district of Palani Parliamentary 
Constituency, Tamil Nadu (MUR 377) 
(Deb. 18, Vol. III, 18-08-2004) 
Col.S07-08 

Need to provide houses under rural 
development project to the people 
displaced by floods caused by 
Venganga River in Bapera village of 
Bhandara Parliamentary Constituency. 
Maharashtra(MUR 377) 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 449 

Need to take remedial steps to check the 
erosion caused by rivers in Khalilabad 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 9, Vol. II, 15-07-2004) Col. 452 

Pollution Control Plan ofChamba 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 91-93 

Pollution in Bramhani River 
(Deb. I, Vol. !I, 05-07-2004) Col. 82 

Pollution in Ramganga and Kosi River 
(Deb. 16, Vol. III, 16-08-2004) 
Co1.l38-39 
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Potable Water from River Narmada 
(Deb. 17. Vol. III. 17-08-2004) 
CoL 58-59 

Projects under National River 
Conservation Plan 
(Deb. 16, Vol. III. 16-08-2004) 
CoL 79-96 

Railway Bridge over River in Orissa 

Winding up ofTask Force on Linking of 
Rivers 
(Deb. 16. Vol. III. 16-08-2004) 
Col. 123-24 

Yamuna Vikas Board for Cleaning Yamuna 
River 
(Deb. I, Vol. II, 05-07-2004) 
Col. 227-28 

(Deb. 9. Vol. II. 15-07-2004): River Conservation Plan 
Col. 193 'Projects under National River 

Review of Indus Water Treaty . 
(Deb. II. Vol. III. 19-07-2004) ! 
Col. 258 

Conservation Plan 
(Deb. 16. Vol. III. 16-08-2004) 
Col. 79-96 

River-Linking Policy River Disputes 
(Deb. 16. Vol. III. 16-08-2004) National Commission on River-Water 
Col. 318-19 Disputes 

Sea and River Erosion in West Bengal (Deb. II, Vol. III. 19-07-2004) 
(Deb. 21, Vol. IV, 23-08-2004) Col.l49 
Col. 421-22 River Linkina 

Share of Rajasthan from Flood Water of I Action Plan Report on Inter-Linking of 
Ganga I Rivers 
(Deb. 6. Vol. II. 12-07-2004) I (Deb. II. Vol. III. 19-07-2004) 
Col. 113--15 Col. 255-56 

Soil Erosion due to Koel and Sone Rivers 
(Deb. 6. Vol. II. 12-07-2004) 
Col. 329 

Storage Capacity of Rivers 
(Deb. 21. Vol. IV. 23-08-2004) 
CoL 38 I 

Study on Cleaning of Rivers 1 

(Deb. 16. Vol. III. 16-08-2004) 
CoL212-16 

Sutlej-Yamuna Link Canal Project 
(Deb. I, Vol. II, 05-07-2004) I 
Col. 123-24 

Tanneries Polluting Ganga 
(Deb. 6, Vol. II, 12-07-2004) 
CoL 259-60 

Threat to Ganga Water 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 389-90 

Inter Linking of River Basins 
(Deb. 6, VoL II, I 2-07-2004) Col. 274 

Legislation for Inter-Linking of Rivers 
(Deb. II. Vol. III. 19-07-2004) 
Col. 151-52 

Pampa-Achankovil Vypar River Link 
Project 
(Deb. 6, Vol. II. 12-07-2004) 
Col. 321-22 

River Linking Project 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 260-61 
(Deb. I, Vol. II, 05-07-2004) Col. 147 

River Water Disputes 
Water Disputes between Andhra Pradesh 

and Orissa 
(Deb. 16, Vol. III, 16-08~2,004) 
Col. 147-48 
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River Water Sharing Linking or Road Network with Major Ports 
Release of Water to Karaikal Region in : (Deb. 13. Vol. 111.21-07-2004, 

f'ondicherry . Col. 191-'.12 
(Deb. I\. Vol. III. 19-07-2004): Needtoconstructaby-passatShajapur 
Col. 295-96 ! and four-lane road between Shajapur 

Riven 
Cleaning of Rivers 

(Deb. I. Vol. 11.05-07-2004)' 
Col. 183-92 

and Dewas in Madhya Pradesh 
(MUR377) 
(Deb. 7. Vol. II. 13-07-2004) 
Col. 425 

Repairing of Roads 
(Deb. 7. Vol. II. 13-07-2004) 

Acquisition of Roads Col. 341-42 
(Deb. 3. Vol. II. 07-07-2004), Road and Rail Connectivity to Ports 
Col. III , (Deb. 3. Vol. II. 07-07-2004) 

Connecting Villages with Link Road I Col. 25 I-53 
(Deb. 24. Vol. IV. 26~08-2004) , 
Col. 36-38 ' 

Construction of Road Over Bridge in U .P. 
(Deb. 14. Vol, III. 22-07-2004) , 
Col. 133-34 I 

Construction of Roads and Rail Over : 
Bridges in Bihar 
(Deb. 18. Vol. III. 18-08-2004) 
Col.6J 

Construction of Roads Passing through 
Forests 
(Deb. 21. Vol. IV, 23-08-2004) 
Col. 86-88 

Development of Approach Roads to 

Road Construction proposals from State 
Government 
(Deb. 18. Vol. III. 18-08-2004) 
Col. 280-82 

Road Proposals sent by Himachal Pradesh 
(Deb. 23. Vol. IV .. 25~08-2004) 
Col. 730-31 

Road Accidents 
Crimes and Accidents on National 

Highways/Expressways 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 13-74 

Road Accidents 
(Deb. 13. Vol. III, 21-07-2004) 

Dwarka Col. 63~ 
(Deb. 2. Vol. II, 06-07-2004) I 
Col. 92-93 ·1 Road Over Bridles 

Development of Roads in Kerala Construction of ROB in Uttar Pradesh 
(Deb. 3, Vol. II, 01-01-2004) (Deb. 9, Vol. II. 15-07-2004) 
Col. 202-04 Col. 336-40 

Laying of G. T. Road from Jalandh~r to 
Amritsar 
(Deb. 8. Vol. II. 14-07-2004) 
Col. 206 

Lesser Focus on NHDP 
(Deb. 23. Vol. IV, 2S-08-2004) \ 
Col. 630 I 

Old ROBs/RUBs in Kerala 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 237 

Road Over Bridge in South Eastern 
Railway 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 332-33 
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Road Under Bridles , Ruling by the Speaker 
Old ROBslRUBs in Kerala : Notices to raise issues involving 

(Deb. 24, Vol. IV, 26-08-2004) i allegations of serious nature against 
Col. 237 ; Ministers-Ruling by the Speaker 

Proposal for Construction of RUB in (Deb. 6, Vol. II, 12-07-2004) 
Maharashtra Col. 405-09 
(Deb. 24, Vol. IV, 26-08-2004) ! RuralAgrolndustrialEconomicPolicy 
Col. 330-3 I '\' 

Rotary Converten Rural Agro Industriai Economic Policy 
I (Deb. 23, Vol. IV, 25-08-2004) 

Procurement of Converters I Col. 622-24 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 247-48 . : Rural Areas 

Royal Caslle I Banks in Rural Areas of West Bengal 
Royal Castle as Heritage Monuments ,i (Deb. 15, Vol. 111,23-07-2004) 

(Deb. 14, Vol. III, 22-07-2004) Col. 197-98 
Col. 84 II Branches of Banks in Rural Areas 

Royalty (Deb. IS, Vol. III, 23-07-2004) 
. . Col. 74-75 

RevIsion of Royalty of Coal I ' 
(Deb. IS, Vol. III, 23-07-2004) i CookingGasinRuralAreas 
Col. 279 I (Deb. 19, Vol. III, 19-08-2004) 

Royalty Rate of Minerals Col. 140-41 

(Deb. 5. Vol. II. 09-07-2004) Drug Addiction in Rural Areas 
Col. 197 I (Deb. 14, Vol. III. 22-07-2004) 

Rubber I Col. 134 
Export and Import of Rubber i Improving Rural Telephone Network 

(Deb. 5, Vol. II, 09-07-2004) I Service 
Co 1.1 24-26 (Deb. 13, Vol. 111,21-07-2004) 

Import of Rubber 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 138 

Production and Consumption of Natural 
Rubber 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 69-70 

Rubber in WTO List as Agricultural 
Product 
(Deb. 10. Vol. II, 16-07-2004) 
Col. 207-08 

Rubber Board 
Rubber Board-Elections 

(Deb. 20. Vol. VIII. 20-08-2004) 
Col. 343-44 i 

Col. 380-81 
Increase in Telephone Density in Rural 

Areas 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 454-56 

Integrated Watershed Development 
Programme in Rural Areas 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 159-66 

Level ofRura! Wage Earner 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 35-36 

Loans to Customers in Rural Areas 
(Deb. 15. Vol. Ill, 23-07-2004) 
Col. 95-97 
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Rural LPG Cookmg Gas 111 Rural Areas I Separale Fund for 
(Deb. 24. Vo/. IV. 26-08-2004): Telecommunicalion facility 

I 
Co1.360~1 I (Deb. 3. Va/' II. 07-07-2004) 

M d· IF ., ... R IA I Col.6fJ..67 e lea aCI Illes In ura reas ' 
{Deb. 3. Vol. II. 07-07-2004) ! Telephone Exchanges in Rural Areas of 
Col. 84-85 I Punjab 

(Deb 8 Vol. II. 14-07-2004) 
Mig~ation of Youth from Rural Areas i Col 241-4i 

(Deb. 9. Vol. II. 15-07-2004) i . 
Col. 88-89 I Toilets Facilities in Rural Areas 

I (Deb. 19. Vol. III. 19-08-2004) 
Need to look into the health problems: Col. 329-30 

being faced by the peo"le of Padre : 
village in Kasargod district of Kerala 
due to the presence of endosulfan 
pesticide in soil and water (MUR 377) 
(Deb. 13. Vol. 111.21-07-2004) 
Col. 505-06 

Non-Functioning of Rural Telephones 
(Deb. 23. Vol. IV. 25-08-2004) 
Col. 536-37 

Post Offices in Rural Areas 
(Deb. 23. Vol. IV. 25-08-2004) 
Co1.419-21 

Public Sector Banks in Rural/Urban Areas 
(Deb. 10. Vol. II. 16-07-2004) 
Col. 198-202 

Rural Godowns 
(Deb. 16, Vol. III. 16-08-2004) 
Col. 360-66 

Unemployment People in Rural Areas 
(Deb. 14. Vol. III. 22-07-2004) 
Col. 147-48 

WLL in Rural Areas 
(Deb. 13. Vol. III. 21-07-2004) 
Col. 253 

Rural Banks 
Merger of Rural Banks 

(Deb. 10. Vol. II, 16-07-2004) 
CoI.201~2 

Rural Building Centres 
Setting up of Rural Building Centres 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 14-21 

Rural Development 

Amount of Assistance under Indira Awas 
Yojana 

Rural Libraries I (Deb. 14, Vol. III. 22-07-2004) 
(Deb. 24. Vol. IV. 26-08-2004) CoI.103-06 
Col. 115-17 B . S . . R I A 

Rural Public Telephone 
.(Deb. 23, Vol.. IV. 25-08-2004) 
Col. 727-28 

Sanitation Facilities in Rural Areas 
(Deb. 19. Vol. III, 19-08-2004) 
CoI.S4-56 

Search for Spons Persons in Rural Areas 
(Deb. I, Vol. II, 05-07-2004) 
COl. 253-55 

ISIC ervlces In ura reas 
(Deb. 9, Vol. II. 15-07-2004) 
Col. 392-93 

Chinese Model of Rural Development 
(Deb. 19, Vol. 111, 19-08-2004) 
Col. 227-29 

Committee on Watershed Development 
Programme 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 240-4 1 
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Conference to Review Rural Development I Need to provide houses under rural 
Scheme development project to the people 
(Deb. 9, Vol. II, 15-07-2004) displaced by floods caused by 
Col. 329-30 Venganga River in Bapera village of 

Construction of Houses Bhandara Parliamentary Constituency. 
Maharashtra(MUR 377) (Deb. 9. Vol. II, 15-07-2004) i 

Col. 163-64 I (Deb. 9. Va/. II. 15-07-2004, 
: Col. 449 

Control on Expansion of Desert Areas ·1· . 

(Deb. 14, Vol. III, 22-07-2004) ! Non-Implementatlo~ of Sampoorna 
Col 235-36 i Grameen Rozgar Y~Jana 

. I (Deb. 9, Vol. 1/, 15-07-2004) 
Crisis of Drinking Water in Rural Areas I· Col. 296 

(Deb. 9, Vo/. II. 15-07-2004) I 0 . fPMGSY 
I vervlewo 

Col. 263-72 ,. (Deb. 14. Vol. III. 22-07-2004) 
Development of Vi able Cluster of Villages Col. 188-89 

!Deb 14. Vol. III. 22-07-2004) 
Col. ]7-38 

Economic Growth of Rural Clusters 
(Deb. 14. Vol. III. 22-07-2004) 
Col. 230 

Employment to Drought Atfected Families 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 83-84 

Funds for Rural Development 
(Deb. 24. Vo/. IV, 26-08-2004) 
Col. 165-66 

Implementation of Rural Development 
Schemes through District Level Units 
(Deb. 14. Vol. III, 22-07-2004) 
Col. 233-34 

Integrated Watershed Development 
Programme in Rural Areas 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 159-66 

Monitoring of Projects in Rural Areas 
(Deb. 9. Vol. II, 15-07-2004) 
Col. 11-14 

Need to formulate a time bound programme 
for the development of roads in the 
rural areas of the country (MUR 377) 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 450 I 

Per Capita AllocatIOn 
(Deb. 2J. Vol. IV. 25-08-2004, 
Col. 756-60 

Pilot Projects 
(Deb. 9. Vol. II. 15-07-2004) 
Col. 362-70 

Progress in Rural Development in Orissa 
(Deb. 19. Vol. III. 19-08-2004) 
Col. 281-82 

Progress Report of Implementation of 
Rural DevelQpment Schemes 
(Deb. 24, Val. IV, 26-08-2004) Col. 25 

Provisions of Grants for Rural 
Development Schemes 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 295-96 

Releasing of amount for Rural 
Development Schemes 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 112-14 

Review of Jawahar Gram Samridhi Yojana 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 201-02 

Review on Funds for Utilization of 
Drinking Water 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 344-60 
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Rural Development Projects in Punjab Utilization of Funds on Rural 
Web. 19, Vol. III. 19-08-2004) Development 
Col. 158-60 (Deb. 9, Vol. II, 15-07-2004) 

I 

Rural Development Schemes in RajclSthan II Col. 221-54 
(Deb. 9. Vol. II. 15-07-2004) ,Vigilance and Monitoring Committees for 
Col. 195-98 I Rural Development Scheme 

Rural ~evelopment Schemes with Foreign I ~~~i8~1~' Vol. IV, 26-08-2004) 
Assistance 
(Deb. 24. Vol. IV, 26-08-2004) I RlN'llDrinkingWlterSupplySchemes 
Col. 250-56 I Reforms in Rural Drinking Water Supply 

Rural Development through Panchayati Schemes 
Raj Institutions . (Deb. 24, Vol. IV. 26-08-2004) 
(Deb. 24. Vol. IV. 26-08-2004) Col. 313-19 
Col. 39-40 Rural Electrification 

Rural Housing and Habitat Development Gram Urja Pariyojana 
(Deb. 14, Vol. 111,22-07-2004) .(Deb. 7, Vol. II, 13-07-2004) 
Col. 263-68 Col. 51-52 

Sanctioning of Proposals under SGRY in I 

Maharashtra I 
(Deb. 14. Vol. 111.22-07-2004) : 
Col. 213 

Schemes for Employment In Rural Areas 
(Deb. 9, Vol. II, 15-07-2004). 
Coi.43 1-36 

Self Help Groups I 
(Deb. 9, Vol. II. 15-07-2004) i 
Col. 389 

Share Contribution in Implementation of i 
Development Schemes i 

(Deb. 9. Vol. II, 15-07-2004): 
Col. 261-63 I 

I 
Survey for Construction of Houses 

(Deb. 9, Vol. II. 15-07-2004) 
Col. 194 

To Revamp Working of Self Help Groups 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 256-58 

Utilisation of allotted amount by 
Uttaranchal under PMGSY 
(Beb. 14, Vol. III, 22-07-2004) I 
Col. 232-33 

Rural Electrification 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 7-9 
(Deb. 2. Vol. II. 06-07-2004) 
Col. 319-26 
(Deb. 12. Vol. III. 20-07-2004) 
Col. 80-81.289 
(Deb. 17, Vol. 111,17-08-2004) 
Col. 170-71 

Seminar of Energy Ministers on Rural 
Electrification 
(Deb. 17. Vol. III. 17-08-2004) 
Col. 150 

Special Package for Rural Electrification 
(Deb. 2. Vol. II. 06-07-2004) 
Col. 88 

Tripartite Agreement for Rural 
Electrification 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 23-24 

Rural Electrification Corporation 

Outlay for Rural Electrification 
Corporation 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 235-36 
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Rural Employment Generation 
Progamme 

Employment under PMRY/REGP in the 
Tenth Five Year Plan 
(Deb. 23, Vol. IV. 25-08-2004) 
Col. 600-02 

Items ofW,orks Carried oUllhrough REGP 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 389-96 

Perfonnance ofPMRY & REGP 
(Deb. 23. Vol. IV. 25-08-2004) 
Col.413-17 

Rural Godowns 

Rural Godowns 
(Deb. I, Vol. II. 05-07-2004) 
Col. 229 

Rural Health Care 

Fonnulation of Aao Gaon Chalein Scheme 
(Deb. 23. Vol. IV. 25-08-2004) 
Col. 581-82 

Rural Housing 

Rural Housing-B.G Presentation 
(Deb. 4, Vol. II, 08-07-2004) 
Col. 15 

Rural Housing and Rehabilitation Scheme 
(Deb. 9, Vol. II. 15-07-2004) 
Col. 100-05 

Rural Housing Scheme 
(Deb. 5. Vol. II. 09-07-2004) 
Col. 225-26 

Rural Industries 
Development of Rural Industries in North-

Eastern Region 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 209-12 

Revival of Agro Rural Industries 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 145 

Setting up of Rural Agro Industries 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 197-206 

Rurallnrrastrudure 

Irrigation, Rural Infrastructure--B.G. 
Presentation 
(Deb. 4, Vol. II, 08-07-2004) 
Col. 10-11 

Russia 

ONGC Project in Russia 
(Deb. 24, Vol. IV. 26-08-2004) 
Col. 108-09 

SAARC 

SAARC-Free Trade Agreement 
(Deb. 10, Vol. II. 16-07-2004) 
Co1.214-15 

SAARC Communication Ministers' 
Conference 
(Deb. 13. Vol. 111.21-07-2004) 
Col. 229-30 

SAARC External Affairs Ministers' 
Conference 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 53-55 

SAARC Summit 
(Deb: 20, Vol. VIII, 20-08-2004) 
Co1.308~ 

Trade with SAARC Countries 
(Deb. 10, Vol. II, 16-01-2004) Col. 230 

Sagar Mell Scheme 
Need to grant funds from the Sagar-Mela 

Scheme for the development of 
Kakinada Port and its surroundings 
(MUR377) 
(Deb. 12, VoJ. III, 20-07-2004) 
Col. 323-24 

Sapnnlll Project 
Implementation ofSagarmala Project 

(Deb. 13, Vol. III, 21-07-2004) 
Col. 81-82 

Sablik KlI)'lID Board 
Payment to Sainik KaIyan Board, Hamirpur 

(Deb. 24, Vol. IV, 26-08-2004) 
CoL 72·73 
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Sainik School 
Opening ofSamik Schools III Bihar 

(Deb. 14. Vol. III. 22-07-20(4) 
Col. 65 

Salary & Allowant~s 

Imptementalion on SGRY in Assam 
(Deb. 24. Vol. IV. 26-08-2004) 
Col. 158-61 

Non-Implementation of Sampoorna 
Grameen Rozgar Yojana 
(Deb. 9. Vol. II. 15-07-2004) 

Anomaly in Prasar Bharati Wage Structure: Col. 296 
(Deb. 24. Vol. IV. 26-08-2004) Col. 107 . 

.. ; Sanctioning of Proposals under SGRY in 
Benefit of DA Merger to Defence Maharashtra 

Personnel (Deb. 14. Vol. III. 22-07-2004) 
(Deb. 24. Vol. IV. 26-0S-2004) Col. 76 Col. 213 

Merger ofDA for Gramin Dak Scvak 
(Deb. 20. Vol. VIII. 20-0S-2004) : 
C~.~9 i 

Unemployment Allowance 
(Deb. I. Vol. II. 05-07-2004) 
Col. 235 

Sales Till 
Paynlt:nt of Dues on Sales Tax of Petroleum ' 

Products 
(Deb. 10. Vol II. 16-07-2004) : 
Col. 174 

Salt Fields 
Unused Salt Fields 

(Deb. 15, Vol. 111.23-07-2004) 
Col. \O5~ 

SaltWater 
Conversion of Salt Water into Drinking 

Water 
(Deb. 23, Vol. IV. 25-08-2004) 
Col. 743-45 

Sampoorna Gl'lmin RoqlrYojlna 

Committee on SGRY 
(Deb. 24. Vol. IV, 26-08-2004) 
Col. 163-64 

Food for Work Programme Under SGRY 
(Deb. 14. Vol. III. 22-07-2004) 
Col. 32-37 

Free of Cost Foodgrains under SGRY 
(Deb. 14, Vol. III. 22-07-2004) 
Co1.112-1B 

SGRY in Orissa 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 157-58 

Unequal Distribution of Funds under 
SC.RY 
(Deb. 9, Vol. 11,15-07-2004) 
Col. 33 

Utilisation of Reserved Fund ofSGRY 
(Deb. 14. Vol. 111.22-07-2004) 
Col. 13-14 

Sanctuaries 
Development of National Parksl 

Sanctuaries 
(Deb. 6. Vol. II. 12-07-2004) 
Col. 210-30 

Establishment of National Parksl 
Sanctuaries/B io-sphere Reserves 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 335-38 

Sanitation 
Assistance of World Bank for Waterl 

Sanitation in Maharashtra 
(Deb~ 24, Vol. IV. 26-08-2004) 
Col. 255-56 

Drinking Water and Sanitation Facilities 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 167 

Rural School Sanitation Programme 
(Deb. 19, Vol. III, 19-08-2004) 
CoI.4S-S2 
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Sanitation Condition in Metro Cities 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 240-42 

Sanitation Facilities in Rural Areas 
(Deb. 19. Vol. III. 19-08-2004) 
Col. 54-56 

Total Sanitarion Campaign in Karnataka 
(Deb. 24, Vol. IV. 26-08-2004) 
Col. 66-67 

Saras 

Accident of Saras 

Satellite Facility for Conservation of 
Endangered Species 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 401-02 

Satellite Facility for Research on 
Endangered Species 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 124-25 

Satellite Survey and Aerial Photography 
to Locate Minerals 
(Deb. 23, Vol. . IV, 25-08-2004) 
Col. 677-78 

(Deb. 18, Vol. III, 18-08-2004) 
Col. 222-23 Saduj Jal Vidyut Nigam 

Sardar Sarovar Project 

Funds for Sardar Sarovar Project 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 277-78 

S.rdar Vallabhbhat Patel Memorial 
Society 

Need to extend aid to Sardar Vallabhbhai 
Patel Memorial Society for building a 
national memorial in honour ofSardar 
Vallabhbhai Patel (MUR 377) 
(Deb. I, Vol. II, 05-07-2004) Col. 277 

Shiksha Abhiyan 

Sarva Shiksha Abhiyan 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 25 I-52 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 48-62 

Satellite 

Launching of Communication Satellite 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 103-04 

Launching of Satellites on Commercial 
Basis 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 147-48 . 

Remote Sensing Satellite Data 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 102-03 

Setting up of a Power Project by Satluj Jal 
Vidyut Nigam 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 253-54 

Saudi Arabia 
Bhopal to Jeddah Flight 

(Deb. 15, Vol. III, 23-07-2004) Col. 62 
III Treatment of Indians in Foreign 

Countries 
(Deb. 8, Vol. n, 14-07-2004) Col. 45 

Savini Schemes 
Discontinuation of Savings Schemes 

(Deb. 15, Vol. III, 23-07-2004) 
Col. 189-90 

Savings 

Decline in Saving of Public Provident Fund 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 226-27 

Interest Rate on Savings 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. %-97 

Low Saving Rates in Corporate Sector 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 176 

RBI Report on Growth Savings and 
Investments 
(Deb. S, Vol. II, 09-01-2004) 
Col. 114-15 
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Small Savings I Centrally Sponsol\ed Schemes for 
(Deb. 20, Vol. VIII, 20-08-2004) Traditional Fishermen 
CoI.170-72 (Deb. 21, Vol. IV, 23-08-2004) 

Col. 65-68 Scam 
Crop Insurance Scheme Coffin Scam 

8 2004 (Deb. 16, Vol. III, 16-08-2004) 
(Deb. 19, Vol. III, 19-0 - ) Col. 252-S4 
Col. 343 

Employment Guarantee Scheme 
Monthly Income Saving Scheme Scam (Deb. 21. Vol. IV. 23-08-2004) 

(Deb. 18. Vol. III. 18-08-2004) 
I Co1.340-41 

Col. 170 I 
Funds provided under Environmental 

Scam in Banks . Schemes 
(Deb. 15. Vol. III. 23-07-2004) (Deb. 21. Vol. IV, 23-08-2004) 
Col. 23 1-32 Col. 93-1 14 

Scam in Kendriya Bhandar 
(Deb. 3, Vol. II. 07-07-2004) 
Col. 259 

Seamen's Provident Fund Scam 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 153-55 

Uniform Scams 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 438-39 

Seavenlen 
Utilization of Funds under NSLRS 

(Deb. 17, Vol. Ill, ) 7-01-2004) 
Col. 47-48 

Scheduled Areas 

Scheduled Areas and Scheduled Tribes 
Commission 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 136-37 

Scheduled Tribes CommilSioD 

Scheduled Areas and Scheduled Tribes 
Commission 
(Deb. 12, Vol. III, 20-07·2004) 
Col. 136-37 

Sc:heme(s) 

Akasmik Fasal Yojana 
(Deb. 16, Vol. III, 16·08·2004) 
Col. 455 

Housing Schf'me for Beedi Workers 
(D~b. 21. Vol. IV, 23-08-2004 \ 
Col. 136-37 

Implementation of Projects and SChelJ' 
(Deb. 24. Vol. IV, 26-08-2P .. 
Col. 67-69 t~ 

Irrigation Schemes 
(Deb. 21. Vol. IV. 23-08-2004) Col. 252 

Mathstya Asharya Scheme 
(Deb. 21, Vol. lV, 23-08-2004) Col. 264 

National Agricultural Insurance Scheme 
(Deb. 16, Vol. Ill, ) 6·08-2004) 
Col. 254-55 

National Reconstructions Crops Scheme 
(Deb. 16. Vol. Ill. 16-08-2004) 
Col. 171-76 

Need to ensure uniformity in 
implementation of Integrated Child 
Development Scheme in the country 
and enhancing the honorarium payable 
to Anganwadi workers (MUR 377) 
(Deb. 21, Vol. IV. 23-08-2004) 
Col. 449-50 . 

Need to implement 'one rank-one 
pension'-scheme for Defence 
personnel (MUR 377) 
(Deb. 16, Vol. III. 16-08-2004) 
Col. 543 
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Piggery Scheme in Chhattisgarh 
r. (Deb. 21, Vol. IV, 23-08-2004) 

Col. 162 
Rashtriya Krishi Bima Yojana 

(Deb. 16, Vol. III, 16-08-2004) 
Col. 256-57 

Reduction of Schemes by Planning 
• Commission 

(Deb. 12. Vol. III, 20-07-2004) 
Col. 278 

Review of Schemes 
(Deb. 24, Vol. IV. 26-08-2004) 
Col. 291-92 

• JScheme for Family Pension 
(Deb. IB, Vol. 111. 18-08-2004) 
Co1.101~2 

Scheme for Paddy Cultivation 

Pre/Post Matric Scholarships to SCsI 
OBCs Students 
(Deb. 24, Vol. IV, 26-0S-2004) 
C01.16S-87 

Scholarship to Medical and Engineering 
Students 
(Deb. 24, Vol. IV. 26-08-2004) 
Col.IS7 

School Children 
Anaemic Deficiency among School 

Children 
(Deb. 17, Vol. III, 17-0S-2004) 
Col. 377 

Environmental Awareness Amongst 
School Children 
(Deb. 16, Vol. Ill, 16-0S-2004) 
Co1.412-14 

(Deb. 21, Vol. IV, 23-08-2004) School(s) 
Col. 303-04 

Scheme(s) for Fishermen 
(Deb. 21. Vol. IV, 23-08-2004) Col. 26 

Schemes under PMRY 
. (Deb. 23. Vol. IV, 25-08-2004) 

Col. 578-79 
Water Conservation Scheme 

Admission in Schools 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 152-56 

Fire Incident at a Nursery Schoo.l in 
Kumbakonam, Tamil Nadu 
(Deb. 10. Vol. II, ] 6-07-2004) 
Col.331 

(Deb. 16, Vol. III, 16-08-2004) Fire Safety Measures in SchoolslColleges 
Col.209-JO (Deb. 17, Vol. III, I 7"()S-2004) Col. S-IO 

.f 

Scholarship .). 

Revision in amount of Scholarship 
(Deb. 12, Vol. III. 20~07-2004) 
CoL 177-78 

Assistance to M.P. for Post Matric 
Scholarship 
(Deb. 7. Vol. II. 13-07-2004) 
Col. 242-43 ' 

Enhancement of Scholarship by 11M 
(Deb. 2, Vol. II. 06-07-2004) 
CoJ.331-32 

Post Matric Scholarships 
• (Deb. 7, Vol. II. 13-07-2004) 

Col. 142 

Navyug School in Delhi 
(Deb. 12, Vol. III. 20-07-2004) 
Col. 242-44 

Introduction of Environmental Studies in 
Schools 
(Deb. 17, Vol. III, 17-08-2004) 
CoI,41O-11 

Mourning the loss of young innocent lives 
in fire accident at Lord Krishna School 
at Kumbakonam, Tamil Nadu 
(Deb. 10, Vol. II, 16..07-2(04) Col. 345 

Review of School Textbooks 
(Deb. 2, Vol. II, 06-07-2004) 
Col.8Sd6 
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School for Children of Labourers I &itntlftc Dtpirtment 
(Deb. 6, Vol. II, 12-07-2004) IdentilYing Scientific Departments 
Col. lSI (Deb. Il, Vol. Ill, 21-07-2004) 

Setting up of Schools with World Bank Col. 379-80 
Assistance 
(Deb. 17, Vo/. III, 17-01-2004) 
Col. 182-84 

Vacancies in Delhi Schools 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 409 

Vacancies in M.C.D. Schools 
(Deb. 17, Vol. III, 17-01-2004) 
CoI.416-17 

Vacant Posts in NDMC Schools 
(Deb. 23, Vol. IV, 2S-08-2004) 
CoI.294-9S 

Need to provide financial assistance to 
the Government of Andhra Pradesh for 
developing the infrastructure for 
'Model Residential Schools' meant for 
the Welfare of India (MUR 377) 
(Deb. 24, Vol. IV, 26-01-20(4) Col. 396 

Science and 'JeebDOIo&Y 

Financial Assistance for Development of 
Scicnce and Technology 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 750-52 

Indo-Gennan Research Training Group 

Scientists 
Routine work by Scientists 

(Deb. 21, Vo/. IV, 23-01-2004) 
Col. 129-30 

Technology by Scientists 
(Deb. 16, Vol. III, 16-08-2004) 
CoI.lOI-13 

ScnpsSalt 
Sale of Scraps of Steel Plants 

(Deb. 12, Vo/. III, 20-07-2004) 
CoI.21'-12 

SCs/STslOBCs 
Action Plan for Empowerment of Certain 

Communities in Madhya Pradesh 
(Deb. 23, Vol. IV, 2S-01-2004) 
Col. 123-24 

Admission of SCIST Candidates in IITs 
and IIMs 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 82 

Alienation of Tribal Land 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 271-79 

(Deb. 23, Vol. IV, 25-01-2004) AllotJnent of Shops, Stalls and Parking 
CoL 697 Lots to SCIST Handicapped 

Promotion of Science and Technology 
(Deb. I, Vol. II, 14-07-2004) 
CoL 237-:31 

Scieaee cay Project 
Financial ~sistance for Science City 

Project inGujarat 
(Deb. 24. Vol. IV, 26-01-20(4) Col. 86 

Scleaa VOla .. 
Science Vii'" 

(Deb. 23 .• Vol. IV •. 25-08-2004) 
CoL 460-61 

(Deb. 17, Vol. III, I 7-G1-20(4) Col. 18.1 
Allotmcnt of Teram Plots to Tribals in 

Dadra Nagar Havcli 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 204 

Amount Spent for Tribal Welfare in Tamil 
Nadu 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 349-50 

Appointment of Commissions for STs 
(Deb. 17, Vol. III, 17-01-2004) 
Col. lSI-59 
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Atrocities on SCIST I Expansion of Coaching and Allied Scheme 
(Deb. 12, Vol. 111,20-07-2004) (Deb. 17, Vol. Ill, 11-0~-2004) 

Col. 139-58 Col. 248-50 
Central Assistance for OBCs Schemes 

(Deb. 19. Vol. III. 19-08-2004) 
Col. 251 

Construction of Community Buildings for 
Tribal Areas 
(Deb. 24. Vol. IV. 26-08-2004) 
Col. 152-53 

Creamy Layer among OBCs 
(Deb. 8. Vol. II. 14-07-2004) 
Col. 101-02 
(Deb. 14. Vol. III. 22-07-2004) 
Col. 261-62 

Death of Tribal Children due to 
Malnutrition 
(Deb. 17. Vol. 111. 17-08-2(04) 
Col. 156-57 -

Deaths ofTribal Children 
(Deb. 13. Vol. 111.21-07-2004) 
Col. 433-34 

Decline in Foodgrain Production in Tribal 
Areas . 
(Deb. II. Vol. III. 19-07-2004) 
Col. 20-22 

Decline in Primitive Tribes 
(Deb. 17. Vol. III. 17-08-2004) 
Col. 6-8 

Development ofTribals 
(Deb. 2. Vol. II, 06-07-2004) 
Col. 187-210 

Discontentment of Tribals 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 105-06 

Employment to Trainees 
(Deb. 12. Vol. III, 20-07-2004) 
Col. 239-40 

Exchanae of Visits by Tribals 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 338-42 

Expansion of Tribal Sub-Plan 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 177 

Families Covered under Special 
Component Plan 
(Deb. 17, Vol. III, 17-08-2004) 
CoI.~2 

Filling up of Reserved Quotas for SCIST 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 108-10 

Financial Assistance to Madhya Pradesh 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 341-42 

Functions Performed by TRIFED 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 336-40 

Funds for Preparina the ST Youths for 
Competitive Examinations 
(Deb. 12, Vol. III, 20-07.2(04) 
Col. 52 

Funds Sanctioned for Education of ST 
Students 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. i41-52 

Gang-Rape ofDalit Women in Bhomtola 
vilJaae, Seoni District, Madhya Pradesh 
(~t) 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 279-80 

Grants for Upliftment of People Living in 
Tribal Areas 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 334-35 

Habitations for SCISTIOBC 
(Deb. 19, Vol. III, 19-08-200~) 
Col. 129--30 

Hostels for SCs and OBCs Students 
(Deb. 24, Vol. IV, 26 .. 08-2004) 
Col. 120-25 
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Identification of Socially Backward 
Classes 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 70-71 

Illiteracy among Tribals 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 136-38 

Implementation ofDoPT Directives 
(Deb. 1 S, Vol. III, 23-07-2004) 
Col. 162 

Implementation oflTDPs 
(Deb. 7, Vol. II. 13-07-2004) 
CoUII-13 

Improvement 'of Tribal Communities 
through Rural Technology 
(Deb. 23, Vol. IV. 2S-08-2004) 
Col. 401 

Inclusion of Carpenter (Tarkhan) and 
Lohar Communities in SCs List 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 329 

Inclusion of Castes in SCs List. 
(Deb. 14, Vol. IJI, 22-07-2004) 
Col. 194-200 

Inclusion of Castes in the List ofST 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 163-65 

Inclusion of Certain Castes in Sc/ST List 
(Deb. 7, Vol. II, 13-01-2004) 
CoJ.ISO-SI 

Inclusion of Jhodia Community in STs List 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 249-S0 

Inclusion ofLawana Cute in STs List 
(Deb. 11, Vol. 111,17-08-2004) 
Col. In 

Inclusion of Mandi Caste in ST. List 
(Deb. 12, \\)1. In. 20-07-20(4) Col. 96 

Inclusion of Satnami Cute in Another 
Schedule 
(Deb. 9, Vol. II, 1'-07-2004) 
ColA 17-1 8 

Inclusion of Thachar Community in SCs 
List • 
(Deb. 9. Vol. II. IS'()7-2004) Col. 200 

Increase in Reservation Quota for SIs in 
Bihar 
(Deb. 23, Vol. IV. 2S-08-2004) 
Col. 405-06 

Integrated Tribal Development Agencies. 
(Deb. 23, Vol. IV. 2S-08·2004) 
Col. 33-38 

Legal Aid to SCslSTs 
(Deb. I S, Vol. III, 23-07-2004) 
Col. 72 

Minerals in Tribal Areas 
(Deb. 23, Vol. IV, 2S-08-2004) ... 
COI.68S 

Need to declare certain tehsils in Sirmour, 
Shimla and KuIJu districts as Scheduled -
Tribe areas (MUR 377) 
(Deb. 13, Vol. III, 21-07-2004) 
CoI.499 

Need to include the Guijar Community 
living in the forest areas ofUttaranchal 
in the list of Scheduled Tribes' 
(MUR377) 
(Deb. 24, \i>I.IV, 26-08-2004) Col. 388 

Need to provide adequate financial 
assistance to the Government of 
Andhra Pradesh for implementing 
schemes for the welfare of Backward .. , 
Classes (MUR 377) 
(Deb. 6, Vol. II, 12'()1-2004) Col. 416 

Need to provide compensation to the 
Scheduled Caste people who lost their 
homes in a fire in Jai Prakash Nap in 
JaJaun district, U .P. (MUR 377) .. 
(Deb. I, VoJ. Il,OS'()1-2004) Col. 219 

Need to provide financial assistance to 
the Government of Andhra Pradesh for 
developing the infrastructure for 
'Model Residential School.' m.nt for 
the Welfare orIndia (MUR377) ? 
(Deb. 24, \\)1. IV, 26-01-2004) Col. 396 
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Need to take steps to ameliorate the' Promotion of Tribal Culture 
condition of SCs/STs in the co.untry (Deb. 24, Vol. IV, 26-08-2004) 
(MUR377) Col. 63-64 
(Deb, 8, Vol. II. 14-07-2004) I PloposalforRehabilitationofTribals 
Co1.350-51 (Deb. 2, Vol. II, 06-07-2004) 

New Scheme for Upliftmenl ofTribals I Col. 332-33 
(Deb. 23. Vol. IV. 25-08-2004) I Recognition to Certain Tribal 
Col. 163 i Communities in Pondicherry 

NGOs Engaged in Development of ,: (Deb. 12, Vol. III, 20-07-2004) 
Primitive Tribes I Col. 167 
(Deb. 17. Vol. 111,17-08-2004) I Recommendations of National 
Col. 82-86 Commission for SCs on Reservation 

PDSinTribalAreas (Deb. 19, Vol. III, 19-08-2004) 
(Deb. 21, Vol. IV, 23-08-2004) Co1.263-64 
Col. 267-69 Reconstitution ofNational Commission for 

Political Rights to Tamang and Limbas 
(Deb, 5. Vol. II, 09-07-2004) 
Col. 83-84 

Poverty Alleviation in Tribal Districts of 
Gujarat 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 254-55 

Pradhan Mantri Gram Sadak Yojana in 
Tribal Areas 
(Deb. 19, Vol. III. 19-08-2004) 
Col. 79-80 

Pre-Examination Training to SC Students 
(Deb. 9, Vol. II, 15-07-20(4) Col. 54 

Pre/Post Matric Scholarships to SCsI 
OBCs Students 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 168-87 

Preservation and Promotion of Tribal 
Culture 
(Deb. 19, Vol. III~ 19-08-2004) 
Col. 134·35 

Promotion of Education Amongst Tribal 
Communities 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 278-80 

Promotion ofSCIST/OBCs in Delhi Police 
(Deb. 12, Vol. III, 20-07-20(4) Col. 179 

Scheduled Castes 
(Deb. 24. Vol. IV, 2~8-20(4) Col. 89 

Rehabilitation Package for Tribals 
(Deb. 12, Vol. In,20-07-20(4) Col. 102 

Research and Training Activities 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 41-48 

Reservation for Most Backward Castes 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 445 

Reservation for SC/ST 
(Deb. 23, Vol. IV, 25-08-2004)' 
Col. 468-69 

Reservation for SCslSTs and Backward 
Communities in Private Sector (Res.) 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 358-400 

Reservation for SCslSTslOBCs in Private 
Sector 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 14-15 

Reservation of Jobs for OBC 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 198 

Reservation of SCslSTs 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 239-40 
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Reservation Policy ofSC/ST in the Ninth 
Schedule 
(Deb. 3, Vol. II, 07·07·2004) 
Col. 142-43 

Reservation to SCs/STs & Physically 
Handicapped 
(Deb. 17, Vol. Ill, 17-08·2004) 0l1.345 

Review of Performance of Welfare 
Schemes for Scstoses 
(Deb. 19, Vol. Il~ 19-08-2004) Col. 56-57 

Revision in amount of Scholarship 
(Deb. 12, Vol. Ill, 20·07·2004) 
Col. 177·78 

Rights of Tribal Population 
(Deb. 12, Vol. III, 20·07·2004) 
Col. 164 

Scheme for Education Purpose of SC 
Students 
(Deb. 24, Vol. IV, 26·08·2004) 
Col. 192·210 

Schemes for Development ofTribals 
(Deb. 17, Vol. III, 11·08·2004) 
Col. 253-54 

Sc:hemesIProgrammes for Tribal Areas of 
Orissa 
(Deb. 23, Vol. IV, 25.08.2(04) 
Col. 476-78 

SCs Appointed in Government Services 
(Deb. 23, Vol. IV, 25-08·2004) 
Col. 693·95 

SCs/STs/OBCs Persons Registered in 
Employment Exchanaes 
(Deb. 16, Vol. III, 16·08·2004) 
Col.BOo32 

Separate Planning/Finance Commission 
for Development of Tribal Areas 
(Deb. 23, Vol. IV, 2'-08·2004) 
CoI.26S 

Setting up of National Monitoring 
Committee for Tribal Education 
(Deb. 23, Vol. IV, 25.08·2004) 
Col. 348-49 

Setting up of Tribal Universities 
(Deb. 7, Vol. II, 13·07·2004) 
Col. 282-83 

Settlement of Lands in Tribal Areas 
(Deb. 17, Vol. III, 17-08-2004) 
Co1.16S~ 

SKO Dealership to Widows/SC/ST 
Candidates 
(Deb. 24, Vo/. 1 V. 26·08-2004) 
Col. 188-89 

Tea Tribes of Assam 
(Deb. 17, Vol. 111,17-08-2004) 
Col. 376 

Tribals Rights to Forest Produce 
(Deb. 16. Vol. III, 16-08-2004) 
CoI.2SI 

Upliftment ofTribals 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 358-68 

Utilization of Allocation for Welfare of 
Scheduled Tribes 
(Deb. 12. Vol. III, 20-07-2004) 
Col. 169-70 

Vacancy of Posts Reserved for SCslSTs 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 116-17 

Violation of Government Directives for 
BackwardlTribal Areas 
(Deb. 10, Vol. II. 16·07·2004) 
Col.l~2 

Welfare Scheme for Tribals in Forests 
(Deb. 2, Vol. II, 06-07-2004) 
CcJ.225·2t" 

Welfare Schemes for Backward Classes 
through NBCFDC 
(Deb. 9, Vol. II, 15-01-2004) 
Col. 77 

Withdrawal of Incentives 
(Deb. 18, Vol. III, 18-08.2004) 
Col. 465-66 
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Sea 

Industries Polluting Sea 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 273-74 

Sea Erosion 

Security Threats to Golden Quadrilateral 
Project 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 181 

Strengthening of Security of National 
Parks Sea Erosion 

(Deb. 16, Vol. III. 
Col. 178-80 

16-08-2004) I (Deb. 21, Vol. IV, 23-08-2004) i Col. 354 

Sea Water 

Desalination of Sea Water 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 90-91 

SEDI 

Functioning ofSEBI 
(Deb. 10, Vol. II, I 6-07-2004) Col. 176 

Investigation Cases Pending with SEBI 
(Deb. 20, Vol. VIII, 20-08-2004) Col. 285 

Scrutiny of Companies by SEBI 
(Deb. 10, Vol. II. 16-07-2004) 
Col. 179 

Securltlsation Act 

I Security Papers 
I I Theft of Security Papers 

(Deb. 10, Vol. II. 16-07-2004) 
Col. 234-35 

Seed Act 

Amendment of Seed Act 
(Deb. II. Vol. III, 19-07-2004) 
Col. 269 

Seeds 

Closing of Kosa Seeds Production 
Projects 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 63 

Seed Act in Maharashtra 
Amendment to Securitisation Act, 2002 

(Deb. 10, Vol. II, 16-07-2004) (Deb. 6, Vol. II. 12-07-2004) 
Col. 63 ' Col. 24546 

Securitisation Act-B.G. Presentation I Sunflower Cultivation 
(Deb. 4. Vol. II, 08-07-2004) I (Deb. 11. Vol. III, 19-07-2004) 
Col. 20 Col. 30-31 

Security I Seismic and Tectonic ,Change 

National Social Security Number I' Unusual Seismic and Tectonic Change 
(Deb. 21, Vol. IV, 23-08-2004) (Deb. IS, Vol. III, 18-08-2004) 
Co1.82-83 Col.l 404 I 

Security Lapses Seismic Observatories 
(Deb. 12, Vol. III, 20-07-2004) Setting up of Seismic Observatories 
Col. 206-08 I' (Deb. IS, Vol. III, 18-08-2004) 

Security ofVVIP I Col. 364 
(Deb. 12, Vol. 111. 20-07-2004) I SelrHelpGroups 
Col. 56-57 LPG GA' 

Security Personnel Committed Suicide 
(Deb. 2, Vol. II, 06-07-2004) 
CoI.315-17 

as gencles to Women Self Help 
Groups 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 223 
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Promotion of Self Help Group in Orissa 
(DeD , 5. Vol. "'. 23·07·2004) 
Col. 120-22 

Promotion ofSclflfelp Groups 
(Deb. 5. Vo I. II. 09·01·2004) 
Col.16S-66 ! 

Social Security Programme for Senior 
Citizens 
(Deb. 14. Vel. Ill. 22·07·2004) 
Col. 253-54 

Self Help Group Scheme 1 

Telephone Connections to Senior Citizens 
(Deb. 8, Vol. II. 14·07·2004) 
Col. 104 

(Deb. 23. Vol. IV. 25·08·2004) i SeparatilitGroups 
Col. 587·89 I Activities ofULFAINSCN (1M) 

Self Help Groups ! (Deb. 7. Vol. II. 13-07-2004) 
(Deb. 9. Vol. II. 15·07-2004): Col. 24849 
Col. 389 
(Deb. 10. Vol. II. 16·01·2004) 
Col. 129 

Peace Talks with NSCN (1M) 
(Deb. 17. Vol. 111.17·08·2004) 
Col.2S 

To Revamp Working of Self Help Groups i Sericulture 
(Deb. 9, Vol. II, 15·07·2004) i 
Col.256.58· , Assistance to Sericulture 

(Deb. 10, Vol. II, 16-07·2004) 
Seminan I Col. 70-72 

Seminar .of E.nergy Ministers on Rural 1 Sericulture Research and Training 
Electl'lficatlon . Institute 
(Deb. 17, Vol. 1II.17-08.2004)! 
Col. 150 i Device Invented by SRTI 

. (Deb. 20. Vol. VIII. 20-08-2004) 
Seminar on Alternative Strategies for: Col. 102 

Development 
(Deb. 24, Vol. IV. 26.08.2004) i Services Export 

! Export of Services Col. 15-76 
1 (Deb. 15, Vol. 
~ Col. 12-14 

Senior Citizens III, 23-07-2004) 

Concession to Senior Citizens on Package 
Tours Sethusamudram 
(Deb. II, Vol. III, 19-07-2004) 
<:01.249-50 

Con.cessional Telephone Exchange 
facility to Senior Citizens 
(Deb. 23, Vol. IV. 2'-08·2004) 
Col. 710-11 

Medical Insurance for Senior Citizens 

Sethusamudram Project in Tamil Nadu 
(Deb. 23. Vol. IV, 2S-08~2004) 
Col. 728-29 

Sethusamudram Ship Canal Project - B.G. 
Presentation 
(Deb. 4. Vol. II, 08-07.-2004) 
Col. 14 

(Deb. " Vol. II, 09-07-2004) Sewa.eProJect 
Col. 78-79 

Murder of Senior Citizens in Delhi 
(Deb. 2. Vol. II. 06-07-2004) 
Col. 130-34 

Maharashtra Water Supply and Sewage 
Project Stase-I1 
(Deb. 1. Vol. 11. 05-07-2004) 
Col. 89-90 
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Sci ~termjnatjon Test 

Sex Determinarion Test 
(Deb'. 23. Vol. IV. 
Col. 671-76 

I Ship Breakin, Jlldu.try 
Ship Breaking Industry 

25-08-2(04) I (Deb. 23. Vol. IV. 25-08-2004) 
Col. 238-39 

Su Rackets ! Shippin& 
I 

Sex Rackets Operating in Delhi i Expansion orCoastal Shipping Operation 
(Deb. 12. Vol. III. 20-07-2004)' in Gujarat 
Col. 273-74 (Deb. I. Vol. II. 14-07-2004) 

Col. 230 
i Su Ratio 

.... : Ships 
Decline In Child Sex Ratio I 

(Deb. 13. Vol. 111.21-07-2004) i All Weather Passenger Ships 
Col. 194-95 i (Deb. 13, Vol. 111.21-07-2004) 

I Col. 239-40 
Decreasing Female Population '.. .. 

(Deb. 13. Vol. 111.21-07-2004) I Shipping Service between Patna and 
Col. 158-59 I Haldia 

. (Deb. 3. Vol. 11.07-07-2004) Col. 143 
Su Workers S· k' fSh' In Ingo IpS 
Financial Assistance to Women Victims (Deb. 3. Vol. II. 07-07-2004) 

for Baina Beach. Goa Col. 190 
(Deb. 17. Vol. 111.17-08-2004) I Sh'rd 
Col. 396-97 .pya I 

Expansion of Capacity of Shipyards 
(Deb. 13. Vol. 111.21-07-2004) 
Col. 152-54 

Licenses to Sex Workers 
(Deb. 17. Vol. 111.17-08-2004) 
Col. 344-45 

Shahtoos Shawl. 
Rehabilitation of Shah to os Shawls Traders 

(Deb. 21, Vol. IV. 23-08-2004) i 
Col. 424-25 

Share Market 
Fall in Share Market 

(Deb. 5, Vol. II, 09-07-2004) 
Col. 214-16 

Shiklh. Mitra. 
Shiksha Mitras 

(Deb. 2, Vol. II, 06-07-2004) 
Col. 2 19-20 

Shiklhl Slhlyoa YoJlnl 
Shiksha Sahayog Yojana 

(Deb. 23, Vol. IV, 25·08-2004) 
Col. 393-94 

Shi.hulII Trees 
Shishum Trees 

(Deb. 6, Vol. II, 12-07-2004) 
Col. 274-75 

Shoe. 
Export-Import of Shoes 

(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 192-96 

Shops 
Allotment of Shops, Stalls and Parking 

Lots to SC/ST Handicapped 
(Deb. 17, Vol. III, 17-08-2004) Col. 181 

Short Tel'lll Mlrriaall 
Stringent Meuures to Stop Short Term 

Marriases 
(Deb, 23, Vol. IV, 25-08-2004) 
Col. 568 
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Shramik Vidyapeeth I Slkkim 
Shramik Vidyapeeth I Expansion of Capacity of Telephone 

(Deb. 17, Vol. III, 17-08-2004) Exchanges 
Col. 88-90 (Deb. 13, Vol. Ill, 21-07.-2004) 

Shri Rajiv Gandhi Col. 243 
Probe into Assassination ofRajiv Gandhi Newspapers from Sikkim 

(Deb. 12, Vol. 111,20-07-2004) Col. 139 (Deb. 14, Vol. 111, 22-07-2004) 
Col. 66-68 

Siachen 
I Silk 

Fake Killing in Saichen 
(Deb. 9, Vo I. 11, 15 -07-2004) Smuggling of Silk from China 
Col. 428-29 (Deb. 15, Vol. III, 23-07-2004) 

Col. 3-6 
Sick Industries 

Silver Plants 
Definition of Sick Units 

(Deb. 13, Vol. 1ll,21-O7-2004) Col. 163 Setting up of Silver Plants 
Revival of Sick Industries (Deb. 23, Vol. IV, 2S-08-2004) 

(Deb. 15, Vol. III, 23-07-2004) Col. 649-S0 
Col. 131-33 Silver Seized 

Sick Industries 
(Deb. I S, Vol. 111. 23-07-2004) 
Col. 282-83 

Sick Industries Units 

Gold/Silver Seized by RPF in Rajdhani 
Express 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 348-49 

(Deb. 14, Vol. III, 22-07-2004) SIMCards 
Col. 19-26 I Shortage ofSIM Cards 

SickNTCMills (Deb. 23, Vol. IV, 2S-08-2004) 
(Deb. 5, Vol. II, 09-07-2004) Col. 529-30,697-99 
Col. 53-57 

Sick Tea Estates 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 194-% 

Siddha System 
Siddha System 

(Deb. 8, Vol. II, 14-07-2004) 
Col. 219 

SignalUng 
New Modern Signaling System 

Waiting List for Sim Cards 
(Deb. 18, Vol. III, 18-08-2004) 
Co1.307-<l8 

Singapore 
III Treatment of Indians in Foreign 

Countries 
(Deb. 8, Vol. II, 14-<l7-2004) Col. 4S 

Visit by PMs of Sri Lanka and Singapore 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 706-09 

(Deb. 14, Vol. 111,22-07-2004) SriLanka 
Col. 130-31 

Signalling Network at Nizamuddin 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 241 

Harassment of Indian Fishermen by 
Sri Lanka 
(Deb. 8, Vol. II, 14-07·200~) 

Col. 140 
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Sixth P.y Commission 
Sixth Pay Commission 

(Deb. 5, Vol. II, 09-07-2004) 
Col. 214 

Skill Development 
Financial Assistance to Madhya Pradesh 

(Deb. 23. Vol. IV, 25-01-2004) 
Col. 341-42 

Sky Bus Projects 
Sky Bus Projects 

(Deb. 17. Vol. III. I 7-08-2004) Col. II 
Sky M.nhals 
Sky Marshals 

(Deb. 15, VoL III, 23-07-2004) Col. 113 
Slaughter House 
Shifting of Slaughter House 

(Deb. 21, Vol. IV. 23-01-2004) 
CoI.377-71 

Slum 
Development of Slums and Jhuggies in 

Rajasthan 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 245 

Dwelling Units in Slums Clusters 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 276-77 

Environmental Improvement Projects in 
Slums 
(Deb. 2, Vol. II. 06-07-2004) 
Col. 228-29 

Funds for Basic Amenities in Slums 
(Deb. 7, Vol. II, 13-07-2004) 
COI.2S9-66 

Project Report for Dharavi Slum 
Upgradation 
(Deb. 12, Vol. III. 20-07-2004) 
Col. 203 

Slum Population in Cities 
(Deb. 17, Vol. III, 17-08-2004) 
CoI.2SS-77 

Slums in the Country 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 250-53 

World Bank Loan for Slums 
(Deb. 17, Vol. III. 17-08-2004) 
Col. 390 

Small Industries Service Institute 
Seminars and Training Organised by Small 

Industries Service Institute 
(Deb. I, Vol. II. 14-tfJ-2004) 
Col. 228-29 

Smallinveston 
Grievances of Small Investors 

(Deb. 20, Vol. VIII, 20-08-2004) 
Co1.215-16 

Small Savings 
Interest Rate on Small Savings 

(Deb. 15. Vol. III. 23-07-2004) 
Col. 92-93 

Need to utilize the amount accruing from 
Small Savings Schemes in Bijnore 
District, Uttar Pradesh for Local 
Development of the area (MUR 377) 
(Deb. 16. Vol. III, 16-08-2004) Col. 547 

Rakesh Mohan Committee on Small 
Savings 
(Deb. 5. Vol. II, 09-07-2004) Col. 80 

Small Savings 
(Deb. 10. Vol. II. 16-07-2004) 
Col. 259-60 

Small Scale Industries 
According Status of SSI to Traditional 

Vocations 
(Deb. 13. Vol. 111,21-07-2004) 
Col. ISS-56 

Assistanc:e provided to SSI Sector 
(Deb. 23. Vol. IV. 25-08-2004) 
Col. 6SO-S I 

Bank Lending to SS} 
(Deb. 10. Vol. II, 16-07-2004) 
CoI.~8 
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Boost to SSI Industries I' New Policy for 551 Sector 
(Deb. 8, Vol. II, 14-07-2004) (Deb. 18, Vol. III, 18-08-2004) 
Col. 200-01 Col. S2-S3 

Credit Guarantee Fund Scheme for SSI 
(Deb. 13. Vol. III. 21-07-2004) 
Col. 3-12 : 

I 

Performance ofSSI Units 
(Deb. 8. Vol. II. 14-07-2004) 
CoI.S7-58 

Decline in sst Sector 
(Deb. 23. Vol. IV, 
Co1.118-19 

I Policy for Development ofSSI 
25-08-2004) I (Deb. 18, Vol. III. 18-08-2004) 

Col. 37-38 

Definition of Sick Units Problems faced by SSls 
(Deb. 13. Vol. 111.21-07-2004) (Deb. 23. Vol. IV, 2S-08-2004) 
Col. 163 I Col. 453-54 

Dereserved Items in SSI Sector Promoting SSI with Foreign Assistance 
(Deb. 18, Vol. III, 18-08-2004) (Deb. 18, Vol. III. 11-08-2004) 
Col. 188-89 Col. 453 

Development ofSSI Units Promotion ofSSI Units 
(Deb 3, Vol. II. 07-07-2004) I (Deb. 8, Vol. II. 14-07-2004) 
Col. 193-94 Col. 221-22 

Foreign Investment in SSI Sector I Protection of Small Scale Industries 
(Deb. B, Vol. II, 14-07-2004) Col.l62 (Deb. 18, Vol. 111,18-08-2004) 

Funds for SSI Col. 239-41 
(Deb. 10. Vol. II, 16-07-2004) 
Col. 173-74 

IIDCs inSSI 
(Deb. 18, Vol. III, 18-08-2004) 

Reservation of Items in Small Scale 
Industries 
(Deb. 3, Vol. II. 07-07-2004) 
Col. 270-71 

Col 271-74 , Reserved items in SSI Sector 
Impact of Structural Refonnson SSI Sector i (Deb. II, Vol. III, 11-08-2004) 

(Deb. II, Vol. III, 18-08-2004) i Col.4B-49 
Col. 276-77 i Revival Package "for SSI Sector 

Increase in Amount ofSSI Sector I (Deb. 8, Vol. II, 14-07-2004) 
(Deb. 23. Vol. IV, 25-0B-2004) Col. 38-39 
Col. 531-32 I Running of Small Scale Industries in 

L·ft· fB' Houses 
I mg 0 an on Importing SSlItems (Deb. 18, Vol. III, 

(Deb. 3, Vol. '11. 07-07-2004) Col. 37I-72 18-0B-2004) 
Col. 136-37 

Modernisation ofSS) 
(Deb. 23. Vol. IV, 25-08-2004) 
Col. 611 

New Policy for 551 
(Deb. 23. Vol. IV. 25-08-2004) 
Col. 453 

Setting up ofNational Commission for SS) 
(Deb. ¥, Vol. II, 14-07-2004) 
Col.65~ 

Setting up of Small Industries Service 
Institute 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 198-99 
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Share of Small Scale Industries In 

Production 
(Deb. 3. Vol. II. 07·07-2004) 
Col. 269·70 

Smuggling of Children 
(Deb. 16. Vol. III. 16-01-2004) 
CoJ.211-12 

: Smuggling of Narcotics 
! (Deb. 2. Vol. II. 06-07·2004) Sick Units in SSI Sector 

(Deb. 18, Vol. III. 
Col. 405-07 

18.08-2004)! Col:349·50 

• Sickness of Small Scale Industries 
! Smuggling of Old Statues and Artelacts 

(Deb. 14, Vol. III. 22·07-2004) 
Col. 207-01 (Deb. 3. Vol. II. 07·07-2004), 

Col. 207-08 Smuggling of Silk from China 
Small S,ale Industry - B.G. Presentation 

(Deb. 4. Vol. II. 08-07 ·2004) Col. 19 
Special Package for Promotion ofSSI 

(Deb. 23. Vol. IV. 25·08-2004) 
Col. 64748 

Strengthening of S51 
(Deb. 18, Vol. 111. 18-08·2004) Col. 133 

Smart Card 

(Deb. 15. Vol. III, 23·07-2004) 
Col. 3-6 

Smuggling of Statues and Architectural 
Remains 
(Deb. 19, Vol. III. 19-08-2004) 
Col. 34243 

Smuggling ofTrees 
(Deb. 21, Vol. IV, 23-08-2004) 
Col,275·76 

Smart Card for Ex-Servicemen Snakes 
(Deb. 23, Vol. IV. 25-08-2004) . 
Col. 711-12 Catching of Snakes 

(Deb. II, Vol. III, 19-07-2004) 
Smart Village Project Col. 57.59 
Smart Village Project in Gujarat 

(Deb. 19, Vol. III. 19-08-2004) 
Col. 110 

Smoking 

Social Development 
Social Development of Country 

(Deb. 5, Vol. II. 09-07-2004) 
Col. 115-16 

Sociallnstltutionl Curbs in Smoking 
(Deb. 23. Vol. 
Col. 679 

IV, 25-08-2004) I . 
I Income Tax Exemption to Social 

Smugglers 
Arrest of Veerappan 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 239-40 

Smuggling 
Check on Smuggling of Goods 

, Institutions 
(Deb. IS, Vol. III. 23-07-2004) 
Col. 93-95 

Social Justice 
Atrocities Against Dalits 

(Deb. 14, Vol. 111. 22-07-2004) 
Col. 97-98 

(Deb. 15, Vol. III, 23-07-2004) Social Security Scheme 
Col,147-48 

Smuggling along Indo-Nepal Border 
(Deb. 20, Vol. VIII. 20·08-2004) 
Col. 255 

Social Security Scheme by Rourkela Steel 
Plant 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 247 
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Social Security Scheme for Unorganised /' Under-Invoicing in Software Export 
Sector (Deb. 13. Vol. Ill. 2' -07-2004) 
(Deb. I I. Vol. III. 19-07-20(4) Col. 24-26 Lol.150 

Sodal Welfare 
Loan Assistance Scheme 

(Deb. 14. Vol. III. 22-07-2004) 
Co1.41-56 

Softwue Parks 
Software Parks 

(Deb. 8. Vol. II. 14-07-2004) 
Col. 224-26 

; Soil Erosion Mis-Utilisation of Funds 
(Deb. 9. Vol. II. 
Col. 394-96 

15-07-2004) 'I .. . G B' AntI-ErosIon Works m anga asms 
i (Deb. 1, Vol. II, 05-07-2004) 

Social Security Programme for Senior I Col. 249 
Citizens I. . 
(Deb. 14. Vol. 111, 22-07-2004) I Flood and ErosIon mAssam 
Col. 253-54 I (Deb. 11. Vol. III. 19-07-2004) 

Col. 338-39 i Societies I Land Erosion 
Allotment of Land to Societies I (Deb. 1. Vol. 

(Deb. 23. Vol. IV, 25-08-2004) I CoI.90-94 
II, 05-07-2004) 

Col. 285 
Societies for Prevention of Cruelty 

agains. Animals 
Financial Assistance to SPCA 

(Deb. 21, Vol. IV, 23-08-2004) 
Col. 287-92 

Soft Drinks 
JPC on Pesticide Residues 

(Deb. 8, Vol. II, 14-07-2004) 
Col. 271 

JPC Report on Soft Drinks 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 143-44 

Utilisation of Ground Water by Soft Drinks 
Companies 
(Deb. I, Vol. 11,05-07-2004) Col. 4-6 

Software 
Development of Software Focussing on 

Indian Classics and Heritage 
(Deb. 9, Vol. II, 15-07-2004) 
CoL 213-16 

Export of Softwares 
(Deb. I, Vol. II, 14-07-2004) 
Col. 55-S6 

Need for Central assistance in checking 
the erosion caused by the sea in the 
coastal areas of Udupi Parliamentary 
Constituency, Kamataka (MUR 377) 
(Deb. 18, Vol. Ill, I 8-08-2004) Col. 511 

Need to release funds for checking the 
erosion caused by Brahmaputra and 
Dihing rivers in Assam (MUR 377) • (Deb. 19, Vol. III, 19-08-2004) Col. 425 

Pilot Projects to Check Soil Erosion 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 246-47 

Sea Beach Erosion in Orissa 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 155-56 

Sea Erosion 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 79 

Soil Erosion due to Koel and Sone Rivers 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 329 

Soil Erosion in Coastal Zones 
(De.b. II, Vol. III, 19-07-2004) 
Col. 271 
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Solar EHI'I)' ~ Special Category State 

Generation of Solar Energy I Special Category State 
(Deb 2. Vol. II. 06·07·2004)! (Deb. 18. Vol. III. 18·08·2004) 
Col.310·12 Col. 135 

Subsidy to Solar Energy Users 
(Deb. 7, Vol. II. 13.07·2004) 
Col. 123·26 

Use of Solar Energy in Government 
Offices 
(Deb. 12. Vol. III. 20·07·2004) 
Col.l1J·73 

Solar Lantern 

Distribution of Solar Lantern 
(Deb. 7. Vol. II. 13-07·2004) Col. 127 

Solar Rickshaws 

Solar Rickshaws at Tourist Places 
(Deb. 6. Vol. II. I 2-07-2004) Col. 278 

Soldiers 
Benefits to Soldiers 

(Deb. 14. Vol. III. 22-07-2004) 
Col. 150-53 

Special Category Status to Backward 
States 
(Deb. 3. Vol. II. 07-07-2004) 
Col. 101 

Status of Special Category State 
(Deb. 10, Vol. II. 16-07-2004) 
Col. 122-23 

Spedal Component Plan 

. Allocation for Special Component Plan 
(Deb. 9, Vol. II. 15·07-2004) 
Col. 137-39 

Families Covered under Special 
Component Plan 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 213-14 
(Deb. 17, Vol. III. 17-08-2004) 
Col.60~2 

Spedal Courts 
Soyabean Plant Special Courts for Corruption Cases 
Setting up of Soya bean Plant I (Deb. 23, Vol. IV. 25-08·2004) 

(Deb. 16. Vol. III. 16-08-2004) CoI.768~9 

Col.444-52 Special Economic Packages 
Space Research 
Solar~ares 

(Deb. 3, Vol. II. 07·07-2004) 
Col. 73 

Space Research 

i Special Economic Package to Himachal 
Pradesh 
(Deb. 13, Vol. III. 21-07-2004) 
Col. 392 

; Special Economic Packages - B.G. 
(Deb. 3. Vol. 11. 
Col. 51-53 

07·07-2004) i Presentation 
: (Deb. 4. Vol. IL 08-07-2004) 

Space Science Col. 23 

Indo-US Conference on Space Science I Special Economic Zones 
(Deb. 8. Vol.. II. 14-07-2004) I ExemptiononSpeciaIEconomi~Zones" 
Col. 108-09 I' (Deb. l. Vol. II. 05-07-2004) 

Spare Parts Col. 196 

Accumulation of Obsolete Spare Parts 
(Deb. 14. Vol. 111. 22-07-2004) 
Col. 223-24 

Legislation for Special Economic Zones 
(Deb. 10, Vol. II. 16-07-20(4) 
Col. 143-45 
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SEZandEOUs 
(Deb. J 0, \b1.I1, J 6-07-20(4) Col. 222 

Special Economic Zone 
(Deb .. S, Vol. II, 09-07-2004) 
Col. 48-'0 

S~ial Economic Zones under CRZ 
(De4. 21, Vol. IV, 23-08-2004) 
Col. 277-78 

;J 

spceII GraDts 
Special Grants to Colleges 

(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 133-34 

Special Paellal" 
Special Package for Providing 

Employment Opportunities 
(Deb. 17, \bl. III, 17-08-20(4) Col. 119 

Special Package for Rural Electrification 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 88 

Special Packages for Jharkhand 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 13' 

Special Police Omcen 
Special Police Ofticers Working with Delhi 

Police 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 69-80 

Special Pl'OIrammes 
Allocation for Special Programmes in 

Orissa 
(Deb. 18, Vol. III, 18-08-2004) 
COI.84-8S 

Speed Breaken 

Speed Breakers in Delhi 
(Deb. 12, Vol. Ill, 20·07-2004) 
Col. 239 

Speed Goveraon 
Speed Governors in Commercial Vehicles 

of Delhi 
(Deb. 2, Vol. II, 06-07-2004) 
CoL 144-45 

Speed Post Sen-ice 
Speed Post Service 

(Deb. 13, Vol. III, 21-07-2004) 
Col. 109-11 

Spices ]Ioard 

Spices Board - Elections 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 344-45 

Spo_lelron 
Demand and Supply of Sponge Iron 

(beb. 7, Vol. II, 13-07-2004) 
Col. 108 

Sports 
Afro-Asian Games 

(Deb. 21, Vol. IV, 23-08-2004) 
Col. 193 

Amount Spent on Sports Infrastructure 
(Deb. 6, Vol. II, 12-07-2004) Col. 383 

Assistance to Institutions engaged in 
promotion of Sports 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 293-304 

-\ 

Athens'Olympics,2004 
SpedalScbeme (Deb. I, Vol. II, 05.07.2004)_"1 
Special Scheme for Granite Excavation Col. 145-46 

(Deb. I S, Vol. 1II, 23·07-2004) Construction of Stadium in Hazaribagh 
Col. 235-37 (Deb. 21, Vol. IV, 23-08-2004) 

SpeetruDl 
Policy on Spectrum 

(Deb. 3, Vol. II, 
Col. 269 

Col. 377 
Funds by Sports Authority of India 

07.07-20(4) (Deb. 21, Vol. IV. 23 .. 0-8-2004) " I Col. 292-98 
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Increase in Grant to Sports Federation Selection of Sports persons for Olympic 
,. (Deb. I], Vol. III, ]9-07-2004) (Deb. 16, Vol. Ill, 1~-08-2004) 

• 

CoI.ISO-S~ CoL369-72 
Indian Athletic Team 

(Deb. 16, Vol. III, J 6-08-2004) 
Col. 419 

International Standard Trailling Facility for 
Athletes 
(Deb. 21, Vol. IV, 23-08-2004) Col. 396 

Setting up of National Golf Academy 
(Deb. J 6, Vol. III, 16-08-2004) 
Col. 135-36 

Sports Facilities in Orissa 
(Deb. 16, Vol. III. J 6-08-2004) 
Col. 278-79 

Marketing ofInternational Sports by DD Sports Facility in H.P. 
(Deb. 14, Vol. Ill, 22-07-2004) (Deb. 21, Vol. IV, 23-08-2004) 
Col. 2S Col. 230-36 

National Games, 200S Sports Federations 
(Deb. 21, Vol. IV, 23-08-2004) (Deb. II, Vol. III, 19-07-2004) 
Col. 2SO-S2 Col. 293 

Olympic Torch Relay 
(Deb. I, Vol. II, OS-07-2004) Col. 14 

Poor Performance in International Sports 
Events 
(Deb. I, Vol. II, OS-07-2004) 
Col. 16-17 

Popularity of Football 
(Deb. II, Vol. III, 19-07-2004) 
CoJ.l 70-7 I 

Promotion of Sports and Games among 
Policemen 
(Deb. -23, Vol. IV, 25-08-2004) 
Col. 344 

Promotion of Sports and Youth Welfare 
activities in Rajasthan 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 83-86 

Promotion of Sports in Karnataka 
(Deb. 16, Vol. Ill, 16-08-2004) 
Col. 251-52 

Task Force for Development and 
Promotion of Sports in N.E. States 
(Deb. II, Vol. III, 19-07-2004) 
CoI.S940 

Sports Acaclemy 
Sports Academy 

(Deb. 6, Vol. II, 12-07-2004) 
Col. 311-12 

Sports Authority oflaclla 

Setting up of Training Centres by SAl in 
U.P. 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 69-70 

Synthetic Surface in Training Centre by 
SAl 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 257-58 

.promotion of Sports in U .P. 

Sports Complexes 
Sports Complexes 

(Deb. 6, Vol. II, 12-07-2004) 
Co1.307-10 (Deb. 21, Vol. IV, 23-08-2004) 

Col. 198-202 
Proposals from States tbr Promotion of 

Sports 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 175-86 

Sports Events 

Telecast of Sports Events 
(Deb. 24, Vol. IV, 26-08-2004) 
Col.26 1-62 
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Sports Training Centres I Signing of Telecom Agreement with Sri 
: f 

Setting up of Stadiums and Sports I Lanka 
TrainingCenlresin Rural Arc:as (Deb. 8, Vol. II, 14-07-2004) 
(Deb. II, Vol. JIl, 19-07-2004) Col. 36 
Col. 66-78 Visit by PMs of Sri. Lanka and Singapore 

Sportspersons (Deb. 23, Vol. IV, 25-08-2004) 

I Col. 706-09 
Assistance from Rashtriya Kalyan Kosh 

(Deb. 6, Vol. /I, 12-07-2004) Sriharlkota Space Lluneh Centre 
Col. 266-67 I Explosion in Sriharikota Space Launch 

National Umpire Academy I Centre 
(Deb. 6., Vol. II, 12-07-2004) (Deb. 3, Vol. II, 07-07-2004) 
Col. 277-78 Col. 112 

Scheme to encourage Sports persons I Stadia 
(Deb. 6, Vol. II, 12-07-2004) Assis!ance for Upgradation of Football 
Col. 275-76 Stadium in Goa 

Search for Sportspersons in Rural Areas (Deb. 6; Vol. II, 12-07-2004) 
(Deb. I, Vol. II, 05-07-2004) I Col. 322 . 
Col. 2S3-SS I Construction of Stadia in Madhya Pradesh 

Spurious Drugs 
Amendment in Drugs and Cosmetics Act 

(Deb. 23, Vol. IV, 25-08-2004) 
Col.112-IS 

Laboratories to detect Fake Drugs 
(Deb. 23, Vol. IV, 25-08-2004) Col. 529 

Spurious Drugs 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 286-87 

Spying 
Spying 

(Deb. 7, Vol. II, 13-07-2004) Col. 297 

(Deb. 6, Vol. II, 12-07-2004) 
Col. 336-40 

Construction of Stadia in Uttar Pradesh 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 232-34 ' 

Development oflnfrastructure and Stadia, 
for Commonwealth Games, 20 I 0 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 117-19 • 

Setting up of Stadiums and Sport.s 
Training Centres in Rural Areas 
(Deb. II, Vol. III, 19-07-2004) 
Col. 66-78 

Sret Chitra Tirunilinstitute for Medical I StarrSelectlon Commission 
Sciences and TechnololY Regularisation of Daily Wage Employees 

Sree Chitra Tirunallnstitute for Medical (Deb. 13, Vol. 111,21-07-2004) Col. 241 , 
Sciences and Technology - Election StatrSholUlt 
(Deb. 18, Vol. Ill, 18-08-2004) 
Col. 480 

Sri Lanka 
Indian Aid to Sri Lanka 

(Deb. 8, Vol. II, 1'4-07-2004) 
Col. 102-03 

Shortage of Staff in Nationalised Banks 
(Deb. 10, Vol. II, 16-07-2004) 
Co1.63-6S 

Shortage of Staff in the Coal Subsidiaries.' 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 102 
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. Stalll I Subsidies to SEBs . I 
~ nUotment of Shops. Stalls· and Park.ing: (Deb. 2. Vol. II. 06-07-2004) 

Lots to SetST Handicapped Col.3ll·12 
(Deb. 17. Vol. III. 17-08-2004) : T&d Losses ofSEBs 
Col. 181 . (Deb. 7. Vol. II. 13-07-20(>41 

~amp Papen Col. 17-27 

F,ke Stamp Papers 
. (Deb. 7. Vol. II. 13-07-2004) 

Col. 168-69 

Stamp Racket 

Used Stamp Racket 
(Deb. 23. Vol IV. 25-08-2004) 
Col 726-27 

'31~rvati(Jn Deaths 

StarvatIOn Death ofChildrcn 

State Finanee Corporations 

State Finance Corporations 
(Deb. IS, Vol. III. 23-07-2004) 
Col. 25S-61 

State Government 

Budget Deficit of Centre 1St ate Govl!rnmcnr 
(Deb. 10. Vol. II. 'b-07-2(J(1~) 

Co1.21S-19 

(Deb. lb. Vol. III. 16-08-2004) i 
Col. 162-63 I 

Proposal submitted by the State 
Government 
(Deb. 17. Vol. III, 17-08-2004) 
Col. 107-08 I Starvation Deaths 

(Deb. 6. Vol. II. 
Col. 89-90 

I 2 -0 7 -2004) ; State Highways 

State F.lectricit)· Boards 
• 
(' UIl1I11I1tCC on SEBs 

(Deb. 23. Vol. IV. 25-08-2004) 
Col. 249 

Loss to NTPC due to SEDs 
(Deb. 2. Vol. II. 06-07-2004) 

~ Col.281-82 

Outstanding Dues of NT PC on SEBs 
(Deb. 12. Vol. III. 20-07·2004) . 
Col. 290-92 

Power Tariff 

i Conversion of Cuttack-Chandbali Stale 
Highway 
(Deb. 8. Vol. II. 14-07-2004) 
Col. 90 

Conversion of State Highway .nro 
National Highway 
(Deb. 18. Vol. III. 18-08-2004) 
Col. 136 

Funding of Proposal by Japan Bank for 
International Co-operation 
(Deb. 23. Vol. IV. 25-08-2004) 
Col. 683-86 

(Deb. 12. Vol. III. 20-07-2004) StatelAgislativeAlsemblies 
Col. 212-28 Pending Bills of State Legislative 

Proposal to Improve: the financial Health Assemblies 
orSEBs 1 (Deb. 12. Vol. III. 20-07-2004) 

i Col. 247-48 (Deb. 2. Vol. II, 06-07-2004) I 
Col. 344-49 I State Plans 

Recovery ofOues from SEBslPSUs , Amendment to Gadgil-Mukherjee Formula 
(Deb. S. Vol. II, 09-07-2004) I (Deb. 8, Vol. II. 14-07-2004) 
Col. I S9-62 Col. 39-40 
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State Scheduled Tribes Finance and 
Development C.!rpontions 

Setting up of State Scheduled Tribes 
Finance and Development 
Corporations 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 230-36 

State Tradin& Corpontlon 
Wheat Export by STC 

(Deb. 15, Vol. ID, 23-07-20(4) Col. 31-34 
State's Finance. 
State's Finances- B.G. Presentation 

(Deb. 4, Vol. 11,08-07-2(04) Col. 22 
State{s) 
Amount Released to Panc:hayats 

(Deb. 14, Vol. IV, 26-01-2004) 
Col. 294-95 

Anganwadi Karyakartri Bima Vojana 
(Deb. 12, Vol. Ill, 20-07-2004) 
Col. 173-74 

Income Tax Payee in the Country 
(Deb. I S. Vol. III, 23-07-2004) 
Col. 119-20 

Integrated Child Development Services 
Scheme 
(Deb. 12, Vol. III, 20-07-2004) 
CoI.BI-1S 

Loans Burden of States 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 181-84 

Norms for Allocation of Funds to drought 
affected States 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 221-21 

Packages to States for Tourism 
Development 
(Deb. 21, Vol. IV, 23-01-2004) 
Co1.3SI~2 

Peace Bonus to States 
(Deb. 17, Vol. Ill, 17-01-2004) 
Col. 37S-76 

FFl's Assistance to States Per Capita Income in States 
(Deb. IS, Vol. III, 23-07-2004) (Deb. 8, Vol. II, 14-07-2004) • 
Col. 186-90 Col. 12-84 

Finding solution to the issue on sharing 
of Waters between States (St) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 447-SO 

Perm is. ion to States for Market 
Borrowinp 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 219-:- • 

Foreip Lanauale Teachinainstitutes Primitive Tribes 
(Deb. 12, Vol. III, 20-07-2004) (Deb. 12, Vol. III, 20-07-2004) 
CoI.IS7-" Col. 48-49 

Grants-in-aid to States un\. . IDSMT 
Scheme 
(Deb. 2, Vol. II, 06-07-2004) 
CoL3SI-411 

HUDeO Loan to States 
(Deb. 17, Vol. III, 17-01-2004) 
CoI.34S~ 

Income and Expenditure in Railway by 
different States and Zones 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 362-64 

Representations from States 
(Deb. 10, Vol. II, 16-07-2004) 
CoI.~2-~3 

Ways and Means Advance 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 1'6-17 

State-wideAna Network 
Assistance fur State-wide Area Network 

(Deb. 23, Vol. IV, 25-01-2004) 
Col. 41' 
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Statement by Prime Minister 

Drought Situation in Maharashtra (St.) 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 459-62 

Finding solution to the issue on sharing 
of Waters between States (St) 
(Deb. 7, Vol. 11, 13-07-2004) 
Col. 447-50 

SCatement(s) 

Decision taken by the Executive 
Committee of the NCERT on the report 
of the panel of eminent historians on 
the text books of history - (St.) 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 43 1-32 

Dissolution of Arunachal Pradesh 
Legislative Assembly (St.) 
(Deb. 5, Vol. II, 09-07-2004) 
Co1.311-12 

Scarcity ofW&ter and Reasons for Delay 
in regard thereto{St.) 
(Deb. 21, Vol. IV, 23-0'-2004) 
Col. 441-44 

Shri Shivraj V. Patil- ShriAmamathji Yatra-
2004 (St) 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 443-46 

States Borrowlnp 

Status of Loans against States 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 18-92 

Waiver of Loans Granted to States 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 138-39 

States Income 
Income of States 

(Deb. IS, Vol. III, 23-07-2004) 
Col. 101-09 

Floods Situation in Assam (St.) Stationery 
(Deb. 10, Vol. 11, 16-07-2004) 
Col. 271-75 Purchase of Stationery 

Framework Agreement Adopted by the 
World Trade Organisation (St.) 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 514-11 " 

Incident of Bomb Blast at Dhamaji District, 
Assam (St.) 
(Deb. 17, Vol. III. 17-01-2004) 
Col. 364-65 

Interruptions in the Proceedings of the 
House-(St.) 
(Deb. 15, Vol. III. 23-07-2004) 
Col. 286-87 

(Deb. 13, Vol. III, 21-07-2004) 
Col. 100-01 

saatutory RaolutloDl 
Resolution Ite : Recommendina to ~ya 

Sabha to Associate with Railway 
CORvention Committee 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 411-22 

STDIISD 
STD Facility on Fixed Line Phones 

(Deb. I, Vol. II, 14-07-2004) 
Col. 263-64 

Law and Order Situation in Manipur (St.) STDIISD Prepaid Cards 
(Deb. 17, Vol. III, 17-01-2004) (Dob. II, Vol. III, 11-01-2004) 
Col. 460-61 Col. 311-12 

Reconstitution of Central Advisory Board 
ofEducation"(CABE) - (St.) 
(Deb. 2, Vol. II, 06-07-2004) 
CoL 472-7' 

Telephone Exchln.e with STD/ISD 
Facilities 
(Deb. I, Vol. II, 14.07-2004) 
CoUNt 
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Telephone Exchange with STDIISD ! Import oflron and Steel 
FacilitiesmJharkhand (Deb. 12, Vol. 111,20-07-2004) 
(Deb. 23, Vol. IV. 25-08-2004) Col.I()4.()8 
Col. 752-53 New National Steel Policy 

Telephone Exchanges equipped with STD (Deb. 2. Vol. II. 06-07-2004) 
Facility Col. 299 
(Deb. 23. Vol. 
CoI.418-19 

IV. 25-08-2004) ! PriceandlmporrofSrcel 
(Deb. 7. Vol. II. 13-07-2004) 

Steam Locomotives , Col. 161-62 
i 

Second National Conference on Steam i Production Cost of Steel 
Locomotives (Deb. 7. Vo I. II. 13-07-2004) 
(Deb. 24. Vol. IV. 26-08-2004) Co1.107-G8 
Col. 241-42 

Steam Turbines 
Agreement for Supply of Gas and Steam 

Turbines 
(Deb. 24. Vol. IV. 26-08-2004) 
Col. 339-41 

Steel 
Consumption of Steel in Railways 

(Deb. 19, Vol. III. 19-08··2004) 
Col. 119-20 

Development of Special Stainless Steel 
(Deb. 2. Vol. II. 06-07-2004) 
Coi.268 

Production of Steel 
. (Deb. 2. Vol. II. 06-07-2004) 
Col. 147 

Production of Steel by Steel Plants 
(Deb. 2, Vol. II. 06-07-2004) 
Col.2S2 

Progress in Steel Sector 
(Deb. 2. Vol. II. 06-07-2004) 
Col. 427 

Restoration of Export Benefits under 
DEPB to Steel Industries 
(Deb. 20. Vol. VIII. 20-08-2004) 
CoI.IOJ 

[xport of Steel and Cement to China Steel Policy 
(Deb. 15. Vol. III. 23-07-2004) (Deb. 17, Vol. III. 17-01-2004) 
Col. 231-39 I Col. I 13-14 

Export of Steel and Iron I Steel Authority or India Umlted 
(Deb. 7, Vol. II. 13-07-2004) 'I Expansion/Upgradation of SAIL 
Col. 299-306 . (Deb. 7, Vol. II, 13-07-2004) 

Fate ofNeelanchallspal Ltd. I' Col. 136 
(Deb. 7, ·Vol. II, 13-07-2004) Hospitals of SAIL 
Col. 253 (Deb. 12, Vol. III, 20-07-2004) 

Hike in Prices ofSteeJ used in Railway Col. 161-64 
(Deb. 24, Vol. IV, 26-08-2004) Import of Coking Coal for SAIL . 
Col. 118 (Deb. 23, Vol. IV. 25-08-2004) 

Impact of Prices on Production Cost of 
Steel 
4Deb. 2. Vol. II, 06-07-2004) 
Cal.2S3 

C01.17S-76 

Iron Ore MiII~ under SAIL 
(Deb. 2, Vol. II. 06-07-2004) 
Col. J07-QS 
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Joint Venture by SAIL I Rated Capacity of Steel Plants 
(Deb. 12. Vol. III. 20-01-2004)! (Deb. 23. Vol. IV. 25-08-2004) 
Col. 281 Col. 1.61-62 

Profit Earned by SAIL , Revival ofRourkela Steel Plant 
(Deb. 7. Vol. II. 13-07-2004).' (Deb. 17. Vol. III. 17-08-2004) 
Col. 133-34 i Col. 254-55 

Steel Authority of India ! Revival of Steel Plants 
(Deb. 17. Vol. 111.17-08-2004): (Deb. 7. Vol. II. 13-07-2f104) 
Col. 412 I Col. 53-56 

I 
Steel Plant I Sale of Scraps ofSteeJ Plants 
Accidents in Public SeclorSleel Plants i (Deb. 12. Vol. III. 20-07-2004) 

(Deb. 17, Vol. III. 17-08-2004) I Col.211-12 
Col. 292·95 

Alloy Steel Plant 
(Deb 23. Vol. IV. 25-08-2004) 
Col,388 

Development ofRourkela Steel Plant 
(Deb. 7. Vol. II. I 3-07-2004) Col. 337 

Development of Steel Plants 
(Deb. 23. Vol. IV. 25-08-2(04) 
Col. 373-74 ' 

Salem Steel Plant 
(Deb. 12. Vol. III. 20-07-20(4) 
Col. 133-34 

Scarcity of Coal 10 Steel Plants 
(Deb. 2. Vol. II, 06-07-2004) 
Col. 304-05 

Setting up of Steel Plant 
(Deb. 23. Vol. IV. 25-08-2004) 
Co1.316-18 

Fire Accidents in Steel Plants .. rk I S I 
b 12 V I III 20-07-2004), SoclalSecuritySchemebyRou ea tee (De. • o. . I PI 

I ant 
Co\. 4143 (Deb. 7. Vol. II. 13.07.2004) 

Items Supplied/Sold by RSP I Col 247 
(Deb. 2. Vol. II. 06-07-2004) i' . 
Col. 334 , Strength of Employees of Public Sector 

Land acquired by Government at Bokaro 
Steel Plant 
(Deb. 17. Vol. III. 17-08-2004) 

Steel Plants 
(Deb. 7. Vol. II. 13-07-2004) 
Col. 383-84 

Col. 189-90 Visakhapatnam Steel Plant 
Modernisation of Steel Plant (Deb. 12. Vol. III, 20-07-2004) 

(Deb. 12. Vol. III. 20-07-2004) Col. 253-55 
Col.30 1-03 I Stock Elchange 

Production of Steel by Steel Plants i Companies Delisted by BSE 
(Deb. 2. Vol. II. 06-07-2004) I (Deb. 10, Vol. II. 16.07-2004) 
Col. 252 Col. 171-72 

Production of Steel Plant 
(Deb. 7. Vol. II. 13-07-2004) 
Col. 383-90 

Profit/Loss of Steel Plants 
(Deb. 17. Vol. III. 17-O8-2004~ Col. 285 

Suspension of Members of Coimbatore 
Stock Exchange 
(Deb. 20, Vol. VIII. 20-08-2004) 
Col. 164-65 
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Storaee Facility 
Insufficient Storage Facility 

(Deb. 21, Vol. IV, 23-08·2004) 
Col. 353 

Loss during Monsoon due to shortage of 
Storage Space 
(Deb. I, Vol. II, 05-07-2004) 
Col. 234-35 

Losses due to Storage Shortage 
(Deb. I, Vol. II, 05-07-2004) 
Col.25J 

Strareek 011 Reserve 
Strategic Oil Reserve 

(Deb. 24. ~I.IY, 26-01-2004) Col. 325 
Stree. Hawken 
Street Hawkers and Vendors Living below 

Poverty Line 
(Deb. 2. Vol. II. 06-07-2004) 
Col. 229-31 

Strike. 
Move to curb the right to strike by 

employee. and placing other 
restrictions on the working class and 
.teps taken by the Government in this 
reprd(CA) 
(Deb. 18. Vol. Ill. 18-08-2004) 
Col. 481-82 

Submarine ae.,.lriDe 
Repairing of Submarine 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 320-21 

Subsldle. 
Decrease in Food Subsidy 

(Deb. 21, Vol. IV, 23·08-2004) 
CoL 197-98 

Fake Bills ofSub.idy 
(Deb. 7. Vol. II, 13·07·2004) 
CoL 146-50 

FII'IIl Subsidy 
(Deb. 21, Vol. IV, 23·01-2004) 
CoL2~ 

Highway Projects 
(Deb. 13, Vol. III. 21-07-2004) 
Col. 394422 

Subsidies-B.G. Presentation 
(Deb. 4, Vol. II, 08-07-2004) Col. 22 

Subsidies to SEBs 
(Deb. 2, Vol. II, 06-07-2004) 
Co1.3II·12 

Subsidy for Small Power looms 
(Deb. 15, Vol. Ill, 23-01-2004) 
Col. 233-35 

Subsidy given by ONGC to BPCL and 
Indian Oil Corporation 
(Deb. 24, Vol. IV, 26-08·2004) 
Col. 325·26 

Subsidy given to Fertilizer Sector 
(Deb. 2, Vol. II, 06·07·2004) 
Col. 285-96 

Subsidy on CAN Fertilizers 
(Deb. 17. Vol. 111, 17-08-2004) 
CoI.413-14 

Subsidy on Cooking Gas to Private 
Companies 
(Deb. 14, Vol. III, 22-07-2004) Col. 58 

Subsidy on Export of Foodgrain 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 249 

Subsidy on Fertilizers 
(Deb. 2, Vol. II. 06-07-2004) 
Col. 74-76 
(Deb. 23, Vol. IV, 25·08-2004) 
Col.l77-78 

Subsidy on Kerosene and Diesel to 
Fishermen 
(Deb. 24, Vol. IV, 26-08·2004) 
Col. 290-91 

Sub.idy on LPG and Kerosene 
(Deb. 24, \bL 1V,l6-48·204)CoI. 38-39 

Subsidy on Petroleum, DieMI and Natural 
Gas 
(Deb. 24, Vol. IV. 26-08-2004) 
CoI .. 71-72 
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Subsidy Received by Rama Phosphate, 
M.P. 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 270-72 

Subsidy to Beedi Workers for House 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 235-38 

Subsidy to Farmers for Drip Irrigation 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 486-94 

Subsidy to Solar Energy Users 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 123-26 

Violation of Government Directives for 
Backwardlrribal Areas 
(Deb. 10, Vol. II, 16-().7-2004) 
Col. 1 ()()...()2 

Sudu 
Project of Laying Pipeline in Sudan 

(Deb. 14, ~1.1II. 22"()7-2004) Col. 244 
Sending Indian. Troops to Sudan 

(Deb. 18, Vol. ur, 18-08-2004) 
CoI.34J..46 

Sullr 
Closure of Sugar Factories in Bihar 

(Deb. I, \t)1.1I,OS"()7-2004)CoI.137 
Export of So gar 

(Deb. 6, Vol. II, 12-07-2004) 
Col. 111-14,270-71 

Need to provide funds to the newly formed 
sugar co-operative in Kalahandi 
Distric:t (If Orissa to take over and run 
the closed sugar mill at village 
Goudsargiguda (MUR 377) 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 447-48 

Produc:tion of Sugar in Tamil Nadu 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 418-22 

Reforms in Sugar Industry 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 386 

Revitalisation of Sugar Sector 
(Deb. I, Vol. II, OS-07-2004) 
Col. 89 

Shortfall in Supr Production 
(Deb. 16, Vol. III, 16-01-2004) 
COI.15S-S6 

Sugar Production 
~Deb. II, vot. III, 19-07-2004) 
Col.I~ 
(Deb. 21, Vol. IV, 23-08·2004) 
Col. 190-93 

Sugar Quota for States 
(Deb. I. Vol. II. OS-07-2004) 
CoI.2IS-18 

SUlar TechnololY Mission 
(Deb. 21. Vol. IV, 23-08-2004) 
CoI.14S-S0 

Fund for Research in Sugar Supr Dev .... at Fuad 
(Deb. 21, Vol. IV, 23' .. 08-2004) Assistance &om Sugar Development Fund 
Col. 242 for Farmers 

Import of Sugar (Deb. II, \t)1.1D, 19..07-2004) Col. 77-79 
(Deb. 11, Vol. III, 19-07-2004) SUlar MO. 
Col.31 

latearated Sugar Complex 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 250-S1 

Loan &om Sullt Development Fund 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 349-S8 .. 

Dues ofSullt Mills 
(Deb. 21, Vol. IV, 23-08-2004) 
0,1.151-52 

Closure of Supr Mill. In Eut Uttar 
Pradesh 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 351-53 
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Cooperative Sugar Mills 
. (Deb. 16. Vol.lIf. /6-08-20(4)Col. 142 

Financi., Assistance for Sugar Mills 
(Deb. 16. Vol. "'. 16-08-2004) 
Col. 269-71 

Need to make sugar mills in Dindigul . 
parliamentary constituency of Tamil j 

Nadu operational and also register cane 
forthe mills in the area earmarked for it 
(MUR377) 
(Deb. 3. Vol. II. 07-01.2004)! 
Col. 324-25 

Need to take steps for promoting industrial 
development and re-opening the: closed 
Padrauna Sugar Mill in Gorakhpur. 
Eastern Uttar Pradc!>h (Ml.IR 371) . 
(Dcb. 16. V,)1. III. 16·08·2004) 
Col. 547-48 

Relief to Sugarcanc FarlllL:rs and Sugar 
Mills 
(Deb. I. Vol. II. ()~-07-2004) 

Co/. 109·10 
Sugar Mills 

(Deb. II. Vol. III. 19·07-2004) 
Col. 2 I 3-14. 294·95 
(Deb. 15. Vol. III. 23·07·2004) 
Col. 73-14 

SUlarranc 
Arrears due to Sugarcane Farmers 

(Deb. I. Vol. II. 05·07·2004) 
Col 158-60 

i Need to release funds to the Government 
of Uttar Pradesh for enabling 
settlement of dues to sugarcan~ 
growers in the State (MUR 377) 
(Deb. 7. Vol. II. 13·07-2004) 
Col. 426-27 

Payment of Sugarcane Prices 
(Deb. II. Vol. II'. 19-07-2004) 
Col. 51 

Plight of Sugarcane Farmers of Uttar 
Pradesh 
(Deb. II. Vol. III. \9·07-2004) 
Co/. 332·33 

Power Generation from Sugarcane 
<Deb. 7. Vol. II. 13-07-2004) 
Col. 278 

Product ion of Sugarcane 
(Deb. II. Vol. III. 19-07·2004) 
Co/. 92-94 
(Deb. 21. Vol. IV. 23.08-2(04) 
Col. 33-38 

Relief to Sugarcane Farmers and Sugar 
Mills 
(Deb. I. Vol. II. 05.01.20(4) 
Col. 109·10 

Sugarcane Price Policy 
(Deb. 16. Vol. II/. 16·08·2004) 
Col. 316-17 

Sugarcane Research Institute 
(Deb. 21. Vol. IV. 23·08-2004) 
Col. 355-56 

Arrears of Sugarcane 
(Deb. 6. Vol. II, 
Col. 244-46 

! Suprcane Research Institute 
12-07-2004) i Sugarcane Research Institute 

I (Deb. 21. Vol. IV. 23-08-2004) 
Disease in Sugarcane 

(Deb. \ I. Vol. III. 
Co1.20~ 

I CoI.3SS-S6 
19-07-2004) I Suicide 

I 
Higher Prices of Sugarcane i 

Security Personnel Committed Suicide 
(Deb. 2. Vol. II, 06-07-2004) 
CoI.3 I 5-17 (Deb. 16. Vol. III. I 6-08-2004) Col. 428 II 

Minimum suppon Price for Sugarcane Suicide by Farmers 
(Deb. 16. Vol. III. 16-08-2004) I (Deb. 21. Vol. IV. 23-08-2004) 
Col. 254 ~ Col. 422-23 
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Summit 

BIMST-EC Summit 
(Deb. 23, Vol. IV. 25-08-2004) 
Col. 88-98 

Sundrrbans 
Need 10 provide grants 10 the Government 

of West Bengal to undertake repair 
work of the damaged embankments in 
the Sunderbans(MUR 377) 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 349-50 

Sunnower 
Sunflower Cultivation 

<Deb. II. Vol. III. 19-07-2004) 
Col. 30-31 

Super Bazar 

! Swajaldhara Scheme 
I (Deb. 8, Vol. II, 14-07-2004) Col. 85 
i 

Swaminathan Committee 
Swammalhan Committee Report 

(Deb. I. Vol. II, 05"()7-2004) Col. 61 
Swal'lDjayanti Cram Swarozgar Yojana 
Restructuring ofSGSY 

(Deb. 14, Vol. III, 22-07-2004) 
Col. 107-10 

Swarn Jayanti Shahari Rozgar Vojana 
Implementation ofSJSRY 

(Deb. 23. Vol. IV. 25-08-2004) 
Col. 29-3 I 

Swayamsiddha Scheme 
Swayamsiddha Scheme 

(Deb. 12. Vol. III. 20-07-2004) 
Col. 243-44 Losses of Super Bazar 

(Deb. I. Vol. II. 
Col. 195-96 

05-07-2004) : Swimming Pools 

Support Price 
Need to declare the support price for 

paddy at Rs. One thousand per quintal 
in Maharashtra and other parts of the 
country (MUR 377) 
(Deb. 21. Vol.lV, 23-08-2004) Col. 45 I 

Surface Tnnsport 
Four laning of Delhi-Muzaffarnagar-

Haridwar Road 
(Deb. 3, Vol.Il,07..Q7-2004)CoI. 105 

Renewal of Licences of Swimming Pools 
(Deb. 12, Vol. III, 20-07-2004) 
CoI.IS8-S9 

Synthesis Gas 
Production of Synthesis Gas 

(Deb. 9, Vol. II. 15-07-2004) 
CoI.306"()7 

Synthetic Ghee 
Sale of Synthetic Desi Ghee 

(Deb. 13, Vol. III. 21-07-2004) 
Co! 125-26 

Surgeries Sale of Synthetic Ghee 
Cost of Surgeries (Deb. 21, Vol. IV, 23"()8-2004) Col. 38-40 

(Deb. 8, Vol. II, 14-07-2004) SyntheticVar. 
Col. 4546 

Swajaldhara Scheme . 
funds for Swajaldhara Scheme i 

(Deb. 9. Vol. Il, 15·07·2004) i 

Import and Export of Cotton. Natural and 
Synthetic Yarn 
(Deb .. 20. Vol. VIII. 20-08-2004) 
Col. 225-28 

. Col. 151-58 II Syrinles 
Sharing Pattern for Drinking Water Underground Used Syringes Market 

(Deb. 24, Vol. IV, 26-08·2004) I (Deb. 8, Vol. II. 14-07·2004) 
Col. :!98·99 I Col. 97·98 
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Development ofTaj Mahal 
(Deb. II, Vol. III, ,9-07-2004) 
Col. 96-97 

Pollution around Taj 
(Deb. 21, Vol. IV, 2~·08-2004) 
Col. 75-76 

Taj Trapezium Zone Pollution Authority 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 194-95 

18Iaq 

Triple Talaq System 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 87 

TlmUN.du 
Activities ofiCAR in Tamil Nadu 

(Deb. 21, Vol. IV, 23-08-2004) 
Col. 273-7S 

Allocation for Urban Projects in Tamil 
Nadu 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 393 

Amount Spent for Tribal Welfare in Tamil 
Nadu 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 349-SO 

Fire Incident at a Nursery School in 
Kumbakonam, Tamil Nadu 
(Deb. 10, Vol. II, 16-07-2004) 
Col.331 

Health Schemes in Tamil Nadu 
(Deb. II, Vol. III, 11-08-2004) 
Col. 133-34 

Income Tax Exemption to Insaitutions 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 87 

Inland Waterways in Tamil Nadu 
(Deb. II, Vol. III, 18-08-2004) 
CoI.107~ 

InstallatioR of Hand Pumps in TaJIlil Nadu 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 292-93 

Jetties Functioning in Tamil Nadu 
(Deb. 21, Vol. IV, 23-08-2004) 
CoI.62~ 

Modernisation of AIRIDD Centres 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 60-62 

Mourning the loss of young innocent lives 
in tire accident at Lord Krishna School 
at Kumbakonam, Tamil Nadu 
(Deb. 10, Vol. II, 16-07-2004) 
COl.34S 

Clearance for Setting up of Power Project 
(Deb. 2, Vol. II, 06-07-2004) Natural Falls at Kurthalam inTamilNadu 
Col. 127 (Deb. I, VoI.II,OS-07-2004)CoI. 122 

Debt Recovery Tribunal in Tamil Nadu 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 155 

Establishment of Virtual Private Network 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 94 

Expansion ofEnnore Port 
(Deb. 3. Vol. II, 07-07-2004) 
Col. 139-40 

Express Way in T.N. 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 263 

Need to check the pollution caused due 
to discharge of industrial effluents into 
Noyyal River Tamil Nadu (MUR 377) 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 447-48 

Need to construct a new bridge near 
Peranai Regulator to provide 
connectivity of Nilokko"ai and 
Usilampatti taluks of Madurai and 
Dinctigul districts in Tamil Nadu 
(MUR377) 
(Deb. 17. Vol. III, 17-08-2004) 
Col.SOO 
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Need to construct a two-way road in 
Oddanchatram town on Dindigul-
Palani-Coimbatore-Bangalore National 
Highway No. 209 in Tamil Nadu 
(MUR377) 
(Deb. I, Vol. II, 05-07-2004) 
Col. 277-78 

Need tg depute a central medical team to 
visit Andipetti area of Periakulam 
Parliamentary Constituency in Tamil 
Nadu to study the diseases prevalent 
there owing to unsafe drinking water 
(MUR377) 
(Deb. 7, Vol. II, I 3-07-2004) Col. 424 

Need to device an appropriate plan to 
provide the basic ameniues of potable 
water and Road connectivity in the 
villages ofChidambaram Parliamentary 
Constituency, Tamil Nadu (MUR 377) 
(Deb. 9, Vol. n, I 5-07-2004) Col. 453 

Need to discontinue the practice of 
charging testing fee from fireworks 
industries in Sivakasi, Tamil Nadu 
(MUR377) 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 396-97 

Need to ensure that the Tea estate workers 
and coolies of Valparai hill area in 
Pollachi Parliamentary Constituency. 
Tamil Nadu are paid increased daily 
wages at Rs. 82 per day (MUR 377) 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 329 

Need to implement Watershed 
Management Scheme in drought prone 
Tiruvannamalai and Dharmpuri 
districts ofTami! Nadu (MUR 377) 
(Deb. 19, Vol. III, 19-08-2004) 
CoL 423-24 

Need to look into the problems faced by 
pensioners of Tamil Nadu Electricity 
Board (MUR 377) 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 450-5 I 

Need to make -sugar mills in Dindigul 
parliamentary constituency of Tamil 
Nadu operational and also register cane 
for the mills in the area earmarked for it 
(MUR377) 
(Deb. 3, Vol. II, 07-67-2004) 
Col. 324-25 

Need to place a curb on removal of sand 
from the Amravathi river bed in Erode 
district of Palani Parliamentary 
Constituenay, Temil Nadu (MUR 377) 
(Deb. 18, Vol. III, 18-08-2004) 
CoI.S07-o8 

Need to provide financial assistance to 
the Government ofTamil Nadu to solve 
the problem of scarcity of drinking 
wa,ter in Palani Parliamentary 
Constituency (MUR 377) 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 323 

Need to sanction the Funds sought by 
the Government of Tamil Nadu for 
beautification of Chidambaram town 
under the Adisankara circuit scheme 
(MUR377) 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 424 

Need to set up a Central Government run 
hospital in Madurai, Tamil Nadu 
(MUR377) 
(Deb. 16, Vol. III, 16-08-2004) 
COI.S4S-46 

Need to set up an Information Technology 
Development Park at Madurai, Tamil 
Nadu (MUR 377) 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 326 

Need to take steps to check the menace 
caused by wild elephants in the 
Periyakulam Parliamentary 
Constituency, Tamil Nadu (MUR 377) 
(Deb. 13, Vol. III, 21-07-2004) 
CoI.499-SOO 
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Need 10 lake suitable measures for ' Silent Valley 
providi,.,relicflolhedroll8htafTecred (Deb. 21, Vol. IV. 23-08-2004) 
people of Pollachi Parliamentary Col. 219-21 
Constituency, Tamil Nadu (MUR 377) 
(Deb .. 23. Vol. IV. 25-08-2004) 
Col. 804-05 

Suspen!:ion of Members of Coimbatore 
Stock Exchange 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 164-65 Ongoing Rail Line Projects in Tamil Nadu 

(Deb. 19, Vol. III, 19-08-2004) 
Cel. 356-64 Tourism Development in Tamil Nadu 
.. (Deb. \, Vol. II. 05-07-2004) 

Production of Sugar In Tamil Nadu . COI.2~7 
(Deb. 21. Vol. IV. 23-08-2004) : 
Co1.418-22 : UNEP Report on Environmental Refugees 

Production of Urea by NLC, Tamil Nadu 
(Deb. 20. Vol. VIII, 20-08-2004) : 

(Deb. I, Vol. II. 05-07-2004) 
Col. 271 

Col. 324-25 : Tanneries 

Promotion of Agro and Rural Industries I Tanneries Polluting Ganga 
in Tamil Nadu I (Deb. 6, Vol. II, 12-07-2004) 
(Deb. 23. Vol. IV. 25-08-2004) Co1.259-60 
Col. 461-62 T .... eted Public Distribution System 

Proposal from NGOs in Tamil Nadu Effects ofTPDS 
(Deb. 16. Vol. III. 16-08-2004) 
Col. 456-57 I (Deb. 2 I, Vol. IV. 23-08-2004) 

i Col. 23-25 
Rail Over and Under Bridges in Tamil Nadu I 

(Deb. 24. Vol. IV, 26-08-2004) I failureofTPDS 
Col. 306 (Deb. 16, Vol. III, 16-08-2004) 

Col. 150-51 
Reported closure of a number of Tea 

Gardens in West Bengal, Assam, T&mil I T.sk Forees 
Nadu and Kerala resulting in i Task Force for farmers 
unemployment of thousands of I (Deb. 21, Vol. IV, 23-08-2004) 
workers and steps taken by the I Col. 378 
Government in regard thereto. (CA) 
(Deb. 13. Vol. 111,21-07-2004) i Task force on flood and Erosion 
Col. 475-94 I (Deb. 16, yol. III, 16-08-2004) 

. Col. 426 
Sethu Samudram Project in Tamil Nadu I 

(Deb. 23, Vol. IV, 25-08-2004) Winding up of Task Force on Linking of 
Col. 728-29 I Rivers 

. (Deb. 16, Vol. Ill, 16-08-2004) 
Sethuparai Dams in Tamil Nadu Col. 123-24 

(Deb. 16, Vol. III, 16-08-2004) 
Col. 485 

Setting up cfYouth Hostels in T.N. 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 271 

latkal Reservation Scheme 
Extension ofTatkal Reservation Scheme 

(Deb. 9, Vol. II, 15-07-2004) 
Col. 176 
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111 
Agriculture Income in Tax Net 

(Deb. 20, Vol. VIII, 20.08.2004) 
Co1.302'()3 

C and AG Report on Underchargina of 
Tax 
(Deb. IS, Vol. III, 23·07·2004) 
CoI.2SI·S2 

Complaint Against LT. Officials 
(Deb. 20, Vol. VIII, 20·0S·2004) 
Co1.6S~7 

Double Taxation Avoidance Treaty 
(Deb. 20, Vol. VIII, 20·08·2004) 
Col. 51·52 

Evasion ofTaxes by Private Hospitals and 
Nursing Homes 
(Deb. 10, Vol. II, 16·07·2004) 
Col. 119·20 

Introduction of New Proforma t.r Tax 

Tax Defaulters 
(Deb. ) 0, Vol. II, ) 6·07·2004) 
Col. 77 

Tax Evasion by Online Lottery Operators 
(Deb. 20, Vol. VIII, 20·08·2004) 
Col. )97 

Tax Levied on Petrol and Diesel by State 
Governments 
(Deb. 19, Vol. III, 19·08·2004) 
Col. 291·31S 

Tax Propsals. B.G Presentation 
(Deb. 4, Vol. II, 08·07·2004) 
Col. 25·26 

Taxes on Chemicals Fertilizers 
(Deb. ) 7, Vol. III, 17·0S·2004) 
CoI.313·19 

Taxes on Textile Industry 
(Deb. 1 S, Vol. Ill, 23·07·2004) 
Col. 14344 

Payers 
(Deb. 20, Vol. VIII, 20.0S.2004) Taxes Paid by Clubs 
Col.319 (Deb. 10, Vol. 

.. ' .-:-
II, 167°7.2004) 

CoI.211·12 
Lease Tax on Airlines 

(Deb. 20. Vol. VIII, 20.0S.2004) TolITax 
Col. 252 (Deb. 18, Vol. III, 18·08·2004) 

, Co1.2()()'()1 
Low Growth Tax Ratio in Comparison of 

GOP 
(Deb. 10, Vol. II, 16·07·2004) 
0>1.223-24 

Outstanding Tax Arrears 
(Deb. 10, Vol. If, 16·07-2004) 
Col. 269·70 

Rate of Tax and Duty Levied on Petrol, 
Diesel and Kerosene 
(Deb. 9, Vol. II, 15·07-2004) 
Col. 7S 

Recovery of Outstanding Taxes 
(Deb. 20, Vol. V III , 20·0S-2004) 
Col. 196-97 

Shortfall in Collection of Taxes 
(Deb. 15, Vol. III, 23·07·2004) 
Col. 107'()8 

TBCentres 
Assistance from Japan for TB Centres 

(Deb. 23, Vol. IV, 25·08·2004) 
CoJ.481 

TB Control Programme 
TB Control Programme 

(Deb. 3, Vol. II, 
Col. 280-88 

'lea 

Export of Tea 

07·07·2004) 

(Deb. 10, Vol. II, 16·07·2004) 
Col.l72·73 

Production and Export of Tea 
(Deb. 5, Vol. II, 09·07-2004) 
Col. 173·75 
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Proposal from Industrial Houses for 
Establishing New Tea Gardens 
(Deb. 20, Vol. VIIJ, 20-08-2004) 
Col. 228-29 

Sa'eofTea 
(Deb. 10, Vol. 11, 16-07-2004) 
Col. J20 

Sick Tea Estates 
(Deb. TO, Vol. II, 16-07-2004) 
Coi.I94-96 

\ . Tea Auction System 
(Deb. 15, Vol. Ill, 23-07-2004) I 
Col. 68-69 

Tea Lllbouren 
Reported closure of a number of Tea 

Gardens in West Bengal, Assam, Tamil 
'Nadu and Kerala resulting in 
unemployment of thousands of 
workers and steps taken by the 
Government in regard thereto (CA) 
(Deb. 13, Vol. Ill, 21-07.2004) • 
Col. 475-94 

Welfare of Tea Labouren 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 99-100 

Teacben 
Tea Export to Pakistan Appointment of Teachers in Kendriya 

(Deb. 10, Vel. II, J 6-07 -2004) Vidyalaya , 
CoUIS (Deb. 2, Vol. II, 06-07-2004) 

Tea Import from Vietnam Col. 168-69 
(Deb. ·10, Vol. 11,' 16-07-2004) . ComplaintagainstProfessor 
Col. 124 I (Deb. 21, Vol. IV, 23-08.2004) 

Tea Price Col. 133-34 
(Deb. 10, Vol. II, 16-07-2004) N.C.T.E.Bangalore 
Co1.l91-93 (Deb. 17, Vol. 111, 17-08-2004) 

Tea Tribes of Assam Col. 171 
(Deb. 17, Vol. III, 17-08-2004) Recruitment of Teachers in Colleges and 
Col. 376 Universities 

'JaBoard (Deb. 7, Vol. II, 13-07-2004) 

Tea Board-Elections 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 342-48 

'JaGarden 
Activities oft)LFAlNSCN (1M) 

(Deb. 7, Vol. II, 13-07-2004) 
Col. 248-49 

Need to ensure that the Tea estate workers 
and coolies of Valparai hill area in 
·Pollachi Parliamentary Constituency, 
Tunil Nadu are paid increased daily 
wages at RI. 82 per day (MUR 377) 
(Deb. 12. Vol. III, 20-07-2004) 
Col. 329 

Col. 297 

Recruitment of Teachers in Kendriya 
Vidyalayas 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 392-93 

SendinjofTeachers Abroad 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 91-92 

Transfer Policy for K. V. Teachers 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 162-63 

Vacant Posts of Teacben 
(Deb. 17, Vol. III, 17-08-2004) 
CoL 339-41 
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Technical Education 
Promotion of Primary and Technical 

Education 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 237 

Technical Education Quality Improvement 
Programme 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 397-401 

TecbaicallnltitudoDJ 
Opening of Educational and Technical 

Institutions 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 222-23 

Setting up of Technical Institutions 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 96-97 

TechnolDIY 
Improvement of Tribal Communities 

through Rural Technology 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 401 

New Technology System 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 364-70 

TechnololY Parkl 
Companies Registered with Technology 

Parks 
(Deb. 18, VOl. III, 18-01-2004) 
Col. 147-41 

Tellelka 
Originality ofTehelka Tapes 

(Deb. 9, Vol. II, 15-07-2004) 
Col. 49-50 

Raids on Tehelka 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 131-32 

TeIan .... 
Creation ofScpante Telanpna Slate 

(Deb. 7, Vol. II, 13-07-2004) 
CoL 166-67 

Tole Communication Sector 
Foreign Direct Inv~stment in 

Communication Sector 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 669-70 

Telecom Replatory Authority oflnc6a 
Furnish of Wrong Figures 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 724-2S 

Telecom Regulatory Authority 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 204-05 

Telecommunication 
Access Deficiency Charges 

(Deb. i3, Vol. III, 21-07-2004)-
Col. 452 

Bid for Acquisition of Rwanda Telecom 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 261-62 

Blacklisted Telecom Finns 
(Deb. I, Vol. II, 14-07-2004) 
Col. 233-34 

Development of Postal and Telecom 
Projects in WB 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 279-B2 

Expansion of Telecom Network 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 107-01 

Foreign Direct Investment in Telecom 
Sector 
(Deb. 23, Vol. IV, ~5-01-2004) 
Col. 464 

functioning of Telecom SYltem in 
Madhya Pradesh 
(Deb. ll, Vol. III, 21-07-2004) 
Col. 393-94 

Funds of Telecom Service in HilMChal 
Pradesh 
(Deb. 3, Vol. II, 07·07-2004) 
CoL 1S4-S6 
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Growth in Telecommunication Sector I Rates of Telecommunication Services 
(Deb. 13, Vol. III, 21-07-2004) (Deb. 8, Vol. II, 14.07·2004) 
Col. J5~ Col. 30-32 

Growth of Government Owned Telecom I Refunds of Money 
Companies (Deb. 23, Vol. IV, 25.0'·2004) 
(Deb. I B, vor. Ill, J '.OB-2004) CoI.44144 
Col. 376-7J 

Growth Rate in Telecom Sector 
(Deb. II, Vol. III, 18.0B-2004) 
CoI.l9J-92 

Import of Second Hand Telecom Capital 
Goods 
{Deb. 23, \bl.N,25-OB-2004)Col.1l6 

Interconnection Usage Charges 
(Deb. 23, Vol. IV, 25-0B-2004) 
Col. 111-12 

ModernisatiOn of Telecommunication 
System 
(Deb. 13, Vol. III, 21-07-2004) 
Gol. 21 7-24 

Need to imp[ove the telecommunication 
services in rural arelS, especially in 
Birbhum district, West Bengal 
(MUR377) 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.413·14 . 

Need to introduce mobile 
telecommunication facilities in the rural 
areas of Nasik Parliamentary 
Constituency, Maharashtra (MUR 377) 
(Deb. 18, Vol. III, 18-0B-2004) 
Col. 514 

Package for Telecom Industry 
(Deb. 23, Vol. IV, 25·08·2004) 
Col. 56-58 

Policy on Spectrum 
(Deb. 3, Vol. II, 07·07·2004) 
Col. 269 

Rank of India in IT Infrastructure and 
Telecommunication Competition 
(Deb. 8, Vol. II, 14-07-2004) 
Col2S7-SI 

Revamp ofTelecom Policy 
(Deb. 18, Vol. III, 18·08-2004) 
Col. 275 

Separate Fund for Rural 
Telecommunication Facility 
(Deb. 3, Vol. II, 07·07-2004) 
Col.~7 

Signing of Telecom Agreement with Sri 
Lanlta . 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 36 

Telecom Facitities to Rural and Urban 
Areas 
(Deb. 18, Vol. III, 18-08-2004) 
Co1.312-13 

Telecom Services in Himachal Pradesh 
(Deb. 18, Vol. III, 18-0B-2004) 
Col. 230-31 

Telecommunication Services in West 
Bengal 
(Deb. B, Vol. II, 14-07-2004) 
Col. 67 

Telecommunication Services in Rajasthan • 
(Deb. 23, Vol. IV, 25-08·2004) 
Col. 456-60 

Unified Licensin, Policy 
(Deb. 13, Vol. 111,21·07-2004) 
Co1.2l4-15 

~lephoDe 

Applications for Telephone Connection 
(Deb. 18. Vol. III, 18-08·2004) 
Col. 63-64 

Broadband Services 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 459-(;2 
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Collection of Telephone Bills through Post 
Offices and Banks 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 184 

Concessional Telephone Exchange 
Facility to Senior Citizens 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 710-1 I 

Establishment o(Virtual Private Network 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 94 

Excess Billing 
(Deb. 18, Vol. Ill, 18-01-2004) 
Col. 67 

Expansion of Telephone Services 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 260-61 

Failure afFixed Line Service 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 49-S I 

Faulty Telephone Bills 
(Deb. 18, Vol. III, 18-01-2004) 
Col 443-44 

Faulty Telephone Service in Maharashtra 
(Deb. 18, Vol. HI, 18-01-2004) 
Col. 119-90 

Functioning ofWLL Service 
(Deb. 18, Vol. III, 18-01-2004) 
Col. 447 

Growth in Telephony Services 
(Deb. II, Vol. III, 11-01-2.004) 
Col. 111 

Illegal Phone Racket 
(Deb. I. Vol. II. 14-07-2004) 
Col. 264-65 . 

Improving Rural T.lephone Network 
Service 
(Deb. 13. Vol. JII, 21-07-2004) 
Col. 380-81 

Increase in Customer's Facilities 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 205-01 

Increase in Telephone Density in Rural 
Areas 
(Deb. 23, Vol. IV, 25-08-2004) 
C01.4S4-S6 

Launching ofILD Services 
(Deb. 23. Vol. IV. 25-01-2004) 
Col. 610-1 I 

Lowest Tele-Density States . 
(Deb. 8, Vol. II, 14-07,-2004) 
Co1.213-14 

Need to ensure proper functionina of 
telephone services in Banda and 
Fatehpur districts of Uttar Pradesh 
(MUR377) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 427 

Need to ensure proper maintenance of the 
WLL System installed in Baluore 
Telecom Circle of Orissa (MUR 377) 
(Deb. I. Vol. II, OS-07 ~2004) 
Col. 212 

Need to ensure that the rural telephone 
subscribes ofDavanaere Parliamentary 
Constituency. Karnataka who have 
been provided telephone connections 
from urban exchanges are charled 
rental rates applicable to rural 
subscribers (MUR 377) 
(Deb. 23, Vol. IV. 25-01-2004) 
Col. 101-02 

Need to open new telephone exchanp in 
Saran district of Bihar so as to enable 
clearing the pending casel for 
telephone connections (MUR 377) 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 452 . 

Non-Functional ofPCO in Orilla 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 97 

Non-Functioning of Rural Telephonea 
(Deb. 23, Vol. IV. 25-08-2004) 
CoI.SJ6..37 
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Out of tum Quota in West Bcngal 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 478-79 

Pending Out of Tum Connection Cases 
(Deb. 3, Vol. II, 07-07-2004) 
CoJ.22O-22 

Pre-Paid and Post-Paid Telephone 
Connections 
(Deb. II, Vol. III, 11-08-2004) 
Col. 97·101 

Providing Telephone in Village Panchayat 

Telephone Connection in Arunachal 
Pradesh 
(Deb. II, Vol. III, 18-08-2004) 
Col. 238-39 

Telephone Connection in Gursaon 
(Deb. IB, Vol. Ill, IB-08-2004) 
Col. 66-67 

Telephone COMection in Rural and Urban 
Areas 
(Deb. II, Vol. III, 18-08-2004) 
Col. 28S-87 

(Deb. I, Vol. II, 14-07-2004) TelephoneCoMectionsbyMTNL 
Col. 230-31 (Deb. 23, Vol. IV, 2S-01-2004) 

Providing Telephones in Villages 
(Deb. 18, Vol. III, 18-01-2004) 
Col. 469-70 

Public Telephone Booths 
(Deb. I, Vol. II, 14-07-2004) 
Col. 24S-47 
(Deb. II, Vol. III, 
Col. 448 

Reduction in ISD Rates 

18-08-2004 ) 

(Deb. 23, Vol. IV, 2S-01-2004) 
Col. 699-700 

Reduction in STD Rates 
(Deb. 3, \bl. D, 07-07-2004) Col. 69 

Review of Criteria for Telephone Rentals 
(Deb. 8, Vol. II, 14·07-2004) 
CoI.20S.()6 

Rural Public Telephone 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 727·28 

Setting up ofWLL Towers in Satara 
(Deb. 3, Vol. II, 07-07-2004) 
CoL 69-72 

STD Facility 

Col. 729-30 
Telephone COMcctions to Registrants 

(Deb. 8, Vol. II, 14-07-2004) 
Col. 236-37 

Telephone COMections to Senior Citizens 
(Deb. 8, Vol. II, 14-O7-2004) Col. 104 

Telephone COMections to Villages 
(Deb. 13, Vol. III, 2]-07-2004) 
Col. 112-14 
(Deb. 18, Vol. III, 18-08-2004). 
Col. ]30-31 

Telepho~ Connections to Villages in 
Assam 
(Deb. 13, Vol. III, 2]-07-2004) 
Col. 427-21 

Telephone Connections under 
Discretionary Quota 
(Deb. 18, Vol. III, 18-01-2004) 
Col. 202-04 

Telephone Exchange with STD/ISD 
Facilities 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 60-61 

(Deb. 18, Vol. Ill, 18-01-2004) Telephone Facilities in Orissa 
CoI.444-4S (Deb. 13, Vol. III, 21-07-2004) 

StreamJinina Telephone Inquiryl 
Complaillll Services 
(Deb. 11. Vol. III, 18-08-2004) 
Col. 47-48 

C01.4S2-S3 
Telephone Facility in Iharkhand 

(Deb. 13, Vol. III, 21-07-2004) 
Col. 163-64 



SUBJECT INDEX 367 

Telephone Facility to Villages 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 404-10 

Telephone Services 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 233-46 

Village Public Telephone 
(Deb. 8, Vol. II. 14-07-2004) 
Col. 115-18 

Waiting List 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 87-88 

Expansion of Capacity of Telephone 
Exchanges 
(Deb. 13, Vol. III. 21-07-'2004) 
Col. 243 

Expansion of Capacity of Telephone 
Exchanges 
(Deb. 23, Vol. IV, 25-08-2004, 
CoI.568-n 

Functioning of Telephone Exchanges in 
Uttar Pradesh 
(Deb. 18, Vol. m, 18-08.2004) 
Col. 1 ()4..()5 

Waiting List for Landline and Mobile Linking of Telephone Exchanges with 
Phone Connections Optical Fibre Cable 
(Deb. 18, Vol. III, 18-08-2004) I (Deb. 13, Vol. III, 21-07-2004) 
Col. 183-88 I Col. 230-36 

Waiting List in Rajasthan 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 421-25 ' 

Waiting List of Landline and Mobile 
Telephone Connections 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 14445 

Waiting List of Telephone Connections 
(Deb. 8, Vol.' II, 14-07-2004) 
Col. 214-20 

Waiting List of Telephone Connections 
iABihar 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 230-33 

Waiting List of Telephone Connections 
in Maharashtra 
(Deb. 13, Vol. 111.21-07-2004) 
Col. 179-80 

WLL Towers in Maharashtra 
(Oeb. 23, Vol. IV, 25-08-2004) 
Col. 44849 

Telephone Exchange(s) 
C-DQT 256 Exchanges in Ladakh 

(Deb. 13, Vol. III, 21-07-2004) 
CoI.lSI-S2 

Maintenance of Telephone Exchanges 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 449 

Need to operationalise the newly set up 
telephone exchanges in Mandsaur, 
Neemach 'and Ratlam districts in 
Madhya Pradesh (MUR 377) 
(Deb. 13, Vol. Ill, 21-07-2004) 
Col.S02 

Optimum Utilisation of Capacity of 
Telephone Exchanges 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 142 

Problems being faced by the People of 
Lahual-Spiti and Chamba Districts due 
to Non-Functioning of Telephone 
Exchanges 
(Deb. 19, Vol. III, 19-08-2004) 
Col.40S-07 

Setting up of New Telephone Exchanges 
(Deb. 13, Vol. III. 21-07-2004) 
Col. 380 

~etting up of Telephone Exchange in 
Iharkhand 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 77-78 
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Telephone Exchange with STD/ISD 
Facilities 
(Deb. 8, Vol. II, 14-07-2004) 
CoI.~1 

Telephone Exchangcs Equipped with SID 
Facility 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.418-19 

Telephone Exchanges in Rajasthan 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 67' 

Telephone Exchangcs in Rural Areas of 
Punjab 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 241-42 

WLL Bued Telephone Exchanges 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 124-34 

Televlsjon 
Advertisements on Pay Channels 

(Deb. 14, Vol. III, .22-07-2004) 
COI.64-6S 

Foreign Channels 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 76 

Income tiom Serials 

Separate Statutory Authority (or Private 
TV Channels 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 334-35 

TV Transmitter Towers 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 124-25 

Telulu 
Declaration ofTelugu Language 

(Deb. 12, Vol. 1.11, 20-07-2004) 
Col. 209-1 I 

'lemple(s) 

Development of Infrastructure near 
Guruvayoor Temple 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 246-47 

Teaden 
Acceptance of Tenders 

(Deb. 15, Vol. III, 23-07-2004) 
Col. 46-47 

'leatll Fiaaaet eommluloa 

Allocation of funds to Assam by Tenth 
Finance Commission 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 53-54 

(Deb. 24, Vol. IV, 26-08-2004) TentbPlaa Col. 233-34 
Indian Channels in Pakistan 

(Deb. 14, Vol. III, 22-07-2004) 
Col. 39-40 

Issuing Licence for Channels 
(Deb. 14, ~I. HI, 22-47-20(4) Col. 246 

Kisan TV Channel 
(Deb. 16, \\)UU,I6-08-2004)CoI.436 

Need to take steps to preview the 
proanmmes of private TV channels 
with a view to eliminate airing of 
objectionable and vulgar shows 
(MUR377) 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 322 

Health Care in Tenth Plan 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 98-100 

Need to include the proposal for I Tipi' 
Project in 0Iand01i Wild Life SIrK:Iuary 
in Ihe Tenth Five Year Plan (MUR 377) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 428 

New Refmeries in Tenth Five Year Plan 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 161-62 

Outlay for Ra.ilway in Tenth Plan 
(Deb. 9, Vol. II, 15-07-2004) 
CoL 74-75 
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'Jerrorlsm 

Activities ofiSl1 AI-Quaeda 
(Deb. 17, Vol. Ill, 17-01-2004) 
Col. 32-33 

Attack on Parliament House 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 104 

Construction ofYatri N iwas 
(Deb. II, Vol. III, 19-07-2004) 
Col. 334-3S 

Extradition of 1993 Bomb Blasts Accused 
(Deb. II, Vol. III, 11-01-2004) 
Col. 199-200 

Freezing of Assets of Terrorists 

Terrorist Attacks on Army Camps 
(Deb. 9, Vol. II, I S-07-2004) 
Col. 99-100 

Training Camps in Pok 
(Deb. 9, Vol. °11, IS-07-2004) 
Col. 19-20 

Visit of US Coordinator for Counter-
Terrorism 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 431 

Terrorist 

Anti-Terrorist Force 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 310 

(Deb. 2, Vol. II, 06-07-2004) Tenboolm 
Col. 96-103 

Joint Operations against Terrorism 
(Deb. I, Vol. II, 14-07-2004) 
COI.84-8S 

Joint Working Group Against Terrorism 
(Deb. 18, Vol. III, 18-01-2004) 
Col. 439 

Review of School Textbooks 
(Deb. 2, Vol. II, 06-07-2004) 
CoI.IS-86 

Testiff 

Closure ofTextile Mills 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 107-09 

NOO Nexus with Terrorists Competition from China in Textiles 
(Deb. 23, Vol. IV, 2S-01-2004) (Deb. S, Vol. II, 09-07-2004) 
Col. 223-2S Col. S 1-'3 

NGOs Assisting Terrorist Groups in Nor1h 
East 
(Deb. 12, Vol. Ill, 20-07-2004) 
Col. 29-30 

Peace Bonus to States 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 37S-76 

Decline in Textile Trade 
(Deb. 10, Vol. II, 16-07-2004) 
CoI.I6U9 

Establishment of Bodoland Institute of 
Textile and Fabion Technology 
(Deb. 20, Vol. VIII, 20-01-2004) 
CoI.212-14 

Repatriation ofDawood Ibrahim Export of Clothes 
(Deb. 23, Vol. IV, 2S-01-2004) (Deb. 10, Vol. II, J6-07-2004) 
Col. 163-64 Col. I04-OS 

Revival of Training Camps in PoR 
(Deb. 3, Vol. II, 01-07-2004) 
Col. 93-94 

Talks with Neighbouring Countries on 
Tenorism 
(Deb. 12, 'kl. m.2().()7-2004)CoI.1l-12 

Need to set up a Textile Park and re-open 
the closed textile mills in Sholapur 
Parliamentary Constituency, 
Maharashtra (MUR 377) 
(Deb. 19, Vol. III, 19-01-2004) 
CoU2l 
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Need to set up textile puks and to reopen I Than-nd 
the closed textile mills in Sholapur I Agreement between India and Thailand 
Parliamentary Constituency, (Deb. 20, Vol. VIII, 20-08-2004) 
Maharashtra (MUR 377) Col. 166 
(Deb. 9, Vol. II, I S"()7-2004) Col. 449 

Prices of Cotton 
Th.I._emia 

(Deb. 20, Vol. V~II, 20-08-2004) 
Col.307"()S 

Prevention of Thai assaemi a 

Problems of Kani Shawl Artisans 

(Deb. 13, Vol. III, 21-07-2004) 
Col. 116-17 

(Deb. 20, Vol. VIII, 20-0S-2004) Theft 

Col. 59-60 Theft of Painting 
Production ofTextiles (Deb. 24, Vol. IV, 26-08-2004) 

(Deb. 20, Vol. VIII, 20-08-2004) I Col. 65 
Col. 198-202 Theft Cases 

Productivity of Power looms and Textiles Sale of Stolen Vehicles 
(Deb.S, Vol. II, 09.()7-2004) Col. 231 (Deb. 17, Vol. III, 17-08-2004) 

Revision of Textile Policy Col. 409-10 
(Deb. 15, Vol. III, 23-07-2004) Theft Cases in Chikhla Mines 
Col. 278 (Deb. 23, Vol. IV, 25-08-2004) 

Strike by Kohinoor Mills, Mumbai Col 290-91 
(Deb. 20, Vol. VIII, 20-08-2004) Theft from National Museum 
Col. 239 (Deb. 9, Vol. II, 15-07-2004) 

Textile Mills in Orissa Col. 286 
(Deb. 10, Vol. II, 16-07-2004) Theft in Museum 
Col. 239-40 (Deb. 23, Vol. IV, 2S-08~2004) 

Testile Mills Col. 313-14 
Closure ofTextiie Mills 

(Deb. 10, Vol. II, 16-07-2004) 
Col. 107-09 

Package for Textile Processing Units 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 17-18 

Theft in Rail Museum 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 109-11 

Theft of Cable 
(Deb. 13, Vol. Ill, 21-07-2004) 
CoI.2S3-S4 

Sale of Excess Land Theft of Children in Government Hospitals 
(Deb. 5, Vol. II, 09-07-2004) (Deb. 23. Vol. IV, 25-08-2004) 
Col. 59-70 Col. 499-500 

Scheme for Small Textile Mills I Theft ofKVPs and NSCs 
(Deb. IS, Vol. III, 23-07-2004) I (Deb. 18, Vol. Ill, 18-08-2004) 
Col. 26-30 Col. 150-68 

Taxes on Textile Industry 
(Deb. 1 S, Vol. III. 23-07-2004) 
Col. 143-44 

Theft ofNobel Prize Medal 
(Deb. 2, Vol. II. 06-07-2004) 
Col. 71-72 
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Theft of Security Papers 
(Deb. 10, Vol. II, 16-07-2004) 
CoI.234-3S 

Thermal Power Plants 
Closure ofBokaro Thennal Power Plant 

(Deb. 23, Vol. IV, 2S-01-2004) 
COl.2S9 

Closure of Units ofKota Thennal Power 
Plant 
(Deb. 12, \\>1. m, 20-07-2004) Col. 5 I 

Displaced Families of Mejia Thermal 
Power Project 
(Deb. 17, Vol. III, 17-01-2004) 
Col. I SO-S I 

Environmental Clearance for Thermal 
Power Project 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 277-71 

Funds for the Expansion ofThennal Power 
Plants in Bihar 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 91-93 

Setting up of a Thermal Power Project in 
Jharkhand 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 167-61 

Tiler 
Missing of Tiger Cubs 

(Deb. I, Vol. II, 05-07-2004) 
Col. 243-44 

Need to include the proposal for a Tiger 
Project in Chandoli Wild Life Sanctuary 
in the Tenth Five Year Plan (MUR 377) 
(Deb. 7, Vol. II, 13-07-2004) Col. 421 

Protection and Preservation of Tiger 
Habitats 
(Deb. 16, \\>1.1II. 16-01-2004)CoI. 191 

Tissue Culture 
Promotion of Tissue Culture 

(Deb. 16, Vol. III, 16-01-2004) 
Col.2SO-SI 

1bbec:co 
Ban on Gutka and other Tobacco Products 

(Deb. I, Vol. n, 14-07-2004) 
Col. 23S-36 

Death of Tobacco Farmers in Andhra 
Pradesh 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 132 

Lending to Tobacco Farmers 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 144-46 

Need to provide; financial assistance to 
the Government of Andhra Pradesh for 
extending help to FCV tobacco 
cultivators (MUR 377) 
(Deb. 12, \\>1.111, 20-07-2004) Col. 324 

Settlement oflnsurance Claims of Tobacco 
Farmers 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 201-03 

Special Package for Tobacco Farmers 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 10-11 

Support Price of Tobacco 
(Deb. 5, Vol. II, 09-07·2004) 
Col. 11-82 

Timely Relief to Tobacco Growers 
(Deb. 20, Vol. VIII, 20-01-2004) 
COI.2S3-S4 

Tobacco Exports 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 179-80 
(Deb. ) 5, Vol. III, 23-07-2004) 
Col. 140-42 

1bbllcc:o Board 
Tobacco Board - Elections 

(Deb. 20, \\>1. VIII. 20-08-2(04) Col. 342 
Toilets 
Toilets Facilities in Rural Areas 

(Deb. 19, Vol. III, 19-01-2004) 
Col. 329-30 
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1bU'Jal 
Toll Tax 

(Deb. 3, Vol. II, 07-07-2004) 
Col. I 53-S4 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 682-83 

Tour P.cule 
Tour Package for Lahore-Delhi Bus 

Passengers 
(Deb. 23, Vol. IV, 25-08-2004) 
ColA 13 

1burilm 

Adventure Tourism 
(Deb. 16, Vol. III, 16-08-2004) 
Co1.4S7·S1 

Allocation for Tourism Sector 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 38 

Amount Spent by Government on Tourism 
Projects 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 367-69 

Arrival of Foreign Tourists 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 60-61 

Assets of India Tourism Finance 
Corporation 
(Deb. I, Vol. II, 05-07-2004) 
Col. 95 

Auistance to Jammu and Kashmir for 
Dewlopment of Tourist Spots 
(Deb. 1, Vol. II, 05-07-2004) 
CoI.167~ 

Assistance to States for Development of 
Tourists Spots 
(Deb. 16, Vol. III, 16-01-2004) 
0,1.422·23 

Conc:euion to Senior Citizens on PIckap 
Toun 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 249-SO 

Construction ofHathi Gram 
(Deb. 21, \bl. JY, 23-08-20(4) Col. 157 

Conversion of Sanchi as International 
Tourist Spot in Madhya Pradesh 
(Deb. I, Vol. II. 05-07-2004) 
Col. 24041 

Creation of Tourism Estate Zone 
(Deb. 6, Vol. II. 12-07-2004) 
Col. 37S-77 

Declaration of Tourist Spots as National 
Tourist Centres 
(Deb. I, Vol. II, 05-07-2004) 
Col. 223-25 

Decline in Foreign Tourists 
(Deb. I, Vol. II, 05-07-2004) 
Col. 174 

Development of Inftastructure at Tourist 
Centres 
(Deb. 6, Vol. II. 12-07-2004) 
Col. 372-73 

Development of Tourism 
(Deb. II, Vol. III. 19-07-2004) 
Col. 134-38 

Development ofTourism Circuits 
(Deb. I, Vol. II, 05-07-2004) 
Col. 230 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 271-72 

Development ofTourism Circuits through 
Foreign Agencies 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 227-28 

Development of Tourism in ActN Islands 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 452-S3 

Development of Tourism in Andhr. 
Pradesh 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 41 1 

Development of Tourism Resorts 
(Deb. 21, Vol. IV, 23-08-2004) 
CoI.20S 
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Development of Tourist Places in 
Rajasthan 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 260-62 

Development of Tourist Spots in Andhra 
Pradesh 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 169-70 

Eca-Tourism 
(Deb. II,. Vol. III, 19-07-2004) 
CoI.2S2-S6 ' 

Expansion of Forest Cover and Promotion 
ofEca-Tourism 
(Deb. 21, Vol. IV, 23-08-2004) 
Co1.211-12 

Expenditure in Tourism Sector 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 269-70 

Foreign 'Exchange Earnings through 
Tourism 
(Deb. II, Vol. III, 19-07-2004) 
Col. 43-44 

Foreign Loan for Development ofTourist 
Places 
(Deb. 11, Vol. III,' 19-07-2004) 
Col. 223-24 

Heritage and Eco-Tourism 
(Deb. II, Vol. III, 19-07-2004) 
Col. 165..(;7 

Hovercraft Tourism 
(Deb. 16, Vol. Ill, 16-08-2004) 
CoJ.318 

Integrated inter-state Tourist Route in 
North-East 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 137 

Looting of Foreign Tourists 
(Deb. I, Vol. II, 05-07-2004) 
Col. 83-84 

Medical Tourism 
(Deb. 11, Vol. III, 19-07-2004) I 
Col. 63-64 

Misutilisation of Funds for Tourism 
Projects 
(Deb. 16, Vol. III, 16-08-2004) 
CoI.l85 

Need to desilt the Sarasanka Dighi Tank 
at Dantan in Paschim Midnapore 
District of West Bengal owing to its 
utility in enabling promotion of 
agricultural activities as well as tourism 
(MUR377) 
(Deb. 13, Vol. III, 21-07-2004) 
Col. S()4.()S 

Need to develop Daringibadi in Orissa as 
a tourist resort by extending Central 
assistance (MUR 377) 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 512-13 

Need to develop Kurukshetra as a 
prominent tourist destination 
(MUR3n) 
(Deb. 19, Vol. III, 19-08-2004) 
Col.419 

Need to develop the unused. airports at 
Amarda road and Jharsuguda in Orissa 
with a view to promote tourism trade 
and industry in the area (MUR 377) 
(Deb. 16, Vol. III, 16-08-2004) Col. 544 

Need to extend adequate Central 
assistance for development of tourism 
in the State ofRajastlWt (MUR 3n) 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 421-22 

Need to promote tourism in Gonda District 
of U.P. with a view to generate 
additional employment for the local 
youths (MUR 377) 
(Deb. 21, Vol. Iv, 23-08-2004) Col. 450 

Need to provide financial assistance to 
the Government of Uttar Pradesh for 
development of Tourism at Estate 
Charkhari in Mahoba (MUR 377) 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 327 



374 LOK SABHA 

Ongoing Tourism Project 
(Deb. I, Vol. II, 05-07-2004) 
Col. 99-104 

Packages to States fN Tourism 
Development 
(Deb. 21, Vol. IV, 23-08-2004) 
CoI.3S8-62 

Private Tourists Agencies 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 297-302 

Promotion ofTourism in Gujarat 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 157-S8 

Recognition to Dewa Sharief as Tourist 
Spot 
(Deb. II, Vol. III, 19-07-2004) 
Col. 97 

Release of Grant and Soft Loans to Shikara 
and Boat Owners 
(Deb. 16. Vol. III, 16-08-2004) 
Col. 161-62 

Tourism Development in Gujarat 
(Deb. 16, Vol. III, 1~8-2004)Cot 338 

Tourism Development in Madhya Pradesh 
(Deb. 1, Vol. II, OS-07-2004) 
CoI.143-4S 

Tourism Development in Tamil Nadu 
(Deb. I, Vol. II, OS-07-2004) 
Col. 206-07 

Tourism Projects 
(Deb. I. Vol. II, 05-07-2004) 
Col. 246-48 
(Deb. 21. Vol. IV, 23-08-2004) 
Col. 31-33 

Tourism Projects in Andhra Pradesh 
(Deb. II, Vol. III, 19-07-2004) 
CoI.IS8-60 

Tourist Cards for Foreign Tourists 
(Deb. 16, Vol. III. 16-08-2004) 
Col. 188-90 

Tourist Centres 
(Deb. 21, Vol. IV, 23-01-2004) 

Review of On-going Tourism Projects Col. 164-65,374 
(Deb. 16, Vol. III, 16-01-2004)· Tourist Information Centres 
Col. 157-60 (Deb.lI, \b1.U1, 19~7-2004)CoI.1I3 

Scheme for Developing Tourism Industry 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 221 

Setting up of Committee for Tourism 
Development 
(Deb. II, Vol. III, I ~7-2004) Col. 41 

Setting UJI of Golf Course and Tourism 
Complex in Rajasthan 
{Deb. 21, \bl. Iv, 23-08-2004) Col. 287 . 

Tourist Police for foreign tourists in Delhi 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 163-64 

Visit of Tourists 
(Deb. 6, Vol. II. 12-07-2004) 
Col. 350-51 

Visit of Tourists to Jammu and Kashmir 
(Deb. I, Vol. II, 05-07-2004) 
Col. 245-46 

Solar Rickshaws at Tourist Places 
(Deb. 6, Vol. II, 12-07-2004) TO:licSubitanees 
Col. 278 Effects of Toxic Substances 

Sub-Continental Tourism (Deb. 18, \bl. m, 1 ~8-2(04) Col. 129 
(Deb. I, Vol. II, 05-07-2004) Tracton 
Col. 105-06 

Tourism Developm_ in Assam 
(Deb. I, Vol. U, 05-07-2004) 
Col. 72-73 

Production of Tractors and AsriculturaJ 
Implements 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 328-29 
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Trade 
Foodgrains Export by Private Traders 

(Deb. 21, Vol. IV, 23-08-2004) 
Co1.67~8 

Fraudulent Foreign Trade 
(Deb. 10, Vol. II, 16-07-2004) 
Co1.213-14 

Free Trade Agreement 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 32-36 

India China Bilateral Trade 
(Deb. 10, Vol. II, 16-07~2004) 
Col. 2.50-51 

Indo-China Agreement 
(Deb. 1.5, Vol. III, 23-07-2004) 
Col. 25-26 

New Foreign Trade Policy 
(Deb. S, Vol. II, 09-07-2004) 
Col. 223-24 ' 

Panel to Finalise Trade lisues 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 193-94 

Rehabilitation ofShahtoos Shawls Traders 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 424-25 

Labour Organisation registered in Country 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 412 

Recognition of Trade Union 
(Deb. 9, Vol. II, 1.5-07-2004) 
Col. 288-90 

Tnditionallndultria 
Condition of Traditional and Cottage 

Industries 
(Deb. 8, Vol. II, 14-07-2004) 
Co1.63~ 

Regeneration of traditional Industries-
B.G. Presentation 
(Deb. 4, \i>1.II, 08-07-2004) Col. 19 

TncUtioDal VocatioDs 
According Status of SSI to Traditional 

Vocations 
(Deb. 13, Vol. IIJ, 21-07-2004) 
Col. 1.505-.56 

Tn me Pollee 
Traffic Police Personnel Caught Red 

Handed 
(Deb. 7, Vol. II, 13-07-2004) 
COI.2S6-S8 

Tnial 
Trade CellCre Mobile Library-Cum-Bookstall in Trains 

(Deb. S, Vol. II, 09-07-2004) (Deb. 24, Vol. IV, 26-08-2004) 
Col. 23.5-36 Col. 289-90 

Trade Relations with Mexico 
(Deb. 10, Vol. 11, 16-07-2004) 
Col. 95-96 

Trade with China and Myanmar 
(Deb. 20, \i>l. VUI, 20-08-2004) Col. 139 

Trade with SAARC Countries 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 230 

TndeUaIoas 
Approved Trade Unions in Indian 

Railways 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 1)3-)6 

Need to run a to and fro fut passenger 
train in the day time between Kolkata 
and Murshidabad in West Bensal 
(MUR377) 
(Deb. 23, \bl. Iv, 25-08-20(4) Col. 799 

Reservation Quota for VIPs in Trains 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 78-79 

TnDlpO .... doa 
Constitution of sub-Group on 

Transportation and Demand 
(Deb. 24, Vol. IV. 26-08-2004) 
CoI.)89 
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Tran~portation of Perishable Goods 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 107-08 

Transportation of Vegetables 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 188 

Travel Alents 
Remittance of Due!! by Travel Agents 

(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 206-12 

Treaties 
Double Taxation Avoidance Treaty 

(Deb. 20, Vol. VIII, 20-08-2004) 
CoI.SI-52 

Extradition Treaty between India and 
Portugal 
(Deb. 18, Vol. Ill, 11-08-2004) 
Col. 231-32 

Indus-Water Treaty 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 219-20 

Trees 
Fruit Bearing Trees along the sides of 

National Highways 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 92 

Illegal Felling of Trees 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 47-58 

Tribal Co-operative Marketlna 
Development Federation . 

Functions Perfonned by TRIFED 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 33640 

Setting up TRIFED 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 386-88 

TRIFED 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 13 ... 1 

nibunal 
Eradi Tribunals 

(Deb. 16, Vol. III, 16-01-2004) 
Col. 315-16 

nipura 
Implementation of PMGSY through 

Central Agencies 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 345-46 

Need to accord approval for funding the 
setting up of a Medical College in the 
State ofTripura (MUR 377) 
(Deb. 13, VoI.JU, 21-07-2004) Col. 503 

Need to rcleese withheld portion of Non-
Plan Gap Grant to the Government of 
Trirura(MUR377) 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 328-29 

Power Plant by ONGC in Gujarat and 
Tripura • 
(Deb. 19, Vol. III, 19-08-2(04) Col. 347 

Shortage of Wagons in Tripura 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 132 

Trucks 
Travel Time for Trucks 

(Deb. 13, Vol. ID,2I-07-20(4) Col. 96 
Tuberculosis Assoc:lation or India 
Tuberculosis Association of India-

Election 
(Deb. 18, Vol. III, I 8-08-20(4) Col. 481 

Tubewelll 
Scheme for DiUing ofTubewells 

(Deb. J 6, Vol. Ill, 16-08-2004) 
Col. 327 

Tunnel 
Need to provide adequate funds for the 

construction of Rohtang Tunnel and a 
bypass at Manali, Himachal Pradesh 
(MUR377) 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 388-89 
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'I1Irt". 
Threat to Olive Ridley Turtle. 

(Deb. 16, Vol. III, 16-01-2004) 
Col. 129 

'!Wo Cilild Norm 
One ChildlTwo Child Norm Policy 

(Deb. I, Vol. II, 14-07-2004) 
Col. 220-21 

~Menace 

Typhoid Menace 
(Deb. I, Vol. II, 14-07-2004) 
Col. 59 

Umpires 
National Umpire Academy 

(Deb. 6, Vol. II, 12-07-2004) 
Col. 277-71 

UN Security Coundl 

Permanent Membership of Security 
Council 

Unautborised PenoDl 
Entry of Unauthorised Penons in Trains 

(Deb. 9, Vol. II, 15-07-2004) 
Co1.65~ 

UNOP 
UNDP Funding for Food Security 

(Deb. 16, Vol. III, 16-01-2004) 
CoI.37~77 

Unemployment 
Allohnent of Bookstalls to Unemployed 

Graduates 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 249 

Assault on Poverty and Unemployment-
B.G Presentation 
(Deb. 4, Vol. II, 01-07-2004) 
Col. 5-7 

Bank Loan to Poor and Unemployed 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 261-76 

(Deb. 3, Vol. 
Col. 43 

Unani Medicine 

11, 07-07-2004) Committee on Poverty and Unemployment 
(Deb. 18, Vol. III, 18-01-2004) 
Col. 15-86 

Unani Medicine Course 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 701 

Unani Medicine for AIDS 
(Deb. 23, Vol. IV, 25-01-2004) 
CoI.60B 

Unauthorised Constructions 

Need to regularise the unauthorised 
colonies in Delhi (MUR 377) 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 446 

Itegularisation of Unauthorised Colonies 
(Deb. 12, Vol. III, 20-07-2004) 
Cor. 277-7S 

Unauthorised Constructions 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 40-46 

Reported closure of a number of Tea 
Gardens in West Bengal, Assam, Tamil 
Nadu and Kerala resulting in 
unemployment of thousands of 
workers and steps taken by the 
Government in regard thereto. (CA) 
(Deb. 13, Vol. III, 21-07-2004) 
CoI.475-94 

Schemes for Unemployment Educated 
Persons 
(Deb. 14, Vol. lII, 22-07-2004) 
Col. 135-36 

Unemployed Persons Below Poverty Line 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 363-64 

Unemployment Crisis 
(Deb. I, Vol. II, 05-07-2004) 
Col. 211-20 
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Unemployment in JclK Unit Trust or India 
(Deb. 17, Vol. III, 17-01-2004) Investment made by UTI 
CoL 161-62 (Deb. 10, Vol. II, 16-07-2004) 

Unemployment in Urban Areas COI.44-S2 
(Deb. 12, Vol. III, 20-07-2004) MergerofUTJand lOBI Bank 
CoL 295-96 (Deb. 10, Vol. lI, 16-07-2004) 

Unemployroent People in RuralArcas Col. 113 
(Deb. 14, Vol. Ill, 22-07-2004) Scrapping of UTI MIP Scheme 
Col. 147-41 (Deb. 20, Vol. VIII, 20-01-2004) 

Vocational Training to Unemployed Col. 89 
Persons United Anb EDllntes 
(Deb. 21, Vol. IV, 23-01-2004) 
Co1.279-80 

UNESCO 
Monuments Recognised by UNESCO 

Mitigation of Difficulties of Job Seekers 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 99 

UAEExpons 
(Deb. 9, Vol. II, IS-07-2004) (Deb. 20, Vol. VllI, 20-08-2004) 
Col. 82-87 

Col. 279-80 
Uniform Civil Code 
Uniform Civil Code 

United Kingdom 

(Deb. 5, Vol. II, 09.07-2004) Direct Funding to Panchayats by U.K. 
CoI.20J-02 (Deb. 24, Vol. IV, 26-08-2004) 

Uniform Polley 
Uniform Policy for Small Hydro Power 

Projects 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 12-16 

U'" Carbide Funds 
Union Carbide Funds 

(Deb. 23,. Vol. IV, 25-08-2004) 
Col. 176-77 

Ualoa Carbide'. Factory 
Cleaning of Union Carbide's Factory 

(Deb. 2, Vol. 11,06-07-2004) Col. 212 
VnionTerritory 
Democritic set up in UT 

(Deb. 2, Vol. II, 06-07-2004) 
Col. 275-76 

Col.3SS 
India-UK Agreement 

(Deb. 16, Vol. III, 16-08-2004) 
Col. 210 

Indo-UK Collaboration in 
Higher Education 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 29-30 

Training oflndian Police Personnel in UK 
and France 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 29J-92 

United N,tIoDl 

International Conference on UN and the 
New Threats 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 84-85 

.. 

Freedom Fighters' Pension in UT 
(Deb. 17, Vol. Ill, 17-01-2004) 
Colt 20-2 1 

Reforming United Nations 
(Deb. 3, Vol. II, 07-07-2004) ~ 
Col. 111-12 
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Sending Indian Troops to Sudan 
(Deb. 18, Vol. III, 111-08-2004) 
Col. 345-46 

U.N. Charter of Right of Children 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 197 

Vnited Natlo.1 EnvirODmental 
Procram •• 

UNEP Report on Environmental Refugees 
(Deb. I, Vol. II, 05-07-2004) 
Col. 271 

Vlliteel States of AlDerica 
FTA with US in Service Sector 

(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 322 

Improving Cultural Relations with the US 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 692-93 

Indo-US Conference on Space Science 
(Deb. a, Vol. II, 14-07-2(04) 
CoI.I08~ 

Indo-US Talks on Proliferation 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 209 

Indo-US Venture for Eliminating Child 
Labour 
(.Deb. I, Vol. II, 05-07-2004) 
Col. 105-06 

Lifting of Sanctions by US 
(Deb. IB, Vol. III, 11-08-2004) 
CoI.59~1 

Projects Delayed due to Imposition of 
Sanctions 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 334 

Military Ties with USA 
(Deb. 14. Vol. III, 22-07-2004) 
Col. 229 

Restriction of the Import in USA 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 107 

Strengthening 1ndo-US Ties 
(Deb. 3, Vol. II, 07~7 -20(4) Col. 227 

US Market in Indian Phanna 
(Deb. 2, Vol. II, 06-07-2004) 
CoJ.428 

Visit of US Coordinator for Counter-
Terrorism 
(Deb. 13. Vol. III, 21-07-2004) 
CoJ.431 

Universities 
Appoinbnents in Delhi University 

(Deb. 12, Vol. III, 20-07-2004) 
CoJ.II6-17 

Banaras Hindu University 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 198-200 

Central University Status to 
State Universities 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 342-43 

Compact University 
(Deb. 7. Vol. II, 13-07-2004) 
Col. 257 

Court of University of Delhi 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 416 

Cukural University 
(Deb. 7, Vol. II, 13-07-2004) 

• CoI.340 
Fake Universities and Institutions 

(Deb. 7, Vol. II, 13-07-2004) 
Col. 173-76 

FW1ds to Colleges and Universities 
(Deb. 7, Vol. II, 13-07-2004) 
CoJ.389 

Grants to State Universities 
(Deb. 7, Vol. II, 13-01;;2-(04) 
Col. 91-93 

Grants to Universities 
(Deb. 17, Vol. III, 17-08-2004) 
CoI.3J9 
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I.P. University 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 406 

Need to accord the status of a 
Central University to Guru Ohasidas 
Univera.ity in Bilaspur district, 
Chhattisgarh (MUR 377) 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 502-03 

Performapce ofUnivenities 

Unorpnised Sedor 

National Commissions for Unorganised 
Sector 
(Deb. 16, Vol. III, 16-08-2004) Col. 359 

Unproduetlve ExpendIture 
Unproductive Expenditure 

(Deb. 24, Vol. IV, 26-08-2004). 
Col. 82-83 

UnDium Plant 
Uranium Plant in Jharkhand 

(Deb. 7, Vol. II, 13-07-2004) (Deb. 3, Vol. II, 07-07-2004) 
Col. 269 Col. 106-07 

Private Universities 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 419-26 

Setting up of Open Universities 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 257 

Univenity of Allahabad Bill, 2004-(lnt.) 
(Deb. S, Vol. II, 09-07-2004) 
Col. 330 

Vacancies of Teaching and Non-Teaching 
Staff 
(Deb. 17; Vol. III, 17-08-2004) 
CoL 321-24 

Forest University Status to Van 
Anusandhan Kendras 
(Deb. 1 J, Vol. III, 19-07-2004) 
Col. 147-48 

Univenity Gnnts Commiulon 
Environmental Science in UOC Eligibility 

Test for NET 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 122-23 

Imposing Gurudakshina Tax by UOC on 
Graduates 
(Deb. 2, Vol. II, 06-07-2004) 
CoL 306-07 

Seuing up of Autonomous Colleges 
(Deb. 2, Vol. II, 06-07-2004) 
Co1.217-18 

U .... n Development 
Allocation of Funds under Urban 

Development Schemes 
(Deb. 2, Vol. II, 06-07-2004) 
CoJ.211-12 

Construction of Additional Floors in 
Existing Buildings 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 259-60 

Cooperative Banks in Urban Areas 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 225-26 

Development of Cities 
(Deb. 17, Vol.m,17-o8-20(4)CoI. 78 

Development of Towns under IDSMT 
Scheme 
(Deb. 23., Vol. IV, 25-08-2004) 
Col. 342-43 

Implementation of Orders by Development 
Agencies 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 124 

Pending Proposals of Urban Development 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 393402 

• 

Proposals of Urban Development Sent by 
Madhya Pradesh 
(Deb. 23, Vol. IV, 25-08-2004) 1> 
Col. 325-26 
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Public Sector Banks in RuraJIUrbanAreas 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 198-202 

Unemployment in Urban Areas 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 29S-96 

, Utilization of Funds by Maharashtra 
(Deb. 23, Vol. IV, 25-08-2004) 
Co1.337-38 

U .... nisldoa 
Development of New Satellite Cities 

Around Metropolitan Cities 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 99-100 

Urdu 

Appoinbnent of Urdu Teachers 
(Deb. 17, Vol. III, 17-08-2004) 
CoI.210 

Promotion of Urdu Language 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 106-07 

Urdu DTP Centres 
(Deb. 12, Vol. HI, 20-07-2004) 
Col. 178 

Urea 
Usc of Urea for Fertility of Agriculture 

Land 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 269-70 

UtilllatiOD orWater 

Amounts Earned through Royalty from 
States 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col.lSO-SI 

Assistance under New Agriculture Policy 
inU.P. 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 73-74 

Bridges in U~ Pradesh 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 242' 

Closure of Sugar Mills in Ealt 
Uttar Pradesh 
(Deb. 6, Vol. II, 12-07-2004) 
CoL 351-53 

Complaints lIainst Ticket Clerks 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 69 .. 

Comprehensive Plan for Infrastructure 
Development 
(Deb. 13, Vol. III, 21-07-2004) 
CoL 429-30 

Construction of Over bridle Near Palhani 
Railway StatiQn in U.P. 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 52 

Construction of Road Over Bridae in U.P. 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 133-34 

Construction of ROB in UUII' Pradesh 
(Deb. 9, Vol. II, 15-07-2004) 

Unutiliscd Water Col. 336-40 
(Deb. II, Vol. III, 19-07-2004) Cons1JUctionofStldiwnsinUaarPradesh 
Col. 35-36 (Deb. 6, Vol. II. 12-07-2004) 

Uttar Pndellt CoL 232-34 
Acquisition of Land for Air Force Buo 

(Deb. 24, Vol. IV, 26-08-2004) 
CoL 167-68 

Amount Spent by JOC and Hindustan 
Petroleum on JRO in UUII' Pradesh 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 234-35 

Declaration ofBanda-Behraich Hipway 
asNH 
(Deb. 13, Vol. III, 21-07-2004) 
Col. lSI-59 

Demand and Supply of Power ill U.P. 
(Deb. 2, Vol. II, 06-07-2004) 
CoL21J.1S 
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Discrimination of workers of Swadeshi 
Politex, Ghaziabad 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 102..03 

Economic Package to Uttar Pradesh 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 55 

Financial Package to J&:K and U .P. 
(Deb. 17, Vol. Ill, .7-01-2004) 
Col. 114 

Financial Package to Uttar Pradesh 
(Deb .• , Vol. II, 14-07-2004) 
Col. 11-12 

Fire in Betalpur Oil Depot 
(Deb. 24,.\bI.1\I, 26-08-20(4) Col. 97 

Fodder Development Works 
(Deb. 21, Vol. IV, 23-01-2004) 
CoI.IS2-S3 

Functioning of Telephone Exchanges in 
Uttar Pradesh 
(Deb. II, Vol. III, 11-01-2004) 
Col. 1()4..()S 

Funds for Fishery Sector in Uttar Pndesh 
(Deb. II, Vol. III, 19-07-2004) 
Col. 133 

Funds to States for Development Projects 
and Canals 
(Deb. 16, Vol. III, 16-01-2004) 
Co}. 453-54, 464 

High Court Bench in Western Uttar 
. Pradesh 

(Deb. S, Vol. II, 09-07-2004) 
CoI.lIl-12 

Integrated Sugar Complex 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 250-5 I 

International Hub Airport at NIIPW/A .... 
(Deb. S, Vol. II, 09-07-2004) 
Col. 126-27 

Linking Nainital to Agra wi~ NH 
(Deb.' II, Vol; III, 11-08-2004) 
cOl. 12-83 

Maintenance of National Highways in 
Uttar Pradesh 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 74 

Misuse of Post by Railway Officials 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 347 

Need to provide relief to the people 
affected due to severe cyclone in 
Gonda district, Uttar Prade.1a 
(MUR317) 
(Deb. 3, Vol. II, 07-07-2004) 
CoLJ29 

Need for collltnlCtion of a bridp over 
riverG.,.. in Buur, U.P. (MUR 377) 
(Deb. 21, Vol. IV, 23-01-2004) 
CoI.4SO 

Need for repair and double-laning of raid 
between Bidharghat and Kannaini in 
Khalilabad ParlianlerUry Constiluency, 
U.P. (MUR 377) 
(Deb. 3, - Vol. II, 07-07-2004) 
Col. 329-30 

Need to construct a new bridp linkina 
Unnao with lCanpur in Uttar Pradesh 
(MUR377)" 
(Deb. 13, \\)1. m. 21-07-20(4) Col. 504 

Need to construct a new bridge on river 
Gomti at launpur, Uttar Pradesh 
(MUR377) 
(Deb. 13, Vol. m, 2 1-07-20(4) Col. S03 

NceclJo construct embankments on rivers 
in Maharajpnj, Uttar Pradesh with a 
view to protect it from flood water of 
rivers originating from Nepal 
(MUR377) 
{Deb. 7, 'bI.U, 13..o7-2(04)CoI.424 

Need to doubling and electrification of 
Ihansi-Banda, Banda-Manikpur and 
Sanda-Kanpur railway routes 
(MUR377) 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 503 
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Need to ensure adequate supply of gas at 
economical rates to the glass industrial 
Units in Firozabad, U .P. with a view to 
make them viable (MUR 377) 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 414 

Need to ensure proper functioning of 
telephone services in Banda and 
Fatehpur districts of Uttar Pradesh 
(MUR377) . 
(Deb. 7, Vol. II. 13-07-2004) 
Col. 427 

Need to ensure proper maintenance of 
National Hiahways between Deoria 
and Balia in U.P.(MUR 377) 
(Deb. 23. Vol. IV. 25-0S-2004) 
Col. SOl 

Need to release funds to the Government 
of Uttar Pradesh for enabling 
settlement of dues to sugarcane 
growers in the State (MUR 3 77~ 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 426-27 

Need to set up an office of Army 
Recruitmeat Board at Allahabad, Uttar 
Pradesh (MUR 377) 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 393 

Need to set up the proposed centre of All 
India Institute of Medical Sciences at 
Gorakhpur, U.P.(MUR 377) 
(Deb. I, \\l1.1I, 1~7-20(4)CoI. 347 

Need to take remedial steps to check the 
erosion caused by riven in Khalilabad 

Need to lay a new railway line between Parliamentary Constituency, Uttar 
Gajraula and Sambhal in Uttar Pradesh Pradesh (MUR 377) 
(MUR377) {Deb. 9. \\lJ.lI.15~7-20(4)CoL452 
(Deb. 19, Vol. III, 19-08-2004) Need to take stcps for promoting industrial 
Col. 422 . j development and re-opening the closed 

Need to promote tourism in Gonda Dis . Padrauna SUlar Mill in Oorakhpur, 
of U.P. with a view to generate Eastern Uttar Pradesh (MUR 377) 
additional employment for the local (Deb. 16, Vol. III, 16-08-2004) 
youths (MUR 377) . Col. 547-48 
(Deb. 21, Vol. IV, 23-08-2004) Need to take steps to solve the acute 
Col. 450 drinking water problem in Agra, I:J .P. 

Need to provide compensation to (MUR377) 
displaced land ownen ofRajJhat Dam (Deb. I, Vol. II, 05-07-2004) 
Project in Jhansi Parliamentary Col. 280-81 
Constituency, U .P. (MUR 377) Need to utilize the amount accruinl &om 
(Deb. 8, \\l1.1I, 1~7-20(4)Col. 349 Small Savings Schemes in Bijaore 

Need to provide compensation to the District, Uttar Pradesh for Local 
Scheduled Caste people who lost their Development of the .... (MUR 377) 
homes in a fire in Jai Prakash Nllar in {Deb. 16, \bLID, 1~"20(4)CoL547 
Jalaun district, U.P. (MUR 377) Openinl of Hat in U.P. 
{Deb. I, \\lLn,05~7-20(4)CoI.279 (Deb. 10, Vol. II, 16-07-2004) 

Need to provide financial assistance to 
the Oovernment of Uttar Pradesh for 
development of Tourism at Estate 
Charkharl in Mahoba (MUR 377) 
{Deb. 12, \\l1.m.2~7-20(4)CoI.327 

CoL 209-10 
Openin. of ReJional PISIport 0fIlce in 

Allahabad 
(Deb. 23, Vol. IV, 25-01-2004) 
CoL 121 
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Optical Fibre Cables in Uttar Pradesh 
(Deb. l, Vol. II, 07·07·2004) 
Col. 1 49-S0 

Optical Fibre Line in UP 

Rural Development Schemes with Foreign 
Assistance 
(Deb. 24. Vol. IV, 26-01-2004) 
Col. 250-56 

(Deb. 13, Vol. III, "21-07.2004) Scheme to CoMect Maharajganj(U.P.) 
Col. 281-379 (Deb. 24, Vel. IV, 26-08.2(04) 

Plight of Sugarcane Farmers of Uttar 
Pradesh 
(Deb. 11, Vol. III, 19-07·2004) 
Col. 332·)3 

Pollution around Taj 
(Deb. 21, Vol. IV, 23.08.2004) 
Col. 75-76 

Power Generating units in Uttar Pradesh 
(Deb. 2, Vol. iI, 06-07-2004) 
Col. 1 ()9-.l 0 

Pre-paid Mobile CoMedion Holders in 
UP 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 224-29 

Promotion of Sports in U .P. 
(Deb. 21, Vol. IV, 23-08·2004) 
Col. 198-202 

Ravine Reclamation Scheme of Uttar 
Pradesh 
(Deb. 6, Vol. ll. 12~7-2004) Col. 330 

Rcinclusion ofHaridWll' and Udham Sinah 
Nagar in U.P. 
(Deb. 23, Vol. IV. 25-01-2004) 
Co1.2'79-80 

.Reservation in Allotment ofFlatslPlots in 
NOIDA 
(Deb. 24. Vol. IV, 26-08-2004) 
Col. 79 

Restructuring of U:P. Handloom 
Corporation 
(Deb. 5. Vol. II. 09-07-2004) 
Col. 179 

Review of Royalty Rate ofCoei in reipect 
of Uttar Pl'Idelh 
(Deb. 20, Vol. VIII. 20-01-2004) 
Cot60 

Col. 119-20 
Setting up of Defence Production Units 

inU.P. 
(Deb. 24. Vol. IV, 26-08-2004) 
Col. 330 

Setting up of Institute of Food 
Technology 
(Deb. 6, Vol. 11, 12-07-2004) 
Col. 111-12 

Setting up of Training Centres by SAl in 
u.P. 
(Deb. 21. Vol. IV, 23-08-2004) 
Col. 69-70 

Supply of Cooking Gas to Panchayau of 
Banda and Fatehpur 
(Deb. 9. Vol. II, 15-07-2004) 
Co1.2~1 

Survey of Maharuhcra and U .P. 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 223:35 

Upgradation of Panwadi to Holhiarpur 
Highway 
(Deb. 13. Vol. III, 21-07-2004) 
Col. 101 

Villages in U.P. Deprived ofLPO 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 201-09 

World Bank Aided U.P. Forestry Project 
(Deb. 6. Vol. II. 12-07-2004) 
CoI.26S-66 

Uttar Pnd .... Oral Pbar.aceatlcal 
IJadted 

Financial Package to UPDPL for TB 
Medicines 
(Deb. 2. Vol. II. 06-07-2004) 
Co1.9s-96 
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Vttll'locba. 
Accident at Tehri Dam 

(Deb. 17. Vol. '111. 17-01-2004) 
Col. 190-91 

AIR and DD Relay Centres in Uttaranchal 
(Deb. 14, Vol. III. 22-07-2004) 
Col. 254 

Appointment on Compassionate Grounds 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 212 

Border Dispute between Himachal 
Pradesh .. d Uttaranchal 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 342-43 

Commissioning of Mobile C&nteen Vans 
(Deb. 14, Vol. III, 22-07-2004) 
CoI.S7 

Double Rail Line Between Lakshar and 
Dehradun 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 70 

KU Band Transmission 
(Deb. 14, Vol. Ill. 22-07-2004) 
Col. 262 

Linking Nainital to Agra with NH 
(Deb. II, Vol. III, 11-01-2004) 
Col. 82-13 

Need to include the Gujjar Community 
living in the forest areas ofUttaranchal 
in the list of Scheduled Tribes 
(MUR377) 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 311 

Need to provide better amenities at 
Haridwar railway station, Uttaranchal 
(MUR377) 
(Deb. 9, Vol. II, 15-07-20(4)CoI. 4S1 

Need to provide relief to the people 
affected due to heavy rains and cloud 
burst in Uttaranchal (MUR 377) 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 327 

New Rail Lines in Uttaranchal 
(Deb. 14, Vol. Ill, 22-07-2004) 
Col. 193-94 

Opening of Passport Office in Uttaranchal 
(Deb. 3, Vol. II, 07-07-2004) 
CoL 96-97 

Optical Fibre cables in Uttaranchal 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 172-76 

Performance ofWLL in Uttaranchal 
(Deb. 13, Vol. 111,21-07-2004) 
CoI.4S3 

Purchase of Power from Uttaranchal 
(Deb. 2, Vol. II, 06-07-2004) 
CoI.3IS 

Reinclusion ofHaridwar and Udham Sinsh 
Nagar in U.P. 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 279-10 

Setting up of Power Projects.in Uttaranchal 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 1 74-7S 

Telephone Exchanges/Post Office in 
Uttaranchal 
(Deb. I I, Vol. III, 18-08-2004) 
Col. 346-S2 

Utilisation of allotted amount by 
Uttaranchal under PMGSY 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 232-33 

\WantLand 

Use of Vacant Land 
(Deb. lS, Vol. Ill, 23-07-2004) 
Col. 171 

\'acaat Posts 
Filling Vacancies in Mormupo Port Trust 

(Deb. 3, Vol. II. 07-07-2004) 
Col. 134-35 

LossIProfit of Public Sector Fortil_ Unill 
(Deb. 23, Vol. IV, 25-01-2004) 
CoL3SI-S6 
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Vacancies in All Railway Divisions 
(Deb. 14. Vol. 1II,22"()7-2004) Col. 136 

Vacancies in Delhi Schools 
(Deb. 23. Vol. IV. 2S-08-2004) 
Col. 409 

Vacancies in M.C.D. Schools 
(Deb. 17. Vol. III, ]7-08-2004) 
CoI.416-17 

Vacancies ofTeachina and Non-Teachina 
Staff 
(Deb. 17, Vol. III. 17-08-2004) 
Col. 321-24 

Vacant Posts in Central Schools 
(Deb. 17, Vol. III, 17-08-2004) 
CoI.4S3-SS 

Vacant Posts in Income Tax Department 
in Orissa 
(Deb. S, Vol. II, 09-07-2004) 
Col. 170 

Vacant Posts in Lakshadweep 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 283 

Short Supply of Measles Vaccines 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 199 

Valedietory Relerences 
Valedictory References 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 440-48 

ValaalldAnlbedkar Awaa YoJa .. 
Constitution of Con.uhative Committee 

forVAMBAY 
(Deb. 23, Vol. IV. 25-08-2004) 
Col. 245-48 

Sanction of Houses under VAMBAY 
(Deb. ) 7, Vol. III, ) 7-08-2004) 
Col. )97-98 

ValueAdde41ill 
Value Added Tax 

(Deb. 5, Vol. II, 09-07-2004) 
Col. 209 

VAT - B.G Presentation 
(Deb. 4, Vol. II. 08"()7-2004) Col. 19 

Value olRupeei 
Vacant Posts in NDMC Schools 

(Deb. 23, Vol. IV, 25-08-2004) Value of Rupees 
Col. 294-95 (Deb. S. Vol. II, 09-07-2004) 

CoL ISS-56 
Vacant Posts of Jud,es 

Va.u.-dOD (Deb. 5, Vol. II, 09-07-2004) 
Col. 132-33 Use oflmportcd Oil 

Vacant Posts of Teachen (Deb.I,~1.1I,05"()7-2004)CoI. ]34 

(Deb. 17, Vol. III, 17-08-2004) Va.iII Produetlo. 
Col. 339-41 Vanila Production 

Vacclnadoa (Deb. I, Vol. II, 05-07-2004) 

Introduction of Auto Disposable Syrinae 
(Deb. )3, Vol. III, 2)-07-2004) 
0>1.12-17 

Typhoid Vaccines 
(Deb. 13, Vol. III, 21-07-2004) 
CoI.17S-76 

Live-Sheep Rabies Vaccines 
(Deb. a, Vol. II, 14-07-2004) 
Col. 113-14 

Co1.l70-72 
Va.lsbed Com.-.Ies 
Vanished Companies 

(Deb. S, Vol. II, 09-07-2004) 
CoL 119-20 

V ....... tll.Pe ....... Yoj ... 
Varishth Pension Bima Yojana 

(Deb. 5,. Vol. 11,·09-07-2004) 
CoI.I7I • 
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\\!enppan 

Arrest of Veerappan 
(Deb.2l, Vol. IV, 25-08-2004) 
Col. 239-40 

VehiCles 
Challan. of Vehicles in Delhi 

(Deb. 23, Vol. IV, 25-01-2004) 
CoI.213"S 

Loadina Norms 
(Deb. 3, Vol. II, 07-07-l004) 
Col. 277-79 

Sale of Stolen Vehicles 
(Deb. 17, Vol. Ill, 17-01-2004) 
Col. 409-10 

Vendon 
Street Hawkers and Vendors Living below 

Poverty Line 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 229-3 1 

Vessels 
Mechanised Vessels 

(Deb. 16, Vol. III, 16-01-2004) 
CoI.I64-6S 

Production of Warships 
(Deb. 19, Vot. III, 19-01-2004) 
CoL 324-25 

Videsb S.adlarNIp_ ~ 
Transmission of Contract of VSNL and 

State owned GAIL 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 4-13 

Vldya",a Vlku Nidhi 

Viplaace 
Finalization of Vigilance Cases 

(Deb. 13, Vol. III, 21-07-2004) 
Col. 434-36 

Vigilance and Monitoring Coinmittees for 
Rural Development Scheme 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 111-19 

Vili~ Cues in NCCF 
(Deb. II, Vol. III, 19-07-2004) 
Col,229-lI 

V.,illnCe Unit ofKendriya Bhandar 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 176-71 

Vlkn. Sarllbbal Spaee Centre 
Installation of Laser Trimming System in 

VSSC 
(Deb .• , Vol. II, 14-07-2004) 
Col. 251-53 

Vii .... Defelice Committees 
Need to provide better .alaries and 

facilities to members of the Village 
Defence Committee in Jammu & 
Kashmir(MUR 377) 
(Deb. 21, ~1.1Y,23..()8..2004)CoI.447 

VIDa .. GrIIla ... k SchelDe 
Vii" Grain Bank Scheme ""!. 

(Deb. 12, Vol. III, 2.O-0~12004) 
Col. 295 ,,', 

VIII .. e ladutrles 
Problems ofKhadi and Village Industri~s 

(Deb. 18, Vol. III, 18-01-2004) 
Col. 203-06 

Vadyalaya Vikas Nidhi VOIa,H 
(Deb. 7, Vol. II, 13-07-2004) DesalinationPlantsinViIlaaes 
Col. 317.... (Oeb. 24, Vol. IV; 26-08-2004) 

Vietllam 
Tea Import fiom Vaemam 

(Deb. 10, Vol. II, 
Col. 124 

16-07-2004) 

Col, 41-42 
Development of Model Villases 

(Deb. 12, Vol. 111,20-07-2004) 
Col. 241-52 
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Guidelines for Identification of Villages 
underPMGSY 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 49 

Telephone Connections to Villag~ 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 112-14 

Telephone Connections to Villages in 
Assam 
(Deb. 13. Vol. III. 21-07-2004) 
Col. 427-28 

Assistance to Vocational Education 
(Deb. 23. Vol. IV, 2S-08-2004) 
Col. 130-32 

Employment to Trainees 
(Deb. 12, Vol. Ill, 20-07-2004) 
Col. 239-40 

Vocational Courses 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 96-100 

Vocational Higher Secondary Education 
(Deb. 17, Vol. III, 17-08-2004) 

Vi lIage Public Telephone Col. 155-56 
(Deb. 8, Vol. II, 14-07-2004) Vocational Training in KVs 
CoI.llS-18 (Deb. 23, \b1.1V, 2S-08-2004) Col. 400 

VIP Security 
Review of VIP Security 

(Deb. 17, Vol. III, 17-08-2004) 
C01.2S-26 

Vocational Training to Unemployed 
Persons 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 279-80 

Special Crack Force for VIP Security Vobra Committee Report 
(Deb. 17, Vol. III, 17-08-2004) VohraCommitteeRcport 
Col. 33S-36 (Deb. 12, Vol. III, 20-07-2004) 

VIPs Col. 291-92 
Red Beacons Vehicles Voluata",Orcaaliadou 

(Deb. 17, Vol. III, 17-08-2004) 
CoI.IS2 

Reservation Quota for VIPs in Trains 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 78-79 

Vision Documeat 2010 
VISion Document 2020 in FCI 

(Deb. 6, Vol. II, 12-07-2004) 
CoI.)21-22 

Vltamlu 
Various Grades ofVatamin 

(Deb. 23, Vol. IV, 2S·08-2004) 
Col. 269-70 

Vocatloaallduadoll 
~lIocation of Funds for Career-Oriented 

Courses 
(Deb. 17, Vol. III, 17-08.2004) 
Col. 333-34 

Financial As.istance to Voluntary 
OrpnisationlNGOs 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 48-S8 

Voluntary Orpnisations in Family Welfare 
Propnme 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 388-92 

Voluata", Rednmeat Scllabe 
Financial Assistance to CCI for VolunWy 

Retirement Fund 
(Deb. 19, \bl.ln, 19-08-2004) Col. 121 

VRS for Government Employees 
(Deb. II, Vol. III, 11-08-2004) 
Col. 316 

VRSinBALOO 
(Deb. 20, Vol. VIIl, 20-08-2004) 
Col. 10().()1 
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VRS in Sinks 
(Deb. S, Vol. II, 09-07-2004) 
CoL 198-99 

VRSinHSCL 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 209 

VRSinNTC 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 198 

Vote on Ac:count 
Appropriation (Railways) Vote On 

Account No.2 BiII2004'()S 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 34345 

VotenList 
Missing of Voters Name from Electoral 

Rolls 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 120-21 

Wages 
Need to ensure that the Tea estate workers 

and coolies of Valparai hill area in 
Pollachi Parliamentary Constituency, 
Tamil Nadu are paid increased daily 
wlllesatRs. 82 per day (MUR 377) 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 329 

Non-Payment of Wages in PSUs 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 409-12 

Payment of Wages Due to Labourers 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 51-54 

War 
Income Tax Exempted Pension to War 

Widows 
(Deb. 19, Vol. III, 19-08-2004) 
CoI.ISO-SI 

Pakistani and Bangladeshi in Voters List War Memorials 
(Deb. 5, Vol. II, 09-07-2004) Construction ofNatfonal War Memorials 
Col. 128-30 

Voting 
Compulsory Voting Bill, 2004 -(Int.) 

(Deb. S, Vol. II, 09-07-2004) 
Col. 327-28 

Votinl RilhlS 
Voting Rights to NRI 
. (Deb. S, Vol. II, 

Col. 166 
(Deb. 17. Vol. III, 
Col. 328 

Vulture 

09-07-2004) 

17-08-2004 ) 

Decrease in Vulture Population 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.316-17 

VVIP 

and War Museums 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 100 

War Museums 
Construction of National War Memorials 

and War Museums 
(Deb. 14, Vol. III, 22-07-200'4) 
Col. 100 

Warehouse 
Warehouse at Kakinada Pon 

(Deb. 5, Vol. II, 09-07-2004) 
Col. 108-09 

Waste Manalemen' 
Disposal of Hazardous Waste 

(Deb. 11, Vol. III, 19-07-2004) 
Col. 97-98 

Security ofVVIP Dumping of Hazardous Waste 
(Deb. 12, Vol. Ill, 20-07-2004) I (Deb. 6, Vol. II, 12-07-2004) 
Col. 56-57 Col. 197-98 
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Implementation of Hazardous Waste 
Management and Handling Rules 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 30)-03 

Reports of Management of Hazardous' 
Waste 
(Deb. J., Vol. 11, OS-07-2004) 
Col. 24 1-42 

Waste Material 
Generation ofPowcr from Waste 

(Deb. 2, Vol. II, 06-07-2004) 
Col. 327-28 

Wasteland 
Allotment of Wasteland to Landless Poor 

(Deb. 19, Vol. III, 19-08-2004) 
Col. 16-24 

Development of Wasteland 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 233-38 

Ravine Reclamation Scheme of Uttar 
Pradesh 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 330 

Reclamation of Waste Land 
(Deb. 24, Vol. IV, 26-08-2004) 
Col.301-OS 

Utilisation of Wasteland for Cultivation 
(Deb. 24, Vol. IV, 26-08-2004) 
Col.104-OS 

Waste Land for Plantation 
(Deb. 19, Vol. III, 19-08-2004) 
CoI.12S-26 

Water 
Assistance of World Bank for Waterl 

Sanitation in Maharashtra 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 25S-S6 

Finding solution to the issue on sharilll 
of Waters between States (St) 
(Deb. 7; Vol. II, 13-07-2004) 
Col. 447-S0 

Need to have 'the Punjab Government's 
decision on water qteemenas reviewed 
with a view to 'avoid water crisis in 
Rajasthan (MUR 377) 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 390-91 

Review of Water Policy 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 428-29 

Scarcity of Water 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 333-34 

WaterBodia 

Conservation of Lakes 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 331-32 

Water Bodies under Encroachments in 
Delhi 
(Deb. 17, Vol. 111,17-08-2004) 
Col.14S 

Water Borae dileale{l) 

Need to provide financial assistance to 
the Government of Punjab to check the 
mysterious disease caused due to 
presence of selenium in the soil in 
Hoshiarpur Parliamentary Constituency 
(MUR371) 
(Deb. 6, VoI.II,12-07-2(04)CoI. 412 

Water Coaservadoa 
Water Conservation Techniques 

(Deb. 6, Vol. n, 12-07-20(4) Col. 381 
Water Crill. 

Need to take steps to solve the acute 
drinking water problem in Agra, U.P. 
(MUR317) 
(Deb. 1, Vol. II, OS-07-2004) 
Col. 280-81 

Water Dispute 
Cauvery Water Dispute 

(Deb. I, Vol. II, 05-07-2004) 
Col. 82, 141-42 
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Walet Disputes I Committee to Review Surplus Water 
(Deb. I, Vol. II, 05-07-2004) (Deb. 6, Vol. 11. 12-07-2004) 
Col. 182-83 Col. 278-79 

Water Harvesting 
Pradhan Mantri Water Harvesting Scheme 

(Deb. I. Vol. II. 05-07-2004) 
Col. 72 

Rain Water of Harvesting 
(Deb. II, Vol. III, 19-07-2004) 
Col. 48-56 . 

Water Harvesting - B.G Presentation 
(Deb. 4, Vol. II. OS-07-2004) 
CoLlI 

Water Harvesting Project 
(Deb. 21, Vol. IV, 23-0S-2004) 
Col.ll-20 

Water Level 
Survey on Declining Water Level 

(Deb. 6, Vol. II. 12-07-2004) 
CoI.S6-S9 

Water Pipelines 
Requirement of Old Water Pipelines 

(Deb. 2. Vol. II, 06-07-2004) 
Col. 89 

Water Projects 
Pending Water Projects 

(Deb. II, Vol. Ill, 19-07-2004) 
Col. 94-96 

Water Resources 
Assessment of Water in Rivers 

(Deb. I I, Vol. III. 19-07-2004) Col. 4 
Assessment of Water Level of Reservoirs 

(Deb. 6, Vol. II, 12-07-2004)Col. 355 
Augmentation of Water Resources 

(Deb. 11, Vol. III, 19-07-2004) 
CoJ.327-28· 

Central Authority of Rivers Water 
Distribution 
(Deb. 16, Vol. III, 16-08-2004) 
CoJ.454-55 

Diversion of Funds 
(Deb. 16, Vol. III, 16-08-2004) 
CoI.4 I 9-20 

Exploitation of Water Resources 
(Deb. I, Vol. II, 05-07-2004) Col. 70 

Flood Control in States 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 473-74 

Management of Water Resources 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 255 

Parvati-Kali Sindh Chambal Projects 
(Deb. 16, Vol. III,I6-08-2004)CoI.459 

Privatisation of Water Resources 
(Deb. 6, Vol. II, 12-07-2004)Col.1B4 

Scarcity of Water 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.353-55 . 

Sharing of Himalayan Water 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 57-59 

Soil Protection Schemes of Assam 
(Deb. 16, Vol. III, 16-0S-2004) 
Col. 155-57 

Storage Capacity of Reservoirs 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 462 

Tapping of Water Resources 
(Deb. II, Vol. III. 19-07-2004) 
Col. 227-28 

Utilisation of Rain and Flood Water 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 377 

Water Sbarinl 
Allocation of Water from Eastern Rivers 

of Indus Basin 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 239-40 
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Share of Rajasthan from Flood Water of 
Ganga 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.Il3-IS 

Water Tank 

Water Tank Project of Maharashtra 
(Deb. I, Vol. II, 05-07-2004) 
Col. 180 

Sharing of Ravi-Beas Water Waterfalls 
(Deb. 1, Vol. II, 05-07-2004) 
CoI.IS4-5S 

Water Shortale 

Shortage of Drinking Water in Dwarka 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 273-74 

Water Supply 

Natural Falls at Kwthalam in Tamil Nadu 
(Deb. I, Vol. II, OS-07-2004) 
Col. 122 

Watt ...... 
Committee on Watershed Development 

Programme 
(Deb. 14, Vol. III, 22-07-2004) 

Allocation of Funds under AUWSP Col. 240-41 
(Deb. 17, Vol. III, 17-08-2004) WatenhedDevelopmentPl'OInmma 
Col. 12342 

Maharashtra Water Supply and Sewage 
Project Stage-II 
(Deb. 1, Vol. II, 05-07-2004) 
Col. 89-90 

Scarcity of Water 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 32-34 

Scheme for Potable Water 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 271 

Supply of Water through Tankers in DDA 
Colonies 
(Deb. 17, Vol. Ill, 17-08-2004) 
Col. 327 

Water Supply - B.G Presentation 
(Deb. 4, Vol. II, 08-07-2004) 
Col. 13-14 

Water Supply from Bisalpur and 
Budhapushkar Ja.1 Yojana in Ajmer 
(Deb. 19, VoI.IU, 19-08-2004) Col. 83 

Wat~r Supply in Port Blair 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 3 19-20 

Water Supply Project 
(Deb. 17, Vol. III, 17-08-2004) 
CO!.!38S 

Construction of Watershed 
(Deb. 21, Vol. IV, 23-08-2004) 
CoI.S8~ 

Pending Proposals of Watershed 
Development Projects 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 321-22 

Watershed Development Programmes in 
Orissa 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 22S-27 

Watenhed Manalement Scheme 

Need to implement Watershed 
Management Scheme in drought prone 
Tiruvannamalai and Dharmpuri 
districts of Tamil Nadu (MUR 377) 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 423-24 

Waterways 

Kollam-Kottapuram Waterway 
(Deb. 13, Vol. III. 21-07-2004) 
Col. 193 

Ways and MeansAdvanee 
Ways and Means Advance 

(Deb. 10, Vol. II, 16-07-2004) 
Col. 116-17 
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Weaven 
ConceuioRl Demanded by Delegation of 

Andhra Pradesh Weavers 
(Deb. S, Vol. II, 09-07-2004) 
Col. 232·33 

Safeguarding Weavers Interest 
(Deb. U, Vol. III, 23-07-2004) 
CoI.17S-80 

Scheme for Weavers 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 98-99 

Weeds 
Generation of Power from Weeds 

(Deb. 12, Vol. III, 20-07-2004) 
Col. 117-20 

Welfare Scheme 
Child and Women Welfare Schemes 

(Deb. 7, Vol. II, 13-07-2004) Col. 291 
Delivery System of Funds 

(Deb. 13, Vol. III, 21-07-2004) 
Co1.17~30 

Funds for Welfare Schemes 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 84-94 

Implementation of Schemes for Poors 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 93-94 

Need to bring in a comprehensive 
legislation for the welfare of agricultural 
workers (MUR 377) 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 804 

Pending Welfare Schemes 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 141 

Welfare Schemes for Backward Classes 
through NBCFDC 
(Deb. 9, Vol. II, 1 S-07 -2004) Col. 77 

Welfare Schemes of Mine Workers 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 98-99 

W.tBenpl 
Amount Spent byCGM(1) in West-Benpl 

(Deb. 8, Vol. II, 14-07-2004) 
Col. 133-34 

Assistance to West BenpJ to Combat 
drought situation 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 433 

Banks in Rural Areas of West Bengal 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 197-91 

BSNLFacilityin WestBenpl 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 462-63 

Cellone Service 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 429 

Companies dealing with LPG connection 
" Distribution in West Bengal 
(Deb. 14, Vol. III, 22-07-2004) 
Co1.214-IS 

Compensation to Farmers of West Bengal 
(Deb. II, Vol. III, 19-07-2004) 
CoI.26S 

Construction of Overbridges in West 
Bengal 
(Deb. 24, Vol. IV, 26-08-2004) 
COl.1434S 

Darjeeling as an Aari-Export Zone 
(Deb. I S, Vol. III, 23-07-2004) 
Col. 171-72 

Development of Postal and Telecom 
Projects in WB 
(Deb. 13, Vol. JII, 21-07-2004) 
CoJ.279-82 

Displaced Families of Mejia Thermal 
Power Project 
(Deb. 17, Vol. III, 17-08-2004) 
CoI.lSO-Sl 

DurgawatrMini Hydel Power Project 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 81-82 
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Fire in Indian Qil Tenninal in West Bengal 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 335-36 

Handicapped Accessible Railway Stations 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 217-11 

Irregularities at Doordarshan Centre, 
Kolkata 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 60-61 

lSI Activities 
(Deb. 12, ~l. m, 2()'()7·2004) Col. 288 

LPG Aaencies in West Bengal 
(Deb. 24, Vol. IY, 2~8-2004) Col. III 

Need to construct a railway over-bridge 
at Mohitnagar level crossing in West 
BenpI (MUR 377) 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 511-12 

Need to deailt the Saruanka Dighi Tank 
at Dantan in Paschim Midnapore 
District of West Bengal owing to its 
utility in enabling promotion of 
.,ncultural activities u well u tourism 
(MUR3n) 
(Deb. 13, Vol. III, 21-07-2004) 
CoI.504-0S 

Need te ensure protection and 
conservation of sites of historic 
importance in Murshidabad district, 
West Bengal (MUR 377) 
(Deb. 8, Vol. 0,14-07-2004) Col. 346 

Need to imprC?ve the telecommunication 
services in rural areas, especially in 
Birbhum district, West Bengal 
(MUR377) 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.413-14 

Need to increase the Railways share of 
the cost of construction of ROBs in 
West Benpi (MUR 377) 
(Deb. 24, Vol. IV, 26-08·2004) 
Col. 392-93 

Need to provide better facilities to railway 
hawkers in West Benpl (MUR 377) 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 348-49 

Need to provide better passenger 
amenities at Canning Railway Station 
in Weat Bengal (MUR 377) 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 80' 

Need 19 provide grants to the Governrncnt 
of We.t Bensal to undertake repair 
work of the damased embenkmonts in 
the Sunde""", (MUR 377) 
(Deb. I, Vol. II, 14-07·2004) 
Col. 349-SO 

Noed to restore the supply of rice and 
wheat for tea sarden workers from 
Fel'. Siliguri Depot in West Benpi 
(MUR377) 
tDeb. 23, Vol. IV, 25-08-2004) 
Col. 799-800 

Need to run a to and fro fat paucnger 
train in the day time between Kolkata 
and Murshidabad in West Bensal 
(MUR377) 
(Deb. 23, Vol. IV, 2s-08-20(4) Col. 799 

Need to set up anH.P.T. centre in,AJaddhya 
Hill StatJon in Purulia district, West 
Benpl (MUR 377) 
(Deb. 7, Vol. II, 13-07-2004) 
CoL 428-29 

Nehru Yuva Kendra in West Benaal 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 214-88 

New-bit Lines in West Bengal 
(Deb. 9, Vol. II, 15-07-2004) 
CoI.3OB-tO 

Openinl of New Post Offices in W .. t 
Bengal 
(o.b. 3, \t»1. n. 07.()7·2004)Col. 95 

Out of tum Quota in Wilt Benpl 
(Dob. 23, Vol. IV, 25-01.2004) 
Col. 478-79 
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Pending Schemes of West Bengal 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 480-8 I 

Present Status of Ongoing Rail Projects 
in We.t Bengal 
(Deb. 9, Vol. II, 1S-07~2004) 

Col. 66-72 
Railway Projects of West Bengal 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 111-12 

Rate of Growth in West Bengal 
(Deb. 1, Vot. II, 05-07-2004) 
Col. 81-19 

'teported closure of a number of Tea 
Gardens in West Bengal. Assam, Tamil 
Nadu and Kerala resulting in 
unemployment of thousands of 
workers and steps taken by the 
Government in regard thereto (CA) 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 475-94 

Restructure of Hindus tan Cable Factory 
(Deb. 14. Vol. III, 22-07-2004) 
Col. 237-39 

Saline Water Intrusion in Coastal Belts of 
West Bengal 
(Deb. II, Vol. III. 19-07-2004) 
Col. 255 

Sea and River Erosion in West Benlal 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 421-22 

Second Petro Chemical Complex in West 
Bengal 
(Deb. 17. Vol. III, 17-08-2004) 
Col. 120 

setting up of New Telephone Exchanges 
(Deb. 13, Vol. III, 21-07-2004) 
CoI.3ao 

Shipping Service between Patna and 
Haldia 
(Deb. 3, Vol. II, 07-07-2004) 
Col 143 

TelecommunicJtion Services in West 
Bengal 
(Deb. 8, Vol. II. 14-ct7-2004) 
Col. 67 

Visit of Chinese Delegation to Kolkata 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 251 

W ...... Coal FIeld Ltd. 
Surveys by WCL for Pollution 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 579-80 

Water Problem in Adjoining Areas of 
Western Coal Fields Ltd. 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 140 

Wetlands 
Protection of Ecologically Fragile 

Wetlands 
(Deb. 2 J, Vol. IV, 23-08-2004) 
Col. 375 

Wheat 
Wheat Expon by STC 

(Deb. J 5, Vol. III, 23-07-2004) 
Co1.31-34 

WIdows 
Income Tax Exempted Pension to War 

Widows 
(Deb. 19, Vol. III, 19-08-2004) 
Col. ISO-51 

SKO Dealership to Widows/SC/ST 
Candidates 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 188-89 

WlIdUle 
Awareness Programme for Protection of 

Wildlife 
(Deb. 16, Vol. III, 16-08-2004) 
CoI.207~ 

Catching of Snakes 
(Deb. II, Vol. III, 19-07-2004) 
Q)l.57-59 
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Compensation to Dependence of 
Deceased Persons 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 382 

Conservation of Environment, Forests 
and Wildlife 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 298-l 16 

Death of Animals 
(Deb. 6, Vol. II, 12-07.2004) 
Col. 3446 

Declaration of Rain Forests as Wildlife 

Setting up ofCommittec for Conservation 
of Wildlife 
(Deb. 21, Vol. IV, 23.08-2004) 
Col. 371-72 

Threat to Human Life due to increased 
Animals Population 
(Deb. I, Vol. II, 05·07-2004) 
CoL 229-30 

Threat to Wildlife due to Encroachments 
on Forest Land 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 283-84 

Sanctuary WiDd Encl'l)' 
(Deb. 21, Vol. IV, 23-08-2004) Generation of Wind Energy 
Col. 80-81 (Deb. 2, Vol. II, 06-07.2004) ~ 

Decline in Population of Asiatic Lions Col. 103-06 
(Deb. 6, Vol. II, 12·07-2004) WladEa'l'I)'Parki 
Col. 386-87 

Decrease in Vulture Population 
(Deb. 6, Vol. II, 12-07-2004) 
CoJ.316-17 

Setting up of Wind Energy Parks 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 270-71 

WindMills 
Elephant Menace 

Closure of Wind Mills (Deb. 6, Vol. lI, 12-07-2004) 
Col. 182-84 (Deb. 2, VoI.U,06-07-2004)CoI. 90 

Extinction of Bird Species 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 107-08 

Killing of People by Leopards 
(Deb. 11; Vol. III, 19-07-2004) 
Col. 60 
(Deb. 16, Vol. III, 16·01-2004) 
Col. 168-69 

Protection of Wildlife and Birds 

Achievements under Women 
Development Schemes 
(Deb. 23, Vol. IV, 25·08-2004) 
CoI.S4 

Allocation of Punds for Women 
Development Programmes 
(Deb. 17, Vol. III, 17-08-2004) 
Col.210-16 

(Deb. 21, Vol. IV, 23·08-2004) Assistance to women by NABARD 
Col. 34748 (Deb. IS, Vol. III, 23-07-2004) 

Protection of Wildlife in Flood Affected 
National Park 
(Deb. 6, Vol. 11, 12·07-2004) 
Col. 313-84 

Col. 216-17 
Child and Women Welfare Schemes 

(Deb. 7, Vol. II, 13-07-2004) 
Col. 291 

Condition of Working Women in Informal 

.. 

.. 

Release of Rabbits and Pigs into Sanjay 
Gandhi National Park Sector +-
(Deb. 11, Vol. III, 19-07-2004) 
Col. 126-21 

(Deb. I, Vol. II, 05.07-2004) 
Col9s-96 
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Crime against Women 
(Deb. 2, Vol. II, 06-07-2004) 
Co1.212-14 
(Deb. 17, Vol.lD,17-08-2004)CoI.422 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 168-76,367-73 

Programme for Women's Welfare 
(Deb. S, Vol. II, 09-07-2004) 
Col. 230-31 

Trafficking of Women 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 333-34 

Decreasing Female Population Training to Women in New Skills 
(Deb. 13, Vol. III. 21-07-2004) (Deb. 23, Vol. IV, 25-08-2004) 
Col. 158-59 CoI.ISS-S6 

Discrimination against Women at 
Workplace 
(Deb. 12, Vol. III, 20-07-2004) 
CoI.S4-56 

Exploitation of Minor Female 
(Deb. 23, Vol. IV. 25-08-2004) 
Col. 310-12 

Financial Assistance to Women Victims 
for Baina Beach, Goa 
(Deb. 17 , Vol. III, 17-08-2004) 
Co1.396-97 

Health Care for Women 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 46-50 

Health Related Programmes for Women 
and Children 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 171-76 

Injectable Contraceptive for Women 
(Deb. 13, Vol. III, 21-07-2004) 
Col.4S0-51 

Killinc of Women 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 102-03 

National Commission for Women 

Wage Rates for Women Workers 
(Deb. I, Vol. II, 05-07-2004) 
Co1.l73-74 

Women Empowerment Programme 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 179-204 

Women in Advertisements 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 38-39 

Women Involved in Crime 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 286-90 

Women Studies Centres 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 177-78 

Women and Cblld Developm.Dt 
Programmes 

NOOs Under WCD Programmes 
(Deb. 12, Vol. III, 20-07-2004) 
Col.1S-24 

Wom.D Comm_ioD 
Constitution of Women Commission 

(Deb. 23. Vol. IV, 25-08-2004) 
Col. 17-19 

(Deh. 12. Vol. Ill, 20-07-2004) Work Culture 
CoL 26-29 Work Culture in Media Orpnisation 

Participation of Women in Education 
(Deb. 7, Vol. II, 13-07-2004\ 

(Deb. 24, Vol. IV, 26-01-2004) 
Col. 17-90 

Col. 93-95 i Worken 
Proceedina apinJt Women Accusod AJI"icultunl Worken 

(Deb. 23, Vol. IV, 25-01-2004) (Deb. 16, Vol. 111, 16-08-2004) 
Col. 345047 CoL 322-26 
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Condition of Work ina Women in Informal 
Sector 
(Deb. 1, Vol. II, OS-07-2004) 
Col.9S-96 

Labouren in Aariculture Sector 
(Deb. 16, Vol. III, 16-08-2004) 
COl.42S 

Level of Rural Waae Earner 
(Deb. 24, Vol. IV, 26-01-2004) 
Co1.3S-36 

Move to curb the rigbt to strike ·by 
employees and placina otber 
restrictions on the working clau aad 
steps taken by the Government in this 
reprd(CA) 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 41 1-12 

Relief measures for worken in Apariaa 
sector 
(Deb. 10, Vol. II, 16-07-2004) 
Cot. 400.() I 

W.orldBaak 
Assistance by World Bank and Asian 

Development Bank 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 129 

Assistance from World Bank and DFID 
(DdJ. 23, \bl. IV, 2S~8-2004) Col. 294 

Assistance of World Bank for Water/ 
Sanitation in Mabarashtra 
(Deb. 24, Vol. IV, 26-01-20Q4) 
Col. 25S-56 

Financial Assistance from World B_ 
(Deb. 10, Vol. II, 16-07-2004) 
Col.n-83 

Financial Assistance from World Bank for 
Developmental Projects 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 36-37 

Health Care Schemes 
(Deb. 13, Vol. lII, 21-07-2004) 
Col. 254r58 

IMF and World Bank Aid 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 149 

Loans for Integrated Disease Inspection 
Project 
(Deb. 18, Vol. Ill, 18-08-2004) 
Col. 243 

Openina Hospitals and Dispensaries with 
World Bank Fund 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 484-85 

Selting up of Schools with World Bank 
Assistance 
(Deb. 17, Vol. III, ) 7-08·2004) 
CoJ.I82-84 

World Bank Aided Capacity Building 
Projects 
(Deb. 13, Vol. III, 21-07·2004) 
Col. 243-44 

World Bank Aided Projects in Orissa 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 158 

World Bank Aided U.P. Forestry Project 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 265-66 

World Bank and ADD Assistance 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 253-S4 

World Bank and DFID Allillance to 
Orissa 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 238-39 

World Bank Assistance 
(Deb. 1 S, Vol. III, 23-07-2004) 
Col. 14 

World Bank Allistance for Construction 
of Bridges 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 84 

World Bank Assistance for M.U.I.P. 
(Deb. 20, Vol. 'VIII, 20-08-2004) 
Col. 145-46 
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World Bank Anistllllce for Mumbai I WTO Agreement on Employment 
Sewerip DitpOllj Project Opponunities 
(Deb. 17, Vol. III, 17-08-2004) (Deb. 20, Vol. VIII, 20-08-2004) 
C;oI.290-91 Col. 142-43 

World Bink Assistance for Power Projects 
(Deb. 23, Vol. IV, 2S-08-2004) 
CoI.3SS-S8 

WTO Conference 
(Deb. S, \t)l. n, 09-47-2004)CoI.IS-S9 

WTO Dispute Settlement Body 
World Bank Loan {Deb. 5, Vol. II, 09-07·2004) COl. 85-87 

(Deb. IS, Vol. fII, 23-07-2004) WTO Meet Geneva 
Col. 123-24 (Deb. 20, Vol. VIII, 20-08-2004) 

World Bank Loan for Slums Col. 34-36 
(Deb. 17, VoJ.IU, 1 7-08-2004) Col. 390 WTOTalks 

World Bank Report on Control of (Deb. 10, Vol. D, 16-07-2004) Col. 214 
Panchayats Vamuna Vlka Board 
(Deb. 19, Vol. III, 19-08-2004) 
CoI.SI-S4 Yamuna Vikas Board for Cleaning Yamuna 

River 
World HealthOl1anlsation (Deb. I, Vot II, 05-07.20(4) 
WHO Report on Unsafe Injections ('-01. 227-28 

(Deb. 3, Vol. 11,07-07-2004) Varn 

Export of Cotton, Yarn, Readymade Col. 141-42 I 
World Trade O .... niSitioD Garments 
Framework Agreement Adopted by the I {Deb. IS, Vol. III. 23-07·2004} 

World Trade Organisation (St.) Col. 1 58~ 
(Deb. 16, Vol. JIl, 16-08-2004) InventoryonYam 
Col. 514-18 (Deb. S, Vol. H, 09-07-2004) 

G-20 Doha Meet Col. 107-08 
(Deb. 5, Vol. II, 09·07-2004) Need to take steps to check the rise in 
.CoI.79-80 price of yarn being used in the 

Impact ofWTO Powerloom Industry (MUR 377) 
(Deb. 15, Vol. III, 23-07.2004) (Deb. 24, Vol. IV. 26-08-2004) 
Col. 25 1·53 Col. 395-96 

Protecting Indian Interest in WTO 
(Deb. 10. Vol. II, 16-07-2004) 
Col. 69-70 

Rubber in WTO List as Agricultural 
Product 

Vemen 
Modernisation ofRefmeries of Kenya and 

Yemen I 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 232-33 

(Deb. 10, Vol. II, 16-07-2004); '\Iuga 
Col. 207-08 inclusion of Yoga and Naturopathy in 

WTO MBBS Course 
(Deb. 10, Vol. II. 16-07-2004) (Deb. 23, Vol. IV, 25-08-2004) 
Col. 238-39 Col. 117-18 
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Seuina up Yoga Centres 
(Deb. II_Vol. Ill, 11-01-2004) 
Col. 264 

Youtb 
Frustration amon, the Youths 

(Deb. 12, Vol. III, 20-07-2004) 
Col. 205-06 

Schemes for providm, Jobs CO Youtbs 
(Deb. 2. Vol. II, 06-01-2004) 
Col. 242-48 

Youth Hostels in Bihar 
(Deb. 6, Vol. 11, 12-07-2004) 
Col. 3)7-11 

Youth Policy 
(Deb. 6, Vol. 11, 12-07-2004) 
Col.l~200 

Youtb A"aln ind Spor1J 
Setting up of Youth Aft'ain 

(Deb. 16, Vol. III, 16-01-2004) 
Col. 27S-76 

ZIo 
Settina up of Youth Hostels in T.N. Bungling in Sale ofTic:kets in Delhi Zoo 

(Deb. 6, Vol. II, 12-07-2004) (Deb. 21, Vol. IV, 23-01-2004) 
Col. 271 CoL 272 

Youth Hostels 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 273-76 

Deaths of Animals and Birds in Delhi Zoo 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 126-21 
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Aaron Rashid, Shri J.M. 

Amount Spent by IOC and Hindustan 
Petroleum on JRO in Uttar Pradesh 
(Deb. 24, Vol. IV, 26-0S-2004) 
Col. 234-3S 

Benefits to Youth under PMRY 
(Deb. IS, Vol. m, 18-08-2004) Col. 51-'2 

Compensation to the Familia of Victims 
of Wild Animals 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 33742 

Computer Education 
(Deb. 2l, Vol. rv, 25-01-2004) 
Col. 22S-28 

Need to depute a central medical team to 
visit Andipetti area of Periakulam 
Parliamentary Constituency in Tamil 
Nadu to study the diseases prevalent 
there owing to unsafe drinking water 
(MUR377) 
(Deb. 7, Vol. II, Il-07 -2004) Col. 424 

Need to increase the height ofPeriyar Dam 
for the benefit of the fanners (MUR l77) 
(Deb. 19, Vol.lII,19-08-2004)CoI.418 

Need to take steps to check the menace 
caused by wild elephants in the 
Periyakulam Parliamentary Consti-
tuency, Tamil Nadu (MUR 377) 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 499-500 

Ongoing Rail Line Projects in Tamil Nadu 
Deemed Export Facilities to Domestic (Deb. 19, Vol. III, 19-08-2004) 

Manufacturers Col. 356-64 
(Deb.~; Vol. WI, 20-08-2004) COl. N Pending Invatmont Proposals 

Device Invented by SRTI 
(Dcb.20, Vol. VIII,20-08-2004)CoI.10l 

Diagnostic Kit for HIV 
(Deb. 11, Vol.ID,IS-08-2004)CoI.309 

Experiment of Prohibited Drugs on 
Athletes 
(Deb. 16, VoL m. 16-08-2004) Col. 76-77 

Goods Terminal Centre in Thani 
(Deb. 19, Vol. m,19-OS-2004)Cot. 274 

Health SchemeslProgrammes 
(Deb.ll, Vol. ID,21-07-2004)CoI. 62 

Income Tax Exempted Pension to War 
Widows 
(Deb. 19, Vol. III, 19-0S-2004) 
Col. ISO-51 

Installation of Hand Pumps in Tamil Nadu 
(Deb. 24, Vol. IV, 26-0S-2004) 
Col. 292-93 

Modernisation of AIRIDD Centres 
(Deb. 24, Vol. Iv, 26-08-2004) Col. ~2 

(Deb. 21, Vol. lY,23-OS-2004) Col. 196 
Permission for Export of Medicinal 

Products 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 493-94 

Project under Gas Hydrates Prosramme 
(Deb. 2l, Vol. IV, 2'-08-2004) 
Col. 481-82 

Railway Budget 2004-2005 - General 
Discussion and Demands for Grants 
on Account 

(Railways) 2004-2005 
(Deb. 7, Vol. II, 1 3-07-2004) Col. 606-07 

Rural Electrification 
(Deb. 17, Vol. III, 17-0S-2004) 
Col. 170-71 

Sethuparai Dams in Tamil Nadu 
(Deb. 16, Vol.lII,I6-0S-2004)CoI.485 

Setting up ofMedical·ColJeges 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 277-78 

Shortage of Specialist Doctors 
(Deb. l, Vol. II, 07-07-2004) Col 29 
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Abdullah; Shri OIDar 

General Budget-2004-2005 General 
Discussion-Contd. 
Demands for Grants on Account -
(General) 2004-2005-Contd. 
Demands for Excess Grants-
(0enenlI), 200 1-2002 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 433-38 

Poverty Alleviation 
(Deb. 2, Vol. II, ~7-20(4) Col. II 

Situation in Iraq (OUR 193) 
(Deb. 2, Vol. 11,06-07.20(4) Col.S 14-19 

Abdullakutty, Sbri 

Availing Facilities ofCGHS Dispet)sary 
(Deb. lB. VoI.III, IB~-20(4)CoI.86-17 

Closure and Revival of Fertilizers Units 
(Deb. 2, Vol. n,06-07-2004)CoI. 135-42 

Exploitation of Water Resources 
(Deb. I, Vol. II,OS-07-20(4) Col. 70 

Funds for Centrally Assisted Schemes 
(Deb. IS, Vol.nI,23-07-2004)CoI.39-40 

IntemlUionaJ Guarantee for Gas Pipelines 
passing through Pakistan 
(Deb. 14, Vol. III, 22-07-2004) 
CoJ.236-37 

Need to amend I.R.D.A. rules to provide 
insurance cover to small boat owners 
in the country particularly in Ked. 
(MUR377) 
(Deb. 7, VoI.II, 13-07-20(4) Col. 426 

Outlay for Railway in Tenth Plan 
(Deb. 9, \bl.lI,IS...o7-2004)CoI. 74-75 

Railway Budget 2004-2005-General 
Discussion and Demands for Orants 
on AccoWlt (Railways) 2004-2005 
(Deb. 7, VoL D, 1]..()7-2004)CoL 4Il-84 

Acharia. Shri Buu Deb 

Basic Pay of NTC Workers 
(Deb. 20, Vol. VIII, 20-01-2004) 
CoI.9()..91 

Calling Attention to Matter of Uraent 
Public Importance 
(Deb. II, Vol. Ill, 18-01-2004) 
C<l1.483-85 

Camps for Aupnentation ofExplomionl 
Drilling works in Coalfields 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 248-49 

Committee on 'Facilities to Extra 
Depanmental Employees' 
(Deb. 3, Vol. D, 07-07-2(04) Col. 216-19 

Conference on HIV I AIDS 
(Deb. 3, Vol. D, 07.07-2(04) Col. ~ 

Constitution (Amendment) Bill, 2004-1& 
(Insertion ofnew article 16A) 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 32S, 328-30 

Constitution (Amendment) Bill, 2004 
(Insertion of new article 21 B) -Int. 
(Deb. 5, \\>1. n, 09.()7-2004) Col. 324 

Constitution (Scheduled Castes) Order 
(Amendment) Bill, 2004-(lnt.) 
(Amendment to Schedule) 
(Deb. S, Vol. n, 09.07-2(04) Col. 326 

Constitution (Scheduled Tribes) Order 
(Amendment) BiI~~) 

(Amendment of the Schedule) 
(Deb. 5, \\>1. D, 09.07-2004) CoL 326 

Development of Special Stainless Steel 
(Deb. 2, \\>1. II, 06-07-2(04) Col. 261 

Development of Wasteland 
(Deb. 6, \t)l. D, 12-07-2004) CoL 233-31 

Discrimination of workers of SWldelhi 
'Pollfex, 0Iwziabed 
(Deb. 10, Vol. II. 16-07-2004) 
CoL 102-03 
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Fate o(Surplus Employees oflCFRE 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 287-89 

Guidelines/Criteria for PMGSY 
(Deb. 9, Vol. D, 15'()7-2004)CoI. 166-67 

Impon ofFertilizcrs 
(Deb. 2, Vol. II, 06.()7-2004) Col. 4546 

Irrelularities at Doordarshan Centre, 
Kolkata 
(Deb. 14, Vol. lli,22'()7-2004) Col. 60-61 

MOIler oflFCI and lOBI 
(Deb. S, Vol n. 09-07-20(4) CoL 122-23 

Oil Based Fenilizer Plants 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 267-6S 

Pay Scale ofNTC Workers 
(Deb. 5, Vol. D, 09.07-20(4) Col. 233-34 

Performance ofRRBs 
(Deb. S, Vol. II, 09'()7-2004) Col. 36 

Presentation of Petition - Presented 
(Deb. 19, Vol. III, 19'()8-2004) Col. 396 

Problems being faced by Jute Industry 
(OUR 193) 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 591-97 

Procurement Target of Rice 
(Deb. 21, Vol. IV, 23-08-2004) 
CoI.2IS-16 

Proposal to Improve the Financial Health 
ofSEBs 
(Deb. 2, Vol. n, 06-07-20(4) Col. 34449 

Railway Budget 2004-05 General 
Discussion and Demands for Grants 
on Account (Railways}-2004-05 
(Deb. 3, Vol. D,07'()7-2004)CoI.349-65 

Railway Projects of West Bengal 
(Deb. 24, Vol. IV, 26-0S-2004) 
Col. 111-12 

Regularisation of Encroa~hments on 
Forest Land 
{Deb. 16, Vol.m, 16-08-2004) Col. 40-41 

Reported closure of a number of Tea 
Gardens in West Bengal, Assam, Tamil 
Nadu and Kerala resulting in 
unempioyment of thousands of 
workers and steps taken by the 
Government in regard thereto. (CA) 
(Deb. 13, Vol. 111,21-07-2004) 
CoL 475-76, 460-14 

Repo~ reduction in interest rate of 
Employees Provident Fund from 9.S 
percent to 8.5 percent and steps taken 
by the Government in regard thereto 
(CA) 
(Deb. 17, Vol. III,' 17-08-2004) 
Col. 484-87 

Reservation for SCslSTs/OBCs in Private 
Sector 
(Deb. 9, Vol. II, 15-07-2(04)CoI.14-1S 

Setting up of Atomic Power Stations 
(Deb. 3, Vol. II, 07-07-2004) Col. J49 . 

Setting up of Rice Husk Ash Based Power 
Plants 

. (Deb. 2, VoI.II,06-07-2004)Col. 183 
Situation arising out of shortage of power 

in the country (OUR 193) 
(Deb. 17, Vol. Ill, 17-08-2004) 
Col. 526-27 

Standing Committee on Railways-Action 
Taken Repon - Presented 
(Deb. 23, Vol. IV, 25-08-2004) Col. 797 

Standing Committee on Railways - First 
Report - Presented 
(Deb. 19, Vol. III, 19-08-2004) Col. 395 

Aebary.t Sbri PrasaDa. 
Anomaly in Pay Scale of Assistants 

(Deb. 18, Vol. III, 18-08-2004) 
C01.31S-16 

Cadre Strength ofCSS 
(Deb. IS, 'tbl.m, 18'()S-2004)COl.69-70 
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General ~udget-2004-2005 General 
Discussion - Contd. 

Demands for Grants on Aecount -
(General) 2004-2005 - Contd. 

Demands for Excess Grants - (General), 
2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 372-81 

Need to provide a financial packap for 
revival of hand loom indUllry in Orissa 
(MUR377) 
(Deb. 6, \\>I.II,12-07-20(4)CoL4IS-16 

Standing Committee on Coal and Steel-
First. Second and Third Reports -
Presented 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 795-96 

Mllyl Natt., YOIi 
. Action Plan for MeningitislKala Azar 

(Deb. 8, \\>1.11. 14-07-2004) Col. 104-08 
Agreement between India and Thailand 

(Deb. 20, \\>1. V1I1,2~8-2004)CoI.I66 
Attack on Parliament House 

(Deb. 12, VoI.1IJ,2~7-20(4)CoI.I04 
Bridge Over Rapti River 

(Deb. II, Vol. III, 18-08-2004) 
Col. 102-03 

By-Pus on East-West Corridor 
(Deb. 23, \\>I.IY, 25-08-20(4) CoL 667 

Clearanc;e to Power'Projects 
(Deb. 17. \t)I.ID, 17-08-20(4) Col . .g 1 

Closure and Revival orF.-tiliurs Units 
(Deb. 2, 'kI. D, 06-07-20(4) CoL 135-42 

Closure of Sugar MiIIl in Eat Uttar 
Pradesh 
(Deb. 6, Vol. n, 12-07-20(4) Col. 35 I-53 

Committee to Investigate Alleged 
Corruption in MCI 
(Deb. 3, \bI. n,07~-20(4)CoI. 137 

Doubling of Railway Track 
(Deb. 9, Vol. n,15'()7-2004)CoL 166 

EcollOmic PIKlkap to Uttar Pradesh 
, (Dct). 10, \bL n, 16-07-2004) Col. 5S 
ElectrirlCltion of Lucknow-Go~hpur 

Line 
(Deb. 14, Vol. m,22'()7-2004)CoI. 99 

Fire in Betalpur Oil Depot 
(Deb.l4, \bL Iv, 26-0 ... 20(4) Col. 97 

Flood Affectod sc.a.. 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 216-20 

Foreign Assistance to NODI 
(Deb. 7, Vol. D, Il-07.20(4)Q)l342-SO 

Foreign Funds to Militant Outfits 
(Deb. 2, \\>1.11, 06-07-20(4) Col. 220-22 

Golden Quadilateral Road Project 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 648-49 

Illegal Migrants 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 258-74 

Import of Crude Oil 
(Deb, 24, Vol. IV, 26-08-20(4) Col. 81-82 

Income from the Freight by Railways 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 271-73 

Indian Assistance for Resolving Maoist 
Problem 
(Deb. 8, Vol. 11,.14-07-20(4) Col. 19-20 

IndUltri .. Polluting River 
(Deb. 6, Vol. n, 12'()7~2004)CoI. 31S-16 

Integrated Sugar Complex 
(Deb. 6, Vol. n,12-07-20(4)CoI.2So-S1 

Joint Scheme for Family Planning 
(Deb. 18, Vol. III, 18-0'-2004) 
CoI.463~ 

Need to set up the proposed CIIIIre of All 
India Institute of Medical Sciencea at 
Gonkhpur, U.P.CMUR 377) (Deb.,. VoI.II,I4-07-20(4)CoI. 347 

Norms for Opening of Po It Oftkel 
(Deb: 3, Vol. D,07-07-20(4)CoI.I96-98 

Pendin& Water Projoc:ts 
(Deb. II, Vol. m. 19-07-2004) Col. 94-96 
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Population in North East State 
(Deb. 23. Vol. IV. 25-01-2004) 
Col. 257-51 

Production of Cotton 
(Deb. 21. Vol. IV. 23-01-2004) 
Col. 117-90 

Production of Milk 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 196-200 

Sports Academy 
(Deb. 6, \bl. n, 12.()7-2004)Col. 31l-t2 

Statui oflDPL Units 
(Deb. 12. VoI.IB, 20-07-20(4) Col. rJ.7 

Status of Ongoing Rail Projects 
(Deb. 24. \bl. Iv, l6.()8.lOO4) Col. 90-96 

SuprMil1s 
(Deb. IS. \bl. m,23'()7-2004)CoI. 73-74 

Survey for Exploration of Petroleum 
Products 
(Deb. 19. Vol. III, 19-01-2004) 
Col. 146-41 

Treatment of AIDS Patients 
(Deb. II, Vol. III, 11-01-2004) 
Col. 311-88 

Upgradation of State Highways into 
National Highways 
(Deb. 23, \bI. Iv, 2S.()I-lOO4) Col. S8-66 

Upgrading of National Highway-29 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 282-83 

Vohra Committee Report 
(Deb. 12, Vol. III, 20-07-2004), 
Col. 291-92 

A_I, SlariA .... ndno Vit.be 
Agricultural Port 

(Deb.21, \b1.1V,2).()1-2004)CoI. 13 

Amendment in Drugs and Cosmetics Act 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.1I2-IS 

Backwardness in Konkan Rqion 
(Deb. 17, \bl. m, 17 .... 2004) Col. 1.7 

Sharat Shiksha Kosh 
(Deb. 17. Vol. III. 17-08-2004) 
Col 175-76 

Cloud Seeding Project in Maharuhtra 
(Deb. 18, Vol. III. 11'()8-2004) Col. 449 

Conforonce on Conservation of 
Environment and Forests 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 14849 

Conservation of Mangrove Forests 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 409-12 

Downlinking Policy 
(Deb. 24, Vol. IV, 26-01-2004) 
Co1.21J-14 

Employment Generated in Organisod 
Private Sector 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 378-82 

Encroachment around Protected 
Monuments 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 320-21 

Enforcement of Environmental Laws 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 192-93 

Establishmeht of Additional Health Sub-
Centres 
(Deb. 18, Vol. III, 18-01-2004) 
Col. 111-82 

Excavation Projects 
(D.b. 19, Vol. III, 19-08-2004) 
Col. 334-37 

Exchlllge oflnfonnation on Crimes 
(Deb. 23, Vol. IV, 25-01-2004) 
QoI.403.()4 

.High Risk Ward in Tihar Jail 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 41 ..... 5 

JlHIerIcy amons Tribal. 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 136-31 
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Improvement of Tribal Communities 
through Rural Tec:hnology 
(Deb. 23, Vol. IV, 2S'()8-2004) Col. 40 I 

Incentive Based Population Control 
Measures 
(Deb. 18, Vol. III. 18-08-2004) 
Col. I 27-2S 

Introduction of Direct to Home Service 
(Deb. 19, VOI.Ill,19'()8-2004)COI. II 

Level of Rural Wile Earner 
(Deb. 24, Vol. IV, 26-08-2(04) Col. 3S-36 

LPTIHPTNLPTs 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. I 48-S2 

Medical Insurance for Senior Citizens 
(Deb. S, VoI.n, 09-07-2004) Col. 7S-79 

National Coastal Protection Project 
(Deb. 21, Vol. IY,23-OS-2004)CoI.lSI 

Opening of Post Offices 
(Deb. 18, Vol. III, 18-08-2004) 
CoI.2S4-59 

Plantation of Saplings through Fann and 
Social Forestry Programmes 
(Deb. 21. Vol. IV, 23-08-2004) 
Col. 264-68 

Policy for Private Sector Banks 
(Deb. 20, Vol. VllI, 20-08-2004) 
Col. 24S47 

Power Generation through Renewable 
Energy Sources 
(Deb. 17, Vol.lIl, I 7..08-20(4) Col. 86-87 

Reforms in Rural Drinking Water Supply 
Schemes 
(Deb. 24, Vol. IV, 26-08-2004) 
CoI.313-19 

Revamp of Telecom Policy 
(Deb. I B, Vol.lU, 18'()B-2004) Col. 275 

Rural Agro Industrial Economic Policy 
(Deb. 23. Vol. IV, 2S-08-2004) 
Col. 622-24 

Setting up of National Monitoring 
Committee for Tribal Education 
(Deb 23, Vol. IV, 25-08-2004) 
Col. 341-49 

Spurious Drugs 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 286-87 

Unifonn Power Tariff Policy 
(Deb. 17, Vol. Ill, 17-08-2004) 
Col. 21748 

Utilisation of Funds in Ninth Five Year 
Plan 
(Deb. 24, Vol. IV, 26-08-2004) 
CoI.3SS-" 

WTO Meet Geneva 
(Deb. 20, Vol. VIII, 20-08-2004) 
Co!. 34-36 

AmRI, Sbrl L.K. 
Personal Explanation Under Rule 3S7 

(Deb. 10, Vol. II, 16-07-2004) 
Col. 306.07 

Removal of Governors of four States on 
the basis of their ideology (DUR 193) 
(Deb. 6, Vol. II, 12..07-2(04) Col. 446-S8 

Ahamad, Shrl AtIq 

Closing of Publicity Photo Division and 
Song and Drama Division 
(Deb. 19, Vol. III, 19-08-2004) 
Col. I 7407S 

Acquisition of Land for Air Force Base 
(Deb. 24. Vol. IV, 26-08 M 2004) 
Col. 167-68 

BIS Marking for Household Appliances 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 306-07 

Bonded Child Labour in Circus 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 170-71 

Bus Service between Amritsar and 
Nankana Sahib 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 109-10 
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Clinical Trials of Products by Bio-Tech 
Companies 
(Deb. 21, Vol. IV, 23-08-2004) 
CoI.2S8-S9 

Out)' Entitlement Pass Book S<:home 
(Deb. 20, Vol. VIII, 20·08-2004) 
Col. 293·94 

• Misappropriation of Funds by MIs Ispat 
Industries 
(Deb. 20, Vol. VIII, 20-08·2004) 
Col. 88-89 

National Social Security Number 
(Deb. 21. \obI. IV, 23-08-20(4) Col. 82-83 

Need to set up an office of Army 
R.ecruitment Board at Allahabad. Uttar 
Pradesh (MUR 377) 
(Deb. 24, \obI. IV. 26-08-2004) Col. 393 

Opening of Recruitment Office 
(Deb. 24, Vol. IV, 26-08-2004) 
Co1.244-46 

Opening of Regional Passport Office in 
Allahabad 
(Deb. 23, \obL Iv, 2S-08-2OO4) Col. 721 

Ahlr, Shrl Hansl"llj G 
Amount of Assistance under Indira Awas 

Yojana 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 103-06 

Amount of assistance under National 
Integrated Development Scheme 
(Deb. 14, \obI. m,22-07-2(04) Col. 7S 

Closing of Kosa Seeds Production 
Projects 
(Deb. IS, \obI. m,23-07-2004) Col. 63 

Cotton Project Financed by Netherland 
(Deb. 16, \obI. III, 16-08-20(4) Col. 96-97 

Freedom Fighters Pensioners 
(Deb. 17, Vol. III, 17-0S-2004) 
CoI.IS3-S4 

Import Out)' on Cotton . 
(Deb. II, \obI.lIl,19-07-20(4)Col.8l-S2 

Inclusion ofCertair Castes in SC/ST List 
(Deb. 7, Vol. II,13-07-2004)CoI. ISO-51 

Laying of Rail Line in Maharashtra 
(Deb. 14, Vol. III, 22-07-2004 ) 
Col. 148-49 

Performance ofPMRY & REGP Lease of Forest Land 
(Deb. 23, Vol. IV. 25-08-2004) (Deb. II, Vol. III, 19-07-2004) 
Col. 413-17 I Col.191-204 

Price Control on Imported Formulations I Mobile Service in Naxalite Areas 
(Deb. 17, Vol. III, 17-08-2004) I (Deb. 3, V61.II,07-07-2004)Col.84 
Col. 367-68 National Agricultural Insurance Scheme 

Road Accidents on NH-l (Deb. 6, \obI. I1,12-07-2004)CoI. 243-44 
(Deb. IS, Vol. III, IS-OS-2004) Naxalism 
Col. 404-05 (Deb. 2. \obI. II, 06-07-2004) Col. 254-55 

Setting up of National Golf Academy 
(Deb. 16. Vol. III, 16-08-2004) 
Col. 13S-36 

Setting up of Rehabilitation Medicare 
Departments 
(Deb. 23, Vol. IV, 25-08-2004) Col. 61S 

Testing of Agni Missile 
(Deb. 19, Vol. Ill, 19-0S-2004) 
Col2SS-87 

Need· to take steps to check the menace of 
Sickle Cell and Thalassemia diseases 
in Mahrashtra (MUR 377) 
(Deb. 12, Vol. III, 20-07-20(4) Col. 326 

New Scheme for Upliftment ofTribals 
(Deb. 23, \obI. IV, 25-08-2004) Col. 163 

Pension to Coal Mines Workers 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.S82..&J 
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Prevention ofTbalassacmia 
(Deb. 13, Vol. Ill, 21-07-2004) 
CoI.1l6-17 

Progress regardins Border Roads 
(Deb. 9, \bl. D,I~7-2004)CoI.I0S~ 

Requirement of Old Water Pipelines 
(Deb. 2, \bl. II. 06-07-2004) Col. 89 

Reservation for SCslSTs and Backward 
Communities in Private Sector (Res.) 
(Deb. 10, Vol. II, 16-07-2004) Col. 399 
(Deb. S, \bl. n,09-07-2004)CoI.331-33. Supply of Coal to Industry 

(Deb. 15, Vol. III, 23-07-2004) Restriction of the Import in USA 
Col. 137-38 (Deb. S, Vol. 11,09-07-2004) Col. 107 ' 

Upgradation of Health Services 
{Deb. 11, \\)1. In, 18-08-20(4) Col. 139 

Waitinl List of Telephone Connections 
in Maharashtra 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 179-80 

Security ofVVIP 
(Deb. 12, VoL Ill, 20-07-2004) Col. S~S7 

Violation of Labour Laws 
(Deb. I, Vol. n, OS-07-2004) Col. 3-4 

Wage Board for Journalists 
(Deb. II, Vol. m, 19-07-2004) Col. 89-9(\ 

Water Problem in Adjoining Areas of Ajnlla, Dr. Rattan SiDJb 
Western Coal Fields Ltd. Construction of ROBs in Punjab 
(Deb. 20, \bl. vm,20-08-2004) Col. 140 (Deb. 14, Vol. III. 22-07-20(4) Col. 71-76 

Withdrawal of Forces from Indo-Pak General Budget-2004-200S General 
Border Discussion - Contd. 
(Deb. 14, \bl. m, 22-07-2004) Col. 214 Demands for Grants on Account _ 

Aiyar, Sbri Mani Sblakar 

Situation in Iraq (OUR 193) 
(Deb. 2. Vol.n,~7-2004)CoI.489-9S 

AJlya Kumlr, Sbri S. 
Borrowing of Oil PSUs 

(Deb. 9, Vol. II, lS-07-2004) Col. 57 
Development ofTribals 

(Deb. 2, Vol. II, 06-07-2004) 
Col. 187-210 

Implementation of New Scheme under 
Indira Awaas Yojana 
(Deb. 9, Vol. D,Is.G7-2(04)CoI.no-I8 

Performance ofUniv-.ities 
(Deb: -7, Vol. II, 13-07-2004) Col. 269 

Production Cost of Steel 
(Deb. 7, Vol. n, 13.()7-2004)CoL 107-08 

Railway Dudlet 2004-200S - General 
Discussion and Demands for Grang 
un Account (Railways) 2004-2005 
(Deb. 7, \b1.ll,13-07-2004)CoI.607-09 

(General) 2004-200S - Contd. 
Demands for Excess Grants - (Genera,?, 

2001-2002 
(Deb. 12, Vol. III, 20-07-2004). 
Col. 494-97 

Incentives for Development of Newl 
Existing Industrial Units 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 256-S7 • 

Method ·of Execution of Death Sentence 
(Deb. 20, Vol. VIII, 20-01-2004) Col. 4-9 

Opening of Border 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 160-61 

Suicide by Farmers 
(Deb. 11, Vol. III, 19-07-2004) 
CoI.I24-2S 

ADlnth Kumlr, Sbrl 
Misuse of Food .... ins in Karnataka 

(Deb. 24, Vol. IV, 26-08-20041 
CoI.161~2 



NAME INDEX 411 

Quadrilateral Project 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.589-94 

ReliefPackase for Fannen 
(Deb. 21, VoL Iv,23~8-2(04)CoI.391 

An •• dl, Sbrl 5umb 

General Budget-2004-200S General 
Discussion - Contd. 

Demands for Grants on Account -
(General) 2004-2005 - Contd. 

Demands for Excess Grants - (General), 
2001-2002 
(Deb. 12, Vol. Ill, 20-07-2004) 
Col. 539-40 

Ap.,.dural, Sbri M. 
Appointment of Urdu Teachers 

(Deb. 17, Vol. III, 17~8-2004)CoI. 210 
Budget for Welfare of People 

(Deb. 20, Vol. VIlI, 20-08-20(4) Col. 94 
Clearance for Setting up of Power Project. 

Natural Falls at Kurthalam in Tamil Nadu 
(Deb. I, Vol.ll.05~7-2(04)CoI.122 

Organ Retrieval and BankingOrganizations 
(Deb. 18, Vol. III, 18-08-1004) 
Col. 275-76 . 

Rel_ of Grant and Soft Loans to Shikara 
and Boat Owners 
(Deb. 16, Vol. III, 16-08-20(4) 
Col. 161-62 

Salem Steel Plant 
(Deb. 12, Vol. III, 20-07-200") 
Col. 133-34 

Sending of Teachers Abroad 
(Deb. 17, VollD, 17-08-20(4) Col. 91-92 

Treatment of AIDS Patients 
(Deb. '18, Vol. III, 18-01-2004) 
Col. 387-88 

A .... l. 5brl Ashok 
Advertisement of Posts by AI 

(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 291-92 

(Deb. 2, Vol. II, 06~7-2004) Col. 127 " Demands of AI Employees 
Construction of Museum in Arrikkame<lu (I?eb. 20, Vol. VlII, 2().()8-2004) Col. 55 

(Dcb.24, VoI.IV,2~8-2004)CoJ. ~O Need.to construct a bridle over river 
Construction of Small Bulilet Hotels. 

along National Hipways 
(Deb. 16, Vol. III, 16-08-2004) Col. 321 

Education Loan 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 146-47 

Food Supply during Drought 
(Deb. 16, Vol. III, 16-08-2004) 
Co1.207~8 

Legislation for Organ Transplants 
(Deb. 18, Vol. lII, 18-08-2004) 
Col. 131-32 

Low Cost Desalination Plant 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 479-80 

Mobile Lab to Check Adulteration 
(Deb. 19, Vol. III, 19-08-2004) Col. 66-68 

Charnbal at Usaidpat (MUIt '377) 
(Deb. 2", Vol. Iv, 2~'-2(04) Col. 391 

Athlw.1e, Slari Ra.eIa. 
Allocation of Essential Commodities 

(Deb. 6, Vol. II, 12-07-2004) 
Col. 284-302 

Allocation of Funds under AUWSP 
(Deb. 17, Vol. Ill, 17-08-2004) 
Col. 123-42 

Allotment of Land to Landless People 
(Deb. 19, Vol. III, 19-08-2004) 
CoI.14S-46 

Amount Spent on Haj Pilgrimage 
(Deb. 15, Vol. m,23-07·20(4) Col. 72 

Antyodaya Yojana 
(Deb. II, Vol. III, 19-07-2004) 
Col. 324-26 
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Arrest ofVccrappan Consumption of LPG in the Country 
(Deb. 23, Vol. IV, 2S-08-2004) {Deb. 19, \bI.JD,I9-08-2004)CoI.68-70 
Col. 239-40 Control on Expansion of Desert Areas. 

Assistance to Maharashtra for (Deb. 14, Vol. Ill, 22-07-2004) 
Development ofPanclharpur Col. 23S-36 
(Deb. 16, Vol. III, 16-08-2004) Conversion of Broad Gaup from Meter 
CoL 236-37 Gauge 

Assistance to women by NABARD {Deb. 9, \bl. D,15-07-2004)CoI. 107-08 
(Deb. IS. Vol. 111,23-07-2004) Credit Guarantee Fund Scheme forSSI 
CoL216-17 (Deb. 13, \bI.ID,2I-07-2004)CoI.I0 

Availability of Food grains 
(Deb. 21, \bl. Iv, 23-08-2004) Col. 19-21 

Ayurvedic &: Homeopathy Courses in 
Developing Countries 
{Deb. IS, \b1.lD.I .... 2004)COI.4s-46 

Ban on Gutkaand other Tobacco Products 
(Deb. 8, \\)1. D,I4-07-2004)CoI. 235-36 

Base Depots ofFCI 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 206-10 

Bridges on National Highways 
1Deb. 13, Vol. 111, 21-07-2004) 
Col. 271-77 

Calling Auention to Matter of Urgent 
Public Importan<:e (CA) 
(Deb. IS, \\ll. m, 1 S-08-2004) Col. 497 

Cases ofExciselCustom Duty Evasion 
(Deb. 20, Vol. VIII, 20-08-200-4) 
Col. 298-99 

Cut in Foodgrain Quota 
(Deb. 6, \\ll. II, 12-07-2004) Col. 344-46 

evc Permission for Prosec:ution 
(Deb. 13, Vol. III, 21-07·2004) 
Col. 453-S4 

Decommissioning of MIG Aircraft 
(Deb. 9, \bl. D, I 5-07·2004) Col. 194-95 

Delay in Sanctioning Loan 
(Deb. 10, \bI.II, 16-07·2004) Col. 17-18 

Demand and Supply of Coal 
(Deb. 10, Vol. II, 16-07·2004) 
Col. 260-64 

Details of Mineral based Plants 
(Deb. 23, \bl. Iv, 2S-08-2004) Col. 723 

Dispute ofP.F. 
(Deb. I I, \bl. m, 19-07-2004) Col. 4 J-42 

Diversion of Funds 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 419-20 

Cleaning of Rivers Duplicate LPG CyUndcrs 
(Deb. I, \bl.ll,05-07-2004)ColIS3-92 (Deb. 24, \bUV,26-08-2004)CoI.44-4S 

Complaints against Custom Officials 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 231-32 

Computer Education 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 299-300 

Condition ofESI Hospitals 
(Deb. I, \\lUI, OS-07-2004) Col. 61-62 

Construction of Houses under PMGY 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 367-70 

Expansion of Health Services in AIIMS 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 246-47 

Export of Hand loom Items 
(Deb. S, \bl. n, 09-07-2004) Col. 200-0) 

Export ofReadymade Garments 
(Deb. 10, Vol. II, 16-07-2004) 
Col. I 17·IS 

Etcport-Import of Shoes 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 192-96 
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Fencing on Indo-Pak Border 
(Deb. 2, ~l. II. 06-47-2004) Col. 22·26 

Financial Assistance to Films 
(Deb. 9. ~I.n. 15-07.2(04) Col. 379-82 

Flood and Drought Situation in the 
Country-(DUR 193) 
(Deb. 16. Vol. III. 16·08·2004) 
Col. 631-32 

Functioning ofWLL Service 
(Deb. II. VoI.IU. I 8-41.2(04) Col. 447 

Funds to Maharuhtra under AIBP 
(Deb. 21. Vol. IV. 23-01-2004) 
CoI.407~8 

General Budget-2004-200S. General 
Discussion --Contd. 

Demands for Grants on Account-
(General) 2004-2005 - Contd. 

Demands for Excess Grants - (General). 
2001-2002 
(Deb. 12. Vol. III. 20-07-2004) 
Col. 544-48 

Generation of Power Through Waste and 
Wind 
(Deb. 7. ~l. n, 13~7-2004) Col. 273-76 

Grants-in-aid to States under IDSMT 
Scheme 
(Deb. 2. Vol. II. 06-07-2004) 
Col. 351418 

Illegal Migrants 
(Deb. 12, Vol. III, 20-07-2004) 
CoI.2S8-74 

Irrigation PoterUial 
(Deb. I. ~lD.OS-47-20(4)CoI.~ 

LPG Distributors in Maharashtra 
(Deb. 14. Vol. III. 22-07-2004) 
Col. 247-S2 

Mobile Phone Service 
{Deb.S. ~I.n, 14-47.2(04) Col. 203-44 

Mobile Vans for Distribution of 
Foodgrains and Kerosene Oil 
{Deb. 6. Vol. U,12-47·20(4)CoI. 317-11 

Model Hospitals for Labouren 
(Deb. 21. ~I.IY, 23'()8-2004) Col. 263 

Need to take steps to ameliorate the 
condition of SCslSTs in the country 
(MUR377) 
(Deb. 8. ~1. n.I4-47-2(04)CoI. 350-S1 

New Projects of Coal 
(Deb. ) S, Vol. Ill, 23-07-2004) 
Col. 172-76 

NGOs Assisting Terrorist Groups in North 
East 
(Deb. 12, ~1.m.20-47-20(4)Col.29-30 

Non-Availability of Fodder for Cattle 
(Deb. 6. VoI.n.12-47-20(4)CoI.377-7' 

Norms for Construction of Roads under 
PMGSY 
(Deb. 19. Vol. III, 19-08-2004) 
CoI.2S3-S4 

Norms Laid Down for MPLAD 
{Deb. 3. ~1.D,07~7-20(4)CoI.222 

Ongoing Railway Proje<:ts Funded by 
Foreip Financing Institutions 

Illegal Occupation of Areas by (Deb. 24. Vol. IV. 26-01.20(4) 
Neighbourina Countires Col. 36U5 
(Deb. 3. ~l. n.07-47-2(04)Col2S4-55 Outstandinl Taxes epinst Compani. 

Indian Assistance for Resolvinl Maoist (Deb. S. \01. U, 09-07.20(4) Col. 216-17 
Problem 
{Deb .•• ~l.n. 14-47.20(4) Col. 21 

Inspection of Export Firms 
(Deb.S. ~l.n.()9.07·2004)CoI.I09:-IQ 

Introduction of Direc:t to Homo Service 
{Deb. 19. ~1.m.1~8-20(4)CoI. 7 

Participation of Women in Education 
{Deb. 7. Vol. D,13'()7-lOO4)CoL 93-95 

Pend,ing Cases before Railway Claims 
Tribunals 
(Dob. 14. Vol. III. 22-07-2004) 
Col2S7-S9 
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Pesticides in "'Bottled Drinkinl Water 
(Deb. 3, ~I.II, 07-07-20(4) Col. 92-93 

Poverty Alleviation 
(Deb. 2, Vol. n, 06-07-20(4) Col. 9 

Power Tariff 
(Deb. 12, Vol. III, 20-07.2004) 
Col. 2 12-21 

Production -of Good Quality Coal 
(Deb. 23, Vol. IV, 25·08 .. 2004) 
Col. 63 1·36 

Quality of Health Services 
(Deb. 13, Vol. III, 21·07·2004) 
Col. 171·72 

Railway Buellet 2004·2005 - General 
DilCUSSion and Demands for Grints 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. O,13.o7·2004)CoI.653·S4 

Removal of Govcmon of four States on 
the basis of their ideology (DUR 193) 
(Deb. 6, Vol n. 12-07.2004) Col. 521·23 

Reclamation ofWute Land 
(Deb. 24, Vol. IV, 26·01·2004) 
Col. 301-05 

Replarisatit'n of Unauthorised Colonies 
(Deb. 12, Vol. HI, 20·07·2004) 
Col 277·71 

Repairins ofHiJtorical Buildings 
(Deb. 9, Vol.o.-1S-07.2004)CoI. 73·74 

Repatriation of Indians 
(Deb. I, Vol. n. 14-07·2004) Col. ~O 

R.eport of National Commission on 
PopuJmon 
{Deb. 13, VolID,21-07·20(4)Col.8O-I1 

Requirement of LPG in the Country 
{Deb. 9, \bLD.15-07·20(4)CoI.411-19 

a-vation for SClST 
(Deb. 23, Vol. IV. 25.08·2004) 
CcL46U9 

Reserved Posts Lying Vacant 
(Deb. 11, Vol. III, 19·07-2004) 
Col. 268-69 

Reservation for SCs/STs and Backward 
Communities ill Private Sector (Res.) 
(Deb. 5, Vol. O,09-07-20(4)COI. 341-44 

Review ofJawahar Gram Samridhi Yojana 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 201-02 

Rural Electrification 
(Deb. 2, Vol. 0,06-07-2004) Col. 319-26 

Satellite Survey and Aerial PhotoaraPhy 
to Locate Minerals 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 677-78 

Setting up of Primary Health Centre 
(Deb. 3, Vol. n. 07-07.20(4) Col. 217-11 

Sex Determination Test 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 671·76 

Special Scheme for Granite Excavation 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 23S-37 

Spread of Diseases Due to Pollution 
(Deb. II, Vol. III, 19-07-2004) 
Col. 336-37 

Spurious and Banned Drugs in Circulation 
(Deb. 3, Vol. O,07-07-2004)CoI.183·86 

Starvation Deaths 
(Deb. 6, Vol. n. 12-07-2004) Col. 19-90 

Supply of Foodsrains under 'Food for 
Work'Scheme 
(Deb. I, Vol. II, 05-07·2004) Col. 236 

Telephone Connections to Senior Citizens 
(Deb. I, Vol. O,I4-07·2004)CoI. 104 

Theft of Cable 
(Deb. 13. Vol. III" 21-07-2004) 
CoI.2S3·S4 

Transmission of Contract of VSNL and 
State owned GAIL 
(Deb. 14. VoI.m.22-o7-2004)CoI.12 



NAME INDEX 415 

• V Transmitter Towers 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 124-25 

Rajghat Samadhi Committee - Elections 
(Deb. 7, Vol. I1,13-o7-2(04)CoI.417 

Azml, Sbrl Dy.s 
Use of Track Relaying Train Corruption in Public Sector Banks 

(Deb. 24, Vol. IV, 26-01-2004) (Deb. 5, VoI.I1,09-07-20(4)CoI.10 
Col. 189-90 

~ti1isalion of Funds under MPLADS 
(Deb. 8, Vol. n, 14-07-20(4) Col. 259~ 

VRSinBanks 
(Deb. 5, Vol. 0, 09-07-20(4) Col. 198-99 

Welfare Scheme for Tribals in Forests 
(Deb. 2, Vol. 0,06-07-20(4) Col. 225-21 

World Bank and ADB Assistance 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 253-S4 

Anval, Sbrl Ch.rnjlt Sialb 
Committee on Private Members Bills and 

Resolutions-First Report-Presented 
(Deb. 18, VoI.ID, 18-08-20(4) Col. 476 

Audlkeuvulu, Sbri D.K. 
Flood and Drought Situation in the 

Countly-(DUR 193) 
(Deb. 16, Vol. HI, 16-08-2004) 
Col. 601-04 

Azad, Sbri Gbulam N.bI 
Advisory Council of Delhi Development 

Authority-Elections 
(Deb. 7, VoI.I1,13-07-20(4)CoI.417 

Committees on Estimates-Elections 

Grants for Handicraft Schemes 
(Deb. 20, Vol. VIIl, 20-08-2004) 
Co1.l13-24 

Simplifying Pusport Issuance Procedure 
(Deb. 13, VoI.DI,21-07-2004)CoI. 74-75 

Situation in Iraq (DUll 193) 
(Deb. 2, Vol. 0, 06-07-20(4) Col. 511-14 

Ba.lo, Sbrl T.R. 
National Walfare Board for Seafarers-

Elections 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 478-1 I 

'Baba', Sbrl K.C. Slap 
Allocation for Ap'icultural Sector 

(Deb. 21, Vol. IV,23-08-20(4)CoI. 25 
Areas Identified for Horticulture 

Cultivation 
(Det;. 16, Vol. III, 16-01-2004) 
Col. 335-37 

Assistance to States for Irrigation Projects 
(Deb. 16, Vol. Ill, 16-01-200.) 
Col. 464-72 

DiaJllOsis from Drop orBlood 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 695-96 

(Deb. 7, VOl.O,13-07-20(4)COI.413-21 Drinking Water for MountainAreu 
CommitteesonPublicAccounts-Elections (Deb. 19, Vol. III,. 19-01-2004) 

(Deb. 7, Vol. 0, I 3-07-20(4) CoL 413-14 Col. 220-26 
Committees on PubHc Undertakings-

Elections 
(Deb. 7, Vol. 0, 13-07-20(4) CoL 414-15 

Committees on the Welfare of Scheduled 
Castes and Scheduled Tribes-Eloetions 
(Deb. 7, Vol. 0, I 3-07-20(4) Col. 415-16 

Suspension of Question Hour 
{Deb. 23, Vol. Iv, 2S-OI-20(4) Col. I 
(Deb. 24, Vol. Iv, 26-08-20(4) Col. 2-3 

Livelihood ftom Agriculture and Allied 
Industries 
(Deb. 23, Vol. IV, 25-01-2004) 
CoL 473-75 

Need to include the Gujjar Community 
living in the finst ... ofUUIrInChaI 
in the list of Scbeduled Tribes 
(MUR377) 
{Deb. 24, VoL Iv, 26-OI-lOO4)CoL 311 
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Organisational Infrastructure for Mango 
and LycheeGrowers by NHB 
(Deb. 16, Vol. III. 16-01-2004) 
Col. 177-78 

Private Tourists Agencies 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 297·302 

Railway Budget, 2004-0S-General 
Discussion and Demands for Grants 
on Account-Railways, 2004-05 Contd. 
(Deb. I, \VI.D,I4-07-20(4)CoI.316-17 

Regularisation of Encroachments on 
Forest Land 
(Deb. 16, \VI. m, 16-01-2004) Col. 37-38 

Babbar, Sbri Raj 
Agra Barrage Project 

(Deb. 6, \VI, n, 12~7-20(4) Col. 231-39 
Development ofTaj Mahal 

(Deb.lI, \vLm,19~7-2004)CoI.96-97 
Film Industry 

(Deb. 14, \\>1. m.22~7-20(4)CoL31-32 
International Hub Airport at Nagpur/Agra 

(Deb. S, \\>1. n,09~7·20(4)CoI.126-27 
Need to take step!I to solve the acute 

drinking water problem in Agra, U .P. 
(MUR377) 
(Deb. I, \\>1. n, OS"()7·2004) CoL 2&0-81 

Piracy ofIndian Films and Music 
(Deb. 9, \\>1. D,IS-07·2004)CoI. 126-27 

'Bacba', Sbri Bachl Sililb Rawa. 

Misuse ofNCC Fund 
(Deb. 19, Vol. III, 19-08-2004) 
CoI.217-11 

Perfonnance ofWLL in Uttaranchal 
{Deb. 13, \\>1. m,21"()7-2004)CoI.453 

Reduction of Fees in Medical Institution 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 14546 

Regularisation of Daily Wage Employees 
(Deb. 13, \\>1. m,2I-07-20(4) Col. 241 

Commissioning of Mobile Canteen Vans 
(Deb. 14, \\>1. m,22"()7-2004)CoI. S7 

Recruitment in Par. Military Forces 
(Deb. 12, Vol. Ill, 20-07-2004) 
Col. 121-32 

Compulsory Voting Bill, 2004 - (Int.) 
(Deb. S, \\>1. D, 09-07-20(4) Col. 327-28 

Implementation of New Scheme under 
Indira Awaas Yojana 
(Deb. 9, \\>1. n,IS-07-20(4)CoI.110-11 

Need to extend canteen and medical 
facilities to retired employees of 
par.-military forces in tbe country 
(MUR377) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 42S-426 

Raising Upper Age Limit 
(Deb. 23, Vol. IV, 25-01-2004) 
CoI.60I~2 

Release of Prisoners from Pak Jails 
(Deb. 23, Vol. IV, 25·08-2004) 

Assistance from NABARD Col 701~3 
(Deb. 20, 'Vol. VIII, 20·08·2004) Settina-ap of Production Studios 
C01.12S-36 (Deb. 19, Vol. III, 19.01-2004) 

Discretionary Fund Col. 365-66 
(Deb. 18, Vol. Ill, 18-08-2004) Shortage of Antibiotics in Government 
Col. 337·38 Hospitals 

Employment on Compassionate Ground (Deb. 13, \VI. m, 21~-20(4) Col 75-76 
{Deb. II, \\>Lm.I~1-20(4)CoI.II-82 Abolition of Child Labour in Hazardous 

Maintenance of Telephone Exchanges Employment, 2004 -(Int.) 
(Deb. 13, \\>1. m, 21 ~7-2004) Col. 449 (Deb. S, \\>1. n, 09-07-2004) Col. 327 

4 
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AIR and DO Relay Centres in Uttaranchal Regularisation of Daily Wagers_ 
(Deb. 14, VoI.ID,22'()7-2004)CoI.254 (Deb. 15, Vol. m.23'()7-2004)CoI.63~ 

Air Connection between Cities 
(Deb. I S, Vol. III, 23-07-2004) 
Co1.163~ 

Canteen and Medical Facility to PMF 
(Deb. 2, Vol. II, 06.()7-2004) CoL 297 

Closure ofGovemment Quarters 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 105-106 

Government Servants (Declaration of 
Assets and Investigation) Bill, 2004 
(Deb. 5, Vol. 1I;09.()7-2004) CoL 328 

Income Tax Payee in the Country 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 119-20 

KU Band Transmission 
(Deb. 14, Vol. m, 22.()7-2004) Col. 262 

Mobile Phone Facility 
(Deb. 8, Vol. II, 14.()7-2004)CoL 193-94 

Need to provide relief to the people 
affeeted due to heavy rains and cloud 
burst in Uttaranchal (MUR 377) 
(Deb. 3, VoI.II,07-07-2(04)CoI.327 

Release of Funds for National Highways 
Projects 
(Deb. 8, VOI.U, 14.()7-2004)Col. 72-73 

Sarva Shiksha Abhiyan 
(Deb. 2, VOI.U, 06.()7-2004) Col. 48-62 

Smart Card for Ex-Servicemen 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 711-12 

Utilisation of allotted amount by 
Uttllranchal under PMGSY 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 232-33 

Vacant Posts in KVs and NVs 
(Deb. 7, Vol. n,13'()7-2004)CoI. 272-74 

Vacant Posts in NDMC Schools 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.294-9S 

Stand ins Committee on Science and 
Technology, Environment and Forest-
one Hundred-Twenty Fifth to One 
Hundred-Twenty Seventh Reports -
Presented 
(Deb. II, Vol. III, 11-08-2004) 
CoL 477-78 

New Rail LineS in Uttaranchal Ballael, Prof. s.P. Sla,1a 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 193-94 Railway Budset 2004-2005-General 

Discussion and Demands for Grants 
Openins of Educational and Technical on Account (Railways) 2004-2005 

Institutions (Deb. 7, VoI.D,13'()7-2004)CoI. 521 
(Deb. 2, \\11. D, 06.()7-2004)CoL 222-23 Ba", Start Ramesh 

Opening of Passport Oftk:e in UUIranchaI Capital Pub in Ashoka Hotel Campus 
(Deb. 3, Vol.ll, 07.()7-2004) CoL 96-97 (Deb. 21, VoI.IY, 23~"'2004) Col. 72-73 

Optical Fibre Cables in Uttaranc:bal Curb_ in Smokins 
(Deb. 3, Vol. n,07-07-20(4)CoL 172-76 (Deb. 23, Vol. IV, 2S~"'2(04) CoL619 

Purchase of Power from UttlrlnChal 
(Deb. 2, Vol. II, 06.()7-2004) Col. 315 

Railway Budset, 2004-05-General 
Discussion and Demands for Grants 
on Account-Railways.2004-05 Contd. 
(Deb. 8, Vol. n, 14.()7-2004) Col. 314-15 

DeaIh of Children Due to Malnutrition 
(Deb. 18, Vol. III, 11-01-2004) 
Col. 141 .. 2 

Defaulten of Loan 
(Deb. 20, Vol. VIII, 20-08-2004) 
CoL 169-70 
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Licences for Opening of Petrol Pumps & 
Gas Agencies 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 143-44 

Bait ... , Shri Kall •• b 
Ban on Quacks 

(Deb. 3, Vol. II. 07~7-20(4) Col. 187 
Banaras Hindu University 

(Deb. 17, Vol. III, 17-08-2004) 
Col 198-200 

BlacklQlrketing of Rail Tickets 
(Deb. 14. Vol. III, 22-07-2004) 
Col. 242-43 

Implementation of Mid-Day-Meal Scheme 
(Deb. 17, Vol. III, 17-01-2004) 
CoI.310-14 

Increue in Reservation Quota for STs in 
Bihar 
(Deb. 23. Vol. IV, 25-08-2004) 
CoI.405~ 

Indo-US Venture for Eliminating Child 
Labour 
(Deb. I, Vol. D,OS-o7-20(4)CoI.I05~ 

Me-morandum of Understanding on 
Drinking Water 
(Deb. 19, Vol. m, 19-08-2004) 

Cost comparison in Government Outlets Col. 151-53 
(Deb. 20, Vol. VIII, 20-08-2004) Mid-Day Mellis Scheme 
Col. 321-22 (Deb. 2, VoLn,~7-2004)CoI.141-44 

Criminal Training to Children 
(Deb. 12, Vol. m, 20-07-20(4) Col. 165 

Drug Racket in Delhi 

Missing Gold Bar from Palam Airport 
(Deb. 10, VoI.U,I~7-20(4)CoL97-98 

Purchase of Computers (Deb. 7, VoI.I1,13~7-2004)CoI.65 (Deb. 23, Vol. IV, 25-08-20(4) Col. 461 
Employment to spouses/dependents of Reservation of Posts 

Oov.ernment Servants (Deb. 16, Vol. III, 16-01-2004) 
(Deb. 23, Vol. rv.2~8-2004)CoI. 705 Col. 146-48 

Excess Holding of Goods in Warehouses 
(Deb. 20, Vol. VIII, 20-08-2004) Reserved Quota in MTNL 
Col. 323-24 (Deb. 18, VoI.ID, 18-08-20(4) Col. 266 

Filling of Reserved Quota inAIIMS 
{Deb. II, Vol. In, 11-08-20(4) Col. 103 

Fire Safety Measures in Schools/Colleps 
(Deb. 17, Vol. m. 17-08-20(4) Col. 8-10 

Five Star Eco-Hotels 

Social Functions at Farm Houses 
(Deb. 23, Vol. IV, 25-D8-20(4) Col. 392 

Status of Reservation Quota 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 55-57 

(Deb. 16. Vol. III, 16-01-2004) Supply of Livery Items and Shoes by KB 
Col. 321-22 (Deb. 18, Vol. III, 18-01-2004) 

Harmful Ingredients in Food Items 
(Deb. 3, Vol. II, 07~7-20(4)CoI. 91-92 

Hi-Speed Rail Corridor to Connect 
Buddhist Spots 
(Deb. 24, Vol. IV, 26-08-20(4) Col. 165 

l.lT. 
(Deb. 17, Vol. lII, 17-01-2004) 
Col. 376-77 

Col. 450-5 1 
Various Categories of Employees in 

Department of Commerce 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 235-31 

Violation of Pre-c:onditions of AliotmeM 
of Land by Hospitals 
(Deb. 2, Vol. D,~7-20(4)CoI.I69-1O 
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"nerjee. Ku.ri Ma.ta 
Fire Incident at a Nursery School in 

Kumbakonam. Tamil Nadu 
(Deb. 10. Vol. II. 16-07-2004) COl. 332 

Amount allocated to Gujarat 
(Deb. II, Vol. III. 11-08-2804) 
Col. 449-S0 . 

Assistance from NABARD 
• Banp ... p.,., Shrl S. (Deb. 20. Vol. VIII. 20-08-2004) 

Col. 125-36 

" 
~ 

General Budget-2004-200S General 
• Discussion - Contd. 
Demands for Grants on Account -

(General) 2004-2005 -Contd. 
Demands for Excess Grants - (General), 

2001-2002 
(Deb. 12, Vol. Ill, 20-07-2004) 
Col. 442-16 

.; ........ Sbrl Pawan Kumar 
Child Mortality Rate in Government 

Hospitals 
{Deb. 18, VoI.ID, I 842004) Col. 29-30 

General Budget-2004-2005 General' 
Discussion - Contd. 

Demands for Grants on Account -
(General) 2004-2005 -Contd. 

'Demands for Excess Grants - (General), 
2001-2002 
(Deb. 12, Vol. Ill, 20-07-2004) 
Col. 446-53 

Introduction of Direct to Home Service 
(Deb. 19, VoI.ID, 19-08-2004) Col. 8 

'Removal of Governors of four States on 
the basis of their ideology (DUR 193) 
(Deb. 6, VoI.II,12-07-2004)CoI.458-74 

...... d, Sbrl Jobubhal Dbanabbai 

Assistance to Vocational Education 
(Deb. 23. Vol. IV. 25-08-2004) 
Col. 130-32 

AssistMceunder ICDS 
(Deb. 17. Vol. III, 17-08-2004) 
Col. 92-104 

Clearance to Power Projects 
(Deb. 17, VoI.ID,17-08-2004)CoI.421 

Closure of Mines 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 630-3 I 

Coastal Area Development Fund 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 320-21 

Compensation to the Families of Victims 
of Wild Animals 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 337-42 

Conversion of Broad sause line between 
Rajkot to Varaval 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 248-49 

Conversion of Broad gauge Line between 
, Surender Nagar to Bhav Nagar 

(Deb. 24, Vol. Iv, 26-08-2004) Col. 190 

Agricultural Project by Foreign Countries Criteria for Allotment of Petrol Pumps 
(Deb. 16, Vol. III. 16-08-2004) (Deb. 19. Vol. III, 19-08-2004) 
Col. 461-62 aol.I09-IO 

Allocation of Funds for Women 
Development Programmes 
(Deb. 17. Vol. III. 17-08-2004) 
CoI.21()..16 

Diversion of Funds under PMGSY 
(Deb. 24. Vol. IV. 26-08·2004) 
Col. 341-44 

: ',Allocation of Funds under PMRY 
Employment Opportunities in Organised 

and Unorgani~ Sector 
(Deb. 23, Vol. IV, 25.08·200"> 
Col. 102-10 

(Deb. 21. Vol. IV, 23-08-2004) 
Col. 262-63 .,.. 
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Excav .. tion Projects Setting up of IITs 
(Deb. 19, Vol. III, 19-08-2004) (Deb.23,\bI.IV,25~1-2004)CoI.270 

Col. 334-37 
Facilities to Fishermen 

(Deb. 21, Vol. 1'1. 23-08-2004) 
CoI.40~7 . 

Financial Assistance from World Bank for 
Developmental Projects 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 36-37 

Funds for Development of IT 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 755-56 

Funds to NGOs Enpaed in Health Care 
Schemes 
(Deb.la. \bLm.I~20(4)CoI.18-93 

Groundnut Export 
(Deb. 20, \bl. V11I,2~20(4)CoI.247 

Identification ofBPL Families 
(Deb. 16, \b1.ln.1~20(4)CoI.95-96 

IIDCsinSSI 
(Deb. 18, Vol. Ill, 18-08-2004) 
Col. 271-74 

Implomentation ofProjccts IDd Schemes 
(Deb. 24, \blIv, 26-01-20(4) Co1.67-69 

Barman, Prot Buudtb 
Railway Budget 2004-2005 - General 

Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, \VI. n,13~7-20(4)CoI.475-76 

Barman, Sbri HltCD 
BSNL Facility in West Bengal 

(Dob. 23, Vol. IV. 25-01-2004) 
Col. 462-63 

Doubling of Jalpaipri to Bonpigaon 
(Deb. 24. \blIv, 26-01-2004) Col. 73 

Drinking Water 
RGNDWM 
(Deb. 24. Vol. 
Col. 352-53 

Schemes under 

IV. 26-08-2004) 

Fencing ofBanaladesh Border 
(Deb. 23, \bI.IV, 2542004) Col. 404 

Indian Enclaves 
(Deb. 23. Vol. IV. 25-01-2004) 
Col. lSI-59 

PromotionofNCES 
(Deb. 23, Vol: IV. 25-01-2004) 
Col. 394-95 

Improvement in Postal Services 
(Deb. 23, Vol. IV, 25-08-2004) SharingPattemforDrinkinaWater 
CoB 19-24 (Deb. 24, Vol. IV, 26-08-2004) 

Modernisation ofDD Kendra in Gujuat 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 341-42 

Old Railway Bridps in GIV-
{Deb. 19, \b1.1D, 1~20(4)CoI.323 

Pending Projects ofOrilsa IUId Oujll'ld 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 317-22 

Plan Alloeation for Projecta in Gujlrat 
(Deb. 18. Vol. III. 11-01-2004) 
Col 110-11 

Col 298-99 
Status of Agricultural and Non-

Agricultural Land 
(Deb. 21, Vol. IV. 23-08-2004) 
Col. 131-33 

Strategic Oil Reserve 
(Deb. 24. \bl. Iv, 26-08-2(04) Col. 325 

Work of AlipurdUll' Junction to Bamanhat 
Railway Station 
{Deb. 24, \b1.Iv, 26420(4) Col. 213 

Barq, Dr. Sllatlqur Rab .... 
RoId Map for Air Pollution CrimeApinst Women 

(Deb. 21. \b1.Iv,23~1-20(4)CoL57-SI {Deb. 17. \bl.m, 17~1-20(4)CoL422 
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Increasing Medical Expenditure 
(Deb. 18, Vol. III, 18-08-2004) 
Co1.317-18 

Integrated Education for Disabled Children 
(Deb. 23, \\>I.JV,25-08-2004)CoJ.256 

Irregularities in Distribution of Medicines 
(Deb. IS, Vol. ID,18-OS-2004)CoI. 93 

Minimum Wages 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 427-2S 

Railway Budget 2004-2005-General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, I 3-07-2004) CoJ. 541 

Railway Budget 2004-2005 - General 
Discussion and Demands for Grants 
on Account (Railways) 2004-200S 
(Deb. 7, Vol. II, 13-07-2004) Col. 476 

Reported closure of a number of Tea 
Gardens in West Benpl, Assam, Tamil 
Nadu and Kerala resulting in 
unemployment of thousands of 
workers and steps taken by the 
Government in regard thereto. (CA) 
(Deb. 13, Vol. III, 21-07-2004) 
CoI.484-8S 

Bellarmin. Sbri A. V. 
Railway Budget 2004-2005 - General 

Discussion and Demands for Grants 
on Account (Railways) 2004-2005 

Setting up of Training Centres by SAl in (Deb. 7, \\>1. U,13-07-2004)COI. 472-73 
U.P. Bb.d.n •• ShriAvtarSlnlb 
(Deb. 21, \\>1. JY, 23-OS-2004) Col. 69-70 Allotment of Bookstalls at Stations 

Transmission of Contr!lCt of VSNL and (Deb. 19, \\>1. III, 19-08-2004) Col. 115 
State owned GAIL 
(Deb. 14, \\>I.ID,22-07-2004)CoI.13 

Waiting List for Landline and Mobile 
Phone Connections 
(Deb. 18, Vol. III, 18-08-2004) 
CoI.IS3-8S 

Basu. Sbri Anil 
Standing Committee on Transport, 

Tourism and Culture - Seventy-Ninth, 
Eighty-First and Eighty Second 
Reports- Presented 
(Deb. 24 .. Vol. IV,26-08-2004) Col. 384 

Balli •• Sbri Joacblm 

General Budget--2004-200S General 
Discussion - Contd. 

Demands for Grants on Account -
(General) 2004-200S - Contd. 

Demands for Excess Grants - (General), 
2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
CoI.SI4-1S 

Amount Spent by IOC and Hindustan 
Petroleum on JRO, in Uttar Pradesh 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 234-35 

Broadband Services 
(Deb. 18, Vol. III, 18-0S-2004) 
Col. 459-62 

Cheating of Poor Depositors 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 166-67 

Clearance of Power Projects 
(Deb. 17, Vol. ID, I7-OS-2004) Col. 421 

Cobalt Machines for Cancer Treatment 
(Deb. 13, Vol. 111,21-07-2004) 
CoI.11S-16 

Financial Status ofDRVN 
(Deb. 19, \\>I.ID,I9-08-2004)CoI. 167 

Grounding of Jet Airways 
(Deb. 1 S, VoL DJ, 23-07-20(4) Col. 69-70 

Licences for Drugs 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 67S-n 
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Locust Detected by DPPQS 
(Deb. 16. \il'. JU. 1~8-20(4)CoI. 328 

Mobile ~ibrary-Cum·Bookstal1 in Trains 
(Deb. 24, Vol. IV, 26·08·2004) 
CoL 289-90 

National Sports DeveloplllCnt Fund 
(Deb. 16, Vol. III, J 6~8·lO(4) Col. 8·18 

Need to put a check on saJe'~adulterated 
Ghee in Delhi and other parts of the 
country (MUR 377) 
(Deb. 23, \t)I.IV, 2s-08-2004) Col. 791 

Need to solve the problems beipg faced 
by fanner:s in Feridabad' and Mewat 
regions in Haryana owing to inadequate 
irrigation facilites (MUR 377) 
(Deb. 7, \ill. II, 13-07.20(4) Col. 423 

Rail Projects in Haryana 
(Deb. 24, Vol. IV, 26·01·20Q4) 
Col. 129-36 

Report ofNGAER 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 163-44 

Restoration of Export Benefits under 
DEPB to Steel Industries 
(Deb. 20, \ill. VIII,20-08-2(04)CoI. 103 

Rural Electrification 
(Deb. 23, \t)1. Iv, 25~8-20(4)CoI. 7-9 

Sale of Synthetic Ghee 
(Deb. 2 I, \ill. IV, 23~8-20(4)CoI. 38-40 

Setting up of Helpline for Expatriates 
(Deb. II, \\>1. m, 1~2(04)CoI.38-39 

Shortage of Blood 
(Deb. 23. Vol. IV, 25-01·2004) 
Col. 486-87 

Status of Ongoing Rail Projects 
(Deb. 24, MlI.IV, 2~1·2004)CoI. 90-96 

Use of Fake Documents for Dealership 
(Deb. 19, \t)l. m, 19~8·2004)Col. 319 

Use of Hub Ports by India 
(Deb. 18, Vol. Ill. 11·08·2004) 
CoI.271~79 

Bb.lon, Silft M .... vir 
Afforestation in Aravalli Hills 

(Deb. 16, Vol. III, 16.08.2004) 
Col. 317·18 

Container Depot at Udllipur Divisiona' 
Headquarter in Rajasthan 
(Deb. 19, Vol.m,19~8-2004)CoI.I46 

Effects 0fE&F policy on mining operations 
(Deb. 21, \t)1.Iv,23-08.2004)CoJ. 153 

Environmental Science in UGC Eligibility 
Test for NET 
(Qtb. 17, Vol. Ill, 17-08.2004) 
G61. 122·23 

Grants for Upliftment of People Living in , 
, Tribal Areas 
(Oeb. 17, Vol. Ill, 17-01-2004) 
Col. 334-35 

Inclusion of Environmental Sciences in' 
Civil Service Examination 
(peb., 1 I, Vol. Ill. 18·08·2004) 
Col. 167-69 

Oil Wells in Barmer 
(Deb. 19, Vol. III, 19-08·2004} 
Col. 240-41 

PlanWion of Medicinal Herbs 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 392 

Railway Budget 2004-2005 - General 
Discussion and Demands for Grants, 
on Account (Railways) 2004-2005 
(Deb. 7, \t)1. II, 13-07-2(04) Col. 637-39 

Regularisation of Encroachments on 
Forest Land 
(Deb. 16. \t)1. III, 1~·2004)CoI.28-42 

Reservation of SCslSTs 
(Deb. 20, Vol. VIII. 20-08-2004) 
Col. 239-40 

Reservation Quota for VIPs in Trains 
(Deb. 24, \t)1.Iv,2~8·2004)CoI. 71-79 

Reservations in Subsidiary Companies ... 
(Deb. 20, Vol. VIII, 20-08-2004) 
Co1.61-62 
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Bhakta, Shri Manonnjan 
Awards ofNCC Cadets 

(Deb. 19, Vol. III, 19-08-2004) 
Col. 327-30 

Ayurvcdic Medicines to CGHS 
(Deb. 23, Vol. IV, 25-08-2004) 
Cot. 691-92 

CGHS Empanelled Private Hospitals 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 111-27 

Development of Agricultura1lndustries in 
Andaman and Nicobar Islands 
(~b.16, VoI.II!,I~20(4)CoI.161 

Development of Tourism in A&:N Islands 
(De~. 16, Vol. III, 16-08-2004) 
Col. 452-53 

Development under CAP ART inAndaman 
&: Nicobar Islands 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 121-22 

Exclusive Rights beyond EEZ 
(Deb. 18, VoI.lO, 18-08-20(4) Col. 35 I 

Expansion of Port Blair Airport 
(Deb. 20. Vol. VlO, 20-08-20(4) Col. 91 

Flood Affected States 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 216-20 

Freedom to Oil Companies to Revise Price 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 359-60 

General Budget-2004-2005-General 
Discussion - Contd. 

Demands for Grants on Account -
(General) 2004-2005-Contd. 

Demands for Excess Grants - (General), 
2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
CoI.S82-84 

Government Accommodations lying 
Vacant in Delhi 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 227-30 

Harvesting of Methane from Waste 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 221-22 

InstitutionallNon-lnstitutional Services 
for Orphans/Orphanages 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 334-40 

Introduction of New Proforma for Tax 
Payers 
(Deb. 20, Vol. vm, 20-08-20(4) Col. 319 

Need to look into the interest of Jarwu 
in Andaman and Nicobar Islands 
(MUR377) 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 445-46 

Need to review the ban imposed on 
collection of sea-sand in Andaman and 
Nicobar Islands (MUR 377) 
(Deb. 13, Vol. m, 21-07-20(4) Col. 500 

Pending proposal ofFPI 
(Deb. 21, Vol. IV, 23-08-2004) 
Co1.165~8 

Release of Prisoners from Pak Jails 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 701-03 

Research and Development in Bio-
Technology 
(Deb. 23, Vol. IV, 25-08-2004) Col. 761 

Scarcity of Essential Commodities in 
Andaman 
(Deb. 21, Vol. IV, 23-08-2004) Col. 339 

Schemes in Operation in Andaman and 
N icobar Islands 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 539-40 

Shortage of Drinking Water in A&N 
Islands 
(Deb. 17, Vol. III, 17-08-2004) 
CollS7-5. 

Theft in Rail Museum 
(Deb. 24, Vol. IV, 26.08.2004) 
Col.l09-11 
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Utilisaticn of Funds for Monuments and Railway Budget, 2004-0S-General 
Heritage Buildings Discussion and Demands for Grants 
(Deb. 24, \VI.IY, 26-08-20(4) Col. S I-52 OD Account-Railways, 2004-05 Contd. 

Water Supply in Port Blair (Deb. 8, \VI. D, 14-07-20(4) Col. 31()'12 
(Deb. 17, Vol. 111,17-08-2004) Rebate in Transportation of Gypsum 
CoL 3 19-20 (Deb. 14, Vol. ID, 22-07-20(4) Col. 128 

Bhardwaj, Sbrl H.R. 
Joint Committee on Offices of Profit -

Elections 
(Deb. 10, Vol. II, 16-07-2004) 
CoI.31S-17 

Method of Execution of Death Sentence 
(Deb. 20, \VI. vm, 20-08-2004) Col. S~ 

Dbaraaya, Shri Glrdharl Lal 
Assistance for State-wide Arca Network 

(Deb. 23, \VI, IV, 25-08-2004) Col. 4S5 
Bisalpur Irrigation Project 

(Deb. II, Vol. III, 19-07-2004) 
Col. 114-15 

Construction ofHathi Gram 
(Deb. 21, \VI. IV,23-OS-2004) Col. 157 

Runninl of Palace on Wheels from 
Safdarjung Station 
(Deb. 19, Vol. m,19-08-2004)CoI.151 

Settina up ofCIPET in Jaipur 
(Deb. 17, \VI, m,17-08-20(4)CoI. IS5 

Setting up of Golf Course and Tourism 
Complex in Rajasthan 
(Deb. 21, \VI, IV, 23-08-2(04) Col. 287 

Dburla, Sbrl Kanti Lal 
Coconut Development Board-Election 

(Deb. 6, \VI, D, 12-07-2004) Col 399 
Indian Council of Agricultural-Research 

Society - Election 
(Deb. 16, Vol. III, 16-0S-2004) Col. 519 

Freight Charges for Limestone Bisen, Shri Gaurishanker Cbaturbbuj 
(Deb. 14, Vol. ID, 22-07-2004) Col. 20S ExportofLPG/CNG 

Funds to States for Developmental (Deb. 14, Vol. m, 22-07-2004) Col. 83 
Projects and Canals Gauge Conversion Work at Jabalpur to 
(Deb. 16, Vol. III, 16-08-2(04) Col. 464 Goudiya and BaJqhat to Katangi 

Grant for Pipes (Deb. 9, \VI, D, I S-07-:2004) Col. 136-38 
(Deb. 16, Vol. 1Il, 16-08-2004) Installation ofETPs by Polluting Factories 
Col. 283-84 (Deb. 11, Vol. III, 19-07-2004) 

Grant Provided on Seeds Col. 286-87 
(Deb. 16, Vol. III, 16-08-2004) Col. 4S4 Inter Linking of Rail Routes in M.P. 

Indira Gandhi Nahar Project (Deb. 9, Vol. II, 15-07-2004) Col. 255 
(Deb. 11, Vol. Ill, 19-07-2004) Col. 225 

Need for electrification of Jaipur Railway 
Line (MUR 377) 
(Deb. 24, \\>1. Iv, 26-08-2004) Col. 392 

Lease of Forest Land 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 191-204 

National Saving Scheme 
Need to introduce Metro Rail Service in (0 b 10 V I II 16-07-2004) Jaipur (MUR 377) e. , o. , 

(Deb. 3, Vol. II, 07-07-20(4) Col. 319 Col.l24-2S 
Production of Electricity by R.A.P.S. 

(Deb. 18, Vol. III, 18-08-2004) 
Col. 148-49 

Projects under CRF 
(Deb. 18, Vol. III, 11-01-2004) 
Col. 171-80 
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Removal of. Polluting Factories from 
Residential Areas 
(Deb. I, Vo1.Il, 05-07-2004) Col. 133-34 

Transfer of Forest Land 
(Deb. II, Vol. III, 19-07-2004) 
Col. 106-07 

,Bishnol, Shri Jaswant SinSb 
Advisory Board for Protection of 

Labourers 
(Deb. 6, Vol. n, 12-07-2004) Col. 3 t 4-1 5 

Allocation of Foodgrains 
{Deb. I, Vol. II, 05-07-2004) Col. 113-16 

Assistance to NGOs by CAPART 
(Deb. 9, Vol. II, 15-07-2004) Col. 58 

Assistance to States for Development of 
Tourists Spots 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 422-23 

Blacklisted CGHS Chemists 
(Deb. 18, Vol. 1Il, 18-08-2004) Col. 200 

Chargesheet against Minister 
(Deb. 17, Vol. III, I 7-OB-2004) Col. 112 

Closure of Units ofKota Thermal Power 
Plant 
(Deb. 12, VoI.IU, 20-07-2004) Col. 51 

Compensation to Dependent of Deceased I 

Persons I 

Export of Handicraft 
(Deb. 20, Vol. VIII.20-08-2004)CoJ. 278 

Export of Onions 
(Deb. 5, Vol. II, 09-07-2004) Col. 94-95 

Extinction of Birds and Animals 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 369-70 

Financial Assistance to Rajasthan 
(Deb. 5, Vol. II, 09-07-2004) Col. 205-06 

Gun Factories in Private Sector 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 199-200 

Impact of use of Fertilizers 
(Deb. 21, VoI.IY, 23-08-2004) Col. 30-31 

Increase in Handicraft Trade 
(Deb. 5, Vol. II, 09-07-2004) Col. 236 

Need to link the Phulera-Jodhpur railway 
section with Auto Signal System 
(MUR377) 
(Deb. 17, Vol. III, 17-08-2004) Col. SOl 

New National Highways in-Bihar 
(Deb. 3, Vol. II, 07-07-2004) C.oJ. 204-05 

Non-availability of TTEs in Reserved 
Coaches 
(Deb. 14, Vol. 10,22-07-2004) Col. 66 

Permanent Fund for Handicraft Sector 
(J?eb. 6, Vol. II, 12~-2004) Col. 382 (Deb. IS, Vol. 11), 23-07-2004) Col. 91.92 

Decline in Foreign Tourists 
(Deb. I, Vol. Jl, 05-07-2004) Col. 174 

Delay of Flights 
(Deb. 5, Vol. 11,09-07-2004) Col. 164 

Development ofTribaJs 
(Deb. 2, Vol. 11, 06-07-2004) 
Col. 117-210 

Drou-ght Prone Area Programme in 
Rajasthan 
(Deb. 9, VoI.D.15-07-2004-)CoJ.426-27 

Educational Schemes 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 296-308 

Poaching of Wild Animals 
(Deb. 16, Vol. III, I 6· ()8··20(J4 ) 
Col. 238-50 

Policy for Coal Excavation 
(Deb. 23. Vol. IV. 25-08-2004) 
Col. 470-72 

Poverty Alleviation in Rajasthan 
(Deb. 2, Vol. II, 06-07-2004) Col. 309-10 

Price and Import of Steel 
(Deb. 7, Vol. II, 13-07-2004) Col. 161-62 

Production of Onion in Rajasthan 
(Deb. I, Vol. II, 05-07-2004) Col. 117-78 
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ProKress in Non-Conventional Energy 
Sources 
{Deb. 2, \\>1. D, 06-07-2004) CoL 337-42 

Progress in Steel Sector 
(Deb. 2, \\>1. n, 06-07-2004) Col. 427 

Proposals received trom Rajasthan 
(Deb. 8,\\>1. n, 14-07-2004) Col. 58-59 

Purchase of Aircraft 
(Deb. 20, \\>1. VIII, 2()'()8-2004) Col. II 

Remunerative Price to Fannen 
(Deb. I, \\>1. D, 05-07-2004) Col. 255-58 

Bishnoi, Shri Kuldeep 

Nehru Yuva Kendras 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 342-46 

Borkataky, Shri Narayan Chandra 

Assistance trom House Production Fund 
to DDK Guwahati 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 293-94 

Bye-Pass on NH in Assam . 
(Deb. 18, \\>I.ID, 18-08-2004) Col. 83 

Development Proposals trom Assam 
Renaming of Airports (Deb. 17, \\>1. m, 17-08-2004) Col. 8S-86 

(Deb. 20, Vol. VIII, 20-08-2004) Documentary Films by Doordarshan 
Col. 97-98 (Deb. 19, \\>1. m. 19-08-2004) Col. 82-83 

Revision ofTextile Policy 
{Deb. 15, Vol. IU, 23-07-2004) Col. 278 

Schemes Approved in Rajasthan 
(Deb. 9, \\>1. D, 15-07-2004) Col. 260-62 

School for Children of Labourers 
(P.eb. 6, \\>1. U,12-07-2004)COI. 351 

SeUina up of All India Institutes of Medical 
Sciences 
(Deb. 3, \\>1. U, 07-07-2004) Col. 40-41 

Standards of Airports 
(Deb. IS, Vol. III, 23~07-2004) 
Col.20S-06 

Unemployment Crisis 
(Deb. I, \\>1. n, 05-07-2004) Col. 218-20 

Flood and prought Situation in the 
Country - (OUR 193) 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 622-23 

Gauge Conversion Work on Rangia-
Murkongselek Railway Line 
(Deb. 14, VoI.1U,22-07-2004)Col.149 

Kil8ll TV Channel 
{Deb. 16, VoI.IU,I6-08-2004)COI.436 

News Correspondents/Reporters at 
Guwahati DDK 
(Deb. 24, Vol. IV,26-08-2004)Col.l66 

Operation of Rangiya Rail Division in 
Assam 
{Deb. 14, \\>L UI, 22-07-2004) Col. 75-76 

UIC of Urea for Fertility of Agriculture Pagladia Dam Project 
Land (Deb. 16, Vol. Ill, 16-08-2004) 
(Deb. 2, \\>1. D, 06-07-2004) (".01.269-70 Col. 143-44 

Vacant Posts of Judges 
(Deb.S~ \\>1.II.09-07-2004)CoI.132-33 

Special Package for NER 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 225-28 

Visit of Foreign Dignitaries 
{Deb. 3, \\>1.n,07-07-2004)CoL24S-49 Staff Strength in North East AIRIDD 

Kendras 
Wheat Allocation for Rajasthan 

(DetI •. 6, \tJI. n, 12-07-2(04) CoL 248 
WLLBued Telephone Exchanaea 

(Deb. 8, VoL U, 14-07-20(4)CoI. 124-34 

(Deb. 19, Vol. m,I9-08-2004)CoI. 243 
Study on Rail Safety 

(Deb. 19, Vol. III, 19-08-2004) 
Co1.3~9-40 
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Boae, Shri Santa 
Railway Budget 2004-2005 - General 

Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. 11, 13-07-2004) Col. 627-29 

Rain Water Harvesting 
(Deb. 17,VoI.III. I 7-08-2004) Col. 109 

Budbolia, Sbri Rajnarayan 
Allocation of Funds for Development of 

Animal Husbandry and Dairying 
(Deb. 11, Vol. III, 19-07-2004) 
Col. I 88-9l 

Assistance to India from Asian 
Development Bank 
(Deb. I, Vol. II, OS-07-2004) Col. 71 

Baba Saheb Hastshilp Yojana 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 287-89 

Consumer Information Centre 
(Deb. I, Vol. II,OS-07-2004) Col. 21 1-14 

Crimes in Trains 
(Deb. 9, Vol. II, 15-07-2004) Col. 423-26 

Demand and Supply of Power 
(Deb. 2, \b1.II,06-07-2094)CoI.148-60 

Foreign Exchange Earnings through 
Tourism 
(Deb. II, VoL m,19-07-2004)CoI.43-44 

International Agreement on Asian 
Highway Network 
(Deb. 8, Vol. II, 14-07-2004) Col. 79-80 

Lt;Jss making Airports 
(Deb. S, Vol. 11,09-07-2004) Col. 128 

MTNL Trust Line Service 
(Deb. IS, Vo1.lII, 18-08-2004) Col. 87-88 

National Agriculture Policy 
(Deb. I, Vol. fI, 05-07-2004) Col. 17 

Need to provide financial assistance to 
the Government of Uttar Pradesh for 
development of Tourism at Estate 
Charkhari in Mahoba (MUR 377) 
(Deb. 12, Vol. 111,20-07-2(04) Col. 327 

Population Growth Rate 
(Deb. 3, Vol. II, 07-07-2004) Col. 63-64 

Private Sector in Agriculture Marketing 
System 
(Deb. I, Vol. 11,05-07-2004) Col. 135 

Privatisation of Mines 
(Deb. 5, Vol. II, 09-07-2004) Col. 71-72 

Production of Steel 
Exploration of Oilfields with the Help of (Deb. 2, Vol. II, 06-07-2004) Col. 147 

Bacteria 
(Deb. 9, Vol. II. 15-07-2004) Col. 188 
• Export of Foodgrains 

{Deb. 6, VoI.II,12-07-2004)CoI.247-48 
Export of Steel and Iron 

(Deb. 7, Vol. II. 13-07-2004) 
Col. 299-306 

Fast Track Courts 
(Deb.S, VoI.II,09-07-2004)Col. 185-88 

FireLBlast in Ordinance Factories/Depots 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 162-66 

Flood Affected States 

Rail Link with Bangladesh 
(Deb. 14, Vol. ru, 22-07-2004) Col. 57-58 

Rural Electrification 
(Deb. 2, Vol. II, 06-07-2004) Col. 319-26 

Setting up of a Defence Modernisation 
. Fund 
(Deb. 19, Vol. 'III, 19-08-2004) 
Col. 365-67 

Status of On going Rail Projects 
(Deb. 24, Vol. IV. 26-08-2004) Col. 90-96 

Trade Centre 
(Deb. 5, Vol. II, 09-07-2004) Col. 235-36 

UAEExports 
(Deb, 21, Vol. IV, 23-08-2004) (Deb. 20, Vol. VIII, 20-08-2004) 
Col. 216-20 Col. 27.9:80 . 
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Upsradation of Pan wadi to Hoshiarpur Special Package for Setting up fPIS 
Hiahway (Deb. I, Vol. ll, OS-07-20(4) Col. 232-34 
(Deb. 13, Vol. ID, 2 1-07-20(4) Col. 101 Cbakrabortty.ShrlSwadesh 

World Bank Assistance for Construction 
of Bridles 
(Deb. 10, Vol. II, 16-07-2004) Col. 84 

BwlswmutbJary, Sbrl Sansuma 
Kbunaur 

Asricultural University in Bodoland 
(Deb. I, Vol. U,OS-o7-2004) Col. 178-79 

Bodo Accord 
(Deb. 2, Vol. II, 06-07-2004) Col. 277 

Central fund for Bodo Handloom 
Products 
(Deb. S, Vol. II, 09-07-2004) Col. 234 

Development Packqe for Bodoland 
(Deb. 17, Vol. In, 17-O~0(4)CoI.2S4 

Direct Central funds to Autonomous 
District Councils 
(Deb. 17, Vol. nI, 17-08-2004) Col. 112 

DolftStic Airport at Kokrajhar 
(Deb. 5, Vol. n, 09-07-20(4)CoJ. 98 

East-West Corridor 
(Deb. 3, Vol. U. 07-07-20(4) Col. 272 

Establishment of Bodoland Institute of 
Textile and Fashion Technology 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 212-14 

Esaablishment of Nurse TrainiDg College 
. (Deb. 23, Vol. IV, 25-01-20(4) Col. 495 
FI.ood and Drought Sit~ation in the 

Countly-(DUR 193) 
(Deb. 16, Vol. III, 16-08-2004) 
CoI.6.l3-34 

Inclusion of Castes in the List of ST 
(Deb. 2, VoI.n,06-07-20(4)CoI.163~S 

Pending lnigation Projects 
(Deb~ I, VOL U, OS-07·20(4) Col. 117-11 

Separate PlanniqlFinance Commission 
for Development of Tribal Areas 
{Deb. 23. VoJ. IY,2U8-20(4) Col. 265 

Railway Budget 2004-2005 - General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
~. 7, YOI.II.13-07-2004)CoI. S93-94 

Chakraborty. Dr. SuJan 
Railway Budget 2OO4-200S - General 

Discussion and Demands for Grants 
on Account (Railways) 2004-2OOS 
(Deb. 7, Vol. II, 13-07-2004) Col. 629-30 

Situation arising out of Shortage of Power 
in the Country (MUR 193) 
(Deb. 18, Vol. Ill, 18-08-2004) 
Col. 538-42 

Standing Committee on Science and 
Technology, Environment and Forests-
One Hundred twenty-eighth to One 
Hundred Thirty-first Reports • 
Presente4 
(Dtb.24, Vol. IV,26-08-20(4) Col. 382 

Chaknborty. ShriAjoy 
Accident of Saras 

(Deb. 18, Vol. III, 18·08·2004) 
Col. 222-23 

Allotment of Bookstalls to Unemployed 
Graduates 
(Deb. 24, Vol. IY, 26-01-2004) Col. 249 

Allotment of Land by DDA 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 227-28 

Amendment to Securitisation Act, 2002 
(Deb. 10, Vol. n, 16-07-20(4) Col. 63 

Anti-Erosion Works in Ganga Basins 
(Deb. I, Vol. II, 05-07-2004) Col. 249 

Assistance provided to SSI Sector 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 6S()"S 1 

Clearance to Power Projects 
(Deb. 17, VoI.m, 17-08-2004) Col. 421 
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Comprehensive Legislation for 
Agricultural Labour 
(Deb. 1. Vol. II. OS.Q7 -20(4) Col. S9~O 

Conferrnce to Review Rural Development 
Scheme 
(Deb. 9, vol II. 15-07-20(4) Co1.329-30 

Cflnstitution of National Steel Regulatory 
Commission 
(Deb. 2, Vol. II, 06.Q7-20(4) Col. 318-19 

Contaminated Water 
(Deb. II, Vol. III, 19-07-2004) Col. 5-8 

Control of Bookstalls Contract 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 327-28 

Details of Production of Crude Oil 
(Deb. 9, Vol. II, 1 5.Q7-20(4) Col. 149-50 

Developing a Multi Speciality Centre at . 
RML Hospital 
(Deb. 8, Vol. II, 14-07-2004) Col. ISS-56 

Dilapidated Condition of Railway Stations 
in Barasat-Hasnabad 

Infiltration ofInsurgent to Bangladesh 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 103-04 

Introduction of Earthen Cup and Khadi in 
Trains/Stations 

. (Deb. 9, Vol. 0, I S.Q7-20(4) Col. 139-40 
Irreguiarities in Supply of Wheat 

(Deb. 6, VoI.D, 12.Q7-20(4) Col. 231 
Irrigation Proj~ 

(Deb. 6, \tll. 0, 12.Q7-20(4) Col. 380-11 
Launching of Satellites on Commercial 

Basis 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 147-48 

LPG Agencies in West Benaal 
(Deb. 24, \tll. Iv, 26-08-20(4) Col. III 

Need to bring in a cQ~prehensive 
legislation for the welfire ofqricultural 
workers (MUR 377) 
(Deb. 23, \tll. Iv, 25-01-2004) p,L 104 

(Deb. 14, ~I. III, 22.Q7-20(4) Col. 98-99 NPAs oflFCl 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 271-72 Encounter in Gujarat 

(Deb. 2, Vol. n, 06.Q7-20(4) Col. 297-98 
Encroachment afound Protected 

Monuments 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 320-21 . 

Excesses by BSF 
(Deb. 7, VoI.II,13.Q7~0(4)CoI. 353-S4 

Extension of Barasat Hunabad Seelion 
(Deb. 19, Vol. III, 19-01-2004) 
CoI.211-13 

GOP Ratio in Comparison to Other 
Developing Countries 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 176-77 

Handloom Industry 
(Deb. 10, \VI. n, 16-07-2004) Col. 29 

Illegal Migrants 
(Deb. 12, Vol. III, 20-07-2004) 
C01.2S8-74 

Opening of New POlt Officel in Wat 
Bengal 
(Deb. 3, \bl. n, 07-07-2(04) Col. 9S 

Opening of Small Airports 
(Deb. 20, Vol. VIII, 20-01-2004) 
CoI.46-SI 

Pending Cues for Settlement ofEPP IIId 
Pension Accounts . 
(Deb. 21, \tl1.Iv,23'()8-2004)CoI.~ 

Pendin. Scheme. of Weal BenpI 
(Deb. 23, Vol. IV, 2'-01-2004) 
Col. 410-11 

Post ofNotIry Public 
(Deb. 15, Vol. III, 2'-07-2004) 
CoL 206-10 

Price orLife Savina Drop 
(Deb. 7, Vol. II, 13-07-2004) 

. CoLI36-137 
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Price rise of Edible Oil Vidyalaya Vikas Nidhi 
(Deb. 6, Vol. II, 12-07-2004) CoI.306-07 (Deb. 7, \\>1. n, 13-07-2004) Col. 387-88 

Private Insurance Companies Wheal Export by STC 
(Deb.lS. Vol. m. 23-07-2004) Col. 163 (Deb. IS. ~1.m.23-07-20(4)CoI.31-34 

Production of Coal Cballba,Shri K1rip 
(Deb. 10, Vol. II. 16-07-2004) 
Col. 224-26 ADB Loan for Railway Sector 

Improvement ProJramme 
Progress of Projects in AIIMS 

(Deb. B.-Vol. m. 21-07-2004) Col. 426 
Ratification oflLO Convention 

(Deb. I, Vol. II, 05-07-2004) Col. 221 
Recruitment of Teachers in Kendriya 

VidyalayBS . 
(Deb. 7, Vol. 0, 13-07-2004) Col. 392-93 

Renewal of Mining Lease by Coal 
Compllnies 
(Deb. 10, Vol. II, 16-07-2004) Col. 247 

Revival oflDPL 
(Deb. 7, VOI.U, 13-07-2004) Col. 279 

RevivalofPDS 
(Deb. 6, Vol. n, 12-07-2004) Col. 341-49 

~e of Excess Land 
(Deb. 5, Vol. n, 09-07-2004) Col. 59-70 

Sea and River Erosion in West Bengal 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 421-22 

Setting up of Agro and Rural Industries in 
N.E. 
(Deb. 8, Vol. II, 14-07-2004) Col. 43-44 

(Deb. 24, \\>1. Iv, 26-01-20(4) Col. 73-74 
. Allocalion of Funds to Assam Under 

Centrally Sponsored Schemes 
(Deb,7, \01. n, 13-07.20(4) Col. 354-56 

Assistance trom World Bank and DFID 
(Deb. 23. \01. IY,2S-08-20(4) Col. 294 

Assistance to Institutions engaged in 
promotion of Sports 
(Deb. 16. Vol. III, 16·08·2004) 
Col. 293-304 

Ban on Plastic and Polythene Dap 
(Deb. 16. Vol. III. 16-08-2004) 
Col. 133-34 

Border Dispute with Alum and NapJand 
(Deb. 2, Vol. D. 06-07-20(4) Col. 213 

8rMmapu1n 80erd 
(Deb. I, Vol. II. 05-07-2004) Col. 86-87 

. Centrally Sponsored H ...... Schemes 
(Deb. 23, Vol. IV, 25-01-2004) 
CoL 714-19 

Certification for Supply of80Uled Water 
Sharing ofRavi-Beas Water (Deb. 6, \01.11, )2-07-2004) Col. 85-16 

(Deb. I, \t>1.D,05-07-2004: "01.154-55 CGHS inAlum 
Sick Units in SSt Sector (Deb. 8, \VI. D,I4-07-20(4)CoI. 101 

(Deb. 18; Vol. III, 18-08-2004) CI_~. etoSubansitiDamPro'Wt 
Col. 405-07 ~- 'J-' 

(Deb.II, VoI.IU, )9-07-2004) CoL 226 
Special Package for Rural Electrification 

(Deb. 2. Vol. n.06-07-2004)CoI.88 
~~triko byCGHS Scheme 

{Deb. 8, Vol. II, 14-07·2004) Col. 182-83 
Threat to Wildlife due to Encroaclunfmts 

on Forest Land 
(Deb. 21, Vol. IV. 23-08':'2004) 
Col. 283-84 

Competition Faced by Coaaae Industries 
• (Deb. I. \bJ.II. 14-07-20(4) CoL 262 
Conference Ie Review Rural DewJopment 

Scheme 
(Deb. 9. Vol. II. )5-07-2004) CoL 329-30 

Criteria for Openin, of Poll Offices 
(Deb. 3. \bI.II.07-07-2(04)CoJ.191-93 
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Development and Expansion of Dairy 
Industry 
(Deb. II, Vol. III, 19~07-2004) 

Col. 276-86 
Development of Multi-Role Fighter 

Aircraft 
(Deb. 9, \\>1. n,IS-07-2004)CoI.293-94 

• Development of Rural Industries in North-
Eastern Region 
(Deb. I, \bI.I1, 14.07-20(4) Col. 209-12 

Disbursement of Funds 
(Deb. II, Vol. III, 19-07-2004) 
Col. 329-32 

~hquakes in Assam 
(Deb. 3, \\>1. 1I,07-07-2004)CoI. 13 

Employment in I.T. Sector 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 246-47 

Employment Opportunities in Agriculture 
and Animal Husbandry Sector 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 272-73 

Environment Friendly Atmosphere in 
States 

Growth in Telecommunication Sector 
(Deb. 13, Vol. III, 21-07-2004) 
CoI.1S9~ 

HPTslLPTsNLPTs in Assam 
(Deb. 9, \\)1. n,15-07-20(4)CoI.121-29 

Incentives to Private Enterprises 
(Deb. 11, \\>1. m,I~7-2004)CoI. 115 

Inclusion of Drugs in the List of Drup 
Price Control Order 
(Deb. 7, \bl. iI, 13.07-20(4) Col. 145-46 

Inclusion of New Industries 
(Deb. 23, Vol. IV, 2S-01-2004) 
Col. 514-16 

Indo-China Bilateral Ties in Infrastructure 
Sector 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 132-33 

Industrial Backwardness in N.E.Region 
(Deb. 2, \\>1. D, 06-07-20(4) Col. 234-3S 

Job Opportunities in North Eastern State 
(Deb. 2, \bl. D, 06.07-20(4) Col. 10SoOi 

LPTIHPTNLPTs 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 141-S2 

(Deb. 6, \bI.II, 12.07-20(4) Col. 3SS-S6 Meeting of Chief Minis ten on Pmc:hayati 
Flood and Drought Situation in the 

Country-(DUR 193) 
(Deb. 16, Vol. III, 16-01-2004) 
CoI.SII-84 

Funds provided under Environmental 
Schemes 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 93-t 14 

~ 
(Deb. 9, \\>1. D,1S~7-20(4) Col. 14749 

National Housing Bank 
(Deb. IS, \bl m, 23.07-20(4) Col. 64 

National Nutrition Mission 
(Deb. 7, V.1.D,13~7-20(4)CoI.284 

Natural Calamity 
(Deb. 2, \VI. 11.06.07-20(4) Col. 111-16 

Gauge Convenion in Flkiragram-Dhubri Pending Railway Projects inAulm 
(Deb. 19, Vol. III, 19-01-2004) (Deb. 24, Vol. IV, 26-08-2004) 
Col. 126-27 Col. 213-11 

Geneva Meet 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 196-97 

Godowna in N.E. States 
(Deb. 6, \bI.II, 12.07-20(4) Col. 283-14 

Protection of Wildlife in Flood Aft'ected 
National PII'k 
{Deb. 6, \\>LD,12-07-20(4)CoI.313-14 

Railway Electrification 
(Deb. 24, \bl. Iv, 26-01-20(4) Col. 291 
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Sick Tea Estates 
(Deb. 10. Vol. II. 16-07-2004) 
Col. 194-96 

Special Grants to Colleges 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 133-34 

Success ofPMRY in North Eastern Region 
(lRb. 8. Vol. II, 14-07-2004) Col. 242-43 

Telephone Connections to Villagos in 
Assam 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 427-28 

Tourism Development in Assam 
(Deb. I, Vol. D. OS-07-2(04) Col. 72-73 

Vacancies in All Railway Divisons 
(Deb. 14, Vol. Ill, 22-07-20(4) Col. 136 

Waiver of I:.oans Granted to States 
(Deb. 1 S, Vol. III, 23-07-2004) 
Col. 138-39 

WTOTaiks 
(Deb. 10, VoI.II,I6-07-20(4)Co1. 214 

Ch.adel, Sbri Suresb 
Availability of Doctors 

(Deb. 13, Vol. III, 21-07-2004) 
Col, 430-31 

Ban on Gutka and other Tobacco Products 
(Deb. 8, ~1. n, 14-()7-2004)Col. 235-36 

Canalisation of Swan River 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 162-63 

Cases ofHIV / AIDS 
(Deb. 23, Vol. Iv, 25-08-20(4) )1, 345 

Odld Labom 
(Deb. I, VoI.D,OS~7-20(4)Col 175-77 

Child IliJht 

Condition of Traditional and Con age 
Industries 
(Deb. 8, \bl. II. 14~7-20(4)Col. 63-64 

Crimes against Women 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 367-73 

Cultivation of Medicinal Plants . 
(Deb. 8, 'tbl. D, 14-()7-2004)CoI. 13S-36 

DD/AIR Propamme 
(Deb. 14, Vol. III, 22-07-2004) 
CoI.I83-8S 

Defaulters of Loan 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 169-70 

Demand of Physiotherapists 
(Deb. 13, Vol. 1D,21-07-20(4) Col. 124 

Development of Model Villages 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 248-52 

Dowry Prohibition Act 
(Deb. 12, VoI.m,2~7-2(04)CoL4S-46 

Embezzlement in Union Bank oflndia 
(Deb. 5, Vol. D,09-07-2(04)CoI.113-14 

Environmental Improvement Projects in 
Slums 
(Deb. 2, Vol. n, 06-07-20(4) Col. 228-29 

Eradication of Leprosy 
(Deb. 3, Vol. D, 07-07-2(04) Col. 68-69 

Excavation ofMata Baala Muktii Temple 
in Himachal Pradesh 
{Deb. 9, VoI.n,I5-07-2(04)CoI.283 

Exploration oflnftlmmable Gas in Kanan. 
H.P. 
(Deb. 14. Vol. III, 22-07-2004) 
Col 244-45 (Deb. 23. Vol. IY, 25-01-2004) 

Col 277-78 . Extinction of Bird Speciea 
Cities Selec:ted under MepCity Scheme (Deb. 11, Vol. III, 19-07-2004) 

{Deb. 23, Vol. IV. 2S-08-2004)CoI.l34 CoI.I07~8 

,A 

Collection ofTelephono Bills dIrouah Poet ExInIdion of Oil &om Sick Weill 
Oft"lces and Banks (Deb. 24, Vol. IV, 26-08-2004) ~ 
(Deb. 13, Vol. m,21-07-2004)CoI.184 Col3()6.q7 



NAME INDEX 431 

Family Welfare Centres 
(Dtb. 18. Vol. III. 18-08-2004) 
Col. 223-29 

Fare increased for Tra~porting Petroll 
Diesel and LPG 
(Deb. 9, Vol.n.15~7·2004)CoI.60-62 

Finacial Assistance/Loan to States by 
NABARD 
(Deb. 10, Vol. II, 16-07-2004) Col. 36-38 

Fruits under OGL 
·(Deb. S, Vol. II, 09-07-2004) Col. I S~-S8 

Funds Earned through Diversion of Forest 
Land 
(Deb. I, Vol. II, 05-07-2004) Col. IJ 1-13 

funds for Swajaldhara Scheme 
(Deb.f, Vol. II, 1 S-07-2004) Col. lSI-58 

General Budget, 2004-05 - General 
Discussion Demands for Grants on 
Account - (General), 2004-05 and 
Demands for Excess Grants .-
(GeneraI),2001-2002 
(Deb. 13, Vol. III, 21-0.7-2004) 
CoI.SOB-14 

Generation of Solar EneraY 
(Deb. 2, Vol.ll, 06-07-20(4) Col. 310-12 

LPTIHPTM.PTs 
lOch. 24. Vo!. 'V, 2(1: ()ft. )(104) 

Col. I 48-S2 
Need to implemrot 'ont' rank· one 

pension'-scheme for J)d('n.: 
personnel (MUR 377) 
(Deb. 16, Vol. 111, 16~8-2004) Col. 543 

Outstanding Taxes against Corporate 
Houses 
(Deb. 5, VoI.Il,09~7-2004)Col. 139 

Patenting of Herbs and Medicinal Plants 
(Deb. 20, Vol. VIlI, 20-08-2004) 
Col. 219-20 

Pending Cases in Labour Courts 
(Deb. 6, Vol. II, 12-07-2004) Col. 364-68 

Pending Excise Duty 
(Deb. 20, Vol. V 111 , 20-0'-2004) 
Col. 317-18 

Pending Schemes ofH.P. 
(Deb. 3, Vol. II, 07~7·2004)CoI. 233 

Pollution on Indian Sea Shores 
(Deb. 6, Vol. II, 12~7-2004) Col. 336 

Power Generation 
(Deb. 7, VOI.U, 13~7-2004)CoI.66-92 

Humin Organ Bank Power Generation ClplCity 
(Deb. 23, Vol. IV, 25-08-2004) (Deb. 17, VoI.DI, 17-01-2004)CoI.29-31 
Col. 498-99 

Illepl Migrants 
(Deb. 12, Vol. Ill, 20-07-2004) 
Co1.2S8-74 

Implementation of Schemes for Poon 
(Deb. 2, Vol. II, 06-07-2(04) CoL 93-94 

Income Tax Defaulten 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 169-71. 

luuin, Fake Ccrtit1cares by Mental Health 
Institute 
(Deb. 23, Vol. IV, 25-0'-2004) 
Col. 4.3-14 

Jewellery ExpoI1I . 
(Deb. 5, Vol. n. 09-07-20(4) Col." 

Production of Pulses and Oilseeds 
(Deb. 6, Vol. n. 12-07-20(4) Col. 267-70 

Railway Bud,et 2004-200S-Oeneral 
Discussion and Demands for Grants 
on Account (Railways) 2004-200S 
(Deb. 7, Vol. 0.I3-07-2004)Col. S69-74 

Recovery of Non-Perform in, Assets 
(Deb. 10, Vol. II. 16-07-2004) 
Col. 24144 

Requirement of Coaches 
(Deb. 14, Vol. III, 22-07-2004) 
CoL 221-29 

Scarcity of Wider 
(Deb. 6, Vol. 0, 12-07-2004) Col. 32-34 
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Scheme ror Potable Water 
(Deb. 7, Vol. I1,13-07-2004)CoI.271 

Search for Sports Persons in Rural Areas' 
(Deb. I, \01.11, 05-07-2004) Col. 253-55 

Sening up of Army Units in Himachal 
Pradesh 
(Deb. 24, \01. IV, 26-08-2004) Col. 232 

Sening up of Institutions 
(Deb. 23, Vol. IV, 25-08-2004) Col. 405 

Sick Industries Units 
(Deb. 14, \01. fII,22-07-2004) Col. 19-26 

Taj Trapezium Zone Pollution Authority 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 194-95 

Target Fixed for Oil Production 
(Deb. 24, \01.1Y,26-08-2004)CoI. 13-14 

Threat to Human Life due to increased 
Animals Population 
(Deb. I, \oI.II,05-07-2004)CoI.229-30 

Trust for Management of Temple and 
Shrines . 
(Deb. I, \01.11, OS-07-2004) Col. 69 

Unclaimed Deposits in Bris 
(Deb. IS, \01. III, 23-07-20(4) Col. 70-71 

Utilization of Allocation for Welfare of 
Scheduled Tribes 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 169-70 

Victims of Natural Calamities (Rehabili-
tation and Financial Assistance) 
Bill, 2004 
{Deb. 5, Vol. II, 09-07-20(4) Col. 329 

Cllaader K ..... r. prut 
Crimes apinst Women 

(Deb. 23. Vol. IV. 25-08-2004) 
Col. 367-73 

General Budget-2004-200S General 
Discussion - Contd.Oemands for 
Grants on ACCOWlt - (General) 2004-
2005 -Contd. 

Demands for Exccu Grants - (General) 
2OOL-2002 • 
(Deb. 12. Vol. III. 20-07-2004) 
COI.S7S-76 

Launching Information Technology in 
Himachal Pradesh 
(Deb. 23, Vol. IV, 25-08-2004)· 
Col. 700-01 

LPTIHPTNLPTs 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 148-52 

Model Drivers' Training School 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 583-84 

Need to increase the recruitment quota of 
Himachal Pradesh in the Armed Forces 
(MUR3n) 
(Deb. 24, Vol. IV, 26-08-2004) Col. 389 

Need to permit the Government of 
Himachal Pradesh to Levy two per cent 
generPtion cess on power produced by 
the State (MUR 377) 
(Deb. 16, \o1.1D. 16-08-2004) Col. 548 

Pendill8 Proposals ofHP 
. (Deb. 18, \o1.ID, 18-08-20(4) Col. 132 

Sports facility in H.P. 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 230-36 

Cbandnppan. Sbrt e.J(. 

Abolition of Capital Punishment Bill, 
2004-1nt. 
(Deb. 5, Vol. n. 09.()7-2004) Col. 324-25 

Anomaly in Prasar Bharati Wap Structure 
(Deb. 24, \01. IV, 26-08-2004) Col. 107 

Appointment on Compassionate Ground 
(Deb. 19, Vol. Ill, 19-08-2004) 
Col. 27S-76 

Central Public Undertakinp in Kerala 
(Deb. 9, \01. n, 15-07-2004) Col. 207-08 

Coconut Culti¥ltion 
(Deb. 16, Vol.m,I6-08-2004)CoI.421 

Collapse of ROB under Construction 
(Deb. 24. Vol. IV, 26-08-2004) 
Col. 145-46 

Condition of'NH-17 
(Deb. 13. Vol. III. 21-07-2004) 
CoL 111-12 
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Conference to Review Rural Development 
Scheme 
(Deb. 9, Vol. II, I S-07-2004) Col. 329-30 

Prevention of Terrorism (Repeal) Bill. 
2004 -Int. 
(Deb. 5, VoI.II,09-07-2(04)Col. 324 

Constitution (Amendment) Bill, 2004 -Int. Problems ofKhldi and Village Industries 
(Amendment of article 155) 

(Deb. 5, Vol. II. 09-07-2(04) Col. 325 
Deep Sea Fishing 

(Deb. II, Vol. III, 19-07-2004) 
Col. 221-29 

Desalination Plants 
(Deb. I, Vol. II, 05-07-20(4) Col. 57-51 

Development of Infrastructure near 
Guruvayoor Temple 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 246-47 

(Deb. II, Vol. III, 11-01-2004) 
Col. 203-06 

Removal of Governors of four States on 
the basis of their ideoJoay(DUR 193) 
(Deb. 6, VaI.U, 12-07-2(04) Col. 517-19 

Recognition ofKILA 
(Deb. 19, Vol. III, 19-01-20(4) Col. 130 

Recovery oflncome Tax Arrears 
(Deb. 20, Vol. VIII. 20-01-2004) 
Col. 19-26 

ReliefPacktge for Fanners 
(Deb. 5, VoI.II,09-07-2(04)CoI. 37-47, 

Disinvestment Policy 171-12 
(Deb. I S, Vol. III, 23-07-2004) Reservation for SCslSTs and Backward 
Co1.2S4-51 

Communities in Private Sector (Res.) 
(Deb. S, Vol. II, 09-07-2(04) Col. 339-41 Diversion of Panchayati Fund 

(Deb. 9, Vol. II, I S-07-2(04) Col 391 
Review of Tenth Plan Documents 

Encounter in Gujarat (Deb. 3. Vol. II, 07-G7-2(04) Col. 99-100 
(Deb. 2, \bI. D, 06-07-20(4) Col. 297-91 Reviv.1 of Fertilizers and Chemicals 

Orants to Oandhian Studiel TraVWlCOl'e Limited 
(Deb. 17. Vol. III, 17-01-2(04) Col. 172 (Deb. 2, \bI. II, 06-07-20(4) Col. 247-50 

Inflation Rate 
(Deb. 5, Vol. 0,09-07-2004) Col. 211·12 

Interest on LlC Loans 
(Deb. 20, Vol. VOl, 20-01-20(4) Col. 327 

LICApntI 
(Deb. I S. Vol. III, 23-07-2004) 
Col. 136-37 

National Savina Scheme 
(Deb. 20. Vol. VIII, 20-01-2004) 
~2S4-SS ' 

SeaEro.ion 
(Deb.II, VOI.UI, 19-07-2(04) Col. 79 

Share of Central Taxes to States 
(Deb.S, VoI.II,09-07-2(04)CoI.I99 

Shiftina ofCMFIU 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 237-31 

Train Accidents 
{Deb. 9, Vol. II, I S-07-2(04) Col. IS-II 

C .......... SIIrlM ... 
NCERT Boob . 88mboo FIOwerina 

{Deb. 7,VoI. II, t3-07-2(04) Col. 37-tO (Deb. II, Vol. 111,19-07-2004) 
Order for Railway Waaoftl Col. 120-22 

(Deb. 9, VoL B,l 5-07-2004) Col. 420-24 Closure of Branches of United Bank of 
Pendin, Propouls of~la India 

(Deb. IS, VolID,23-07-2(04)CoLS7;'1 (Deb. IS, Vol. ID, 23-07-20(4) Col. 22S 
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Fadlities of Core Banking Solution in I Need to increase the Railways shan.' of 
Manipur the cost of construction of ROB~ in 
(Deb. 15, Vol. III, 23-07.20(4) West Bengal 
Col. 24748 (MtJR377) 

Housing Loan (Deb. 24, Vol. IV. 26-08··2004) 
(Deb. IS, Vol. III. 23-07-2004) Col. 61-62 CoJ.392-93 

L(,3ns Advance hy PSR in North Eastern 
States 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 134-36 

Protection of Biodiversity in North Eastern 
Region 
(Deb. II. Vol. III. 19-07-2004) 
Col. 287-92 

Reservation for SCslSTs and Backward 
Communities in Private Sector (Res.) 
(Deb. 10, Vol. II. 16-07-2004) 
Col. 387-88 

Revenue Earned through Sale of Seized 
Timber 
(Deb .. II. Vol. III, 19-07-2004) 
Col. 237-38 

SBI Branches in Manipur 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 19S-96 . 

SpeciaIArmedF~Act, 19S8 
(Deb. IT. \o1.m, 17~·2004)CoI.57-58 . 

CbatterJee. Shrl Santa.rI 
Amendment in Labour Laws 

(Deb. 16, Vol. m,l6-08-2004)CoI. 381 
Amendment in Payment of BOIJL~ Act, 

1965 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 240-41 

Calling Attention to Matter of Urgent 
Public Importance (CA) 
(Deb. 11, VoI.ID,I8-08-20(4)CoI.492 

Conuption in Public Sector Banks 
([)Ib.5,~,n,09~7-2004)~. 10 

ESIDues 
(Deb. 16, Vol. lit. 16-08-2004) 
Col. 199-204 

Recovery oflncome Tax Arrears 
(Deb. 20, Vol. VIII. 20-08-2004) ('.,01. 23 

Rehabilitation of Refugees 
(Deb. 17, Vol. III, 17·08·2004) 
Col.l444S 

Revival ofDankuni Coal Complex 
(Deb. 20, Vol. VIII, ](J-08· 20(l4) 
Col. 148-49 

Scheme for Jute Indu~try 
(Dd). IS, \\>\. m. 23.()7-2004) Col. 35-311 

Chaudhary, Dr.1Ushar A. 

Allocation of Funds for up-r.radation (\f 
Roads 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 261-63 

Biotech Parks at Vadoclara 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 440-41 . 

Establishment of Institute of 
Seismological R.eseIrch 
(Deb. 18, \\>1. m.18-08-2004)Col.463 

Explosive Department at Alana Ship 
Recycling Yards in Gujarat 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 112-13 

Financial Assistance for Ambedkar 
Bhawan Complex ItAhmedibad 
(Deb. 19, Vol. III, 19-08-2004) 
CoL 141-i2 

Financial A •• istance for Science City 
Project in Gujll'lt 
(Deb. 24, \oL 1V,~"2(04)~. 86 

Power Plant by ONGC in Gujarat and 
Trip\n 
(Deb. 19. Vol. m. 19-01-20(4) Col. 347 
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jrransmission of Contract of VSNL and 
~ State owned GAIL 

(Deb. 14, Vol. III, 22-07·2004) Col. 8 
Chaure, Shri Bapu Hari 

• Railway Budget 2004·2005 - General 
Discussion and Demands for Grants 

• on AGcount (Railways) 2004·2OOS 
(Deb. 7, Vol. II, I 3-07.20(4) Col. 466-67 

Cbavan, Sbri Harisbcbandra 

Agricultural Research Centre - Election 
(Deb. It, Vol:m, 19-07·2004)CoI.4S-46 

Centrally Spensored Scheme 
: (Deb. II, ,Vol. III, 19·07·2004) 

• 

• 

, Col. 340-62 

Consumer Information Centre 
(Deb. I, Vol. n,OS-07·2004)CoI. 211·14 

Crimes in Trains 
(Deb. 9, Vol. II, 1 S-07·2004) Col, 423·26 

Crisis of Drinking Water in Rural Areas 
(Deb. 9, Vol. n, 15-07.20(4) Col. 263·72 

'Export of Clothes 
(Deb, 10, Vol. II, 16·07·2004) 
Col. 104-05 

Export ofFoodgrains 
(Deb. 6, Vol. II, 12-07.20(4) Col. 247-48 

lmplementation of New Scheme under 
Indira Awaas Yojana 
(Deb. 9, Vol. II, I 5-07-2004) Col, 110-18 

Import of Crude Oil 
(Deb. 24, VoJ.IV, 26-08-2004) Col. 81·82 

Income from the Freight bY,Railways 
(Deb. 19, Vol. III, 19·08-2004) 
CoJ.271·73 

Japanese Assistance fen Hydro Power 
Projects 
(Deb. 17, Vol. III, 17·08·2004) 
Col. 295-98 

Joint Scheme for Family Planning 
(Deb. 18, Vol. Ill, 18·08-2004) 
Col. 463-64 

National Agriculture Policy 
(Deb. I, Vol. II, 05-07·2004) Col. 17 

National Judicial Commission 
(Deb.', Vol. II, 09-07·2004) CoU4 

Phasing Out of Aircrafts 
(Deb. 15, Vol. m,23-07·20(4)CoI. 73 

PopUlation Growth Rate 
(Deb. 3, Vol. II, 07-07.20(4) Col. 63-64 

Production and Export of Tea 
(Deb.S, VoI.II,09-07·2004)CoI.173-75 

Production of Cotton 
(Deb. 21, Vol. IV, 23·08·2004) 
Co1.l87-90 

.' Export of Leather Products 
,(, ,~ (Deb. 15, Vol. III, 23.07.2004) Production of Milk 

(Deb. 16, Vol. III, 16·08-2004) 
Col. 223·24 Col. 196-200 

Export of Steel and Iron 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 299·306 

• Foodgrains Export Policy 
(Deb. 6, Vol. II, I 2-07.2004) Col. 198 

Railway Budget 2004-200S-Gener.:al 
Discussion and Demands for Grants 
on Account (Railways) 2004·2005 
(Deb. 7, ~I. II, 13-01-20(4) Col 560·.() I 

Refugees in the Country 
(Deb. 23, Vol. Iv, 2S-08·2004) Col. 210 

Fruit Bearing Trees along the sides of 
National Highways Scheme for North-Eastem States 
(Deb. 13, Vol. IU, 21-07.2004) Col. 92 (Deb. 9, Vol.n, IS-07·2004) Col. 157-60 

.. Golden Quadrilateral Road Project 
(Deb. 23, Vol. IV, 25·08·2004) 
Col. 648-49 

Setting up of a Defence Modernisation 
Fund 
(Deb. 19, Vol. III. 19-08·2004) 
Col. 365-67 
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Setting up of Madarsa Board 
(Deb. 17, Vol. III, 17~8-2004) Col. 77-78 

Subsidy on Cooking Gas to Private 
Companies 
(Deb. 14, VoI.III,22~7-20(4)CoI. SI 

Supply ofFenilizcr to FarmCll 
(Deb. 12, Vol. 111,20.07-20(4) Col. 45 

Survey tor Exploration of Petroleum 
Products 
(Deb. 19, Vol. III, 19·08·2004) 
Col. 146-48 

UAEExpons 
(Deb. 20, Vol. VIII, 20-08·2004) 
Col. 279·80 

Use ofBio-Diesei in Trains 
(Deb. 19. Vol. III, 19-08·2004) 
Co1.268~ 

World Bank Assistance for Construction 
of Bridges 
(Deb. 10, Vol. II, I 6-07-2004) Col. 84 

Ch.~'ID, Shri Pridlvlraj 
Generation of Nuclear Power 

(Deb. 8, VoI.II,14~7-2004)Col. 25·27 
Chavda, Shri Haridnb 
General Budget-2004-2005 General 

Discussion .- Contd. 

Demands for Grants on Account -
(General) 2004-2005 - Contd. 

Demands for Excess Grants - (General), 
2001-2002 
(Deb. 12, Vol. III, 20·07-2004) 
Col. 578-87 

Chidambaram. Shri P. 
Appropriation (NO.2) Bill, 2004 -Consid. 

It. Pass 
(Deb. 13, Vol. 111,21-07-2004) 
CoI.S62~ 

Appropriation (No.3) Bill, 2004 -Int. 
(Deb .. 23, Vol. IV. 25-08-2004) 
Col. 822-24 

Appropriation (Vote on Account) No.2 
Bill, 2004 - Consid. " Pass 
(Deb. 13, VoI.JII,21~7-2004)CoI. 561 

Budget General- Presentation 
(Deb. 4, Vol. II, 08-07-2004) Col. 2·35 

Customs and CeII .... 1 Excise Laws (Repeal) 
BiII,2004 (Int.) 
(Deb. 21, Vol. rv. 23-08-2004) Col. 445 

Finance (No.2) Bill, 2004 
(Deb. 4, Vol. II. 08~7-2004) Col. 36 

General Budlet, 2004-05 - General 
Discussion Demands for Grants on 
Account - (General), 2004~S and 

Demands for Excess Grants - (General), 
2001-2002 
(Deb. 13, Vol. 111,21-07-2004) 
CoI.SIS~8 • 

Recovery oflncome Tax Arrears 
(Deb. 20, Vol. VIII, 20.08-2004) Col. 23 

Statement Laid under Fiscal. 
Responsibility and Budget 
Management Act, 2003 -(St.) 
(Deb. 4, VoI.II,08~7-20(4)Col. 35-36 

Chitthan, Shri N.S. V. 
Need to construct a new bridge near 

Peranai Regulator to provi.de 
connectivity of N ilokkottai and 
Usilampatti taluks of Madurai anti 
Dindigul districts in Tamil Nadu ,. 
(MUR377) 
(Deb. 17, Vol. III, 17~8·2004) Col. SOO 

Need to make sugar mills in Dindigul 
parliamentary constituency of Tamil 
Nadu operational and also register cane 

:, 

for the mills in the area earmarked for it • 
(MUR377) 
(Deb. 3, Vol. II, 07-07·2004) Col. 324-25 

Promotion of Agro and Rural Industries 
(Deb. I, Vol. II, 14-07.2(04) Col. 7 

Railway Budget 2004-200S·0eneral , 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. I1,13'()7-2004)CoI. 579-80 
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Choudhary, Shri Nlkhil KURlar 

Abolition of Child Labour 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 264-65 

Abolition of Posts 
(Deb. 19, Vol.lII, 19-01-20(4) Col. 321 

AIIMS, New Delhi 
(Deb. 3, Vol. II, 07-07-20(4) Col. 259-60 

Allocation of Funds to Animal Welfare 
Advisory Boards 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 157-51 

Anganwadi Kendras 
(Deb. 7, Vol. II, I 3-07-2004) Col. 30-38 

Arrears to Scientists 
(Deb. I, Vol. 11,05-07-2004) Col. 153 

Augmentation of Water Resources 
(Deb. II, Vol. III, 19-07-2004) 
Col. 327-28 

Boostinglndusb'ial Production 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 168-69 

Condition ofNK-31 
(Deb. 23, Vol. IV, 2.5-08-2004) 
Col. 681-82 

Construction of Dam over Saptakoshi and 
Sankoshi Rivers 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 356-57 

Establishment ofFPI 
(Deb. 6, Vol. II, 12~7-2004) Col. 283 

Export ofReadymade Garments 
(Deb. 10, Vol. II, 1~-07-2004) 

Funds for Population Control 
(Deb. 23, Vol. IV, 2.5-08-2004) 
Col. 746-47 

Human Development Report 
(Deb. IS, Vol. III, IS.()S-2004) Col. 62-63 

Illegal Bangladeshi Migrants in Delhi 
(Deb. 2, VoJ.II, 06.()7-2004) Col. 72-74 

Implementation of PMGSY through 
Central Agencies 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 345-46 

Import Duties on LPG and Kerosene 
(Deb. 24, Vol. IV, 26-08-2004) Col. 41 

Imposing Gurudakshina Tax by lIGC on 
Graduates 
(Deb. 2, Vol. 11,06-07-2004) Col. 306-07 

Increase in Treatment Fee 
(Deb. 8, VoI.II,14"()7-2004)CoI. 61 

Indian Council of Historical Research 
(Deb. 17, VoI.IlI,17-08-2004)CoI.I9-20 

Invention of Vaccine for AIDS 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 334-36 

Involvement of Educated Youth in 
Criminal Activities 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 286-87 

Merger of UTI and IDBI Bank 
(Deb. 10, Vol. II, I 6-07-2004) Col. 113 

Need to telecast the programmes of 
Doordarshan-2 in Katihardistricl, Bihar 
(MUR3n) . 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 50 )-02 

CoI.Il7-ll Negligence on Crop Safety 
Financial Assistance to SPCA 

(Deb. 21, Vol. IV, 23-08-2004) 
Col. 287-92 

Financial Package to Bihar 
(Deb. 8, Vol. n, 14-07-2004) Col. 222-24 

Fixation of Minimum Support Price 
(Deb. 6, VoI.II,12-07-2004)CoI.I4-27 

(Deb. I, Vol. II, 05-07-2004) 
Col. 56-57 

New National Highways in Bihar 
(Deb. 3, Vol. II, 07-07-2004) 
COI.204-0S 

NGO Nexus with Terrorists 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 223-2S 
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Non-Banking Finance Companies 
(Deb. 20, \bl. VIII, ma-20(4) Col. 294 

Old Bridges on NHs in Bihar 
(Dcb. 8, Vol. II, ] 4*07-2004) 

Social Security Scheme for Unorganised 
Sector 
(Deb. I I. Vol. Ill, J9"07-2004) 
Col. 24-26 

Spying 
Col. 169-70 (Deb. 7, Vol. II, 1l-07-20(4) Col. 297 

Opening ofNavodaya Vidyalayas 
(Deb. 7, Vol. II, 13-07-2004) 
Co1.364-74 

Permanent Membership of Security 
Council 
(Deb. 3, Vol. II, 07-07-20(4) Col. 43 

Popularity of Football 
(Deb. II, Vol. Ill, 19-07-2004) 
Col. 1'70··71 

Production of Cash Crops 
(Dcb . .s, Vol. II, 09-07-2004) 
Col. 95-96 

Production of Steel Plant 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 383-90 

Protection ofMijk Producers 
(Dcb. 2], Vol. IV, 23-08-2004) 
Col. 1 53-S4 

Railway Budget 2004-2005 - General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Dcb. 7, Vol. II. 13-07-2004) 
Col. 642-43 

Keview of Pra.lhan Mantri Gram Sadak 
Yojana 
(Deb. 9, Vol. II, 15-07-2004) 
CuI. 33-38 

Separate Cadre for CBI 
(1Jeb. 3, Vol. 11,07-07-2004) Col. 139 

State Finance Corporations 
(Deb. IS, Vol. III, 23-07-2004) 
Co1.2S8-61 

Sugar Production 
(Deb. II, Vol. III, 19-07-2004) 
Col. 160-64 

Technology Mission for Horticulture 
Crops 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 343-44 

Theft in Rail Museum 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 109-] J 

Threat from Pakistan and China on Sca 
Border 
(Deb. 14, \\>1.111, 22-07-20(4) Col. 17 

Traffic Police Personnel Caught Red 
Handed 
(Deb. 7, Vol. 11,]3-07-2004) 
Co1.2S6-S8 

Trafficking of Women 
(Deb. 2, Vol. 11, 06-07-2004) 
Col. 333-34 

Usc of Railways Land 
(Deb. ]4, Vol. Ill, 22-07-2004) Col. ] 87 

Utilization of Funds on Rural 
Development 
(Deb. 9, Vol. II, I S-07-2004) 
CoI.21]·S4 

Waiting List of Telephone Connections 
in Bihar 
(Deb. 3, Vol. 11, 0'-07-2004) 

Sick Hydro Power Projects Col. 230-33 
(Deb. 2, Vol. II, 06-07-2004) Cbollbln,ShriSbivraJSlDlh 
Co1.26S~ 

Sick Units in SSI Sector 
(Deb. 18, Vol. III, 18-01-2004) 
CoI.40S-07 

Absence of Doctors in CGHS 
dispensaries/hospitals 
(Deb. 18, V.1. Ill, 18·0'-2004) 
Col. 413·1S 
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Air Connection between States 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 127-28 

Allocation of Foodgrains to Drought 
Affected Families 
(Deb. I, Vol. 11, 05-07-2004) 
Col. 9-12 

Allocation of Funds for Construction of 
Hostels 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 429-30 

Amendment in Immigration Law 
(Deb. 7, Vol. II, 13-07-2004) 
Co1.3S5-86 

Amount for Seed Development Programme 
(Deb. 16, Vol. III, 16-OS-2004) Col. 444 

Applications for Telephone Connection 
(Deb. 18, Vol. III, 18-0S-2004) 
Col. 63-64 

Balika Samridhi Yojana 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 265-70 

Bharat Bhavan Trust 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 146-47 

Bonded Child Labour in Circus 
(Deb. 21, Vol. !V, 23-0S-2004) 
Col. 170-71 

Central University Status to State 
Universities 
(Deb. 2, Vol. [I, 06-07-2004) 
Col. 342-43 

Centrally Sponsored Schemes for 
Agriculture 
(Deb. 6, Vol. [I. 12-07-2004) 
Co1.367-72 

Compensatory Afforestation 
(Deb. 16, Vol. IJI, 16-OS-2004) Col. 279 

Computer Training to Employees in CPWD 
(Deb. 23, Vol. Iv, 25-08-2004) Col. 185 

Constitution of National Commission for 
Handicapped . 
(Deb. 9, Vol. II, 15-07.2004) 
Co1.l73-74 -

Construction of Stadia in Madhya Pradesh 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 336-40 

Conversion of Sanchi as International 
Tourist Spot in Madhya Pradesh 
(Deb. 1, Vol. II, 05-07-2004) 
Col. 240-41 

Coordination between GRP and RPF 
(Deb. 14, VoL ID, 22-07-2004) Col. 243 

Decreasing of Investment in Agricultural 
Sector 
(Deb. 21, Vol. IV, i3-0S-2004) 
Col. 341-42 

Displaced Kashmiri Families 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 33S-39 

Education to Minority Communities 
(Deb. 2, Vol. II, 06-07-2004) 
CoI.263~ 

Functioning ofPHCs 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 248-49 

Growth Rate efGross Domestic Product 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 227-2S 

III Treatment of Indians in Foreign 
Countries 
(Deb. 8, Vol. II, 14-07-2004)C01.4S 

Inclusion of Chapter on Dru, Addiction 
in School Syllabus 
(Deb. 14, Vol.ID,22-07-2004)CoI.157 

Integrated Child Development Scheme 
(Deb. 12, Vol. Ill, 20-07-2004) 
Col. 30-40 

Land for Khajurian Airport 
(Deb. 5, Vol. 11,09-07-2004) Col. 185 

Legal Aid to SCslSTs 
(Deb ...... Vo1.IIl,23-07-2004)Col. 72 
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Linking of Road Network with Major Ports I Production of Sugarcane 
(Deb. 13, Vol. 111,21-07-2004) (Deb. II, Vol. III, 19-07-2004) 
Col. 191-92 ! Col. 92-94 

Loans Burden of States Promotion ofSClST/OBCs in Delhi Police 
(Deb. 10, Vol. II, J6-07-2004) (Deb.J2,VoI.IU,20-01.2004)CoI.J79 
Col. 181-84 Railway Projects of Madhya Pradesh and 

LPG Dealership and Petrol Pumps to Chhattisgarh 
Dependents of Martyrs (Deb. 14, Vol. III, 22-07-2004) 
(Deb. 14, \obI. m, 22-07-2004) Col. 259 Col. 218-23 

Marketing of International Sports by DD Relief to Drought Victims in Maharashb'a 
(Deb. 14, \b1.m,22-07-2004)CoI.25 (Deb. 24, Vol. IV, 26-08-2004) 

Col. 220-2 1 
Modernisation of Coal Mines 

(Deb. 10, Vol. II, 16-07-2004) 
Col. 111-12 

National Umpire Academy 
(Deb. 6, Vol. II, 12-07-2004) 
Co1.2n-78 

Natural Calamity 
(Deb. 2, Vol. II. 06-07-2004) 
Col. 111-16 

NCI'E 
(peb. 12, Vol. III, 20-07-2004) 
CoI.2S7-Sa 

Need to construct a rail under-bridge at 
Khariphatak road in Vidisha Town of 
Madhya Pradesh (MUR 377) 
(Deb. 3, \obi. n,07"()7-2004)CoI. 327 

Nuclear Energy Programme 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 183-84 

Outstanding Dues of NT PC on SEBs 
(Deb. 12, Vol. III, 20-07-2004) 
Co1.290-92 

Post Matric Scholarships 
(Deb.?, Vol. II, 13"()7-2004) Col. 142 

Privatisation of Construction and 
Maintenance on NH 
(Deb. 3, Vol. 11,07-07-2004) Col. 224 

ProdU\..'tion of Oil Refineries durilll April 
2004 to June 2004 
(Deb. 19, Vol. Ill, 19-08-2004) 
Col. 195-96 

Retirement Age of Central Government 
Employees 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 209-10 

Review on Funds for Utilization of 
Drinking Water 
(Deb. 9, Vol. II, 15-07-2004) 
Co1.3~ 

Safety of Airports 
(Deb. S, 'WI. 11,09-07-2004) Col. 71 

Schemes for Handloom Sectors 
(Deb. S, Vol. II, 09-07-2004) 
Col. 221-23 

Secondary Freight System for Fertilizers 
(Deb. 2, Vol. II, 06-07·2004) 
Col. 313-14 

Sending Indian Troops to Itaq 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 31-40 

Setting up ofForeisn Aided Private Power 
Projects 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 296-300 

Shortage of Medicines in CGHS 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 151-52 

Small Savings 
(Deb. 20, Vol. VIII, 20-08·2004) 
Col. 170-72 

Standards of Airports 
(Deb. 15, Vol. III, 23-07-2004) 
CoL20S-06 
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Sugar Pr:.)duction I Freedom to Oil Companies to Revise Price 
(Deb. II, Vol. III, 19.07·2004) (Deb. 24, Vol. IV, 26·08·2004) 
Co1.160~ Col. 359-60 

TB Control Programme 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 280-88 

Telecast of Sports Events 
(Deb. 24, Vol. IV, 26-08-2004) 
Col.261~2 

Tourism Development in Madhya Pradesh 
(Deb. I, Vol. II, 05-07-2004) 

Law on AIDS 
(Deb. 23, Vol. IV, 25-08-2004) Col. 500 

N RI Remittances through Post Offices 
(Deb. 23, Vol. IV, 25-08-2004) Col. 682 

Promotion of Non-Conventional Energy 
Sources 
(Deb. 17, Vol. III, 17-08-2004) 
CoL ISI-S2 

Col. 143-45 Ramp at Historical Places 
Training to Panchayati Raj Institutions (Deb. 14, Vol. III, 22-07-2004) 

(Deb. 9. Vol. II, 15.()7·2004) Col. 260 I CoI.8S-90 . . 
Use of Banned/Substandard Ingredients I Scheme to Connect MaharaJganJ (U.P.) 

by Drug Manufactures (Deb. 24, Vol. IV, 26-08-2004) 
(Deb. 7, Vol. II. 13-07-2004) I Co1.119-20 
Col. 2S I-52 I Conversion of Reserved Compartments 

. . . .. into General Compartments 
VISit by PMs ofSn Lanka and Smgapore I (Deb 9 Vol II 15'()7-2004)CoL 335 

(Deb. 23, Vol. IV, 25-08-2004) .,. , 
Col. 706-09 Crimes in Trains 

Visit ofEU Members to India 
(Deb. 13, Vol. 111, 2I-07-2004)Col. 76 

Chowdhary, Shri Pankaj 

(Deb. 9, Vol. II, IS-07-2004) 
Col. 423-26 

Fake Universities and Institutions 
(Deb. 7, Vol. II, 13-07-2004) 

Abduction of Hindus in Sindh Col. 173-76 
(Deb. 18, Vol. Ill, 18-0·8·2004) I FencingofLoC 
Co1.407'()8 . (Deb. 14, Vol. III, 22-07-2004) 

Arri~al of Foreign Tourists Col. 203-04 
(Deb. 6, Vol. II, 12-07-2004) LeakingoutofTextPapers 
Col.60~1 (Deb. 7, Vol. II, 13-07-2004) 

Ban on Instruments for Measuring Blood I Col. 276-278 
Pressure I Manufacture of New ORS for Diarrhoea 
(Deb. 8, Vol. II, 14'()7-2004) Col. 120 r (Deb. 13, Vol. Ill, 2 1'()7-2004) Col. 393 

Dacoities in Trains I Monthly Income Saving Scheme Scam 
(Deb. 19, Vol.III,19'()8-2004)Col. 213 (Deb. 18, Vol. III, I 8-08-2004) Col. 170 

Extension ofTatkal Reservation Scheme 
(Deb. 9, Vol. II, I S-07-2004) Col. 176 

Fake Stamp Papers 
(Deb . .1, Vol. II, 13-07-2004) 
CoI.168~9 

Need to construct embankments on rivers 
in Maharajganj, Uttar Pradesh with a 
view to protect it from flood water of 
rivers originating ftom Nepal (MUR 377) 
(Deb. 7, Vol. II, 13-07-2004) Col. 424 
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Status of Rail Project 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 276-78 

Chowdhury, SbriAdhir 
Administering Expired Polio Drops 

(Deb. 8, Vol. II, 14-07-2004) 
Col. 34-36 

Aduh Education Programme 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 237-39 

Agricultural Workers 
(Deb. ]6, Vol. III. ]6-08-2004) 
Col. 322-26 

Amendment in Labour Laws 
(Deb. 16, Vol. Ill, 16-08-20(4) Col. 381 

Communal Violence 
(Deb. 2, Vol. II, 06-07·2004) 
Col. 334-35 

Companies dealing with LPG connection 
&. Distribution in West Bengal 
(Deb. 14, Vol. Ill, 22-07-2004) 
Co1.214-15 

Competition with Private Companies 
(Deb. 8, "WI. II. 14-07-20(4) Col. 248 

Condition for Marking Plots Free Hold 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 289-90 

Constitution ofNational Security Council 
and Advisory Board 
(Deb. 24, Vol. IV, 26-08-2004) 

Amendments to EIA and CRZ Col. 300-01 
Notifications I Cooperation of Corporate Bodies in 
(Deb. 21, Vol. IV, 23-08-2004) Maintenance of Protected Monuments 
Col. 179-80 I (Deb. 19, Vol. III, 19-08-2004) 

Anti-Dumping Case against Chinese Col. 127-28 
Companies I C . B k . U b 
(Deb 10 Vi I II 16-07-20(4) C I 160 ooperattve an Sin r an Areas 

. , o. , o. (Deb. 15, Vol. 111,23-07-2004) 
ApprovalofPharmexcii Col. 225-26 

(Deb. 20, Vol. V III , 20-08-2004) 
Col. 52-53 

Association of Pharmaceuticals 
(Deb. 12, Vol ID, 20-07-20(4) Col. ]68 

Banks in Rural Areas of West Bengal 
(Deb. ~ 5, Vol. III, 23-07-2004) 
Col. 197-98 

Beneficiaries under AAY 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 7-1 I 

Crimes and Accidents on National 
HighwaysIExpressways 
(Deb. 13, Vol. III, 2)-07~2004) 
Col. 73-74 

Dereserved Items in SSI Sector. . 
(Deb. 18, Vol. III, 18-0.~2004) 
Col. 188-89 

Detoxifying Process in Education 
(Deb. 2, Vol. II, 06-07-2004) 
Col.250-51 

Border Area Development Projects 
(Deb: 2, "WI. II, 06-07-2004) Col. IS Disaster management Policy 

CI fN D (Deb. 17, Vol. III, 17-08-2004) earance 0 ew rugs 
(Deb. 13, Vol. III, 21-07-2004) I Col. 11-14 
Col. 260-68 Double Taxation Avoidance Treaty 

Closure of Heavy 
Corporation 
(Deb. 19, Vol. III, 
Col. 274-75 

Engineering (Deb. 20, Vol. VIII, 20-08-2004) 
Col. 51-52 

19-08-2004) DrugPolicy 
(Deb. 12, Vol. 111,20-07-20(4) Col. 248 
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Drugs Taken by Athletes 
(Deb. 1, Vol. II, 05-07-2004) 
Col. 153-54 

Effects of Forest Fires 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 361-63 

Effects of Reservation and Dereservation 
of Forest Areas 
(Deb. 6, Vol. II, 12·07-2004) 
Col. 332-33 

Expenditure of Polio Programme 
(Deb. 23, Vol. IV, 25-01-2004) 
CoOl. 100-02 

Export Credit 
(Deb. 5. Vol. II, 09-07-2004) 
Co1.16U9 

Export of Poor Quality foodgrains 

Handloom Industry 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 27-28 

Hydro Power Generation 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 32-33 

Illegal Phone Racket 
(Deb. I, Vol. II, 14-07-2004) 
Col. 264-65 

Impact ofSttucturai Reforms on SSI Sector 
(Deb. 18, Vol. III, 1S-08-2(04) 
Col. 276-77 

Impact ofWTO 
(Deb. I S, Vol. III, 23-07-2004) 
Col. 251-S3 

Import Duties on LPG and Kerosene 
(Deb. 24, \ill. IV, 26-01-2004)·CoI. 41 

(Deb. II, Vol. III, 19-07-2004) ImportofNaturalGasfi'omBanaladesh 
CoI.6S-66 (Deb. 24, Vol. IV. 26-01-2004) 

Export Promotion Council Col. 23940 
(Deb. 20, Vol. VIII, 20-01-2004) Important Project to Private Sector 
Col. 229-30 (Deb. 9, Vol. D, I S.07·20(4)COI. 203 

Fake Killins in Saichen 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 428-29 

Financial Package to UPDPL for TB 
Medicines 
(Deb. 2, Vol. II, 06·07-2004) 
Col.9S-96 

Industrial Growth 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 93-94 

Industries Polluting Sea 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 273-74 

. Inflation Rate 
Foreign Investors (Deb. S, Vol. II, 09-07-2004) 

(Deb. 15, Vol. Ill, 23-07-2004) Col. 211-12 
Col. 7-1 Interest Rate on EPF 

Functioning of HospitaJslDispensaries (Deb. I, Vol. U. 05..()7-2004) Col. 222 
(Deb. 13, Vol. III, 21-07.2004) 'IntemationaJHiJherBducationPolicy 
Col. 119-90 (Deb. 17, Vol. DI, I 7"()8-tOO4) Col. 420 

Funding of Projects Invention ofVacc:ine for AIDS 
(Deb. 3, Vol. II, 07-07·2004). (Deb. 1I~ Vol. III, 11-01·2004) 
CoI.2()()'()1 I CoL 334-36 

Handicapped Accessible Railway Stations lSI Activities 
(Deb. 24, Vol. IV. 26-01-2004) (Deb. 12, Vol. III, 20-07·2004) 
Col. 217-1 8 CoL 211 



446 LOK SABHA 

KendriyalNavodaya Vidyalayas 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 26().64 

Land Salinity 
(Deb. I, Vol. II, 05-07-2004) 
Col. 140-41 

Need to ensure protection and 
conservation of sites of historic 
importance in Murshidabad district. 
West Bengal (MUR 377) 
(Deb. 8, Vol. II, 14-07-2004) Col, 346 

Need to run a to and fro fast passenger 
train in the day time between Kolkata 

Legislation for Recovery ofNPA I and Murshidabad in Wesr Bengal 
(Deb. l5, Vol. III, 23-07-2004) I ~UR377) 
Col. 139-40 (Deb, 23, Vol. IV, 25-08-2004) 

Liberalised FDI Policy Col. 799 
(Deb. 10, Vol. 11,16-07-2004) New Drug Policy 
Col.180-81 (Deb, 7, Vol. II, 13-07-2004) 

LossIProfit of Public Sector Fertilizer Units I' Col. 95-96 
(Deb. 23, Vol. IV, 25-08-2004) New Master Plan for Delhi , 
Col. 351-56 (Deb. 12, Vol. III, 20-07-2004) 

Memorandum of Understanding on 
Drinking Water 
(Deb. 19. Vol. III, 19-08-2004) 
Col. 151-53 

Merger of Banks 
(lkb. 5, Vo1.II, 09-07-20(4) Col. 77 

Col. 6-10 
New Memory PiUs 

(Deb. 2l; Vol. IV, 25-08-2004) 
Col. 122-23 

New btl Lines in West Bengal 
(Deb. 9, Vol. 11, 15-07-2004) 
Col. 308-10 

Method of Execution ofDcath Sentence Oil Pool DefIcit 
(Deb. 20, Vol. VIII, 2().()8-2004) Col. 6 (Deb. 14, Vol. 111,22-07-2004) 

Mis-UtiliJation ofPunds CoI.149-S0 
(Deb. 9, Vol. 11, 15-07-2004) OutiaylUtilisation of Funds by PSUs 
CoI.394-96 (Deb. 17, Vol. III, 17-08-2004) 

Misuse of Funds for Modernisation of Col. 378-79 
Police F:>rce 
(Deb. 17, Vol. III, 17-08-2004) 
Col.279-1O 

Performance of Health Programme 
(Deb. 8, Vol. II, 14-07-20(4) 
Col. 144-56 

Monitoring of Purity of Riven Watet Performance ofRRas 
(Deb. n,' Vol. IV, 23-08-2004) (Deb.S, Vol.n,09:;07-2004)CoI.36 
Col. 137-38 Pharinaceutical Export Promotion Council 

Naphtha hued Power Projects (Deb. 20, Vol. vm,20.0l-lO(4) Col. 323 
(Deb. 17. Vol. III, 17-08-2004) Phll'lR8CopoeiaCommiuion 
CoLl95-96 (Deb. 13, Vol. IU, 21-07-2004) Col. 176 

NatioaaI Agriculturallnaurance Scheme Policy on Spectrum 
(Deb. I, Vol. II, 05-07-2004) {Deb. 3, Vol.n,07~7-20(4)CoI.269 
CoL 198-202 Problema beinl faced by Jute Industry 

National Commislion on River-Water (OUR 193) -I 
Disputes (Deb. 18, Vol. III, 18-01-2004) 
(Deb. 11, VoI.1U, 19-07-20(4) Col. 149 Col. S99-601 
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Problems of Farmers 
(Deb. 16, Vol. Ill, 16-01-2004) 
Col. 359-60 

Project of Laying Pipeline in Sudan 
(Deb. 14, VoI.III,22-07-2(04)CoI.244 

Promotion of JE in MCD 
(Deb. 7, Vol. II, I 3-01-2004) Col. 252 

Promotion ofSSI Units 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 221-22 

Publication of Foreign Newspapers 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 219-92 

Sick Companies in Gujarat . 
(Deb. 20, Vol. VIII. 2cr-01-2004) 
Col. 25 I-52 

Simplification ofDrupand Cosmetic Act 
and Rules 
(Deb. 3, Vol. II, 07-07-2004) 
CoI.14S-46 

Simplification of Environmental Clearence 
Procedure . 
(Deb. 6, Vol. II, 12-07-20(4) 
Col. 4-14 

Special Economic Zones under CRZ 
(Deb. 21, Vol. IV, 23-01-2004) 
Cot 277-78 Rate of Growth in West Behgal 

(Deb. I, Vol. II, 05-07-2004) Spending on AIDS Campaign 
Col. 88-89 (Deb. 18, Vol. III, 11-01-2004) 

Col. 143-45 Recovery ofNon-Perfonnins Assets 
(Deb. 10, Vol. II, 16-07-2004) Strengthenins ofSSI 
Col. 241-44 (Deb. 18, VoI.IU,II-08-2(04)CoI. 133 

Repair and Maintenance ofNH 
(Deb. 3, Vol. 11, 07-07-2004) 
Col. 228-29 

Repairins of Roads 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 341-42 

Revival of Sick Fertilizer Units 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 134-35 

Sale of Spurious Mineral Water 
(Deb. 11. Vol. Ill, 19-07-2004) 
Col. 101-14 

Saline Water Intrusion in Coutal Belts of 
WestBenpl 
(Deb.Il, VoI.m, 19-07-2(04) Col. 255 

Setting up Mental Health Care Centres 
(Deb. 23, Vol. IV, 2S-08 .. ~OO') 
Col. 624-2S 

Shiksha sahaYOI Yojana 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 393-94 

Shortage of Funds in Pruar Bharid 
(Deb. 14, Vol. III, 22-07.2004) 
Col. 29-30 

. Subsidy siven to Fertilizer Sector 
(Deb. 2, Vol. II, 06·0.7"'2004) 
Col. 285-96 

Tennination of Contract with GAIL 
(Deb. 9, Vol. n. I S-07-2(04) Col. 37 

Unemployment in Urban Areas 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 295-96 

Unresolved Export Related Issues 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 185-86 

Utilisation of Funds Meant for 
Environment Projects 
(Deb. 21, Vol. IV, 23-01·2004) 
Co1.412-18 . 

Vlrious Ondes ofVltIIIlin 
(Deb. 23, Vol. IV, 25-08·2004) 
COl. 269-70 

Vehicullr Pollution in Delhi 
(Deb. 6, Vol. II, 12-07·2004) 
CoL314-8S 

Vllit of Indian DeleptioaaAbroId 
(Dob. 3, Vol. II, 07-07-2004) 
Col. 208-15 
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Water Conservation Secheme Churchill, Shri Atemlo 
(Deb. 16~ Vol. III, 16-08-2004) Col. 209-10 Accidents on National Highway-I 7 

(Deb. 8, Vol. II, 14-07-2004) 
Col. I 19-20 Winding up of Task Force on Linking of 

Rivers 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 123-24 

Working cf Customs Department 
I (Deb. Sol Vol. II, 09-07-2004) 

. Co1.175-76 
World Bank Aided Capacity Building 

Projects . 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 243-44 

Cbowdhury. Sbri Blkaah 
Amount Spent byCGM(n in West Bengal 

(Deb. 8, Vol. II, 14-07-2004) 
Col. 133-34 

Computerisation of Post Offices 
(Deb. 8, Vol. II, 14-07-2004) 
CoL 243-45 

Condition of Working Women in Informal 
Sector 
(Deb. 1, Vol. II, 05-07-2004) 
COI.9S-96 

Demand and Supply of Power 
(Deb. 2, Vol. II, 06-07-2004) 
Co1.148~ 

Dumpins of Hazardous Waste 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 197-91 

Lowest Tele-Density States 
(Deb. I, Vol. II, 14-07 .. 2004) 
Col. 213-14 .. . 

Scheme for North-Eutem States 
(Deb. 9, Vol. II, 1'-07-2004) 
CoI.1S7~ 

Tea Auction System 
(Deb. IS, Vol. III, 23-07-2004) 
(".01. 61-69 

Telephone. Exchanae with STD/ISD 
Facilities 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 60-61 

Assistance for Upgradation of Football 
Stadillln in Goa 
(Deb. 6, Vol. II, 12-07-2004) Col. 322 

Development! Auction of Residential Plots 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 164-66 

Filling Vacancies in Mormugao Port Trust 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 134-35 

Padmashree Awards 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 188-89 

Seamen's Provident Fund Scam 
(Deb. 13, Vol. 'JII, 21-07-2004) 
Col. 153-55 

Sinking of Ships 
{Deb. 3, Vol. II, 07-07-2004) Col. 190 

Synthetic Surface in Training Centre by 
SAl 
(Deb. 6, Vol. 11, 12-07-2004) 
Col. 257-58 

Dln,lwll, Sbri Bblnwlr Sinlh 
General Budget-2004-200S General 

Discussion - Contd. 
Demandl for Grants on Account -

(General) 2004-2005 -Contd. 
Demands for ExcelS Grants - (General), 

2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
Cet.'f29-33 

Rlilway Budget 2004-2005-General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 534-35 ~ 

Shortaae of Drinking Water in Nagaur 
(~uthan) 
(Deb. 9, \t)l. H. 15-07-20(4) Col. 87 
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Darbar. Shrl Chhattar Singh I Special Category State 
Allocation of Funds for Power Generation I (Deb. 18. Vol. 1/1. 18-08-2(04) Col. 135 

(Deb. 23. Vol. IV. 25-08-2004) I Das.Dr.Alakesh 
Col. 25-30 I Railway Budget 2004-2005-General 

Assistance from NABARD I Discussion and Demands for Grants 
(Deb. 20, Vol. VIII. 20-08-2004)' on Account (Railways) 2004-2005 
Col. 125-36 (Deb. 7, Vol. II. 13-07-2004) 

Assistance from World Bank and DFID 
(Deb. 23, Vol. IV, 25-08-2004) Col. 294 

Assistance to Madhya Pradesh for 
Various Schemes 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 331-34 

Defaulters of Loan 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 169-70 

Dhar-Makshi-Godhara Rail Line 
(Deb. 19, Vol. Ill, 19-08-2004) Col. 325 

Expon Promotion under ASIDE 
(Deb. 20, Vol. VUI, 20-08-2004) Col. 265 

Fodder Development Works 
(Deb. 21, Vol. IV, 23-08-2(04) 
Col. 152-S3 

Increase in Assistance under Anganwadi 
Kendras 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 324-26 

Increased Level of Carbon in Atmosphere 
(Deb. 16, Vol. III, 16-08-2004) Col. 170 

Integrated Dairy Development Project 
(Deb. 21, Vol. IV, 23-08-2004) Col. 363 

Pench Project in Madhya Pradesh 
(Deb. 16, Vol. III, 16-08-2004) 
. Col. 462-63 

Pending Proposals of Watershed 
Development Projects 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 321-22 

Preservation and Promotion of Tribal 
Culture 
(Deb. 19, Vol. III. 19-08-2004) 
Col. I 34-3S 

Col. 533-34 
Das. Shri Khagen 
Debt of North-Eastern States 

(Deb. 20. Vol. VIII. 20-08-2004) 
CoJ.165-66 

Infiltration in Jammu and Kashmir 
(Deb. 24, Vol. IV, 26-08-2004) 
CoJ.99-IOI 

Mid Term Fiscal Reforms Programmes 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 180-82 

Need to accord approval for funding the 
setting up ofa Medical College in the 
StateofTripura(MUR377) 
(Deb. 13, Vol. Ill, 2 1-07-2004) Col. 503 

Need to release withheld portion of Non-
Plan Gap Grant to the Government of 
Tripura(MUR 377) 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 328-29 

Need to take steps to check the growing 
regional disparities in the country 
(MUR377) 
(Deb. 19, Vol. III, I 9-08-2004) Col. 422 

Pending CBI Cases 
(Deb. 18, Vol. /II, 18-08-2004) 
C01.17S-77 

Railway Budget 2004-05 General 
Discussion and Demands for Grants 
on AccoUnt (Railways)-2004-GS 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 39S-97 

Rakesh Mohan Committee Report 
(Deb. 19, Vol. III, 19-01-2004) 
Co1.337· . 
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Shortage of Wagons in Tripura 
(Deb. 14, Vol. III. 22-07-2004) Col. 132 

Shortfall in Collection of Taxes 

Freedom to Oil Companies tD Revise Pric:e 
(Deb. 24, Vol. IV. 26-08·2004)-
Col. 3'9-60 

(Deb. IS, Vol. 111.23-07-2004), Funds by Sports Authority of India 
CoI.I07-08 ! (Deb. 21, Vol. IV, i3-08-2004) 

I 

Unakoti as World Heritage ,'CoI.292-98 
(Deb. 19. Vol. Ill. J 9-08-2004) Harassment of Employees in Maruti 
Col. 236-37 I Udyog Limited 

Violence and Obscenity in DD I (Deb . .t4. VoI.II1,22-07-2004)CoI.133 
Progra~mes I Housing Scheme for Seedi Workers 
(Deb. 19, Vol. III. 19-08·2004) (Deb. 21, Vol. IV, 23-08-2004) 
Col. 71-72 Col. 136-37 

Dasgupta, Shri Gurudas 
Amendment to Employees Provident 
FundA~ 
(Deb. II. ~.1H.19-07·2004)Col.123 

Indian Iron and Steel Company 
(Deb. 12, \t)I.III,20-07-2004)CoI. 133 

Interest Rate on EPF 
(Deb. I. Votll, 05-07·2004) Col. 222 

Calling Attention to Matter of Urgent Interest Rafe on Savinp 
Publi: Importance (CA) I (Deb. 20, Vol. VIII, 20-08-2004) 
(Deb. 18, Vol. III. 18-08-2004) Cot. 96-97 
Col. 485-88 

Contract to US Subsidi81')' SAW Pipes by 
GAD... 
(Deb. 19, Vol. Ill. 19-08·2004) Col. 270 

Curbing Malparactiees on Trading in 8SE 
andNSE 
(Deb. U. Vol. III, 23-07-2004) 
COI.18S-86 

Default in Payment orESI Dues 
(Deb. II, Vol. III, ]9-07-2004) Col. 337 

Denying Right to Strike to Government 
Employees 
(Deb. 13, Vol. III, 2)-07·2004) 
CoI..lS6-S7 

Dereserved Items in S5} Sector 

Interost Rate on Small S&vinp 
(Deb. t S, Vol. III, 23-07·2004) 
Col. 92-93 

Land Under Encroachments 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 2'2 

Lie Business 
(Deb. 10, Vol. II, 16-07-20(4) Col. 119 

Malpractices in SECL, Korba 
(Deb. 20, Vol. VIII, 20·08·2004) 
Col. 249-$0 

Mechanised Vessels 
(Dcb. ] 6, ''V~1. III, 16-08·2004) 
CoI.I64-6S 

(Deb. 18, Vol. III. U.08-2()04) MediclaimPolicyofNewlndiaAssurance 
Col. 188-89 Company 

Dillcimination against Women at 
Workplace 
(Deb. 12, Vol. III, 20·07·2004) 
CoI.S4·56 

FDIPoIIcy 
(Deb. S, Vol. 11, 09·07-2004) 
CoL 180-84 

(Deb. S, Vol. 11,09-07·2004) Col. 111 
P.P. Dues of Closed Establishment 

(Deb. t I, Vol. III, 19-07·2004) 
CoL 238-39 

Pendina Cues for Settlement ofEPF and 
Penalon ACCOUftCI 
([)lb. 21, \\\1. Iv. 23.08-20(4) Col. 4-6 
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Pending Cases for Settlement of EPF and I Restructure of Hindustan Cable Factory 
Pension Accounts (Deb. 14, Vol. 111, 22-07-2004) 
(Deb. 21, Vol. IV, 23-08-2004) Col. 237-39 
Col. 4-6 

Petrol from Plastic 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 223-24 

Plight of Sugarcane Farmers of Uttar 
Pradesh 

Setting up of Mega Power Projects 
(Deb. 23. Vol. IV. 25-08-2004) 
Col. 243-46 

Smuggling of Old Statues and Artefacts 
(Deb. 14. Vol. III. 22-07-2004) 
Co1.207~8 

(Deb. 11, Vol. III. 19-07-2004) Sports Federations 
Col. 332-33 (Deb. 11, Vol. III. I ~7-2004) Col. 293 

Poverty Alleviation 
(Deb. 2, Vol. II. 06~7-2004) Col. 10 

Strike in BALCO 
(Deb. 20. Vol. VIlI. 2().()8.2004) Col. 325 

Promotion of Agro and Rural Industries Suspension of Qazigund.8aramulla RaIl 
(Deb. 8. Vol. II. 14-07-2004) Project . 
Col. 9-10 (Deb. 14, Vol. 111, 12.01.2004) 

Quantum of Mineral Reserves Col. 120-21 
(Deb. 23. Vol. IV, 25-08-2004) Use of Jute Bags 
Col. 487-90 (Deb. 10. Vol. II. 16-07-2004) 

Recovery of Income Tax Arrears Col. 121-22 
(Deb. 20. Vol. VIII. 20~8-2004) Col. 25 

Regularisation of Services 
(Deb. IS, VoI.III,23~7-2004)Col. 73 

Reported closure of a number of Tea 
Gardens in West Bengal, Assam, Tamil 
Nadu and Kerala resulting in 
unemployment of thousands of 
workers and steps taken by the 
Government in regard thereto. (CA) 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 486-B7 

Reported reduction in interest rate of 
Employees Provident Fund from 9.S 
percent to B.5 percent and steps taken 
by the Government in regard thereto 
(CA) 
(Deb. 17, Vol. 111, 17-08-2004) 
Col. 475,476-84 

Restoration of Export Benefits under 
DEPB to Steel Industries 
(Deb. 20, Vol. ViII, 20·08·2064) 
Col. 103 

Vacancies of Teaching and Non-Teaching 
SlaW 
(Deb. 17, Vol. III, 17-0B-2004) 
Col. 321-24 

Value of Rupees 
(Deb. 5, Vol. II, 09-07-2004) 
Col. ISS-56 

Visit by PMs of Sri Lanka and Singapore 
(Deb: 23, Vol. IV, 25-08-2004) 
Col 706-09 

Winding ofBIPR 
(Deb. IS, Vol. Ill, 23-07-2004) 
Col. 239-40 

D.,muall. Sbri Priy ... nJ.n 
Flood situation in Bihar and Assam-(Sub) 

(Deb. 6, Vol. II, 12-07-2004) 
Col. 43G-3I 

Scarcity of Water and Reuons fQl" Delay 
in reprd ...".(St.) 
(Deb. 21. Vol. IV, 2.3-08J 20P4) 
Col. 441-44 
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Dellu:r, Shri Mohln S. I Functions Performed by TRIFED 
Allotment of Teram Plots to Tribals in I (Deb. 17, Vol. III, 17-08-2004) 

Dadra Nagar Haveli I Col. 336-40 
(Deb. 6. VoI.II.12-07-2004)CoI.204 Funding of Proposal by Japan Bank for 

! International Co-operation Daman Bridges Collapse I 
(Deb. 7, Vol. II, 13-07-2004) Col. 137 I (Deb. 23, Vol. IV, 25-08-2004) 

Democratic set up in UT 
(Deb. 2, Vol. II. 06-07-2004) 
Col. 275-76 

Devolution of Powers to Panchayati Raj 
Institutions 
(Deb. 9, Vol. II. 15-07-2004) 
Col. 7-10 

Illegal Functioning of Industries 
(Deb. 2, Vol. U. 06-07-2004) Col. 211 

Violation of Goverment Directives for 
BackwardfTribal Areas 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 100-02 

Deo, Shri Blknm Kesharl 
Allocation of Funds 

(Deb. 17, Vol. III. 17-08-2004) 
Col. 172-73 

Backward Districts 
(Deb. 3, 'WI. n, 07-07-2004) Col. 18 

Beneficiaries under AA Y 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 7-11 

Child Mortality Rate in Government 
Hospitals 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 18-19 

Community Information Centres 
(Deb. 23, Vol. IV, 25.08·2004) 
Col. 749-S0 

Demand and Supply of Coal 
(Deb. 20, Vol. VIII, 20-08-2004) 
CoJ.32·33 

. Col. 683-86 
Gem Stones in Orissa 

(Deb. 20, Vol. VIII. 20-08-2004) 
Col. 266-67 

Need to provide financial assistance to 
the Government of Orissa for enabling 
early completion for the upper Indravati 
MUltipurpose Hydro Power Project in 
Kalahandi district (MUR 377) 
(Deb. 8, Vol. n, 14-07-2004) Col. 348 

Need to provide funds to the newly fanned 
sugar co-operative in Kalahandi 
District of Orissa to take over and run 
the closed sugar mill at villale 
Goudsargiluda (MUR 377) 
(Deb. 21. Vol. IV, 23-08-2004) 
Col. 447-48 

Production ofDio-Diesel 
(Deb. 19, Vol. Ill, 19-08--2004) Col. 193 

Progress ofE-Govemance 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 46S-67 

Railway Budlet 2004-200S-General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13·07-2004) 
COI.S86-90 

Simplification ofEnvirorunental Clearance 
Procedure 
(Deb. 6, \b1.1I, 12-07-2004) Col. 10 

Situation arising out of Shortage of Power 
in the Country (MUR 193) 
(Deb. 18, Vol. III, J 8-08-2004) 
CoI.'533-38 

EU Restriction on Bumati Rice Export 0.0, Sltrl V. Killion CII.ndn S. 
(Deb. 20, Vol. VIII, 20·0.·2004) EURestrictiononBasmatiRiceExport 
CoI.J6-17 . (Deb. 20, \bJ. vm. 20-08(2004) Col. 18 
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Removal of Governors of four States on 
the ba,.~ of their ideology (DUR 193) 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 497-502 

Deora, Shri MiUnd 
Activities ofULFAlNSCN (1M) 

(Deb. 7, Vol. II, 13-07-2004) 
Col. 248-49 

Assessment of Water Level of Reservoirs 
(Deb. 6, Vol. II, 12-07-2004) Co1.3SS 

Assistance to Drought Hit Farmers 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 14344 

Black Marketing of LPG and Kerosene 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 83-85 

liT Mumbai 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 175-76 

Import of Sensitive Items 
(Deb. 20. Vol. VIII, 20-08-2004) Col. 64 

Increase in Petrol Refining Capacity 
(Deb. 14, VoJ.IU,22-07-2004)CoJ.63 

Increase in Revenue Arrears 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 25 I-53 

International Fil{l1 Festival 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 116-17 

Irregularities in Golden Quadrilateral 
Project 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 102-03 

Budget Deficit ofCcntrelState Government Loan to Mumbai SEZ 
(Deb. 10, Vol. II, 16-07-2004) (Deb. 20, Vol. VIII, 20-08-2004) 
Co1.218-19 # Col. 240-41 

Cellone Service 
(Deb. 13, VoJ. III, 21-07-2004) Col. 429 

Demand of Cement in Gulf 
(Deb. 10, VoI.U, 16-07-2004) Col. 159 

Disparity in Interest Rate 
(Deb. IS, Vol. 111, 23-07-2004) 
Col. 53-55 

Fanner Income Insurance Scheme 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 261-62 

Foodgrains Export by Private Traders 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 67-68 

Foreign Funds to Militants 
(Deb. 12, VoJ.IU,20-07-2004)CoI. 50 

Free Trade Agreement 
(Deb. 10, Vol. II, 16-07-2004) 
CoJ.32-36 . 

Fresh Inquiry in Godhra Train Fire 
Incident 
(Deb. 9, Vol. II, 15-07-2004) 
Col.l64-66 

Mega Chemical Estate for Petrochemical 
Industry 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 171-172 

National Coastal Protection Project 
(Deb. 21, Vol. IV. 23-08-2004) Col. 181 

Need to revive Prime Minister's Grant 
Project and release adequate fund's to 
the 'Mumbai Repair and 
Reconstruction Board' (MUR 377) 
(Deb. 3, Val. II, 07-07-2004) Col. 325 

Passenger Safety Cess on Rail Tickets 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 202-03 

Petro Chemical Hub at Panipat (Haryana) 
'(Deb. 9, Vol. II, 15-07-2004) 
CoI.39~·94 

Production of Synthesis Gas 
(Deb. 9, Vol. II, 15-07-2004) 
CoJ.306-07 

Reform in EP Sector 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 319-20 
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Review of Anti-Dumping Duty I Demand and Supply of Power 
(Deb. I S, Vol. III, 23-07-2004) (Deb. 2, Vol. II, 06-07-2004) 
Col. 203-04 Col. 148-60 

Revival of Hindus tan Antibiotics Limited 
(Deb. 7, Vol. II, 13·07-2004) 
Col. 130-131 

Screening of Film with Criminal 
Background 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 244-45 

Sending Indian Troops to Sudan 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 345-46 

Exploration of Oil fields with the Help of 
Bacteria 
(Deb. 9, Vol. II, I 5-07-2004) Col. 188 

Export of Apparel 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 231·32 

Export of Steel and Iron 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 299-306 

I Fire in Coal Mines 
Sex Determination Test (Deb. 23, Vol. IV, 25-08-2004) 

(Deb. 23, Vol. IV, 25-08-2004) I Col.609-to 
Col. 671-76 

. . Foreign Trips by Government Official 
Telephone ConnectIon In Gurgaon I (Deb 12 Vi I III 20-07-2004)CoI 204 

(Deb. IS, Vol. III, ]8-08-2004) . ,0. , . 
Col. 66-67 Import ()f(ron and Steel 

Turbhe. Thane Section 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. ]62-63 

Deshmukh, 
Sureshch.ndr. 

Shri Subbash 

Air Connection between Cities 
(Deb. IS, Vol. III, 2:-07-2004) 
Col. 163-64 

Air Services with India 
(Deb. 10, VoL II, 16·07-2004) 
Col. 109-11 

Baba Saheb Hastshilp Yojana 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 287-89 

Creation ofeell for Implementation of Rail 
Transport Project 

(Deb. 12, Vol. III, 20-07-2004) 
Col. 104-08 

Installation of HPTILPTNLPTs 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 90-97 

Manufllcturing of Raiways Coaches.rrortr 
Malaysia 
(Deb. 9. Vol. II, 15-07-2004) Cot: 330 

MTNL Trust Line Service 
(Deb. 18, Vol. lIl, 18-08·2004) 
Col. 87-88 

Need to set up a Textile Park and re-open 
the closed textile mills in Sholapur 
Parliamentary Constituency, 
Maharashtra (MUR 377) 
(Deb. 19, Vol. Ill, I 9-OS-2004) Col. 421 

(Deb. 14, Vol. IlI,22-07-20(4)Col. 57 Need to set up textile parks and to reopen 
Crimes in Trains the closed textile mills in Sholapur 

(Dob. 9, Vol. II, 15-07-2004) Parliamentary Constituency, 
Col. 423-26 Maharashtra 

. (Deb. 9, Vol. II, I 5-07-2004) Col. 449 
Decline in Family Plarming Programmes 

(Deb. 18, Vol. III, 18-08-2004) . OpeningofOfficesofJOC 
Co1.339-44 i (Deb. 9, Vol. II, I 5-07-2004) Col. 399 
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Primary Health Centres 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 74-78 

Production and Export of Tea 
(Deb. S. Vol. II, 09-07-2004) 
Col. I 73-7S 

t Production of Aluminium 
(Deb. 20. Vol. VIII. 20-08-2004) 
COJ.63-64 

Production ofCoa' 
(Deb. 10, Vol. II. 16-07~2004) 

Col. 224-26 

Tripartite Agreement for Rural 
Electrification 
(Deb. 17. Vol. 111, 17-0S-2004) 
Col. 23-24 

Visit ofEAM Abroad 
(Deb. 23. Vol. IV, 25-08-2004) 
CoI.9S-99 

Develowda,Shri H.D. 
General Budget-2004-200S General 

Discussion - Contd. 
Demands for Grants on Account -

(General) 2004-2OOS- Contd. 
Demands for Excess Grants - (General) 

Production of Horticulture Crops 2001-2002 
~, (Deb. 1. Vol. II, 05-07-2004) (Deb. 12, Vol. III, 20-07-2004) 

Col. 67-68 Col. 391-403 

Railway Budget 2004-2005-General I Dhindsa, Shri Sukhdev Singh 
Discussion and Demands for Grants Flood and Drought Situation in the 
onAccount(Railways)2004-200S Country (DUR 193) 
(Deb. 7, Vol. II, 13-07-2004) (Deb. 16. Vol. Ill. 16-08-2004) 
Col. 568-69 Col. 576-77 

R~uctioD in Duration of Advertisements 
(Deb. 14. YoUD, 22.()7-2004) Col. J 7S 

Research and Development in Agriculture 
and Technology 
(Deb. 8, Vol. II, 14-07-2004) 
CoJ.S9-60 I 

Setting up of Madarsa Board 
(Deb. 17, Vol. III, 17-0S-2004) 
CoI.n-7S 

Shipping Service between Patna and 
Haldia 
(Deb. 3, Vol. U.07.()7-2004)Col.I43 

Smuggling of Narcotics 
(Deb. 2, Vol. II, 06-07.2004) 
Col. 349-SO 

Stealing of Oil from Pipelines 
(Deb. 9, Vol. 11. IS·07·2004) 
Col. ]8-19 

Transfer of Technology for 
Manufacturing ofSukboi-30 MK·I 
(Deb. 14. Vol. III. 22.()7-2004) Col. 240 

General Budget-2004-2005 General 
Discussion - Contd. 

Demands for Grants on Account -
(General) 2004-2005 _. Contd. 

Demands for Excess Grants - (General) 
2001-2002 
(Deb. 12, Vol. III. 20-07-2004) 
Col. 383-87 

New Rail Line in Punjab and J&K 
(Deb. 19, Vol. III. 19-OS-2(04) Col. 165 

Project for Setting up of Refinery in 
Bhatinda District. Punjab 
(Deb. 19, Vol. 111. 19-08-2004) 
Col. 287-89 

Railway Budget, 2004-05-General 
Discussion and Demands for Grants 
on Account-Railways, 2004·0S -
Contd. 
(Deb. 8, Vol. II, 14-07-2004) Col.31 S 

Removal of Governors of four States on 
the basis oflhe'ir ideology (DUR 193) 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 491-93 
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Dhotre, Shri Sanjay 
Assistance to Dro"8ht Hit Farmers 

(Deb. 20, Vol. VIII, 20-08-2004) 

: Need to improve the telecommunication 

Col. 143-44 I 
Backwardness in Konkan Region 

services in rural areas, especially 
in Birbhum district, West Bengal 
(MUR377) 
(Deb. 6, Vol. II, 12-07-2004) 
Co1.413-14 

(Deb. 17. Vol. 111, I 7-08-2004) Col. 147 
By-Pass Road on NH No.6 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 599-600 

Costal Zone Management Plans for 
Mumbai 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 180-81 

National Coastal Protection Project 
(Deb. 21, Vol. IV, 23-08-2004) Col. 181 

Pasture Land and Fodder for Animals 
(Deb. I, Vol. II, 05-07-2004) 
Col. 62-67 

Power Tariff 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 2 12-28 

Promotion of Agro and Rural Industries 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 13-14 

Scheme for North-Eastern States 
Rehabilitation of Narmada DamsOustees (Deb. 9, Vol. II, 15-07-2004) 

(Deb. 16, Vol. 111, 16-08-2004) Co1.157-60 

Col. 485-86 Standing Comminee on Health and Family 
Relief to Drough Victims in Maharashtra I Welfare _ First to Third Reports _. 

(Deb. 24, Vol. IV, 26-08-2004) Presented 
Col. 220-21 (Deb. 24, Vol. IV, 26-08-2004) Col. 383 

Turbhe-Thane Section I Dubey, Shri Chandn Shekbar 
(Deb 24, Vol. IV, 26-08-2004) d W 
Col. 162-63; Achievements un er omen 

Upgradation of Health Services 
(Deb. I~, Vol. III,IS-08-2004)CoI.139 

Dome, Dr. Ram Chandra 

Delay in Sanctioning Loan 
(Deb. iO, Vol. II, 16-07-2004) 
Col. 12-13 

Demand and Supply of Power 
(Deb. 2, Vol. II, 06-07-2004) 
Col.14S-60 

Development Schemes 
(Deb: 23, Vol. IV, 25-08-2004) Coi. 54 

Acquisition of New Iron Mines 
(Deb. 17, Vol. III, 1 7-08-2(04) Col. 105 

CAPART in Jharkhand 
(Deb. 14, Vol. Ill, 22-07-2004) Col. 208 

Cooking Gas in Rural Areas 
(Deb. 19, Vol. 111, 19-08-2004) 
Col. 140-41 

Crop Insurance Scheme 
Dumping of Hazardous Waste (0 b 16 V 1 III 16-08-2004) Ie. , o. , 

(Deb. 6, Vol. II, 12-07-2004) Col. 252-54 
Col. 197-98 Death of Animals due to Floods/Drought 

Introduction of Auto Disposable Syringe (Deb. 21, Vol. IV, 23-0S-2004) 
(Deb. 13, VoI.III,21-07-2004)CoI.IS I Col. 206-08 

Method of Execution of Death Sentence 
(Deb. 20, Vol. VIlI, 20-08-2004) 
Col. 7-S 

Decline in Growth Rate of Empowerment 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 196-97 
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Decreasing Female Population 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 158-59 

Displacement from Jharia 
(Deb. IS, Vol. III, 23-07-2004) 
CoI.2n-78 

Export ofM!Ulgo 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 297-98 

.Flood Affected States 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 2 16-20 

Foreign Curriculam 
(Deb. 23, VoI.1Y,2S-08-2004)CoI. 321 

Ocean Thermal Energy Plant 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 621-22 

Opening of Kendriya Vidyalayas 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 97-99 

Opening of Medical Dispensaries 
(Deb. 16, Vol. III, 16-08.2004) 
Col. 165-68 

Pending Projects of Jharkhand 
(Deb.ll, Vol. m, 21-07.20(4) Col. 427 

Pending Railway Projects in Jharkhand 
(Deb. 19, Vol. III, 19-08.2004) 
Col. 257-62 

Guidelines for Identification of Villages Reduction of Air Fares 
under PMGSY (Deb. 20, Vol. VIII, 20-08-2004) 
(Deb. 24, Vol. IV, 26-08-20(4) Col. 49 Col. 268-69 

Import of Coking Coal for SAIL 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 175-76 

Improved Varieties ofPaddylRice 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 325-27 

Increase in Demand of Cell Phones 
(Deb. IB, Vol. III, rs-OB-2004) 
Col. 260-62 

Indian Agro Products 
(Deb. II, Vol. III, I 9-07-20(4) Col. 126 

Indian Iron and Steel Company 
(Deb. 12, Vol. III, 20-07-20(4) Col. 133 

Joint Venture by SAIL 
(Deb. 12, Vol. III, 20-07-20(4) Col. 281 

Loans for Integrated Disease Inspection 
Project 
(Deb. 18, Vol. m, 18-08-20(4) Col. 243 

Meraer of Ancillary Units of Coal India 
Limited 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 110-12 

Modernisation of Central Government's 
Hospitals 
(Deb. 13, Vol.III,2I-07-2004)CoI.436 

Review of Jawahar Gram Samridhi Yojana 
(Deb. 14, Vol. III, 22·07-2004) 
Col. 201-02 

Rice Export 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 165-68 

ROBs in Jharkhand 
(Deb. 19, VoI.ID, 19-08-20(4) Col. 217 

Science Villaaes 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 460-61 

Slums in the Country 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 250-53 

Special Railway Safety Fund 
(Deb. 19, Vol. III, 19-01·2004) 
Col. 168-72 

Steel Authority of India 
(Deb. 17, VoI.IU,17-08-20(4)CoI.412 

Task Force on Flood and Erosion 
(Deb. 16, Vol. nt, 16-08-20(4) Col. 426 

Telephone Exchange with STD/ISD 
Facilities in Jharkhand 
(Deb. 23, Vol. IV, 25·08-2004) 
Col. 75U3 
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TouriJt Polic .... or foreign tourists in Delhi Gad.kb, Shri 1\alulram Gan.adbar 
(Deb. 21, Vol. IV, 23-08-2004) Abolition of Luxury Tax on Oil 
Col. i63~ (Deb. 14, Vol.m,22'()7-2004)CoI.218 

Training to Women in New Skills 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 155-56 

Vacant Posts in Central Schools 
(Deb. IJ, Vol. III, 17-08-2004) 
CoI.4S3-5S 

VRSinBALCO 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 100.01 

Water Supply Project 
(Deb. 17, \bl. m, 17'()8-2004) Col. 385 

Women Empowerment Programme 
(Deb. I~, Vol. III, 20-07-2004) 
Col. 179-204 

Ahmcdnagar-Becd Rail Line 
(Deb. 19, \b1.1II, 19-08-2004) Col. III 

Assistance to Drought Hit Farmers 
(Deb. 20, Vol. VIII, 20-08-2004) , 
Col. 143-44 

Backwardness in Konkan Region 
(Deb. 17, Vol. III, 17'()1-2004) Col. 147 

Constitution of Consultative Committee 
forVAMBAY 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 245-48 

Dabhol Power Project 
(Deb. 7, Vol. II, 13-07-2004) 
Col.I6S~ 

Delay in Golden Quadrilateral Project 
Working of State Council of Child Welfare (Deb. 3, Vol. II, 07-07-2004) 

(Deb. 23, ~1. Iv, 25-08-2004) Col. 281 Col. 249-51 
I'.IaIapaa. Sbrl Eo v.K.5. 
Coffee Board - Electiolls 

(Deb. 20, ~L VUI, 20.08-20(4) Col. 343 
Marine Products Export Development 

Authority - Elections 
(Deb. 20, \bL VIII, 20-08-20(4) Col. 344 

Rubber Board - Elections 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 343-44 

Spices Board - Elections 

Delimitation Commission 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 84-86 

Development of Railway in Januma and 
Kashmir 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 62-64 

Difficulties of Villages due to Increase in 
Prices of Kerosene Oil 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 18-19 

(Deb. 20, Vol. VIII, 20-08-2004) Dilinveltment of Profitable PSUs 
COI.J44..4S. (Deb. S, Vol. II, 09-07-2004) 

Tea Board - Elections CoLtlO-J1 

(Deb. 20, Vol. VIII, 20.08.2004) Doublin. of.Ahmedna.ar.Manmad 
Col. 342-48 Railway Line 

(Dcb.14, ~1.m,22'()7-2004)CoI.62 
Tobacco Board - Elections Excise Duty Earned from Pan Masala 

(Deb.20.~Lvm.2O.()8-2004)CoI.342 (Deb. IS, Vol. III. 23.C7-2004) 
'eraadel, Slarl Geo ... e Col. 75-7. 
Penonal-Explanation Under Rule 357 Export of Onion. 

(Deb. 6, Vol. II, 12-07-2004) (Deb. 5, Vol. II, 09.07-2004) 
Col. 399-405 Col. 94-95 
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Financial AsSistance for Mansarovar Yatra 
(Deb. 3, Vol. II. 07-07-2004) 
Col. 72-73 

Indian Labour Act 
(Deb. 1, Vol. 11, OS~7 -2004) CoL 125 

Interest Rate on Small Savings 
(Deb. 15. Vol. III, 23-07-2004) 
Col. 92-93 

Loan from Sugar Development Fund 

Stock of Foodgrains 
(Deb. 6, Vol. II, (2.07-2004) 
Col. 388-89 

Subsidy in Agricultural Sector 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 112-14 

Utilization of Funds by Maharashtra 
(Deb. 23, Vol. IV, 25-08-2004~ 

Col. 337-38 
(Deb. 16, Vol. III, 16-08-2004) VRSinMTNL 
'CoI.349-S8 (Deb. 18. Vol. III, IS-08-2004) 

Loan to Farmers Col. 136-37 
(Deb. 10. Vol. II, 16-07-2004) G.dhav~SbriP.s. 
Col. 202-06 

LPTIHPTNLPTs 
(Deb, 24, Vol. IV, 26-08-2004) 
C.ol. 14S-52 

Multinational Banks 
(Deb. 10. Vol. II. 16-07'-2004) 
Col. 232-33 

National Coastal Protection Project 
(Deb. 21, Vol. JY, 23-OS-2004) Col. lSI 

New Technology for Irrigation 
(Deb. II, Vol. III, 19-07-2004) 
Col. 185-88 

Allocation of Water from Eastern Rivers 
of Indus Basin 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 239-40 

Ban on Duplicate Brands 
(Deb.2l, Vol.lV,23-OS-2004)CoI.140 

Centrally Sponsored Scheme 
(Deb. II, Vol. III, 19-07-20D4) 
Col. 340-62 

Coconut Cultivation in Gujarat 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 424-25 

Per Capita Income in States Committee to Monitor Railway Projects 
, (Deb. 8, Vol. II. 14-07-2004) (Deb. 9, Vol. II, 15-07-2004) 

Col. 82-84 Col. 258-59 
Production of Petrol, Diesel, Kerosene 

from Crude Oil 
(Deb. 9, Vol. 11, 15-07-2004) 
Col. 290-91 

ReducingAgricultural Import 
(Deb. S, Vol. II, 09-07-2004) 
Col. 91-92 

Relief to Suprcane Farmers and Sugar 
Mills 
(Deb. 1, Vol. II, 05-07-2004) 
Col. 109-10 

Revival of Domestic Industries 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 219-22 

Deline in Production ofFish in Gujarat 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 373-74 

Demand and Supply of Power 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 178-85 

Denial of Facilities to Persons having 
more than two Children 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 477-78 

Diversion of Forest Land in Gir Forestl 
(Deb. I, Vol. II, 05-07-2004) 
Col. 96-97 
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Establishment of Institute of Irregularities in Government Hospitals 
Seismological Research 
(Deb. II, Vol. m, 18~8-2004) Col. 463 

Excise Exemption for Kutch District 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 139-40 

Expansion of Air Space 
(Deb. S. Vol. n,09-07-2(04) Col. 163 

Expansion ofCoastaJ Shipping Operation 
inOujarat 
(Deb. I, VoJ.H, J4-07-20(4) Col. 230 

Expansion ofTelecom Network 
(Deb. 3, Vol. II, 07-07-2004) 
CoL107~ 

Fake Condoms 
(Deb. 8, Vol. II, 14-07-2004) 
CoI.S2-54 

Fanners Benefitted Undcr NAIS 

(Deb. 13, Vol. 111,21-07-2004) 
Col. 426-27 

Need to take suitable steps to check 
inflation rate (MUR 377) 
(Deb. 11, Vol.m, 11~1-20(4)CoI.S09 

NPA of Pub jab and Sind Bank 
(Deb. 10, Vol. II, 16-07-2(04)CoI. 131 

Pending Court Cues 
(Deb. S, Vol. II, 09-07.2004) 
Col. 72-74 

Pending Railway Projects 
(Dcb. 9, Vol. II, IS-07-2004) 
Col. 142-44 

Poverty Alleviation in Tribal Districts of 
Gujarat 
(Dcb. 7, Vol. II, 13-07-2004) 
CoI.2S4-SS 

(Deb. 6, Vol. II, 12-07~2004) Powcr Plant by ONGC in Gujarat and 
Col. 204-08 Tripura 

Fertilizers Units (Deb. 19, VoI.III, 19~8-2(04)CoI.347 
(l)eb. 2, Vol. 1I, 06-07-2004) Promotion of Tissue Culture 
CoI.l84-88 (Deb. 16, Vol. III, 16-01-2004) • 

Financial Assistance for Science City 
Project in Gujarat 
(Deb. 24, Vol. Iv, 26-08-2004) Col. 86 

Foreign Investment 
Infrastructure and 
Development 
(Deb. 7, Vol. II, 
Col 28-29 

Freedom Fighter's Pension 

in Urban 
Real Estate 

13 ·07 -2004) 

(Dcb. 2, Vol. II, 06-07-2004) 
Col. 29S-96 

Funds for Sardar Sarovar Project 
(Deb. 20, Vol. VIII, 20-08-2004) 
CoL 277-78 

IUepl MiJl"lllts 
(Deb. 12. Vol. III, 20-07-2004) 
Col. 258-74 

IDtoJnded Forestry Development Projects 
(Deb. I S, Vol. III, 23-07-2004) 
CoI.I79-80 

Col. 2SO-S I 
Promotion of Tourism in Oujarat 

(Deb. II, Vol. III, 19-07-2004) 
CoI.IS7-S8 

Release of Prisoners from Pak Jails 
(Deb. 23, Vol. IV, 25-08·2004) f., 
Co1.70]~3 

Report of Second Labour Commission 
(Deb.Il, VoI.m,19~7-2(04)CoI.29 

Restructuring of National Savings 
Organisation 
(Deb. IS, Vol. III, 23-07-2004) , 
Col. 106-07 

Review of Indus Water Treaty 
(Deb. 11, Vol. m. 19-07-2(04) Col. 2S8 

Revival ofNTC Mills in Gujarat 
(Deb.S, Vol. 1I,09~7-2(04)CoI. 101 

Safeguarding Weavers Interest 
(Deb. IS, Vol. III, 23-07·2004) 
Co1.17s-80 
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Sale of Spurious Min~ral Water 
(Deb. II, Vol. III, 19-07-2004) 
Col. 101-14 

Sugar Quota for States 
(Deb. I, Vol. II, OS-07-2004) 
CoI.2IS-J8 

,suggestion to Amplify Rule 43 
(Deb. 19, VoI.IU, 19-08-2004) CoJ. 176 

Theft of Children in Government Hospita1s 

Maharuhtra Water Supply and Sewqe 
Project stag~n 
(Deb. I, Vol. II, OS-07-2004) 
Col. 89-90 

Need to provide reservations to Kashmiri 
migrants in jobs and admission-s to 
education Institutions (MUR 377) 
(Deb. 6, Vol. II, 12-07-2004) 
Col.410-11 

(Deb. 23, Vol. IV, 2S-01-2004) NewRaiILines 
CoI.499-SOO (Deb. 19, Vol. III, 19-08-2004) 

Uparadation of Coastal Highways 
(Deb. 13, VoI.m.21~7-2004)CoI.IS6 

Use ofBio-Diesel in Trains 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 268-69 

Gab.et, Shri Elmath Mabadeo 
Assistance to Drought Hit Farmen 

(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 143-44 

Backwardness in Konkan Re,ion 
(Deb. 17, Vol. m.17~1-2004)CoI.147 

Coastal Zone Manalement Plans for 
Mumbai 

Col. 23840 
Production ofN.tural Gas 

(Deb. 9, Vol. II, IS-07-2004) 
Col. 48-S0 

Relief to DrouJh Victims in Maharaslitra 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 220-21 

Scheme for Family Pension 
(Deb. 18, Vol. III, 18-08-2004) 
CoI.IOI~ 

Special Economic Zone 
(Deb. S, Vol. II, 09-07-2004) 
Col. 48-S0 

(Deb. 16, Vol. III, 16-01-2004) Upgradation of Health Services 
Col. 180-81 (Deb. 18, VoI.m,IJ.08.2004)CoI.139 

Dabhol Power Project 
(Deb. 2, Vol. II, 06-,07-2004) 

~.. Col. 147-48 

Upgradation ofMltemal and Otild Healdl. 
Care Hospital 
(Deb. 18, Vol. m, 11-01-2(04) Col. 248 

Doubling of Rail Lines G ........ 511ft Glridbar 
(Deb. 19, Vol. III, 19-08-2004) Air Stations in Tribal and Hilly Areas in 
Col. 337-40 Orissa 

Fixing ofFoodgrainPric:es underSGRY {Deb. 19, VoI.m,19-01-2(04)CoI.341 
(Deb. 19, Vol. m,19-OI-2004)CoI. 79 

• Hovercraft Tourism 
(Deb. 16, Vol. m,I~8-2004)CoI. 318 

International Hub Airport It NIIPW'I Agra 

Allocation for Speci.1 Proanmmel in 
Orissa 
(Deb. 18, Vol. III, .1-01-2004-) 
CoI.84-8S 

(Deb. S, Vol. II, 09-07-2004) ClearancetoPowerProjects 
Co1.12~27 (Deb. 17, VOUD,17-01-2(04)COL421 

'1tk';' Loan trom Supr Development Fund 
(Deb. 16, Vol. III, 16-08-2004) 
CoI.349-SI 

Discontentment ofTribala 
(Deb. 17. Vol. IH. 17-08-2004) 
CoI.I0~ 
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Excavation Projects 
(Deb. 19, Vol. Ill, 19-08-2004) 
eol.334-37 

Allotment of Land to Government of 
Chhattisgarh 
(Deb. 12, Vol. III, 20-07-2004) Col. 206 

Inclusion of Jhodia Community in STs List Automobile Industry 
(Deb. 17. Vol. lIl, 17-08-2004) (Deb. IS, Vol. Ill, 23-07-2004) 
Col. 249-50 Col. 199-202 

LPTIHPTNLPTs 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 148-52 

Panchayati Raj in Fifth Schedule Areas 
(Deb. 19, Vol. III, 19-01-200") 
Col. 245-46 

Pradhan Mantri Gram Sadak Yojana in 
Tribal Areas 
(Deb. 19, Vol. Ill, 19-08-2004) 
Col. 79-80 

Privatisation of Bauxite Exploitation in 
Orissa 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 619-20 

Promotion of Tribal Culture 
tOeb. 24, Vol. IV, 26-08-2004) 
Col. 63-04 

SchemeslProgrammes forTribal Areas of 
Orissa 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 476-78 

Setting up of Agro based Industries 
(Deb. 23, Vol. IV, 2S-08-2004) 
CoL 43940 

TRIFED 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 138-41 

Water Disputes between Andhra Pradesh I 
and Orissa 
(Deb. 16, VoL III, 16-08-2004) 
Col. 147-48 

Gandhi, Shrl Pradeep 
Allocation of Funds for Primary, 

Secondary and Higher Education 
(Deb. 7, Vol. II, 13-07-2004) 

, Col. 115-22 

Centrally Sponsored Scheme 
(Deb. II, Vol. 111,19-07-2004) 
CoI.J4O.& 

Construction of Barrage in Joranala in 
Chhattisgarh 
(Deb. II, Vol. III, 19-07~2004) 
Col. 44-45 

Crimes in Trains 
(Deb. 9, Vol. II, I S-07-2004) 
Col. 423-26 

Expenditure in Tourism Sector 
(Deb. II, Vol. III, 19-07-2004) 
Col. 269-70 

Export ofReadymade Garments 
(Deb. 5, Vol. 11,09-07-2004) Col. 136 

Foreign Exchange Earnings through 
Tourism, ' 
(Deb. II, Vol. III, 19-07-2004) 
Col. 43-44 

Fraud in Dena Bank 
(Deb. IS, Vol. III. 23-07-2004) 
Col. 194-95 

Funds Allocated to Chhattisgarh for NCES 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 163-04 

Funds Provided to Chhattisgarh 
(Deb. 12, Vol. III, 20-07-2004) 
Co1.117-18 

General Budget-2004-2005 General 
Discussion - eontd. 

Demands for Grants on Account -
(General) 2004-2OOS -Contd. 

Demands for Excess Grants - (General) 
2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
CoI.S48-SI 
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Handloom Industry 
(Deb. JO, Vol. II, I 6-07-2004) Col. 31 

Impetus to FPI 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 28-32 

Implementation of New Scheme under 
Indira Awaas Yojana 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 110-18 . 

Incentives for Development of Newl 
Existing Industrial Units 
(Deb. 20, Vol. VIII, 20-08-2004) 
·CoI.256-57 

.···Indo-China Agreement 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 25-26 

New Civil Aviation Policy 
(Deb. 5, Vol. II, 09~7-2004) Col. 175 

Opening of Branches of Banks 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 124-32 

Opening of Offices of Banks Abroad 
(Deb. 5, Vol.Il,09~7-2004)CoI. 196 

Pending Proposals of Chhattisgarh 
(Deb. 13, VoI.Ill,21~7-20(4)CoI.128 

Problems being faced by Jute Industry 
(DUR 193) 
(Deb. 18, Vol. 111, 18-08-2004) 
c01.603~8 

Procurement of Paddy 
(Deb. II, Vol .. 1Il, 19-07-2004) 
Co1.214-18 

Production of Minerals 
(Deb. 5, Vol. II, 09-07-2004) 
CoI.103~5 

Prom_otion of Agro and Rural Industries 
(Deb. 8, Vol. II, 14~7-2004)CoI.12 

Railway Budget 2004-2005 - General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7. Vol. II, 13~7-2004)Col. 670 

Rc-opening of Regional Leprosy Trainin. 
Institute 
(Deb. 18, Vol. III, 18-08-2(04) Col. 95 

Scam in Banks 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 23 1-32 

Scheme for North-Eastern States 
(Deb. 9, Vol. II, 15-07-20(4) 
Col. 157-60 

Separate Fund for Rural Telecommuni-
cation Facility 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 66-67 

Solar Rickshaws at Tourist Places 
(Deb. 6, Vol. II, 12~7-2004)CoI. 278 

Special Package for Promotion ofSSI 
(Deb. 23, Vol. ·IV, 25-08-2004) 
CoJ.64748 

Utilisation of 2 NM/I NM Rake from 
New Delhi to Rewari 
(Deb. 24, Vol. Iv, 26~8-2004) Col. 129 

Utilization of Funds on Rural 
Development 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 221-54 

Gandhi, Shrimati Manta 
Children Infected by Flourosis 

(Deb. 3, Vol. n, 07~7-2004) Col. 24 
Environment Clearance for Expansion! 

Mode':l1isation of Projects 
(Deb. 2 t, Vol. IV, 23-08-2004) 
Col. 228-30 

Impact of DDT on Health and 
Environment 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 204-05 

International Convention on Poisonous 
Chemicals 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 255-56 

Introduction of Auto Disposable Syringe 
(Deb.l3, VoI.II1,21~7-2004)CoI.15 
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Live-Sheep Rabies Vaccines Capitation Fee 
(Deb. 8,- Vol. II, 14-07-2004) (Deb. 13, Vol. III, 2 1-07-2004) Col. 127 
Col. I 13-14 Complaints aaainst Chairmen of 

Railway Budget 2004-200S-General Nationalised Banks 
Discussion and Demands for Grants (Deb. 1 S. Vol. III, 23-07-2004) Col. 44 
on Account (Railways) 2004-200S Constitution of Cantonment Boards 
(Deb." VoI.n, 13-07-2(04) Col.S63 (Deb. 9, Vol. ~l, 15-07-2004) 

Shiftina of Slauahter House Col. 2 I 9-20 
(Deb. 2 1, Vol. IV, 23-08-2004) Construction orROB in UtIIr Pradesh 
CoL 377-78 (Deb. 9, Vol. II, 1 '-07-2004) 

Smuggling of Cows Col. 33~ 
(Deb. S, Vol. II, 09-07-2004) DcclineinProfitofBharatPetroleum 
CoL123-24 (Deb. 24, Vol. IV, 26-08-2004) 

G •• eIa., Sbrl L Col. 240-41 

General Budget-2004-200S General 
Discussion - Contd. Demands for 
Grants on ~ccount - (General) 2004-
200S --Contd. Demands for Excess 
Grants-(GeneraI) 2001 -2002 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 477-81 

Railway Budget 2004-200S - General 
Discussion and Deman,ds for Grants 
on Account (Railways) 2004-200S 
(Deb. 7, Vol. II, 13-07-2004) 
CoI.S97-600 

Ga.par, Sbrl Salitolb 
Amendment :n Labour Laws 

{Deb. 16, Vol. In, 16-08-20(4) Col. 381 
Ban on Import of Genetic Modified Oil 

(Deb. 16, Vol. III, 16-08-2004) 
CoL 129-30 

Border Fencing 
(Deb. 17, Vol. III, 17-08-2004) 
CoL 320-22 

Bypasses on NH-24 
(Deb. 13, Vol. III, 21-07-2004) 
CoL 186-87 

Camlll .~ttention to Matter of Uraent 
Public Importance (CA) 
{Deb. 18, VoLIn, 1 1-08-20(4) Col. 491 

Develorment of Counter Magnet City 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 25-26 ' 

Disposal ofUnutiliseci Land 
(Deb. 19, Vol. m, 19-08-2(04) Col. 136 

Financial Assistance to Women Victims 
for Baina Beach, Goa 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 396-97 

Four Lanina ofN .H.24 
(Deb. I, Vol. II, 14-07-2004) 
CoL2S4-SS 

General Budset-2004-200S General 
Discussion - Coutd. Demands for 
Grants OMCCOunt - (General) 2004-
200S -' Coutd. Demands for Excess 
GrlnIl-(GencnI) 2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
CoI.S61-64 

Guideli .. for Recruitment 
(Dtb. 8, Vol. II, 14-07-2004) 
Col. 229-30 

Guidelines for Recruitment in Group 'C' 
and'D' 
(Deb. " Vol. II, 14-07-2004) 
CoI.~7 

Implementation ofDoPT Directives 
(Deb. 1', VoI.In,23-o7-20(4) Col. 162 
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Third Report of the Business Advisory Sugar Mills 
Committee-Presented (Deb. II, Vol. III, 19-01-2004) 
(Deb. 19. Vol. 10, 19008-20(4) Col. 396 Co1.213-14 

Nehru Yuva Kendras 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 342-46 

Olympic Games 
(Deb. 16, Vol. 10, 16.08-20(4) Col. 30S 

OpeninaofHutin U.P. 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 209-10 

Paymctlt of SuaarcaRe Pricea 
{Deb. II, Vol. nI, 19-07-20(4) Col. 57 

Proposal submitted by the State 
Government 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 107008 

Railway Budget, 2004-05-General 
Discussion and Demands for Grants 
onAccount-Railways,2004.0S-Contd. 
(Deb. 8, Vol. II, 14-07-2004) 
CoL 312-14 

Railway Over Bridles 
(Deb. 23, Vol. IV, 25-01-20(4) Col. 44S 

Removal of Governon of four States on 
the basis of their ideology (OUR 193) 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 493-97 

Recruitment in BSNL 
(Deb. 8, 'hI. II, 14.07-2(04)CoI. 186 

Recruitment on Compassionate Ground in 
BSNL 
(Deb. 23, Vol. Iv, 25..()1-2004) Col. 629 

Selling ofCSD Items in Open Market 
(Deb. 9, Vol. n. 15-07-2(04) Coi. 71 

Sick Industrial Units 
(Deb. 20, Vol. VIII, 20-08-2004) 
CoI.260-6S 

Standards of Airports 
(Deb. 1 S, Vol. III, 23-07-2004) 
CoI.20S.()6 

Gao, Shri '&pir 
Allocation of Funds for Development of 

Horticulture and Agriculture in NER 
• (Deb. 16, Vol. III, 16-08-2004) 

Col. 22S-34 
Clearance of Power Projects 

(Deb. 17, Vol. III, 17008-2(04)CoI.421 
Construction of Bridges and National 

Hiahways in Arunachal Pradesh 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 412-83 

Crisis in Handloom Sector in Andhra 
Pradesh 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 219-20 

Export of Ready Made Garments 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 282-83 

Financial Assistance to Voluntary 
OrpnisationlNOOs 
(Deb. 17, Vol. III, 17-08-2004) 
CoI.4I-SI 

Flood Affected States 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 216-20 

Foreign Direct Investment in 
Communication Sector 
(Deb. 23, Vol. IV, 15-08-2004) 
Col. 669-70 

Hostels for SCs and OBCs Students 
(Deb. 24, Vol. IV, 26-08-2004) 
CoI.I20-2S 

Hyd~ Power Projects in North Eastern 
Resion 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 393-9S 

Loan Sanctioned by HUDCO 
(Deb. 17, Vol. 111,17-08-2004) 
CoI.301-09 . 
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Metre Gauge/Broad Gauge Rail Lines in Cavil, Shri Manikno Hodlya 

NER Committee on Official Language-Elections 
(Deb. 19, Vol. III, 19~8-2004)CoI.\42 (Deb. 7, Vol. II, 13-07-2004) 

National Co-operative Policy CoI.418-21 
(Deb. 21, Vol. ,V, 23~8-2004) Col. 257 

Ceete, ShriAnantCanganm 
Need to expedite the construction of the 

planned bridge over river Siang at Calling Attention to Matter of Urgent 
Raneghat, Pasighat in East Siang Public Importance (CA) 
district of Arunachal Pradesh (Deb. 18, Vol. Ill, 18-08-2004) 
(MUR377) Col. 490-91,494,504-07 
(Deb. 6, Vol. H, i 2-07-2004) Delivery System of Funds 
Co1.412-13 (Deb. 13, ~1.1Il,21~7-2004)CoI.26 

New Rail Lines in Arunachal Pradesh Introduction of Direct to Home Service 
(Dcb.24, ~1.IV,26-08-20(4)CoI.I02 (Deb. 19, Vol. lit, I 9-08-2004) Col. 14 

Policy to set up New Industries Medical Insurance for Senior Citizens 
(Deb. 20, Vol. VIII, 20-08-2004) (Deb. S, Vol. II, 09-07-2004) 
Col. 144-46 

Col. 78-79 
Post Lying Vacant 

(Deb. II, Vol. III, 19-07-2004) Col. 80 Standing Committee on Chemicals and 
. i Fertilisers - First and Second Report-

Projects Under CRF I Presented 
(Deb. 18, Vol. III, 18-08-2004) (Deb.20.Vol.VIII,2~8-2004)CoI.335 
Col. 178-80 

Recommendations of National Cehlot, Shri Thawar Cband 

Commission for SCs on Reservation Additional Financial Assistance. under 
(Deb. 19, Vol. III, 19-08-2004) NSDP 
Co1.263~ (Deb. 17, VoI.I1I,17~8-2004)CoI.I60 

Recommendations of National Allocation of Funds under AUWSP 
Commission forSTson Reservation (Deb. 17, Vol. Ill, 17-08-2004) 
(Deb. 23. Vol. IV, 2S-08-2004) Col. 123-42 
Col. 167-68 

Construction of New Highways 
Setting up of Foreign Aided Private Power (Deb. 13, Vol. 111,21-07-2004) 

Projects Col. 65-68 
(Deb. 12, Vol. Ill, 20-07-2004) 
Col. 296-300 I Corruption in Public Sector Banks 

Setting up of Technical Institutions (Deb. S, Vol. II, 09-07-2004) 
(Deb. 12, Vol. III, 20-07-2004) Col. 8-9 
Col. 96-97 Database and Information Networking 

Special Fund for NER Programme 
(Deb. 21, Vol. IV, 23~8-2(04) Col. 79 (Deb. 16, Vol. III, 16~8-2004) Col. 427 

Telephone Connection in Arunachal Drinking Water forYillagers along Polluted 
Pradesh Rivers 
(Dcb. 18, Vol. lIl, 18-08-2004) (Deb. 19, Vol. III, 19-08-2004) 
Col. 238-J9 Col. 75-78 
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GGods Export 
(Deb. 20, Vol. V III , 20-03-2004) 
Col. 138-39 

National Agricultural Insurance Scheme 
(Deb. 16, Vol. III, 16-08-2004) 
Col.2S4-SS 

Need to construct a by-pass at Shajapur 
and four-lane road between Shajapur 
and Dewas in Madhya Pradesh 
(MUR377) 
(Deb. 7, Vol. U,13~7-2004)CoI.42S 

New Scheme for Distribution 
(Deb. II. Vol. III, 19-07-2004) 
Col. 247-49 

'''''JPending Projects of Madhya Pradesh 
(De". 10, Vol. II. 16-07-2004) 
Col. 103-04 

Pending Railway Projects of Madhya 
Pradesh 
(Deb. 24, Vol. IV. 26-08-2004) 
Col. 102-03 

Proposals of Urban Development Sent by 
Madhya Pradesh 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 32S-26 

Rail Projects in Madhya Pradesh 
(Deb. 14, Vol. III. 22-07-2004) 
CoI.IS~ 

Rate and Royalty of Coal in Madhya 
Pradesh 
(Deb. 20, Vol. VIII, 20-0B-2004) 
Col. 276-17 

Target for issuing Kisan Credit Cards 
(Deb. IS, Vol. m, 23-07-2004) Col. 71 

Union Carbide Funds 
(Deb. 23, Vol. IV, 25-08-2004) 
Co1.l76-17 

Waiting List 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.B7-88 

Geol'le, Shri K. Francis 
CBllnquiry into the Marad Massacre 

(Deb. 2, Vol. II, 06-07-2004) Col. 21 

General Budget-2004-200S General 
Discussion - Contd. 

Demands for Grants on Account -
(General) 2004-200S - Contd. 

Demands for Excess Grants - (General) 
2001-2002 
(Deb. 12, Vol. Ill. 20-07-2004)' 
CoI.S64-67 

Regularisation of Encroachments on 
Forest Land 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 39-40 

Reported closure of a number of Tea 
Gardens in West Benlal, Assam, Tamil 
Nadu and Kerala resulting in 
unemployment of thousands of 
workers and steps taken by the 
Government in regard thereto. (CA) 
(Deb. 13, Vol. III, 21-07-2004) Col. 487 

G,iII, ShriAtma Sinah 
Accidents on NH-I 0 

(Deb. 18, Vol. In, IB-oB-2004) Col. 244 
Gohain, Shri Rajen 
Barak and Gerukamukh Dams in Assam 

(Deb. 21, Vol. IV, 23-08-2004) 
Col. 372-73 

Death of Animals due to Floods/Drought 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 206-08 

East-West Highway 
(Deb. 23, Vol. IV, 2S-08-2004) Col. 603 

Exemption of Excise Duty on Industries in 
North-East 
(Deb. 20, Vol. VIII, 20-08-2004) 
CoI.S3-S4 

Faulty Telephone Bills 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 443-44 

Foreign Assistance to NGOs 
(Deb. 17, Vol. III. 17-08-2004) 
Col. 368-72 

Gold/Silver Seized by RPF in Rajdhani 
Express 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 34B-49 
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Pilferage of Crude Oil inAssam 
(Deb. 19, Vol. III, 19-08-2004) Col. 119 

Recruitment of Kashmiri Youth by 
Militants 
(Deb. 17, Vol. ·111, 17-08-2004) 
Col. 110-11 

Soil Protection Schemes of Assam 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 155-57 

Sea Erosion in Karnataka 
(Deb. 16, Vol. Ill, 16-08-2004) 
Co1.411·12 

Transfer of Defence land in Banplore 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 144-45 

Waiver of Coffee Growers Loan 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 290-91 

Theft in PNB Goyal, Sbri SURadn Pnkub 
(Deb. 20, Vol. VIlJ, 20-0'-2004) Allotment of Land to Societies 
Col. 223-25 (Deb. 23, \bl. Iv, 25.08-2(04) Col. 2.5 

Gowell, Shri D. V. s.u .. ad 

Amendment to Article 371 
(Deb. 17, Vol. III, 17.08-2(04) Col. 165 

Clearance of Power Projects 
(Deb. 17, Vol. In, 17008-20(4)CoI.421 

Collection ofincome Tax 
(Deb. 20, Vol. VIII, 20-0'-2004) 
Col. 153-62 

Development of Marine Fisheries 

Allotment of Wasteland to Landleu Poor 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 16-24 

Amount Spent by IOC and Hindustan 
Petroleum on JRO in Uttar Pradesh 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 234-35 

Broadband Services 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 459-62 

(Deb. 16, Vol. III, 16-08-2004) 
Col. 220-22 Clearance to Power Projects 

(Deb. 17, VoUD, 17.:08-2(04) Col. 421 
Development of MinorlMajor Ports in 

Karnataka 
(Deb. 18, Vol. III, 18-08-2004) Col. 183 

Gauge Conversion of Mangalore-Husan 
Railway Track 
(Deb. 19, Vol. In, 19-08-2(04) Col. 269 

Disinvestment 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 252-53 

EU Restriction on Basmati Rice Export 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 14-19 

Hostels for SCs and OBCs Students 
(Deb. 24, Vol. IV, 26-08-2004) Export of Mango 
Col. 120-25 (Deb. 20, Vol. VIII, 20-08-2004) 

Col. 297-98 
Hybrid Rice 

(Deb. 21, Vol. IV,2342O(4)CoI. 159 
Manasalore Fishing Habour 

(Deb. 21, Vol. IV,23-08-2(04) Col. 291 
Naprjuna Power Projects 

(Deb. 23, VoL Iv, 2S-01-2O(4) Col. 255 
Rajiv Gandhi Pilot Project 

{L'eb.19, VoI.ID,l9-08-2004)CoI.35S 

Laying of Railway Line on Forest Land 
(Deb. 19, Vol. m,I9-08-2(04)CoI. 343 

Letter onntent for DTH Telecast 
(Deb. 19, Vol. III, 19-08-2004) 
CoL2~SI 

Locust Detected by DPPQS 
(Deb. 16, Vol. III. 16-08-2004) 
Col. 328 
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National Sports Development Fund 
(Deb. 16, Vol. III, 16-08-2004) 
Col. I-II 

Parameters to Redefine BPL People 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 467-61 

Passenaer Bookina Date 
(Deb. 14, Vol. III, 22-07-2004) 
CoI.6S-66 

Pending Investment Proposals 
(Deb. 21, \bl. Jv,23-01-2004)Col.l96 

Railway.Budget 2004-200S - General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 660-61 

Restoration of Export Benefits under 
. DEPB to Steel Industries 

(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 103 

Rural Electrification 
(Deb. 23, Vol. IV, 2S-01-2004) 
CoI.7~ 

Sale of Synthetic Ghee 

Allocation of Funds under PMRY 
(Deb. 23, Vol. IV, 2S-01-2004) 
Col. 102-10 

Filling up of Reserved Quotas for SCIST 
(Deb. 18, Vol. III, 11-08-2004) 
Col. 108-10 

Length of National Highways 
(Deb. 18, VoI.III,II-OI-2004)CoI.210 

Rural Development Projects in Punjab 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 158-60 

Subsidy on Fertilizers 
(Deb. 23, Vol. IV, 25~8-2004) 
Col.ln-78 

Waiting List for LPG Connections 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 138-39 

Hlmza, Sbrl T.K. 
Railway Budget, 2004-05-General 

Discussion and Demands for Grants 
on Account-Railways, 2004-0s-:-contd. 
(Deb. I, \bl. D, 14-07-2004) Col. 318 

Reservation for SCslSTs and Backward 
Communities in Private Sector (Res.) 
(Deb. 10, Vol. II, 16-07-2004) Col. 392 

(Deb. 21, Vol. IV, 23-08-2004) 
Col. 38-40 Hanumantha.,.., Sbri N. Y. 

Status of Ongoing Rail Projects 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 90-96 

Gudbe, Shri Anllnt 
Need to declare the Western Vidarbha 

region of Maharashtra as an 
economically backward area 
(MUR377) 
(Deb. II, Vol. ID,II-08-2004)CoI. 512 

Simplification ofEnviroMlental Clearance 
Procedure 
(Deb. 6, \bI.D, 12-07-2004) Col. 12 

Gulshan, Sbrlmati Panmjit Kaur 

Railway Budget 2004·2005 • General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07·2004) 
Col. 622-24 

Hanha Kumar, Sbri G V. 
Anti-Terrorist Force 

(Deb. 23, Vol. Iv, 25-08-2004) Col. 310 
Cash on Camera Charges Hit Police 

(Deb. 17, Vol. III, 17-01-2004) 
CoI.297~8 

Decline in Growth Rate of Empowerment 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 196-97 

Admission of SCtST Candidates in IITs Extradition of 1993 Bomb Blasts Accused 
and JlMs (Deb. 18, Vol. Ill, 18-08-2004) 
(Deb. 17, VoI.rn, I 7-08-2004) Col. 82 Col. 199-200 
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Infiltration in Jammu and Kashmir 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 99-101 

International Standard Training Facility for 
Athletes 
(Deb. 21, Vol. IV, 23-08-2004) Col. 396 

Norms for Allocation of Funds to drought 
affected States 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 221-28 

Power Plant by BHEL 
(Deb. 19, Vol. III, 19-08·2004) 
Co1.218-19 

Increase in Air Fares 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 228-29 

Industries Poliuting Yamuna and Ganga 
(Deb. I, Vol. II, 05-07-2004) 
Col. 250-51 

Interest Rate on EPF 
(Deb. I, Vol. n, 05-07-2004) Col. 222 

Overcharging of Drugs 
(Deb. 17, Vol. Ill, 11-01-2004) 
Col. 171-72 

Price of Non-Schedule Formulations 
(Deb. 17, Vol. III, 17-08-2(04) Col. 176 

Restructuring of Airports 
(Deb. 20, Vol. VIII, 20-01-2004) Rally Against Torture on Iraqis 
Col. 214-1 5 (Deb. 3, Vol. 11,07-01-2004) Col. 279 

Scrapping of UTI MIP Scheme 
(Deb. 20, Vol. VIII, 20-08.2(04) Gal. 89 

Tribals Rights to Forest Produce 
(Deb. 16, Vol. III, 16-08-20(4) Col. 281 

Unfair Selection of Wrestlers for Athens 
Olympic 
(D'eb. 16, Vol. III, 16-08-2004) 
Col. 45 1·52 

H_.a, Shri Munawlr 
Arrears due to Sugarcane Farmers 

(Deb. I, Vol. II, 05-07-2004) 
Col. 158-60 

Construction of Stadiums in Uttar Pradesh 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 232·34 

Employment on COminpllsionate Ground 
(Deb. 3, Vol. 11,07-07-2004) Col. 183 

Eneroachments on Government Premises 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 125-27 

Four laning of Delhi-Muzaft'arnagar-
HaridwarRoad 
(Deb. 3, Vol. II, 07-07-2(04) Col. 105 

High Court Bench in Western Uttar 
Pradesh 
(Deb. 5, Vol. H, 09-07-2004) 
Col. 111-12 

ScUing up of Primary Health Centre 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 217-88 

Violation of Labour Laws 
(Deb. I, Vol. II, 05-07-20(4) Col. 94 

H .... ia,SbriAnw.r 
Allocation of ftmds to Assam by Tenth 

Finance Comminion 
(Deb. 10, Vol. II, 16-07-2004) 
COI.S3-S4 

Flood Ind Drought Situation in the 
COWlby-(DUR 193) 
(Deb. 16, Vol. III, ) 6-08-2004) 
Col. 634-36 

Flood and Erosion in Assam 
(Deb. II, Vol. III, 19-07-2004) 
Col. 338-39 

Food Management Schemes of Assam 
(Deb. II, VoI.m,19-07-20(4)CoJ.109 

General Budget-2004-2005-General 
Discussion - Contd. 

Demands for Grants on Account -
(General) 2004-2005~. 

Demands for Excess Grants- (General), 
2001-2002 
(Deb. 12, Vol. III, 20·07-2004) 
CoI.S52-S4 
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Industrial Units in Assam 
(Deb. IS, Vol. Ill, 23-07-2004) 
Col. 40-42 

Losses to Assam due to Flood 
(Deb. 16, Vol. Ill, 16-08.2004) 
Col. 283-8S 

Need to set up a gas-cracker unit at 
Lepetkata in Assam 11$ incorporated in 
the Assam accord of 1985 (MUR 377) 
(Deb. 2, Vol. II, ()6.()7-2004) Col. 478 

Check Posts on Bangladesh Border 
(Deb. 17, Vol. 111, 17-08-2004) 
Col. 106-07 

ElI$t-West Corridor in Assam 
(Deb. 13, Vol. III. 21-07-2004) 
Col. 126-27 

Payment of Dues on Sales Tax of Petroleum 
Products 
(Deb. 10, Vol. II, 16-07-:2004) Col. 174 

Peace Bonus to States 
(Deb. 17, Vol. III, 17-08-2004) 
COl. 37S-76 

Japnnatla, Dr. M. 
AI/IA Facing Competition from Private 

Airlines 
(Deb. I S, Vol. m, 23-07-2004) Col. 230 

Air India Subsidiary 
(Deb. 10, Vol. II, 16-07-2004) Col. 197 

Anganwadi Centres 
(Deb. 12, Vol. III, 20~07.2004) 
Col. 229-34 

Ban on Gelatine 
(Deb. 10, Vol. II, 16-07-2004) Col. 7S 

Ban on using of Foreign owned Satellites 
{Deb. 19, VoJ.m,I9-08-2004)Cot.2S4 

Centrally Sponsored Scheme 
(Deb. 11, Vol. III, 19-07-2004) 
CoI.340-62 

Children in HazardousActivitiei 
(Deb. 6, Vol. U; 12-07-2004) 
CoJ.263~ 

Competition from China in Textiles 
(Deb S, Vol. II. 09-07-2004) 
Col. 51-53 

Concessions Demanded by Delegation of 
Andhra Pradesh Weavers 
(Deb. S, Vol. II, 09-07-2004) 
Col. 232-33 

Conference to Review Rural Development 
Scheme 
(Deb. 9, Vol. II, I S-0~·2004) 
Col. 329-30 

Constitution of National Steel Regulatory 
Commission 
(Deb. 2, Vol. II, 06-07-2004) 
CoI.318-19 

Creamy Layer among the OBCs 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 101-02 

Creation ofTourisrn Estate Zone 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 37S-77 

Dec:line in Population of Asiatic Lions 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 386-87 ' 

Dec:onsestion of Delhi 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 161-63 

Demand ofPrlwn 
(Deb. 21, Vol. IV, 23..01-2004) Col. 292 

Desalination Plants in Villages 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 41-42 

Development of Missiles for Battle Tank 
(Deb. 9, Vol. II, 1 S-07-2004) Col. 217 

Development of Tourism in Andhra 
Pradesh 
(beb.16, VoJ.1I1, 16-08-2004) Col. 41 I 

'Disposal of Hospital Wute 
(Deb. 18, Vol. III, 11-01-2004) 
COI.49-SO 

Drought Relief Assistance to ADdhra 
Pradesh 
(Deb. I, Vol. II, OS-07-~004) 
CoI.2IS 
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Encroachment around Protected 
Monuments 
(Deb. 19, Vol. III, 19-08.2004) 
Col. 320-21 

Expioitation of Indian Girls in Gulf 
Countries 
(Deb. I, Vol. II, 05·07-2004) 
Col. 17-18 

Export of Horticulture and Floriculture 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 299-300 

Fanner Assistance/Counselling Centres 
(Deb. 16, Vol. III, 16-08-2004) 
Co1.217-18 

Female Condoms 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 256-57 

Financial Assistance to CCI for Voluntary 
Retirement Fund 

. (Deb. 19, Vol. III, 19-08-2004)CoI. 121 
Fleet Strength oflndian Navy 

Introduction of Auto Disposable Syrinae 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 12-17 

Introduction of New Courses of 
Environmental Studies 
(Deb. 2, Vol. II, 06·07·2004) 
Co1.305~ 

Inventory on Yam 
(Deb. 5, Vol. II, 09-07·2004) 
Col. 107-0' 

Laboratories to detect fake Drugs 
(Deb. 23, Vol. N, 25-08-2004) Col. 529 

Maintenance and Preservation of 
Historical Moftuments and Heritage 
Sites 
(Deb. 9, Vol. II, 15·07·2004) 
CoI.12S-26 

Misuse of Foodgrains 
(Deb.ll, Vol. III, I 9-07·2004) Col. 131 

National Employment Guarantee Law 
(Deb. II, Vol. III, 19-07-2004) 
Col. 3-4 

(Deb. 14, Vol. III, 22·07·2004) Natural Calamity 
Col. 25·26 (Deb. 2, Vol. II, 06-07-2004) 

Fluctuation in Export of Rice 
(Deb. 16, Vol. III, t 6-08-2004) 
Col. 289-90 

General Budget-2004-200S General 
Discussion -Contd. 

Demands for Grants on Account • 
(General) 2004·2005 - Contd. 

Demands for Excess Grants - (General), 
2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 468-72 

CoI.1II-16 
Need to bring legislation for p~ovidingjob 

reservations for deprived classes in 
Private Sector (MUR 377) 
(Deb. 2, Vol. II, 06-07-2(04) Col. 481 

New Drug Policy 
(Deb. 7, Vol. II, 13-07·2004) 
Col. 95-96 

New Rail Lines from Cuddapah to 
Bangalore 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 229-30 

Gold Import New Scheme to unearth Black Money 
(Deb. 20, Vol. VIII,20-08-2004) Col. I SO (Deb. 15, Vol. ID, 23-07-2004) Col. 19 

Incentives to Granite Industry 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 121-23 

Integrated Child Development Services 
(Deb. 12, Vol. III, 20·07-2004) 
Col. 134-35 

Oil Struck in Banner District in Rajasthan 
(Deb. 14, Vol. III, 22·07-2004) 
Col. ISO 

Pending Irrigation Projects 
(Deb. 6, Vol. II, 12-07·2004) 
Col. 62-80 
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Petrochemical PIIntI by GAIL 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 267-68 

Polymer Currency Notes 
(Deb. 5, \bl. n, ~7-2004) CoL 127 

Propoaal to Alter lndo-Pak Bord .. 
(Deb. 3, \bL D, Q7-o7-2004) Col. 273 

Railway Budget 2004-2005 - GeMraI 
Dileuaion and Demands ibr Oraata 
onACCOUIIt (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
Cot.45~ 

Removal of GOvtmOl'l of four States on 
tile basis oftbllr ideology (DUJU93) 
(Deb. 6, Vol. II, 12-07-2004) 
Col.5t9-21 

Recruitment to Iraq 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 118-19 

Refonn in Power Sector 
(Deb. 7, Vol. II, 13-07...20(4) Col. 144 

Separate StItUtory Authority for Private. 
TV Channels 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 334-35 

Short Supply of Meu&es Vaccines 
(Deb .• , Vol. D, 14-07-20(4) Col. 199 

Shorrqe ofCSI OftiCIIIfField Staff 
(Deb. 23, Vol. IV, 2'-08-2004) 
001. 7()S.()6 

Snaa in Japr ED,ine 
(Deb. 9, \bl. n, 1'-07-2004) Col. 401 

Spurious and Banned Drugs in Circulation 
(Deb. 3, Vol. II, 07-07·2004) 
Col. 183-86 

STDIISD Prepaid Cards 
(Deb. 18, Vol. IIJ, 18-0.-2004) 
CoI.311·12 

Study on Cardio-Vascular Diseases 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 53-54 

Relaxing Emigration Rules for Job ~ Supply ofFeniliDr to Fumen 
(Deb. 6, Vol. II, 12-07-2004) (Deb. 12, Vol. ID,20-07-20(4) Col. 4S 
Col. 335-36 Supply of Natural Gas throuah Gas Pipe 

Repairing of Submarine Line by GAIL 
(Deb. 24, Vol. IV, 26-08-2004) (Deb. 24, Vol. Iv, 26-08-2(04) Col. 240 
Col. 320-21 

Reservation of Jobs for OBC 
(Deb. 20, Vol. VIlI,2O-G8-20(4) Col. 198 

Rise in Price of Iron 
(Deb. 7, Vol. II. 13-o7-2004)CoI. 141 

Rivers-Linking Project 
(Deb. I, \bl. 11,05-07-20(4) Col. 147 

Sale of Stolen Vehicles 
(Deb. 17, Vol. Ill, 17-08-2004) 
Col. 409-10 

Sarva Shiksha Abhiyan 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 251-52 

Selection of Private Hospitals by CGHS 
(Deb. 8, Vol. n, 14-07-20(4) Col. 234 

Support Price of Tobacco 
(Deb. " Vol. II, 09-07-2004) 
Col.ll-82 

Telegraph Office 
(Deb. 13, Vol.m,21-o7-2004)CoI.269 

Threat to Olive Ridley Turtles 
(Deb. 16, Vol. m,I6-0.-20(4)CoI.129 

Trade in Kidneys 
(Deb. 13, Vol. ID,2 1-07.2004) Col. 24S 

Transfer Policy for K.V. Teachers 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 162,(»3 

Transfusion ofSafe Blood 
(Deb. 13, Vol. III, 21-01-2004) 
Col. 183-84 
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Verification of Licence to Exporters 
(Deb. IS, Vol. m, 23-07-20(4) Col. 249 

Voting Right to NRI 
(Deb. 17, Vol.lU, 17-08-2004) Col.328 

VRSinNTC 
(Deb. IS, Vol. m,23-01-20(4) Col. 198 

Jat Prakasb, Shrf 

Flood and Drought Situation in the 
Counby-{DUR 193) 
(Deb. 16, Vol. Ill, ] 6-08-2004) 
Col. 639-41 

Jais .... ', SlJrl SJarlpraka.1J 
Incident of Bomb Blast at Dhamaji Dislrie( 

Assam 
(Deb. 17, Vol. III, 17-08-2004) 
CoI.3~S 

Law and Order Situation in Manipur (St.) 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 460-61 

Jattya, Dr. Satya .. rayan 
Air Connection between Cities 

(Deb. 1 S, Vol. III. 23-07-2004) 
CoI.163~ 

General Budget-2004-200S-General Allocation of Water by NRWDT 
Discussion - Contd. (Deb. 6, Vol. II. 12-07-2004) 

Demandc; for Grants on Account- CoI.I91-92 
(General) 2004-200S - Contd. Construction of New Highways 

Demands for Excess Grants-(General), (Deb. 13, Vol. III, 21-07-2004) 
2001-2002 CoL6S-68 
(Deb. 12. Vol. III, 20-07-2.004) 
Col. 533-34 

Situation arising out of Shortage of Power 
In the CoWltry(MUR 193) 
(Deb. 18, Vol. III. 18-08-2004) 
COI.S29-33 

JaiD, Sbri PUlP 
.CombatingAIDS 

(Deb. 23. Vol. IV, 25-08-2004) 
CoLS42-44 

Consumption of Steel in Railways 
(Deb. 19. Vol. III, 19-08-2004) 
Col. 119-20 

New Policy for SSI 
(Deb. 2l, Vol. IV, 25-08-.20(4) Col. 453 

Consumer Price Index 
(Deb. 21, Vol. IV, 23-08-2004) 
C01.2S~ 

Demand and Supply of Power 
(Deb. 2. Vol. II, 06-07-2004) 
Col. 148-60 

District Disr.bled Rehabilitation Centres 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 52-58 

Drought prone Areas in Madhya Pradesh 
(Deb. 19. Vol. III. 19-08-2004) 
Co1.2S2-53 

Dues of Employees of Indian Iron and 
Steel Company (lISCO) 
(Deb. 12, Vol. III, 20-07-2004) 
Co1.l76-77 

Production of Spurious Milk ESIC Super Speciality HO$pitals 
(Deb. 21, Vol. IV, 23-08-2004) (Deb. 21, Vol. IV, 23-08-2004) 
Col.ll5-17 Col. 87-92 

bilway· Budset 2004-200S-General 
Discussion aud Demands for Grants 
on Accowtt (Railways) 2004-2005' 
{Deb. 7, \VI, n, 13~7-20(4)CoI. 575 

Expenditure on Treatment of Fatal 
Diseases 
(Deb. 18, Vol. III, 18-01-2004) 
Col.217~8 
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Generation of Nuclear Power 

(Deb. 8, Vol. n, 14-07-2004) Col. 28 
Generation of Power Through Mini Hydro 

Power Projects 
(Deb. 12. Vol. III. 20-07-2004) 
Col. 60-68 

Generation of Power through Non-
Conventional Energy Sources 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 19-26 

Import and Export of Con on, Natural and 
Synthetic Yarn 
(Deb. 20, Vol. VIII. 20-01-2004) 
Col. 22S-28 

Krishi Shramik Birna and Pension Yojana, 
2001 
(Deb. 21, Vol. IV, 23-01-2004) 
CoI.402~ 

Loan Assistance Scheme 
(Deb. 14, Vol. Ill, 22-07-2004) 
Col. 41-56 

LPG Cooking Gas in Rural Areas 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 360-61 

Need to ensure proper safety and security 
of pilgrims to Man Sarovar, Sindhu 
Darshan and Amarnath (MUR 377) 
(Deb. I, Vol. II: OS-07-2004) 
Col. 278-79 

Need to formulate a time bound programme 
for the development of roads in the 
rural areas of the country (MUR 377) 
(Deb. 9, Vol. II, 15-07-2004) Col. 450 

Need to provide soft loans to the weaker 
sections for undertaking employment 
generation programmes (MUR 377) 
(Deb. 21, Vol. IY, 23-08-2004) Col. 449 

Payment of Wages Due to Labourers 
(Deb. IS, Vol. III. 23-07-2004) 
CoI.SI-S4 

PrelPost Matric Scholarships to SCsI 
OBCs Students 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 168-87 

Proposals from States for Promotion of 
Sports 
(Deb. II, Vol. Ill. 19-07,2004) 
Co1.175..a6 

Provisions of Grants for Rural 
Development Schemes 
(Deb. 24. Vol. IV, 26.01·2004) 
Col. 295-96 

Railway Budget 2004·2005 - General 
Discussion and Demands for 0rantI 
on Account (Railways) 2004·2005 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 659-60 

Social Security Scheme for Unorganised 
Sector 
(Deb. I], Vol. III, 19.07·2004) 
Col. 24-26 

Telecom Services in Madhya Pradesh 
(Deb. 13, Vol. III, 2]·07·2004) 
Col. 165·71 

Telephone Facility to Vii lases 
(Deb. 18, Vol. III, 18·01-2004) 
Col. 404-10 

Transportation of Perishable Goods 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 107-01 

Works UDdertaken under MPLAD Scheme 
(Deb. I, Vol. II, 14-07-2004) 
Col. 92-96 

Jayaprada,Sbrbnati 
Allocation of Funds under AUWSP 

(Deb. 17, Vol. III, 17-01-2004) 
Col. 123-42 

Cancellation of Allotment of Petrol P\Inps 
bylBPCo. 
(Deb. 14, Vol. 1D,22-07-2004) Col. 136 

Concession to Senior Citizens on Packap 
Tours 
(Deb. II, Vol. III, 19-07-2004) 
Col. 249-S0 . 

Constitution of Administrative Refonn 
Conunittee 
(Deb. 18, Vol. III, 18·01-2004) 
Col. 360-61 
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Earnings by Cinema Industry 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 24-26 

Financial Asaistance required for PSUs 
(Deb. 24, Vol. IV, 26-01-2004) 
CoI.I07.()8 

HaradJoomlnduatry 
(Deb. J 0, W. n, 16-07-20(4) Col. 27 

Identification of Low Power Oeneratioa 
Capacity Power Projects 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 327-38 

Income and Expenditure ofPrasar Bbarati 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 222-23 

Increase in Amount of SSI Sector 
(Deb. 23. Vol. IV, 25-08-2004) 
Col. 531-32 

Increase in Prices of Crude Oil 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 243-44 

Indigenous Production of LPG 
(Deb. 19, Vol. III, 19-08-2004) 
CoI.~S-S6 

Labourers in Agriculture Sedor 
(Deb. 16, \t)1. m, 16-08-20(4) Col. 425 

Linking Nainital to Aara with NH 

Overbaulin&ofAkadfm~ASI 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 101-09 

Pollution in Ramganga and Kosi River 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 138-39 

Production Cost of Kerosene and LPG 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 343-44 

Rewm on Indians from.Iraq 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 637-38 

Running of Small Scale Indultries in 
Houses 
(Deb. 18, Vol. 1II, 18-08 .. 2004) 
CoI.l71-72 

Ship Breakina Industry 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 238-39 

Sickness of Handloom Industry 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 278-79 

Situation arising out of Shortage of Power 
in the Country (OUR 193) 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 578-79 

Sky-Boards on National Highways 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 287-88 

(Deb. 18, Vol. III, 18.08.2004) Taxa on Cllcmicals Fertilizerl 
CoI.32-83 (Deb. 17, Vol. Ill, 17-08.2004) 

COl. 313-19 
Minimum Wage for Agricultural Workers 

(Deb. 6, Vol. II, 12.07.2004) Trwmission ofContrac:t ofVSNL and 
State owned GAIL 

Col. 110-11 (Deb. 14, \b1.m,l2-07.20(4)Col.l0 
Need to release funds to the Government 

of Uttar Pradesh for enabling 
settlement of dues to lu,arcane 
JI'OWCI'S in the State (MUR 377) 
(Deb. 7, Vol. II, 13·07-2004) 
Col~27 . 

New Technology System 
(Deb. 21, Vol. IV, 23-08-2004) 
Col364-70. 

Turnover ofFPI 
(Deb. 16, Vol. m,I6-01-2004)CoI.251 

Vii'" in U.P. Deprived ofLPCi 
(Deb. 14, Vol. III, 22-07·2004) 
Col. 201-09 

WTO Agroement on Employment 
Opportunities 
(Deb. 20, Vol. VIII, 20.08·2004) 
Col. 142-43 
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Jenl, Sbri Mobln 
Amendment in Labour Laws 

{Deb. 16, Vol. In, 16~1-20(4)CoI. 381 

Child Mortality Rate in Oovemment 
Hospitals 
(Deb. II, Vol. Ill, 11~1-2004) 
Col. 14-15 

Employell ofHSCL Cloeure ofSuaar Pactori. in B_ 
(Deb. 17, Vol. Ill, 17-08-2004) (DIb.I,VoLD,OS~.2004)CoLL37 
CoI.I86-17 

Railway Budpt 2004-2005 - General 
DiJcuuion and Demands for Grants 
on Account (Railways) lOO4-l00S 
(Deb. 7, Vol. II, 13.07.2004) 
Col.594-96 

JIll, Sbrl Rlpunlt. 
Allotment of Government 

AGCOmmodation to Kendriya Bhandar 
(Deb. 12, Vol. III, 20·07-2004) 
Col.294-9S 
(Deb. 2, Vol. II, 06-07-2004) 
Q)l 3 17 .. 11 

Appointina to evo in Kendriya Bhandar 
(D.b. 8, Vol. II, 14-07-2004) 
Col. 61-63 

AuiltanCe to Bihar for Minor Irrigation 
(Deb. 11, Vol. III, 19-07-2004) 

Collection ofC'Ana'll Excile Duty 
(Deb. 10, Vol. II, 16·07·2004) 
CoLll3..J4 

Construction cfBorder Road 
(nib. 9. \\)I. D, 15-07-2(04) Col. 57 

ConltrUction of National W. Memorials 
and War Museums 
(Deb. 14. VoLDI,22-47-20(4)Col.lOO 

CODs&ru~on of Road. and Rail Over 
BrId ... in Bihar 
(Deb. 18, VoI.ID,11-01-2(04)CoI.63 

Construction of ROB in Bm. 
(D.b. 9, Vol. II, 15-07·2004) 
Col. 191-92 

Coordination Committee Meetina' 
betWeen GRP and RPP 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 347-48 

Col. 99-100 Colt ,ompariaon in Government Oud .. 
Backwlrd Districts 

(Deb. 3, Vol. II, 07-07-2004) 
Col. 16-17 

Banned Items in Kendriya Bhandar 
. (Deb. 3, Vol. II, 07-07 .. 2004) 

CoL 137·38 
C and AG Report on Review of Some 

Solocted Judpments Pronounced 
(Deb. 15, Vol. III, 23·07·2004) 
CoI.21G-14 

(Deb. 20, Vol. VIII, 20·08.2004) 
Col. 321-22 

COlt Per Kilometre of Blut Reaulatins 
Machines 
(Deb. 24, Vol. IV, 26·01-2004) 
Col. 287-1. 

Costly Equipment in AIIMS 
(Deb. ',Vol. D, 14-07·2004) Col. 21. 

Crimes apinst WOIIlIII 
(Deb. 23" Vol. IV, 25·01·2004) 
o,L367·73 

Callins Attention to Matter of Ursent Delay in Submillion orBilla 
Publiclmportance(CA) (Deb. 16, Vol. III, 16·01·2004) 
(DIb.II, VoI.ID, 11~"2(04)CoI.491 I CoI.235-36 

Cheatina1n Petrol and LPG Delhi LInd RefbrmlAct 1954 
(Deb. 9, Vol. II, 15-07-2004) (Deb. 17, Vol. III. 17-01-2004) 
CoI.39S-97 Col. 379-10,419-20 
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Disproportionate Assets 
(Deb. 3, \blU, 07'()7-2004) Col. 66 

Drains under'Encroachments/Siited 

Illegal Construction in Delhi 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 27S-76 

(Deb. 23, Vol. IV, 25-08.2004) Illegal Sale through NCCF Franchises 
cOL408-09 (Deb. I, Vol. II, 05·07·2004) 

Encounter in Oujarat 
(Deb. 2, Vol. II, 06-07-2004) 
CoL 297-9. 

au Resfric:tion on Basmati Rice Export 
(Deb. 20, \bl. vm. 20.().-2004) Col. J 7 

Evalon of Toes by Private Hospitals and 
Nursin. Homes 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 119-20 

PII'III Houses 
(Deb. 7, Vol'. II, 13-07-2004) 
Col. 357-64 

Finalization ofVililanc:e Cases 
(Deb. 13, Vol. III, 21·07.2004) 
Col. 434-36 

Flood and Drouaht Situation in the 
Country-(DUR 193)" 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 607-12 

Fraud in Purchase ofMedic:ines 
(Deb. 23, Vol. IV, 25-08-2004) 
CoL 703-04 

Fun IIld Food Village 

Col. 84-85 
Income Tax Evasion by Cooperative 

Societies 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 82-83 

Inquiry into Irregularities 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 121-26 

Inter-City Trips 
(Deb. 23, Vol. IV, 2S-01-2004) 
CoI.l72-73 

Interest on Agriculture Loan 
(Deb. 5, \bl. n, 09-07-20(4) Col. 216 

Irregularities in Kendriya Bhandar 
(Deb. 13, Vol. III, 21-07-2004) 
CoL 101.()2 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 21 .... 9 

Justice Nanavati Commission 
(Deb. 7, Vol. II, 13·07-2004) 
Co1.21S-86 

Land Under Encroachments 
{Deb. 14, \\ll. ID, 22-07-20(4) Col. 252 

(Deb. 2, Vol. II, 06-07-2004) Losses due to Storage Shortaae 
Col. 223-24 (Deb. I, \bl. n, OS-07-20(4) Col. 253 

Funds for the Expansion ofThennal POMI' 
Plants in Bihar 
(Deb. 12, Vol. III, 20-07.2004) 
Col. 91-93 

Funds to Bihar for Construction of 
Bmblnkrnent 
(Deb. 6, Vol. II, 12-07-2004) 
ColIIS-16 

HeIrt Institute in SafdUl'jang HOIpital 
{Deb.tl, \bJ.1D,18-01-2(04)CoI.263 

IUepI Borina in South Delhi 
(Deb. 16, Vol. III, 16.01-2004) 
CoI.4SS-S6 

Method of Execution ofDeldl Sentence 
(Deb. 20, \\ll. vm. 20-01-20(4) Col. 9 

Misuse of Agriculture LIIld in Delhi 
(Deb. 23, Vol. IV, 2S-01-2004) 
CJr.i78-79 

Need to provide funds to the Oovemment 
of Bihar for revivina the Bihar State 
Seeds Corporation (MUR 377) 
(Deb. 24. Vol. IV. 26-01-2004) 
Col. 393-94 

Non-Ioue of Notices to Defaulten by 
BInks 
(Deb. IS. \bl. m. 23'()7.2004) Col. II 
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Old Railway Bridges in Gujarat 
(Deb. 19, \ttl. m, 19-08-20(4) Col. 323 

Outstanding Tax ArreIl1 
(Deb. 10, Vol. 11. 16-07-2004) 
<:'41.269-70 

Outstanding Taxes against Corporate 
Housel 
(Deb.', \bI.II,09-07-20(4)CoI.139 

Overcharging by Kendriya Bhandsr 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 14647 

Policy on Ownership of Private Banks 
(Deb. IS, Vol. III. 23-07-2004) 
<:'41.8'-87 

Polio Cues 
(Deb. _, Vol. II, 14-07-2004) 
Col.l~ 

Review of Registration of Suppliers 
(Deb. 11, Vol. III, 21-07-2004) 
CoL 182-83 

Rural Godowns 
(Deb. I, \bI.n,OS-07·20(4)CoL229 

Situation arising out of Shortage of Po wei' 
intheCountry(DUR 193) 
(Deb. 18, Vol. III, '18-08-2004) 
Col. 551-55 

Slum Population in Cities , 
(Deb. 17. Vol. HI, 17-08-2004) 
COI.2~S-77 

Special Drought ReJiefPrices 
(Deb. 16, Vol. III, ] 6-08-2004) 
CoI.41S-J8 

Speed Governors in Commercial Vehicles 
of Delhi 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 144-45 

Pricing ofKendriya Bhandar Items 
(Deb. 3, Vol. II, 07-~7-2004) StandingCommilteeonAgriculture-First 
Col. 223-24 to Fourth Reports - Preseqted 

I (Deb. 17, VoI.ID, I 7-08-20(4) CoI.460 
Problems in Rapid Load System f 'nk 

I vm 2 004 Col 2 Supply 0 On ing Water 
(Deb.20,\b. ,~2 ) .IS (Deb. 17. Vol. III, 17-08-2004) 

Procurement of 00 Set by CCI Col. 45S-S6 
(Deb. 19, Vol .. III, 19-01-2004) 
Col. 194-95 

Surrcnderinl of Licences by Advocates 
(Deb. U, Vol. III, 23-07-2004) 

Protected Monuments in Delhi Co1.167~8 
(Deb. 9, Vol. n, 15-07-2004) Survey of Agricultural Land in Delhi 
Col. 309-26 (Deb. 7, Vol. II, 13-07-2(84) 

Railway Budlet 2004-05 General 
Discussion and Demands for Grants 
on Account (Railways)-2004-05 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 370-74 

CoI.103-OS 
Track Machines 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 147-48 

Transmission of Contract of VSNL and 
Stare owned GAIL 
{Deb. 14, Vol. m, 22-07-20(4) Col 4-13 Recommendation ofFifth Pay Commission 

(Deb. 10, Vol. II, 16-07-2004) 
Col. 205-07 Unitbrm Scams 

(Dob. 23, Vol. IV, 25-;';01-i2004) 
Recovery ofGuanntee Fee 

(Deb. 5, \bl. n. 09-07-2(04) Col. 198 
Recovery of Income TlxAnHrs 

(Deb. 20, \bL vm. 20-01-2004) Col. 24 

Col. 438-39 
Udlizadon ofFunda underNSLRS 

(Deb. 17, Vol. III, 17-01 .. 2004) 
Col 47-41 
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VJaiIlDce Cues in NCCF 
(Deb. 1I,.Yol. 111,19-07-2004) 
Col. 229-38 

Jllldal, SlutNaveea 
Need to develop Kurukshetra as 

a prominent tourist destination 
(MUR377) 
(Deb.19.Vol.m.19~B-2004)CoI.419 

J .... Sltrl AJI! 
AdvertiJements on Pay Channels 

(Deb. 14, Vol. III. 22-07-2004) 
COI.64-6S 

Bonded Child Labour 
(D.eb. II. Vol. III. 19-07-2004) 
Col. 60-62 

Capital Investment by NRis 
(Deb. 1 S, \\>1. m. 23-07-2004) Col. S6 

Development of Tourism 
(Deb. II, Vol. 1II. 19-07-2004) 
Col. 134-38 

Free Legal Aid to Poor 
(Deb. S, Vol. II. 09-07-2004) 
CoL 18-90 

ImporfIIId Madlinery"'" - Cll. 
(Deb. 10, Vol. n, 16-07 .. 20(4) 
CoI.~ 

Josbl, Sbrl Kailaill 
Bhopal to Jectdah Flight 
. (Deb. I S, Vol. In, 23-07-2004) Col. 62 
Hunger Strike by AAI Staff 

(Deb. 20, Vol. VIII. 20.()8-2004) 
CoL211-12 

POlibIe Wilier fiom River Narmada 
{Deb. 17. VoI.ID.17-OB-2004)CoI.SB-S9 

Telephone COMectiona to Villaps 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 112-14 . 

Unspent Funds Lying for Distribution to 
Bhopal 011 victlma 
(Deb. 17, Vol. III, 17-08-2004) 
CoL 207-09 

Josbl, Sbrl Pnlbad 
Progreu of Gauge Convenion ofBijapur 

toGadag 
(Deb. 24. Vol. IV, 26-08-2004) 

. Col. 297-98 
Progress work ofHubli-AnkoiaNewLilt 

(Deb. 24. Vol. IV, 26-08-2004) 
Cot21()'11 

RaIlway Budget 2OC)4..2OOS - Gen.aI 
D ...... IDd Demands far 0..... 
onAccxHlllr(RailWll1l) 2004-2005 
(Deb. 7. Vol. II. 13-0.,·2004) 
COl. 650-51 

Loll Jacurrina R.outes of Indian Airlines R.IIIIdriya Krilhi Bima Yojana 
(D.b. 10. Vol. II, 16.07-2'0(4) (Deb. 16, Vol. III, 16-08-2004) 
CoJ.212·13 C01.2S6-S7 

MIntDwm W .... for Beedi Workers 
(Deb. 11, Vol. III. 19-07-2004) 
Col. 297-98 

Production Colt'Of AJriculture 
(Deb. 11. Vol. III, 19·07-2004) 
CoI.lSl-S2 

Public Sector a.nka in RurallUrbanAreas 
(Deb. 10. Vol. II. 16-07-2004) 
CoL 198-202 

Revival of Sick IncIumies 
(Deb. IS. Vol. III, 23-07-2004) 
CoL 131·33 

SbIftina of Hub Ii GoodahIcl to AmIqoI 
(Deb. 24, \t)L IV. 26-08-20(4) Col. 352 

UpaIIdadoa ofRai1way Hospital lit HubU 
(Deb. 24. \\>1. Iv. 26-08-2004) Col. 72 

ICatIer MoIddeeD,Prot K.M. 
General Budget-2004-200S Genttal 

DilCuuioh - Coard. Oemanda b 
0rInts on ACCOUDt-{OtnenII) JOO4. 
2005 - CoaId. DeIMnck for Exoeu 
0fIDtI-(0IDnI).2001·2002 
(Deb. 12. Vol. Ill. 20-01·2004) 
CoLS67·71 
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Railway Budget 2004-2005-0.n.ral 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
CoL 505-07 

Kalmadl, Shri Surah 

Reported closure of a number of Tea 
OardIDs in WtII s.pI.Asem. 'nantl 
Nadu and Kerala resulting in 
unemployment of thousands of 
workers and steps taken by the 
GovemmOAt in regard thensto. (CA) 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 472-74, 489-94 Accumulation of Obsolete Spare Parts 

(Deb. 14, Vol. III, 22-07-2004) 
Col. 223-24 Kamat, Sbri Guruclu 

Amount Spent on Sports Infrastructure 
(Deb. 6, Vol. n, 12~7-2004)CoI. 383 

Assistance to Maharashtra to Combat 
Drought Situation 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 320-21 

Delay of Flights 
(Deb. 5, Vol. II, 09~7-2004) Col. 164 

Distribution of Domestic Routes 
(Deb. 5, Vol. II, 09~7-2004) Col. 123 

Export of Arms and Ammunitions 
(Deb. 14, VoI.I1I,22~7-2004)CoI.179 

Management of Water Resources 
(Deb. 6, Vol. D, 12~7-2004) Col. 255 

ManufActuring of Defence Equipments by 
Private Sector 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 291-92 

Mumbai-Pune Super Expressway 
(Deb. 13, Vol. III, 21-07-2004) 
Co1.142~3 

Scarcity of Water 
(Deb. 6, Vol. II, 12-07-2004) 
CoL 353-55 

Shortap of Godowns 
(Deb.lI, VoI.m,1~7-2004)CoI.I06 

Kia Na",SIIri 
EU a.trIction on Basmati Rico Export 

(Deb. 20, Vol. vm. 2()'()1-2004) Col. 15 
Framework Agreement Adopted by the 

World Trade Orpnisation (St.) 
(Deb. 16, Vol. UI, t 6-01-2004) 
CoI.SI4-18 

Abduction ofBSF Officials 
(Deb. 2, VoI.D,06-07-2004)Col. 314 

Allotment ofFtata by DDA 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 255-58 

Ban on Indians JOing to Iraq 
(Deb.2j, Vol. IV, 2S..()8-2004) Col. 579 

CBIRalds 
(Deb. I. Vol. II, 14-07-2004) 
CoL 273-74 

cteaaina orUnion Carbide's Pactory 
(Deb. 2, Vol. II, 06-07-2OO4)Cot 212 

ConcouioDl to Punjab Border Districts 
(Deb. 8, Vol. D, 14-07 .. 20(4)~1. 113 

COital Zone MaMgement Plans for 
Mumbal , 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 18().81 

Credit Policy ofCo-operative Banks 
(Deb. IS. Vol. III, 23-07-2004) 
Col. 191-9'2 

Deatba ofTribal Children 
(Deb. 13. Vol. III, 21-07-2004) 
Col. 433-34 

Bacouaw In Oujll'llt 
(Deb. 2. Vol. II. 06-07-2004) 
(bl.297-98 

Fraudulent ·Foreign Trade 
(Deb. 10, Vol. II. 16-07-2004) 
Co1.213-14 

Guidelines for Hariyali 
(Deb. 24. Vol. IV, 26-08-2004) 
Col. 106-07 
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Irnplemenlation of Mid-Day-Meal Scheme Monitoring System for SpendinaAllocated 
(Deb. 17, Vol. III. 17-0'-2004) Fundi 
CoI.31().]4 (Deb. 9. \bl. n,lS~7-20(4)CoI.140-41 

Import of Aircraft to Indi. 
(Deb. 20, Vol. VIll, 20-08-2004) 
Col. 45-46 

Increase in Lower age for Recruitment 
(Deb. 9, Vol. n, J 5-07-2004) Col. 420 

Infiltration in Jammu and Kashmir 
(Deb. 24, Vol. IV, 26-0'-2004) 
Col. 99-101 

IntegrIIed Development of Delhi 
(DIb. 7, Vol. 11, 13-07-2(04) Col. 283 

Irradiation ofDiunonda 
{DIb.ll, VoL m,2]-07-2(04)CoL 123 

Juveniles Crimes 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 319-90 

LInd for Housing Societies in Delhi 
(Deb. 2, Vol. II, 06-07-2004) 
CoI.312-13 

Leaking out of Text Papers 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 276-78 

Lease Tax on Airlines 
(Deb. 20, Vol. VOl, 20-08-2004) Col. 252 

Life orMotol Vehicles 
(Deb. II, Vol. In, 18-01-2004) Col. 149 

Loan from Sugar Development f'und 
(Deb. 16, Vol. III, 16-08-2004) 
CoL 349-S8 

Murder of Senior Citizens in Delhi 
(Deb. 2, Vol. II, 06-07-2004) 
Col J3()'34 

NRJa Cities in Various StIteS 
(Deb. 23, \bI. Iv, 25-08-2004) Col. 578 

Pending Propos.ls of Watershed 
olvelopment Projects 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 321-22 

Polio Cases in Mumbai 
(Deb. 13. Vol. III. 21-07-2004) 
CoI.451-S2 

Power Grid Corporation 
(Deb. 12, Vol. III, 20-.07-2004) 
Col. 163-64 

Proposals Sanctioned Under AUWSP 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 283-16 

Protection of the Environment 
(Deb. S, Vol. II, 09-07-2004) 
CoL 133-36 

Rail Projects in Maharashtra 
(Deb. 19, Vol. III. 19-08-2004) 
Col. 206-12 

Railway Station at Nahur, Mumbai 
(Deb. 24. Vol. Iv, 26-08-20(4) Col. 242 

Recognition of Trade Union 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 288-90 

LTC Facilities to Employees to Srinapr Recruitment of Employee I 
by Air (Deb. 5, Vol. II, 09-07-2004) 
(Deb. I, Vol. II, 05"()7-2004) Col. 129 Col. 206-07 

MilS Rapid Transit System 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 240-41 

Modernisation of Railway Stations 
(Deb. 14, Vol. III, 22-07.2004) 
CoI.2S5-S7 

Recruitment to Iraq 
(Deb. 21, Vol. IV. 23-01-2004) 
Col. 118-19 

Rvival ofTrainina Campi in PoK 
(Deb. 3, Vol. II, 07-07-2004) 
CoL 93-94 
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Self-Help Groups 
(Deb. 10. Vol. n,I6-07-20(4)CoI. 129 

Shortage of Staff in the Coal Subsidiaries 
(Deb. 5, Vol. n,09~7-2004)CoI.I02 

Special Packale for Providing 
Employment Opportunities 
(Deb. 17. \bJ.ID, 17~"20(4)ColIl9 

Standing Committee on Energy - First and 
Second Reports - Presented 
(Deb. 19, Vol. III, 19~8-20(4) Col. 394 

State Finance Corporations 
(Deb. IS. Vol. III, 23-07-2004) 
CoI.2S1-61 

Sub-Urban Railway Station 
(Deb. 24, Vol. IV, 26-01-2004) 
CoI.3S1-59 

Unani Medicine Course 
{Deb. 23, ~1.Iv,2~"20(4)CoI. 701 

Unclaimed Bodies of Pakistani Soldiers 
(Deb. 19, Vol. m, 1~1-20(4)CoI.333 

Union Carbide Case, Bhopal 
(Deb. 7, Vol. II, 13-07-2004) 
Coi.'I64-65 

Unused Salt Fields 

Kanodla, Shrt Mahesh 
Allocation of Funds for up-lradation of 

Roads 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 261-63 

Anaemia Due to Malnutrition 
(Deb. 3, Vol. II, 07-07-2004) 
CoI.ISO-SI 

Ban on Gutka and other Tobacco Products 
(Deb. I, Vol. II, 14-07-2004) 
COJ.23S-36 

Biotech Parks at Vadodara 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 44041 

Bunllina in Sale of Tickets in Delhi Zoo 
{Deb. 21, Vol. Iv, 23420(4) Col. 272 

Deaths of Animals and Birds in Delhi Zoo 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 126-28 

Delinking ofVadinlr Area fiom Port Limits 
(Deb. II, Vol. ID. 18-01-2004) Col. 137 

Diabeties 
(Deb. I, Vol. II. 14-07-2004) 
Col. 134-35 

Eradication of Cholera 
{Deb. 3, VoI.II,07~7-20(4)CoI. 78-10 

(Deb. IS, Vol. III, 23-07-2004) 
CoI.IOS~ Establishment of Institute of 

Seismological Re&e8I'Ch 
Visit of Tourists to JIllUllU and Kashmir 

(Deb. I, Vol. II, OS-07-2004) 
CoJ.24s-46 

Withdrawal of Advisories from J cl K by 
European Union 
(Deb. 1, Vol. II, 05-07-2004) 
CoJ.I96-97 

World Bank Assistance for Mumbai 
Sewerage Disposal Project 
(Deb. 17, Vol. III, 17-01-2004) 
CoL29().91 

(Deb. II, Vol. m, 11~8-20(4) Col. 463 
Inclusion of Jyoti Gram Yojana under 

MPLADS 
(Deb. II, VoL m. 11~"20(4) Col. 279 

Interest Rate on Debts 
(Deb. 20, VoL vm, 2().()8.2004) Col. 149 

InIerest Rate on SmilIl Savinls 
(Deb. IS, Vol. III, 23-07-2004) 
CoL 92-93 

Land to Hospitals at Reduced Rate 
(Deb. I, Vol. II, 14~7;.20(4)CoI. 233 

World Bank Loan for Slums Losses due to Storage Shortaae 
(Deb. 17, Vol. DI, 11~8-20(4) CoI,.390 (Deb. I. Vol. n. 05~7-2004)CoI. 253 
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Menace of Jaundice 
. (Deb. 13, Vol. JU, 21-01-2004) 

OJl. 14641 
Mental Disorders 

(Deb .• , U,1.II,14-01-2(04)CoI. 62 
Military Ties with USA 

(Deb. 14, ~l. m, 22-07-20(4) Col. 229 
New Gas Reserve Areas in Orissa and 

Andhra Pradesh 
(Deb. 14, Vol. III, 22-07-20(4) Col. 260 

Power Crisis 
(Deb. 2, VoI.Il,06-07-20(4)CoI.61-72 

Power Plant by ONGC in Gujarat and 
Tripura 
(Deb. 19, Vol. m,19-OB-20(4)Col. 347 

Promotion of Edible Oil Industry 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 1.7 ... 

Railway Budget 2004-2005 - General 
Discussion and Demands for Grants 
on Account (Railways) 2004·2005 
(Deb. 7, ~I.II,13-07-20(4)CoI. 593 

Reducing Agricultural Import 

CBllnquir)' into the Mared MIuaere 
(Deb. 2, Vol. II, 06-01-2004) 
CoL 11-22 

Child MortaI'ty Race ill Oowl'llllln' 
HotpHIIJ 
(Deb. 18, VoI.DJ, J8-08-2004)CoI..29 

Clearance of Pow. Proj_ 
(Deb. 17, \t)1.m.17.()8..2004)Q)L421 

Co&'ee Price 
(Deb. 10, VoL n. 16-07-2(04) Col. 114 

CoJrExport 
(Deb. IS, Vol IU, 23-07-2004) 
Col. 167-70 

Committee on 'Facilities to Extra 
Departmental Employees' 
(Deb. 3, Vol. II, 07-01-2004) 
Col. 216-19 

~IR embroiled ill LIdptioaa 
(Deb. 13, Vol. III, 21-07.2004) 
CbI. 10441 

CSIIl Projects 
(Deb. 13, Vol. III, 21-07-2004) 
CoI.242-4l 

(Deb. S, Vol. II, 09-07-2004) DenialofRationtoFannors 
Col. 91-92 (Deb. II, Vol. III, 19-07-2004) 

Rise in Price oflron 
(Deb. 7, VoI.n, 13-07-2(04) Col. 141 

Shortqe ofSpccialist Doctors 
(Deb. 3, Vol. II. 07-07-2004) 
Col. 26-30 

Soda Ash Industry 
(Deb. 20, Vol. vm.~20(4)CoL 287 

Underweight Cooking Gas Cylinden in 
Varioul plr1l ofDtlai 
(Deb. 9, ~I.II, 1 5.()7-2004) Col. 57-58 

IUnukaran. Sbri P. 
Additional Charges to Officials 

(Deb. 13. Vol. III, 21-07-2004) 
Col. 172-73 

ClshewBoard 
(Deb. S, Vol. II, 09-07-2004) CoL 233 

Col. 10S.()6 
Diatrlbutioll of Surplus Land 

(Deb. 19, Vol. III, 19-08-2004) 
Col. 132-34 

BlhimalaNavaiAcademy 
(Deb. 9, Vol. II, 15-07-2004) 
CoL l5().51 

Funds Collected for Railway Qafety Fund 
{Deb. 24. \bL IY,26.08-2O(4)CoI. 98-99 

General Budget-1004-200$ aeneral 
Discussion - Contd. 

Demands for Grants on Account -
(General) 2004-2005-Coatd. 

Demands for Excess Grants - (General) 
2001-2002 
(Deb. 12, Vol. m. 20-07-2004) 
Col. 403-09 
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Hudloom Industry 
(Deb. JO, \OJ.D, 16..()1-~004)Col.28 

Jmp.lernentation oIMJd...Day-MeaJ 8cMme 
(Deb. 17, Vol. III, 17 .. 08-2004) 
Col. 310-14 . 

Increase In Assistance under Anpnwadi 
KtDdru 
(Deb. 17, Vol. III. 17 .. 08 .. 2004) 
Col. 324-26 

lntcrDatiOMl Tours 
(Deb. 13, Vol. III, 21-07-2004) 
CoL259-60 

Markoting Development A •• i.tance 
Scheme 
(Deb. 5. Vol. II. 09-07-2004) 
Col. 10 1.()2 

Neod to look into the hardships faced bY. 
the local inhabitants around tbe 
C81hew plantations in Kuargod district 
of Kerala due to use of Endosulfan 
pesticide (MUR 377) 
(Deb. 3, Vol. n, 07~7-2004) Col. 328 

Need to reduce the excise duty on becdi 
. products and announoe Special 

Welfare Scheme for beedi workers in 
Kerala (MUR 377) 
(Deb. 17, VoJ.ID, 17~8-20(4)CoI.502 

Non-Availability of Capital From Bank in 
Plantation Sector 
(Deb. 20, Vol. VIII, 20-08-2004) 
COI.94-9S 

Old ROBs/RUBs in Kerala 
(Deb. 24, Vol. IV. 26-08-20(4) CoL 237 

Railway Budget 2004-2005 - General 
Discussion and DeJDaDds for Grants 
on Account (Railways) 2004.200S 
{Deb. 7, VoI.R, 13~7-aoG4)CoI.472 

Recruitment of Army Personnel by 
Employment A,encies 
(Deb. I, Vol. II, 05-07-2004) 
Col. 122-23 

Relief Package for Farmers 
(Deb. 21, Vol. IV, 23~8-2004) Col. 

Reservation for sc.tSTs and Backward 
Communities in Private Sec;tor (Res.) 
(Deb. 5, Vol. II. 09-07-2004) 
Col. 357-5' 

Retrenchment in Railway 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 238-39 

Riots in Gujarat 
(Deb. 12. Vol. III. 20-07-2004) 
Col. 119-21 

Sea-Wall Under National Coaltal 
Protection Project 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 125-26 

Setting up ofNationallnatitute of Organic 
Fanning 
(Qeb.16. VoI.IU,I~8-2004)CoI. 162 

Shonage of Spec;ialist Doctors 
(Deb. 3, VoI.U,07~7-2004)CoI.30 

Status of Loans against States 
.(Deb. 1 S, Vol. III, 23-07-2004) 
Col. 88-92 

Tea Price 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 191-93 

Use of Endosulfan by C •• hewnut 
Plancadon Authority 
(Deb. 16, Vol. III. 16-0'-2004) 
Col. 383-84 

Waiting List of Excel Mobile Phone. 
Connections 
(Deb. 3. \t)1. n, 07~7-2004) Col. 107 

Kalwan, Shrt Ram stnlh 
Need to have the Punjab Government's 

decision on water agreements reviewed 
with a view to avoid water crisis in 
Rajasthan (MUR 377) 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 390-91 

Railway Budget 2004-2005-General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II. 13-07-2004) 
Col. 528-30 
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Kalblna, Dr. Vallabbbbal 
Accident Inquiry Reports by (.."RS 

(Deb. 20, Vol. VlII, 20-08-2004) 
Col. 105-«; 

Allocation of Funds for up-sradation of 
Roads 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 261-63 

Edible Oil Packaging 
{Deb. 16, \t)I.U1,I6-08-2004)CoI. 70-74 

Special Railway Safety Fund 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 168-72 

Tourism Development in Guj~at 
(Deb. 16. Vol. III, 16-08-2004) Col. 338 

Urban Cooperative Banks 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 31 1-12 

Khaire. Shri Cbandraklnl 
Allotment of Land to' Educational 

Institutions 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 125-26 

Criteria for Appointing Local Chemist 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 114-15 

Defence Projects/Schemes onlntrrnet 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 124-25 

Display of Contents Label 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 219-20 

Electoral Reforms 
(Deb. 10, Vol.ll,l6-07-2004)CoI. 127 

Financial Assistance to Ashram Schools 
(Deb. 17, \t)l. m, 17-08-2004) Col. 90 

Foreign Exchange Reserves 
(Deb. 5. Vol. II, 09-07-2004) 
Col. 227-28 

Funds for Improvemen~ of Konkan 
Railways 
(Deb. 9, Vol. II, 15-07-2004) 
CoI.216-17' 

Gauge Conversion work ofSecunderabad 
Mudroad and Janpel Bodhan 
(Deb. 24, Vol. IV, 26-08-2004) 
CoL209-JO 

Health Facilities trom Private Practitioners 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 161-62 

Illegal Migrants 
(Deb. 2, Vol. II, 06.07-2004) 
Col. 129-30 

Missina of Voters Name from Electoral 
Rolls 
(Deb. S, Vol. II, 09-07.2004) 
Col. 120-21 

Modernisation of Railway Stations 
(Deb. 14, Vol. III, 22-07-2004) 
CoI.2SS-S7 

Policy for Assisting CGHS Beneficiaries 
(Deb. 18, Vol. III, 18-08-2004) Col. 70-71 

Poor Performance in International Sports 
Events 
(Deb. I, VoI.I1,OS-07-2004)Col.l6-17 

Promotion of Agro and Rural Industries 
(Deb. 8, Vol. II, 14-07-2004) Col. 3-14 

Removal of Governors of four States on 
the basis of their ideology (OUR 193) 
{Deb. 6, Vol. II, 12-07-2004) Col. 502-04 

Reconstruction of Houses by DDA 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 282-83 

Restructuring of Airports 
(Deb. 20, Vol. VlII, 20-08-2004) 
Co1.214-1S 

Satellite Survey and Aerial Photography 
to Locate Minerals 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 677·78 

Sending Indian Troops to Iraq 
(Deb. 3, Vol. II, 07-07-2004) Col. 37-38 

Simplification of Environmental Clearance 
Procedure 
(Deb. 6, Vol. II, 12-07-2004) Col. 13 
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Sixth Pay Commission 
(Deb. 5, \bl.n,~7-20(4)Col.214 

STD Facility on Fixed Line Phones 
(Deb. 8, Vol. II, 14-07-2004) 
CoJ.263-64 

Uniform Civil Code 
(Deb. 5. Vol. II, 09-07-2004) 
CoI.201~ 

Visit of Directors of Banks Abroad 
{Deb. 15, \bl.m.23~7-20(4)CoI.61 

Decl.ation ofBankun Durppur Road as 
National Highways 
(Deb. 8, VoI.II,I4-07-20(4)CoI. 143 

Displaced Families of Mejia Thermal 
Power Project 
(Deb. J 7, Vol. lIl, J 7-08-2004) 
CoI.U0-51 

Elephant Menace 
(Deb. 6 •. Vol. II. 'I2-07-2004) 
Col. 182-84 

Waiting Lilt of Landline and Mobile Essential Commodities through PDS 
Telephone COMections (Deb. 16, Vol. III, 16-08-2004) 
(Deb. 3, \bl. n, 07-07-20(4) Col. 144-45 Co1.305-06 

Khan, Shrl Sunil 
Alloy Steel Plant 

(Deb. 23. Vol. IY, 25-08-20(4) Col. 381 
Anganwadi Karyakartri Bima Yojana 

(Deb. 12, Vol. III, 20-07-2004) 
Col. 173-74 

Assistance for Construction of Fishing 
Harbour 
(Deb. I. Vol. 11,05-07-20(4) Col. 61 

Assistance to Sericulture 
(Deb. 10, Vol. II, 16-07-2004) Col. 70-72 

BALCO Sale Agreement 
(Deb. 5, Voi. II, 09-07-2004) Col. 57-59 

By-Pass Road of National Higbway-2 
(Deb. 3, Vol. II. 07-07-2004) Col. 289 

Change in Indian Foreign Policy 
(Deb. 3, Vol. II, 07~7-2004) Col. 60-63 

Closure and Revival of Fertilizers Units 
(Deb. 2, Vol. n, 06-07-20(4) ~1. 135-42 

Compassionate Appointments in KVs 
(Deb. 17, Vol. III, 17-08-2004) 
CoJ.305-07 

Compensation to the Families of Victims 
of Wild Animals 
(Deb. 16, Vol. III. 16-08-2004) 
Col. 337-42 

Contract Employment in Print media 
Industry 
(Deb. II. Vol. m. 19~7-20(4) Col. 89 

Funds for Swajaldhara Scheme 
(Deb. 9. Vol. II. 15-07-2004) 
Co1.15t-51 

Generation of Nuclear Power 
(Deb. I. Vol. II, 14-07.20(4) Col. 24-29 

Grievance Redressal Committees Under 
ICDS 
(Deb. 12, Vol. Ill. 20~7-20(4) Col. 247 

Import Duty on Food Products 
(Deb. 1, Vol. n, OS~7-2004)CoJ. 198 

Integrated Child Development Services 
Scheme 
(Deb.t2, Vol. nI,2~7-2004)Col. 81-18 

Irregularities at Doordarshan Centre, 
Kolkata 
{Deb. 14. Vol. ID, 22-07-20(4) Col. 60-61 

Killing of Pakistani Fishermen in Indian 
Waters 
(Deb. 3. VoI.II.07-07-2004)CoI.17S 

Need to bring in a legislation to accord 
'Right to Strike' to the employees 
(MUR377) 
(Deb. 2, Vol. II. 06-07-2004) Col. 479 

Need to recogniseAnganwadi workers and 
helpers as Government employees 
(MUR377) 
{Deb. 23, Vol. 1Y,2S-08-2004)CoI. 802 

New Legislation for Panchayati Raj 
{Deb. 9, Vol. n, IS~7.20(4) Col. 38·39 
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One ChildlTwo Child Nann Poliey 
(Deb. 8, \bI.U, 14-07-20(4) Col. 22()'21 

Out of turn Quota in West Bensal 
(Deb. 23, Vol. IV, 25.08·2004) 
Col. 47a..79 

PlIaa for Olympic G_ 2008 
(Deb. 16, \b1.III, 16-0a..20(4) Col. 13' 

PIOtection ofPSU Employees' Inte .. 
(Deb.l, Vol. n, 07.00-20(4) CoL 225 

Protedtion of Small Sc:aIelDdualrtes 
(Dob. 18, Vol. III, t 8-08.2004) 
Col. 239-41 

Railway Budget 2004-l00S-Genoral 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 567-68 

Raisina of Coal by Coal Mafia 
(DIb.23, ~I. Iv,l5-oa..2004) Col. 411 

Standing Committee on InduMr)' - One 
hundred forty-sixth to One hundred 
fifty-third -Presented 
(Deb. 24, Vol. IV, 26-08-2004) 
Col.381.82 

Use of Jute Bags 
(Deb. 10, Vol. II, 16-07·2004) 
Col. 121·12 

Khand.lwa!, SUi Vijay K ..... r 
Awareness about disposal of electronic 

waste 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 149-S0 

Challans ofVehiclcs in Delhi 
(Deb. 23, Vol. IV, 25·08-2004) 
Col. 283-8S 

Expert Panel for EPF 
(Deb. 21, \bl. IV, 23-08-2004) Col. 283 

Foodgrains Rotting in Godowns 
{Deb. 16, Vol.m, 16-08·2004) Col. 170 

Reservation in Allotment ofFlatslPlO1l in Funds Spent on Literacy Campaian 
NOIDA (Deb. 23, \b1.1V, 2S-08·2004) Col. 2-3 
(Deb. 24, \bl. Iv, 26-08-20(4) Col. 79 

Rmval afBOOL Unit Dwppur 
(Deb. 9, \bl. D,15-o7-20(4)Col. 213 

Revival Package for ECL and other.coal 
Companits 
(Deb. 15, \\)1. m. 23-07.20(4) CoL 64-66 

Sale of Centaur Hotel 
(Deb. IS, Vol. m,23'()7-2004)CoI. 117 

Sanctioned Schemes ofMPLAD 
(De6. 3, Vol. II, 07·07·2004) 
CoI.2SS-S6 

Impiemcntetion ofMid-Day-MeaI Sohcmc 
(Deb. 17, Vol. III, 17-08.2004) 
Col. 310-14 

Infiltration in Jammu and Kashmir 
(Deb. 24, Vol. IV, 26·08-2004) 
Col. 99-101 

Misuse of Post by Railway Officials 
(Deb. 24, Vol.lv, 26-08·2004) Co1.347 

Need to improve the functioning of 
B.S.N.L's mobile service in Betul and 
Harda Districts in Madhya Pradesh 
(MUR377) 

Scheme to encourage Sportspersons (Deb. 21, \bl. Iv, 23'()8.2004) Col. 448 
(beb. 6, Vol. II, 12-07-2004) NewPostrrelegraphOffices 
Col. 275-76 (Deb. 23, Vol. Iv, 25.()8-2004) Col. 693 

Shifting of Headquarters 
(Deb. S, Vol. n, 09-07.2004) Col. 23S 

Sick Tea Estates 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 194-96 

Number of Fanners 
{Deb. 16, Vol. Ill, 16-oa..2004) Col. 325 

Opening of Regional Rural Banks 
(Deb. 20, Vol. VIII, 20-08·2004) 
Col. 41-42 
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Railway Budget 2004-2005 - General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 639-42 

Remix Songs 
(Deb. 19, Vol. III, 19-0S-2004) 
Col. 243-44 

Setting up of Drug De-addiction Centres 
(Deb. 24. Vol. IV, 26-0S-2004) 
Col.13S-44 

Task Force for forget Companies 
(Deb. 20, Vol. VIll, 20-0S-2004) Col. 269 

Telecast of Sports Events . 
(Deb. 24, Vol. IV. 26-0S-2004) 
Col. 261-62 

Kbanduri, Maj. Gen. (Retd.) B.C. 
General Budget-2004-200S General 

Discussion - Contd. 
Demands for Grants on Account -

(General) ~004-2005 - Contd. 
Demands for Excess Grants - (General), 

2001-2002 
(Deb.12, Vol. Ill, 20-07-2004) 
Col. 409-21 

Sino':lndian Border Talks 
(Deb. 18, Vol. III, I 8-08-2004) Col. 10 

Standing Committee on finance-first to 
• fifth Report _ .. Presented 
(Deb. 20, Vol. VIII, 20-OS-2004) Col. 336 

Khanna, Shri Avinash Rai 
Assistance to Punjab for Construction of 

KandiCanal 
(Deb. II, Vol. III, 19-07-2004) Col. 65 

Compensation to Farmers 
(Deb. 9, Vol. II, 15-07-2004) Co\. 78-S2 

Flood and Drought Situation in the 
Country-(DUR 193) 
(Deb.16, Vol. III, 16-08-2004) 
Col. 627-29 

Free Trade Agreement 
(Deb. 10, Vol. n, 16-07-20(4) Col. 35 

Funds Released from CRF to Punjab 
(Deb. 8, Vol.ll, 14-07-2004) Col. 78 

Malta Incident 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 262-63 

Need to look into the problem ofincreasing 
incidents of desertion of girls from 
Punjab married to Non-Resident 
Indians (MUR 377) 
(De-b.12, Vol. III, 20-07-2004) 
Col. 324-25 

Need to provide financial assistance to 
the Government of Punjab to check the 
mysterious disease caused due to 
presence of selenium in the soil in 
Hoshiarpur Parliamental'yConstituency 
(MUR377) • 
(Deb. 6, Vol. II, 12-07-2004) Col. 412 

Need to take suitable steps for ensuring 
the release ofIndiansjailed in Pakistan 
(MUR377) 
(Deb. 19, Vol. III, 19-OS-2004) Col. 420 

Opening of Border 
(Deb.12, Vol. III, 20-07-2004) 
Col. 160-61 

Project for Setting up of Refinery in 
Bhatinda District, Punjab 
(Deb. 19, Vol. III, 19.!OS-2004) 
Col. 287-89 

Railway Budget 2004-2005 - General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) Col. 631-32 

Release of Civilian Indian Prisoners from 
PakJails 
(Deb. 8, Vol. II, 14-07-2004) Col. 201-02 

Religious Places in Pakistan 
(Deb. 1-8, Vol. III, 18-08-2004) Col. 96 

Telephone Connections to Registrants 
(Deb.S, Vol. II, 14-07-2004) Col. 236-37 

Working of Home Guards 
(Delri-7, Vol. III, 17-OS-20(4)Col. 90-91 
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101.,...,....,8 ... s.x. 
Allocation of Funds for Secondary 
Ed~tion -
(Deb.) 7. Vol. III, ) 7-08-2004) 
CoL 199-202 

Anaemic Deficiency amona School 
CUldren 
(Deb. 17, \bl. m, 17.08-20(4) Col. 377 

Capacity Utilisation ofMFL, Chenoai 
(Deb. 17, Vol. III, 17-08-2004) 
CoL 432-33 

Computerisation of Post Offices 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 545-64 

Curbs in Smoking 
(Deb. 23, \bI.IY,2~20(4)CoI.679 

De&ulters in MTNUBSNL 
(Deb. 11, Vol. III, 11-08-2004) 
Col. 267.Q 

General Budget-2004-200S General 
Discussion - Contd. 

Demands for Grants on Account -
(General) 2004-200S - Contd. 

Demands for Excess Grants - (General) 
2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
COI.S90-92 

Implemen1ation ofMid-Day-MeaJ Scheme . 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 310-14 

Improving Infrutructural Facilities in 
Ports 
(Deb. II, Vol. III, 11-01"-2004) 
Col. 362-63 

, Jetties FunctioninB in Tamil Nadu 
(Deb. 2 J. \bl. rv, 23-08-20(4) Col. 62-64 

Let Out Space in Railway Coaches for 
Advertisement 
(Deb.24, Vol. IV, 26-08-2004) 
Col. 187-18 

Need to check the pollution caused due 
to discharge of industrial effluents into 
NoyyaI River Tamil Nadu (MUR 377) 
(Deb.9, Vol.lI, IS-07-2004) 
CoI.447~8 

Need to construct a two-way road in 
Oddanchatram town on Dindigul-
Paiani-Coimbatore-BangaIore National 
Highway N'o. 209 in Tamil Nadu 
(MUR377) 
(Deb.I, Vol. II, OS-07-2004) 
Col. 277-78 

Need to place a curb on removal of sand 
from the Amravathi river bed in Erode 
district of Palani Parliamentary 
Constituency, Tamil Nadu (MUR 377) 
(Deb. 18, Vol. Ill, J 8-08-2004) 
Col.S07.oa 

Need to provide financial assistance to 
the Government of Tamil Nadu to splve 
the problem of scarcity of drinking 
water in Palanl Parliamentary 
Constitutency (MUR 377) 
(Deb. 12, "WI. IU, 20.4)7-2004) Col. 323 

Percentage of Seats under Merit! 
Management Quota 
(DIb. 23, "WL IY, 2~8-20(4) Col. WI 

ProduCtion of Paddy 
(Deb.16, Vol. Ill. 16-08-2004) 

Inland Waterways in Tamil Nadu Col. 139-40 
(Deb. II, Vol. III, 11-08-2004) Production ofUreabyNLC .. Tamil Nadu 
Col. 107.08 (Deb. 20, Vol. VIIJ. 20-01-2004) 

Introduction of Auto DiJpo_1e Syriage Col. 324-25 
(Deb. 13, \bl.m,2I.o7-20(4)CoI.14 

latroductionof Fuhioi\ Technology 
Subject 
,(Deb. 23, Vol. IV. 25.-01-2004) 
CoLI 3 1-33 , 

Profit earned by ONGC 
(Deb. 19, Vol. III, 19-08-2004) 
Col 101-09 

Public Telephone Booths 
(Deb. 18, \bl.m,18.o8-20(4)CoI.448 
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, Quality of Food in TrainslStations 
(Deb. 24, Vol. IY, 26-0'-20(4) Col. 4-12 

Rail Over and under Bridges in liunil Nadu 
(Deb. 24, Vol. IY, 26-08-20(4) Col. 306 

Railway Budget 2094-2005-General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb.7,Vol.ll,13-07-2004) 
Col. 535-31 

Relief Package for Fanners 
(Deb. 39121, VoI.1Y,23-08-20(4)CoI. 

Reservation for SCs!STs and Backward 
Communities in Private Sector (Res.) 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 311-90 

Selling of M ilkIM ilk Products in Trains! 
Stations 
(Deb. 14, Vol. Ill, 22-07-2004) 
Col. 100-01 

Sethu Samudram Project in Tamil Nadu 
(Deb. 23, Vo J.l V, 25-08-2004) 
Col. 721-29 

Setting up of Drumstick Research Centre 
(Deb. 21, Vo 1.1 V, 23-08-2004) 
CoI.394-9S 

Setting up of Grain Banks 
(Deb. 17, Vol. Ill, 17-01-20(4) Col. 63-n 

Setting up of Production Studios 
.:; (Deb.19, Vol. III, 19-01-2004) 

Col. 36S-66 

1 

Status of Rail Project 
(Deb.19, Vol. III, 19-01-2004) 
Col. 276-71 

Take up ofLignite Based Power Projects 
of Jayamkondam 
.{Deb. 20, Vol. VIll, 20:.01-20(4).CoI. 240 

Theft cases at Airports 
(Deb.20, Vol. VIII, 20-01-2004) 
Co1.62~3 

Tour Package for Lahore-Delhi Bus 
Passengers 
(Deb. 23, Vol. IV, 25-01-20(4) Col. 413 

Upgradation and Modernisation of 
Praaati Maiden 
(Deb. IS, \bl. m, 23-07-20(4) Col. 49 

Waiting List for LPG Connections 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 138-39 

Wastage of Fruit and Ve,etabl .. 
(Deb. 21, VoI.1Y, 23-01-2004) CoI.394 • 

. 
Need for protection and conservation of . 

Bayana Fort in Bayana Parliamentary 
Constituency, Rajasthan (MUR 377) 
(Deb. 23, Vol. iV,2S-08-20(4)CoI.IOO 

Need to conduct a fresh survey to identify 
people living below poverty line in 
Rajasthan (MUR 377) 
(Deb. 12, Vol. m, 20-07-2(04) Col. 325 

Need to mandatorily take the 
recommendations of the Local Area 
Member of Parliament for sanctionin, 
old age pension (MUR 377) 
(Deb. 1 I, Vol. In, 11-08-20(4) Col. 510 

Konyak. Shrl W. WaftlYUli 
Development of North Eastern Region 

(Deb. 7, Vol. II, 13-07-2004) 
Cd. 129-130 

General Budlct-2004-200S-General 
Discussion - Contd. 

Demands for Grants on Account -
(General) 2004-2005 - Contd. 

Demands for Excess Grants - (General), 
2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
CoI.SS4-51 

Need to provide adequate amenities at 
Dimapur Railway Station and declare it 
as a sub-division (MUR 377) 
(Deb.3, Vo I. II, 07-07-2004) 
Col. 33G-31 

Reservation for SCs!STs and Backward 
'. Communities in Private Sector (Res.) 

(Deb.S, Vol. II , 09-07-2004) 
Col.m-58 
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Task Forcc for Dcvclopmcnt and 
Promotion of Sports in N.E. States 
(Deb. ] I, Vol. m. 1 ~7-2004) Col. 5~ 

Koahal, Shri Ralhuveer Singh 
Admission in KVS 

Parvati-Kali Sindh Chambal Projects 
(Deb. 16, Vol. Ill, J6-08·2004) Col. 459 

Perfonnance ofPSUs in Rajasthan 
(Deb. 24. Vol. IV. 26-08-2004) 
Col. 191-92 

(Dcb. 23, Vol. IV, 25-08-2004) PollutionControlPlanofChamba 
COl.J53-S5 (Deb. 21, Vol. IV, -23-08-2004) 

Assistance for Protection of Monuments 
(Deb. 24, VoI.IY, 26-08-2004) Col. 5Q.5 I 

Ayurvcdic &. Homocopathy Courses in 
Developing Countries 
(Deb. 18, VoL ru, 18-08-2004) CoI.45-46 

Central Vigilance Commission 
(Deb.23, Vol. IV, 25-08-2004) 
Col. 767-68 

Development of Tourist Places in 
Rajasthan 
(Deb.2I, Vol. IV, 23-08-2004) 
Col. 260-62 

Discovery of Ancicnt City 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 349-51 

District Disabled RehabiUtation Centres 
(Deb. 24, VoI.1Y, 26-08-2004) Col. 52-58 

Fixing of Minimum Support Price 
(Deb. 2), Vol. IV, 23-08-2004) 
Co1.167~9 

Four Laning of National Highways No. 76 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 451-52 

Gas Connections under Eoo Development 
Projects 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 314-16 

High Cost Power Generation 
(Deb. 23. Vol. IV, 25-08·2004) 
Col. 390-92-

KOla Aerodrome 
(Deb. 20, Vol. vm. 20-08-2004) Col. 93 

. National Watenhed Development Project 
(Deb. 2). Vol. IV, 23-08-20(4) Col. 409 

Col. 9]-93 

Popularity ofiSM 
(Deb. 18, Vol. III, 18-08.2004) 
Col. 253-54 

Proceeding against Women Accused 
(Deb.23, Vol. IV, 25-08-2004) 
Col. 345-47 

Quadrilateral Project 
(Deb. 23, Vol. IV, 25·08-2004) 
Col. 589-94 

Railway Routes 
(Dcb. 19, Vol. JIl, 19-08-2004) 
Col. 249-50 

Railway Stations in Rajasthan and 
Madhya Pradesh 
(Deb.24, Vol. IV, 26-08-2004) 
Col. 296-97 

Refunds of Money 
(Dcb.23, Vol. IV, 25-08-2004) 
Col. 44 1-44 

Setting up of Hydro Power Project in 
Neighbouring Countries 
(Deb. 23, Vol. IV, 25.08-2004) 
Col. 280-82 

Survey on Places of Archaeological 
Importance in Rajasthan 
(Deb. ) 9, Vol. III. ) 9-08·2004) 
Col. 122-24 

Tourist Circuits 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 164-65 . 

Koya, Dr. P.P. 
AIDSlHlV affected Children 

(Deb. 18, Vol. III, 18-08-2004) 
Col. 245-46 
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All Weather Passenger Ships 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 239-40 

Clinical Trials of New Drugs 
(Deb. 8, Vol. II,14-07-2004)CoI.41-42 

Degree CoUege in Islands 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 246-47 

Delhi Fire Services 
(Deb. 12, Vol. III, 20-07-2004) 
CoI.llS-16 

Demand and Supply of Drinking Water in 
Delhi 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 239-40 . 

Development of Languages Spoken by 
Minority Community 
(Deb. 17, Vol. 10, 17-08-2004) Col. 343 

Explosion in Sriharikota Space Launch 
Centre 
(Deb. 3, Vol. n, 07-07-2004) Col. 112 

Fish Processing Unit in Lakshadweep 
(Deb. 21, Vol. IV, 23-08-20(4) 
Col. 144-45 

Killing of Foreign TOlD'ists in Delhi 
(Deb. 2, . Vol. .IJ, 06-07-2004) 
Col. 300-01 

Leaking of Question Papers 
(Deb. 2, Vol. D, 06-07-2004) Col. 76-77 

Setting up of Breakwater Facility 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 177-78 . 

Siphoning of Money 
(Deb. 23, Vol. IV, 25-08-2004) 
COI.S8S-86· 

Taping of Ocean Wave Energy 
(Deb. 12, Vol. 10, 20-07-2004) Col. 211 

Tremors in Delhi Region 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 119-22 

Vacant Posts in Lakshadweep 
(Deb. 12, Vol. 1II,20-07-2004)CoI. 213 

Kriplanl, Shrl Srleb.ad 
Railway Budget 2004-2005-Oeneral 

Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. 11, 13-07-2004) 
COI.S24-2S 

Flood/Cyclone in Lakshadweep Krishna, Shrl VIJoy 
(Deb. 17, Vol. III, 17-08-2004) Acceptanc~ of Tenders 
Col. 178-79 (Deb. IS, VOI.1D,23-07-2004)COI.4647 

Fraud by Daewoo Motors 
(Deb. I S, Vol. 10,23-07-20(4) Col. 67-68 

Illegal Arms Shipment 
(Deb. 7, Vol. II, 13-07-2004) 
CoI.I44-4S 

Illegal Phone Racket 
.(Deb. I, Vol. II, 14-07-2004) 
CoI.264-6S 

Involvement of Senior Officials in 
Adulteration Rackets 
(Deb. 9, Vol. il, IS-07-2004)Co1.4S-46 

Italian Assistance for Desian and 
Construction of Aircraft Carrier 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 251-59 

Access Deficiency Charges 
(Deb. 13, Vol. m, 21-07-20(4) Col. 452 

Accidents on NH-2 
(Deb. 23. \tJI. IY,2S041-2004)Col. 714 

Adventure Tourism 
(Deb. 16. Vol. III, 16-01-2004) 
Col. 457-58 

Allotment of Land to Embassies 
(Deb. 23. \ttl. IV, 25.01-2004) Col. 639 

Allotllient o(Land to Ineligible Insf'1tUteI 
byDDA 
.(Deb.23, \ttl. IY,2S42004)CoI. 3.87 

Arrest of Accused 
(Deb. 12, Vol. III, 20-07-2004) 
CoL 276-77 
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Athens O~pics, 2004 
(Deb. I, Vol. 11, 05-07-2004) 
CoI.14S46 

Benefits to Soldiers 
(Deb. 14, Vol. Ill, 22-07-2004) 
Col. ISO-53 

Credit Guarantee Fund Scheme for SSI 
{Deb. 13, VoI.m,21~7-2004)CoI.3-12 

Cultivation ofGanja 
(Deb. 11, Vol. III, 19-07-2004) 
CoL 1S4-55 

Decline in Employment Generation 
Blacklisted Vendon in Kendriya Bhandar (Deb. 6, "WI. II, 12~7-20(4) Col. 46-47 

(Deb. 18, "WI. m, 18~"2004) Col. 311 ' Decrease in Production from Mines 
C&AGReportNo.IOof2004 (Deb. 10, Vol. II, 16-07-2004) 

(Deb. 20, Vol. vm, 20-08-20(4) Col. 96 Col. 24546 
Capacity Utilisation ofPSUs 

(Deb. 9, Vol. II, 15-07-2004) 
Col. 381-82 

CBlRaids 
(Deb. 8, Vol. II, 14-07-2004) 

. Col. 273-74 

Chanps in Lending Norma 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 141-42 

Companies Delisted by SSE 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 171-12 

Constitution ofNationai Steel Regulatory 
Commission 
(Deb. 2, Vol. II, 06-07-2004) 
Col.311-19 

Constitution of Women Commission 
{Deb. 23, VoLIY.25-OI-~)CoI.I7-19 

ConItruction Ac:tivitioilrOlllld Protected 
Monumentl 
(Deb. 19, Vol. III, 1'-01-2004) 
CoL 148-49 

Construction of HOUMS 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 16344.· 

Control of t.iultinational Companies on 
IDI8Dd Water Projects 
(Deb. 13, Vol. tIl, 21-07-2004) 
CoI.267.Q 

Corruption in PurcIIue ofComputeri 
(Deb. 3, \b1. II,.elr..()7-2004) Col. 77 

Derailment of Metro Train 
(Deb. 17, Vol. III, 17-08-2004) 
CoI.llS-16 

Development of Aero Space Command 
(Deb. 14, "WI. III. 22~7-20(4) Col. 18 

Development of New Satellite Cities 
Around Metropolitan Cities 
(Deb. 12, Vol. III. 20-07-2004) 
Col. 99-100 

Disproportionate Assets 
(Deb. 3, "WI. II, 07~7-20(4) Col. 66 

DTHService 
(Deb. 9, Vol. II, IS-07-2004) 
Col. 141-42 

EmploYD,lent Generated in Organised 
Private s.tor 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 371-12 

Employment ~d~ PMRY IlU!GP in the 
Ten1h Five Year Plan 
(Deb. 23, Vol. IV, 25-01-2004) 
CoL 600-02 

Encounter in Gujnt 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 297-91 

Enforcement of Environmental Laws 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 192-93 

Exceu Holdina of Goods in Warehouses . 
(Dob. 20, V.I. VIII, 20-08-2004) • 
Col. 323-24 
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Expenditure Incurred by ONGC on 
Exploration and Discovery 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 217-81 

Extended Warranty Ouqes on Computers 
(Deb. 6. Vol. II. 12-07-2004) 
Col. 318-19 

Emnsion of1Welfth FinInc:e Commiuion 
{Deb. 5, VoI.n,09-07-20(4)CoI.224 

FirelBlast in Ordinance FactoriesIDepots 
(Deb. 19. Vol. III. 19-01-2004) 
Col. 162-66 

Fiscal Deficit 
(Deb. IS. Vol. III, 23-07-2004) 
Col. 147-49 

Freedom to Oil Companies to Revise Price 
(Deb. 24, Vol. IV. 26-08-2004) 
COI.3S9-60 

Funds by Sports Authority of India 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 292-98 

Fuminshina Wrona Infonnation 
(Deb. I, Vol. II, 14-07-2004) 
Col. 275-76 

Hi&hway Projects 
(Deb. 3, Vol. II. 07-07-2004) 
CoI.I~ 

Hike in Crude Oll 
(Deb. 19. Vol. III. 19-08-2004) 
Col. 231-32 

Human Traftickins 
(Deb. 16, Vol. III. 16-01-2004) 
Col. 374-76 

Identification of Mep Thermal Power 
Projects 
(Deb. 23. Vol. IV, 2S-01-2004) 
Col. 383-86 

llIepl CoIll1rUCtiODl 
{Deb. 12, Vol.ln. 2047-20(4) Col. 68 

llIepl Minina inAravali RID .. 
(Deb. II, VoI.m.1~7-20(4)CoL266 

llIep) Nurilnc Homes in Delhi 
(Deb. 13, Vol. III, 21-07-2004)" 
CoI.l44-45 

Increue in Coal Prices 
(Deb. S. Vol. 'II, 09-07-2004) 
Col. 212-13 

Increase in Grant to Sports Federation 
(Deb. 11, Vol. III, 19-07-2004) 
CoL ISO-51 

Indian T..-de Promotion Orpnisation 
(Deb. 10, Vol. II, 16-07-2004) 
CoI.2S1-59 

International Criminal Court 
(Deb. II, VoLm.ll-OI-2(04)CoL 71-82 

International Ouaranteee for GIl Pipelines 
pusina throu&h Pakistn 
(Deb. 14. Vol. III. 22-07-2004) 
Col. 236-37 

International Labour Oraanilation 
Conference 
(Deb. I, Vol. II. OS-01-2004)' 
Col. 13-14 

Investment by Banks in Bihar 
(Deb. IS, Vol. III, 23-07-2004) 
C01.16S-67 . 

Lapses ofDGCA 
(Deb. 20, Vol. VIII, 20-01-2004) 
CoI.250-SI 

Loans from JIIpIII 
. (Deb. 10. \\)(.n.16-07-2004)CoL4~ 

Mlrket SUI'VI)' by Kendriya Bhandar 
{Deb. 13, VoI.1D,2I.o7-20(4)CoL 164 

Modernisation ofRefinmes ofKeayaand 
V ... 
(Deb. 24. Vol. IV. 26-01-2004) 
CoL 232-33 ~ 

MUJbal Road in Jammu_ X ....... 
{Deb. 11. Volm.ll-O'Woo4)CoL363 

NlItlonaJ Power TnnImiuion NItWiOrt 
(GRID) 
(Deb. 7, Vol. II. 13-07-2004) 
CoL 291-91 
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National Reconstructions Crops Scheme 
(Deb. 16 __ Vol. Ill. 16-08-2004) 
Col. 171-76 

Need to grant a financial package for all 
round development ofthe State of Bihar 
(MUR377) 
(Deb. I. Vol. II, OS-07-2004) Col. 281 

Non-payment of Minimum Wages 
(Deb.n, VoI.nI, 19-07-2004) Col. 17-19 

Overcharging by Kendriya Bhandar _ 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 146-47 

Policy on Ownership of Private Banks 
(Deb. 1 S, Vol. m, 23-o7-2004)CoI. 85-87 

Restoratioa and Upkeeping of Heritage 
Monuments 
(Deb. 14, Vol. m,22-o7-2004)CoI. 77-82 

Restoration of Export Benefits under 
DEPB to Steel Industries 
(Deb. 20, Vol. vm, 20-08-20(4) Col. 103 

Rural School Sanitation Programme 
{Deb. 19, Vol. 1II,19-08-2004)COI.4S-S2 

Setting up of Rural Building Centres 
{Deb. 24, VoI.JV,26-08-2004)CoI.I4-21 

Shortage of Essential Medicines and 
Equipments 
(Deb. 8, Vol. H, 14-07-2004) Col. 40 

Speed Breakers in Delhi 
(Deb. 12, Vol. III, 20-07-2004) Col. 239 Prawn Aquaculture 

(Deb. 16, VoL Ill, 16-08-2004) Strengthening ofPDS 
Col. 132-33 (Deb. 1, Vol. II, 05-07-2004) 

Present Status of Railway Projects in 
Country 
(Deb. 9, Vol. H, 15-07-2004) Col. 420 

Preventing Spread of Dengue 
(Deb. 18, Vol. 111, 18-08-2004) 
Col. 441-43 

Prices ofltems in Kendriya Bhandar 
(Deb. 8, Vol. II, 14-07-2004) Col 227 

Prices of Pulses 
(Deb. 2!, Vol. IV, 23-08-2004) 
Col. 212-14 

Pricing ofFertilizen 
(Deb. 7, \bl.n, 13-07-2004)COI.2SS 

Procurement of Converters 

Col. 208-09 
Supply of Locos to Railways by BHEL 

(Deb. 19, Vol. III, 19-08-2004) Col. 280 
Supply of Stationery by NCCF 

(Deb. 1, Vol. H, OS-07-2004) Col. 73-74 
Target for Power Generation 

(Deb. 17, Vol. III, 17-08-2004) 
CoJ.395-96 

Unification of Nagai and Area 
(Deb. 2, Vol. n,06-07-2(04)CoI. 2S1 

Unusual Seismic. and Tectonic Chanae 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 140-41 

Unutilisation of Funds 
(Deb. 1 ,Vol. II,OS-07-2(04) Col. 106 

(Deb. 8, Vol. II, 14-07-2004) 
Col. 247-48 . Vacancies in Delhi Schools 

Reconstruction ofCCI (D.~ 23, Vol. IV, 2S-08-2004) 
Col. 409 

(Deb. 14, Vol. 111,22-07-2004) VacanciesinM.C.D.Schools 
Col. 217-18 (Deb. 17, Vol. III, 17-08-2004) 

Recovery of Dues 
(Deb. S, Vol. D,09-07-2(04) Col. 121 

Recovery of Dues tiom SEBslPSUs 
(Deb. 5, Vol. II, 09·07-2004) 
Co1.1S~2 

CoI.416-I" 
Vacancies ofTeachinlllld Non-Teaching 

Staft' 
(Deb. 17, Vol. III, 17·01·2004) 
Col. 321-24 
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Vacant Posts in Central Schools 
(Deb. 17, Vol. Ill, 17-08-2004) 
Col. 453-55 

Valuation oflnitial Public Offerings 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 221-22 

Value Added Tax 
(Deb. S, Vol. II, 09-07-2004) Col. 209 

Violation of Motor Vehicle Act by 
Container Trailers 
(Deb. 8, Vol. 11, 14-07-2004) 
Col.IS9-61 

Visit by PMs of Sri Lanka and Singapore 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 706-09 

Visit of Indian Delegations Abroad 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 208-1 5 

Krilhnadu, Sllri N,N. 
Allotment of Petrol, Diesel and Cooking 

Gas Agencies 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 266-67 

Approved Trade Unions in Indian 
Railways 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 113-16 

Drought Affected States 
(Deb. 16, Vol. Ill, 16-08-2~) Col. 26 

Encounter in Gujarat 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 297-98 

Export and Import of Rubber 
(Deb. S, Vol. II. 09-07-2004) 
Col. 124-26 

FDiPolicy 
(Deb. S, Vol. II, 09-07-2004) 
Col. 180-84 

Flood and Drought Situation in the 
Country - (DUR 193) 
·(Deb. 16, Vol. III, 16-08-2004) 
CoI.S62-64 

FM Radio Station 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 227-28 

Food for Work Programme Under SGRY 
{Deb. 14, Vol. III, 22-07-2004) Col. 32-37 

Functioning of Nehru Yuvak Kendras 
(Deb. I, Vol. II, 05-07-2004) 
Col. 262-66 

Health Melas 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 176-77 

Heritage and Eco-Tourism 
Assistance to States to Combat Drought (Deb. II, Vol. III, 19-07-2004) 

Situation Co1.16S-167 
(Deb. II, VOI.W, 19-07-20(4) Col. 32-36 Landless Tribals 

Backward Districts (Deb. 12, \bl. m, 20-07-2004) Col. 10-11 
(Deb. 3, \b1.1I, 07-07-2004) Col. 19 

Cable TV Business by BSNL 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.S77-78 

CBllnquiry into the Marad Massacre 
(Deb. 2, \bl. D, 06-07-2004) Col. 19-20 

Closure of Post Offices 
(Deb. 3, \bl. D,07-07-2004) Col. 219 

Delay in Golden Quadrilateral Project 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 249-51 

Methodology Adopted by NHAI 
(Deb. 18, Vol. Ill, 18-01-2004) 
CoI.411-14 

Mitigation ofDifticulties of Job Seekers 
(Deb. 3, \b1.II, 07~7-2004) Col. 99 

offices Functioning Under DGSI 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 247 ... 8 

PaddyYelr 
(Deb. I, Vol. II, 05-07-2004) 
Col. 124-25 
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Participation in Development Construc-
tion of Airports 
(Deb. 5, \\)1.11, 09-07-20(4) Col. 474. 

Pending Hydel Power and Irrigation 
Projects 
(Deb. I, Vol. II, 05-07-2P04) 
CoL 193-95 

Price of Fertilizers 
(Deb. 23, \\)I.IY, 25-08-20(4) Col. 5-7 

Reservation for SCslSTs and Backward 
Communities in Private Sector (Res.) 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 354-55 

Review of Performance of Welfare 

SimplifYing Passport Issuance Procedure 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 74-75 

Standing Committee on Commerce - Sixty-
fifth and Sixty-six1b Reports- Presented 
(Deb. II, Vol. ill, II-D8-20(4) Col. 477 

Total Amount Accumulated in EPF 
(Deb. I, \\)1.11, 05.()7-2004) Col. 237 

Tourism Projects 
(Deb.2I, Vol. IY, 23.()8-2004) Col. 31-33 

Water Disputes 
(Deb. I, Vol. II, 05-07-2004) 
Col. 112-83 

Schemes for SC~BCs Krilhaa., Dr. C. 
(Deb. 19, \\)I.ID, I M8-20(4)CoI. ~S7 Need to enaue that the Tea estate workers 

Revival of FertiHzers and Chemicals 
Travancore Limited 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 247-50 

Revival onTI Units 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 190-91 

Revival Package for Instrumentation Ltd. 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 172-73 

ROB under Construction 

and coolies of Valparai hill area in 
Pollachi Parliamentary Constituency, 
Tamil Nadu are paid increased daily 
waaes at Rs.82 per day (MUR 377) 
(Deb. 12, Vol. m, 20-07-20(4) Col. 329 

Need to take suitable measures for 
providing relief to the drought affected 
people of Pollachi Parliamentary 
Constituency, Tamil Nadu (MUR 377) 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 804-05 

(Deb. 14, Vol. III, 22-07-2004) Krilh .... a .. y,ShrtA. 
Col. 112-84 

. Scheme for Paddy Cultivation 
(Deb. 21, Vol. IV, 23-01-2004) 
CoI.303.()4 

Setting up of Youth Affain 
(Deb. 16, Vol. III, 16-01-2004) 
CoL 275-76 

Shortage of Cables 
(Deb. II, VoI.lIi, 11-08-20(4) Col. 221 

Shortage of SIM Cards 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 697-99 

Shona,e ofStaft' in Nationalised Banks 
(Deb. 10, \\)1. II, I 6-07-20(4) Col. 63-65 

Calling Attention to Matter of Uraent 
Public Imponance 
(Deb. I., VoI.ID, 18.()8-2004) Col. 413 

Move to curb the ri,ht to strike by 
employees and placin, other 
restrictions on the workin, class and 
steps taken by the Government in this 
reprd(CA) 
(Deb. II, Vol. III, 11-01-2004) 
Col. 411-12 

Reservation for SC~TI and Backward 
Communities in Private Sector (Rea.) 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 363-65 
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Kulaste, Shrl FalPD Sinlh 

Construction of Community Buildings for 
Tribal Areas 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 152-53 

Reservation for SCslSTs and Backward 
Communities in Private Sector (Res.) 
(Deb. 5, Vol. II, 09-07-2004) 
Co1.3~ 

Kumar, Shrtmad Man 
Reservation for SCIISTs and Backward 

Communities in Private Sector (Res.) 
(Deb. 10, Vol. II, 16-07-2004) 
CoI.394-99 

KUDnur, Slut MaDjuDath 
Direct Funding to Panchayats by U.K. 

(!)lb. 24, Vol. IV,26-08-20(4) Col. 355 
General Budget-2004-2005 General 

Discussion - Contd. 
Demands for Grants on Account • 

(General) 2004-2005 - Conrd. 
Demands for Excess Grants - (General), 

2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
CoI.,.7-82 

Grants to Educational Institutions. and 
HOltels 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 33 1-33 

High Court Bench in NOI1h Kmnataka 
(Deb. 20, Vol. VlD,2O.oI-2OO4)CoI.I64 

Need to issue instructions to the General 
Insurance Company to enJure early 
clearance of the pending Crop 
Insurance claims in Karnataka 
(MUR377) 
(Deb. 13, Vol. 111,21-07-2004) 
Co1.501~ 

Open Sky Policy 
(Deb. 20, Vol. vm, 2~8-2004) Col. 293 

Progreu ofHarihar-Belagum Bye-Pus 
(Deb. 18, Vol. III, 18-01-2004) 
Co1.201~ 

Railway Bud,et 2004-2005 - General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
Co1.613-19 

ReView ofDetil'lce Procurement Policy 
(Deb. 24, Vol. IV, 26-01-2004) 
CoI.308'@ 

Sex Determination Test 
(Deb. 23, Vol. IV, 25-01-2004) 
CoL 671-76 

Standing Committee on Human Resource 
Development - One Hundred Forty-
ninth to One Hundred Fifty-first 
Report-Presented 
(Deb. 20, Vol. vm,2~8-20(4)CoI.337 

Supply of Pilot leas Aircraft by HAL 
(Deb. 24, Vol. Iv, 26-08-2(04) Col. 220 

Up~onofRefin.ies 
(Deb. 24, Vol. Iv, 26-08-2(04) Col. 23-24 

Housing Scheme for Haveri District in Upper Tunp Project ofKamatalca 
Karnataka (Deb. 16, Vol. m, 16-08-20(4) Col. 223 
(Deb. 19, Vol. m, 19-08-2(04) Col. 346 Kup ...... mt, Sbrt c. 

Long Stay at Dharwad 
(Deb. 23, Vol. IV, 25':01-2004) 
Col. 415-86 

Modernisation ofFPI 
(Deb. 21, Vol. IV, 23-01-2004) 
CoI.20~ 

N.C.T.E. BanpIore 
(Deb. 17, VoI.m, 17~2(04)CoI.111 

Need to increue the pension payable to 
the retired employoes under Worken' 
·EPF Pension Scheme (MUR 377) 
(Deb. 12, Vol. m, 2~7-20(4) Col. 321 

Need to look into the problems faced by 
pensionen of Tamil Nldu Electricity 
Board (MUR 377) 
(Deb. 21, Vol. IV, 23-01-2004) 
CoL 4SO-5 I 
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Need to Review the Guidelines of National 
HortiCllltural Board with a view to make 
them beneficial to small lind marginal 
farmers (MUR 377) 
(Deb. 16, Vol. III, I 6-08-2004) CoJ. 547 

Kurup, Shri Suresh 
Closing of Publicity Photo Division and 

Song and Drama Division 
(Deb. J 9, Vol. Ill, 19-08-2004) 
Col. 174-75 

Access Deficiency Char8es 
(Deb. 13, VoI.ID,2I.o7.2004)CoI.452 

Air Freight Charges 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 167-68 

Alienation of Tribal Land 
(Deb. 21, Vol. IV, 23-0a-2004) 
CoJ.278-79 

Animation Hub 

Effects ofTPDS 
(Deb. 2 I, Vol. IV, 23-08-2004) Col. 23-25 

Encounter in Gujarat 
lDeb. 2, Vol. II, 06-07-2004) 
Col. 297-98 

Expansion of Crops Coverage under NAIS 
(Deb. II, VoJ.lII, J 9-07-2004) Col. 267 

Food Supply during Drought 
(Deb. 16, Vol. Ill, 16-08-2004) 
CoJ.207-08 

Foreign Direct Investment in Fertiliser 
Sector 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 207-10 

Human Development Report 
(Deb. la, Vol. m.18-08-2004)CoI. 62-63 

Indo-US Conference on Space Science 
(Deb. a, Vol. II, 14-07-2004) 
Col. 108-09 

(Deb. 13, Vol. III, 21-07-2004) NewCiviiAviationPolicy 
Col. a2-83 (Deb. 5, Vol. 11,09-07-2004) Col. 175 

Ban on Recruitment 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 186-87 

CBI Inquiry into the Marad Musacre 
(Deb. 2, VoI.II,06-07·2004)CoI.20 

Clearing of Music and Video Albums 
(Deb. 19, VOl. m,19-08-20(4)CoI. 199 

Community Radio Service 
(Deb. 14, Vol. Ill, 22-07-2004) Col. 102 

Debt Burden of the Country . 
(Deb. 10, VoI.II,I6.07-20(4)CoL 18-25 

necreue in Vulture Population 
(Deb. 6, Vol. II, 12.07-2004) 
Col. 316-17 

Disinvestment of Hindustan News Print 
Ltd. 
(Deb. 9, Vol. II, 15-07-20(4) CoL 204 

Diversion ofPlIlChayati Fund 
(Deb. 9, Vol. II, 15.o7-20(4)CoJ. 398 

Policy on Spectrum 
(Deb. 3, VoI.II,07.o7-2004)CoI. 269 

Progress of Projects in AIIMS 
(Deb. 13, Vol. Ill, 21-07-2004) Col. 426 

Proposal from Kerala for Dance Museum 
(Deb. 24, Vol. IV, 26-0a-2004) 
CoJ.137-38 

Purchue of Aircraft 
(Deb. 20, Vol. VUI,20-08-2004)CoI.12 

Recruitment Board in Pruar Bharati 
(Deb. 9. Vol. 1I,15-07-2004)CoI. 37-38 

RcliefPackage for Farmers 
(Deb. 5, \\>1. II, 09-07-2004) Col. 37-47 

Research &: Management Institute for Coir 
Sector 
{Deb. 23, \\>1. IV. 2S-08-2004) Col. 539 

Self Help Groups 
(Deb. 9, Vol. n. 15-07-2004) Col. 389 

Sharin, of Himalayan Water 
(Deb. 6, Val. II. 12-07-20(4) Col. 57-59 



NAME INDEX 501 

Situation arising out offall in the Price of 
Rubher and steps taken by the 
Government in regard thereto (CA) 
(Deb. 21, Vol. IV, 23-0S-2004) 
Col. 443-45 

Strengthening Relations with EU 
(Deb. 3, Vol. II, 07-07-2004) Col. 106 

Sub-Continental Tourism 
(Deb. I, Vol. II, 05-07-2004) 
Col. 105-06 

Talks with Neighbouring Countries on 
Terrorism 
(Deb. 12, VoI.lII,20-07-2004)Col.II-12 

Updation of IIMC Centres 
(Deb. 24, Vol. IV, 26-0S-2004) 
Col. 260-61 

Value Added Tax 
(Deb. 5, Vol. n, 09-07-2004) Col. 209 

Kushwaha, Shri Narendra Kumar 

Advertisements through Media 
(Deb. 24, Vol. Iv, 26-0S-2004) Col. 42-44 

Allotment of Petrol, Diesel and Cooking 
Gas Agencies 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 266-67 

Amounts Earned through Royalty from 
States 
(Deb. 20, Vol. VIII, 20-08-2004) 
CoJ.1SO-SI 

Assistance to NGOs 
(Deb. 16, Vol. III, 16-0S-2004) 
Col. 99-122 

Compliance of Pollution Norms 
(Deb. 16, Vol. III, 16-0S-2004) 
Col. 3 19-20 

Cultivation of Medicinal Plants 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 460-61 

Development of Buddhist Sites 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 182-83 

Entertainment Policy 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 322-23 

Foreign Fellowship by Ambedkar 
Foundation 
(Deb. 19, Vol. III, 19-OS-2004)Col. 175 

General Budget-2004-2005 General 
Discussion - Contd. 

Defllands for Grants on Account -
(General) 2004-2005 -Contd. 

Demands for Excess Grants - (General); 
2001-2002 • 
(Deb. 12, Vol. m, 20-07-2004) 
Col. 43S-39 

Health Related Programmes for Women 
and Children 
(Deb. ] S, Vol. III, 18-08-2004) 
Col. 17]·76 

National Electricity Policy 
(Deb. 17, VoI.ru,.17-08-2004) Col. 26-27 

Policy for Coal Excavation 
(Deb. 23, Vol. IV, 25-08·2004) 
Col. 470-72 

Ayurvedic and Homoeopathic' Hospitall Polio SUmmit, 2004 
Dispensaries' (Deb. 23, Vol. IV, 25·08-2004) 
(Deb. IS, VoI.IU,18-08-2004)CoI.13S CoI.490-92 

Baba Saheb Hastshilp Yojana 
(Deb. 20, Vol. VIII, 20-08-2004) 
Co1.2S7-89 

CAPART for Drought Prone Areas 
(Deb. 24, Vol. IV, 26-08·2004) 
(,01.242-43 

Power Generation by Private Sector 
(Deb. 17, Vol. III, 17·08-2004) 
Col. 307-08 

Promotion of New Industrial Units 
(Deb. 18, Vol. III, 18·08·2004) 
Col. 365-70 
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Railway Budget 2004-2005-General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-20(4) Col. 507 

Theft ofKVPs and NSCs 
(Deb. 18, Vol. III, 18-08-2004) 
CoI.1S~8 

Thennal Power Projects 

Import ofOrugs 
(Deb. 8, VoI.II,14-07-2004)CoI.I01 

Industrial Investment 
(Deb. IS, VoI.III,23-07-20(4)CoI.IS 

National Commission for Women 
(Deb .. 12, Vol. III, 20-07-2004) 
Col. 26-29 

(Deb. 23, Vol. IV, 25-08-2004) Patenting of Food Products 
Co,. 202-08 (Deb. 10, Vo'. II, '6-01-2004) 

Ku.maria, Dr. R8mJuishna Col. 43-44 
Allocation of Foodgrains Production of Steel by Steel Plants 

(Deb. I, Vol. II, 05-07-2004) (Deb. 2, Vol. II, 06-07-2004) Col. 252 
Col. 113-16 

Allocation of Funds to NGOs 
(Deb. 18, Vol.III,18~8-2004)CoI. 129 

Check on Smuggling of Goods 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 147-48 

Child Marriage 
(Deb. 7, Vol. II, 13-07-2004) 
Col.2S3-54 

Consumption of Urea 
(Deb. II, \t>1. m, I ~7-20(4) Col. 87-88 

Cow Slaughter 
(Deb. I, Vol. II, OS-07-2004) Col. 174 

Export of Tea 
(Deb. 10. Vol. II, 16-07-2004) 
Col. 172-73 

Export Oriented Units 
(Deb. 15, \t>1. m, 23~7-2004) Col. 204 

Hydel Power Projects 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 117-26 

Illegal Export ofLivestoclc 

Proposals from States for Promotion of 
Sports 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 175-86 

Railway Budget 2004-2005 - General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
{Deb. 7, Vol. II, I 3-07-20(4) Col. 639 

Routine work by Scientists 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 129-30 

Sale of Scraps of Steel Plants 
(Deb. 12, Vol. III, 20-07-2004) 
CoI.211-12 

Training Camps in PoK 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 19-20 

Voluntary Orpnisations in Family Welfare 
Proaramme 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 388-92 

(Deb. 6, Vol. II, 12-07-2004) 
Col. 389-90 Waitilll List for LPG CoMectiona 

IIIesalFcn~gofTrees (Deb. 19, Vol. III. 19-08-2004) 
(Deb. 6, \t>1.n, 12-07-20(4) Col. 47-58 Col. 138-39 

Imported Export of Cotton, Natural and 
Synthetic Yam 
(Deb. 20, Vol. VIII, 20·08-2004) 
C01.~S-28 

Lablrl, Slirl Samlk 

Credit Guarantee Fund Scheme for S81 
(Deb. 13, Vol. m, 2 I -07-20(4) Col. 8 



NAME INDEX 503 

Railway Budlet 2004-~ - General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, VoI.n,I3-D7-2004)CoI.627 

'Lalan', Shri RaJlv Ranjan Slnp 
Increase in Prices of Crude Oil 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 243-44 

Running of Small Scale Industries in 
Houses 
(Deb. 18, Vol. Ill, 18-08-2004) 
Col. 371-72 

Expansion of Telephone Services 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 260-61 

Export of Cotton, Yarn, R~adymade 
Garments 
(Deb. 15, Vol. III, 23-07-2004) 
CoI.15UO 

Fixing of Minimum Support Price 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 167-69 

Foreign InvestrMnt in SSI Sector 
(Deb. 8, \VI. II, ) 4-07-2004) Col. ) 62 

Condition of National Highways in Bihar Foreign Trade in IT 
(Deb. 13, Vol. III, 21-07-2004) (Deb. 18, Vol. III, 18-08-2004) 
Col. 279, 386-89 Col. 467-69 

Construction of Information Technology 
Park in Delhi 
(Deb. 3, \v1.11,07~7-2004)CoI. 148 

Creation of Employment Opportunities 
(Deb. 16, VoI.m, 16-08-2004) Col. 164 

Devolution of Powen to Panchayati Raj 
Institutions 
(Deb. 9, \VI. n, 15-07-2004) Col. 7-10 

Disinvestment 
(Deb. 20, Vol. VIII, 20-08-2004) 
Co1.2S2-S3 . 

Distribution of Power through Private 
Sector Companies 
(Deb. 2, Vol. II, 06-07-2004) Col. 129 

Freedom oflnformation Act 
(Deb. 23, Vol. IV, 25-08-2004) 
COI.S5-56 

General Budget-2004-200S General 
Discussion - Contd. 

Demands for Grants on Account -
(General) 2004-2005 - Cont,t. 

Demands for Excess Grants - (General), 
2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 387-90 

Growth Rate in Telecome Sector 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 191-92 

Impact of Prices on Production Cost of 
Distribution of Power through Private Steel 

Sector Companies (Deb. 2, Vol. II, 06-01-2004) CoL 253 
(Deb. 2, Vol. n,06-07-2004) Col. 129 ImportC1f'LPG 

Etrect of Scanty Rainfall on Crops (Deb. 14, Vol. III; 22:"07-2004) 
(Deb. 16, Vol. III, 16-08-2004) CoI.l79-80 
Col. 485-86 Indian Youths in Pakistani Jails 

Employment Guarantee Scheme (Deb. 3, Vol. II, 07~7-2004) Col. 49 
(Deb. 21, Vol. IV, 23-08-2004) Investmant made by UTI 
Col. 340-41 (Deb. 10, VoI.Il,16-07-2004)CoI.44-S2 

Enforcement ofPanchayati RIJ Act 
(Deb. 14, Vol..III, 22-07-2004) 
Col. 26-28 

Job Opportunities in Agriculture and 
Industrial Sector 
(Deb. 1, Vol. II, OS-07-2004) Col. 94-95 
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Labourers in Agriculture Sector 
(Deb. 16, Vol. III, 16-08-2004)Q,1.425 

Need to take suitable measures in 
consultation with Government of Nepal 
to check recurrent floods in Bihar 
(MUR377) 
(Deb. 3, Vol. II, 07-07-2(04) Col. 330 

Non-performing Assets under EPF 
(Deb. 1 1, Vol.III,19-07-2004)Col.I9-20 

Production Cost of Chemical Fertilizers 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 138-140 

Production of Crude Oil 
(Deb. 24, Vol. IV, 26-08-2004) Col. 324 

Profit and Loss ofOit Refinery Company 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 224-26 

Public Sector Banks in RurallUrbanAreas 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 198-202 

Reserved items in SSI Sector 
(Deb. 18, Vol. III, 18-08-2004) Col. 48-49 

Revenue Realised on Petroleum Products 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 117-18 

Rise in Prices of Coal, Petrol and Diesel 
(Deb. 15, Vol. III, 23-07-2004) Col. 19-20 

Schemes of Indisn Council for Cultural 
Relations 

Telephone Services 
(Deb. 3. Vol. II, i>7-07-2004) 
Col. 233-46 

Turnover ofFPI 
(Deb. 16, Vo1.III,16-08-2004)Col.251 

Unemployment Crisis 
(Deb. I, Vol. 11, OS-07-2004) 
Col. 218-20 

Variation in Yield of Agricultural Produce 
(Deb. I, Vol. II, OS-07-2004) 
Col. 161-68 

Taxes on Textile Industry 
(Deb. IS, Vol. Ill, 23-07-2004) 
Col. 143-44 

Lalchandn Kol, Sbri 
Computer Education 

(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 22S-28 

Funds Spent on -Literacy Campaign 
(Deb. 23, Vol. IV, 2S-08-2004) Col. 2-3 

Impact of Forest Act 1980 on 
Developmental Activities 
(Deb. 16, Vol. III, 16-08-2004) 
CoI.2S7-S8 

Literacy Rate 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 167-70 

Pollution by Coal Based Projects 
(Deb. 8,VoI. II: 14-07-2004) Col. 29-30 (Deb. 21, Vol. IV, 23-08-2004) 

Ship Breaking Industry Col. 202-03 
(Deb. 23, Vol. IV, 25-08-2004) Pollut'on by Power Proiects 
Col. 238-39 'J 

Sickness of Small Scale Industries 
(Deb. 3, Vol. II, 07-07-2004) Col. 207-08 • 

Situktion arising out of Shortage of Power 
in the Country (OUR 193) 
(Deb. 18, Vol. Ill, 18-08-2004) 
CoI.SSS-S8 

Telecom Facilities to Rural and Urban 
Areas 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 312-13 

(Deb. 16, Vol. III, 16-08-2004) 
CoI.429-30 

Violence and Obscenity in DD 
Programmes 
{Deb. 19, VoI.m, 19-08-2004) Col. 71-72 

Lala Pra.ad, Shrl, 
Appropriation (Railways) No.3 Bill, 2004 

(Int.) 
(Deb. 21, Vol. IV, 23-08-2004) 
C01.4S7-60 
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Railway Budget 2004-05 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 436-72 

Railway Convention Committee -
Appointment 
(Deb. 6, Vol. II, 12-07-2004) 
C01.417-1S 

Recommending to Rajya Sabha to 
Associate with Railway Convention 
Committee (Res.) 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.4IS-22 

Ubra, Sardar Sukhdev Singh 

Construction of ROBs in Punjab 
(Deb. 14, Vol. III, 22-07-2004) Col. 71-76 

Incentives for Development of Newl 
. Existing Industrial Units 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 256-57 

Lower Denomination Coins 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. I 47-4S 

LTCbyAir 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 229-30 

Need for Central assistance in checking 
the erosion caused by the sea in the 
coastal areas of Udupi Parliamentary 
Constituency, Karnataka (MUR 377) 
(Deb. IS, VoI.III,18-08-20(4)CoI. 51 1 

Need to enforce regulations to prevent 
discharge of pollution causing 
effluents into the marine waters of 
Dakshina Kannada area of Karnataka 
(MUR377) 
(Deb. 8, Vol. II, 14-07-2004) Col. 348 

Night Bazars 
(Deb. 21, Vol. IV, 23-08-2004) Col. 273 

Payment of Kiosk Rental Charges 
Opening of Border (Deb. 21, Vol. IV, 23-08-2004) Col. 134 

(Deb. 12, Vol. Ill, 20-07-2004) Peace Talks with NSCN (1M) 
CoI.I~1 (Deb. 17, Vol. 10, 1 7-08-2004) Col. 2S 

Suicide by Farmers 
(Deb. II, Vol. III, 19-07-2004) 
Col. 124-25 

Madam, Shri VikrambhaiArjanbhai 

Biotech Parks at Vadodara 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 440-41 

Madhavraj, Shrimati Manorama 

Consumption of Diesel Oil 
(Deb. 19, Vol.IIl,19-08-2004)CoI.185 

General Budget, 2004-05 - General 
Discussion Demands for Grants on 
Account - (General), 2004-05 and 
Demands for Excess Grants-(Generat), 
2001-2002 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 507-08 

Investigation Cases Pending with SEBI 
(Deb. 20, Vol. VID, 20-08-2004) Col. 285 

Railway Budget, 2004-0S-General 
Discussion and Demands for Grants 
on Account-Railways, 2004-05 Contd. 
(Deb. 8, Vol. 11, 14-07-2004) 
Col. 321-23 

Rakesh Mohan Committee 
(Deb. 24, Vol. IV, 26-0S-2004) 
Col. 247-48 

Setting up of National Monitoring 
Committee 
(Deb. 23, Vol. IV, 25-0S-2004) 
Col. 249-55 

Strategic Oil Reserve 
(Deb. 24, Vol. IV, 26-08-2004) Col. 325 

Subsidy on LPG and Kerosene 
(Deb. 24, Vol. Iv, 26-08-2004) Col. 38-39 

Training of Indian Police Personnel in UK 
and France 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 291-92 
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MallaJ • ., Shli V.G 
AIIlA Facing Competition from Private 

Airlines . 
(Deb. 15, Vol. m, 23~7-2004) Col. 230 

Alkx:ation of Funds for Development of 
Animal Husbandry and Dairying 
(Deb. II, Vol. III, 19-07-2004) 
CoL 188-92 

Anganwadi Sevikas 

Disbanding of State Electricity Boards 
(Deb. 7, Vol. II, 13-07-2004) 
CoL 339-40 

Distorted Publications by Pakistan 
{Deb. 8, VoI.n.l~7-2004)CoI.183 

Eradication of Polio 
(Deb. 3, \ill. 11,07-07-2004) Col. 98 

Expansion of Crops Coverage under NAiS 
(Deb. 11, Vol. III, 19-07-2004) Col. 267 

Financial Assistance by Global Fund 
(Deb. 7, Vol. II, 13-07-2004) (Deb. 18, Vol. 111, 18-08-2004) 
CoI.244-46 Col. 372-78 

Apple Export 
(Deb. 20, Vol. Viii, 20-08-2004) 
CoI.218-19 

Assistance fi'om ADB for Drinking Water 
Projects 
(Deb. 17, VoI.m,17-08-20(4)CoI.61-64 

Assistance fi'om Ruhtriya Kalyan Kosh 
(Deb. 6, Vol. II, 12-07-2,004) 
Col. 266-67 

Autmnobile IDduatry 
(Deb. 15, Vol. Ill, 23-07-2004) 
Col. 199-202 

Finaneial Assittanco fi'om World Bank 
(Deb. 10, VoI.Il, 16-07-2004) Col. 77-83 

FirelBlut in Ordnance factorieslDepots 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 162-66 

Funds for Development of Horticulture 
(Deb. 11, Vol. III, 19-07-2004) 
Co1,218-24 

Impetus to FPI 
{Dcb.6, \t)I.H, 12~-2004)CoI.28-32 

Implementation of New Scheme under 
IndiraAwaas Yojana 
(Deb. 9, Vol. II, 15-07-2004) 

Consus Col. 110-18 
(Deb. 7, Vol. II, 13-07-2004) Income fi'om the Freight by Railways 
CoL 99-104 (Deb. 19, Vol. III, 19-08-2004) 

Constitution of National Steel RegulatorY Col. 271-73 
Commission 
(Deb. 2, Vol. II, 06-07-2004) 
Co1.318-19 

Construction of New Rail Lines 
(Deb. 9, Vol. II, 15-07-2004) Col. 259 

Conversion of Broad Gauge ftom Meter 
Gaugi-
(Deb. 9, Vol. II, 15-07-2004) 
Col. 107-08 

DD/AlRProJnunme • 
(Deb. 14, V~l. Ill, 22-07-2004). 
Col. 183-85 

Development of North Eutem Sta&eI 
(Deb. 2, Vol. n, ~-2OCM)CoI. 250 

Indian Labourers Abroad 
(Deb. 21, Vol. IV. 23-08-2004) 
Col. 370-71 

Indo-Pak DO Level Talks 
(Deb. 7, Vol. II, 13~7-2004) Col. 385 

Joint Operations against Terrorism 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 84-85 

Liberalised FOI Policy 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 180-81 

Lifting of Ban on Entry of Private Sector 
in Agro Forestry 
(Deb. 11, Vol. Ill, 19-07-2004) 
Col. 270-71 
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Meat Exports 
(Deb. S, Vol. II, 09-07-2004) 
Col. 138-39 

Modernisation ofRetineries 
(Deb. 9, Vol. II, I S-07-2004) 
Col. 14346 

Modernisation ofSSI 
(Deb. 23, Vol.lV,2S-08-2004)CoI.611 

Multi purpose National Identify Card 
(Deb. 17, Vol. III, 17-08-2004) 
C01.14S-46 

Need for doubling of the railway track 
between Jalgaon and Ughana 
(MUR377) 
(Deb. 19, Vol. III. 19-08-2004) Col. 419 

New Bio-Technology Policy 
(Deb. 18, Vol. III. 18-08-2004) 
CoUIO-11 

New Commission for Welfare of 
Minorities 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 13.5-36 

New National Steel Policy 
(Deb. 2, Vol. II, 06-07-2Q!)4) Col. 299 

Permanent Fund for Handicraft Sector 
(Deb. IS, Vol. 111,23-07-2004) Col. 91-92 

Private Sector in Agriculture Marketing 
System 

'1 (Deb. I. Vol. II; OS-07-2004) Col. 13S 
Production and Export of Tea 

(Deb. 5, Vol. II. 09-07-2004) 
Col. 173-75 

Production of Coal 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 224-26 

Prolits Earned by Public Sector Oil 
Companies 
(Deb. 14. Vol. IIJ, 22-07-2004) Col. 58-60 

Promotion of New Industrial Units 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 365-70 

Refugees in the Country 
(Deb. 23, Vol. JY, 25-08-2004) Col. 210 

Scheme for North-Eastern States 
(Deb. 9, Vol. II, 15-07-2004) 
CoI.IS7-60 

Setting up of a Defence Modernisation 
Fund 
(Deb. 19, Vol. III, 19-08-2004) 
Co1.36S~7 

Setting up of Committee for Tourism 
Development 
(Deb.lt, VoI.I1I,19-07-2004)CoI.41 

Smuggling of Narcotics 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 349-50 

Space Research 
(Deb. 3, VoUI, 07-07-2004) Col. 5 I-53 

Special Scheme for Population Control 
(Deb. 23, Vol. Jv,2S-08-2004)CoI. 74-86 

Subsidy on Fertilizers 
(Deb. 2, VoI.II,06-07-2004)CoI. 74-76 

Toll Tax 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 200-01 

Treatment of AIDS Patients 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 387-88 

Utilisation of Funds 
(Deb. 14, Vol. III, 22-07-2004) Col. 231 

Wheat Export to Pakistan 
(Deb. 16, VoI.ID,I~8-2004)CoI.130 

Mahajan, Shrimati Sumitra 
Air Bus Service for Indore 

(Deb. IS, Vol. Ill, 23-07-2004) Col. 7S 
Cargo Complex at Indore Airport 

(Deb. 10, Vol. II, 16-07-2004) 
Col. 106-07 

Child Mortality Rate in Government 
Hospitals 
(Deb. ~ \tlI.III, 18-08-2004) Col. 33 
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Completion of Makshi-Indore-Dewas- Mabaria, Sbri Subbllh 
Godbra Project Norms for Desert Areas under PMGSY 
{Deb. 14, Vol. ID,22-o7-20(4) Col. 201 (Deb. 19, VoI.m, 19-01-20(4) Col. 127 

Disposal of Hazardous Waste 
{Deb. II, \blm,I9-07-20(4)CoI. 97-91 

Evaluation of Reservation Policy 
(Deb. 18, Vol. III, 11-01-2004) 
Col. 146-47 

Railway Budget 2004-2005 - General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 648-49 

GaupConvenion ofRatIam Mau Station Standing Committee on Rural Development 
(Deb. 14. Vol. In, 22-07-20(4) Col. 247 -Third and Fourth Report- Presented 

Method of Execution of Death Sentence 
(Deb. 20, Vol. Vm, 20-08-20(4) Col. I 

Need to clear BSNL's backlog of cases for 
new telephone connections and 
introduce mobile SIM Services at 
Indore in Madhya Pradesh (MUR 377) 
{Deb. 16, VoI.m,I6-08-20(4)CoI.S45 

Need to release adequate funds for 
enabling early completion of the work 
on Muxi-Indore-Dahot-Godhra railway 
line (MUR 377) 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 448-49 

(Deb. 19, Vol. III, 19-01-20(4) Col. 395 
Mahato, Sbrl Blr Sialh 

Ban on Private Medical Colleges 
(Deb. 13, VoJ: m,21-o7-2004)Col. 117 • 

Barren Land 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 241-42 

Bungling in Department of Food 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 240-41 

CBI Inquiry in Bungling 
(Deb. II, Vol. Ill, 19-07-2004) 
CoI.IS3-S4 

Rail Projects in Madhya 'Pradesh Cell Phone Operators 
(Deb. 14, Vol. III, 22-07-2004) (Deb. 23, Vol. IV, 25-01-2004) 
Col. 1 SUO Col. 639-41 

Sale of Synthetic Desi Ghee 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 12S.26 

Single-window Clearance System for 
Mining Lic:enc:es 
(Deb. 23, VoL IV, 2S-08-20(4) Col. 541 

Standing Committee on Social Justice and 
Empowerment - First and Second 
Report - Presented 
{DIb.II, VoI.m,II-08-20(4)CoI.476 

Tokenl"s System with Route Relay 
Interlock in Indore Devas-Uiiain 
Section 
(Deb. 14, Vol. III, 22-07-2004) 
Col 234-36 

Comprehensive Legislation for 
Agricultural Labour 
(Deb. I, VoI.U,OS-o7·2004)CoI.S9~0 

Cooking Gas in Rural Areas 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 140-41 

Corruption in DDA 
(Deb. 2, Vol. n, 06-07-20(4) Col. 231-32 

Decline in Growth Rate of Empowerment 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 196-97 

Delay in Golden Quadrilateral Project 
(Deb. 3, Vol. II, 07-07-2004) .~. 
Col. 249-St 
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Delay in Sanctioning Loan 
(Deb. 10, Vol. D, 16-07-2004) Col. 3-18 

Delivery System of Funds 
(Deb. 13, \\')I.IU,21-07-2004)CoI. 28 

Development of Cities 
(Deb. 17. \\')1.m,17-08-2004)CoI. 78 .. 

Draft Policy on FPI 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 390-91 

Employment in I.T. Sector 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 246-47 

Export of Services 
{Deb. IS, \\')1. ID.23-07-2004)CoI. 12-14 

Faulty Telephone Services ofMTNL 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 134-3S 

Flood and Drought Situation in the 
Country-(DUR 193) 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 623-24 

Funds for Welfare Schemes 
{Deb. 19, Vol. ID.19-08-2004)CoL 84-94 

General Budget-2004-200S General 
Discussion - Conld. 

Demands for Grants on Account -
(GcncraI) 2004-200S -Contd. 

Demands for Excess Grants - (General), 
2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 513-14 

Housing Scheme for Beedi Workers 
(Deb. II, Vol. III, 19-01. .. 2004) 

Items Manufactured under Railway Units 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 106-07 

Krishi Vigyan Kendras 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 200-03 

LPG Godowns in Delhi 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 208-09 

LPTIHPTM.P1S 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. I 48-S2 

Misuse of Export Promotion Schemes 
(Deb. S, Vol. n,09-07-20(4)CoL 75-76 

Mobile Phone Service 
(Deb. 8, Vol. II, 14-07·2004) 
Col. 203-04 

Need to enhance the HonOrarium payable 
to Community Health Guide Workers 
(MUR377) 
(Deb. 17, Vol. III, 17'-88-2004) 
Col. S03-04 

Need to set up an H.P.T. c:enII'e inAjaddhya 
Hill Station in Purulia district, West 
BenpI (MUR 377) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 428-29 

Non-Deposit ofEPF Share by Companies 
(Deb. I, Vol. II, 05-07-2004) 
Col. 156-58 

Openin. of Post Offices 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 614-17 

Col. 256-57 Participation of Outsider Procedurea 
Increase in Economic Offences {Deb. 14, Vol. UI,22-07-20(4)CoI.121 

{Deb. 20, Vol. VID, 20-08-20(4) CoL 307 Pendina Welfare Schenwa 
Inspection ofGodowns (Deb. IS. \\)I. ID, 23.07-20(4) Col. 141 

(Deb. 6, Vol. II, 12-07-2004) Post Offic:ea in RuralArels 
Col. 241-42 (Deb. 23, Vol. IV, 25-01-2004) 

Col. 419-21 Inter(-)connection U ... e Charses 
(Deb. 23, Vol. IV, 25-08-2004) RateaofTelec:omDlUfticltionServicel 
Col. 111-12 (Deb •• , VoLD.14.07-20(4)CoL30-32 
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Remittance of Dues by Travel Agents M.h.vlr Prasad, Shrl 
(Deb. 20, .vol. VIII, 20-0B-2004) Coir Board - Election 
Col. 206-12 (Deb. lB. Vol. 1II,IB-OB-2004)CoI. 479 

Reservation of Items in Small Scale 
Industries 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 270-71 

Road Accidents 
(Deb. 13, Vol. 111,2 1-07-20(4) Col. 63-64 

Sale of Medicines by Blacklisted 
Companies 
(Deb.ll. Vol. 111,21-07-2004) Col. 270 

Setting up of New AIRIDD Centres 
(Deb. 19, Vol. III, J9-0B-2004) 
Col. 349-53 

Situation arising out of Shortage of Power 
in the Country (OUR 193) 
(Deb. 18, Vol. III, 18-08-2004) 
CoI.5~J 

SID Facility 

Promotion of Agro and Rural Industries 
(Deb. B, Vol. 1I,14-07-2004)Col. 4 

M.heshw.ri, Sbrlm.ti KJran 
Assistance for AIDS Treatment 

(Deb. 13, Vol. ID,2I-07-2004)CoI. 69-74 
Cultivation ofBajra 

(Deb. 16, Vol. III, 16-08-2004) 
Col. 292-93 

Debt Burden of the Country 
(Deb. 10, VoI.II,I6-07-20(4)Col.2S 

Railway Budget 2004-2005-General 
Discussion and Demands for Grants 
on Account (RaiJways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 517-19 

Rural Electrification 
(Deb. 12, Vol. m, 20-07-2004) Col. 80-BI 

(Deb. 18, Vol. III, 18-0B-2004) Sky Bus Projects 
Col. 444-45 (Deb. 17, VoI.ID,17-08-20(4)CoI.81 

Unemployed Persons Below Poverty Line 
(Deb. 21, Vol. IV, 2l-08-2004) 
Col. 363-64 

Unutilised Water 
(Deb. 11, VoLnI,I9-07-20(4)CoI.35-36 

M.lltab, Shrl B. 
Additional Financial Assistance to Ori_ • 

under AUWSP 
(Deb. 12, Vol. III, 20-07-20(4) Col. 229 

Assistance for AIDS Treatment 
(Deb.13,'VoI.1R,21-07-2004)CoI.69-74 • 

Welfare ofBeedi Workers . 
(Deb. I, Vol. II, 05-07-2004) Assistance to Orissa for Flood Control 
Co1.217-18 .... (Deb. 6, ~1.n,12-07-20(4)CoL302-o3 

M .... to, Sbri SIIIill'u •• r 
Closure ofRakha Copper Project 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 472-73 

Conversion of Cuttack-Chandbali State 
Highway 
(Deb. 8, Vol. D, 1447-20(4) Col. 90 

Decline in Foodpain Production in 'friba! ' 
Area 

Direct Rail Route for Ranchi (Deb. I I, Vol. m, 19-07-20(4) CdI. 20-22 
(Deb. 14, Vol. III, 22-07-2004) DectineinSSISector 
CoI.1l2-33 (Deb. 23, Vol. IV, 25.-08-2004) 

Sick Industrial Units Col. 111-19 
(Deb. 20, Vol. VIII, 20-08-2004) Delivery System ofFUIIds· 
Col. 260-65 (Deb. 13, Vol. 10,21-07-20(4) Col. 28 
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Development ofRourkela Steel Plant 
(Deb. 7, \b1.U, 13"()7-2004) Col. 337 

Development of Software Focussing on 
Indian Classics and Heritage 
(Deb. 9; Vol. II, 15-07-2004) 
Col. 283-86 

Drought Prone Areas 
(Deb. 14, Vol. III, 22-07-2004) 
Col.lS3-56 

Marine Products Export 
(Deb. 15, Vol. III, 23-07-2004) 
CoI.I~ 

Monitoring of Funds 
(Deb. 24, \t>1. Iv. 26-08-20(4) Col. 4S-46 

Need to increase the royalty on non-coal 
nuUor nm.aJa(MUR3n) 
(Deb.ll, \t>l.m.21'()7-2004)CoI.S04 

New Refineries in Tenth Five Year Plan 
FarmersBenefattedUnderNAIS (Deb. 9 .. Vol. II, 1 S-07-2004) 

(Deb. 6, Vol. iI, 12-07-2004) Co1.161-62 
Col. 204-08 Oriya Language 

Fire Accidents in Steel Plants (Deb. 17, \obI.m, I 7-08-2004) Col. 113 
(Deb. 12, \obI.m,20.0'7-20(4) Col. 41-43 Pending Projects ofOrissllnd Gujarat 

FiXition of Minimum Support Price (Deb. 23, Vol. IV, 2S-08-2004) 
(Deb. 6, \t>1.11, 12'()7-2004) Col. 24 CoI.lI7-22 

Flood and Drought Situation in the 
Country-(DUR 193) 
(Deb. 16, Vol. III, 16-08-2004) 
COI.S93-96 

Food Quality on AIIIA 

Per Capita Income 
(Deb. 13. Vol. Ill, 21-07-2004) 
Col 187-89 

Privatisation orCoal Companies 
(Deb. 10. \t>1. II, I 6.07-2004)" Col. 237 

(Deb. 10, Vol. II, 16-07-2004) PromotionofAgroandRurallndUltries 
Col. 210-1 I (Deb. 8, \t>1. II, 14.07-2004) Col. 7-8 

Foreign Pay Channels 
(Deb. 9, Vol. II. IS-07-2004) 
CoI.414-1S 

Fresh Water Fishing 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 34S-47 

Funds for Basic Amenities in Slums 
(Deb. 7, Vol. II. 13-07-2004) 
CoI.2S9~ 

Generation of Power through Non-
Conventional Energy Sources 
(Deb. 2l, \t)I. Iv. 25-08-2004) Col. 19-26 

Gowth rate in Infrastructure Industries 
(Deb. 10. Vol. II, 16-07-2004) 
Col. 127-28 

International Agreement on A.ian 
Highway Network 
(Deb .• , \t>1. II, 14-07-20(4) Col. 79-80 

Protected Monuments in Orissa 
(Deb. 9, Vol. II, 1'-07-2004) 
CoI.l7]-7. 

Railway Budlet 2004-2005 - General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 609-11 

Removal of GovernOR of four States on 
the basis ofthcir ideology (OUR 193) 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 512-17 

Reservation for SCsI3Ts and Bac:kward 
Commuaitiea in Private Sector (ReI.) 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 373-'19 

Retrenchment in Railway 
(Deb. 24, Vol .. IV, 26-01-2004) 
CoL 238-39 
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Review ofLomPolicy 
(Deb. 15, Vol. III, 23-07-2004) Col. 20-26 

Sea Beoch Erosion in Orissa 
(Deb. I I, Vol. Ill, 19-07-2004) 
Col. ISS-56 

Setting up Environmental Courts 
(Deb. 20, Vol. VllI, 20-08-2004) 
Col. 151-52-

Setting up of Silver Plants 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 649-50 

Sino-Indian Border Talks 
(Deb. II, Vol. 10, 11-08-2004) Col. 8 

Situation arising out of Shortage of Power 
in the Country (DUR 193) 
(Deb. 18, Vol. III. 18-08-2004) 
Col. 575-77 

Spending on AIDS Campaign 
(Deb. 18, Vol. III. 18-01-2004) 
Col. 143-45 

Standard of Education 
(Deb. 7. Vol. II, 13"()7-2004) Col. 48-50 

Telephone Connections by MTNL 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 729-30 

Unpaid amount in EPF 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 391-92 

Upliftment ofBPL 
(Deb. 14, Vol. Ill, 22..()7-2004) CoL 30-31 

Watenhed Development Programmes in 
Orissa 
(Deb. 14, Vol. Ill, 22-07-2004) 
Col. 22S-27 

Mahto, Sbri Tek Lal 
Closure ofBokaro Thermal Power Plant 

(Deb. 23, Vol. Iv, 25'()8-2004)Col. 259 

Closure of Hindu stan Zink Ltd. 
(Deb. 20, Vol. VIO. 20..()8-2004) Col. 317 

Employment to Displaced Person from 
Jharia 
(Deb. 20, Vol. VlJI, 20-08-2004) 
CoI.2J1-J8 

Foodgrains for BPL Families . 
(Deb. 16, Vol. III, 16-08-20(4) Col. 433 

Need to solve the problem of scarcity of 
drinking water in Giridih Parliamentary 
Constituency, Jharkhand (MUR 377) 
(Deb. 18. VoI.m, 18"()8-2004)Col. 514 

Pending Railway Projects in Jharkhand 
(Deb. 19. Vol. III, 19-08-2004) 
Col. 257-62 

Pollution by Bokaro Thermal Power 
Station 
(Deb. 16, Vol. III, 16-01-20(4) Col. 269 

Resettlement of Displaced Coal Mine 
Workers 
(Deb. 15, Vol. 111,23-07-20(4) Col. 106 

Situation arising"Out of Shortage of Power 1 

in the Country (OUR 193) 
(Deb. 18, Vol. Ill. 18-08-2004) 
COI.S74-75 

Surveys by WCL for Pollution 
(Deb. 23, Vol. IV, 25-08-2004) 
CoL 579-80 

Upliftment of Tribal I 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 358-68 

Waitin, List for LPG Connections 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 138-39 

MIJIII, Slarl Panuram 
Additional Educational Complex 

(Deb. 12, Vol. m, 20..()7-2004) Col. 287 
Appointment by BSNL 

(Deb. 23, Vol. IV, 25-01-2004) 
Col. 721-22 

Bamboo Cultivation 
(Deb. 21, Vol. IV, 23-01-2004) 
CoL 76-10 
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Biotech Parks at Vadodara 
(Deb. 23. Vol. IV, 25-08-2004) 
Col. 440-4 I 

Blue Print on Agro and Rural Industries 
(Deb. 23. Vol. IV, 2'-08-2004) 
CoI.618-19 

Coal Videsh Mines 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 1 13-14 

Coastal Shelter Belt Plantation Programme 
(Deb. 21, Vol. IV. 23-01-2004) 
CoI.2SS-S7 

Common Admission Test 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 143-44 

Export of Food grains 
(Deb. 6, Vol. II, 12-07-2004) 
Col 247-48 

Export Potential 
(Deb. I', Vol. IJI, 23-07-2004) 
Col. 181-16 

Extension of Coffee Plantation in Orissa 
(Deb. 10, \bl. 1I,16-07-2004)CoI. 91 

Gauge Conversion from Naupada to 
Gunupur 
(Deb. 14, Vol. III, 22-07-2004) 
CoI.202'()3 

Handling of Containers at Paradeep Port 
(Deb. 8, Vol. II, 14-07-2004) 
CoI.7S-76 

Increase in Prices of Petroleum Products 
Congestion Problem at Ports (Deb. 9, \bl. U, I S.()7-2004) Col. 6-7 

(Deb. 3, Vol. II, 07-07-2004) ImplementationofPMRY 
CoI.2S6-S8 (Deb. 23, Vol. IV, 2S-08-2004) 

Construction of Dams CoI.417-18 
(Deb. I. Vol. II, 0'-07-2004) Imported Palm Oil 
Col. 106-08 (Deb. II, \bl. m. 19-07-20(4) Col. 62~3 

D.P.E.P. 
(Deb. 2. Vol. II, 06-07-2004) 
CoI.90-92 

Dairy Development Project in Orrisa 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 400-01 

Development of Delhi as a World Class 
City 
(Deb. 17, Vol. III, 17-08-2004) 
CoI.4IS-16 

European Companies 
(Deb. " Vol. U, 09-07-2004) Col. 205 

Improvement in FCI 
(Deb. I, Vol. II, OS-07-2004) 
CoI.244-4S 

Integrated Tribal Development Agencies 
(Deb. 23, Vol. Iv, 25-08-2004) Col. 33-38 

Invesbnent made by NHPC 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 155-60 

Land Acquisition 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 186-87 

Modernisation of Power loom 
{Deb. IS, Vol. IU,23-07-2004) Col. 95 

Expansion of Coach ina and Allied Scheme 
(Deb. 17, Vol. III, 17-08-2004) MPsGettinlRawDealatAIIMS 
Col. 248-50 (Deb. 1.8, \\)1. Ill, 18'()8-2004) Col. 313 

ExplOSion of Coal Minoa 
(Deb. IS, \bL1U,23-07-20(4)CoI.47-48 

ExpansIon ofRailwlly Network 
(Deb. 9, Vol. II, 15-07·2004) 
Col. 390-91 

Need to construct a rail line between 
Khammam 'in Andhra Pradesh and 
Dhanantri in Chhattislarh "Ia 
Malkangiri, leypore, Nawaranapur and 
Umerkot in Orissa (MUR 377) 
(Deb. I, Vol. II. OS-07-20(4) Col. 278 
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New Oas Reserve Areas in Orissa and 
Andhra Pradesh 
(Deb. 14, Vol.lII,22~7~2004)CoI.260 

NGOs Engaged in Development of 
Primitive Tribes 
(Deb. 17, VoI.III.I7~I-2004)CoI. 82-86 

NOOs in Health and Family Welfare 
Programme 
(Deb. 3, Vol. II. 07~7-2004) Col. 196 

Noa-Functional ofPCO in Orissa 
(Deb. 3, Vol. II, 07~7-20(4) Col. 97 

Pending Bills of State Lesislative 
Assemblies 
(Deb. 12, Vol. Ill. 20-07-2004) 
Col. 247-41 

Plan Assistance to States 
(Deb. 20. Vol. VIII, 2()"()1-2004) Col. 59 

Primitive Tribes 
(Deb. 12, VoI.III.2~7-2004)CoI.48-49 

Privatisation of Activities ofBSNL 
(Deb. II, Vol. m, 18~8-20(4)CoI. 128 

Problems ofNRls in Gulf Countries 

Review of Mid -day Meals Scheme 
(Deb. 2. Vol. II, 06-07-2004) 
Col. 23S-36 

Reviewing Working of Rajiv Gandhi 
Container Terminal 
(Deb. 13, Vol. III. 21-07-2004) 
CoI.I64~5 

Revision in amount of Scholarship 
(Deb. 12, Vol. III. 20-07-2004) 
CoJ.177-78 

Scarcity of Coal to Steel Plants 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 304-05 

Setting up of Medical College in Orissa 
(Deb. 13, Vol. III. 21-07-2004) Col. 244 

Setting up of Tribal Universities 
(Deb. 7. Vol. II, 13-07-2004) 
Col. 212-83 

Shortage of Gangmen in Khurda Road 
Division in Orissa . 
(Deb. 14, Vol. III, 22-07-2004) 
Co1.121-22 

(Deb. 13, Vol. III, 21-07-2004) SickNTCMills 
Col. 277-71 (Deb. 5, Vol. n. 09~7-20(4) Col. 53-57 

Production and Export ofT a 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 173-75 

Promotion of Self Help Group in Orissa 
(Deb. 15, Vol. 111, 23-07-2004) 
Col. 120-22 

Proposal for Merger of Konkan Railway 
Corporation with Indian Railways 
(Deb. 9, Vol. II, I 5~7-20(4) Col. 192 

Protected Monuments in Orissa 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 371-78 

Soil Erosion in Coastal Zones 
(Deb.] I, VoI.III,19~7-20(4)CoI. 271 

Strengthening Indo-US Ties 
(Deb. 3, VoI.Il, 07~7-20(4) Col. 227 

Subsidy on Diesel for Furners 
(Deb. 19, Vol. III, 1~1-20(4)CoI.1I6 

Telephone Facilities in Orissa 
(Deb. 13, Vol. 111, 21-07-2004) 
C01.4S2-53 

Upliftment ofTribals 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.3SU8 

Public Sector Banks in RurallUrban Areas Upper Kolab Irription Project 
(Deb. 10. Vol. II, 16-07-2004) (Deb.Il,VoI.m,I~7-2004)CoL223 
Col. 198-202 

Reconstituting Port Trusts 
{Deb. 13, VoI.m.21~7-20(4)CoI.89-90 

Vacant Posts in Income Tax Department 
in Orissa 
(Deb. 5, Vol.Il, 09~7-2004) Col. 170 
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Village Grain Bank Scheme 
(Deb. 12, Vol. Ill, 20-07-2004) Col. 29S 

World Bank Aided Projects in Orissa 
(Deb. 10, Vol. II, 16-07-2004) Col. 158 

World Bank and DFID Assistance to 
Orissa 
(Deb. 20, Vol. VIlt, 20-08-2004) 
Col. 238-39 

Maken, Shri Ajay 
Agricultural Forecasting by Remote 

Sensing 

National Power Transmission Network 
(GRID) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 291-98 

Natural Gas for Power Generation 
(Deb. 7, Vol. II, 13-07-2004) Col. SO-5 I 

Small and Marginal Farmers 
(Deb. I. Vol. II, 05-07-2004) 
Col. 131-33 

Strength of Class-I Officers 
(Deb. 8, Vol. II, 14-07-2004) Col. 95-97 

(Deb. I, Vol. 
Col. 24243 

You'" Policy 
II, 05-07-2004) (Deb. 6, Vol. II, 12-07-2004) 

Backward Districts 
(Deb. 3, Vol. II, 07-07-2004) Col. 13 

Crime against Women 
(Deb. 2, Vol. II, 06-07-2004) 
Co1.212·14 

Decongestion of Delhi 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 161-63 

Dwelling Units in Slums Clusters 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 276-77 

General Budget-2004-2005 General 
Discussion -Contd. 

Demands for Grants Oh Account-
(General) 2004-2005 - Contd. 

Demands for Excess Grants - (General), 
2001-2002 
(Deb. 12, Vol. III, 20-07·2004) 
Col. 422-23 

Impact on Land Fertility 
(Deb. 21, Vol. Iv, 23-08-2004) Col. 27-28 

Implementation of Hazardous Waste 
Management and Handling-Rules 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 301-03 

Micro Finance and Micro Credit 
(Deb. 5, Vol. II, 09-07-2004) Col. 96-98 

National Agricuhurallnsurance Scheme 
(Deb. I, Vol. n, 05-07-2004) 
Col. 198-202 

Col. 199-200 
Malhotra, Prof. Vljay Kumar 
Adulteration in Food IternslMedicines 

(Deb. 3, Vol. JI,07-07-2004) Col. 88-91 
Atrocities on Minorities in Bangladesh 

(Deb. 3, Vol. II, 07-07-2004) Col. 188 
Child Mortality Rate in Goverment 

Hospitals 
(Deb. 18, VoI.IIJ, I 8-08-2004) Col. 10-23 

Fire Incident at a Nursery School in 
Kumbakonam, Tamil Nadu 
(Deb. 10, Vol. II, 16-07·2004) Col. 331 

General Budget 2004-05 - General 
Discussion 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 361-67 

Inadequate arra,ements for the pilgrims 
of Amamath Yatra 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 296-99 

Killing of Women 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 102-03 

Relief Package for Fanners 
(Deb. 5, VoI.II,09-07-2004)CoI. 41 

MaUlkarJUB .. Ia, Sian s. 
Railway Budget 2004-2005-General 

Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 532-533 
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Situation arising out of Shortage of Power 
in the Country (OUR 193) 
(Deb. 18, Vol. flI, 18-08-2004) 
CoI.S42~ 

Mandai, Shri Sanat Kumar 
Ban on Recruitment 

(Deb. 18, Vol. III. 18-08-2004) 
Col. 190-91 

Common Minimum Programme 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 41 1-12 

Corruption in the Rajban Cement Factory 
of eel 
(Deb. 19, \b1.1O, 19~8-20(4) Col. 120 

Durgawati Mini Hydel Power Project 
(Deb. 12, \b1.UJ,2~-20(4)Cot81-82 

Education Loan 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 146-47 

Modernisation of Haldia Petro Chemical 
Project 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 94-9S 

Railway Budget 2004-2005-General 
Discussion and Demands for Grants 
on Account (Railways) 2004-200S 
(Deb. 7, Vol. II, 13-07-2004) 
Cot 519-20 

Revision of Coal Royalty 
(Deb. S, Vol. II, 09-07-2004) 
Col. 121-22 

Shifting of Headquarters 
(Deb. 5, VoI.l~09~7-20(4)CoI. 235 

Small Savings 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 259-60 

Special Package for Promotion ofSSI 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 647-48 

Vigilance and Monitoring Committees for 
Rural Development Scheme 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 118-19 

World Bank Assistance for Power Projects 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.3SS-S8 

Mandlik, Sbri S. D. 
Modernisation ofStccl Plant Agreement with Germany for Safety of 

(Deb. 12, Vol. III, 20-07.2004) Rail Coaches 
Col. 301-03 (Deb. 19, \bl.ln, 19-08-20(4) Col. 233 

Need to provide belter passenger 
amenities at Canning Railway Station 
in West Bengal (MUR 377) 
(Deb. 23, \b1.1V, 2S-oI-20(4) Col. 80S 

Need to provide grants to the Government 
of West Bengal to undertake repair 
work of the damaged embankments in 
the Sunderbans (MUR 377) 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 349-50 

Non-NOTA Status to PakiSlan 
(Deb. 3, \\)I. 0. 07.07-20(4) CoL 189 

Present Status of 0na0inI Rail Projects 
in West Benpl 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 66-72 

Airlines Insurance Premium 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 281-82 

Alwmik Fuel Yojana 
(Deb. 16, \bUn, 1~8-20(4)CoI.4S5 

Athens Olympics, 2004 
(Deb. I, Vol. II, 05-07-2004) 
CoI.14S-46 

Bank Lending to SSI 
(Deb. 10, \b1.n.J~7-20(4)Col.~8 

Benefit of DA Merger to Defence 
Penoonel 
(Deb. 24, \bl. rv, 26-08-20(4) Col. 76 

Bid for Ac:quiaition of Rwanda Telecom 
(Deb. 3, Vol. II, 07-07-2004) 
CoI.26J.Q 
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CBIRaids 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 273-74 

Cess from Petroleum Products for Oil 
Industry 
(Deb. 9, Vol. II, 15-07-2004) 
CoJ.341-43 

Constitution of National Steel Regulatory 
Commission 
(Deb. 2, Vol. II, 06-07-2004) 
Co1.318-19 

Construction of Building for CGHS 
Dispensaries, Delhi 
(Deb. 23, \b1.1V, 25-08-20(4) Col. 626 

Consumer Awareness among Children 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 276-77 

Control of Multinational Companies on 
Inland Water Projects 
(Deb. 13, Vol. 111, 21-07-2004) 
Co1.267~8 

Conversion of Salt Water into Drinking 
Water 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 743-4S 

Deaths due to Environmental Pollution 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 327-21 

Decline in Saving of Public Provident Fund 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 226-27 

Development of Advance Jet Trainers 
(Deb. 9, Vol. II, IS-07-2004) 
Col. 220-21 

DTHService 
(Deb. 9, Vol. II, 1 S-07-2004) 
Col. 141-42 

Employment under PMRYIREGP in the 
Tenth Five Year Plan 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 600-02 

Encounter in Gujarat 
(Deb. 2, Vol. II, 06-07-2004) 
CoL 297-98 

Enforcement of Environmental Laws 
(Deb. 16, Vol. III, 16-01-2004) 
CoJ.I92-93 

Extension of Metro Rail 
(Deb. 12, Vol. III, 20-07-2004) 
CoJ.211-82 

Failure of Computerization in DDA 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 187-88 

Failure of Fixed Line Service 
(Deb. 3, \b1.II, 07-07-20(4) Col. 49-S 1 

Fake killing in Saichen 
(Deb. 9, Vol. II, IS-07-2004) 
Col. 428-29 

Fiscal Deficit 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 147-49 

Foreign Channels 
(Deb. 14, \b1.ID,22-07-20(4)CoI. 76 

Freedom to Oil Companies to Revise Price 
(Deb. 24, Vol. IV, 26-08-2004) 
CoI.3S9~ 

Funds by Sports Authority of India 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 292-98 

Funds Crunch for Agricultural Research 
Programme 
(Deb.lI, VoJ.III, 19-07-20(4)CoI.2S7 

Gas Pipeline from AP to Maharashtra 
(Deb. 24, VoI.IY, 26-08-20(4) Col. 263 

Green Belt for Abatement of Pollution and 
Environment Improvement 
(Deb. II, Vol. III, 19-07-2(04) Col. 7-9 

Highway Projects 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 394-422 
(Deb. 3, Vol. II, 07-07-2004) 
CoI.15~2 

Housing Scheme for Beedi Workers 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 136-37 

Human Trafficking 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 374-76 
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Identification of Mega Thermal Power 
Projects 
(Deb. 23. Vol. IV, 2S-08-2004) 
Col. 383-S6 

Increase in Air Fares 
(Deb. 5, Vol. II. 09-07-2004) 
Col. 228-29 

India-UK Agreement 
(Deb. 16, Vol. III. I6-0S-2004) Col. 210 

. Ins~lIation of Laser Trimming System in' 
VSSC 
(Deb. 8. Vol. II. 14-07-2004) 
Col. 251-53 

International Criminal Court 
(Deb. 18. \b1.1II, 18-08-2004)Col. 71-82 

International Guaranteee for Gas Pipelines 
passing through Pakistan 
(Deb. 14, Vol. III •. 22-07-2004) 
Col. 236-37 

Invention of Vaccine for AIDS 
(Deb. 18. Vol. III. 18-08-2004) 
Col. 334-36 

Modernisation of Refineries of Kenya and 
Yemen 
(Deb. 24. Vol. IV. 26-0S-2004) 
Col. 232-33 . 

Multi purpose National Identify Card 
(Deb. 17. Vol. Ill, 17-0S-2004) 
Col. 145-46 

N.A.F.E.D. 
(Deb. II. Vol. III. 19-07-2004) Col. 149 

National Power Transmission Network 
(GRIO) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 291-98 

Nee~ to give clearance to the proposal of 
the Government of Maharashtra for 
diversion of seventy eight hectares of 
forest land for enabling construction 
of Jambre Medium Irrigation Project 
(MUR377) 
(Deb. I, Vol. II. OS-07-2004) 
Col. 212-83 

Open Sky Policy 
(Deb. 23, \t>J. Iv, 2S"()8-2004) Col. 98 

Peace Talks on Kashmir Issue 
(Deb. 2. Vol. II, 06-07-2004) 
CoI.S6-8S 

Preventing Spread of Dengue 
(Deb. 18, Vol. III, 18-0S-2004) 
Col. 441-43 

Pricing of Fertilizers 
(Deb. 7. Vol. II, 13-07-2004) Col. 2SS 

Promoting Products of Companies 
(Deb. 13, Vol.llI,2I-07-2004)Col.IlS 

Railway Budget 2004-0S General 
Discussion and Demands for Grants 
on Account (Railways)-2004-05 
(Deb. 3, Vol. II. 07-07-2004) 
Col. 398-99 

Rated Capacity of Steel Plants 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 161-62 

Reconstruction of CCI 
(Deb. 14. Vol. III. 22-07-2004) 
Co1.217-IS 

Regularization of Illegal Alterations/ 
Additions in DDA Flats 
(Deb. 23, Vol. IV. 2S-0S-2004) 
Col. 291-93 

Secutiny of Companies by SEBI 
(Deb. 10, Vol. II. 16-07-2004) Col. 179 

Selling of MilklMilk Products in Trains! 
Stations 
(Deb. 14, Vol. III. 22-07-2004) 
Col. 100-01 

Setting up of Economic Growth Clusters 
(Deb. 12. Vol. III. 20-07-2004) 
Col. 100-01 

Shortage of Essential Medicines and 
Equipments 
(Deb. 8, Vol. II, 14-07-2004) Col. 40 

Special Assistance for Infrastructure 
Development in NER 
(Deb. 7, Vol. II. 13-07-2004) Col. 29-30 
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Strengthening of PDS 
(Deb. 1, Vol. II, 05-07-2004) 
Col. 208-09 

Study on Resources in Indian Ocean 
(Deb. 13, VoI.III,2I-07-2004)CoI.117 . 

Survey on Declining Water Level 

ADB Auiatlnc:e to India 
(Deb. 20, Vol. VIII, 20-08-2004) 
CoI.l69-70 

Agreement betwccn ICFRE and IDA 
(Deb. I, Vol. II, 05-07-2004) 
Col. 210-1 1 

(Deb. 6, Vol. II, 1 2-07-2004) Col. 86-89 Allotment ofLand to SafdarjungAirport 
Target for Power Gen.ration (Deb. 17, Vol. III,17"()8-2004)CoI. 290 

(Deb. 17, Vol. III, 17-08-2004) Athens Olympics, 2004 
Col. 395-96 (Deb. I, Vol. II, 05-07-2004) 

Testing of Nag Missile 
(Deb. 9, Vol. II, 1 S-07-2004) Col. 258 

Unification of Nagai and Area 
(Deb. 2, Vol. II, 06-07-2004) Col. 251 

Vacancies of Teaching and Non-Teaching 
Staff 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 321-24 

Valuation oflnitial Public Offerings 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 221-22 

Value Added Tax 
(Deb. 5, Vol. II, 09-07-2004) Col. 209 

CoI.14S-46 
Award to Anganwadi Workers 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 357-58 

CBIRaids 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 273-74 

Cess from Petroleum Products for dil 
Industry 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 341-43 

Changes in Lending Norms 
(Deb. 15, Vol. III, 23-07-2004) 
CoL 141-42 

Visit by PMs of Sri Lanka and Singapore 
(Deb. 23, Vol. IV, 25-08-2004) Companies Delisted by BSE 
Col. 706-09 (Deb. 10, Vol. II, 16-07-2004) 

Col. 171-72 
Visit of Foreign Dignitaries 

(Deb. 3, Vol. II, 07-07-2004) 
Col. 245-49 

Visit of Indian Delegaqtions Abroad 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 208-1 S 

Visit ofTourists to Jammu and Kashmir 
(Deb. I, Vol. II, 05-07-2004) 
Col. 245-46 

Mane.Sbrimati Nivedita 
Access Deficiency Charges 

(Deb. 13, Vol. III, 21-07-2004) Col. 4S2 

Accident at Tehri Dam 
(Deb. 17, Vol. III. 17-08-2004) 
Col. 190-91 

Constitution of National Steel Regulatory 
Commission 
(Deb. 2, Vol. II, 06-07-2004) 
Co1.318-19 

Construction Activities around Protected 
Monuments 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 148-49 

Consumer Awareness among Children 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 276-77 

Contract to US Subsidiary SAW Pipes by 
GAIL 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 270 
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Conversion of Salt Water into Drinking 
Water 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 7434S 

Cultivation ofGanja 
(Deb. II, Vol. III, 19-07-2004) 
CoI.1S4-SS 

Food Parks 
(Deb. 16, Vol. III. 16-01-2004) 
Col. 28S-I7 

Foreign Channels 
(Deb. 14, Vol. m. 22-07-2004) Col. 76 

Freedom to Oil Companies to Revise Price 
(Deb. 24, Vol. IV, 26-08-2004) 

Deaths due to Environmental Pollution Col. 3S9.Q) 
(Deb. 6, Vol. II, 12-07-2004) Health Care for Women 
Col. 327-28 (Deb. 8, Vo1.II,I4-07-20(4)Col. 46-50 

Decline in Employment Generati~n 
(Deb. 6, Vol. II, 12-07-20(4) Col. 4647 

Deficiency in Power Generation Capacity 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 13-18 

Development of Advance Jet Trainers 
(Deb. 9, Vol. II, IS-07-2004) 
Col. 220-21 

Development of New Satellite Cities 
Around Metropolitan Cities 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 99-100 

Employment Generated in Organised 
Private Sector 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 378-82 

Encountet in Gujarat 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 297-98 

Enforcement of Environmental Laws 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 192-93 

Extension of Twelfth Finance Commission 
(Deb. S, Vol. II, 09-07-2004) Col. 224 

Fake Killing in Siachen 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 428-29 

Fee for Examination of Films by CBFC 

Highway Projects 
(Deb. 3, Vol. II, 01-07-2004) 
CoI.IS9-62 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 394422 

Identifying Scientific Departments 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 379-80 

Increase in Air Fares 
(Deb. S, Vol. II, 09-07-2004) 
Col. 221-29 

Increase in Coal Prices • 
(Deb. 5, Vol. II. 09-07-2004) 
Co1.212-13 

Indians Languishing in Foreign Jails 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 265-10 

International Labour Organisation 
Conference 
(Deb. 1, VoI.II,OS-07-2004)CoI.13-14 

Introduction of Earthem Cup and Khadi 
in Trains/Stations 
(Deb. 9, Vol. II, IS-07-2004) 
Col. 13940 

Invention of Vaccine for AIDS 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 334-36 

(Deb. 24, Vol. lV, 26-01-2004) Linking of all Central Libraries 
Col. 235-37 (Deb. 24, Vol. IV, 26-08-2(04) Col. 248 

Fire/Blast in Ordinance FactproeslDepots Loans from Japan 
(Deb. 19, Vol. lII, 19-01·2004) (Deb. 10, Vol. II, 16-07·2004) 
Co1.162~ Col. 4244 
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M itching Animals 
(Deb. 2 I, Vol. IV, 23-08-2004) 
CoI.214-IS 

N.A.F.E.D. 
(Deb.II, Vol.III,19-o7-2004)CoI.149 

National Power Transmission Network 
.. (GRIO) 

(Deb. 7, Vol. II, 13-07-2004) 
Col. 29]-98 

National Reconstructions Crops Scheme 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 171-76 

National Sports Policy 
(Deb. 16, Vol. III, 16-08-2004) 
Co1.373-74 

Need to take steps to check the rise in 
price of yarn being used in the 
Powerloom Industry (MUR 377) 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 39S-96 

New System for Level Crossing 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 333-34 

Non-payment of Minimum Wages 
(Deb. II. Vol. III, 19-07-2004) Col. ]7-19 

Objections of Cellular Operators 
(Deb. 23, Vol. IV, 25-08-2004) 
Co1.463~ 

Patenting of Ancient Heritage in Foreign 
Countries 
(Deb. IS, VoI.Ill,23-07-2004)CoI.1S-I6 

Poor Sanitation in Government Hospitals 

Procurement of Con v"" 
(Deb. 8: Vol. II, 14-07-2004) 
Col. 247-48 . 

Project Report for Dharavi Slum 
Upgradation 
(Deb. 12, ~I. m, 20-07-2004) Col. 203 

Quantum of Mineral Reserves 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 487--90 

Reconstruction ofCCI 
(Deb. ]4, Vol. III, 22-07-2004) 
CoI.2]7-J8 

Restoration and Upkeeping of Heritage 
Monuments 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 77-82 

Restoration of Export Benefits under 
DEPB to Steel Industries 
(Deb. 20, Vol. Vm,2().()8~2004)CoI.103 

SAARC External Affairs Ministers' 
Conference 
(Deb. 18, Vol. III. 18-08-2004) Col. 53-55 

Satellite Survey and Aerial Photography 
to Locate Minerals 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 677-78 

Selling of MitkIMilk Products in Trains! 
Stations 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 100-01 

Setting up of Bureau of Energy Efficiency 
(Deb. 12, Vol. nI, 20-07-2004) Col. 43-44 

(Deb. 8, Vol. II, 14-07-2004) ShortageofNon-CokingPowerGradeCoaJ 
Col. 184-85 (Deb. 5, Vol.n,09-07-2004)CoI. 77-78 

Prawn Aquaculture 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 132-33 

Preservation and Promotion of Tribal 
Culture 
(Deb. 19, Vol. Ill, 19-08-2004) 
Col. 134-35 

Pricing of Fertilizers 
(Deb. 7, Votn, 13-07-2004)CoI.2SS 

Strengthening of PDS 
(Deb. I, Vol. II, 05-07-2004) 
Col. 208-09 

Transmission of Contract of VSNL and 
State owned GAIL 
(Deb. 14, VOl. nI, 22-07-2004) Col. 4-13 

Tripartite Agreement for Rural 
ElecIritiCltion 
{Deb. 17, \t)LDI, 17-OS-20(4) Col. 23-24 
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Unification oflliagaland Area 
(Deb. 2, \\>1. D, 06-07-2(04) Col. 25 I 

Value Addcd Tax 
(Deb. S, \\>1. D, ()9.()7-2004) Col. 209 

Visit of Foreign Dignitaries 
(Qeb. 3, Vol. It, 07-07-2004) 
CoI.24s-49 

Visit of IndiaR Delegations Abroad 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 208-15 

Ban on Advertisements of Liquor 
(Deb. 14, Vol. III, 22-07-2004) 
CoI.2~5 

Dam Under North Coal Project Zone, 
(Deb. 10, Vol. D,I6-07-20(4)CoI. 231 

Decline in Profits 
(Deb. 10, \\>L U,I6-07-20(4)Col. 269 

Foreign Loan for Development of Tourist 
PlIces 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 223-24 

Visit of Tourists to Jammu and Kashmir IFCI-PNB Merger 
(Deb. I, Vol. II, 05-07-2004) {Deb. IS, Vol. m,23-07-20(4) Col. 67 
Col. 24S46 

Maajbl. SIan Rajesb Kumar 
Ban on Non-BankinS Companies 

Implementation ofPMOSY in Jharkhand 
(Deb. 14, Vol. III, 22-07-2004) I 

Col. 126-27 
(Deb. 20,' Vol. VIII, 20-01·2004) Killing ofPcople by Leopards 
Col. 322-23 (Deb. II, Vol. UI, 19-07-20(4) Col. 60 

Extradition of Bhopal Gas Tra,edy 
Accused 
(Deb. II, Vol. III, 11-08-2004) 
CoL 343-45 

Failure of Meteorolosical Department 
{Deb. II, VoLDI,I8-08-20(4)CoI.34-37 

List of Essential Drup 
(Deb. 23, Vol. IV, 25-01-2004) 
CoLSOO-I3 

Mahabodhi Tomple as International 
Heritage 
(Deb. 24, Vol. IV, 26-08-2004) 
CoI.IS3-S4 

Need to solve dlc problem of scarcity of 
drinking water in Gaya, Bihar throuJh 
Centrally Sponsored Schemes 
(MUR377) 
{Deb. 23, VoL Iv, 2S-08-20(4) Col. 103 

0peniD& of Foreign BInkI 
(Deb. 20, w. vm.»48-20(4) Col. 229 

Maoj~SIln 

Advcrtiaemen1I on Pay aa.-a. 
{Deb. 14, W.m,22-074004)COI.64065 

Leasing out of Aircrafts 
(Deb. IS. Vol.m,23-07-20(4)CoI.2U 

~odemisation of Daltenganj Railway 
Station , 
(Deb. 9, Vol. II, I S-07-2004) 
CoL 307-08 

Oilseed Cultivation in Jharkhand 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 192-93 

Pennission to Pvt. Companies to increase 
the Prices of their Produces 
(Deb. 9, Vol. n, I S..()7-2004) Col. 199 

Power Tariff 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 212-28 

PropDSSO for Coal Mining Works in 
Bhandaria 
(Deb. 10, VoLD,I6-07·20(4)CoI.2S6 

Rate of Tax and Duty Levied on PeIro~ 
Diese3 and Kcroseno 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 75 

R.aaewal ofLiceneeI ofSwinuning Pooll . .,. 
(Deb. 12, Vol. Ill, 20-07-2004) 
CoI.lS8-S9 
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Reservation inAllounentofFlatslPlots in 
NOIDA 
(Deb. 24, \t)1.1Y, 26-08-2004) Col. 79 

Settina up of Telephone Exchange in 
Iharkhand 
(Deb. 8, \t)1. I1,14-07-2004)CoI. 77-78 

Soil Erosion due to Koel and Sone Rivers 
(Deb. 6, Vol. n,12-07-2004)CoI. 329 

Taxes Paid by Clubs 

Subsidy on K.erosene and Diesel to 
Fishermen 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 290-91 

Ma ... ncU, Sbri Babu La. 
Accidents in Mines 

(Deb. 10, Vol. n, 16-07-2004) Col. 38-39 
Development of Jain Pilgrim Place 

(Deb. 6, VOI.U,12..07-20(4)COI.240 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 211-12 Displacement from lharia 

(Deb. 15, Vol. III, 23-07-2004) 
Trade Relations with Mexico 

(Deb. 10, Vol. II, 16-07-20(4) Col. 95-96 
Manoj, Dr. K.S. 
Centrally Sponsored Schemes for 

Traditional Fishermen 
(Deb. 21, VoI.IY, 23-08-20(4) Col. 65-68 

General Budget-2004-2005 General 
Discussion - Contd. 

Demands for Orants on ACCOUnt -
(General) 2004-2005 - Contd. 

Demands for Excess Grants - (General), 
2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
CDI.S84-86 

• Minimum Export Price ofCoir 
(Deb. 20, VoL vm, 20-08-2(04) Col. 59 

Railway Budget 2004-2005-General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. '11, 13-07-2004) 
CoLS20-22 

CDI.277-78 
Inclusion of Castes in the List ofST 

(Deb. 2, Vol. II, 06-07-2004) 
Col. 163-65 

Institute of Hotel Management at 
lamshcdpur 
(Deb. 11, Vol.BI, 19-07-2004) Col. 113 

Lease of Forest Land 
{Deb. I, Vol. D, OS-07-2004) COl. 109 

Rehabilitation of Displaced Persons 
(Deb. 5, \t)L n, 09-07-2004) Col. 103 

Relics of lain and Buddha in 1harkhand 
(Deb. 9, \bl. n,IS-i»7-20(4)CDI. 81 

Shifting ofHeadquarten ofDVC 
(Deb. 7, Vol. II. 13-07-200.4) 
Col. 140-41 

Uranium Plant in 1harkhand 
(Deb. 3, Vol. II, 07-07-2004) 
CoL 106-07 

Reservation for SCslSTs and Backward Manadi, Sbrl Sudam 
Communities in Private Sector (Res.) 
(Deb. 10. Vol. II, 16-07-2004) 
Col. 385-87 

Rules and Regulations for Nunes 
(Deb. 19, Vol. III, 19-08-2004) 
CoL 139-40 

Sea Erosion 
(Deb. 16, Vol. III, 16-01-2004) 
CoI.17UO 

Allotment of Shops, Stalls and P.,.kina 
Lots to SCIST Handicapped 
{Deb. 17, Vol.BI, I 7-08-2004) Col. III 

Corruniltee on Poverty and Unemployment 
{Deb. II, VoLDI,l8-08-20(4)CoI.8s-16 

Reservation to SCalST • .t Pbylically 
Handk:apped 
(Deb. 17, Vol. III, 17..0· ... 2004) 
CoL34S 
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MedlylnD, Dr. Sabu Rao 

RAilway Budget 2004-2005 - General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 591-92 

Reservation for SCSlSTs and Backward 
Communities in Private Sector (Res.) 
(Deb. 5, Vol. 11, 09'()7-2004) Col. 355 

Meena, Shri Namo Nanin 

Animal Welfare Board ofIndia-Election 
(Deb. 16, Vol. Ill, 16-08-2004) Col. 522 

Meghwal, Shri KaUash 
Additional Funds for New Schemes 

(Deb. 3, VoI.II,07'()7-2604)CoI.161 
Agreement for Development of RAilways 

(Deb. 23. Vol. IV, 25-08-2004) 
Col. 606-07 

Allotment of Forest Land to Landless 
Persons 
(Deb. 11, Vol. III, 19.()7~2004) Col. 270 

Amendment in Constitution (74th 
Amendment)Act, 1992 
(Deb. 12, Vol. III, 20-07-2004) 
COI.204-0S 

Animals Menace in Delhi 
(Deb. 21, Vol. Iv, 23'()8-2004) Col. 71-72 

Assistance to Cooperative Banks 
(Deb. 10, Vol. II, 16-07-2004) Col. 56 

Ban on Exit Poll 
(Deb. IS, VoL m,23'()7-2004)CoL 38-39 

Child and Women Welfare Schemes 
(Deb. 7, Vol. II, I 3'()7-2004) Col. 291 

Children in Hazardous Activities 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 263-04 

Common Nuclear Doctrine amona India, 
China and Pakistan 
(Deb. 3, Vol. O,07-07-2(04)C01. 51 

Condition of Railway Workshops 
(Deb. 19, Vol. m, 19-01-2(04) Col. 383 

Constitution of Administrative Reform 
Committee 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 360-61 

Container Terminal at Jawaharlal Nehru 
Port Trust 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 258-59 

Corruption in MCD 
(Deb. 17, Vol. 111,17-08-2004) 
CoI.431-32 

Corruption in Public Sector Banks 
(Deb. 5, Vol. n, 09'()7-2004) Col. 1-10 

Crash of Aircrafts 
(Deb. 9, 'Vol. II, 1 S'()7-2004) Col. 40-44 

Cross Border IAtiltration 
(Deb. 2, Vol. II, 06-07-2004) Col. 83-84 

Cultivation ofBajra 
(Deb. 16, Voh Ill, 16-08-2004) 
Col. 292-93 

Decline in Ground WIlter Level • 
(Deb. I, Vol. II;OS-G7-2004) Col. 18-24 

Demand of Petroleum Products 
(Deb. 9, Vol. II,ls'()7-2004)CoI. 333 

Development of Infrastructure at Tourist 
Centres 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 372-73 

Development of Viable Cluster of Villages 
(Deb. 14, Vol. m, 22.()7-2004) Col. 37-38 

Disbursement of Money to Victims of 
Bhopal Gas Tragedy 
(Deb. 17, Vol. m, 17.()8-2004) Col. 27-28 

District Poverty Alleviation Project 
{Deb. 20 ... Vol. VOl, 2().()8-2004) Col. 61 

Drought Affected States 
(Deb. 16, Vol. III, 16-08-2004) 
CoJ:18-28 

Electronic Auction System 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 187 
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Employment Commission 
(Deb. 16, \t)I.III,I6-08-2004)CoI.463 

Expansion/Upgradation of SAIL 
(Deb. 7, Vol. II, 13-07-20(4) Col. 136 

Expenditure on Procurement 
(Deb. 6, Vol. II, 12-07-2004) 

• Col. 339-42 
Expon ,of Wheat and Rice 

(Deb. 6, \tl1.II,12·'()7-2004)Co1.61-62 
Foreign Tourists 

(Deb. 23, Vol. IV, 25-01-2004) 
Col. 397-400 

Free/Concessionsl Metro Rides 
(Deb. 23, \t)1.1V, 2S..()8-2004) Col. 237 

Madrasas Education 
-(Deb. 12, \b1.ID,20-.07-2004)Col.46 

Maharatna Status to BSNL 
(Deb. 3, \tl1.11, 07-07-2004) Col. 249 

Manpower in Railways 
{Deb. 19, \bI.W,19-08-2004)CoI.S7-S8 

Military Ties with USA 
(Deb. 14, Vol. III, 22-07-2004) Col. 229 

Monitoring of Prices of Essential 
Commodities 
(Deb. I, Vol. II, 05-07-2004) 
Col. 148-SO 

Monitoring Sy.tom by IOC 
(Deb. 24, \bl. Iv, 26-01-2004) Col. 103 

Implemen&ation of Rural Credit Package Navtatna Status to PSUs 
(Deb. 11, Vol. III, 19-07-2004) (Deb. 9, Vol. II, 15-07-2004) 
Col. 326-27 Co1.213-14 

Increue in Cu.lomer's Facilities 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 205-01 

New Accounting Guidelines 
(Deb. IS, Vol. 111,23-07-2004) Col. 209 

New Civil Aviation Policy 
Increase in Prices of Petroleum Products (Deb. 5, VOI.U, 09-07-2004) Col. 115 

(Deb. 9, Vol. II, 15-07-2004) 
Col. 430-31 New Foreign Trade Policy 

Indian Nationals Overstaying in Ottler 
Countries 
(Deb. 7, Vol. II, 13-07-20014) 
Col. 131-33 

Induction of Brahm os Supersonic Cru ise 
Missile 
(Deb. 24, Vol. IV, 26-08-2004) Col. 29 3 

Investment Commission 
(Deb. 5, VOI.U. 09-07-2(04) Col. 158 

Kelkar Repon 
(Deb. 20, Vol. VUl, 20-08-2(04) Col. 5:Z 

Law and Order Situation in Delhi 
(Deb. 7, Vol. II, 13-07-2004) 
eol.309-12 

Liberhan Commission 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 323-25 

ILicence Soupt by BSNL 
(Deb. 8, Vol. II, 14-01-20(4) Col. 270 

(Deb. 5, Vol. II, 09-07-2004) 
Col. 223-24 

New Schemes by LIC 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 164-66 

Non-Availability of Food-Items in PDS 
(Deb. II, Vol. 01, 19-07-2(04) Cot. 217 

Number of Consumer Courts 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 269-71 

Oil Wells in Barmer 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 240-41 

Opening CGHS Dispensaries in Delhi 
during 2004-05 
(Deb. a, Vol. II, 14-07-2004) 
Col. 238-40 

Pakistan's Control on Karail Peak 
(Deb..L \tlI.II, 15-07-2004) Col. 404 
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Parking Policy in Delhi 
(Deb. 17, Vol. m. 17'()8-2004) Col. 456 

Parking System 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 374-84 

Participation of Private Sector in Housing 
Projeets 
(Deb. 2, Vol. D, 06~7-2004) Col. 427 

Plan to Boost FOI in the Country 
(Deb. I S, Vol. III, 23-07-2004) 
Col. 232-33 

Policy on Ownership of Private Banks 
(Deb. I S, Vol. III. 23.()7-2004) Col. 85-87 

Prisoners Escaping from Custody 
(Deb. 7, Vol. II, 13-07-2004) 
CoI.2S8-39 

Promotion of Agriculture 
(Deb. 11, Vol. III, 19-07-2004) 
Col. ]09-10 . 

Promotion ofKhadi and Village Industries 
(Beb. 3, Vol. D, 07-07-20(4) CoL 262~ 

Promotion of Low Cost Housing 
(Deb. 2, Vol. II, 06-07-2004) 
CoL 308-09 

Prostitution 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 267-68 

Regularisation of Casual Labour 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 192-94 

RemovalofOnkial 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 292-93 

Restoring Single Premium Insurance 
Policy 
(Deb. 20, Vol. Vill, 20.0s-20(4)Col. 276 

Review of Power Projects 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 33S-36 

Seeurity and identification of Passenger 
Luggage in Trains 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 187-88 

Setting up of Ammonia Plant in Iran 
(Deb. 12, Vol. Ill, 20-07-2004) 
CoL 274-7S 

Shifting of Industries 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 40)-02 , 

Signing of Telecoft"l Agreement with 
Sr,Lanka . 
(Deb. 8, Vol. II, 14.()7-2004) Col. 36 

Small Savingi 
(Deb. 10, Vol. II, 16-07-2004) 
Col.2~ 

, 
Rain Insurance Scheme . Special Scheme for Population Control 

(Deb. 21, Vol. IV, 23-08-2004) . (Deb. 23,VoI. Iv, 2s-08-20(4) Col. 74-16 
CoL 207-09 Spending on AIDS Campaign 

Recruitment of Hockey players in BSNL 
(Deb. II, VoI.m,18.()8..2004)CoI.274 

Reduction.of AIrFares . 
(Deb. 20, Vol. VIII, 20-01-2004) 
·CoI.26U9 

Reforms in Health Soctor 
(Deb. 3, Vol. II, 07-07-2004) 
CoL 215-16 

Refiiaerated Vans for Carrying Vegetables 
(Deb. 14, Vol. m, 22-07-20(4) Col. 26 I 

(Deb. 18, Vol. III, 18-08-2004) 
CoI.I43-4S 

Steps for Smooth Driving on National 
Hiahways 
(Deb. 13. VoJ.m,21'()7-2004)CoI.214 

Strategy to Labour Reforms 
·(Deb. 6, Vol. II,. 12-07-2004) 
Col. 279-80 

SUIII' Quota for States 
(Deb. 1, Vol. II, 05-07-2004) 
Col. 215-11 
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Target of Core Banking Service Branches Export of Onions 
> (Deb. 10, Vol. II, 1~7-20(4) Col. 229 (Deb. S, Vol. II, 09.07-2004) Col. 94-95 

Task Force on Unemployed in Rural Areas 
(Deb. 19, Vol. III, 19-0S-2004) 
Col. 353-54 

, Tour Conducted by the Official 

Flood lind Drought Situation in the 
Country-(OUR 193) 
(Deb. 16, Vol. III, 16-0S-2004) 
Col. 643-44 

• (Deb. 17, Vol. Ill, 17-0S-2004) General Budget 2004-2005 General 
CoI~ 380-86 Discussion - Contd. 

•. 

Tourism Projects 
(Deb. I, Vol. II, 05-07-2004) 
Col. 246-4S 

Tourist Police for foreign tourists in De.lhi 
(Deb. 21, Vol. IV, 23-0S-2004) 
Col. 163-64 

Udavikaram Scheme for Disabled by IOC 
(Deb. 14, Vol. IU, 22-07-2(04) Col. 246 

Used Stamp Racket 
(Deb. 23, Vol. IV, 2S-0S-2004) 
Col. 726-27 

WTO Conference 
(Deb. S, Vol. n, 09-07-2(04) Col. IS-59 

Mehbl, ShriAJok Kumar 
Acquisition of Roads 

(Deb. 3, Vol. 11, 07-07-2(04) Col. III 
Appointment of Teachers in Kendriya 

Vidyalaya . 
(Deb. 2, Vol. II, 06-07-2004) 
Co1.16S~9 

, Benefit of Fifth Pay Commission to Police 
Personnel 
(Deb. 17, Vol. Ill, 17-OS-2(04) Col. 155 

Clearance of Power Projects 
(Deb. 17, Vol. Ill, I 7-OS-2(04) CoI.421 

Committee on Private Member's Bills and 
Resolutions-Second Report -
Presented 
(Deb. 24, Vol. IY, 26.08-2(04) Col. 387 

Credit Guarantee Fund Scheme for SSI, 
{Deb. 13, Vol. 1U,21-07-2(04) Col. 10-11 

Duplicate LPG Cylinders 
(Deb. 24, Vol. IV, 26.08-2(04) Col 44-45 

Demands for Grants on Account -
(General) 2004-200S-Contd. 

Demands for Excess Grants - (General), 
2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
CoI.S04.o7 

Need to undertake repair work on the 
National Highway between Paswan 
Chowk and Musarigharari via Jandaha 
in Hajipur, Bihar and ~Iso strenpen 
the bridges on Baya and Noon rivers 
(MUR377) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 422-23 

New Muter Plan for Delhi 
(Deb. 12, VoI.ID. 20-07-2(04) Col. 9 

Promotion of Agro and Rural Industries 
(Deb. 8, Vol II, 14-07-2(04) Col. 8 

Promotion of Organic Farming 
(Deb. 21, Vol. IV, 23-0S-2004) 
Col. 209-10 

Purchase of Aircraft 
(Deb. 20, Vol. ~20-08-2(04)CoI.13 

Railway Budget 2004-200S-General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-200'4) 
Col. 583..s5 

Situation in Iraq (OUR 193) 
(Deb. 2, Vol. II, 06-07-2004) 
CoI.S09-10 

T and D Losses 
(Deb. 2, Vol. II, 06-07-2004) 
CoL2SUO 
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Mebta, Sbri Bbuvaneshwar Pnlld 
Allotment of Bookstalls at Stations 

(Deb. 19, Vol. III, 19-08-2004) Col. liS 
Community Development by CIL 

(Deb. S, \t>J. II, 09-07-2004) Col. 99 
Completion ofKodanna--Ranchi Railway 

Line in lharkhand 
(Deb. 9, ~1. II, ] 5-07-2004) Col. 33] 

Concessional Prices for lharkhand 
Fanners 
(Deb. I, Vol. II,OS-07-2004) Col. 133 

Constitution of CAMPA 
(Deb. 2]. Vol. IV. 23-08-2004) 
Cel.138-40 

Construction of Stadium in Hazaribagh 
(Deb. 21, Vol. Iv, 23-08-2004) Col. 3n 

Deal between India and Iran for Purchase 
of LNG 
(Deb. 14, Vol. III, 22-07-2004) Col. 203 

Delivery System of Funds 
(Deb. 13, ~I.III, 21-07-2004) Col. 29 

Development ofSSI Units 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 193-94 

Development of National Hiahways 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 244-45 

Farmers Benefitted underNAIS 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 204-08 

Gold/Silver Seized by RPF in Rajdhani 
Express 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 348-49 

Increase in Prices of Petroleum Products 
(Deb. 9, Vol. II, 15-07-2004) Col. 6-7 

International Conference on UN and the 
NcwThreatJ 
(Deb .. 13, Vol. III, 21-07-2004) 
CoI.B4-85 

Irregularities by Bookstall Contractors 
(Deb. 24, \b1.Iv, 26-08-2004) Col. 258 

Irrigation Capacity in lharkband 
(Deb. I, Vol. II, 05-07-2004) 
Col. 202-03 

Land Acquired by Government at Bokaro 
SteelPlanl 
(Deb. 17, Vol. Ill, 17-08-2004) 
Col. 189-90 

Loss in CIL Subsidiaries 
(Deb. 23, Vol. IV, 25-08-2004) 
COI.S80-81 

Mercury Poisoning Threat to Capital 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 240-41 

Need to advise the Government of 
Jharkhand to conduct the Panchayat 
Elections in the State at an early date 
(MUR377) 
(Deb. I, Vol. II, 05-07-2004) 
Col. 282 

New Law to Replace POTA 
(Deb. 23. Vol. IV, 25-08-2004) 
Col. 157-58 , 

Rail Line between Koderma and Oiridih 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 334 

Railway Budget 2004-05-General 
Discussion and Demands for Grants 
on Account- (Railways) 2004-05-
Contd. 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 295-99 

Release of Rabbits and Pigs into Saqjay 
Gandhi National Park 
(Deb. II, Vol. Ill, 19-07-2004) 
Col. 126-27 

Revival Package for ECL and ctber Coal 
Companies 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 64-66 

SAARC Communication Ministers' 
Conference 
(Dob. 13, Vol. III. 21-07-2004) 
Col. 229-30 
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Seminar on Alternative Strategies for 
Development 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 75-76 

Setting up of a Thermal Power Project in 
Iharkhand 
(Deb. 2, Vol. II, 06-07-2004) 
Col. I 67-6S 

Restaurant on Lease in Pragati Maidan 
(Deb. 20, Vol. VIII, 20-0S-2004) 
CoI.202~ 

Standing Committee on Human Resource 
Development-One-Hundred Fifty-
second Report- Presented 
(Deb. 24, Vol. IV, 26-08-2004) 
CoI.3SI 

Setting up of New Medical Colleges Tipaimukh Dam 
(Deb. 3, Vol. II, 07-07-2004) (Deb. 21, Vol. IV, 23-0S-2004) 
CoL 225-27 CoL 145 

Special Package to HEC, Ranchi 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 209-10 

Special Packages for Jharkhand 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 135 

Strengthening of PDS 
(Deb. I, Vol. II, 05·07·2004) 
Co1.20S-09 

Strengthening ties with Japan 
(Deb. 23, Vol. IV, 2S-0S-2004) 
Col. 720 

Supply ofPollutedlDirty Drinking Water 

Mishra, Dr. Rajesh 
Allotment of Land on Lease by DDA to 

Societies 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.IS7 

Cooperative Sugar Mills . 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 142 

Coordination between CDI Authorities 
and Local Police 
(D.b. 23, Vol. IV, 25-01-2004) 
CoL 407-48 

Discovery ofMurnmita 
(Deb. 7, Vol. II, 13-07·2004) (Deb. 19. Vol. III. 19-01.2004) 
Col. 149-150 

CoL 133·34 
TheftinPNB 

(Deb. 20, Vol. VlIJ, 20-0S-2004) Drought Affected States. 
Col. 223-25 (Deb. 16, Vol. III, 16-0S-2004) 

Col. 25 
Transmission of Contract of VSNL and 

State owned GAIL 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 10-11 

Meinya, Dr. nokehom 
Rail Line between Diphu and Karong in 

Manipur 
(Deb. 19, Vol. III. 19·08-2004) 
Col.20S 

Reservation for SCslSTs and Backward 
Communities in Private Sector (Res.) 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 382-84 

Failure to Provide FoodpaiRs 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 393 

Fund for Research in Sugar 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 242 

Generic Drugs 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 31·32 

IDBI in Bankina s.vice 
(Deb. 20, Vol. VIII, 20·0S-2004) 
Col. 326-27 
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Illegal Consignment 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 279-80 

Letter oflntent for DTH Telecast 
(Deb. 19, Vol. Ill, 19-08-2004) 
Col. 2SO-5 I 

Licenses to Sex Workers 

Sugarcane Price Policy 
(Deb. 16, Vol. III. 16-08-2004) 
Col. 316-17 

Mistry, Sbrl MadbUludaa 
Compensation to Familities of Para-

Military Forces from Kargil Fund, 
(Deb. 17, Vol. Ill. 17-08-2904) 
Co1.l73-7S (Deb. 17, Vol. III, 17-08-2004) 

Col. 344-45 DiUing of Canal 
(Deb. 19, Vol. III, 19-08-2004) 
CoL 83 Locust Detected by DPPQS 

(Deb. 16, Vol. III, 16-08-2004) 
Col. 328 

Manufacturing of Air Defence Ship 
(Deb. 24, Vol. IV, 26~08-2004) 
Col. 105-«; 

Meghdoot Cards 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 241-42 

NCERTTeXl Books 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.3]5~]6 

Power of Panel ChairmanlSub-CommiUees 
of Export Council 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 251-59 

Purchase of Aircraft 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 9-14 

Railway Budget 2004-2005-Oeneral 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
CoI.S46-48 

Second National Conference on Steam 
t.o<:omotives 
(Deb. 24. Vol. IV, 26-08-2004) 
Col. 241-42 

Setting up of a Defence Modernisation 
Fund 
(Deb. 19. Vol. III. 19-08-2004) 
CoL365~7 

Flood and Drought Situation in the 
Country-(DUR 193) 
(Deb. 16, Vol. III. 16~08-2004) 
Col. 553-58 

General Budget,.2004-2005 General 
Discussion - Contd. 

Demands for Grants on Account -
(General) 2004-2005 - Contd. 

Demands for Excess Grants - (General). 
2001-2002 
(Deb. 12. Vol. III. 20-07-2004) 
CoL 487-91 ' 

Need to appoint technical and programme 
staffat Himmatnagar AIR Station so as 
to make it operational (MUR 377) 
(Deb. 23, Vol. IV, 25-08~2004) 
Col. 798-99 

Need to construct a rail over-bridge on 
Level Crossing No. IliA at 
Himmatnagar on Himmatnagar-
Ahmedabad Metre-Gauge "railway line 
in Gujarat(MUR 377) 
(Deb. 2. Vol. II, 06-07~2004) 
Col. 471-79 

Need to sanction the requisite amount to 
extend the Kapadvanj-Modua broad 
pup railway liue in Western Railway 
Division to Shamlaji road (MUR 377) 
(Deb. 8. Vol. II. 14-07-2004) 
CoL 345-46 

Railway Budget 2004-200S-General 
OileUliion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7. Vol. II. 13-07-2004) 
Col.S42-43 
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Reduction in Annual Plan 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 232-38 

Regularilation of Encroachments on 
Forest Land 
(Deb. )6, Vol. III, 16-08-2004) 
Col. 41-42 

Reservation for SCslSTs and Backward 
Communities in Private Sector (Res.) 
(Deb. 10, Vol. II, 16-07-2004) 
CoI.3S8-63 

Demand and Supply of Power 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 148-60 

Development of North Eastern States 
(Dob. 2, Vol. II, 06-07-2004) 
Col. 250 

Eradication of Polio 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 98 

Export of Motor Vehicles 
(Deb. 5, Vol. II, 09-07-2004) 

SelIing of Fake Seeds Col.) 17-19 
(Deb. )6, Vol. III, 16~08-2004) ExportofSoftwares 
Col. 67 b (De. 8, Vol. II, 14-07-2004) 

Situation in Iraq (OUR 193) Col. 55-56 
(Deb. 2, Vol. II, 06-07-2004) Export of Steel and Iron 
CoI.507~ (Deb. 7, Vol. II, 13-07-2004) 

Modi, Sbrl Sushi) Kumar 

Bhagalpur-Kahalpon NH-80 
(Dtb. 13, Vol. III, 21-07-2004) 
Col. 130 

Blacklisted Telecom Firms 
(Deb. 8, Vol. II, 14-07~2004) 

Col. 233-34 
Budget/Funds of Panchayats audited by 

C&AG 
(Deb. )4, Vol. III, 22-07-2004) 
CoI.I02'()3 

Construction of ASH-DYKE 
(Deb. 17, Vol. III. 17-08-2004) 
Col. 142-43 

Conversion of Broad Gauge from Metre 
Gauge 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 107-08 

Death of Children Due to Malnutrition 
(Deb. 18, Vol. III, 18·08-2004) 
Col. 141-42 

Defaulten of Loan 
(Dob. 20, Vol. VIII, 20-08-2004) 
Col. 169-70 

Col. 299-306 
Extension of Runways . 

(Deb. 15, Vol. III, 23-07-2004) 
Col. 57 

Flood and Drought Situation in the 
Country-(DUR 193) 
(Deb. 16, Vol. III, 16-08-2004) 
Co1.5a5-89 

Foreign Trips by Government Official 
(Deb. 12, Vol. Ill, 20·07-1004~ 
Col. 204 

Grants to State Univers.ities 
(Deb. 7, Vol. II. 13-07-2004) 
Col. 91-93 

Implementation ofNSLRS 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 52·53 

Import oflron and Steel 
(Deb. 12. Vol. III. 20-07-2004) 
CoI.I04'()8 

Indian Assistance for ResolvinS Maoilt 
Problem 
(Deb. a, Vol. II, 14-07-2004) 
Col. 21 



532 LOK SABHA 

Inoperation ofHCL 
(Deb. 10, Vol. II, 16-07-2004) 
Col. I 1S-16 

Interest of Loans Sanctioned to Bihar 
(Deb. 20, Vol. VIII, 20-01-2004) Col. 217 

Introduction of Direct to Home Service 
(Deb. 19, Vol. IU, 19-01-20(4) Col. 7 

Libcralised FDI Policy 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 110-81 

Licences for opening of Petrol PumpI.t 
Gu Agencies 
(Deb. 19, Vol. III, 19-01-2004) 
CoJ.l4344 

Modernisation ofRefanerics 
(Deb. 9, Vol. n, 15-07-2004) 
CoJ.143-46 

Need to check recurrent floods in Banke 
district of Bihar and eoaure adequate 
relief meuum to ~e affected people 
(MUR377) 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.411-12 

Opening ofOftices ofiOC 
(Deb. 9, Vol. II, 15-07-2004) Col. 399 

Opening ofSainik Schools in Bihar 
(Deb. 14, VoI.IU,22-07-20(4)CoI.6S 

Optimum Utilisation of Capacity of 
Telephone Exchan,es 
(Deb. I, Vol. n.14-07-20(4)CoI. 142 

Outstanding Du~s of NT PC on SEBs 
(Deb. 12, Vol. III, 20-07-2004) 
Co1.290-92 

Flood situation in Bihar and Assam-{Sub) 
(Deb. 6, Vol. n, 12-07-2004) Col. 428-29 

Reported reduction in interest rate of 
Employees Provident Fund from 9.5 
percent to 1.5 percent and steps taken 
by the Government in regard thereto 
(CA) 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 491-96 

Reservation for women in Pancbayats 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 197-98 

RUf!lI Electrification, 
(Deb. 2, Vol. II. 06-07-2004) 
Col. 319-26 

Sick Tea Ellates 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 194-96 

Smuulin, of Narcotics 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 349-50 '. Stealing of Oil from Pipelines 
(Deb. 9, Vol. II, 15-07-20(4)CoI. 11-19 

Transfar of Technology for 
Manufacturin& ofSukhoi-30 MK-I 
(Deb. 14, Vol. Ill, 22-07-20(4) Col. 240 

M .... "Sbri Klisb.a Munri 
Action Plan for Empowerment of Certain 

Communities in Madhya Pradesh 
(Deb. 23, Vol. IV, 25-0a-2004) 
Col. 123-24 

Beedi Workers 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 280-81 

Production of Minerals Expert Panel for EPF 
(Oeb; 5, Vol. II, 09-07-2004) (Deb. 21, Vol. 1V,23-08-20(4)CoL 283 
Col. 103-05 Financial Assistance to Madhya Pradesh 

Railway Budget 2004-05 General (Deb. 23, Vol. IV, 25·01.2004) 
Discpssion and Demands for Grants I Col. 341-42 
on Account (Railways)-2004-05 Ouidelines for NPA 
(Deb. 3, Vol. II, 07-07.2004) I (Deb. 20, Vol·. VIII, 20.01·2004) 
Col. 333-46 Col. 29-30 
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New Policy for SSI Sector 
(Deb. II, Vol. m,I8-0I.20(4)CoI. 52·53 

Pollution Control under Clean 
Development Mechanism 
(Deb. 21, Vol. IV, 23-08-20(4) Col. J 15 

Railway Budget 2004·2005 - General 
Discussion and Demands for Grants 
on Account (Railways) 2004·2005 
(Deb. 7, VoI.I1,13-07·2004)CoI.672 

Mohale, Shri Punnu Lal 
Amendments to EIA and CRZ 

Notifications 
(Deb. 21, Vol. IV, 23·08·2004) 
Col. 179-80 

Arrest of Doordarshan Officials 
(Deb. 9, Vol. II, 15·07·2004) 
Col. 286-87 

Assisrance to Chhattisgarh under NPRPD 
{Deb. 24, Vol. IY, 26-08·2004) Col. n·78 

Atrocities Against DaHts 
(Deb. 14, \bI.III,22-07-2004)CoI. 97-98 

Cell Phone Service ofBSNL 
(Deb. I, Vol. II, 14-07-2004) Col. 97 

Centres for Procurement of Paddy 
(Deb. I, Vol. D,05-07-20(4)CoI. 209-10 

Corruption Cases in MTNL and BSNL 
(Deb. II, Vol. III, 11-08-2004) 
Col. 211-301 

Development ofTourism 
(Deb. II, Vol. III, 19-07·2004) 
Col. 134-31 

Disposal of Hospital Waste 
{Deb. 18, VoL 1II,18-08-2004)CoI.49-S0 

Environmental clearance to NTPC Projects 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 379-80 

Financial Package ofChhattisprh 
(Deb. 3, Vol. II, 07·07·2004) 
CoI.171·72 

Grant to Chhattisprh under Prohibition 
Scheme 
{Deb. 24, Vol. IV, 26-08-20(4) Col. 219 

Inclusion of Satnami Caste in Another 
Schedule 
(Deb. 9, Vol. II, 15·07·2004) 
Co1.417-11 

Income Tax Exemption to Institutions 
(Deb. 10, Vol. J1,16-07·20(4)CoI. 87 

Income Tax Exemption to Social 
Institutions 
(Deb. IS, Vol. III, 23·07·2004) 
Col. 93·95 

Medical Diploma Course 
(Deb. 18, VoI.ID, 18-08-2004) Col. 46S 

Merger of Rural Banks 
(Deb. 10, Vol. II, 16-07·2004) 
Col. 201-02 

Murder of Senior Citizens in Delhi 
(Deb: 2, Vol. II, 06·07·2004) 
CoI.IJO..34 

Need 10 accord the status of a Central 
University to Guru Ghasidas University 
in Bilaspur district, Chhattisgarh 
(MUR3n) 
(Deb. 13, Vol. 111,21-07·2004) 
Col. 502-03 

Nehru Yuvak Kendras 
(Deb. 16, Vol. III, 16·08·2004) 
Col. 124·28 

Pending Proposals under ADIP 
(Deb. 24, Vol. IV, 26·08·2004) 
Col. 319-20 

Piggery Scheme in Chhattisgarh 
{Deb.2I, VoI.1Y,23-01-2004)CoI. 162 

Promotion of Horticulture Sector 
(Deb. I, Vol. II, 05-07-2004) Col. 8-9 

Promotion ofIndian Systems of Medicine 
and Homoeopathy 
(Deb. 8, Vol. II, 14-07·2004) 
Col. 240-41 

Railway Budget 2004·2005 - General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 646-47 
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Railway Projects of Madhya Pradesh and 
Chhattjsgarh 
(Deb. 14, Vol. III, 22-01.2004) 
CoL2II-23 

Railway Recruitment Policy 
(Deb. 9, \bL II, I 5'()7-2004) Col. 379 

Rehabilitation Package for Tribals 
(Deb. 12, \b1.1U,20-07-2004)CoI. 102 

Reservation for SCslSTs and Backward 
Communities in Private Sec:tor (Res.) 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 392-94 

Review of Criteria for Telephone Rentals 
(Deb. 8, Vol. II, 14-07-2004) 
CoI.20S.()6 

Revision in RatclTariff 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 116-17 

Safeguarding Weavers Interest 
(Deb. IS, Vol. Ill, 23-07-2004) 
Co1.17S-80 

&:herne for Development of Backward 
States 
{Deb. 13, \bl.m,21'()7-2004)CoI.182 

Visit oflndiln DelegationsAbroad 
(Deb. 3, Vol. II, 07-07-2004) 
CoI.201-IS 

Mohan. 51ui P. 
Cases of Death ofIndians Abroad 

(Deb. 23, Vol. IV, 25-08-2004) 
CoI.S23-28 

Need to allocate Rs. 96 crore to expedite 
the doubling of the Madurai-Dindigul 
railline(MUR371) 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 4S()'5 I 

Need to set up a Central Government run 
hospital in Madurai, Tamil Nadu 
(MUR311) 
(Deb. 16, Vol. III, 16-08--2004) 
COI.~S-46 

Need to set up an InfonnIlion Technology 
Development Park at Medurai, Tamil 
Nadu (MUR 377) . 
(Deb. 12, \bl. m, 2()'()7-2004) Col. 326 

Railway Budget 2004-2005 - otneral 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 47()" 72 

Schemes for Employment in Rural Areas MolId. 'nlbir, Sbrl 
(Deb. 9, Vol. II, 15-07-2004) 
CoI.431-36 Child Mortality Rate in Government 

Supply of Nutritious Food 
(Deb. I, Vol. II, 05-07-2004) 
Col 14244 

Hospitals 
(Deb. 18, \bI.W, 18.()8-2004) Col. 19 

Facilities in Banks 
(Deb. 20, Vol. vm,20..08-2(04)CoI.I77 

Threat to Ganga Water Failure ofTPDS 
(Deb. 21, Vol. IV, 23-08-2004) (Deb. 16, Vol. III, 16-08-2004) 
Col. 389-90 Col. lS()'S 1 

Unani Medicine for AIDS. 
(Deb. 23, \b1.1V,25-08-20(4)CoI. 608 

Vacancy of Posts Reserved for SCslSTs 
(Deb. S, Vol. II, 09-07-2004) 
Col. 116-17 

Vilupur-Mun.eli-Pondi u National 
Jtiahway 
(Deb. 3, Vol. II, 07-07-2004) 
Co •. M ' 

Functionina of Telephone ExchanSes in 
UuarPndesh 
(0 .... 18, Vol. III, 18-08-2004) 
CoI.I04-0S 

Performance ufRRBI 
(Deb. 5, \\)I. D, 09.()7-2004) Col. 34 

SeUina up ofBrs Towers 
(Deb. .1, Vol. III, 11-01-2004) 
Col. 361.Q 
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Shortage ofSIM Cards 

(Deb. 23, Vol. IV, 25·01·2004) 
CoI.S29--30 

Status of ongoinl Rail Projects 
(Deb. 24, VoL Iv, ~8-20(4) Col. 90-96 

Mohite, Shrl Suboclb 
Allotment of Land to Landless People 

RaiJway Budget 2004-200S-General 
Discussion Md Demands Tor Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13.07-2004) 
CoI.S39-40 

Reforminl United Nations 
(Deb. 3. VoI.1I,07~7-20(4)CoI.III-12 

(Deb. J9, Vol. III. 19-08-2004) Simplific:ationot'EnviromnentalClearance 
Col. 14546 Procedure 

Construction of overbridps to connect {Deb. 6, Vol. D, J2~7-2(04)CoI.4-14 
Central Avenue with Western end of Telecommunication Services in Wpt 
NaaPur Railway Station Bengal 
(Deb. 24, Vol. IV, 26-08-2004) (Deb. I, \'01.11, J4-07-2(04)CoI.67 
Col. 24647 

Defllulters of Loan 
Wage Board for Journalists 

(Deb. II, VoL m, 19-07-20(4) Col. 89-90 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 169-70 Moortby,ShrlA.iC. 

Development and Welfare Works by WCL Air India Subsidiary 
(Deb. 23, Vol. IV, 25.08-2004) (Deb. 10, Vol. U,I6-07·20(4)CoI. J97 
Col. 741-44 Conservation of Lakes 

Expenditure on Research and (Deb. 6, Vol. II, J2-07-2004) 
Development Co1.33J~32 

(Deb. 23, Vol. IV, 2S-08-2004) Debt Recovery Tribunal in Tamil Nadu 
CoI.668-69 (Deb. 10, Vol. II, 16-07-2004) Col. ISS 

Introduction of Direct to Home Service 
(Deb. 19, Vol. JU, 19~8-20(4) Col. S-6 

Preservation of Rock-Cut Caves in 
Maharashtra 
(Deb. 19, Vol. Ill, 19-08-20(4) Col. 271 

Quality of Food in TrainslStations 
(Deb. 24, Vol. Iv, 26-08-20(4) Col. 4-12 

Review ofWorkina ofBHEL 
(Deb. 24, Vol. Iv, 26-08-20(4) Col. 86-18 

Study on storage and dillribution 
(Deb. 21, Vol. Iv, 23-Oa.20(4) Col. 170 

Subsidy Received by lama Phoaphate, 
M.P. 
(Deb. 23, Vol. IV, 2S-01·2004) 
CoL270-1l 

MoIaII,Slarl ....... 

FIke Killing iii Saichcn 

Dry Land 
(Deb. I, Vol. n, 05~7-2(04) Col. 139 

Establishment of Virtual Private Network 
(Deb. 18, Vol. m, I 1-08-20(4) Col. 94 

Expansion "fEnnore Port 
(Deb. 3, Vol. II, 07-07.2004) 
Col. 139-40 

Express Way in T.N. 
(Deb. 18, Vol. In, 11-08-2(04) Col. 263 

Harassment of. Indian Fishermen by 
Sri ...... 
(Deb. I, Vol. II, 14-07-20(4)CoI. 140 

HOIIII Building Advance 
{Deb. 10, VoL n. I 6-07.20(4) Col. 13 

InduItry StaIus to Agriculture 
{Deb. 21, VoLIY,23-08-20(4)CoI. 70 

(Deb. 9, Vol. II, 15·07·2004) InVll1ment In Power Sector 
Col. 428-29 {Deb. 2, ~I. n. 06-07-20(4) CoL 233 
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Irrigation Schemes 
(Deb. 21, ~I.IV,23-08-2004)Col.2S2 

Launching of Second Green Revolution 
in Agriculture 

I Setting up of Small Industries Service 
Institute 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 198-99 

(Deb. I, ~1.U,05-07-2004)Cot. 86 Setting up of Youth Hostels in T.N. 
Loan to Film Producers (Deb. 6, VOI.U, 12-07-2004) Col. 271 

(Deb. 20, Vol. VIII, 20-08-:2004) Siddha System 
Col. 242-46 (Deb. 8, VoI.II,14-07-2004)CoI.219 

Model Drivers' Training School 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 583-84 

National Library for Ancient Scriptures 
(Deb. 9, ~I.U, 15-07-20(4) Col. 66 

New Commission for Central State 
Relationship 
(Deb. 7, Vol. II, 13-07-20(4) Col. 110 

Opening of Branches ofNABARD 
(Deb. IS, ~I.III, 23-07-2004) Col. 43 

Pending Projects 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 116-82 

Plight of Indian Labourers Abroad 
(Deb. II, ~1.1Il, 19-07-2(04) Col. 36-37 

Production and Consumption of Natural 
Rubber 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 69-70 

Progress in Non-Conventional Energy 
SOLlrces 
(Deb. 2, Vol. II. 06-07-2004) 
Col. 337-42 

Promotion of Tamil Lanauale 
(Deb. 2, Vol. II, 06-07-2004) 
CoL 212-83 

Reduction IrrSTD Rates 
{Deb. 3, 'kl. 0,07-07-2004) Col. 69 

Reservation for Most Backward Cutes 
(Deb. II, Vol. m, 18-08-20(4) Col. 445 

Setting up of Book Banks 
,(Deb. 2, ~1. n, 06-07-20(4) Col. 103 

Setting up ofNldonaI Commiuion for 551 
(Deb. I, 'kl. D, 14-07-20(4) Col. 65~ 

Sixth Pay Commission 
(Deb. 5, Vol. II, 09-07-2004) Col. 214 

Special Economic Zone 
(Deb. S, ~1.1I, 09-07-2004) Col. 48-50 

Supply ofCNG for Control of Air Pollution 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 186-87 

Survey for Construction of Houses 
(Deb. 9, VOI.U, 15-07-2004)CoI. 194 

Tourism Development in Tamil Nadu 
(Deb. I, Vol. II, 05-07-2004) 
Col. 206-07 • 

U.N. Charter of Right of Children 
(Deb. 17, Vol. III, 17-08-2(04) Col. 197 

Urban Population 
(Deb. 17, Vol. m, 17-08-20(4) Col. 79 

Voting Rights to NRIs 
(Deb. 5, Vol.lI,09-07-2004)CoI. 166 

Mufti,Ms. Mehbooba 
General Budget-2004-2005, General 

Discussion - Contd. 
Demands for Grants on Account -

(General) 2004-2005 - Contd. 
Demands for Excess Grants - (General), 

2001-2002 
(Deb. 12, Vol. Ill, 20·07·2004) 
Col. 523·29 

Handloom Industry 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 31 

Indus Water Treaty 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 219-20 
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Railway Budget 2004-2005-General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
CoI.557~ 

Rehabilitation ofShahtoos Shawls Traders 
(Deb. 21, Vol. lV, 23-08-2004) 
Col. 424-25 

Salal and URI Hydro Power Projects 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 14748 

Share of Power from Bhakra Nangal Power 
Project 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 298-99 

Mukeem, Mohd. 
Anti TB Combinations 

(Deb. 23, Vol. Iv, 25-08-2004) Col. 762 
Anti-Corruption Drive in DDA 

(Deb. 17, Vol. III, 17-08-2004) 
Col. 148-50 

Availability of Medicines 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 366-67 

Cancellation of Licence ofR.eliance 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 288-89 

Combating AIDS 
~Deb. 23, Vol. IV, 25-08-2004) 
Col. 54244 

Indian Labourers Abroad 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 370-71 

Infiltration in Jammu and Kashmir 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 99-101 

La60ur Organisation registered in Country 
(Deb. 16, Vol.lII, 16-08-2004) Col. 412 

Overcharging of Drugs 
(Deb. 17, Vol. III, 17-08-2004) 
CoI.l71-72 

Procurement of Wheat 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 224-25 

Railway Budget 2004-2005 - Gen~ral 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, VoI.II,13-07-2004)CoI.600 

Recognised Private Hospital and Nursing 
Homes 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 218-22 

SCs Appointed in Government Services 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 693-95 

Status of Ongoing Rail Projects 
(Deb. 24, Vol. Iv, 26-08-2004) Col. 90-96 

Sugar Production 
(Deb. 21, V01. IV, 23-08-2004) 
Col. 190-93 

UnderlOver Invoicing Cases against Drug 
Companies 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 167-68 

Waiting List for Landline and Mobile 
Phone Connections 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 183-88 

Mukherjee, Shri Pranab 
Fire Incident at a Nursery School in 

Kumbakonam, Tamil Nadu 
(Deb. 10, Vol. II, 16-07-2004) Col. 332 

Introduction of Direct to Home Service 
(Deb. 19, \\>I.ID,19-08-2004)CoI.15 

Munshl Ram, Shrl 
Committee on SGRY 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 163-64 

List of Essential Drugs Dues of Sugar Mills 
(Deb. 23, Vol. IV, 25-08-2004) (Deb. 21, Vol. IV, 23-08-2004) 
Col. 500-13 Col. 151·52 
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Freedom to Oil Companies to Revise Price 
(Deb. 24, Vol. IV, 26-08-2004) 
0>1.35~ 

Need to utilize the amount accruing from 
Small Savings Schemes in Bijnore 
District~ UttarPradesh for Local 
Development ofdte area (MUR 377) 

"{Deb. 16. ~l.In.I~8-20(4)0>1.S47 

SelfHelp Group Scheme 
(Deb. 23, VoL IV. 25-08-2004) 
0>1.587-89 

Compensation to the Families of Victims 
of Wild Animals 
(Deb. 16, Vol. III, 16-08-2004) 
Co1.337-42 

Delivery System of Funds 
(Deb. 13. ~1.m.2I-07-20(4)CoI.24 

Economic Package to States 
(Deb. 20. Vol. VIII. 20-08-2004) 
Col. 291-92 

Eradication ofMaJaria. Kala-Azar and T.B. 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 517-20 Selting up ofNcw ItldustrieslSSls 

(Deb. 20, Vol. VIII, 20-08-2004) Flood Affected States 
Col. 137-38 (Deb. 21, Vol. IV, 23-08-2004) 

CoL 2 16-20 
Special Package for Promotion ofSSI 

(Deb. 23. Vol. IV. 25-08-2004) FloodControlProjects 
Col. 647-41 (Deb. 16. Vol. III, 16-08-2004) 

0>1.434-35 
Violation of Labour Laws Pund for Rashtriya Arogya Nidhi 

(Deb. 21. Vol. IV, 23-08-2004) (Deb. 23. Vol. IV. 25-08-2004) 
Col. 425-26 CoL 686-88 

M1Itlllu, SIIrl He .... 

Amount Allocated and Spent 011 Income 
Generating Projects . 
(Deb. 23. Vol. IV. 25-08-2004) 
Col. 326-28 

Amount of AuiItlnCe under Indira Aw .... 
Yoj_ 
(Deb. 14. Vol. III. 22-07-2004) 
Col. 103-06 

Anti-Corruption Drive in DDA 
(Deb. 17. Vol. III. 17-08-2004) 
Col. 148-50 

Artificial Insemination Facility for Cattle 
(Deb. 21, Vol. IV. 23-01-2004) 
Col. 172-77 

Bridges Over Gap 
{Deb. 13. ~1.m.21.()7-2004)CoI.143 

Child Mortality Rate in Government 
Hoapital. 
{Deb. 18. ~J.In.l~)0>1.31 

Grievance RodressaJ System 
(Deb. 20. \bl. vm. 20-08-20(4) 0>1. 161 

Need to set up Power Grid Stations in 
Saheb.anj and Pakud Districts of 
n.thaDd(MUR 377) 
(Deb. 2, \bl. D, 06-07-2(04) 0>1. 480 

Pending Railway Projects in Jharkhand 
(Deb. 19. Vol. III. 19-08-2004) 
0>1.257-62 

Proposal for Railway Recruilment Board 
(Deb. 24. \t)1.1Y, ~20(4) 0>1. 96-97 

Protection of Wildlife end Bird. 
(Deb. 21. Vol. IV. 23-08-2004) 
0>1.347-48 

Purchue of Aircraft 
(Deb.lO. W. WI, 20-08-20(4) Col. 13 

Railway Bucipt 2004·2005 - General 
Discuuion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. n. 13-07-2004) 
C01.4SO-S2 
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Residential ,use of Agricultural Land in Delhi 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 237-38 

Scheduled Areas and Scheduled Tribes 

Crisis in Handloom Sector in Andhra 
Pradesh 
(Deb. IS, Vol. Ill, 23-07-2004) 
Col. 2 19-20 

Commission Development fP ...... o UI .. 

(Deb. 12, Vol. III, 20-07-2004) (Deb. 13, \blID,21.()7-2004)CoU3-84 
Col. 136-37 

Setting up of Technical Consultancy 
Service 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 271-72 

Status of Rail Project 
(Deb. 19, Vol. m, 19-08-2004) 
Col. 276-78 

Streamlining Telephone Inquiryl 
Complaints Services 
(Deb. IS, Vol. III, 18-08-2004)CoI.47-4S 

Telephone Connection in Rural and Urban 
Areas 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 28S-87 

Transportation of Vegetables 
(Deb. 19, Vol. III, 19-08-2004) Col. 188 

Murmu, Shri Kupch.nd 
AlnA Facing Competition from Private 

Airlines 
(Deb. 15, Vol. JU, 23-07-2004) Col. 230 

A~ti-Collision Device 
(Deb. 24, VoI.IY, 26-08-2004) Col. 4849 

Assistance from Japan for TB Centres 
(Deb. 23, Vol. IV, 25-08-2004) Col. 481 

Assistance to West Bengal to Combat 
drought situation 
(Deb. 16, Vol.lJI, 16-OS-2004) Col. 433 

Centrally Sponsored Scheme 
lDeb. II, Vol. Ill, 19-07-2004) 
Col. 340-62 

Constitution ofNational Security Council 
and Advisory Board 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 300-01 

Development of Postal and Telecom 
Projects in WB 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 279-82 

Employees Working in Railways 
(Deb. 14, Vol. m, 22-07-2004) Col. 262 

Families Covered under Special 
Component Plan 
(Deb. 17, VoI.ID,17-08-2004)CoI.60-62 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 213-14 

Fund for Pumpsct Energization 
(Deb. 7, Vol. II, 13-07-2004) 
Col. ) 12-14 

Housing Loan 
(Deb. IS, Vol. m,23-07-20(4) Col. 61-62 

Identification of Socially Backward 
Classes 
(Deb. 19, Vol. ID, 19-08-2004) Col. 70-71 

Income of States 
(Deb. I S, Vol. III, 23-07-2004) 
Col. 108-09 

Irrigations Schemes 
(Dcb. II, Vol. III, 19-07-2004) 
CoI.2J9-40 

Maintenance of National Highways 
(Deb. 23, Vol. IY, 25-08-2004) Col. 668 

Medical Facilities to Diabetic Patients 
(Deb. 18, VOI.m.18-08-20(4)COl.46-47 

Meeting of Senior Officials on Polio 
Eradication 
(Deb. J8, Vol. ru, IS-OS-2004) Col. 464 
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Nehru Yuva Kendras in Wist Bengal 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 284-88 

PDS Shops 
(Deb. 21, Vol. IV, 23-08-2004) 
CoJ,I54-S6 

Post Offices in Rented Buildings 
(Deb. 13, Vol. III, 21-07-2004) 
Col.ln-lo 

ProfitILoss of Steel Plants 
(Deb. 17, \bl.ln,17-08-2004)CoI.28S 

Promotion of Education Amongst Tribal 
Communities -
(Deb. 12, Vol. III, 20-07-2004) 
Col. 278-80 

Proposals from States for Promotion of 
Sports 
(Deb. 11, Vol. III, 19-07.2004) 
Col.17S-86 

Recovery of Non-Performing Assets 
(NPAs) ofIRCfC 
(Deb. 19, \bl.Ill, 19-08-2004) Col. 320 

Review of Performance of Centrally 
Sponsored Schemes 
(Deb. 24, Vol. IV, -26-08-2004) 

Setting up of New Telephone Exchanges 
(Deb. 13, Vol. ru, 21-07·2004) Col. 380 

Setting up oflrauma Centres 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 732-41 

Social Security Programme for Senior 
Citizens 
(Deb. 14, Vol. III, 22-07-2004) 
CoI.2S3·S4 

Speed Post Centres 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 282-84 

Strike by Workers of Public Sector Oil 
Companies 
(Deb. 9, VOI.U, IS-07·2004)Col. 109 

Subsidy on Fertilizers 
(Deb. 23, Vol. IV, 25-08·2004) 
Col.ln·78 

Subsidy to Beedi Workers for House 
(Deb. 21, Vol. IV, 23·08·2004) 
Col. 23S-38 

Survey of Crimes • 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 293-94 

CoI.264-86 Swayamsiddha Scheme 
RevivalofCloscdFertilizerUnitsbyPrivate (Deb. 12, Vol. III, 20-07-2004) 

Companies Col. 243-44 
(Deb. 12, VoJ.Ill, 20-07-2004) Col. 293 Tamluk-Digha Railway Project 

Rigtls ofTribal Population (Deb. 14, \t)1. Ill, 22-07-2004) Col. 70-71 
~. 12, Vol. m, 20-07-2004) Col. 164 Unemployment People in Rural Areas 

Scheduled Areas and Scheduled Tribes (Deb. 14, Vol. III, 22-07-2004) 
Commission Col. 147-48 
(Deb. 12, Vol. III, 20-07-2004) Utilisaoon of Rain Water for Irrigation 
CoLI 36-31 - -. 

(Deb. H, Vol. Ill, 19-07-2004) 
Schemes under PDS CQI. 293-94 

(Deb. 16, Vol. Ill, 16-08-2004) WLLinRuralAreas 
Col. 267-69 {Deb. 13, Vol. m, 2 1-07-2004) Col. 2S3 

Setting up of Forest Protection 
Committees 
(Deb. 11, Vol. In, 19-07-2004) 
Col. 123-24 

_ Naill, Sbrl Sbrlp.d Yeuo 
Delay in Sanctioning Loan 

(Deb. 10, \bl.ll,I6-07-2004)CoI. 9 
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~reedom to Oil Companies to Revise Price 
(Deb. 24, Vol. IV, 26-08-2004) 
CoI.3~9-60 

Funds utilised for Gauge Conversion 
(Deb. 19, VoI.In,19-08-2004)CoI.I96 

Nair, Sbrl P.I<. Vasudeva. 

Appointment on Compassionate Ground 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 27S-76 

Asian Co-operation Dialogue 
(Deb. 8, VoI.II,14-07.2004)CoI. 91-92 

Cauvery Water Dispute. 
(Deb. I, Vol. II, 05-07-2004) 
Col. 141-42 

CBllnquiry into the Marad Massacre 
(Deb. 2, Vol. n, 06-07-2004) Col. 22 

CNde Oil Import 
(Deb. 9, Vol. II, 15-07·2004) 
CoI.218-19 

Education Loan 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 146-47 

Environment Clearance for Urban Projects 
(Deb. I, Vol. II, 05-07-2004) Col. 207 

Fall in Prices of Onion in Rajasthan 
{Deb. II, Vol. m.19-07-2004)CoI. 90-91 

General Budget, 2004-05-General 
Discussion and Demands for Grants 
on Account (General) - 2004-05 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 356-58 

General Budget-2004-2005 General 
Discussion - Contd. 

Demands for Grants on Account -
(Gateral) 2004-200S--Contd. 

Demands for Excess Grants - (General) 
2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 343-46 

Improvement in FCI 

Interest Rate on Savings . 
(Deb. 20, Vol. VIII .. 20-08-2004) 
Col. 96-97 

JPC Report on Soft Drinks 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 143-44 

Low Saving Rates in Corporate Sector 
(Deb. 20, 'All. vm,20-08-2004) Col. 176 

MeetinS ofC'-'iefMin~ on Panchayati 
Rag 
(Deb. 9, Vol. II, J 5-07-2004) 
Col. 147-49 

New Commission for Welfare of 
Minorities 
(Deb. 19, Vol. III, 19-08-2004) 
CoI.13S-36 

Peace Talks with Pakistan 
(Deb. 3, Vol. II, 07-07-2004) Col. 41-43 

Progress of Projects in AIIMS 
(Deb. J3, Vol. m, 21-07-2004) Col. 426 

RBI Report on Growth Savings and 
Investments 
(De.b. S, Vol. II, 09-07-2004) 
CoI.Il4-IS 

Regularisation of Services 
(Deb. 15, Vol. In, 23-07-2004) Col. 73 

Relief measures for workers in Agrarian 
sector 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 400-01 

Revival of Fertilizers and Chemical. 
Travancore Limited 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 247-50 

Situation in Iraq (OUR 193) 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 484-19 

Standinl Committee on Labour - Pint 
and Second Report -Presented 
(Deb. 19, VOI.IU,19-08-2004)COI.39' 

(Deb. I, Vol. II, 05-07-2004) Subsidy on Export ofPoodgrain 
Col. 244-45 (Deb. 16, Vol. In. 16-08-2004) Col. 249 
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Suspension of Qazigund-Baramulla Rail 
Project 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 120-21 

Uniform Fee Structure in IIMs 
(Deb. 2, \bl. n, 06-07-20(4) Col. 29 

Utilisation of Ground Water by Soft Drinks 
Companies 
(Deb. I, \b1.n,05-07-20(4)CoI.4~ 

Valiarpadam-lnternational Container 
Terminal 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 152-53 

Value Added Tax 
(Deb. S, \bl. D, 09-07-20(4) Col. 209 

World Bank Assistance 
{Deb. IS, \bl. m,23-07-20(4)Col. 14 N.....,· .. Sluiu.ppan 

Biological DiwnitY Act, 2002 
(Deb. 21. Vol. IV, 23-01-2004)" 
CoL 374-75 

Buffer Zones 
(Deb. 16. \bl. m. 16-01-20(4) CoL 217 

Chinese Model ofRunI Development 
(Deb. 19. Vol. III, 19-08-2004) 
CoL 227-29 

Drug Addiction in Rural Area 
(Deb. 14, \bl. m, 22-07-20(4) Col. 134 

Effects of Dam construction on Silent 
Valley 
(Deb. 11, \bl. m, 19-07-20(4)CoI. 124 

EMR for Drugs and Aaro Chemical 
Invention 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 222-24 

General Budget-2004-2005 General 
Discussion - Contd. 

Demands for Grants on Account -
(General) 2004-2005 -Con1d. 

Demands tor Excess Grants· (General). 
2001-2002 
(Dob. 12. Vol. III, 20-07-2004) 
1"',,1 S07~ 

Implementation ofSaganna1a Project 
(Deb. 13, \bl. m,2I-07-20(4)Col. 81-82 

Passengers' Insurance Scheme 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 126-27 

Patent Applications 
(Deb. I S, Vol. III, 23-07-2004) • 
Col. 27S-n 

Railway Budget 2004-2005-General 
DilCussion and Demands for Grants 
on ACCOWJt (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
Col. SOl-I 0 

Sex Determination Test 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 671-76 

Silent Valley 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 219-21 

Nalldy, SbriAmltava 
Need to provide better facilities to railway 

hawkers in West Bengal (MUR 377) 
(Deb. 8. Vol. II, 14-07-2004) 
CoI.34~9 " 

Railway Budget 2004-2005-General 
Discussion and Demands for Grants 
on Account (Railways) 2004-200S 
(Deb. 7, Vol. II. 13-07-2004) 
COI.S90-91 

Harbull, Sbri D. 
Need to restore the supply of rice and 

wheat for tea garden worken from 
FCl's Siliguri Depot in West Bengal 
(MUR377) 
(Deb. 23, Vol. IV, 25-08-2004) 
Col • .199-800 

Packages to States for Tourism 
Development 
(Deb. 21, Vol. IV, 23-08-2004) 
CoI.3SU2 

Proposal from Industrial Houses for 
Establishing New Tea Gardens 
(Deb. 20, Vol. VIII, 20-01-2004) 
CoL 228-29 
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Visit of Chinese Delegation to Kolkata . Anandpur 8amge Project of Orissa 
(Deb. 21, \\)1.1V,23~-2004)CoI.251 (Deb. 6, VonI, 12"()7-2004)Col. 187 

Narhire. Sbrimatl Kalpaa RalD.b Assistance for Promotion ofPdbltry Farms 
Family Welfare Centres (Deb. 6, \\)1. n,12-07-20(4) Col. 373-76 

(Deb. 18, Vol. III, 11-08-2004) Cargo Traffic 
Col. 223-29 (Deb. 3, Vol. II, 07-07-2004) 

National Highways in Ninth Five Year Plan Col. 267.fJ9 
(Deb. 23, Vol. IV, 25-08-2004) Child Mortality Rate in Goverment 
Col. 685-86 Hospitals 

Post Offices in Rural Areas 
(Deb. II, Vol. III. 18-08-2004) 
(41.249-53 

Pre-paid and Post-paid Telephone 
Connections 
(Deb. 18. Vol. III, 11-01-2004) 
(41.97-101 

Railway Budget 2004-2005-GeneraJ 
Discuuion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13..()7-2004) Col. 551 

(Deb. II, \\)tm, 18-OI-20(4)CoI.I~23 
Computerised Tickets Reservation 

Centres 
(Deb. 9, Vol. II, 15-07-2004) 
CoI.303-oS 

Credit Facilities to Farmen 
(Deb. 20, Vol. VIII, 20-01-2004r 
(41.68-69 . 

Daitari-Banspani Railway Line Project in 
Oriua 
(Deb. 19, Vol. III, 19-01-2004) 
(41.149-50 

Relief to Droqh Victims in Maharubtra 
(Deb. 24, Vol. IV, 26-08-2004) Decline in Primitive Tribes 
(41. 22~21 (Deb. 17, \\)I.IR, 17-01-2004) Col. 6-1 

Setting up of Medical Collages 
(Deb. 18, Vol. III. 18-01-2004) 
Col. 277-71 

Setting up of Open Universities 
(Deb. 23. Vol. IV. 25-08-2004) Col. 257 

Sugar Production 

Decline in Production ofCokiJl& Coal 
(Deb. 23, Vol. rv. 2S-08-2004) (41. 473 

Delay in Construction of National 
Highway 
(Deb. 3. Vol. II, 07-07-2004) 
Col. 199-200 

Development of Pasture Land 
(Deb. 21, Vol. IV, 23-08-2004) (Deb. 16, Vol. III, 16-01-2004) 
Col. 190-93 

Theft of Painting 
(Deb. 24, \\)1. rv. ~20(4)CoI. 65 

WLL Towers in MaharlsIdra 
(Deb. 23. Vol. IV. 25-08-2004) 
Col. 448-49 

Nayak, Sbri Ana ... 

Allobnent of Flats by DDA 
(Deb. 12. Vol. III. 20-07-2004) 
Col. 255-58 

. Col. 141-42 
Development of Towns under IDSMT 

Scheme 
(Deb. 23, Vol. IV, 2S-01-2004) 
Col. 342-43 

Doubling ofCuttack Paradeep Line 
(Deb. 9, Vol. 0, 15-07-20(4) Col. 59-60 

Etfect ofSclllty Rainfall on Crop. 
(Deb. 16. Vol. III, 16-01-2004) 
Col. 485-86 
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Eradication oJMalaria 
(Deb. 3, ~1. II, 07-07-20(4) Col. 80-82 

Expansion of Air IndialIndian Airlines 
(Deb. 5, VoI.II,09-07-20(4)Col. 163 

Exploration of Non-fuel and Non-Atomic 
Minerals 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 176-77 • 

Four Laning of National Highways No.6 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 103-04 

Funds for Health Sector 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 651-67 

Generation of Wind Energy 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 103-06 

Grant for Harikrishna Mahtab Library 
(Deb. 24, Vol. IV, 26-08-2004) Col. 249 

Implementation ofPMRY 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 417-18 

Income and Expenditure in Railway by 
different States and Zones 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 362-64 

Income Tax Arrears in Orissa 
(Deb. 5, Vol. II, 09-07-2004) 
Co1.217-18 

Integrated Tribal Development Agencies 
(Deb. 23, VOI.IV, 25-08-2004) Col. 33-38 

International Container Transhipment 
Terminal 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 14344 

Iron Ore Mills under SAIL 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 307-08 

Health Care in Tenth Plan . Items Supplied/Sold by RSP t 
(Deb. 8, Vol. II; 14-07-2004) (Deb.2,Vol. II,06-07-2004)CoI. 334 
Col. 98-100 

Health Care Schemes 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 254-58 . 

Hospital at Dwarka 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 73 1-32 

Hostels in North-Eastern States 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 385-87 

Housing Scheme for Public Sector Steel 
Plants 
(Deb. 12, Vol. 111, 20-07-2004) Col. 59-60 

Hydel Power Projects 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 117-26 

Illegal Ivory Trade 
(Deb. I, Vol. II, 05-07-2004) 
Col. 81 

Implementation onTDPs 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 31 1-13 

Kanpur Irrigation Project of Orissa 
(Deb. I, Vol. II, 05107-2004) 
Col. 117-18 

Loan Advance to Farmers and Small 
Entrepreneurs 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 318-19 

Loan taken by Housing Boards of States 
fiomHUDCO 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 280-84 

LPG Agencies and Petrol Pumps 
Functioning in Orissa 
(Deb. 14, Vol. Ill, 22-07-2004) 
Col. 243-44 

LPG Gas Agencies to Women Self Help 
Groups 
(Deb. 14, Vol. m, 22-07-2004) Col. 223 

Maize Cultivation 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 341-44 
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Militancy in North-Eastern States 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 170-71 

Mining in Orissa 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 169-70 

Mother Dairy 
(Deb. 16, Vol. III, 16~8-2004) Col. 384 

Nationallsation of Manganese Mines 
(Deb. IS, Vol. III, 23-07-2004) Col. 220 

Need to upgrade and improve the 
condition of road between Sukinda and 
Dubri crossing and four-laning the road 
between Panikoili and Barbil in Orissa 
as a part of the on going National 
Highway Project in the State (MUR 377) 
(Deb. 7, Vol. II, 13-07-2004) Col. 425 

New Gas Reserve Areas in Orissa and 
Andhra Pradesh 
(Deb. 14, Vol. m, 22-07-2004) Col. 260 

New Refineries in Tenth Five Year Plan 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 161-62 

Performance of Ports 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 194-98 

Plan to Promote Polyester Industry 
(Deb. IS, VoI.m,23-07-2004)CoI.43-44 

Plight of the Coffee Growers 
(Deb. I, VoI.II,OS-07-2004)CoI.136 

Polluted Sea Beaches 
(Deb. II, Vol. III, 19-07-2004) Col. 64 

Polluting Mines 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.280-82 

Pre-paid Taxi and Auto Rickshaw 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 233-34 

Production of Tractors and Agricultural 
Implements 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 328-29 

Progress of Banspani-Daitari Line in 
Orissa 
(Deb. 9, Vol. II, I 5-07-2004) Col. 419 

Promoting SSI with Foreign Assistance 
(Deb. 18, Vol. Ill, 18-08-2004) Col. 4S3 

Promotion of Horticulture 
(Deb. I, Vol. II, 05-07-2004) 
Col. 259-60 

Promotion ofInland Fisheries 
(Deb. I, Vol. II, 05-07-2004) 
Col. 23G-32 

Proposal for Khurdha Road Bolangir 
Railway Line in Orissa 
(Deb. 14, Vol. nI,22-07-2004) Col. 61-62 

Proposal to Develop-Computerised 
Competence Evaluation System 
(Deb. 19, VoI.III,19-08-2004)CoI.273 

Public Sector Banks in RurallUrban Areas 
(Deb. 10, Vol. If, 16-07-2004) 
Col. 198-202 

Railway Bridge over River in Orissa 
(Deb. 9, VoI.II,IS-07-2004)Col. 193 

Reduction of Waiting Time for Vessels at 
Ports 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 21 1-13 

Revival of Steel Plants 
(Deb. 7, Vol. II, 13-07-2004) 
COI.S3-S6 

Road and Rail Connectivity to Ports 
(Deb. 3, Vol. II, 07-07-2004) 
CoI.2SI-53 

Rural Libraries 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 115-17 

Salem Steel Plant 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 133-34 

Scheme for Small Textile Mills 
(Deb. IS, VoLID,23-01-2004)CoI.26-30 

Setting up of Fishing Harboun 
(Deb. 16, Vol. III, 16-08-2004) 
COl.2S1-66 
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Setting up TRIFED 
(Deb. 11. Vol. III. 11-08-2004) 
Col. 386-88 

Sick NTC Mills 
(Deb. 5, ~I.IJ. 09-07-2004) Col. 53-57 

Six liming ofNH-24 
(Deb. 18, Vol. III. 18-08-2004) Col. 260 

Social Security Scheme by Rourkela Steel 
Plant 
(Deb. 7. Vol. II, 13-07-2004) Col. 247 

Standards of Airports 

New Gas Reserve Areas in Orissa and 
Andhra Pradesh 
(Deb. 14, Vol. III, 22-07-2004) Col. 260 

Oil Refmery at Paradeep Port in Orissa 
(Deb. 14, Vol. 111,22-07-20(4) Col. 211 

Ports Connectivity Through Rail 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 176-79 

Storage Capacity of Rivers 
(Deb. 2), ~I.IV, 23-08-2004) Col. 38 

(Deb. IS, Vol. III, 23-07-2004) NibalCband,Sbri 
Col. 2OS.()6 

Status of Special Category State 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 122-23 

Strength of Employees of Public Sedor 
Steel Plants 

Amount Spent on Oil Imports 
(Deb. 9, ~I.II, I S-07-2004) Col. 63-64 

Computerisation of Post otraces 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.5~5-64 

(Deb. 7, VoJ. II, 13-07-2004) EmploymenttoDroughtAffectedFarnilies 
CoU8l-84 (Deb. 14, Vol. III, 22-07-2004) 

Wild Life and Forest Tourism Col. 83-84 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 392-93 

World Bank Loan 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 123-24 

~ayak, Sbrilllati Arcuna 
Allocation for Special Programmes in 

Orissa 
(Deb. 18, Vol. III, 18-08-2004) Col. 84-85 

Amount of Assistance under Indira Awu 
Yojana 
(Deb. 14, Vol. III, 22-07-2004) 
Co1.103.()6 

Need to include Srilanganagar 
Parliamentary Constituency in 
Rajuthan under the Ravatriya Sam 
Vikas Yojllll (MUR 371) 
(Deb. 23, ~I.IV, 25-08-20(4) Col. 800 

Participation in Development 
Construction of Airports 
(Deb. S, ~I.II, 09-07-2004) Col. 47 ... 8 

Pending Irrigation Projects 
(Deb. 6, \vl.I1, 12-07-2004) Col. 62-80 

Performance ofFamily Welfire Progranune 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 96-100 Establishment of National Parksl 

SanctuarieS/Bio-sphere Reserves 
(Deb. 21, Vol. IV, 23-08-2004) Projects Under CRF 
Col. 33S-38 (Deb. 18, Vol. III, 18-01-2004 ) 

General Budlet-2004-2005 General 
Discussion - Contd. 

Demands for Grants on Account -
(General) 2004-200~ -Contd. 

Demands for Excess Grants - (General), 
2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 491-92 

Col. 178-80 
Railway Crossing on National Hiahways 

in Rajuthan 
{Deb. 9. \v1.U, 15-07-20(4)CoI.210 

Rain Water of lfIrvesting 
(Deb. 11, Vol. III, 19-07-2004) 
CoI.4S-56 
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Remote Sensing Satellite Data 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 102-03 

Review of Centrally Sponsored Schemes 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 178-82 

Nikhil Kumar, Shri 
Access Deficiency Charges 

(Deb. 13, Vol. III. 21-07-2004) 
CoI.4S2 

Administering Expired Polio Drops 
(Deb. 8, Vol. II, 14-07-2004) 

Revival Package for SSI Sector Col. 34-36 
(Deb. 8, Vol. II, 14-07-2004) Allocation of Super Kerosene Oil 
Co1.38-39 (Deb. 24, Vol. IV, 26-08-2004) 

Rile in Psychiatric Patients Col. 237-38 
(Deb. 18, Vol. III, 18-08-2004) BIMST-ECSummit 
Col. 129-30 (Deb. 23, Vol. IV, 25-08-2004) 

Setting up of Ecological Parks 
(Deb. I, Vol. II, 05-07-2004) 
Col. 179 

Setting up of New IndUitrieslSSls 
(Deb. 20, Vol. VIII, 20-08-2004) 
CoJ.137-38 

Sex Determination Test 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 671-76 

Target for issuing Kisan Credit Cards 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 71 

Targets under PMRY in ~uthan 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 139-40 

Col. 88-98 
Closure of Heavy 

Corporation 
(Deb. 19, Vol. III, 
Col. 274-75 

Engineering 

19-08-2004 ) 

Compliance ofNoise and Emission Nonns 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 493-94 

Constitution of National Steel Regulatory 
Commission 
(Deb. 2, Vol. II. 06-07-2004) 
Co1.318-19 

Contaminated Ground Water 
(Deb. I, Vol. II, 05-07-2004) 
Col. 59 

Creation ofMega Playas in the Oil Sectors 
Telecommunication Services in ~asthan (Deb. 24, Vol. IV, 26-08-2004) 

(Deb. 23, Vol. IV, 25-08-2004) Col. 320 
CoI.456-60 

Unemployment Crisis 
(Deb. I, Vol. II, 05-07-2004) 
Col. 218-20 

Utililllion ofWlSteland for Cultivation 
(Deb. 24, Vol. IV, 26-01-2004) 
CoL 104-05 

Wage Board for Journalists 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 89-90 

Wute Land for Plantation 
(Deb. 19, Vol. III, 19-01-2004) 
CoL 125-26 

Crimes and Accidents on National 
HiJhwaysIExpressways 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 73-74 

Declining of Agricultural Growth Rate 
(Deb. 6, Vol. II, 12-07-2004) 
pol. 390-91 

Detoxifyina Process in Education 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 250-51 

Drup Taken by Athletes 
(Deb. I, Vol. II, 05-07-2004) 
Col. 153-54 
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External Debt 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 207-01 

Fake Encounter Charge hits BSF 
(Deb. 17, Vol. III. 17-01-2004) 
Col. 38S-86 

Fake Killing in Saichen 
(Deb. 9, Vol. II, J 5-07-2004) 
Col. 428-29 

Fire Safety Measures in SchoolS/Colleges 
(Deb. 17,·Vol. 111,17-08-2004) 
Col. 8-10 

Functioning of HospitalslDispensaries 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 119-90 

Gujarat Riots 
(Deb. 2, Vol. II, 06-07-2004) 
CoI.2SS·5l; 

Illegal Parking in Delhi 
(Deb. 23, Vol. IV, 2S.08.2004) 
Col. 314-15 

Import of Natural Gas from Bangladesh 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 23940 

Increase in Coal Prices 
(Deb. S, Vol. II, 09-07-2004) 
Co1.212-13 

Meeting ofNaxaJ Affected States 
(Deb. 23. Vol. IV, 2S-01-2004) 
Col. 396-97 

Memorandum of Understanding on 
Drinking Water ' 
(Deb. 19, Vol. III, 19-08·2004) 
Col. 151-53 

Misuse of Funds for Modernisation of 
Police Force 
(Deb. 17, Vol. III. 17-08-2004) 
CoI.2?9-80 

National Dairy Development Bowd 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 171-72 

Policy on Spectrum 
(Deb. 3. Vol. II, 07-07-2004) 
Col. 269 

Problems of Farmers 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 3SC}.6() 

Promotion ofSSI Units 
(Deb. I, Vol. II, 14-07-2004) 
Col. 221-22 

Recovery of Non-Performing Assets 
(Deb. 10, Vol. II, 16-07-2004) 
CoJ.24144 

Red Tape Grounds BSFs Brand New 
Chopper Fleet 
(Deb. 23, Vol. IV, 2S-08-2004) 
CoL 408 

Relaxing Emigration Rules for Job Seekers 
(Deb. 6, Vol. II, 12-07-2004) 
COJ.33S-36 

Repeal of POT A 
(Deb. 2, Vol. II, 06-07·2004) 
Col. 43 1-32 

ReviewofFTAand PTA 
(Deb. 20, Vol. VIII, It-01-2004) 
CoJ.215 .. 7 

Revival of Steel Plants 
(Deb. 7, Vol. II. 13-01-2004) 
Col. 53-56 

,Rural Electrification 
(Deb. 12. Vol. III, 20-07-2004) 
Col. 219 

Sale of Spurious Mineral Water 
(Deb. II, Vol. III, 19-07-2004) 
Col. 101-14 

Subsidy on Fertilizers 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 74-76 

Termination of Contract with GAIL 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 37 

Theft of Children in Government Hospitals 
(Deb. 23, Vol. IV. 25-08-2004) 
CoL499-SOO 
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Unemployment Crisis 
(Deb. I, Vol. II, 05-07-2004) 
Col. 218-20 

Unresolved Export Related Issues 
(Deb. 10, Vol. II, 16-07-2004) 
CoI.IIS-86 

Visit of Indian Delegations Abroad 
(Deb. 3, Vol. II, 07-07-2004) 
CoI.2OS-IS 

Winding' up of Task Force on Linking of 
Rivers 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 123-24 

Niallad, Shri Mahendra Prasad 
Backward Districts 

(Deb. 3, Vol. II, 07-07-2004) 
Col. 3-20 

Complaint Against I. T. Officials 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 65-67 

Construction of Road Over Bridge in U .P. 
(Deb. 14, Vol. Ill, 22-07-2004) 
Col. 133-34 

Declaration ofBanda-Behraich Highway 
asNH 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 258-59 

Expansion of Third Phase of ICDP 
Financed by World Bank 
(Deb. 7, Vol. II, 13-07-2004) 
Col.lIO-II 

Funds for Backward Class Welfare 
Schemes 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 50-54 

Funds for Fishery Sector in Uttar Pradesh 
(Deb. 11, Vol. Ill, 19-07-2004) 
Col. 133 

Grants-in-aid to States under IDSMT 
Scheme 

Impact ofuse of Fertilizers 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 30-31 

Import of Fertilizers 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 30-48 

Inclusion of Castes in SCs List 
(Deb. 14, Vol. Ill, 22-07-2004) 
Col. 194-200 . 

Livestock Census 
(Deb 16, Vol. Ill, 16-01-2004) 
Col. 290-92 

Maintenance of National Highways in 
Uttar Pradesh 
(Deb. I, Vol. II, 14-07-2004) 
Col. 74 

Material Manufacture in Jamalpur Railway 
Workshop 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 173-74 

National Sports Policy 
(Deb. 16, Vol. III, 16-08-2004) 
CoL 373-74 

Need to declare Banda-Bahraich State 
Highway as National Highway, and 
sanction necessary fund. for its 
development (MUR 377) 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.S03 

Need to doubling and electrification of 
Jhansi-Banda, Banda-Manikpur and 
8anda-Kanpur railway routes (MUR 
3TT) 
(Deb. 17, Vol. III, 17-08-2004) 
Col. SOl 

Need to ensure proper functioning of 
telephone services in Banda and 
Fatehpur districts of Uttar Pradesh 
(MUR377) 
(Deb 7, Vol. II, 13-07-2004) 
Col. 427 

(Deb. 2, Vol. 
Col. 351-411 

Optical Fibre Cables in Uttar Pradesh 
II, 06-07-2004) (Deb. 3, Vol. II, 07-07-2004) 

Col. 149-50 
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Optic,,1 Fibre Line in UP 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 281-379 

Pollution Along National Highways 
(Deb. I, Vol. II, 05-07-2004) 
Col. liS 

Supply of Otical Fibre Cable by HCL to 
Rail Tel Department 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 112-13 

World Bank Aided U.P. Forestry Project 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.265~ . 

Post Offices in Gram Panchayats NltiJb 'Kumar, Sbri 
(Deb. 13, Vol. Ill, 21-07-2004) 
Col. 132-36 

Pre-paid Mobile COMection Holders in 
UP 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 224-29 

Promotion of Bamboo 
(Deb. II, Vol. III, 19-07-2004) 
CoI.2S0 

Ravine Reclamation Scheme of Uttar 
Pradesh 
(Deb. 6, Vol. II, 12-07·2004) 
Col. 330 

Restarting of Ration Shops 
(Deb. I, Vol. II, 05-07·2004) 
Col. 179-80 

Restructuring of U.P. Handloom 
Corporation 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 179 

Setting up of Institute of Food 
Technology 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 181-82 

Sick Companies in Gujarat 
(Deb. 20, Vol. VIII, 20-0S-2004) 
Col. 251·52 

State Quota of Kerosene Oil 
(Deb. II, Vol. til, 19-07-2004) 
Col. 46-48 

Supply of Cooking Gas to Panchayats of 
Banda and Fat.ehpur 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 200-01 

Admission in Schools 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 152-56 

Agro Research Institute in the Country 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 81-84 

AMual Growth Rate 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 4'--43 

Automobile Industry 
(Deb. I S, Vol. III, 23-07-2004) 
Col. 199-202 

Closure and Revival of Fertilizers Units 
(Deb. 2, Vol. II, 06-07-2004) 
Co1.l35-42 

~. 

Construction of Information Technology 
Park in Delhi 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 148 

Death of Tribal Children due to 
Malnutrition 
(Deb. 17, Vol. III, 17-0S-2004) 
CoI.IS6-57 

Decreue in Food Subsidy 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 197-98 

Delay in Golden Quadrilateral Project 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 249-5 1 

Disinveltment 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 252-53 

Distribution of Power throuah Private 
Sector Companies 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 129 
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Division of Public Sector Industries 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. lS7-58 

Employment Guarantee Scheme 
(Deb. 2), Vol. IV, 23-08-2004) 
Col. 340-41 

Expansion of Telephone Services 
(Deb. 3, Vol. II, 07-07-2004) 
CoI.2~) 

Export of Cotton, Yarn, Readymade 
Garments 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 158-60 

Financial Assistance required for PSUs 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 107-08 

Foreign Investment in S81 Sector 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 162 

Freedom oflnformation Act, 2002 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 274 

Funds for S81 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 173-74 

Furnish of Wrong Figures 

Increase in Prices of Crude Oil 
(Deb. 24, Vol. IV, 26-08-2004) 
CoI.243~ 

Indigenous Production of LPG 
(Deb. 19, Vol. III, 19-08-2004) 
CoL 25S-56 

Investment made by UTI 
(Deb. 10, Vol. II, 16-07-2004) 
CoI.44-S2 

Irrigation Capacity 
(Deb. I, Vol. II, 05-07-2004) 
Col. 222-23 

LPG Demand from Domestic Production 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 383-84 

New Technology System 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 364-70 

Non-performing Assets under EPF 
(Deb. II, Vol. III, 19-07-2004) 
Col. 19-20 

NPA of Public Sector Banks 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 37-40 

Production of Agriculture Conunodities 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 205-07 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 724-25 Production of Crude Oil 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 324 Growth of Software Export 

(Deb. 13, Vol. III, 21-07-2004) 
Col. 136-37 

Implementation of Rural Development 
Schemes through District Level Units 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 233-34 

Productivity of Power looms and Textiles 
(Deb. S, Vol. II, 09-07-2004) 
Col. 231 

Profit and Loss of Oil Refinery Company 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 224-26 

Inclusion of Castes in SCs List Flood situation in Bihar and Assam-(Sub) 
(Deb. 14, Vol. III, 22-07-2004) (Deb. 6, Vol. II, 12-07-2004) 
Col. 194-200 Col. 426-28 

Increue in Amount ofSS) Sector 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 531-32 

Reserved items in SSI Sector 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 48-49 
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Rise in !»rices orCoal, Petrol and Diesel 
(Deb. IS, Vol. III, 23-07-2004) 
Cot 19-20 

Scheme to Promote Research 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 382-83 

SEZandEOUs 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 222 

Sky-Boards on National Highways 
(Deb. 18, Vol. III, 18-08-1004) 
Col. 287-88 

Tax Levied on Petrol and Diesel by S~te 
Governments 
(Deb. 19, Vol. Ill, 19-08-2004) 
Co1.291-318 

Tax on Import of Crude Oil 
(Deb. 24, Vol. IV, 26-01-2004) 
Col.319 

Taxes on Chemicals Fertilizers 
(Deb. ) 7, Vol. III, 17-08-2004) 
Co1.313-19 

Telephone Services 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 233-46 

Unemployment Crisis 
(Deb. I, Vol. II, 05-07-2004) 
Col. 218-20 

Use of Fuel in Power Generation 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 37-39 

WTO Agreement on Employment 
Opportunities 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 142-43 

Yam Used in H.ndloom 
(Qeb. 10, Vol. II, 16-07-2004) 
Col. 246-47 

Oil, Shrl Sis Ram 
Central Building and other Consruction 

Workers' Advisory Committe-Election 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 521 

Employees'State Insurance Corporation-
Election 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 521-22 

Reported reduction in interest rate of 
Employees Provident Fund from 9..5 
percent to 1.5 percent and steps taken 
by the -Government in regard thereto 
(CA) 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 473-96 

Oram, Sbri JUII 
Accidents in Public Sector Steel Plants 

(Deb. 17, Vol. III, 17-01-2004) 
Col. 292-95 

Broadband Services 
(Deb. 18, Vol. Ill, 18-08-2004) 
Col. 459-62 

Ceiling on Export of Chrome Ore 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 42 1-22 

Development of Steel Plants 
(Deb. 23, Vol. IV, ~5-08-2004) 
Col. 373-74 

Excise Duty Evasion by Tyre Companies 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 220-21 

Expansion ofNTPC Power Projects 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 322-24 

Flyovers under Construction in NCR 
(Deb. 23, Vol. IV, 25.01.2004) 
Col. 126-30 

Ganga Action Plail 
. (Deb. 21, Vol. IV, 23-08-2004) 

C01.40-S1 
Launching ofILD Services 

(Deb. 23, Vol. IV, 25-01-2004) 
Col. 610-11 

Loss in CIL Subsidiaries 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 580-81 
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Modernisation Expansion ofIron Ore and 
Coal Mining 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 390-92 

Need to develop the unused airports at 
Amarda road and Jharsuguda in Orissa 

.. with a view to promote tourism trade 
and industry in the area (MUR 377) 
(Deb. 16, Vol. III, 16-08-2004) 
CoI.S44 

New Bio-Technology Policy 
(Deb. 18, Vol. Ill. 18-08-2004) 
Col. 310-11 

Ownershipllease ofTerminus by Domestic 
Airlines 
(Deb. 20, Vol. VIII. 20-08-2004) 
Col. 319 

Promotion of Cottage Industries 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 438 

Setting up of Steel Plant 
(Deb. 23,' Vol. IV, 25-01-2004) 
Co1.316-18 

Spending on AIDS Campaign _ 
(Deb. 18, Vol. III, 18-08-2004) 
Col. I 43-4S 

Statehood to Delhi 
(Deb. 23. Vol. IV, 2S-08-2004) 
Col. 397 

Stock of Pulses .andOilseeds 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 340 

OnoD, Dr. Ram .... w.r 
Parameters to Redefine BPL People 

(Deb. 23, Vol. IV, 2S-08-2004) 
CoI.467-6B 

Pending Investment Proposals 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 196 

Pendins Railway Projects in Jharkhand 
RaiILinebctweenTalc:herandBimlaprh (Deb. 19, Vol. III, 19-01~2004) 

(Deb. 24, Vol. IV, 26-08-2004) Co1.2S7-62 
Col. 146-47 

Ow ..... SIIrtAJaduddla 
Rail Passes to Individuals/Organisations AircraftforHaj PiJarims 

(Deb. 19, Vol. III, 19-08-2004) (Deb. 10, Vol. II, 16-07-2004) 
CoI.20I~S Col. 123 

Revamping Working of'Hospitals and 
Dispensaries 
(Deb. 23, Vol. IV. 25-08-2004) 
Col. 752 

Allotment of Land for Public: Welfare 
Activities 
(Deb. 14, Vol. III, 22-07-2004) 
Col.2S4-S5 

Review of VIP Security Assistance to Madrasu 
(Deb. 17, Vol. III, 17-08-2004) (Deb. 7, Vol. II, 13-07-2004) 
Col. 25-26 Col. 249-50 

Revision of Minimum Support Prices Balika Samridhi Yojana 
(Deb. 16, Vol. III, 16-01-2004) (Deb. 17. Vol. III. 17-08-2004) 
Col. 430-32 Col. 287-89 

Setting up of Fishing Harbours 
(Deb. 16, Vol. III. 16-01-2004) 
CoI.2S1-66 

Setting up of Hospital 
(Deb. 18, Vol. III. 18-01-2004) 
CoI.9S-96 

Bilateral Trade between India and China 
(Deb. S, Vol. II, 09-07-2004) 
Col. II 

Central Assistance under NSLRS 
(Deb. 23. Vol. IV. 25-08-2004) 
Co1.21B-B9 
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Comruter Education 
(Deb. 12, Vol. III, 20-07-2004) 
CoJ.87-92 

Computerisation of Post Offices in AP 
(Deb. 8, Vol. n, 14-07-2004) 
Col. 188-92 

Condition of Farmers inAndhra Pradesh 
(Deb. I, Vol. II, 05-07-2004) 
Col.2Sl 

Constitution of sub-Group on 
Transportation and Demand 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 189 

Exploration ofTuna Fishina 
(Deb. 21, Vol. IV, 23-08-2004) 
Col.2S1 

Fake Stamp Papers 
(Deb. 7, Vol. II, J3-01-2004) 
Col. 168-69 . 

Fall in Share Market 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 214-16 

Financial Assistance for Crane 8r. 
Ambulance 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 617-18 

Declaration of Cities as A-I Cities 
(Deb.S, Vol. II, 09-07-2004) FreedomtoOilCompaniestoRevisePrice 
Col. 1 77-7S . (Deb. 24, Vol. IV, 26-01-2004) 

Declaration of Tourist Spots as National 
Tourist Centres 
(Deb. I, Vol. II, 05-07-2004) 
Col. 223-2S 

Development of Tourism Circuits 
-(Deb. 6, Vol. II, 12-07-2004) 

Col. 271-72 
Display ofNizam Jewellery at Hyderabad 

(Deb. 19, Vol. III, 19-08-2004) 
Col. 234 

Disuse of Air Strips 
(Deb. S, Vol. II, 09-07-2004) 
CoI.I64-6S 

Effect on Scanty Rainfall on Crops 
{Deb. 16, \UL Ill, 16-08-20(4)CoL47S-16 

Employment on Compuaionate Grounds 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 135-36 

Empowerment of Minorities 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 38-39 

Encounter in Gujarat 
(Deb. 2.· Vol. II. 06-07-2004) 
Co1.297-91 

Establishment of Puspert Office 
(Deb. 3, Vol. II, 07-07-2004) 
CoL.I05-06 

Col. 359-60 
Fresh Inquiry in Godhra Train Fire 

Incident 
(Deb. 9, Vol. II, 15-07-2004) 
<;01.164-66 

Functioning of Cotton and Man Made' 
Fibre Mills in Andhra Irpdesh 
(Deb. 15, Vol. III, 23-07-2004) 
Co1.4S-46 

Funds to NOOs Engaged in Health Care 
Schemes 
(Deb. 18, Vol. III, 18-08-2004) 
Col.U-93 

Gauge Conversion of Secunderabad to 
Nizamabad 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 59-60 

General Budget-2004-2005 General 
Discussion - Conld. Demands for 
Grants on Account - (General) 
2004-2065 -Contd. Demands for Excess 
GI'II'dI- (General). 2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
CoLS40-44 

Oujarat Riots 
(Deb. 2, Vol. II, 06-07-2004) 
CoL 25S-S6 
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Health SchenietlProgrammes 
(Deb. 13, Vol. III, 21-07-2004) 
Co1.3().63 

Human RiJhts Commission 
(Deb. 12, Vot. III, 20-07-2004) 
Col. 1.76 

Impact ofTaxes on Foreign TolBi. Flow 

Modernisation of Telegraph Services 
(Deb. 3, Vol. II, 0T-07-2004) 
CoL 194-96 

Non-Utilization of Funds by Andhra 
Governments 
(Deb. 5, Vol. II, 09-0'-2004) 
Col. 226-28 

(Deb. I, Vol. II, 05-07-2004) Optical Fibre Cable 
Col. 169-70 (Deb. 23, Vol. IV, 25-08-2004) 

Increase in Demand of Cell Phones CoI.72S-26 
(Deb. 11, Vol. III, 18-01-2004) Power Projects in Andhn Pradesh 
Col. 260.62 (Deb. 2, Vol. II, 06-07-2004) 

Increase in Storage Capacity Col. 146-47 
(Deb. 16, Vol. III, 16-08-2004) Private Apneies for Survey of Airports 
CoL313-14 (Deb. 10, Vol. II, 16-07-2004) 

Inspection of Passport Offices 
(Deb. 23, Vol. IV, 25-08-2004) 
Col.6S-74 

Investment by IFe 
(Deb. IS, V.I. III, 23-07-2004) 
Col. 237-38 

Investment to FUIld Mega Projects by CIL 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 189-92 

Irregularities in Defence Purchues 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 288 

Loan to Minorities by Banks 
(Deb. IS, Vol. III, 23-07-2004) 
CoI.217-J8 

Loss Incurring Routes of Indian Airlines 
(Deb. 10, Vol. II, 16-07-2004) 
CoI.212-13 

Madurai-Colombo-Singapore Flight 
(Deb. 10, Vol. II, 16-07-2004) 
CoI.26s-66 

Mechanised Fishing Boats 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 458-59 

Medical Facilities to Labourers 
(Deb. II, Vol. III, 19-07-2004) 
Col. 167-70 

Col. 118-19 
Production of Polito and Onion 

(Deb. 21, Vol. IV, 23-08-20·04) 
Col. 26-27 

Projects under National River 
Conservation Plan 
(Deb. 16, Vol. III, 16-08-2004) 
CoL 19--96 

Promotion of Urdu LanpuIp 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 1 ()6.()7 

Proposal from Andbn Pradesh for Rail 
Projects 
(Deb. 9, Vol. II, lS-07-2004) 
Col. 382-88 

Providina Telephone in Vii" PInchayIt 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 230-31 

Railway Budact 2004-2005 - General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
CoL 632-3S 

Removal of GovernOI1 of four States on 
the basis of their ideology (DUR 193) 
(0 .... 6, Vol. II, 12-07-2004) 
CoL 523-25 
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RehabiHtation ofOulreea 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 337-38 

RepealofPOTA 
(Deb. 2, Vol. II. 06·07-2004) 
Col. 431-32 

Reservations to Muslims in Government 
Jobs 
(Dcb. 8, Vol. II, 14-07-2004) 
Col. 272 

Retail Outlets oflOCL illAadlwaPraduh 
(Dcb. 24, Vol. IV, 26-08-2004) 
Col. 326-27 

Revamping ofPDS 
(Deb.- I, Vol. II, OS-01-2004) 
Col. 97-98 

. Sanction of Houses upder VAMBAY 
(Deb. 17, Vol. 111,17-08-2004) 
Col. 197·98 

Satellite Facility for Conservation of 
Endanpred Species 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 401-02 . 

Settina up EnvirolUllODlal Courts 
(Deb. 20. Vol. vrn, 20-08-2004) 
CoI.ISI-S2 

Setting up of Regional Centre 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 11-12 

Shortage of LPG in Hyderabad City 
(Deb. 14, Vol. III, 22-07-2004) 
CoL 212-13 

Sick Industries _ 
(Deb. 1 S, Vol. III, 23-07-2004) 
Col. 212-83 

Sick industries Units 
(Deb. 14, Vol. III, 22-07-20('4) 
CoL 19-26 
~ illl'llq{DUll193) 

(Deb. 2, Vol. II, 06-07-2004) 
Col 523-25 

.Spudilg 01 AIDS Campaian 
(Deb. 18, Vol. In, 11 .. 08.20(4) 
Col. 14345 

Status of MMTS 
(Deb. 14, Vol. III, 22-01.20(4) 
Col. 242 

Strenathenins Tiel with Pakistan 
(Deb. I, Vol. II •. 14-07.2004) 
Col. 98 

Tobacco BxpoJU 
(Deb. 15, Vol. Ill, 23-07-2004) 
Col. 140-42 

Using of Land for Commercial PurpoIea 
(Deb. 8, Vol. II, 14 .. 07 .. 2004) 
CoI.25S 

VIsit ofTaw-l.ts 
(Deb. 6, Vol. II, 12-07-2004) 
Col.3SO-Sl 

Waiting List for Landline and Mobile 
Phone CoMKtiol1l •• (Deb. 18, Vol. III, 18-08-2004) 
CoL 183-88 

Paebaarl, Sbrl Su ...... 
Calling Attention to Matter of Urgent 

Public Imponance (CA) 
(Deb. I I. Vol. 111. 11-08-2004) 
Cd. 499-502 

hi. SIII1 RaJ.ram 
HiDdustln Cables Limited 

(Deb. 19, Vol. III, 19-01-2004) 
Col. 193-94 

Optical Fibre Line in UP 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 211-379 

Railway Bud,et 2004-2005 • Gen .... l 
DilCUllicm IUld Demands for Grall 
on Aceount(Rai1wa)'l) 2004-2005 
(Deb. 7, Vol. II. 13-07·2004) 
CoJ.S96-97 
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lleliefPackage for Farmers 
(Deb. 5, Vol. II, 09-07'-2004) 
Col. 46-47 

Speed Post Service 
(Deb. 13, Vol. -JIl, 21-07-2004) 
CoLl09-11 

VII. 'iriU.P. Dopriwd of~ 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 208-09 

Pal, Shri Rupcband 
Business Advisory Committee -Third 

Repon -Presen~d 
(Deb. IS, Vol. III, 18-08-2004) 
Col. 590 

Delivery System of FuodI 
(Deb. 13, Vol. III, 21-07-2004) 

. Col. 25 
General Budset 2004-05 - Oeneral 

Discussion 
(Deb. 8, Vol. II, 14-07-2004) 
CoI.384JJ7 

.IaIroduction of Direct to Home Service 
(Deb. 19, Vol. III. 19-08-2004) 
CoL 8-9 

Railway Budlet 2004-2005-0eooral 
Dilcussion and Demands for Gran .. 
onAcc:oant (Railwaya) 2004-200S 
(Deb. 7, Vol. II. 13-07-2004) 
Col 538-39 

Reponed reduction in interest rate of 
Employees Provident Fund from 9.5 
percent to 8.5 percent and steps taken 
by the Government in regard thereto 
(CA) 
(Deb. 17, Vol. III, 17-08·2004) 
Col. 487-88 

AllocatioD for Urban Projects in Tamil 
Nadu 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 393 

Amount Spent for Tribal Welfare in Tamil 
Nadu 
(Deb. 23. Vol. IV, 2,S·08-2004) 
Col. 349-50 

Assistance by World Bank and Asilln 
Development Bank 
(Deb. 21. Vol. IV. 23-08·2004) 
Col 129 

General Budlet, 2004-05- Goneral 
DiSCUlSion and Demands for Grants 
on Account (General) -2004-o,S 
(Deb. J 0, Vol. II, 16-07-2004) 
Col. 336-38 

Health Schemes in Tamil Nadu 
(Deb. 18, Vol. Ill, 18-08-2004) 
Col. 133-34 

1.e.S.SA 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 287-88 

Income from NLC 
(Deb. 23, Vol. IV, 25·08·2004) 
Col. n0-71 

Income from the Freisht by Railways 
(Deb. 19, Vol. III, 19·08·2004) 
Col 271·73 

New Law to Replace POTA 
(Deb. 23, Vol. IV, 2's·0.-200~ 
CoI.IS?·S8 

Siblation in Iraq (DUll 193) Production ofSUpr in TBiI Nidu 
(Deb. 2, Vol. II, 06-07-2004) (Deb. 21, Vol. IV, ,13-01-2004) 
Col. 521-23 I Col. 4 I 8-22 

Palaallaaay, Silr1 K.C. i Promotion of Aaro aad RuralIndUltli. 
. in TalDiI NIda Activities ofiCAR in TIUIliI Nldu 

(Deb. 21, Vol. IV, 23.08·2004) 
Col 273·75 

(Deb. 23, Vol. IV, 25-01-2004) 
Col. 461-62 
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Panda, Shrt Brah ....... Dda 

Conservation and Preservation of 
Archival Recofas 
(Deb. 24. Vol. IV, 26-01-2004) 
Col. 80-81 

Development ofParadeep Pon 
(D.eb, 13. Vol. III. 21-07-2004) 
Col. J27-28 

Excavation Projects 
(Deb. 19, Vol. III, 19-01-2004) 
CoJ.334-37 

Financial Assistance to Indigent Artists 
(Deb. 19, Vol. III, 19-01-2004) 
Col.8O-I2 

1-. of Gas Froin 0swaI Olemicals and 
Fertilizer Factory 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 179-10 • 

Special Cateaory State . 
(Deb. II, Vol. III, 11-01-2004) 
Col. 135 

Panda. Shit Pnboclll 
Accountina System 

(Deb. 10, Vol. II, 16-07-2004) 
CoL 229-30 

Apicultunl Univers~ 
(Deb. 6, Vol. II, 12-07-2004) 
CoL 118-92 

Allocation of Funds for CIreer-Orientcd 
Courses 
(Deb. 17, Vol. III, 17-08-2004) 
CoL 333-34 

Appointment of Chief of Defence Staff 
(Deb. 9, Vol. II. 15-07-2004) 
Col. 403 

Coffin Scam . 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 343 

Compensation to Fanners of West Benpl 
(Deb. II, Vol. III. 19-07-2004) 
CoI.26S 

Construction of Overbridges in West 
Benpl 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. I 43-4S 

Creation of Jobs 
(Deb. I, Vol. II, 05-07-2004) 
Col. 155-S6 

Darjeeling u an Aari-Expon Zone 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 171-72 

. Deaths on NH 
(Deb. 3, Vol. II. 07-07-2004) 
Col 109-10 

Demand of Potato 
(Deb. 21, Vol. IV, 23-08-2004) 
CoL 70.7.1 

, itaI DentaJ Medical CollegesIHosp s 
(Deb. 18, Vol. III, 18-08-2004) 
CoL 192-94 

Double Line between Kharagpur-
Midnapore 
(Deb. 9, Vol. II, 15-07-2004) 
CoL 193-94 

Empanelment ofGovcrnment Hospitals 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 169-71 

Fertilizer Policy 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 30 

Flood Affccted States 
AsslstancetoNationa1SportsFederations (Deb. 21, Vol. IV, 23-01-2004) 

(Deb. I, Vol. II, 05-07-2004) Col. 216-20 

CoL 249-50 Flood and Drought Situation in the 
Child Mortality Rate in Government Country-(DUR 193) 

Hospita1J (Deb. 16, Vol. III, 16-01-2004) 
(Deb. ) 8, Vol. III, 11-01-2004) Col. 549-53 
Col. 21 
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Flying Clubs 
(Deb. lS, Vol. III, 23-07-2004) 
CoI.214-16 

Foreign Equity in Aviation Sector 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 195-96 

Generation of Power by NTPC 
(Deb. 2. Vol. II, 06-07-2004) 
CoL302~ 

Import of Agricultural Productl 
(Deb. 20, Vol. VIII, 20-08-2Q04) 
Col. 70-88 

Improviftl Infrutructural Facilities in 
Ports 
(Deb, 18, Vol. III, 18-08-2004) 
Col. 362-63 

Indo-UK Collaboration in Hi,her 
Education 
(Deb. 2, Vol .. 11, 06-07-2004) 
Col. 29-30 

Intell'ated Child Development Scheme 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 30-40 

International Herald Tribune 
(Deb. 9, Vol. II. 15-07~2004) 

Col. 39-40 
Introduction of Direct to Home Service 

(Deb. 19. Vol. III, 19-08-2004) 
Col. 1-15 

Introduction of Environmental Studies in 
Schools 
(Deb. 17, Vol. 111. 17-08-2004) 
CoI.410-11 

Leakage of Medical Papers 
(Deb. 13, Vol. III. 21-07-20040) 
Col. 148 

Linking of Gas Manufacturing and 
Distribution Units with National Gas 
Grid 
(Deb. 14, Vol. III. 22-07-2004) 
Col. 18 

Mineral Exploration MNC 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 187-92 

National Commission on AlI'iculture 
(Deb. I, Vol. II, 05-07-2004) 
Co1.221~ 

Need to desilt the Sarasanka Dighi Tank 
at Dantan in Puchim Midnapore 
District of West Bengal owing to its 
utility in enablin, promotion of 
agricultural aciivlties as well as tourism 
(MUR377) 
(Deb. 13, Vol. m, 21-07-2004) 
Col. S04-OS 

Nebru YuVI Kendra in West BenpI 
(Deb. 21, Vol. IV, 23-0'-2004) 
Col. 284-81 

New Foreip Trade Policy 
(Deb. S, Vol. II, 09-07-2004) 
CoL 223-24 

NGOs Involved in Environmental Projects 
(Deb. 11, Vol. 111, 19-07-2004) 
CoL 39 

One Childfl\vo Cllild Norm Policy 
(Deb. 8, Vol. II, 14-07-2004) 
CoL 22G-21 

OpoDina Hospitals and Dispensaries with 
WorJd Bank Fund 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 484-85 

9utlay for Rural Electrification 
Corporation 
(Deb. 12, Vol. III, 20-01-2004) 
Col. 235-36 

Pending Cases of Labour Dispute~ 
(Deb. ) 6, Vol. III, ) 6-08·j. 004) 
Col. 98 

Performance ofRRas 
(Deb. 5, Vol. ·11, 0'9-07·2004) 
Col. 33 

Pipeline Project from Paradeep to Haldia 
(Deb. 9, Vol. II. 15-07-2004) 
Col. 430 
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Pollution Caused by Oswal Chemical 
Fer.ilizcrs 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 163 

Ports Connectivity Through Rail 
(Deb. 14, Vol. III, 22-07-2004) 
CoL 176-79 

Potato Export 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 86-87 

Private Participation in Power Sector 
(Deb. 17, Vol. III, 17-01-2004) 
CoL 38-39 

~tofPaddy 

(Deb. 11, Vol. III, 19-07-2004) 
Col. 214-11 

Projects Under CRF 
(Deb. II, Vol. III, 11-01-2004) 
CoI.I7WO 

Rakesh Mohan Committee on Small 
Savings 
(Deb. 5, Vol. II, 09-07-2004) 
Col 10 

Recovery of Dues fi'om SEBslPSUs 
(Deb. 5, Vol. II, 09-07-2004) 
CoLIS~ 

Rec:ruitmont ofTeac:hen in Colleges and 
Univenities 
(Deb. 7, Vol. II, 13-0"-2004) 
Col. 297 

Repeal of POT A 
(Deb. 2, Vol. II, 06-07-2004) 
CoL 43 1-32 . 

Reservation for SCslSTs and BICkward 
Commwlities in Private Sector (Res.) 
(Deb. 10, Vol. II, 16-07-2004) 
Col.J69..71 

Road Over Bridge in South Eastern 
Railway 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 332-33 

Seheme for Employment 
(Deb. 11, Vol. III, 19-07-2004) 
Co1.l71-76 

Scheme for Jute Industry 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 35-38 

Settin& up of a Coastal Shipping 
Development Agency 
(Deb. I, Vol. II, .14-07-2004) 
Col. 91 

ScUinS up of Indian Power Fund 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 255-56 

SettinS up of New Medical Colleges 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 225-27 

Situatioll arising out of shortage of power 
in tbecountry (DUR 193) 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 504-08 

Sports Complexes 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 307-10 ~ 

Strategic Oil Reserve 
(Deb. 24, Vol. IV, 26-08-2004) 
CoL 325 . 

Street Hawkers and Vendon Livina below 
Poverty Line 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 229-31 

Strenathenin& of Security of National 
Paries 
(Deb. 21, Vol. IV, 23-08-2004) 
CoL3S4 

Subsidy to Farmers for Drip lITigation 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 486-94 

Summer Special Trains 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 254-55 

Swaminathan Committee Report 
(Deb. I, Vol. II, 05-07-2004) 
Col. 61 
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Vacant Posts of Judges 
(Deb. 5, Vol. II, 09.07.2004) 
Cot.ll2-33 

Visit of Indian Delegations Abroad 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 208-15 

Work on National Highway 60 
(Deb. 8, Vol. II, 14-07-2004) 
CoI.18S 

PaIllhy,Dr.I.JmiDa ... yau 
Assets of India Tourism finance 

Corporation 
(Deb. I, Vol. II, 05-07.2004) 
Col. 95 

Ban on Exit Poll 
(Deb. 15, Vol. III, 23.07.2004) 
Col. 38-39 

Closure of Edible Oil ComplUlies 
(Deb. 16, Vol. III, 16-08-2004) 
CoI.203~5 

Conversion of Residential.Areas into 
Industrial Areas 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 327 

Crimes in Trains 
(Deb. 9, Vol.' II, 15-07-2004) 
Col. 423-26 

Curbs in Smoking 
(Deb. 23, Vol. IV, 2'·08·2004) 
CoL 679 

Development of AdYIDco Jit TraiDers 
(Deb. 9, Vol. II, 15.07·2004) 
Co1220021 

Introducdon of Auto Disposable Syringe 
(Deb. 13, Vol. III, 2).07-2004) 
Col. 16 

luujag Fake Ca1:ificates by Mental Health 
IDIdn* 
(Deb. 23, Vol. IV, 25.08·2004) 
Col. 483-84 

Loss due to Operation of Metro Rail 
(Deb. 17, Vol.. III, 17.08·2004) 
Col. 162 

Need to increase the capacity of LPTs in 
Mandsaur Parliamentary Constituency, 
Madhya Pradesh (MUR 377) 
(Deb. I, Vol. II, 05-07-2004) 
Col. 279-80 

Need to operationalise the newly set up 
telephone exchanges in Mandsaur, 
Neemach and Ratlam districts in 
Madhya Pradesh (MUR 377) 
(Deb. 13, Vol. III, 21-07-2004) 
CoI.S02 

Paddy Procurement Centres 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 22-24 

Policy for Development ofSSI 
(Deb. II, Vol. III, 11-08-2004) 
Col. 37-38 

Railway Budget 2004-05 - General 
Discussion and Demands for Grants 
on Account - (Railways) 2004-05 -
contd. 
(Deb. S, Vol. II, 09-07-2004) 
CoI.305~ 

Rise in the Prices of Life Saving Drup 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 163 

Road Construction proposals from State 
Government 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 280-82 

Shifting of Headquarters 
(Deb. S, Vol. II, 09-07-2004) 
Q)i.23S 

Simplification ofEnvironmental Clearance 
Procedure 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 13 

StlDdiDs Commiatee on ExtemaI AftIIirs -
Fide R8pOIt • PreIeaIed 
(Deb. 20, Vol. VIII, 20-08-2004) 
Coll36 

TerroristAUacks on Anny Camps 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 99-100 
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Paranjpe. Shri Pralwb 
General Budlet-2004.2005 General 

Discussion - Contel. 
Demands for Grants on Account • 

(General) 2004-2005 • Contd. 
Demands for Excess Grants· (General), 

2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 497-SOO 

Violation of Companies Act, 1956 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 3942 

Pante, Shri Dalpat staib 
2nd National Labour Commission 

(Deb. 21, Vol. IV, 23-08-2004) 
CoI.68-69 

Accidents in Mines 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 38-39 

Assistance from Indian Embuaies 
(Deb. I, Vol. II, 14.07-2004) 
CoJ.IOO 

Assistance to Y."'. for Post·Matric 
Scholarship 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 242-43 

BeediWorkers 
(Deb. 16, Vol. III, 16-01-2004) 
CoI.210-8t 

Bus Service 
(Deb. 13. Vol. III. 21-07-2004) 
Col. 269-70 

Centrally' Sponsored Schemes for 
Agriculture 
(Deb. 6, Vol. II, 12.07-2004) 
Col. 367-72 

Changes in Cultural Institutions 
(Deb. 19, Vol. III, 19.01-2004) 
Col. 73-74 

Death of Animals 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.34-46 

Export of Motor Vehicles 
(Deb. S, Vol. II, 09-07-2004) 
Col. 117-19 

Extinction ofBirda 
(Deb. I. Vol. II, 05-07-2004) 
Col. 180-82 

Extradition of Akshardham Conspirator 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 272-73 

Fake Killing in Saichen 
(Deb. 9, Vol. II, 15-07·2004) 
Col. 428-29 

FoodP. 
(Deb. 16, Vol. III, 16·08·2004) 
CoLliS .. ' 

Funds fur Preparins the ST Youths for 
Competitive Examinations 
(Deb. "2, Vol. ItI, 20-07-2004) 
CoLS2 

Impact of Mobile on Users 
(Deb. 13, Vol. III, 21-07-2004) 
CoI.382~ " 

Inadequate Medical Facilities 
(Deb. 23, Vol. IV, 25·01-2004) 
CoL 476-71 

Indian Athletic Team 
(Deb. 16, Vol. III, 16-01.2004) 
Col. 419 

~nilte in Tihar Jail 
(Deb. 12, Vol. III, 20·0'·2004) 
Col. 53-S4 

Introduction of Earthen Cup and Khadi in 
Trains/Stations 
(Deb. 9, Vol. II, 15-07·2004) 
CoI.13~O 

Irregularities in the Purchase of Drugs 
UnderCGHS 
(Deb. 3, Vol. II, 07·07-2004) 
Col. 273-74 

Life Saving Medicines in CGHS 
(Deb. 3, Vol. II. 07-07-2004) 
COI.44-4S 
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Looting of Foreign Tourists 
(Delt. I, Vol. II, OS-07-2004) 
Col. 83-84 

Lt General Niazi's Pistol 
(Deb. 7, Vol. II, 13-07-2004) 
COl.3S7 

LTC to Retired Employees 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 608-09 

Method of Execution of Death Sentence 
(Deb. 20, Vol. VIII, 20-08-2004) 
CoI.4-9 

Migration of DoctOR 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 99-100 

Minimum Support Price ofCouon 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 331 

_ NOO's in Family Ptannins Programme 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 42S-26 

Nomination ofMemben in N .C.E.R.T. 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 390-391 

Peace Talks on Kashmir laue 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 86-11 

Pending Proposals of Madhya Pradesh 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 136-37 

Pre-Examination Training to SC Students 
(Deb. 9, Vol. II, 15-07-2004) 
CoI.S4 

PrelPost Matric Scholarships to SCsi 
OBCs Students 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 168-87 

Rail Project Affected by Militancy 
(Deb. 17, Vol. III, 17-01-2004) 
C01.4S-47 

Rake Points 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. SO 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 40 

Release of Central Share under Fishermen 
Housing Scheme 
(Deb. II, Vol. III, 19-07-2004) 
Col. 59 

Return ofIndians from Iraq 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 637-38 

Saving-cum-ReliefScheme for Fishennen 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 269-70 

Scholarship to Medical and Engineering 
Students 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 187 

Secondary Freilht for Fertilizers 
(Deb. 7, Vol. II, 13-07-2004) 
Col 109 

Ticketless Travellers in Trains 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 23 1-32 

Triple Talaq System 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 17 

Unemployment Allowance 
(Deb. I, Vol. II, OS-07-2004) 
COl.23S 

Wastage of Spare Parts of AI Aircraft 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 237-38 

Women Involved in Crime 
(Dob. 7, Vol. II, 13-07-2004) 
Col. 286-90 . 

Paswan, Shrl Ram Vila. 
Import of Fertilizers 

(Deb. 2, Vol. II, 06-07-2004) 
Col. 46-47 
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PUWla, Shri Ramebaadn 
AIDSIHIV affected Children 

(Deb. 18, Vol. III, 18-01-2004) 
Col. 245-46 

Burning of Medicines in HAL, Bhopal 
(Deb. 17, Vol. III, 17-08-2004.) 
Col. 191-92 

Siphoning of Money 
(Deb. 23, Vol. IV, 25-01-2004) 
CoI.S85. 

Fut Track Courts 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 185 ... 8 

Hiah Tech Post Harvest TechnololY 
Centre 
(Deb. 16, Vol. III, 16-08-2004) 
CoL 276-77 

Inmsrated Rural Enerav Pro.amme 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 4648 

Theft of Computers Iud S.a.itivi Loans to CustOmeJ'l in Rural Areas 
Documents (Deb. 1 S, Vol. III, 23-07-2004) 
(Deb. 9, Vol. II, 15-07-2004) Col. 9S-97 
Col. 129-30 

PI.Wln, Sbri Sukdeo 
Arrears to Scientists 

(Deb. I, Vol. II, 05-07-2004) 
CoI.IS1 

Billiag Problans ofMobile PII.-ofBSHL 
(Deb. 3, Vol. n, 07-07 .. 2004) 
CoL 159 

Blocks AMI~ ill NEll 
(Deb. 9, Vol. II, 15..o7-Z0(4) 
CoLI32-36 

Dual CidTlllhip to NIUa 
(Deb. 3, Vol. II, 07-07-2004) 
0,1.45 

Effective DnII........,..,... 
(Deb. 13, Vol. III, 21..01-2004) 
CoL 195-97 

Establishment of Additkal HeaIIh Sub-
Centres 
(Deb. II, Vol. III. .1-01.2004) 
CoI.III..a2 

ElD'O eun.cy 
(Deb. '5. Vol. II, 09 .. 07.2004) 
Col. 113 

'1CUIey ....... O" .. ADMS 
(Deb. ,13, Vol. III. 21-07-2004) 
CoL250-52 

fake Stlmp Papers 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 161-69 

Mass Vaccination Proarammes 
(Deb. II. Vol. III, 18-01-2004) 
Col. 311-39 

New Civil Aviation Policy 
(Deb. 5, Vol. II, 09-07-2004) 
CoL 175 

0ftIrb0re Explomion DrilliIla Coanc1I 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 287 ' 

Openina of!. T. 
(Deb. 12, Vol. III, 20-07-2004) 
Col 233-34 

Pendina Family Penaion Cues 
(Deb. I, Vol. II, 05-07-2004) 
CoL201~ 

Primary Health Centres 
(Deb. 23, Vol. IV, 25-01-2004) 

-CoI.532-35 
Proposals to Set up PrIS 

(Deb. I, Vol. II, 05-07-2004) 
0,1.121-30 

Reconstitution ofNllionaI CollUlliasion for 
Scheduled c:.ees 
(Deb. ,24, Vol. IY,' 26-08-2004) 
Col 19 

Sale of Anti-Cancer Drup 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 270-71 
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Sttdng up of IndUltrial Clusters 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 279-82 

Setting up ofP.rimary Health Centres 
(Deb. 3, Vol. II, 07-07·2004) 
CoI.IS5-51 

Landing Slots by Jet Airways 
(Deb. 5, Vol. II, 09-07·2004) 
Col. 122 . 

Need to sanction funda for setting up of 
All india IlIItitalk ofMedJcaI Sciences 
atBhIbIntIwtr, Oriua(MUR 377) 
(Deb. 24, Vol. IV, 26-08-2004) 

Vaccination for Hepatitis' A' Virus CoL 394-95 
(Deb. 23, Vol. IV, 25-01-2004) OwnIayofBSFlCRPPICISPIITBPinNCR 
Col. 712 (Deb. 12, Vol. III, 20·07-2004) 

Visit ofEU Members to India Col 95 
(Deb. 13, Vol. III, 21.07.2004) ShortFlhMOIIllIIpOI1IntPersonaiides 
Col. 76 (Deb. 24. Vol. IV, 26-01-2004) 

PI .. I", S .. rI Vlre .... dra 

Introduction of Direct to Home Service 
(Deb. 19, Vol. III, 19-01-2004) 
Col.)5 

Railway Budget 2004-2005 • General 
Discussion and Demands for Grants 
on Account (Railways) 2004-200S 
(Deb. 7, Vol. II, 13-07-2004) 
CoI.666-68 

CoI.IOl.()2 
Transfer of Customers as per Guidelines 

in Karnataka 
(Deb. 14, Vol. Ill, 22-07-2004) 
CoLlll 

Patel, Arl Datayabbal VaIIIb .. bbal 
Flood and Drou,ht Situation in the 

Country·(DUR 193) 
(Deb. 16, Vol. III, 16.01-2004) 
Col. 642-43 

Reservation for SCslSTs lAd Backward Indian 'lIbmnen in Pakistani Jails 
Communities in Private Sector (Res.) 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 360, 362-65 

Pata .... , Dr. Prua .. a Ku .. ar 
Advertisement for New LPG 

Distributorships 
(Deb. 9, Vol. II, 
Co1.171-72 

15-07-2004) 

Allocation ofSuptr Kerosene Oil 
(Deb. 24, Vol. IV, 26-01·2004) 
Col. 237-31 

Central Statutory Audit Experience of 
J &: K Bank Ltd. 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 137 

Discount for Sale of Lube Oil 
(Deb. 14, Vol. Ill, 22-07-2004) 
Col. 127·21 

(Deb. I, Vol. II, 14-07-2004) 
Col. 76-77 

Non..araufer of powers to Panchayats in 
Daman IIld DIu 
(Deb. 19, Vol. Ill, 19-08-2004) 
Col. 74-7' 

Oft'lcen Deployed for Election Duty 
(Deb. 10, Vol. II, 16-07-2004) 
Co1.91-92 

POItinI ofOftlcials to Daman and Diu 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 93 

Setting up of Passport Office 
(Deb. I, Vol. II, 14-07-2004) 
cb1.143-44 

P.tel, Sbrl Diu ... 
Allocation of Punds for up-gradation of 

Roads 
(Deb. 19, Vol. Ill, 19-08-2004) 
Col. 261-63 
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Anti Dumping Cases Investigations 
(Deb. 10, ·Vol. II, 16-07-2004) 
Co1.13~ 

Biotech Parks at Vadodara 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 440-41 

Gujarat Urban R.efonns Project 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 223 

Import ofPalm Oil 
(Deb. I, Vol. II, 05-07-2004) 
Col. 129-30 

Clearance of Power Projects Increase in Len&th ofHishways in Gujarat 
(Deb. 2, Vol. II, 06-07-2004) (Deb. 13, Vol. III, 21-07-2004) 
Col. 213-11 Col. 160-61 

Coal Gassification Plant Loadina Nanni 
(Deb. 9, Vol. II, 15-07-2004) (Deb. 3, Vol. II, 07-07-2004) 
Col. 176 Col. 277-79 

CoastallBorder Area Development LPG Bottlina Plant in Gujarat 
(Deb. 17, Vol. III, 17-01-2004) (Deb. 14, Vol. III, 22-07-2004) 
Col. 328 Col. 136-37 

Conservation of Environment, Forests 
and Wildlife 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 298-316 

CSO Release on GDP Growth 

Meeting of Chief Minis ten on Panchayati 
~ 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 147-49 

Mega city Status to Sural and Ahmedabad 
(Deb. 8, Vol. II, 14-07-2004) (Deb. 12, Vol. III, 20-07-2004) 
Col. 122-23 

Distribution of Power through Private 
Sector Companies 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 129 

Doubling ofRailway Track 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 327-28 

Eco-Towism 
(Deb. 11, Vol III, 19-07-2004) 
COI.2S2-S6 

Establishment of Institute of 
Seismological Research 
(Deb. 18, Vol. III, 11-08-2004) 
.CoI.463 

Financial Assistance for Science City 
Project in Gujarat 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 86 

Generation Capacity of Renewable EnersY 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 169-71 

CoI.16~ " 
Modernisation of Post Offices 

(Deb. 3, Vol. II, 07-07-2004) 
CoI.13S-36 

National Horticulture Board 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 82 .... 

National Policy on Pesticides 
(Deb. I, Vol. II, 05-07-2004) 
Col. 197-98 

Need to extend aid to Sardar Vallabhbhai 
Patel Memorial Society for building a 
national memorial in honour ofSardar 
Vallabhbhai Patel (MUR 377) 
(Deb. I, Vol. II, 05-07-2004) 
Col. 277 

Need to take steps to strengthen the 
working of Co-operation Banks ia 
Oujlrat (MUR. 377) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 423-24 
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Frogress of Ahmedabad-Vadodara 
Expressway 
(Deb. 13. Vol. III, 2) -07-2004) 
Col. 235-37 

Rural Godowns 
(Deb. 16, Vol. III.. 16-08-2004) 
Col. 360-66 

SAARC - Free Trade Agreement 
(Deb. 10, Vol. II, 16-07-2004) 
CoI.214-)S 

Sale ofNABARD Shares by RBI 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 115-17 

Selling of Fake Seeds 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 67 

Setting up of Gas based Power Plants 

Diversion of Quota of Power and Coal 
from MP to Maharashtra 
(Deb. 2, Vol. II. 06-07-2004) 
Col. 165-67 

Illicit Felling ofTrees 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 42-46 

Need to set up a station of All India Radio 
at Seoni, Madhya Pradesh (MUR 377) 
(Deb. 9, Vol. II, 15-07-2004) 
COI.449-SO 

Setting up of Soyabean Plant 
(Deb. 16, Vol. III, ) 6-01-2004) 
Col. 444-52 

Tourist Circuits 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. )64-65 

(Deb. 2, Vol. II, 06-07-2004) rathak,Sbri Brajesb 
Col. 224-26 

Settlement of Lands in Tribal Areas 
(Deb. 17, Vol. Ill, 17-08-2004) 
Col. )65-66 

Spurious Hybrids ofBT Cotton 
(Deb. II, Vol. III, 19-07-2004) 
Col. 148-49 

ratel, Sbri Prarul 
Purchase of Aircraft 

(Deb. 20, Vol. VIII. 20-08-200~) 
Col. 10 

Pateriya, SbrimaU Netta 
I 

Air Service between Jabalpur and Delhi 
(Deb. 10, Vol. II, 16-07-2004) 
CoI.I54-SS 

Approval ofICDS-1D Project 
(Deb. 17, Vol. III. 17-08-2004) 
Col. 116-18 

Children Infected by Flourosis 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 20-26 

Crime Against Women 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 422 

Children Infected by Flourosis 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 25 

Contaminated Water 
(Deb. 11, Vol. III, 19-07-2004) 
CoI.S" 

General Budget-2004-2005 General 
Discussion - Contd. Demands for 
Grants on Account - (General) 2004-
200S - Contd. Demands for Excess 
Grants --(General), 200 1-2()O2 
(Deb. 12, Vol. III, 20-07-200~) 
Col. 38)"3 

Mercury Poisoning Threat to Capital 
(Deb. II, Vol. III, 19 .. 07-2004) 
Col. 240-41 

Need for construction of a bridge over 
river Ganga in Buxar, V.P. (MUR 377) 
(Deb. 21, Vol. IV, 23-08-2004) 
CoI.4SO 

Need to construct a new bridge linking 
VMIO with Kanpur in Vuar Pradesh 
(MUR377) 
(Deb. 13, Vol. III, 21-07-2004) 
CoI.S04 
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Railway Budget 2004-200S-General 
Discussion and Demands for Grants 

. on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
CoI.S81-83 

Recovery oflncome Tax Arrears 
(Deb. ~O, Vol. VIII, 20-01-2004) 
CoL 26 

Repatriation ofDawood Ibrahim 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 163-64 

Tanneries Polluting Ganga 
(Deb. 6, Vol. II, 12-07-2004) 
Col.2S~ 

Work on Kanpur-Lucknow National 
Highway 
(Deb. B, Vol. II, 14-07-2004) 
Col. 121-22 

Pathak, Shrl Harln 
General Budget-2004-2005 General 

Discussion - Contd. Demands for 
Grants on Account- (General) 2004-
200S - eontd. Demands for Excess 
Grants - (General), 2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 346-51 

Pati., Shrl Annasaheb M.K. 
Allotment of Land to Landless People 

(Deb. 19, Vol. III, 19-01-2004) 
Col. 145-46 

Anti-Terrorist Force 
(Deb. 23, Vol. IV, 2S-01-2004) 
Col.310 

Construction of Overbridges to connect 
Central Avenue with Western end of 
Nagpur Railway Station 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 246-47 

Delivery System of Funds 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 23 

Drought Affected States 
(Deb. 16, Vol. Ill, 16-01-2004) 
Col. 21 

Expenditure on Research and 
Development 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 668-69 

NPA ofPubUc Sector BInb 
(Deb. 20, Vol. VIII, 20-0B-2004) 
Col. 31-40 

Preservation of Rock·Cut Caves in 
Maharashtra 
(Deb. 19, Vol. III, 19-0B-2004) 
Col. 271 

Reduction of Air Fares 
(Deb. 20, Vol. VIII, 2().()8-2004) 
Q)I.26U9 

R.eview ofWorkingofBHEL 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 86-88 

T&d Losses ofSEBs 
(Deb. 7, Vol. I~ 13-07-2004) 
Col. 26-21 

Patll, Shrl Balasabeb Vikbe 

Standing Committee on Defence - First 
Report - Presented 
(Deb. 19, Vol. Ill, 19-01-2004) 
Col. 394 

PatH, Shrl Danve Raoaabeb 

Corruption Cases in MTNL and BSNL 
(Deb. 18, Vol. III, 18-01-2004) 
Col. 288-308 . 

Scheme for Developing Tourism Industry 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 221 

Scheme for SmaU Textile Mills 
(Deb. I S, Vol. III, 23-07-2004) 
Col. 26-30 

Threat to Ganga Water 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 389-90 
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linani MediCine for AIDS 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 608 

Patll, Sbri Prakl.hbapu V. 

Drought Affected S~ 
(Deb. 16, ·Vol. III, 16-08-2004) 
CoJ.11-28 

Drought Prone Areas 
(Deb. 14, Vol. III, 22-07-2004) 
Col. I 53-S6 Allocation of Funds for Research Work 

(Deb. 17, Vol. III, 17-08-2004) 
CoL 121-22 Export of Marine Products 

Assistance for Modernisation of 
Agriculture 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 356-60 

(Deb. 10, Vol. II, 16-07-2004) 
Co1.2S6-57 

Export of Organic Faim Produce 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 384 

Assistance to States by NABARD Externally Aided Projects in Maharashtra 
(Deb. 5, Vol. II, 09-07-2004) (Deb. 2, Vol. II, 06-07-2004) 
Col. 96 Col. 278-80, 314 

Backwardness in Konkan Region 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 147 

Coal GassiflCation Plant 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 176 

Coastal Zone Management Plan 
(Deb. 11, Vol. m, 19-07-2004) 
Col. 247 

PTA with US in Service Sector 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 322 

Funds for Rural Development 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 165-66 

Generation CapacitY of Renewable Energy 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 169-71 

Construction of Ring Railways in Nagpur ·Human Organ Bank 
(Deb. 9, Vol. n, 15-07-2004) (Deb. 23, Vol. IV, 25-01-2004) 
Col. 294 Col. 498-99 

Consumption of Natural Gas in the 
Country 
(Deb. 24, Vol. IV, 26.08·2004) 
CoL 343-4S 

Costal Zone Management Plans for 
Mumbai 
(Deb. 16, Vol. Ill, 16·08.2004) 
Col. 180-81 

Demand for More LPG Apnciesand Petrol 
Pump. 
(Deb. 14, Vol. III, 22-07·2004) 
Col. 137 

Inland Water Transport Routes in 
Maharashtra 
(Deb. 13, Vol. III, 21-07·2004) 
CoL 237 

Integrated Child Development Services 
(Deb. 12, Vol. III, 20·07-2004) 
Col. 134-35 

Irrigation Capacity 
(Deb. I, Vol. II, 05·07-2004) 
CoL 222-23 

Japanese Encephalitis 
(Deb. 23. Vol. IV, 25-01-2004) 
CoI.603~S 

Dilution of Equity ofSBI Legislation for Special Economic Zones 
(Deb. 15, Vol. III, 23-07-2004) (Deb. 10. Vol. II, 16-07-2004) 
Col. 190-91 Col. 143-45 
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Lifting of Ban on Importing SSI Items 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 136-37 

Loan from Asian Development Bank 
(Deb. 13, Vol. Ill, 21-07-2004) 
Co1.161~2 

Loan from Sugar Development Fund 
(Deb. 16, Vol. IB, 16-08-2004) 
Col. 349-58 

Marine Export to EU 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 216-17 

Market Intervention Scheme 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 324-28 

Mass Rapid Transit System along 
Andheri-Ghatkopar Corridor 
(Deb. 23. Vol. IV. 25-08-2004) 
Col. "268-69 

Meeting of Chief Ministers on Panchayati 
~ 
·(Deb. 9, Vol. II, 15-07-2004) 
Col. 14749 

Mega Chemical Estate for Petrochemical 
Industry 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 171-172 

Mega City Scheme 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 343-44 

Procurement ofJeta from Brazil 
(Deb. 9, Vol. II, IS-07-2004) 
Col. In 

Production of Steel 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 147 

Railway Bridge at Bisrambagh 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 232-33 

Railway Over Bridges 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 209-12 

Review ofSchemcs 
(Deb. 24, Vol. IV, 26-08-2004) 
Col 291JJ2 

Rise in Plan and Non-Plan Expenditure 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 123-24 

Sale of Centaur Hotel 
(Deb. 15, Vol. III, 23-07-2004) 
Col.l17 

Seed Act in Mahardltra 
(Deb. 6, Vol. II, 12-07-2004) 
Co1.24S-46 

Setting up of Autonomous CoUegcs 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 217-11 

Standards of Airports 
(Deb. 15, Vol. III, 23-07-2004) 
Co1.20S-06 

Mumbai Urban Infrastructure Project 
(Deb. 17, Vol. III, 17-01-2004) Strengthening ofPDS 
Col. 278-79 (Deb. I, Vol. II, 05-07-2004) 

Non-Payment oflnsunutce Claims Under 
NAlS in Maharashtra 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 115-116 

. Palace on Wheels 
(Deb. 9, Vol. II, 1 S-07-2004) 
0,1.343-44 

Private Participation in Irrilltion Sector 
(Deb. I, Vol. II, 0'-9-7-2004) 
Co1.l3~31 

CoI.208~ 

Uplifbnent ofTribals 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 358-68 

World Bank Assistance for M.U J.P . 
(Deb. 20, Vol. VIII, 20-08-2004) 
Co1.14S-46 

WTO 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 238-39 
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PatU, Sbrl'SIIivraj V. 
Border ArIa Development Projects 

(Deb. 2, Vol. II, 06-07-2004) 
Col. 16-17 

Dissolution of Arunachal Pradesh 
Legislative Assembly (St.) 
(Deb. S, Vol. II, 09-07·2004) 
CoI.311-12 

Flood and Drought Situation in the 
country (OUR 193) 
(Deb. 17, Vol. III, 17·08-2004) 
Col. 532-71,574-76 

Flood situation in Bihar (St.) 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 276-79 

Assessment of Water in Rivers 
(Deb. II, Vol. III, 19-07-2004) 
Col. 4 

Branches of Nation aU sed Banks 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 193 

Closure of Wind Mills 
(Deb .. 2, Vol. II, 06-07-2004) 
CoJ.90 

Committee to Review Surplus Water 
(Deb. 6, Vol. II, 12-07.2004) 
Col. 278-79 

Construction of Roads Pusing through 
Forests 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 86-88 

Floods situation in Assam (St.) 
(Deb. 10, Vol. II, 16-07-2004) ConsumerNon-Dunbles 
Col. 271-7S (Deb. 20, Vol. VIII, 20-08-2004) 

Col. 32S-26 
Gang-Rape ofDalit Women in Bhomtola 

village. Seoni District, Madhya Pradesh 
(St) 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 279-80 

Plight ofDaiit Women in Madhya Pradesh 
and othor parts "f the country-
Submission by the Members 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 438 

Itemoval of Governors of four States on 
the basis of their ideology (OUR 193) 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 525-38 

PatU, Sbri Sbriolwa. Daduabeb 

Corruption in Sanctionins of Proposals! 
Projects 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 181-89 

Cost of Surgeries 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 45-46 

Delay in Sanctioning Loan 
(Deb. 10. Vol. II, 16-07-2004) 
Col. IS 

Effect on Scanty Rainfall on Crops 
(Deb. 16. \\>1. ID.16-08-2004)CoI. 

Financins by HUDCO 
(Deb. 7, Vol. II. 13-07-2004) 
Col. 270 

Abolition of Death Sentence 
(Deb. 12, Vol. III, 20-07-2004) ForeignEquityinAvia&ionSec:tor 
Col. 43 (Deb. S, Vol. II. 09.07-2004) 

Co1.19s-96 
Advertisement by D.A.V.P. 

(Deb. 9, Vol. II, IS-07-2004) 
Col. 33 1-32 

Air Services on Short Haul Routes 
(Deb. 5. Vol. II. 09-07-2004) 
Col. 76 

Freedom Fighter'S Pension 
(Deb. 2, Vol. II. 06-07-2004) 
CoI.29S-96 . '.: ..• .. ., ..... 

Funds to Maharubtril unC:ler CRF 
(Deb. 3. Vol. II. 07-07-2004) 
CoU40-41 
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Funds te) States. for Minor Irrigation 
Projects 
(Deb. I, Vol. II, 05-07-2004). 
Col 18 -

Genetically Modified Crops 
(Deb. 23, Vol. IV, 25-08-2004) 
Col 748 

Modernization of Police 
(Deb. 2, Vol. II, 06-07-2004) 
CoI.2SN4 

Need to include the proposal for a Tiger 
Project in CluIndoli Wild Life Sanc:tuary 
in the Tenth Five Ya Plan (MUR 377) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 428 . 

HorticuJture Policy 
(Deb. II, Vol. III, 19-07-2004) P.F. Dues ofOple Glass Works 
Col. 296-297 (Deb. 11, Vol. III, 19-07-2004) 

Col. 134 
HPTILPTIVI.PI's 

(Deb. 14, Vol. III, 22-07-2004) 
Col. 61 

Illicit Felling of Trees 
(Deb. 16, Vol. III, 16-08-2004) 
Col 42-46 

Increase in Telephone' Density in Rural 
Areas 
(Deb. 23, ~ol. IV, 25-01~2004) 
Col. 454-56 

Increase in Yield 
(Deb. I, Vol. II, 05-07-2004) 
Col. 147-41 

Integrated Watershed Development 
Propnme in RuralArcu 
(Deb. 14, Vol. III, 22-07-2004) 
CoI.159-66 

Loans to Students for Hp Education 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 172-73 

Minimum Wages 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 427-21 

Missing of Voters-Name &om Electoral 
Rolla 
(Deb. 5, Vol. II, 09-07-2004) 
Col12G-21 

Mobile Connectivity on National 
Hilbwaya 
(Deb. II, Vol. III, 11-01-2004) 
Col. 262 

Pending Out of Tum COMcction Cases 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 220-22 

Poverty Alleviation 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 12 

Power Generation 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 66-92 

Production of Ethanol 
(Deb. 14, Vol. ftl, 22-07-2004) 
Col: 185-87 

Promotion of Aaro and Rural Industries 
(Deb. I, Vol. II, 14-07-2004) 
CoL9 

Purchase of Coin Box Instrument 
(Deb. II, Vol. III, '11-08-2004) 
Col. 64 

Railway Budget 2004-05 - General 
Discussion and J>emands for Grants 
on Account - (Railways) 2004-05 -
contd. 
(Deb. 5, Vol. II, 09-07-2004) 
eo!. 299-301 

Repair ofGooda Shed at Karad 
(Deb. 24, Vol. IVr 26-08-2004) 
CoL 67 

Restriction of Entry Points to Foreign 
Airlines 
(Deb. 20, Vol. VIII, 20-0'-2004) 
Col. 27 
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Settinl up ofWLL Towen in Satara Discontinuation of Savinp Sc:hemea 
(Deb. 3, Vol. II, 07-07-2004) (Deb. 15, Vol. III. 23-07-2004) 
Col. 69-72 Col. 189-90 

StaffShortap in FPI 
(Deb. II, Vol. '111, 19-07-2004) 
Col. 251 

STD/ISD/PCO Booths at Railway 
StationsIPlatforms 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 37-38 

Strike by·Kohinoor Mills, Mumbai 

Education Loan 
(Deb. 15. Vol. III, 23-07-2004) 
CoL 113-16 

Expansin of Forest Cover and Promotion 
ofEco-Tourism 
(Deb. 21. Vol. IV, 23-01-2004) 
CoL211-12 

Faulty Telephone Service in MahanIh1ra 
(Deb. 20, Vol. VIII, 20-01-2004) (Deb. 18, Vol. III. 11-01-2004) 
Col. 239 Col. 189-90 

Throwing of Garbage on Tracks 
(Deb. 9, Vol. II, 15-07-2004) FI's Assistance to MIharuh1ra 
CoI.400-02 (Deb. IS, Vol. III, 23-07-2004) 

CoI.24().48 
Timely Distribution ofFood .... ins 

(Deb. 6, Vol. II, 12-07-2004) FonnulationofAaoGIOIIChaleinScheme 
Col. 183-14 (Deb. 23, Vol. IV, 25-01-2004) 

Toll Tax 
CoI.S81-82 

(Deb. 23, Vol. IV, 25-08-2004) Funds for Panchayati Raj 
CoL 612-13 (Deb. IS, Vol. III, 23-07-2004) 

Travel Time for Trucks 
Col. 222 

(Deb. 13, Vol. 111,'"21-07-2004) GunpowderFlCtOriea 
Col. 96 (Deb. 15, Vol. III, 23-07-2004) 

Unequal Distribution of Funds under 
~ 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 33 

Use of Solar Energy in Government 
Offices 
(Dob. 12, Vol. III, 20-07-2004) 
Col. 171-73 

Wastage of Fruit and Vegetables 

Col. 283-14 
Need to provide houlel under rural 

development project to the people 
displaced by floodcauled by 
Venpnp River in Bapen vil"'e of 
Bhandara Parliamentary Constituency, 
Maharuhtra (MUR 377) 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 449 

(Deb. 21, Vol. IV, ·23-08-2004) PollutinglndustrialUnitl 
Col. 394 (Deb. II, Vol. Ill, 19-07-2004) 

Patle, Shri Sblsbupal 
Convenion of National Highways 

(Deb. 18, Vol. III, 18-08-2004) 
C01.3S2-60 

Col. 243-48 
Privatisation of Mines 

(Deb. 20, Vol. VIII. 20-08-2004) 
Col.30 1-02 

Deficiency in Power Generation Capacity RemuneAl&ive Price of Paddy 
(Deb. 23, Vol. IV, 25-08-2004) (Deb. 16, Vol. III, 16-08-2004) 
Col. 13-18 Col. 503'()8 
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SaleofLand 
(Deb. 20, Vol. VIII, 20-08-2004) 
CoL 27-28 

Scheme for Digging of Tube wells 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 327 

Schemes for Unemployment Educated 
Persons 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 135-36 

Special Package for Promotion ofSSI 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 647-48 

Taak Force for Farmers 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 378 

Theft ea.. in Chlkbla Mines 
(Deb. 23, Vol. IV, 25-08·2004) 
CoL 290-91 

World BankAliistance for Power Projects 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.3S5-'8 

hal, Dr. Ie ....... 
General Budaet-2004-2005-Goneral 

Discussion - Contd. 
Demand. for Grants on Account -

(General) 2004-2005 - Contd. 
Demaodator Excou Grants - (General), 

2001·2002 
(Deb. 12, Vol. III, 20·07·2004) 
('.01.560 

Reservation for SCslSTs and Backward 
Communities in Private Sector (Res.) 
(Deb.S, Vol. II, 09-07-2004) 
CoL3SB-S9 

P.war, Sltri Sband 
Fixation of Minimum Support Price 

(Deb. 6, Vol. II, 12-07-2004) 
Col. 22 

PIlot, Sbri Sachl. 
Tranamiuion of Contract of VSNL and 

State owned GAIL 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 6-7 

Pia .. ., Sbri DevIdu 
Allocation of Funds under Urban 

Development Schemes 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 211-12 

Appointment on compassionate Grounds 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 106 

Assistanco for Development and 
Promotion of Environment Projects 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 386-410 

BSNL Mobile Service 
(Deb. 18, Vol. III, 18·08-2004) 
Col. 142-43 

Central Assistance to HRDS 
(Deb. 23, Vol. IV, 25-08-2004) 
CoL74~ 

Construction of Additional Hostels in 
Mahanahtra 
(Deb. 17, Vol. 111,17-08-2004) 
CoL4l1 

Construction of Buildings for 
Anpnwadies 
(Deb. 2, Vol. II, 06·07-2Q04) 
CoL 276 

Development of Tourism Resorts 
(Deb. 21, Vol. IV, 23-08-2004) 
CoI.20S 

Expansion Plan fer IFFOOAND KRIBHCO 
(Deb. 17, Vol. III, 17.08-2004) 
Col. 160-61 

Financial Assistance to States by HUDCO 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 21 1-24 

Handloom Development Centre 
(Deb. 20, Vol. VIlI, 20-08-2004) 
Col. 31D-l1 

Medicines for HlV/AIDS 
(Deb. 23, Vol. IV, 25-08-2004) 
COI.SS 
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~obile Hospital on Certain Routes 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 498 

Need to construct an over-bridge on the 
rail line at Nasik, Maharashtra 

.. (MUR377) 
(Deb. 13, Vol. III, 21-07-2004) 
CoL 505 

Need to introduce mobile tele-
communication facilities in the rural 
areas of Nasik Parliamentary 
Constituency, Maharashtra (MUR 371) 
(Deb. 18, Vol. Ill, 18-08-2004) 
Col. 514 

Nehru Yuva Kendras 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 342-46 

Non-Functioning of Rural Telephones 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 536-37 

Pension to Widows of Freedom Fighters 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 323-24 

Repair of Roads Damaaed by Floodl 
Heavy Rains 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 680-11 

Selection of Cities under Meaa City 
Scheme 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 407-09 

Setting up of Committee for Conservation 
of Wildlife 
(Deb. 21, Vol. IV, 23-08-2004) 
CoL 371-72 

SettiGg up of Seismic Observatories 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 364 

Study on Cleaning of Rivers 
(Deb. 16, Vol. III, 16-08-2004) 
Co1.212-16 

PODDuswamy, Sbri Eo 
Compensation paid by NLC 

(Deb. 23, Vol. IV, 25-01-2004) 
Col. 563-65 

Delay in Sanctionins Loan 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 10-11 

National Sports Development Fund 
(Deb. 16, Vol. III, 16-08-2004) 
Col.I7 

Need to device an appropriate plan to 
provide the basic amenities of potable 
water and Road connectivity in the 
villages ofCtidambaram Parliamenllry 
Constituency, Tamil Nadu (MUR 3_77) 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 453 

Need to sanction the Funds sought by 
the Government of Tamil Nadu for 
beautification of Chidambaram town 
under the Adisankara circuit scheme 
(MUR377) 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 424 

Prabba, Sbri R. 
Conversion of Agriculture Land for non-

Asricultural Purposes 
(D"b. 21, Vol. IV, 23-08-2004) 
Col. 391-99 

Development of Tourism Circuits through 
Foreisn Aaencies 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 227-21 

General Bud,et2004-2005-General 
DiscUilion - Contd. 

Demands for Grants on Account -
(General) 2004-2005 -Contd. 

Demands for Excess Grants - (General), 
2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 519-21 
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Grant for Libraries 
(Deb. 19, Vol. Ill, 19-08-2004) 
CoL 229-32 

Projects under National Itiver 
Conservation Plan 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 79-96 

Proposal from NGOs in Tamil Nadu 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 456-57 

SAARC Summit 
(Deb. 20, Vol. VIII, 20-08-2004) 
Co1.301~ 

Prabbu, Sbri Suresb Prabbakar 
Destruction to Forests by Eastern Express 

Highway 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 138 

Flood and Drought Situation in the 
Country (OUR 193) 
(Deb. 16, Vol. III, 16-08-2004) 
Cel.577-81 

Generation ofNuclear Power 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 28 

Protection and Preservation of Tiger 
Habitats 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 191 

Railway Budget 2004-2005 - General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(OeD. 7, Vol. II, 13-07-2004) 
CoL6S7-S1 

Selection Qf Sportspersons for Olympic 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 369-72 

Sino-Indian Border Talks 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 7-8 

Withdrawal of Incentives 
(Deb. 18, Vol. III, 18-01-2004) 
CoL465~ 

Pradh.a, Shri Allaok 
Standing Committee on Home Aft8in -

One Hundred Ninth and One Hundred 
Tenth Reports - Presented 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 438-39 

Pradllaa,Shri D .......... n 
Crimes in Trains 

(Dob. 9, Vol. II, 15-07-2004) 
Col. 423-26 

Gram Urja Pariyojana 
(Deb. 7, Vol. II, 13-07-2004) 
CoL 51-52 

Indian Assistance for Resolving Maoist 
Problem 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 14-23 

Krishi Vigyan K.endras 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 2()()'()3 

Shifting of Headquarters 
(Dob. 5, Vol. 11.,09-07-2004) 
CoL 235 

Situation arising out of Shortage of Power 
in the Country (OUR 193) 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 564-67 

Violation of Rules by Private Hospitals 
(Deb. 3, Vol. II. 07-07-2004) 
Col. 94 

Pruad, Shri HariUwal 
Afforestation 

(Deb. 6, Vol. II, 12-07-2004) 
CoI.90-110 

Ban on Private Medical Colleges 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 187 

Ban on the Sale of Cosmetics 
(Deb. 3, Vol. II, 07-07-2004) 
Col.I01-m 

Benefit of Fifth Pay Commission to Police 
Personnel 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 155 
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Bonded Labourers 
(Deb. II, Vol. 1Il, 19-07-2004) 
Col. 152-53 

Conducting of Entrance Exam in other 
Languages 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 89-90 

LPG Godowns in Delhi 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 208-09 

Malpractice in Allotment of Cases in 
Insurance Companies 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 115 

Connecting Villages with Link Road 
(Deb. 24, Vol. IV, 26-08-2004) Mid-Day Meals Scheme 
Col. 36-38 (Deb. 2, Vol. II, 06-07 -2004) 

Construction Work on Land Acquired by 
DDA 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 146 

Corruption in Parcel Booking Offices 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 264-65 

Difference in Minimum Wages 
(Deb. 16, Vol. III, 16-08-2004) 
CoI.21O-11 

Drinking Water and Sanitation Facilities 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 167 

Electrification of Rail Lines during Ninth 
Five Year Plan 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 415-16 

Fake Bills of Subsidy 
(Deb. 7, Vol. II, 13-07-2004) 
CoI.I46-SO 

Fake Ration Cards 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 181-82 

Fee in Private Medical Colleges 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 37-38 

Funds for Welfare Schemes 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 84-94 

Housing Scheme for Bccdi Workers 
(Deb. II, Vol. III, 19-07-2004) 
Col. 256-57 

Col. 14144 
Minimum Support Price for Sugarcane 

(Deb. 16, Vol. III, 16-08-2004) 
CoI.2S4 

National Agricultural Insurance Scheme 
(Deb. II, Vol. III, 19~07-2004) 
Col. 2-3 

Need to ensure proper maintenance of 
National Highways between Deoria 
and Balia in U .P. (MUR 377) 
(Deb. 23, Vol. IV, 25-08-2004) 
CoL 802 

Opening of Recruitment Office 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 244-46 

Population Living Below Poverty Line 
(Deb. I, Vol. II, 14-07-2004) 
Col. 165-70 

Sanitation Facilities in Rural Areas 
(Deb. 19, Vol. III, 19-08-2004) 
CoI.S4-S6 

Schemes for providing Jobs to Youths 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 242-48 

Setting up of New AIRIDD Centres 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 349-53 

Sick Industrial Units 
(Deb. 20, Vol. VIII, 20-08-2004) 
CoI.26().65 
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Special Cell for PMRY 
(Deb. 18, Vol. Ill, 18-08-2004) 
Col. 198-99 

Strengthening of PDS 
(Deb. I, Vol. II, OS-07-2004) 
Co1.208.()9 

Sugarcane Research Institute 
(Deb. 21, Vol. IV, 23-08-2004) 
CoI.3SS-S6 

Telephone Exchanges Equipped with STD 
Facility 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 418-19 

Theft from National Museum 
(Deb. 9, Vol. II, IS-07-2004) 
Col. 286 

Theft ofK VPs and.NSCs 
(Deb. 11, Vol. III, 18-08-2004) 
Co1.1S~8 

Violation of Marketing Discipline 
Guidelines (MOO) 
(Deb. 9, Vol. II, 1 S-07-2004) 
Co1.3n-79 

Welfare ofBeedi Worken 
(Deb. 1, Vol. II, OS-07-2004) 
Col. 21 7-1 I 

Prasad, Sbrl Lalmaat 

General Budget 2004-2005-Oeneral 
Discussion - Contd. 

Demands for Grants on Account -
(General) 2004-2005 -Contd. 

Demands for Excess Grants - (General), 
2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 534-36 

Railway Budget 2004-200S - General 
Discussion and Demand. for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. 11, 13-07-2004) 
COI.S96 

Reae~tion Quota 
(Deb. 16, Vol. III, 16~08-2004) 
Col. 509-10 

Reserved Post Lying Vacant 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 191-92,373 
(Deb. 21, Vol. IV, 23-08-2004) 
CoL 239-40 

PunDdeswarl, Sbrlmatl D. 
Amendment of Seed Act 

(Deb. II, Vol. III, 19-07-2004) 
Col. 269 

Assistance to Andhra Pradesh for 
Irriaation Projedl 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 325-26 

Assistance to State Governments under 
AmP 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 209-14 

BanonPWG 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 29S-96 

Basic Services in Rural Arc!hs 
(Deb. 9, Vol. II, 15-07-2004) 
CoJ.392-93 

Census 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 197-99 -

Child Mortality Rate in Government 
Hospital. 
(Deb. 18, Vol. UI, 18-08-2004) 
Col. 23-24 

Comprehensive Crop Insurance Scheme 
(Deb. 6, Vol. II, 12-07-2004) 
Co1.19S-96 

Concessional Telephone Exchange 
FlICility to Senior Citizen. 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.710-11 

Constitution of Administrative Reform 
Committee 
(Deb. 18, Vol. III, 18-08-2004) 
CoI.3~1 
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Corruption iit Cement Corporation of India 
Ltd. 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 306 

Corruption in the Rajban Cement Factory 
ofCCI 
(Deb. 19, Vol. Ill, 19-08-2004) 
Col. 120 

Creation of Economic Zones 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 40 

Crop InsurllKle Scheme 
(Deb. 21, Vol. IV, 23-08-2004) 
CoI.I~1 

Crude Oil Stabilisation Fund to Insulate 
Customers 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 62-63 

Dolay in disbursing Retirement Pensionery 
dues 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 24748 

Discrimination against Women at 
Workplace 
(Deb. 12, Vol. III, 20-07-2004) 
CoI.S4-S6 

Employment in Gulf Countries 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 198 

Expansion of National Fuel Complex 
(Deb. 13, Vol. Ill, 21-07-2004) 
cOl. 92-93 

Export Orders to BHEL 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 77-78 

Fire in Rail Coaches 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 175 

Flood and Drought Situation in the 
Country-(DUR 193) 
(Deb. 16, Vol. III, 16-08-2004) 
CoLS%-99 

Funds ynutilized by Artisans 
International Foundation 
(Deb. 9, Vol. II, 15-07-2004) 
CoI.20I~ 

Holding in Public Sector Banks 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 92 

Impact ofWTO 
(Deb. 15, Vol. Ill, 23-07-2004) 
Col. 251-53 

Imported Palm Oil 
(Deb. II. Vol. III. 19-01-2004) 
Col. 62-63 

Indigenous Knowledge ofBio-Diversity 
(Deb. 23, Vol. IV. 25-08-2004) 
Col. 494-95 

Internet Service in Remote Villages 
(Deb. 8. Vol. II, 14-07-2004) 
Col. 76 

Introduction of Auto Disposable Syringe 
(Deb. 13. Vol. III. 21-07-2004) 
Col. 17 

Irregularities in Awarding Marketing 
Telecast Rights 
(Deb. 19. Vol. lilt 19-08-2004) 
Col. 166 

Joint Petrol on Indo-Pak Border 
(Deb. 17, Vol. III. 17-08-2004) 
Col. 192 

Memorandum of Understanding on 
Drinking Water 
(Dob. 19. Vol. III, 19-08-2004) 
Col.l51-'3 

NaxaJite Violence 
(Deb. 17, Vol. Ill. 17-01-2004) 
Cot. 20-22 

Need to ensure increased public 
investment in agriculture and open the 
sector for direct foreign investment 
(MUR377) . 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 409-10 
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Need to include Andhra Pradesh under 
the National Drainage Technology 
Programme to enable the State to 
undertake research and adopt drainage 
improvement measures (MUR 377) 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 508 

Need to take steps to preview the 
programmes of private TV channels 
with a view to eliminate airing of 
objectionable and vulgar shows 
(MUR377) 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 322 

Programme for Women's Welfare 
(Deb. 5, Vol. II, 09-07-2004) 
CoI.2J0-31 

Railway Budget 2004-2005-General 
Discussion and Demands for Grants 
on ACC:OlUlt (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 577-78 

Refund of Money by DDA 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 409 . 

Release of Civilian Indian Prisoners from 
PakJaiis. 
(Deb. 8, Vol. II, 14-01-2004) 
Co1.201~2 

Rural Electrification 
(Deb. 12, Vol. III, 20·07-2004) 
Col. 289 

Status of Importing Liquid Natural Gas 
ftomlran 
(Deb. 14, Vol. III, 22.07-2004) 
CeI.215 

Vegetables and FruitsAvailable in Mother 
Dairy 
(Deb. 16, Vol. III, 16·08-2004) 
Col. 236 

Radlialuilhaaa, Sliri Varkala 
Calling Attention to Matter of Urgent 

Public Importance (CA) 
(Deb. 18, Vol. III, 18-08-2004) 
001.495-96 

Coastal Police 
(Deb. 17, Vol. III, 17-08·2004) 
Col. 184-15 

Coconut Technolol)' Million 
(Deb. 11, Vol. III. 19-07-2004) 
Col. 22-24 

Communal Violence 
(Deb. 2. Vol. II, 06-07-2004) 
Col. 334-35 

Construction of Transhipment Tenninal 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 152 " Corruption in Public Sector Banks 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 8 

Damage of Paddy 
(Deb. 11. Vol. III, 19-07-2004) 
Col. 156 

Development of Roads in Kerala 
(Deb. 3, Vol. II, 07-07-2004) 
CoI.202~ 

Exemption on Special Economic Zones 
(Deb. I, Vol. II. 05-07·2004) 
Col. 196 

Health HlIZII'd in Kerala 
(Deb. 8, Vol. II, 14-07-2004) 

Tobacco Exports Col. 5 I-52 
(Deb. 10, Vol. II, 16-07-2004) IntemationaiTenninal 
CoI.I79-80 (D b e . 10, Vol. II, 16-07-2004) 

Transport of Gas ftomAP Coast to NTPC 
Plant, Gujarat 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 245-46 

Col. 178-79 
LNG Terminal at Kochi 

(Deb. 9, Vol. n, 15-07·2004) 
Col. 21S·16 
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New Railway Zones 
(Deb. 9, Vol. II, 15-07-2004) 
Col.407· 

Per-Capita Calorie Consumption 
(Deb. I, Vol. II, 05-07-2004) 
Col. 126-21 

Review of Performance of Welfare 
Schemes for SCslOBCs 
(Deb. 19, Vol. III, 19-08-2004) 
CoI.S6-57 

Setting up of All India Institutes of Medical 
Sciences 
(Deb. 3, Vol. II, 07-07-2004) 

Power Project by Kochi Refineries Limited Col. 40-41 
(Deb. 9, Vol. II, 15-07-2004) Setting up ofllTs 
Col. 333-34 '(Deb. 2, Vol. II, 06-07-2004) 

Purchase of Aircraft Col. 159~ 
(Deb. 20, Vol. VIII, 20-01-2004) Setting Up of New Railway Station at 
Col. 11 Nedumbassery 

Railway Budget 2004-2005 - General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Pcb. 7, Vol. II, 13-07-2004) 
Col. 64445 

Removal of Governors of four States on 
the basis of their ideology (OUR 193) 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 445 

Reported closure of a number of Tea 
Gardens in West Bengal, Assam, Tamil 
Nadu and Kerala resulting in 
unemployment of thousands of 
workers and steps taken by the 
Government in regard thereto. (CA) 
(Deb. 13, Vol. III, 21-07-2004) 
CeI.486 

Reported reduction in interest rate of 
Employe:es Provident Fund from 
9.5 percent to 1.5 percent and steps 
taken ~y the Government in regard 
thereto (CA) 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 418-89 

Reservation ·for SCslSTs and Backward 
Communities in Private Sector (Res.) 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 344-50 

(Deb. 9, Vol. II, 15-07-2004) 
CoI.431 

Situation in Iraq (OUR 193) 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 495-502 

Standing Committee on Personnel, Public 
Grievances, Law and Justice - First 
and Second Reports - Presented 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 383 

Surveys for New Rail Projects 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 118-24 

Uniform MRP for Medicines 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 365-66 

bl, Shrl Nakul Das 
Black lIaichi Crop 

(Deb. 21, Vol. IV, 23-01-2004) 
Col. 247-48 

Corruption in MCD 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 431-32 

Corruption in Railways 
(Deb. 19, Vol. III, 19-01-2004) 
CoI.20S-06 

Custodial Deaths 
(Deb. 17. Vol. III, 17-01-2004) 
Cot. 328-32 
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. Electronic Telephone Exchanges in NE Power Plant by ONGC in Gujarat and 
Region Tripura 
(Deb. 23, Vol. IV, 25-08-2004, (Deb. 19, Vol. III, 19-08-2004) 

Co1.565~ Col. 347 

Employment Exchanges Regional Pharmacy Institutes 
(Deb. 13, Vol. III, 21-07-2004) 

(Deb. 16, Vol. III, 16-08-2004) Col. 173-7S 
Col. 34S-47 

Expansion of Capacity of Telephone 
R.served Seats for North Eastern States 

forMBBS 
Exchanges (Deb. 13, Vol. III, 21-07-2004) 
(Deb. 13, Vol. III, 21-07-2004) Col. 107-09 
Col. 243 SCs/STs/OBCs Persons Registered in 

Investment to Fund Mega Projects by Cn. Employment Exchanges 
(Deb. 20, Vol. VIII, 20-08-2004) (Deb. 16, Vol. Ill. 16-08-2004) 
Col. 189-92 Col. 130-32 

KendriyalNavodaya Vidyalayas Security Deposit on Cooking Oas 
(Deb. 23, Vol. IV, 25-08-2004) Cylinden 

Co1.260-64 (Deb. 19, Vol. III. 19-08-2004) 
Col. 273-74 

Loan to Power Companies Setting up ofMedic:al Colleges 
(Deb. 17. Vol. III, 17-08-2004) (Deb. 18, Vol. III, 18-08-2004) 
Col. 166-67 CoI.2n-78 

Maintenance and Repair Works of Sino-Indian Border Talkl 
National Highways (Deb. 18. Vol. III, 18-08-2004) 
(Deb. 18, Vol. III, 18-08-2004) Col. 3-37 I 
CoL4S2-53 Strategic Oil Reserve 

Meeting ofIndo-Pak Cultural Secretaries (Deb. 24, Vol. IV, 26-08-2004) 
(Deb. 24, Vol. IV. 26-08-2004) CoL32S 
CoL 3-4 Task Force on Flood and Erosion 

Multi Purpose National Identity Card (Deb. 16, Vol. III, 16-08-2004) 

(Deb. 17, Vol. Ill. 17-08-2004) CoL 426 

Co1.14S-46 Threat to National Bird 

New Pipelines for Transportation of 
(Deb. 16, Vol. 1II, 16-08-2004) 
Col. 385-86 

Petroleum Products 
Vac:ation of Kunala Fort (Deb. 24, Vol. IV. 26-08-2004) (Deb. 17, .Vol. Ill, 17~08-2004) C01.3S3-S6 CoL 309 

Newspapers &om Sikkim Visit by PMs of Sri Lanka and Singapore 
(Deb. 14, Vol. III. 22-07-2004) (Deb. 23. Vol. IV. 25-08-2004) 
Col. 66-68 CoL7~ 

Opening of Sainik School. in North RaJ..,...,Sbri L 
Ea&tem States Crop Inaurance Scheme 
(Deb. 19. Vol. III, 19-08-2004) (Deb. 21. Vol. IV. 23-08-2004) 
Col. 331-32 CoJ.l~1 
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New Rehabilitation Policy 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.lS6 

Rajbhar, Sbri CHad ... Dev PI'U8CI 

Complaints against Ticket Clerks 
(Deb. 24, Vol. I~, 26-08-2004) 
Col. 69 

Pending proposal ofFPI 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 165-68 

Potential of Hydro Power Generation 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.2~ 

Retirement Benefits to Employees 
(Dob. 23, Vol. IV, 2S-08-2004) 
Col.l~ 

Review of Royalty Rate of Coal in respect 
of Uttar Pradesh 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 60 . 

RaJe.er Ku .... r, Sbri 
Allocation of Coal to Private Players 

(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 290 

Allocation of Funds to States under 
Panchayati Raj 
(Deb. 24. Vol. IV, 26-08-2004) 

,. Col. 226-31 

Cub on Camera Charges Hit Police 
(Deb. 17, Vol. Ill, 17-08-2004) 
Col. 297-98 

Consumption of Urea 
(Deb. 21, Vol. IV, 23-08-2004) 
CoI.I40-44 

Double Rail Line Between Labhar and 
Dehradun 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 70 

Expansion o( Capacity of Telephone 
Exchanges 
(Deb. 23, Vol. IV, 25-08-2004) 
CoJ.S68-77 

ForeignAss __ for Irrigation Projects 
(Deb. 16, Vol. Ill, 16-08-2004) 
CoL 329-32 . 

Killing of people by Leopards 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 168-69 

Meeting oflndo-Pak Cultural Secretaries 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 3-4 

Multi Purpose National Identity Card 
(Deb. 17, Vol. Ill, 11-08-2004) 
Col. 145-46 

National Electricity Policy 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 26-27 

Need to provide better amenities at 
Haridwar railway station, Uttaranchal 
(MUR377) 
(Deb. 9, Vol. II, I S-01-2004) 
CoI.45J 

Railway Bridge at Balawali Station on 
Ganga River 
(Deb. 19, Vol. Ill, 19-08-2004) 
Col. ISO 

Recruibnent Centre for PMF 
(Deb. 17, Vol. Ill, 11-08-2004) 
Col. 392 

Revision in licenSing and Registration 
Charges for Airports 
(Deb: 20, Vol. VIII, 20-08-2004) 
Col. 104 

Security Deposit on Cooking Gas 
Cylinders 
(Deb. J 9, Vol. Ill, J 9-08-2004) 
Col. 273-74 

Sugar Mills 
(Deb. 11. Vol. 111. 19-07-2004) 
Col. 294-95 

Telephone ExcbanaollPost Office in 
Uttarancbal 
(Deb. 18, Vol. III, 11-08-2004) 
Col. 346-S2 
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Tra"sfer Policy for K.V. Teachers 
(Deb. 17. Vol. III, 17-08-2004) 
Col. 162-63 

Waiting List for Landline and Mobile 
Phone Connections 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 183-88 

Rajendran, Shri P. 
Ban on Recruitment 

(Deb. 18. Vol. III, 18-08-2004) 
CoL 190-91 

Cashew Industry 
(Deb. 20, Vol. VIII, 20-08-2'004) 
CoL 205 

Ceiling on Remittance of Amount by 
Agents 
(Deb. IS, Vol. III, 23-'07-2004) 
Col. :57 

Changes in Drugs and Cosmetics Act 
(Deb. 13, Vol. III, 21-07-2'004) 
Col. 77-79 

Consumer Protection Law 
(Deb. II, Vol. III, 19-07-20'04) 
Col. 10-18 

Development of Fisheries in Kerala 
(Deb 6, Vol. II, 1'2-07-2004) 
CoL 272 

Encroachment of Forest Land by 
Plantation Companies 
(Deb. II, Vol. III, 19-'07-2004) 
Col. 131-32 

Environmental Clearance for Thermal 
Power Project 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 277-78 

ESI Hospitals in Kerala 
(Deb. II, Vol. Ill, 19-07-2004) 
Col. 263-64 

Fish Exports 
(Deb. 5, Vol. II, 09-'07-2'0'04) 
Col. 87-88 

Foodp-ains for ReliefPackap 
(Deb. 6, Vol. II, 12-07-2'004) 
Col. 193-96 

Funds Sanctioned for Education of ST 
Students 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.14J-S2 .. , 

Health Care in Tenth Plan 
(Deb. 8, Vol. II, 14-07-20'04) 
C.o1.98-100 

High Court Bench at Thiruvananthapura 
(Deb. IS, Vol. III, 23-'07-2'004) 
Col. 7S-76 

Implementation ofRGDWM 
(Deb. 24, Vol. IV, 26-08-2004) 
Co!. 26-34 

Inclusion of Thachar Community in SCs 
List 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 200 

Infrastructural Facll.es in Medical 
Colleges 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 89-90 

Kollam Bypass on NH-47 
(Deb. 13, Vol. III, 21-07-20'04) 
Col. 249-50 

Kollam-Kottapui'am Waterway 
(Deb. 13, Vol. III, 21-'07-2'0'04) 
Col. 193 

Merger ofDA for Gramin Oak Sevak 
(Deb. 2'0, Vol. VIII, 20-08-2'004) 
Col. 299 

Mineral Exploration MNC 
'(Deb. 1'0, Vol. II, 16-'07-2'0'04) 
Col. 187-92 

Need to take immediate steps to ensure 
early completion of the QuiJon By-Pus 
Project in Keral. (MUR 377) 
(Deb. I, Vol. II, 05-07-2'0'04) 
Col. 28'0 ' 
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Norms for Natural Calamities Assistance 

(Deb. f7, Vol. III, 17-01-2004) 
Col. 33-36 

NRIs Cities in Various States 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 578 

Olympic Torch Relay 
(Deb. I, Vol. II, 05-07-2004) 
Col. 14 

Palace on Wheels 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 343-44 

Pending Cases before Railway Claims 
Tribunals 
(Deb. 14, Vol. III, 22-07-2004) 
CoI.2S7-S9 

Premium Services of Postal Department 
(Deb. 18, Vol. III, 18-08-2004) 
CoI.3S9 

Private Self-Financing Engineering 
Colleges 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 247-41 

Private Self-Financing Medical Colleges 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 74-7S 

Recruibnent in Para Military Forces 
(Deb. 12, Vol. III, 20-07-2004) 
Co1.l21-32 

Reduction in ISD Rates 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 699-700 

Reservation for SCslSTs and Backward 
Communities in Private Sector (Res.) 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 384-85 

Revival of Fertilizers and Chemicals 
Travancore Limited 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 247-SO 

Royal Castle u Heritace Monuments 
(Deb. 14, Vol. III, 22-07-2004) 
Col 84 

SAARC Summit 
(Deb. 20. Vol. VIII, 20-08-2004) 
C01.30S~ 

Scheme for Education Purpose of SC 
Students 
(Deb. 24, Vol. IV. 26-0S-2004) 
Col. 192-210 

Setting up of Engineering Colleges 
(Deb. 7, Vol. II, 13-07-2004) 
CoI.12S-29 

Setting up of ilTs 
(Deb. 2, Vol. Ii, 06-07-2004) 
CoI.IS9-62 

Setting up of LNG Terminal in Kerala 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 127-28 

Special Package for Revival ofPerellllial 
Crops in Kerala 
(Deb. I, Vol. II, 05-07-2004) 
Col. 146-47 

Tax Evuion by Online Lottery Operators 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 197 

Vallarpadam International Container 
Terminal 
(Deb. 3, Vol. II, 07-07-2084) 
Col. 152-53 

Welfare Schemes for Backward Claues 
throush NBCFDC 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 77 

Rajeatldra.., SliriDuld M.s.K. 8ba .. aI 
Railway Budget 2004-65 - General 

Discussion and Demands for Orants 
on Account -- (Railways) 2004-05 -
Contel. 
(Deb. 5, Vol. n, 09-07-2004) 
Col. 309-11 

Raja, Slut MoM. ...... 
Gc:nendion of Nuclear Po~r 

(Deb. 8, Vol. II, 14-07-2004) 
CoL 27 
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Ne;:d to fund scheme for effective 
utilization of Godavari river water in 
Andhra Pradesh (MUR 377) 
(Deb. 9, Vol. II, 1 S-01-2004) 
CoL 446-47 

Need to srant funds from the Sagar-Mela 
Scheme for the development of 
Kakinada Port and its surroundings 
(MUR377) 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 323-24 

Need to replate the Usage and Disposal 
of Plastic Bags 'in the country 
(MUR377) 
(Deb. 3, Vol. II. 07-07-2004) 
Col. 326 

Railway Budget 2004-200S - General 
Discuuion and Demands for Grants 
on Account (Railways) 2004-200S 
(Deb. 7, Vol II, 13.,.07-2004) 
Col. 453-56 

Standing Committee on Information 
Technology - First to Fourth Reports 
- Presented 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 437 

pe.ed.., Prof. M. 

Achievement under PMRY 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.704-0S 

American and Canadian Community 
Colleges 
tDeb. 12, Vol. III, 20-07-2004) 
Col. 246 

Construction of Houses along Coastal 
Areas 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 400 

Definition of Sick Units 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 163 

Deterioration of Postal Finances 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 238-40 

DPEP 
(Deb. 23, Vol. IV, 2S-0S-2004) 
Col. 267 

Financing ofPMRY Schemes 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 33-3S 

Freedom Fighters' Pension in UT 
(Deb. 17, Vol. 111,17-08-2004) 
Col. 120-21 

General Budget-2004-2005 General 
Discussion - Contd. 

Demands for Grants on Account -
(General) 2004-2005 - Contd. 

Demands for Exceu Grants - (General), 
2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
CoI.4S3-S9 

I.T. Hardware Production 
(Deb. 13, Vol. III, 21-07-2004) 
CoI.S5-89 

Narcsh Chandra Committee 
(Deb. 1 S, Vol. III. 23-07-2004) 
Col. 191-94 .. 

Need to advise the Union Territory 
Administration ofPondicherry to hold 
Panchayat Elections ,t an early date 
(MUR377) 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 416 

New Scheme for Distribution 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 247-49 

Non Lapsable Central Pool of Resources 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 41 0-11 

Pancbayati Raj Elections 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 130-31 

Polluting Industrial Units 
(Deb. I I, Vol. III, 19-07-2004) 
Col. 243-48 

Railway Budget 2004-200S-General 
Discussion and Demands for Grants 
on Account (Railways) 2004-200S 
(Deb. 7, Vol. II. 13-07-2004) 
Col.SIO-IS 



NAME INDEX 587 

Removal of Governors of four States on 
the basis oflheir ideology (DUR 193) 
(Deb. 6, Vol. II, 12-07-2004) 
Col. S()4..()9 

Recognition to Certain Tribal 
Communities in Pondicheny 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 167 

Release of Water to Karaikal Region in 
Pondicheny 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 29S-96 

Review ofMPLADS Fund 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. IIS-16 

Sarva Shiksha Abhiyan 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 251-52 

Setting up of Industries 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 125 

Studies on Functioning of Financial 
Institutions 
(Deb. 24, Vol. IV, 26-01-2004) 
Col.I54-51 

Subsidy on Kerosene and Diesel to 
Fishermen 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 290-91 

Task Force on Application of 
Biotechnology 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 237-39 

Ramadoss, Dr. Auburnaai 
All-India Institute of Medical Sciences, 

New Delhi - Election 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 293 

Central Supervisory Board - Election 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 293 

GoveminaComlcii ofNorth-~ Indira 
GlI1dhi Regional Institute ofHeahh and 
Medical Sciences, Shillona - Election 
(Deb. 3, Vol. II, 01-07-2004) 
COI.29S 

Indian Council of Medical Rese.eh -
Election 
(Deb. 18, Vol. III, 18-01-2004) 
CoI.479 

Indian· Nuning Council, New Delhi-
Election 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 294 

Post Graduate Institute of Medical 
Education and Research, 
Chandigarh-Election 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 294 

Tuberculosis Association of India 
Election 
(Deb. 18, Vol. III, 11-01-2004) 
Col. 481 

Ramakrisbu, Sbrl Bad", 
ADD Assistance to India 

(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 269-70 

Afro-Asian Games 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 193 

Airlines Insurance Premium 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 211-82 

Balika Samridhi Yojana 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 217-89 

Clearance of Power Projects 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 421 

Contract to US Subsidiary SAW Pipes by 
GAIL 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 270 



588 LOK SABHA 

Con . nA' ...... i ........ _ GuriwaraRaiI *lIOII O. "'_",-_11 
Line 
(Deb. 19,-Vol. III. 19-08-2004) 
Col. 145 

Creation of Aariculturc Infrastructure and 
Credit Fund 
(Deb. 20, Vol. VIII, 20-08-2004) 
Co1.101'()2 

Failure of Meteorological Department 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 34-37 

Foreign Investment in Sick Fertilizer Units 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 389 

I.P. Univenity 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 406 

IIIesal Constructions 
(Deb. 23,. Vol. IV, 25-08-2004) 
Col. 343 

MIngo Research Centre 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 193-94 

Mobile Lab to Check Adulteration 
(Deb. 19, Vol. III, 19-08-2004) 
CoI.66-6I 

Setting up of Open Univenities 
(Deb. 23, Vol. IV, 25-08-2004) 
Col 257 

Steps for Making Fishing a Profitable 
Business 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 357-58 

Super Computers 

Upgrading Primary Health Care in AP 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 278 

Utilisation of Rain and Flood Water 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 377 .. 

Work Culture in Media Organisation 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 87-90 

Rana, Sbri Kasbiram 
Anti-Corruption Drive in DDA 

(Deb. 17, Vol. III, 17-08-2004) 
C01.148-S0 

Availability of Food grains 
(Deb. 21, Vol. IV, 23-08-2004) 
Coi.I9-21 

Cases Pending with Environment Courts 
(Deb. 6, Vol. II, 12-07-2004) 
CoJ.312-13 

Compensation by Polluting Industrial 
Units , 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 361-63 

Computerised Booking Offices of Railway 
Stations in Gujarat 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 99-106 

Construction of Head Post Office Building 
in Surat 
(Deb. 8, Vol. II, 14-07-2004) 
CoL 181-82 

DDlAIRProgranune 
(Deb. 14, Vol. 111, 22-07-2004) 
Col. 183-85 

(Deb. 18, Vol. III, 18-08-2004) Delay in Issuance of Passports 
Col 453-54 (Del). 8, Vol. II, 14-07-2004) 

Timely Relief to Tobacco Growers 
(Deb. 20, Vol. VIIl, ~0-08-2004) 
Col. 253-54 

Unifonn Policy for Decontrolled Fertilizer 
Industry 
(Deb. 17, Vol. III, 17-08-2(04) 
CoL 22-23 

Col. 227-28 
Development of Cities 

(Deb. 17, Vol. III, 17-08-2004) 
Col. 78 

Diamond Export 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 29S-97 
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Doubling of Rail Lines 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 180-81 

Education Loan 
(Deb. 20, Vol. ViII, 20-08-2004) 
Col. 14647 

Encroachment on Forest Land 
(Deb. II, Vol. III, 19-07-2004) 
Col. 103-04 

Expenditure on Setting up of Fertilizers 
Plants Abroad 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 158 

Flood and Drought Situation in the 
Country-(DUR 193) 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 558-61 

Funds for Swajaldhara Scheme 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 151-58 

Gems and Jewellery Export 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 185 

Hawala Transactions 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 18-19 

Industries Set up in the Post Uberalisation 
Period 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 230-34 

LPTIHPTM..PTs 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 148-52 

Modernisation of Railway Stations 
(Deb. 14, Vol. Ill, 22-07-2004) 
(;01.255-57 

MRTP Commission 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 42-43 

NGOs Under WCD Programmes 
(Deb. t 2, Vol. III, 20-07-2004) 
Col. 15·24 

Opening of Post Offices 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 614-17 

Opening of Post Offices in Gujarat 
(Deb .. 8, Vol. II, 14-07-2004) 
Col. 253-54 

Pilot Projects 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 362-70 

Pilot Projects to Check Soil Erosion 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 24647 

Post Offices in Rural Areas 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 249-53 

Private Agencies for Rail Reservation 
(Deb. 14, Vol. III, 22-07-2004) 
CoI.:28-29 

Reducing Prices ofComputen 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 193-94 

Resource Utilisation by Growth Centres ... 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 149-58 

Settlement of Landa in Tribal Areas 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 165-66 

Special Cell for PMRY . 
(Deb. II, Vol. III, 18-01-2004) 
Col. 198-99 

Storage Capacity ofFCI and CWC 
(Deb. 16, Vol. III, 16-08 .. 2:004) 
Col. 75 

Survey of Third Track between 
Ahmedabad and Mumbai 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 281-83 

Swajaldhara Scheme 
(Deb. 8, Vol. 11,14-07-2004) 
Col.8S 

Transit Loss of Foodgrains 
(Delr.-ll, Vol. III, 19-07-2004) 
Col. 159-60 
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Waiting List for LPG Connections 
·(Deb. 19, Vol. III, 19-08-2004) 
CoI.13a-39 

RaDja., Sbrimatl RaaJeet 

Agwanpur Agriculture Research Institute 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 250 

Demand and Import of Fertilizers 
(Deb. 2, Vol. II, 06-07-2004) 
CoI.I70-84 

Distribution of Solar Lantern 
(Deb. 7, Vol. II, 13-07-20Cl4) 
Col. 127 

Establishment ofFPI 
(Deb. 6, Vol. II, 12-07-2004) 
Col 213 

Need to construct on Over-Bridge at 
railway crolling in Sahan .. Bihar, 
(MUR377) 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 417 

Railway Budget 2004'-2005 - General 
Discussion and Demands for Grants 
on Account (Rajlways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 6()().03 

Fanners' Dependence on Monsoon 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 125 

Global Employment 
(Deb. II, Vol. III, 19-07-2004) 
Col. 111-12 

Introduction of Contract System for 
Cricket Players 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 320 

Licenses to Sex Workers 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 344-45 

Production of Jute 
(Deb. 21, Vol. IV, 23-08-2004) 
Cot 245-46 

Public Utility Service Under ID Acts 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 396-97 

Review of Defence Procurement Policy 
(Deb. 24, Vol. 1\ 26-08-2004) 
Col. 308-09 

Second Petro Chemical Complex in West 
Bengal 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 120 

Separate FWId for Completion of Projects 
FloochituationinBihlrandAlslm-(Sub) (Deb. 13, Vol. III, 21-07-2004) 

(Deb. 6, Vol. II, 12-07-2004) Col. 159 
Col 425 

Shiksha Mitra 
(Deb. 2, Vol. II, 06-07-2004) 
CoL 219-20 

Youth Hostels in Bihar 
(Deb. 6, Vol. II, 12.07-2004) 
CoL317-18 

Rao. Slarl D. Vinal 

Accountina Standards for Banks 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 90 

Alienation of Tribal Land 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 278-79 

Stampede dwina Recruitment in Bihar 
(Deb. 19, Vol. III, 19-08-2004) 
CoL 220 

RaG, Sbrl Ko5. 
AmendmentlWithdrawal ofNotitication, 

1983 
(Deb. 1, Vol. II, 13-07-2004) 

. Col. 163 

Asian Co-operation Dialogue 
(Deb. I, Vol. II, 14-07-2004) 
CoL 91-92 

BIMST-EC Summit 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 18-98 
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Boost to SSllndustries 
(Deb. 8, Vol. II, 14-07-2004) 
CoJ.2()()"()1 

CBI Raid on Officials ofSEBI 
(Deb. 20, Vol. V III , 20-08-2004) 
Col. 249 

CBI Raids on Revenue Officials 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 56-62 

Child and Women Welfare Schemes 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 291 

Cleanliness of Tracks by Private 
Companies 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 218-19 

Conference to Review Rural Development 
Scheme 
(Deb. 9, Vol. II, 15-07-2004) 
CoJ.329.30 

Conservation Work. of Jagannath Temple 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 163 

Constitution of National Steel Regulatory 
Commission 

Double Taxation Avoidance Treaty 
(Deb. 20, Vol. VIII, 20-01-2004) 
CoI..SI-52 

Employment Commission 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 463 

ExpansionlUpgradation ofSAlL 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 136 

Fake Killing in Siachen 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 428-29 

Food Supply during Droupt 
(Deb. 16, Vol. III, 16-08-2004) 
CoI.207~8 

G-20 Doha Meet 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 79-80 

General Budget 2004-05 - General 
Discussion 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 367-84 

Generation ofNuclear Power 
(Deb. 8, Vol. .II, 14-07-2004) 
Col. 21 

(Deb. 2, Vol. II; 
Col. 318-19 

Crimes against Women 

06-07 -2004) Grading System for Board Examination 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 266 

(Deb. 23, Vol. IV, 25-01-2004) 
Col 367-73 

Hydro Power Generation 
(Deb. 23, Vol. IV, 25-01-2004) 

Debt Burden of the Country Col. 32-33 
(Deb. 10, Vol. II, 16-07-2004) Illegal Flats Constructed by Builders 
Col. 23 (Deb. 17, Vol. III, i 7-01-2004) 

Decline in Ground Water Level Col. 300-01 
(Deb. I, Vol. II, 05-07-2004) 
Col. 18-24 

Delivery System of Funds 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 20 

Disbursement of Money to Victims of 
Bhopal Gas Tragedy 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 27-28 

Import of Natural Gas fi'om Bangladesh 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 239-40 

Increase in Customer's Facilities 
(Deb. 13, Vol. 111,21-01-2004) 
Cot.205-oS 

Indian Aid to Sri Lanka 
(Deb. 8, Vol. II. 14-07-2004) 
Col.l02~3 
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Inquiry against NCERT 
(De.b. 2, Vol. II, 06-07-2004) 
Col. 168 

Madrasas Education 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 46 

Manpower in Railways 
(Deb. 19, Vol. HI, 19-08-2004) 
Col. 57-58 

Meeting ofNaxal Affected States 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 396-97 

Merging BPCL and HPCL with ONGC and 
ClLwithIOC 
(Deb. 24, Vol. IV, 26-08-2004)· 
Col. 74-75 

Mughal Road in Jammu and Kashmir 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 363 

Navyug School in Delhi 
(Deb. 12, Vol. III, 20-07-2004) 
Co[242-44 

Need for Central assistance in tackling the 
problems being faced by the farming 
community in Andhra Pradesh (MUR 
317) 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 346-47 

New Civil Aviation Policy 
(Deb. 5, Vol. 11, 09-07-2004) 
Col. 175 

New Foreign Trade Policy 
(Deb. 5, Vol. II, 09-07-2(04) 
Col. 223-24 

Pakistan's Control on Kargil Peak 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 404 

Paul Rescues Women from Mobile Goons 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 407 

PenormanceofRJUBs 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 32 

Polio Summit, 2004 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 490-92 

Pollution in Delhi 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 237-38 

Promotion ofKhadi and Village Industries 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 262-69 

Raids on Tehelka 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 131-32 

Rate ofInterest on EPF 
(Deb. 21, Vol. IV, 23 -08-2004) 
Col. 134-36 

Recruitment in Prasar Bharati 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 299-300 

Reduction of Air Fares 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 268-69 , 

Reforms in Health Sector 
(Deb. 3, Vol. II, 07-07-2004) 
Co1.215-16 

Renovation of INA Market 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 392-93 

Repeal of POT A 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 431-32 

Return on Jndians from Iraq 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 637-38 

Setting up Environmental Courts 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 151-52. 

Setting up of Ammonia Plant in Iran 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 274-7S 

Shortage of DoctorsINurseslParamedics 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 272-73 
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Smuggling of Trecs Rao, Shri Rayapati Samblsiva 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 27S-76 

Spending on AIDS Campaign 
(Deb. 18, Vol. JII, 18-01-2004) 
Col. 143-45 

Strengthening ties with Japan 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 720 

Studies on A~eas hit by Earthquake 
(Deb. 3, Vol. II. 07-07-2004) 
Col. 108-09 

Sugar Quota for States 
(Deb. I, Vol. II, 05-07-2004) 
Co1.215-11 

Task Force on Unemployed in Rural Areas 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 353-S4 

Theft in Museum 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.3I3-14 

Theft in PNB 

Action Plan Report on Inter-L.inking of 
Rivers 
(Deb. II, Vol. III. 19-07-2004) 
Col. 25S-2S6 

Additional Quota for Export 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 3 19-20 

Agricultural Credit Fund 
(Deb. S, Vol. II, 09-07-2004) 
Col. 90-91 

Agriculture Reforms 
(Deb. II, Vol. III, 19-07-2004) 
C01.31S-18 

Appoinbnent of Commissions for STs 
(Deb. 17, Vol. III, 17-08-2004) 
CoI.IS8-S9 

Arrival ofForeian Tourists 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.~1 

(Deb. 20, Vol. VIII, 20-08-2004) Bharat Shiksha Kosh 
Col. 223-25 (Deb. 17, Vol. III, 17-08-2004) 

Tourism Projects 
(Deb. I, Vol. II, 05-07-2004) 
Col. 246-41 

Tourist Police for foreign tourists in Delhi 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 163-64 

Uniform Fee Structure in IIMs 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 28 

Use of Banned/Substandard Ingredients 
by Drug Manufactures 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 25 1-252 

Rao, Shri Kavuru Sambasiva 
Need to provide financial assistance to 

the Government of Andhra Pradesh to 
construct the Pulichintala Reservoir in 
the Krishna Delta region of the State 
(MUR377) 
(Deb. I, Vol. II, 05-07-2004) 
Col.277 ' 

Co1.l75-76 
Bilateral Ties with Britain 

(Deb. 8, Vol. II, 14-07-2004) 
Col. 270 

Compensation to Robbed Passengers 
(Deb. 9, Vol. II, 15-07-2004) 
C.oI.214-15 

Construction of Centres by HUDCO 
(Deb. 23, Vol. IV, 25-08-2004) 
CoJ.313 

Creamy Layer among OBCs 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 261-62 

Decline in Poverty 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 391-92 

Defence Dialogue with Japan 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 333-34 
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Disinvestment of State Owned Fertilizer 
Units 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 386 

Economic Growth of Rural Clusters 
(Deb. 14, Vol. III, 22-07-2004) , 
Col. 230 

Education for All 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 271-72 

Effect ofDatns and Irrigation Projects 
(Deb. I, Vol. II, 05-07-2004) 
Col. 245 

Effect on Scanty Rainfall on Crops 
(Deb. 16, \\>1. III, 16-08-2004) Col. 

Effects of Climate Change 
(Deb. II, Vol.lIJ, 19-07-2004) 
Col. 334 

Employment Coordination Progratnme 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 327 

Existing Agreement Between Broadcasters 
and Cable Service Providers 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 257 

Expert Group for Integrated Energy Policy 
(Deb. 23, yol. IV, 25-08-2004) 
Col. 165-67 

Fall in Red Chillis Exports 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 24849 

Fertilizer Policy 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 30 

Foreign Exchange inflows from NRis 
(Deb. 3, Vol. II. 07-07-2004) 
Col. 255 

Hisher Prices of Sugarcane 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 421 

IMF and World Bank Aid 
(Deb. 15, Vol. Ill, 23-07-2004) 
Col. 149 

Import of Sugar 
(Deb. II, Vol. III. 19-07-2004) 
CoI.3I 

Inclusion of India in Missile Defence 
Programme 
(Deb. II, Vol. 111. 11-01-2004) 
Col. 314 

India- China Bilateral Trade 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 25D-5 I 

Indian Channels in Pakistan 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 3940 

Indo-German Research Training Group 
(Deb. 23, Vol. IV, 25-01-2004) 
Co1.6'T1 

Indo-Israel Free Trade Agreement 
(Deb. 20, Vol. VIII. 20-01-2004) 
Col. 221 

Indo-Pak Talks on Drug Trafficking 
(Deb. 3. Vol. II, ~07-07-2004) 
Col. 222-23 

Indo-US Talks on Proliferation 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 209 

Insurance Industry 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 136-37 

Integrated Child Development Services 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 134-35 

Intellectual Property Rights 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 225 

Inter Linkina of River Bains 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 274 

Interest Rate of Loans 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 196-9'1 

Issuing Licence for Channels 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 246 
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Joint Patrolling on Bangladesh B.order 
(Deb. 17. Vol. III. 17-08-2004) 
Col. 39-40 

Joint Working Group against Terrorism 
(Deb. 18. Vol. Ill. 18-08-2004) 
Col. 439 

JPC Report on Soft Drinks 
(Deb. 13. Vol. III. 21-07-2004) 
Col. 143-44 

Need to provide financial assistance to 
the Government of Andhra Pradesh for 
extending help to FCV tobacco 
cultivaters (MUR 377) 
(Deb. 12, Vol. III. 20-07-2004) 
Col. 324 

New Broadcasting Policy 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 287 

Leaking of Question Papers New Drug Policy 
(Deb. 2, Vol. II, 06-07-2004) (0 b 2 "I II 06-07-2004) Col. 76-77 e. , vO. • 

Col. 274-75 
Legislation for Inter-Linking of Rivers 

(Deb. 11, Vol. III, 19-07-2004) New MinistryforNRJs 
Col. lSI-52 (Deb. 8, Vc;>1. II, 14-07-2004) 

Lesser Focus on NHDP 
Col.2S6 

(Deb. 23, Vol. IV, 25-08-2004) OverviewofPMSGY 
Col. 630 (Deb. 14, Vol. III. 22-07-2004) 

Liberalisation of Coal Sales Policy 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 204-05 

Lifting of Sanctions by US 
(Deb. 18, Vol. 111, 18-08-2004) 
Col. S9-6 I . 

Manpower Export Promotion Council 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 567-68 

Meeting of National Steel Consumer's 
Council 
(Deb. 7, Vol. II. 13-07-2004) 
Col. 340-41 

Minimum Support Price for Paddy 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.371-72 

Col. 188-89 

Package for Telecom Industry 
(Deb. 23, Vol. IV. 25-08·2004) 
CoI.S6-58 

Package for Textile Processing Units 
(Deb. IS, Vol. III, 23·07·2004) 
Col. 17-11 

Packages to States for Tourism 
Development 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 351-62 

Pending Irrigation Project 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 195 
(Deb. 1, Vol. II, 05-07-2004) 
Col. 142 Monitoring of Projects in Rural Areas 

(Deb. 9, Vol. II, 15-07-2004) PMGSYProJralM1einAndhraPradesh 
Col.ll-14 (Deb. 19, Vol. Ill, 19-08-2004) 

National Building Code 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 252-53 

Need to initiate appropriate measures for 
the benefit of chilli producing farmen 
of Andhra Pradesh (MUR 377) 
(Deb. I, Vol. II, 05-07-2004) 
Col. 277-78 

Col. 139-40 
Policy on Broadband 

(Deb. I, Vol. II, 14-07-2004) 
Col. 231-33 

Policy on Broadbandllnternet Penetration 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 188-89 
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Priority of Power Sector 
(Deb. 2, Vol. 11, 06-07-2004) 
Col. 341-42 

Privatisation ofFM Radio 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 98 

Reforms in Sugar Industry 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 386 

Regulator for Broadcasting Sector 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 397-98 

Restriction in.BPO Market 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 193-94 

Revamped Trade Policy 
(Deb. 5, Vol. II, 09-07-2904) 
CoI.213-J4 

Steel Policy 
(Deb. 17. Vol. Ill. 17-0!!·7004) 
Col. 1 13-14 

Strengthening of PDS 
(Deb. I, Vol. II, 05-07-2004) 
Co1.208..()9 

Study on Cardio-Vascular Diseases 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 53-54 

Subsidies to SEBs 
(Deb. 2, Vol. II, 06·07·2004) 
Col. 311·12 

Suicide by Farmers 
(Deb. I, Vol. II, 05-07-2004) 
Col. 7-8 . 

Talks with Neighbouring Countries on 
Terrorism 
(Deb. 12, Vol. III, 20-07·2004) 
Col. 11-12 

Revitalisation or Sugar Sector 
(Deb. 1, Vol. II, 05.07-2004). Tariff Reduction Fonnula for Agriculture 
Col. 89 (Deb. IS, Vol. III, 23-07-2004) 

Col. 228-30 ~ 
Rural Electrification 

(Deb. 12, Vol. III, 20-07-2004) 
Col. 289 

Tea Export to Pakistan 
(Deb. 10, Vol. II, 16-07-2004) 
CoI.IlS 

Scarcity of Water 
(0 b 6 Telecom Regulatory Authority 

e. ,Vol. II, 12·07-2004) (0 b 9 Y, I Col. 333-34 e. , o. 11, 15-07-2004) 

Security Lapses 
(Deb. 12, Vol. 1II, 20-07-2004) 
Col. 206-08 

Shortfall in Sugar Production 
(Deb. 16, Vol. III, ) 6-08·2004) 
CoI.25S-~6 

Col 204-05 
Trade with SAARC Countries 

(Deb. 10, Vol. II, 16-07-2004) 
Col. 230 

Trilateral Axis among India, Japan and 
China 
(Deb. 13, Vol. III, 21-07-2004) 

Slow Implementation of Projects Col. 147 
(Deb. 3, Vol. II, 07-07-2004) USMarketinIndianPhanna 
0)1.112-32 (Deb. 2, Vol. II, 06-07-2004) 

Spending on Infrastruetural Projects Col. 428 
(Deb. 8, Vol. II, 14-07-2004) Vacant Posts of Teachers 
Col.l55 (Deb. 17, Vol. III, 17-08-2004) 

Standing Committee on Water Resources 
- Filst Report - Presented 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 438 

Co1.339-41 
Visit oflsraeli Delegation 

(Deb. 24, Vol. IV, 2~-08.2004) 
Col. 146 
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Visit of US Coordinator for Counter-
Terrorism 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 431 

World Bank Report on Control of 
Panchayats 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 51-54 

Rathod, Sbri Haribhau 

Activities of ISI/ AI-Quaeda 
(Deb. 17, Vol. Ill, 17-08-2004) 
Col. 32-33 

Assistance fromADB for Drinking Water 
Projects 
(Deb. 17, Vol. III, 17-08-2004) 
Co1.61~ 

Clearance to Power Projects 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 421 

Decline in Family Planning Programmes 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 339-44 

Indian Labourers Abroad 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 370-71 

Non-Functioning of Rural Telephones 
(Deb. 23, Vol. IV, 2S·01-2004) 
CoI.S36-37 

Production of Milk 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 196-200 

Railway Budget 2004-2005 - General 
Discussion and Demands for Grants 
on A~unt (Railways) 2004-200S 
(Deb. 7, Vol. II, 13-07-2004) 
CoL 592-93 

VISit ofEAM Abroad 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 98-99 

Ravichandran, ShriA. 

Need to discontinue the prJlctice of 
charging testing fee from fireworks 
industries in Sivakasi. Tamil Nadu 
(MUR377) 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 396-97 

Rawa.., Shri Mohan 

Ashes ofKrantivir Shayamji Varma 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 299 • 

Assistance to Maharashtra to Combat 
Drought Situation 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 320-21 

Circulation of Fake Currency Notes 
(Deb. 1·2, Vol. III, 20-07-2004) 
Col. 107-12 

Clearance of Power Projects 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 213-18 

Crisis of Drinking Water in Rural Areas 
(Deb. 9, Vol. II, I S-07-2004) 
Col. 263-72 

Gauge Conversion in Maharashtra 
(Deb. 14, Vol. Ill, 22-07-2004) 
Col. 60 

Grant to Maharashtra 
(Deb. 10, Vol. II, 16-07-2004) 
CoI.12S 

India's Share in World Exports 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 162-63 

Modernisation ofNTe Mills 
(Deb. S, Vol. II, 09-07-2004) 
CoI.IOS-06 

National Commiuions for Unorpnised 
Sector 
(Deb. 16, Vol. III, 16-08-2004) 
CoI.3S9 
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New ~cheme to ~nearth Black Money 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 19 

Non-NOTA Status to Pakistan 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 119 

NTC Mills in Mumbai 
(Deb. S, Vol. II, 09-07-2004) 
Col. 137-31 

Backward Districts 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 13 

Black Marketing of LPG and Kerosene 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 83-15 

Consumer Protection Councils 
(Deb. II, Vol. III, 19-07-2004) 
Col. 27-21 

Pradhan Mantri Water Harvesting Scheme Demand and Supply of Kerosene & LPG 
(Deb. I, Vol. n, OS-07-2004) (Deb. 14, Vol. III, 22-07-2004) 
Col. 72 Col. 14-16 

Promotion of New Industrial Units 
(Deb. 18, Vol. III, 18-08-2004) 
CoI.365-70 

Proposal under National Child Labour 
Project 
(Deb. I, Vol. II, 05-07-2004) 
Col. 161 

Protest Lodged with Nepal 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 279-80 

Recovery of Income Tax Arrears 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 23 

Development of Slums and Jhuggies in 
Rajasthan 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 14S 

Doubling ofJaipur-Phulera Rail Line 
(Deb. 24, Vol. IV, 26-08-2004) 
CoL 329-30 

FourlSix Lanings of National Highways 
Nos. 8 and 69 " 
(Deb. II, Vol. III, 11-01-2004) 
CoL :z64.(;5 

Free Trade Agreement 
(Deb. 10, Vol. II, 16-07-2004) 
COl.3S 

Security Personnel Committed Suicide 
(Deb. 2, Vol. II, 06-07-2004) Golden Quadrilateral Project 
CoI.3IS-17 (Deb. 18, Vol. III, 18-08-2004) 

Col. 99-102 
Theft of Computers and Sensitive 

Documents 
(Deb. 9, Vol. II, 15-07-2004) 

001.129-30 
Theft of Nobel Prize Medal 

(Deb. 2, Vol. II, 06-07-2004) 
Col. 71-72 

Rawat. Prof. Rasa Sinp 
Ajmer-Pushkar Rail Line 

(Deb. 19, Vol. III, 19-01-2004) 
Col. 117 

Allotment of Land by DDA 
(Deb. 12, Vol. Ill, 20-07-2004) 
. Col. 178 I 

Indian Labourers Abroad 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 370-71 

LPG Dealership and Petrol Pumps to 
Dependents of Martyrs 
(Deb. 14, Vol. III, 22-07-2004) 
COl.2S9 

Mobile Phone Service in Rajasthan 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 445-48 

Mobilisation of Money from Foreign 
Countries 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 11-12 
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Modernisation of Medical Colleges 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 137-39 

Nehru Yuva Kendras 
(Deb. 21, Vol. IV, 23·0S·2004) 
Col. 342-46 

Objectives of CAP ART 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 249-050 

Opening up Post Offices in Rajasthan . 
(Deb. 23, Vol. IV, 205-08-2004) 
Col. 613-14 

Performance of Family Welfare Programme 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 96-100 

Pre/Post Matric Scholarships to SCsI 
OBCs Students 
(Deb. 24, Vol. IV, 26-0S-2004) 
CoI.16S-87 

Price of Medicine 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 293-94 

Promotion ofEPI 
(Deb. II, Vol. III, 19-07-2004) 
Col. 132-33 

Promotion of Hindi Language 
(Deb. 12, Vol. III, 20·07-2004) 
Col. 057-60 

Recovery ofIncome Tax Arrears 
(Deb. 20, Vol. VIII, 20·08-2004) 
Col. 24 . 

Reservation for SCslSTs and Backward 
Communities in Private Sector (Res.) 
(Deb. 05, Vol. II, 09-07-2004) 
Col. 336-39 

Scheme for Developing Tourism Industry 
(Deb. IS, Vol. III, 23-07-2004) 
CoI.22S 

Single Regulatory Authority for Non· 
Banking Companies 
(Deb. IS, Vol. Ill, 23-07-2004) 
Col. 194 

Special Courts for Corruption Cases 
(Deb. 23, Vol. IV, 25-08·2004) 
Col. 768-69 

Waiting List in Rajasthan 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 421·25 

Water Supply from Bisalpur and 
Budhapushkar Jal Yojana in Ajmer 
(Deb. 19, Vol. III, 19-08·2004) 
CoI.S3 

Rawst, ShrlAshok Kumsr 
Fake Army Recruitment Board 

(Deb. 9, Vol. II, 1 '.07·2004) 
Col. 294-95 

Farmers Benefitted under NAIS 
Promotion of Sports and Youth Welfare (Deb. 6, Vol. II, 12-07-2004) 

Activities in Rajasthan Col. 204-08 
(Deb. 21, Vol. IV, 23-08-2004) Mercury Poisoning Threat to Capital 
CoI.S3-86 (Deb. 11, Vol. III, 19·07-2004) 

Protecting Indian Interest in WTO Col. 240-41 
(Deb. 10, Vol. II, 16-07-2004) Profit Eamed by SAIL 
Col. 69-70 (Deb. 7, Vol. 11,13-07-2004) 

Protection of Species of Animals in 
Rajasthan 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 1905-96 

Railway Budget 2004·200S-General 
Discussion and Demands for Grants 
on Account (Railways) 2004-200.5 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 0543-46 

Col. 133-34 
Revitalising Co-operative Credit System 

(Dcb. 6, Vol. II, 12-07-2004) 
Col. 260 

Rawst, Sbrl Dhsa Sialh 
Grants for Upliftment of People Living in 

Tribal Areas 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 334-305 
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Land improvement programme for Farrnen ' Promotion of Aero and Rural Industries 
(Deb. 19, Vol. lIl, 19-08-2004) (Deb. 8, Vol. II, 14-07-2004) 
Col. 189-92 Col. 3-14 

Railway Budget 2004-2005 - General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 619-20 

Rawat, Shri Kam" Pnsad 
Dilapidated Condition of National 

Highway No.24 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 223-24 

Doubling of Railway Track 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 327-28 

Recognition to Dewa Sharief as Tourist 
Spot 
(Deb. 11, Vol. III, 19-07-2004) .. 
Col. 97 

Reservation for SCslSTslOBCs in Private 
Sector 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 14-15 

Reddy, Shri G KaruDabn 
Alleviation of Poverty in Backward and 

Tribal Areas 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 223-26 

fertilizers Units Assistance to NGOs for Cancer 
(Deb. 2, Vol. II. 06-07-2004) Awareness 
Col. 184-88 (Deb. 23, Vol. IV, 25-08-2004) 

Medical Facilities in Rural Areas I' Col. 753-56 , 
(Deb. 3, Vol. II, 07-07-2004) Bridges on NH in K.arnatalca 
Col. 84-85 (Deb. 18, Vol. III, 18-08-2004) 

Murder of Senior Citizens in Delhi Col. 207-12 
(Deb. 2, Vol. II, 06-07-2004) ChildrenFilmSoc:iety 
. Col. 130-34 (Deb. 24, Vol. IV, 26-08-2004) 

Need to set up Rashtriya Gramin Bank in 
the Public Sector for the benefit ofnnl 
people (MUR 377) 
(Deb: 12, Vol. III, 20-07-2004) 
Col. 327-28 

Need to solve the problems being faced 
by the Indians in getting visas worn 
Pakistan High Court (MUR 377) 
(Deb. I, Vol. II, 05-07-2004) 
Col. 281 

Non-Payment of Post Redrement 
Pensionery Benefits 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 205-06 

Col. 309-13 
Computer and Internet Facility 

(Deb. 18, Vol. III, 18-08-2004) 
Col. 398-404 

Construction of Watershed 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. SUO 

Development ofHiahways in Kamataka 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 687-89 

Environmental Awareness Amongst 
School Children 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 412-14 

Over-Bridges on Highways Expenditure on Media aIid Publicity 
(Deb. 8, Vol. II, 14-07-2004) (Deb. 19, Vol. III, 19-08-2004) 
Col. 171-12 CoL 154-55 
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Financial ASlistance for 
Infrastructure 

Export World BankAsiistaQCC for Power Projects 

(Deb. 20, Vol. VIII, 20-0S-2004) 
Col. 300-01 

Funds for Providing Low Cost Houses to 
Poor People 
(Deb. 23, Vol. IV, 25-0S-2004) 
CoI.IS6-98 

Funds to NGOs for Education and Training 
of Helpless Children 
(Deb. 19, Vol. III, 19-0S-2004) 
Col. 282-86 

General Budget-2004-2005 General 
Discussion - Contd. 

Demands for Grants on Account -
(General) 2004-2005 - Contd. 

Demands for Excess Grants - (General), 
2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 576-78 

Heavy Premium for Paddy and Chilly 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 233-35 

Introduction of Khadi in Educational 
Institutions 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 530-31 

Nehru Yuva Kendras 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 342-46 

Production of Textiles . 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 198-202 

Progress Report of Implementation of 
Rural Development Schemes 
(Deb. 24. Vol. IV, 26-08-2004) 
COl.2S 

Rail Over Bridges and Under Bridges in 
Kamataka 
(Deb. 19, Vol. Ill, 19-08-2004) 
CoI.372-82 

Railway Budget 2004-200S-0eneral 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 531-32 

(Deb. 23, Vol. IV, 25-0&-2004) 
CoI.3SS-SS 

Reddy, Shri M. Raja Mohan 
Amount Spent by Government on Tourism 

Projects 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 367-69 

Brain-Drain 
(Deb. 17, Vol. III, 17-0S-2004) 
Col. 87-88 

Development of Tourist Spots in Andhra 
Pradesh 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 169-70 

LPG Service through Pipelines 
(Deb. 19, Vol. III, 19-08-2004) 
Co1.215-18 

Need to bring forth a comprehensive 
legislation to curb the practice of 
female foeticide in the country 
(MUR377) 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 509 

Need to provide better rail linkages and 
facilities in Gwrtur Railway Division of 
Andhra Pradesh (MUR 377) 
(Deb. 24, Vol. IV, 26-08-2004) 
CoI.3S9-90 

Rural Development through Panchayati 
Raj Institutions 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 39-40 

Setting up of Hotels in Andhra Pradesh 
(Deb. 16, Vol. Ill, 16-08-2004) 
CoI.ISI-S2 

Reddy, Shri M. Sneniva.ulu 
Coal Deposits in Andhra Pradesh 

. (Deb. I S, Vol. III, 23-07-2004) 
Col. 226-27 
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Death of Tobacco Farmers in Andhra 
Pradesh . 
(Deb. 10, Vol. II, 16-01-2004) 
CoL 132 

DeIund IUd Supply of Power 
(Deb. 7 • Vol. II, 13-07-2004) 
CoL 151 

DIva Ruearch Unit at Hyelerabld 
(Deb. 7, Vol. II, 13-07-2004) 
Col 281-82 

Effects of Mining on Forest Cover 
(Deb. II, Vol. III. 19-07-2004) 
Col. 258-59 

Electricity Duel oflDPL 
(Deb. 23, Vol. IV. 25-08.2004) 
CoI.264-6.5 

Encoungement to FPI. 
(Deb. 11, Vol. III, 19-07-2004) 
Col.3()'31 

Fat Track Courts 
-(Deb. 20, Vol. VIII, 20-08-2004) 
Col.2l1 

Frustration among the Youtha 
(Deb. 12, Vol. IH, 20-07-2004) 
CoI.20S..()6 

ILO Support to NCPL in A.P. 
(Deb. 21, Vol. IV, 23-08-2004) 
CoL 162 

Purdlueof AaficuhuraI ConunodJtfea 
(Deb. 11, Vol. III, 19-07-2004) 
Cd.3J7-38 

Revival of Agro RurallndUltrios 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 145 

Revival oflDPL 
(Deb. 7, Vol. II, 13-07-2004) 
CoL 279 

Settlement ofbwnnceClaiml ofTobacco 
Fanners 
(Deb. 15, Vol. III, 2'.07-2004) 
Col. 201-03 

Special Packap for Tobacco Farmers 
(Deb. IS, Vol. III, 23-07-2004) 
CoL l()'l1 

Survey of New Railway Line 
(Deb. 9, Vol. II, 15-07-2004) 
CoI.I7S 

Textile Mills in Ori ... 
(Deb. 10, Vol. II, 16-07·2004) 
Col. 239-40 

Tourism Projects in Andhra Pradesh 
(Deb. 11, Vol. III, 19-07-2004) 
CoL 158-60 

Unifonn Policy for Sman Hydro Power 
Projects 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 12-16 

Lending to Tobacco Farmers Upgrading Primary Health Care in AP 
(Deb. IS, Vol. III, 23-07-2004) (Deb. 18, Vol. Ill, 18-08-2004) 
Col. 144-46 Col. 278 

Miaration of Labourers from Rural Areas 
to Urban Areas 
(Delr. 6. Vol. II, 12-07-2004) 
Col. 2S 1-S2 

Prices of Cotton 
(Deb. 20. Vol. VIII, 29.08-2004) 
Col. 307-01 

PriVlltisltioa ofCoa! Companies 
(Deb. 10, Vol. II, 16-07-2004) 
Col 237 

Violation of Concept of Panchayati Raj 
Constitutional Amendments 
(Deb. 14, Vol. III, 22-07-2004) 
CoI.12S-26 

VISIkhapIInam Steel Plant 
(Deb. 12, Vol. III, 20-07-2004) 
Col 253-'5 

Widening ofNH Pusqe No. S 
(Deb. 23, Vol. IV, 25-08-2004) 
CoL 769-70 
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Reddy, Sliri Macun.ucI.n 
Computerisation of Post Offices in AP 

(Deb. 8, Vol. II, 14-07-2004) 
Col. 188-92 

Construction of Railway Over Bridge in 
• A.P. 

(Deb. 19, Vol. III, 19-08-2004) 
Col. 196-97 

Corruption Cases in MTNL and BSNL 
(Deb. 18, Vol. III. 18-08-2004) 
Col. 288-308 

Highway Development in A.P. 
(Deb. I, Vol. II, 14-07-2004) 
Col. 206-10 

Identification of Rape Accused 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 167-68 

Increasing Accidents on National 
Highways 9 and 212 
(Deb. 8, Vol. 11,-- 14-07-2004) 
Col.lJ8-19 

Indians killed in Iraq 

Failure ofMeteorologicaJ Depar1mem 
(Deb .. 18, Vol. III, 18:'08-2004) 
Col. 34 

Fixation of Minimum Support Price 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 26 

Indian Assistance for RelOlvi!1g Maoist 
Problem 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 20 

Rules CommiaDe-FirstlUport PI'esaIIIId 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 320-21 

Standing Committee on Petroleum and 
Natural Gas-First Report-Presented 
(Deb. 20, Vol. VIII, 20-08-2004) 
CoL 337 

Suspension ofRu.le 331 -
(Deb. 12, Vol. III, 20-07-2004) 
COU21 

Reddy, Sbri S. Jaipal 
(Deb. 8, Vol. II, 14-07-2004) Introduction of Direct to Home Sorvic\ 
Col. 199-200 (Deb. 19, Vol. III, 19-01-2004) 

Inspection of Engineering Colleges Col. 3 
(Deb. 12, Vol. lIt; 20-07-2004) Reddy,ShriS.P.Y. 
CoI.IS~ 

New DirectCirate of Forensic Science 
(Deb. 7. Vol. II, 13-07-2004) 
Col. 284-85 

NGOs Working for Youth through NYKs 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 258-59 

COHS Beneficiaries Plagued with 
Difficulties 
(Deb. I, Vol. II. 14-07-2004) 
Col. 88-89 • 

Children Film Complex 
(Deb. 9, Vol. II. IS-07-2004) 
CoI.SS-S6 

NIT Warangal . Collection of Income Tax 
(Deb. 12, Vol. III, 20-07-2004) (Deb. 20, Vol. VIII, 20-0'.200~ 
Col. 240-41 

Production of Warships. 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 324-25 

Reddy, Sbrl N. Janardbaaa 
Delay in Sanctioning Loan 

(Deb. 10, Vol. II, 16-07-2004) 
Col. 10 

Col. 153-62 
Consumer Protection Law 

(Deb. 11, Vol. III, 19-07-2004-' 
Col.10-18 . 

Credit Deposit Ratio 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 161-66 f1 
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Cri.i. in Handloom Sector in Andhra 
Pradesh 
(Deb. IS, Vol..fIl, 23-07-2004) 
CoI.219-20 

Declaration ofTelugu Language 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 209-1 1 

Decline in Child Sex Ratio 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 194-95, 

Demand of Petroleum Products 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 333 

Development of Approach Roads to 
Dwarka 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 92-93 

Disinvesunent Policy. 
(Deb. 15, Vol. III, 23-07-2004) 
CoI.2S4-51 

Dual Citizenship to NRIs 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 45 

Extension of Rail Lines 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 193 

Fifth Pay Commission 
(Deb, 10, Vol. II, 16-07-2004) 
Col. 235-36 ' 

Free Rail Passes to Railway Employees 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 264 

Functioning ofCGHS Dispensaries 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 177-71 

Generation of Nuclear Power 
(Deb. I, Vol. II, 14-07-2004) 
Col. 27 

Handover Some of Airports to IAF 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 179 

High Court Benches 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 96-97 

Income Tax Evasion 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 170-71 

Indian Institute of Planning and 
Management 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 209-10 

International Leather Complex 
(Deb. IS, Vol. til, 23-07-2004) 
Col. 103 

Murder of Senior Citizens in Delhi 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 130-34 

National Commission on Agriculture 
(Deb. I, Vol. II, 05-07-2004) 
Col. 221-22 

National Drainage Tcchnology Programme 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 128-29 

Need to bring forward a new agriculture 
policy with thrust on agricultural 
growth (MUR 377) 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 482-83 

New Dio-Tcchnology Policy 
(Deb. 18, Vol. III, 18-08-2004>. 
CoI.310-11 

Outstanding Electricity Dues Towards 
Fa 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 255 

Outstanding Tftes against Corporate 
Houses 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 139 

Preparation of Earthquake Vulnerability 
Maps 
(Deb. 13, Vol. III, 21-07-2004.~
CoI.432-33 



NAME INDEX 605 

., Problems face(I by 5SI. 
(Deb. 23, Vol. IV, 2S-08-2004) 
CoI.4S3-S4 

Production of Ethanol 
(Deb. I, Vol. II, 05-07-2004) 

• Col. 84 
Public Deposit by Non-Banking 

Companies 
(D~b. S, Vol. II, 09-07-2004) 
CoI.2~S 

Railway Budget 2004-05 General 
Discussion and Demands for Grants 
on Account (Railways)-2004.oS 

J (Deb. 3, Vol. II, 07-07-2004) 
Col. 379-81 

Recognition of Multi Dimensional Nature 
of Agriculture 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 211 

Recruibnent in Para Military Forces 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 121-32 

Review of Tenth Plan Documents 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 99-100 

Satellite Facility for Research on 
Endangered Species 

"> (Deb. 13, Vol. III, 21-07-2004) 
. Col. 1 24-2S 

Shortage of Drinking Water in Dwarka 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 273-74 

Sound and Light Show in WarrangaJ 
(Deb. 14, Vol. III, 22-07-2004) 
GoI.120 

Starting ofD.M. (Rheumatology) Course 
(Deb. 8, Vol. II, 14-07-2004) 
Col.l70-71 

* Unemployment Crisis 
(Deb. I, Vol. II. OS-07-2004) 
Col. 218-20 

WTO Dispute Settlement Body 
(Dob. S, Vol. II, '09-07-2004) 
CoI.8S-87 

Reddy, Sbrt SUI'IVll'lm Sudllabr 
Bungling in Public: Distribution System 

(Dob. 6, Vol. II, 12-07-2004) 
CoL 196-97 

Corruption in Delhi Police 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 9-13 

Disbursement ofFwds by Exim Bank and 
IDBI 
(Deb. I S, Vol. III, 23-07-2004) 
Col. 97-102 

General Budgot-2004-200S General 
Discussion - Contd. 

Demands for GruU on Acc:ount -
(General) 2004-200S -Contd. 

Demands for Exceu Gnn1I- (General), 
2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
CoI.S73-74 

Income Tax Defaultln 
(Deb. 1 S, Vol. III, 23-07-2004) 
Col. 169-71 

Need to chalk out a plan to undertlke 
defluorification of drinkina water in 
Nalgonda II'Id other dillricts of Andhra 
Pradesh (MUR. 377) 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 483 

Over Use of Urea 
(Deb. II, Vol. III, 19-07-2004) 
Col. 80 

Shortage of DoctorsINursesIPararnedic:s 
(Deb. 8, Vol. II, 1,4-07-2004) 
CoL 272-73 

Situation ansi", out of Shortage of Power 
in the CouaIry (OUR 193) 
<Jleb. Il, Vol. III, 18-01-2004) 
CoL SS8-(i() 
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Renle PaUl, Sbri 'lUkanm Ganpat Rao 
Black Marketing of LPG and Kerosene 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 83-8S 

Computerised Booking Offices of Ran way 
Stations in Gujarat 
(Deb. '19, Vol. III, 19-08-2004) 
Col 99-106 

Connecting Villages with Link Road 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 36-38 ' 

Development of Cities 
(Deb. 17, Vol. III, 17-08-2004) 
CoL 78 

Expenditure incurred on Medical 
Education ' 
(Deb. 23, Vol. IV, 2S-08·2004) 
CoI.S66-67 

Insufficient Storage Facility 
(D.b. 21, Vol. IV, 23·08-2004) 
Col. 353 

MRTPCommission 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 42-43 

Need to construct a railway station at 
village Ganpur in MaK'arashtra 
(MUR371) 
(Deb. 6~ Vol. II, 12.07·2004) 
Co1.414·15 

Need to undertake construction of 
Ahmednasar-Bced-Parli railway line 
Yia Sonpeth in Maharashtra 
(MUR377) 
(Deb. 12, Vol. 111, 20-07-2004) 
Col. 329 

Post Offices in Rural Areas 
(Deb. 18, Vol. III, 18·08-2004) 
Col. 249-S3 

Railway Budget, 2004-05-0eneral 
Discussion and Demands for Grants 
on Account-Railways, 2004-0S-Conld. 
(Deb. 8, Vol. II, 14-07·2004) 
Col. 318·20 

Recovery of dues by BSNL 
(Deb. 23, Vol. IV, 2S-08·2004) 
Col. 709-10 

Retrenchment in Railway 
(Deb. 24, Vol. IV, 26-08·2004) 
CoL 238·39 

Smuggling of Statues and Architectural 
Remains 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 342-43 

Storage Capacity ofFCI and CWC 
(Deb. 16, Vol. ~II, 16·08·2004) 
Col. 7S 

Sugar Technology Mission 
(Deb. 21, Vol. IV, 23-08-2004) 
CoI.14S-S0 

Survey of Maharashtra and U .P. 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 223-3S 

Telephone Exchanges Equipped with STD 
Facility 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.418-19 

W~iting List tOr LPG COMections 
(Deb. 19, Vol. III, 19-08-2004) 
CoLl~39 • 

RJjlju, Sbri KinD 
Opening of Post Offices Deportation ofCbakmalHojong Refu,ees 

(Deb. II, Vol. III, 11-08-2004) (Deb. 23, Vol. IV, 25-08-2004) 
CoI.2S4-59 ' Col. 210-11 

P&:T Facilities in Matulruhara and J&:K Development of Advanoe 'Jet Trainen 
(Deb. 23, Vol. IV, 25-08-2004) {Deb. 9, Vol. II, 15·07-2004) 
Col. 435-37 Col. 220-21 



NAME INDEX 601 

Expansion of Education 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 176-242 

Flood and Drought Situation in the 
Country-(DUR 193) 

• (Deb. 16, Vol. III, 16-08-2004) 
Col. 614-16 

Gram Urja Pariyojana 
(Deb. 7, Vol. II, 13-07-2004) 
CoI.SI-S2 

Indian AuilM8nce for Resolving Maoist 
Problem 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 14-23 

Insurgency in Assam 
(Deb. 2, Vol. II, 06-01-2004) 
CoI.84-8S 

Need to increase the capacity of existing 
low power Transmitters in Arunachal 
Pradesh (MUR 377) 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 326 

Policy for Development ofSSI 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 37-38 

Violation of Rules by Private Hospitals 
(Deb. 3, Vol. II, ().7-07-2004) 
Col. 94 

Sahu, Shrl ChaDdra Seldaar 
Centrally Aided Schemes in ToWIll of 

Orissa 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 28S-86. 

Need to ~loUO tpeci8l ftInda under the 
IndiraAwu Yoj_ for re-constructing 
the damqed hoUlOl in Ganjam district 
ofOriua(MUR 377) 
(Deb. 17, Vol. III, 17-08-2004) 
CoI.SOJ 

Need to take steps to solve the problem 
of scarcity of drinking water in 
Berhampur Parliamentary 
Constituency, Orissa (MUR 377) 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.41O 

Railway Budget 2OO4-200S - General 
Discussion and Demands for Grants 
on Account (Railways) 2004-200S 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 460-62 

Regiments existed inAnny Sports FacUities in Orissa 
(Deb. 19, Vol. III, 19-08-2004) (Deb. 16, Vol. III, 16-08-2004) 
CoI.IS7-S8 Col. 271-79 

Scheme for North-Eastern States 
. (Deb. 9, Vol. II, 15-07-2004) Sah ... Slarl'hrac .... d 
, Col. 1 S7-60 Construction o(New Rail Line 

Shortage of Medicines atAIIMS, Delhi 
(Deb. 3, Vol. II, 07-07-2004) 

(Deb. 19, Vol. III. 19-08-2004) 
Col. 176-84 

CoI.6S Credit Guarantee Fund Schwe for S8) 
Sino-Indian Border Talks 

(Deb. 18. Vol. Ill, 11-08-2004) 
Col. 8-9 . 

Terrorist Attacks on Army Camps 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 99-100 

Trade with China and Myanmar 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 139 

(Deb. 13, Vol. III, 21-07-2004) 
Col. 6-7 

Orievances ofSmalllnVOlton 
(Deb. 20, Vol. VIII, 20-08-2004) 
C01.21S-16 

Simplification of Environmental CIennce 
Procedure 
(Deb. 6, Vol. n, 12-07-2004) 
Col. II 
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Upgradation of State Highways intO 
National Highways 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.SU6 

VRSinHSCl.. 

Transportation of Coal by CIL 
(Deb. 20, Vol. VIII. 20-08-2004) 
Col. 267-68 

Sajjaa Kumar, Sbri 

(Deb. 23, Vol. IV. lS-08-2004) 
Col. 209 

Need to regularise the unauthorised 
colonies in Delhi (MUR 377) > 

Sai Pntap, Sbri A. 
(Deb. 21, Vol. IV, 23-08-2.004) 
CoJ.446 

Amendment in APMC Act SIIUm, Mel. 
(Deb. 16. Vol. III. 16-08-2004) 
Col. 282-83 Credit Guarantee Fund Scheme for SSI 

(Deb. 13, Vol. III. 21-07-2004) 
Effect on Scanty Rainfall on Crops 

(Deb. 16. Vol. III, 16-08-2004) 
Col. 47S-86 

Col 11.12 
Introduction of Direct to Home Service 

(Deb. 19, Vol. Ill. 19-08-2004) 
Col 10 LPG BOUling Plant in Various States. 

(Deb. 19. Vol. III, 19-08-2004) 
Col. 219 National Sports Development Fund 

Protection of Ecologically Fragile 
Wetlands 
(Deb. 2i. Vol. IV, 23-08-2004) 
Col37S 

Sat. Shrt Vilhau Deo 
Compensation for Failure of Family 

Planning Operations 
(Deb. 23, Vol. IV. 2S-08-2004) 
Col. 449-S3 

Corruption Cases against IFS Ofl"acers 
(Deb. 21. Vol. IV. 23-08-2004) 
CoI.I89-90 

National Dairy Development Bo .. d 
(Deb. I. Vol. II. 05-07-2004) 
Col. 124 

Nehru Yuva Kendru 
(Deb. 21, Vol. IV. 23-08-2004) 
Cot. 342-46 

Pending proposal ofFPI 
(Deb. 21, Vol. IV, 23-08-2004) 
Cot: 16S-68 

Potential Reserves ofOold. Diamond and 
Bauxite in Chhattisgarh 
(Deb. 20. Vol. VIII. 20-08-2004) 
CoL 68 

(Deb. 16. Vol. III, 16-08-2004) 
Col. 16-17 

Poverty Alleviation 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 8 • 

Removal of Governors of four States on 
the basis of their ideology (OUR 193) 
(Deb. 6. Vol. II, 12-07-2004) 
Col. 474-B0 

Sino-Indian Border Talks 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 7 

Salll"', Sbrt P.A. 
General Budget-2004-200S General 

Discussion- Contd. 
Demands for Grants on Account-

(General) 2004-2OOS -Contd. 
Demands for Excess Grants _. (General), 

2001-2002 
(Deb. 12. Vol. III, 20-07-2004) 
CoI.4S9-69 

SanpaD, Sbrt KishlD 81 .... 

Acquisition of Lend 
(Deb. 12, Vol. Ill, 20-07-2004) 
CoI.SO-Sl 

., 
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Change of Land Use in Delhi 
(Deb. 12. Vol. III, 20-07-2004) 
Col. 166 

Flood and Drought Situation in the 
Country - (OUR 193) 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 599-601 

Railway Budget 2004-2005 - GeneraJ 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. 11,13-07-2004) 
Col. 611-13 

Sar, Shri Nlkhilana.da . 
Committee on Private Members' Bills and 

Resolution.-Sccond Report Presented 
(Deb. 23, Vol. IV, 25-08-2004) 
C01.79S 

Standing Committee on Rural 
Development - First and Second 
Reports - Presented 
(Deb. 18, Vol. III, 18-01-2004) 
Col. 476 

Saradll, Shri Iqbal Ahmed 
Amendment in Railway Act 

(Deb. 24, Vol. IV, 26-01-2004) 
Col. 341 

Bharat Shiksha Kosh 
(Deb. 17, Vol. III, 17-01-2004) 
C01.l7S-76 

Central Advisory Board of Education 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 111-82 

Construction ofMalpe Fishing Harbow(s) 
Stage 
(Deb. 16, Vol. 1Il, 16-01-2004) 
Col. 14S46 

Custodial Deaths 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 321-32 

Defence Dialogue with Japan 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 333-34 I 

EFC Orant for Heritage Protection 
(Deb. 20, Vol. VlII, 20-01-2004) 
Col. 89 

EFC Grants for Police Administration 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 129-30 

Extradition of 1993 Bomb Blasts Accused 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 199-200 

Extradition Treaty between India and 
Portugal 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 231-32 

Foreign Direct Investment in Telecom 
Sector 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 464 

Funds for Implementation of Sub-Mission 
Projects in Kamataka 
(Deb. 19, Vol. III, 19-01-2004) 
Col. III 

Indo-German Research Training Group 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 697 

Industrial Growth 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 309-10 

loint Working Oroup Against Terrorism 
(Deb. 18, Vol. Ill, 18-01-2004) 
Col. 439 

Mangalore Fishing Harbour 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 291 

Mathstya Asharya Scheme 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 264 

Memorandum of Understanding on 
Drinking Water 
(Dob. 19, Vol. III, 19-08.2004) 
Col. lSI-53 

NABARD Schemes for Rural 
Development 
(Dcb. 20, Vol. VIII, 20-08-2004) 
Col. 256-S7 
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New Broadcasting Policy 
(Deb. 24, Vol. IV. 26-08-2004) 
Col. 287 

Open Sky Policy 
(Deb. 20. Vol. VIII. 20-08-2004) 
Col. 293 

Packages to States for Tourism 
Development 
(Deb. 21. Vol. IV, 23-08-2004) 
Col. 358-62 

Delay in Sanctioning Loan 
(Deb. 10. Vol. II, 16-07-2004) 
Col. 13 

Development ofMajauli Island(s) 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 194 

Environmcnaal Degradation and Depletion 
of Forest Cover 
(Deb. 21, Vol. IV, 23-08-2004) 
Co1.130-) 1 

Publication offoreign Newspapers Flood and Drought Situation in the 
(Deb. 19. Vol. III, 19-08-2004) Country-(DURI93) 
Col. 289-92 (Deb. 16, Vol. III, 16-08-2004) 

Release of Funds Col. 604-06 
(Deb. 21, Vol. IV. 23-08-2004) General Budget-2004-200S General 
Col. 81-82 Discussion - Contd. 

Review ofW&ter Policy 
(Deb. 16, Vol. III. 16-08-2004) 
Col. 428-29 

SAARC Summit 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 308-09 

Special Project under SGSY in Kamataka 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 246-47 

Strategic Oil Reserve 
(Deb. 24, Vol. IV. 26-08-2004) 
Col. 325 

Visit oflsraeli Delegation 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 146 

Sarma, Dr.Arun Kumar 
fencing on Indo-Pak Border 

(Deb. 2, Vol. II, 06-07-2004) 
COl.2S 

AIIIA Facing Competition from Private 
Airlines 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 230 

Community Information Centres 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 749-SO 

Demands for Grants on Account -
(General) 2004-2005 - Contd. 

Demands for Excess Grants - (General), 
2001-2002 
(Deb. 12, Vol. 111, 20-07-2004) 
COI.S09-13 .. 

Implementation on SGRY in Assam 
(Deb. 24, Vol. IV, 26-01-2004) 
Col.lS8-61 

Master Plans by Brahmaputra Board 
(Deb. 16, Vel. III, 16-08-2004) 
CoI.3n-79 

Mobile and WLL Service in North Eastern 
Region 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 383-86 

National Highways By-pass in Assam 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 120-21 

Need for Four-Lanning of NH-52 with 
Connectivity through Four-Lane Rail-' 
cum-Road Bridge over Brahmaputra 
between Chandrapur and North 
Guwahati in Assam (MUR 377) 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 411-82 
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Need to allocate adequate funds for 
completing the planned projects of 
building a bridge across Lohit and 
Khaboli rivors and strengthening the 
NLK link road in Assam (MUR 377) 
(Deb. 9, Vol. II. 15·07·2004) 
0,1.453-54 

Non..avallability offoodgrain 

SaroJ. Shrl D.P. 
Appointments in Delhi University 

(Deb. 12, Vol. III. 20-07-2004) 
0,1.116-17 

Assistance under New Agriculture Policy 
inU.P. 
(Deb. 21, Vol. IV, 23-08-2004) 
0,1.73·74 

(Deb. 21, Vol. IV, 23-08-2004) 
Col. 337.39 Black Marketing ofLPO Cylinders 

Nonh Eutem o,uncil Plan 
(Deb. 19, Vol. III, 19-01-2004) 
0,1.235-36 

(Deb. 12. Vol. III, 10·07-2004) . 
Col. 135.36 Bonded Labourers 

Projects in NFRLY 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 69·70 

Railway Budget 2004-2005 - General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 63S-37 

Railway Link 
(Deb. 14, Vol. III, 22-07-2004) 
Col. III 

Regularisation of Encroachments on 
Forestund 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 37 

Repair of National Highways in Assam 
(Deb. 18, Vol. III, 18-01-2004) 
0,1.147 

River Linking Project 
(Deb. 6, Vol. II, 12-07-2004) 
Co1.2~1 

Special Package for NER 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 22S-28 

Task Force Report on Airport 
Infrutructure 
(Deb. ZO, Vol. VIII, 20.01-2(04) 
Col. 177-90 

(Deb. 11, Vol. III, 
Col. 152-53 

19-07-2004) 

Construction ofOverbridge Near Palhani 
Railway Station in U .P. 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 52 

Decline in Production of Coking Coal 
(Deb. '23, Vol. IV, 25-08-2004) 
Col. 473 

Difference in Minimum Wages 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 210-1 I 

Employment in I.T. Sector 
(Deb. 13. Vol. III, 21-07-2004) 
0,1.246-47 

Fake Ration Cards 
(Deb. 21, Vol. IV, 23-01-2004) 
0,1.111-82 

Foreian Visits ofOfticers 
(Deb. 16, Vol. III, 16-08-2004) 
CoI.474-76 

Guidelines for Imposing Ban on 
Objectionable Scenes in Films 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 307-08 

Irregularities in Public Sector Enterprises 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 172-73 
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Minimwn Support Price for Sugarcane 
(Deb. 16, Vol. III, 16-08-2004) 
Co1.2S4 

Mobile Phone Service 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 203-04 

Opening of Post Offices· 

Ban on use ofCFC in Drug Manufacturinl 
(Deb. II, Vol. Ill, 19-07-2004) 
Col. 26-27 

Child Mortality Rate in Government 
Hospitals 
(Deb. 18, Vol. III, 18-08-2004) 
Col. ]3-14 

(Deb. IS, Vol. III, 18-08-2004) ExpansionofServicesforPrivateAirlineI 
CoI.2S4-S9 (Deb. 10, Vol. II, 16-07-2004) 

Opening of Recruitment Office Col. 208-09 
(Deb. 24, Vol. IV, 26-08-2004) Fire in BetalpurOilDepot 
Col.24446 (Deb. 24, Vol. IV, 26-08-2004) 

Private Hospitals Col. 97 
(Deb. 13, Vol. 111,21-07-2004) Flood Affected States 
CoI.432 (Deb. 21, Vol. IV, 23-08-2004) 

Red Beacons Vehicles Col. 216-20 
(Deb. 17, Vol. Ill, 17-08-2004) 
Col. 152 

Smuggling of Silk from China 
(Deb. IS, . Vol. III, 23-07-2004) 
Col. 3-6 

Sugarcane Research Institute 
(Deb. 21, Vol. IV, 23-08-2004) 
CoI.3SS-S6 

Survey of Maharashtra and U.P. 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 223-35 

Technology by Scientists 
(Deb. J 6, Vol. III, 16-08-2004) 
Col 308-13 

Telephone Exchanges E'tuipped with STD 
Facility 
(Deb. 23, Vol. ]V, 25-08-2004) 
Col.4J8-]9 

Promotion of Sports in U.P. 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 198-202 

Railway Budget 2004-200S - General 
Discussion and Demands fo'~rants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 11-07-2004) 
COI.484-8S 

SBI Scheme for NRI 
(Deb. 10, Vol. II, 16-07-2004) 
CoI.21S 

Subsidy given by ONGC to BPCL and 
Indian Oil Corporation 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 125·26 

Target Area of Palm Oil 
(Deb. II, Vol. Ill, 19-07-2004) 
Col. ]S7 

Utilisation ofWaste]and for Cultivation Tea Import fiom Vietnam 
(Deb. 24, Vol. IV, 26-08-2(04) (Deb. 10, Vol. II, ]6-07-2004) 
Col 104-05 Col. 124 

Sa roJ , Shrt Tur.al 
Assistance to Flood ViCtims 

(Deb. 20, Vol. VIII, 20·08-2004) 
Col. 28-29 

Theft of Computers and Sensitive 
Documents 
(Deb. 9, Vol. II, IS-07-2004) 
Col. 129-30 
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lranamiaion of Contract of VSNL and I Train Accidents 
State owned GAIL (Deb. 9, Vol. II, I S-07-2004) 
(Deb. 14, Vol. III, 22-07-2004) Col. IS-II 
Col. 8 

Under-Invoicing in Software Expon 
(Deb. 13, Vol. 111.21-07-2004) 
Col. ISO 

Satbeedevl, Shrimlti p. 

Wage Rates for Women Workers 
(Deb. I, Vol. II, 05-07-2004) 
Col. 173-74 

Women in Advertisements 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 38-39 

Cases of Female Foeticide 
(Deb. II, Vol. III, 11-08-2004) Sltplthy,ShriTathlpti 
Col. 10S-Oi Adoption of Sites by ASI 

Closure of Handloom Industries 
(Deb. 20, Vol. VIII, 20-01-2004) 
CoI.9S-96 

Contract Employment in Print Media 
Industry 
(Deb. II, Vol. III, 19-07-2004) 
Col. 19 

Implementation of New Scheme under 
Indira Awaas Yojana 
(Deb. 9, Vol. II, I S-07-2004) 
Col. 110-11 

Need to ensure uniformity in 
implementation of Integrated Child 
Development Scheme in the country 
and enhancing the honorarium payable 
to Anganwadi workers (MUR 377) 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 449-S0 

Privatisation of Water Resources 
(Deb. 6, Vol. II, 12·07-2004) 
Col. 1M 

Railway Budget 2004·200S-General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13.07.2004) 
CoI.S04-OS 

Reservation for SCslSTs and Backward 
Communities in Private Sector (Res.) 
(Deb. 10, Vol. II, 16-07·2004) 
Co1.390-92 

(Deb. 9, Vol. II, 15-07-2004) 
Col. 177-17 

Afforestation 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 90-110 

Agreement for Promotion ofCo-operation 
in Film Production Field 
(Deb. 24, Vol. IV, 26-01·2004) 
Col. 135-36 

Amendments to 
Notifications 
(Deb. 21. Vol. 
Col. 179-80 

EIA and CRZ 

IV, 23-01·2004) 

Baglihar Hydro Power Projects 
(Deb. I, Vol. II, OS-07-2004) 
Col. ISS 

Cauvery Water Dispute 
(Deb. I, Vol. II, 05·07-2004) 
Col. ]41-42 

Child Labour 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 306 

Clearance to Power Projects 
(Dob. 17, Vol. III, 17-08·2004) 
Col. 421 

Committee on Watershed Development 
Progran'Une 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 240-41 

Condition of National Highways in Orissa 
(Deb. I, Vol. II, ]4·07·2004) 
Col. ]17-81 
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Daitari-Banspani Railway Line Project in 
Orissa 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 149-SO 

Deal between India and Iran for Purchase 
of LNG 
(Deb. 14; Vol. III, 22-07-2004) 
Col. 203 

Defence Dialogue with Japan 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 333-34 

Dic:investment ofNALCO 
(Deb. S, Vol. II, 09-07-2004) 
Col. 199-200 

Disinvestment ofProfrtable PSUs 
(Deb. S, Vol. II, 09-07-2004) 
Col. 110-11 

Distant Education 
(Deb. 7, Vol. II, 13-07 .. 2004) 
Col. 373-80 

East Coast Railway Zone 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 371-72 

Economic Reforms 
(Deb. 10, Vol. II, 16-07-2004) 
Col.lS6-S7 

Emission fi'om CNG Run Vehicles 
(Deb. 16, Vol. III" 16-08-2004) 
CoI.463~ 

Family Pension for EmplO)'eOl of Rural 
Bank 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 92-93 

Farmen Benefitted under NAIS 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.204..()8 

Fate of Nee lane hal Ispat Ltd. 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 253 

Finacial AssistancelLoan to States by 
NABARD 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 36-38 

Financial Package to Orissa 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.S40-41 

Fiscal Deficit 
(Deb. S, Vol. II, 09-07-2004) 
Col. I" 

Freedom to Oil Companies to Revise Price 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 3S9-60" 

General Budget-2004-2005 General 
Discussion - Contd. 

Demands for Grants OR Account -
(GcneraI) 2004-2005 - Contd. 

Demands for Excess Grants - (General), 
2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 588-90 Employment Guarantee Scheme Centres 

(Deb. 2, Vol. II, 06-07-2004) Housing for All Programme 
~1.431 (Deb. 7, Vol. II, 13-07-2004) 

Col. 40-48 
Enhancement of Schola.rship by 11M Industrial Growth 

(Deb. 2, Vol. II, 06-07-2004) (Deb. 20, Vol. VIII, 20-08-2004) 
{:::ol. 33 1-32 Q)l309-10 

Exchange of Visits by Tribals 
(Deb. 23, Vol.' IV, 25.08-2004) 
Col. 338-42 

Export of Steel and Iron 
(Deb. 7, Vol. II, 13-07-2004) 
CoL 299-306 

International AIDS Conference 
(Deb. 18, Vol. Ill, 18-08-2004) 
CoI.SS-60 

Investment in Khadi Sector 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 379-88 
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Italian Assistance for Design and 
Constnlc:tion of Aircraft Carrier 
(Deb. 24. Vol. IV, 26-08-2004) 
Col. 258-59 

KBK Development Programme 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 129 . 

Pradhan Mantri Grameen Sal Samvardhan 
Yojana 
(Deb. 19, Vol. III, 19-08-2004) 
CoI.IS4 

Private Sector Participation in 
Development of National Parks 
(Deb. 21, Vol. IV, 23-08-2004l. 
Col. 352-53 

Loan Provided ~ KVle Production and Export of Tea 
(Deb. 3, Vol. II, 07-07-2004) (Deb. 5, Vol. II, 09-07-2004) 
Col. 274-78 Col. 173-75 

Merger of Petro ReI8iler IBP with JOC Progms in Rural Development in Orissa 
(Deb. 9, Vol. II, 15-07-2004) (Deb. 19, Vol. III, 19-08-2004) 
Col. 4 J3 Col. 281-82 

Modernisation ofPowerioom 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 95 

Modernisation of Railway Stations 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 255-57 

Naxalism 
(Deb. 2, Vol. II, 06-07-2004) 
Co1.2S4-5S 

NCERTBooks 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 37-40 

Oil Refinery at Paradeep Port in Orissa 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 217 

Opening of Medical Hospi .. ls and CGHS 
Dispensaries 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 692 

Originality ofTehelka Tapa 
(D.b. 9, Vol. II, 15-07-2004) 
Col. 49-50 

Performance ofFenilizer Plants 
(Deb. 17, Vol. III, 17-08-2004) 
Col.l'-18 

Pollution in Bramhani River 
(Deb. I, Vol. II, 05-07-2004) 
Col. 82 

Proposal to raise Funds 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 305 

RaHway Budget 2004-05 General 
Discussion and Demands for Grants 
on Account (Railways)---2004"()5 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 381-89 

Re-opening Consulates by India &. 
Pakistan 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 114-15 

Regularisation of Encroachments on 
Forest Land 
(Deb. 16, Vol. III. 16-08~004) 
Col. 28-42 

Rengali Irrigation Projects 
(Deb. 16, Vol. III, 16-08-2004) 
CoJ.307-08 

Reports of Manage~ent of Hazardous 
Waste 
(Deb. I, Vol. II, 05-07-2004) 
CoI.24I~ 

Research and Training Activities 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 41-48 

Retirement Age of Central Government 
Employees 
(Deb. 5, Vol. II, 09.07-2004) 
Col. 209-10 
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Reviaion of Royalty of Coal 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 279 • Revival PlICkqe for ECL and other Coal 
Companies 
(Deb. 15, Vol. III, 23-07·2004) 
CoI.64-66 

Special Category Status ·to Backward 
States 
(Deb. 3, Vol. II, 07·07-2004) 
Colo 101 

Use of Jute Baas 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 121·22 

Vacant Posts of Teachers 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 339-41 

Vehicular Pollution in Delhi 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 354-SS 

World Bank and ADB Assistance 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 253-S4 Special Crack Force for VIP Security 

(Deb. 17. Vol. III, 17-08-2004) 
Col. 335-36 Sayeed. Sbri P.M. 

Status of Rail Projects in Orissa 
(Deb. 9. Vol. II, 15-07-2004) 
Col. 296-300 

Stress, on Policies of Education and 
Development 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 712-13 

Tariff Reduction Fonnula for Agriculture 
(Deb. 15, Vol. Ill, 23-07-2004) 
Col. 228-30 

Theft in Rail Museum 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 109-11 

Time Slot on DD Bharati 
(Deb. 14, Vol. III, 22-07-2004) 
CoJ.64 

Underground Used Syringes Market 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 97-98 

Uneducated Emigrants as Labourers in 
Gulf 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 151 

Situation arising out of Shortage of Power 
in the Country (MUR 193) 
(Deb. IS, Vol. III, 18-08-2004) 
Col. 579-90 

Seiadia, Sbrl Jyotlnditya M. 
Closure of Low Tari ff Power Projects 

(Deb. 17, Vol. Ill, 17-08-2004) 
Col. 152-53 

Conversion of INS Vikarant\into Museum 
(Deb. 19, Vol. III. 19·08-2004) 
Col. 107 

Export to China 
(Deb. 20, Vol. VIII, 20-08-2004) 
CoI.2OW5 

General Budget-2004-200S General 
Discussion - Contel. 

Demands for Grants on Account -
(General) 2004-2005 - Contd. 

Demands for Excess Grants - (General), 
2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 358-64 

UNEP RcpOrton Environmental Refugees Handloom Industry 
(Deb. I, Vol. II, 05-07-2004) (Deb. 10, Vol. II, 16-07-2004) 
Col. 271 Col. 30 

Unified Licensing Policy 
(Deb. 13, Vol. III, 21-07-2004) 
Co1.214-lS 

Kisan Call Centres 
(Deb. 16, Vo!. III, 16·08-2004) 
Col. 341-46 
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ONGC Project in Russia 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 108-09 

Package for Telecom Industry 
(Deb. 23, Vol. IV, 25-08-2004) 

~ Col.S6-58 
Reforms in Agricultural Marketing 

(Deb. 21, Vol. IV, 23-08-2004) 
Col. 178-79 

Rehabilitation of Narmada Dams Oustees 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 485-86 

Report on Climate Changes 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 77-78 

Revision of Call RatelPulse Rate 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 213-16 

SAARC Summit 
(Deb. 20, Vol. V III , 20-08-2004) 
Col. 308-09 

Testin@ of Agni Missile 
(Deb. 19, Vol. III, 19-08-2004) 
CoI.2Ss-87 

Seal, Sbrl Sudbanllbu 
Relief Package for Fanners 

(Deb. 5, Vol. II, 09-07-2004) 
Col. 46 

Seeramesb, Sbrlmatl TeJuwini 
Railway Budget 2004-200S-General 

DilCussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 1~-07-2004) 

CoI.5~51 

Selvi, Shrlmatt V. Radhlka 
Railway Budget 2004-2005 - General 

Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 467-70 

Sen, Shrlmatt Mlnetl 
Assistance under NHB Schel}'le 

(Deb. I, Vol. II, 05-~-2004) 

Col. 74-80 
Child Mortality Rate in Government 

Hospitals 
(Deb. 18, Vol. III, 18-0S-2004) 
Col. 33 

Condition of Working Women inInformal 
Seaor 
(Deb. I, Vol. II, 05-07-2004) 
Col. 95-96 

Demand and Supply of Sponge Iron 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 108 

Disbursement of Relief to Migrants 
(Deb. 7, Vol. II, 13-Q7-2004) 
Col. 52-53 

Entry of Unauthorised Persons in Trains 
(Deb .. 9, Vol. II, 15-07-2004) 
Col 6'-66 

Fall in Share Market 
(Deb. 5, Vol. 11, 09-07-2004) 
Col 214-16 

Flood and Drought Situation in the 
Country-(DUR 193) 
(Deb. 16, Vol. III, 16-08-2004) 
CoI.6IS-20 

International Guarantee for Gas Pipelines 
passing through Pakistan 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 236-37 

Legislation to Regulate Working 
Conditions of Journalists 
(Deb. II, Vol. III, J 9-07 -2004) 
Col. 36 

Need to construct a railway over-bridge 
at Mohitnagar level crossing in West 
Bengal (MUR 377) 
(Deb. 18, Vol. III, 18-0S-2004) 
Col.SlI-12 
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P.F. dues from Jute Mills 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 119-20 

Performance ofSSI Units 
(Deb. 8, Vol. II, 14-01-2004) 
CoI.S7-S8 

Four Lanins of National Highway-7 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 118-20 

Rehabilitation of Oustoes 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 428-29 

Post Offices in Gram Panchayats Setb, Sltri La ....... 
(Deb. 8, Vol. II, 14-07~2004) Accredition of Management Insitutions 
Col. 136-39 (Deb. 2, Vol. II, 06-07-2004) 

Power Tariff CoI.14S-46 
(Deb. 12, Vol. III, 20-07-2004) EstablistuncntofEducationalGrid 
Col. 212-28 (Deb. 8, Vol. II, 14-07-2004) 

Public Telephone Booths 
(Deb. 8, Vol. Ii, 14-07-2004) 
Col. 24S47 

Railway BudJCt 2004-200S - General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, yol. II, \3-07-2004) 
CoI.479-82 

RAilway Safety Fund 
(Deb. 9, Vol. II, IS-07-2004) 
Col. 206-08 

Telephone Exchange with STD/ISD 
Facilities 
(Deb. 8, Vol. II, 14-07-2004) 
CoI.~1 

Vanished Companies 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 119-20 

Wage Rates for Wome~ Workers 
(Deb. I, Vol. II, 05-07-2004) 
Col. 173-74 

Waitinl List of Telephone Connections 
(Deb. 8, Vol. II, 14-07-2004) 
CoL 214-20 

SeDtbi~ Dr. R. 
Calling Attention to Matter of Urgent 

Public Importance (CA) 
(Deb. 18, Vol. III, 18-08-2004) 
CoL 489 

Col. 66 
Fake Killing in Siachen 

(Deb. 9, Vol. II, 15-07-2004) 
Col. 428-29 

Fall in Share Market 
(Deb. S, Vol. II, 09-07-2004) 
CoI.214-16 

Funds for Swajaldhara Scheme 
(Deb. 9, Vol. II, 15-07-2004) 
CoI.ISI-S8 , 

Identity Cards to Rail Hawkers 
(Deb. 14, Vol. III, 22-07-2004) 
Col. tOO 

Impl~mentation of New Scheme under 
Indira Awaas Yojana 
(Deb. 9, Vol. II, I S-07-2004) 
Col. 110-18 

Impl.mentation ofSagarmala Project 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 81-82 

Import of Fertilizers 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 47 

Legislation to Regulate Working 
Conditions of Journalists 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 36 

Ports Connectivity Through Rail 
(Deb. 14, Vol. III. 22-07-2004) 
Co1.176-79 
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Promotion of Agro and Rural Industries 
(Deb. 8. Vol. II, 14-07-2004) 
CoI.S 

.Railway Budgct 2004-200S-Gencral 
Discussion and- Demands for Grants 

). on Account (Railways) 2004-200S 
(Dcb. 7. Vol. II, 13-07-2004) 
CoI.S49 

Recovery oflncome Tax Arrears 
(Deb. 20. Vol. VIII, 20-08-2004) 
Col. 26 

Value of Rupees 
(Deb. S, Vol. II, 09-07-2004) 
CoI.ISS-S6 

Violation of Labour Laws 
(Deb. I, Vol. II. OS-07-2004) 
Col. 34 

Failure ofWLL System in Orissa 
(Deb. 13. Vol. III, 21-07-2004) 
Col.130-31 

Financing ofPMRY Schemcs 
(Dcb. I S, Vol. III. 23-07-2004) 
Col. 33-3S 

Flood Affccted States 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 216-20 

Modernisation of Railway Stations 
(Dcb. 14, Vol. III, 22-07-2004) 
CoI.2SS-S7 

Need to ensure proper maintenance of the 
WLL Systcm installcd in Balasorc 
Telecom Circle of Orissa (MUR 377) 
(Dcb. 1, Vol. II, 05-07-2004) 
Col. 212 

Setbi, Shri Arjun Oil in Offshore of Orissa Coast 
Anomaly in Pay Scale of Assistants (Deb. 14, Vol. III, 22-07-2004) 

(Dcb. 18, Vol. III, 18-08-2004) Col. 242 
C01.31S-16 Rccovery of Outstanding Taxcs 

Dclay in Sanctioning Loan (Deb. 20, Vol. VIII, 20-08-2004) 
(Dcb. 10, Vol. U, 16-07-2004) • CoI.196-97 
Col. 16 Revision ofTextile Policy 

DevclopmentofFannScctor(Deb. IS, Vol. III, 23-07-2004) 
(Dcb. 6, Vol. II, 12-07-2004) Col. 278 
Col. 256-57 SGRY in Orissa 

Development oflnfrastructure and Stadia (Deb. 14, Vol. JII, 22-07-2804) 
for Commonwealth Games 2010 Col. ) S7-58 
(Dcb. lI, Vol. III, 19-07-2004) Standards of Airports 
Col. 117-19 (Deb. 15, Vol. III, 23-07-2004) 

Dryland Farming Scheme CoI.205.()6 
(Deb. 24, Vol. IV, 26-08-2004) Utilisation ofRcscrved Fund ofSGRY 
Col.147 (Dcb. 14, Vol. Ill, 22-07-2004) 

Effect of Scanty Rainfall on Crops Col. 13-14 
(Deb. 16, Vol. III. 16-08-2004) Sbab,LLCoI.(Retd.)Maubendn 
Col. 485-86 

Electrification of Kharagpur and 
Bhuvaneshwar Section 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 216 

Standing Committee on Transport, 
Tourism and Culture - Seventy-cighth 
Report - Presented 
(Deb. 18. Vol. III, 18-08-2004) 
Col. 478 
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Shaheea, Shri Abdul Rabid 
Allotment of Land to Nursing Homes in 

Delhi 

Decline in Growth RIle ofBmpowea m. 
(Deb. 2 J, Vol. IV, 23-01-2004) 
Col. 196-97 

(Deb. 7, Vel. II, 13-07-2004) DelayinGoldenQuadrilateralProject 
Col. 279-11 (Deb. 3, Vol. II, 07-07-2004) 

Amendment in Labow: Laws Col. 249-S I ~ 
(Deb. 16, Vol. III, 16-08-2004) Development of Cities 
CoUll (Deb. 17" Vol. III, 17-08-2004) 

Anti-Corruption Drive in DDA Col. 78 
(Deb. 17, Vol. III, 17-08-2004) 
Col. I 48-S0 

Assistance to Jammu and Kashmir for 
Development of Tourist Spots 
(Deb. I, Vol. II, OS-07-2004) 
Co1.167~ 

BarrenLand 
(Deb. 21, Vol. IV,- 23-01-2004) 
Col. 241-42 

Black Marketin& of LPG Cylinden 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 23S-36 

Border Area Development Projects 
(Deb. ~, Vol. II, 06-07-2004) 
Col. 13-17 

Cues Pending with Environment Courts 
(Deb. 6, Vol. II, 12-07-2004) 
Col 312-13 

CBICues 
(Deb. 3, Vol. II, 07-07-2004) 
CoL J ()().() I 

·CoutaIIBorder Area Development 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 328 

ConItruction of Godowns 
(Deb. 2), Vol. IV, 23-08-2004) 
CoL 79-10 

Difficulties Faced by Co-operative 
Societies 
(Deb. 18, Vol. III, 18-08-2004) 
CoI.SO-SI 

Dnft Policy on WI 
(Deb. 21, Vol. IV, 23-08-2004) 
CoL 390-91 

Education Loan 
(Deb. 20, Vol. VIII, 20-01-2004) 
CoL 146-47 

Export ofFruill 
(Deb. S, Vol. II, 09-07-2004) 
Col. 191-93 ". 

Functioning ofSEBI 
(Deb. 10, Vol. II, 16-07-2004) 
CoL 176 

Guidelines for Imposing Ban on 
Objectionable Scenes in Films 
(Deb. 24, Vol. IV, 26-01-2004) 
CoI.307~ 

Income ftom Serials 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 233-34 

Increase in Economic Offences 
(Deb. 2.0-, Vol. VIII, 20-08-2004) 
Col. 307 

Construction Work on Land Acquired by Inspection of Godowns 
DDA 
(Deb. 7, Vol. II, 13-07-2004) ~~~)!2 Vol. II, 12-07-2004) 
Col. 146 

Corruption in DDA 
(Deb. 2, Vol. II, 06-07-2004) 
CoL 23 1-32 

Interconnection Usage Charges 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 111-12 
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Irregularities in the Purchase of Drugs 
underCGHS 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 273-74 

Items Manufactured. under Railway Units 
• (Deb, 9, Vol. II, 15-07-2004) 

CoI.l~ 

Labour Laws 
(Deb. 6, Vol. II, 12-07-200.t) 
Col 241 

LPTIHPTNLPTs 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. I 48-S2 

Misuse of Export Promotion Schemes 
(Deb. 5, Vol. II, 09-07-2004) 
CoL 7S-76 

Providing Telephones in Villages 
(Deb. 18, Vol. III, 18.-08-2004) 
Col. 469-70 

Railway Budget 2004-200S-General 
Discussion and Demands for Grants 
on Account (RailwayJ).2004-2QOS 
(Deb. 7" Vol. II, 13~07-2004) 
CoLS65-67 

Sale of Me.dicines by Blacklisted 
Companies 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 270 

Saving ofDal Lake 
(Deb. ·16, Vol. III, 16-08-2004) 
Col. 138 

Schemes of Indian Council for Cultural 
New Rail Line in Punjab and J&K Relations 

(Deb. 19, Vol. III, 19-08-2004) (Deb. 8, Vol. II, 14-07-2004) 
Col. 165 Col. 29-30 

NGOs under WeD Programmes Selection of DealOrt and Allotment of 
(Deb. 12, Vol. III, 20-07-2004) Distributonhip for Oil Mlrbting 
Col. 15-24 (Deb. 9, Vol. II, 15-07-2004) 

Opening of Post Offices Col. 46-48 
(Deb. 23, Vol. IV, 25-08-2004) Setting up of Industries 
Co1.614-17 (Deb. 24, Vol. IV, 26-08-2004) 

'P&T Facilities in Maharashtra and J&K Col. 125 
(Deb. 23. Vol. IV, 25-08-2004) 
Col. 435-37 State oflndian Economy in 2020 

(Deb. 13, Vol. III, 21-07-2004) 
Participation of Outsider Procedures Col. 77 

(Deb. 14, Vol. III, 22-07-2004) Technolo&>, by Scientists 
Col.l21 (Deb. 16, Vol. III, 16-08-2004) 

Pollution by Mining Activity Co ... 308-13 
(Deb. I, Vol. II, 05-07-2004) 
Col. 96 

Potential ofHydro Power Generation " 
(Deb. 23, Vol. IV, 25-08-2004) 
Co1.200-m 

Problems ofKani Shawl Artisans 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 59-60 

Progress of work on Kazigund to 
BlI'II1lUlla 
(Deb. 24. Vol. IV, 26-08-2004) 
Col. 65-66 

Telepho,ne Exchanaes Equipped with STD 
Facility 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.418-19 

Time Lim lit for Completion of Works under 
MPU~Scheme 
(Deb. 23. Vol. IV, 25-08-2004) 
CoI.4SI7-98 

Transit LoIS of Foodgrains 
(DaL 11, Vol. III, 19-07-2004) 
Col. IS 9-60 
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Unemployec1 Persons Below Poverty Line SbaUeadn Kumar, Sbri 
(Deb. 21, Vol. IV, 23-08-2004) According Status of SS} to Traditional 
('1)1.363-64 Vocations 

Unutilised Water (Deb. 13, Vol. Ill, 21-07-2004) 
(Deb. II, Vol. III. J 9-07-2004) CoI.l55.56 
0,1.35-36 

Vacant Flats ofDDA 
(Deb. 17, Vol. III. 17-08-2004) 
COl. 1M 

Violation of Companies Act, 1956 
(Deb. 10, VQI. II, 16-07-2004) 
Col. 39-42 

Waiting List in Jammu and Kashmir 
(Deb. 18, Vol. III, 11-08-2004) 
Col. 268-71 

Sbalaid, Mobd. 
Arrears of Sugarcane 

(Deb. 6, Vol. II, 12.07.20Q4) 
Co1.244-46 

Acquisition ofLand for Air Force Base 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 167-68 

Admission in Management and 
Engineering Courses 
(Deb. 17, Vol. III, J 7-01-2004) 
Col. 29 

Bridges in Uttar Pradesh 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 242 

Calling Attention to Matter of Urgent 
Public Importance (CA) 
(D~b. 18, Vol. HI, 18-08-2004) 
Col. 492 

Cases ofExciseiCustom Duty Evasion 
(Deb. 20, Vol. VIlI, 20-01-2004) cro(~~. ~~~~~I, 16.08.2004) 
Col. 298-99 

CoL 252-54 Ceiling Packqe for Drugs 
(Deb. 17, Vol. III, 17-01.2004) De-LicenceofDru8lSebor 
Col. 1'16 I (Deb. 23, Vol. IV, 25-08.2(04) 

Construdion of Stadiums in Uuar Pradesh I Col. 265-66 
(Deb. 6, Vol. II, 12-07-200·4) Delay in Sanctioning Loan 
Col. 232-34 (Deb. 10, Vol. II, 16-07-2004) 

Overcharging of Drugs CoUl 
(Deb. 17, Vol. III, 17-08-2004) DilCODtinuation of Savings Schemes 
Col. 171-72 (Deb. IS, Vol. III, 23.07-2004) 

Price Control on Imported Formulations 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 367-68 

Prices of Medicines 
(Deb. 23, Vol. IV, 25·01-2004) 
Col. 4-6 

Sub-Standard Testing Labs 
(Deb. 23, Vol. IV, 2S-08·2004) 
Col.Sl7 

Waiting ,List for Landl.ine and Mobile 
Phone Connections 
(Deb. 18, Vol. III, 11-08-2004) 
CoI.18l .... 

Col. 189-90 
Disparity in providing Medicines to CGHS 

Beneficiaries 
(I)eb. II, Vol. III, 11-08·2004) 
CoLl97-98 

Expansion of Forest Cover and Promotion 
ofEco-Tourism 
(Deb. 21, Vol. IV, .23-08·2004) 
CoI.211-12 

Expansion of Airport Area 
(Deb. 14, Vol. III, 22·07·2004) 
CoL 206-47 



NAME INDEX 623 

Export of Leather Products 
(Deb. I', Vol. III, 23-07-2004) 
Col. 223-24 

FFl's Assiltanee to States 
(Deb. I S, Vol. III, 23-07-2004) 

• Col. 186-90 
Flood and Droulht Situation in the 

Country-(DUR 193) 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 612-14 

Freedom to Oil Companies to Revise Price 
(Deb. 24, Vol. IV, 26-0S-2004) 
C01.3S9-60 

General Budget-2004-200S General 
Discussion - Contd. 

Demands for Grants on Account -
(General) 2004-2005 - Contd. 

Demands for Excess Granta - (General), 
2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 493-94 

Habitations for SClST/OBC 
(Deb. 19, Vol. III, 19-0S-2004) 
Col. 129-30 

Medical Entrance Examinations 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 169-70 

National Agricultural Insurance Scheme 
(Deb. 16, Vol. III, 16-0S-2004) 
CoI.2S4-SS 

New Education Policy for HlDdiC4q)peci 
Children 
(Deb. 23, Vol. IV, 2'-OS-2004) 
Col. 49-S3 

Performance ofUBs 
(Deb. S, Vol. II. 09·07-2004) 
Col. 32 

Petrol Pumps and LPG Gas Aacocies to 
Economically BackwIrda Upper Calles 
(Deb. 14, Vol. III. 22-07-2004) 
Col. 129-30 

Production of Guava 
(Deb. II, Vol. III, ·19-07-2004) 
CoI.ll6-IS 

Pump Canal Projects 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 272-74 

Rain Insurance Scheme 
(Deb. 21, Vol. IV, 23-08-2004) 
CoI.207~ 

Reported reduction in interest rate of 
Employees Provident Fund from 9.S 
percent to 8.Spei-cent and steps taken 
by the Government in regard thereto 
(CA) 
(Deb. 17, Vol. Ill, 17-08-2004) 
Col. 489-90 

Reservation for SCslSTs and Backward 
Communities in Private Sector (Res.) 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 379-82 

SaidplU' and GlU'IUii Lift Irrigatjon Project 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 333 

Scheme for DiUing of Tube wells 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 327 

Schools for BHEL Employees' Children 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 330-31 

Seuina up of' Gu and Coal based Plants 
(Deb. 17, Vol. III, 17-08-2004) 
CoI.301~ 

Shortap of'Speciaiist Doctors 
(Deb. 3, Vol. II, 07-07-2004) 
CoI.2S 

Situation arisina out ofSbonIge of Power 
In the Country (MUR 193) 
(Deb. IS, Vol. III, IS-OS-2004) 
Cot.S69-72 

Special PlCbae for Promotion ofSSI 
(Deb. 23, Vol. IV, 2'-OS-2004) 
Col. 647-48 

Special Packap for Tobacco Fannen 
(Deb. IS. Vol. III. 23-07-2004) 
CoLlO-ll 
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Subsidy to Beedi Workers for House 
(Deb. 21, Vol. IV, 23-08-2004) 
ec.:'23S-38 

Sugar Mills 
(Deb. 11, Vol. III, 19-07-2004) 
CoI.294-9S 

Tapping of Water Resources 
(Deb. 11, Vol. III, 19-07.2004) 
Col. 227-28 

Tourist Centres 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 374 

Withdrawal oflmport Duty on Petrol and 
Diesel 
(Deb. 24, Vol. IV. 26-08-2004) 
CoI.I64-6S 

Shaky., Sbrl RalburaJ SiDP 
Abolition of POliti 

Exodus of Pilots 
(Deb. 10, Vol. II, 16-07-2004) 
CoJ.268 

Expansion Plan of GAIL 
(Deb. 19, Vol. III, 19-01-2004) 
CoJ.187-88 

Export ofRe8dymade Garments 
(Deb. 10, Vol. II, 16..;01-2004) 
Col. 117-11 

Financial Assistance to bogus NGOs 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 314-88 

Financial Assistance to SPCA 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 287-92 

Fixation of Minimum Support Price 
(Deb. 6. Vol. II, 12-07-2004) 
Col. 14-27 

(Deb. 19, Vol. III, 19-08-2004) FreeTradeAgreement 
Col. 321 (Deb. 10, Vol. II, 16-07-2004) 

Action Plan to Boolt Export 
"'(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 112 

Allocation of Funds to Animal Welfare 
Advisory Boards 
(Deb. 21, Vol. IV, 23-08·2004) 
CoI.IS7-S8 

Allocation ofSuper Kerosene Oil 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 237-38 

Arrears to Scientists 
(Deb. I, Vol. II. 05-07-2004) 
Col. 153 

Assistance .om NABARD 
(Deh-20. Vol. VIII, 20-08-2004) 
Col. 125-36 

Col. 32-36 
Gauge Conversion ofKatihar-Barauni 

(Deb. 24, Vol. JV~.26-01-2004) 
Col. 104 

Implementation of PMGSY through 
Central Agencies 
(Deb. 24, Vol. IV, 26-08-2004) 
COl.34S-46 

Need for expeditioUi completion of the 
work on Aara-Kanpur MCfion of the 
National Highway No.2 in Uttar 
PnIdeah (MUR 377) 
(Deb. 18. Vol. III. 18-01-2004) 
CoI.SI2 

Opening CGHS Dispensary at Mayur 
Vihar 
(Deb. 18, Vol. III, 18-08-2004) 

Decline in Profit ofBblnt Petroleum Col. 439-40 
(Deb. 24, Vol. IV, 26-08-2004) PcndinaPropoIaiIofUrblnDneJopment 
Col. 24041 (Deb. 7, Vol. II, 13-07-2004) 

Encroachmentl in Connivance with Co1.393-402 
OftkiaLs in·DeIhi 
fDeb. 12, Vol. III, 20-07-2004) 
CoLN-95 

PToducdonofSMeIPburt 
(Deb. 7, Vol. II, 13.07-2004) 
CoI.38J-90 
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Review of Commiuion's Workblg for 
Reservation to EBCs 
(Deb. 9, Vol. II, 15·07-2004) 
Col. 159-61 

ShishU01 Trees 
(Deb. 6, Vol. II; 12-07-2004) 
Col. 274-75 

Supply of Water from Sonia Vihar Water 
Plant 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 110 

Supply of Water through Tankers in DDA 
Colonies 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 327 

Telephone COMectiOns to VilJagel 

Cleanliness Drivel at Railway Stations 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 291 

Coal Mine Accidents 
(Deb. 6, Vol. II, 12.07-2004) 
Col. 207-10 

Compact University 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 257 

Conservation of Heritage Sites 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 91 

Conversion of Central Indian 
Pharmacopoeia Laboratory 
(D.b. 18, Vol. Ill, 18-08-2004) 
Col. 242-43 

(Deb. 18, Vol. Ill, 18-08-2004) 
Col. 130-3 I Damage to Nalhpa J'baIcri Power Projects 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 344-45 Telephone Facility in Jharkhand 

(Deb. 13, Vol. 111. 21-07-2004) 
Col. 163-64 

Traffic Police Personnel Caught RId 
Handed 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 256-58 

Utilization of Funds on Rural 
Development 
(Deb. 9, Vol. II, 15-07.2004) 
Col. 221-54 

SbandU, Dr. Col (BItd.) DbaDl RaID 
Benefits to Disabled Persons 

(Deb. 9, Vol. II, 15·07-2004) 
Col. 404-07 

Central Authority of Rivers Water 
Distribution 
(Deb. 16, Vol. III. 16-08-2004) 
CoI.4S4-SS 

Central Rural Sanitation Programme 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 3'5-56 

Conttally SPODJOred Schemot 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 44 

Decentralisation of AlCTE 
(D.b. 12, Vol. III, 20-07-2004) 
Col. 241 

Delhi Milk Scheme 
(Deb. 6, Vol. II, 12·07-2004) 
Col. 347-48 

Demand of Gas due to Construction of 
Gas Bued Projects 
(D.b. 9, Vol. II, 15-07-2004) 
CoI.3S9-a) 

Development of AnimaJ Husbandry 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 378-80 

DI'UI Addiction in ColleleslEduc:ationai 
Institution 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 79-80 

DryFannina 
(Dlb. 6. Vol. II, 12·07-2004) 
CoI.30).()4 

Fake Mark Sheet 
(Deb. 1'1, Vol. III, 17-08-2004) 
Col. 116orT7 
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Food Proc:es&ing Units 
(Deb. I. Vol. II, 05-07-2004) 
Col. 227 

Funds of Telecom Service in Himachal 
Pradesh 
(Deb. 3, Vol. II. 07.07:-2004) 
CoI.IS4-S6. 

Funds to Colleges and Universities 
(Deb. 7. Vol. II, 13-07~200~) 

CoI.::89 
General Budget-2004-200S General 

Discussion - Contd. 
Demands for Grants on Account -

(General) 2004-2005 -Contd. 
Demands for Excess Grants - (General), 

2001-2002 
(Deb. 12, Vol. III, 20·07-2004) 
CoI.5S8-600 

Import of Coal 
(Deb. 20, Vol. VIII, 20.01-2004) 
Col. 90 

Import of Coking Coal for SAIL 
(Deb. 23, Vol. IV, 25·08·2004) 
Co1.17S-76 

Interest Rate on EPF 
(Deb. 1, Vol. II, 05-07-2004) 
Colm 

Introduction of Degree Level Courses 
(Deb. 7, Vol. II, 13-07-2004) 
Col.38().84 

ModemiMtion of Doordarsha Service 
.(Deb. 9, Vol. II, 15·07·2004) 
Col. 414 

M.,..der of Senior Citizens in Delhi 
(Deb. 2. Vol. II, 06-07-2004) 
CoL13~34 

Need to expedite the construction of 
Renuka Dam in Sirmaur district, 
Himachal Pradesh (MUll 377) 
(Deb. 13. Vol. III, 21·07-2004) 
Col. 498-99 

Neglect of Hindi Language 
(Deb. 12. Vol. Ill, 20.07·2004) 
Col. 101-02 

Nehru YUVl Kendras in Himac:hal. Pradesh 
(De6. I, Vol. II, 05-07-2004) 
Col. 172-73 

New Counes at Graduate Levol 
(Deb. 7. Vol. II, 13-07-2004) 
Col. lOS-310 

NHRC Worbhops on Child Abule. 
(Deb. 17. Vol. III, 17-08-2004) 
Col. 106 

Onsoins Tourism Project 
(Deb. I, Vol. II, OS-07-2004) 
Col. 99-104 

Opening of New Petrol Pumps and Gas 
Agencies in HP and J&K 
(Deb. 14, Vol. III, 22-07·2004) 
Col. 21 1-12 

Pending and Ongoing Rail Projects in 
Himachal Pradesh 
(Deb. 9, Vol. II, H'-07.2004) 
Col. 271-74 

Pending Schemes ofH.P. 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 233 

Polio Summit, 2004 
(Deb. 23, Vol. IV, 25·08-2004) 
Col. 490-92 

Power Generating Capacity of Old Coal 
Based Power ·Station 
(Deb. 2, Vol. fl, 06-07-2004) 
Col. 270-74 

Railway Budlet 2004-200S-Oeneral 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
CoLS02~ 

Re-empJoyrnent of Retired Teachers 
(Deb. 23, Vol. IV, 25-08·2004) 
Col. 389-90 
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Reduction in Centrally Sponsored 
Schemes . 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 131-32 

Reduct.ion of Schemes by Planning 
Commission 
(Deb. 12. Vol. III, 20-07-2004) 
Col. 278 

Remote Sensing Devices for Pollution 
Check 
(Deb. 23, Vol. IV, 2S-08-2004) 
CoI.~1 . 

Repair of Roads Damaged by Flood/ 
Heavy Rains 
(Deb. 23, Vol. IV, 2S-01-2004) 
Col. 68()..81 

Review of On-going Tourism Projects 
(Deb. 16, Vol. III, 16-08-2004) 
CoI.IS7-60 

Scheme for Crop Production 
(Deb. I, Vol. II, 05-07-2004) 
CoI.2SI-S2 

Setting up of National Monitoring 
Committee 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 249-SS 

Setting up Power Projects Abroad 
(Deb. 2, Vol. II, 06':07-2004) 
CoI.210-11 

SmuUling of Statues end ArchitectUral 
Remains 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 342-43 

Sporu Facility in H.P. 
(Deb. 21, Vol. IV. 23-01-2004) 
Col. 230-36 

Standard of Education 
(Deb. 7, Vol. II, 13-07-2004) 
COJ.48-SO 

Tourist Police for foreign tourists in Delhi 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 163-64 

Vacant Posts in Central Schools 
(Deb. 17. Vol. lilt 17-01-2004) 
CoI.4S3-55 

Varishth Pension Bima Yojana 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 17. 

Withdrawal of Centrally Sponsored 
Schemes 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 10-12 

Sharma. Sbri Macla. La. 
Construction of Bridgn in Jammu and 

Kashmir 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 135 

Need to provide rail linkage to Rajouri 
Poonch in Jammu &: Kashmir 
(MUR377) 
(Deb. 19, Vol. III, 19-01-2004) 
Co1.417-18 

Unemployment in J&:K 
(Deb. 17, Vol. Iii, 17-08-2004) 
Co1.161~ 

ShlvlJlno. SllriMh.lno PltO 
Adult Literacy 

(Deb. 7, Vol. II, 13-07-2004) 
CoI.S8-62 

Agriculture Clinic/Technology 
Information Centre 
(Deb. 16. Vol. III, 16-01-2004) 
CoI.494-SOl 

Amendment to NABARDAct,lOO3 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 253 

Appoil$nent on Compaslionate Groundl 
(Deb. 24, Vol. IV. 26-08-2004) 
Col. 212 

Assistance &om NABARD 
(Deb. 20, Vol. VIII, 20-01-2004) 
CoL 125-36 
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Assistance from Sugar Development Fund 
for Fanners 
(Deb. II, Vol. Ill. 19-07-2004) 
Col. n-79 

Assistaftce to Power Projects in Nepal 
(Deb. 17, Vol. Ill, 17-08-2Q04) 
Col. 35-38 

Black Listed Companies 

Condition of National H1shways ill 
Maharuhb'l 
(Deb. 8, Vol. II, 14-07-2004) 
CoL 202.03 

Conference to Review Rural Development 
Scheme 
(Deb. 9, Vol. II, 1'-07-2004) 
Col. 329-30 

(Deb. 19, VC)1. III, 19-08-2004) Construction of Godown by NABARD 
Col. 40-44 (Deb. U, Vol. III, 23-07-2004) 

Blackmarketing of Rail Tickets CoL 283 
(Deb. 14, Vol. III, 22-07-2004) ConstructionofPune-NasikRailwayLine 
Col. 242-43 (Deb. 9, Vol. II, 15-07-2004) 

Bond Tracking System Col. 192-93 
(Deb. 20, Vol. VIII, 20-08-2004) ControllinlofRiverPoliution 
Col. ~-94 (Deb. 16, Vol. III, 16-08-2004) 

Bus Service 
(Deb. 13, Vol. III, 21-07.2004) 
Col. 269-70 

Cell for Organic Farming 
(Deb. 21, Vol. IV, 23-08·2004) 
Col. 261-62 

Cheap and Objectionable Films 
(Deb. 9, Vol. II, 1'-07-2004) 
CoI.lO-Il 

Child Labour Elimination Programme 
(Deb. I, Vol. II, OS-07-2004) 
Col. 252-53 

Child Mortality Rate in Government 
Hospitals 
(Deb. 18, Vol. Ill, 18-08·2004) 
Col. 23-24 

Circulation offeke Currency Notes 

Col. 46-66 
Coastal Zan. MlllaSentent PllIIs fo, 

Mumbai 
(Deb. 16, Vol. Ill, 16-08-2004) 
Col. 180-81 

Currency Note Printing PresN 
(Deb. 10, Vol. II, t 6-07-2004) 
Col. 259 

Debt Burden on States 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 188-92 

Decline in Foreian Tourists 
(Deb. I, Vol. II, 05-07-2004) 
Col. 174 

Defaulting Companies 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 210-11 

(Deb. 12, Vol. III, 20-07-2004) DtlayedExecutionofProjects 
A»J.I07-12 (Deb. 12, Vol. III, 20-07-2004) 

Common Nuclear Doctrine among India, 
China and Pakistan 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 51 

Completion of onloina Projects 
(Deb. 24, Vol. IV, 26.08-2004) 
CoL46-4I 

CoLlS 
Delivery System of funds 

(Deb. 13, Vol. III, 21-07-2004) 
Col. 17-30 

Dependence of Docton on Test Reports 
(Dob. 13, Vol. III, 21-07-2004) 
CoL24S~ 
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Development oflndipnous AEWACS 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 397 

Disease in Sugarcane . 
(Deb. II, Vol. Ill, 19-07-2004) 
CoI.20S 

Disinvestment Policy 
(Deb. I S, Vol. III, 23-07-2004) 
to1.2S4-S8 

Doctor-Patient Ratio in Government 
Hospitals 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 448-49 

Drop-out Rates 
(Deb. 2. Vol. II, 06-07-2004) 
Col. 329-31 

Drug Testina Laboratories 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 147-48 

Duty Evasion by Multi-National 
Companies 
(Deb. IS. Vol. III, 23-07-2004) 
CoI.21B-19 

Education Loan 
(Deb. 20. Vol. VIII, 20-08-2004) 
Col. 146-47 

Expansion of Community PolyteChnics 
.(Deb. 2. Vol. II, 06-07-2004) 
Col. 301-42 

Expansion of Crops Covcntge WIder NAIS 
(Deb. II, Vol. III, 19-07-2004) 
Col. 267 

Expenditure for Completion of Projects 
(Deb. 24. Vol. IV. 26-08-2004) 
Col. 33 1-33 

Expenditure Incurred on Railway Police of 
Maharashtra 
(Deb. 19, Vol. III. 19-08-2004) 
Col.J40.41 

Export of Steel and Cement to China 
(Deb. IS. Vol. III, 23-07-2004) 
Col. 23B-39 

Fencing on Indo-China Border 
(Deb. 17. Vol. III. 17-08-2004) 
CoL 455 

Fiscal Incentives to Companies 
(Deb. I. Vol. II. 14-07-2004) 
Cot 103 

Fixing of Food grain Prices under SG'RY 
(Deb. 19, Vol. 111. 19-08-2004) 
Col. 79 

Funds to Maharashtra 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 219-20 

Funds to Nodal Agencies 
(Deb. 23, Vol. IV, 25·08-2004) 
Col. 309-10 

Implementation ofSJSRY 
(Deb. 23. Vol. IV. 25-08-2004) 
Col. 29-31 

Import of Second Hand Telecom Capital 
Goods 
(Deb. 23, Vol. IV. 25-08-2004) 
Col. 116 

Improving Rural Telephone Network 
Service 
(Deb. 13. Vol. III, 21-07-2004) 
CoI.380-81 

Infiltration in Jammu and Kashmir 
(Deb. 24, Vol. IV. 26-08·2004) 
Col. 99-101 

Informal Education Scheme 
(Deb. 7, Vol. II, 13~07-2004) 

Col. 241-42 
Information and Communication 

Technology 
(Deb. 7, Vol. II, 13.07-2004) 
CoI .. 314-36 

Inter-S_ Tradlna in Foodgrains 
(Deb. 6, Vol. II, 12-07·2004) 
Col. 350 

Introduction of BIT Course 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 290 
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JPC on Pesticide Relid ... 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 271 

Loss Due to Inadequate Technology 

Plantation of Saplings through Fann and 
Social Forestry Programmes 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 264-68 

(Deb. II, Vol. III, 19-07-2004) Pricelndex 
Col. 323-24 (Deb. 10, Vol. II, 16-07-2004) I 

Lower Denomination Coins 
(Dcb. 20, Vol. VIII, 20-08-2004) 
Col. 147.-48 

Mumbai Urban Inftastructure Project 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 278-79 

National Coastal Protection Project 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 181 

Need to conduct a fresh survey to 8SSCIS 
the viability of construc1Uing a rail line 
between Pune and Nasik in 
Maharashtra (MUR 377) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 427-28 

New Foreign Trade Policy 
(Deb. S, Vol. II, 09-07-2004) 
Col. 223-24 

New Rail Lines in Maharashtra 
(Deb. 19, Vol. Ill, 19-01-2004) 
Col. 234-3S 

Onion Intervention Scheme, 2000 
(Deb. lI, Vol. III, 19-07-2004) 
Col. 33S-36 

Pakistani and Bangladeshi in Voters List 
(Deb .. S, Vol. II, 09-07-2004) 
Col. 121-30 

Pending Court.Cases 
(Deb. S, Vol. 11, 09-07-2004) 
CoI.T2-74 

Col. 247-49 
Private Universities 

(Deb. 2, Vol. II, 06-07-2004) 
Col. 419-26 

Problems Afflicting Hospitals in Metro 
Cities 
(Deb. 3, Vol. II, 07-07-2004) 
COI.2S3-S4 

Promotion of Mechanical Power 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 113-16 

Promotion of Science and Technology 
(Deb. I, Vol. II, 14-07-2004) 
Coi237-31 

Purchase System in Railway 
(Dob. 14, Vol. III, 22-07-2004) 
CoI.l60-6I't'. 

Quality ofFoodarains in PDS 
(Deb. 21, Vol. IV, 23-08-2004) 
CoI.3S6 

Rank of India' in IT Infrastructure and 
Telecommunication Competition 
(Deb. 8, Vol. .11, 14-07-2004) 
COI.2S7-5I 

Rate of Agro Investment 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 311-82 

Reduction in Poverty 
(Deb. 23, Vol. IV, 2S-01-2004} 
Co1.612-13 

Pending Projects Refinery Margin of Crude Oil 
(Deb. 6, VoL II, 12-07-2004) (Deb. 9, Vol. II, IS-07-2004) 
CoI.lI6-82 Col. 326 

Permission to States for Market 
Borrowings 
(Deb. 10, Vol. II, 16-07-1004) 
Col. 219-21 

Relief to Sugarcane Fannen and Sugar 
Mills 
(Deb. I, Vol. II, OS-07-2004) 
Col. 109-10 
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Review ofNCES Programmes 
(Deb. 17, Vol. III, 17 ~OB-2004) 
CoI.422~30 

River-Linking Policy 

Transmission of Contract of VSNL and 
State owned GAIL 
(Deb. 14, Vol. HI, 22-07-2004) 
CoI.4-13 

,CDeb. 16', Vol. III, 16-0B-2004 ) Typhoid Vaccines 
CoI.31S-19 '(Deb. 13, Vol. III, 21-07-2004) 

Rural Public Telephone 
(Deb. 23, Vol. IV, 2S-0B-2004) 
Col. 727-21 

Sanctioning of Proposals under SORY in 
Maharashtra 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 213 

CoI.17S-76 ' 
Unifonn Fee SIrUctUre in IIMs 

(Deb. 2, Vol. II, 06-07~2004) 

Col. 26-29 
Upgradation of Health Services 

(Deb. 18, Vol. III, 18-08-2004) 
Col. 139 

Sanitation Condition in Metro Cities Upgradation ofMatemaI and Child Health 
(Deb. 2, Vol. II, 06-07-2004) Care Hospital 
Col. 240-42 (Deb. lB, Vol. III, 18-01-2004) 

Suva Shiksha Abh'iyan Col. 248 
(Deb. 12, Vol. III, 20-07-2004) UpJiftmentofTribals 
Col. 251-52 (Deb. 23, Vol.' IV, 25-01~2004) 

Security Deposit on Cooking Gas 
Cylinders 
(Deb. 19, Vol. III, 19~08-2004) 
Col. 273-74 

Share of Small Scale Industries in 
Production 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 269-70 

Sports Academy 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 311-12 

.Stock of Foodgrains 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.3BI-I9 

Storage Godowns 
(Deb. I, Vol. II, 05-07-2004) 
Col. 23-56 

Structural Adjustment Loan 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 133-34 

Technical Education Quality Improvement 
Programme 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 397-408 

Col. 358-68 
Urdu DTP Centres 

(Deb. 12, Vol. III, 20-07-2004) 
Col. 178 

Used Stamp Racket 
(Deb, 23, Vol. IV, 25-08-2004) 
Col. 726-27 

Vigilance and Monitoring Committees for 
Rural Development Scheme 
(Deb. 24, Vol. IV, 26-01-2004) 
CoI.IIS-19 

Widening of Disparities 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 593-99 

Yamuna Vikas Board for Cleaning Yamuna 
River 
(Deb, I, Vol. II, 05-07-2004) 
Col. 227-28 

ShlvanDa, Sbri M. 
Railway Budget 2004-2005 - General 

Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 663-66 
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Shlwankar, pror. Mabadeorao 
Air Servic, between India and Pakistan 

(Deb. 5, Vol. II, 09-07-2004) 
Col.1ll 

Assistance of World Bank for Waterl 
Sanitation in Maharashtra 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 255-56 

Assistance to Maharashtra to Combat 
Drought Situation 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 32G-21 

Chargesheet against Minister 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 112 

Closure of Railway Crossings 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 127-28 

Closure of Textile Mills 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 107-09 

Coal Mines in Maharashtra 
(Deb. 20, Vol. VIII, 20-08-2004) 
CoI.2S9~ 

CommitteeonSGRY 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 163-64 

Conference on HIV I AIDS 
(Deb. 3, Vol. II, 07-07-2004) 
Col. S4-6O 

Deendayal Hathkargha Protsahan Yojana 
(Deb. S, Vol. II, 09-07·2004) 
Col. 194-95 

Development of National Parksl 
Sanctuaries 
(Dob. 6, Vol. II, 12-07.2004) 
Co1.21G-30 

Effects of Toxic Substances 
(Deb. 18, Vol. III, 18-08.2004) 
Col. 129 

Encounter in Gujarat 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 297-98 

Expansion of Forest Cover and Promotion 
ofEco-Tourism 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 21 1·12 

Export Quota 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 99-101 

Formulation of Aao Geon a.a.m 5ch.me 
(Deb. 23, Vol. IV, lS·08-2004) 
Col. 581-82 

Freedom to Oil Companies to Revise Price 
(Deb. 24, Vol. IV, 26-08-2004) 
CoI.3S9-60 

Inclusion of Yoga and Naturopathy in 
MBBSCourse 
(Deb. 23, Vol. IV, 25-08-2004) 
Co1.l17-18 

Indian Fishermen in Bangladesh Jails 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 181-82 

Introduction of Earthcm Cup and Khadi 
in TrainllStations 
(Deb. 9, Vol. II, 1 ... 1..07-2004) 
Col. 139-40 

Kosi-Khurd Irrigation Project 
(Deb. I, Vol. II, 05-07-2004) 
Col. 118-19 

Leue of Encroached Forest Land 
(Deb. 6, Vol. II, 12-07·2004) 
Col. 348 

Loss during Monsoon due to shortage of 
Storage Space 
(Deb. I, Vol. II, 05-07-2004) 
Col. 234-35 

Loues due to Privatisation of Power 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 142-43 

Mobile Phone Service in Maharashtra 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 86-81 

Monuments Recognised by UNESCO 
(Deb. 9, Vol. II, 15-07-2004) 
CoI.82-8i 
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Need to declare the support price for 
paddy at Rs. One thousand per quintal 
in MaharaShtra and other parts of the 
country (MUR 377) 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 451 

New Education Policy for Handicapped 
Children 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 49-53 

Non-Resident Indian Labourers 
(Deb. 16, Vol. III, 16-08-2004) 
Co1.381-82 

Opening of Post Office in Bhisi 
(Deb. 13, Vol. 111.21-07-2004) 
Col. 12J-23 

Proposal for Construction of RUB in 
Maharashtra 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 330-3J 

Purchase of Rice 
(Deb: 21, Vol. IV, 23-08-2004) 
Col.ln-78 

Rail Projects in Maharashtra 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 206-12 

Starvation Death of Children 
(Deb. 16,' Vol. III, 16-08-2004) 
Col. 162-63 

Storage Capacity of Foodgrains 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 349-52 

Uman Scheme ofMaharashtra 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 379-80 

Water Tank Project ofMaharashtra 
(Deb. 1, Vol. II, 0'-07-2004) 
Col. 180 

Widening of Disparities 
(Deb. 23. Vol. IV, 25-08-2004) 
Col. 593-99 

World Bank Assistance for Power Projects 
(Deb. 23, Vol,. IV, 25-01-2004) 
Col. 355-51 

Shukla, Shrimatl Karuaa 
Admission in Government Dental College 

(Deb. 18, Vol. III, 18-01~2004) 
Col. 94-95 

Child Mortality Rate in Government 
Hospitals 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 30-31 

Recognition of Chemical Fertilizer Plants Children Infected by Flourosis 
(Deb. 12, Vol. 111, 20-07-2004) (Deb. 3, Vol. II, 07-07-2004) 
Col.lll-16 COI.U 

Regularisation of Encroachments on 
Forest Land 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 41 

Sale of Land 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 27-28 

Setting up of Regional Centres for Organic 
Farming 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 304-0' 

Special Packlle for Promotion ofSSI 
(Deb. 23, Vol. IV, 2'-08-2004) 
Col. 647-48 

Crimes asainst Women 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 168-76,367-73 

Expansion ofBALCO Plant, Korba 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 102-03 

General Budget-2004-2005 General 
Discussion - Contd. 

Demands for Grants on Account -
(General) 2004-2005 - Contd. Demands 
for Excess Grants - (General), 200 1-
2002 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 502-04 
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Incentives for Development of New/ 
Existing Industriall1nits 
(Deb. 20, Vol. VIII, 20-08-2004) 
CO!.2S6-S7 

Inter-State Highways in Chhattisgarh 
(Deb. 23, Vol. IV. 25-08-2004) 
Col. 670-71 

Issuing Fake Certificates by Mental Health 
Institute 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 483-84 

Naxalite Violence 
(Deb. 17, Vol. III. 17-08-2004) 
Col. 20-22 

Need to take steps for ensuring carly 
completion of the Mogra Irrigation 
project at Rajnaodgaon in Chhattisgarh 
(MUR377) 
(Deb. 16, Vol. Ill, 16-01-2004) 
CoI.S44-4S 

Paddy Procurement Centres 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 22-24 

Rise in the Prices ofUfe Saving Drugs 
(Deb. 20, Vol. VHI, 20-08-2004) 
Col. 163 

Road Construction proposals from State 
Government 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 280-82 

SI_I, Sbri Kapil 

Sree Chitra Tirunal Institute for Medical 
Sciences and Technology 
(Deb. II, Vol. III, 11-0S-2004) 
Col.tUO 

Siddawa,., Shri GM. 
Computerilation of Po It Offices 

(Deb. 23, Vol. IV, 25-01-2004) 
CoI,S45-64 

Demand and Supply of Power 
(Deb. 23, Vol. IV, 2'·01-2004) 
Col.17S-85 

Funds to NGOs 
(Deb. 18, Vol. III, 18-08-2004) 
Co1.311-34 

Guidelines for Petrol Pumps on Highways 
(Deb. 19, Vol. 111. 19-08-2004) 
Col. 326 • 

Implementation of Mid-Day-Meal Scheme 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 310-14 

Na~ional Highways in Karnataka 
(Deb. 23. Vol. IV. 25-0S-2004) 
Col. 695 

Need to ensure that the rural telephone 
subscribes ofDavangcre Parliamentary 
Constituency, Karnataka whobave 
been provided telephone connections 
from urban exchanges are charged 
rental rates applicable to rural 
subscribers (MUR 377) 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.80t-02 

Need to release full share of Gram 
Panchayat funds for "abling effective 
implementation of developmental 
works (MUR 377) 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 347-4S 

Norms for Natural Calamities Assistance 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 33-36 

Production of Sugarcane 
(Deb. 21, Vol. IV. 23-08-2004) 
Col. 33-38 

Projects under CRF 
(Deb. II, Vol. III, 18-08-2004) 
Col. 178-80 

Promotion of Sports in Karnataka 
(Deb. 16, Vol. III, 16-08-2004) 
Co1.2SJ-52 

Railway Budget 2004-2005-G~neral 
DilCussion and Demands for Grants 
on Account (Railways) 2004·2005 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 578-79 
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Re-Emplo}'lMllt ofCuual WOlken Reopening ofPusport Office in Amrilllr 
(Deb. 20, Vol. VIII, 20-01.2004) (Deb. 11, Vol. III, 11-01-2004) 
Col. 119 Col. 195-98 

Research Projects in leAR 
(Deb. 21, Vol. IV, 23-01.2004) 
CoL 304-36 

Rural Languages Programmes from DDK, 
Bangalore 
(D.b. 19, Vol. III, 19-01-2004) 
Col. 199-200 

Total Sanitation Caatpaign in Karnataka 
(Deb. 24, Vol. IV, 26-08-2004) 
CoI.6U7 

Skllla, SIt ... NavJot Sinlh 
Compensation for Loss of Foodgrains 

(Deb. 16, Vol. III, 16-08-2004) 
Col. 434 

Custodial Deaths 
(Deb. 17, Vol. III, t 7-08-2004) 
Col. 328-32 

Financial Assistance for Sugar Mills 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 269-71 

Fund Allocated for Pnfjccts in Punjab 
(Deb. 23, Vol. IV" 25-08-2004) 
Col. 586-87 

Repair ofRoada 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 137 

Sarva ShikJha Abhiyan 
·(Deb. 12, Vol. III, 20-07-2004) 
C01.2S1-52 

Smuuling ofChndren 
(Deb. 16, Vol. III, 16-08-2004) 
Co1.211-12 

Special Economic Packase to Himachal 
Pradesh 
(Deb. 13, Vol. III, 21-07-2004) 
CoL 392 

Special Package to Puqjab 
(Deb. 20, Vol.' VIQ, 20-01·2004) 
CoI.2S9 

Stress on Policies of Education and 
Development 
(Dob. 23, Vol. IV, 25·08-2004) 
Col. 712-13 

Telephone Exchanges in Rural Areas of 
Punjab 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 241-42 

Inspection of Passport Offices 
(Deb. I, Vol. II, 14-07-2004) UtilisationofAmrilllrAirport 
Coi.261 (Deb. 20, Vol. VIII, 20-01-2004) 

Layins of G T. Road &om lalandhar to 
Amritsar 
(Deb. I, Vol. II, 14-07-2004) 
Col. 206 

Maintenance of National Highways in 
Punjab • 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 364 

Minimum Support Price in Punjab 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 242-46 

Rail Line between Qadian and Beal 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 256 

Col. 113 
Sikdar, Slirilllad Jyodl'lllO)'H 
Complaint against Profcuor 

(Deb. 21, Vol. IV, 23-08·2004) 
Col. 133-34 

·Railway Budget 2004-2005-0enerll 
Discussion and Demands for Orants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07.2004) 
CoI.S30 

Transmission of Contract of VSNL and 
State owned GAIL 
(Deb. 14, Vol. III, 22-07-2004) 
CoL 1 
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Slap, Chudbry BlJelldra 
Railway Budget 2004-05 General 

Discussion MId Demands for Grants 
on Account (Railways )-2004-05 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 346-49 

Slap, Cbaudbary La) 

Fencing on Indo-Pak Border 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 24 

Approval to Jammu and Kallhmir Schemes 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 145-46 

Border Area Development Projects 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 17 

Border Fencing 
(Deb. 23, Vol. IV, 25-08-2004) 
Col2S8 

Child Mortality Rate in Government 
Hospitals 
(Deb. 11, Vol. III, ia-OS-2004) 
CoL 19-20 

Construction of Bridges and National Rail 
Road Projects 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 137 

Credit Guarantee Fund Scheme for SSI 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 9 

flood and Drought Situation in the 
Country-COUll 193) 
(Deb. 16, Vol. III, 16-08-2004) 
CoI.616-J8 

Hybrid Seeds and Pesticides in JAK 
(Deb. 6, Vol. II, t 2-07-2004) 
Col. 252-54 

Indus Water Treaty 
(Deb. 11, Vol. III, t 9-07-2004) 
CoL 90 

Need to provide better salaries and 
facilities to members of the Village 
Defence Committee in Jammu " 
Kashmir (MUR 377) 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 447 " 

Promotion of Agro and Rural Industries 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 14 

Railway Budget 2004-2005 - General 
Discussion and Demands for Grants 
on Account (Railways) 2004·2005 
(Deb: 7, Vol. II, 13-07.2004) 
Col. 662-63 

Reform in EP Sector 
(Deb. 6, Vol. 11, 12-07-2004) 
CoI.~I9-20 

Road Network in Jammu and Kalhmir 
(Deb. 18, Vol. III, 11·01-2004) 
CoI.3J4-J5 

Transmission of Contract of VSNL and 
State owned GAIL ... 
(Deb. 14, Vol. JIl, 22-07-2004) 
CoL 11 

Slap, Dr. AkbUetb Praud 
National Oilseeds and Veletable Oils 

Development (MOVOD) Board· 
Election 
(Deb. 16, Vol. nl, 16·08·2004) 
Col. 520-21 

Situation arising o~t.f shortage of power 
in the country (DUll 193) 
(Deb. 17, Vol. III, 17·08-2004) 

·CoI.S08·14 

Sinlb.-Dr. MalllHha. 
Droupt Situation In Maharuhtra (St.) 

(Deb. 13, Vol. III, 21·01-2004) 
Col. 459-62 

Valedictory Referencea 
(Deb. 24, Vol. IV, 26-01·2004) 
Col. 446-41 
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.1II"Dr. a. ... uv ..... P ..... d 
Annual Report, Review by the 

Government of the working of the 
National Institute for the Visually 

• Handicapped, DeinduD for the year 
~ 
(Deb. 14, Vol. III, 22-07·2004) 
COl.27S 

Sialll, Dr. He ..... khaa 
Closure ofIndustries due to Non-Payment 

of Loans 
(Deb. IS, Vol. III, 23-07·2004) 
Col. 77-14 

Construction of Godowns 
(Deb. 21, Vol. IV, 23-01-2004) 
CoI.79-IO 

Convenion into Electronic Exchanges 
(Deb. 18, Vol. 111,-18-08-2004) 
Col. 310 

Dairy Proj.cta in M.P. 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 367 

Proposalsfi'om Madhya Prados~ 
(Deb. 19, Vol. JlI, 19-08-2004) 
Col. 324 

Rail Vikas Nigam . 
(Deb. 19, Vol. .JII, 19-01-2004) 
Col. 93-) 00 

Setting up of Medical Collages 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 277-78 

Sick Industrial Units 
(Deb. 20, Vol. VIII, 20-01-2004) 
CoI.26().6S 

S1 .... Kuawar Maavendra 
Centres ofNIFT 

(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 138 

Crisis of Drinking Water in Rural Area 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 263-72 

Decline in Indian Exports 
(Deb. 20, Vol. VIII, 20-08-200+) 
CoJ.IH 

Funds for Industrial Development Guidelines/Criteria for PMGSY 
(Deb. 20, Vol. vm: 20-08-2004) (Deb. 9, Vol. II, 15-07-2004) 
Col. 273-76 Col. 166-67 

Funds Spent on Development of National 
. Hi,hways 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 422-24 

Guidelines for NPA 
(Deb. 20, Vol. VIII, 20·08-2004) 
Col. 29-30 

Loans to Farm~rs for Aaricultural 
Products 
(Deb. 16, Vol. III, ) 6-08-2004) 
rol.185-88 

Monitorina Committee on PMOSY 

HUDCO Loan to Slates 
(Deb. 17, Vol. III, 17-08-2004) 
CoI.34S-66 

LokAdaiats 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 303-46 

Pollution around Taj 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 75-76 

Post and Telegraph Offices in Rented 
Buildings 

(Deb. 14, Vol. III, 22-07-2004) i 
Col. 123-24 

(Deb. 18, Vol. III, 18-08-2004) 
CoL 377-79 

New Policy for SSI Sector 
(Deb. 18, Vol. III, 18-08-2004) 
CoJ.S2-53 

; Release of Prisoners from Pak Jails 
(Deb. 23, Vol. IV, 25-08-2004) 
Co1.701-DJ 
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Settina qp ofBiops Plants 
(Deb. 23, \leI. IV, 2'-08-2004) 
CoI.2T2-Tl 

Setting up of SchoolS with WOl'Id Bank 
Assistance 
(Deb. 17, Vol. 111, 17-08-2004) 
CoL 112-84 

Simplification of Environmental Clenrice . 
Procedure 
(Deb. 6, Vol. II, 12-07-2004) 
CoL 12 

Vocational Training to Unemployed 
Persons 
(Deb. 21, Vol. IV, 23-08-2004) 
€o1.279-80 

Slalb, SbrlAJit Ku .... 
Allowing of French Aircraft Carrier for 

Scrappinl 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 119-20 

Ara-Sasaram Rail Line 
(Deb. 19. Vol. III. 19-01-2004) 
Col. 161 

B1ackmarketinc of Rail Tickets 
(Deb. 14, Vol. III. 22-07-2004) 
CoL 242-43 

Conversion of State Highway into 
National Highway 
(Deb. 11. Vol. III, 11-01-2004) 
CoL 136 

Negligence in Safdarjunl Hospitals 
(Deb. 13. Vol. III. 21-07-2004) 
CoL 157-'1 

Sale of Poor Quality Goods 
(Deb. 11. Vol. III, 19-07-2004) 
Col. 121-23 

Slap, Sltn ArJuB 
All India Council for Ticbnical EducIItion -

Election 
(Deb. 17, Vol. 111,17-01-2004) 
CoL 467 

Central Advisory Board of Education-
Election 
(Deb. 17. Vol. III. 17-01-2004) 
Col. 468 

Counca10fIndian ...... otTechnoJosy- , 
Election 
(Deb. 17, Vol. Ill, 17-01-2004) 
Co1.467~8 

Court of AHgarh Muslim Universityf 
Elections 
(Deb. 7. Vol. II, 13-07-2004) 
CoUll 

Court ofUnivenity of Delhi 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 416 

Decision taken by the Executive 
~oftheNCERTonthe~rt 

of the panel of eminent historians on 
the text books of history - (St.) 
(Deb. 12, Vol. Ill. 20-07-2004) 
CoI.4!1-32 

Reconstitution of Central Ad.ry Board 
of Education (CABE) - (St.) 
(Deb. 2. Vol. 11. 06-07-2004) 
CoL 472-71 

SIIIp, Slirl BriJbllulhaa SIIan. 
AUocation for lCAR 

(De.,. 11, Vol. III, 19-07-~004) 
Col. 9-10 

Anti-Corruption Drive in DDA 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 148-50 

Assistance under New Agriculture Policy 
ioU.P. 
(Deb. 21. Vol. IV, 23-01-2004) 
Col. 73-74 

BlICk Marketin& of LPG Cylinders 
(Deb. 19, Vol. III, 19-08-2004) 
CoL 235-36 

Child Mortality Rate in Government 
Hospitals 
(Deb. II, Vol. rIl, 11-08-2004) 
Col. 22 
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Compe~sation by Polluting Industrial 
Units . 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 361-63 

friteria for Allocation of Funds under 
PMRY 
(Deb. 18, Vol. III, 18-08-2004) 
Col.39-4~ 

Funds for Welfare Schemes 
(Deb. 19, Vol. JII, 19-08-2004) 
Col. 84-94 

Improvement in Postal Delivery System 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 103-05 

Industrially Backward Rural Areas 
(Deb. 23, Vol. IV. 25-08-2004) 
Col. 49S-97 

Time Limit for Gompletion of Works under 
MPLAD Scheme 
(Deb. 23, Vol. IV, 25-&8-200.4) 
Col. 497-98 

Utilisation of Wasteland for Cultivation 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 104-05 

Vacant Flats ofDDA 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 164 

Singh, Shri Chandra Bhushan 
Damage to Railways by Flood 

(Deb. 19, Vol. III. 19-08-2004) 
Col. 26-36 

Effect of Scanty Rainfall on Crops 
(Deb. 16, Vol. Ill. 16-08-2004) 
Col. 48S-86 

Land Erosion Farm Subsidy 
(Deb. I. Vol. II. 05-07-2004) (Deb. 21. Vol. IV, 23-08-2004) 
Col. 90-94 Col. 204-06 

Opening of Post Offices 
(Deb. 18, Vol. III, 18-08-2004) 
CoI.2S4-S9 

Freedom to Oil Companies to Revise Price 
(Deb. 24, Vol. IV, 26-08-2004) 
C01.3S9-60 

Quality of Food grain provided for AAY Funds for Population Control 
(Deb. 16, Vol. III, 16-08-2004) (Deb. 23, Vol. IV. 25-08-2004) 
Col. 181-86 I Col. 746-47 

Remittance of Dues by Travel Agent Growth in Telephony Services 
(Deb. 20, Vol. VIII, 20-0S-2004) (Deb. 18, Vol. III, 18-08-2004) 
Col. 206-12 ColiS) 

Sarva Shiksha Abhiyan 
.(Deb. 2, Vol. II, 06-07-2004) 
C01.4S-62 

Smuggling of Statues and Architectural 
Remains 
(Deb. 19. Vol. III, 19-08-2004) 
Col. 342-43 

Survey of Maharashtra and U.P. 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 223-3S 

Technology by Scientists 
(Deb. 16, Vol. Ill, 16-08-2004) 
CoI.30B-13 

Hike in Prices of Steel used in RaHway 
(Deb. 24, Vol. .IV, 26-08-2004) 
Col. 118 

Introduction ofEnvironmentaI Studies in 
Schools 
(Deb. 17, Vol. III, 17-08 .. 2004) 
CoL410-11 

Manpower Export Promotion Council 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.S67-68 

ONGC Entrance intO Power Generation 
(Deb. 19, Vol. Ill. 19-08-2004) 
CoI.369-7) 
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Outlay in Budget 
(Deb. 19, Vol. III, 19-0R-2004) 
Col. 211 

Pension Liabilities 
(Deb. 11, Vol. III, 18-01-2004) 
Col. 336-38 

Setting up of National Monitoring 
Committee 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 249-55 

Under Capitalization ofWAI 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 197-91 

Women Studies Centres 
(Deb. 17, Vol. III, 17-01-2004) 
Co1.l77-71 

Siaell. Sbrt CbaDdra Pratlp 
Import of Fertilizers 

(Deb. 2. Vol. II, 06-07-2004) 
Col. 41 

Sinl~' Shri C .... drab .... 
Need to sanction Jabalpur-Damoh-Panna-

Khajuraho railway line project 
(MUR377) 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 101 

Pending Railway Projects of Madhya 
Pradesh 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 102-03 

Railway ~udget 2004-2005-General 
Discussion and Demands for Grants 
on ACCOlDlt (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 575-76 

SI-ill. Shrl DUlhyaDt 
Amendment of Mines and Minerals 

Regulation and Development 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 3'15-17 

APDR Programme 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 349-53 

Budgetary Provision for National 
Highways in Rajasthan 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 449-S0 

Central Assistance for OBCs Schemes • 
(Deb. 19, Vol. III, J 9-01-2004) 
CoI.2S1 

Construction of Railway Line between 
Ramganj Mandi and Bhopal 
(Deb. 9, Vol. II, 15-07-2004) 
CoI.30S-06 

Constru,,1ion ofYatri Niwas 
(Deb. I J, Vol. III, J 9-07 -2004) 
Col. 334-35 

Damage to Railways by Flood 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 26-36 

Development of Tourism Circuits 
(Deb .. J, Vol. II. OS-07 -2004) 
Col. 230 

Drainage Capacity of Riverfti, 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 39S-96 

Drought Prone Area Programme in 
Rajasthan 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 426-27 

Exemption of Mining Plan of Low Value 
Minerals 
(Deb. 20, Vol. VIII, 20-01-2004) 
CoI.216-17 

ExpanJion of Capacity of Shipyards 
(Deb. 13, Vol. 111,21-07-2004) 
Col. I 52-S4 

Expansion of Postal Services 
(Deb. 13, Vol. III, 21-07-2004) 
Co1.216-11 

Expansion of Thermal Power Station in 
Rajasthan 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 211 
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Expansion ofTribal Sub-Plan 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 177 

Export of Ready Made Garments 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 282-83 

Fann Lending Target 
(Deb . .10, Vol. II, 16-07-2004) 
Col. 231 

Funds for Strengthening Inttastructural 
Facilities in NCR 
(D.b. 7, Vol. II, 13-07-2004) 
CoI.l72-73 

Generation of Power ftom Waste 

Need to extend adequate Central 
usistance for development of tourism 
in the Slate ofRajuthan (MUR 377) 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 421-22 

Oil Fields Discovered in the Country 
(Deb. 9, Vol. II, I S-07-2004) 
Col. 399-400 

Perfonnance of Fertilizer Plants 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 15-18 

Performance ofRRBs 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 12-37 

(Deb. 2, Vol. II, 06-07-2004) 
Col. 327-28 ~rimitive Tribes 

(Deb. 12, Vol. III, 20-07-2004) 
Grants to Universities 

(Deb. 17, Vol. III, 17-08-2004) 
Col. 389 

Grants-in-aid to States under IDSMT 
Scheme 

Col 48-49 
Problems ofNRls in Gulf Countries 

(Deb. 13, Vol. III, 21-07-2004) 
Col. 277-78 

(Deb. 2, Vol. II, 06-07-2004) Production of Oilseed 
Col. 351-418 (Deb. II, Vol. III, 19-07-2004) 

Import and ExportofNon-Atomic Minerals CoI.137-46 
(Deb. 10, Vol. II, 16-07-2004) ProfitlLossofSteelPlants 
CoI.2SI-S2 (Deb. 17, Vol. III, 17-08-2004) 

Incentives for Development of Newl CoI.28S 
Existing Industrial Units 
(Deb. 20, Vol. VIIl, 20-08-2004) 
CoI.2S6-S7 

Programme for Computerisation 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 196-97 

Inter Slate Disputes in Power Sharina Projects Under CRF 
(Deb. 7, Vol. II, 13-07-2004) (Deb. 18, Vol. III, 18-08-2004) 
Col. 403~ Col. 178-80 

Items of Works ClITied out Ihroup REGP 
(Deb. 18, Vol. III, 18-08-2004) Promotion of Organic Fanning 
Col. 389-96 (Deb. 21, Vol. IV, 23-08-2004) 

Col. 209-10 
Medical Tourism 

(Deb. II, Vol. III, 19-07-2004) RaisingBank'sLending 
Col. 63-64 (Deb. 10. Vol. II, 16-07-2004) 

National Project for Cattle and Buffalo 
Breeding 
(Deb. II. Vol. III, 19-07-2004) 
Col. 320-22 

Col. 265 
Refinancing of Debts 

(Deb. 13. Vol. 111,21-07-2004) 
Col. 257-58 
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Revamping of Postal Services 
(Deb. 18, Vol. III, 18-08-2004) 
CoI.61~2 

Demand ofLNG 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 262-63 

Rural Development Schemes in Rajasthan Drought Affected States 
(Deb. 9, Vol. II, 15-07-2004) (Deb. I, Vol. II, 05-07-2004) • 
Col. 195-98 Col. 23840 

Signalling Network at Nizamuddin Drought Prone Areas 
(Deb. 14, Vol. III, 22-07-2004) (Deb. 14, Vol. III, 22-07-2004) 
Col. 241 

Situation arising out of Shortage of Power 
in the Country (DUR 193) 
(Deb. 18, Vol. III, 18-08-2004) 
CoI.S48-51 

Telephone Exchanges in Rajasthan 

COI.lS3-56 
Eight Laning of National Hipway from 

Dhaula Kuan to Gursaon 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 140-41 

(Deb. 3, Vol. II, 07-07-2004) EnhancementofGasSupplytobjuthan 
Col. 67 (Deb. 24, Vol. IV, 26-08~2004) 

Under Capitalization oflAl AI 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 197-91 

Upgndation ofLPT into HPf in Rajasthan 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 344-46 

Ways and Means Advance 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 116-17 

Allocation ofPowcr 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 77-84 

Col. 70 
Expansion of ~asthan Atomic Power 

Plant 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 138-39 

Hydro Power Projects 
(Deb. 2, Vol. II, 06-07-2004) 
CoI.418-19 

Jail Reform 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 202 

Amendment to Gadgil-Mukherjee Formula Loss Making Public Enterprises 
(Deb. " Vol. II, 14-07-2004) (Deb. 9, Vol. II, 15-07-2004) 
Col. 39-40 Col. 20-34 

By-Pass for Jaipur 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 449 

By-Pass on National Highway-3 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 620-21 

Centrally Protected Monuments 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 165-77 

Child Mortality Rate 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 248-52 

Need to declare Rajasthan as a special 
. category State and provide funds for 
its development (MUR 377) 
(Deb. 12, Vol. Ill, 20-07-2004) 
COl.32S 

Need to review the decision to allow import 
of marble and dolomite with a view to 
protect the interest of people ensaced 
in the domestic marble industry 
(MUR377) 
(Deb. 24, Vol. IV, 26-08-2004) 
CoI.39J-92 
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Opening of Branches of Banks 
(Deb. I S, Vol. III, 23-07-2004) 
Col. 124-32 

Performance ofPSUs in Rajasthan 
• (Deb. 24, Vol. IV, 26-08-2004) 

Col. 191-92 
Privatisation of Construction and 

Maintenance on NH 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 224 

Production of Agricultural Commodities 
(Deb. I, Vol. II, OS-07-2004) 
Col. 266-72 

Production of Pulses in Rajasthan 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 329-30 

Programme of Dairy Industry 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 3'9-62 

Promotion of Agro and Rural Industries 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 6 

Promotion of Horticulture in kajasthan 
(Deb. I, Vol. II, OS-07-2004) 
COI.8S-86 

Promotion of Self- Help Groups 
(Deb. S, Vol. II, 09-07-2004) 
CoI.16s-66 

Promotion of Tissue Culture 
(Deb. II, Vol. III, 19-07-2004) 
CoI.266-{;7 

Rail Lines between Delhi and Bhiwadi 
(Deb. 14, Vol. Ill, 22-07-2004) 
Col. 181-82 

Rehabilitation of Indira Nahar Land 
Oustees 

Restructuring ofSGSY 
(Deb. 14, Vol. 111, 22-07-2004) 
Col. 10'7-10 

Royalty Rate of Minerals 
(Deb. S, Vol. II, 09-07-2004) 
Col. 197 

Rural Development Schemes in Rajasthan 
(D.b. 107-08, Vol. II, 15-07-2004) 
CoJ.195-98 

Rural Housing Scheme 
(Deb. S, Vol. II, 09-07-2004) 
Col. 225-26 

Share of Rajasthan from Flood Water of 
Oanga 
(Deb. 6, Vol. II, 12-07-2004) 
Col. I 13-IS 

Sixth P,>, Commission 
(Deb. S, Vol. II, 09-07-2004) 
Col. 214 

Software Parks 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 224-26 

Village Public Telephone 
(Deb. 8, Vol. II, 14-07-2004) 
CoI.IIS-18 

Visit oflndilll Delegations Abroad 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 20B-1 S 

Workers Affected Due to Closure of 
Indu8ttial Units 
(Deb. I, Vol. II, OS-07-2004) 
Col. 137-39 

SIDlb. Sbrl Ganesh 
Amount for Centrally Sponsored Health 

Scheme 
(Deb. 18, Vol. III, 11-08·2004) 
COI.46S 

Bansapr Project of Madhya Pradesh 
(Deb. 6, Vol. II, 12-07-2004) (Deb. II, Vol. III, 19-07.2004) 
Col. 26S Col. 331.32 

Release of Water to Rajasthan BSNL Facility in Satna 
(Deb. 16, Vol. III, 16-08-2004) (Deb. 18, Vol. III, 18-08-2004)' 
CoI.I44-4S' CoJ.68-69 
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Electrification of Katni-Allahabad Rail 
Section 
(Deb. 14, Vol. Ill, 22-07-2004) 
Col. 128-29 

Emergency Quota in Passenger Trains 
(Deb. 24, Vol. 'V, 26-08-2004) 
Col. 219-20 

Scheme for Employment 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 171-76 

Setting up of Stadiums and Sporta 
Training Centres in Rural Area 
(Deb. I I, Vol. III, 19-07-2004) 
Col. 66-71 

Excavation Projects Shramik Vidyapeeth 
(Deb. 19, Vol. III, 19-08-2004) (Deb. 17, Vol. III, 17-08-2004) 
Col. 334-37 Col. 11-90 

FireIBlast in Ordnance FactorieslDepotl 
(Deb. 19, Vol. III, 19-0a-2004) 
Col. "162-66 

Subsidy to Beedi Workers for House 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 235-38 

Fliaht via Satna Airport 
(Deb. 10, Vol. II, 16-07-2004) VargilrrigationPrOjectofM~Pradeah 
CoI.215-16 (Deb. I I, Vol. III, 19-07-2004) 

Functionins of Telecom System in 
Madhya Pradesh 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 393-94 

Inclusion of Mandi Caste in ST. List 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 96 

Introduction of Direct to Home Service 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 9 

Jan Shiklhan Sansthan 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 25S-S6 

LaJitpur to Singrauli Rail Line 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 206 

Mid-day Meal Programme in Madhya 
Pradesh 
(Deb. 24, Vol. IV, 26-08.2004) 
Col. SO 

Nannada DIm Project 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 147 

Non-Functioning of Rural Telephones 
(Deb. 23, Vol. IV, 25-01-2004) 
Co/. 536-37 

CoI.2aS-a6 
Waitins List for Sim Cards 

(Deb. la, Vol. III, 18-01-2004) 
CoI.307'()8 

,,~" SiDlb, Sbri Ganesb Prasad 
Railway Budset 2004-2005 - General 

Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 624-26 

Sin"', Slirl K. Natwar 
Situation in Iraq (OUR 193) 

(Deb. 2, Vol. II, 06-07-2004) 
Col. 525-34 

Sialll, SlIri K1rt1 Vardllaa 
Accident at Twi Dam 

(Deb. 17, Vol. III, 17-0&-2004) 
Col. 190-91 

ADB Assistance to India 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 269-70 

Adventure Tourism 
(Deb. 16, Vol. III, 16-08-2004) 
Co1.4S7·5a 
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Aareement between fCfRE and IDA 
(Deb. I, Vol. II, OS-07-2004) 
Col. 21G-1I 

Athens Olympics, 2004 
(Deb. I, Vol. II, 05-07-2004) 
C01.14S46 

Award to Anganwadi Workers 
(Deb. 23, Vol. IV, H-08-2004) 
Col. 357-58 

Bank Lending to SSf 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 66-68 

Bid for Acquisition of Rwanda Telecom 
(Deb. 3, Vol. II, 07-07-2004) 
Co1.261~2 

CBIRaids 

Credit Guarantee·Fund Scheme for 551 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 3-12 

Deaths due to Environmental Pollution 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 327-28 

Development of Advance Jet Trainen 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 220-21 

Employment under PMRY!REGP in the 
Tenth Five Yem: Plan 
(Deb. 23, Vol. IV, 25-01-2004) 
Col.~ 

Encounter in Gujnt 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 297-98 

(Deb. 8, Vol. 
Col. 273-74 

II, 14-07-2004) Exploitation of Minor Female 

Cess from Petroleum Products for Oil 
Industry 
(Deb. 9. Vol. II, 15-07-2004) 
Col. 34 1-43 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 310-12 

Extension of1Welfth Finance Commission 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 224 

Changes in Lending Norms Failure of Fixed Line Service 
(Deb. IS. Vol. III. 23-07-2004) (Deb. 3, Vol. II, 07-07-2004) 
Col. 14142 CoL 49-5 1 

Companill Delisted by 8SE 
(Deb. 10, Vol. II, 16-07-2004) FlkeKilJinginSaichen 
Col. 171-72 (Deb. 9. Vol. II, 15-07-2004) 

Col. 428-29 
Comprehensive Plan for Inftastructure 

Development 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 429-30 

Constitution of National Steel Regulatory 
Commission 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 311-19 

Contract to US Subsidiary 5AW Pipes by 
GAIL 
(Deb. 19, Vol. III, 19-08-2004) 
CoL 270 

Control of Multinational Companies on 
Inland Water Projects 
(Deb. 13. Vol.-m, 21-07-2004) 
Col. 267-61 

Fee for Examination of Films by CBFC 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 23S-37 

Financial Package to Uttar Pradesh 
(Deb. I, Vol. II, 14-07-2004) 
CoI.8I.Q 

Fiscal Deficit 
(Deb. IS, Vol. III. 23-07-2004) 
CoL 14749 

Food Parks 
(Deb. 16, Vol. III, 16-01-2004) 
CoI.2IS"'7 

Foreign Chamiell 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 76 
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Freedom to Oil Companies to Revise Price 
(Deb. ·24, Vol. IV, 26-08-2004) 
Col.3S~ 

Funds by Sports Authority of India 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 292-98 

Funds Crunch for Agricultural Research 
Programme 
(Deb. II, Vol. Ill, 19-07 -2004) 
COl.2S7 

Global Trust Bank 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 43-4S 

Green Bek for Abatement ofPolJution and 
Environment Improvement 
(Deb. II, Vol. III, 19-07-2004) 
Col. 7-9 

Health Care for Women 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 46-S0 

Highway Projects 
(Deb. 3, Vol. II, 07-07-2004) 
CoI.IS9-62 

Human Trafficking 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 374-76 

I.P. University 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 406 

Identifying Scientific Departments 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 379-80 

Increase in Coal Prices 
(Deb. S, Vol. II, 09-07-2004) 
Col212-13 

Installation of Laser Trimming System in 
VSSC 
(Deb. 8, Vol. II, 14-07-2004) 
Col. lSI-53 

International Criminal Court 
(Deb. II, Vol. III, 11-01-2004) 
Col. 71-82 . 

Intemllional Guaranteee for au Pipelines 
passing through Pakistan 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 236-37 

Introduction of Barthem Cup and Khadi 
in TrainslStations 4 

(Deb. 9, Vol. II, 15-07-2004) 
Col. 139-40 

Invention of Vaccine for AIDS 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 334-36 

MilchingAnimals 
(Deb. 21, Vol. IV, 23-08-2004) 
Co1.214-15 

NAF.E.D. 
(Deb. II, Vol. III, 19-07-2004) 
Col. 149 

National Power Transmission Network 
(GRID) 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 291-98 .'\.." 

National Sports Policy 
(Deb. 16, Vol. III, 16-08-2004) 
Col 373-74 

Need to provide relief to the people 
affected due to sevore cyclone in 
Gonda distict, ~. Pradesh (MUR 377) 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 329 

Need to promote tourism in Gonda District 
of U .P. with a view to generate 
additional employment for the local 
youths (MUR 377) 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 450 

New System for Level Crossing 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 333-34 

Objections of Cellular Operators . 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 463-64 
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Panel to Finalise Trade Issues 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 193-94 

Patenting of Ancient Heritage in Foreign 
Countries 
(Deb. 15, Vol. Ill, 23-07-2004) 
Col. 15-16 

Satellite Survey and Aerial Photography 
to Locate Minerals 
(Deb. 23, Vol. -IV, 25-08-2004) 
Col. 677-78 

SClIlItiny of Companies by SEBI 
(Deb. 10, Vol. II, 16-07-2004) 
CoL 179 

Permission to Private Airlines Selling of MilkIMilk Products in Trains! 
(Deb. 5, Vol. II, 09-07-2004) Stations 
Co1:l30-31 (De~. 14, Vol. III, 22-07-2004) 

Poor Sanitation in Government Hospitals Col. lOO'()1 
(Deb. 8, Vol. II, 14-07-2004)· Setting up of Bureau of Energy Efficiency 
Col. 184-85 (Deb. 12, Vol. III, 20-07-2004) 

Prawn Aquaculture Col. 43-44 
(Deb. 16, Vol. III, 16-08-2004) 
Co\. 132-33 

Preservation and Promotion of Tribal 
Culture 
(Deb. 19, Vol. Ill. 19-08-2004) 
Col. 134-35 

Pricing of Fertilizers 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 255 

Procurement of Converters 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 247-48 

Quantum of Mineral Reserves 
(Deb. 23, Vol. IV, 25-08-2004) 
COI.4S7-90 

Rated Capacity of Steel Plants 
(Deb. 23, Vol. IV, 25-0S-2004) 
Col. 161-62 

Reconstruction ofCCI 
(Deb. 14, Vol. Ill, 22-07-2004) 
Co1.217-IS 

Restoration of Export Benefits under 
DEPB to Steel Industries 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 103 

SAARC External Affairs Ministers' 
Conference -
(Deb. IS, Vol. III, 18-08-2004) 
Col. 53-55 

Setting up of Economic Growth Clusters 
(Deb. 12. Vol. III, 20-07-2004) 
Col. lOO,() 1 

Shortage ofNon-Coking Power Grade Coal 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 77-78 

Special Assistance for Infrastructure 
Development in NER 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 29-30 

Strengthening of PDS 
(Deb. I, Vol. II, 05-07-2004) 
Co1.20S-09 

Suicide by Farmers 
(Deb. I, Vol. II, 05-07-2004) 
Col. 7-8 

Survey on Declining Water Level 
(Deb. 6, Vol. n, 12-07-2004) 
CoI.S6-89 

Testing of Nag Missile 
(Deb. 9, Vol. II, 15-07-2004) 
Col.2S8 

Theft of Nobel Prize Medal 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 71-72 

Unification of Nagai and Area 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 251 
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Visit by PMs of Sri Lanka and Singapore 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 7()6.()9 

Visit of Foreign Dignitaries 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 245-49 

Visit oflndilll DeleptionsAbroad 
(Dcb. 3, Vol. II, 07-07-2004) 
CoI.20B-IS 

Visit ofTourists to Jammu and Kashmir 
(Deb. I, Vol. II, 05-07-2004) 
Co1.24s-46 

SiDlb, Sbn Lab ..... 
Situation arising out of shortap of power 

in the country (DUR 193) 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 514-26 

Production and Impon of Marbles and 
Dolomites 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. n4 

SiDI'" Sbrt MaDveDdn 
Amount Spent byOovemment on Tourism 

Prcjects 
(Deb. 16, Vol .. III, 16-08-2004) 
CoL 367-69 

Calling Attention to Matter of Urgent 
Public Importance (CA) 
(Deb. II, Vol. III, 11-01-2004) 
Col. 493 

Cleaning ofYamuna 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 409-10 

Funds to statu for Development Projects 
and.Canals 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 453-S4 

Inspection of passpon Offices 
(Deb. 23, Vol. IV, 25-08-2004), 
Col. 65-74 

Investment of MTNL FundI 
(Deb. 18, Vol. III, 11-08-2004) 
Col. 145 

Labourers in Construction Work Abroad 
(Deb. 16, Vol. III, 16-08-2004) 
co1.1s2-s6 

Outstanding Licence Fee of Private 
Companies 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 109-12 

Per Capita Allocation 
(Deb. 23, Vol. IV, 25-01.2004) 
CoJ.7S~ 

Privatised Enterpri5el'l,,, 
(Deb. 19, Vol. III, 19-08-2004)· 
Col. 186 

Railway Budget 2004-05 - General 
Discussion and Demands for Grants 
on Accl)unt - (Railways) 2004-05 -
conld. 
(Deb. S, Vol. II, 09-07-2004) 
CoI.30I'()3 

Rural Development Schemes with Foreign 
ASlistance 
(Deb. 24, Vol. IV, 26-08-2004) 
CoI.2SD-56 

Setting up of Defence Production Units 
inU.P. . 
(Deb. 24, Vol. IV, 26-08-2004) 

Custodial Deaths CoL 330 
(Deb. 23, Vol. IV, 25-08-2004) Settina up ofindUltries 
Col. 3 1:33 (Deb. 24, Vol. IV, 26-01-2004) 

Financial Assistance to State Co1.12S 
Governments 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 689-91 

Setting up of New AIRIDD Centres 
(Deb. 19, Vol. III. 19-01-2.()04) 
Col. 349-53 
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,tatus of Ongoing Rail Projects 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 90-96 

Singb, Sbrt Mohan 
'fencing on Indo-Pak Border 

(Deb. 2, Vol. II, 06-07-2004) 
COl.2S 

Arrears of Sugarcane 
(Deb. 6, Vol II, 12-07-2004) 
CoI.244-46 

Ayodhya Dispute 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 219 

Branches of Banks in Rural Areas 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 74-75 

Encounter in Gujarat 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 297-98 

EU Restriction on Basmati Rice Export 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 18-19 

Fall in Share Market 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 214-16 

Fee in Medi~1 Col. 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 149-50 

Fire Incident at a Nursery School in 
Kumbakonam, Tamil Nadu 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 33 1-32 

Construction of Boudh Stupa by ASI 
(Deb. ]9, Vol. III, 19-08-2004) Fixation of Minimum Support Price 
Col. 80 (Deb. 6, Vol. II, 12-'07-200.) 

Corruption in Public Sector Banks Col. 26 
(Deb. 5, Vol. II, 09-07-2004) FrccdomtoOilCompanlestoReviscPrfce 
Col. 9 (Deb. 24, Vol. IV, 26-01-2(04) 

Crisis of Drinking Water in Rural Areas 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 263-72 

Death of Children Due to Malnutrition 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 141-42 

Death of Workers in Vaniadih Projccts 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 146-47 

Debt Burden of the Country 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 18-25 

Decline in Number of Migratory Birds 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 443-44 

Delhi Metro Rail Project 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 161-63 

Demand and Import of Fertilizers 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 170-84 

COI.3S~ 

General Budget 2004-05 - General 
Discussion 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 397-402 

General Budget, 2004-05-General 
Discussion and Demands for Grants 
on Actount (General) - 2004-05 
(Deb. 1'0, Vol. II, 16-07-2004) 
Col. 333-36 

Impact of Construction of Akashardham 
Mandir on Environment 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 423-24 

Import of Sugar 
(Deb. 11, Vol. III, 19-07-2004) 
CoL31 

Increase in Coal Prices 
(Deb. 5, Vol. II, 09-07-2004) 
Co1.212-13 
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Indians killed in Iraq Reservation for SCslS1:s and Backward 
(Dob. 8, Vol. II, 14-07-2004) Communitiea inPriVllte Sectot{Rel.) 
Col. 199-200 (Deb. 5, Vol. II, 09·07-2004) 

Issue of Ration Cards CoL 333-36 
(Deb. 6, Vol. II, 12-07-2004) ReviewofVIPSocurity 
Col249-~0 (Dob. 17, Vol. III, 17-08-2004) 

Kelkar Report Col. 25-26 
(Deb. 20, Vol. VIII, 20-08-2004) ReviewinaParametenofCGHS 
CoL 52 (Deb. 13, Vol. III, 21-07-2004) 

National Sports Development Fund Col. 209-11 
(Deb. 16, Vol. III, 16-08-2004) Revival ofRourkela Steel Plant 
Col. 17-18 (Deb. 17, Vol. III, 17.01-2004) 

Need to widen and raiae the land level of Col. 254-55 
National Highway No.77 between Janar 
and Saidpur in Bihar with a view to 
protect the people of Sitamarhi from 
floods (MUR 377) 
(Deb. 16, Vol. III, 16-08-2004) 
Cui. 546 

Right to Work as Fundamental Right 
(DeL. Ii, Vol. III, 19-07-2004) 
CoI.IS9 

Sino-Indian Border Talks 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 6 Poverty Alleviation 

(Deb. 2, Vol. II, 06-07-2004) SnaginJaparEngine '\" 
CoL 9 (Deb. 9, Vol. II, 15 .. 01 .. 2004) 

Progress in Conslruetion ofROB at Kasya 
Road Railway Crossinl 
(Deb .. 9, Vol. II, 15-07-2004) 
COl.S9 

Protection oflndiaftt laOUlfCOUAIriu 
(Deb. 8, Vol. II, 14-07·2004) 
CoL2l4-3S • 

Railway Budpt 2004-2005-General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
CoI.S54-S6 

Removal of Governors of four States on 
the basis of their ideology (OUR 193) 
(Deb. 6, Vol. II, 12-07-2004) 
CoLS09-11 

Representation of the People 
(Amendment) Bill, 2004 (Insertion of 
new article IVA)-Inc. 
(Deb. S, Vol. II, 09-07-2004) 
.Co1.330 

CoL 401 
Spurious Drup in COHS Di.~ 

(Deb. 8, Vol. II. 14-07-2(04) 
CoI.64-6S 

Subaidyon Petroleum. Dietel and NIIhIraI 
0lIl 
(Dob. 24, Vol. IV, 26-08.-3004) 
Col 71 .. 72 . 

University of AIIahabIId Bill, 2004-(1nt.) 
(Deb. '. Vol. II. 09-07-2004) 
Col. 330 

S ..... , Sbri Pnbhualtb 
Aareement for Supply of Gu and Steam 

Turbines 
(Deb. 24, Vol. IV, 26 .. 08-2004) 
CoL 339-41 

Alloeation of Funda for up-lfIdation of 
Roads 
~De~. 19, Vol. III, 19-08-2004) 
Col. 261,(;3 
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Allotment of Government Accomodation 
to Kendriya Bhandar 
(Deb. 2, Vol. II, 06-07-2004) 
CoI.317-l8 

Allotment of Land to Ineligible Institutes 
·byDDA 
(Deb. 23, Vol. IV, 25-01-2004) 
Col.lJ7 

AppoaI Filed by Central Excise Department 
(Deb. IS, Vol. III, 23-07-2004) 
Col 249-5 I 

Appointing to CVO in Kendriya Bhandar 
(Deb. I, Vol. II, 14-07-2004) 
Col. 62-63 

Audit of Private Banking Companies 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 201 

Availability of Free Pesticides to Farmers 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 343 

Awarding of Construction Contracts to 
Public Sector Undertakings 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 90-91 

Backward Districts 
(Deb. 3. Vol. 11. 07-07-2004) 
Col. 14 

Bifurcation ofMCD 
(Deb. 7, Vol. II. 13-07-2004) 
Col. 289 

Bribery Cases handled by CBI 
(Deb. I, Vol. II, 14-07-2004) 
Col. 271-72 

C and AG Report on Undercharging of 
lilt 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 211-82 

ColIKtina Money from Suppliers 
(D.b. 13, Vol. Ill, 21-07-2004) 
Col 254 

Corrupcion in Kendriya Bhandar 
(Deb. 3, Vol. II, 07·07-2004) 
COl.6S 

CPWD Service in Government Colonies 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 203-07 

Crimes in Trains 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 423-26 

Delay in SanctioninJ Loan 
(Deb. 10, Vol. II, 16-07-2004) 
Col 14-15 

Demolition by MCD 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 281 

Different Rate Contracts for OOS&D 
(Deb. 7, Vol. II, 13~07-2004) 

Col. 109-10 
Earnings by Doordarshan 

(Deb. 19, Vol. III, 19-01-2004) 
Col. 39-40 

Employment in Common Minimum 
Programme 
(Deb. I, Vol. II, 14-07-2004) 
Col. 275 

Encroaebments on Government Land 
(Deb. 2, Vol. II, 06-07-2004) 
Col 222 

Experiment of Prohibited Drugs on 
Athletes 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 76-77 

Centres for Procurement of Jute 
(Deb. 20, Vol. V Ill, 20-01-2004) Failure of Delhi in Chockin& Pollution 
Col. 320 (Deb. 6', Vol. II, 12-07-2(04) 

Child Mortality Rate in Government 
Hospitals . 
(Deb. 18, Vol. III, 11-01-2004) 
Col. 17-18 

Col. 251 
Family Pensions 

(Deb. 23, Vol. IV, 2,s-08·2004) 
CoI.703 
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farm Houses 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 392 

Financial Package to Bihar 
(Deb. 8, 'Vol. II, 14-07-2004) 
Col. 222-24 

Foodgrains Missing from Godown! 
(Deb. 11, Vol. III. 19-07-2004) 
Col. 217 

Fraud by Godrej 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 323 

Functionins of Institutions 
(Deb. 23, Vol. IV, 25-01-2004) 
CoI.402~3 

Government Accommodations Lying 
Vacant in Delhi. 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 227-30 

Illegal Bangladeshi Migrants in Delhi 
(Deb. 2. Vol. II, 06,.07-2004) 
Col. 72-74 

Illegal Commercial use of Residential 
Properties 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 371 

Inclusion of Medicines in Drug Price 
ControlOrder 
(Deb. 12, Vol. III, 20·07·2004) 
Col. 212-83 

Indian Assistance for Resolvina Maoist 
Problem 
(Deb. 8, Vol: II, 14-07-2004) 
CoL 16w17 

Investigation of Commercial and 
Reliclential Slructures 
(Deb. 7, Vol. II, 13-07-2004) 
CoI.243-M 

Losses of Super Bazar 
(Deb. I, Vol. II, 0'-07-2(04) 
Col. 195-96 

Purchase System in Railway 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 260-6 1 . 

Manufacturing/Supply of Drugs 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 264 

Medical Facilities to Diabetic Paticntl 
(Deb. 18, Vol. III, 18-01-2004J 
Col. 46-47 

NCCF Pact with HP 
(Deb. 21, Vol. IV, 23-08-2004) 
CoL 61-62 

Need to open new telephone exchange in 
Saran district of Biher so as to enable 
clearing the pending cases for 
telephone connections (MUR 377) 
(Deb. 21, Vol. IV, 23-08-2004\ 
CoI.452 " ' 

Need to release funds for the Maharajganj 
Mashrak rail line and to extend the riU 
line upto Pennanandpur in Bihar (MUR 
371) 
(Deb. 9, Vol. 11,,15-07-2004) 
CoI.4S2 

Nomination of Kendriya Bhandar as 
Authorised Agency 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 38], 

Non-Payment of Paddy Prices to Fanners 
(Deb. I, Vol. II, 05-07-2004) 
Co1.12S-26 

OperatiQn.ofPolluting Factories 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 386-17 

Overchqlna by Kendriya Bhandlll' 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 146047 

Lotees due to Storap Shonap . PlaciDa of Indents by Kendriya Bhandlll' 
(Deb. I, Vol. II, 05-07-2004) (Deb. 3, Vol. n, 07-07-2004) 
Col.2S3 CoI.201.()2 
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Polluting Industrial Units 
(Deb. 11. Vol. 111. 19-07-2004) 
CoI.24J..48 

Poor Quality Rice 
• (Deb. 21, Vol. IV, 23-08-2004) 

CoL 375-76 
Prescrvatioll of Indian Culture 

(Deb. 19, Vol. III, 19-08-2004) 
Col. 332-33 

Price of Medicine 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 293-94 -

Procurement of Defence Equipments 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 235 

Procurement of Photocopies and Stencil 
Paper by DGS&D 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 253-54 

Procurement of Poor Quality Rice 
(Deb. J J, Vol. III, 19-07-2004) 
Col. 237 

Purchase of Stationery 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 100-01 

Purchasing Branded Items at Higher Prices 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 229 

Railway Budget 2004-05-General 
Discussion and Demands for Grants 
on Account (Railways)-2004"()S 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 387-95 

Scam in Kendriya Bhandar 
(Deb. 3, Vol. II •. 07-07-2004) 
Co1.259 

Schemes under PMRY 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 578-79 

Setting up of Minority Education 
Commission 
(Deb. 12, Vol. III, 20-07-2004) 
CoI.24S 

Setting up of Yoga Centres 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 264 

Share Contribution in Implementation of 
Development Schemes 
(Deb. 9, Vol. II, ) 5-07-2004) 
Co1.261~3 

Sky Marshals 
(Deb. IS, Vol. Ill, 23-07-2004) 
Col. 113 

Special Drought Relief Prices 
(Deb. 16, Vol. III, 16-08-2El04) 
Co1.41S-J8 

Spending on AIDS Campaign 
(Deb. 18, Vol. III. 18-08-2004) 
Col. 143-4S 

Sub-Standard Testing Labs 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 537 

Tax Defaulters 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 77 

Rates of Toner Cartridges 
(Deb. 11, Vol. Ill, 19-07-2004) Theft of Security Papers 
Co1.37-38 (Deb. 10, Vol-. II, 16-07-2004) 

Col. 234-3S 
Relief Package for Fanners 

(Deb. 5, Vol. II, 09-07-2004) 
Col. 43-44 

Unauthorised Constructions 
(Deb. 17, Vol. III, 17-01-2004) 

Responsibilities of Sub-Divisional - Col.40-46 
Magistrate of Delhi Unproductive Expenditure 
(Deb. 17, Vol. III, 17-08-2004) (Deb. 24, Vol. IV, 26-08-2'004) 
Col. 417-19 Col. 82-83 
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Uplifbnent ofBPL 
(Deb. 14, Vot III, 22-07-2004) 
Col. 30-31 

Ule of Balements for Commercial 
Activities 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 79-80 

Utililation ofFWlds 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 231 

Utilization of Funds on Ruril 
Development 

Railway Budlet 2004-2005 - General 
Discussion and Demands for Grants 
onAcc:ount (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
CoI.6SI-S3 

Tourist Circuits 
(Deb. 21, Vol. IV, 23-08-2004) 
Col; 164-65 

Sinlh, Shri Rewati Raman 

Relief Package for Fanners 
(Deb. S, Vol. II, 09-07-2004) 
Col. 41-42 

(Deb. 9, Vol. II, 15-07-2004) 
CoL 221-54 Slap, Slarl Siu Ram 

Viailance Unit ofKendriya Bhandar 
(Deb. 13, Vol. Ill, 21-07-2004) 
Col. 176-71 

Voc:IIional TraJaing in.KVI 
(Deb. 23, Vol. IV, 25-08-2004) 
Col 400 

. Warehouse at )(akinada Port . 
(Deb. 5, Vol. II, 09~07-2004) 
CoI.lowt 

Water Bodies under Encroachmentl in 
Delhi 
(D,Ob. 17, Vol. III, 17-01-2004) 
CoL 145 

.... , Sbrl Rakelb 
Fore.t University StatuI to Van 

Anusandhan Kenciru 
(Deb. 'II, Vol. III, 19-07-2(04) 
CoL 147-48 

HIV Test in Animals 
(Deb. 16, Vol.. III, 16-01-2004) 
CoLI79.IO • 
(Deb. II, Vol. III, 19-07-2004) 
CoI.8I 

North-South Corridor Scheme in MP 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 116 

Openina of Small Airportl 
(Deb. 20, Vol. VIII, 20-01-2004) 
CoL 46-51 

AIIMS Docton on Lonl Leave 
(Deb. II, Vol. III, 18-08-2004) 
Co1.13~ 

Amount Relea&ed to Municipalities 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 289-90 

Amount R..I .... to'1'anchayats 
(Deb. 24, Vol. IV, 26-01-2004) 
Co1.294-9S 

Animal HUlbandry Awar'.'11 
PrograrnIIIe 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 279-80 

Bunllinl in Import of Potash 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 299-300 

Competition due to Globalization 
(Deb. 23, Vol. IV, 25-0-1-2004) 
Col. 761-62 

Corruption in Delhi Police 
(Deb. 23; Vol. IV, 25-01-2004) 
Col. 9-13 

Eradication of'KalaAar 
(Deb. 13, Vol. III, 21-07-2004) 
CoL94-9S 

Exploitation of Children in Mines 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 248-49 



NAME INDEX 

Flood and Drought Situation in the 
CcuIIIy - (DUR 193) 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 620-22 

, Flood Control in States 
(Deb. 21, Vol. IV, 23-08-2004) 
COU~1 

lIIesal Occ;upation in Jinat-ul-Yujid 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 127 

Improvina Cultural Relations with the US 
(Deb. 23, Vol. IV, 2S-G8-2004) 
Col. 692-93 

Indiaa. COUD,U ofHiltorica1 Research 
(Deb. 11, Vol. nl, 17-08-2004) 
Col. 19-20 

Mobile Phone Providers 
(Deb. 13, Vol. III. 21-07-2004) 

. Col.93-94 

Need to fbI.d a permanent solution to the 
recurrent ftoods in Bihar (MUR 377) 
(Deb. 3, Vol. II, 07-07-2004) 
0,1.329 

Preventin, Spread of Donaue 
(Deb. 18, Vol. III, 18-08-2004) 
Col 44143 

Problems of Jute Growers 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 33-34 

Scheme for Weavers 
(Deb. 10, Vol. II, 1~01-2004) 
Col. 98-99 

Sex Determination Tut 
(Deb. 23, Vol. IV, 25-01-2094) 
Col. 671-76 

Smu8Sling along Indo-Nepal Border 
(Deb. 20, Vol. VIII, 20-08-2004) 
CoL 255 

Special Police Officers Working with Delhi 
Police 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 69·80 

Toilets FacUities in Rural Areas 
(Deb. 19, Vol. Ill, 19-08-2004) 
Col. 329-30 

Slneb, Sbrl SUlrib 
Ayurvedic and Homoeopathic Hospital! 

Dispensaries 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 138 

Continuina Education Scheme 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 412-13 

Convenience Stores by BPCL 
(Deb. 19, Vol. III, J 9-08-2004) 
Col. 322 

DccUne in allocJtion of Funds UDder 
PMGSY 
(Deb. 1 '. Vol. III, 19-08-2004) 
CoL 106-07 

Profit and Loss of Coal Projects But Coat Railway Zone 
(Deb. 23, Vol. IV, 25-08-2004) (Deb. 19, Vol. III, 19-08-2004) 
CoL 469-70 Col. 371-72 

Railway Budget 2004-200S-Oeneral Effect of Scanty Rainfall on Crops 
Discussion and Demands for Grants (Deb. 16, Vol. III, 16-08-2004) 
on Account (RailwaYSr-2004-200S Col. 48S-86 
(Deb. 7, Vol. II, 13-07-2004) FakeMarkSheet 
CoLS4142 (Deb. 17, Vol. III, 17-08-2004) 

Releasing of amount for R.ural· Co1.176-77 
Development Schemes Financial Packlae to Orissa 
(Deb. 19, Vol. III, 19-08-2004) (Deb. 23, Vol. IV, 25-01-2004) 
Col. 112-14 Col. 540-41 
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Grants to Universities SIDlh, Sbrl SuraJ 
(Deb. 17, Vol. 111,17-01-2004) ActivitiesofMadarsas 
CoL 389 (Deb. 12, Vol. III, 20-07-2004) 

Import of Drugs Col.l31 
(Deb. 23, Vol. IV, 25-01-2004) 
CoL 175 Closing ofHCL Mines 

(Deb. IS, Vol. III, 23-07-2004) 
Col. 93 Infru1ructure of Consumer Forums 

(Deb. 16, Vol. III, 16-01-2004) 
CoL 336-37 

Loss to East Coast Railway by Bifurcation 
of Orissa 
(Deb. 24, Vol. IV, 26-01-2004) 
CoL 128-29 

Need to develop Daringibadi in Orissa as 
a tourist resort by extending Central 
assistance (MUR 377) 

Need to set up a railway spare-parts 
factory at Gadhara (Barauni) in North 
Bihar (MUR 377) 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 452 

Outstanding Dues of NT PC on SEBs 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 290-92 

(Deb. 11, Vol. III, 18-01-2004) Production of Paddy in Jharkhand 
Col. 512-13 (Deb. 11, Vol. III, 19-07-2004) 

PDS in Tribal Areas Col. 112 
(Deb. 21, Vol. IV, 23-01-2004) SubsidyforSmallPowerlooms 
CoI.267~ (Deb. 15, Vol. II1, .. 23-07-2004) 

'Private Participation in T &D System Col. 233-35 
(Deb. 17, Vol. III, 17-01-2004) Use of Vacant Land 
Col. 34142 (Deb. 15, Vol. III, 23-07-2004) 

Profit eaned by Public Sector BIU\ks Col. 171 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 57·51 

Welfare Schemes of Mine Workers 
(Deb. 20, Vol. VIII, 20-01·2004) 

Rail COMectivity Col. 98-99 
(Deb. 19, Vol. III, 19-08·2004) SIDlh,ShriUday 
Col. 189 

Scheme(s) for Fishermen 
(Deb. 21, Vol. IV. 23·01-2004) 
Col. 26 

Setting up of State Scheduled Tribes 
Fillance and Development 
Corporations 
(Deb. 23. Vol. IV, 25-01·2004) 
Col. 23()"36 

Setting up of Steel Plant 
(Deb. 23, Vol. IV, 25·01·2004) 
CoL 316-18 

Upp1ldation of Radio Stltions in Orissa 
(Deb. 24, Vol. IV, 2~·OI·2004) 
<;01.256-57 

Agreement for Laying Transmission Line 
in Afghanistan 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 24546 

Amendment in Drup and Cosmetics Act 
(Deb. 23, Vol. IV, 25·08-2004) 
Col. 112·15 

Amendment to Securitisation Act, 2002 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 63 

Amendments to EIA and CRZ 
Notifications 
(Deb. 21, Vol. IV, 23.08-2004) 
Col. 179·80 
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Cheap and Objectionable Films 
(Deb. 9, Vol. II. 15-07-2004) 
Col. 10-11 

Competition with Private Companies 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 248 

Constitution of National Steel Regulatory 
Commission 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 318-19 

Crimes in Trains 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 423-26 

DetoxifYing Process in Education 
(Deb. 2, Vol. II, 06-07-2004) 
eol250-51 

Direct Funding to Panc::hayatJ 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 391 

Disaster Management Policy 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 11-14 

Economic:: Cooperation between India and 
Israel 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 142-43 

Illegal Phone Racket 
(Deb. 8, Vol. II, 14-07-2004) 
CoI.264~5 

Import of Aircraft to India 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 45-46 

Indo-Bangia Bilateral Trade 
(Deb. 15, Vol. III, 23-07-2004) 
CoL 198-99 

Intlation Rate 
(Deb. S, Vol. II, 09-07-2004) 
CoL 21 1-12 

International Higher Education Polic::y 
(Deb. 17, Vol. III, 17-08-2004) 
CoL 420 

Introduction of Direct to Home Servic::e 
(Deb. 19, Vol. III, 19-08-2004) 
CoI.I·IS 

Launching ofCommunic::ation Satellite 
(Deb. 8, Vol. II, 14-07.2004) 
CoL 1034t 

Liberalised FDI Policy 
(Deb. 10, Vol. II. 16-07-2004) 
Col. 110-81 

Merger of Banks 
Environment Clearance for Urban Projects (Deb. 5, Vol. II, 09-G7-2004) 

(Deb. I, Vol. II, 05-07-2004) CoL 77 
Col. 207 

Fake Army Recruitment Board 
(Deb. 9, Vol. II,. 1 S-07·2004) 
Col. 294-95 

Foreign Investors 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 7-8 

FTA with Merc::osur Countries (Latin 
American Countries) 
(Deb. I S, Vol. III, 23-07-2004) 
Col. 226 

Growth of Government Owned Telecom 
Companies 
(Deb.-li, Vol. III, 18-08-2004) 
Col. 370-71 

Misutilisation of Funds for Tourism 
Projects 
(Deb. 16, Vol. III, 16-08-2004) 
Col.31S 

Murder of Senior Citizens in Delhi 
(Deb. 2, Vol. II. 06-07-2004) 
0,1.130-34 

Non·Plan Expenditure of State 
Government 
(Deb. 20, Vol. VIII. 20-08-2004) 
o,l281 

Review of School Textbooks 
(Deb. 2, Vol. II, 06-07·2004) 
Col. 85-86 
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Rights of Migrant Worken 
(Deb. I, Vol. II, 05 .. 07 .. 2004) 
CoL 119-20 

1Iauri&)r""'" to Go'- QuadrUCIteraI 
Project 
(Deb. 13, Vol. nI, 21'-07-2004) 
Col. 181 

Shortage of Antibiotics in GovenuneJll 
Hospitals 
(Deb. 13, Vol. III, 21-07 .. 2004) 
Col. 75-76 

Sinp, Sbri Vljlyendra PII 

Railway Budget 2004-2005 - General 
DillCUllion and Demands for Grants 
on Account (Railways)- 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 673-74 

Situation arising out ofShol1aae of Power 
in the Country (MUR 193) 
(Deb. 18. Vol. 111. 18-08-2004) 
COl.S72-74 

ShOlUge of FUDdI in Prasar Bharati Slnlh, Shrimltl Pratlbhl 
(Deb. 14, Vol. III, 22-07-2004)-
CoL 29-30 Accident at Tehri Dam 

Special Package for Promotion ofSSI 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 647-41 

Spending on AIDS Campaign 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 143-45 

Study on Air Polludon 
(Deb. I, Vol. II. 05-07 .. 2004) 
Q)J.:us..36 

T&d Loues olSIBI 
(Deb. 1, Vol. II, 13-01-2004) 
Col. 17-26 

'I1Ieft in Rail M ...... 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 109-11 

Utilisation of Ground w .... by SottDrlnb 
Companies 
(Deb. 1, Vol. II, 05-07-2004) 
Col. 4-6 

Vehicular Pollution in Delhi 
(Deb. 21, Vol. IV, 23-01-2004) 
COI.3S4-SS 

Water ~tion Sechome 
(Deb. 16, Vol. III, 16-08-2004) 
CoJ.209-IO 

Water Djsputes 
(Deb. I. Vol. II. 05-07-2004) 
CoI.IIl"3 

(Deb. 17. Vol. III, 17-08-2004) 
Col. 190-91 

AvalancheIHeavy Snowfall 
(Deb. 17, Vol. 111, 17-08-2004) 
C01.4S3 

Awareness Propammelor Protection of 
Wildlife 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 207-09 

Border Dispute between Himachal 
Pradesh and Uftarlnchal 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 342-43 

Canal_ion of Swan River 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 162-63 

Contract to US Subsidiary SAW Pipes by 
GAIL 
(Deb. 19, Vol. III, 19·08·2004) 
Col. 270 

Creation ofM ... PIa)'WI in the Oil Seeton 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 320 

Funds to NYKS 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 382-90 
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Chural Budlet-2004-20~S General 
Discussion - Contel. 

Demands for Grants on Account -
(General) 2004-2005 -Contd. 

~ Demands for Excess Grants - (General), 
2001-2002 
(Deb. 12. Vol. III, 20-07-2004) 
Col. 53&-39 

Hike in Grude Oil 
(Deb. 19, Vol. III, 19-01-2004) 
CoL 231-32 

Hurdle of Fore.t Act in PMOSY in 
Himachal Pradesh 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 346-47 

Improvement in Po.tal Services 
(Deb .. 23. Vol. IV, 25-08-2004) 
Col. 5 19-24 

Inclusion of Carpenter (Tarkhan) and 
Lobar Communities in SCS List 
(Deb. 19. Vol. III, 19-01-2004) 
Col. 329 

laclusion of Lawana CIIte in STa Lilt 
(Deb. 17, Vol. III, 17-01-20(4) 
Col. 177 

In~ on SLR Deposits 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 67 

LauDchiq IJlformation Technology in 
Himachal Pradesh 
(Deb. 23, Vol. IV. 25-01-2004) 
CoL 700-01 

LPTIHPTNLPTs 
(Deb. 24. Vol. IV. 26·01-~004) 
CoL 141-52 

Model Drivers' TraininS School 
(Deb. 23. Vol. IV, 25·01.2004) 
Col. 513-84 

N~onal Commission tbr WOlMll 
(Deb. 16. Vol. III. 16-01-2004) 
Col. 144 

Need to declare certain tehslls in Sirmour, 
Shimla and Kullu districts as Scliduled 
Tribe areas (MUR 377) 
(Deb. 13', Vol. III, 21-07-2004) 
Col. 499 

Need to provide adequate funds for the 
construction of Rohtang Tunnel and a 
bypass at Manali, Himachal Pradesh 
(MUR377) 
(Deb. 24. Vol. IV,' 26-08-2004) 
Col. 311-89 

Need to provide financial assistance to 
the Government of Himachal Pradesh 
for operating helicopter services in the 
border areas of the State (MUR 377) 
(Deb. 19, Vol. III, 19-08-2004) 
Co1.411-19 

Offloading of Goods at Mehatpur Station, 
H.P. 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 200-01 

Payment to Sainik KalyIm Board, Hamirpur 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 72-73 

Pendina Excise Duty 
(Deb. 20, Vol. VIII, 20·01-2004) 
Col. 317-11 

Pending Proposal under ARWSP in 
Himachal Pradesh 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 21 I 

Plantation of Medicinal Plants 
(Deb. 18, Vol. III, 18-01-2004) 
Col. 415-40 

Problems being faced by the People of 
LahuaJ-Spiti and Chamba Districts due 
to Non-Functioning of Telephone 
Exchanges 
(Deb. 19. Vol. III,' 19-08-2004) 
Col. 405-07 

Project Reports on Irrigation Schemes and 
Tubewells 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 131 
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Projects Under CRf 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 171-80 

Curbs in SmokinS 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 679 

Railway Budaet 2004-2005 - General Decline in Textile Trade 
Discussion and D,:mands for Grants (Deb. 10, Vol. II, 16-07-2004),\ 
onAccount(Railways)-2004-200S CoI.I68-69 
(Deb. 7, Vol. II, 13-07-2004) EducalionofChiidrenbyNGOs 
Col. 486-492 (Deb. 12, Vol. III, 20-07-2004) 

Road Proposals sent by Himachal Pradesh Col. 138-39 
(Deb. 23, Vol. IV, 2S-08-2004) Eradication of Cholera 
Col. 730-31 (Deb. 3, Vol. II, 07-07-2004) 

Satellite Survey and Aerial Phofoll'lphy 
to Locate Minerals 
(Deb. 23, Vol. IV, 2S-01-2004) 
Col. 677-71 

Security Deposit on Cookins Gas 
Cylinders 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 273-74 

Sports facility in H.P. 
(Deb. 21, Vol. IV, 23-08-2004) 
Col 230-36 

Subsidy on CAN Fertilizers 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 41 3-14 

Telecom Services in Himachal P.radesh 
(Deb. II, Vol. III, 18-01-2004) 
Col. 230-3 I 

UNDP Funding for Food Security 
(Deb. 16, Vol. III, 16-08-2004) 
Coi.376-77 

SoI.DId, Sbrl Bbupeadntlall 
Anaemia Due to Malnutrition 

(Deb. 3, Vol. II, 07-07-2004) 
CoL ISO-51 

Child Mortality Rate 
(Deb. I, Vol. II, 14-07-2004) 
Col. 248-S2 

Children IS Domestic Labour 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 109-10 

Col. 71-80 
Export ofSusar 

(Deb. 6, Vol. 
Col. 270-71 

ExremaI Debt 
(Deb. 5, Vol. 
Col. 207-08 

Handloom Industry 

II. 12-07-2004) 

II. 09-07 -2004) 

(Deb. 10. Vol. II. \16-07-2004) 
CoL 25-31 

Inclusion of Yoga and Naturopathy in 
MBBSCoune 
(Deb. 23. Vol. IV. 25-01-2004) 
CoLlI7-1. 

Losses due to Stonp Shortage 
(Deb. 1, Vol. II. 05-07-2004) 
Col. 253 

Potential for Increasina the Avenues of 
Employment 
(Deb. 11. Vol. III, 19-07-2004) 
Col. 110-11 

ReducinaAgricuJturallrnport 
(Deb. S. Vol. II. 09-07-2004) 
Col. 91-92 

Threat from Pakistan and China on Sea 
Border 
(Deb. 14, Vol. III, 22-07-2004) 
Col.l7 

'TYPhoid Menace 
(Deb. 8. Vol. II, 14-07-2004) 
CoLS9 
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WaaeBoard for Journalists 
(Deb. II, Vol. III, 19-07-2004) 
Col. 19-90 

Sonowal, Shrt s. ....... da 

Assam Accord 
(Deb. 7. Vol. II, 13-07.2004) 
CoI.SS-S8 

Assistance to North Eastern Coal Field 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 117-11 

Child Mortality Rate in Government 
Hospitals 
(Deb. 18, Vol. III. 18-08-2004) 
Col. 20 

Flood and Erosion in Assam 
(Deb. 11, Vol. 111. 19-07-2004) 
Col. 338-39 

Gas Cracker Project in Dibrugarh, Assam 
(Deb. 14. Vol. III, 22-07-2004) 
Col. 111-12 

Insurgency in Assam 
(Deb. 2, Vol. II, 06-07-2004) 
CoI.84-8S 

Mini Hortic:ulture Mission for NER 
(Deb. I, Vol. II, 05-07-2004) 
Col. 14-16 

Production and Export of Tea 
(Deb. S, Vol. II, 09-07-2004) 
Col. 173-75 

Railway Budget, 2004-0S-General 
Discussion and Demands for Grants 
onAccount-RaiIways. 2004-05 Contd. 
(Deb. I, Vol. II, 14-07-2004) 
Col. 31S-16 

Recruitment of De fence Personnel 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 130-32 

Saraighat Bridge 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 161 

Scrapping ofNHDP 
(Deb. I, Vol. II, 14-07-2004) 
COI.8S-86 

Shifting Location ofFFDC 
(Deb. " Vol. II, 14-07-2004) 
Col. 219 

Situation uisma out of Shortage of Po wet' 
in the Country (MUR J 93) 
(Deb. 18, Vol. III, 18-08-2004) 
COI.S67-69 

Stlndards of Airports 
(Deb. ] 5, Vol. III, 23-07-2004) 
CoI.20S-06 

Modernisation of Assam Medical College Welfare of Tea Labourers 
(Deb. 3, Vol. II, 07-07-2004) (Deb. 10, Vol. II, 16-07-2004) 
Col. 9S-96 Col. 99-100 

National Games 200S Sabba,Sbrt M.K. 
(Deb. 21, Vol. IV, 23-08-2004) Bareshuia BhIona 
COl.2SO-S2 (Deb. 19, Vol. III, 19-08-2004) 

Need to release funds for chocking the 
erosion caused by Brahmaputra and 
Dihing rivers in Assam (MUR 377) 
(Deb~ 19, Vol. III, 19-08-2004) 
CoI.42S 

Preservation ofFraaile Eco-System 
·(Deb. 11, Vol. III, 19-07-2004) 
Col. 98 

Col. 101 
Bottlin,a Plant of Bonpipon 

(De'b. 9, Vol. II, IS-07-2004) 
Col. 203 

Chinese Goods Flooding Guwahati 
Markets 
(Deb. 20, Vol. VIII, 20-08-2004) 
CoI.., .. 8 
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Construction ofBridses on NH-S2 
(Deb. 9, Vol. II, I S-07-2004) 
Col. 168-72 

Peace Talks with NSCN (1M) 
(Deb. 17, Vol. III, 17.08-2004)· 
Col.2S 

Construction ofRCC Bridge Political Rights to Tamang and Limbas 
(Deb. 3, Vol. II, 07-07-2004) (Deb. S, Vol. ·11, 09-07-2004) , 
Col. 83-14 CoL 83-14 

Conversion of Meter Gauge Line into 
Broad Gauge Line 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 339 

Dam on Tsangpo River 
(Deb. I, Vol. II, OS-07-2004) 
Col. 139-40 

Declaration of Rain Forc&ts as Wildlife 
Sanctuary 
(Deb. 21, Vol. IV. 23-08-2004) 
Col.8().81 

Development ofDeepar Beel 
(Deb. I, Vol. II, OS-07-2004) 
Col. 13 

Development ofMajauli Island(l) 
(Deb. 16, Vol. III, 16··08-2004) 
Col. 194 

Development Projects 
(Deb. 17, Vol. 1ft, 17-D1-2004) 
CoI.4t7 

FI's Assistance to Assam and N.E. States 
(Deb. IS, Vol. III, 23-07-2004) 
CoI.S~ 

Problems faced by Handloom Sector 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 12-74 

Promotion of Primary ad 'hchniul 
BdUClldoa 
(Deb. 23, Vol. IV, 25·08·2004) 
Col. 237 

Proposal for another Operational Division 
ofN.F. Railway in Assam 
(Deb. 24, Vol. IV, 26-01-2004) 
Col.S8-59 

Sharing of Power ftom Lower Subanairi 
Power Project 
(Deb. 17, Vol. III, ~-01-2004) 
CoI.l~ 

Siphoning of Funds under lAY 
(Deb. 19, Vol. m, 19-01-2004) 
a,t,24I-G 

Subansiri Hydel Power Project 
(Deb. 2, Vol. II, 06.07-2004) 
Col.I07'()1 

Tea Tribes of Alum 
Flood and Erosion in Assam (Deb. 17, Vol. III, 17-08-2004) 

(Deb. 11, Vol. III, 19-07-2004) • Col. 316 
Col. 338-39 

Integrated inter-state Tourist Rout in 
North-East 
(Deb. 16, Vol. III, 16-08-2004) 
CoI .. ll7 

Master Plans by Brahmaputra Board 
(Deb. 16, Vol. III, 16-01-2004) 
CoI.377-79 

Non Implemenlation of Plantation Labour 
Act 
(Deb. I, Vol. II. OS-07-2004) 
Col. 17 

Tourism Development in Assam 
(Deb. 1. Vol. II, OS-07 -2004) 
CoL 72-73 

SllblJu'ayu, IIIrt K. 
Calling Attention to Matter of Urgent 

Public Importanct (CA) 
(Deb. 18. Vol. III, 18-08-2004) 
Col. 488-89 

Desalination of Sea Water 
(Deb. I, Vol. II, 14-07-2004) 
Col. 90-91 
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Doublina Project of lruaur-COimbaiore 

Rail Line 
(Deb. 19, Vol. III, 19-08-2004) 
Co!. 287 

Rubber in WTO List .s Aaricultur.1 
Product 
(Deb. 10, Vol. II, 16-07-2004) 
CoL 207-08 

~w Cost Desalination Plant Sale of Tea 
~~:;~. Vol. IV, 2S-08-2004) (Deb. 10, Vol. II, 16-07-2004) 

CoL 120 
Pendina Marketina Plans of Retail Outlets 

(Deb. 14, Vol. III, 22-07-2004) SickTeaSlwel 
Co1.82-13 (Deb. 10, Vol. II, 16-07-2004) 

Col. 194-96 Purchase ofNTC Land by Railways 
(Deb. 19, Vol. III, 19-08-2004) StrengtheningofPDS 
Co!. 161-62 (Deb. I, Vol. II, OS-07-2004 ) 

Suspension of Members of Coimbatore 
Stock Exchanae -
(Deb. 20, Vol. VIII, 20-08-2004) 
CoI.I64-6S 

S ... v ••• ..,Shri E.G 
General Budget-2004-2005 General 

Discussion - Conk!. 
Demands for Grants on Account -

(General) 2004-200S - Contd. 
Demands for Excess Grants - (General), 

2001-2002 
(Deb. 12, Vol. III, 20-01-2004) 
Col 439-42 

Sllj .... , 9r1ud c.s. 
Coconut Technology Mislion 

(Deb. Jl, Vol. III, 19-07-2004) 
Col. 22-24 

Damage of Paddy 
(Deb. II, yol. III, 19-07-2004) 
CoI.IS6 

Export ofFoodlflln 
(Deb. I, Vol. II, 05-07-2004) 
Col. 120-22 

Health Hazard in Korala 
(Deb. 8, Vol. II, 14-07-2004) 
CoI.SI-52 

Railway Budaet 2004-200S-General 
Discussion and Demands for Grants 
on Account fRailways) 2004-200S 
(Deb. 7, Vol. II, 13 -07 -2004) 
CoI.SIS-17 

Co1.208.()9 
Suldabaldya, Sbrl LlUt MobaD 
General Budget-2004-200S-General 

Discussion - Contd. 
Demands fOr Grants on Account -

(General) 2004-200S -Contd. 
Demanda tor Exceia Onnta - (08lerll), 
2001~ 
(Deb. 12, Vol. III, 20-07-2004) 
CoLS71-73 

Nud to Ixpedlte BrOad-Oau._ 
Cos .... llOa Work 01 LuaacSta,-
. BlnllrpurRaiI Secdoa 1n~(MUR 
3T1) 
(Deb. 2, Vol. II, 06-07-2004) 
CoL 482 

Neecl to extend C.II One Mobile Service 
of'BSNL to Karimganj, Assam (MUR 
371) 
(Deb. 6, Vol. II, 12-07-2004) 
Col.411 

Railway Budget 2004-200S-General 
Discuasion and Demands for O...,ts 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. 11,.13-07-2004) 
Col. 477-79 

Reservation for SCslSTs and Backward 
Communities in Private Sector (Res.) 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 371-73 



664 LOK SABHA 

Suman, Sbri Ramji Lal 

Admission in Schools 
(Deb. 7, Vol. II. 13-07-2004) 
Col.1S2-S6 

Agro Research Institute in the Country 
(Deb. 6, Vol. II. 12-07-2004) 
Col. 11-84 

Allocation of Funds under AUWSP 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 123-42 

Annual Growth Rate 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 42-43 

Annual Growth Rate of Industries 
(Deb. IS, Vol. Ill, 23-07-2004) 
Col. 1-9 

Automobile Industry 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 199-202 

Child Mortality Rate in Government 
Hospitals 
(Deb. II, Vol. III, 18.01-2004) 
Col. IS 

Closure and Revival of Fertilizers Units 
(Deb. 2. Vol. II, 06-07-2004) 
Co1.13S-42 

Constitution of Administrative Reform 
Conunittce 
(Deb. 1 I, Vol. Ill, 11-08-2004) 
Co1.3~1 

Creation of Employment Opportunities 
(Deb. 16, Vol. III. 16-08-2004) 
Col. 164 

Debt Burden of the Country 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 23-24 

Decrease in Food Subsidy 
(Deb. 21. Vol. IV. 23-08-2004) 
Col. 197-91 

Delay in Golden Quldrilateral Project 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 249-S I 

Delivery System of Funds 
(Deb. 13. Vol. 111,21-07-2004) 
CoI.2G-21 

Distribution of Power through Private 
Sector Companies 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 129 

Division of Public Sector Industries 
(Deb. 24, Vol. IV, 26-01-2004) 
CoI.3S7-SI 

Earnings by Cinema Industry 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 24-26 

Economic Survey for Review of Minimum 
Support Price System 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 201-02 

Fixing ofMinimum Support Price 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 167-69 

Flood and Drought Shuation in the 
Country-(DUR 193) 
(Deb. 16, Vol. III, 16-08-2004) 
CoI.S64-68 

Foreign Trade in IT 
(Deb. 18. Vol. III. 18-08-2004) 
CoJ.467-69 

Freedom oflnformation Act 
(Deb. 23. Vol. IV, 25-08-2004) 
CoI.SS-S6 

Freedom of Information Act, 2002 
(Deb. I, Vol. II, 14-07-2004) 
Col. 274 

Furnish of Wrong Figures 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 724-2S 

General Budget-2004-200S General 
Discussion - Contd. 

Demands for Grants on Account -
(General) 2004-200S - Contd. 

Demands for Excess Grants - (General). 
2001-2002 
(Deb. 12. Vol. III. 20-07-2004) 
CoJ.427-30 
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Growth of Software Export 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 136-37 

Growth Rate in Telccome Sector 
-(Deb. 18, Vol. III, 18-08-2004) 

Col. 191-92 
Impact of Prices on Production Cost of 

Steel 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 253 

Implementation of Rural Development 
Schemes through District Level Units 
(Deb. 14, Vol. Ill, 22-07-2004) 
Col. 233-34 

Import of LPG 
(Deb. 14, Vol. IJI, 22-07-2004) 
Col. 179-80 

Inclusion of Castes in SCs List 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 194-200 

Income and Expenditure ofPrasar Bharati 
(Deb. 14, Vol. IV, 26-08-2004) 
Col. 222-23 

Indian Youths in Pakistani Jails 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 49 

Irrigation Capacity 
(Deb. I, Vol. II, 05-07-2004) 
Col. 222-23 

Job Opportunities in Asriculture and 
Industrial Sector 
(Deb. I, Vol. II, 05-07-2004) 
Col. 94-95 

LPG Demand from Domestic Production 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 383-84 

Need to ensure adequate supply of au at 
economical rates to die glass industrial 
Units in Firozabad, U .P. with a view to 
make them viable (MUR377) 
(Deb. 6, Vol. II, 12-07-2Q04) 
Col. 414 

Need to provide more facilities to the 
farming sectpr with a view to make it 
remunerative(MUR 377) 
(Deb. 2, Vol. II, 06-&7-2004) 
Col. 479-80 

New Master Plan for Delhi 
(Deb. 12, Vol. III, 20-07-2804) 
Col. 6-10 

Production Cost of Chemical Fertilizers 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 138-140 

Production Cost of Kerosene and LPG 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 343-44 

Production of Agriculture Commodities 
(Deb. 16, Vol. Ill, 16-08-2004) 
Col. 205-07 

Public Sector Banks in Rural/Urban Areas 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 198-202 

Railway Budget 2004-05 General 
Discussion and Demands for Grants 
on Account (Railways}-2004-OS 
(Deb. 3, Vol. II, 07-07-2004) 
CoL 365-70 

Reservation for SCslSTs and Backward 
Communities in Private Sector (Res.) 
(Deb. 10, Vol. II, 16-07-2004) 
Co1.365~ 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 361 

Return on-Indians from Iraq 
(Deb. 23, Vol. IV, 25-08-1004) 
Col. 637-38 

Revenue Realised on Petroleum Products 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 117-18 

Scheme to Promote Research 
(Deb. 16, Vol. III. 16-08-2004) 
Col. 382-83 

Sickness of Handloom Industry 
(Deb. 20, Vol. VUI, 20-08-2004) 
CoI.278-79 . 
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Sickness of Small Scale Industries 
(Deb. 3, Vol. II, 07-07-2004) 
CoI.207~1 

Situation arising out of Shortage of Power 
in the Country (MUR 193) 
(Deb. 18, Vol. III, 18-01-2004) 
CoI.S4441 

Crisis in Cashew Industry 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 186 

Development of Spring-Summer Cottn,n 
Seed 
(Deb. II, Vol. III, 19-07 -2004) 
Col. 91-92 

Subsidy on LPG and Kerosene 
(Deb. 24, Vol. IV, 26-01-2004) Dumping of Farm Goods 
CoI.38-39 (Deb. 10, Vol. II, 16-07-2004) 

Subsidy on LPG and Kerosene 
(Deb. 24, Vol. IV, 26-01-204) 
Col. 38-39 

Tax Levied on Petrol and Diesel by State 
Governments 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 291-311 

Col. 221 
Expenditure on Health Care 

(Deb. I, Vol. II, 14-07-2004) 
Col. 31-34 

Gauge Conversion Work in Kerala 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 127-21 

Tax on Import of Crude Oil Handloom Industry 
(Deb. 24,. Vol. IV, 26-01-2004) (Deb. 10, Vol. II, 16-07-2004) 
Col. 319 Col. 25-31 "-

Taxes on Textile Industry 
(De". IS, Vol. 111,23-07-2004) HealthSchemeslProgrammes 
Co1.t43-44 (Deb. 13, Vol. III, 21-07-2004) 

Use of Fuel in Power Generation 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 37-39 

Variation in Yield of Agricultural Produce 
(Deb. I, Vol. II, 05-07-2004) 
Col. 161-61 

WTO Meet GENEVA 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 3+36 

Su rend ran, Shri Chenlara 
Cashew Industry 

(Deb. 20, Vol. VIII, 20-01-2004) 
Col 205 

Circulation of Banned Drugs 
(Deb .• , Vol. II, 14-07-2004) 
0,1.16244 

Conversion of Reserved Compartments 
into General Compartments 
(Deb. 9, Vol. II, ) 5-07-2004) 
Col. 335 

Col. 63 
Impact of Prices on Production Cost of 

Steel 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 253 

Import of Natural Gas from Bangladesh 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 101-02 

Increase in Air Fares 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 221-29 

LNG TCI'1Pinal in KcraIa 
(Deb. 9, Vol. II, ) 5-07-2004) 
Col. 217-18 

Need to provide financial usiltlnce for 
reviving and promoting the Cashew 
Industry in Kerala (MUR 377) 
(Deb. 18, Vol. III, 18-01-2004) 
COI.S)3 
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Non-Payment ofWl8cs in PSUs 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 499-12 

~pening of Regional Authentication 
Centres 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 176 . 

Recruitment of Cabin Crew 
(Deb. 10, Vol. II, 16-07-2004) 
CoL 249 

Revival ofTrainiftg Camps in PoK 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 93-94 

Setting up of IITs 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 159-62 

Sunflower Cultivation 
(Deb. II, Vol. Ill. 19-07-2004) 
Col. 30-31 

Vocational Higher Secondary Education 
(Deb. 17. Vol. III. 17-08~2004) 
C01.15S-56 

Swain, Shri Khlrabe .. 
Bharat Shiksha Kosh 

(Deb. 17, Vol. III. 17-08-2004) 
Col. 175-76 

Debt Burden of the Country 
(Deb. to, Vol. II, 16-07-2004) 
Col. 22-23 

General Budget-2004-200S General 
Discussion' - Contd. 

Demands for Grants on .Account-
(GeneraJ) 2004-2005 - Contd. 

Demands for Excess Grants - (General) 
2001-2002 
(Deb. 12, Vol. Ill, 20-07-2004) 
Col. 481-86 

Generation of Nuclear Power 
(Deb. 8,· Vol. II, 14-07-2004) 
Col. 26 

Railway Budget 2004-2005 - General 
Discussion and Demands for Grants 
on AccOlmt (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 655-57 

Reported reduction in interest rate' of 
Employees Provident Fund from 
9.5 percent to 8.5 percent and steps 
taken by the Government in regard 
thereto (CA) 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 490-91 

Review ofMPLADS Fund 
(Deb. 23, Vol. IV, 25-08-2004) 
Col.l1S-16 

Setting up of Wheel and Axle Plant 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 18S-86 

I Sino-Indian Border Talks 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 3-37 

Encroachment around Protected Tbakkar,ShrimatiJayaben B. 
Monuments 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 320-21 

Flood and Drought Situation in the 
Country-(DUR 193) 
(Deb. 16, Vol. Ill, 16-08-2004) 
Col. 636-37 

Amendment in Evidence (Amendment) 
Act, 2002 
(Deb. 10, Vol. II, 16-07-2004) 
Col. ISS-56 

Ban on Gulka and other Tobacco Products 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 23S-36 
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Bio-tech Parks at Vadodara 
(Deb .. 23, Vol. IV, 25-08-2004) 
CoI.44().41 

BoukdofDrinkma~~ 
(Deb. 6, Vol. II, 12-07 .. 2004) 
Col. 111-12 

Catching of Snakes 
(Deb. II, Vol. III, 19·07·2004) 
Col. 57-59 

Cauvery ~ater Dispute 
(Deb. I, Vol. II, 05-07-2004) 
CoI.B2 

Clean Development Mechanism 
(Deb. I, Vol. II, 05-07-2004) 
CoL 13(; 

Distorted Publicatioas by P--. 
(Deb. I, Vol. If, 14.01-2(04) 
Col. 113 

Distribution of Power by Private Sector in 4 

Delhi 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 135 

Elimination of Manual Scavenging 
(Deb. 12, Vol. III, 20·07·2004) 
Co1.16U9 

Establishment of Institute of 
Seismological Research 
(Deb. II, Vol. III, 11·01-2004) 
Col. 463 

Explosive Department at AJana Ship 
Recyclina Yards in Gujarat 
(Deb. 20, Vol. VIII, 20-01-2004) 

CommitteeonDNAPrOfiling Col. 112-13 
(Deb. I, Vol. II, 14-07-2004) FakeSilverCoin 
Col. 73 (Deb. 12, Vol. UI,'I-~0-07-2004) 

Committee on FM-ll Liberalisation Col. 54 
(Deb. 9, Vol. II, 15-07-2004) Panner Income Insurance Scheme 
CoL 299-303 (Deb. 6, Vol. n, 12-07-2004) 

Connectivities ofHajira POI1l CoL 261-62 
(Deb. 14, Vol. III, 22-07-2004) Financial Assistance tor Ambedkar 
CoL21S-16 BbawIn Complex atAhmedabld 

Constitution of){.-ionai Security Council 
and Adviaory Board 
(Deb. 24, Vol. IV, 26·01·2004) 
Col 30041 

Conversion of Metre Gauge Line into 
Broad Gauge 
(Deb. 9, Vol. II, 15·07-2004) 
CoL 171 

Creation ofEmployment Opportunities 
(l)eb. I, Vol. II, 05-07-2004) 
Col. 206 

Delialdna ofVIdinar Area ft'Om Port LimitI 
(Deb. 18, Vol. III, 18-0'·2004) 
Col13? 

DiIpoIaJ ofHa7Mdoul Wate . 
(Deb. II, Vol. III, 19-07·2004) 
Colcn-M 

(Deb. 19, Vol. In, 19·01.2004) 
Col. 141-42 

Financial Assistance for Science City 
Project in Gujarat 
·(Deb. 24, Vol. IV, 26-08-2004) 
ColM 

Gujarat Urban Reforml Project 
(Deb. 20, Vol. VIII, 20-08·2004) 
CoL 223 

Improvu.,.Po .... Servioea 
(Deb. 18, Vol. III, 18-08-2004) 
Q)l44647 

lDdian InItiIure of Bio-TICbnoJoay 
(Deb. 23, Vol. IV, 25-01-2004) 
C'AJI. 638-39 

.... Rate on Dtbta 
(Deb. 20, Vol. VID, 20.08-2004) 
Col 149 
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Internet Exchlll8es in Gujarat 
(Deb. 18, Vol. III, 18-01-2004) 
Col. 267 . 

Introduction of Auto Disposable Syringe 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 12-17 

Licoue. to Sex Workera 
(Deb. 17, Vol. III, 17-01-2004) 
CoI.-344-t5 

Missing of Tiger Cubs 
(Deb. I, Vol. II, 05-07-2004) 
Col. 243-44 

National CultW'e Policy 
(Deb. 9, Vol. II, 1 '-07-2004) 
Col. 117 

Need to reduce the customs duty, 
applicable to the ship breakina industry 
(MUR377) 
(Deb. I, Vol. If; 14-07-2004) 
Col. 351 

New Credit Policy 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 83 

Non-Implementation ofFast Track Courts 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 50-52 

Palmolein Distribution through PDS 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 349 

Primary Education 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 103-44 

Prisonen Eac:aping from Custody 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 258-S9 

Progress ofProjec:ts in AIIMS 
(Deb. 13, Vol. III, 21-07-2004) 
CoL 426 

Provision of Additional Track at 
Ahmodabad-Mwnbai Railway Line 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 428 

Reform in Power Sector 
(Deb. 7, Vol. II, 13~07-2004) 

CoL 144 
SoUtn, up of New Centre for Marine B~ 

technology 
(Deb. II, Vol. III, 11-4'-2004) 
Col. II ' 

Settlementol ..... ill 1'IibIII'" 
(Deb. 17, Vol. III, 11-01-2004) 
CoI.16s.66 

Side Effects of Silver Fillina 
(Deb. 3, Vol. II, 07-07-2004) 
Col lOS 

Smart ViII. Project in Guj_ 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 110 

Soda Ash Industry 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 217 

Solar Flarel 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 73 

Suuestion to AmplifY Rule 43 
(Deb. 19, Vol. III, 19-08-2004) 
CoL 176 

Supply of Groundnut and Sesame Seeds 
(Deb. 16, Vol. III, 16-01.2004) 
CoL 137 

Task Force on Power Sector 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 111-12 

Undersround Rock Cavern and Concrete 
for Storing Crude Oil 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 40-41 

Upgradation of Broad Gauae Rail Routes 
in Gujarat 
(Deb. 9, Vol. II, 15 .. 07-2004) 
CoL 402-03 

WHO Report on Unsafe Il\iectiona 
(Deb. 3, Vol. II, 07-07':2004) 
Col. 141-42 
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Thomas, Shri P.C. 
Agri Export Zone in Kerala 

(Deb. 1 S, Vol. III. 23-07-2004) 
Col. 112-13 

Arecanut Fanners 
(Deb. 1, Vol. II, 05-07-2004) 
Col. 98-99 

Assistance to Poor for M~jcal Treatment 
(Dt:b. 13, Vol. 111,21-07-20.04) 
Col. 13942 

Assistance to States to Combat Drought 
Situation 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 32-36 

Atrocities on SC/ST 
(Deb. 12, Vol. III, 20-07-2004) 
Col. I 39-S8 

Bye-Passes on National Highways in 
KeraJa 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 194-96 

C.B.S'.E. 
(Deb. 17, Vol. Ill, 17-08-2004) 
Col. 371-74 

Centres ofNIFT 
(Deb. 20, Vol. VIII, iO-08-2004) 
('..01.138 

Chargesheet Againlt Mia .. 
(Deb. 17, Vol. UI, 11-08-2004) 
C.oI.l12 

Coconut Cultivation 
(Deb. I, Vol. II, OS·07-2004) 
Col. 22S-27 

Delay in Sanctioning Loan 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 16-17 

Doubling of Rail Line from Kayamkulam 
inKeraIa 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 292-93 

Effects ofTPDS ., 
(Deb. 21, Vol. I.V, 23-01-2004) 
CoL23-2S 

Establishment of J\yurveda Park in Keeala 
(Deb. 8, Vol. II, 14-07-2004) 
Col. III 

Family Courts 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 105-«; 

Folklore Academy 
(Det.. 14, Vol. III, 22-07-2004) 
Col. 239 

Import of Rubber 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 138 

Infrastructural Facilititl in Medical 
Colleges 
(Deb. 8, Vol. II, 14-07-2004) 
Co1.89-90 

KiIIn CrediCCard 
(Deb. S, Vol. II. 09-01.20(4) 
Col. 92-94 

M.tne Pr'lducll8xpm 
(Deb. IS, V()1. IfI, 23-07-2004) 
CoL 160-62 

Medical University in Keraia 
(Deb. 13, Vol. Ill, 21-07-2004) 
Co1.379 . 

Mitigation ofDifticulties of Job Seekers 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 99 

Demand and Supply of Cables Pampa-Achankovil Vypar River Link 
Proiect (Deb. 3, Vol. II, 07-07-2004) "J 

Col. 110-11 (Deb. 6, Vol. II, 12-07-2004) 
D· 'b' fEq' CoI.32 1-22 Istra utlon 0 ulpments to Physically , 

Handicapped Persons I Persons Below Poverty Line in Kerala 
(Deb. 14, Vol. Ill, 22-07-2004) (Deb. II, Vol. III, 19-07-2004) 
Col. 110-11 . 1 Col. 241-44 
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Private Self Financed Professional 
Colleges 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 201-02 

l'toduction of Pineapple 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 59-60 

Railway Budget 2004-2005 - General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 603-06 

Reduction of Air Fares 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 268-69 

ReJiefPackage for Farmers 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 45-46 

Repeal of POT A 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 43 1-32 

Restoring Single Premium Insurance 
Policy 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 276 

Revival of Fertilizers and Chemicals 
Travancore Limited 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 247-50 

Rural Housing and Habitat Development 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 263-68 

Sabari Railway Project from Angamaly to 
~abarimala in Kerala 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 147 

Setting up of International Institute of 
Ayurveda 
(Deb. 13, Vol. Ill, 21-07-2004) 
Col. 259 

Setting up of LNG Tenninal in Kerala 
(Deb. 2, Vol. II, 06-01-2004) 
Col. 127-28 

Setting up of Rubber Park 
(Deb. 20, Vol. VIII, 2()-08-2004) 
Col. 270-71 

Setting up ofRmaI Agro Industries 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 197-206 

Subsidy to Solar Energy Users 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 123-26 

Suicide by Farmers 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 422-23 

Vallarpadam International Container 
TenninaJ 
(Deb. 3, Vol. II, 07-07-2004) 
CoI.IS2-S3 

Vanila Production 
(Deb. I, Vol. II, 05-07-2004) 
Col. 170-72 

Thummar, Shri V.I<. 

Allocation of Funds for up-gradation of 
Roads 
(Deb. 19, Vol. Ill, 19-08-2004) 
Col. 261-63 

Awareness Camps Organised by NIPCCD 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 303-05 

Establishment of Institute of 
Seismological Research 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 463 

Farmer's Land Acquired by IOC/GAIL' 
ONGC 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 22-23 

Generic Drugs 
(Oeb...J 7, Vol. Ill, 17-08-2004) 
Col. 31-32 
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Illegal Consignment 
(Deb. 19, Vol. III, 19-01-2004) 
Col. 279-80 

Power Plant by ONGC in Gujarat and 
Tripura 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 347 

Project under Gas Hydrates Programme 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 481-82 

Seminar of Energy Ministers on Rural 
Electrification 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 150 

Setting up of a Defence Modernisation 
Fund 
(Deb. 19, Vol. III, 19-08-2004) 
Co1.36S~7 

Tbupstan, Sbri Cbhewanl 
AIR Stations at Kargil, Ladakh 

Web. 14, Vol. III, 22-07-2004) 
Co1.l19-20 

Sino-Indian Border Talks 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 9 

Tiratb, Sbrimad Krishna 
Anti-Smuggling Laws 

't, 

(Deb. 5, Vol. n~ 09-07-2004) 
CoI.IS6-57 

Ban on Opinion Polls 
(Deb. 9, Vol. II, 15-07-2004) 
Col. lSI 

Children Infected by Flourosis 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 23 

Condition of Jails in the Country 
(Deb. 7, Vol. II, 13-07-2004) 
Co1.61~ 

Conversion of INS Vikrant into Museum 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 107 

Crimes in Trains 
(Deb. 9, Vol. II, IS-07-2004) 
Col. 423-26 

Border Area Development Projects Developing RML Hospital aa Health 
(Deb. 2, Vol. Ii, 06-07-2004) Promoting Hospital 
Co1.l5-16 (Deb. 3, Vol. II, 07-07-2004) 

C-DOT 2S6 Exchanges in Ladakh Col. 133-34 
(Deb. 13, Vol. III, 21-07-2004) Discount in Export Price 
Co1.l51-52 (Deb. 21, Vol. IV, 23-08-2004) 

Excess Billing Col. 63~S 
(Deb. 18, Vol. III, 18-08-2004) Draft Anti-Smoking Treaty 
Col. 67 (Deb. 3, Vol. II, 07-07-2004) 

Fixation ofMinimwn Support Price Col. 189-90 
(Deb. 6, Vol. II, 12-07-2004) EradiTribunals 
Col. 24 (Deb. 16, Vol. III, 16-08-2004) 

Installation ofHPTlLPTNLPTs in Ladakh Col. 315-16 
(D~b. 19, Vol. Ill, 19-08-2004) Foreign Equity in Aviation Sector 
CoI.1SS-~ (Deb. S, Vol. II, 09-07-2004) 

Land Occupied by Army along Indo-Pik 
Border 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 191 

Col. 195-96 
Import of Cotton and Linen 

(Deb. 20, Vol. VIII, 20-08-2004) 
CoI.~1 
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Introdu~ing Greater Affordability in 
Aviation 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 112-13 

" IntrodUction of Direct to Home Serviu 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 14 

Kisan Call Centres 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 341-46 

Need to roll bKk the ~ruitment lie of 
Government emplo)'eeS fi'om 60 years 
to S8 years and provide employment 
to one of the dependents of the retiring 
Government servants (MUR 377) 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 448 

New Civil Aviation Policy 
(Deb. S, Vol. II, 09-07-2004) 
COl.17S 

New Pension Scheme 
(Deb. 10, Vor. II, 16-07-2004) 
Col. 268 

Pension Scheme for Mentally Disabled 
Handicapped Persons 
(Deb. 9, Vol. II, 1 S-07-2004) 
Col. 273-82 

Prakash Narain Committee on Railway 
Accidents 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 97 

Reforms in Agricultural Marketing 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 178-79 

Rehabilitation of Prison en of War 
(Deb. 9, Vol. II, 15-07-2004) 
CoL 360-62 

Repeal of POT A 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 43 1-32 

. Report on Climate Changes 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 77-78 

Restructurinl of Airports 
(Deb. 20, Vol. VIII, 20-08-2004) 
Co1.214-IS 

Revision of Call RatelPulse Rate 
(Deb. 18, Vol. III, 11-01-2004) 
Col. 213-16 

SAARC Summit 
(Deb. 20, Vol. VIII, 20-01-2004) 
CoI.J08.09 

Settini up of a Power Project by Satluj Jal 
VldyutNipm 
(Deb. 2, Vol. II, 06-07-2004) 
CoI.2.S3-S4 

Testing of Agni Missile 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 285-87 

Transportation of Vegetables 
(Deb. 19, Vol. III, 19-08·2004) 
Col. III 

Uniform Fee Structure in IlMs 
(Deb. 2, Vol. II, 06·07·2004) 
Col. 26-29 

Value Added Tax 
(Deb. 5, Vol. II, 09·07-2004) 
Col. 209 

Visit oflndian Delegations Abroad 
(Deb. 3, Vol. II, 07·07-2004) 
CoI.20S-IS 

'lbpcllr, Shrl1larlt BaraD 

Appropriation (Vote on Account) No. 2 
Bill, 2004 - Consid. &; Pass 
(Deb. 13, Vol. III, 21.07-2004) 
Col.S61 

Calling Attention to Matter of Urgent 
Public Importance (CA) 
(Deb. 18, Vol. III, 18-01·2004) 
Col. 498-99 

Tripatbl, Sbrl BraJa Klabo,.. 

20-Point Programme 
(Deb. 13, Vol. III, 21-07.2004) 
Col. 15 
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ADB Assistance to India 
(Deb. 20, Vol. viii, 20-08-2004) 
Col. 269-70 

Agreement with European Union 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 203-04 

Airlines Insurance Premium 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 281.s2 

Antyodaya Yojana 

Development ofD-6 Gu Fields inAP 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 207 

Employment Generated in Organised 
Private Sector 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 378-82 

Enforcement of Environmental Laws 
(Deb. 16, Vol. JII, 16-08-2004) 
Col. 192-93 

(Deb. JJ, Vol. III, 19-07-2004) ExteastonofMelroRail 
Col. 324-26 (Deb. 12, Vol. III, 20-07-2004) 

Assistance to NGOs Col. 281.s2 
(Deb. 16, Vol. III, 16-08-2004) FeeforExaminationofFilmsbyCBFC 
Col. 99-122 (Deb. 24, Vol. IV, 26-08-2004) 

Award to Anganwadi Workers 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 357-58 

Base Depots ofFCI 
(Deb. tI, Vol. III, 19-07-2004) 
Col. 206-10 

Calling Attention to Matter of Urgent 
Public Importance (CA) 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 497 

Constitution of Women Commission 
(Deb. 23. Vol. IV, 25-08-2004) 
Col. 17-19 

Contract to US Subsidiary SAW Pipes by 
GAIL 
(Deb. J 9, Vol. JII, 19-08-2004) 
Col. 270 

Col. 235-37 
Financial Assistance for Development of 

Science and Technology 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 750-52 " 

Financial Assistance for Family Welfare 
Programme 
(Deb. J3, Vol. III, 21-07-2004) 
Col. 437-50 

Fire in Indian Oil Tenninal in West Bengal 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 33S-36 

Foreign Equity in Aviation Sector 
(Deb. S, Vol. II, 09-07-2004) 
Col. 195-96 

Funds by Sports Authority of India 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 292-98 

Corruption in Public Sector Banks G Id M" . O' Co o Inlng In rlSl8 ut 
(Cl?leb9~105, Vol. II, 09-07-2004) I (Deb. 20, Vol. VIII, 20-08-2004) 

o. Col. 105 
Crimes in Trains 

(Deb. 9, Vol. II, 15-07-2004) 
Col. 423-26 

Crude Oil Import 
(Deb. 9, Vol. n, 15-07-2004) 
Col. 21 8-19 

Handling ofTraftic at Ports 
(Deb. 8, Vol. II, 14-07-2004) 

. Col. 163-66 
Human Trafficking 

(Deb. 16, Vol. III, 16-08-2004) 
Col. 374-76 
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Injectable Contraceptive for Women 
(Deb. 13, Vol. 111,21.07·2004) 
CoJ.450-51 

International AIDS Conference 
~ (Deb. 18, Vol. III, 18-08-2004) 

COI.SS-60 
Linking of Telephone Exchanses with 

Optical Fibre Cable 
(Deb. 13, Vol. III, 21-07.2004) 
Col. 230-36 

Minerals in Tribal Areas 
(Deb. 23, Vol. IV, 25-08-2004) 
CoI.68S 

National Reconstructions Crops Scheme 
(Deb. 16, Vol. III, 16·08-2004) 
Col. 171-76 

National Sports Polic)' 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 373-74 

New Modern Signaling System 

Repeal of POTA 
(Deb. 2, Vol. II, 06.07-2004) 
Col. 431-32 

Saras Aircrafts 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 230 

Satellite Survey and Aerial Photograph), 
to Locate Minerals 
(Deb. 23, Vol. IV, 2S-08-2004) 
Col. 677-78 

Setting up of Coastal Radio Stations 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 517 

Shifting of Headquarters 
(Deb. S, Vol. II, 09-07·2004) 
CoI.23S 

Signing of Telecom Agreement with 
SriLllnka 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 36 

(Deb. 14, Vol. Ill, 22-07-2004) Social Development of Country 
Col. 130-31 (Deb. 5, Vol. II, 09-07-2004) 

NGDs AHisting Terrorillt Groups in North 
East 
(Deb. 12. Vol. III, 20-07.2004) 
Col. 29-30 

Peace Talks with Pakistan 
(Deb. 3. Vol. II, 07-07-2004) 
Col. 41-43 

Pending proposals of Orissa 
(Deb. 10, Vol. II, 16-07-2004) 
Co1.217-18 

ProductionlPrice of Decontrolled Drugs 
(Deb. 12. Vol. III. 20-07-2004) 
Col. 241 

Col. 115-16 
Sutlej-Yamuna Link Canal Project 

(Deb. 1, Vol. II, 05-07-2004) 
Col. 123-24 

Tarset for Power Generation 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 395-96 

Textile Mills in Or." ..... 
(Deb.' 10. Vol. II, 16-07-2004) 
Col. 239-40 

Theft of Computers and Sensitive 
Documents 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 129-30 Quantum of Mineral Reserves 

(Deb. 23. Vol. IV, 25-08-2004) TolITax 
Col. 487-90 (Deb. 3, Vol. II. 07·07-2004) 

Regularization of Illegal Alterationsl 
Additions in DDA Flats 
(Deb. 23, Vol. IV, 25·08-2004) 
Col. 291-93 

Col. 1 53-S4 
Trauma Centre in Hospitals 

(Deb. 13, Vol. 111,21-07·2004) 
Co1.4S4-59 
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Upgradation of Quality of Petrol 
(Deb. 14. Vol. III. 22-07-2004) 
CoL 237 

Use of Jute BlIP 
(Deb. 10. Vol. II. 16-07-2004) 
Col. 121-22 

Vacancies of Teachina and Non-Teachina 
Staff 
(Deb. 17. Vol. Ill. 17-08-2004) 
Col. 321-24 

Water Harvesting Project 
(Deb. 21. Vol. IV. 23-08-2004) 
Col. 11-20 

V ....... Sbn ..... Sl .... 
CeatraI Silk Board (Election) 

(Deb. 5. Vol. II. 09-07-2004) 
Col 270 

Va .... , S"n Radial KaIIdII l. 

Allocation ofFunda for Railway Projtcll 
(Deb. 19. Vol. III. 19-08-2004) 
CoI.3S4 

Allocation of Funds for up-gradation of 
Ro.ds 
(Deb. 19. Vol. III. 19-01-2004) 
CoL261~ 

Welfare of Farm en Automobile Industry 
(Deb. 11. Vol. III. 19-07-2004) (Deb. 1S. Vol. III. 23-07-2004) 
Col. 199-120 Col. 199-202 

WTO Conference Baba Saheb Hastshilp Yojana 
(Deb. 5. Vol. II. 09-07-2004) (Deb. 20. Vol. VIII. 20-01-2004) 
Col. IS-59 Col. 287-89 

Trlpathl, 5IIn ChaDd ... MI •• 
Activities oflSII AI-Quaeda 

(Deb. 17. Vol. III. 17-01-2004) 
Col. 32-33 

Construction of Bypass on National 
Highways No.7 
(Deb. II. Vol. Ill, 18-08-2004) 
Col. 397 

Empl~ in Limited Companies 
(Deb. 20. Vol. VIII, 20-08-2004) 
Col. 106-12 

Need for construction of a by-pass at Rewa 
on National Highway No.7 in Madhya 
Pradesh (MUR 377) 
(Deb. 18, Vol. III, 18-08-2004) 
CoI.SI0 

Permission for Treatment under Specialist 
'Docton 
(Deb. 18, Vol. III. 18-08-2004) 
Col20s-07 

Railway Budlet 2004-2005-General 
Discussion IIld Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7. Vol. II, 13-07-2004) 
Col 525-28 

Biotech Parks at Vadod. 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 440-41 

Cross Border Infiltration 
(Deb. 2, Vol. II, 06-07-2004) 
CoL 83-84 

Disbanding of State Electricity Boards 
(Deb. 7, Vol. II. 13-07-2004) 
Col. 339-40 

Distorted Publications by Paklltln . 
(Deb. 8, Vol. II, 14-07-2004) 
Col 183 

Establishment of Institute of 
Seismological Reselrch 
(Deb. 18, Vol. Ill. 18-08-2004) 
Col 463 

Export of Sup' 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 111-!4 

Farmer's Land Acquired by 1000GAlU 
CNlC 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 22-23 



NAME INDEX 677 

Foodgraina Export PoUcy Multi purpose Nationallclentify Card 
(Deb. 6, Vol. II, 12-07-2004) (Deb. 17, Vol. III, 17-08-2004) 
Col. 198 CoL 14546 

Jiundt for Family Welfare Propamme in 
Five Year Pilns 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 162-70 

General Budget-2004-200S General 
Discuuion • Contd. 

Demands for Grants on Account -
(GaIal)lOO4-2005-Contd. 

Demands for Excess Grants - (General), 
2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
Col. SIS-II 

Geooration ofl'ower fi'om Weeds 
(Deb. 12, Vol. III, 20-07-2004) 
CoLI 17-20 

HandIOOm Industry 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 29 

Housea for Handicapped BPt 
(Deb. 9, Vol. II, 1S-07-2004) 
CoI.211-13 

Indo-Pak DO Level Talks 
(Deb. 7, Vol. II. 13-07-2004) 
Col. 315 

Irrigated Land 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 28-30 

Joint Operations IIIainIt Terrorism 
(Deb. I, Vol. II, 14-07-2004) 
CoL 84-85 

Launcbina ofCommWlication Satellite 
(Deb. I, Vol. II, 14-07-2004) 
Col 103-04 

MaIpncdceI in ewe 
(Deb. 11, Vol. III. 19-07-2004) 
CoL 92 

Mipldon to Fortip Countries 
(Deb. 13. Vol. III, 21-07-2004) 
'CoL9O-9l 

Need to stop further reducdon in Ihe import 
duty on Soda Ash 10 U to save the 
indigenous Soda Ash industry in 
Gujarat and other parts of tho COWItry 
(MUR377) 
(Deb. 13, Vol. Ill. 21-07-2004) 
Col. S()()'oI 

New Bio-Technology Policy 
(Deb. 1 I, Vol. III, 11-01-2004) 
CoI.llG-11 

New Commission for Welfare of 
Minorities 
(Deb. 19, Vol. III, 19-01-2004) 
Col. Il5-36 

Opening of Head Post Office 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 184-86 

Production in Powerlooms 
(Deb. S, Vol. II, 09-07-2004) 
Col. 229-30 

Production of Milk 
(Deb. I, Vol. II, 05-07-2004) 
CoL'8-,9 

Rehabilitation of Ex-Servicemen 
(Deb. 19, Vol. III, 19-01-2004) 
CoL'~ 

Review of Pradhan Manlri Gram Sadek 
Yojana 
(Deb. 9, Vol. II, J 5-07-2004) 
CoI.l3-31 

Rani Eleccrific:ation 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 319-26 

Rural'Housq and Rehabilltaion Scheme 
(Deb. 9, Vol. II, 1'·07.2004) 
Col. 1 ()().OS 

Space Research 
(Deb. 3, Vol. II, 07·07.1004) 
Col. 51-53 
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Toll Tax 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 200-0 I 

Tourist Cards for Foreign Tourists 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 188-90 

Use ofBio-Diesel in Trains 
(Deb. 19, Vol. III, 19-08-2004) 
CoI.26U9 

Visit oflndian Delegations Abroad 
(Deb. 3, Vol. II, 07-07-2004) 
Col 20S-1 S 

Va .. va, SIarI M ... ukhbb.i D. 

Fee in Private Medical Colleges 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 37-31 

Functioning ofSEBI 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 176 

Involvement of Senior Officials in 
Adulteration Rackets 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 45-46 

LPTIHPTNl..P1S 
(Deb. 24, Vol. IV, 26-01-2004) 
Col. 141-52 

Amendment in Labour Laws Malpractice in Allotment of Cases in 
(Deb. 16, Vol. III, 16-01-2004) Insurance Companies 
Col. 381 (Deb. 5, Vol. II, 09-07-2004) 

Bungling in Department of Food Col. 115 
(Deb. 6, Vol. 11, 12-07-2004) Non.DepositofEPFSharebyCompanies 
CoI.24Q.41 (Deb. 1, Vol. h, 05-07-2004) 

Computerised Booking Offices of Railway Col. 156-58 
Stations in Gujarat 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 99-106 

Opening of Post Offices 
(Deb. 23, Vol. IV, 25-08-2004) 
Col614-17 

Condition of National Hiahway Opening of Procurement Centres 
. (Deb. 23, Vol. IV, 25-08-2004) (Deb. 21, Vol. IV, 23-08-2004) 

Col. 531-39 Col. 183-86 
DDI AIR Programme 

(Deb. 14, Vol. III, 22-07-2004) 
CoI.183-8S 

Post Offices in Rural Areas 
(Deb. II, Vol. III, 18-08-2004) 
Col. 249-53 

Development of Cities 
(Deb. 17, Vol. lIl, 17-08-2004) QualityofFoodgrainProvidedfor/.AY 
Col. 78 (Deb. 16, Vol. III, 16-08-2004) 

Difficulties Faced by Co-operative 
Societies 
(Deb. 18, Vol. 111, 18-08-2004) 
CoI.SG-SI 

Education Loan 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 146-47 

Encroachment on Forest Land 
(Deb. II, Vol. Ill, 19-07-2004) 
Col. 103-04 

Col. 181-86 
Regulations for Medical Colleges 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 713 

Sensitive Posting for Tainted Officers 
(Deb. 16, Vol. Ill, 16-08-2004) 
Col. 360 

Settlement of Lands in Tribal Areas 
(Deb. 17 , Vol. III, 17-08-2004) 
C01.16S~ 



NAME INDEX 679 

Shift of Western Railway Zonal Office 
(Deb. 24, Vol. IV,· 26-08-2004) 
Col. 64-65 

s Smuggling of Silk from China 
(Deb. IS, Vol. III, 23-07-2004) 
Co1.3~ 

STD Facility 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 44445 

Strengthening of PDS 
(Deb. I, Vol. II, 05-07-2004) 
Col. 208-09 

Subletting of Government Accomrnodation 
(Deb. 17, Vol. Ill, 17-08-2004) 
Col. 180-81 

Waiting List for LPG Connections 
(Deb. 19, Vol. Ill, 19-08-2004) 
Col. 138-39 

Veerendra Kumar,·Shri M.P. 
Appointment of Commissions for STs 

(Deb. 17, Vol. III, 17-08-2004) 
CoI.IS8-59 

Auto Fuel Policy 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 637 

Drought Affected States 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 24 

Need to look into the health problems 
being faced by the people of Padre 
village in Kasargod districfof Kerala 
due to the presence of endosulfan 
pesticide in soil and water (MUR 377) 
(Deb. 13, Vol. 111,21-07-2004) 
Co1.505~ 

Railway Projects under in Abroad by 
Indian Railway Construction Company 
(Deb. 24, Vol. IV, 26-08-2004) 
CoI.2S~ 

Rehabilitation Package for Relocated 
People 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 266-68 

Relief Package for Farmers 
(Deb. S, Vol. II, 09-07-2004) 
Col. 43 

Situation arisina out of Shortage of Power 
in the Country (OUR 193) 
(Deb. 18, Vol.. III, 18-08-2004) 
Col. 561-64 

Venkatswamy, SllI't G 
CBllnquiry on PMT Leak Case 

(Deb. 17, Vol. III, 17-08-2004) 
Col. 114-15 

Joint Operation against Insurgents 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 391-92 

More Powers to Chief Justice 
(Deb. 20, Vol. VIII, 20-08-2004) 

Electrification of Railway Lines in Kerala Col. 99 
(Deb. 24, VoL IV, 26-08-2004) Police Officials Arrested 
Col. 136-37 (Deb. 12, Vol. III, 20-07-2004) 

Flood and Drought Situation in the Col. 235-38 
Country-(DUR 193) Purehase of A.K. 47 Assault Rifles 
(Deb. 16, Vol. III, 16-08-2004) (Deb. 12, Vol. III, 20-07·2004) 
Col. 629-31 Co\. 137 

Handloom Industry 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 30 

Rights Issue of Global Trust Bank 
(Deb. 20, Vol. VIII, 20·08~2004) 
CoI.284-8S 
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VeIl .... ., Sbri D. 
Need to implement Watershed 

Manapment Scheme in drouaht prone 
Tiruvannamalai and Dharmpuri 
diltricts of Tamil Nadu (MUR 377) 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 423-24 

Ve ....... Sbri Bhanu Pratap Sinp 
Connections to Wait Lilted Applicants 

(Deb. 3, Vol. II, 07-07-2004) 
Col. 146 

Demand and Supply of Power in UP 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 283-8S . 

a..v.tion ofVacaDciel'in North Central 
Railway 
(Deb. 9, Vol. II, I S-07·2004) 
CoI.SS 

Setting up of Post Offices 
(Deb. 3, Vol. II, 07-07-2004) 
CoI.8S"8 

Verma, Shri RaJnb 
Committee on Absence of Members from 

the Sitting of the HO,use - First 
Report-Laid 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 381 

Expansion ofParidha Thermal Power Plant Cost Audit Report 
(Deb. 2, Vol. II, 06-07-2004) (Deb. 20, Vol. VIII, 20-08-2004) 
CoI.23~37 Col. 92 

KendriyalNavoclaya Vidyalayas 
(Deb. 23, Vol. IV, 25 •. 08.2004) Delay in Sanctioning Loan 
CoI.2Q).64 (Deb. 10, Vol. I~ 16-07-2004) 

Merier ofBIftII'IS Bank with BoB 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 109-10 

Need to provide compensation to the 
Scheduled Caste people who lost their 
homes in a fire in Jei PrIkuh N ..... in 
Jalaun district, U.P. (MUlt 377) 
(Deb. I, Vol. II, 05-07-2004) 
Col. 279 

Col. 17 

Flood and Drought Situation in the 
Country-(DUIlI93) 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 574-76 

GoldlSilver Seized by RPF in Rajdhani 
Express 
(Deb. 24, Vol. IV, 26-08-2004) 
CoLJ41.49 Perm_ion for CBI Enquiry 

(Deb. 18, Vol. III, 18-08.2004) HDPCInterestRate 
Col. 149a50 (Deb. 20, Vol. VIII, 20.01-2004) 

Petrol Pumps and LPG Gu Aples to 
&onom.ically Backwards Upper Casta 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 129a30 

CoL321 
International Conference on UN and the 

NewTbreatl 
(Deb. 13, Vol. III, 21-07-2004) 

Power Generating Units in Uttar Pndesh Col. 14-15 
(Deb. 2, Vol. II, 06-07-2004) LislofEaentiai n.. ... . 
Col. 109-10 ..... .... 

-Railway Buclpt 2004-200' - Oeneral 
Dilcuuion and Demands for Grants 
onACCOld(Rlilwayl) 2004-2005 
(Deb. 7. Vol. n. 13-07-2004) 
CoL 643-44 

(Deb. 23, Vol. IV, 25-01-2004) 
CoLSOO-13 

Mercury Poisoning Threat to Capital 
(D.b. 11, Vol. ut, 19-07·2004) 
CoL 240-41 



NAME INDEX 681 

Railway Budget 2004-0S General 
Discussion and Demands for Grants 
on Account (Railways)-2004-0S 

• (Deb. 3, Vol. II, 07-07-2004) 
Col. 374-76 

Recruitment of Kashmiri Youth by 
Militants 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 110-11 

Release of Rabbits and Pigs into Sanjay 
Gandhi National Park 
(Deb. II, Vol.' III, 19-07-2004) 
Col. 126-27 

SAARC Communication Ministers' 
Conference 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 229-30 

TheftinPNB 
(Deb. 20, Vol. VIII, 20-0S-2004) 
Col. 223-2S 

Theft ofKVPs and NSCs 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 150-68 

Venna, Shri Ravl Prakash 
Activities of Bodo Militants 

(Deb. 7, Vol. 11, 13-07-2004) 
Col. 354 

Agreement oflndia and Iran on LNG 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 99-100 

Allocation of Funds to States under 
Panchayati Raj 
(Deb. 24, Vol. IV, 26-0S-2004) 
Col. 226-3 I 

Allotment of Land to Embassies 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 639 

Assessment of Water Level of Reservoirs 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 355 

Capacity ofMumbai Refinery 
(Deb. 24, Vol. IV, 26-08-2004) 
Col.30S 

Child Mortality Rate in Government 
Hospitals 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 32 

Claim Settlement System 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 91-92 . 

Creation of Separate Telangana State 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 166-67 

Crime Against Women 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 422 

Distribution of Power by Private Sector in 
Delhi 
(Deb. 12, Vol. III, 20-07-2004) 
CoI.13S 

Employment Generated in Organised 
Private Sector 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 378-82 

EU Restriction on Basmati Rice Export 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 16 

Expansion of Airports 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 129 

Exploitation ofMino.r Female 
(Deb. 23, Vol. IV, 2S-08-2004) 
CoJ.310-12 

Fee for Examination of Films by CBFC 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 235-37 

financial Package to J&K and UP 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 114 

Flood Affected States 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 216-20 

Flood and Drought Situation in the 
Country-(DUR 193) 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 637-39 
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Funds by Sports Authority of India 
(Deb. 21. Vol. IV, 23-08-2004) 
Col. 292-98 

Housing Scheme for Beedi Workers 
(Deb. 21, Vol. IV. 23-08-2004) 
Col. 136-37 

Human Trafficking 
(Deb. 16, Vol. III. 16-08-2004) 
Co1.374-76 

Identification of Mega Thermal Power 
Projects 
(Deb. 23, Vol. IV. 25-08-2004) 
Col. 383-86 

Indian Assistance for Resolving Maoist 
Problem 
(Deb. 8, Vol. II, 14-07-2004) 
Col 17 

Mughal Road in Jlirnmu and Kashmir 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 363 

National Reconstructions Crops Scheme 
(Deb. 16. VoL III. 16-08-2004) 
Co1.171-76 . 

National Sports Policy 
(Deb. 16. Vol. III, 16-08-2004) 
Col. 373-74 

New Pipelines for Transportation of 
Petroleum Products 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 353-56 

New System for Level Crossing 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 333-34 

Oil Refinery at Paradeep Port in Orissa 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 217 

Open Sky Policy 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 98 

Opening of Qutab Minar for Tourists 
(Deb. 19. Vol. III, 19-08-2004) 
CoL2S2 

Optimisation of Expenditure 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 114 

Policy for Products and Services to CPSE.s 
(Oeb. 19, Vol. III, 19-08-2004) 
Col.34749 

Power Plant by ONGC in Gujarat and 
Tripura 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 347 

Preventing Spread of Dengue 
(Deb. 18, Vol. III, 18-08.2004) 
Col. 44 I 43 

Railway Budget 2004-2005 - General 
Discussion and Demands for Grants 
on Account (Railways) 2004-2005 
(Deb. 7, Vol. II. 13-07-2004) 
Col. 464-66 

Reinclusion ofHaridwckand Vdham Singh 
Nagar in V.P. 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 279-80 

Removal of Official 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 292-93 

Reorganisation Commission 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 282 

Restoration of Export Benefits under 
DEPB to Steel Industries 
(Deb. 20. Vol. V III , 20-08-2004) 
Col. 103 

RuratSchool Sanitation Programme 
(Deb. ]9, Vol. III, 19-08-2004) 
Col. 45-52 

Setting up of Energy Parks 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 3941 

Setting up of Power Projects in Vttaranchal 
(Deb. 12, Vol. III, 20-07-2004) 
CoI.l74-?S 
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Setting up of Rural Building Centres 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 14-21 

Settjng up of Wheel and Axle Plant 
(Deb. 14. Vol. III, 22-07-2004) 
Col. 175·76 

Sex Rackets Operating in Delhi 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 273-74 

Vision Document 2020 in FCI 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 321-22 

Visit by PMs of Sri Lanka and Singapore 
(Deb. 23,Vo1. IV. 25-08-2004) 
Co1.7~ 

Verma, Shrimatl Usba 
Chanles in Lendina Norms 

(Deb. 1 S. Vol. I~I, 23-07-2004) 
Smugglin, of Children Col. 141-42 

(Deb. 16, Vol. III, 16-08-2004) CoalVideshMines 
Col. 21 1-12 (Deb. 10, Vol. II, 16-07-2004) 

Stabilisation Fund Col. 113-14 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 21 I 

Standing Committee on Urban 
Development- First and Second 
Report - Presented 
(Deb. 21. Vol. IV, 23-01-2004) 
Col. 438 . 

Starvation Deaths 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 19-90 

Target for Power Generation 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 395-96 

Threallo National Bird 
(Deb. 16, Vol. III. 16-01-2004) 
Col. 385-86 

Transfer Policy for K.V. Teachers 
(Deb. 17. Vol. III, 17-01-2004) 
Col. 162-63 

Unusual Sci~llllc and Tectonic Change 
(Deb. 18. Vol III. 18-08-2004) 
Col. 140-41 

Ul Status for I.adakh 
(Deb. 12, Vol. 111, 20-07-2004) 
Col. 228-29 

Consumption of Urea 
(Deb. 21. Vol. IV, 23-08-2004) 
Col. 140-44 

Crimes in Trains 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 423-26 

Diversification in Crude and Gas Shipping 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 292 

Flood Affected States 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 2 16-20 

Increase in Consumption of Natural Gas 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 194 

LNG Import Tenninal at Mangalore 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 174 

Petroleum Refining Capacity· in Public 
Sector 
(Deb. 14, Vol. III, 22-07-2004) 
Col. In 

Probe into Assassination of~iv Gandhi 
(Deb. 12, Vol. 111,20-07-2004) 
Col. 139 

Vacation ofKungla Fort Projects UnderCRF 
(Deb. 17, Vol. III, 17-08-2004) (Deb. 18, Vol. III, 18-01-2004) 
CuI. 309 Col. 178-10 
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Re-opening Consulates by India & 
Pakistan 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 114-15 

R~form in Power Sector 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 144 

ReimburscrnentAir Fare to Group A and B 
Employees 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 131-32 

Rural Electrification 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 289 

Transfer Policy for K.V. Teachers 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 162-63 

Viaod Kumar, Sbrl B. 
Accessibility for Disabled Persons 

(Deb. 19, Vol. III, 19-08-2~04) 
Col. n 

Allocation for Tourism Sector 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 38 

Assistance to Cooperative Banks 

Complimentary Membership 
(Deb. 11 , Vol. III, 19-07-2004) 
Col 163-66 

Cost of Surgeries 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 45-46 

Crash of Aircrafts 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 40-44 

Criteria for Assistance to NGOs 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 433-S4 

Decline in Core Sector Industries 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 294-95 

Employment Exchanges 
(Deb. 16, Vol. 1Il, 16-08-2004) 
Col. 345-47 "-

Employment to Trainees 
(Deb. 12, Vol. Ill. 20-07-2004) 
Col. 239-40 

Eradication of Cancer 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 45-48 

(Deb. 10, Vol. II, 16-07-2004) Expansion ofDPEP 
Col. 56 (Deb. 23, Vol. IV, 25-08-2004) 

Bank Loan to Poor and Unemployed I Col. 32 
(Deb. 15, Vol. III, 23-07-2004) I Expenditure on Research and 
Col. 261-76 Development • 

Benefits to Disabled Persons (Deb. 23, Vol. IV, 25-01-2004) 
(Deb. 9, Vol. II, 15-07-2004) CoI.66I-69 
CoI.4()4.()7 

Birth and Death Rates 
(Deb. 23, Vol. IV, 25-0'-2004) 
Col 763-68 

Cattle Research Centres 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.I.S-86 

Compensation by Railways 
(Deb. 24, Vol. IV, 26-01-2004) 
Col 62-63 

Export of Onions 
(Deb. 5, Vol. II, 09-07-2004) 
Co1.94-9S 

Export Promotion Schemes 
(Deb. 10, Vol. 11, 16-07-2004) 
Col. 174-75 

Financial Crisis faced by States 
(Deb. 5. Vol. II, 09-07-2004) 
CoI.I~1 
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Food Processing Training Centres 
(Deb. 1, Vol. II, OS-07-2004) 
Col. 203-05 

Foreign Assistance to NGQs 

Low Growth Tax Ratio in Comparison of 
(D» 
(Deb. 10, Vol. II, 16-07-,;!004) 
Col. 223-24 

(Deb. 7, Vol. II, 13-07-2004) Misuse of Rail Tickets 
Col. 342-S0 (Deb. 9, Vol. II, 15-07-2004) 

Foreign Language Teaching Institutes Col. 295 
(Deb. 12, Vol. III, 20p 07-2004) National Policy for FPI 
Col.1S7-51 (Deb. 21, Vol. IV. 23-01-2004) 

Free Education to Girl Students Col. 74-75 
(Deb. 17, Vol. III, 17-01-2004) 
Col. 41 1-12 

Free of Cost Foodarains under SGRY 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 112-11 

Freezing of Assets of Terrorists 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 96-103 

Hydel Power Generation 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 232-33 

Identification ofBPL Families 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 95-96 

Import RCltrietions 
(Deb. S, Vol. II, 09-07-2004) 
Co1.218-19 

Insurance Scheme for BPL 

National Policy on Prohibition of Liquor 
Consumption 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 322-23 

Need to provide adequate financial 
assistance to the Government of 
Andhra Pradesh fOJ implementing 
schemes for the welfare of Backward 
Classes (MUR 377) 
(Deb. 6, Vol. II, 12-07-2004) 
CoI.416 . 

Need to provide financial assistance to 
the Government of AndJu1. Pradesh for 
developing the infrastructure for 
'Model Residential Schools' meant for 
the Welfare of India (MUR 377) 
(Deb. 24, Vol. IV, 26-88-2004) 
Col. 396 

(Deb. 5, Vol. II, 09-07-2004) PayParityforEmployeesofEPFO 
Col. 202-04 (Deb. 6, Vol. II, 12-07.2004) 

Irregularities in Implementing Pulse Polio 
Programme 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 227-21 

Kargil Conflict 
(Deb. 14, Vol. Ill, 22-07-2004) 
Col. 189-91 

Col. 276-n 
PCOs in Country 

(Deb. 23, Vol. IV, 25-08-2004) 
Col. 443-44 

Power Generation ftom Suprcane 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 278 

Licence for Cellular Telephone Operators Private Players in Insurance Sector 
(Deb. 23, Vol. IV, 25-01-2004) (Deb. 20, Vol. VIII, 20-08-2004) 
Col. 627-30 Col. 175-76 

Loss to NTPC due to SEBs 
(Deb. 2, Vol. II, 06-07-2004) 
...... 1.21142 

Production of Khadi 
(Deb. 8, Vol. II, 14-07-2004) 
Col 141-42 
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Production of Milk in A.P. 
(Deb. I, Vol. II, 05-07-2004) 
Col. 69-70 

Production of Pulses 
(Deb. II, Vol. 111, 19-07-2004) 
Co1.319-20 

Production of Pulses, Cereals, Oilseeds 
(Deb. II, Vol. III, 19-07-2004) 
CoI.2SIJ~ 

SKO Dealership to Widows/SC/ST 
Candidates 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 188-89 

Telephone Connections under 
Discretionary Quota 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 202-04 

Transportation of Cargo 
(Deb. 3, Vol. II, 07-07-2004) 

Project Tiger Col. 199 
(Deb. 21, Vol. IV, 23-08-2004) Trealment of AIDS Patients 
Co1.2S2-S6 (Deb. 18, Vol. III, 18-08-2004) 

Projects Delayed due to Imposition of Col. 387-88 
Sanctions 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 334 

Proposal for Rehabilitation ofTribals 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 332-33 

Report of National Commission on 
Population 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 80-81 

Reservation Policy ofSC/ST in the Ninth 
Schedule 

Use oflmported 011 
(Deb. I, Vol. II, 05-07-2004) 
Col. 134 

Utilisation of Passenger Capacity in 
Rajdhani Express 
(Deb. 9, Vo~ II, 15-07-2004) 
Col. 189-90 

Vocational Courses 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 96-100 

Vlnndra Kumar. Shri 

(Deb. 3. Vol. 
Col. 142-43 

Allocation for Special Component Plan 
II, 07-07-2004) (Deb. 9, Vol. II, 1 S-07-2004) 

Col. 137-39 
Safety of Airports Backlog of Civil Cases 

(Deb. 5, Vol. II, 09-07-2004) (Deb. 10, Vol. II, 16.07-2004) 
Col. 71 CoI.2S4-SS 

Schemes for Development ofTribals 
(Deb. 11, Vol. III, 17-08-2004) 
Col. 253-54 

Seminars and Training Organised by Small 
Industries Service Institute 
(Deb. 8, Vol. II, 14-07-2004) 
Col. 228-29 

Setting up of Centres of Excellence in 
Higher Education Sector 
(Deb. 17, Vol. 111,17-08-2004) 
Col. 79-81 

Bina River Irrigation Project of Madhya 
Pradesh 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 199 

Common Admission Test 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 143-44 

. Compa."1ies Registered with Technology 
Parks 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 147-48 



NAME INDEX 617 

Container Terminal at Jawaharlal Nehru . Launching ofConununication Satellite 
Port Trust (Deb. I, Vol. I~ 14-07-2004) 
(Deb. I, Vol. II, 14-07-2004) Co1.103~ 

Col. 258-59 Life Saving Medicines in CGHS 
Cultural University 

(Deb. 7, Vol. (I, 13-07-2004) 
Col. 340 

Drop-out Rates 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 329-31 

Entrance of ONGC into Crude and Gas 
Shipping 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 2S I-52 

Export of Leather and Leather Items 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 171-79 

External Debt 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 207-08 

Health SchemellProgrammes 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 63 

Hospitals of SAIL 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 161-64 

Illegal Migrants 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 258-74 

Indo-Brazil Trade 
(Deb. 15, Vol. III, 23-07-2004) 
Co1.103~ 

Indo-Japan Economic Co-operation 
(Deb. 10, Vol. II, 16-07-2004) 
Col. 236 

International Guaranteee for Gas Pipelines 
passing through Pakistan 
(Deb. 14, Vol. IIf, 22-07-2004) 
Col. 236-37 

Introduction of New Courses of 
Environmental Studies 
(Deb. 2, Vol. II, 06-07.2004) 
Col. 305-06 

(Deb. 3, Vol. II, 07-07-2004) 
CoI.44-4S 

Modernisation of Telecommunication 
System 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 217-14 

National Goitre ConU'OI Proaramme 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 206 

Need to accord clearance to Beena river 
lnigation Project in Sagar Parliamentary 
Constituency of Madhya Pradesh 
(MUR311) 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 413 

Ongoing Irrigation Projects 
(Deb. I, Vol. II, 05-07-2004) 
Col. 149-52 

Performance of Central Public Sector 
Enterprises 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 413-14 

Perfotmance ofRRBs 
(Deb. 5, Vol. II, 09-07-2004) 
CoL 12-37 

Power Crisis 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 61-72 

Price of LancWBuildinpIFlats Built by 
DDA 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 319 

Production and Export ofTea 
(Deb. S, Vol. II. 09-07-2004) 
Col. I 73-7!! 

Production ofKharifCrops 
(Deb. 21. Vol. IV, 23-01-2004) 
CoL 399-400 
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Progress Made in the Refinery at Bina, 
Madhya Pradesh 
(Deb. 14, Vol':" III, 22-07-2004) 
Col. 216-17 

Scheme for Welfare ofFll'llleI'S 
(Deb. 1, Vol. II, 05-07-2004) 
Col. 248-49 

Setting up ofPrillUll)' Health Centres 
Promotion of Sports and Games amona (Deb. 3, Vol. II, 07-07-2004) 

Policemen Col. 155-58 
(Deb. 23, Vol. IV, 2S-08-2004) Setting up of Wind Energy Parka 
Col. 344 (Deb. 7, Vol. II, 13-07-2004) 

Rail Projects in Madhya Pradesh Col. 270-71 
(Deb. 14. Vol. III. 22-07-2004) Shortage of Specialist Doctors 
CoI.lSUO (Deb. 3, Vol. II, 07-07-2004) 

Raja Chelliah Committee Repon Col. 29-30 
(Deb. 20, Vol. VIIl, 20-08-2004) 
Co1.l41 Situation in Iraq (OUR 193) 

(Deb. 2. Vol. II. 06-07-2004) 
Col. 519-21 . Recovery of Non';'Performinl Assets 

(Deb. 10, Vot II. 16-07-2004) 
Col. 241-44 Storage Godowns 

R.ebabilitation of affected persons of Indira 
Gandhi Nahar Project 
(Deb. 21, Vol. IV. 23-08-2004) 
Col. 2 ..... 9 

Restructure ofPSEs 

(Deb. I, Vol. 
Col. 23-S6 

II, 05-07-2004) 

T and 0 Losses '. 
(Deb. 2. Vol. II. 06-07-2004) 
CoL2S6-60 

(Deb. 14, Vol. III, 22-07-2004) To Revamp Working of Self Help OroUPI 
Col. 17 (Deb. 9, Vol. II. 15-07-2004) 

Return ofIndians from Iraq C01.2S6-S8 
(Deb. 23, Vol. IV, 25-01-2004) TourismDevelopmentinMlldhyaPradesh 
Col.637-38 (Deb. I, Vol. II. 05-07-2004) 

Review of Atomic Energy Act Col. 143-4S 
(Deb. 13. Vol. III. 21-07-2004) TouristlnformationCentrcs 
CoI.IS2 (Deb. 11. Vol. III, 19-07-2004) 

Revival of Domestic lDdustries CoLI 13 
(Deb. S, Vol. II, 09-07-2004) ViI!aaePublicTelephoae 
Col. 219-22 (Deb .•• Vol. U. 14-07-2004) 

Revival of Traditional Rain Water Col. 115-18 
Harvestina System Vasakhapatruun Steel Plant 
(Deb. 11, Vol. III, 19-07-2004) (Deb. 12, Vol. III. 20-07-2004) 
CoL 224-2S Col. 253-SS 

Sale ofPelroI in Open Markets in States VRS for Government Employees 
(Deb. 9; Vol. II. 15-07-2004) (Deb. 18, Vol .. Ill. 18-08-2004) 
CoL 339-40 CoL 316 

$Cherne for Weavers Welfire ofBeedi Workers 
~~~O. Yolo II. 16-0~:,,2004) (Deb. I, Yolo II. 05-07-2004) 

Col.217-.1 
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Widenina of Dis peri ties 
(Deb. 23, Vol. IV, 25 .. 08-2004) 
CoI.S93-99 

Youth Holtels 
(Deb. 11, Vol. III, 19-07-2004) 
Col. 273-76 

Vlruplklhappa, Sbrt K. 
Employment Opportunities to drought 

affected Persons 
(Deb. 21, Vol. IV, 23-08·2004) 
Col. 127·28 

Report of New Project of Railway Lines 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 70-71 

va_vall, SbrtArlllla K .... r 
Flood and Drought Situation in the 

Country-(DUR 193) 
(Deb. 16, Vol. III, 16·08·2004) 
Col. 624-2S 

Introduction ofDirec:t to Home Service 

Need to link Bhiwadi and Rewari towns 
through a broad lillie l'Ii1way li1Ic 
(MUR377) 
(Deb. 18, Vol. III, 18-01·2004) 
CoI..508-09 

Need to provide for ItOppqe of AIhrMI 
Express at Rajgarh RailWay Stalion in 
Rajuthan (MUR377) 
(Deb. 21, Vol. IV, 23-08·2004) 
Col. 446 ... 7 

Railway Budget 2004·200S - General 
Discussion and Demands for Grants 
on Account (Railways) 2004·200.5 
(Deb. 7, Vol. II, 13·07-2004) 
Col. 647 ... 8 

Yadav, Prot Ram Gopal 

Backward Districts 
(Deb. 3, Vol. 11, 07·07·2004) 
Col. 14 

(Deb. 19, Vol. III. 19·08·2004) Drought Affected States 
Col. 7 (Deb. 16, Vol. III, 16.08.2004 ) 

Railway Budget 2004·200S - General 
Discussion and Demands for Grants 
on Account (Railways) 2004·200S 
(Deb. 7, Vol. II, 13·07.2004) 
Col. 630-31 

Wa,hmare, Sbrl Suresb 
Minimum Support Price of Con on 

(Deb. I, Vol. II, OS·07·2004) 
Col. 87-88 

Pending ROB in Wardha 
(Deb. 9, Vol. II, 1 S·07·2004) 
Col. 199·200 

Vidal', Dr. Kann Sinlh 
General Budget·2004·200S General 

Discussion - Contd. 
Demands for Grants on Account - , 

i (General) 2004·200S - Contd. ' 
Demands for Excess Grants· (General), 

2001·2002 
(Deb. 12, Vol. III, 20·07·2004) 
CoI.SI7"'8 

Col. 26-27 
Need to lay a new railway line between 

Gajraula and Sambhal in Uttar Pradesh 
(MUR377) 
(Deb. 19. Vol. III, 19·08·2004) 
Col. 422 

Promotion of Agro and Rural Industries 
(Deb. 8, Vol. II, 14·07·2004) 
CoI.}1 

Removal of Governors of four States on 
the basis of their ideology (OUR) 93) 
(Deb. 6, Vol. II, 12·07·2004) 
Col. 48G-S4 

Situation arising out of shortage of power 
in the country (DUR 193) 
(Deb. 17, Vol. III, 17·08·2004) 
CoI.S27·31 

Situation in Iraq (DUR 193) 
(Deb. 2, Vol. II, 06·07·2004) 
CoI.S02-G7 
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Vaclav, Sbrt AkbUesb 
Manufacturing of Rail Engines by BHEL, 

Jhansi 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 153 

V.dav, Sbrt Aalrudb Prasad 1I!as Sldbu 
Adventure Tourism 

(Deb. 16, Vol. III, 16-08-2004) 
CoL4S7-58 

Construction Activities around Protected 
Monuments 
(Deb. 19, Vol. III, 19-08-2004) 
Col 148-49 

Consumer Awareness among Children 
(Deb. 21, Vol. IV, 23-08-2004) 
CoL 276-77 

Convenion of Salt Water into Drinking 
Water 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 743-4S 

Development of New Satellite Cities 
Around Metropolitan Cities 
(Deb. 12, Vol. III, 20-07-2004) 
'::01.99-100 

Foreign Channels 
(Deb. 14, Vol. III, 22-07-2004) 
Col. 76 

Freedom to Oil Companies to Revise Price 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 359-60 

Global Trust Bank 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 43-45 

Highway Projects 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 394-422 

Hike in Crude Oil 
(Deb. 19, Vol. III, 19-08-2004) 
CoI.231-32 

Housing Sch.me for Beedi Workers 
(Deb. 21, Vol. IV, 23.-08-2004) 
Col. 136-37 

India-UK Agreement " 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 210 

Invention of Vaccine for AIDS 
(Deb. 18, Vol. III, 18-08-2004) 

Effect of Scanty Rainfall on Crops Col 334-36 
(Deb. 16, Vol. III, 16-05-2004) Linking of all Central Libraries 
Col. 485-86 (Deb. 24, Vol. IV, 26-08-2004) 

Enforcement of Environmental Laws 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 192-93 

FireinHIL 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 143-44 

FirelBlut in Ordinance FactorieslDepots 
(Deb. 19, Vol. III, 19-08-2004) 
CoI.162~ 

Flood and Drought Situation in th. 
Country-(DUR 193) 
(Deb. 16, Vol. III, 16-08-2004) 
Col.64142 

Food Parks 
(Deb. 16, Vol. III, 16-08-2004) 
Col. 285-17 

Col. 248 

Modernisation ofR.fineries of Kenya and 
Yemen 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 232-33 

Mughel Road in Jammu and Kashmir 
(Deb. 18, Vol. JII, 18-08-2004) 
Col. 363 

Multi purpose National Identity Card 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 145-46 

Need to modernize the aerodrome at 
Gopalganj, Bihar(MUR 377) 
(Deb. 9, Vol. II, 15-07-2004) 
Co1.45J 
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Need to provide a financial package to Unusual Seismic and Tectonic Change 
the Government of Bihar for rendering (Deb. 18, Vol. III, 18-08-2004) 
assistance to the people affected by Col. 140-41 
floods in the State (MUR 377) 
(Deb. 19, Vol. JII, 19-08-2004) Vacancies ofTeaching and Non-Teaching 
Col. 422-23 Staff 

(Deb. 17, Vol. III, 17-08-2004) 
Need to send a central team to Bihar to Col. 321-24 

assess the damage caused by recent 
floods and provide relief to the affected Visit by PMs of Sri Lanka and Singapore 
people (MUR377) (Deb. 23. Vol. IV, 25-08-2004) 
(Deb. 12. Vol. III. 20-07-2004) Col. 706-09 
Col. 327 Vadav, Shri Baleshwar 

Objections of Cellular Operators Need to take steps for promoting industrial 
(Deb. 23. Vol. IV, 25-08-2004) developmentandre-openingtheclosed 
Col. 463-64 Padrauna Sugar Mill in Gorakhpur. 

Rated Capacity of Steel Plants" Eastern Uttar Pradesh (MUR 377) 
(Deb. 23. Vol. IV. 25-08-2004) (Deb. 16, Vol. III. 16-08-2004) 
Col. 161-62 Col. 547-48 

Refining Cost of Oil Products Vadav, Shri Dha. Chandra 
(Deb. 24. Vol. IV. 26-08-2004) Need for repair and double-Ianing of road 
Col. 76-77 between Bidharghat" and Karmaini in 

Restoration and Upkeeping of Heritage Khalilabad Parliamentary Constituency. 
Monuments U.P.(MUR377) 
(Deb. 14, Vol. 111, 22-07-2004) (Deb. 3, Vol. II. 07-07-2004) 
Col. 77-82 Col. 329-30 

Restoration of Export Benefits under Need to take remedial steps to check the 
DEPB to Steel Industries erosion caused by rivers in Khalilabad 
(Deb. 20, VOl. VIII, 20-08-2004) Parliamentary Constituency, Uttar 
Col. 103 Pradesh 

Revision of Strategy by Indian (Deb. 9, Vol. II, 15-07-2004) 
Manufactures Col. 452 
(Deb. 20, Vol. VIII, 20-08-2004) Vadav,ShriChandraPalSinah 
Col. 141-42 Need to provide compensation to 

Study on Resources in Indian Ocean displaced land owners of Raj ghat Dam 
(Deb. 13. Vol. III, 21-07-2004) Project in Jhansi Parliamentury 
Col. 117 Constituency, U .P. (MUR -:. 77) 

Target for Power Generation (Deb. 8, Vol. II, 14-07-2004) 
(D"eb. 17, Vol. Ill, .7-08-2004) Col. 349 
Col. 395-96 I I idaV, Shri Devendra Prasad 

Unclaimed Deposits in Banks 
(Deb. 15, Vol. III, 23-07-2004) 
Col. 70-71 

Assistance to Power Projects in Nepal 
(Deb. 17, Vol. Ill, 17-08·2004) 
Col. 35-38 
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Calling Attention to Matter of Urgent 
Public Importance (CA) 
(Deb. II, Vol. III, 1I~01-2004) 
Col. 495 

Child Mortality Rate in Government 
Hospitals 
(Deb. II, Vol. III, 11-01-2004) 
Col. 23 

Fixation of Minimum Support Price 
(Deb. 6, Vol. II, 12-07-2004) 
CoL 27 

Flood and Drought Situation in the 
Country---(DUR 193) 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 561-74 

General Budget-2004-2005-General 
Discussion - Contd. Demands for 
Grants on Account - (General) 2004-
2005 - Contd. Demands for Excess 
GrardI-(Gencral),2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
Co1.364-72 

Indian Assistance for Resolving Maoist 
Problem 
(Deb. I, Vol. II, 14-07-2004) 
Col. 11-19 

FloocIsituation in Bihar and~Sub) 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 423 

Removal of Governors of four States on 
the basis of their ideology (DUR 193) 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 414-91 

Recovery ofIncome Tax Arrears 
(Deb. 20, Vol. VIII, 20-01-2004) 
eo"t.23-24 

Referring of Ashoka Paper Mills to BIFR 
(Deb. 20, Vol. VIII, 20-01-2004) 
Col. 173-75 

Reservation for SCslSTs and Backward 
Communities in Private Sector (Res.) 
(Deb. 5, Vol. II, 09-07-2004) 
CoI.35().S4 

Standing Committee on Food Consumer 
Aft'airs and Public Distribution - First 
and Second Reports - Presented 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 796-97 

Transmission of Contract of VSNL and 
State owned GAIL 
(Deb. 14, Vol. Ill, 22-07-2004) 
Col. 9 

V.dlv,SIII'I Glrldlaart 
Closure of Polluting Industries in Delhi 

(Deb. 6, Vol. II, 12-07-2004) 
Col. 242 

Committee on SEBs 
(Deb. 23, Vol. IV, 25-01-2004) 
Col. 249 

Construction of Godowns 
(Deb. 21, Vol. IV, 23-01-2004) 
Col. 79-80 " 

Controlling of River Pollution 
(Deb. 16, Vol. Ill, 16-01-2004) 
Col. 46-66 

Cooking Gas in Rural Areas 
(Deb. 19, Vol. Ill, 19-01-2004) 
Col. 140-41 

Corruption in Public Sector Banks 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 1-10 

Demand and Import of Fertilizers 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 170-84 

Flood Control in States 
(Deb. 16, Vol. Ill, 16-01-2004) 
Col. 473-74 

Funds for National Highways in Bihar and 
Andhra Pradesh 
(Deb. 23, Vol. IV, 25-01-2004) 
Col.60S-06 

Industrially Backward Rural Areas 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 49S-97 
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Livestock Census 
(Deb. 16, Vol. III, 16-08 -2004) 
Col. 290-92 

Migration of Youth from Rural Areas 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 88-89 

Opening of Post Offices 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 254-59 

Post Offices in Rural Areas 
(Deb. 23, Yol. IV, 25-08-2004) 
Co1.419-21 

Quality of Food grains in PDS 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 356 

Review of Centrally Sponsored Schemes 
(Deb. 3, Vol. II, 07-07-2004) 
C.oI. ) 78-82 

Vadav, Shri KaU .... N.th Sillib 
Agriculture Income in Tax Net 

(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 302-03 

Anns Licence 
(Deb. 23. Vol. IV, 25-08-2004) 
Col. 240-44 

PDS Shops 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 154-56 

Recommendation for Downsizing 
Strength ofGovemment Employees 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 104-05 

Vadav, Shri M. Anjan Kumar 
Construction of Additional Floors in 

Existing Buildings 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 259-60 . 

CO!1version into Electronic Exchanges 
(Deb. 18, Vol. III, 18-08-2004) 
Col.310 

Criteria for Allocation of Funds under 
PMRY 

• (Deb. 18, Vol. III, 18-08-2004) 
Col. 39-40 

Development of Cities 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 78 

Education Loan 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 146-47 

Expenditure incurred on Medical 
Education 
(Deb. 23. Vol. IV, 25-08-2004) 
Col. 566-67 

Funds for National Highways in Bihar and 
Andhra Pradesh 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 605-06 

Funds for Welfare Schemes 
(Deb. 19, Vol. 111, 19-08-2004) 
Col. 84-94 

Industries Set up in the Post Liberalisation 
Period 
(Deb. 20, Vol. VIII. 20-08-2004) 
Col. 230-34 

Insufficient Storage Facility 
(Deb. 21, Vol. IV, 23-08-2004) 
Col.3S3 

Irregularities in Sanctioning of Loan to 
Fanners 
(Deb. 20, Vol. VIII. 20-08-2004) 
Col. 54 

LPTIHPTNLPTs 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 148-S2 

Need to Classify Hyderabad as Category 
• A' City (MUR 377) 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 447 

Old Foodgrains Stock 
(Deb. 16. Vol. III, 16-08·2004) 
Col. 78-79 
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Pending Passport Applications..in Andhra \ Poverty Alleviation 
Pradnh (Deb. 2. Vol. II. 06-07-2004) 
(Deb. 18. Vol. III. 18-08-2004) Col. 3-12 
Col. 445-46 I Remunerative Price to Farmers 

Posts and Telegram Facilities in Andhra (Deb. I. Vol. II. 05-07-2004) 
Pradesh I Col. 255-58 
(Deb. 18. Vol. III. 18-08-2004) I Rural Electrification 
Col. 265-66 I (Deb. 2. Vol. II. 06-07-2004) 

Recovery of dues by BSNL i Co1.319-26 
(Deb. 23, Vol. IV. 25-08-2004) Vadav,Shri Paru Nath 
Col. 709-10 

Crop Insurance Scheme 
Rehabilitation of Ex-Servicemen (Deb. 16, Vol. III, 16-08-2004) 

(Deb. 19, Vol. IH, 19-08-2004), Col. 252-54 
Col. 59-66 I De-Licence of Drugs Sector 

STDFacility I (Deb. 23, Vol. IV. 25-08-2004) 
(Deb. 18, Vol. III. 18-08-2004) CoI.265-66 
Col. 44445 I 

Subletting of Government Aceonvnodation 
(Deb. 17. Vol. .111. 17-08-2004) 
Col. 180-81 

VadlV, Sbri Mltl'lscn 
Closing Down of Cottage Industries 

(Deb. 23. Vol. IV, 25-08-2004) 
Col. 583-86 

DetoxifYing Process in Education 
(Deb. 2. Vol. II, 06-07-2004) 
CoI.2SO-SI 

General Budget-2004-200S General 
Ditoeussion - Contd. 

Demands for Grants on Account -
(General) 2004-200S - Contd. 

Demands for Excess Grants - (General), 
2001-2002 
(Deb. 12, Vol. 111, 20-07-2004) 
CoI.S00-02 

Internal Security 
(Deb. 2, Vol. 11. 06-07-2004) 
Col. 234 

Olympic Torch Relay 
(Deb. I, Vol. II, 0~-07-2004) 
Col. 14 

General Budget-2004-2005 General 
Discussion - Contd. 

Demands for Grants ~ Account-
(General) 2004-2005 - Contd. 

Demands for Excess Grants - (General), 
2001-2002 
(Deb. 12, Vol. III, 20-07-2004) 
Col. 521-23 

Need to construct a new bridge on river 
Gomti at Jaunpur, Uttar Pradesh (MUR 
371) 
(Deb. 13, Vol. III, 21-07-2004) 
Col. 503 

Railway Budget 2004-200S - General 
Discussion and Demands for Grants 
on Acc::ount (Railways) 2004-200S 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 620-22 

Recruitment of AnchorsIReporters on DO 
News 
(Deb. 19, Vol. Ill, 19-08-2004) 
CoI.214-1S 

Setting up of Gas and Coal based Plants 
(Deb. 11, Vol. III, 17-08-2004) 
Col. 301-04 
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Subsidy to Beedi Workers for Houle 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 23S-38 

Violation of Labour Laws 
(Deb. 21, Vol. IV, 23-08.2004) 
Col. 42S·26 

Withdrawal oflmport Duty on Petrol and 
Diesel 
(Deb. 24, Vol. IV, 26-08-2004) 
Col.l64-6S 

V.dav, Sllri Ram Kripal 
Allocation for ICAR 

(Deb. II, Vol. III. 19-07-2004) 
Col. 9-10 

Allotment of Land to Nursing Homes in 
Delhi 
(Deb. 7. Vol. II. 13-07-2004) 
Col. 279-81 

Appointments in Delhi University 
(Deb. 12. Vol. III. 20·07·2004) 
Col. 116-17 

Attendance of Labourers in FCI 
(Deb. 16, Vol. III, 16·08-2004) 
Col. 336 

Ban on the Sale of Cosmetics 
(Deb. 3, Vol. II, 07-07-2004) 
Co1.10I~2 

CBllnquiry in Bungling 
(Deb. 11. Vol. III, 19·07·2004) 
CoI.IS3·S4 

Child Mortality Rate in Government 
Hospitals 
(Deb. 18, Vol. III. 18-08·2004) 
Col. 22·23 

Companies under Search and Seizure 
(Deb. 20, Vol. VIII. 20-08·2004) 
Col. 163-64 

Construction of Additional Floors in 
Existing Buildings 
(Deb. 23, Vol. IV, 25·08·2004) 
CoI.2S9-60 

Construction of Godowns 
(Deb. 21, Vol. IV, 23-08·2004) 
Col. 79-80 

Corruption in Parcel Booking Offices 
(Deb. 19, Vol. Ill. 19.08·2004) 
CoI.2~S 

Delay in Sanctioning Loan 
(Deb. 10, Vol. II, 16·07·2004) 
Col. 3-18 

Dues from Private Airlines 
(Deb. 5, Vol. II, 09-07-2004) 
CoI.I~7 

Expenditure on Setting up of Fertilizers 
Plants Abroad 
(Deb. 17, Vol. III, 17-08·2004) 
Col. 158 

Faulty Telephone Services ofMTNL 
(Deb. 18, Vol. Ill, 18-08-2004) 
Col. 134-35 

Flood and Drought Situation in the 
Country-(DUR 193) 
(Deb. 16. Vol. III, 16-08-2004) 
Col. 62S·27 

Flood Control in States 
(Deb. 16, Vol. III, 16-08-2004) 
CoI.473·74 

Foreign Visits of Officers 
(Deb. 16, Vol. III, 16·08·200'4) 
CoI.474-76 

Funds for National Highways in Bihar and 
Andhra Pradesh 
(Deb. 23, Vol. IV, 2S·08·2004) 
CoI.60S~ 

General Budget-2004·200S General 
Discussion - Conld. 

Demands for Grants on Account -
(General) 2004-200S - Centd. 

Demands for Excess Grants - (General), 
2001·2002 
(Deb. 12, Vol. Ill, 20-07-2004) 
Col. 472-76 
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Hawala Transactions 
(Deb. 1 S, Vol. III, 23-07-2004) 
Col. 11-19 

Housin, for All Programme 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 40-48 

ICAR 
(Deb. 16. Vol. III. 16-08-2004) 
Col. 68 

Income from Serials 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 233-34 

Opening of Post Offices 
(Deb. 18, Vol. III, 18-08-2004) 
Col. 254-59 

Pending Welfare Schemel 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 141 

Pollution by Miniq Activity 
(Deb. I, Vol. II, 05-07-2004) 
Col. 96 

Post Offices in Runl Area 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 419-21 

Imsuiarities in Public Sector Enterprilea Private Agencies for Rail Reservation 
(Deb. 19, Vol. III, 19-08-2004) (Deb. 14, Vol. III, 22-07-2004) 
Col. 172-73 Col. 28-29 

Irregularities in Sanct!oning of Loan to 
Farmers 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. 54 

Irregularities in the Purchase of Drugs 
UnderCGHS 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 273-74 

Labour Laws 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 241 

Land Erosion 
(Deb. I, Vol. II, 05-07-2004) 
Col. 90-94 

Livestock Census 
(Deb. 16, Vol. III, 16-08-2004) 
CoI.29()..92 

Migration of Youth from Rural Areas 
(Deb. 9. Vol. 11. 15-07-2004) 
Col. 88-89 

Need to set up an All India Institute of 
Medical Sciences at Patna, Bihar and 
make it functional at the earliest (MUR 
377) 
(Deb. 17, Vol. III, 17-08-2004) 
Co1.502-G3 

Private Hospitals 
(Deb. 13, Vol. III, 21-07-20(4) 
Col. 432· 

Quality of Food grains in PD~ 
(Deb. 21, Vol. rv, 23-08-2004) 
Col. 356 

Railway Budget 2004-05 -- General 
Discussion and Demands for Grants 
on Ac:count - (Railways) 2004-05-
contd. 
(Oct;. S, Vol. II. 09-07-2004) 
Col. 316-23 

Red Beacons Vehicles 
(Deb. 17, Vol. Ill, 17-08-2004) 
Col. 152 

Reducina Prices of Computers 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 193-94 

Regulations for Medical Colleges 
(Deb. 23, Vol. IV. 25-08-2004) 
Col. 713 

Report of National Commission on 
Agricultural Labour 
(Deb. I. Vol. II, 05-07-2004) 
Col. 110-11 
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Resource Utilisation by Growth Centres \ Railway Budget 2004-2005-General 
(Deb. IS, Vol. III, 23-07,·2004) Discussion and Demands for Grants 
Col. 149-58 on Account (Railways) 2004-2005 

Review of Centrally Sponsored Schemes 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 178-82 

Road Accidents 
(Deb. 13, Vol. 111,21-07-2004) 
Col. 63-64 

Schemes for providing Jobs to Youths 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 242-48 

Sick Industrial Units 
(Deb. 20, Vol. VIII, 20-08-2004) 
CoI.2~s 

Situation arisin& out ofshortqe of power 
in the country (OUR 193) 
(Deb. 17, Vol. III, 17-08-2004) 
Col. 576-79 
(Deb. 18, Vol. Ill, 18-08-2004) 
Col. 524-28 

Strengthening of PDS 
(De~ I, Vol. II, 05-07-2004) 
Col. 208-09 

Ylday, Shrl Sita Rim 
Concessional Telephone Exchanle 

Facility to Senior Citizens 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 710-1 I 

Government Accommodations LyinS 
Vacant in Delhi 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 227-30 

Infiltration in Jammu and Kashmir 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 99-101 

Publication of Foreign Newspapers 
(Deb. 19, Vol. III, 19-08-2004) 
Co\. 289--92 

(Deb. 7, Vol. II, 13-07-2004) 
Col. 549 

v.IdII. Art Mad ... GoH 
Standidg Commiaec on ExtemaI Affairs-

Second Report - Presented 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 796 

Yernnnaiclu, Shrl KinJarapu 
Anganwadi Centres 

(Deb. 12. Vol. III, 20-07-2004) 
CoI.~34 

Ban on usins ofForeisn owned Satellites 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 254 

Ban on White Albcstors 
(Deb. II, Vol. III, 19-07-2004) 
Col. 37 

Bannins of Ex pi olives 
(Deb. 5, Vol. fI, 09-07-2004) 
COI.S} 

Bus Service 
(Deb. 13, Vol. 111,21-07-2004) 

_ Col. 269-70 
BUlinos. Ventures Outside India 

(Deb. 24, Vol. IV, 26-08-2004) 
Col. 247 

CBI Raids in Cement Corporation of India 
Ud. 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 392 

Centralisation of Drug Control Machinery 
(Deb. 2, Vol. II, 06-07-2004) 
Col. 88-89 

Child Mortality Rate in Government 
Hospitals 
(Deb. 18, Vol. Ill, 18·08-2004) 
Col. 13 
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Children Infected by Flourosis 
(Deb. 3, Vol. II, 07-07-2004) 
Col. 24 

Concessions Demanded by Delegation of 
Andhra Pradesh Weaven 
(Deb. 5, Vol. II, 09-07-2004) 
Col. 232-33 

Conference to Review Rural Development 
Scheme 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 329-30 

Corruption in the Rajban Cement Factory 
ofCCI 
(Deb. 19, Vol. III, 19-08-2004) 
Col. 120 

Desalination Plants in Villages 
(Deb. 24, Vol. IV, 26-08-2004) 
Col. 41-42 

Downsizing of Cabinet of States 
(Deb. 10, Vol. II, 16-07-2004) 
Col.IS~ 

Drinking Water for Schools 
(Deb. 19, Vol. III, 19-01 .. 2004) 
Col. 231 

Engagement of Children in Zari Industries 
(Deb. IS, Vol. III, 23-07-2004) 
Col. 124 

Expo" of Ayurvedic Products 
(Deb. II, Vol. III, 18-01-2004) 
Co1.67~1 

FencinlofLoC 
(Deb. 14, Vol. III, 22-07-2004) 
CoI.203.()4 

Fencing on Indo-Bangladesh Border 
(Deb. 7, Vol. II, 13-07-2004) 
Col. 108-09 

Fleet Strenp:h oflndian Navy 
(Deb. 14, Vol. III. 22-07-2004) 
Col. 25-26 

Flood Control in States 
(Deb. 21,Vol. IV, 23-08.:2004) 
Co1.5~1 

Fluctuation in Expo" of Rice 
(Deb. 16, Vol. III, 16-01-2004) 
Col. 289-90 

Foodgrains Expo" Policy 
(Deb. 6, Vol. II, 12-07-2004) 
Col. 191 

Four Laning on NH-9 
(Deb. 23, Vol. IV, 25-08-2004) 
Col. 696-97 

Gas in Godavri Basin 
(Deb. 9, Vol. II, 15-07-2004) 
Col. 190-91 

Goldlmpon 
(Deb. 20, Vol. VIII, 20-08-2004) 
Col. ISO 

Illegal Job Recruitment Racket 
(Deb. 21, Vol. IV, 23-08-2004) 
Col. 361 

111 Treatmentto Indian WoMters in Iraq 
(Deb. 6, Vol. II, 12-07-2004) 
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